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HOW TO USE THE INDEX 

The Index is arranged alpbabetically with the Subject and name Index sepa-
rated and printed in the following order: Part-I Su!:lject INDEX: Part ll-Name 
INDEX. At the end of every entry, the Volume Number of the Debates is given 
in Roman numerals in parentbesis followed by the date of tbe Debates and 
column numbers; [Printed as (XLVI-25-1l-70) 62-63]. 

Under every main ·beading including various names, entries pertaining to 
Questions and Answers are arranged 'first, followed by entries pertaining to tbe 
Proceedings other than Questioru separated by the word ''Debates'' in italics. 

All tbe Bills are alphabetically arranged under the main beading ''BILL (S)". 

Various bodies like CC'mmittees, Councils, Boards, Corporations etc. are con-
- ~~~~~eg;;~~~~~)s:~~~ain Headings i.e. "COMMITTEE(S)", "COUNCIL(S)", 

Information pertaining to Railways has been indexed under the various Main 
Headings commencing with the word Railways, e.g. "RAILWAY LINES", "RAIL-
WAY TRAIN(S)" etc. 

All the papers laid on the Table of the Lok Sabba are indexed only under 
tbe main Heading "PAPERS LAID ON THE TABLE'. 

Information regarding various States in India and tbe various foreign coun-
tries has been indexed under tbeir respective names. 

A list of abbreviations used in the Index is given below: 

A.M._Adjournment Motion. 
B.O.H.-Business of the House 
C.A.-Calling Attention to Matter of Urgent Public Importance. 
Consid.-Col1sideration stage of a Bill 
Consid. Cl.-Consideration of the Clauses of a Bill. 
D.E.G.-Demands for Excess Grants. 
D.E.G.(R)-Demands for Excess Grants (Railways). 
D.S.G.-Demands for Supplementary Grants. 
D:S.G.(~)-~mands for Supplementary Grants (Railways). 
DIS.-Discus8'lon. 
H.A.H. Di~.-Half-an-Hour Discussion. 
Int.-Introduction stage of a Bill. 
L.S.--Lok Sabha. 
M.-Motion. 
Q.P.--Que'ltion of Privilege. 
Pet.-Petitions. 
R.S.-Raj7a Sabbs. 
Res.-Resolution. 
St.-statement. 

(i) 
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LOK SABHA DEBA'mS 
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TWnLF'rH SBSSION OF FOURTH LOK SABRA 
NOfJ. 9 to Dec. 18, 1970 

KaTtii.a z8 to Agrahayana 37, 1892 (SaM) 

(Part I -Subject ladez) 

A 

AI.C.C: 

An emplOyee of AICC"ppointed 
on a diplomatic post, {LXVI-2-
12-70), 38. 

1mplementation of Resolution 'Re-
~ding Wages passed at AlCC 
Session Heid at Patna, (XLV-
20-11-70), 196 

A.I.T.U.C.: 

Al.T.U.C. Decision to withdraw 
ito Nominees trom various Gov-
'\IIe;1"IlJDent Committees (XLV-
12-11-70), 48. 

ABDUL GHAFFAR KHAN, KHAN: 

Purse presented to Badshah Khan 
(XLVll-Ul-12-71l), '19-80. 

ABORTION: 

Proposal for allowing abortion by 
J & K Government under certain 
condi~ons, \(XLV-16-11-70). 
62-63. 

ACHARYA TULSI: 

OOer from Achuya Tulsi to amend 
the book Agni Parlksha, 
(XLVII-16-12-'10), 194. 

ACT(s): 
Act. 

3135 LS-'12.-3. 

ACT(S)-C07~td. 

Amendment in the, Insurance Act, 
(XLVll-1l-12-70), 119. 

Amendment of Antiquities (Export 
Control) Act, 194'1, (XLVII-ll-
12-'10), 84. 

Amendment of Indwtrial Disputell 
Act to bring Hospital and Club 
Employees under its purview 
(XLV-19-11'10) 1'10. 

Amendment ot Monopolies Act to 
Co-ordinate the Policies Envisa-
ged inExpert Policy Resolution 
and in New Licensing Policy. 
(XLVI-4-12-'10), 160. 

Amendment of Reserve Bank of 
India for treatment of fisheries 
on par with agriculture, 
(XLVlL-lO-12-70), 107. 

Amnedment of Working Journalists 
(XLVI-26-11-70), 159. 

Enforcement of Bengal Superession 
of Terrorist Outrages Act of 
1932 in West Bengal, (XLV-
18-11-70), 43-44. 

Implementation of Bidi-Cigar Act 
in States, (XLVlr~17-1270), 49. 

IitLplementation of shops and 
Eata bli:3hment Act in Mattipur, 
(XLV-1911-7D), Ia4. 

Misuse elf HQiu Adoption.. and 
1i4amtenance Act, 1956, (.XLV-
1'1-11-71), 64. 

Debates 
west Bengal (PrevenfiOD of 
. Violellt ,Aetfritllllt): Act, JlfiO; 

'.0 , ". _ .. 



ACT {S)-Contd. 

Maintenance 
Act, 1970:. '. 

and West Bengal 
of Public Order 
(Res. negatived) 
12-70), 267-96 
(XLVlI---41-12-70) , 

(XLVll- l' 
231-,-80), 

I ADIVASIS; 

Completion of distribution of land 
in West Bengal to Advasis and 
Harijans (XL V-12-11-70), 105-
08. 

Percentage of Harijans and Adi-
V8S1S m Government services, 
(XLVlI-9-12-70), 191·92. 

Sending of Adivasi girls to' Harya-
na from Raigarh, (XLV-lO-H-
70). 45-46. 

ADJUDICATION: 
Abandonment of Compulsory Ad-

judication (XLV-12-11-70), 108 

ADMINISTRATIVE EXPENDITURE: 

Economy in' expenditure of 
18-12-70), 107-~ 

the 

Expenses and investment policy of 
LIC, (XLVl-27-11-70), ,57. 

ADMINISTRATIVE REFORMS COM-
MISSION: 

Administrative Reforms Commis-
sion report on Union Territories 
Administration (XLVl-25-11-70) 
41-42. 

Examination of Report of the Ad-
ministrative Reforms ColIllnission 
(XLV-17-11-70), 58. 

Implementation of Reoommenda· 
tions contained in Fourteenth 
Report of A.R.C. (XLV-l 8-11. 
70), 141-42. 

Proposal made by AdminiStrative 
Re~ Commission to set up 
a Separate Piriancial Agency for 
Small Sector (XLVI-27-11-70), 
'"-45. 

RecommIIDdatioa ;alARC OIl . Ap· 
, pointment of AdVOlD8te Geu.eraJ. 

! 

ADMImSTRATIVE REFORMS COM-
MISSION-Contd. 

in States (XLV-IO-1l-70), 79-
80. 

Recommendations of A.R.C. on 
(XLV-IB-1l-70), 63. 

Recommendations of Committee of 
Secretaries relating to A.R.C. 
Report on 1.A.S. (XLV-l8-11-

70), 51. 
Report of Administrative Reforms 

Commission on Scientific Depart-
ments, (XLVI-25-11-70), 144. 

Report of Secretariates' Committee 
on the Repor1l3 of the Adminis-
trative Reforms Commission 
(XLV-18-11-70). 132-33. 

Setting up of a Parliamentary 
Committee to Watch, Pace of 
Complete Orientation of A.R.C's 
Recommendations, (XLV-lS_H-
70), 157-58. 

ADVERTISEMENTS: 

Advertisements of Public 
takings in the Times 
(XLVll--17-12-70), 165. 

Under-
London. 

Advertisements over T.V. (XLVl-
26-11-70), 127. 

Govehttnent AdvertlsemeJ1tG in 
Kerala Newspapers (XLVII-IO-
12-70>, 75. 

Government Advertisements to 
large, medium and small news-
papers of West Bengal (XLVI-
3-12-70), 119-20. 

Government Advertise meow to 
News papers (XLVI-28-11-'10). 

Government expenditure on ad-
vertisements, (LVII-IO-12-70>. 
36. 

Stoppage of Government advertise-
ments to certain Newspapers 
(XLV_12-11-70), 88-89. 

ADVOCATE GENERAL(S): 

'"Recommendation of ARC on Ap-
poiiltmeat ill Adv__ Oeaerals 
in StateS (XLV"::'l ... U-ft). "19-
80. 



AERO-ENGINE(S) : 

Settin, up of factory for manu-
facture. of precision aircraft aero 
engine accessories and compo-
nents in Madhya Pradesh, 
(~VI--2-12-70), 136-37. 

AFGHAN NATIONALS: 

Afghan money lenders in Chapra 
(Bihar), (XL VII..,..16-12-70), 74. 

Money lending busineS3 by Afghan 
Nationals in Chapra (Bihar), 
(~VII--16-12-70), 73. ..... 

AFGHANISTAN: 

Import of dry fruits from Afgha-
nistan in Inidia, (~VI-25-1l-"70). 
50-51. 

AFRICA: 

Aid to Liberation Movement in 
African Colonies. (~V--9-11-

70), 134-35. 
Export of diamonds to Africa 

(~VII-9-12-70), 134-35. 
Withdrawal of tariff preference to 

East African countries (XLVII 
--9-1-70) 118-19. 

AFRO-ASIAN ISLAMIC ORGANI-
SATION. 

Mlro-As3ian lslaIQio Organlsation 
held at Bandung, (~V-9-1l-
7), 46. 

AGARBATTI: 

Export of agarbatti (~VII--16-

12-70), 115. , 
AGREEMENT(S): 

Agreement between Jlritish Firm 
and Heavy Electricals Ltd., 
Bhopal for manufacture of 
'IS. 

Areement to supply detergents 
and carpets to USSR (~VII-
16-12-70), 45. 

Agreement with Amerlean FinDs 
for the manufacture of Boilers 
at ''l'tnKHra1'Blll (XLVJ-24.;t1-
70), 43~ . <,' . 

3 

AGREEMENT(S)-Contcl. 

Agreement with Russia for ex-
)Iorting Goods from Soviet-
assisted Projects (XLV-IS-ll-
70), 23--26. 

Agreement with UNICEF ~garding 
Development of Health, Natrition, 
E:wcation and Social Welfare 
(XLV-17-11-70) 159. 

Talks for implementation of 1964 
-9-11-70), 85. 

Tripartite agreement among India, 
UAR and Yougoslavia. (XLV-
17-11-70) 105. 

Tripartite agri!em~t among India, 
Yugoslavia and UAR (XLVII-
9-12-70), 41-42. 

AGRICULTURE: 
Agreement with World Bank for 

Agricultural Aeroplanes to era-
dicate Pests and D~eases of 
O'op, (XLVI--26-11-70). 4S-49. 

Agricu)Jural Cooperation received 
from foreign countries, (XLVII-
17-12-70), 159. 

Assessment of the cost of cultiva-. 
tion of princi~ Crops 
(XLVII-17-l2-70), 188. 

AsseS3ment of the cost of cultiva-
tion of principal Crops. (XLVII 
-17-12-70), 188. 

Boosting up Production 
Crops like Cotton and 
during Fourth Plan, 
17-12-70), 24-29. 

of Cash 
Oilseeds 

(XLVII-

Central aid to su.;es for Dry far-
ming (XLV-26-11-70), 186-88. 
Expenditure on Development 

Agriculture in Madhya Pradesh 
during Fourth Plan (XLVl-26-
11-70), 153. 

Farm equipment from Australia. 
(XLVI--26-11-70), 164. 

Foreign Assistane for Dry land 
Agriculture and Ground water 
S,urvey, (XLVII-17-12-70), 
20-24. 

Increase in agricultUre proclUetlon 
due to irrigIitionfacilities 
·(XLVlI....:f .. l,..'7C).li'..;98~";; 
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AGRlCUL~ql. 

lncreue .in Apioultunl 'VP-
employment iDWeI\t lJiIplpl 
(XLVl~~l1-'U!), 166-"fi. 

Labour intensive farm Scheme 
(XLVI...:...si2-'70), '1'-75. 

LQan from F.A.O. tor Agricultural 
Develop~e~t, (XLVI-28-11-70) 
176-77. 

Memoranda on exisUng Sta~ of 
llgr~('ul~\l.re invi~ed by National 
Cqmmission on Agriculture. 
(XLVI-312-70), 104. 

~ Pr~ for dev.elop-
lJIeri.t of Commerc:ial Crops. 
(XLVII--17-12-'lO), 208. 

Percentage Of population depen~t 
on Apicultur.u and their ann1,l81 
incQIIle (XLVI-26-11-'lO), 109-10. 

Percentage of Population with 
knowledge riI. Agriculture engaged 
in agricult,ure (XLVll-1712-7Q), 

180. 

Production of Agricuhural Crops. 
(XLIV-12-11-W), IB'I.88. 

Selection of Districts for Dry 
!ilInli.ng in Slaatea and Union 
Territories CXLVI-26-11-70), 138. 

Seminar under hl(lian Pulp and 
Paper Technical Aswciation on 
use of Agriculturd Residue. 
(XLVI-3-12-70), 12-16. 

Setting up of Agricu;tur:11 Train-
ing Centre for Blind. eXLVII-
.17-12-70). 147. 

Study Team on AgriP1.1ltural P::o-
ductlon Programme of Mahara-
shtra CXLVI-26-11-70}, 43-4'1. 

Tappin of Sunlight th:ough NeW 
Plant Types and Multil=,lecrop-
ping (XLVI-26-11-70), 133-35. 

A~C~TURAL AVIATION: 

AGRICULTURAL ~. 

AgtikultuNl Cell ··reeeiwNI ~ Sta-
tes {lILVI~1J.;.7&)ll •. 

AGRICULTURAL CQLI.BqJ:: 

Opening of an AgricultUl'8l Collqe 
in Burhanpur, East Nimad dis-
trict Madhya Pradesh (XLVU-
17-12-70), 132. 

AGRICULTURAL COMMISSION: 

Compooition of Agric:ultu,ral Com-
mission, (XLV-12-11-70), 156. 

Criticism on the CQmposition of 
AgrlcWtuiaI Commi$Sion. 
(XLVII-1712-70), 42. 

Interim report of Agricultural 
CoJllffiiaiQn (XLV-12-11-70), 11 

Survey of Agriculture ~ms and 
Fruit O,rchanrds Labour to bring 
them under the purview of E.P.F. 
Act. (~Vl--2611-70), 139. 

AGRICULTURALINFORMA,TIQN: 

Scheme for Collection of Agdeul-
tttral Irsformation (XLV-12-11-
70), It-2. 

AGRICULTUHAL MACHINES: 

Agricultural Machiner:\t, Fertilisers 
and Inscticides (XLVI-2t)..1l-70) , 
101-03 

AGR.ICULTURAL PRICE COMMIS-
SION. 

View of Agricultural price Com-
mission on estimates of food 
gra.in proc1lU:tifl'l ami ~ of 
lXl.lVI--.U-70), 106-0-7. 

~P~~N: 

.'"' . ..' "¥WnIa 
~~lt1':)',~!1~ .0 
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--~~-------------------------------AGRICULTURAL PBOf'ERTY; , 

Pro1JC)S8l for Control over Agricul-
turlll Propetty'. (XLV-12-11-70) 
53 

AGRICULTURAL 
CORPORATION: 

REF.lNANCE 

Refinane facilities provided. to Insti-
tt\tions by Agticultl11'al Refinance 

Corporation (XLV-20-11-70), 
210-12. 

AGRICULTURAL REDARC"H: 

Aricultural ReoeaRh in Co-opera-
non with Australia (XLV-12-
11 .. 70). 31-.al; 

Production of Fllms on Agpcul-
t,ctral Research (XLVIL--IO:'1.2-
70). 91. 

Agricultural wealth Tax Act dec-
lared ultra vires by the Punjab 
and Har"Y8.na High COUrt. {XLV 
.... 20-11~'1Oi, 7li 

AHMEDABAD: 

Raids in Ahmedabad to unearth 
Ib-.ck. mouay (XLVH--18U-l0), 
34-35. 

Raid on firma in Ahmedabad deal-
ing in silver (XLVIl-lt-1l-70>' 
52-54. 

Report on communal riots in 
Ahmedabad (XLV ..... U-1l-70). 
10). 51. 

AIDS ANI> GRANTS: 

Aid to Kerala for Catching Wild. 
Cattle (XLV-12-11-70). 144-
1~'45. 

Aid to Napal (XLVII-14-12!70). 
93. 

Assistance 'to Khadi Industry 
(XLVII-15-12-70). 1I~7-88. 

Central aid to. states for Dry farm-
ing (XLVI-26-11-'l0), 186-88. 

Ccmtral !hanolal AssisialJ,ee for 
DevelOpDJ.ent ot ~ Barell 
(U.P) , (XLVII-I4-12-'1C». 162-

63. 

AIDS AND GRANTS-Contd. 

Fihancial As!istahce for 
Improvement ih Madras 
(XLVII-I4-12-70) 204-5. 

ShUll 
City. 

Government Aid to Newspapers of 
Madhya Pradesh to. Promote 
Hindi (XLV-1211-70), 170-71. 

Grants to Uttar Pradesh for Coin-
munity Devel&pment. (XLV-
XLV-l 2-11-70) • 90. 

. New order prohibiting State Gov-
ernments and officers to nego-
tiate with foreign Governments 
anti institutions for scholarohip 
o.r aid (XLVII-9-12-70), 61-62. 

AIR ACCIDEN.TS (XLVI-4-12-70), 
108. 

crash of aircraft near Gorakhpur 
(XLVI-2-12-BO), 36. 

Crash at Indian AitHnes service 
PIane, (XLVI~7-11-70), 

Dakota Air crash near 8af~ang 
~odrame (XLVII-13-12-7~), 
62-63. 

EnqUiry into plane crash near 
Kumbhigram, . Assam (xLVI-
4l!-70), 46. 

Enquiry into trainer Aircraft 
crash at Jamnagar (XLV0....-8-11-
70) 125. 

Pushpak. Trainer Airci"aft crash 
near Sheveroy Fi'i.1is' iIi Salem 
District XLVI-12-1i-70), 73-74. 

Crash of.Jafair Dakota Aircraft 
in DeIhl on 6th December, 1970. 
(SIt.) (XLVI-7-12-70). 173-77. 

AIR-BASE: 

Building of an air base in Cbftta-
gong by USA (XLVI-2-12-70), 
72. 

AIR FORCE: 

Number of varioJJs Qm!sOi air-
craft in the (n.Y.t-:-o.~-lJ-70). 
140-4l. 



AIR FORCE: 
Striking capacity of Air Force 

(XLV-1611-70), 127-28 
Representation from an employee 

of Air Force Training Command, 
~XLVIl-2-12-70), 206. 

AIR HEAlJQUARTERS: 
Reogranisation of Air Headquarters 

(XLV-16-11-70), 84-85. 

AIR-INDIA: 

Age relaxation for di1J)laced per-
SODS from East Pakistan for re-
recruitment in Indian Airlines 
and Air India (XLVII-lS-12-70), 
171-72. 

Delay in introduction of Bonus 
Scheme by Air India for people 
of Indian origin (XLV-20-11-
70), 132. 

Discrimination against IndiaD pas-
sengers by Air India on .Madras 
Singapore Routes. (XLVI--4-12-
70),87. 

Forged Air India Tickets discover-
ed during Flights to Tokyo at 
the time of Expo "70". (XLVI-
11-70), 124-25. 

omcials of Aiir ;India tiolding 
Foreign Passports. (XLVI--4-
12-70), 91. 

Passengers Travelled, by Air India 
(XLV-20-11-70), 171-72. 

Resort to Agitational Methods by 
Cabin Crew of Air India 
(XLVI-412-70). SZ-

StepJ taken to meet the demands 
of Indian Airlines and Air India 
Employees, (XLVI-27-11-70), 
203. 

Subsidiary company to Air India to 
Operate Tourist Charten. 
(XLVI-27-11-70) 223. 

Violation of Rules regarding wear-
ing of Uniform by AIR INDIA 
crew OCLVI-4-12-70), 53. 

AIR-POLLUTION: 

.Air polhrtion problem in Calcutta 
(XLVI-4-12-70), 3D-Sl. 

AIR-POLLUTION-Ccmtd. 
Air pollution Unit at Ahmedabad 

to study biological problems af-
fecting human health (XLVII-
14-12-70), 61-62. 

Setting up of an air pollutions 
study centre at Nagpur (XLV-
23-11-70), 41. 

AIR-ROUTES: 

Routes Operated by Private Civil 
Aviation Companie3 (XLVI-
11-70), 1%9-80. 

AIR SERVICES: 

Air Services between. Bombay 
and Nasik (XLVI--4-12-70), 54. 

Air services in the hilJy and bor-
der areas (XLVll-1l-12-70), 
802. 

Air service in North Bihar (XLVll 
11-12-70), 178.· 

Extensiont fo a, air services to shola-
pur (XLVII-1l-12-70), 29. 

Extension of a Separate Flight 
Service on Madras Bangalore 
Mangalore Route CXLVI-21-11-
70), 95. 

huio-Thai Air Service . (XL VI-
27-11-70), 191. 

Am SPACE: 

Air space violations by China 
(XLVI-212-10), 199. 

Air spaee violations by PakistaD 
durini the months of September 
and October. 1970 (XLVI-2-12-
70), 120-21-

AIR TAXIS: 

Introduction of Air Taxis ~r short 
• Distance Non-Seheduled Fli&hts. 
(XLVI-27-11-70), 664. 

AIR TRAFFIC: 

Air Traffic between Delhi and Cal-
cutta (XLV-20-11-70), 123. 

Dema:nds Of Air Travellers Associa-
iionof Tripura (XLVI-4:-12-70) 
137. ' 



AIR TRAFFIC-Contd. 

!:¥tension of air transport facilities 
by private operators (XL VU-
11-12-70), 54. 

Achieving self-sufficiency in Air-
craft Industry. (XLV-9-l,,1-70, 

50-51. 

:Achievement of self-sufficiency in 
respect of spare parts for air-
craft and tanks (XLV-9-11-70), 
41-42. 

Allegations made by Pakistan for 
detaining Military aircraft for 
relief work (XLVll-1612-70), 
113-14. 

Arrangement for receiving Bigger 
Jet Planes in Major Airports. 
(XLVI--4-12-70), 12--17: 

Civilian aircraft requirements 
(XLVII-1l-12-70), 113. 

Development of supersonic fighters 
and short range guided missile 

'at Institute of Annament Tech-
nology. Poona (XLVII-212-70), 
117-1S. 

Manufacture of aircraft other than 
HS-743 (XLVI-2-lS-'ro), 47. 

Manufacture of Civilian Aircraft 
duri.nc Fourth plaJi. (XLVll-
14-12-70), 10-2. 

Number of various types of air-
craft in the Air force (XLVI-
2-70), 140-41. 

Offer !tor sale jma.nu.tacture of 
new jet aircraft F. 28 by Fokker 
Company of Holland (XLVI-7-
12-70), 1~. 

Over hauling of engine Of Calcutta 
based Fokker Friendship aircraft 
in Delhi (XLVll-1l-12-70), 104 

Supersonic mark II series of HF-
24 'airo'aft (XLV-23-11-70), 36. 

Debates 

:Reported refusal by Indian Air-
lines PilotJ to fly Avros (C.A.) 
(XL VI-712-70), 156-'l1. 

-AIR LINES: 

Boeing_737 jets for, Indian airlines 
(XLVII-1l-12-7ih. 3S~ 

,,·Com.put~$'ti.on .ot,' ',booIdnas, and 

1 

AIR LINES-Concld. 

reservations in Indian Airlines 
(XLVU-1l-12-70), 81. 

Contract for supply of food to air 
India and Indian Airlines (XLVU 
-11-12-70), 195. 

Crash of Cambata airlines Helicop-
ter into sea off Bombay in April, 
1970 (XLVII-1l-12-70), 112. 

Levy of enroute facilitiy charges on 
international airlines., (XLVU-
11-12-70), 12. 

Loaders and other class IV emp-
loyees of Indian airlines working 
at the Coach-Behar airport 
(XLVII-11-12-70) 102. 

Permission to Indian Airli.ne:5 to 
operate foreign routes (XLVII-
11-12-70), 82. 

Recommendations of Airlines Ope-
rators' Committee. (XLV-20-11-
70), 205-06. 

Reduction in Air Fares by Inter-
national Airlines to promote 
Tourism in Pacific Region 
(XLVI-4-12-70). lOS. 

Under-cutting of fares by foreign 
airlines (XLVI--4-12-70), 173-

AIRPORTS: 
Aerodrome at Salem. (XLVll-ll-

12-70>, 192. 
Aerodromes in Himalayan region. 

(XLVII-1S-12-70), 108. 
Amount 'sanctioned for :furniL'Ihing 

the lounge of the Coach-Behar 
airport (XLVU-1l-12-70>, 103. 

Construction of Aerodrome at 
Hospet, Bellary District, Mysore. 
(XLVI--2111-7~) 197-98. 

Dekota Air crash near Safdarjang 
aerodrome (XL VII-lS-12-70), 
62-63. 

Declaration of Coach-Behar airport 
as permanent atation (XLVII-11-
12-70), 17. 

Development of Indore aerodrome 
(XLVII-18-12-70), 127-29. 

Disposal of discarded aerodromes 
(XLV-:-23l1-"TO), 138. 

EIltry fee at Akp.o,rtS (xi.~12-
'70), 129. 



B 

AIR POR~oatd. 

Establishment of International Aero-
drome in Sbaltumukhom District, 
Trivandrum, Kerala. XL Vl-4--12-
TO) .u. 

Installation of an instrument at Air 
Ports to detecl arms (XLVI-27-
11-70). 186. , 

Seizure of smuggled goods at Dum 
Dum airPort (XLVll-1l-12-70). 
58. 

ALt\KNANDA RIVER.: 

Washing away of Military Trucks in 
ftood of Alaknanda River (XLVI-
12-70) .172-73. 

ALlGARH MUSLIM UNIVERSITY: 
Memoranda on Future set UP of 

Aligarh University. (Xl.VI-27-11 
10); 215. 

Postpoument of <l<>lden Jubilies 
CelebratiOn by Aligarh T:1niver-
Gitl' (XLVI-2'l-1l-70) 169 

Protest by Students against 
Amendment of AligaUi Muslim 
University Act. (XLVI-27-11-
70). 169-70. 

Schools running under Aligarh 
Muslim UniverJity and Jamia , 
~a. Delhi. (XLVU-I8--12-7{) I 

ALL70:m,:2~EEDl, SIGAR AND II 
TOBACCO WORKDS' UNION: 

Demands of All India Beedi. Cigar 
and Tobacco Workers Union. 
(XLV-12-11-70). 1sO-81. \' 

ALL-INDIA HANDICRAFTS 
BOARD. NEW DELHI: 'I 

Truster ofemplo,.ees of All 
India Handicrafts Board Delhi to 
(XLV-1l-12-70). 131--36. 

ALL UIDIA HANDLOOM BOARD: 

Bill to CQDSfitute Statl4or7 All 
lDdia li~ ~4. (UV-
ls:.ii-'TO) 1'71i.:.8'o.' •. . . 

ALL INDIA MANUFACTURERS 
OR~~ON: 

Coordination between Central and 
State Governments for Indus-
trial Growth. (XLVI-24<-U-70). 
'TG-71. 

ALL INDIA MEDICAL SERVICE: 
Constitution of All India Medical 

Service (XLVIl-912-70) 112-
14. 

ALL INDIA NEWSPAPER EDITORS 
CONFERENCE: 
All India Newspapers Editor'G Con-

ferenCe held at Simla. (XLVI-
26-11-70), 113--15. 

ALL-INDIA RADIO: 

A.I.R.. Bhagalpur Station (XLVII-
1712-70) It!. 

A.I.R. Bulletin of 2Ih9-1970 re-
gar~ resignation ,by Chief 
Minister of U-P. (XLV-12-11-
76). 97. 

A.LR. Construction W;in. (XLVI-
3-12-70), 104-5: 

A.UI.; contrad Artistes (XLVII-
··10;.1Z.;.7Ih. 102. 

AJ;R. Directors' conference to im-
'~e Upon progras:iimes, (XLVII 
10-12-70) 110. 

A.I.R. Leb. (XLVI-2$..U-'10). 121-22. . 
A.I.R. News Broadcasts Of 17 -11-

UI'1O. fKLVII-IO":I270). 142-
A.I.R. N e';\TS Coverage CiJIl clO3ure 

of Clearing Houses Of B.aaks in. 
Bihar and discl.lSllion thereon in 
Lok Sabha. (XLVII-I712-70). 
169. 

A.I.R's 7.15 A.M. News Bulletin of 
lOth October, 19'10 (XLVI-19-
11-70) 192 

A.I.R. special proeramme tor forei-
gn dountris (XLV1l-17-12-
70) 114. ' 

A.I.R. Station for DarbhaDga,. 
tXLV-12-1l-70) 148. 

A.LR. Stations for Pondicherry anc:t 
Goa Daman and Diu. (Jl.VJ.-
28-11-70). 9'1. 

Ad:YIlnce 1nueu:lt~llts toAJ.R. 
TechnicalSiaff with· AM-I.E. 
~iXLV'IJ;-"'lt-"OJ, 141. 



AIl INDIA RADIO-Contd. 

All India IWiio Commercial ~d. 
casts (XLV-19-11-70).55. 

All India Radio station. Cudq,apah. 
(XLV-19-il-70) , 209. 

All~ged Discriminatory Policy of 
A.Llt. News Boradcasts. (XLV-
12-11-70), 179-80. 

Allepy Radio Stati~n, (XL VI-26-
11-70), 179. ' 

Boycott of A.l.R. by Goa Govern-
of Goa, (XLV-12-11-70), 82-83. 

Boycott of AIR by yGoa Govern-
ment (XLVI-28-11-70) 42. 

Broadca::;t of Late Arrival of 
Trains over A.l.R (XLVI-26-11-
70), 126-27. 

Braolicasts on A.LR. 'C' Station, 
Delhi not Audible in Rajasthan, 
(XLV-19-11-70) ". 

Buildings for A.I.R. Station, 
Cuttack (XLV-12-11-70), 
162-63. 

Change in the name of A.t&' 
Madtas (XLV-12-11-'1Q), 39; 

Change of names of Radio Stations 
(XLVI-26-11-70) I 48. 

Closure of A.I.R. Cutiac:k On 27-7-
70 (XLVII-10-12-70), 161-62. 

Code of Conduct for A.LR. (XLVTI 
10'=12-70), 74. 

Complaints regarding A.LR. 
broadcasts (XL~-~1'1-12-70), 
157. 

Convemion, Of A.I.R. into a Corpora-
tion, (2Q..V-12-11-70) 112.13. 

Decentralisation of A.LB. Adminis-
tration (XLVII':-'10-12-70), 55. 

DelegatiOns of musicians etc. sent 
a~ by A.l.R. (XLV-12-11-70) I 
56. I Engagement ,of Slui Subramanyam , 
Swamy by A.l.R.. (XJ.,.V1-24-11- I 
70) 69-70) 

Expenditure on Sixteenth Radio 
8anJeet Sammelan of AU India 
Radio. (XLV-1~11..,70)~ 118. 

Extension to Chief Producer A.I.R. 
(XLVI-26-11-70), 16(' 

Foreign Nationals in services of 
A.l.R.(XLVlI-lOo.12.'lO), 64. 

Government 'Directive to A.I.R. 
, " stat10m iD 'Orissa State, 

(xLW":"10-1z.;'nI'. 43' 

ALL INDIA RADIQ......Contfi. 
Grant of Advance incrementa to. 

A.I.&' mndi Stenographers, 
(XLVI-3-12-70), 121. 

Invitation to Political Parties to-
Participate in A.I.R. programme-
on East Pakistan, (XLV-I0-11-
70). 20-,21. 

Key posts lying vacant in A.IR. 
~uhati (XLV-19-11-70), 113. 

Lullaby over AIR National 
Programme (XLVI-26~1l-70),_ 
171-13. 

News Bulletin over A.I.R. in 
Sanskrit (XLVII-IO-l~70). 
lU. 

Number of Emploee:l' Unions in. 
A.I.R. Delhi, (XLVIT-IO-12-70)" 
101, PakiStan's interference in 
'Sambad Samikaha, Broadcasts by 
A.I.R. 'Calcutta, (XLV.;.....19-11-
70), 46. 

Power of A.I.R. Tri~um,. 
<x.J.VlI-I0-12-70), 146. 

Proceeds from Commereia1 Broad-
casts over A.I.R. (XLVfi-10-12-
70), 92. I, 

ProlI'auntDe for AJ.R. Nagpur on 
pattern of "Yuv Vani" of A.la_ 
Dclhi, (XLV-19-U":70). 213. 

ProjJ'eSS ~de by AJ.R. Station" 
Haryana (XLVI-3-12-70)', 159..:60. 

Progreas of A.I.R. Rajkot, (XLV-
19,.1I-70). 21~. 

Progre93 of erection of All Indi .. 
Radio Station NapIore. (XLV-
99-11-70). 46. 

Public Inconvenience due to Sus-
pension of A.I.R. lifting of Post, 
Cards (XLV-19-11-70), 191. 

Ranges of Hy<ierabad and Vijaya--
wads. Air Stations. .i(XLV-19-
11-10) I 209. 

Rare recorded Ragas erased, 
(XLVIII-17-12-70), %29. 

Reception of A.I.R. Bangalore not 
clear in Mysore, (XLV-19-U-7Q 
92. 

Recruitment of Art.iates in Song 
and Drama DiviBlOn. (XLV-12-
l1-'1Q), 154..p5. 

Remtmel'ation to. A.l.R. Artistes 
(XLV-19-11-70)" l:n~ 
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.ALL INDIA RADIO-Contd. 

Role of A.LR during Communal 
disturbances (XLV-19-11-70) 
35. 

Role of A.I.R. publkity media 
(XLV-19-11-70), '10), 

Selection of A.I.R. Stations for 
Commercial Broadcasts (XLV-
19-11-70) 

Selection of Journalists to write 
'Sansad Sameeksha' broadclt3t by 
A.I.R. (XLVII-17-12-70), 251. 

'State Government attempt to use 
All India Radio for their purpose 
(XLVn-17-12-70), 165. 

Steps taken to ensure impartial 
working of All India Radio, 
(XLV--12-11-70), 133. 

Upgrading of AIR Centre Dibru-
garh, (XLV-1D-1l-70), 113. 

ALL INDIA RAILWAYl4EN'S 
FEDERATIONS: 

Dharna before the Prime Ministers' 
House ·bv Unions affiliated to All 
India R'aUwaymen's Fedenltion 
(XLVII-15-12-70), 4l. 

ALL INDIA SHIPPERS COUNCIL: 

Opposition to increase in freight ·by 
All India Shippers' Council. 
\(XLVII-.27-n-70), 177-78. 

.ALLEGA'l'IONS AG.A!INST OUT-
SIDERS: 

Procedure for Dealing with Allega-
tions against Outsiders (XLVII 

-17-12-70), 27&-289 293--89. 
(XLVII-18-12-70), 225-42. 

Allegation by Member CXLVI-8-
12-70), 21S-20, 

ALLOY STEEL: 

Defects in Alloy Steel Plant, Durga-
pur, CXLVI-8-12-70). 32-33. 

Import of Alloy and Special Steel 
(XLVII-15-12-70), 37-39. 

Increase in Prices by Alloy Steel 
Plant, Durgapur. (XLV-10-11-
70) 210.-;.71. 

ALUMINIUM: 

Aluminium deve10pment 'pr0-
gramme during Fourth Plan, 
(XLVI-7-12-70), 40. 

Demands of Aluminium Mazdoor 
Union of J.K. Nagar (West 
Bengal). XXLV-12-11-70), 125-

26. 
Export of aluminium and alumini-

um products (XLVII-9-12-70), 
153-54. 

Sessing up of export oriented alu-
minium plants (XLVI--6-12-70) 
82. 

ALWAR: 

Embezzlement of money depooited 
bymerehants of Alwar in the 
state Bank of India eXL Vll-
18-12-70), 22-24. 

AMARNATH: 

Findings of enquiry held into 
deaths of pilgrims to Amarnath 
(XLVI.-.2.-12-70). 347. 

AMBEDKAR, DR. B. R.. 

Eaquiry into the Death of Dr. B. R. 
Ambedkar (XLV-18-11-70), 62-
63. 

AMMONIA FACTORY(IES): 

Construction of Ammonia Factory 
in Iran by India under Joint 
Venture. (XLV-9-11-70), US-67. 

ANAND BAZAR PA'l1RlKA: 
Raids made in ot1l.ce premIses and 

hOUS83 of directors of Ananda 
Bazar Patrika, Caleatta (XLVI-
25-11-70), 194. 

ANAND MARG: 

Activities and Financial Resources 
of Anand Marg. (XLV~18-1l-70 
180-81. 

Judgment of district and semons 
Judge, Midnapur (West Bengal) 

·re. murdering or conspiracy to 
murder inmates Of Anand Kara 
Ashram. (~VII-B12-70j f 180. 



ANANDBHAVAN: 

Bid to Occupy Anand Bbavan in 
Allahabad (XLV-1B--11-70), 
152-53. z 

ANDAMAN & NICOBAR ISLANDS: 

Export of copra from Nicobar 
hlancis (LVIl-9-12-70), 29-30. 

lndian citizens require passports 
for visiting Andamans (XLVI-
2-12-70), 97. 

Payment of special allowance to 
non-gazetted Government em-
ployees in Andaman and Nicobar 
islands (XLV-1l-1l_70), 186. 

Pension to ex-Andaman political 
prisonerl; (XLVI-2-12-70), 227-
28. 

Scheme for Rehabilitation of EMt 
~ngal Refugees in Andaman 
and Nicobar (XLVII-17-12-70), 
69. 

Setting of East Bengal Refugees in 
Andamans (XLVII-lO-12.,.70) 
37. 

Visit to Andaman Wands by 
Indian citizen (XLV-ll-ll-
70), 121-28. 

Writ petitions filed against Chief 
Commission of Andaman and 
Nicobar islands (XLVII-9-12-
70), 92-93. 

ANDAMAN CELLULAR JAIL: 
Visit by Members of Parliament to 

Anclaman Cellular Jail (XLVII-
16-12-70), 145-47. 

ANDHRA KHAnI BOARD: 
Loss.of Grants and Loans given by 

Andhra Khadi Board (XL VI-
8-12-70), 186-87. 

ANDHRA PRADESH: 
Gold deposits at Ramagiri (Andhra 

Pradesh) (XLVI-7-12-70), 42. 
Manufacture of wheeled type trac-

tor by Andhra Pradesh (xt.VI-
24-11-70), 122-24. 

Rayon silk factory, Xagaz Nagar 
(Andhra Pradesh) (XLVII-
9-12-70), 200. 

Request from Andhra Pradesh cane 
Growers for fixation of Sugarcane 
price (XLV-12~11-70), 137. I 

II 

ANDHRA PRADESH-Contd. 

Rice Procurement target from 
Andhra Pradesh (XL VI-
3-12-70), 96-97. 

Schemes for drainage work in 
Andhra Pradesh (XLVI-
25-11-70), 43-44~ 

U. N. Grant to Andhra Pradesh for 
Setting up a Fig from plant 
(XLV-IO-1l-70), 67. 

Debates 
List of Scheduled Cactes of 
Andhra Pradesh (Ret.) (XLV-
16-11-70), 21&-23. 

ANNUAL PLAN: 

FinaliSation of Annual Plan for 
1971-'72 (XLV-ll-'U-70). 175. 

ANTI-INDIAN PROPA.GANDA: 

Anti-Indian Broadcasts by B.B.C. 
(XLVII-14-12-70), 38-39. 

Anti-India Propaganda in Nepal 
(XLVll-14-12-70). 17-25. 

ARAB COMMANDOS: 

Hijacking of Civilian Aircraft by 
Arab Commandos (XLV-
9-11-70), 143-44. 

ARAB COUNTRIES: 

Alleged Sale of Indian Girls to Arab 
Countries (XLV-II-11-70), 131-
32. 

Alleged sale of girls to Arab coun-
tries (XLV-1l-1l-70), 85. 

Cutting of Air links with Arab 
countries following incidents of 
Hijacking of planes (XL VII-
18-1%-70), 173. 

ARAB NATIONALS: 

Ill-treatment of Arab young men in 
Jail (XLVI-25-11-70). 129-30. 

ARABIAN SEA: 

Progress made in off-$hore .drilling 
in Arabian Sea (XLV-4-11-70), 
32. 

-s-----



ARBITRA1'ION: 

Draft Brochure on Voluntary Arbi-
tration (XLVU-17-12~70), 86. 

Expenditure incurred on Arbitration 
CbeI at Bombay and Delhi 
(XLVII-17-12-70), 79. 

ARBITRATION CASES: 

Expenditure on Arbitration cases by 
Food Department (XLVI-
10-12-70), 28--30. 

ARCHAEOLOGICAL DEPARTMENT: 

Exeavation in Delhi by Archaeolo-
gical Department (XL VI-
4-12-70),93. 

Transfer of Archaeolo,ical Depart-
ment from Education Ministry to 
Tourism and· Civil AviatiOn Min-
istry (XLV-W..;1l·70), 199. 

ARCHAlIDLOCHCAL FINDS: 

Archaeologiclil Finds at Lal Ki1a in 
Bul8mkhahar (XLVl-4-12-70), 
149. 

\rcbaeololJical Finds near Udipi in 
South Kanan District of Mysore 
(XLVI.--4-12-7171 ,90. 

ARCHAEOLOGICAL SURVEY OF 
INDIA: 

Second branch of Archaeological 
Survey of India ill South 
(XLVIr-18-12-'70), 194-9!!. 

Transfer Of Archaeological Survey 
to· Tourism and Civil Aviatkln 
Ministry (XLV-18-11-70). 126. 

ARCHITECTS: 

Malpractices by af.(lhitt!Qta and engi-
neers (XLVII-18-12-70), 215-16. 

ARCHITECTS BILLS: 

Consill, as passed by R. S. (XLVI-
27411-'10}, 

ARCHIVES: 

Study to ~ ott .lD,dla" Nor. 
thern Bot8er in Bt'tttth- Atehives 
(XLX-9-11-70), 182. 

ARMS AND AMMUNtTlON: 

Aneg~ threat to use US arms by 
Pakistan against India (XL V-
23-11-70), 188. 

Ammunition seized in De.lJlj 
(XLVI--2-12-70), 269-70). 

Export of light arms to foreign. 
countries (XLVI~2-12-70), 43-44. 

lna'ease in recovery of illicit arms 
ami theft of arms and anununi-
tion (XLX--ll-ll.70), 144. 

Production of Vijayanta tank 
(XLVI-7-12-70), 106. 

Question of US Arms sales to Pakis-
tan in UN (XLX--23-11-'lO>, 35. 

Reluctance of foreign countries' 
supply arms to India (XL VI-
2-12-70), 151-52. 

Sale of Weapons 8Siluggled aut frau:. 
Kanpur Ordnance Factory 
(XLVIl-l~12-7{), 58. 

Self sufficiency in arms production 
(XLVl~"12-'70), 124. 

statement by U. S; Senator regard-
ing Supply of Arms to Pakistan 
(XLV.:....t-lV70), 13~-38. 

Statement of Defence Minister. 
regardini supply at Arms ta 
Pakistan <XLV-&-ll-'lO), 30. 

Supply of Arms by U.S.A. to Pakis-
tan (XLV--9-ll-70), 1f-27i 55. 

Supply of Arms to- PakiStanbr In-
donesia (XLV-9-12-70), 63. 

Supply of artD.S to PakiataIt by 
U.S.A.,USSR and other cOWltries 
(XLV-i,.1l-70), 40-41. 

Survey conducted about SUllen and. 
:Reeovered Arms (XLV-18-11-
70), 44-45. 

Value of Weap4)nB supplied to Indja 
by USA and USSR (XLVII-
14-12-'1&). 132-

, DebateB 

Supply of arms to Pakistan by USA 
and USS~ (e.A.) (lCLV-
9-11-70), 198--200. 

AR.MED FORCE&. 



----------~'---.----~-----------ARMED FORCES-COtda. 
Cuitl ~la~ 91 ~ts 

ill In4iall army (XLVI-7-12·70), 
. tfS, 

DelNlrtments in the army, DavY and 
air force under sphere of the pay 
commission (XL VII-18~12-70), 
211-12. 

Deployment ot military personnel to 
rescue people from water logged 
areas in West Bengal (XLVI-
2-12-70), 68. 

Economy in Army Service Corps 
(XLVII-14-12-70), 4!t. 

Improvements in Unifol'Dlll and 
weapons supplied to Jawans 
(XLVI-7-12-'1tl), 89. 

Proposal to derecognise different 
Army Units created on basis of 
caste (XLV-9.11-70), 128. 

:Recruitment of Muslims and had-
jans in the army (XLV ..... 
16-11-70), 49-50. 

:Reservation of Seats for Diploma! 
Degree Holders in Engineering for 
'Commission in Defence Forces 
(XLVII-14-12-70), 189. 

Special relief to armed personnel 
(XLV-9-11-701, 90-91. 

Taking of Oath by sipping water 
from GangajOath to Quaran by 
Jawans (XLV-9-11-70). 55. 

Unified code for Army, Air Force 
and Navy Acts (XLV-16-11-70), 
100. 

Washing away of Military Trucks in 
flood of ~laknanda River (XL V1-
2-12-70), 172-73. 

Withdrawal of Military Order No. 
12683iResj441 and Ordinance No. 
XXXVI of 1943. (XL VII-
14-12-70), 181.. 

ARREST OF MEMBER(S): 
Arrest of SAri Hukam Chand Kach-

wai (XLVII-17.12-70). 277-78. 
Arrest Shri J aneshwar Misra ·and 

Shri Arjun Singh Bhadoria 
(XLVI-8-12-70). 215-16. 

ART.OBJlSCTS: 
Preservation 01 Ancient Objects of 

Art 1)'iDS with Erswhile l\Ul~. of 
~eeltStates ·(XLVI~:..a-TO), 

AlIT8lLK.':Y4RN: 

Fair prias of art' .ilk 
(XLVTI-I6-12-70), 217.18 . 

ARTIFICiAL SILK: 

Supply of artificial silk and rayon 
yarn to small scale manufacturers 
(XL VII-16-12-70), 100-01. 

ARYANS: 

Divergent views about Oriiin of 
Aryans (XLV-20-11-'10), 189-90. 

ASANSOL: 

Effect on the Economy of Asansol 
Coal Mines due to revised Polley 
of Bank Loans and Advances 
(XLV-20-11-70), 249-50. 

- Inquiry into Death of Shri Roy 
Chowc1hl,U"y, Forward BloCk lea-
der in Asansol (XLV-1l-1l-70), 
64. 

ASHOKA CHAKRA: 

Use Ashoka Chura as Emblem of 
'Empire Room' (XLVlI-I4-12-70), 
151. 

ASHOKA HOTEL, DELHI: 

Beauty Contest in Ashoka Hotel, 
Delhi (XLVI-26-11-70), 104. 

Estimated loss due to strike in Asho-
ka Hotel, New Delhi (XLVI-
27-11-70), 59-60. 

Payment of Serviee Charges to Wor-
kers of Ashoka Hotel (XLV-
20-11-70), 158-59. 

Sending of Students by the Manage-
ment of the Institute of Hotel 
Management, Catering and Nutri-
tion New Delhi to Ashoka Hotel 
Ne,~ Delhi during sirike period 
(XLVII-17-12-70), 170. 

Service charges collected by Ashoka 
Hetels Ltd. New Delhi (XLVII-
18-12-70), 150-51. 

St~ to bri~l'~V~ w~r~ng of Ashb-
ka ~ X>elbt(~YI-2T-U-'70). 
103-04. 
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ASHOKA HOTEL DELBI--Cmdd.. 
ASIAN HIGHWAY COORDINATION 

COMMITTEE: 
Meeting of Asian Highway Co-

ordination Committee at Bangkok 
(XLVI-27-11-70), 180-84. 

ASIAN HIGHWAYS RALLY: 

Damage to cars taking part in Asian 
Highways Rally in Delhi 
CXLVIl-9-12-70), 33. 

ASIAN WRITERS' COONFERENCE 
(XLVII-14-12-70), 139-40. 

ASPIRIN: 

Caution on use of Aspirin (XLV-
16-11-70), 42-43. 

ASSAM: 

Civilians killed by security forces 
at Phuldunphe, Mizo Hills, Assam 
(XLV-1l-1l-70>, 193. 

Credit advanced by nationalised 
banks to neglected a~s of Bihar, 
Assam and J 8. K (XLVII-
18-12-70), 212-13. 

Doubtful nationality of a Minister 
in Assam Government (XLVIl-
16-12-'10), 74-75. 

lAS and IPS officers serving in 
Assam (XLVI-2-12-70), 296. 

Infiltration from Pakistan in Assam 
(XL VI-2-12-70), 275-76. 

Influx of East Pakistan Displaced 
persons t& Assam and Tripura and 
their Rehabilitation (XLVI-
26-11-70), 193-944. 

Pakistan's reports to include Assam 
in its territory (XLVII-16-12-70) 
191. 

Paper and Pulp Projects in Assam 
(XLVI-24-11-70), 161-62. 

Prime Minister's visit to Assam 
(XLV-ll-ll-'ro), 101. 

Proposal fOr ahiffing of Capital of 
Assam From Shillong (XLV-
18-11-70), 145-46. 

Relief operations in 1iood. dec:ted 
areuQ! Qujarat, lW,~.etc. 
(XLVl-25-11-70), 57-58. . 

Repre.entatlon from si1eeWritee 

ASSAM-Contli. 

Camp Dwellei'll in District Cachar. 
Assam (XLVIl-17-12-'10), 202. 

Restoration of Trains for SoUthern 
Assam and Tripura (XLVl-
24-11-70), 162. 

Second Oil Refinery for Assam 
(XLV-9-11-70), 37. 

Debates 
Demonstration by Railway workers 

in front of Railway Headquarters 
office at Maligaon, Assam (St) 
(XLV-18·11-70), 261-62. 

Shortage of fish supply in Wes.t Ben-
gal and Assam (Dis) (XLVI-
26-11-70), 267--96. 

ATOM BOMB: 
Plan to manufacture atom bomb 

(XLV-16-11-70),73-74. 

ATOMI_C POWER: 

Atomic power station in Bihar 
(XLVlI--16-12-70). 15--19. 

Cooperation between India and UAR 
in field of Atomic Energy 
(XL VI-25-11-70), 192. 

Discrimination with Scheduled 
Caste and LDCs promoted as 
UDCs in the Atomic Energy 
Department (XLVI-2-12-70). 
319-20. 

Separation of uranium-233 isotoPe 
f"lm thorium (XLV-1l-1l-70), 
191. 

Setting up of atomic power stations 
in States (XLV-1l-1l-70), 126. 

ATOMIC TESTS; 
Sites for atomic test ~losian 

(XLVII-16-12-70), 152. 

ATOMIC WEAPONS: 

Supply of atomilo warheadjW9PGns 
~ }>akistan ·by China (XLV-
16-11-70), 166. 

AUDIT: 
Disposal of Audit Objections 

(XLVI-27-11-70), 115-16. 
Procedure for sneamUniDl of in...". 

nal audit (XLVII-18-U-'lO). 179-So. 
'tNufer. of ~. :.\Idit 'wOrk to 

a\1dit oftlce in London «XLIVn-
18-12-70), 115-36., ..... 



AUSTRALIA: 

Agricultural Research in Co-opera-
tion with Australia (XLV-
12-11-70), 31-33. 

Farm equipment from Australia 
(XLVI-26-11-70). 164. 

Import of Sheep from Australia 
(XLV-12-11-70), 123-24-

Statement of Australian Naval Chief 
regarding power vacuum in In-
dian Ocean (XLVI-7-12-70), 49. 

Trade with Australia (XL VI-
25-11-70), 150-51. 

AUTOMATIC BRICK-MAKING 
PLANT: 

Automatic brick-making plant with 
Rumanian Collaboration (XLVI-
24-11-70), 53-54'. 

AUTOMATIC WEAPONS: 

Production of automatic weapons by 
India (XLV-16-11-70), 65-66. 

AUTOMATION: 

Venkataraman Committee on Auto-
mation (XLVII-17-12-70), 137. 

AYRos:: 
Reported refusal by Indian Airlines 

Pilots to fly Avros (CA) (XLVI-
7-12-70). 156-7l. 

AYURVEDIC PHARMACEUTICAL 
COMPANIES: 
Ayurvedic Pharmaceutical Compa-

nies in the country (XL VI-
2-12-70), 177. 

~AYURVEDIC 
J TUTES: 

RESEARCH INSTI-

Setting up of Ayurvedic Research 
Institutes in New Delhi and Bom-
bay (XLVII-14-l".!-70), 72-73. 

i AWARD(S): 
, 

Implementation of Journalists and 
Non-workering Journalists Award 
(XLVII-17-12-70). 200. ' 

Nation Film Awards Function 
(XLVU-17-12-70), 190. 

BIND l"AUZ: 

~·of Answer to ~,No. 
1476 dated 4-3-1970 Re. cGUection 

r 

ABAD HIND FAuz.-Contd. 

and presenvation of Military 
material of Azad Hind Fauz 
(XLV-23-11-'70), 195-96. 

AZAD HIND MOVEMENT: 

Utilisation of Saga of Azad Hind 
Movement as Incentive to Emo-
tional Integration of the country 
(XLVI-26-11-70), 13-17. 

B 

BACKWARD AREAS: 

Assistance to Backward Districts of: 
West Bengal (XL V-I0-U-70), 
113-14. 

Criteria for judging economically-
backward areas (XLV-IB-1l-70), 
89. 

Development of Backward Areas in 
Madhya Pradesh (XLV-I13-U-70), 
26-29. 

Development of Baclrward Area of 
Bundel-Khand during IV Plan 
(XLVII-17-12-70). 188. 

Development of backward districts 
(XLVI--25-11-70) , 13B-39. 

Development of Backward Districts 
in States (XLV-17-11-70) , 70. 

Development of Backward Districts 
in States (XLV-10-11-70), 53-54. 

Survey ot industrially ,backward 
districts (XLV-17-11-70), 143. 

Debates 

Economically backward regions in 
the country especially the Eastern 
Districts of UP (Dis.) (XLVI-
3-12-70), 284-354. 

BACK\fARD CLASSES: 

Acknowledgement letters regarding 
recommendations of Elayaperu-
mal Committee sent to state 
Government (XLV-17-11-70), 92. 

Action taken on the Report of the.-
Commission for Backward Classes 
(XLV-17-U-70) •. 5'1. . 

Commission' for &uiploym~ of 
-"ckward. clasMi·· (XLV-
. i9-11~7() " 108. . 
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:BACKWAlio ~. BAn.ADILLA KINES: 
'J'umbI allocateij '!br.. we1fatoe of 

backward e1aeies,. 'scheid:uled :eastes 
and scheduled tribes of Madhya 
Pradesh CXXLVI-2 ... 11-70). 105-
06. 

. Housing Scheme for Seheduled 
Castes, Scheduled Tribea and 
Backward Classes (XLVI-
24-11-'10), 1'10-71. . 

.Jobs for Econoinically Backward 
Class Candidates (XLV-1'1-11-70), 
56. 

Most Backward .Claaesaf West 
Bmgal (XLvn-15-12-70), 16-
18. 

SUbmission of RepQrt by Backwara 
CI8ss Commission of Andhra Pra-
desh (XLV-17-11-70), 199. 

'BACKWARDNESS: 

Special programme for removing 
backwardness in the country 
(JCLV-11-11-70), 93. 

'BACON FACTORIES: 

Bacon Factories (XLVI-2tl-1l-70), 
60---62. 

'BADAapUR THiRMAL POWER 
PROJECT: 

Categories of POSts and scales of 
Pay in Badarpur Thermal Power 
Project (XLVI-2-12-70), 249-50. 

Delay in completion of Badarpur 
Thermal Power Project (XLVI-
2S-11-70}, 53-54. 

BADSHAH KHAN: 

Conversion of Purse presented to 
Badshah Khan into Foreign Cur-
rency (XLVI--4-12-70). 154. 

BAG.<\SSE: 

Manufacture of paper-tram Bagasse 
(XLV), 10-11..:7"), 5ft..5t. 

'BAHADURGAB1i: 
Monthly passe.·tD .1rifr 'bulea bet-

wieD ~rjidh ua . '~ 
~tarM ' '(XL~",tJ..70). 
l1li. 

'~1't 'of irori ore 'fromB&UadU1a 
(XLVU....:.ffl..l~.;'10). 09. . 

BALANCE OF TRADE: 

Balance of ,trade withH8rd currency 
areas (XLVII-16-12-70>, 215-16. 

Position of balance of trade 
(XLVU-16-12-70), 87. 

BALDEV SINGH, SHRI: 

Death of Shri BaIdev Singh (XLV-
18-11-70), 149-50 (XLYn-
16-12-70),3155. 

BALMER LAWRIE MIS: 

Xnter-corporate investments by com-
panies under the control· of Shri 
R. P. Coolika, Mrs B&li:ni!r Lawrie 
and M,i~ Duncan Brothers ". Co. 
Ltd. (XLVII-18-12-'1O), 145-46. 

BANANAS: 

Export of Bananas from Maharash-
tra and Madhya Pradsh (XLVII-
16-12-'10), 189. 

Proposal to export tinned bananas 
(JCL"--11-11-70), 97. 

BANANA CORPORATION: 

Setting up of a Banana Corpo~tioD 
(XL"n-16-12-70), 80-61. 

BANARAS IDNDU UNIVERSITY: 

Demolition of as.s. OffIce Building 
in Banaras Hindu University 
Campus (XL"-?O-ll-70), 39-41. 

Violation of Directions of University 
Grants Commission by Geophysics 
Department, Banaras University 
XLV-20-1L-70}, 163-64. 

BANASAGA:? PROJECT: 

Progress o'f BaJlasagar Project 
(Madhya Ptadesh) (XLVI-
2-12-70), 321. 

BANDA: 
, ... ~... . - .. 

Provision ot Inter-lock S~, at 
. ~ ~,·(]ttV~fe;o'ftJ70). 
~~ ... '" ... ,. 
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BANGALORE: 

Engine overhaul facilities at HAL 
Bangalore (XLVI-7-12-70), 76. 

Helicopter factory at Bangalore 
(XLVI-7-12-70), 64. 

Seizure of gold in Bangalore 
(XLVII-18-11-70), 143. 

Starting of metre gauge line bet-
ween Delhi and Bangalore via 
Ajmer (XLV-IO-1l-70), 78. 

Suspension of a Lady I)oetor in 
Bangalore on Death of a Patient 
after Tubercomy (XLV-9-11-70), 
95. 

Telgu and Konkani Broadcasts over 
Bangalore Broadcastings Station 
(XLVII-17-12-70), 243. 

BANKS: 

Advances given by Nationalised 
Banks for Housing purposes 
(XLV-20-11-70), 72-73. 

Advance made by nationalised banks 
to large and small scale industt-ies 
(XLVlI-18-12-70), 152-54. 

Advancing of loans to small traders 
by nationalised banks (XLVII-
18-12-70), i59-61. 

Agricultural Loans Advanced by 
N ationaIised Banks in Madhya 
Pradesh (XLVI-4'-12-70), 163. 

Allegations against bank ot India, 
London (XLVlI-1l-12-70),.190. 

Amount spent by Nationalised Banks 
on Advertisement (XLVI-
4-12-70), 182. 

Applications received by State Bank 
of India under Reserve Bank 
Credit Guarantee Scheme 
(XLVII-1l-12-70), 156. 

Assessment of Bank Accounts ot 
Former Rulers in Foreign Coun-
tries (XLVI-4-12-70), 190. 

Assistance for Expansion of Small 
Irrigation by Banks (XLVI-
3-12-70), 69-70. 

Bank board's scheme (XLVIl-
1£,-12-70), 216-18. 

Bank Credit to Inustry tollowit'.~ 
Nationalisal!on of BfL."<ts ~~cr.VI-
4-12-70), 86. 

Branches ot Indian banks operating 
a'broad (XLVII-I8-12-70). 71-
76. 

3135 LS-72-3. 

BANKS-contd. 
Branches of nationalised banks in 

District Banda, UP (XL VII-
18-12~70), 129-30. 

Branches of nationalised, Banks in 
rural areas to help farmers 
(XLVI-4-12-70), 129. 

Branches of nationalised banks in 
'Un bank' and Under Bank' areas 
(XLVII--18-12-70), 188-89. 

Branches of various banks in Rae 
Bareli district of UP (XL VII-
11-12-70), 134-

Checking of godown stocks. of Cen-
tral Bank of India in Calcutta 
(XLVII-II-12-70), 103. 

Clearan~e of cheques by Reserve 
Bank ot India (XLVII-1l-12-70), 
107. 

Closing down of branches of Indian 
overseas bank in Malayasia, Cey-
lon ar!d Thailand (XLVIl-
11-12-70), 195. 

Collection charge for counting of 
currency notes in nationalised 
banks (XLVII-1l-12-70), 191. 

Composition of Final Boards of 
Directors of Nationalised Banks 
(XLV--20-11-70), 112-

Concession given to talented Cri-
cketers by State Bank of India 
(XLVI-4-12-70), 97. 

Confession of Co-operative Banks 
(XLVI-4-12-70), 83. 

Credit Advanced by Nationalised 
and Private Banks for Agricul-
tural Production and for Small 
Scale Industries etc. (XLV-
20-11-70), 217-18. 

Credit advanced ·by nationalised 
banks to neglected areas of Bihar, 
Assam and J &: K (XL VII-
18-12-70), 212-13. 

Crp.dit Facilities to Small Entre-
preneurs by Nationalised BankI 
(XLVI-8-12-70), 51. 

Credit to Foodgrains trade by the 
Banks (XLVII-17~12-70), 149. 

Decline in rate of profitability of 
nationalised banks (XL VII-
11-12-70), 97. 
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BANKS-cootd. 

DemocratioDS by Bank. employees 
(XLVII--11-12-70), 147. 

De~ts in t.Qe Natiohalised ~nks 
(xt.V~~11;;70), _ 110-71; 
(XLvn-18-12-70), 133;:34. 

Direct 16ili to fatm~s by national-
i,sed bahks (XL VIl-11';'li:70), 
165. 

Dire(:tions given under section 7 ( I') 
of Reserve Bank of India Act , 
<xt.VU-1l-12-70), 200.. -I 

Diyersion of depbslts to the Foreign , 
Batiks after natloruillsation' of I 
Banks (XLVII-1l-12-70), 8. 

Drive for accelerating the il'owth I 
of Deposits CKLVI-4-12-70), 145. 

Establishment of an Asian clearing 
union and an Asian Reserve Bank 
(XLVll-1l-12-70), 36. 

Expenditure On Branch expansion 
after bank nationalisation 

(XL Vll--ll-U-70), 125. 
Export credit advanced by State 

Bank of India <XLVII-ll-12-70), 
182. 

I 
I 
I 
! 

BANKS-cootd. 

Loans -",en by Nationalised Banks 
in Madhya Pradesh (XLVI-
27-11-70). 157. 

Loans given by mUonaUleti Banks 
totlig Industrialim and others 
(XLVI-4-12'':''10), 184. 

Loans to Small Farmeta by .Natitln-
&Used banks in Bihal' (KL VI-
27':'11-70>. 58-51. 

MeetUtg of Custodian of National-
iSed Banks with Chief Vigllence 
CommisSioner Re,lU'dltlg Corrup-
tion in Nationalised Banks 
(XLVI-4-12-70), 50. 

Mobilising of deposits by foreign 
banks tn India (XLVn:';;-1J~12-70). 
9. . 

Mobilising of deposits by fortiign 
banks in India (XLVII-1l-12-70), 
11. 

Money deposited in nationalised 
banking institutions (XLVII-
11-12-70), 163. 

Natiorialisation of ~n Banks 
(XLVl-27-11-70), 149-50. 

Nationalised Banks working as 
Flnancial accounts of nationalised Pawnbrokers (XLvi-27-11-'10), 

banks (XLVIl-1l-12';'70), 37. 75. 
Foreign Nationals working in New credit policy for nationalised 

Foreign Banks operating in India banks (XLVII-1l-12-70), Hi5. 
(XLVI-4-12-70), 153, 

Functioning of Nationalised and NQ,tl-tecovery of Loans advanced by 
Private Banks (XLVI-27-12-70). ~.tioi'liillSed Batiks (XLVI-
114-15. 27-11-70), 121-22. 

GroMh of Deposits in Stinks in Opening of a Branch of lIlationalised 
Rural Arelis (XLVI-27-il-70), Bank in Sahibganj (XLV-

. 218-:i20. 20-11-70), 97. 
Heip to SmaIl Farmers throUgh Oi>4fuing of bi'iUiches of nationalised 

Nationalised Banks (XLVI~ banks in MY!lore lind Orissa 
U-ll-'O), 30_S1.UCLvtI-1l-12-70), HI5, 

Imbalance in Policy of Sanetioning opening of Savings BankiJ in 
LOans by CoOprative Ba~ks and Schools (XLVl-4-12-'70) 87. 
Credit Societies (XLVI-26-11-70), OUtstandlhg amount of loans 
155-56. ildvancl!d by District Banks in 

Indian 1:>ank officials in HODg Kong States (XLVI-26-11-TO), 70, 
invited by the Chinese (XLV- PartiCipation certificates of foreign 
23-11-70),38. banks (XLVlI-i8-12,:,'iO). 207-

Oil. 
Loans Advanced by Nationalised PaY Seales of Offtcers empJoyed in 

Banks to Sugar Industries Nationalised Banks (XLVI-
(XLVI-27-11-70), 128. 2'1-11-70), 104.06. 

Loa~ and a8sistance given by Persons recruitet!tocope with the 
nationalised banks to small' far- increased activities of natiot\'altsed 
mers (XLVII-1l-12-70), 185. , banks (XLVII-1l-12-70), 183. 

____ -L--__________ ._._. _. ____ _ 
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BANKS-contd. 

Probationary officers of the Indian 
Overseas Bank (XL VII-
11-12-70), 197. 

Problem created for financial Insti-
tutions following N ationalisation 
nf Banks (XLVI-27-11-70), 209. 

Progress in negotiations for world 
bank assistance for India's fertili-
zer expanSion programme 
(XLVI-7;..12-70>, 46. 

Proposal to seek assistance from 
Financial InstitutionslBanks for 
modernisation of ailing textile 
industry (XLVI-25-11-70), 149. 

Rate of interest charged by Indian 
foreign banks (XLVII-Il-12-70), 
123. 

Recovery of advanced 
Nationalised Banks 
11-12-70). 56. 

matte by 
(XLVII-

Recruitment Policy in Nationalised 
Banks (XLV.c-20-11-70), 156-57. 

Repayment of Loans given by Co-
operative Banks (XLVI-
26-11-70), 86-87. 

Rich Farmers owing more to Co-
operative Banks XLVI-S-12-70), 
62-~. 

Scheduled Castes and Schedul~ 

Tribes employees in nationalised 
banks (XLVII-18-12-70), 131-
33. 

Scheme tor Coordination among 
Nationalised Banks (XLVI-
4-12-10), 50. 

Service in the Nationalised Banks 
XLV-20-11-70), 201-02. 

Setting up of a Committee regarding 
improvements in the working of 
nationalised banks (XL VII-
18-12-70), 158. 
ot333,- dafodar fada 

Setting up of a credit. coordination 
committee for grant of loans to 
farmers ·hy nationalised banks 
(XLVII-1l-12-70), 191. 

Setting up of Branches of national-
ised banks in Chmtplli'ab district 
of Bihar (XLVI-27-11-70), 112-
14. 

Starting of hew business by Boards 
of Directors of Nationalised 
Banks (XLV-20-11~70), 209-10. 

BANKS-contd. 

State Bank of India Scheme to 
Finance RehabIDt!ltion East Pakis-
tan Refugees (XLvn-l'7-12-70). 
110. I. 

Stream1ii1ii1g of Working of State 
~rative Banks (XLV-
12--11-70), 111-12. 

Strikes in Nationalised Banks 
(XLVI-27-11- 70), 94. (XLVII-
18-12-70), 176. 

Submission of Report by National-
ised Banks Re. Increase in Bank-
ing Facilities in Rural Areas 
<XLVI-4-12-70), 40. 

Transfer of black money to Swise 
banks (XLVn-16-12-70), 95-96. 

Use of money advanced by nation-
alised banks for Panchayat Elec-
tiorts in Tanjavur District, Tamil 
Nadu Ott.VII-1l-12-70). 167. 

Voting Rights to Nationalised Banks 
in Respect of Shares Pledged by 
them (XLVI-27-11-70), 148-49. 

World Bank Appraisal for Assistance 
to Telecommunication Schemes 
(XLvn-17-12-70), 72-

World Bank Assessment of In-dia's 
Mineral De'O"elopment (XLVI-
4-12-70), 68, 

Debates 

MOdification of Nationalised Banks 
(Management and MisceUaneoue 
Provisions) Scheme. 1970 (M) 
(XLVIl-16-12-70), 278-323 
eXLVII-17-12-70). 299-382. 

Reported closure of Clearing houses 
of banks in Bihar resulting in 
industries and trad~ coming to a 
standstill (CA) (XLV-22-11-70), 
196-202. 

BANK EMPLOYEES: 

Pay scales of empioyees in dil'ferent 
banks (XLVII-18-l2-"O), 1~-38. 

Scheduled Castes and Scheduled 
Tribes employees in nationalised 
banks (XLVII-18-12-70), 131-
33. 

Strikes by Bank employees (XL VI-
27-11-70), 141. , ----- -.-_ .. _-. ---- ---- - ------ - - -
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BANK EMPLOYEES-contd. 

Training of Probationary Officers of 
India Overseas Bank (XLVI-
27-11-70), 105-06. 

Wage structure of Bank Employees 
(XLV-20-11-70), 118-120. 

Reprimand to Shri S. C. Mukherjee. 
formerly Deputy Iron and Steel, 
Controller, (XLVII-9-12-70), 

203-205. 

BARAUNI: 

Complaints regarding employmen, 
policy of Barauni Fertiliser Fac-
tory (XLVI-2-12-70), 167-58. 

Enquiry into Haldia Barauni pipe 
line (XLV-16-11-70), 112: 

Progress of Barauni Petro-Chemical 
complex (XLVI-7-12-70), 151. 

BARGI IRRIGATION PROJECT: 
Bargi Irrigation Project (Madhya 

Pradesh) (XLVII-16-12-70), 123-
24. 

BARRELS AND DRUMS: 

Recognition of Additional Capacity 
in Barrel Industry (XLV-
10-11-70), 179-80. 

Supply of barrIes to oil companies 
by Hind Galvanising and Engi-
neering Company (XLVI-
2-12-70), 163. 

r-

Violation of Regulations by Kapa-
dias in respect of Barrel and 
Drum capacity (XLV-IO-1l-70), 
65-66. 

BARNA PROJECT: 

Implementation of Barna project 
(XLVI-2-12-70), 327-28. 

BASU, JYOTI: 

Enquiry into alleged attempt to 
murder Shri J'yoti Basu (XLVU-
16-12-70), 43. 

IIASUMATI: 

Reported Closure of the daily 'Baau-
mati' an its allied publications 
(C.A.) (XLVII-IO-12-70), 17f-

18. 

BEST, BOMBAY: 

Clearance from Government for the 
purchase of Yeyland buses by 
BEST Bombay (XLVn-
18-12-70), 188. 

BEAS CONSTRUCTION BOARD: 

Terms and conditions settled bet-
ween Beas Construction Board 
and lending department of Punjab 
State (XLVII-16-12-70), 188-89. 

BEAS COTROL BOARD: 

Meeting of State Chief Ministers en 
Beas control Board (XLVI-
2-12-70), 350-52. 

BEAS DAM PROJECT: 

Additional Burden On Punjab Gov-
ernment due to increase in the 
cost of .Beas Dam Project (XLV-
18-11-70), 206-07. 

Delay in construction of Bees dam 
(XLVI-2-12-70), 325. 

Increase in Cost of Seas Project 
(lCL"--18-11-70l, 130. 

Work charged staff in Bees Project 
(XLVll--16-12-70l, 187-88. 

BEAS SUTLEJ LINK PROJECT: 

Extension of Period for Completion 
of Beas Sutlej Link Project 
,(XLV-I8-11-70l, 201-2. 

BEE KEEPING COOPERATIVE 
SOCIETY: 
South Kaoara bee keeping Corpora-

tive Society (XLVI-B-12-70), 69-
70. 

BEED! INDUSTRY: 

Wages of Workers in BeecH indus-
try (XLVII--17-12-70), 152. 

BEGGARS: 

-setting up a Farm for Employment 
and Tralmng to Begprs (XLVI-
8-12-10), 88-87. 

BEGGING: 
Ban on begging (XLV-17-U':70), 

175. 
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BELGIUM: 

Bilateral _trade between India and 
Belgium (XLVI-25-11-70), 126-
27. 

Olllaboration with Belgium in ex-
port oriente<! industries (XLVII-
16-12-70), 177-78. 

Economic mission from Belgium 
(XLVI-2-12-70), 263-64. 

Loan from Belgium (XLVII-
11-12-70), 35. 

BELGRADE; 

Tripartite Ministerial Conference of 
India-Yugoslavia-U.A.R at Bel-
grade tXLV-lS-1l-70), 11I. 

BENGAL MILL OWNERS ASSOCIA-
TIONS; 

Bengal Mill Owners' Association's 
Decision to disregard the Tripar-
tite Agreement (XLV-18-11-70), 
155. 

BHABHA ATOMIC 
CENTRE: 

RESEARCH 

Irradiation technique for food pre-
servation evolved by Bhabba Ato-
mic Research Centre (XLVII-
16-12-70), 151-52. 

Representation made by Nurses of 
Bhabha Atomic Research Centre, 
Bombay (XLVI-2-12-70), 326-27. 

BHAGALPUR: 

A.I.R. Bhagalpur Station (XLVII-
17-12-70), 141. 

BHAKRA; 

Blame on Bhakra B:>ard for power 
crisis (XLVII-9-12-70), 136-37. 

Electricity supply from Bhakra, 
Rihand and. Rana Pratap Sagar 
dams (XLVI-25-11- 70), 26-27. 

Inflow Of Monsoon Water in Bhakta 
Reservoir (XLV-ll-ll-'10); 187. 

Power crisis due to deprCl!Sion in 
Bhakra reservoir (XLV-
11-11-70), 203. 

Power crisis in northern region 

BHAKRA-eontd. 
caused by 'klw level in Bhakra 
reservoir CXLV-1l-1l-70), 105. 

Quota for Chandigarh in eleetrie 
power produced by Bhakra pro-
ject (XL VII-16-12-70), 186-87. 

Water Level in Bhakra Re.'!ervoir 
(XLV-17-11-70), 33-;-39. 

Debates 

Reported serious power crisis due 
to steep fall in the generation of 
power at Bhakra (CA) (XLVII-
15-12-70), 218-28. 

BHARAT CARPETS LTD.: 

Grant of import licenCe to Bharat 
Carpets Ltd. <lq,VI-2-12-70), 
270. 

BHARAT COMMERCE & INDUS-
TRY: 

Workers' clash in Bharat Commerce 
snd IndUlltry, Birlagram Bihar 
(XLV-12-11-70), 77-78. 

BHARAT ELECTRONICS: 

Agreement with UAR and Yugos-, 
lavia for production of glass' 
bulbs by Bharat Electronics 
(XLVI-25-11-70), 82-8:!. 

Expansion schemes fOr Bharat elec-
tronics (XLVI-7-12.70). 59. 

Manufacture Of computers by 
Bharat electronics (XLVII-
16-12-70), 54. 

Power Shortfall due to non-delivery 
of goods by Heavy Electricals 
(India) and Bbarat Heavy Elec-
tricals (XLVI-2.f-1l-70), 39-40. 

Supply Of Boilers by Heavy Electric 
Equipment Plant, Hardwar 
(XLVI-24-11-7P), 86. 

BHARAT SADHU SAMAJ: 

Role of Bharat Sadhu Samaj 
(XLV-18-11-70), 159-60. 

-------------~\_--. ---



SVl!,JECT INDEX 

BHARATHI MILLS: 

. Bh8l'atiq Mills. Pondicberry (XLV-
11·11-76), .7. 

~I STEEL PLANT: 
~iOD Gf Bhilai Steel Plant 
"(XLVU-15-li-70>, 174. 
J;xport orders received by Bhilai 

Steel PIent (XLVII-15-12-70>, 
154-55. 

Setting up of Small Scale industries 
around Bhilai Steel Plant (XLV-
10-11-70), 103. 

BHIWANDl: 
'Judieial 'Inquiry into communal 

riots at Bhiwandi (XLVI-
2-12-70), 228-29. ... 

BHUBANESW AR: 

~ing up of a Regional Press at 
Bhtrbaneswar (XLVI-27.1l-70), 
U8-119. 

BHUTAN: 

Aid h Bhutan (XLVI-2-12-70), 
140, 

Bhuta2'S entry into UN (XLV-
16-] 1.'10), 79. 

Bhutao's entry into UNO (XLVI-
2':12-70), 152-

Occupation Of Bhutan Territory by 
China (XLVl-2-12-70), 2Q4..05. 

BmAH: 

A.LR. News Coverage on closure of 
Clearing House of Banks in Bibar 
and discussiOn thereon in Lok 
Sabha (XLVIJ-17-12-70), 16D. 

Abolition Of Billar Legislatlve Coun-
cil (XLV-I0-11-70>, 124. 

Abolition of Bihar and UP Legisla-
tive C1)ullcils (XLVI-24-11-'10), 
1~1. 

Aanual Plan far Bihar (XLV-
1B-12-70), 186-67. 

Arrangemen~ made by the Govern-
ment of Bihar for the AICC Meet-
ing (XLV-ll-ll·7Q). llHI. 

Arrears of E.P.F. with Sugar Mill 
Store in t1P .nd Bihar (XLVI-
26-11-70), 107-08. 

.4tomic power station in Bihar 
(XLV1l-1~-12-70), 15-19, 

BIHAR-contd. 

Benellts from c:Wms in Bihar 
(XLVI-2-12':'70). 59-60. 

Boundary dispute between Uttar 
Pradesh and Bihar (XL VI-
25-11-70). 9D.1oo. 

Bungling in purchase of galvanised 
wire by Kosi Project Department. 
(Xl;..VI-25-11-70), 147. 

Central Government employees 
working in offices and public 
Wldertakings in Bihar (XLV-
11-11-70). 176. 

Closure of clearing houses in Bihar 
(XL VII-18-12-70), 136-37. 

Closure of N.M.D.C. Coalmines in 
Gridih area, Hazaribagb, Bihar 
(XLVII-l7-ll-iS), 330. 

Creation of Jharkhand State 
(XLVII-9-12-70), ID5. 

Credit a.dvancedby nationalised 
banks to neglected areas of l3ihar, 
Assam and J 8< K (XLVII-
18-12-70), 212-13. 

Demand for a development board fOr 
North Bihar (XLVII-D-12-'ro), 
188. 

Demand for additional amount of 
Bihar Government for KOSi and 
Gandak projects (XLV-11-11-70), 
153. 

Demand of Bihar Colliery Kamgar 
Union (XLV-12-11-70), 146-47. 

Fire' in Kargali Pits, BNK zone of 
NMDC in Bihar (XLVI-i-12-70), 
3D, 

Irrigation Facilities in Bihar (XLV-
18-11-70), 204-5. 

Irrigation schemes .anctioned for 
Bihar (XL VI-2-12-70). 283-84. 

Landless persons of Muzaffarpur 
district shot dead by Zamjndars 
(XLVII-16-1?-70). 61-62. 

M~asures adopted to check Iloads 
'aud stormg of Rain Water in Bihar 
IUld RBjasthan (XLvn_17-J2-70), 
77. 

Merger of Purulia with Bihar 
(X}..VH-4-12-70), 196. 

Mica mine Factories in Gridih area, 
}{azaribagh Dint. registered under 
the factory act (XLVII-l'1-12-70). 
231. 



BIHAR-<:ontd. 

Misuse of authorJty in public sector 
projects and Bihar State Electrici-
ty Board (XLV-ll-ll.70), 194. 

Money lending business by Afghan 
NatiC!nals in Chapra (JUhar) 
(XLVII-16-12-70), 73. 

Non-utilisation of funds provided for 
Family Planning by Bihar (XL VI-
7-12-7{), 119. 

North Koel Project (XLVII-
9-12-70), 167. 

Open41g of a post Office in Ganga-
pur, Cilakai, Cbandramandi etc. in 
Bihar (XLVII-17-12-70). 236. 

Outbrealt of Cholera and famine 
conditions in Bihar (XLV-
16-11-70). 112'-113. 

Outstanding amount of royalty 
against mines owners in Bihar 
(XLVI-2-2-70),114. 

P.alamu. Gaya and Sh3habad-a 
chronically drought-affected area 
<XLVII-9-12-70>. 167-68. 

Policy regarding tenure of stay of an 
Officer at a Post in P & T Circle 
(XLYI-26-11-70), 92-93. . 

Proposal to set up a new power sta-
tion at Giridih (XLVI-25-11-70), 
115-16. 

Regularisation of workers in Mica 
Mines in Gridib, Hazari Bap Dis-
trict, Bihar (XLVII-17-12-70), 
230. 

Reorganisation of K. S. .Sanskrit 
University, Darbhanga (XLVII-
18-12-70), 123. . . 

Request for deplying CRf' force in 
Bihar (XLVII-16-12-70), 121. 

Rur~l electrificaUon of Bihar 
(XLVI~-12-70), 285. 

SettiRi up of Avami Tanjam a New 
Organisation in Bihar (XLV-
18-1+-70), 131HO. 

Sluice gate-cum-bridg~ DElat Murai-
tha, Bihar (XLViI~l2-70), 188-
89. 

.... Strikes by teaching and non-.teach-
ing staff of univerBttles in Bihar 
(XLVII-18-12~70), 138-40. 

~urv.y oJ. mineral deposits for 
,i:)efence Industry in Bihar 
(XLVII-14-12~70), lJIj.". 

BIHAR-<:ontd. 

Utiliution of power generating units 
in Bihar (XLVI-25-ll-W), 117-
19. 

Debates 

Reported closure of Clearing houses 
of banks in Bihar resUlting in in-
dustries and trade coming to a 
standstill (CA) (XLV-22-11-70), 
196-202. 

BILLS: 

Provisions of Delhi Meat Control 
Bill, 1970 (XLV-19-11-70>, 67. 

lieactio.n of students and others to 
proposed Aligarh University Bill 
(XL VI-4-12-70), .38. 

Advocates (Second 'Amendment) 
, Bill. 1968: 

ADVOCATES (SECOND AMEND-
MENT) BILL, 1968: 

Message from R. S. concussing in 
recom~endatipn of L. S. to agree 
to withdrawal of Bill (XLV-
19-11-70), 270-71. 

As passed by Rajya Sabha.,-With-
drawn (XLV-23-11..,'l0), 218-21. 

./\.gricultural Produce Cess (AmeEld· 
ment) Bill: 
Consid. (XLV-IO-1l-70), 275-

313. 
Consid. cl. (XLV-16-11-70),313-

18, 
Motion to pass (XLV-IO-1l-70). 

~17-18. 

Message from R. S. returning Bill 
without recommendations (XLVI-
25-11-,701, ~. 

Agricultural Refinance Corporation 
(Amendment) Bill: 
Message from R. S. f.orwarding 

Bill as pUlled by R. S. (XLVII-
10-12-70), 197-98. 

Air Corporations (AmencbDeDt) :en: 
Message from R. S. fotwa:rding Bill 
. as paSsed by R. S. (XL v-

23-11-70), 218. 

Appropriation (N:o. 4) Bm. 1970; 
Int. (XLVI-B-12-'70), 317, 
Consid. and Passed eXLVI-

8~12-70), 317-18: " 

-----.--------------.---------------------------------------------
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BILLS (S)-contd. I BILLS-contd. 

M.essage uomR. S. returning Bill 
without recommendation (XL vn-
16-12-'10), 237. 

Appropriation (No.5) Bill, 1970: 
Int. (XLVI-8-12-70), 318-19. 
Consid. (XLVI-8-12-70), 319, 
Motion to pass (XLVI-8-12-70), 

. 319-23. 
Message from R. S. returning Bill 
~ithout recommendation (XL Vll-
16-12-70), 237-38. 

Appropriation of the Appropriators 
Bill by Shri Sbiva Chandra Jba: 
Int. (XLV-12-11-70>. 270--74. 

Appropriation (Railways) No.3 Bill, 
1970: 
Assent (XLV-IO-U-70), 234. 

Appropriation (Railways) No.4 Bill, 
1970: 
Introduced and passed (XLVII-

19-12-70), 226-27. 

I 
\ 

I 

1 
I 
I 
I 

I 
I 
I 

I 
i 
i 
I 

I 
1 

Message from R. S. returning tbe i 
Bill without recommendation \' 
(XLVII-17-12-70). 277. 

Appropriation (Railways) No.5 Bill, I 
1970: 
Introduced an passed (XLVn-

10-12-70), 228-29. Ii 

Message from R. S. returning tbe 
Bill without recommendation 
(XLVlI-17-12·70), 277. I 

ARCHITECTS BILL: i 
consid as passed by R. S. (XL VI- I 

25-11-70), 300--00 (XLVI- I 
26-11-70), 236-67. (XLVI-
27-11-70), 271-80, (XLVl-
3-12-70), 191-99. 

Consid. cl. (XLVI-4-12-70), 199-
251. 

Passed, amended <XLVI-
3-12-70), 251. 

Army, Air Force and Navy Land 
(Amendment) Bill: 
Assent (XLV-I0-11-70), 235. 

Central Board of Direct Taxes 
(Validation of Proceedings) Bill: 
Int. (XLVlI-I8-12-70), 281-84. 

Central Labour Laws (EJftenllion to 
Jammu alld Kashmir) BiD: 
Consid. (XLV-9-11-70). 238-65. 
---_._-

Consid.Cl. (XLV-9-I1-70), 265-
'72. 

Motion to pass, as amended 
(XLV-9-11-70), 272-80. 

Message from R. S. agreeing with 
Bill without Amendment 
(XLVl-7-12.70), 172 . 

Central Sales Tax 
Bill: 

(Amendment) 

Extension of Time for presenta-
tion of S. C. Report (M) 
(XLV-9-11-70), 236. 

Coal Bearing Areas (Acquisition and 
Development) (Amendment and 
Validation) Bill: 
Int. CXLVI-27-11·70), 169-70. 

Coal Mines (Conservation and 
Safety) Amendment Bill: 
Consid. CXLV-9-11-70). 280-318. 
Consid. Cl (XLV-9-11-70) .. 318-

23. 
Motion to paas 

323-29. 
(XLV-9-U-70). 

Code of Civil Procedure (Amend-
ment) Bill: 
Message from R. S. forwarding 

Bill a5 passed by R. S. (XL V1-
24·11-70), 194-95. 

Code of Criminal Procedure 
(Amendment) Bill, 1970: 
(Amendment of Section 4' and 

addition oj new section 566) by 
Shri George Fernandes. 

Int. (XLVI-27·1I-70), 282. 
Code of Criminal Procedure Bill: 

Message from R. S. requesting 
L. S. to concurrence in the re-
commendatiOn of R. S. to join 
tbe Joint Committee (XLVIl-
17-12-70), 275-'17. 

Motion for concurrence in R. S. 
recommendation to join in J. C. 
(XLvn-18-1~70), 284-86. 

Commission of Inquiry (Amend-
Jhent) Bill: 
Report ofJ. C. and Evidence be-

fore J. C. (XLV-9-11-'10), 235. 
CornptroUerand Auditor GenetaIs 

(Duties, Powerll and conditions 
of Service) Bill; 
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BILL (S)-contd. 

Report of J. C. and Evidence before 
J. C. <XLV-16-11-70), 217-18. 

Conferment of decoratioDs on Per-
som (Abolition) Bill: 
Negatived-by Shri J. B. Kripalani 
Consid. (XLV-12-11-70), 305-16. 

(XLVI-27-11-70), 285-348, 
(XLVII-1l-12-70). 260-317. 

Constitution (Amendment) Bill: 
(Amendment of article 1 4) by 

P. K. Deo: 
Int. (XLV--12-11-70). 278. 

Constitution (Amendment) Bill; 
(Amenment of articdle 16) by 

Shri Praash Vir Shastri: 
Int. (XLV-12-11-70), 267-68. 

Constitution (Amendment) Bill: 
(Amendment of article 32 and 

226), by Shri Tennet Viswana-
than. 

Consid. as reported by S. C. 
IXLVII-1l-12-70), 317-19. 

Constitution (Amendment) Bill; 
(Amendment of articles 58 and 

157) by Shri Shiva Chandn Jha. 
Int. (XLVI-27-11-70). 281-82. 

Constitution (Amendment) Bill: 
(Amendment of .article 74) by 

Shri Prakash Vir Shastri: 
Int. (XLV-12-11-70), 268. 

Constitution (Amendment) Bill: 
(Amendment of article 145), by 

Shri Nath Pai: 
Int. (XLVI-27-11-70), 282-83. 

Constitution (Amendment) Bill: 
(Amendment of article 175) by 

Shri Om Prakash Tyagi: 
lnt. (XLVI-Il-12-70). 258. 

Constitution (Amendment) Bill: 

(Amendment of a,.ticles 330 and 
332( by Shri Surai Shan: 
Consid. (XLV-12-11-70), 286-

305. • 
Constitution (Amendment) Bill: 

(Amendment of article 335) by 
Shrj Beoy Krishna Daschow-
dhuty: 
Int. (XLV-12-11-70), 269. 

Constitution (Amendment) Bill: 
(Amendment of article -335) by 

Shri S. M. Siddayya: 
- - -----_._. -.-..--~ .. ~---

I 
I 

BILL (S)-contd. 

Int. (XLV-12-11-70). 269-70. 
Constitution (Amendment) Bill: • 

(Amenment of article 338) by-
Bhri S. M. Siddayya: 
Int. (XL"--12.11-70). 273-74. 

Constitution (Amendment) Bill: 
(Amendment of art:cle 348) by 

Shri Om Prakash Tyagi: 
Int. (XLVII-1l-12-70), 259. 

Constitution (Amendment) Bill: 
(Amendment oj amele 356) bJ" 

Shri Nath PBi: 
Int. )XLVI-27-11-70) •. 

Constitution (Amendment) Bill: 
(Amendment of the Seventh 

Schedule) by Shri Om Prakash 
Tyagi: 
Int. (XLV-12-11-70), 268. 
(XLVII-1l-12-70), 258. 

(XLVII-1l-12-70). 258. 
Constitution {Amendment) Bill: 

(Insertion oj new article 330-A 
and amendment oj articles 332-
and 334) by Shri S. M. Siddayya: 
Int. (XLV-12-11-70)~ 274. 

Constitution (Amendment) Bill: 
Report of S. C. and Evidence be-

fore S. C,(XLV-9-11-70), 235. 
Constitution (Amendment) Bill: 

(Substitution of artie Ie 155) by-
Dr. Ram Subhag Singh: 
(XLV-12-11-70), 283. 

Constitution (Amendment) Bill: 
(Substitution of article 155 and 

amendment of ameie 156 etc.). 
by Shri S S. Kaihari: 
Int. (XLV-l2-11-70). 277. 

Constitution (Twenty fourth Amend-
ment) Bill: 
re: Voting on (XL"I-26-11-70), 

214-31. 
Contract Labour (Regulation and 

Abolition) Bill: 
Assent (XLV-1O-11-70), 235. 

Delhi Shops and Establishments; 
(Amendment) Bill: 
Assent (XLV-IO-1l-70), 285. 

Delhi University (Amendment) Bill: 
Assent (XLV-IO-1l-70). 234. 

Dock workers (Regulation nf Em. 
ployment) Amendment Bill: 
Assent (XLV-IO.U-70), 235. 

-_._-----._--_._-----



BILL (S)-contd. 

Drugs and Cosmeies (Amendment) 
BiU· 
As passed by R. S., Laid on the 

Table (XLV-10-11-70), 234-
Employees Legal Aid Bill; by Shri 

Sardar Ali: 
Int. (XLVI-27-11-'10~. 180-81. 

Employment Guaranty Bill: 
by Dr. Ram Subh8g Singh Int. 

(XLV-12-11-'10), 281. 
Exhibition of Cinematograph Films 

Bill: 
by Shri George Fernands Int. 

(XLVn-ll-ll-'10). 257. 
Foreijn Exchange Regulation 

(Amendment) Bill: 
Int. (XLV-IB-1l-70). 262-63. 
Consid. (XLVI-2S-11-70) , 233-

82. 
Consid. cl. (XLVI-25-11-70), 282-

9!. 
Motion to pass (XLVI-25-11-70), 

291-300. . 
Indian Medicine Central Council 

Bill-
Consid. as passed 

(XLVn--4-12-70), 
(7-12-7(1), 17~260, 
229--31. 

by R. S. 
251-52, 

00-12-70) , 

Consid. CL (XLVII-IO-12-70), 
23~. 

Motion to pass (:lCLVn-lO-12-70), 
2i~67. 

Indian Penal Code (Amendment) 
. Bill, 1970 (Amend~t Of Section 

53) by Shri Alland N.rain )lulla: 
lut. (XLV·~ ..... ~-l2-U-70), atl/. 

Indian P~t Office (Amendment) 
~ill; 

Assent (XLV-IO-1l-70), 235, 
Iron Ore Mines Labo\.lr Welfare Cess 

(Amendment) Bill: .... 

Consid. (XLV-9-11-70). 329~~O, 
(10-11-70), 216-38. 

Consid. CL (XLV-l&-1l-'10), 238-
271. 

14oW)n to pass, ~ Il~~ded 
(XLV-IO-1l-70),271-75. 

M_age f1'4Dl R. S. retumlngBtll 
wtthout recommendations 
(XLVl-25-11-70), 225. 

----

BILL (S) --co-ntd. 

'Labour . Provident Fund Laws 
(Amendnient) Bill: 
Int. (XLVI--'l-12-'10). 17'1-'18, 

Medical Tlmnination of Pregnancy 
. Bill: 
:leport of J. C and Evidence be-

f~re J. C. (XLV-9-11-'IO), 235. 
NeWe papers FinanCe Corporation 

Bill: 
Int. (XLVII--4-12-70) , 247-50. 

PATENTS BILL: 

Assent (XLV-IO-1l-70), 235, 
Pension' ~d. other Amenities for the 
ex-~embers of Parliament Bill: 
by Shri Yamuna Prasad MandaI: 

Int. (XLV-12-11-70), 274-7T. 

Presidential and Vice-Presidential 
Elections (Amendment) Bill: 
(Amendment of section 5) by Shl'i 

Nath Pai Int. (XLVI-27-11-70), 
2~. 

PREVENTION OF LOTTERIES BILL: 

by Sbri ~amalnayan BlU.j Int. 
(XLVI-27-11:-70), 281. 

Prevtm.tion of Wilter P~Uution Bill: 
Message from R. S. intimating ex-
teDsion of time for presentation of 
J. C. Report (XLV-IO-11-70), 
234. 

Restoration of Religious Places Bill: 
bv Shri Jagannath Rao Joshi: 

"Int. (XLV-12-1l-'1O), 21'1. 

SALARIES AND ALLOWANCES OF 
MINISTERS BILL: . . 

L 

by Shri N. Dandekar tnt. 
(XLVII-1l-12-70), 255-56. 

Salaries and Allowances of Officers 
of Parliament (Amendment) Bill: 
Consid. (XLVI-S-12-70), 252-67. 
Consid. Cl. (XLVI-J-l2-ftl> , 288-

'l0. 

Motion to pass (XLVI-3-12-70), 
210-73, 

MetS~~e from R. S., agree~, with 
Bill without amendment (lQ:.vn-
11-12-70). 229.;.3i'l. -',' 
--------... ---_.-
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BILL (S)-contd. 

Scheduled Castes and Scheduled 
Tribes Orders (Amenmeat)Bi1l: 
Ct>nsid.. as reported by J. C. 

(XLV-17-11-70). 316-42. 
(XLV-18-11-70). 267-75. 
(XLV-23-11-70). 222---89, 295-
300, (XL VI-24-11-70), 209-92. 

Motion to adjourn Debate.-adopted. 
(XLVI-25-11-70>, 227-29. 

Scheduled Castes and Scheduled 
Tribes Orders (Amendment) Bill. 
1967. (Pet)-
(XLVI-8-12-70). 216. 

Special Marriage (Amendment) 
Bill: 
Assent (XLV-I0-11-70). 235. 

STATE OF HIMACHAL PRADESH 
BILL: 

Int. (XLVII-Il-12-70), 248-49. 
Consid. (XLVII-15-12-70), 280-

344. 
Consid. CI. (XLVII-I5-12-70), 

345-55. 
Motion to pass. as amended 

(XLVlI-15-12-70). 356. 
Stock Exchange (Representation of 

Employees on Governing Body) 
Bill: 
by Shri George Fernands Int. 

(XLVII-1l-12-7<l). 256-57. 
TAXATION LAWS (AMENDMENT) 

BILL: 
Consid., as reported bv S. C. 

(JOLV-IO-11-70) 318--40, 
eXLV-1l-11-70· ~55-95. 
(XLV-12-11-70 237-59. 
(XLV-16-11-70). 223-39. 

Consid. CL (XLV-16-11-70), 240-
329, (XLV-17-11-70), 229-40, 
2#-92. 

Motion to pass, as amended (XLV-
17-11-70), 293-316. 

Message from R. S. returning Bill 
without recommendations 
(XLVII-4-lZ-70), 228.29. 

A,!'$e~t (XVlI-18-12·70), 278. 
TEA DISTRICTS EMIGRANT LA· 

BOUR (REPEAL) BILL: 
Consid. (XLVI-3-12-70), 273-75, 

280-83. 
Consid. Cl. (XLVI-3-12-70). 283-

84. 
Motion to pass, all amended 

(XLVI-3-12-70), 284. 
- --,----~-----

BILL (S)-contd. 

Message from R. S. agreein, with 
Bill. without amendment (XLVlI-
11-12-70), 229-30. 

WORKMEN'S COMPENSATION 
(A¥ENDI4ENT) BILl..: 

(Amendment of sections 2 and 5) 
by Shri Nath Pai Int. (XLVII-

11·12-70), 259. 
BIPIN INDUSTRIES: 

Investigation into complaints against 
Mfs Bipin Industries (XLVll-
11-12·70), 48. 

BIRD AND CO.: 

Search of premises and offices of 
Bird and Co. and National Jute 
Mills (XLVI-25-11-70), 186. 

BIRLA CONCERNS: 
Administrative Offices of Birla 

Group of Companies closed in 
Calcutta (XLVI-26.l1-70), 158. 

Arrest of two employees in Ethiopia 
(XLVI-2-12-70), 201-02. 

Attempt by the Birlas to capture 
Engineering Promotion' Council 
(~VII-!6-12-70), 44. 

Isstle of licences to Tatas and lJirlas 
<Xl,.VI-24:-11-70), 96-97. 

Land owned by Birlas and other 
monopoly Houses (XLV-
19-11-70), 134. 

Names of companies granted licences 
for Mithapur fertilizer plant of 
Tatas and Goa fertilizer plant 
of Birlas (XLVI-2-12-70l. 91-93. 

Reopening of Birla Concerns in 
West Bengal (XLVI-26-11-70), 
115-16. 

BIRLA HOUSE: 

Acquisition of Birla House (XLV-
9-11-70), 153. 

Acquisition of Birla House by Gov-
ernment (XLV-23-11-70), 43. 

Transfer of Birls HOuse. New Delhi 
(XLV-23-11-70), 61. 

BIRTH CONTROL: 

Effecti\Te meaia for birth control 
(XLV-23-11-70), 151. 



- ------------.-----
BIRTH CONTROL-contd. 

Psychologic:al eftects of birth control 
methods (XLVI-7-12-70), 3-8. 

BIRTH· RATE: 

Help of foreign experts todleek 
birth rate in India (XL VI-
2-12-'10), 131-32. 

BISWAS. R. R.: 
Murder of Shri R. R. Biswas, Secre-

tary, Legislative Department of 
West Bengal Government CXLVII 
-16-12-70), 137-38. 

BLACK MARKETING: . 
Curb on Black-marketing in bricks 

in Delhi (XLVII-14-12-70), 109-
10. \ 

Easy availability of Vanaspati Ghee 
to check Black-marketing 
(XL VII-17-12-70), 158. 

BLACK MONEY: 

Concealed Money sent to Political 
Party or Leaders (XL VI~ 
27-11-70), 187-88. 

Raids in Ahmedabad to unearth 
black money (XLVII-18-1Z-70), 
34-35. 

Transfer of black money to Swiss 
banks (XLVII-16-12-70). 95-96. 

Unearthing of black money (XLVII-
18-12-70), 42_ 

Unearthm, of black money used by 
Shri R. K. Nayyar in his film 'Yai 
Zindgi Kitni Hasein Hai' (XL vn~ 
18-12-70), 129. 

BLIND PERSONS: 

Blind persons in the Country 
(XLV-1O-1l-70),61-62. 

Recommendation of Indian Team to 
USSR regarding Training Facilities 
for the Blind (XLV-17-11..:70), 
192. 

Training Facilities for the Blind 
(XLVI-8-12-'10). 34-3§, 

BLINDNESS: 

Loss of production due to high inci-
dence &f blindness (XLVI-
2-12-70), «8-.9. 

1 BLINDNESS-contd. 
Prevention of blindness in the coun-

try (XLV-23-11-70). 56. 
BOKARO STEEL PLANT (XLV-

1'1-11-'10), 138. 
Construction of Bokaro Steel Plant 

(XLV-I0-11-70), 86-87. 
Construction of Bokaro Steel Plant 

(XLVI-8-12-70), Ill. 
ConsultliDey Work by MIs Dastur 

and Company lor .Bokaro Steel 
Plant and other Steel Projects 
(XLVII-15-12-70), 70-'11. 

Delay caused by contractors in the 
construction of Bokero Steel Plat 
(XLVI-8-12-70), 6-14 . 

Import of Bricks for Bokaro Steel 
Plant <XLVI-8-12-'1O), 146-47. 

Indigenous Equipment for Bokaro 
Steel Plant (XLV-I0-11-70), 47-
48. 

Supply of refractories for Bokaro 
Steel Plant (XLVII-15-12-70). 
81-82. 

BOMBAY: 
Amenities at Elephanta Caves near 

Bombay (XLVI-Z'1-11-70), 120-21. 
Construction of twin city across 

Harbour of Bombay (XLV-
16-11-70), 188. 

Evasion of Custom Duty by Manag-
ing Director of Bombay Co. Ltd. 
(XLVI-4-12-'10), 194'. 

Decline in traffic handled by Bom-
bay 1I0rt since 1966-67 (XLVll-
18-12-70), 168-

Delay in Telephone connections in 
Bombay (XLVII-IO-12-70), 154. 

Demllnd for financial assistance for 
development of Bombay (XLV-
16-11-'10), 187-88. 

Disposal of Arbitration cases of F<X.J. 
Deptt. of Bombay Region (XLVI--
26-11-70), 140-41. 

Escape of a Russian involved in an 
accident in Bombay (XLV-
9-11-70), 196. 

Expenditure incurred Cn Arbitration 
cases - at Bombay and Delhi 
(XLVII-17-12-70), 79. 

Extension of Time Limit for Survey 
·of Bombay-Ma!lgalore Railway 
Line (XL V-IO-1l-70). 97-98. 



SUBJECT INDEX 

--- -- -----------
BOMBAY-contd. 

Investigations into the issue of pass-
port to Cooli Mastan of Bombay 
(XLV-16-11-70), 188-89. 

Loss in cloth production due to 
strikes is Bombay mills (XL VI-
25-11-'7~), 85. 

More bogies for suburban tr~. in 
Bombay (XLVI-24-11-70), 147-48. 

Persons killed and injured during 
communal riots in Bombay 
(XLVI-25-11-70), 68-69. 

Placing of orders with private firms 
of Bombay for Supply of Railway 
Wagons (XLV-24-11-70), 46-47. 

Riad on Cambatas' establishments in 
Bombay (XLVII-16-12-70), 167-
68. 

Steps to check use of letter Box as 
Garbage Bin in Bombay (XLV-
12-11-70), 142. 

Steps taken to reduce over-crowd-
ing in Bombay Suburban trains 
(XLVl-24-11-70), 148. 

World bank's aid for water and 
sewerage projects of greater Bom-
bay (XLVII-18-12-70), 42-43. 

Debates 

Reported uncertaining of foreign ex-
change rocket at Bombay (C.A,) 
(XLVI-26-11-70), 199-21~. 

BONUS: 

Bonus Dispute in Oil and Natural 
Gas Commission (XLVlI-
17-12-70), 86. 

Increase in Minimum Bonus 
(XLVII-17 -12-70), 240. 

Linking of Bonus with Production 
(XLVII-IO-12-70), 169. 

Minimum Bonus (XLVI-26-11-70), 
187-88. 

Payment of bonus to Jute Mill 
Workers in West Bengal (XLV-
12-11-70), 81!-89. 

BOOKS: 

Ban imposed on book entitled 'Agni 
Pariksha' (XLVI-25-11-70). 

Offer from Acharya Tulsi to amend 
the book Agni Pariksha (XLVII-
16-12-70), 194. 

-----_._-------_ ... _.- --_. 

BOOKS-contd. 
Reported contemptuous remarks 

against Harijans in the book 
entitled ''Shartiya Sanskriti AuJ' 
Sahitya" (XLVII-18-12-70), 66. 

BORDER AREAS: 
Pakistani agents active in border 

States (XLVI-25-11-70), 14B-49. 
Settlement Of Ex-Servicemen in 

Border Areas (XLVII-14-12-70), 
171-72. 

BORDER ROADS: 
Border road projects in Rajasthlll: 

(XLVII-1l-12-70), 85. 
Bungling in constructiOn of border 

roads in Rajasthan (XLVII-
IB-12-70), 98-99. 

Completion of defence roads 
(XLVII-1B-12-70). 67-68. 

BORDER ROADS ORGANISATION: 

Construction of New Cachar Road 
and Churachandpur Tipaimukh 
Road by border roads organisation 
(XLV-23-11-70), 136. 

Shortage of Engineel"s in Border 
Roads Organisation -'. (XL VII-
14-12-70), 99-100. 

BORDER SECURITY FORCE: 

Deployment of CRP, BSF 8. CISF; 
at Durgapur during strike 
(XLVI-25-11-70), 45. 

Deployment of Central Reserve 
Police and Border Security Force 
in Calcutta (XLVI--25-11-70), 36. 

Naik Kamal Singh of BSF captured 
by East Pakistan Government 
(XLVI-2-12-70), 267. 

Rifles taken away by Naxalites from 
Border Security Force (XLVI-
2-12-70), 256. 

BORDER VIOLATIONS: 

Violations of Indian borders by 
China and Pakistan (XLVI-
7-12-70), 37. 

Debates 
Reported encircling of the town of 

Mekhliganj in Coach-Behar West 
Bengal, by Pakistani armed forces 
(CA) (XLV-16~1l-70). 205-14. 



BOSE SUBHASCHANDRA: 

Acquiring of buildings used by 
Netaji in Singapore (XLVI-
2-12-70), f78-'19. 

Biography of Netaji Subhash 
Chandra Bose CXLVII-18-12,70), 
39. . 

Celebration of birthday of Netaji 
Subhash Chandra Bose (XL VII-
9-12-70). 129-30. 

Compilation of Netaji's speeches 
(XLVI-7-12-76),62. 

Film on. Neta;i Postponed (XLVI-
26-11-'10), 111. 

Government Fill on Netaji (XL VI-
26-11-70), 97-98. 

Rescission of Tokyo Verdict against 
Netaji Subhas Chandra Bose 
(XLVI-2-12-70), 361-62. 

Debates 

BOSE MRS. PARUL: 

FailUre of Government to protect 
the life of Mrs. Parul Bose in Cal-
clittlf" (M) (XLV-ll-ll-'10), 296-
368. 

BOUNDARY DISPUTES: 

Boundary Commission for 
Haryana and Himachal 
(XLV-1l-1l-70), 150; 
18-11-70), 47. 

Punjab, 
Pradesh 
(XLV-

Boundary dispute between Assam 
and Nagaland (XLV-1l-1l-70), 
161. 

Boundary dispute between Uttar 
Pradesh and Bihar (XL VI-
25-11-70), 99-100. 

Indo-Burma boundary commission 
(XLVI-7-12-70), 81. 

Parliamentary Committee OD Maba-
rashtra-Mysore border dispute 
CKLV-11-11-70), 77. / 

Settlement of border disputes,...Jlmong 
States (XLV-1l-1l-70), 112. 

Suggestion by Governor of Mysore 
for the acceptance of Mahajan 
Commission aWilrd on Maharash-
trll-Mysote border dispute (XLV-
11-11-'10). 203. 

BOUNDARY DISPUTES-coatd. 

Report of the Commission on Maha-
rashtra MY80re-Kerala Boundary 
Disputes CXt.Vil-I8-12-70), 261-
76. 

BRAHMAPUTRA-GANGES WATER 
TREATY (XLVI-25-1I-7Q). 107. 

BtitCKS: 

Shortage of bricks in the capital 
(XLV-16-11-70), 156-57. 

BRIDGES: 

Bridge over Ganga between Farak-
ka and Khejutia Ghat (XLV-
10-11-70), 87-88. 

Completion of over head bridge near 
Safdarjang airport (XL VII-
18-12-10), 44-45. 

Construction of Bridge across river 
Ganga near Monghyr (XL VII-
18-12~70), 21S-14. 

Construction of Bridge over Ganga 
near Cha%ipur (Uttar Pradesh) 
(XLV--20-11-70). 144-45. 

Construction of a New Bridge over 
Jamuna near Shantivana (XLV--
20-11-70), 208-09. 

Construction of New Roads and 
Bridges in Tripura (XL VI--
4-12-70), 1(2. 

Construction of Over-Bridge on 
Mahanadi River (XLVI-4-12-70), 
19!. 

Construction of the Sindh bridge 
between Bhind an Lahdar in 
Madhya Prad~ (XLVII--
11-12-70), 69. 

Construction work of bridge over 
Naraini river at I)umaria Ghat in 
Champaran district (XLVII-
18-12-70). 197-98. 

Designs of Hooghly river bridge 
(XLVII-18-12-70), 97. 

Estimate for Construction of Bridge 
Across River Haldi at Narghat, 
DllItrict Midriapur, West Bengal 
(xLvl..-..4 .. 12-71:n, 80. 

Loan for eonstruction of a bridge 
OVer river Subemarekha In Orissa 
(XL VII-ll-12.70). 9'1. 

--.. -- _._-_.- - ------ - --------- ---'-'---- -_ .. -



BRIDGES--contd. 

Lo'an to West Bengal for conStruc-
tion of bridge over the river 
Manihai in Coach-Behar (XL Vll-
IB-12-70), 1'2. 

Particulars of l\4embeTs of the tech-
nical ccmmittee set up far Hoogh-
ly river bddge (XL VII-

'18-12-70), 97. 
Road bridge over river jua in Sam-

balpur (Xi.vn~13-12-70), i58-59. 
Road cum rail bridge over.. river 

Ganga at Patna (XL VU-
11-12-70), 78. 

8RISTLES: 
Decline in export of Bristles 

<XLVI-2-12-70),342-43. 

BRITISH, BRoADcASTING CORPO-
RATiON: 

Anti-Indian Broadcasts by B.B.C. 
(XLVII--'14-12-70), 38-39. 

BBC relations with the GovernD'lent 
of India (XLV-16-11-79), 64-65. 

Indo-British discussion a,bout B.B.C. 
(XLVII...,14-12-70), 98. 

Representation of President of 
Foreign Correspondel'lts' Assacia-
tion regarding British Broadcasting 
Corporation (XLVII-14-12-70), 
107. 

Reopening, of the oftlce Of B,B.C. in 
India (XLVII--14-12-70)" 1-9. 

BUDGET: 

31 
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BULGARIA: 

Alleged Bulgarian support to Plikis 
tan's startd Ott KaShmir '(XLV-
9-12-70>, 73-74-

Indo-Bulgan. Cooperation (XLV-
23-11-70), B4. 

:Removal of visa system betweeJt 
India and Bulgaria '(XLV-
9-11-70), SB. 

Setting up of Joint Commission for 
expanding trade between India 
and Bulgaria (XLVI-25-ll-70), 
SO. 

BUNDEL KHAND: 

Dentand, for Bundelkhand State in 
in Uttar Pradesh (XLV-il-l-70). 
88. ' 

Ir~ation Facilities in Bunde1khand 
(XLVn-l0-12-70>. 80. 

BURHAMPUR: 
CoOperatfve cotton mills iit Bnrham-

pur, Ujjain and Jabalpur (nVl-
2-12-70), 2S0~31. 

aURHAMPUR TAPTI MILLS: 

Closure of Burhampur Tapti, Mill 
(XLVI-I6-12-TO), 208-09. 

Enquiry into Burhampur Tapti Mill 
Ltd. (Madhya Pradesh) (XLVI-
25-11-70), 120-21. 

BURMA: 

Activities of 'armed Burmese Nagas 
on Ind~Burmli border (XL VI-
2:"'12-70), S5. 

CommerCial credit to Burma for 
Deficit Budgets of State Govern- purchasing Indian products 

ments (XLVI-4-12-70), 173. (XLVn-9-12-70), 30-3l. 

BUILDING MATERIAL: Export of coal to Burma and Ceylon 
Export of Indian Building Material (XLVI-2S-ll-70), 1BO-81. 

abroad (XLVI-U-12:...70), 223-24. Indians, not permitted, to leave Bur-
BUILDING TECHNOLOGY: ma (XLVI-7-12-70), 57. 

Indo-Burma boundary commission 
Settinl up of an institute for tecb- (XLVI-'7-12-70), Bl. 

ing building technology in the ' 
coun'try(XLV-28-11-'fO.). 154:. Repatriation of Indians living in 

Burma (XLV-2S-ll-70), 182. 
BUJJANMAL KUNDAN LAL, DElJII: BURMAH-SBELL: ' 

Evasion of income tax Mis Buj- '-Foreign and Indian capftai .in Bur-
'jfU)mat ',Kundan taJ.,Medganj, mall-Shell, Caltex and Esso Oil 
Delhi (XLViI-IS-12-70): 64. Companies (XLVI-3-12-'IO)L 94. 

------~---------



· -SUB.JECT IJfDD: 

BUS FARES: 
Increased Bus Fares in Delhi 

(XLVI-4-12-70), 157. 

BUSINESS OF THE HOUSE: 
(XLV-12-11-'70), 226--35, (XLVI-

27-11-70), 238--W, (XLVI-
27-11-70), 258--68, (XLVI-
4-12-70), 229-45. (XLVII-
11-12-70), 237--47, (XLVII-
16-12-70). 27G-78. 

C 

C. G. H. 5.: 

CGHS dispensaries functioning in 
rented buildings in New' Delhi 
(XLV-16-11-70), 31. 

CGHS facilities to Central Govern-
ment Employees Residing in 
Janakpuri, New Delhi (XLV-
23-11-70), 88. 

Compensation to CGHS employees 
for attending duty on national 
holidays (XLV-23-11-70), 192. 

Construction of CGHS Dispensary 
block in Sarojini Nagar New Delhi 
(XLV-23-11-70), 141. 

Extension of benefits of CGHS 
employees of Delhi Administration 
(XLVI-2-12-70), 188. 

Opening of CGHS dispensaries at 
Meerut and Kanpur (XLV- i 
23-11-70), 190. 

l"romotion of G.D.M.Os. (XLV-
9-11-70), 100--02. 

Refusal of membership of CGHS 
AdVisory Committee to CPWD 
Workers Union (XLVI-2-12-70), 
129-30. 

Revision of pay scales and service 
conditions of CHS speCial Grade 
Doctors (XLV-9-11-70), 145-46. 

Time wast~ by doctors of CGHS 
dispensaries in writing chits of 
drugs (XLVI-2-12-70), 119. 

Working condition of CaBS dispen-
sary No.6 Shakti Nagar, Delhi 
(XLVI-2·12-70), 139-40. 

C.P.W.D.: 

CPWD engineers deputed (In foreign 
training (XLV-}6-11-70), 53-54. 

CPWD statt quarters (XLV-
16-11-70), 201. 

- ..... '."---'- --.---------. 

C.P.W.D.-contd. 
DA and other allowances admissible 

to work charged staff in NEF A 
Circle I and n of CPWD (XLV-
16-11-70), 201-02. 

Duties of -Electrician, Wireman and 
Assistant Wireman in C.P.W.D. 
(XLV-9-11-70), 53-54. 

Functioning of CPWD Enquiry 
Oftl.ces in Government Colonies in 
New Delhi CXLV-9-11-7il), 184-
85. 

Muster roll employees of CPWD 
(XLV-23-11-70), 193. 

Posting of Class I Direct recruit 
Engineers in CPWD (XLVll-
14-12-70), 68-89. 

Refusal of membership of CGHS 
Advisory Committee to CPWD 
Workers Union (XLVI-2-12-70), 
129-30. 

Regular establishment of CPWD 
(XLV-23-11-70), 193. 

Setting up of forum for CPWD engi-
neers (XLV-IB-1l-70), 54-55. 

Transfer rule for work charged statt 
of CPWD (XLV-16-11-70), 202-
03. 

CALCUTTA: 

Air pollution problem in Calcutta 
(XLVI-2-12-70>, 30-31. 

Administrative Offices of Birla Group 
of Companies closed in Calcutta 
(XLVI-26-11-70), 158. 

Agreement between management 
and workers of Calcutta Tram-
ways Company (XLVII-1l-12-70>, 
193. 

Anti-Social element at Central Diary 
at Belgachia., Calcutta (XLVU-
17-12-70>, 211. 

Calcutta's Salt Lake area plots in 
West Bengal (XLVU-14-12-70) , 
131·32. 

Calcutta State Transport buses 
(XLVII-18-12-70), 144-45. 

Congestion in principal streets of 
Calcutta (XLVI-2-12-70), 179-
81. 

Construction of over bridges in Cal-
cutta (XLvn-1l-12-70). 68. 

Contract for Underground Railway 
in Caleutta (XLV-IO-1l-70), 31. 



SUBJECT INDEX 

CALCUTI' A: Contd. I 
Death of a young boy, Samir Bhatta- ' 

charjee in Calcutta in the hands I 
of . policemen (XLV-11-fl-70), I 
129. 

Declaration of Emergency in Calcut- I 
ta Port (XLVll-17-12-7.o), 221. 

Uemands raised by Mayor of Calcut-
ta Corporation (XLV-16-11-70), 
66-67. I 

Deployment of Central Reserve ' 
Police and, Border Security Force 'I 
In Calcutta (XLVI-25-11-70), 36. 

Desecration of statues of Pandit I 
Ishwar Chandra Vidyasagar and I 
Acharya Prafulla Chandra Ray in ; 
Calcutta (XLVI-2S-11-70), 97. i· 

Details of officials including police ' 
clerks and office staff stabbed to I 
death in Calcutta (XLVI- I 
2~-11-70), 36-37. I 

Deterioration Conditions of Calcutta . 
Port (XLV-2.o-1l-70), 37. 

Expenditure in connection with the 
Centenary Celebrations of Calcutta 
Port and Invitations to MembeJ:S 
of Parliament (XLVI-27-11-7.o), 
228-29. 

Films seized in Calcutta by Customs 
Authorities (XLVI-26-11-70), 
68-69. 

Formation of a Citizens Forum by 
prominent citizens of Calcutta 
(XLVII-9-12-70), 181. 

Former police constable arrested in 
Calcutta for his Naxalite activities 
(XLV-1l-1l-7.o). 198. 

Grants for development of transport 
in Delhi and Calcutta (XLVII-
18-12-7.0) , 

Living Conditions in Squatters' 
Colonies in Calcutta (XLVI-
26-11-70), 75-76. 

Nationalisation of Calcutta Tram-
ways Company (XLVII-1l-12-70), 
194. 

Prices of Consumer Goods in Calcut-
ta (XLV-IO-1l-70), 114-15. 

Problem of water logging in Calcut-
ta and its Neighbourhood 
(XLVTI-14-12-70), 75-76. 

Registration of labourers at Calcutta 
port (XLVII-IO-12-7.o), 110. 

Removal of Editor, Dainik Basumati 
of Calcutta (XLV-12-11-70), 179. 

33 

CALCUTTA: Contd. 

Renaming of Calcutta bridge ground 
as Netaji Maidan (XLVI-
2-12-7.0), 179. 

Robbery in Calcutta Reserve· Bank 
(XLVI-25-11-7.o), 142-43. 

Sale of buildings in Calcutta by big 
industrial houses (XLVII-
18-12-70), 33-34. 

Scheme for development of Calcutta 
(XLV-28-11-70), 46. 

Scheme drawn up for improving 
sewerage and drainage in Calcutta 
Metropolitan area (XLV-
16-11-70), 107-1.08. 

Schemes for· Water Supply in Cal-
cutta Metropolitan Area (XLV_ 
9-11-70), 17.0-71. 

Sports Stadium in Calcutta City 
(XLV-2.o-1l-7.o), 216-17. 

Storage facilities at Calcutta POrt 
XLVI-25-11-70), 67. 

Strike in Calcutta Port (XLVI-
26-11-7.0), 31--37. 

Statement by Commissioner of Cal-
cutta Police Re. Anti-Social Ele-
ments (XLV-18-11-7.o), 174. , 

T. B. Patients in Calcutta (XLV-
9-11-70), 171-72. 

Time-Bound schemes for improve-
ment of Calcutta Slums (XLV-
9-11-7.0), 88-89. 

Transport Problem in Calcutta 
(XLVI-27-11-70), 76-77. 

Transport problem in Greater Cal-
cutta (XLVII-I6-12-70), 165-
67. 

Underground Railway in Calcutta 
(XLV-I0-11-70), 86-37. 

Withdrawal of tram services from 
Howrah-Bandbaghat service of the 
Calcutta Tramways CompanY 
(XLVII-1l-12-70), 17. 

Debates 
Failure of Government to protect 

the life of Mrs. Parul Bose in Cal-
cutta (M) (XLV--1l-1l-70), 
296-868. 

Reported Closure of the daily 'Basu-
mati' and its allied publicatiQns 
(C.A.) (XLVII-I0-12-70), 174-
96. 



.. 
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CALCUTTA: Contd. 

Reported stabbing' of Mrs. . P.arimal 
~hosh and· het SOD at· !heir resi· 
dence at Calcutta (C.AJ (XL VII-
16-12-70),.~. 

Time Bound Schemes for iniprove-
ment of Calcutta Slums (BAH 
Dis). (XLVI-,.,7-12·70), 261--78_ 

CALLING ATTENTION: 

Acute shorlageof truck and bus 
tyres (CA) (XLVn-1l-12.'70), 
203-13. 

Appeals to Government by former 
revolutionaries and freedom figh-
ters for mitigation of tbeir softer-
inp (XLVII-14-12-70). 212-32. 

Delay in Release of TariJJ Commis-
sion's Report on price of Art,Silk 
Yarn (CA) (XL VI-24-11-70) ,. 
175-93_ 

Demand by Delhi School teachers 
for revision of pay scales (XL V-
18-11-70), 216-3&. 

Foreign bases in the Indian Ocean 
(XLV-19-11-70), 2~_ 

Reported closure of Clearing Muses 
, of banks ill Bihar -resuHmg in in-

dustries and trade coming to a 
standstill <XLV-22-11.70), 196-
202. 

Reported Clousure of the daily 
~sumati' and its allied publica-
tions (CA.) (XLVIl-10-12·70), 
174-96; 

Reported decision for block closure 
of textile mills (C.A.) (XLVI-
2-12.70), 365--78. 

Reported decision of the Goernment 
on majority participation· in . the 
Foreign Oil Companies (CA) 
(XLVI-25-U·'W), 198-218. 

Reported demand of Government 
and people of Orissa for a New 
Steel Plant in the State during the 
Fourth Plan (C.A.) atLV-
11·11-70) 204:-19_ 

RepOrted Depression in the rice 
market in Punjab due to non-
availability of railway wagons 
(XL'VlI-17-12-70), 255--73_ 

Reported difficultles experienced by 
Indi8ntt in deylon (XLV-
10-11-70), 213-27. 

CALLING ATl'ENTION-Contd. 

Jleportetl disappearance of S_ S. 
" ~ajagatnitra (XLV-20.U.70). 

21t-25. 
Reported encircling pf the town cf 

Mekbliganj in Coach-Behar West 
l!enial,by Pakistani . armed forces 
(~i.Y-l~1l-70), 205-14_ 

Reported escape of two Pakistani 
women with important documents 
to pwstan (CA) (XLVI-
8-12.70). 194-214_ 

Repptted . refusal by Indian Airlines 
Pilots to fly Avros (CA) (XLVI-
7-12':70), 156-71_ 

Reported Refusal by Pakistan to ac-
cept india-s aid to cyclone victims 
of East Pakistan (XL VI-
27-11-70), 237-47. 

Reported serious ,power crisis due to 
steep fall in the generation of 
pow~r at. Bhakra (XLVII-
15-12-70),' 218-28. 

Reported stabbing of Mrs_ Parimal 
GhOsh and her son at their resi-
dence at Calcutta (XLVII-
16-12-70), 223-34. 

Reported strike by the Jute Wor-
kers in West Bengal (XLvn-
9-12-70), 205-18. 

Reported unearthing at foreign ex-
cbange racket at Bombay 

(J(LVI--26-11-70), 199--214. 
Situation in Imphai (XLV-

17-11-70), 217-28. 
Soviet Union's reported resistance 

to correct Indian maps (XL VI-
4-12-70), 200-28_ 

Suppiy of arms to Pakistan by 
USA AND USSR (XLV-9-11-
70)';' 19~220. 

Uncertainly over Indo-Nepal Trade 
(XLV-12-11·70), 199--211. 

CALTEX~ 
Foreign and Indian capital in Bur-

mah-Shell, Caltex and Esso Oil 
Companies (XLVI-2-12"70), 94. 

CAMBATAS, HOUSE OF: 
Raid· on Cambatas' estabUshment in 

&mbay (XLVU-..-1612.'70), 167-
168_ 

Violation of foreign exchange regu-
lations by Cambatas of Eros 
Cmema; Bombay (XLVl-2-12-
70), 311. 



CAMBODIA: 

Instructions to Indian Ambassador 
in Cambodia not to attend Cambo-
dian function (XL V-9-11-10), 
156. 

Opposition bl' India to representa-
tion of Cam"bodia by Sibanouk in 
the Lusaka' Conference (XL VI-
2-12-70), 202. 

Reactivisation of international con-
trol commlSSJon in Cambodia 
(XLV-16-11-70). 135. 

Recognition of New Regime in Cam-
bodia (XLV-16-11-170), 104-05. 

Recognition of Sihanouk Govern-
men of Camboctia (XL VI-
21 .. 12-70), 195-96. 

CAMPING GROUNDS: 

Income from camping Grounds of 
states and Union Territories 
(XLVIl-14-12-70), 188-89. 

CANADA: 

Export of nyon textiles to Canada 
through State Trading Corpora-
tion (XLV-ll-ll-70). 119. 

Highway conference held in Canada 
(XLV--.20-11-70), 176. 

Inability Expressed .by Canada to 
Supply Heavy Water to Fuel Rana 
Pratapsagar Power Reactor 
(XLV-18-11-70), 118-19. 

World Highway Conference in 
Canada (XLV-20-1l-'10), 122-23. 

CANALS: 

Adequate supply of water from Sane 
river to Sone canal (XL VI-
25-11-70), 116-17. 

Gandak, Rajasthan and Western 
Kosi C&IIals (XLV-l~1l-'10), 
198-99. 

CANCER: 

Eradication Of cancer by Hamoeo-
pathic system (XLVI-7-12-70), 
103. 

Persons suffering from cancer in 
India (XLVI-2-12-7~). 115-16. 

CANCER: Ccmtd. 

Setting up of a hospital for treat-
ment of cancer at Nagpur (XLV-
23-11-70), 178. 

Treatment of Leukaemia by Dr. 
ll. B. Sahasradudhe of .cancer 
research institute ('XL VI-
7-12-70), 52. 

CANTEEN STORES DEPARTMENT: 

Appointment of General Manager of 
Canteen Stores Department 
(India) (XLVI-2-12-70),73-74. 

Discussions between General Mana-
ger and Staff Association of CSD 
(l) (XLVI-2-12-70), 82. 

Promotions in Canteen Stores De-
partment . (India) (XLVI-
2-12-70), 81-82, 

Purehase of alcoholic liquor by CSD 
<l) (XLVI-2-12-70). 80. 

Purchase of Rum by Canteen Stores 
Department of India (XLV-
9-11-70), 58-59. 

Transport facilities to employees of 
Canteen Stores Department, Jai-
pur (XLVI-2-12-70), 72-73. 

CANTONMENTS: 

Private Property occupied by Cen-
tria lGovernment in Cantonments 
(XLVII-14-12-70), 207, 

CANTONMENTS ACT: 

AmeDdments toClintonment Act 
(XLV-16-11-70), 9'5-96. 

Amendment to the Cantonment 
Board Act and Rules (XLVI-
7-12-70), 147. 

CANTONMENT BOARDS: 

Boundary Of y01 cantonment board 
(~V-23-11-7(), 119. 

High !higher Secondary Schools run 
by cantonment boards (XL VI-
7-12-70), 147. 

Memorandum to President of India 
by Residents of Danapur C8Ilton-
ment Board Area (XL VII-
14-12-10), 138. 



CAPITAL INVESTMENT: 

Return on Capital Investment 
(XLVI-24-11-70), 95. 

CAR(S): 

Allotment of imported Cars to 
Ministries by S. T. C. (XLV-
18-11-70), 18--23. 

Disposal of imported cars by STC 
(XLVI-2-12-70), 59. 

Manufacture of new model of car by 
Indian Car Manufacturers (XLV - r 

10-11-70), 144. I 
Manufacture of Small Car in Vehi- I 

des factory at Jabalpur (XLV-
17-11-70), 154. . 

Manufacture of Small Cars with 
foreign collaboration in PubliC 
Sector (XLV-17~1l-70), 172. 

Report of Commission for Determin-
ing Prices of Passenger Cars 
(XLV-IO-1l-70), 134. 

Utilisation of technical Know-how 
developed by Automobile Indus-
tries for Small Car Project 
(XLV-17-l1-70), 64, 

CAR NICOBAR ISLANDS: 
Demands of Public works union, 

Car Nicobar (XLVn-9-12-70). 
159-60. 

CARGO: 

Propsal to impose a 25· per cent 
freight surcharge on cargo loaded 
at Indian ports to London 
(XLVII-18-12-70), 45-46. 

CARPET BACKING: 

Decline in export of carpet backing 
(XLVI-25-11-70). 119. 

CASTINGS AND FORGINGS: 

Possibilities of exports of castings 
and forgings to Western 
countries (XLV-IO-ll-'10). 
166. 

CASHEWNUTS: 

Decline in cashewnuts exports 
(XLVI-2-12-70), 62. 
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CASHEWNUTS: Contd. 

Decline in imports of cashew 
(XLV-1l-1l-70). 166. 

Disposal of accumulated stock of 
cashew kernal (XVIII-16-12-70). 
53. 

Production of Cashew Nuts in Con-
tai Coastal Belt. (XL Vll-
17-12~70), 75. 

CASHEW CORPORATION: 

Cashew Corporation in public sector 
(XLVI-25-11-70), 35-36. 

CATTLE: 

Maintenance of record of good breed 
Buffaloes (XLVII-17-12-70), 160. 

CAUVERY WATER DISPUTE 
(XLVI-2-12-70), 227. 

Meeting of representatives of Kerala, 
'Mysore and Tamil Nadu re. Cau-
very water dispute (XLV-
11-11-70), 43. 

Minister's talk on Cauvery Water 
Dispute (XLVTI-9-12-70), 67. 

Tribunal on Cauver Water Dispute 
(XLVI-25-11-70), 93. 

CEILING ON INCOME (H.A.R. 
Dis) (XLVI-2-12-70), 477-92. 

CEMENT: 

Complaints against use {)f sub-
standard cement in housing pro-
jects (XLV-23-11-70). 57. 

Decontrol of Cement (XLVI-
24-11-70), 40. 

Letters of Intent for starting new 
cement factories (XLVI-
24-11-70), 31-32. 

Production of Cement from Slag 
(XLV-17-11-70), 147, 

Production of Cement in Mandhar 
Cement Factory (XLVI-8-12-70). 
185. 

Quantity of Cement Bags (XLVI-
8-12-70). 67-6(1. 

Scarcity of Cement aDd Increase in 
Prices (XLVI-24-11:'70), 39. 
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CEMENT CORPORATION OF INDIA: 

De~nds of employees of CACO 
working in Cement Corporation of 
India (XLV-17-11-70). 94'. 

Setting up of New Units by Cement 
Corporation of India (XLV-
10-11-70), 172-73. 

Te1lder submitted by Cement Cor-
poration of India for Purchase of 
Mollen Slag (XLVIl-15-12-70). 
\13. 

CENSUS: 
\971 census (XLVI-26-11-70), 113-

14. 
Utilisation of computers in proces-

sing census data for 1971 census 
(XL VI-25-11-70), 89. 

CE~,THAL BANK OF INDIA: 

Cheating of London branch of Cen-
tral Bank of India by a Junior 
OfRcer (XLVI-4-12-70), 136. 

Enquiry into Alleged Defalcation in 
Lendon Branch of Central Bank 
of India (XLVI-4-12-70), 82. 

14isappropriation of Fund in Bally-
gunge (Calcutta) Branch of Cen-
tral Bank of India (XLVI-
27-11-70), 193. 

CENTRAL BOARD OF FILM CEN-
SORS: 

Deficiencies in Central Board of Film 
Censors (XLV-12-11-70), 66-67. 

CENTRAL BUREAU OF INVESTIGA-
TION: 

C.B.I. Inquiry against Firms 
(XLVI-8-12-70). 57-5S. 

C.B.I. Inquiry against Managing 
Director, FACT (XLVII-
14-12-70), 94. 

C.B.!. Enquiry against MlliUlry and 
Civil Officers of Balasore (XLVIl-
14-12-70), 45-46. 

C,B.I. inquiry against Municipal 
Councillors of Delhi (XLV-
18-11-70), 98-99. 

e.B.I, enquiry against Shri Ramnath 
Goenka and his firms (XLV-
20-11-'70), 141. 

CENTRAL BUREAU OF INVESTI-
GATION: Contd. 

CBI Inquiry into irregularities .com-
mitted by Hind Galvanising and 
Engineering Company (XLV-
9-11-70), 175-76. 

CBI investigation into the case of 
former Director of Health and 
Medical Services, Manipur 
(XLV-16-11-70), 141-

Enquiries by CBI and State vigi-
lance Commission against Govern-
ment officers in West Bengal 
(XLVI-2-12-70), 2tj5-67. 

Investigations by CBI into a bogus 
firms of Singapore (XL VI-
2-12-70), 240. 

Office of civil defence and home 
guards raided by CBI (XL VI-
2-12-70), 329-30. 

Registered cases pending investiga-
tion of CBI in Delhi (XL VII-
16-12-70), 216-70. 

Report of C.B.!, regarding Delhi 
Small Scale Industry (XLV-
9-11-70), 97. 

CENTRAL ENGINEERING SERVICE:. 

Modifications in Recruitment Rules 
to Central Engineering Services 
(XLVI-24-11-70), 55-56. 

CENTRAL FISHERIES CORPORA-
TION: 

Winding up of Central Fisheries 
Corporation (XLV-12-11-70). 
130. 

Debates 
Central Fisheries Corporation 

(H.A.H. Dis) (XLVII-16-12-70), 
344--54. 

CENTRAL GLASS AND CERAMIC 
RESEARCH INSTITUTE CALCUT-
TA: 

Scheduled Caste employees in Cen-
tral Glass and Ceramic Research 
Institute, Calcutta (XL VII-
9-12-70), 169-70. 



~ML GOVERN:MENT FISHING 
SEAMEN'S ASSOCIATION: 

Memorandum from Central Govern-
ment Fishing Seamen's Associa-
tion (XLVI-26-11-70). 173-'16. 

CENTRAL HINDI DIRECTORATE: 

Filling up of Posts in Commission 
for Scientific and Technical Ter-
minology and Central Hindi 
Directorate (XLVI-27-11-70), 
172-74. 

Scheme Undertaken by Central 
Hindi Directorate and COInnlission 
for Scientific and Technical Ter-
minology (XLVI-27-11-70>. 
210-13. 

CENTRAL INDUSTRIAL SECURITY 
FORCE: 
Deployment of CRP, BSF & CISF; 

at Durgapur dwing strike 
(XLVI-25-11-70).45. 

CENTRAL INDUSTRIAL SECURITY 
FORCE: 
Percentage of Scheduled Castes and 

Scheduled Tribes in Central In-
dustrial Security Force (XLVI-
2-12-70). 312. 

CENTRAL INFORMATION SERVICE: 

Direct Recruitment to Central infor-
mation Service (XLV-19-11-70), 
123. 

CENTRAL INSTITUTE OF SANS-
KRIT:' 

Deveiopment of Central Institute of 
Sanskrit. Puri (XLVI-27-11-70). 
55. 

CENTRAL MECHANISED FARM: 

Loss to Crops of Central Mechanised 
Farm, Suratgarh (Rajasthan) dlle 
to Neels (Rozes) (XLV-
19-11-70), 196. 

CENTRAL RESEARCH STATION: 

E$tablishment of Central Research 
Station at Dlgha, West Bengal 
(XLVI-4-12':10), 81. 

CENTRAL RESAAVE POLlCE: 

Alleged ul!e of CRP for managing 
Patna ~sion of Congress (R) 
(XLVI-25-11-70). 98. 

CRP atrocities in Kashmir (XL VI-
25-11-70>, 188-89. 

Deployment of Central Reserve 
Police and Border Security Force 
in Calcutta (XLVI-25-11-'10), 36. 

Deployment of CRP, BSF " CISF; 
at Durgapllr during strike 
(XLVI-25-11-70). 45. 

Deployment of CRP in the event of 
natural calamities (XLVIl-
9-12-'10). 109-10. 

Excesses by C.R.P. in West Bengal 
(XLV-I8-11-70). 194-95. 

Involvement of CRP personnel in 
criminal cases (XLVI-2-12-70), 
265. 

Murder of a CRP constable at 
Durgapur (XLVI-25-11-70). 8a-
89. 

Request for deploying Cfl.P force in 
Bihar (XLVIl-16-12-70), 121, 

Strength of Central Reserve Police 
in West Bengal (XLV-1l-1l-70), 
127. 

CENTRAL SCHOOLS: 

Central School at Balasore. Orissa 
(XLVII-1l-12-70). 96. 

Central School at Samastipllr 
(North Eastern Rallway) 
(XLVI-24-11-70),91-92. 

Central schools in Delhi (XLVU-
11-12-70), 151. 

Shifting of Central Scho:>l from 
Anisabad to Kankarbagb (Patna) 
(XLVII-1l-12-70). 90. 

CENTRAL SCIENTIFIC INSTRU-
MENTS ORGANISATION: 

Action taken against Assistant 
Director Of Central Scientific 
Instruments Organisation, Chandi-
garh (XLVI-29-11-~0), 72. 

Vice:..Chancellorshlp for Dr. Gill. 
Director, CSIO; Chandigarh 
(XLVlI-9-12-70), 80. 
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CENTRAL SECRETARIAT LIBRARY: 

Appointment <;If Director, . . Central 
Secretariat . Library, New Delhi 
(XLV-2()..11-70), 155. 

CENTRAL SERVICES: 

Hindi knowing personS recruited in 
Central Services (XL VII-

16-12-70), 206-07. 
Persons belonging to certain places 

given preference in Central Ser-
vices (XLVI-2-12-70), 348-49. 

CENTRAL STATISTICAL ORGANI-
SATION: 

Appointment of Senior Investigators 
in Central Statistical Organisation 
(XLVII-16-12-70), 211-12. 

CENTRAL TAXES: 

Share of States in Central Taxes 
and Excise Duties (XLV-
20-11-70), 175. 

CENTRAL TRANSLATION BUREAU: 

Setting up of a Central Translation 
Bureau (XVII-9-12-70), 5-9 

CENTRAL VIGILANCE COMMIS-
SIONER: 

Statement of Central Vigilance 
Commissioner re Corruption in 
Government Departments 
(XLVI-2S-11-70), 28-29. 

CENTRAL WATER AND POWER 
COMMISSION: 

Contracts for pOW~r schemes 
(XLVII-9-12-70), ~O. 

CEYLON: 

Ban on entry of Tamil pictures in 
Ceylon (XLVII-9-12-70). 63. 

Ceylon ban on Tamil Films (XLV-
18-11-70), 75. 

Change in law for grant of citizen-
ship to Indians in Ceylon (XLV-
16-11-70), 167-68. 

:Clabn of Ceylon on .:Kacbchativu 
Island (XLVII-14-12-70), 36, 

CEYLON: Contci, '. 
Evietion of Indian traders from 

C,ylon (JtLV"':"16-11-70), 142. 
ExpOrt ot coal to. Burma and Cey-

lon (XLVI-25-11-70), 180-8l. 
Import of South Indian Journals 

into Ceylon by direct sUbscriptiOD 
by readers (XLV-18-11-70), 76-
77. 

Imposition of domicile tax -on non-
citizens in Ceylon (XLV-
23-11-70), 11. 

India .accused of expansiolP, by a 
Ceylonese. Leader (XLV-
23-ito.10), 143. 

Indians in Ceylon willing to re-
nounce Ceylonese citizenship 
(XLVI-2-12-70), 173. 

New procedure evolved for speedy 
implementation of Indo-Ceylon 
~act (~VI-2-12,.70), 4'1. 

Repatriation of Persons of Indian 
origin from Ceylon (X;LVI:-
2-12-70), 31-32. 

Refusal to allow impOrt of Indian 
Sugar into Ceylon (XLVII-
10':l2-70), fit. 

Request from Ceylon for Supply of 
Sugar (XLV-12-11-70), 100, 

Talks for implementation of 1964 
Agreement with Ceylon (XLV-
9-11-70), 85. 

Talks with Ceylon for coordinating 
export of tea' (XLVTI-9-12-70), 
36-37, 

Debates 
Reported difficulties experienced by 

Indians in Ceylon (C.A.) (XLV-
10-11-10), 213-27. 

CHAKRA V ARTY, SHRI TRAILOK-
YANATH: 
Late Shri Trailokyanath Chakra-

varty's speech to M.Ps in a book-
let (XLV-19-11-70). 133. 

Publication of biography of late 
Shri"Trailokyanath Chakravarty 
(XLV-19-11-70), 133. 

CHAMBAL CANAL: 
Supply.of water from Chambal 

Canal to Madhya Pradesh 
(~VII-9-12-70). 128~29. 

CHAMBAL PROJECT: 
Completion of Chambal Project 

(XLVII-9-12-'i0),148-.,; 
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CHAMBAL RAVINES: 
Laying of roads in Chambal ravines 

(XLVI-25-11-70), '19. 

CHAMBAL V ALLE,Y: 

Industrial Development of Chiunbal 
Valley area (XLV-10-11-70), 
10l. 

Reclamation of Cbambal Valley 
(XLV-12-11-70), '11-72. 

CHANDA COMMITTEE: 

Chanda Committee Recommenda-
tions pending decisions (XLV-
19-11-'10), 104. " 

CHANDAN DAM: 

Irrigation by Chandan Dam 
(XLVII-16-12-70), 129. 

CHANDAN RESERVOIR PROJECT: 
Delay in completion of Chandan 

Reservoir Project due to labour 
trouble <XLVII-16-12-70), 131. 

CHANDIGARH: 

Chandigarh Plan for Rebabilitation 
Colonies (XLVII-17-12-70), 47. 

Construction of Houses for the 
Central Government Employees 
at Chandigarh <XLVII-14-12-70), 
34-35. 

Delay in Despatch and delivery of 
letter from Delhi to Chandigarh 
and vice-versa (XLVI-26-11-
70), 162-63. 

Demand for enforcing Urban Rent 
Restriction Act. in Chandigarb 
(XLVII-16-12-70), 2'1-29. 

Demand for remodelling of shops 
and removal of parks in Chandi-
garh (XLVII-16-12-'10), 13B. 

Demand for review of Chandigarh 
Award (XLV-lS-1l-70), 96. 

Grant of Punjab pay sca1es to the 
emplyees of Cbandigarh (XLVn-
16-12-70), 194. 

Interim relief to Chandigarh em-
ployees <XLVII-1S-12-70), 163. 

Late Meeting of Telephone Advisory 
Committee, Chandigarh (XLVn-
17-12-70), 200 .. 

CHANDIGARH-Contd. 

Lawlessness in Chandigarh city 
(XLVI-2-12-70), 261. 

Loans to farmers of Cbandigarh for 
tubewells and Tractors (XLVI-
26-11-70), 163. 

Provisicm of plots to the low 
and middle income groups in 
Chandigarh (XLVI-7-12-70), 69. 

Punjab Pay scales for Technical 
Staff of Post-graduate institute, 
Cbandigarh (XLVI-7-12-70), 61. 

Quota for Chandigarh in electric 
power produced by Bhakra project 
(XLVII-16-12-70), 186-87. 

Reconstitution of Telephone Advi-
sory Committee for Chandigarh 
(XLV-12-11-70), 116-17. 

Social Welfare Scheme tor Chandi-
garh (XLVI-24-11-70). 115. 

Statement made by the Minister of 
State for Home Affairs re imple-
mentation of the decision of 
Government on Chandigarh 
(XLVI-2-12-70), 23-30. 

Terminus for Calcutta-Kalka Mail 
at Chandigarh (XLV-IO-1l-70), 
144-45. 

CHANDRAPRABHA DAM: 

Crisis of electricity caused by 
scarcity of water in Reband and 
Chandraprabha Dams (XLVI-
25-11-70), 147. 

CHANKAPUR DAM: 

Loss of agricultural lands due to 
increase in height'" of Chankapur 
Dam (XLVI-2-12-70), 219-20. 

CHARTERED ACCOUNTANTS: 

Cost audit by Chartered Accountants. 
(XLVII-18-12-70), 146. 

CHARU MAZUMDAR: 

Land acquired by Government from 
Naxalite, Charu Mazumdar 
(XL V-19-11-70), 69. 

CHEMISTS: 

Country-wide strike by retail che-
mists (XLV-1~1l-70)J 43-4t. 



CHHATTISGARH: 
Distribution 'of fibre products' in 

Chhattisgarh area (XLV-
11-11-70). 98. 

CHHOTI SADRI GOLD CASE: 

Inquiry into Chhoti Sadri Gold Case 
(XJ.V_1l-1l-70), 1-11. 

CHICAGO INSTITUTE OF TECHNO-
LOGY, NEW DELHI: 

Arrest of Principal, Chicago Insti-
tute of Technology, Green Park, 
New Delhi (XLVn-16-12-70), 
62"63. 

CHIEF CONTROLLER OF IMPORTS 
AND EXPORTS: 

Pending cases with Chief Controller 
Of Imports and Exports for issue 
of licences (XLVII-16-12-70), 

CHIEF MIN:STERS: 

Chief Ministers' Conference held in 
September, 1970 (XLV-12-11-70), 
69-70. 

Memorundum of charges' against 
Goa Chief Minister (XL VI-
2-12-70), 338. 

CHILDREN: , 
Nutritious meals to school children 

in Madhya Pradesh (XL VII-
11-12-70), 121. 

CHILKA LAKE: 

Development of Chilka Lake 
(XLVII-9-12-70) 177-78 

Dredging Ilf Chilka' Lake (XL VI-
2-12-70), 30'1. 

CHINA: 

Admission of China in United Na-
tions (XLVI-2-12-70), 33-.34. 

Air space violations by China 
(XLVI--2-12-70), 199. 

Alleged Chinese BroadCasts in Ag-
gressive Language (XLV-
19-11-70), 48, 

Boxes contllining portraits of Mao-
Tse-Tun, and Chinese li\erature 

CHINA: Contd. 
air dropped in Madhya Pradesh 
(XLVII-9-12-70),33-34. 

Change in India's Attitude towards-
China (XLV-9-11-70), 45. 

China's Naval bases in East Pakis-
tan-' (XLV-9-11-70), 142. 

·Chineserelations with Asian coun-
tries (XLVI-23-11-70), 120, 

Chinese .. support to Pakistan on 
Kashmir (XLVII-14-12-70), 110-
11. 

Collection of money by an un-
registered concern fot propaganda 
against Chinese aggression 
<XLVII-18-12-'10), 161-62. 

Establishment of Diplomatic Rela-
tions by some countries with Com-
munist China (XLV-9-U-70), 39. 

Facilities to Naval Fleet of China 
at East Pakistan port (XLV-· 
16-11-70), 40-41. 

India's ilupport . to seat China in 
U.N.O. (XLV-9-11-70), 84. 

Indian Ambassader's talks with the 
Chinese envoy at Cairo (XLV-
9-11-70), 87. 

Indian and Chinese Ambassadors' 
meet at Kathmandu (XLVI-
2-12-70), 151. 

Indian territory occupied by China 
(XLVlI-14-12-70), 43-44. 

Invitation to Indians s~t by Chfnese 
Embassy in NewDe]hi (XLVII-
14-12-70), 89-90. 

Nuclear explosion by China in 
October 1970 (XLVU-14"12-70) 
141-42. ' 

Nuclear explosion conducted by 
China and Soviet Union (XLVll-
9-12-70), 139-40. 

Occupation of Bhutan Territory bY' 
China (XLVI-2-12-70),'204-05. 

Plan to ~ttack India by China and 
Pakistan (XLVI-2-12-70) 199-
200. ' 

Radio Peking broadcast re: terms 
and conditions for improvement in 
Sino-Indian relations (XLVI-
7-12-70), 94. 

Resumption of full diplomatic tela-
tions with Ciuna .(XLV-
23-11-'10), 59. -



CHINA: Contd. 

Setting up of Radar stations by 
China (XLV-HI-1l-70), 36. 

Sino-India Relations (XLVU-
14-12-70), 86-87. 

Sino-Indian talks (XLV-l6-11-70>, 
128. -

Smuggling of Fake Indian Currency 
Notes by China Across Nepalese 
Borders (XLV-2D-1l-70>, 47. 

Testing of intermediate range bal-
listic mhlsile by China in Bay of 
Bengal (XLV-9-11-70), 66. 

Trade Relation with China (XLV-
18-11-70)', 203-4. 

U. K. SUPl)Ort to India's claim to 
areas st!iu!d by China (XLV-
9-11-70). 35-36. . 

U. S. Policy about seating of China 
in U. N. (XLVII-14-12-7()), 39-
40. 

Use of Chemical named '102 to raise 
Rice Production in China 
(XLV1l-10-12-70), 127. 

~Visit of Indian Tourists to China 
(XLV-9-11-'10). 177. 

Debates 

Soviet Union's reported resistance 
to correct Indian Maps (CA) 
(XLI-4-12-70), 200-28. 

CffiT FUND COMPANIES: 
Complaints against Chit Fund Com-

panies (XLVI-27-11-70). 1;t5-36. 
CHITRAKUT: 

Development of 'Chitrakut' 
(XLII-18-~70), 13l. 

..cHITTAGONG: 
Buildina of an air ~ in Chitta-

gong by USA (XLVI--2-12-70). 
72. 

CROUBEY SHRI M. P.: 

Examination of ShTi K. Padmana-
bhan, Deputy Commissioner of 
Police and Shri M. P. Choubey 
Sub-Inspector of Police at the Bar 
Of the Rouse (Q.p.) (XLVI-
3-12-70). 184-88. 

CHRISTIANITY : 

Conversions to Christianity 
{XL VI-B-12-70) , 69. 

CHRISTIANITY: Contd. 

Implementation of Family Planning 
measures by the Christian Com-
munity of India (XLVI-
3-12-70), 44-45. 

CIGARETTES: 

Companies Manufacturing Cigaret-
tes (XLVII-I5-12-70), 92-93. 

Investment in Cigarette Industry 
(XLVI-B-12-70). 56-57. 

CIGARETTE FACTORIES: 

Letters of Intent for setting up of 
Cigarette Factories (XLVI-
8-1%-70), 78-79. 

Production of Cigarettes by Foreign 
Companies beyond Licensed 
Capacity (XLV-1O-1l-70), 206-
07. 

Proposal for setting up of cigarette 
factory in Andhra Pradesh and 
Tamil Nadu by Golden Tobacco 
Company (XLV-17-11-70), 215. 

Protection to Cigarette Industry 
(XLVI-24-11-70>, 62. 

Ut1Usation of installed capacity for 
Manufacture of Cigarettes 
(XLV-17-11-70). 214. 

Value of Imports of Cigarettes and 
new materials used in Indigenous 
Cigarettes CXLV-18-11-70>, 190-
91. 

Working of Foreign .. owned Cigaret-
te Companies in India (XLV-
10-11-70), 90-91, CXLV-24-11-70). 
62. 

CINEMAS: 

Building of State-owned Art Cine-
mas under Film Finance Corpora-
tion (XLV-12-11-70). 51.;52. 

Construction of cineman in Afgha-
nistan and Mauritius by IMPEC 
(XLV-1l-1l-70). 55. 

CINNAMON: 

Export of Cinnamon from Mantpur 
and its price (XLVI-26-11-70). 
79. 



CIVIL A~ATION: 

CivU Aviation service to link vari-
ous Cities of Maharashtra 
<XLVl-4-12-70), 116. 

. Decision taken at the Conference of 
Civil Aviation Directors of Asia 
and South Pacific Countries 
(XLVl-27-11-70), 100-101. 

CLEARING HOUSES: 

Closure of Clearing Houses in Bihar 
(XLVII-18-12-70), 136-37. 

Debates 

Reported closure of Clearing Houses 
of banks in Bihar resulting in 
industries and trade coming to a 
standstill (CA) (XLV-22-11-70), 
196-202. 

<CLOTH: 

Decline in production of cloth 
(XLVl-2-12-70), 296. 

- Demand by textile industry for up-
ward revision of prices ot control-
led cloth (XLVl-25-11-70), 13-
22. 

Loss in cloth production due to 
strikes in Bombay mills (XLVl-
28-11-70), 85. 

"CLOTH MILLS: 

Take over of sick Cloth 
Madhya Pradesh 
2-12':70), 332-33. 

CLOVES: 

Mills in 
(XLVI-

Seizure of Smuggled Cloves 
(XLVII-18-12-70). 40-41 

COAL: 

Deposits in Singroli on South of 
U. P. (XLV-9-11-70), 183-84. 

Coal trade with Pakistan (XLVII-
9-12-70), 166. 

Crisis in Coal Industry (XLV-
23-11-70), 62. 

Crisis in Coal Industry due to Steel 
Scarcity (XLVII-14-12-70), 92-
93. 

Decline in Consumption of Coal by 
Railway (XLVI-B-12-70), 39. 

I 
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COAL: Contd. 
Demand of Coal Industry for in: 

crease in coal price supplied to 
Railways (XLVl-24-11:"70), 69. 

Estimated reserves and demand of 
coking coa:! (XLVl-7-12-70), 127. 

Export of coal to Burma and Ceylon 
(XLVl-25-11-70), 180-81 

Export of Washing C<>¥l (XL VlII-
14-12-70), 9~. 

Piling up of coal stocks at pit heads 
(XLV-16-11-70), 117-18. 

Pur~hase of Coal by Government 
Departments from Uncertified 
Companies (XLVII-10-12-70), 76. 

Production of coking coal (XLV-
9-11-70), 159-60. 

COAL ASH: 
Coal Ash produced by National 

Rayon Corporation (XLVII-
18-12-70),219. 

COAL BOARD: 
Assistance by Coal Board or stow-

ing of mines to certain companies 
(XLVII-7-12-70), 99. 

COAL INDUSTRY: 
Financial crisis faced by coal indus-

try (XLV-16-11-70), 88-89. 
Laying off of workers in Coal In-

dustry in West Bengal (XLV-
9-11-70), 121. 

COAL MINES: 
Closure of Pa~a Coal Mine in 

Rajasthan (XLVl-26-11-70), 74-
75. 

Committee on abolition of contract 
system in coal mines (XLVlI-
10-12-70), 55. 

Increase in Labour Disputes in Coal 
Mines (XLVl-26-11-70). 52, 

IllCrease in number of Temporary 
Labourers in Coal Mines (XLVII-
10-12-70), 14'2. 

New Satgram Colliery (XLYII-
17-12-70), 241. 

Royalty payable for Colliery own-
ers to West Bengal Government 
eXLVII-14-12-70), 165. 

Work In Collieries affected b~' strike 
of Railwaymen jn Asansol Distt. 
(XLVl-24-11-70), 87. 

7 
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COCHIN: 

Manhandling of employees of 
Cochin Refinery by police 
(XLVI-2-12-70), 195. 

Setting up of Petro-Chemical Com-" 
plex at Cochln (XL vn-
14-12-70), 40. 

Strike by Cochin Refinery Workers 
(XLV ...... 12-11-70). 188. 

Up-grading of Cochin Naval Base 
(XLVI-2-12-70), 169. 

COCONUT: 
All India Coordinating Research 

Project for Coconut during IV 
Plan (XLVI-IO-12-70), 20-27. 

COCONUT OIL: 

Adulterated Variety of Coconut Oil 
used by Consumers in Maharash-
tra and Mysore States (XL V-
12-11-70), 68. 

COFFEE: 

Bonus fOr coffee board workers 
(XLVll-D-12-70),138. 

Indian Coffee Workers'Co-opera-
tive Society Ltd. Delhi (XL VlI-
17-12-70). 77. 

Reduction in quota of coffee exports 
to meet domestic demand 
(XLVI-25-11-70), 150. 

COFFEE BOARD: 

Coffee Transfer Certificates 
(XLVI-2-12-70). 328. 

Disposal of coffee transfer certifi-
cates (XLV-1l-1l-70), 165. 

Inclusion of Labour Union repre-
sentative into Coffee Board 
(XLVII-9-12-70). 144. 

Special local compensatory allow-
ance to Class IV staff of Coffee 
Board (XLVII-9-12-70). 119. 

com INDUSTRY; 

Development of coir industry 
(XLVU-16-12-70), 1-8. 

Steamer accommodation for coir 
exports (XLVII-16-12-70). 112. 

Survey of export potential of coir 
and coir products (XLV-
11-11-70). 123. 

COIR YARN: 

Decline in export of coir yarl:r 
(XLVI-2-12-7O) .344. 

COLLEGES: 

:Extension of building of Gandhi 
Vidya Mandir College Charkhi 
Dadri (Baryana) (XLVlI-1l-12-
70), 117. 

Regional .Engineering College, Sil-
char (XLVI-4-12-70), 107. 

Sex education in colleges (XL \"11-
18-12-70), 190. 

COLOMBO PLAN: . 
Aid given by India under Colombo 

Plan (XLVll-1l-12-70), 83. 
COMMEMORATIVE STAMPS: 

Commemorative Stamp on late Dr. 
Ananda Comaraswamy (XLV-
12-11-70), 114-15. 

Issue of Commemorative Stamp Olt 
Ravenshaw College at Cuttack 
(XLVII-17-12-70), 168. 

Sale of Gandhi Stamp (XL VII-
17-12-70). Z12. 

COMMISSION (S): 

Demand for Boundary Commission 
by Nagaland (XLVll-9-12-70). 
96-97. 

Implementation of Kothari Co-
mission recommendations by 
Universities (XL VIl-1l-12-70). 
149. 

Payment of Remuneration for Spe-
cial Investigation work entrusted 
to Deputy Director of Commission 
for Scientific and Technical Ter-
minology (XLVI-27-1l-70),209-
10 . 

. Recommendations of Enquiry Com-
mission on causes of delay in set-
ting publle claims (XLVII-
15-12-70). 167. 

Recommendations made by Delhi 
Civic Finances Inquiry Commis-
sion (XLVI-26-11-70), 72-76. 

Recruitment of Gajendragadkar 
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COMMISSION(S)-concld. 

Commission on Labour. (XLV-
19-11-70), 41. 

Reorganisation of. Commission for 
Scientific and Technical· Termino-
logy (XLVI-27-11-70),174-75. 

Report of Commission appointed to 
enquire into the death of Shri 
Deen Dayal Upadhyaya (XLVI-
2-12-70), 65. 

Setting up of Industrial Relations 
Commissions (XLV-19-11-70), 
70. 

COMMISSIONER FOR LINGUISTIC 
MINORITIES: 

Recommendation by Commissioner 
for Linguistic Minorities re: issu-
ing of directon to Punjab (XL VI-
25-11-70), 69-70. 

COMMITI'EES: 

Appointment of Committee to Study 
Use of Scraps, Residues and Waste 
Produ<:ts from Metals (XLVII-
14-12-70), 170. 

Committee on Disposal of Conftsr.at-
ed goods (XLVI-27-11-70), 179-
80. 

Committee on oxer invoicing, under-
invoicing of imports and misutili-
saton of import licences (XL VII-
18-12-70), 79. 

Committees and Sub-Committees 
constituted by the Minister Ilf Par-
liamentary Affairs (XLVI-
4-12-70), 187. 

Decision on the report of Uniforms 
Committee (XLVI-24-11-70), 
146. 

Distribution of proceedings of Con-
sultative Committee attached to 
different Ministries by PIB 
(XLV--19-11-70), 287 • 

Expert Committee to go into pro-
blems of Key Industries (XLV-
24-11-70), 29-31. \.. 

Implementation of decision of State 
Tm:olementation and Evaluation 
Committee regarding Charge-men 
of Sindri Unit of Fertiliser Cl)rpo-
ration of India (XLV-9-11-70), 
163-64. 

COMMl'l"l'EES--cld. 
Recommendation of Committee on 

Technical Consultancy Services 
(XLV--IO-1l-70), 33.·" 

Report of Committee of Governors 
to lay down norms for GO'/ernors 
(XLVII-I6-12-70), 112. 

Rules for holding meetings of the 
consultative committees of var-
ious Ministries (XLVII-lS-12-70), 
140-41. 

Technical Committe, on redevclop-
ment of spaciotls government 
bungalows, New Delhi (XLV--
9-11-70), 150-51. 

Debates 
Absence of Members from Sittings 

of the House Sixteenth Report 
presented (XLVlI-17-12-70). 282-

BUSINESS ADVISORY: 
Fifty-third Report -- Presented 

(XLV-10-11-70), 344. 
Adopted (XLV-1l-1l-70), 250-

55. 
Fifty-fourth Report-presented 

(XLVI-7-12-70),260. 
Adopted (XLVI-8-12-70) 221-22. 

Committee on Absence of Members 
from sittings of the House: 
Minutes (XL VII--IB-12-70), 

276. 
Committee on Government Assur-

ances: 
Tenth Report, presented (XLVII--

15-12-70),280. 
Committee on Subordinate Legisla-

tion: 
Seventh Report, presented (XLVII 

-16-12-70), 239.' 
Committee on Welfare of Scheduled 

Castes and Scheduled Tribes: 
Message from R.S. concurring in 

L.S. recommendation to the 
constitution of the Committee 
and Communicating election of 

Ten R.s. Members to the Commit-
tee (XLVII-I8-12-'I0), 277-
78. 

Election to (M) 
Adopted (XLVII-.9-12-70). 224-

32. 4 



BUSINESS ADVISoRY:..-eoneIcJ. 

Mjnules of 21st to 2kd and 25.th to 
39th sitting (XLVll-l'l-12-70). 
275. 
Ninth and Tenth Reports present-

ed: (XLVI-2-12-'10},389. 
Thirteenth and Fifteenth Reports. 

presented (XLVlI-15-12-70), 
230. 

Fourteenth Report, presented 
(XLVII-17-12-70), 283. 

Sixteenth arid Seventeenth Reports 
Eighteenth and Nineteenth Reports 

presented (XLVD-16-12-'10), 
238-39. 

Eighteenth and Nineteenth Reports-
presented (XL VII-14-12-70), 243. 

ESTIMATES: 
Election to (XL VI-8-12-70), 220_ 

2l. 
Hundred and Thirtieth Report 

presented (XLV-12-11-70), 228. 
Minutes (XLVlI-lS-12-70), 276-

77. 
JOINT COMMITTEE ON OFFICES OF 

PROFIT: 

Seventh Report, presented (XLVII 
-10-12-70), 198. 

PETITIONS: 
Minutes of 67th to 75th sittings 

(XLVII-17-12-70), 275. 
Ninth Report, presented (XL VI-

25-11-70), 225. 
PRIVATE MEMBER'S BILLS AND 

RESOLUTIONS: 
Minutes (XLVll-lS-12-70), 276. 

Sixty-seventh Repert-presented 
(XLV-10-11-7C), 235. 

Adopted as amended (XL V-
12-11-70) 239-67. 

Sixty-eightb 1IeJ)Ol1--presented 
(XLV-lS-ll-YO). 2111. 

Adopted (XLVI-281-82). 
Sixty-ninth Report-presented 

(XLvn....16-12-'ro). 238; adopted 
CXLVII-4-12-70). 252-53. 

Seventieth Report presented 
(xt.VU-1612-'lO), 238; adopt-

ed (XLVIl-18-12-70), 288. 

PRIVILEGES: 
. Motion tt': TweHth Report 

(XLVI-2-12-70), 393-462. 
PUBLIC ACCOUNTS: 

Rubdred and Twenty-fourth and 
Hundred and Twenty-fifth Re-
porta......presented (XL VII-18-12-
'l0),279. 

RULJ:S COJrDllTTEE: I Fifth Report-laid on the Table 
(XLVII-9-12-70), 223. 

I Minutes (XLV-10-11-'10), 233. 
Minutes of sittings held on 

I 11-11-70 and 1S-11-70 (XLVI-
26-11-70), 234. 

COMMONWEALTH PRIME MINIS-
I TER'SCONFERENCE: 

I 
I 

I 
Boycott of ensuing Commonwealth 

Prime Ministers Conference by 
African countries (XLV-
6-11-70), 74-75 

COMMUNAL mOTS: 
Central Legislation to expedite trial 

of cases arising from communal 
disturbances (XL VI-2-12-70), 

65-66. 
Communal riots in States (XL VII-

17-12-70), 119-20. 
Communal situation in the coun-

try (XLVI-25-11-70). 130. 
Enquiry made into Communal riots 

in States (XLVlI-16-12-70). 
134-35. 

Factors responsible for communal 
riot in Ranchl (XLVI-25-11-70), 
30-31. 

Houses searched during riots d 
Bhiwandi. Ahmedabad, Chaibase 
.and Jagdalpur (XLVII-9-1'2-70), 
144-45. 

Judicial Inquiry ·into communal riots 
BtBhiwandi (XL Vl....:2-12-70), 
228-29. 

Loss suffered due to ·CommunaI 
Riots, Students Agitation and 

• Arson (XLV-18-1V70), 160-61. 
Loss sustained by Mghan and Irani 

Nationals during communal 'riOts 
in States (XLVU-16-12-7l). 120. 

:Persons killed and injured during 
COMmunal riots in BoMbay (XLVI 
-25-11-'10), 68-69. 



Pre-planned communal riots 
(XLVII-16-ll!-70), 122-23. 

:Report on ci:llmD\mal riots in Ahme-
dabad (XLV-11-11-70), 61. 

COMMUNALISM: 

Check on forces of Parochialisttl and 
Communalism (XLVI-2-12-'10), 
349-50. 

Cooperation of political parties in 
maintaining law and order against 
Communalism On, VI-2-12-70) 
339-40. 

Parties responsible for communal 
propaganda in the country ott, V 
-11-11-70); SO. 

Statement by ex-Deputy Prime 
Minister for appointing an inde-
pendent Tribunal :for naming 
Communal "arties (XLV-
18-11-70) 114. 

COMMUNICA TlONS: 

Loss due to Failure of Communioca-
tion Lines (XLV-19-11-70), 60. 

COMMUlI.'1TY DEVELOPMENT: 
Comission set up to Study Commu-

nity Development Programme and 
Panchayati Raj Institution (XLV-
12-11-70), 121. 

Expenditure on Maintenance of 
Community DevelOptnent Projects 
(XLV-I9-11-70), 178. 

Functioning of Cotnmunity Deve-
lopment Blocks (XLV-12-U-70), 
45-46. 

COMMUNIST PARTY OF INDIA. 
(MARXIST) : 
P.M.'s statement re.CPl(M) 's view 

on Constitution (XLVl-2-12-70), 
279. -' 

COMPANIES: 

American companies' demand for 
free trade zone (XLVI-25-11-70) 
153. 

Companies ceased functioning dur-
ing Janua~temher, . 1970 
(XLV-20-11-'10) 85-86. 
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COMP.ANIES--c:oRcId.. . 

Companies Mamlfecturing Cigarettes 
(XLVII--15--12-70), 92-93. 

Control over miSUse of funds bet-
ween closely held Companies with 
identical management (XL VI-
27-11-70), 143. 

Emoluments drawn by directors of 
companies (XLVII-18-12-70), 
187-88. 

Floating of Indian managed com-
pany for oft-shore Petroleum and 
Mineral Development outside 
India (XL VII-14-12-70), 161-
62. 

Lapses in the accounts of large 
Companies (XLV-20-11-70),53-
54. 

New Companies incorporated in 
Public and Private Sectors in 
Madhya Pradesh (XLVI-
27-11-70) 159-60. 

Redoction of Economic concentration 
in companies (XLVII-18-12-70), 
HI? 

Registration of Companies under 
Monopolies and Restrictive Trade 
Practices Act (XL Vl-27-11-70), . 
154. 

Registration of Companies and Un-
dertakings under Monopolies and 
Restrictive Trade Pratices Act 
(XLV-20-11-70) 111-112. 

Registration of New Companies 
(XL V-20-11-70), 66. 

COMPANIES' ACT: 

Amendment of' Companies Act to 
Curb Continued hold of vested in-
terests in Newspapers Industry . 
O[LVI-2'7-11-70) 19-25. 

coMPtJ'l'ERS: 

Demand for sman and medium siz-
ed computers (XLVII-II-12-70), 
91"-92. 

Import of computers (XLVII-
16-12 .. 70) 1'75. 

Manufacture of computers by 
thin'at ~troJ)icS en VlI-
16-12-'10), 54. 



COMPUTERS--cOftc&d. 

Manufacture of computers in public 
sector throUgh Electronics Corpo-
ration of India (XLVI-25-11-70). 
91. -

Utilisation of computers in process-
ing census data for 1971 census 
(XLVI-25-11-70) 89. 

'CONFERENCE(S): 
30th Agricultural Economies Con-

ference held at Pantnagar and 
Production of cash crops (XLV-
19-11-70), 47. 

Annual Agricultural Conference 
held at Srinagar CXLVII-
10-12-70), 170. 

Asian Writers' Conference (XLVII-
14-12-70). 139-40. 

Chief Engineers' Conference (XLV-
20-11-70) 137-39. 

Conference of All India Federation 
of University and College Tea-
chers Organisation (XLVII-
11-12-70),9l. 

Confere~e of General Managers of 
Zonal Railways and Safety Officers 
with Railw"v Ministpr (XL VI-
24-11-70), 56. 

Conference of Labour Commissioners 
(XLVII-IO-12-70).92 .. 

-Conference of Post Masters-General 
(XLVI-3-12-70) 88-89. 

Conference of Secretaries of trans-
port departments of States held in 
Ae:artala (XLVn-12-12-70}.126. 

Conference of State Ministers tor 
Cooperation held at New Delhi 
(XLV-I9-H-60). 245. 

Conference of States' Ministers for 
Irrigation and Power (XLVII-
9-12-70) 185-86. 

Conference of U.N. Food and Agri-
culture Organisation at Canberra. 
Ausirelia (XLV-12-11-"1O). 34-
35. 

Cooperation Ministers Conference 
regarding overdue eCoopel'ative 
credit repayments (XLV-19-U-
70), 132. 

Delegates to non-aligned summit at 
Lusaka (XLV-9-11.70). 146-47. 

------------

i CONFERENCE(S)-cOfWl¢. 

Imp<.d 9LLusaka Conference (XI..V 
-9-11-70) 157-58. 

l)ion.aligned Countries Conference 
at Lusaka (XLV-9-11-70). 56-
58. 

Raising of Sino-Indian Dispute at 
Lusaka Conference (XLV-9-11-
70), 144-

Recommendations of All India Social 
Welfare Conference (XLV-
24-11-70) 85. 

Topics discussed at the Conference 
of Heads of Public Undertakings 
held in Delhi (XLV-9-11~70). 

. 1~.6-37. 
Tripartite Ministerial Conference of 

India-Yugoslavia-U.A.R. at Bel-
gade (XLV-18-11·70). 111. 

CONFISCATED GOODS: 
Disposal of Confiscated Goods 

(XLV-20-11-70). 29-30. 

CONGRESS(R) : 

Alleged use of CRP for managing 
Patna Session of Congress (R) 
(XLVI-2S-11-'70) , 98. 

COMPRESSORS: 

Shortage of Compressors (XLV-
19-11-70), 91. 

CONSOLIDATION OF HOLDINGS: 

Progress in Consolidation of Hold-
ings in State (XLV-19-11-70)", 
1~. 

CONSTITUTION OF INDIA: 

Amendment of Constitution to spe-
cify discretionary powers of 
Governor (XLVI-25·1l-70). 91. 

Amendment of the Constitution to 
do away with Articles re: institu-
tion of prinrely rulers (XLVII-
9-12-70) 100-01. 

Authentic version of Constitution in 
all languages (XLV-IO-ll.70), 
85 .. 

Constitutional Implications of Re-
solution passed by State Legisla-
tive Assembly (St.) (XLVI-
8-'12.70). 21~18. 



8UBJECTDf1)EX 49 
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CONSTI'l"OTION OF INDIA-com!ld. 

Kerala Assembly resolution re: 
Amendment to the Constitution 
(XLVI-2-12-70), 254-55 .. 

·PM's statement re: CPI(M)'s view 
on Constitution (XLVI-2-12-70), 
279. 

Resolution passed by Kerala Legis-
lative Assembly for amending 
Constitution to provide for safe-
guards in private educational 
institutions (XLVII-18-12-70), 70. 

CONSUMER GOODS: 

Pl'iOOs of 
in Calcutta 
114-15. 

COnsumer Goods 
(XLV-IO-Il-70), 

Production of Consumer Goods in 
Public Sector <XLV-IO-Il-70), 
188-89. 

Rise in prices of consumer goods 
(XLVII-18-12-70), 80-82. 

CONSUMERs COOPERTIVE STORE: 

Irregularities in Wholesale Con-
sumers Cooperative Store. Delhi 
<XLV-19-11-70). 51. 

CONVERSIONS: 

Conversion of Jimmy Naga Hindus 
into Christianity (XL VII-
16-}2-70), 121-22. 

Conversions in Rajasthan (XL vn-
16-12-70). 56. 

COOCH BIHAR: 

Compan.y commander of CPR Mur-
d~red in Cooch-Behar (XLV"::" 
11-11-70). 202. 

Firing on Indian Jawans by Pakis-
tani trooPs at Coach Behar bor-
der (XLVI-25-11-70), 1'19-180. 

InStallation of another diesel engine 
at Cooch Behar power station 
(XLVI-2-12-70), 259 .. 60. 

Loan to West Bengal for construc-
tion of bridge· ov~ the riVer Man-
sh&J in CQOcit.Behar <XL:VU-
18--12-71J), r'zl 
shai in Cooch-Be~ (XLVII-

Relixation of pay Gt School teachers 

3135 1.8-72-5. 

COOCH BlHAR-co7!.Cld. 

of Copch-~r (West Bengal 
(XLVlI-I8-1Z-70), 170-71. 

Representations for Opening Post 
and Telegraph Offices, Telephone 
Exchanges and Public Call Offices 
in Cooch-Behar (XLVII-
17-12-70). 201. 

Scheme for HOOd control in Coach-
Behar (XLVI-2-12-70). 258. 

COOPERATIVE BANKS: 
Liquidation of New Delhi Coopera-

tive Banks (XLVII-17-12-70), 48. 
COOPERATIVE CREDIT: 

Imbalance in Policy of Sanctioning 
Loans by Cooperative Banks and 

Credit Societies (XLVI-25-11-70), 
155-56. 

Scheme for Cooperative credit for 
Small Farmers lXLVI-26-11-70), 
87-89. 

COOP~~TIVE DEVELOPMENT: 
Stud'.' of Cooperative Development 

(XLVII-IO-12-701, 147. 

COOPERATIVE SOCIETY (IES) : 

Agri.:ulLwal Co-operative Credit and 
its Disbursement in States 
(XLVII-17-12-'70), 122. 

Amount of loans outstanding against 
State Cooperative Societies 
(XLVn-1O-12-70), 105. 

Catering establishment"" Co-opera-
tives of Railway Staff (XLVI-
8-U-70). HtO.;.91. 

Cooperative Society to Acquire Land 
for settlement ·of Ex":Servieemen 
in Farrukhabad District (XL VII-
1~-ri~7In, M-65. . 

Enquiries against Co-.operative So-
cieties of Delhi (XLV-19-11-70), 
89. 

Kangar Ura Urban Co-operative So-
ci..tY. R. ,K. Puram, New Delhi 
(XLV-19.11-70), 197. 

COPPER: 

Cop~r Prices (XLVl-24-"1l-70), 
58-59. 
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OOPPER---c<mCld. 

Extraction of copper in Collaboration 
with Sikkim Government in Dar-
jeeling Hill Areas ( XL vn-
14-12-70), 13-17. 

Self-sufficiency in Copper (XLVll-
14-12-70), 154. 

Survey for Copper deposits in Bhan-
dara District of Maharashtra 
(XLV-16-11-70), 90. 

COPPER SMELTING PLANT: 

Setting up af copper smelting plant 
with British eollaboration (XLV-
16-11-70), 59-60. 

CORPORATIONS: 

Corporation for Engineering Pro-
ducts (XLVIl-15-12-70), 171-72. 

Corporation tor import and procure-
ment of raw materials (XLVll-
9-12-70), 43-44. 

Setting up of a Corporation for Pro-
jects and Equipments (XLV-
18-11-70), 154. 

Setting up of Refugees Industrial 
Finance Corporation <.XLVII-
10-12-70), 117. 

Working of the central housing and 
urban development Finance Cor-
poration (XLVl-7-12-70), 78. 

CORRECTION OF ANSEWERS TO 
QUESTIONS: 

S.Q. No. 122 re: Pension to Shrimati 
Shahjehan Begum (XLV-
1l~1l-70), 247-48. 

S.Q. No. 728 re: Compe)lSation to 
Families of Employees of H.E.C. 
RanCID (XLVI-24-11-70). 195. 

USQ No. 14'76 dated. 4-3-1970 re: 
collection and preservation of 
Military material of Azad HInd 

Fauz (XLV-23-11~70), 195-96. 
USQ No. 4121 dated 25-3-1970, re: 
Non~publishing of issue of rum in 
daily routine order of 18 Punjab 
Regiment (XLVI-7-12-70), 155-
56. 

CORRECTION OF INFORJ4ATIo.N: 

Correction of information given by 
Prime Minister and Minister 01 
State for Home Maini on 19th 
November, 1970 during discussion 
on U.P., Government's condud 
(XLV-20-11-70), 365-66. 

CORRESPONDENCE WITH SPEA-
KER: 

He: Corre;;pondence with Mr. 
Speaker (XLV-20-11-7Q), 218. 

CORRUGATED IRON SHEETS: 

Ex-Factory and Market Prices of 
Corrugated Iron Sheets in Mani-
pur (XLV-17-11-70), 162. 

CORRUPTION: 
Cases of corruption against divi-

sional corrurussloners of ' 
We'3t Bengal <XLVI-25-11-70), 
111-]2. 

Corruption in distribution of gifts 
received for ilOOOd affected people 
(XLVII-9-12-70), 103. 

Steps to eradicate Corruption 
(XL VI-25-11-70), 93-94. 

COSSIPORE GUN AND SHELl. 
FACTORY: 
Enquiry Committee set up in respect 

of Cossipore Gun and Shell Fac-
tory happertings in March,. 1969 
<XLVlI-14-12-70), 185-86. 

COST AUDIT: 
Cost audit by ~hartered accountants 

(XLVII-18-12-70),146. 
COST OF PRODUCTION: 

Cost of Produciion during last three 
. years (XL VII-16-12-70). 84-85. 

COTI'AGE INDUSTRIES: 
Cotta~e Industries at Shantiniketan 

(XLV-J7-11-70) , 60. 
Development of Cottage Industries 

during Fourth Plan (XLV-
10-lJ-70), 167-68. 

COTTON: 
Alleged mishandling 01 cotton bl1Si.. ' 

ness by Cotton Corporation 
{XLVII-9-12-70), 41. 

Boosting up production of Cub 
Crops like Cotton and Oilseeds 
dUring Fourth Plan (XL VII-
17;"12-70), 24-29. 



Sl1BJ8CT INDEX 

COTTON-coneld. 

Cotton policy for 1970-71 (XL VI-
2.12-70), 58-59. 

Damage to Cotton Crop of Maha-
rashtra due to Boll-Warm, Red-
Worm and Seliothic Diseases 
(XLVII-17-12-70), 53. 

Development of production of Cot-
ton in Nimar District, Madhya 
Pradesh (XLVII-1O-12-70), 100. 

Estimates of cotton production and 
import thereof (XLVII-16-12-70), 
64-65. 

Export of short-staple cotton 
(XLVII-9-12-70), 116. 

Fall in per acre yield of cotton and 
steps to modernise cotton forms 
(XLV-12-11-70), 86. 

High price of I::otton fibre (XLVI-
2-12-70), 363-64. 

High yielding varieties programme 
for Cotton, Oilseeds and Sugarcane 
(XLV-19-11-70), 236. 

Import of cotton by Cotton Corpo-
ration (XLVII-9-12-70). 143-44. 

Increase in price support of cotton 
(XLVI-28-11-70), 92. 

Meeting of Indian Cotton Mills Fede-
ration l'e: price of cotton (XL VII-
16-12-70), 178-79. 

Modernisation of Cotton Gins 
(XLVI-26-11-70), 196-97. 

Outlay on Cotton Development dur-
ing Fourth Plan (XLVI~3-12-70) 
32. ' 

Price of natUral cotton (XLVI-
25-11-70), 55-56. 

Purchase of Cotton by Cotton Cor-
poration at Fair Prices (XL V-
18-11-70), 54. 

PUl'(!hase of cotton from USA 
(XLVI-25-11-70),29_30. 

Sale and purchase of cotton (XLV-
18-11-70), 91-92. 

Scheme for M-onopoly purchases of 
Kapaa in Maharasbtra (XL V-
18-11-79), 55. 

Sharing of commission on cotton 
imports (XLVU-9-12-70), 135-
.36. 

Supply of Cotton (XItV-18-11-70), 
129-30. 
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COTTON ADVISORY BOARD: 
" 

Cotton Advisory Board meeting held 
in Bombay (XLVI~2-12-70), 272-
73. 

Meeting of Standing Committee of 
Cotton Advisory Board (XLVII-
16-12-70), 69-70. 

Rise in prices of cotton thread 
(XLVII-9-12-70), 190-91. 

COTTON CORPORATION OF INDIA 
(XL VI-2-12-70), 264-65. 

Alleged miShandling of cotton busi-
ness by Cotton Corporation 
(XLVII-9-12-70), 41. 

Cotton imported by Cotton Corpora-
tion (XLV-18-11-70), 165. 

Debates 

Establishment of Cotton Corporation 
of India (Dis.) (XLVI-2-12-70), 
462--76; (XL1iII--9-12-70), 333-
58. 

COTTON MILLS: 

Block closure of cotton mills 
(XLVII-16-12-70), 43. 

Co-operative ':)otton mills in Burhan-
pur, Ujjain and Jabalpur (XL1iI-
2-12-70),230-31. 

COTTON TEXTILES: 

Cotton textile agreement with USA 
(XLVII-16-12-70), 163-64. 

Decline in exports of cotton textiles 
tXLV-1l-11-70l"83. 

Voluntary price regulation scheme 
(XLVI-2-12-70), 322-23. 

COUNCIL OF SCIENTIFIC AND IN-
DUSTRIAL RESEARCH: 

CSIR EnquirY Committee report 
(XL VII-16-12-70), 86. 

Grant of advance increments to 
stenographers in CSIR (x,L VII-
16-12-70), 2l8-19. 

Inclusion of new P1'Ojects of· council 
of scientific and industrial reseal"'..h 
Fourth Plan {XLV::-,U-U-70), 
lOS. 



COUNCIL OF SCIENTIFlC AND 
• INDUSTRIAL RESEARCH-concld. 

Inventions/discoveries made by re-
gional laboratories of CSIR 
(XLVI--2-U~70), 252. 

Memorandum submitted to Chair-
man of CSlR by Scientific Wor-
k.ers' Association of Regional Re-
search Laboratory, Hyderabad 
(XLVII-16-12-70), 194-95. 

Report of Committee on Pilot Plants 
of CSIR (XLVn-16-1~70), 87-
88. 

.Setting up of a working group by 
council of scientific and industrial 
research to screen research pro-
grammes (XLV-1l-1l-70). 59. 

Vacant posts of scientists in publica-
tion and information directorate of 
CSlR <XLVlI-16-12-70), 113. 

COURT CASES: 
Court proceedings regarding hiring 

and requisitioning of lands and 
buildings (XLV-9-11-70), 153-
54. 

Pending Cases in Supreme Court 
and Efigh Cou~ (JCLV-
18-11-70), 84-85-

Supplesnentary Special Appeal 
against. the Judgement of Allaha-
bad High Court in Railway Electri-
fication Case (Northern Railway) 
(JCLVII-l5-12-'1()'), 81. 

. COWS: 

Gift 'Cows' Received in Pu~ab from 
U.lt. (XLVI-28-11-70), 11~20. 

COW PROTECTION MOVEMENT: 
Prosecution cases against !COW devo-

tees arrested in 1966 (JCLVI-
25-11-'10), ... 

COW SLAUGHTER: 
Bill to ban Cow Slaughter paned by 

Delhi MetJOpOlitanCouncll 
(XLVII-17-12-78), 8-7. 

CoinmittA!le on Cow Protection 
(JCLVlI-17-1J.o'7D), .......,.. 

1Iemoranda1n ·tram Se" ielieiihek 
A1.'ya PMtinldld·S&bha oaben on 
CoWSiaupter(XL v.;..;.1I-11-70), 
99. 

COW SLAUGHTER.-CoRtd. 

Number of Cows slaughtered iD 
Bombay, Madras. Calcutta and 
Hyderabad (XLV-19-11.70), 98. 

Sarvedesbik S1ibba and ban on Cow 
Slaughter (XLV~12-1l-'l{l), 192-
94. 

CRANGANOR HARBOUR: 

Deeping of CraDlanore Harbour 
channel for Fishing boats (XLVI-
3-12-70), 72. 

CREDIT FACILITIES: 

Direction given by Government to 
Nationalised Banks reo Credit 
Facilities in Rural Areas (XLVI-
27-11-70). 186-87. 

I CRIME (S): 

\' Cases of murder, kidnapping, moles-
tation of women anlll thefts in 

I, Delhi (XLVI-2-12-70>, 285-86. 
, Increase in crimes of I,U types in 
I country (XLV-1l-1l-70), 123. 
i 
I , , 
I 
j 
I 
I 
i 
I 
! 

CRIMINAL PROCEDURE CODE: 

Decision to revise criminal proce-
dure code (XLV-18-ll-70), 86. 

CROPS: 
Damage of Crops by Rats in Buland-

shahr, Uttar Pradesh (XLVI-
3-12-70), 89 . 

Dama,e to crops due to insecta and 
plant diseases (XLV"""'12.ll-'l0), 
38-88. 

Damage to Crops ill U.P., due to 
Rats (XLVII-t7-1'-70). 1-5. 

Development of Crops which pr0-
vide ltaw M.terial for Industries 
(XI..Vl-3.,12-'lD)., ~ 

Evaluation of crqt poteJltial and 
booIting of ,..u ·COD88l"9'IItion 
iXLVl-,38-U·70), 110.11. 

Loss to ltharif cropduri'n, lUi 'three 
yean due '" ftooC1s fXLV-
IJ.;-l1-'IC», .... 

Production of Complex Fertllizera 
.for vUle'UB t;pes of 0I0pe 
(XLVU-17-12-70), 161. 



CROPS--Concld. 

Research in development of hybrid 
grain crops (XLVII-17-12-'i'0), 
148. 

CRUDE Olt,.: 

Demand and production of crude oil 
(XLVI-2-12-70), 156-57. 

Setting up of single centr~~ed 
ageocy for canalizing crude 011 un-
ports for public and private sector 
(XLV-23-11-70), 133. 

CUBA: 

Lousi Malle's films shoWn in Cuba 
(XLV-16-11-70), 16-23. 

CULTURAL AND INFORMATION 
. CENTRES: 
U.S. Ambassador's request to reopen 

Cultural and Infonnation Cenu-es 
(XLV-9-11-70),36. 

CURRENCY AND COINAGE: 

Alleged possession of ten rupee 
counterfeit currency notes 
(XLVII-IB-12-70). 55-56. 

Arrest made by Delhi police in con-
nection with circulation of forged 
international currenc), (XL V-
11-1-70), 88. 

Campaign to smuggle fake Indian 
currency thrOugh Nepal by China 
and Pro-China Fifth Colwnnists 
(XLV-1l-1l-70). 44. 

Circulation of Indian rupee 
(XLVII-1l-12-70), 77. 

Coins struck by Indian Mints for 
Thailand (XLVI-27-11-70),82. 

Fall in value of Rupee (XLV-
20-11-70), 1-6. 

Foiled notes in circulation (XL VI-
4-12-70), 170. 

Guidelines for Issuing Commemora-
tive Coins/Currency Notes (XLVI 
--4-12-70), 166. 

Meltmg of small coins in Delhi 
(XLVII-1l-12-70),132. 

Printing of denominations on cur-
rency notes in Sindhi language 
(XL VII-18-12-70), 205-06. 

Quantity of money in cireulation 
(XLVII-1l-12-70), 77. 

53 

CURRENCY AND COINAGE-
Concld. 
Shortage of Small Change (XLV-

20..:1I-7U), 195; 
Shortage of Small Coins in Delhi 

(XLV-20-11-70), 213. 
Smuggling of COins into Pakistan 

(XLVI-4-12-70). 136: 

CUSTODIAN OF ENEMY PRO-
PERTY: 
Ex.tension of date for registration 

claims with Custodian of Enemy 
,PropertJf (XLVI~2-12-7U), 33l. 

CUSTOMS DEPARTMENT: 
Films seIzed in Calcutta by Cus-

toms Authorities (XLVI-
26~1l-70), 68-611. 

Tool and Alloy Steel held by Cus-
toms Authorities (XLVI-
8-12-70), 46-47. 

! CUTTACK: 
Issue of Commemorative Stamps on 

Revenshaw College at Cuttack 
(XLVII-17-12~70), 168. 

CYCLONES: 
Government contribution for Re-

lief of East Pakistan..cyclone Vic-
tims (St.) (XLV-I9-11-70), 434. 

Reference re: cyclone in East 
Pakistan (XLV-16-11-70), 209-
05. 

CZECHOSLOVAKIA: 

Export of Components and Spares of 
Tractor to Czechoslovakia (XLVll 
-17-12-70), 101. 

Joint ventures by India and Czec. 
hoslovakia in third countries 
(XLVII-f6-12_70), 196-97. 

Trade agreement with Czechoslova-
kia (XLVII-16-12-70),138-39. 

'0' 

D. D. T.: 
Imported D. D. T. lying unprocessed 

in Government Godowns 
(XLV-14-12.70), 208-09. 

Level of D. D. T. in human body 
due to its use in food preserva-
tion (XLV-19-11-70), 7-13. 
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D. G. S. & D.: 

Sons of Officers employed in firms 
dealing with, (XLVll-14-12-70), 
196-97. 

Supply of order for Russian motion 
pict.ure projectors thro~, 
-(XLVI-7-12-70>. 48. 

Value of '. purchases made by,-
CXLV-23-11-70). 139. 

DACOITS: 
Cases of dacoities and Kidnapping 

in Madhya Pradesh, Rajasthan 
and UP (XLV-18-11-70), 178-79. 

Cases of murder and kidnapping by 
dacoits of Madhya Pradesh and 
Uttar Pradesh eXLVI-2-12-70), 
215-16. 

Dacoity committed in Sarai Rohilla, 
Delhi (XLVI-2-12-70), 317. 

Offer by Madhya Pradesh dacoits to 
surrender themselves (XLVI-
2-12-70). 68-69. 

DAIRIES: 

Central Aid for Dairy plants at 
Ludhiana and Bhatinda (PUN-
JAB) (XLV-19-11-70), 121. 

Production of Dry Cheese develop-
ed at Kamal Dairy (Haryana) 
(XLVI-3-12-70), 95-96. 

DAM(S): 

Benefits from dams in Bihar 
(XLVI-2-12-70), 59-60. 

Construction of d'am on the Tapti 
river near Navtha (XLVII-
16-12-70), 139-90. 

Construction of eight Dams for 
Damodar VaUey Prqject to Pre-
vent Destruction from Floods 
(XLV-IB-1l-70>, 171-'12. 

Water supply capacity of Chamba] 
canal at Gandhi Sagar dam 
(XLV-11-11-70), 163. 

DAMODAR VALLEY CORPORA-
TION: 

Additional revenue to Damodar 
Valley Corporation from increas-
ed rate of power supply (XLV-
11-11-70), 61. 

DAMODAR VALLE:Y CORPORA-
TION: 

Appointment of a Pay Committee 
for the employees of,-{XLV-
11-11-70), 60. 

Appointment of Chairman of Damo-
dar Valley Corporation in consul-
tation with Governments of Bihar 
and West Bengal (XLV-
11-11-70), 63. 

Construction of eight Dams for 
Damodar Valley Project to Pre-
vent Destruqion from Floods 
(XLV-IB-1l-70), 171-72. 

Floods in Burdwan and Arambag 
sub-division of Hooghly district of 
West Bengal wing to release of 
water from DVC Dams <XLVI-
25-11-70). 67-68. 

Token strike 'by Damodar Valley 
Corporation stat! (XLVI-
25-11-70), 187-88. 

DANDAKARANYA PROJECT: 

Retrenchment in Medical and 
Health Organisation and' other 
Departments of,-eXLV-19-11-
70), 125. 

DARBHANGA: 

Working of Central Dairy Plant at 
Madbepur, - (XLVU-17-12-70), 
149. 

DASTUR & CO.: 

Consultancy Work by Mis Dastur 
and Company for Bokaro Steel 
Plant and other Steel Projects 
(XL VII-15-12-70). 70-71. 

DE GAULLE: 

Death of,-eXLV-ll-U-70). 1-Z. 

DEEP SEA FISHING:: 

Study of cost benefit ratio of deep-
sea fishing by USAID (XLV-
19-11-70), 136. 

DEFECTIONS: 

Steps to prevent defections in Legis-
lature (XLV-l 11'-11-70) , 95-96. 
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DEFENCE: 

Changing of secret codes from Eng-
lish into Indian Languages 
(XLVI-2-12-70), 199. 

Defence Publicity (XLVI-26-1-70), 
160-61. 

Expenditure on defence research 
(XLVI-7-12-70), 132. 

Percentage of persons belonging to 
other castes included in regiments 
(XLV-23-11-70), 92. 

DEFENCE DEPARTMENT: 

Encamping grounds owned by 
,-(XLVI-2-12-70), 194-95. 

DEFENCE EMPLOYEES: 

Eviction notice to Defence Emplo-
yees of Kllnpur (XLVIT-
14-12-70). 9-13. 

Payment of interim relief to casual 
employees of defence establish-
ments (XLVI-2-12-70), 52. 

-DEFENCE EQUIPMENT: 

Indigenous Manufacture of Sophis-
ticated,--:(XLV--9-11.70}. 192.-93. 

Setting up of a company for manu-
facturing rockets and missiles 
(XLVI-7-12-70). 138. 

Setting up defence production board 
(XLVI-"i'-12.-70), 117 

Spare parts of aircraft' and Vija-
yanta, tank (XLVI-7-12-70), 146. 

DEFENCE ESTABLISHMENTS: 

Cases of espionage and pilferage in 
,-(XLVI-2-12-70), 198. 

Idle capacity in defence factories 
(XLV-23-11-70), 168. 

DEFENCE PERSONNEL: 

Assault on an employee of MES 
office Edathala, Ernakulam Dis-
trict, Kerala by army personnel 
(XLV-2-12-70), 186-87. 

Contributions for battalion fund of 
18 Punjab Regiment (XL VI-
2-12-70), 210. 

Deployment of army at time of 
strike by employees of UP State 
Electricity Board (XLVI-
2-12-70), 262-63. 

DEFENCE PERSONNEL-Concld. 

Educational Qualification for Re-
cruitment of an Army Jawan 
(XLVII-14-12-70), 192-93. 

Insurance of, - (XLV-9-11-70), 
129. 

Number of hired houses for defence 
services (XLVI-7-12-70), 138. 

Raising of battalion fund of 18 Pun-
jab Rgiment (XLVI-2-12-70), 
209-10. 

Release of servicemen of army, air 
force and navy (XLVI-2-12.70), 
193-94, 
See also "Armed Forces" 

DEFENCE PRODUCTION: 
Fall in,-(XLVIT-14-12.70), 132· 

33. 
Policy on the role of the civil sec-

tion in,-(XLV-16-11-70), 199-
200. 

DEFENCE RESEARCH: 
Increase in expenditure on Defence 

Development and Research 
(XLV-9-11-70), 51-52. 

DEFENCE SERVICES: 
Dehiring of Ho~es CXLV-9-11-70), 

177-78. 

Dehiring of Houses where owners 
were in possession Of flats Hooses 
(XLV-9-11-70), 178-79. 

Houses hired by Defence authori-
ties remaining vacant (XLV-
9-11-70), 179. 

Measures adopted to reduce excpss 
expenditure on, - (XLV-9-11-
70), 143. 

Pending cases of Dehiring Houses 
(XLV-9-11-70), 179. 
See also "Armed Forces" 

DELEGATION(S): 
Delegations of musicians etc. sent 

abrad by Am (XLV-12.11-70), 
56. 

Delegations sent abroad by' Defence 
Ministry (XLV-9-11-70), 45-46. 

Visit by French Textile Delegation 
to India (XLVI-2-12-70), 53-54. 

Visit by Indian delegation led by 
Chairman, MSTC to South-East 
Asian countries CXLVn-9-12-, 
70), 56-57. 



DELEGATION (S)-eontd, 

Visit by Indian delegation to Italy 
(1OL~--9-12-7U), ~-~ 

Visit by West German Experts 
Delegation to India (XLV-
17-11-70), 40, 

Visit of Indian Delegation of Paper 
Experts to South East Asian coun-
trif'JI (XLV-I0-11-70), 182-83. 

J)ELHI: 

Abolition of lease hold system in, 
(XLVI-2-12":70), ~16. 

Abolition of lease money for plots 
in, (~V--16-11-70), 169. 

Acquisition of Gobindpuri Exten-
sion;- Ka~i, New Delhi 
(XLVII-17-12-70), 253. 

Action against culprits who murder-
ed a child at Hailey Road, New 
Delhi oa.v---ll~il-70), 93. 

Acute shortage of skilled nurses in, 
(XLVI-2-12-70) , 37-38. 

Admission to Medical Ccllege in, 
(XLV-9-11-70), 191-92. 

Air Pollution in, (XLV-9-11-70), 
]24-25. 

Althil Bharat Netra Sudhar Sangh, 
New Delhi (XLVlI-14-12-70), 
127-29. 

Alleged ,burning alive of Smt Malla 
Kilur by hel' husband and lIolotber-
in-law (XLVlI-16-12-10), 114-15. 

Alleged theft of a water piPeline in 
new ~inder Nag~r, Delhi 
(XLVII-16-12-70), 199-200. 

Allotment of Alternate Plot for the 
1'amil Nadu Handicrafts Empo-
rium in New:Delhi (XLVIl-
14-12-70), 205. 

Allotment of D.D.A. Flats in Narai-
na Residential Scheme in, 
(XLVll-14-12-70), 84'-85. 

Allotment of land to Tara C0-
operative Housing Society, 
CKLV-23-11-70), 118. 

Allotment of NPMC stalls to Con-
gress Workers in SarojW Nagar. 
New Delhi (XLV-9-11-70), 144-
45. 

Allotment of Plots to East Pakistan 
l;)jspl,aced Pe~M in Kalkaji 
Colony,New Delhi (XLVII-
17-12-70)'; 222. 

DELHI-contd. 

Allotment of pucca 1Ia*5 to jbuloi-
walas of ¥alkagunj aDd Nabi-
karim areas of, (XLvI-2-12-'10). 
121. 

Allotment of residential plots to 
Members of Parliament in. 
(XL VIl-14-12-70), 125-26. 

Allotment of some of the city bus 
routes to private operators by 
Delhi Administration (XLVII-
18-12-70). 218-19. 

Allotment of two roomed quarters 
to allottees of Thyag~raja Nagar. 
New Delhi (XLV-16-11-'10), 146-
47. 

Allurement offered by a Delhi firm 
for securing jobs in foreign Coun-
tries (XLV-18-11-70), 55-56. 

Alteration in flats demolished in 
Naraina colony (XLVI-7-12-70), 
139. 

Appointment of Commissioner of 
police for Delhi as recoIIllDend.ed 
by Kosla CommisSion (XL VI-
2-12-70), 3~61. 

Appointment of stenographers grade 
II in various offices in Delhi 
(XLVIl--16-12-7~), 158-54. 

Apprehension of a gaM selling 
Swiss made watches in, (XLVII";" 
18-12-70), 32. 

Awrehension of acute power short-
age in, (XLVII-16-12-70), 173, 

Approval of Kasturba colony of 
Lajpat Nagar, New Delhi 
(XLVI-7-12-70), 102. 

Arrest of 'Ice Holiday' show artistes 
in, (XLVll-9-12-70), 35. • 

Arrest of a military truck driver in, 
(XLVI-7-12-70), 123. 

Assessment of house tax on proper-
ties under jurisdiction of Munici-
pal Corporation of, (XL VIf--
16-12-70), 91-94. 

Assurance given by Minister regard-
ing action against, Police (XLV-
11-11-70), 154. 

Attack on Jordan Embassy, New 
Delhi (XLV-ll-Il-70), 63. 

Bill to ban Cow Slaughter passed by 
Delhi Metrqpolitan C~ncll 
(XLVlI-17-12-70), 6-7. 



DELHI-contd. 

Bir,ds and Animals acq!lP"ed Qy·Z09 
(.XLVl-,26-11-70), 183~84. 

Buildings more tllan ftve storeys 
within a radius of one mile of 
Connaught Place (XLVI-
7-12-70), 109. 

C.B.I. inq\liry against MUlliciplil 
Councillors of Delhi (XLV-
18-11-70), ~-99. 

Cabaret Dances in Delhi Hotels 
(XLV-18-11-70), 29-33. 

Cases of dacoity and robbery in the 
capital (XLV-11-11-70l, 37. 

Cases of murder, kidnapp~g, mole-
station of women and thefts in, 
(XLVI-2-12-70), 285-86. 

Cases of Murder, Looting, Dacoity 
, and Robl:lery in, (XLV-18-11-70), 

61-62. 

Categorisation of teaching staff in 
Industrial Trainrng Institutes in, 
(XLVII-I0-12-70), 96. 

Causes of explosion near Jama Mas-
jid, (XLvn~9-12-70), 65. 

Change in hours of work of cottage 
Industries ElnpOrium, New Delhi 
(XLV-18-11-70),77-78. 

Charges against 
Police Station, 
256-57. 

Gandhi Nagar 
(XLVI-2-12-70), 

Charges against sub divisional 
~gistra~, (XLVII-16-12-70). 
169. 

Charges for T. V. shows in commu-
nity halls in, (XLVI-3-12-70),71. 

Checking of Accounts and Audit 
RepOrts of Delhi Union of Journ-
alists (XLVII-17-12-70), 217. 

Children's films not screened in, on 
14-11-1970 (XLVII-lO-12-70), 
109. 

Civic amenities in Gulabi Bagh and 
Andha Mughal, (XLVI-2-l2-70), 
121-22. 

Civic ameniti~ in J. J. Colonies in, 
(XLVII-14-12-70), 136. 

COl1unIaee to determine feeding 
standard of Animals of Delhi Zoo 
(XLVIT--l'-12-70), 260 

57 

DELm-C01l.td. 
Compensation paid·to land owners 

in Pitarnpuril'-Sbaburpura area fOt" 
acquisition of land (XLVI-
2-12·70), 78-79. 

Complaints about Corruption, 
favourtism and misbehaviour 
against police officers in Delhi 
(XLVI--2-12-70), 299-300. 

See also "Police". 
Complaints against. court·o{ Rent 

Controller, (XL VII-IS-I2-70), 72. 
Complaints against taxi and scooter 

drivers in, (XLVlI-I8-12-70). 
162-63. 

Complaints of non registration of 
cases . by Delhi police (XL VI-
25-11-70), 103-04. 

Complaints re-victimization by Delhi 
judiciary (XLVII-I6-12-7{), 166-
67. 

Complaint registered by Daryaganj 
police station, Delhi re; theft arid 
leakage of revenue (XLVII-
16-12-70), 202-03. 

Completion of over head bridge 
near Safdarjang airport (XLVII-
18-12-7-6), 4'4~45. 

Confirmation of Instructional staff 
in Industrial Tntining WUtutes in,. 
CXLVII-10-12-70), lOS. . 

Confirmation of Staff in I.T.Is in, 
(XLVll-17-12-70) , 102. 

Construction of Staff Quarters for 
I.T.t S~ 41, (XLV.....J2-11~70). 
189-90. 

Consultative Committee Meetings 
helcioutside, (~VI-20-11-7~), 
60-61. 

Corruption among judicial officers of, 
(XL VII-16-12-70), 168. 

Curb on Black-marketing in bricks 
in, (XL VII-14-12-70), 109-10. 

Dacoity committed in. Sarai Rohilla, 
(XLVI-2-12-70), 317. 

Delay in Despatch and delivery of 
letter from Delhi to Chandigarh 
and vice-versa (XLVI-26-11·70), 
162-63. 

Delhi Administration's demand for 
grant for Cooperative activities of 
weaker Sections of Society 
(XLVII-IO-12-70), 154-

Demand for removal of Shahdara 
Station House OfBcer CXLV-U. 
11-70), 82. ,. 
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DELHI-contd. 

Demand for statehod for, (XLV-
11-11-70), 77. 

Demands of Delhi chemists (XLV-
16-11-70), 27-28. 

Demand of local bodies employees 
in Delhi (XLV-16-11-70), 69. 

Demand to bring Delhi gurdwaras 
under gurdwara act (XLVI-
2-12-70), 323-24-

Demolishing of houses ,built in 
Govindpuri extension near Kalka. 
ji. New Delhi (XLV-'-23-11-70), 
184. 

Demolishing of Jhuggis and Dairies 
in R. K. Puram, and near Sarojini 
Nagar, New Delhi <XLV-
9-11-70), 69. 

Demonstration by residents of Kotla 
Mubarakpur. New Delhi (XLVII-
14-12.70), 107-08. 

Deterioration of standards in public 
health and sanitation in Gtwern-
ment colonies in New Delhi 
(XLV-16-11-70), 146. -

Developed plots for industrial units 
in and around, (XLV-9-11-70), 
33-34. 

·Development of "AlInadurai Nagar" 
Colony in New Delhi (XL VI-
2-12-70T, 159-60. 

Development of Delhi Zoo (XLVII-
17-12·70), 144. 

.Development of Jhandewala Market, 
Delhi (XLVI-7-12-70), 84. 

Development plan for Kotla Muba-
rBkpur, New Delhi (XLVn-
23-11·70), 158. 

-Directors and Assistant Directors of 
Delhi T. V. Station (XLvn-
17-12-70). 56. 

Dispensaries in JhuggiJhopri colo-
nies and other slUttl areas of, 
(XLV-23·1l·70), 186. 

Distrl'bution of plots in E.P.D.P. 
colony Kalkaji. New Delhi 
(XLVn-lO-I2-70), 120. 

Dry Port in, (XLV-18-11·70), 
214-15. 

Embezzlements in Delhi treasuries 
(XLVll-I6-l.2-70), 83-84. 

Enhanced price of land for co· 
operative House building societies 
in, (XLVI-2·12.10) , 77-78. 

! DELHI--contd. 

Enquiry against truck drivers who 
cheated Delhi Municip;d Corpora-
tion (XLV-ll·11.70), 57. 

Enquiry into working of polytech-
nics in, (XLVll-18-12-70), .100· 
01. 

Expenditure on development of 
Connaught Place Park, New Delhi 
(XLV-16-11·70), 149. 

Eviction notices served On allottees 
of servants quarters Kashmir 
House, New Delhi (XLV-
23-11-70), 130. 

Examination of Telegraphists held 
in 1968. G.C.T.n. New Delhi 
(XLVII-17·12-70), 81. 

Expenditure incurred on Arbitration 
cases at Bombay and. (XLVn-
17·12·70). 79. 

Expenditure incurred on beautifIca-
tion scheme by New Delhi Muni-
cipal Committee (XLVI-
2-12-70), 192-93. 

Expenditure on beautification of 
Delhi and New Delhi (XLVI-
2·12-70), 99-100. 

ExplosiOn at gas plant of water 
supply and sewage disposal under-
taking, Okhla. New Delhi 
iXLVl-2-12-70), 97-98. 

Extension of Bombay Cooperative 
Societies Act. 1925 in the Union 
Territory of, (XLVI-28-11·70), 
76-78. 

E~nsion of territorial limits ot, 
<XLVII-U.12-70), 41-42. 

Financing of D.D.A. Housing Scheme 
for E.p.n.ps in KaIkaji Colony. 
New Delhi by LIC (XLvn-
17-12·70), 227. 

Fire in Super Bazar, New Delhi 
(XLVI-26-11.70), 176. 

Fire incident in Vithal Bhai Patel 
House. New Delhi (XLV...;., 
23-11-70), 163. 

Fountain in Connaught Place, New 
Delhi (XLV-9-11-70), 161. 

Functioning of CPWD Enquiry Offi-
ces in Government Colonies in 
New Delhi (XLV--9-11-70), 184-
85. 
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Government colonies in Delhi lagg-
ing behind the adjoining DMC 
and NDMC, areas in respect of 
civic amenities and development 
(XLVI-2-l2-70), 109-11. 

>Grants for development of transport 
in Delhi and Calcutta (XLVll-
18-12-70). 102. 

Ground rent in Refugee Colonies in, 
(XLVII-17-12-70), 224. 

Growing demand for 'Barat Ghars' 
in Government coIlonies in New 
Delhi (XLV-23-11-70), 140. 

"Gujranwala House Building Co-
operative Society, (XLVIl-
14-12-70), 62. 

Hospital Facilities to T. B. Patients 
in, (XLV-9-11-70), 190-91. 

Houses for Middle Income Groups 
in, (XLV-9-11-70), 98-99. 

Houses not fully paid for by allot-
tees in Malviya Nagar, New Delhi 
(XLVII-I0-12-70), 101; (XLVn-
17-12-70), 68. 

House tax an Government Buildings 
located in Dalhi and New Delhi 
<XLV-23-11-70), 38. 

Housing Facilities for Employees of 
Delhi Zoo (XLVlI-IO-12~70), 85. 

Imposition of sales tax On silk cloth 
in, (XLVII-18-l2-70). 85-86. 

Inadequate Provision of 'Services' .in 
Curzon Road Hostel, New Delhi 
(XLV-9-11-70), 181-82. 

Inclusion of fictitious name as Mem-
ber of Rajya Sabha in Telephone 
Directory. (XLVll-10-12-70), 88. 

Inconvenience of Registration Coun_ 
ter of Parliament Street Post 
Office, New Delhi (XLVII-I0-12-
10),69. 

Increase in Callacity and period of 
Telecasting of Delhi T.V. (XLVI-
26-11-70), 100-01. 

Increase in Immoral Activities in, 
(XLVI-S-12-70), 175. 

Increase in local Trains on the 
'Ring Railway in, (XLYII-15-12-
7D), 81-82. 

DELHI-contd. 

Indian Coffee Workers' Co-operative 
Society Ltd., (XLVIl-17-12-70), 
77. 

Indians who attended 21st Anniver-
sary of Chinese Revolution in, 
(XLVI-1-12-70), 105. 

Irrigated Areas in Delhi and Loans 
therefor (XLV-12-11-70), 141-42. 

Insanitary Conditions near Sarojini 
Nagar, New Delhi (XLV-9-11-
70), 67-68. 

Installation of Meters at Residences 
of Telephone Subscribers served 
by Cross-bar Exchange in, 
(XLVlI-10-12-70), 68. 

Jhuggies on Railway land between 
Patel Nagar and Delhi Cantt. Sta-
tions (XLVI-24-11-70), 157. 

Kidnapping of girls in, (XVI-25-
11.70), 164. 

Land leased out in Vijay Nagar, 
(XLVI-26-11-70)', 198; (XLVII-
10-12-70),1173; (XLVII-17-12-
70). 242. 

Laying of sewarage system in Inder 
Puri, New Delhi (XLVI-7-12-70J, 
94. 

Lease of land to Akhil Bharatjya 
Netra Sudhar Sangh, Lajpat 
Nagar. New Delhi (XLVI-3-12-
70) 73-74. 

Liquidation of New Delhi Coopera-
tive Banks (XLVII-17-12-70), 48. 

Living conditions of residents of 
Karbala-Aliganj area, New Delhi 
(XLVI-2-12-70), 160-61. 

Malpractices in medicines and meals 
supplied to patients in Irwin and 
G.B. Pant Hospitals in, (XL VI-
16-11-70), 161. 

Maltreatment of Patients in Hospi-
tals of, (XLV-9-11-70). 99. 

Master Plan of, (XLVI-2-12-70), 
143-44_ 

Mavalankar Auditorium New Delhi 
(>CLVI-2-12-70), 132:33. 

Mayor-in-Cauncil for, (XLVI-25-
11-70), 61. 

Medicines indented for local pur-
chase for South Avenue dispen-
sary, New Delhi (XLV-I6-ll-
70). 196-97. 

_.-. __ .-._-_._-- ------_._. 



DELHI-contd. 

Memorandum by the associatiotl of 
refugees residents of Ktltla Feroz-
shah (Vikram Nagar), (XLVI-
7 .. 12-70), 78. 

Memorandum from Allottees of 
Janakpuri Colony, (XLVII-I4-
12-70), 116-17. 

Memorandum from Residents of 
Janakpuri Colony Delhi for pro-
vision of Dispen~ (XL VII-H-
12-70), 115-16. 

Memorandum from the Friends En-
clave and Extension Plot Holders 
Association, New Delhi (XLVII-
14-12-70), 57. 

Misuse of Government transport in 
Directorate of Civil Defence, 
<XLVII-16-12-70), 205. 

Naxalite movement in, (XLVII-16-
12-70), 133-34. 

Nomination of Members of the Gov-
erning Body ofAIlMS, NeW Delhi 
(XLV'I-7-12-70), 92. .. 

Non-issuing of. Boo~ written by 
'Af;;HK' ~ (XLV.-..2Q.,.11-70), 78-
79. • 

Non-registration of rape cases in, 
(XLVI--2-12~70). 316-17. 

Non-utilisation of NDMC hotel in 
Chanakyapurl, New Delhi (XLV-
16-11-70), 32., 

Number of Employees' Unions in 
A.I.R.. (XLVII-IO-12-70), 101. 

Old Films telecast over Delhi T.V. 
Centre for Economic Reasons 
(XLVI-26-ll-70). 17-20. 

Opening of a ·Gosam.vardhan Kendra 
near Mehrauli, (XLV-12-11-70). 
195. 

Opening of a Milk Booth in Tyag-
raj-nagar, New Delhi (XLV-l2-
11-70). J14. 

Opening' of Public Hospitals and 
Dispen.c;aries in Janakpuri Colony, 
(XLVTI-14-12-70), 114-15. 

Openi~ of Stenography Institute 
(XLVII-I0-12-70), 161. 

Operption of Ma)larashtra Owner-
ship, flats Act, 1963 i{l New Delhi 
(XLVI-7-12-70), 108. 

DELHI-contd. 

Outstanding amownt against. 
(XLVII-lS"12-70), 87. 

Overbridge at the Link Road Level 
Crossing, New Delhi (XLVI-24-
11-70), 157-58. 

Part time teachers of women's poly-
techniC, (XLVII-18-12-70), 185. 

PethiQine Racket in the Capjtal 
(XLV-9-11-70), 71-73. 

Power supply to In..:iustrial E&tate$ 
around, (~VII~-1.:-70). 46-47. 

Pricing of plots in E.P.D.P. Colony, 
Kalkaji, New Delhi (XLVII-IO-
1~-70), 121. 

Proprietor.}' rights to allottees of 
quarters in refugees colonies in,. 
(XLV-23·11-70), 191. 

ProvisiOn ...• ~\:commodation under 
Gadgjj i\' , .. :,mees (XLVI-2-12-
70), 86-" .. 

Provisi9n of Amenities in Rehabi-
litatiQn Coloni!:S in (XLVll~lO-
12-70), 87. . , 

Provision of amenities in Shyama 
Prasad Mukerjee Park Colony, 
CXLVII-14-12-70), 74. 

Provision of civic amenities In Jan-
alqIuri Colony, New Delhi 
(XLV--.23-11-7~), 89. 

Public library in Rajouri Garden~ 
New Dellii (XLVII-1l-12-70), 
148. 

RaPe of minor girl by Doctors of 
Irwin Hospital, New Delhi 
(XLV-9-11-70), 48-49. 

Recommendations made by Delhi 
Civil Finances Inquiry Commis-
sion (XLVI-26-11.70), 72--76. 

Recommendatiotl.!l of Flood Control 
Board, New Delhi (XLV-ll-ll-
70). 136. 

Reduction of ground rent for plots 
in E.P.D.P. Colony, Kalknp, New 
Delhi (XLVII-l 00.12-70) , 120. 

Reduction of premium on land allot-
ted to Displaced persons in Kalka-
ji Colony, New Delhi (XLVII-
17-12-70), 223. 

Refund of money to Shri Gurdwara 
Prabandhak Committee charged 

----------._-----------
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DELHI-contd. 

on aecount of Chandni Chowk 
Kotwali Building (XLV-23-11-
70) 73. 

Refus'al of passport to Secretary of, 
(XLVI-2-12-70), 202-03. 

Registered cases pending investiga-
tion of CBI in (XLVII-16-12-
70) 216-17. • 

Reguiarlsatlon of Colomes sold by 
Mfs. Universal Caloniser, 
(XL VII-14-12-70), 57-58. 

Reinstatement of Delhi Policemen 
eXLVII-9-12-70), 147. 

Reinstatement of Delhi policemen 
suspended jdismissed during 1967 
strike (XLVII-16-12-70), 135. 

Report of C.B.l. regarding, (XLV-
9-11-70), 97. 

Restoration of Public Lane and pub-
lic Park in 'G' Block Vijay Nagar, 
(XLVII-17-12-70), 247. 

Revision of Electoral Rolls in, 
(XLVI-24-11-70J, 35. 

Revision of pay scales of teachers 
of Delhi Primary Schools 
(XLVII-18-12-70), 157-5& 

:Rise in price of Consumer Goods in 
the capital CKL VI-24-11-70), 63-
M. 

Rules regaroing appointment of 
members of Governing Body of 
AUldS. New Delhi (XLVI-7-12-
70), 90. 

Sale of Adulterated Butter in, 
(XLV-9-11-70), 73. 

Sale Of Mathematics Instructors in 
Industrial Training Institutions in, 
(XLVI1-17-12-70), 108. 

Sale of plots to refugees in, 
(XLVIT-17-12-'16), 246. 

Sanitary conditions in the capital 
(XL VI-3-12-'TO), 150-51. 

'Scale of pay of Staff working in In-
dus'rial Tr.aining l.uutes in, 
(XLVII-17-12-'10), 129. 

Separate EdUcation Act for, 
(XLVI-27-1VI'O), m-72. 

Servme conditions of Em~o.yees of 
Delhi Zoo (XLvn-lO-12~7&), 1-
S. 

~e eo~Uen.s of Sta1! of ladus-
tri,el .. Traiaing Iftltitute in, 
(XLVII-IO-12-70), 106. 

DELHI-Contd. 
Setting up of diagnostic centre for 

children h. New Delhi (XLV-
23-11-7<t), iliO. 

Setting up of memorial of Swami 
Shradhanandji in, (XLVI-7-12-
70), 47. ' 

Settlement of Jhuggi dwellers in 
multi storeyed tenements in, 
(XLVI-2-12~70) 32. 

Shanty colony withln the compounds 
of lady hardinge medical college 
and hospital, New Delhi (XLVI-
7-12-70), ISO. 

Shortage of Postal Orders of Deno-
mination of Rs. B and above in, 
(XLVII-1O-12-70), 68. 

Snake found in water tap in Jhilmil 
Colony, (XLV-16-11-70), 128-29. 

Special cell for redevelopment of 
the capital (XLVI-2-12-70), 112. 

Spread of special type of Flu in, 
(XLV-9-11-70), 10:>-:06. 

Spurious Drug Racket in, (XLV-
9-11-70) 52-53. 

Staff quarters for pOlytechnics and 
ITI, (XL VII-18-12-W), 184-85. 

Stoppage of entry of private trucks 
from Jammu and ,Kashmir in, 
(XLVI-25-11-70), 109. 

T.B. Hospital, Mehrauli, (XLV-9-
11-70), 186-88. 

Talks with Chief Executive Coun-
cillor and Mayor of Delhi on 
future set up of, (XLVI-2-12-
70), 64. 

Tax notices for buildings in NDMC 
area (XLVI-7-12-70) , 41. 

Technical Committee on redevelop-
ment of spacious government 
bunga10ws New Delhi (XLV-
9-11-70), i50-51. 

Telephone dues outstanding from 
traders and Commercial Firms of, 
(XLVII-IO-12-70) 162. 

Tented schools in' New Delhi 
(XLV-II-18-12-70), 193-94. 

Training Of Teaohers' Instructors 
working in Industrial Training 
Institutes in, (Xl.VU-17-12-10), 
130. 

TransfefS of Instructors in, (XLV-
12-11~70), 8'7-88. 
l'~ of RaabtliteuD:Il ()Olonies 

in ,Delbi to'~ .corpora-
tion (XLVl-26..l1~70), 20-.23. 



DELHI-Contd. 
U.S. Protest against Arab StiJdents' 

Demonstration in New Delhi 
OCLV--9-11-70), 135. 

Unauthorised occuPation of Quar-
tets in R K. Puram, New Delhi 
XLvn-14-12-70), 71. 

Unhealthy living conditions in Dev 
Nagar Quarters, (XLV-16-11-
70), 168-69. 

Unhygienic pond in Moti Bagh 
(near Dhaula Kuan) , (XLV-
16-11-70), 138-39. 

'Use of staff car in civil defence 
organisation of, (XLVII-16-12-
70), 204. 

Vacant plots 
colonies in, 
103-04 .. 

in Rehabilitation 
(XLVl-26-11-70) , 

Value of 
recovered 
299. 

property stolen and 
in, (XLVI-2-12-70), 

Visit to Andha Mughal, Delhi by 
Irrigation and Power Minister 
(XLVlI-9-12-70), 60-61. 

Water scarcity in colonies at New 
Delhi (XLV-16-11-70), 190-91. 

Working condition of CGBS dis-
pensary No.6, Shakti Nagar, 
(XLVl-2-12-70), 139-40. 

Crash of Jamair Dakota Aircraft in 
Delhi on 5th December, 1970, (St.) 
(XLVl-7-12-70), 173-77. 

Delhi Police Personnel who parti-
cipated in April, 1970 agitation 
(St.), (XLVU-18-12-,O), 280. 

Demand by Delhi Teachers for 
revision of pay scales (C.A.) 
(XL V-18-11-70), 216---36. 

Demand for Statehood for Delhi 
,(Dis.) (XLVl-26-11-70), 296-

332. 
Dismissal of a Lecturer of Salwan 

College Delhi (St.) dCLV-20-11-
70), 250---S4: (XLVl-24-11-70), 
198-209. 

DELHI ADMINISTRATION: 
Allotment of Monthly quota of 

VespaiLambretta scooters to, 
(XLVI-24-11-70), 151. 

Confirmation of stenograpbers in, 
(XLVI-2-12-70), 364-66. 

------_._----
DELHI ADMlNISTRATION-ccmtd. 

Criteria for promotions to grade I 
posts in, (XLVlI-9-12-70), 201-
02, 

Extension of benefits of CGBS to 
employees of (XLVI-2-12-70), 
188. 

Financial assistance to Delhi 
Administration for "freedom 
fighters (XLVll-9-12-'lO). 77-78. 

Posts of vice-principals in education 
department of, (XLVII-18-12-
70). 107. 

Promotion in education department 
of, (XLVII-18-12-70), 111. 

Promotion to Grade I POl/ts in. 
(XLVII-9-12-70), 202-03. 

Reservations for Scheduled Castes 
and Scheduled Trihes in, 
(XLVII-9-l2-70), 96. 

DELHI DEVELOPMENT AUTHO-
RITY: 
Agitation by DDA Shramik Sangh 

workers (XLVI-7':12-70). 85. 
Disposal cost of Delhi Development 

Authority fiats in Naraina residen. 
tial scheme <XLV-23-11-70), 110. 

Expenditure on <XLVI-7-12.70), 
84. 

Financing of D.D.A. Housing 
Scheme for E.P.D.Ps. in Kalkaji 
Colony, New Delhi by LIe 
(XLVlI-17·12-70) ,227. 

Group Housing Schemes by (XLV-
9-11.70), 53. 

Increase in Price of land by DDA 
for Low and Middle Income 
Groups (XLV-8-11-70). 165. 

Registration for allotment of D.D.A. 
plots to Government employees 
(XLVII-14.12-70), 140-41. 

Reservation of vacancies for 
Scheduled ClI'rtes and Scheduled 
Tribes in, (XLVI-2-12-7IH. 145. 

Rupees one crore loan to be lIoated 
by, (XLV-16-11-70), 123-24. 

Uniform policy in regard to D.D.A. 
Plots (XLVII-14-.12-70). 135-36. 

DELHI ELECTRICITY SUPPLY 
UNDERTAKING: 

Enquiry into death of chowkidar in. 
(XLVl-25-11·'10), 143-44. 

--~---------------.---



DELID ELECTIC SUPPLY UNDER-
TAKINGS-contd. 

Gazetted set of rules for recruitment 
and promotion in, (XLVI-2-12-
70.), 362-63. 

Purchase of cable by (XLV-U-ll-
70), 72. ' 

Settlement of dispute between 
DESU engineers and its manage-
ment (XL Vll-16-12-70), 182-83. 

Survey re: Installation of Defective 
Electric Metres by, (XLV-16-11-
70), 40-41. 

DELHI MILK SCHEME: 
Presence of a dead rat in a bottle 

of milk supplied by, (XLVII-IO-
12-70) 57. 

Process 'of Milk Production in, 
(XLV-12-11-70), 194-95. 

Sale of one kilogram Tin of Ghee 
by. (XLV-12-11-70), 65-66. 

Verification of stores of, (XLVI-
26-11-70), 180-82. 

DELHI MUNICIPAL CORPORATION 
Delhi Municipal Corporation elec-

tions (XLVI-25-11-70) 60-6'. 
Dispute between Municip~l Corpo-

ration of Delhi and New Ddhi 
Municipal Committee on levy of 
Electricity Tax (XLVI-2-12·;0), 
218. 

Dues of Delhi Municipal Corr"lra-
tion outstaooing against HSS 
(XLVI-25-11-70), 66. 

Elections to. (XLV-18-11-70), r~. 
Implementation of recommenda!ians 

of Reddy and Morarka Commis-
sions on, (XLVII-9-12-70), 74-
77. 

Request by Delhi Municipal Ccrpo-
ration for more funds (XLVI---2-
12-70). 237. 

Settlement af Pensions and Accounts 
of Retired Headmasters of Delhi 
Municipal Corporation SChools 
CXLV_20-11-70), 75. 

Tran.~fer of Rehabilitation Colonies 
in Delhi to, (XLVI-'-26-11-70), 
20-23. . 

DELHI TRANSPORT UNDER-
TAXING:" 

DTU buses lying idle (XLVII-18-
. 12-70), 174. 

Details of profit imdloos af DTU 

DELIn TRANSPORT UNDERTAK-
INGS--contd. 

du;ring 1969.;.70 (XLVlI-1B-U-
70), 183-84. 

Deteriorating DTU Bus Service in: 
tlte Capi1al. (XLVI-27-U-70), 
2-14. 

Dilapidated condition of DTU buses-
(XLVll-18-12-70), 175. 

Direct DTU bus service between 
Tikri Klan border and Rama-
krishna Puram (XLVll-1B-12-
70), 58-59. 

Exemption of 
Undertaking 
Road Taxes. 
37-38. 

Delhi Transpert 
from Salro and 

(XL V-20-11-70), 

Fall in operational efficiency Qf,. 
(XLVI-4-12-70), 97. 

Financial Position of, (XLVl-
4-12-70), 199. 

Molestation of a Girl by D.T.U. Con-
du~ors (XLV-20-11-JO), 91-92. 

Monthly passes in DTU buses bet-
ween Bahadurgarh and Central 
Secretariat (XL VII-18-12-70), 
59: 

Reorganisation of Delhi Transport 
Undertaking as Corporation 
(XLVI-2-12-70). 222. 

Replacement of D.T.U. Buses in 
in the Capital (XLVI-27-11-70), 
1-2. 

DELHI UNIVERSITY: 

Charge::> of discrimination against 
Urdu departme'"1t of, (XLVII-
18-12-70), 122-23. 

Demand of Delhi University Tea-
chers (XLVII-27Jll-7.o), 127-28. 

Missing students of, (XLVII-
16-12-70), 33. 

Non-checking of M.A. Answer 
Books in Hindi by, . (XLV-20-
11-70), 150-51. 

Procedure for supplyin& copies Of' 
Lessons etc. to Correspondence 
couroe Students of lbUaS'than by, . 
(XLV-20-11-70),I51 ... 52. 

------_._-------,- --------_._--



Production of Certilicate of 'having 
passed ·Elementary Hindi Exami-
nation for Admission to, (XL VI-
27-11-'10). 128-29. 

:Redefining scope of functions of 
Vice-Chancellor of, (XLVII-18-
12-70), 193. 

Regisration to appear as private 
candidate in MA examination of, 
(XLVII-18·.12-70), 61-62. 

Resignation by Vice-Chancellor, 
(XLV-20-11-70), 95-96. 

.Service conditions of Delhi Univer-
.sity employee3 (XLV-20-11-70), 
145-46. 

'Strike by Laboratories staff of, 
(XLVI-27-11-70), 117-118. 

See also "Universities' 
Demands for Excess Grants (Gene-

ral) 1968-69 (XLVl--8-12-70) , 
23-317. 

Cut motions (XLVI-6-12-70), 260 
-70. 

1!>emands for Excess Grant3 (Rail-
ways), 1968-69 (XLVl-8-12-70), 
323-41 Cut motions (XLVl-8-
12-70), 326-27. 

Discussion (XLVII-9-12-70), 232-
333. (XLVII-I0-12-7tJ), 199-
226. 

Demands for supplementary Grants 
(Generau), 19'10-71: 

Statement presented (XLVI-25-
11-70), 226. 

:::>isc~ion (XLVI-8-12-70), 223-
317. 

Cut moti-ons (XLVI-3-12-70), 260 
70. 

-uEMANDS FOR SUPLEMENTARY 
GRANTS (RAILWAYS). 19'10-71. 

Statement presented-(XLVI-2-12-
'10) ,888-99. , 

Biscuwion (XLVl-8-12-70),323-41; 
(XLVII-9-12-70). ~33. 
(XVII-IO-I2-70), 199-226. 

Cut motions (XLV!~-l~'1&), 326-
27. 

Pemalidfor S\ltPplemeDirqt ~nts 
.(IIanipur) , 197~-71. 
Statement pr~ (XLVII-
11-13-l10'), 236. 

Scheme to study relationship bet-
ween Demograpbic rlb811le and 
Economic Development (XLVI-
26-11-70). 89-90. 

DEMOSTRATIONS: 

Peaceful demonstration before 
the Divisional S~perintendent. 
·Samsatipur, (North-Eastern 
Railway) (XLVII-15-12-70), 
164-65. 

'Dengu' fever iA the country" 
(XLVI-2-n.'fO). 3f41, 

DENTISTS: 

Grievances of the, (XLV-23-11-
70), 31. 

Unemployed dentists in the coun-
try (XLVI-2-12-701, 104-05. 

DEPOSIT MOBILISATION: 

WorltshopDiscUllsion on Deposit 
Mobilr>8tion held in N~w DeIhi 
(XLVl-27-11-70), 51-53. 

DEPUTY SPEAKER: 

RE. HEALTH of, (XLVI-26-11-70), 
234. 

DEVELOPtNG COUNTRIES: 

Exchang.ein the Field of Ed'ucation. 
Culture, Science and Technical 
knowhow between Developed and 
612 

Government decision to invelll in 
developing countrieSabtoad 
<XLVI-25-11-70) ,42-43. 

U.S. Assistance to, (XLV-'-20-11-
'1&), 293-04. 

DJl;WlLOPMENT 'BLOCKS: 

N,Qmbei" of Development B10cIcs in 
the country (XLVL-..46-1I-70), 
74. 

DEVELOPMENT PROGitA:MIIJ:{S>: 

~OD . of :tar&etl!-or dPelOpJ:Qent 
programme m I'.ounh. Plan 
(Xl,.VJ-25-U-'1G). ~01&-03. 



DHANI ClVn. sERVIcE: 
Revls,ion ()f Pay sCales of. DHANJ: 

civil .service .as. demlUl,ded, b;r 
~ha1 Pradtnh GOverilmenl 
(XLyt-2-12-70), 27. . . 

DHARAM TEJA, DR.; 

Auction sale of the right title and 
interest of Dr. Jayanti Dharma 
Teja end othe~ (XLVl-27':U-
70), 138.40. 

Extradition of, (XLV-9-11-70), 78. 
Statement made Dharma Teja durinr 

h':\al in London (XLV-23-11-70), 
123. 

DIAMONDS: 

Deleiation to Ew-opean countries to 
g~iIl. k:~ow-how in· diamont:i trade 
(~vn..,..9';'12";70), 121-22, 

Diamonds eXtracted from Panna 
diainond .mines and foreign . ex-
change earned·. from export. there-
of. (XLVI-2-12-7!), 74-7S~ 

Diamopd extraction . programme 
during 19'10-71 (XLV-23-11-70) , 
79. 

Export ot diamonds to . Africa 
(XLVII-9-12-70), 134-35. 

Foreign exchange earningrfrom, 
(XLVI-,-2-12-70),. 243-+L 

;Purohage.of .Rough. Diamon~ from 
Ghana by National Mineral Deve-
lopment Corporation (XLVU-14-
12-70), 35. . 

DIAMOND MlNE (S) : 

Expansion of Panna, (XLV-16-11-
70), 125-26. 

Dld~. CARS: 

Production of Diesel Engines and. 
(XLVI.....:24:..11-70), 78-79 . 

DIESEL ENGINts': 
. ,~ '.~ 

,-Produllfi'oDef DieSel Engines and 
~el Cars (XLVI-24-U-70), 
78-79. . 

3135 LS-.-II-6. 

:"." 

I DIESEL OIL: 

I'. Deinand for Exempting . Diesel oU 
from Tax (XLV-20-11-70). 187-I 88. • 

I., Tax on use of Diesel OU or AlrtcU!~ 
turai Machines(XLV~11-70), I .,. 186-87. 

DIRECTORATE OF AGRICULTURAL I AVIATION: 

Creitit from World' Sank to Indian, 
(XLVI-26-11-70), i30-131. 

DIRECTORATE OF CIVIL DEFENCE 
AND HOME GUARDS: 

MisIiSe ·of.Govel1Ul1ent ttanBP9rt in 
Directorate of Civil. . Defence, 
Delhi (xLVII..:....16-i2~7th, 205. 

ReservatiOnS lor SchedUled Castes 
and Scheduled Tribes in, (XLVII 
-16-12-70), 203-04. 

DISCIPLINE: 

Declaring of NationaJ. Discipline Sche-
me Instruetol':3' at par with C.P. 
MiD.P. Ed. (XLVI-4-12-70), 

DISCUSSIONS: 

Demand for Statehood . for Delhi 
(XLVI-26-J1-70), 296-332.· 

EconOiiiieaiIy backw,ard i-egions in 
. the country especially the .Eastern 
Districts of UP (XLVI-3-12;:70). 
2~54 .. 

EstablishDient of Cotton. Corpora-
tioIi of India (Dis) (XLVI-2-

12-70), 462-76 (XLVII--9~12-70) 

333-58 .. 
. . Prices. of. Drugs and Medicines 

(XLVII-14-12-70), 34~0. 
Report ot Comm.i.3sion of Inquiry 

Re. Death of Shri Deen payal 
,UpadlO'aya (XLVIk18-12-70), 
. ~ . 

Shortage ot fish suPPly in West 
Bet!pl,1DCi 6.11sam.{XLVl-.%6-
11 W·:167~-'''~·· ." 
S~~ P~licy (Dis)" (XLVi.:-.8.12.-70) , 

344-82; 



DISCUSSIONS: eon.td. 
Sugar Position and Cane . Price 

(XLVIl-16-12-70), 3D6-82; 
(XLVII-18-12-70), 398-428. 

DISEASE (8): 

"Die Back" Disease of Organise in 
Coorg (XLV-12-11-70) 129. 

Eradication of communicable di-
seas~ in the country (XL VI-
2-12-70), 44. 

Veneral Diseases (XLVII-H-
12-70), 172-73. 

DISPLACED PERSONS: 

Age relaxation for displaced per-
sons from East Pakistan for re--
cruitment in Indian Airlines and 
Air India (XLVn-18-12-70), 
171-72. 

Appointment of refugee Govern-
ment employees from East and 
West Pakistan (XLVI-2-12-70), 
237. 

Expenditure incurred on displaced 
persons from East Pakistan 
(XLVI-3-12-70), 105-6 

Harassment of East Pakistan refu-
gees in Nainital area in U.P. 
(XLVI-26-11-70) , 98-99 

Influx of East Pakistan Displaced 
peroons to Assam and Tripura 
and the:r Rehabilitation (XLVI-
26-11-70), 193-94. 

Rehabilitation of refugees from 
Pakistan (XLVI-2S-11-70), 58-
60. 

Debates 
Rehabilitation of East Pakistan Re-

fugees (M) (XLVII-17-12-70), 
3~8 

Public Limited Companies not de-
claring dividendI (XLVI-4-12-
70), 1741. 

DOCTOR(S): 
Absorption of quali&e4 medical 

ma in varioUl services (XLV-
16-U:-70), 119. 

Bond from medical students for 
setvbJg in lIillageo (XLVl-'1-12-
70), 77,::,-

DOCTOR (S)-Contd. 

Call of Indian doctors from abroad 
(XLVll-14-12-70), 143-44 

Demands of Doctors Working in 
Employees State Insurance Scheme-
Dispensaries (XLVI-3-12-70), 64-
65. 

Doctors holding LMF degrees 
treated as Gaze·t~d Ofticers 
(XLV-23-11-70J, 101. 

ENT Specialist for General Hospital 
!mphal (XLVII-l<i-L2-70), !29-
30. 

Failure of Doctors to take up their 
assignement in Border Security 
force in Orissa (XLV-19-11-70), 
139. 
Indian doctors not allowed to 
practise in Africa (XLV-l6-11-
70), 142-43. 

Lady Homoeopaths for IbcD Pro-
gramme (XLVI-7-12-70), 144. 

Non-practising allowance to d'Octors 
in rural and Urban areas 
(XLVI-16-11-70), 52-53. 

Plight of dental surgeons in various 
States (XLV-16-11-70), 50-51. 

P06t of Chiet T.B. Officer, Manipur 
(XLVIl-14-12-70) , 130. 

Requirements of doctors for rural 
areas during Fourth Plan 
(XLV-16-11-70), 98-99 

Rules relating to Transfer and 
Posting of Doctors under E.S.I. 
Scheme (XLVI-3-12-70), 68 

Scheme ot group practising by 
doctors in rural areas (XL V-
16-11-70), 91. 

Selection of railway doctom by 
CBS (XLVI-7-12-70), 142. 

Shortage of Doctors in Rural Areas 
(XLVII-14-12-70), 1J8-99 

Suitable jobs for Indian doctors 
coming from abroad (XLVll-I6-
12-70), 57-58. 

< 
Time wastes by doctors of CGBS 

dispensaries in writing chits: of. 
drugs (XLVI-2-12-70), 119 .. 

DOCUMENTARY FILMeS): 

Criticism of J)ocUmental'J' Film 
.A' Day in the Bazar' (XL VI-
26-11-70), 23-24 . . ---------------------------------~.---~.~.-------------~------------------



SEN GUPTA 313& (Ai) LB. 12-72. 

See also "Film(s)" 
Dodsal Pvt. Ltd., Mis. (XlVII-HI-

12-70), 64. 

DOMINANT UNDERTAKmGS:· 

Expansion of doimnant under-
takings under Monopolies Act 
(XLVII-18-12-70), 49-50. 

DRINKING WATER: 

Drinking water for urban and 
rural areas in the country 
(XL V-16-11-70), 198-99. 

Inadequate and sl.ow development of 
water supply and drainage facili-
ties in Urban areas (XLVI-7-12-
70), 119. 

Problem of potable water in Rajas-
than (XLVI-7-12-70), 70. 

.-~ 

Provision of Drinking Water Facili-
ties during Fourth Plan (XLV-
9~ 11-70), 110-11. 

Provision rrf drinking water facili-
ties in Maharashtra during Fourth 
Five Year Plan (XLVI-2-12-70), 
148-49. 

Wells for drinking water in States 
(XL VI_.26-1' - 70 l. fi~-65. 

See also "Water Supply' 

DROUGHT: 

Allocation for district Sirohi 
as drought affected area of Rajas-
than (XLV-19-11-70), 139. 
drought affected area of Rajas-
than (XLV-19-11-70), 109. 

Financial Assistance to Gujarat for 
drought affected areas in Amreli 
District (XLVII-I0-12-70J, 74. 

Financial assistance to Mabarashtra 
far drought affected areas (XLVI 
-4-12-70), 57. 

·Funds for improving Irrigation Faci-
lities in Drought-affected areas In 
States (XLV-12-11-?O), IlIS-3? 

DROUGHT-Contd. 

Help to Drought Affected Are..£ aur-
ing last three years (XLVI-3-12'" 
70), 113·a. 

Selection of Chronically Drought-
Affected Areas under a Crash 
Plan CXLVTI-IO-12-70), 1Ili. 

lSolwon of drought problem in the 
country (XLV-12-11-70), 91. 

DRUGS AND COSMETICS ACT: 

Violation of (XLVll-14-12-70), 
56-57. 

DRUGS AND MEDICINES: 

Alleged Exorbitant Prices charged 
by American Drug Manufacturers 
for Drugs sold to India (XLV-
9-11-70), 61-62-

Cot;t structure Of bulk ~(XLVI 
-7-12-70), 79. 

Cost structure BtUdy ot bulk, (XLV 
--9-11-70), 193-94. 

Demand for Indian medieines abroad 
(XLVlI-16-12-70),93-94. 

Exports of Indian, (XLVII-9-12-
70) 8l. 

High cost of Chloramphenicol and 
antityhoid drug (XLV-16-11-70). 
170. 

High cost Of imported drugs charged 
by State Trading Corporation from 
drug manufacturers (XLVII--
14-12-70), 142-43. 

I~act of Drugs (Prices Control) 
Order on prices of (XLV-9-Il-
70), 35. ' 

Import of drugs and vitamins by 
STC (XLVII-I6-12-70), 55-56. 

Import of raw materials for drugs 
by Pharmaceutical industry (XLV 
23-11-70), 45. 

Offer by certain drugs and phar-
maceutiCal companies to produce 
common drugs at low cost (XLVI 
-7-12-70), 47. 

Production of anti-T.B. drugs in the 
country (XLVI-2-12-70), 42-43-

Sale Of spurioua and sub standard 
drugs in India (XLV-23-11-70). 
49. 

Sale Of Suprious:· :Drura1Medleinea 
(XLV1l-14-12-70), 161. 

-----.- ... _.- ---._-_. __ ._---_._--
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DRUG ,~~ MED.ICIN~S: Contq.. 

sho~-: of' Essential . DrUgS in 
Tamil Nadu (XLVII-14-12-70), 
!O&.: 

SntugroogofesSentbil drugS out ot 
India «(XLV ........ s-.11-70l. 34. 

StOPpii~ot financing'Of Drug. im-
portS to India by United States 
Agency for International Deve-
loPIDent (JrtNrt-14-t~70), 72_ 

Debates 
Im.Pitct. of DrUgs ('Prices Control) 

Order on prices of drugS (B.A.H. 
Dis.) (XLV-16-11-70), 329-32. 

Prices or Drugs and Medicines (DiI.) 
(XLVU-14-U-70). 342-30. 

D~U¥ ~.' BARltEL INDUSTRY: 
Utilisation of installed. capacities of 

{XLV-l 0-11-70) , 133-34. 

DRY. FABIIING: 

De~e!o,pment of a new Technology 
for Dry land Farming (XLVI-
3-;-.u:70~. 15S. 

Dry fanning Schemes for Ghazipur 
U.P. (XLV--,-12-11_70) 102-03. 

. Sc.tH!me- for Dry Farmi~g in Rain-
fed Areas (XLV-19-11-70), m. 

DRY FRUITS: 

ImPOrt of dry fruits' from Afghanis-
-OS lII/.-n-SZ-U"DO u;e~I U! Utll 

51. 
Import schf.'.nes for. (XLVII--16-12-

70), 38-39. 

DRY LAND CROP CAFETE.RIA: 

Dry land Crop Cafeteria at India 
Agrkulhual Researcn In~-titute 
(XLV--':'12-11-70), 103-~. 

DRY PORT(S): 

. Drjr Port in Delhi (XLV-18-11-70), 
214-15. 

'D~~~I1'j sgH~,; 

Dubda Bdin Scitem~ in West Bengal 
(XLVI--2-12-70), ·282-83. 

I DUM DUM AIRPORT: 

I 
'I 
i 

ru-e at Dum Dum Airport. Calcutta 
(XLV'I-27-il-70). ~'I.5-76. 

DUNCAL BROTHERS Be CO 
Inter-corporate investments' by com-

panies under the control ot' 8hri 
R. P. Goenka, Mis. Balmer Lawrie 
and 1\(/5 Duncan 'Brothers & Co., 
Ltd. (~V1I--18-12-70), 145-46. 

DURGAPUR: 

Lock-out in Durgapur Melting Shop 
(XLVUL-17-11-'1O). 142-

Murder of a CRP constable 'lit Dur-
f.apur (XLVI---2S-11-70) 88-89. 

DURGAPUR STEEL PLANT: 

Agreement on dispute in (XLVI-
8-12-70), 72-73. 

AsSault on an oftldal of, (XLVll-
15-12"-'70), 172. 

Investment 'in. (XLV1-.8-12-70); 
"'17-'18. 

Labour Relations in. (XLV-10-11-
70), lS5-86. 

Lockout in Steel Melting Shop ot. 
CXLV-IO-1l-70), 146, (1'1-11-70), 
165. -

Lock-out of. <XLV_10-11-70) 161 
62. 

MaintenarK!e of diacipline in Steel 
Melting Shop of, (XLVI-S-12-70 
45.. 

Powers Delegated to General. Mana-
ger of, <XLV-IO-1l-70) 69. 

Repairs in. (XLV-IO-1l-70) 193. 
Reported decision of Hindustail Steel 

Ltd., to stop production in l89-90. 
Reported decisoin regarding cloSing 

of, (XLV-IO-1l-70). 158 
Strike at (XLV-l/).,1l-70>. 147. 168. 

EC.A.F.E.: 

lriiti8's'contTibUtion in E.C.A.F.E . 
COnference beld"'ln Tokyo (XLVI-

24-11-70). 57-58. 

lndiim;_ ~6p0s81.bi 'XIIB&tn mlhway 
. C60fdiDltibft '," i'cemmtttt!e of 

*.'C.A.F.E: he'ld at &-ogkok (XLVI 
-27-11-70), 192-M . 

.. .. - "~--'--.- -~--'------'-'-
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EAST INDIA HOTEL LTD. 

U.S. Grant to East India Hotel Ltd., 
(XLVI--4-12-76), 43. 

ECONOMY: 

Economic Development by slashing 
Taxes (XLVI-27-11-70), _ 48-49. 
Mixed Economy, (XLVI-4-12-
70), 193. 

Scheme to study relationship bet-
ween Demographic change and 
Economic Development (XLVI-
26-11-70), 89-90. 

ECONOMY MEASURES: 

Economy in Army Service Crops 
(XLVII-14-12-70), 44. 

Economy drive in Coal Consump-
tion in Jabalpur division (Central 
Railway) (XLVII-15-12-70), 191-
92. 

Measures adopted to reduce exceal 
expenditure (XLV-I0-11-70), 
148-49. 

Scope for Economy Measures 
(XLVII-14-12-70), 165-66. 

EDIBLE OILS: 

Buffer stock of Groundnut and 
Import of Edible Oils (XL Vll-
10-12-70), 38. 

EDUCATION: 

Admission of candidates for Post-
Graduate diploma to Statistical 
quality Control and operational 
research (XLV-18-11-70), 169. 

Adult education centres in West 
Bengal (XLVII-1l-12-70), 154. 

Adult Education throu~ Broadcasts 
and T.V. (XLV-19-1l~70), 60. 

Central universities as catalyst fOr 
educational development (XLVII 
18-12-70), 142. 

Change in national education policy 
(XLVlI-1l-12-70), 140. 

Educational services (XLVll-18-12-
70), 213. 

:.... •. L 

EDUCATION---contd. 
Exchange in the Field of Education, 

Culture, Science and Technical 
, kpowhowbetween ~veloped -and 

Developing Countries.~I2. 
Female education in Ti'ipui'a (XLVII 

-li-12-70), 153. 
Financial assistance to -Students of 

Polytechnics in Delhi for Educa-
tional Tour (XLV-20-11-70J, 63. 

Free Education to Children upto age 
of 14 (XLVI-27-11-70J, 194--95. 

Free education upto Higher Secon-
dary Level in Delhi (XLVI-4-12-
70), 54. 

Job oriented education (XLVII-
18-12-70), 29-32. 

Reforms in examination system 
(XLVII-1l-12-7O), 39. 

Schemes for Development of edu-
cation amongst trj~ ,of Tripura 
oa .. vtt-15-12":70), 75-'16. 

System of educati()n on the pattern 
01 education in East ~ny 
(XLVII-18-12-70). 1-10. ._ 

Utilisation of College Stutlenis and 
Graduate to te~eh ~ple to read 
and write (XLVI-4-12-70), 51. 

Utilisation_ of. serviceJpOf . ~versity 
in fostering preprimary and pri-
mary educatiPn . (XLVJI-IB-12-
'10), 172-73. . 

Women's education (XLVII-
11-12-70), 188. 

DebaUa 
Role of Zoos in EduCational, Conser~ 

vational aneS Pr~n ;lspects 
of Wild _ Life , -ULA.l:L Dis.) 
(XVV-23-11.70): 3OI~U!. 

EDUCATION COMMISSION: 
Printing of report of Edaeation Com-

mission (XLVII-la-U-71», 144. 
ELECTlON(S): . '" 

AU Party meeting for considering 
Amendments to Election Laws 
(XLV-IO-1l-70), 106. 
menta to Election l.awa, (XLV-
16-11-70>. 10fJ. 

Bye.eleetion in Bilupur Parliamen-
tary Constituen~. _ (XLVI-
24-11-70), 114-15. 

CorupietiOD :of General Elections 
-·w:it.hil:l .certain period. (XLVI-
~..,~O), 83-34. ~, . i 

-----= ----------,------



ELECTION (S)--contd. 

Demand for Election Symbol b:r 
Plebiscite Frent of Kuhmir 
(xi.vI.:....24-11-70). 137-38. 

Expenditure on Ken.la Mid-term 
Elections (XLV-"17-11-70), 61, 

Genen.l Elections (XLV-17-11-70), 
48. 

Helding ef Lok Sabha and Raj:ra 
~bha bye-Electiens (XLV-
17-11-70), 97. 

Mid-term poll in West Bengal 
(XLVI-25-11-70), 1-13. 

Payment of Election Expenses to 
Candidates (XLV-10-11-70), 
204-05. 

Persons killed during Mid-term 
Elections in Kerala <XLV-18-11-
70), 86. 

Remeval of disqualificatien ef candi-
date due 'to corrupt pn.ctit~es in 
Election (XLV-10-11-70),77. 

. Use of Congress Triceleur in Kerala 
Election (XLV-IO-11-70>, '18. 

Re: Mid-term Poll '(XLVIl-
,14-12- '10), 2:l2-fl. 

ELECTIOtJ 'COMMISSION: 

ExaminatiOn of Recommendations of 
Elect:on CoIlllllisSion (XLV-
10-11-70), 1'14-75. 

ELECTION LAW: 

Appoin,t ef J.C, for examination of 
Ameridmenis . (M) (xLVl-
24-11-70). '196--97.' 

Message from R.S. concerning in 
LB. recommendation to Join J.e. 
on amendments to Election Laws: 
(XLVIl-14-12-70), 242-43 

ELECTION PETITION (5) : 

&penditure on C>mcer&' of Law 
Ministry in oeonnection with Elec-
tion Petition against President 
Giri's Election (XLVI-24-11-
70),5()...51. 

Steps talren 10' mtnim.ille expendi-
ture and time Q11' an Election Peti-
tion {XLVI-24-iU-70),41. 

ELECTION TO COMMITTEE(S): 

Animal Welfare Board 
26-11-70), 235. 

(XLVl-

Cardamon Board (XLVI-1l-1l-70), 
249-50. 

Committee on the Welfare of Sche-
duled Castes and Scheduled 
Tribes (M) ____ dopted (XLVll-
224--32. 

Estimate Committee {XLVl-
(8-12-70), 220-21. 

Rubber Board (XLV-1l-1l-70), 
249. 

ELECTRICITY: 

Basis of block loanslgrants to States 
fer irrigatien and power (XL Vl-
25-11-70), 52-53. 

Blame en Bhakra Board for power 
crisis (XL VIl-II-12-70), 136-
37. 

Contracts for power sehemes 
(XLVll-9-12-70). 58--80:' 

Crisis of electricity caused by scar-
city of water in Rehand and Chan-

dra Prabha dams (XLVI-
2'5-11-70), 147. 

Cut .in power supply to Punjab 
due to present level of Govind-
sagar Lake (XLVII-9-12-70), 
49-50. 

Electricity supply from Bhakra, 
Rihand and Rana Pratap Sagar 
dams (XLVl-25-11-70), 26-27. 

Electrification of Unnao district of 
Uttar Pradesh to provide irrigation 
facilities (XLVll-16-12-70), 1M-
85. 

Financial assitatnce'W State electri-
city boards (XLVII-IB-12-70), 
196-97~' 

Fixation of consumption and produc-
tion targets of eleo:tricity (XL VI-
2-12-70), 1-9. 

Frequent interruption! in electrical 
supply (XLVI-25-11-70), 105-06. 

Generation of Electricity through 
Atomic Power Stations (XLV-
18-11-70), 186. 

----------_._---_._---



ELECTRlCITY-COfttd. 

Implementation of report of Electri-
cit)' wale Board (ltLV-
18-11-70), SO. 

Increased supply of power to Thum-
ba rocket station (XLVI-
25-11-'10), 24. 

lnIltallat.ion of wooden electric poles 
and transformer (xLVI~ 

2-12-70). 245-46. 
1nstructions to States for increas-

ing rates of electricity (XLV-
IB-11-70). l00-0l. 

New ,generating capacity for power 
and its distribution (XLVII-
9-12-70), 97-9B. 

Per capital supply of power in U.P. 
(XLVII-16-12-70), 35-36. 

Progress of power generation in the 
country (XLVI-'25-11-70), 174-
'11). 

Provision of water and power from 
Beas Multi-purpoSe Project to 
Punjab, Haryana and RajMthan 
(XLVI-25-11-70), 96-11'1. 

Quota, for Chandigarh in electric 
pow~r produced by Bhakra Project 
(XLVII-16-12-70), 1B6-87. 

Setting up of regional power grids 
(XLV-Il-1l-70). 18B. 

Shortafall in current plan program-
me of power generation (x;LV-
11-11-70), 119. 

States' opposition to taking over of 
power supply by Centre (XLVIl-
9-12-70), 31-32. 

Supply of electricity for irrigation 
purposes to East Nimad District of 
Madhya Pradesh (XL VII-
1I-12-70), 99. 

Transmission lines for exchange of 
power (XLVI-25-11-70), 165-66. 

. Utilisation of power generating units 
. in Bihar, (XLVI-25-11-70). 117-
'18.:" -

WaiIUng _ by annual electric survey 
cOmmittee re; power o;hortage 
(XLV-u."11-70), 178. 

71 

ELECTRICITY~td. 

Debata 
Reported llerioua pow .. crisis due to 

.teep -fall in. the generation of 
power atBhalua (CA) (XLV'II-
15-12-70), ,218-18. 

ELECTRONICS: 

Inclusion of electronics industry in 
large and small scale seeton 
(XL VII-16-12-70), 1'14-15. 

Manutaciure of electroDic medical 
eqUipment (XLVI-7-12-70). 50. 

Second electronic factory at Ghazia-
bad (XLVI_7-12-70). 129. 

Setting up of an Electronics Factory 
in Tamil Nadu (XLVII-
14-12-70), 203-04. 

Setting up of lIl'I electronic plant in 
Kerala (XLVI-2-12~70). 274-15. 

ELECTRONICS CORPORATION OJ!' 
INDIA: 

Manufaet'ure of computers in public 
sector through Electronics Corpo-
ration, of India CXLVI-
25-11-'10), 91. 

EMBE7ZT,EMENT: 

Embezzlement of money -, deposited 
by merchants ,of Alwar in the 

. State Bank of India (XLVII-
18-12-70), 22-24. 

Enquiry jnto Embezzlement of'Sav-
ing Banks Deposit in Post Office 
Hargunpur, Bijnor, U.P. (XLV-
12-11-70), 120-21. 

EMERGENCY RISKS (FACTOlUES) 
INSURANCE ACT: 

,~ount collected under the Emer-
gency Risks (Factories) Insurance 
Act (XLVII-18-12-70), 153-54. 

EMPLOYEES PROVIDENT FUND: 

Application of Employees Provident 
Fund Scheme to V.S~L. employees 
in Himachal 'Pradesh (XLVI-
3-12-'10), 77-78, ' " 

E.P.F. Arrears from CollleQ. Owners 
. in Bihar and West Benpl (XLV_ 
·12-U .. 70). 178. 



..... ' .. ,. 
EMPLOYEEES PROVIDENT ~ 

Contd. 

Irregularities in Employees' Provi-
'd~"'Fi:in:d dues Of exempted 

esbiblillhtnents· by J:tnpkJyers in 
West Benilal (xLV-19-11"70), 
130. 

Misuse of Employees Provident 
Fund by EmployeI'! in Kanpur 
(XLVI-3-12-70), 4l. 

EMPLOYEES' STATE INSURANCE: 

: <Bombay' .Session Coqrt judgement on 
E.8.I. DOctors (XLVI-26-11-70), 
190. 

E.SJ. 'Doctors' demand tEl raise ex-
,-,'penditure per family (XLV-

12-11-70), 107-08. 

Employees State lnsuranc:e Scheme 
in, Madhya Pradesh (XL VI-
3-12-70), 66-67. 

IntroductiOn of E.s.L Scheme in Mis 
Bharat Carpets Ltd.. Faridabad 
(XLVl_~11"'70). 62,.61. 

, Rise ,in Bate of Contribution to 
E.S~C. (XLV-12-11-7G), 127-
29. 

EMPLOYMENT: 

Dedsiotlli taken. by Planning CommiJ-
sion to .• increase avenues of em-
ploYJDent(XLVI-2s-11-70), 145-
46. ' 

EmPloyment for Rural Population 
(XLVl~26-11-70). II!!. 

Increase in growth rate of Employ-
ment (XLVl-S-12-70). 40-41, 

Land RefDnp. aDd Rural Employ-
ment (XLVI-26-11-7&.),95-96. 

Preference to loc!!l people for Em-
ployment by States (XLV-
1&-1l.70), 1116. 

Principles of Right to Work and 
Minimum W;a,. (XL VI-
26-11-70). 66-67. 

Seventh Meeting of Central Commit-
tee" of Employment (XLV_ 
3-12-7G), 135. 

Tripura Gov~t lICbeme for em-
pl~ (XLVI---a-12-70),lI11. 

EMPLOYMENT~ontd. 

Debate. 

ApPOintment, of an Emplo}'ineJ:It 
. Commission (St.) (XLVII-

18-12-70).,345-48. 

EMPLOYMENT EXCHANGJ:(S): ' 

Educated Unemployed Reiist'ered 
with Employment Exchange 
(XLVI-26-11-70), 5&-118: 

Notification of Government Land 
through Employment Exchange 
(XLVI-26-11-70).79. 

Nptification of Scientific and Techni_ 
cal 'vacancies to Employment Ea:-
changes and Relaxation of Rule of 
ReSidence (XLV-19-11-78). 145. 

Registration of Punjabi Language 
TelK:hers in Employment Ex-
change in Delhi (XLV-l9-11-
70), 58. 

Schemes by employment bureau to 
solve Qllernployment problem 
(XLVI-2-12-70). 211-33. 

Unemployed regia1ered Witb Em-
ployment ExcllBngel (XL VI-
26-11.76), 171-72. 

EMOTIONAL INTEGRATION: 

Utilisation of Saga of Azad Hind 
Movement as Incentive toEmo-
tional integration of country 
(XLVI-26-11-70). 13-17. 

I!NGINEEa(S) : 
\ 

Assistance to Unempioyed Enli-
ne£'ll1l for Starting Small Scale 
Industries (XLV-IO-1l-70). 33-
35. 

Engineers being sent abroad by En-
gineers India Ltd. (XLVI-
2-12'-'10), 106. 

Equation ot Diploma-holder OVer-
seer. with Degree-holding Engi-
neers in Himachal Pradesh 
(XLV-412-70),59. 

Filling. up 01. vacancl. 01 enCiBeers; 
in CPWD (XLV-'-28-11-70), 52. 

' .. ' 



EMC?TIONAL INTEGRATION: 

Malpractices by architects and en-
gineers (XLVII~18-12-70), 215-
16 •. 

Pool of unemployed engineers 
(XL VI-2-12-70), 222. 

Posting of Class I Direct recruit 
Engineers in CPWD . (XL VII-
14-12-7~). 68-69. 

Qualification for appointment of Jr. 
Engineers in CPWD (XLV-
23-11-70), 53. 

Reservation of Seats. for Diploma! 
Degree Holders in Engineering 
for Commission in Defence. 'F()J'ces 
(XLVIl-I4-12-70), 189. 

Scheme to provide allowance to un-
employed engineers (XLVII-
16-12-70), 86. 

Shortage of Engineer~ in Border, 
Roads Organisation (XLVII-
14-12.70), 99-100. 

Steps to provide employment to En-
gineers in CPWD· (XLvn- 14-12-
70),69-70. 

TraiI>ing to Engineers in H.M.T., 
Bangalore (XL V-I0-11-70), 54. 

Upgradation of post of Assistant 
Engineers in CPWD (XLVII-
14-12-70). 70. 

ENGINEERING GOODS: 

Corporation for Engineering Pro-
ducts (XLVlI-15-12-70), 171-
72. 

Enhancing capacity of engineering 
goods for exports (XLVII-16-12-
70), 144. 

Manufacture of 6,000 HP Diesel En-
gine (XLVI-8-12-70), 144-46. 

U.K.'s interest to buy engineering 
items from India (XLVI-25-11-
70), 172-73. 

ENGINEERING INDUSTRIES; 

. Demand for Iron and Steel in En-
gineering Industries (XL VI-
8-12-70), 38-lI9. 

.ENGINEERING PROMOTION 
COUNCIL: 

Attempt 1;>ythe Birlas to capture 
Enltlneerbig Promotion Council 
CXLVII-16-12-!ZO). t4. 

I ENGINEERING ,SERVICE: 

Issue of AppoiA*ment 'letterll . to 
~cce5stul Candida~ e1 EnD· 
neerins Ser:vkes' .Examination, 
1970 (XLVI-8-12-70), 77. 

"EINGINEERING TIMES": 

Circulation of "Engineering Tim.s" 
(XLVIl-17-12-70) 215. 

ENGLISH ELECTRIC COMPANY OF 
INDIA LTD.: 

Grani of a 'licence to English Elec-
tric Company of India Ltd. 
Madras . to manufaeture electronic 
equipments '. (XLVII-9-12-70), 
199. 

ESCORTS LTD: 

Manufacture of tractol'8 by Mill. 
Eseorts with American Collabo-
ration . (-XLVI~24:.11-7Q), 128-
29. 

Production of. Tractol'8 by 111 is. 1:1-
corts Limited <XLVI-24-11-70), 
131--33 .. · . 

ESPIONAGE: 

Liquidation of espionage rings Spy-
ing against India (XLV-ll-lI-
70), 38. 

Pakistani spy arrested at Railway 
Station, Amrltsar (XL VTI-
9-12-70), 189-90. 

Pa~n1 spy 'ring &mashed by 
police in Rajasthan (XLV-
11 ... 11-'10), 150. 

Reported statement by Home Minis-
ster of Rajasthan re espionage' 
activities (XLVII-16-12:-'IO), 37-
38. 

EsSENTIAL COMMODITIES: 

Prices 01 Essential Artiel~ (Res.) . 
(XLV--20-11-70), 866; (XLVI-
4-12-70), .. 253-313 (XLVD-
18-12-70), ~ . 

ESSO GAS PLANT: 

Lack of diJtr:ibuUon arrangement at 
Esso Gas Plant at Kota (Rajas. 
than)"(!XLVl~W'70)" l'lo·;n. 

Q I .. 



11:880 on. COMPANX; 
FOl'8ign and lndian capital in BW-

mJlb..Shell, C8hex and Eiso Oil 
Cempanies (XLvr-2-12-70), 94. 

_ETHIOPIA: 

Arrest of two Birla employees in 
Ethiopia (XLVI-2-12-70), 201-
02. 

EUROPE: 

India's Economic Cooperation with 
East European countries (XL VI-
2-12-70), 225. 

-"Trade with ~pean countries and 
Iran (XLVI-25-11-70), 148. 

Visit of person to USSR and other 
East European countries (XLVII 
-18-12-"10>. 155. 

~_EUROPEAN COMMON MARKET: 

. .Britain's_entQr into ECM -(XLVII-
16-12-70), 99-100. 

"Commerelal cooperation agreement 
with ECM to reduce trade deftcit 
(XLV-1l-11-70), 10'1. 

Trade - pact with EEC (XLV-
11-11-70), 149. 

U.K's Entry into European Com-
monmat.tet (XLV-20-11-70), 43-

. 44. 

-EXAMINA!lON(S) : 

Different timings of announcement 
of results of Higher Secondary 
Exa,mination (XI:. VII'-'-1l;..12-70), 
99. 

·Malpractic~s in examinations and 
protectim to invigilators (XLVII 
-11-12-iO), 118. 

Registratino and examination of 
external students by Delhi Uni-
versity (XLVII-1l-12-70), 1~. 

EXCHANG]!, RATE POLICY:-

(XLVlI-:1-12':70), 17i. 

:EXCISE DU'rY: 

Arrears \'I! Excise duty qainst 
Sugar lttfills in U.P., and Bihar 
-(XI;.V-l!D-1l-70), 1'1S-2'7. - . 

EXCISE DUTY -COft.td. 

Collection of excise duty mm small 
scale industrial units (XLVII-
11-12-70), 11S. 

Excise duty on lJOwerloom products 
(XLVII-18-12-70>. 104. 

Money blocked in excis(! duty 
(XLVI-2-12-70), 80-81. 

Replacement of sales tax by exciJe 
duty (XLVn-18-12.70), 206-

- 07. 

EXPLOSIVE'S: 

Explesives and Lethlil Weapons 
Found in Mayannur Jungles in 
Kerala State (XLV-18-11-70), 
193-94. 

Explosive Scandal in Explosives 
Factory (XLVII-14-12-70), 
202. 

Misuse of eJqllosive materials meant 
for mines and exploratory work 
by agents of Nax:alites (XLVII-
16-12-70), 96-97. 

EXPO-70: 

Allocation of foreign eX!Change for 
visiting Ex:po-70 (XLVII-
18-12-70), 84-85. 

Display and sale of gems at Expo-
70 (XLVI-2-12-70), 334-35 . 

Expenditure on Indian pavilion at 
Expo-70 (XLV-1l-1l-70>, 145. 

Gain in Weight by Tigar 'Dilip' at 
Expo-70, Osaka (XLV-19-11-
70),220. 

()fficials deputed at Expo-TO from 
Madhya Pradesh (XLV-l1-ll-
70), 98. 

EXPORTS: 

Action against industrial ho~ 
failing to fulftl export obligations 
(XLVI-25-11-TO). 22-25. 

Adverse effect on exports due to 
shortage of raw materials (XLV 
-18-11-70), 170-71. 

Allocation of Raw Material to Ex-
porting Units in Small Scale Sec-
tor (XLV-18-11-70), 147--4D. 

Ban on e~por:t9f Qil cakes -(XLV-
19-11-70), 187. 



EXPORT-coned. 

Ban on Export of Scrap (XLVI-
8-12-70), 47-48. 

Brochure enlisting eXportable items 
(XLVI-2-12-70), 257. 

Changes in importtexport trade 
agreements (XLVll-16-12-70), 
39-40. ! II 

Clearance of scrap items for export 
(XLVII-16-12-70), 51-52. 

Collaboration with Belgium in ex-
port oriented industries (XLVII 
-16-12-70), 177-78. 

Conclusion of trade agreements in 
Consultation with Export Pro-
promotion Council (XL VI-
2-12-70). 310. 

Decline in cashewnuts exports 
(XLVI-2-12-70), 62. 

Decline in export of carpet back-
ing (XLVI-25-11-70), 119. 

Decline in export of cotton textiles 
(XLV-1l-1l-70), 83. 

Decline in export -of jute (XLVI-
(2-12-70), 306. 

Decline in exports of manganese ore 
(XLVI-25-U-70l. 1~5. 

Decline in export of oil seeds pro-
ducts (XLV-1l-1l-70), 136. 

Decrease in exports of tea and jute 
(XLVI-2-12,.70). 343-44: 

Encouragement to Scheduled Cas-
tes people to enter export trade 
of shoes (XLVII-16-12-70), 59. 

Enhancing capacity of engineering 
goods for exports (XLVII-
16-12-70), 144. 

Exploring Prospects of Exports to 
Japan (XLV-18-11-70), 103-
04. 

Export and Import of Textile Mac-
hinery (XLVI--8-12-'Z0), 75-76. 

Export Duty on Aluminium Pro-
ducts (XLV-20-11-70), 200-01. 

Export earnings of various States 
(XLVII-16-12-70), 124-27. 

Export of agarbatti (XL VII-
16-12-70), 115. 

Export of animal skins and tusks 
(XLVI-25-11-70) 170. 

Export .of - Anticipated Food Sur-
pluses (XLv-iZ-1l-70), 64-65. 

. . -. 75 

EXPORT-contd. 

Export of artistic jeweller, 
(XLVn-lf~~12-70)t 12-

Export of -Bananas from Maharash-
tra and MadhYa Pradesh (XLVII 
-16-12-70), 189. 

Export of carpet5 (XLVII-
9-12-70), 136. 

Export of Cinnanon from Manipur 
and its price (XLVI-26-11-70). 
79. 

Export of coal '0 Burma and Ceylon 
(XLVI-,--25-: :-70), 180-81. 

Export of copra trum Nicobar Islands 
(XLVII-9-12-70), 29-30. 

Export of Excavators and Gear 
Boxes Manufactured by Mining 
and Allied Machinery Corpora-
tion (XLV~17-11-70), 60. 

Export of Foodgrairu; (XLV-
12-11-70), 40. 

Export of Hard Coke by Durgapur 
Project to west Germany 
(XLVII-14-12-70), 178. 

Export of Indian chappals and 
shoes (XLVII-16-12-YO), 101-
02. 

Exports of Indian drugs (XL VII-
9-12-70), 8l. 

Export of iron ore from Bailadilla 
(XLVII-16-12-70), H. 

Export of Khadi (XLVII-16-12-70), 
115-16. 

Export of M.S. Turnings and Sheet 
Cuttings Scrap (XLVI-8-12-70), 
55-56. 

Export of non-traditional items 
(XLVII-16-12-70), 9--15. 

Export of Pig Iron to Japan (XLVII 
-15-12-70), 73. 

Export of Producis of Sur~c'll In-
struments Plant, Madras to Coun-
tries other than U.s.S.H. (XLVII 
-14-12-'10), 90-91. 

Export of railway rolling stock 
(XLVII-lI-12-70), 37. -

Export of rayon textiles to Canada 
through State Trading Corpora-
tion (XLV-ll-11-10), 119. 

Export of raw jute to USSR 
(XLVII-16-12-70), 162-63. 

. Export of reptile skins (XLVI-
2-12-70), 218-79. 

Export of Rice (XLVI-3-12_70). 
134. 

-------------------



SUBJECT INDEx 
~. ~t .: ,,----. 

----------,----~-- '--. 
I~RT~ict.··, 

Export of sarees (XLVII-16-12-70). 
15&. ..., 

Export of' Silk' (XLV-ls.:12-70). 
147. . 
Export ~i small scai~ industry goods 

through STC (XLVI-25-11-70), 
• 17S-80. 

Export of snake skin (XLVII-
16-12-70), 183-84. 

Export of Sugar (XL VI-
3-12-70). 156. 

Export of surgical instruments to 
USSR (XLVII-8-12'::70), 2O-2l. 

Export o! ,Surgical Tools to USSR 
(XLVII-,14-12-70). 90. 

Export o! textile· machinery abroad 
(XLV1-25-11-'lO), 17'7-78. 

Export of Washing Coal (XLVII-
14-12-70), 93. 

Export Restriction on Scrap (XLVI 
-8-,12-70), 52--53. 

Exports through Calcutta Port 
(XLV~-I1-'ro), 204-05. 

Exports to West Germany (XLVI-
2-1~'iO); 300-01. 

Import and export office at Kota. 
Rajasthan (XLVII-16-12-70), 
158-59. 

Incentives· to traders for exporting 
various items (XLVIl-I6-12-70), 
U7-30.·' 

Increase in number of liocences and 
quantity for export of tobacco 
(Xl.VI-25-11-7.o). 89-40. 

Increase in Prices of inputs in ex-
port products (XLV-I6-11-70), 
193. 

Impact on export of Indian tea due 
to purchase of Ceylonese tea by 
USSR IIJld UAR (XLVI-2-12-'10). 
315-16. 

Impact on textile export due to 
rise in price of raw cotton (XLVI 
-2-12-70), 300. 

Implementation of Export Policy 
Resolution (XLV-I6-ll-W), 120-
21. 

Increase in India's export trade· due 
to new American policy (XLVI-
25-11-'10), 31~ 

Lon, term industrial agreement 
with USA to increue rate of ex-
ports <XLV-1l-1l-70), 140: 

---- -- ------ .... _---
'EXPORT-contd. 

Machinery for 
Performance 
189. 

reviewing Export 
(~V-"-16-l1:-70) , 

Malpractices in export of leather 
(XLV-H-1l-70), 189. 

N:egotiations with Rumania 'for 
exporting iron 'ore (~VI-
25-11-70), 162-63. 

Possibilities of exports of caStings 
and forgings to Western coun-
tries (XLV-18-11-70), 166. 

Possibilities of export of Indian 
knowhow (XLV-1l-1l-70), 141. 

Recommendations made by Trade 
Advisory Council for stepping 
up ExpOrts (XLV-la;.1l~'10), 
121-24. 

Recommendations of USAID Survey 
Team on Jute kportl (XLV-
16-11-70), 158-S9.· 

Reduction in quota of cotfee exports 
to meet domestioc demand (XLVI 
-25-11.;.70), llJO. 

Setting up of an export council 
(XLVI-2-12-70), 333. 

Steamer accommodiltiOti for coir 
exports (XLVII"':::16~1%-70), 112. 

Strengthening of trade relations 
with- foreign coUntries '(XLV-
11-11-'10J, 66. . 

study group fer es:Port problemJ 
(XLvn-9-12-'10), 12S-~8. 

Study of export promotion (XLV-
11-11";70), 121. 

Study of importlexPort trade with 
Soviet Union (XLVI-25-11-70). 
32-33. 

Supply of standard machine tools at 
competitive .priceS of European 
eountries (XLV-ll-ll-'T8), 148. 

Survey of exPort potentiaUtiesin 
various states (XLV-ll-l1-'10). 
168. . 

Target fOr export (XLVI-2-12-70), 
305. 

Val~e 0 shoes exPorte4 (XLVn~ 
16-12-70), 102--CMl 

World tow by T~ of CbtiDIaand 
Forginp, ExpOrter. (. XLV-
·ll1-11,,;70)~ 't:.,.U ' .., 
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.EX-RULERS: 

.. :.... . .' .J.. :.. . ~: ~-

AJnen~.n.~ _~. the-Censtitution to 
do,rLwijr with. Article 're:' ,~titu
don .ot.princl!lY.. rWeJ;'8 .(.X.L VIf--
9~i2-70), iOO-Ol, .; .' 

AmDUn.tpaid as privy purses to for-
m~r. rulers (~Vl--2Ii-:H-70), 
'le. . . 

Appeal In' World' Court aaginst de-
repgnitiqn,of r.u~rsof former In-
dian ~ie.s (XLVI--2-12-70), 69. 

Collection. ef tax ·from r\llers of for-
ml;!r ,IndUin states in. Rajasthan 

. (Xt.trI~~1.l-70~; 79:.ao. 
'Co~nsatio~ ·to: Rulers of For-
meF,:"~n :Sta~, (XLV-
18-11.-70); 13647. 

EDlployDleni to employees working 
with ex-rulers (XLV--1l-1l-70), 
125. ".-: ~. _ . 

'Facilities to be provided. to dere-
eo;niSed 'ex-ruilel'l :(XLV..:..l1-11-
'10), t6. ., . . " : 

Issue of oMers to StateS for with-
draWal '~f priViieges' enjoyed . by 
ex-ruler. (XLVI-2-12-'70), 355-

.' ~: .. -' , 

Jeweller; belonging to the Nawab 
·of Rampur (XLVD-18-12-10), 
37 .. 

Memorand, fram body-guards and 
other, .dePendan~ bf former rulers 
for payment of their ~atuity and 
provident fund IXLV-1l-11-70), 
Ill. .. . 

'OrderS to State Governments after 
d'ereeognition of former rulers re: 
\.I1eir privileges (XL VII-9-12-
7tll. 184-6.5. 

Pamentof allowances to ,depen-
dants ot former rulers by Madhya 
Pradellh, GovernmeXlt (XLVII-
9-12'-70),. ,94-.95" 

Prol)erty offorrner .ruler of Mani-
nur (XLVI-21i.,.U-7D). 166-67. 

Saleot IIrms and ammunitions by 
fl)rmer r\lIers (XLV_ll-H-'lO), 
3.4 .. 

Taking o~' Of 'pr~ies: of tor-
merl1l1ers CXLV-1}-1l-70), 
19-29. 

VohIationof .Jwellery 1Delongin« to 
.. 'tb1! ~ .... b "fRaJllPW (XLVI-

4-12-70). 116. 
-.--.•.. ::.---- --_ .. _-_ .. ...-::.- ._-------_. __ ._. -
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~illli)gnClSS ';~'l,~,rmer, ~rs ,for 
settlemi!llt Wltb . Government 
(XLVI-:-,2-12':70f, 293-94-

EX-SERVICEMEN: 

BoGIB Writi';it 'by . reti'red fumt~y 
officers OD defence .. txt. VI-
7-12-70) 86. 

Cooperative ~1' ,to: . ADqmr. 
Land for settlement of Ex-Ser-
vicQmen in ·.Farru~d,· District 
dCLVII"':14,.12..,.;0):':,M-6.5 • 

Employment of-der.no~: army per-
" sonnel ,(XLV:lI~-12-70).89-90. 
Increase in· pensions apd faocilities 

to ex-servic;emen CXLVJ-
7-:i2-70), .149. 

PaYm~t of se.rviee gratuity to ex-
servicemen (XLVI-2-12-70), 
208-07. 

Rehabilitation offetiJ.ed short ser-
vice commissioned..ofBcers (XLVI 
-7-12-70), 16-2 •. 

RepreSentations . from retired per-
so,nnel of former· Traveneore Coc-
bin forces regarding increase in 
pension (XLVIL-14-12-70), 71-
72_ 

Resettlement of Ex-Servicemen 
(XLVII-IO':12-70l, 40. 

Settlement of . Ex.,.s~ryi'Cen1en in 
BO!'der Areas (XLVIl-14-12-
70),. 171-72. 

Su~p~nsion of Pensions of Army 
Personnel (XLy-~-1l-70). 161-
62. 

Vacation of Goveriunent married 
quarters by Retired Army Officers 
(XL V-9-11-70), 154. 

EYES:. 

Do~aiion of. ey~ to Eye,. Banks 
(XLV.~23-11'::70), 1~.. ' 

EYe-trafting operatibni" (XLV-
g..;il-70);1{)~. ,~., 

···N~_,~~ f~,~~"pPera\ion by 
Dr. N. S. Kapany,~~V-9-11-
70) 81, 

------ - - ---- -"- -- - -------- --
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l' ACTORY (ms) : 

Setting up of New Factories during 
19'10CXLV-l'1-11-70), 60. 

FAIR(S): 

Partnen for progress fair beld in 
W~ Germany (XLVII-I6-I2-70), 
156-57. 

FAMILY PLANNING: 

Achievements ot Family Planning 
targets (XLV-HI-1l-70), 145. 

Achievements ot Family Planning 
targets in rural areas of Chandi-
garh (XLV-23-11-'10), 14'1. 

Advene effect on Family Planning 
Programme due to shortage of 
doctors fXLVII-14-12-70), 104-
06. 

Birth of defective babie! as a result 
of using tranquilizers (XLVI-
7-12-70), 55. 

Cost effectiveness of Family Plan-
ning (XLV---8-11-70), 142-43. 

Criteria for assistance to States for 
Family Planning (XLVI-7-12-70), 
140. 

Effective contraceptives for Family 
Planning PrOit'amme (XLV-
9-11-70), 129. 

Evaluation of Family Planning Pro-
grammes (XLV-9-11-'10), 114. 

EJq>enditure on Family Planning 
Programmes (XLV-9-11-'10), 113-
14. 

Expenditure on Family Planning 
Programme. in Madhya Pradesh 
(XLVII-14-12-70), 1'16-77. 

Expenditure on Family Planning 
research (XLVI-7-12-70), 87. 

Financial assistance to voluntary 
organizations to partiCipate in 
Family Planning Programme 
(XLV-UI-1l-70), 152-55. 

Free Supply of contraceptives to 
Government Servants (XLV-
9-11-70), 194-95. 

WCD Programmes (XLVII-14-12-
'?O', !5-156. 

FAlIILY PLANNING-contd •. 

Impact ot I'amily Planning methods 
on methen (XLV-23-11-70), 29. 

Impact of Family Planning Pro-
gramme on Muslim community in 
India (XLV-23-1I-'10), 1M. 

Implementation of Family Planning 
measures by the Christian Com-
munity of India (XLVI-2-12-70), 
44-45. 

Non-utilisation of funds proivded 
for Family Planning by Bihar 
(XLVI-7-12-70), 114. 

Percentage of rural population co-
vered by Family Planning Scheme 
(XLVII-14-12-70), 106-07. 

Progress of Family Planning pro-
gramme in Kerala <XLVI-7-12-
'10), 130. 

Progress re: Family Planning Pro-
gramme (XLV-9-11-70), 167-68. 

Propagation of family. planning pro-
gramme in Tripura (XLV-HI-ll-
70), 183-84. 

Publicity of Family Planning pro-
grammes in regioDaI languages 
through Trouj>es (XLVI-3-12-'10), 
111. 

Research on Reproductive Biology 
in India (XLV-9-11-70), 115-16. 

Setting up of Expert Committee on 
Family Planning (XLVII-14-12-
70), 191-92. 

Setting up Family Planning Centres 
in Madhya Pardesh (XLVI-7-12. 
70), 111. 

Setting up of Famn" Planning Cen-
tres in Rural Areu of West Bengal 
(XLVII-14-12-70),210-11. 

Setting up of a Family Planning 
foundation in private sector 
(XLVI_2-12-70), 45-48. 

Statewise expenditure on Family 
Planning Programme (XL VI-2-
12-70), 113-14. 

US, aid for massive advertiSing 
campaign in support oLNiJOdh .... 
prop:amme (XLVI-'1-12-'10), .ne. 

FAMINE: 

ASlliStance to Rajasthan for Famine 
Relief Works (XL VI-4-12-70), 4e. 



FAMINE CODE: 

Demand for changes in Famine Code 
(XLVI-3-12-70), 158. 

FAMINE RELIEF: 

Distribution of Famine Relief Recei-
ved from Foreign Countries in 
Rajasthan (XLVII-17-12-70), 147. 

FARRAKKA: 

Delay in (!ompletion of Farraka 
barrage project and Jangipur 
cana) (XLVI-2-12-70), 308-10. 

Inland Port at Farakka (XLV-
20-11"70), 195-96. 

Ministerial level meeting with Pak-
istan on Farakka' Barrage Issue 
(XLVIl-14-12-?0), 108. 

West Bengal's request for release 'of 
water from Farakka Barrage 
(XL V-13-11-70), 165-66. 

FARMS; 

Abolition of Patta System and For-
mation of Cooperative for Farm-
ing on Big Scale (XLVII-I0-12-
70), 39. 

Big Farms run in Public and Pri-
vate Sectors (XLVII_17-12-70), 
94. 

Development of a Navel Power 
Tiller-Multi Purpose Implement 
Suitable for Small Farms (XL VD 
-10-12-70), 90. 

Farm census during 1971 (XLV-
12-11-70), 107. 

Farm equipment from Australia 
(XLVI-26-11-70), 164. 

Farm Information Programme 
(XLV-12-11-70), 41-42. 

Farm loan to agriculturists alteJ 
nationalisation of Banks (XLV-
20-11-70), 133-13e. 

Farm Wealth Tax (XLV-20-11-70), 
'&1-82. 

Grant to Jammu 'andKllshlnir and 
other States far Farm Projects 
(XLV-I9-11-70), 221. 

Setting up of Central Farm in States 
(XLVII-17-12-70), 168. 

F ARM-contd. 

Setting up of Farm Communication 
Centres 'in States (XLV-i9-U, 
70), 131.· 

Transfer of Mechanised Farm Surat-
garh to Rajasthan Gov~ment 
(XLV-12-11-70), 81-82. 

Unemployment in rural areas due 
to machanised farming (XLVII-
17-12-70), 1~4. 

Working of Suratgarh Farm (XLVI 
-3-12-70), 39-40. 

FARl4ER(S) ; 

Assistance to Farmers and Agricul-
tural Labour of Madhya Pradesh 
having land less than 2.~ acres 
during Fourth Plan (XLV-19-11-
70), 165. 

Discontentment among Farmers Re-
garding Fixation of Sugarcane' 
Price (XLVI-26-11-70), 127-28. 

Expenditure on Small Farmers Deve-
lopment Agency Schemes in 
Maharashtra (XL VI-3-12-70), 
1<!5. 

Help to Fishermen under Small 
Farmers Development Scheme 
(XLVI-26-11-70), 122-23. 

Import of Agricultural Implements 
and their use by Farmers (XLV-
19-11-70), 72. 

Infuence of Patwaries on Farmers 
(XLVI-3-12-70), 118-119. 

Issue of Pass Books to Farmers for 
their holdings (XLVI-26-11-70), 
108-09. 

Loans to farmers of Chandigarh fOT 
tubewellJl and Tractors (XL VI-
26-11-70), 163. 

Participation of Small Farmers in 
Agricultura] Programme (XL VI--
3-12-70), 83-84. 

Payment of Coml!f!nsation to Far-
mers for sub-standard Seeds sup.. 
plied to them by National Seeds 
Corporation (XLVI-J-12-70), 90. 

Request from Punjab Farmers for' 
RePlacement of GDR' ,Trade"' 
even af't~r removal of. their defects-
CXLVI-26-11-70), 149-50. 
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FARMERS--contd. 

Rich Fanners "owing more to Co-
'. operatiy.e Bantt.·(XL~ .. 12-'10), 

62-63. 
. Sclleme.fqrCooperative credit lor 

Small Fanners (XLVI-26-11-70), 
87~9 .. ·· . 

.Small·Farmers Development 'Agency 
in Madllya Pnlde!lh (XLV -19-11-
70),167. 

'Sugareane1 ,"Arrears . aullt8ttdlng 
againt Sugar Mills aDdStepll for 
their payment to Farmers (XLVI 
-26-11-70), 131-33. . , 

FEDDERS I..LOYDS • CORPORATION 
LTD., MtS.: 

Levy. of eJECise. duty on Mis. :Feddera 
Lloyds Corpn. (P) Ltd., New 
Delhi (XLVlI-1l-12-'l8), 61. 

FEDERAL REPUBLIC· OF GER-
MANY: 

Agreement for aid from Federal 
Republic of Germany (XJ.VII-
18-~~-70), ~ .. 2.t.' 

. Export of KDSa silk t<J WestGer-
many (XL Vn....:..s-.12..14}}·;. 'J.4I. 

Partners fflfpr~ fair held i~ 
west Ger.maoy (XLVll-1.6-12-
70), 157-58. 

'FEDERATION .OF INDIANCBA!.1· 
_BERS OF CPMMERCE AND IN. 
DUSTRY: 

Agreements by FlCCI With Arbitral 
Organisations in eight countrip.s 
(XLVl-'-2-12-70) ,220-21. 

. Discussion by FlCel with Govern-
ment on Industrial Growth and 
Investment (XLV-10-11.70), 38-
40.-

Recommendations. ot the Feeleration 
. of :,lndUm Chaiublas at Commerce 
and Inpustry an, Tax structures 
(XI,.VI:-4-U-7P)~ '115, 

, ~ugg~ . f~" augi1:n!n:int·.·~el 
Produ~onby Fedfl'lltipn of'tn.dian 

. ~~I of comnm~'lind In· 
dUstrY (XL VI~-12.70)'" 149':50. 

FEDERATION OF INDIAN EXPORT 
ORGANISATION: 

Meeting ot Federation of In.dianEx· 
port Organisation' Head in. New 
Delhi (XLV-18--1-70?, 119-20. 

FERROUS SCRAP: 

Business in ferrous scrap (XLVII-
16·12-70), 50·51. 

FERTILIZERS: 
Complaint against Fertilizer Com-

pany promoted by a retired lAS 
OJficer (XLV-9.11-70), 123-24. 

Contract for purchase of Urea from 
Japan and its distribution to 
States (XLVn-"717-12-70), 189. 

Delay in setting up of Nitrogenous 
fertilizers plants (XLVI-2-12-
'10-), 95~96. 

EnqUiry into reported shortages of 
Urea Stocks in Fertilizer Factory, 
Gorakhpur (XLVII-14-12-70), :a-
31. . 

Eestablishment of New Naptba·blll'led 
fertilizer factories (XLV-23-11· 
70), 95 . 

'Fall iri Consumption of Fertiliser 
(XLV-19-11-70), 147. 

Fall in fertiliZer production (XLVI-
2-12·70), 33. 

Proposals for setting up fertilizer 
. complex. by Mis. Hindustan Lever 

(XLV-16-11-70). 59. 
Fertilizer Plants by Zuarl-Agroi 

Chemicals Ltd., in Goa (XLVII .... 
14-12-70), 83. . 

Gr.anulation .p1ant for manuf"cture 
of balanced fertilizer in Punjab 
(XLVI-7-12-70), 63. , 

Import of rock phosphate. from 
Nauru Island for producin~ fer-
tilizer (XLVII-I6-12~70). 94~95. 

Institution forFertUizer Education 
(XLVI-26-11.70), 139-40. 

Issue 01 'Booklets on use of 'Fenili-
ser and their distribution..:.tOFar-
men' (XLVIl-17*Uo>70), 177,': 

Manufacture ·'of.Jir4adlmet'Y fCllr'· Fer-
tiliser PlarttsbV He8.v.y:. E~cal 
mants.ayderaQ~with '.' .1~lUm 
Coila~tion(XL.V1J,..,,J5.!2.'70) , 
70-71. ,'. . ' ., . 

. _._,_ .... ----_ .. , ... _-- ._------ ,-- .... ------.~ 
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FERTILIZE1t-contd. : 

Mode of Import at Fertilizer from 
Foreign Countries (XLVI-3-12-
70), 47-48. 

Modification of Tatas' Mithapur Fer-
tilizer Project (XLVII-14-12-
70), 47-48. 

.Popularisation of use of Fertiliser 
(XLVll-17-12-70), 177-

Production, distribution and popu-
larisation of liqUid and gas fertili-
zers (XLVII-14-12-70), 31-33. 

Production of Complex Fertilizers 
for various typeII of Crops. (XLVII 

-17'-l2.70), IIit. 
Progress in negotiations for world 

bank assistance for India's fertili-
zer expansion programme (XLVI 
-7-12-70), 46. 

Progress of work for cODstruction 
of fert~er, Soda Ash and metha-
nol plants at Haldia in West Ben-
gal (XLV-23-1I-70), 87. 

Proposal for setting up of coal bas· 
ed fertilizer plant in Uttar Pra-
deSh (XLV-23.11-70), 104. 

Rise in Prices of Fertilizers. (XLVII 
-17-12-70), 88. 

Self-sufficiency in Agricultural Ma-
c':linery Fertilizers and Insecticid-
es. (XLVI-26-11-70), 101-03. 

Setting up of Fertilizer Credit Gua· 
rantee Corporation. (XLVI-27-
11-70), 56. 

Setting up of fertilizer factory at 
Ilyat part in collaboration witb 
Israel (XLV-23.11-70), 79. 

Setting up of Fertilizer Plant at 
Bhatinda (Punjab) (XLVII-H-
12-70), 95-96. 

Setting up of Nitrogen fertilizer 
Factory based on cheap atomic 
power (XLV-23-11-70), 78. 

FERTILIZER AND CHEMICAL TRA-
VANCORE LTD., 

ExtensiOn of term of Managing Di-
l'ector, Fertiliser and Chemical, 
Travancore, Limited (XLVI~"12 
70), 120.' 

FERTILISER CORPORATION OF 
INDIA: 
:COfitraet; Labour' Systein in SiDdI'i 

IDiit ot: FertiliSer Cm1tOl'&Qon' of 
India. (XL V-9-11-70}., 82. 

3135 lS-2-7. 
s 

FERTILIZER CORPORATION OF 
INDIA~td. 

Enquiry ag8inet. DePuty Marketing 
Manager of Fertiliser Corporation 
of India, Trombay' for accepting 
bribe (XLV-23-11-70), 67. 

Grant of Heat, Dust and Gas Al-
lowance to Workers of Sindri Unit 
of l'ertiliser Corporation of India. 
(XLV-9·11-70), 69-70. 

Implementation of decision of State 
Implementation aDd Evaluation 
Committee regarding Chargemen 
of Sindri Unit of FertiUset Cor-
poration of India. (XLV-9-11-70), 
163-64. 

Officials of fertiliser corporation of 
India involved in bribery cases 
(XLV-23-11-70), 50. 

FERTILIZER PLANT: 

BreakdowIW! in the Fertiliser Plant 
of Rourkela Steel Plant. (XLVII 
-15.12-70). 13-14. 

FERTILISER FACTORIES: 

Capacity, utilisation and actual pro-
duction in fertiliser factories in 
Public and Private sector (XLV-
17.4-70), 161-63. 

Establishment of Fertiliser Factory 
at Paradeep, Orissa. (XLV-9-11-
70), 173-74. 

Fertiliser Project by Tatas at Mitha-
pur in Gujarat (XLV-9-11-70), 
181. 

Loss suffered by fertiliser plant at 
Barauni (XLV-I6-11-70), 75. 

Mithapur Fertiliser Project. (XLVI 
--4-12.70), 191. 

Progress at Barauni Fertiliser Pro-
ject. (XLV--9-11-70), 76-77. . 

Progress at three coal based Fer' 
tilizer Plants (XLV-9-11-70), 166. 

Progress made .and future target in 
setting up fertiliser factories in 
the country (XLV-23-11-70), 77. 

FERTluzER UNiT:. .' 
Setting UP of Nap~' based. fertili-

zer units (XLV-.:..16"U.;.'lt), 1"-
6'1. 



FIAT CABS: 

Permission for increase in produc-
tion Of Fiat Car (XLVI-2t-U-
70), 167-68. 

FlLM(S) : 

Ban demanded on a Panjabi Feature 
Films and a Play. (XLV-12-11-
70), 51. 

Cancellation of India Film festival 
in Nepal (XLVI-7-12-70), 68. 

Children's films not screened in 
Delhi on 14-11-70), (XLVII-10· 
12-70>, 109. 

Conditions Imposed on Mr. Malle 
for a Film on Calcutta. (XLVII 
-10-12-70), 129. 

Credit provided by Film Finance 
Corporation for Development of 

-Films (XLVIl-I0-12_70), 93. 
Criteria for Documentary Films aD 

Political, Religions, Historical and 
Educational Figures (XLVI-3-12_ 
70), 30-31. 

Decline in Production of X-Ray and 
other types of Films (XLV-17-
11-70>, 190. 

Dubbing Films on Agriculture in 
Regional Languages (XLvn-l0-
12-70), 89. 

Exhibition of Film "Topaz" (XLVI 
27-11_70), 49-50. 

Export of !odian Films (XLV-
18-11-70), 162-63. 

Film On Shrimati Indira Gandhi 
(XLV-12-11-70), 135-36. 

Film produced by Mr. Louis Malle 
(XLV-16--11-70), 75_76. 

Film Producer found selling impor-
ted raw film in black market 
(XLVI-25-11-70), 48. 

Films seized in Calcutta by Customs 
Authorities (XLVI-26_11-70), 
68-69. 

Financial crisis in Bombay Film in~ 
dustry (XLV-29-11-70>, 40. 

Government Film on Netaji (XLVI 
~26-11-70), 97-98. 

Indian films for Pakbtan {XLV-
~11-70>t 30. 

Louis Malle's fIlma abown in Cuba 
(XLV-I8-11_70). 16-23. 

, 1'1 

FILMS--ontd. 

MaIle's Film Shown in foreign 
Countries (XLVII-14-12-70), 97. 

Misuse of 'P' form obtained for 
shooting abroad the film 'Yeh 

Zindgi Kitni Hassien Rai' (XL VII-
18-12-70), 156-57. 

National Film Awards Function 
(XLVII-17-12-70), 190. 

Production of Feature Films with 
Central Government Financial A3-

sistance (XLVI-26-11_70), ]57-58. 
PI:oduction of Films on Agricultural 

Research (XLYn-10-12-70J, 91. 
Recommendations of Enquiry Com-

mittee on Fihn Censorship (XLV 
-12-11-70) 40-41. 

Release of Films produced on Film 
Finance Corporation Loans (XLVI 
-26-11-70) 71. 

Shooting of Soviet Films in India 
(XLVI-26-11_70), 147-48. 

Steps taken for proper preservation 
of Indian Films (XLV-12-11-70), 
191-92. 

FILM COUNCIL: 

Establishment of Film Council 
(XLVII-10-12-70>, 99. 

FILMS ~IVISION: 
Films Division without a Film Pro-

cessing Laboratory' of its own 
(XLV-12-11-70J, 192. 

FILM EXPORT CORPORATION: 
(XL VII-16-IlL 70), 80. 

FILM FESTIV AL(S): 

International Film Festival in India 
in 1971 (XL VII-10-12-70), 65. 

FILM FINANCE CORPORATION: 

Credit provided by Film Finance 
Corporation fur Development of 
Films (XLVII-IO-12-70), 94-

Financial Assistance to Film Finance-
Corporation (XLVI-26-11-'10), 47. 

Meetings of Board of Dirtctors or 
Film Finance Corporation (XLVI 
-26-11-70>, 107. 

Release of Filma produced on FiliD 
I'inaee Corporat!oD U>an8 (XLVI 
-28-U_70). '11. 



FILM FINANCE CORPORATION-
contd. 
Unrecoverable loan advanced by 

Film Finance Corporation (XLV-
12-11-70), 186. 

Utilisation of Additional Assistance 
to Film Finance Corporation 
(XLVII-lO-12-70), 67. 

FILM INDUSTRY: 

Indian Film Industry (XLVII-
17-12-70), 190. 

Working conditions in Film Indus-
try (XLVII-10-12-70), 163. 

FINANCIAL COMPANIES: 

Fraudulent practices by Financial 
Companies (XLVII-18_12-70) 77-
78. ' 

FINANCIAL ASSISTANCE: 

Financial Assistance to Kerala and 
other States (XLVI-4-12-70), 69. 

Financial Assistance to Madhya 
Pradesh (XLVI-4-12-70). 92. 

Financial assistance t,., Manipur for 
displaced goldsmiths (XLVI-
4-12-70), 178. 

Reconstruction agency for financial 
assistance to sick and dying mills 
in India (XLVI-4-12-70), 65. 

FINANCIAL INSTITUTIONS; 

Dj.;;bursement of Financial Assistance 
by Financial Institutions (XLVI-
27-11-70), 227_28. 

.c .. Diversion of funds of financial ins-
,r titutions into Public Sector 
1~ (XLVII-16-12-70) 36-37 
~ Implication of New Credit Policy of 
!Ii the Financial Institutions (XL VI-
>'I 4-12-70) 78. 
~ Proposal ~ seek &3sistance from Fi-r !landa! Institutions/Banks for J modernisation of ailing textile in-
~. dustry (XLVI-25.1l-70), 149. 
~ Regulation of credit given by finan-

cial institutions (XLVII-1l-12-
70), 12S. 

Setting up of Finance Corporation 
help 181"ttlers (XLVI-4-12-70), 
125. 

FISH: 

Per Capita Constmlption of Fish io 
India and other Countries (XLVI 
-26-11-70), 148-50. 

ResearCh on Storage of Fish in 
Fresh Water Reservoirs and 
Swamps (XLVI-26-11-70), 129-
30. 

Steps to Increase Fish Catch (XLV 
-19_11-70), 202. 

Debates 
Shortage of &h supply in West 

Bengal and Assam (Dis) (XLVI-
26-11-70), 267-96. 

FISHERY(IES): 

Allocation for Development of in-
land and marine fishery during 
Fourth Plan (XLV-12-11-70) 
108-9. ~ 

Amendment of Reserve l'll;lnk of 
India for treatment of fisheries on ,/ 
par with agriculture (XLVII-lO-
12-70), 107. 

Deepening of Cranganore harbour 
channel for Fisning boats (XL VI-
3-12-70), 72. 

Deep_sea FiGhing under Private 
Sector (XLVI-12-11-70), 157-58. 

Fisheries Project under State Fish-
eries Development Corporation at 
nigha (West Bengal) (XLVI-
3-12.70), 137-39. 

Pre-Investment survey by U.N. De--
velopment Programme for cons-
truction of Fishing Harbours 
(Xr."-12-11_70), 158-59. 

Recommendations of an Expert 
Team for Establishment of Fish-
ing Harbour on Orissa Coast 
(Jq..V-12-11-70). 163. 

FISHERIES DEPARTMENT: 
USe of boats of Fisheries Depart-

ment for smuggling in Kerala 
(XLVII-18-12-70), 99. 

FISHERMEN: 
Ban on ConstI'Uction of Houses by 

Fishermen wit!llin 100 yards of. 
high Water mark (XLV-I9-11-
70), 149. 



FISHERMEN--contd. 

Construction of HouseS for Fisher-
men of Coutal States includfn& 
Kerala (XLV,""""19-11-70), 66. 

lIelp to Fiillermen under Small Far-
mers Development Scne'lIle (XLVI 
--26-11-70), 122-23. 

FISlllNG: 
Progress made in t'he· manufacture 

of Fishing Vessels (XLViI-l'1-i2-
70), 82. 

Sanctions fur. Fishing Harbours in 
.Orissa (XLViJ_IU2-70), 136. 

Sanction of Fishing Harbour at 
Paradip, Orissa (XLVU-17-12-
70), 4:4. 

Subsidy for manufacturing of 
Wooden Vessels fOr Deep-sea 
Fishing (XLVn-lO-l2-70). 34. 

FLAG(S): 
Uniformity in reeard to the use of 

flags by heads of the States (xLVI 
-2-12-70), 247. 

FLOODS: 
Aid to Orissa for flood relief work 

(XLVll-Il-12-70) 73. 
Annual damage by floods exceeding 

cost uf protective measures (XLVI 
-25-11_70), 62-63. 

Central Aid to Flood affected Far-
mers to utilise land fC'T Agri ultu-
ral purposes after flo0d.3 (XLV-::-
19-11-70), 158. 

Committee to inquire into causes of 
floods (XLV-I1-ll-~·O), 41. 

CorruptiOn in distribution of gifts 
received for flood at:c~cd people 
(XLVlI-9-12-70). 103. 

Damage caused by floods in Madras 
and reiief given to; the Centre 
(XLVII-16-12_70), :.i9-30. 

Damage to Crops in Sta~'?s due to 
Flood and its effects on Food Pro-
duction(XLV-12-11-70) 131-32. 

Damage to property arid Crops due 
to Floods in Dhenkanal (XLV-18 
11-7b), 81-82. 

Dam8ge to rice Crops ofweSt~· 
pl . due to Flbods and. steps to 
pr~vent shorttallinPiodUction Of 
Rice (XLV-12-11-?O), 1'46 __ [ 

FLOODS-cOntd. 

Exclusion of representatives from 
West Bengru from Brahmaputra 
Flood Contt'ol Board (XLVU-
&-12-70) 179_80. 

Financial' Aid to Flood-affected 
State(; (XLVI-27~11-70), 87-90. 

Flood damage and assistance to flood 
victims in different States (XLV 
-11-11-70), 78, 86. 

Flood < !havocs in West; Bengal 
(XLVI-2-12-70), 348. 

Floods in Burdwan aDd Arambag 
sub-division of Hooghly di-strict 
of West Bengal owing to release 
of water from DVC Dams (XLVl 
-25_11-70), 67-68. 

Floods in Hooghly, H~wrah and 
Burdwan districts caused by dis-
charge of water from dartM of 
Damodar valley COTporatiQn and 
reservoirs <XLV-1l-11-70), 117. 

Floods in rivers of district Unnao, 
Uttar Pradesh (XLV-18-1l-70), 
ns.;.16. 

Food Position in West Bengal due 
to recent Floods (~V-
12-11-70), 188-89. 

Foodstuff for distribution to ftood-
affected people of Rae-Bareli area 
(XLVII-17-12-70), 187. 

Help to flood victims of Hoogh1y 
and Howrah district (XL VII-
9-12-70), 65--67. 

Inadequate Financial. Assistance for 
relief to flood-affected areas in 
West Bengal (XLVI-4-12-70), 
57. 

Lib,~ralise:tion of Flood Control 
(XLVI-3-12-70>, 46. 

Loss to Crop due to Floods State-
wise (XLVll-17-12:"70), 143. 

Loss to P & T. Department_due to 
Floods (XLV-12-11-70), 60. 

I" . 
Loss to RaIlWays d~ to Floods in 

Gujarat (XLV-17-11-70). 1&8. 
IAiIi to Railway due to floods in-

WeSt' ~;al (XLV-IO-ll-70), 
100. 



FLOODS--contd. 

Loss to Railways due to Flooding of 
Allahabad Railway Station 
(XLV-17-11-70), 201. . 

Loss to standing jute crop in West 
Bengal due to floods (XLV-
19-11-70), 194. 

Measures adopted to check floods 
and storing of Rain Water in 
Bihar and Rajasthan (XLVII-
17-12-70). 77. 

People Affected by Floods in Sadar 
and Tufangunge Sub-Division in 
Cooch-Behar (XLV-1'8-11~70), 
152-53. . 

Railway Services qffected during 
Rain and Floods (XLV-
10-11-70), 88. . 

Reconstruction of Bridge in Gujarat 
D~aged in the recent Floods 
(XLV~17-11-70), 39. 

Schemes of Emergency· Aid to 
Flood Affected Agriculturists of 
West Bengal (XLV-12-11-70), 
189. 

Shifting of villages and ~ities in 
GUjarat to avoid fury ot flood 
(XLVI-25-11-70), 186-87. 

Survey of Loss of Crops in Mal!iPur 
due to Floods (XLV-12-11-70), 
169. 

FLOOD CONTROL: 

Master Plan in. North .Benpl for 
flood control and (XLVI-
2-12-70), 258.59. 

Misuse of Funds Earmarked for Flood 
Relief (XLV-18-11-70), 85. 

,Rai$ing of f~ds for flood protection 
schetnes(XLVII-16-12-70), 61. 

Scheme for tklod control in Coach-
Behar .(XLVI-2-12,,70), 258 . 

. Scheme. for flood' control in Subar-
'. narekha basin in Orissa dcLv-

11-11-70), 171. 

FLOOD RELIEF: 

Central flood relief to Jaunpur (UP) 
(Xl,. VI-2-12-70) , .. 340-42. 

Flood Reli,ef toWest,Bengal (XLV-
20-11-70), 93-94. . . 

Misuse of FUnds given far Flood-
:Relief to Rajasthan and West 
'BeDgal (XLV--20-11-70), 117-118. 
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FLU: 
Cases of 'Flu' in the capital (XLV-

23-11-70), 59. 

FLYING CLUBS: 

Aid for opening Flying Clubs in 
D.M.C. Primary Schools (XLVI-
4-12-7'(), 196. 

FOOD ADULTERATION: 
Setting up of Central Units to pre-

vent fOOd adulteration in Madhya 
Pradesh (XLVI-7-12-70), 112. 

Debate8 
Petition reo Prevention 

Adulteration . Act 
20-11~1O), 237-38. . 

of Food 
(XLVI-

FOOD AND AGRICULTURAL ORGA-
NISATION: 

Agr~ent 9{ithF:A.O. (XLVI-
3-12":70) 'I Bl.~~2. 

fAO Consql~tiye ~ttee on tea 
(XLVlI-16-12r-7!», 8HI2. 

Loan from F.A.O. tor Agricultural 
Development (XLVI-26-U-70>, 
176-77. 

Damaged stocks of Wheat or rice in 
. Godowns' of Food CorPoration of 

Jndia ~XLV-i2~1l,.70). ~45. 
Failure of Food Corporation of India 

to clear stocks of .. Rice from 
Andhra Pradesh (XLVl-3-12-70), 
26--28. 
Food Corporation of India as pro-
curing agent (XLVl-26-11,.70), 
18'9-90 .. 

Production of Protein food by F.e.!. 
(XLVn-lO-12-70), '113. 

Quantity of Foodgrains procured by 
F.C'!. during last three years 
(XLVII-17-12-70), 39. \ 

Recovery On .-",ccount of ~ailure to 
Carry out Contractual Obligations 
CXi.VII~10-12-7Q>, 90. 

Setting up of .Rice . .Mills. by. Food 
Corporation of. India (XL VI-
3-12-70), 49-50. 
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FOOD CORPORATION OF INDlA-
comd. 

Strike by Madras Harbour Workers 
engaged by Food Corporation of 
India (XLVI-24-11-70), 25-29. 

Strike by Workers of Food Corpora-
tion of India (XLVII-17-12-70), 
221. 

Supply of bad quality Rice and 
Wheat by F.C.I. Coach-Behar 
(XLVII-I0-12-70), 44. 

Supply of poor quality of Rice at 
High Price to Kerala by Food 
Corporation of India (XLVI-
26-11-70), 133. 

Tenders invited by Food Corpora· 
tion of India for supply of bam-
boo Mats. (XLV-19-1I-70), no. 

FOOD DEPARTMENT: 
Appointment of Arbitrators for 

Conducting Cases of Food Depart-
ment (XLVI-26-11-70), 141-42. 

Disposal of Arbitration eases of 
Food ~. of Bombay Region 
(XLVI-26-11-70),14O-41. 

FOOD: 

Effect of Reduced Cellini on land 
on use ofMacbines and Food Pro-
duction tXLVI-3-12-70>, 170-71. 

Food Polley for 1970-'1'1 (XLV-
12-11-70>, 139. 

Food surplus in India (XLV-
12-11-70), 91. 

Irradiation technique tor food pre-
servation evolved by Bhabha Ato-
mic Research Centre (XL VII-
16-12-70), 151-52. 

Eeport of sub-committee for food 
standards (XLVI-7-12-70), 75. 

Standardisation of Food Products 
and Domestic Appliances (XLV-
17-11-70), 35. 

FOODGRAINS: 
Buffer stock of Foodgrains (XLV-

19-11-70), 182. ~ 

Credit to Foodgrains trade by the 
Banks (XLVII-17-12-70), 149. 

Demand by All India Foodirain 
Dealers' Association regarding Re-
orientation of FOOd Policy 
(XLVII-1'l-12-70), 38. 

FOODGRAINS-contd. 

Demand by Punjab provincial Rice 
Merchants Association for rice in 
Procurement Price of Rice 
(XLVI-3-12-70l,55. 

Demonstration farm for Rice Culti-
vation through High Yielding 
Varieties in Punjab (XLVI--
26-11-70), 85-86. 

Details of Import and Export of 
Foodgrains during January to 
October, 19'70. (XLV--19-11-70l, 
125. 

Enquiry into theft and destruction 
of Foodgrains of Food Corpora-
tion of India (XLV-19-11-70). 
182. 

Estimate of loss of Foodgrains due 
to rains (XLVII--17-12-70), 130. 

Estimate of procurement <XLVII-
17-12-70), 153. 

Export of Foodgrains (XLV--
12-11~70), 40. . 

Export of Rice (XLVI-3-12-70), 
134. 

Fall in production of wheat in Pun-
jab due to lack of water and elec-
triCity (XLVII-17-12-70), 156. 

Fixation of Prices of Foodgrains of 
Kharif Crop. (XLV--19-11-70), 
94. 

Food crop hannful for human be-
ings (XLVII--17-12-70), 248. 

Foodgrains and Sugar Supplied by 
Central Government to States 
(XLVII-17-12-70), 195. 

Foodgrains to be imported during 
1970-71. (XLV--19-11-70), 36. 

Guideline to States tor Food Pro-
duction Target based on Intensive 
Agricultural during IV Plan 
(XLVI-3-12-'10), 29-30. 

Import of Foodgrains during 1971-
72. (XLVII--IO-12-70), 130. 

Import of Foodgrains under PL 480 
(XLV--12-11-70), 185-86. 

Import of Rice and Wheat (XLVI-
26-11-70), 60. 

Increase in Prod.uction of FoodJrains 
(XL'VI-26-11-70), 91. . 

Lou suffered by FoOd Corporation 
of India due to pilferage Of food· 
grains in stock (XLV-,tJ .. 1l-70), 
157. 



FOODGRAINS--contd. 

Meeting between Chief Minister 
Punjab and Union Food and Agri-
culture Minister regarding early 
fixation of Procurement price of 
Wheat (XLVI-24-11-70), 37-3S. 

New varieties of Foodgrains and 
Vegetables Developed (XLVI-
10-12-70), 11--20. 

Per Capita availability of Foodgrains 
(XLV-12-11-70), 149. 

Prices of Foodgrains in West Ben-
gal (XLVI-26-11-70), 191. 

Procurement of food grains by F.C'!. 
in Andhra Pradesh and other 
States (XLVII-17-12-70), 212. 

Procurement of wheat and rice by 
Punjab and Andhra Pradesh for 
Central Pool (XLVI-3-12-70), 79. 

Procurement Price of Foodgrains 
during 1970-71 (XLV-19-11-70), 
91. 

. Production of Foodgrains (XLV-
19-11-70), Ill. 

Quantity of Foodgrains procured by 
F.C.I. during last three years 
(XLVII-17-12-7~), 39. 

Quota of imported Foodgrains ear-
marked for drought-affected areas 
(XLV-12-11-70), ~l. 

Rejection of Southern Zone for 
Rice (XLVI-4-12-70), lSI. 

Removal of Restriction on move-
ment of foodgrains (XLV-
19-11-70),48. 

Reported Bungling of Wheat in 
Food-grain Godowns in Punjab 
(XLV-12-11-70), 123. 

Request by Terai Indian Planters' 
Association for supply of Food-
grains at _ Subsidized Rates 
(XLV-12-11-70), 132. 

Research on New Variety of Wheat 
(XL VI-26-11-70), 135-36. 

Rice Production (XLVI-26-11-70), 
80-81. 

Rice Procurement taget from 
Andhra Pradesh (XLVI-3-12-70), 
96-97. 

Rise in Price of Foodgrains (XLV-
19-11-70), 43. 

Shortfall in production of Wheat in 
certain States (XLVI-26-11-70), 
106. 

FooDGRAINS-contd. 

Specifications provided for fixing 
prices of paddy and Rice in Orissa 
(XLVI--10-12-70), 96. 

Steps to check decline in Growth 
rate of Wheat through High Yield. 
ing Variety of Seeds (XLV-l9-
11-70), 140. 

Storing Capacity of Foodgrains im-
ported under PL-4S0 and Ships 
used for their import (XL VII-
17-12-70), 34. 

Supply of bad quality Rice and 
Wheat by F.C.I. Cooch-Behari 
(XLVII-10-12-70), 44. 

Supply of bad quality rice in Kerala 
(XLVI-3-12-70), 71-72. 

Supply of Foodgrains to Mysore 
during 1969-70 (XLVI-26-11-70), 
169-70. 

Supply of poor quality of rice at 
high price to Kerala by Food Cor-
poration of India (XLVI-
26-11-70), 133. 

Supply of Wheat to Madhya Pradesh 
during 1971).71 (XYVI- 26-11-70). 
153-54'. 

Supply of Wheat to the S.outh 
CXLVI-3-12.:70), 157. 

Surplus stocks of rice and sugar in 
States (XLVI-26-Il-70), nt 

Survey of Foreign Markets to Ex-
port Foodgrains (XLV-19-11-70), 
51. 

View of Agrkultural price Commis-
sion on estimates of food grain 
production- and stoppage of im-
ports (XLVI-26-11-7(l), 106-07. 

Wheat and sugar supplied to Madh-
ya Pradesh during last five 
months (XLvn-17-12-70), 120. 

Wheat in Central Pool (XLVI-
26-11-70), 180. 

FOOTWEAR: 

Encouragement to Scheduled Castes 
people to enter export trade of 
shoes (XLVII---16-12-70), 59. 

Export of Indian chappals and shoes 
(XLVII-16-12-7tl), 101-02. 

Export of shoes· by State Trading 
Corporation (XLVI-2-12-70), 
328-29. 

----~----~--.:..-----------



FOOT-WEAR-contd. 

Value of shoes exported (XLVII-
, 1S.12-70), ,IO~ 

:FO.J;ID FOUNPATION: 

Allotment of land to ford foundation 
for opeDing a nur,;ery in Lodhi 
Gardens, New Delhi (XLV-
16-11-70), 94-95. 

. FOREIGN AID: 

. Agreement for aid from Federal Re-
public of Gemumy (XLVII-
18-12-70), 123-24. 

Aid from Organisation for Economic 
Cooperation and Dev~opment 
4-12-70), 95. ' 

·Aid from World l;lank <XLVI-
4-12-70), 120. . 

J\j.d to ~tes r.eceived from Inter-
.national 'DeyelQPmeDt Association 
,¢VI-.4-J.z:.70f, '172; , 

Foreign capital .mv~t in India 
<Xl:RII ....... 11 .. 12..ll0). t7. 

"Foreigne!.d ::- to States ,(~VII
,11-12-70), 119. 

Misuse of fQl'.e.ign ,aid .(XLVn-
1~12-'10),78-'9. " 
~h iD*tu~, d .. ~t on 
'f~ ,IUd ,.u.YU-i8-ll-70). 
SU6. 

Setting up of an organisation to 
'help, indian, ResearCh :lnatitutions 
re«luce theirdeperuience on Fore-
ign 4!:nancial assfstance (XLVI-
+-12-70), 60. ' 

FOREIGN .coLLABORATION: 

:~ Ext~tjc)n otCoqper in Collabora-
,~n with Siklgm Govenunent in 
Darjeeling Hill ArAal ·(XLVII-
14-12-70), 13-17. 

Foreign collaboration for oil drilling 
(XLVI-7-12-70), 145. 

,Foreign Collaboration iD ,Badio in-
dUstry {XLV-l0-11-70), ~-43. 

Indo-British ''Technological Collabo-
ration (XLvt-~-12-70).· 73-74. 

·,'Ilanutacture. ot·Scooters in -Public 
. '::seetor" with FOre:ignCoUaboration 

(XLVII-15-12-70), 1'13. 

FOREIGN COLLABORATION-contd.. 

Restriction on Foreign ColLboratioD 
<XLVI-8-12-70), 95. 

,FOBEIGN COMPANIES: 

Permission sought by foreign com-
panies in India from RBI 
(XLvn-18-12-70), 134-35. 

Visit by Representatives of peneult 
Car Commpany of France 
(XLVI-15-12-70), 46 . 

. FOREIGN CULTURAL CENTRES:: 

Reopening of Foreign Cultural Cen-
tres in India (XLVIl-14:-12-70) .. 
U9-20. 

,FORElGNCURRENCY RACKET(S): 

. ~er:ience of ,P)oteign ClUTency 
, 'RIlckets as a result 'of Uberalbation 

of foteign, ~vel Rules (JA. V-
2O-11~10), 157. ' 

"fP~GN, D~,A'nON (8): 

North ,Vietnamese Delegation 
OtLvn":"1404~7tl), 101. 

Visa,~ ~~"to t~ Dele-
.• iIlt4on 4.XLVlI-14-12-70), 153-54-

FO~EIGN DIGNlT.ARJES: 
, Boycott ot a.party by ·West ~rman. 

Envoy in ,India (XL VII-
14-12-70). 41..42. 

Visit by, Army Officials of Iran to 
India (XLVII-:l4-12-70), 54-55. 

Visit .by Chairman of Ceylon Board-
'caSting 'Corporation (XL VI-

4-12-70), 62. . 

Visit of ~n. F. !)jam, Chief of Sup-
nme Conunan4ers' Stat! of Impe-

I rial Iranian Armed . Forces t() 

I India (XLVII-14-12-70), 53-54. 

I 
I 

FOREIGN DIPLOMATS: : 

,~,6f ,Arab J)iplpmata from 
Teen Murti ~ .C.eremony on 
",11~'10 (~l,.W~~4-1~-,70). ,.80. 

'~~,-!lg~ ,,~lliet Consul 
General (XLV-18-11-70). 101. 



FOREIGN DlPLOMATS--contd. 

, lj::xplanation regarding United States 
Ambassador's absence at the air-
port at the time of Prime Minis-
ter's departure (XLV-16-11-70), 
92-93. 

FOREIGN DRUG ~1ANUFACTURING 
UNITS: 
,Setting up of inter-Ministerial 

group to study the role assigned 
to foreign' drug manufacturing 
units in India (XLV-16-11-70), 
1-16. 

FOREIGN EXCHANGE: 

Allocation of foreign exch~e 
(J(LV1I-11-12-70), 88, 

Allocation of foreign exchange for 
visiting Expo-70 (xLVII-
18-12-70), ~85. 

AlloCation of foreign eschange to 
Muslims desirous of going to reli-
gious places (XLVII-18-12-70), 
75. . 

Demand of foreign exchange for 
import of ir9n. ~is . by .T!ImU 
Nadu (XLVII-lS-:12-70), 195-96. 

Export of' ~arpets ,(XLVII-
9-12-70), 136. ' 

, For¢gn., ex~hange ,~~ ~y Kiri-
buru Iron Ore ~ject ,(~Vl-
7-12-70), 51. 

Foreign exchange earned by Madh-
ya Pradesh Iron Ore Project 
(XLVI-7-12-70); liD. 

Foreign exchange earned from fore-
ign trade during the last three 
years (XLV-1l-1l-70), 56. 

Foreign exchange, earnings from 
- diamonds (XLVl-2-12-70), 243-

44. 
Foreign Exchange Earnings from 

Tourism (XLV-20-11-70), 189. 
For~ign Exchange for "Ice-skating 

Stlow" .in DeIhi (XLV-20-11-70), 
166-67. '. 

Foreign Exchange for Small Car 
Project (XLV-IO-1l-70>, 3-4. 

Foreign ,Exchange for Small Car 
,Proposal.of ~n Mohan Rao 
(XLVI1..,..l~l2-:70), ,l,Qa:.oD. 

FORl!;IGN EXCHANGE-contd. 
Foreign Exchange from Tourists: 

visiting India (XLVI-4-12-70), 
93. 

Foreign exchange racket operatin, 
in metroPQlitan cities (XLVI-
25-11-70), 77-78. 

Foreign e~change spent on tours 
undertaken by the President of 
India (XLVl-2-12-70), 88_ 

Foreign Exchange to Ex-rulers 
(XLV-20-11-70), 169-70. 

Foreign exchange with Chairman 
and Director of New Central Jute-
Mills, Calcutta (XLV1I-9-12-7D), 
194-95. 

Illgeal conversion of rupees into' 
foreign exchange (XL VlI-
16-i2:-70), 91. ' 

India's foreign Exchange Reserves 
(Jq.Vl~27-11~7D), ~4!1~50. 

~~age ., ()f .. ~.~ , ~hanle-
(XLVM-;-J.l-.1~7{). 3,3S. . 

~;~isQSe of -'P' form :Ob~ for' 
sAAo~ip.g_ apr~d the ,filJn ';Y eh 
Zindgi Kitni .H~en l;Iai" 
(XLVII-18-12-70>', 156-57. ' 

~ing o{ Shop for S4le oU'(geign 
~~" by R,eserve »apk of' 
India (XLVI....,'Ol7-11:-,70),.175. 

Rejection ot Haryana GQl'ernment's: 
Request' for ForeigD ExchBn;e' for-
itsDele~ation (XLV-20-1J..70). 
74.' ' 
~e, pf Foreign Exchange for' 
i~, of, ~<:laimer for -P~adeep. 
~Qrt (XLVl-27...J1-7O) , 235-36. 

R~ittances of Foreign ExcangG 
by Gramophone Co. of India 
(XLVI--8-12-70), 169-70. 

Taking over ot. F1lreign ExchaI1le' 
held by the Ex-Rulers (XLVl-
27-11-70),. 79:-80. 

Uneanhing of foreign exchange-
racket in Bombay (XLVII-
16-12-70), UH-92. 

Unearthing of foreign exchange 
racket in Goa (XLVI_26-11-70), 
77-

Violation ot Foreign ' Exchange 
Regulations ,by Cambata Aviation, 
Bombay (XLVl-4-12-70), 180. 

Violation of foreign exchange regu-
la~_ons by Cambatas' of Ero.-

(t;iri~ : BPrDll;y (XLVl-
. 2-12".:70), !Ill. -



FOREIGN EXCHANGE-<:ontd. 
Debates 

Foreign Excange RegulatioD 
(Amendment) Ordinance 1970. 
(Res) .-Negatived (XLVI-2S-ll-
70), 233-8l. 

Reported unearthing of foreign ex-
change racket at Bombay (C.A.) 
(XLVI-26-11-70), 199-214. 

FOREIGN FILM. DIRECTORS: 
Code of Conduct for Foreign Film 

Directors (XLV-12-11-70), 46-
47. 

'FOREIGN MISSIONS: : 
Import of Newsprint by Foreign 

Embassies (XL VII-14-12-70), 78-
79. 

Visit by French Trade Mission to 
. India (XLVII-I6-12-70), 190. 

FOREIGN MISSIONARIES: 
Herijilns converted by Foreign Mis-

sionaries (XLVI-24-11-70), 14. 
l'OREIGN MONEY: 

Setting up of a council to check 
inflow of foreign money (XLVII-
9-12.70), 123-25. 

FOREIGN NATIONALS: 

Foreigners ordered to leave India 
(XLVlI-16-12-70), 66-67. 

Loss sustained by Afghan and Irani 
Nationals during communal riots 
in State (XLvn-I8-12-70), 120. 

Non-Indians in civil posts (XLvn-
9-12·70), 54-

Visit of three Czechoslovak. nation-
als to India in August, 1970 
XLV-23-11-70), 55. 

FOREIGN OIL COMPANIES: 
Control over foreign oU companies 

(XLVI-2-12-70), 122-23. 
ExpanSion of Refining Capacity of 

Foreign Oil Companies <XLVII-
14-12-70), 19I. 

Debates 
Reported decision of the Govera-

ment on majority participation in 
the Foreign Oil Companies (CA) 
(XL VI-225-11·70), IJ8-.:.213. 

FOREIGN PASSPORTS: 

Top'-Air India Officials holding 
Foreign Passports (XLVI-

I 27-11-70), 74.75. 

I' FOREIGN POLICY: 
Memorandum on foreign policy sub-

,. mitted to Prime Minister (XLVI-
i 2-12-70), 205-06. 
I Trade relation and foreign policy 
I (XLV-16-11-70), 189-90. 
I FOREIGN PRESS: 

II Adverse publicity about India in 
foreign press (XLV-23-11-70), 

I 155. 
: FOREIGN TOURS: 

Foreign Tours by Union Ministers 
and Officers (XLV-20-11.70), 163· 
M . 

Liberalisation of rules for travels 
abroad (XLVII-ll·12-70), 113. 

Outstanding Amount of Foreign 
Loans. <XLV-20-11-70). 52. 

Visit of Indian Steel Delegation to 
Russia (XLVI-8-12-70), 89. 

FOREIGN TOURISTS: 
Complaints of Foreign Tourists 

(XLV-20-11-70), 47-48, 49. 
Difficulties Experienced by Foreign 

Tourists of Delhi Airport (XLVI-
27-11-70), 44. 

Shift in Attitude of Foreign Tourists 
(XL VI-27 -11-70) ,32-43. 

FOREIGN TRADE: 
Balance of Trade with Hard Cur-

rency Areas (XLV-18-11-70), 
200-01. 

Common market for non-aligned 
nations (XLVII-9-12-70), lit. 

Complaints and suggestions from 
abroad re: increasing trade rela-
tions (XLV-1l-1l-70> , 131. 

Improvement of Trade with Hun-
gary <XLV-18-11-70), 39. 

India's trade with East European 
Communist. Countries (XLV-
18-11-70), 113·14. 

India's trade with East European 
countries (XLV-1l-1l-70), 1M. 

lDdian Joint Ventures Abroad 
CXLV-18-U-70). 134,..35. 
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FOREIGN TRADE-contd. 

Quota from national production for 
products of other countries 
(XLVII-16-12-70), 140. 

Schemes of preferences by develop-
ed countries (XLVI-2-12-70), 58. 

Supply orders obtained for small 
Industries Products from U.A.R. 
and 'West Germany OG.V~-
8-12-70), 151-52. 

Survey by Indian Institute of Fore-
ign Trade on Marine Products 
(XLV-18-11-70), 82. 

Trade Relation with China (XLV-
18-11-70), 203-4. 

Trade with Yugoslavia (XLV-
18-11-70), 153-56. 

Trilatel1\l Pact between India, Bul-
garia and Tunisia (XLV-
18-11-70), 39-40. 

Debat~ 

Resumptic n of Trade between India 
and Pakistan CHAH Dis) 
CXLVI--4-12-70), 313-28. 

FORESTS: 
Exploitation of Forest Wealth 

(XLVI--3-12-70), 111-12. 
Review of National Forest Policy 

(XLVII-20-12-70), 58. 
FORWARD TRADING: 

Demand for Revival of forward 
Trading in Cotton (XLV-17-11-
70), 111. 

Effect of Ban on Forward Trading 
on Prices (XLVI-24-11-70), 65. 

Recommendations of Anjaria Com-
mittee regarding forward trading 
(XLV-20-11-70), 108. 

Report of Anjaria Committee Re: 
Forward Trading (XL VI-
4-12-70). 180. 

FRA."'JCE: 
Supply of Submarines to Pakistan 

by France (XLV-9-11-70), 95-96. 
Visit by French trade mission to 

India (XLVII-16-12-70) 190. 
FREE LEGAL AID: 

Free Legal Aid to the Poor (XLVI-
8-12-70), 44. 

FREE TRADE ZONE: 

American companies' demand for 
free trade zone (XLVI-25-11-70), 
153. 

Free tradf: zone in Haldia POrt area 
(XLVI-·25-11-70), 154-55. 

FREEDOM l!'IGHTERS: 

Appeal to Government by former 
revolutitlnaries and freedom figh-
ters for mitigation of their suffer-
ings (C.A.) (XLVII-14-12-70), 
212-32. 

Financial assistance to Delhi Admi-
nistration for freedom fighters 
(XLVII--9-12-70), 77-78. 

Letter from a Member of Parlia-
ment atout pensjon to freedom 
fighters from West Bengal 
(XLVII--16-12.70), 42. 

Representations made ,by former 
revolutionaries and freedom fight-
ers (XLVII-9-12-70), 130-31. 

"Who's Who" of freedom fighters 
(XLVII·-18-12-70), 119. 

Debates 
Appeal to Government by former 

revolutionaries and freedom fight-
ers for mitigation of their suffer-
ings (C.A.) (XLVII-H-12-70), 
212-32. 

FREIGHT: 

Increase in freight by foreign ship-
ping lines (XLVI-4-12-'10), 65. 

Increase in Rallway Freight on 
movement of Sugar-cane' to Fac-
tories (XLV-12-11-70), 197-98. 

Opening of Freight Investigatiol1 
Bureau office at Cochin (XLV-
20-11-'10), 185-86. 

Reduction in freight traffic target 
(XLV-17-11-70), 1741. 

Revision of freight for sugarcane 
(XLV-IO-1l-70), 120-21. 

Steep Rise in Far East Freight Rates 
(XLVI-4-12-70), 106. 

FRUITS & VEGETABLES: 

Effect of Ban on Entry of Privat. 
Trucks of Fruit frOm J. K. into 
Delhi (XLV-l9-11.?O). 81. 



FRUITS &: VEGET~. \ GANGA RIVER-contd 

\ 
Construction of bridge across river 

Ganga near Monghyr ,(XLVn-
18-12-70), 213-14. 

Loss su1fered due to Mango Pests 
for M~go Pest Control (XL VII-
10-12-70), 63. 

Production of Fruits and Vegetables 
and Development of Industries 
based thereon (XL VI-3-12-70), 
91-92. 

Production of fruit by Caltivators 
having land less than five acres 
(XLV-19-11-70), 59. 

Survey of AgriC'ulture Farms and 
Fruit Orchards Labour to bring 
them under the purview of EPF 
Act (XLVI-26-11-70), 139. 

Wastage of frUits and vegetables 
(XLV11-10-12-70>, 158. 

~L EMPLoYMENT": 

Study paper "Full Employment" by 
. Prof. Subramapiam Swami 

(~VI-2-12-70), .22Q..30. 

FUTIRlSrIC. FIGHTING VEHICLE 
(XLVl-2.-12-70),' 109. 

GATl': 

,SuUeet.icms macie by . Director 
,:Gener!U of. GAT!' reo Lib.rali-

sation of Trade (XLvn-9.12-'10), 
1-5. 

GALVANISED WIRE: 

. B1lI\Cling . in pur.ehase of galvanised 
w:i,re by Kosi Project. DePart-
ment 'XLVI~-11-'10), 147. 

GANDAK PBQ.JECT: 

Implementation of Gaadak and 
. Bone river plans (XLVII-
Ig.:.12~70). 118-119. 

GANGA CANAL: 

·Expenditure inclUTed.OJl delti1tillg 
of GBJ:lga ~ !XLV-1l-1l-70), 

GANGA RIVER: 

,,Bridge over Ganga between FSTakka 
. andKhejurla Ghat. (XLV-

I(l..l]""7,() ,8'l-88.' ' 

i 

\ 

I 
Report by Expert Committee or 

Engineers of Ganga River 
Commission (XLV-lS-1l-70). lS9. 

GAS: 

Incentive '}chemes for increasing-
sale of Indane Gas and Gas 
Cylinders (XLV-23-11-70), 174. 

Reduction in price of' consumers: 
Gas (XLV-9-11-70), 195-96. 

GAUHATI: 

Proposal to make Gauhati an 
international tea auction centr. 
(XLVI-25--11-70), lOS. 

GEOLOGICAL SURVEY: 

GeologicaliAv.tigations made iI) 
SUPdarilUh district (XLV-
23-11;''11), 165. 

Reorganisation of Geological Survey 
of India (XLVII-14':12-1O).201. 

,82.. 

Survf:YS by Geological S~ey of 
. India during lII[.;t three years 

(XLVI-2-12-'10), 124-25. 

Survey conducted by Geological 
Survey of India in NEF A. 
(XLVI-2-12-'10), 141-42 . 

GEOPHYSICAL SURVEY UNIT: 
Setting up of air borne Geophysi-

cal survey unit (XLV-16-11-70). 
56-57. 

GERMAN DEMOCRATIC REPUBLIC 

Admission of German Democratic-
Republic to UNESCO {XLV-
9-11-70), 1'15. 

,Aid from East G,ermIlPY for-
. in4usq-ial ,de.ydWJJleJlt (XL VI-

.24-1l~'10), 69~7o. 
correspondeJlc~, ~~thG,~.R. 

regarding SpecifleatlOn~ of 'RS 
.. ;OS . Tractors. befOre .. thett ~mport 

(XLVll-IO-12-07t) • 



GERMAN l)D[OCRATIC ltEPUB-
LIC--contd. 
Enquiry into. purchase of defective 

tractors from 'German Demo-
eratic Republic (XLV-l~ll-'1O), 

.14-26. 
G.D.H. Tractor~ (XLVII-I0-12-'10), 

146. 
Diplomatic recognition of German 

Democratic Republic and National 
Liberation Front Government of 
South Vietnam (XLV-9-11-70), 
117. 

Diplomatic relations witil East 
Germany (XLV-16-11-70). 87-88, 

Loweririg of surface POStage rates 
to G.D.R. (XLVII-17-12-70), 
249. 

Request from Punjab Farmers for 
Replacement of CDR Tractors 
even after removal of their 
defects (XLVI-26-11-70), 
149-50. 

Statement of COMul about the 
working of GDR Tractors in 
India (XLVII-17-12-70), 68. 

SYstem of education on the pattern 
of education in East Germany 
(XLVII-18-12-70), 1-10. 

GHERAO(S): 

Gheraos by Students of Delhi Col-
lege (XLVI-27-11-70), 207. 

Gherao of Divisional Commercial 
Superintendent in Dhanbad (XLVI-

24-11-70), 88-89. 
Reported stabbing of Mrs. Parirr.aJ 

"Ghosh (XLVII-14-12-70), 244-
46. 

GHOSH, MRS PARIMAL: 
Reported stabbing of Mrs. Parmi! 

Ghosh and her SOft at theil' resi-
dence at Calcutta (C.A.) (XLVll-
16-12-70),223-34. 

GIRl, SHRI V. V.: 
Expenditure on Officers of Law 

Ministry in connection with 
Election Petition against presi-
dent Giri's Election (XL Vl-
24-11-70), 50-51. 

GOA: 
BorCotf ,it Anf bi' Goa'. G~etn

ment (XLVI-26-ll-'lO)~ 42.: \. 

OOA--contd. 

Differences between Chief MUnster 
and Lt. Governor of Goa (XLVI-. 
25-11-70), 189-90. 

E:ltablishment of Man-made Fibre 
Plailt in Goa (XLVII-14-12-70) 
1m ' 

Medical examination of seamen in 
Goa (XLVII-18-12-'10l, 167-68. 

Memorandum of charges 8pinsf 
Goa Chief Mihister (XL VI-2-12_ 
70), 33S. 

Oil refinery in Goa (XLV_ 
9-11';'70), 193. 

Settin.g up ot a plant in Goa for 
transistorized. TV sets (XLVII_ 
9';'12-70), 8S. 

Setting up of nylon tilament yarn 
Wrlt in private sector in Goa 
(XL VI-7-12-70) ,49. 

Unearthing of foreign exchange 
racket in Goa (XLVI-26-11-70), 
7'1. 

GOLD: 

Gold deposits at Ramagiri (Andhra 
Pradesh (XLVI-7-12-70), 42. 

Import of gold and silver 
(XLVII-1S-12-70), 151-52. 

Seizure of contraband gold 
(XLVII-18-12-70), 154-55. 

Siezure of gold and other smuggled 
goods in Bombay (XLVI-
4-12-70), 168. 

Seizure of gold biscuits from a car 
on the Bangalore-Mysore road 
(XLVlI-18-12-70), 56. 

Seizure of gold from a boat near 
Bombay (XLVI-4-12-70), 169. 

Seizure of gold in Bangalore 
(XLVII-1S-12-70), 143. 

Seizure of gold in Madurai (XL VI-
4-12-70), 167. 

Seizure of Gold near Badarpur 
(Delhi) (XLV-20-11-70), 75-76. 

Smqggling of Gold Across Gharinda. 
B()rde~ (Amntsai') (XLV-
211-11-70), 90; 

SBnigpmg of ·golcl·...t· other articles 
in India (XI.VU-.1"lJ;.'IO), 81. 

, : 



GOLD-cOftid. 

Survey for 
Maharashtra 
89-90. 

gold deposits in 
(XLV-16-11-70), 

GOLDEN TOBACCO CO., BOMBAY: 

Fonnation of a Workers Union of 
Golden Tobacco Co., Bombay 
(XLVI-26-11-70), 137-38. 

Fonnation Of Public charitable 
trust ,by Golden Tobacco Company 
(XLVII-IB-12-70), 65. 

GOVERDHAN DRAIN PROJECT 
(XVll-9-12-70), 114-15. 

GOVERNMENT ACCOMMODATION: 

Accommodation for Retiring Refugee 
Government Servants (XLVII-
14-12-70), 58-59. 

Allotment of Government accommo-
dation to Central Government 
employees working in certain 
special areas zones (XLVI-
2-12-70), 130-31. 

Compla;nt against 'H' type quartero 
of Sriniwaspuri, New Delhi 
(XLV-2B-1l-70), 189. 

Complaints from residents of • C', 
'D' and 'F' Blocks of Netaji Nagar, 
New Delhi (XLV-23-11-70), 142. 

Construction of Houses for Army 
Officers in cantonments (XLVII-
14-12-70), 208. 

Construction of House3 for Class 'III 
and IV Employees of the 
Communications Department in 
Chandigarh (XLVI-3-12-70), 97. 

Construction of Houses for Staff 
of Naval Submarine Project, 
Vish..akhapatnam (XL VII-14-12-
70),66-67. 

Construction of Houses for the 
Central Government Employees at 
Chandigarh (XLVII-14-12-70), 
a.S5. 

Facilities to secure housing by 
retiring eentral Government 
servants (XLVI-7-12-70), 68. 

Inadequate open I'p8Ce in Kulti-
storeyed Quarters for Govern-
ment Employees (XLvn-l~12-
70), 1890-. 

, 
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GOVERNMENT ACCOMMODATION-
contd. 

Multi-::;toreyed building for Govern-
ment employees (XLVII-14-12-
70),134. 

Quarters of Key personnel 
(XLVII-14-12-70), 133. 

Representation from Allottees of 
Type I Quarters in Srinivaspuri. 
New Delhi (XLVII-I4-12-70). 
206-07. 

Residential squares at Mandir Marg, 
DIZ area, New Delhi (XLVI-
2-12-70), 159. 

Unauthorised occupat:on of Quarters 
in R. K. Puram, New Delhi 
(XLVII-14-12-70), 71. 

GOVERNMENT COLONY(IES): 
ProgrammC'3 for Women in Govern-

ment Colonies etc. (XLV-17-H-
70), 170. 

GOVERNMENT EMPLOYEES: 

Abolition of Gradation among 
commercial tax officers (XLVII-
11-12-70), 148. 

Appointment of a Committee to 
recover Workers' dues from 
defaulting employers (XLVII-
17-12-70), 176. 

Appointment ot deputationists of 
department of Company Affairs 
in the institute of Company Secre-
relief (XLVn-12-12-'1O), 5'1-li8. 

Central Government Employees 
posted in Himachal Pradelh 
(XLVI-4.12-70), 58. 

Centralisation of Central Secretariat 
Clerical Service (XLVII-9-12-
70), 141-42. 

Central Government employees 
benefited by grant of interim 
relief (XLVII-18-12-70), 57-58. 

Chandigarh compensatory allowance 
to Central Government employees 
(XLVII--lS-12-70), 163-64. 

Children Education Allowance to 
Central Government Employees 
(XLV~0-11-70), 158. 

Compensation to Government Em-
ployees following rise in prices of 
Consumer Goodt,(XLVI-'·12-
70);'3$. 

,,. 



GOVT EMPLOYEES-con-td. 

Con.'fIrmation of Manipur Govern-
ment Employees (XLV-I8-U-
70), 210-11. 

Confirmation of LDC'J3 against 
permanent vacancies lying vacant 
in Department of Agriculture 
(XLVII-17-12-70), 128. 

Confirmation of Staff in I.T.Is in 
Delhi (XLVII-17-12-70), 102. 

Confirmation of staff of Accountant 
General (CW&M) (XLVII-
11-12-70), 170. 

Confirmation of temporary Govern-
ment employees (XLVII-16-12-
70), 148. 

Definition of "Workman" under the 
F. R. 56(b) (XLV-18-11-70), 
82-83. 

Demand of All India Employees 
Organisations to decide Wage 
Structure of Government em-
ployees by Bi-partite discussion 
(XLV-20-11-70), 185. 

De-Recognition sf State Govern-
ment Employees' Co-ordination 
Committee in West Bengal 
(XLV-18-11-70), 207-8. 

Disciplinary proceedings against 
employee~ involved in embazzle-
ment of Government cash at 
Meerut City Station (Northern 
Railway (XLV-17-11-70), 179. 

DisparitiS1 between Central Govern-
ment employees and employees of 
Public Undertakings in the matter 

" of pension and provident fund 
benefits (XL VII-18-12-70), 110-
11. 

~, Disparity in pay scales of Superin-
~:.' tendents under Electorate of 
1 Social Welfare (XLVI-24-11-70), 

153-54. 
Enquiry against Hindi Officer 

involved in Smuggling (XLVI-
4-12-70), 17-26. 

Eviction notice to Defence Em-
ployees of Kanpur (XLVII-
14-12-70), 9-13. 

Free Supply of contraceptives to 
Government Servants (XLV-
9-11-70), 194-95. 

Frustration among Architectural 
Draftsmen inCPWD (XLvn-
14-12-70), 202-3. . . < 

9; 

GOVT EMPLOYEES-contd. 
Government Accommodation for 

Class III EmploYee> in Nepanagar~ 
Madhya Pradesh (XLVI-8-12-
70), 62-63. 

Grant of Advance increments to> 
AIR Hindi Stenographers (XLVI 
-3-12-70), 121. . 

Grant of Punjab pay scales to the 
employees of Chandigllrh (XLVII 
-16-12-70), 194. 

Hostels at Hill stations for use of 
Central Government employee3 as. 
health escorts (XLVI-2-12-70), 
167-39. 

House building advances to Govern-
ment servants (XLVI-7-12-70), 
58. 

Houses on hire purchase basis for-
retired Government servants 
(XLV-23-11-70), 186. 

Interim relief to Central Govern-
ment employee:> (XLVII-1l-12-
70), 76. 

Investigation into the Conduct of 
Class I and Class II officers of 
Ministry of Finance (XL VI-
4-12-70), 150. 

Non-encumberance certificate from-
Central Government emp10yees 
for House Building Loans 
(XLVI-2-12-70). 118-19. 

Non-technical employees in Ministry 
of petroleum and Chemicals and 
Mines and Metals (XLVI-7-12-
70), 143. 

Observance 0 f token. strike by 
Government employees (XL VII-
18-12-70), 157. 

Officers and Research Assistants of 
Central Hindi Directorate Co~
mission for Scientific and Techm-
cal Terminology going on Deputa-
tion (XLVI-4-12-70), 101. 

Officers' links with Smugglers 
(XLVI-4-12-70), 151. 

Officials of Industrial Development. 
dealing with Licences (XLVII-
15-12-70), 57-58. 

Overtime allowance to central 
Government employees (XLVII-
18-12-70), 211. 

Pension rates to Central Govern-
ment «i1ployees (XLVII-18-12-
70), 81-83. 



Promotion of emplOyees Ofdevelop:' 
ment offices and of' revenue 
department, Manipur CXLVII-
17-12-70), 160-61. 

Promotion to post::; of Senior Hindi 
Translators in Ministries (xLVII 
--9-12-70), 143. 

Proposal to draft Class. III and 
Class IV State Employees to 
Central Government offices 
(XLVII-9-12-70), 200. 

Prosecution of army and CIl~m 
official for bribery, misconduct 
and cheating (XLVII-16-12-70), 
117. 

Ratio of LDCs and UDCs in Ord-
nance FactorlesjlDspectorates 
(XLVI-7-12-70), 118. 

RecognitIon of Manipur Electricity 
Employees' Union (XLVI-3-12-
12-70), 70. 

Recovery of professional tax from 
Central Governement Employees 
in - Madhya Pradesh, (XLV1-4-
12-70), 10. 

Registration for allotment of D.D.A. 
plots to Government employees, 
(XL VII-14-12-70), 140-41. 

Relaxation of age rule in respect of 
all competitive examinations for 
Government employees, (XLVI-
2-12-70), 286-88. 

Report on streamlining of official 
procedure and Governments atti-
tude towards public servants 
(XLVII-2-J2-70),273-74. 

Sale of Khadi to Central Govern-
ment Employees in Tamil Nadu, 
(XLVII-15-12-70),177. 

Scales of Hindi assistants vi8-a-vis 
English assistants, (XLVII-lS-12-
70), 69. 

'Scheme for training to Deputy Sec-
retaries for holding higher posts 
(XLVI-2-12-70), 290-91. 

Seniority of Manipur Government 
employees (XLVU-16-12-70), 
159-60. 

St!rvlee conditions of PWDtmploy-
• in Manipur (XL,¥_23-U~70), 
18. 

i 
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GOVT. EMPLOYEES-contd. 

Services of Finance MiniItry 0Ileers 
offered to various Ministries I De-
partments and Public Undertak_ 
ings (XLVI-4-12-70), 83. 

Sons of Officers employed in firms 
dealing with D.G.S. and D. 
(XLVII--14-12-70), 196-91. 

Strength of Class IV Staft in Minis-
try of Defence (XLVII-14..;12-
70), 173-74. 

Treatment of Pensioners as Govern-
ment Servants (XLVI--4-12.70), 
75. 

Unconfirmed government employees 
retired (XLVIl-16-12-70), 199. 

Wage increase for Government statr 
(XLVII-IB-12-70), 214-15. 

Welfare officers in Central Govern-
ment (XLVII-9-12-70), 116-18. 

Service conditions of Employees of 
M.E.S. (Pet.) (XLVI-7-12-70), 
172. 

GOVERNMENT OFFICE (S): 
Economy in expenditure of the var-

ioUs departments (XLVII-lS-12-
70), 107-0S. 

Government offices and educational 
institutions raised by Naxa1ites 
(XLVII--16-12-70) J 41. 

Shifting of Offices of National Min-
eral Development Corporation 
from New Delhi (XLVn-14-12-
70), 164. 

Supply of steel furniture to Govern-
ment departments (XLV-23-11-
70). 134. 

Surplus staff of I.G.S. (NI.) 
(XLVII-14-12-70), 112-13. 

GOVERNMENT OF INDIA PRESS 
(ES): 
Recruitment of Scheduled Castes 

and Scheduled Tribes Overseers 
in Government of India Presses 
(XLVI-2-12-70), 75-76. 

GOVERNMENT SERVICE: 
Inftltrat10n of RSS in Government 

services (XLVII-l~12-'10). 1'10. 
Reservation of po&ts for certain 

claaes CXliVIl-16-12-70}, 148.49. 

I -

Technical works 'being handled-.' by 
_non-techDical .. 1ndivid~1siIl.Goy
~t .~ts (XLv'~ 
11-'10), 49. - .. ··----------··-_·_a __ ... __ · __ ·· --------
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~~----------.--------~--------~--------------------------------., 
tGOVERNOR (S) : 
f' 

;4.. ARC report on powers of Governors 
·~i (XLVI'-2-12-70). 295-96. I,':: Amen, dm, en, t .0, f Constitution to speci-
, " fy discretionary powers of Gov-
.' ernar (XLVI-25-11-70), 91. 
" . Appointment of Governors (XLV-
'. 11-11-70), 139 . 

. 'Complaints against Governors (XLV 
•. ~; _18-11-70) ,98. 
:iConference of Governor;; (XLV-18-
£It 11-70), 100. i:' Decisions taken at Governors' con-
\i; ference (XLVII-16-12-70), 117. 
~ Guide lines for Governors (XLV-
:)~~ ll-1I-70), 41. 
~ Recall of Uttar Pradesh Governor I, (XLVI-25-11-70), 133. 
~ Recall of West Bengal Governor 
, (XLVI-25-11-70), 41. 
r,' 'k. Report of committee of Governors 
':,; to lay down norms for Governors 
}. (XLVII-16-12-70), 112. 
".j;Requests of Governors for transfer .. N (XLVI-25-11-70), 32. 

' ... "'/,;. 

'!~t: Debates 
~~''i;Conduct of Governor of UP in re-
'~i; cent Constitutional Crisis (M) 
.:::'~ (XLV-19-11-70),2'72-433. 

AMOPHONE COMPANY OF 
INDIA (XLVI-8-12-70), 168. 

AMOPl'IONE REcORD(S): 

rice of Gramophone 
(XLVI-8-12-70), 169. 

,,<;' ,ATUITY: 

Records 

"if ',Gratuity Scheme for Coal-mining 
, industry (XLV-l'-1l-70), 241. 

. 'Uniform Gratuity Scheme far N.C. 
D.C. employees (XLVII-17-12-
70), 232. 

ROUNDNUT: 

Curbing of groundnut prices in 
.. Gujarat <XLVII-17-12-70), 40. 

,! Fixation of Price of Groundnut 
rXLVI-26-n.70), 143.' 

State Trading in groundnuts 
<XLVl-2-12-70), 66. 

3135 L.S.-72-ll. 

GROUNDNUT OIL: 

Control over Groundnut Oil Prices 
(XLV--12-11-70), 183. 

GUJRANWALA HOUSE BUILDING 
COOP£RATlVE SOCIETY, DELHI 
(XLVI-7-12-70),58. 

GUJRAT: 

-

Central assistance fOr fluorspar pro-
'ject in Gujarat (XLV-16-11_70) 
148. ' 

Curbing C1f groundnut prices in 
Gujarat (XLVII-17-12-70), 40. 

Establishment of an Agricultural 
University in Gujarat (XLVI-3-
12-70), 69. 

Export oriented aluminium plant in 
Gujarat (XLVI-7-12-70), 107. 

Fertilizer Project by Tatss at Mitha-
pur in Gujarat (XLV-9-11-70), 
181. 

Financial Assistance to Gujarat 
(XLVI-27-11-70), 147-48. 

Financial Assistance to Gujarat for 
drought affected areas in Amreli 
District (XLVII-IO-12-70), 74. 

Grant of monopoly on sand to con-
tractors in Gujarat State (XLV-
9-1-70), 49. 

O"'ning of a Palatial Bungalow by a 
smuggler in Gujarat (XLVII-18-
12-70), 55. 

Post-war Reconstruction Housing 
Scheme 219 in Gujarat (XLVI-
24-11-70), 49. 

Probe into the ownership and per-
sonal control by a few families 
over Newspaper Industry in 
Gujarat (XLVI-27-11-70), 223. 

Progress made in setting up Syn-
thetic Rubber Plant in Gujarat 
(XLV-9-11-70). 17475. 

Relief' operations in ftood affected 
areas of GUjarat. U.P., Assam, etc 

(XL VI-25-11-70), 57-58. 
Shifting of villages and cities in 

Gujarat to aviod fury of flood 
(XLVI-25-11-70), 186-87. 

Small-pox cases in Haryana, Gujarat 
and Rajasthan (XLVI-2-12-70), 
161-62. 



--------------
GUJARAT-Contd. 

Survey for Gandbidham-Lakhpat 
Line in Kutch Distt. (Gujarat 
State) (XLVl-24-11-70). 81. 

Taking over sick textile mills in 
Gujarat (XLV-ll-ll-'18), 154. 

GULRAJANI, DR. T. S.: 

Explosion of a crude bomb at the 
residence of Dr. T. S. Gulrajanj 
in the campus of IVRI (XL vn-
16-12-70). 54-55. 

GURDWARA{S) : 
Demand to bring Delhi gurdwaras 

under gurdwara act (XL VI-2-
12-70), 323-24. 

Management of Gurdwaras of 
Punjab, Haryana and Himachal 
Pradesh (XLVll-l£-12-'10), 78-
79. 

GWALlOR: 

Complaints against Telephone De-
partment, Gwalior (XLV-12-11 
-70), 176-77. 

Demand for setting up of Stockyard 
in Gwalior for Iron aad Steel 
(XLVII-15-12-70), 116-17. 

Expenditure for not refunding se-
curity after expiry of H '" T Con-
tract (XLVll-1'1-12-70), 80. 

Looting of Goods Train between 
Gwalior and Jbensi (XLV-lO-H-
70), 103-04. 

Refusal to transport machinery from 
Gwalior (XLVI-24-11-70), 126-
27. 

H 

HAJEES: 
Increase in Number of Hajees 

(XLvtI....;.14-12-70), 155-56. 

HANDICAPPED PERSONS: 

Progress at HalcUa Refinery Project 
(XLV-9-11-70), 82-84. 

HANDICAPPED PERSONS: 

Free supply of Artifleial Limbs and 
Orthopnd-lc Applianees to Bandi-
c~"d Per!ODS fXLvu......15-12 
-70), 91-92. 

_. ------_._----------

HANDICAPPED PERSONS-Contd. 
Rehabilitation of physically handi-

capped perllOIlS (XLVI-24-11-
70) ,87-88. 

Setting up of Agricultural Training 
Centre for Blind (XLVII-17-12-
70), 147. 

Setting up of National Institute for 
Rehabilitation of Handicapped 
people of·Kerala (XLV-17-11-70). 
54. 

HANDLOOM: 

Handloom export prospects to 
Malsysia (XLVII-9-12.W). 111. 

Investigation into Despatch of un-
booked bale of Handloom Cldth to 
Pa~du (XLVI-.;24-11-'10), 77. 

LeiiJ;lation to improve living stan-
dard of Handloom Weavers 
(XLV-19-11-70),213. 'II 

Popuhrisation and Advertisement 
of Khadi and Handloom in Foreign 
countries (XLV-IS-H-W), 116 
-17. 

HANDLOOM COOPERATIVE SO-
CIETY, MANIPUR: 

Demands of State Handloom Coope-
rative Society, Manipur (XL VII-
9-12-70), 91. 

HANDLOOM CREDIT GUARANTEE 
CORPORATION: 

Setting up a Handloom Credit 
Guarantee Corporati"On to help 

handloom industry (XLVI-2-12- • 
70), 244-(5. 

HANDLOOM FINANCE CORPORA-
TION: 

Setting up of Handloom Finance 
Corporation in Public Sector 
(XLVI-25-11-70), 183. 

HANDLOOM INDUSTRY: 
Monetary assistance to handloom 

weaving societies (XLV-l1-11-
70), l.s. ~l 

RANDLOOM PRODUCTS: 

Decline in demand for Hat!dloom 
products (XL"VII-16-12':?O), 197. 

Decline in 'Prices of handloom pro-
ducts (XLVl-211-11-70), 90. 



HANDLOOM WEA VERB: 
Training to the wards of Handloom 

weavers (XLVI-25-11-70). 84-
85. 

HARBOUR(S): 

Completion of Mangalore harbour 
project (XL Vlt-1l-12-70). 158. 

HARD CURRENCY AREAS: 

Balance of trade with Hard currency 
areas (XLVII-16-12-70), 215-16. 

HARIJANS: 

Accommodation fOr Harijans and 
Scheduled Castes in New Delhi 
(XLV-17-11-70). 55. 

Alleged discrimination by D~lhi 
University against Harljans 
regarding appointment arid grant 
of scholarships (XLVII-1l-12-70), 
101. 

Central Directive for Di;;tribution 
of land to Harijans in States 
(XLVII-I0-i2-70), 1211. 

Completion .Jf distributicJD of land 
in West Bengal to Adivasis and 
Harijan (XLVI-28-11-70), 105-06. 

Construction of Houses for Harijans 
(XLVI-24-11-70), 45. 

Construction of Houses for Harijans 
in Madhya Pradesh (XLVI-8-12-
70), 74. 

Demonstration by Children of Hari-
jans of Jhugg1 Basties (XLVI-B-
12-70), 156. 

Dharna by Harijans of Meerut (UP) 
at the residence of Prime Minister 
(XLV-17-11-70), 97. 

Drinking water and Housing faci-
lities proVided in Harijan Colonies 
(XLV-17-1170), 97. 

Harijans converted by Foreign Mis-
sionaries (XLVI-24-11-'11l), 141. 

Land grabbed and distributed to 
Harijans (XLVI-26-11-70), 190. 

Murder of three Harijanl! in 
Saharan pur district (XL Vl-25-
11-70), 92-93. 

Percentage of Harijans and Adivasis 
in Government services (XLVII-
9-12-70), 191-92. 

Pucca Houses tor HarfJans in Rajas-
than (XLVI-8-12-70), 62. 

99 
-----------

HARIJANS: Contd. 

Raping of Harijan women by police-
men in Keraia (XLVII-16-12-70), 
60). 

Reported contemptuous remarks 
against Hatijans in the Qook en-
titled "Bhatiya Sanskriti Aur 
Sahitya" (XLVll-18-12-70). 68. 

Secret rallies being held by Pakis· 
tani Maulavis ih Haryana districts 
(XLV-1l-1l-70), 159. 

Securing job for a Harijan research 
scholar (XLVII-1l-12-70), 131. 

Social Boycott of Harijans in Pun-
jab (XLV-17-11-70'J, 47. 

Social Boycott of Harijans of. a vil-
lag~ of Sonepat (X:' V-24-11-70). 
34-35. 

Welfare of Harijans of Hoshangabad 
and East Nimar Districts, M.P. 
(XLV-17-11-70), 180. 

Appointment of Chairman of 
Haryana State Social WeUare 
Board (XLVII-15-12-70), 66. 

Management of Gurdwaras of Pun-
jab, Haryana and Himachal Pra-
desh (XL'VII-16-12-70), 78-79. 

ProgreSs made by AIR Station, 
Haryana (XLVI-3-12-70), 159-6U. 

ProvisitlD of Water and Power 
from Beas Multi-PurpOse Project 
to Punjab, Haryana and Rajas-
than (XLVI--·25-1I-70), 96-97. 

Report of Committee of Technical 
ElCperts re: irrigated areas 
(XtVI-25-11-70), 173-74. 

Sending of Adivasi gir15 to Haryana' 
from Raigarh (XL V-10-11-70). 
45-46. 

Small pox cases in Haryana, Gujarat 
and Rajasthan (XLVI-2-12-70). 
161-62. 

Vacancies of judges in Punjab and 
Haryana High Court (XLVI-2-
12-70), 248-49. 

HASHISH: 

Ban on planting and cultivation of 
Hashish (XLVII-l 8-12-70) , 219-
20. 

Seizure of Hashish (XLVI-4-i2-70), 
116. 

------ ---- -- ----
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HAJI MASTAN: 

Enquiry into Forced signatures on 
Travel Documents of Baji Mas-
tan (XLVII-14-12-70), 184. 

Signatures on Travel Documents of 
Haji Mastan (XLVIT-14-12-70), 
183-M. 

HALF-AN-HOUR DISCUSSION: 

Ceiling On income (XLVI--2-12-70), 
477-92. 

Central Fisheries Corporation 
(XLVII-16-12-70), 344-S4. 

Impact of Drugs <Prices Control) 
Order on Prices of Drugs (XLV-
16-11-70), 329-32. 

Industrial Production in Fourth 
Plan (XLV-18-1i-70), 333-42. 

Late Running of Trains <XLVII-IS-
12-70) 384-64. 

Price of Sugarcane (XLVI-25-H-
70), 308-32. 

Production Indian Tobacco Com-
pany (XLVII-1l-12-70), 319-
38. 

Resu'mption of Trade between 
India and Pakistan (HAl{ Dis) 
(XLVI-4-12-70), 313-28. 

Role of Zoos in Educational, Con-
servational Preservative aspects 
{)f wild life (XVV-:-23-11-70), 
301--.16. 

Shifting of Industries from West 
Bengal (XLVI-27-11-70), 343-
58. 

Time Bound Schemes for improve-
ment of Calcutta Slums (XLVI-
7-12-70), 261-78. 

HEAVY ELECTRICALS LTD. 
BHOPAL: 

Agreement between British Firm 
and Heavy Electricals Ltd., 
Bhopal for manufacture of Nuc-
lear Turbines (XLVI-24-11-70), 
75. 

Export of goods by Heavy Electri-
cals Ltd. ~hopal (XLVI-8-12:" 
70), 107-08. 

Leakage of Transformer Design 
from Heavy Electricals (India) 
Ltd., Bhopal (XLV-I0~11-70), 

40-41. 

HEAVY ELECTRICALS LTD. BHO-
PAL--concld. . 
Loss incurred by Heavy Electri-

caIs, Bhopal (XLV-10-11-70), 
70-71. . 

Payment of Debt by Heavy Elec-
tricals (India) Ltd. (XLVII-1.5-
12-70). 107. 

Power Shortfall dUe to non-deli-
very of goods by Heavy Electri-
cals (India) and Bharat Heavy 
Electricals (XLV-24-11-70), 39-
40. 

Recruitment of Artisans' and En-
gineers in Heavy Electrica15 Ltd. 
Bhopal (XLV-I0-11-70), 162-63. 

Strike in Heavy Electrieala (India) 
Ltd., Bhopal (XLVI-:-24-11-70). 
114. 

Visit of former Engineer to 'Trans-
former Section in H.E.L. Bhopal 
(XLV--IO-1l-70), 59. 

HEAVY ENGINEERING CORPO-
RATION, RANCH!.: 

ACCidents in H.E.C. Ranchi 
(XLVII--15-12.70), 5S-~ 

Administrative set up in Heavy 
Engineering Corporation (XL V-
10-11-70), 72-73. 

Appointment, Removal and Resig-
nation by various Chainnan of 
Heavy Engineering Corporation 
(XLV--IO-11-70), 200-01. 

Board of Directors of H.E.C. 
Ranchi (XLVI-8-12-70), 134-35. 

Bonus Scheme in Heavy Engin~oer
ing Corporation, Ranchi (XL V-
10--11-70), 154-55. 

Consultancy Charges paia to 
Foreign Firms by H.E.C. Ranchi 
(XLVII-15-12-70>, 53-54. 

Czechoswvak Workers in H.E.C. 
Ranchi (XLVI-8-12-70),181-S2. 

Fire in the Foundry Forge - Plant 
of HEC Ranchi (XLVII-15-12-
70), 52-53. 

Holding of Annual General Meet-
ing of Board of Directors of 
Heavy Engineering Corporation, 
Ranchi and Resignation of its 
Chairman (XLV-17-11-70), 212. 

MuSter-Roll employees in Heavy 
Engineering Corporation, RancW, 
(XLV~10-1l-70), 201-02. 
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HEAVY ENGINEERING CORPORA-

TION: concld. 
Order. placed with Project Depart-

ment of H.E.C. by Delhi Munici-
pal Corporation, (XLVII-15-1~-
70),54. 

Rehabil.itation'cf Muslim Employees 
of H.E.C., Ranchi (XLV-10-11-
70), 43-44. 
{XLVI-24-11-70>, 150-51. 

Reinstatement of security staff of 
Heavy Engineering Corparati,OD, 
Ranchi (XLVI-24-11-70), 154-

Supply of .Machines by H.E.C., 
Ranchi (XLV-17-11-70), 106. 

Transfer of Chairman of Heavy 
Engineering Corporation (XLV-
17-11-70), 84. 

Transfer of Chairman of -Heavy 
E!'l~'!1eering Corporation Ranchi 
CXLV-10-11-70), 70. 

Violent Means Restored to in Strik-
es 'by Employees of BEC, Ranchi 
(XLV-IO-Il-70), 98-99. 

Debate. 

Correction of Answer to Supple-
mentaries on S.Q. No. 728 Re. 
Compensation to Families of Em-
ployees of H.E.C., a!lIlchi. (XL VI-
24-11-70), 195. 

HEAVY WATER: 
Heavy Water for Rajasthan Atomic 

Power Station (XLV-18-11-70), 
143-44,' 

Setting up of a Heavy Water Plant 
at Tuticorin in Tamil Nadu 
(XLV-18-U-70), 127. 

HELI~OPTER(S): 
-

DemonstratioJl of multi-purpose 
Soviet helicopter at Safderjung 
airport, New Delhi (XLVI-
2-12-70), 781. 

Grounding oft of helicopters for 
want of spares from Russia (XLV 
.-!9-11-70), 32-33. 

Helicopter factory at Bangalore 
(XLVI-7-12-70), 64'. 

Request from Punjab for Helicop-
ters and Combined Harvestors 
from Foreign countries 
(XLVI-26-11-70). 84-85. 

HELICOPTER(S): concld. 

Selection of Helicopter for Spraying 
(XLVII-17-12-'10), 84. 

Self sufficiency -in manufacturing of 
Helicopters (XLVI-2-12-'10), 

Setting up of project for servicing 
and overhauling of heliCOpters 
(XLV-23-11-70), 124. 

Supply of Helicopters to Foreign 
Countries (XLV-9-11-70). 51. 

I HERB(S): 

i 
I 

I 

I 
I 
! 
I 
I 

i 

t 

I 

Export of raw medicinal Herbs and 
import of ingredients for manu-
facturing drugs (XLV-16-11-70), 
97-98. 

Herb treatment for radical cure of _ 
Asthama (XLV-23-11-70), 125. . 

Use of durba grass for medical pur-
poses (XLV-I6-11-70), 80-Bl. 

HIDES AND SKINS: 

Export of animal skins and tusks 
(XLVI-25-11-70), 170. 

Export of reptile skins (XLVI-
2-12-70), 218-19. 

Overinvoicing of hides and skin 
import (XLVI-2-12-70), 213-14. 

HIGH COURT(S): 

Applications for age alteration by 
judges of high courts (XLVII-
16-12-70), 111-12. 

Filling up vacancies of . judges in 
High Courts (XLVI-25-11-70), 
124-25. 

SUpplementary Special Appeal 
against the Judgement of Allaha-
bad High Court in Railway Elec-
trification Case (Northern Rail-
way) (XLVII-15-12-70). 61. 

HIJACKING: 
Alleged Pak trairiing of Gueri1las to 

hijac Indian civil planes (XLYll 
-16-12-70), 110. . 

Conference of International Airlines 
operating in India - to prevent 
Hijacking (XLV-20-11-70), 206-
07, 

Cutting of Air links with Arab 
countries follOwing incidents of 
Hijacking of planes (XLVII-
18-12-70), 173. 

---.- ---------- --~,-----
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HIJACKING: concld. 

Effect of Hijacking of planes on 
Dumber of toUl'i$ts visiting India 
(XLVII-18~12~70), 43-44. 

Hijacking of B.O.A.C. Jet Airliner 
by Arabs (XLV-20-11~70), 120~ 

121. 
Hijacking of Planes (XLV-9-lI-

70), 65. 
Indian passengers hijacked (XLV-

9~1l~70), 130. 
Safety measures against hijacking of 

Passenger Crafts (XLV-20-11-
70), 98-99. 

Skyjacking of Civilian .Aircraft by 
Arab Commandos CXLV-9-11-70), 
14.~-44. 

HIMACHAL PRADESH: 
r 

Allocation of Judicial Officers to 
Himachal Pradesh (XLVI-25-11-
70), 27-28. 

Appointment of a whole time Sec-
retary ot Himachal Pradesh Sol-
diers. Sailors and Airmen Board 
(XLVI-2-12-70), 190. 

Central air for Hydel Power Pro-
ject (Himachal Pradesh) (XLVI-
25-11-70), 168-69. 

Demolition of compound waU at 
Sarahan, District Mahasu in Hima-
chal Pradesh (XLVII-16~12-70), 

207-08. 
Deppsits of Lime stone in Himachal 

Pradesh (XLVI-2-12~70), 119-
20. 

Expenditure on Siul Project (Hima-
chal Pradesh) (XLVII-9-12-70), 
192-93. 

Grant of interim rellef to employees 
BSL Project, Himachal Pradesh 
(XLVII-9-12-70), 72-73. 

Hunger strike by employees of 
BSL Project, Himachal Pradesh 

(XLVII-9-12-70), 71-72-
Legislation Te. statehood to Hima-

chal Pradesh, Manipur and Tri-
pun (XLVI-25-11-70), 109-10. 

Management of gurdwaras of Pun-
jab, Haryana and Himachal Pra-
desh (XLVII-16-12-70), 78-79. 

Milk Chilling Plant at Bhambla in 
Himachal Pradesh (XL VI-26~11-
70),157. 

---~-'-'---
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HUfACHAL PRADJ;SH: concld. 

Mode of selection of workers hi Siul 
Pl'9ject (Himachal PrideSh) 
(XLVII-16-12-70).176-77. 

Raising of compensation amount of 
Beas Project oustees (XLVII-
9-12-70), 191. 

Revision of pay scales of Dhani 
civil service as demanded by 
Himachal Pradesh Government 
(XLVI-2-12-70). 277. 

Service condtions of employees of 
BSL Project, Himachal Pradesh 
(JCLVII-9-12-70), 69-72. 

Setting up of cooperative tea factory 
at Palampur (Himachal Pradesh) 
(XLVII-l~12-70). 7~80. 

HIND GA,LVANISING AND ENGI-
NEERING CO., (P) LTD. (XLV-
17-11-70), 146. 

CBI InquU-Y into irregularities com-
mitted by Hind Galvanising and 
Engineerng Company (XLV-
9-11-70), 175-7~. ' 

Supply of 20 gauge steel barrels to 
IOC by Hind Galvanising and 
Engineering Company (XLV-
23-11-70), 107. 

Supply of barrels to oil companies 
by Hind GalvanisiQg and Engi-
neering Company (XL VI-
2~12-70), 163. 

Supply of Steel Sheets to Hind 
Galvanising and Engineering Co. 
(p) Ltd. (XLVI-8~12-70), 164-

fB. 

Utilisation of imported steel sheeta 
by Standard Drum and Barrel 
Mfg. Co. Bombay and Hind Gal-
vanfj;ing and Engineering Co. (p) 
Limited, Calcutta (XLVI-:'2~11-
70), 73. . 

HINDI: 
Alleged practising of caste-dilicri-

mination by HiDdi Officer in the 
Ministryo! Finance (XLVII-
11-12-70) ,53. 

Alleged statem@1; by a Minister of 
Punjab Government' reo action on 
claiming Hindi as. Mother Tongue 
(XLVII-16-12-70), 185-86. 

•• --~---- - ----""'-.--__ 0 ___ -
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HINDI-concld. 
Chllflging of secret codes from 

English into Indian Languages 
(XL VI-2-12-70), 199. 

Enquiry into Involvement ·of Hindi 
Officer in Smuggling Raoket 
(XLVI-4i-l:l-70), 77. 

~vernment Aid to. Newspapers of 
Madhya Pradesh to Promote. Hindi 
(XLV-12-11-70), 170-71. 

Grants to States tor propagation of 
Hindi (XLVI-27-11-70), 111-12. 

lIindi and foreign languages k:JlOw-
ing Indian High Commissioners 
and Ambassadors (XLV-16-11-
70), 89. 

Hindi knowing persons recrwted in 
central services (XL Vn-16-12-
70). 206-07. 

International Status for Hindi 
(XLV-20-11-70), 197-99. 

Printing of Government Publications 
both in Hindi and English (XLV-
18-11-70), 142. 

Progress made bv Committee Ap-
pointed for Translating Central 
Manuals etc. (XLBI-27-11-70), 
132-33. 

Progressive use of Hindi (XLVI-
2-12-70), 291-92. 

Recruitment of Hindi translators in 
Ministries (XLVII-l~12-70), 147-
48. 

Setting up of New Hindi Advisory 
Committee (XLV-12-11-70), 76. 

Switch over to work in Hindi in 
tbe Department of Works. Hous-
ing and Ur.ban Development 
(XLvn-14-12-70), 121-22. 

Translation of Standard Works of 
Foreign Languages into Hindi by 
Commission for Scientific and 
Technical Terminology (XL VI-
27-11-70), 163-65. 

Use of Hindi and regional languages 
as medium of administration 
<XLvn-9-12-70), 155-56. 

Use 'of Hindi Language in Supreme 
Court (XLV-18-11-70), 65-66. 

HINDI ADVISORY COMMITTEE: 
Expiry of term of Hindi AdviSOry 

Committee (XLVI-27-11-70), 
223-24. 

I. 

I 
I 
1 
I 

HINDI SAHITYA SAMMELAN: 

Loss suffered by Hindi Sahitya 
Samme1an, Allahabad and Naaari 
Praoharini Sabba, Banaras (XLVII 
11-12-70), 106. 

HINDU RELIGIOUS ENDOWMENTS 
COMMISSION: 

Recommendation of the Hindu Reli-
gious Endowments Commission 
(XLV-10-11-70), 175-76. 

HINDUSTAN AERONAUTICS LTD.: 
Agreement between HAL and USSR 

for modified version of MIG-21. 
(XLV-9-11-71), 91. 

Recruitment of British Nationals as 
flight directorS in Hindustan Aero-
nautics, Kanpur (XLV-16-11-
70), 133-34. 

HINDUSTAN AIRCRAFT LTD.: 
Chairman of Hindustan Aircraft Ltd: 

(XLVI-7-12-70), 35. 

HINDUSTAN ANTIBIOTICS LTD.: 
Bonous demand of workers of 

Hindustan Antibiotics Limited, 
(XLVII ___ 14-12-70). 200. 

HlNDUSTAN HOUSING FACTORY 
(XLVI-7-12-70), 152. 

HINDUSTAN LEVER LTD. (XLVII-
14-12-70), 187-88. 

Indian equity holders in Hindustan 
Lever Ltd. (XLVII-18-12-70). 
149. 

Indication of Weights by Hindustan 
Lever Ltd. .,on its Products 
(XLvn-14-12-70). 186-87. 

Reglstration of Hindustan Lever 
Ltd. Under Monopolies Act, 188. 

HINDUSTAN MACHINE TOOLS.: 

Appointment of Scheduled Castes 
and Scheduled Tribes in HMT. 
Bangalore (XLV-10-11-70), 53-
M; 

Closure of HMT Bangalore (XLVI-
8-12-70), 125-26. 

Dispute regarding Bonus in HMT 
(XLVII-IO-12-70), 46. 

Lock out in HMT Factory at 
Bangalore and other places 
OCLVII-15-12-70), 43. 

-_. --._-- - ._._--_ .. _--._---- ---~--.---- -.- ---
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HINDUSTANMACHINE TOOLS-
C01lcld. 
Setting up of HMT's Printing Press 

Unit in Kalamassery (Ernaku-
lam) (XL VlI-15-12 70). 133. 

Strike/Lock-out in HMT Banga-
lore (XLVIl-15-12-70), 1S-25. 

Supply of Machine Tools by HMT 
to U.SA (XLVI-8-12-70), 31-32. 

Training to Engineers in H.M.T. 
BangaIore (XLV-10-11-70), 54. 

HlNDUSTANORGANIC CHEMI-
CALS: 
Development of domestic techno-

logy for plants being set up by 
Hindustan Organic Chemicals 
(XLV-23-11-70),77. 

HINDUSTAN PHOTO FILMS MANU-
FACTURING CO.: 

- Appointment of Sale Distributor by 
Hindustan Photo Films manufac-
turing Co. (XLVll-15-12-70), 
169-70. 

Chairman and Board of Directors 
of Hindustan Photo Films Manu-
facturing Co. Ltd. (XLVI-24-11-
70). 77-78. 

BINDUSTAN SHIPYARD LTD.: 

Market for Hindustan Shipyard -
Vessels (XLV-20-11-70), 215. 

Scheme for manufacturing small 
ships in Hindustan Shipyard Ltd. 
(XLVII-18-12-70), 184. 

Wage revision in the Hindustan 
Shipyard Limited (XLVII-IS-
12-70), 1~14. 

HINDUSTAN STEEL LTD.: 

. Distribution of Molten Slag to 
Prime Minister by Hmdusjan 
Steel Ltd. (XLVII~15-12:.iO). 
40-41. 

Expenditure on advertising cam-
paign of HiPdultan Steel Limited 
(XLVI-24-11-70). 95-96. 

Handling losses of Raw :\1aterials 
in the Plants of Hindustan Steel 
Ltd. (XLV~1'l-11-70), 128. 

-----------------------

HINDUSTAN STEEL LTD.-c04tcld. 
Import of Steel by Mis Hir.~ustan 

Steel Ltd. (XLVII-15-12-70). 79-
80. 

Import of Steel Plates and Steel 
Sheets by Hindustan Steel Ltd. 
and other Governtnent Organisa-
tions <XLV-IO-11-70). 209~10. 

Incentives for work in Hindustan 
Steel Factories (XLV-24'-1l-70). 
1-11. 

Registration of Steel DE'alen; and 
Consumers with Hindustan Steel 
Ltd. (XLV-I0-11-70), 5.6-57. 

Reported decision of Hinduswn 
Steel Ltd. to stop production in 
Durgapur Steel Plant (XL V-
10-11-70). 189-90. 

HINDUSTAN VEHICLES PROJECTS 
(P) LTD.: 
Sale of Hindustan Vebreles Project 

(P) Ltd. PhulWllri Shariff 
(Patna) (XLV-17-11-70), 48. 

HJm)USTAN ZINC LTD.: 
Strike in Hindustan Zinc Ltd. 

(XLVII--17-12-70), 91. 

HIPPY (lES) : 
Inftux of Hippies from Nepal into 

India (XLV-1l-1l-70). 17:. 

HOLIDAY(S): 
Survey by Administrative Reforms 

Commission on Joss to Govern-
ment by one day's public boliday 
(XLV-1l-1l-70), 97. 

HOLIDAY HOME (5) : 
Establishment of Holiday Homes: 

(XLVI-3-12-70) 51-52. 

HOME GUARD (S): 

Employees of civil defence: and 
home guards organisations 
(XLVI-2-12-70). 330-32. 

Oftke of civil de'fence and home 
guards raided by CBI (XLVI-
2-12-70), 329-30. 

HOMOEOPATHY: 

Homoeopathic 'Dispensaries in Rural 
A1'eas (XLVII-14-I2-70), 161. 



SUBJECT INDEX lOS 

HOMOEOPATHY: ccmtd. 

Lady Hornoeopaths for lUCD Pro-
gramme (XLVI-7-12-70). 145. 

HONG KONG: 

Opening of office of State TrudiIlg 
Corporation in Hong Kong 
(XLVI-25-11-70), 166. 

HOOGHLY RIVER: 
Designs of Hooghly river bridge 

(XLVII-18-12-70), 97. 
:Particulars of Members of ihe tech-

nical committee set up fer Hoogh-
ly river bridge (XLVI!-18~12-
70), 97. 

Steps taken to maintain navigabi-
lity of Hooghly River (XL VI-
4-12-70), 160. 

HOSPITAL(S) : 
Alleged Death of a child due t41 

head injilry in Safdurjung Hospi-
tal, New Delhi (XLVI-14-12-70) 
42-43. ' 

Chittaranjan mobile hospital in 
West Bengal (XLVII-1l-12-70), 
64. 

Conditions of Hospital~, Clinics and 
Health Centres in rural areall 
of district Midnapur (West Ben-
gal) (XL VII-14-12-70), 137. 

Construction of Hospitals in Keon-
jhar District Orissa for Iron 
Ore Workers (XLVII-IO-12-70), 
88. 

Death of Prem Kumari in Wjlling-
don Hospital, New Delhi (XLV"':" 
IS-11-70).93-94. 

Discontentment among staff of. TB 
HospItal, Mehrauli. Delhi (XLV-
lS-1l-70), IS4. 

ENT Specialist for General Hospi-
tal, Imph31 (XL VTI--14-12-'70), 
129-30. 

Irregularities Committed by Ad-
ministrative Officer, Safdarjang 
Hospital. New Delhi (XLV-
9-11-70), 186. 

Land requisition for setting up of 
Hospital in Mohza Govindpur 
(West Bengal) (XLVIl-14-12-
'10), 85-8S. 

HOSPITAL (S)-contd. 
Maltreatment of Patients ill Ho~pi

tals of Delhi (XLV-9-11-70), 99. 
Moolchand Kharati LaI llospital, 

Lajpat Nagar, New Delhi 
(XLVII-14-12-70), 127. 

Opening of Public Hospital;; and 
Dispensaries in Janakpuri Colony, 
Delhi <XLVII-14-12-70), 114-
15. 

Recognition of Karma Medical Hos-
pital for treatment of P and T 
Employees of Jhumari Tilaiya in 
Hazsribagh District (XLVI-
26-11-70), 95. 

Report of Commission on T.B. Hos-
pital, Mehrauli, Delhi (XLV-
9-11~70), 188-89. 

Rules and regulations and service 
conditions for employees of 'rB 
Hospital, Mehrauli (Delhi) 
(XLV-16-11-70). 164-S5. 

Set of human bones missing from 
Lady Hardinge Hospital, New 
Delhi (XL VI-2-12-70). 101-02. 

Setting up of Children's Ward in 
the district hospitals of Madhya 
Pradesh (XLV-23-11-70)., ,161. 

Setting up of drug shops in hospi-
tals (XLV-9-11-70), 85-85. 

T.B. Hospital, MehrauJi, Delhi 
(XLV-9-11-70), 186-88. 

HOSTEL(S): 

Hostels at Hill stations for use of 
Central Government employees 
as health resorts (XLVI-2-12-
70), 167-69. 

Inadequate Provision' of 'Services' 
in Curzon Road Hostel, New Delhi. 
(XLV-9-11-70), 181-82. 

More hostel accommodation for' 
working girls in De1hi (Xl. V -
16-11-70), 133. 

Names and location of Hostels of 
Intel'I)ational Standards in India 
(XLVII-1l-12-70), 150. 

HOTEL(S): 
Cabaret Dances in Delhi Hotels' 

(XLV-18-11-70), ~S3. 
Hotel for visitors at· Chitrakut, UP 

(XLVII--11-12-70), 136. 
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HOTEL: contd. 
Hotel to be run by India Tourism 

Development Corporation in 
N.D.M.C. Multistoreyed Building·~ I 
ill Chanakya Puri (XLVI-4~12-
70), 167. I 

Implementation of Wage Board 
Award in Ashoka Hotels Ltd., 
New Delhi <XLVII-1l-12-70), I 
56. I 

Incentive-bonus Payment to Hotel 
Staff from Service charge 
XLVI-27-11-70), 77-78. 

Irregularities committed by the 
management of Ashoka Hotels 
Ltd., New Delhi (XLVII-1l-12-
70), 71. 

Shortage of hotels and tourist 
houses in Madhya Pradesh 
(XLVll-1l-12-70), 108. 

HOUSING: 
,Aid .to States for house building for 

their employees (XLV-23-11-70), 
114. 

.Allotment of Plots to Members of 
Gujranwala House Building C0-
operative Society Ltd., Delhi 
(XLvn-14.12-70).63. 

Alterations in fiats demolished in 
N araina colony (XL VI-7 -12-70) , 
139. 

Central assistance to Madhya Pra-
desh for hOUSing scheme (XLV-
23-11-70), 160. 

Common fiats for the rich anei the 
poor (XLV-16-11-10), 144-45. 

Construction of Houses for Staff of 
Naval Submarine Project, Vilha-
khapatnam (XLVII-14-12-70), 
66-67. 

'Construction of houses in urban and 
rural areas during the Fourth 
Five Y~r Plan (XLVI-2-12-70), 
127-29. 

Dehiring of houses where owners 
were in possession of ftatsfbouses 
(XLVI-7-12-70), 142. 

'Direct hiring of houses by anny 
officers on reimbursement basis 
(XLVI-7-12-70), 137. 

'Financial assistance for housing 
programme in Kanpur (XLV-
16-11-70), 91-92. 

I 

HOUSING-contd, 

Gujranwala HouSe Building C0-
operative Society, Delhi (XLVII-
14-12-70), 62. 

Houses for Middle Income Groups 
in Delhi (XLV--4I-1l-70), 98-99. 

Houses not fully paid for by allot-
tees in MalviYa Nagar, New Delhi 
(XLVII-I0-12-70) 101; (XLVII-
17-12-70), 68. 

Housing Facilities for Staff of 
Indian Agricultural Research In-
stitute (XLV-12-11-70), 61-62. 

HOUSing facility to P and T emplo-
yees of Dahod, Gujarat <XLV-
12-11-70), 67-58. 

Housing scheme for landless agri-
cultural labourers <XLVI-7-12-
70), 126. 

Housing Scheme for Scheduled 
Castes, Scheduled Tribes and 

I Backward Classes (XLVI-M-ll-
70), 170-71. 

Loan assistance for construction of 
houses for rural labourers 
<XLV-23-11-70), 81. 

Number of hired houses for defence 
services (XLVI-7-12-70), 138. 

Number of houses constructed tor 
Rarijans in Madhya Pradesh 
(XLVll-15-12-70), 84-85. 

Permission to Madhya Pradesh for 
sale of houses constructed under 
subsidised Industrial HouSing 
&heme to tenants (XLvn-
14-12-70), 149-50. 

Policy retarding dehiring 
(XLV--23-11-'70). 180. 

Post-war Reconstruction 
Scheme 219 in Gujarat 
24-11-'70), 49. 

of houses 

Housing 
(.XLVI-

Provision of housing facilities in ' 
Maharashtra during Fourth Five 
Year Plan (XLVI-2-12-70), 147-
48. 

Revolvi~ fund for housing schemes. 
(XLV-I6-11-70), 122-23. 

Rural housing problell'l (XLV-
23-11-70), 80. 

Rural labourers who hljve no houses 
(If their own (XLV-~-11-70), 81 . 

.. _------_._--_ .. _---- -_._---- ~, ---.--
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HUMAN SACRIFICE(S): 

Cases of human sacrifice (XLVI-
25-11-70). 128-29. 

, Reported human sacrifice made in 
Kali temple in Rajasthan (XLV-
11-11-70). 104. 

Young Boy sacrificed to Goddess in 
Delhi (XLV-18-11-70), 94-95. . 

HUNGARY: 
Aid from Hungary for sorting up 

Telecommunication Factory 
(XLVII-17-12-70). 99. 

Improvement of Trade with Hun-
gary (XLV-18-11-70), 39. 

Trade with Hungary (XL VII-9-12-
70), 111-12. 

HUSSAINIWALA CHECKPOST: 
Developmenf of Hussainiwala check-

post (XLV-11-11-70), 52. 
HYDRO-ELECTRIC PROJECT: 

Development of Karnall Hydro-
Electric Project in Nepal (XLV-
18-11-70), 199. 

Utilisation of construction equip-
ments and spare parts of Hydro-
electrical projects (LVI-2-12-70), 
311. 

I 
IDIKKI HYDRO-.ELEC'tBIC PRO-
JECT: 
Strike in Idikki Hydro-Electric 

Project, Kerala (XLVI-25-H-
70), 48-49. 

IMPACT PUBLICATION(P) LTD.: 
Liquidation of Impact Publication 

(P) Ltd. (XLVII-18-12-70), 182. 
IMPHAL: 

Rifles meant for village volunteer 
force in Imphal used by rebel 
Nagas (XLVI-2-12-70), 271-72. 

Setting up of rational medical col-
lege at Imphal (XLVI-7-12-70). 
109. 

Debates 
Situation in Imphal (CA) (XLV-

17-11-70), 217-28. 
lMPORT(S): 

Changes in 
agreements 
39-40. 

import/export trade 
(XLV1I-16-12-70), 

IMPORT (S)-cantd. 

Committee on over invoicing, under-
invoicing of imports and misutili-
sation of import licences (XL VII-
18-12-70), 79. 

Delay in placing order for import ot 
Chloramphenic~l by Stat" 'l"rllding 
Corporation (XLV-23-11-70) 
106. 

Enquiry into Import of Raw Wool by 
Mis. Modella Woollen Mills (P)" 
Ltd. (XLV-18-11-70), 131. 

EstimatE!'3 of cotton production and 
import thereof (XLV1I-16-12-
70), 64-65. 

Foreign Exchange for Import of 
Newsprint (XLV-17-11-70), 156. 

Import and export office at Kota, 
Rajasthan (XLVII-16-12-70), 
158-59. 

Imports from USSR (XLVll-9-12-
70), 21-29. 

Import of Alloy and Special Steel 
(XL VII-15-12-70), 37-38. 

Import of computors (XLVII-16-
12-70), 175. 

Import of Crude Oil as Feed Stock 
for Petro-Chemicals (XLVII-H-
12-70) 151-52. 

Import ~f drugs and vitamins by. 
STC (XLVII-16-12-70), 55-56. 

Import of Indian textiles by UK 
(XLVII-1l-12-70), 26. 

Import of Industrial Know-How 
(XLV_17-11-70), 22. 

Import of Pig Iron (XLVl-B-12-
70), 77. 

Imports of Pocket size Wireless 
Telephone "Riko-60" from USSR 
(XLV-12-11-70), 132-33. 

Import of rock phosphate from 
Nauru Island for producing fer-

tilizer (XLV1I-16-12-'0), 94-1IIi. 
Import of Sheep from Australia 

(XLV-12-11-70) 123-24. 
Import of Steel '(XLVI-8-12-70), 

24-28. 
Import of Steel by Mis. Hindustan 

Steel Ltd. (XLVII-15-12-70), 
79-80. 

Import of Steel on Selective Basis 
for Exporting Steel Products 
(XLV-18-11-70), 136. 

Imporf of Tinplates' (XL Vl- 24-11-
70). 35-36. 

-- ------.---------
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IMPORTS: contd. 

Import of Trawlers (XLVI-3-12-
70), lSI-52. 

Import schemes for dry fruits 
(J(LVI1--16-12-70), 38-39. 

Increased share of State Agencies 
in Import Trade (XLV-18-ll-
70), 129. 

,LiberalisatioD of imports (XL VII-
" 9-12-70), 37-38. 

Llberalisation of import of Raw 
Materials for Engineering Indus-
try (XL V-18-11-70), 196-97. 

Opposition to import cd jute by Jute 
Balers Association of Calcutta 
(XLVI-25-11-70), 193. 

Practice of Dot indicating price and 
,gelivery time of imported mate-
rials (XLVI-2-12-70) 302-04. 

Stoppage of financing df Drug im-
ports to India by United States 
Agency for International Deve-
lopment (XLVII-14-12-7Q), 72. 

Value of Imports of Cigarettes and 
new materials used in indigenous 
Cigarettes (XLV-18-11-70), 190-
91. 

IMPORT LICENCE(S): 
C.B.L Inquiry re. Import Licences 

on False Representations (XL V-
18-11-70), 68-69. 

CIF value of import licences issued 
to oil companies for import of 
steel sheets (XLVII-D-12-70), 81-
82. 

Committee on over invoicing, 
under-invoicing of imports and 
misutilization of import licences 
(XL VII_18-12-70), 79. 

Grant of import licence to Bharat 
Carpets Ltd. (XLVI-2-l2-70), 
220. 

Import Licences to Hoteliers 
(XLVI-27·1l-70), 80-81. 

Import licences to Mbatre Pen and 
Pwtic Industries (Private) Ltd., 
Bombay (XLVI-25-11-'10), '10. 

LiberaJised import and licensing 
policies (XLVl-24--U·70), 151-
53. 

~ation in 
(Restrictions) 
146-4'1. 

Import Licensing 
(XL V-l8-11-70). 

IMPROVEMENT TRUST(S): 

Central aid to U.P. Government for 
construction of houses under ,im:~ 
provement trust (XLVI-2-12-70), 
107-08. 

. INCOME-TAX: 

AllocatiOn of Proceeds from 
Income-Tax to States (XLVI--4-
12-70), 111. 

Appeals Di'Sposed of by Income-
Tax Appellate Tribunal, Calcutta 
Benches (XLVD-15-12-70), 26-
38. 

Appeals on income-tax assessment 
(XLVII-1l-12-70). 60. 

Arrears of Income-Tax (XLV-20-
11-70), 212·13. 

Arrears of income-tax outstanding 
against Begum Sheikh Abdullah 
(XLVII-1l-12-70), 169. 

Assessees Possessing Wealth above 
Rs. 25 lakhs (XLV-20:"U-70), 
183-84. 

Collection of Income-Tax from 
Himachal Pradesh. Manipur and 
Delhi (XLV-20-11-70), 207-08. 

Confirmation of staff in Income-
Tax Department, Delhi (XL VI-
27-11-70), 97-98. 

Evasion of income-tax by MIs. 
Bujjamal Kundan LaI, Medganj, 
Delhi (XLVD-18-12-70), 64. 

Evasion of income-tax by traders 
in Moradabad (XLVII-ll-lz" 
70), 75. 

Filing of income-tax returns by 
Shri R. K. Nayyar (XLVI1--l8-
12-70), 113-16. 

Income-tax on consultancy Corn-
panies (XLVI-4-12-70), 126. 

Installation of fans in the income-
tax office, Bombay (XLVII-ll-
12-70), 111. 

Irregularities committed by M/_. 
Poddar International Transport 
Owners in payment of income-
tax (XLVTI-18-12-70), 87. 

Non-Payment of Income-tax by 
Poddar Mines Owners (XLVI-4-
12-70), 181. .. -----------------------------
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lNCOME·TAX: eoutd. 

Payment of income-tax and wealth 
tax by film producer Shri R. K. 
Nayyar and his wife (XLVII-18-
12-70), 114-16. 

Payment of income-tax and Wealth 
Tax by Firms and Individuals of 
Bombay (XLVI-4-12-70, 154. 

Payment of Income Tax by Shri 
H. D. Mundhra (XLVI-27-11-
70), 26-32. -

Payment of income-tax by the offi· 
cers of MIs. Permanent Magnet 
Limited,Bombay (XLVII-18-12-
70), 75-77-

.Payment of Income Tax by J. C. 
Mills (XL VI-4-12-70), 113. 

Payment of Income Tax by Firms 
and Individuals in Myo3ore 
(XLVI-14.12-70), 89. 

Payment of Income Tax by Shri 
K. B. Parsai (XLVI-4-12-70). 48. 

Pending cases for recovery of 
income-tax (XLVII-18-12-70). 
17.8-79. 

Pending cases of income-tax 
(XLVII-ll.12-70). 93. 

Raids by Income Tax Officers in 
Punjab (XLVI-27-11-70), 213-
14. 

Raid on the house of Shri R. K. 
Nayyar (XLVII-18-12-70), 37-
38. 

Raising of taxable limit of income· 
tax and wealth-tax (XLV-20·n· 
70), 130-131. 

Realisation of arrears of Income-
tax (XLVI-2'1-11-70), 58. 

Reco~ry of income-tax (XLVII-
11-12-70). 133. 

Recovery of Income-tax arrears 
(XLVI-27.11-70), 6()-62. 

Recruitment of Judicial Members in 
the All·India Income Tax Tribu· 
nal (XLVII-15-12-70), 148. 

Rewards to the Informers of 
Income Tax Evaders (XLV-4-
12-70), 183. 

Tax refund week (XLVII-1l-12-
70). 42. 

Transfers in Income Tax Depart-
ment in Delhi (XLV_20-11.70), 
141-42. 

1\ IN~~c~:::i~:FI~:R~~come Tax 
Officers at Calcutta~ Bombay and 
Delhi on Transfer (XLVI-27-
11-70), 150-51. 

I Raids conducted by Income Tax 
I Officers in Ludhiana (XL V -20-

\
' 11-70), 56-60. 

Selection of Income Tax Officers 
(XLVI....:.27.11-70) , 205-07. I Selection of Income Tax ()fficers 

I ·by the Departmental Promotion 

I Committees (XLVI-27-11-70), 
I 250. 

I 
! 
I 
I 
I 

I 
I 

'INDIA'S CHINA WAR': 

Neville Maxwell's 
China War" (St) 
12-70), 239-70. 

book "India~s 
(XLVII-I 6-

INDIA LEAF TOBACCO 
LOPMENT CO.: 

DEVE-

Probe into Monopolistic and Res· 
trictive Trade Practices of India 
Leaf Tobacco Development Co. 
(XLV-20.11-70), 82-83. 

INDIA TOBACCO COMPANY 
(XLVII-15-1:z:'10), 74. 

British Shareholding in India 
Tobacco Co. Ltd. (XLV-20-11-
70), 48-49. 

INDIA UNITED MILLS: 
Working of India United Mills, 

Bombay (XLV-20-1l-70), 93-94. 

INDIANS ABROAD: 

Change in attitude of discrimina· 
tion against Indians in. South 
Africa (XLVI-2-12-70), 149-50. 

Eviction of Indian Farmers of 
GUlita Valley, JOhanne3berg. 
(XLV-9-11-70), 155. 

Eviction of Indians from Nepal 
(XLVI-7.12.70). 115. 

Indians abroad who lost their 
Indian citizenship (XLVI-~5-11-
70), 45-46. 

Indians in Ceylon . willing to re-
nounce Ceylonese citizenship 
(XLVI-2-12-70l, 173. 
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INDlANS ABROAD: contd. 
Indians not permitted to leave 

Bunna (XLV-7-12-70), 57. 
Indian 'I'raders forCed to leave 

Kenya oa,VIi-14-12-70) 87-88. 
Ousting. of Indians from' Libya 

(XLVU-14-12-70), 88-89. 
Prosecution of Indians for their 

illegal entry into London 
(XLVI-2-12-70), 188-89. 

Protection of interests of persons 
of Indian Origin in Zambia 
(XLVIi-14-12-70), 48-49. 

Setting up of a department to look 
after the Indian nationals in fore-
ign countries (XLVI-4-12-'t0), 
184-85. 

Reported difficulties experienced by 
Indians in Ceylon (CA) (XLV-
10-11-70>, 213-27. 

INDIAN ADMINISTRATIVE SER-
VICE: 
Boycott of European history paper 

by candidates of lAS examina-
tion, 1970 (XLVI-25-11-'10), 191-
92. 

Graduates recrWted in lAs and 
other specialised services 
(XLVI-25-11-'1tI), 175-76. 

I.A.S. officers on deputation from 
States to Centre (XLVI-25-11-
70), 156-57. 

I.A.S. Personnel in Public Sector 
Undertakings (XLVI-4-12-70), 
119. 

Pre-I.A.B. Coachin, Centre in 
Allahabad University (XLV-17-
11-70), 56. 

Raising of age limit for lAS exam-
ination (XLVI-2-12-70), 2']5..76. 

Recoinmendations of Committee of 
Secretaries relating to A.R.C. Re-
port on I.A.S. (XLV-18-11-70), 
50-57. 

Special lAS examination for first 
class graduates (XLVI-2..;12-70), 
314. 

INDIAN ADVERTISING BOARD, 
BOMBAY (XLVI-3-12-70), 33-
34. 

INDIAN AGRICULTURAL RE-
SEARCH INSTITUTE· 
Class 1i Posts. In Indian AJricul-

tural Research Instit~ <XtVI-
26-I1-70~, 166. 

INDIAN AGRICuLTURAL 'RE-
SEARCH INSTITUTE: ccmtd. 
I)epartinental Promotion Commit-

tee Of Indian Agricultural Re-
search Institute (XL'VI..:...3-12-
70), 171-72. 

Extension of Service to Scientific 
and Accounts. Officers in Indian 
Atriculture Research InStitute 
(~VI--3-12-70), 142-43. 

INDlAN AIR FORCE: 
Collection of Money from Candi-

dates for their recruitment in 
IAF (XLVII-14-12-70), '79-80. I Use of IAF special planes by P.M. 
during tours (XLVI-7-12~70), 

II IND:!N AIRLINES CORPORATION: 
Acceptance of credit vouchers by 

lAC (XLVII-1l-12-70), 202. 
i Age relaxation for displaced per-

I sons from East Pakistan for re", 

II 

cruitment in Indian airalines and 
Air India (XLVII-18-12-70), 
171-72. 

Appointment to the post of Junior 
I Trame Assistant in lAC (XL VI-
I 27-11-70), 199-200. ! Bearing and injectors missing from 
i transport stores of Indian AJr-

tiDes (XLVII-18-12-70) 210. 
Decision bv Employees Of' I.A.C. to 

go on Strike CXLVI-4-12-70), 
142. 

Delayed or Cancelled Flights of 
Indian Airlines (XLVI-27-11-
70), 167. 

Delhi bound Plane of Indian Air-
lines made to Forceland at 
Begumpet (XLVI-27-11-70), 144. 

Disciplinary action taken against 
an employee ot Indian Airlines 
(XL'VII-18-12-70), 210. 

Estimated lOSs due to strike in 
Indian Airlines CXLVI-27-11-
70), 134. 

FIe! Expansion by Indian Airlines 
(XLVI-27-11-70), 180. 

Plans of Indian Airlines to estab-
lish a City Tenninal in New 
Delhi (XLVI-4-12-70), 99. 

Recruitment of ~andidatesbelong
ing to SChe(fuled CaStes and 
Scheduled Tribes for tb~ pOllts of 



INDIAlIo AIRLIN~onc1d 
jllnior tt'affic assistants in Indian 
Airlines (XLVII_18-12-70) • 1'10-
171. 

Welding machine imPOrted by IAC 
(XLVlI-I8-12-70), 210-11. 

Reported refusal ,by Indian Airlines 
Pilots to fly Avros (CA) (XLVI 
--7-12-70), 156--71. 

.Situation created by the agitation 
of Indian Airlines Pilots (ST) 

(XL VII-1l-12-70)!, 232-36. 

INDIAN AIRLINES INSTITUTE: 

Expenditure On Indian Airlines 
Institute being set up at Hydera-
bad (XLVI-27-11-70), 118. 

INDIAN COTTON MILLS FEDERA-
TION: 

Meeting of Indian Cotton Mills 
Federation re: price of cotton 
(XLVII--16-12-70), 178-79. 

INDIAN COUNCIL OF AGRICUL-
TURAL RESEARCH: 

Plan for green revolution in 
drought affected areas by Indian 
CounCil of Agricultural Research 
(XLV-12-11-70~,- 190. 

Recruitment of Librarian for Indian 
Council of Agricultural Research 
at Pusa Institute (XL VI .... 26-11-
70)' 116-17. 

Representation against Selection of 
Staff made by Indian Council of 
Agricultural Research (XL VlI-
17-12-70), 104-

Transfer of AgricultUral Imrtitutes 
to Indian Council of Agricultural 
Research and its effect on em-
ployees of Institutes (XL VII-
10-12-70). 164. 

INDIAN DRUGS AND PHARMA-
CEUTICALS LTD.: 

Appointment of Divisional Sales 
Manager (Bulk) in Indian Drugs 
and Pharmaceuticals Ltd. (XLV-
9-11-70), 79-80. 

Enquiry into closure of Antibiotic 
Unit at Rishikesh (XLV--9-11-
70), 152-53. 

Ill' 

INDIAN DRUGS AND PHARMACEU-
TICALS LTD.,--conld. 

lnereasein cost of primary drugs. 
sold byIDdia'n drugs and Phar-
maceuticals Ltd. (xLVI--2-l2-
70). 17~-76. 

Poor Performance of Indian Drugs 
and Pharmaceutical Ltd. Madras 
(XLVII--14-12-70), 59-60. 

Total investment made in Public 
Sector Synthetic Drugs Plant 
(XLVI-2-12-70), 69-71. 

UmIAN ECONOMY: 

World Bank's report on Indian 
economy (XLVn-18-12-70), 33. 

INDIAN FOREIGN SERVICE: 
Poste lying vacant in !FS (A) 

Cadre (XL VlI-14-12-70), 150-
51. 

INDIAN INSTITUTE OF FOREIGN 
TRADE: 
Suggestions to exporters by Indian 

Int!titute of Foreign Trade (XLV 
18-11-70), 104--16. 

INDIAN INSTITUTE OF PUBLIC 
ADMINISTRATION: 
Dependence of Indian Institute of 

Public Administration on US aid 
(XL VII-11-12-70), 95. 

Inve(1igation conducted into the 
Affairs of Indian Institute of 
Public Administration, (XLVI-
27-11-70), 88-89. 

INDIAN INSTITUTE OF SCIENCE, 
BANGALORE: 

Appointment in Indian Institute of 
Science, Bangalore (XLV--20-
11-70), 200. 

INDIAN INSTITUTE OF TECHNO-
LOGY: 
Aeronautical Engineering Depar-

ment of Indian Institute of Tech-
nology, Kharagpur CXLVI---27-
11-70), 166-67. 

INDIAN INVESTMENT CENTRE 
(XLVII-LB-12-70), 104--06. 

INDIAN IRON AND STEEL COM-
PANY LIMITED (XLV--IO-ll-
70). 92. 

------ -_.-._._._._---< 
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INDIAN MO.TIO.N PICTURES EX-
PORT CO.RPO.RA TIO.N: 

Fort"-ign trips by Chairman, Indian 
Motion Pictures Export Corpora-
tion (XLVI-2-12-70); 235-36. 

INDIAN NATIONAL ARMY: 

Rebuilding of INA Memorial mO::lu-
ment in Singapore (XLVI-2-t2-
70), 100-0L 

Debates 

Correction of Answer to USQ No. 
1476 dated 4-3-1970 Re: collec-
tion and preservation of Military 
material of Azad Hind Fuz 
C XL1V-23-1 1-70); 195-96. 

INDIAN OCEA."l: 

Appeal to big powers to keep away 
from Indian O.cean (XLV-2S-11, 
-70),60. 

Australian and British warships in 
the Indian Ocean (XLV-16-11• 
70), 134. 

Exploitation of deposits in sea bed 
of Indian O.cean (XLV-23-11-
70), 149. 

Russian base in Indian O.cean 
(}"'LV-9-11-70). 128. 

~usshn Naval Fleet in Indian 
O.cen (XLVII-14-12-70), 25-28. 

'flliks held between U.S.A. and U.K. 
regarding the Soviet th~at in 
Indian O.cean (XLV-9-11-'i'0), 39. 

Deb4te. 
Foreiyn bases in the Indian O.cean 

(CA.) (XL1V-19-11-7(), 246-89. 
'INDIAN GIL CO.RPO.RATIO.N: 

Alleged -favour shown. to Indo-
Burma petroleum and ESSO by 
Indian Gil Corporation (XLV-
D-ll-70), 172-73. 

Alleged irregularity committed in 
the grant of advance to a contrac-
tor bylOC in Eastern Region 
(XLV-23-11-70), 170. 

Automation in Indian 0.11 Corpora-
tion (XLV-9-11-70). 168-69. 

Enquiry into operation of Eastern 
Branc!l (Calcutta) of Indian Gil 
Corporation (XLV-16-ll-70), 110-
11. 

INDIAN GIL CORPORATION; ConoId. 
Expansion of Indian Oil Corporation 

(XLVI-7-12-70), 42. 
Financial assistance to Haldia refi~ 

nery project by Indian Gil Cor-
poration (XLV-16-11-70J, 78-7&. 

Grant of Indian Gil Corporation's 
dealership to unemployed gradu-
ates and engineers (XLV-16·11-
70), 

Import of base lubricau\<; through 
Indian Gil Corporation (XLV -16-
11-70). 104. 

Low profits by Indian Oil CJrpora-
tion (XLVI-7-12-70), 38. 

Recovery of loss i'ncurrell by ]nd;an 
Oil Cot1)oration in dealine' with 
Hind Gillvanising and Engineer-
ing Co. (XLV-16-11-70), 83-84. 

Refund of application money for 
employment in Indian Oil Corpo-
ration (XLV -23-11-70), 74. 

Representation of Workers and ()ffi. 
cera of Indian Gil Corporation in 
Management Board (XLiT-~-ll-
70). 31. 

Setting up of Bitumen drums and 
oil barrels plant at Madl'ss by 
Indian Oil Corporation (XLV-16-
11-70), 78. 

Supply ot barrels by ordinanre lac-
t01)' Bhusaval to Indian Oil Cor-
poration (XLV-23-11-70). 36. 

Visit o'f Indian Gil' C.)rpore l~n's 
delegation to foreign countries for 
import of petroleum products 
(XLV-16-11-70). 124. 

L...qDIAN PENAL CODE. 
, j. Changes in Indian Penal Code to 
I help the poor (XLVI-:!5·l1-70), I 58-59. 

INDIAN RA YO.N CO.RPORATION 

I LTD.: 
Licence for Manufacture of Gello-

I phane Paper 'by Indian Ra} on I Corpo~ation Ltd. (XLVI-S·l:.>·70), 
147-48. 

I INDIAN RED CROSS SOCIETY: 
Gifts Distributed by In:h<ln Red 

Crbsc Society in West Bengal 
(XLV-9-11 .. '1O), 119-20 . 

.. - .~~ ...... __ ._-_._----_._._-----



.allAN RED CROSS SOCIETY-
IIOt'K"I.d. 
8ittl! received a'nd distributed by 

the Indian Red C~OI8 Society 
(XLV-9-11-70). 119. 

8taff of Indian Red Cross Soeiety 
and their emoluments ,XLV-9-Il-
70), 118-19. 

The Indian Red Cross Society (XLV-
9-11-70), 117-18. 

JlfDIAN SCHOOL OF INTERNATIO-
RAL S'I'UDlES, NEW DELHI. 
~XLVJ-27-1l-70), 225-27. 

DlDIAN srATISTICAL ORGANISA-
TION: 

Promotion and permanency cases 
01. Scheduled Caste senior investi-
gators pending in Indian Statis-
tical Organisation (XLVII-16-12-
70), 212-14. 

_DIAN STATISTICAL SERVICE: 

Grade m and Grade IV po'Sts of 
Indian Statiatical Service not in-
eluded in feeder list (XLVII-16-
12-70), 59-60. 

Period of stay of an officer of Indian 
statistical service prescribed in 
any department Or Ministry 
(XLVII-16-12-70), 172-73. 

Promotion in Indian Statistical Ser-
vice (XLVI-2-12-70), ZS8-flO. 

Jleview of cadre structure of Indian 
Statistical SE;rvice (XLVTI-Hi-12-
70), 220-21. 

~parate cadre for departmental 
eandidates before selection to 
erade IV of Indian Statist.ieal 
Service (XLVII-16-12-70), 56-57. 

JIlDIAN SUGAR MILLS ASSOCIA-
TION: 

Propaganda pamphlets on hellal! of 
Indian Sugar Milhl Associatioll 
(XLVII-I6-12-7(). 78. 

-,",IAN TOBACCO COMP.I\.NY: 

Produc.tion of Indian Tobacco Com-
pany beyond installed capvcity 
(XLV-IO-11-70), 64-65. 

II3 

INDIAN TOBACCO COMPANY-
contd. 

Debate, 

Production Indian Tobacco Com-
pany CHAR DIS) (XLVII-ll-I2-
70), 3I~. 

INDIAN VETENINARY RESEARCH 
INSTITUTE: 

Explosion of a crUde bomb at tae 
residence of Dr. T. S. Gulrajani 
in the campus of IVRI (XLVII-
I6-1J..70), 54-55. 

INDO-AFGHAN TRADE AGREE-
MENT. (XLV-I8-11-70), 52-53. 

INDO-CHINA: 

Proposals of USA, USSR and Viet-
cong for peace in Indo-China 
(XLV-23-11-70), 91. 

U.S. Plan to solve Indo-China Pro-
blem (XLV-9-11-70), lO2-m~. 

INDO-NEPAL TALKS (XLV-9-11-
~O), 172-

INDO-PAK CONFLICT: 

Mortars supplied to India by Israel 
during the Indo-Pakistan con6ict 
(XLVI-7-12-70), 24-26. 

Talks on unresolved Indo-Pak-Dia-
putes (XLV-9-11-70), ISS. 

Debate, 
Resumption of Trade between India 

and Pakistan (HAR DIS), (XLVI-
4-12-70), 313-28. 

INDONESIA: 

Allegecf Indonesian move 1.0 ex-
change MlG-19 for SUper-CON tel-
lation Air-liners from Pakistan 
(XLV-9-11-70), 91-92. 

India la~ging behind Pakistan, 
Malayasia, Indonesia and Thai-
land in T.V. CXLVI-28-11-70}. 
142-

Supply of Arms to Pakistan \;y In-
donesia (XLV-~1l-7i)), 63. 

Supply of tanks to Pakistan bJ' 
Indonesia (XLV-2B-1l-70), :no 

--_. __ ..•. _._-- _._------- - ._---
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mooRE: 

Development ,of lndore aerodrome 
(XLVll-IB-12-7G), 128-29. 

"Supply Cif Narmada Water to Indore 
, ' ' city fKLVI-2-12-70), 85-1IG. 

INDUS WATERS TREATY: 

Uhli8ation of additional, waie.. on 
the expiry Of lndo-Pak tl'eaty on 
Indus waters (XLV ~11-1l-70), 
113. 

HmUSTRlAL AND MINERAL DEVE-
,L9PMENT COJU>ORATION: 

ManUfacture of TV set.~ by Rajas-
than State Industrial and Mineral 
Developme'nt Corporation (xLVn~ 
9-12-70), &e-89. 

L'I\'DUSTRlAL 
,(XLVl-4-12-70), 

BORROWING 

INDUSI'RlAL DEVELOPMENT: 
C-&mmltteefor Indll8t.rial~op

ment of Eastern UP (XLVlI-l~-

12-70), 1~i!4. 

Se\.back to Industrial Development 
in West Bengal (XLVIl-l~I~'18), 
'39-40. ' 

Survey of :Eastern District!! of Uttar 
\ 'Pradesh for Industrial Develop-

ment (XLV-IO-1l-71», 149-50. 

JNTj!RNATIONAL DEVELOPMENT 
ASSOCIATION: 

Financial As6istance from Interna-
tional Development AuociatioD 
(XLV-20-11-70), 27-28. 

INDUSTRIAL DEVELOPMENT 
,l.lANK: 

Special in~e'ntive to small entrepre-
neurs by industrial develOpDlent 

"ball,k (XLVII-IB-12-7!), 169-,70. 

INDUSTRIAL DISPUTES Acr~ 

Applicability of, tlle Industrial 'bis-
putes Act. 1H1 to MediCal and 

,; Sates Representatlvet:(Fit) 
(XLVII-ll~I2-"O), 231-•. 

INDusntlAL ESTATIl(S): 

Indurtrial Estates for landless per-
IOns in Madhya Pradesh (}ffiVlI-
15-12-"70),' 168. 

Occupational 'industrial est!ltes a. 
based on'Kosa indust~y in M,-. 
Pradesh CXLVI-25-11-70) , 11 .... 
20. 

Power supply to Industrial Estp~" 
around Del-~i (XLVII-9-12-'it), 
46-47. 

INOUSTRlAL FINANCES .cORPORA'~ 
TION;' " . 
Profit made by l'ndU8trial F'mallce 

CorporatiOSl (XLV-ZO-1l-7~),2~ 

INDUSTRIAL GOODS: 

Salf! of Inpustrial Goods in Rlil'al 
- Are;1t! (xLVl-B-,::;-79), l78. " 

INDUSTRIAL GROWTH <XLVII-15-
1~70), 18'1. 

Meet of Industrial Growth (;n.VJ«i. 
15-12-70), 51-52. ~, 

INDUSTRIAL HOUSE(S); 

Action against indultrial bow .. 
failing to fulfil export, oblii:8 t.iens 
(XLVI-25-11-70), 22-25. ' 

Action against industrial nOUN. 
under Monopolies Act <XLVII-18-
12-70), 98. 

Sale of buildings in Calcutta ,by bi, 
iPdllStrial houses (XLVII-IB-12-
7.0), 33-M. 

INDUSTRIAL HOUSING SCHEME: 

Amendment of Rule!, regardm, 
,allotment of houses built Wtdac 
the Illdustrull HOl.l8ing Scheme of 
Kanpur (XLVlI-14-12-70), 111-
12. 

INDUSTRIAL UCENCE(S): 
ApplicatiOn for industrial' DeeRc. 

hom Mis. Kirl06kar (XLVII-II-
12-70), 6&-61. ' , 

Ch1Ulies in lDdustrial LicetUJliNf 
Policy (XLVI·8-1~70). 149. 

CJearaoee, Of incluatrlal ' liaene. liT 
ldOI\opoJml ~ (XLVII-
18-12-71), ,It .. 



-----.--------------------~---------------------------
INDUSTRIAL LICENCE (8): COl'ttd. 

Effect of RaisiniE-lremption Limit 
On Industrial Licensing (XLVI-B-
12-70), 155-56. 

Implementation of Industrial Licen-
cing Policy (~V-I0-1l-70). 199-
200. 

Industria} licences issued to Jiaji 
Rao Cotton Mills Gwalior (XLVII-
16-12-'10), 104-05. 

Issue ()f Industrial Licenee. dU:·ing 
]970 (XLVI-24-11-70), 94. 

Issue of IndlJstrial Licehces in West 
Bengal (XLV-10-11-70), 195-16. 

Pending .Applications for Industrial 
Licences (XLV-lO-H.?O), l'i3-74, 
181-82. 

Rise in exemption limit for Indus· 
trial Lcences (XLV_IO-1l-70). 
48. 

INDUSTRIAL l.fOBILIZATION PLAN 
(XL V-9-11-70), 111-12. 

··INDUSTRIAL PRODUCTION; 

Fall in Industrial Production (XLV-
10-11-70), l8i-88. 

Debates 
w·justrial Production 

Plan (HAR. Dis.) 
11-70). 333-42. 

in Fourth 
(XLV-IS-

INDUSTRIAL RESEARCH: 

Expenditure on Industrial Resea-
rch (XLVI-8-12-70), 143. 

INDUSTRIAL SECTOR: 

Investment in industrial sector 
(XLVl-25-11-703), 57. 

INDUSTRiAL SECURITY FORCE': 
Criteria for recruitment in the 

industrial security force (XLV-
11-11-70), 57. 

INDUSTRIAL TRAINING INSTITU-
TE(S): 

Confirmation of Instructional staff 
in Industrial Training Institutes 
in Delhi (XLVII-IO-12~T{). 108. 

Scale of pay of Stad' working in 
lndustrilll Trainltne Institutes in 
Delhi (XLVU-17-12-T&)~ 129. 

INDUSTRIAL TRAINING lNSTf;. 
TUTE(S)..contd. 
Training of Teachers/IlllItructors 

working in Industrial Trainin~ 
Institutes in Delhi (XLVII-17-12-
70), 130. 

INDUSTRIAL TRIBUNAL (8») 
Industrial Tribunal on Dispute ~t

ween Ne""'s paper Employees and 
Employees Regarding Wage Boara 
Recommendationll (XLV~1t-ll-

70), 85. 
INDUSTRY (lES): 

Advance made by nationalised banks 
to large and small scale industries 
<XLVII-18-12-70), 152-54. 

Adverse effect of Manufacture of 
Rubber shoes on leaher Industry 
(XL VI--3-12-70), 114. 

Assistance to Uneinployed Engineers 
for starting Small Seale 
Industries (XLV-IO-1l-70), 73-
75. 

Birla Industries in Madhya Pradesh 
(XLVI-8-12-70), 112-14-
Circular for Utilisation of Maximum 

Capacity of Industries (XLV-17-
11-70), 79. 

Collaboration with Belgium in ex-
port oriented industries (XL VIT-
16-12-70), 177-78. 

Conditionse for licences far .employ-
ment of people trom Local J:m-
ploymentExchanges in Industries 
(XLvr--a-12-70) , 162. 

Con.centration in certain Industries 
(XLVI-27-11-'10), 224-25. 

Crisis in Small Engineering Indus-
~ries (XLV-17-11-W), 162. 

Crisis in Tube Industry (XLV-17-
11-70),3. 

DecJaring of Agricultural Industry 
as Major Industry (XLV-17-11-
70), 30. 

Delay in clearance of applications 
for starting new industries 
(XLV-ll-11-70), 42. 

Demand for establishment of big in-
dustries in Rajasthan .. (XLV-I7-
11-70), lit. 
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DIDUSTRY(IES): Coftld. 
Development of Ancillary Indus-

tries in Jabalpur (XLVI~-12-70). 
84. 

Development ot Crops which provi-
de Raw Material tor Industries 
(XLVI-3-12-70). 92-94. 

Development of Industries in North 
Bengal (XLVI-8-12:-70), 135-36. 

Development of Wood Based and 
Bamboo based Industries in 
Sunderbans (West Bengal) 
(XLVI-B-12-70), 1«. 

JIocouragement given to set up in-
dustries in rural areas (XLVI-8-
1%-70), 141-42. 

Bstablishment of raw material bank 
(>eLV1l-I6-12-70), 210-11. 

Facilities for setting up of New In-
dustries (XLV-IO-1l-70), 126-27. 

Foreign Control in Cigarette Indus-
try ,(>eLV-11-11-70), 47. 

Toreign Investment in Industries 
(XLV1l-15-12-70), 153. 

Impact of Dutt Panel Report on For-
eign Investment in Industry 
(>eLVIl-lS-I2-70),178. 

Industrial Development in UP 
XLV-17-11-70), 139. 

Industrial Projects in Maharashtra 
(>eLV-I7-11-70), 159. 

Industrial Units in Punjab (>eL VI 
-8-12-70), 93-94. 

Industrialisation of Kerala (XLV-
17-11-70), 87. • 

Industries in Banda (UP) (XLVI-
8-12-70),99. 

lsaue of Licences for setting up of 
New Industries in Madhya Pradesh 
(>eLVII-15-12-70), 104-5. 

Management of Sambbar Salts Ltd. 
and 5, 't Based industries in 
Sambhal' (XLV--17-1l-70), 151. 

Measures t ) remove shortage of non-
Saline Water for paper Industry in 
Andaman and Nicobar Islands 
(XLV-I7-) 1-70), 206. 

Memorandum from Delhi Plastic 
Cable Manufacturen' Association 

INDUSTRY (IES): Ccmtd. 
Re. Difficulties Faced by Cable 
Industry (XLV-I7-11-70), 59. 

Nationalization of Cycle Industry 
(XLV-17-1l-70), 151. 

New Industries in Uttar Pradesh / 
(XLV-I0-11-70),84. 

One Union for one Industry 
(XLVU-17-12-70) , 170. 

Position of imported metals in rela-
tion to requirements of industries 
(XLVI-7-12-70), 89, 

Precision Industry in Coorg District 
(XLV_17-11-70), 168. 

Proposal tor setting up of Goods Car-
rien Factory in Rai Bareilly (UP) 
(XLVI--8-12-70), 100-01. 

Proposal to start ancillary industry 
with employment potential (XL 
V-23-11-70), 125. 

Public Sector industries around 
Nagpur (XLVI-24-11-70), 164-65. 

Public Sector Industries in Mysore 
(>eLV-17-11-70), 149. 

Removal of Regional Disparities . is 
Industrial Development (>eLV-

17-11-70), 160. 
Renewal of Licensed capacity b1 

industrial concerns (>eLV-IT-ll-
70), ISO. 

Report of study group on coir in-
dustry workers (XLVII-II-12-70), 
158-59. 

Seminar on paper indlatry (XLV-
17-11-70), 156. 

Setting up of Industries in A.ndhra 
Pradesh with Japanese Collabora-
tion (XLVI-B-12-70). 167.68. 

Setting up of industries in foreign 
countries 'by Indian industrialistll 
(XLVI-25-11-70), 175. 

Setting up of Industries in Joint See-
tor XLV-17-11-70), 202. 

Setting up of Industries in UP 
(>eLV-17-11-70), 134. 

Shifting of Industries from Cal-
cutta (XLVlI-I5-12-70), 137-
38. 

Shifting of Industries front Weal 
Bengal to UP (XLV-IO-1l-70), 
37. 

Shortfalls in Key Industrial Sector 
<XLV--17-11-TO), 58. 

Shortfall in Key Industrial TUletl 
(XLV-I8-11-'1O), 11;3, 



StlllJECT INDO: 

INDUSTRIE8-Contd. 

Shortfalls in Vital Sectors of In-
dustry (XLVn-I5-12--70). 86-87. 

Suggestion Regarding Industrial 
Relations (XLV-19-11-70), 227. 

Survey of industries (XLV-17-
11-70), 153. 

Survey of Rachareli for setting up 
industries (XLV-17-11-70), 145. 

Tobacco Industry' (XLV-17-11-
70), 44. 

Debates 

Reported closure of Clearing hou-
ses at banks in Bihar resulting 
in industries and trade comfug to 
a standstill (CA) (XLV-22-11-
70), 196-W2. 

Shifting of Industries from West 
Bengal to U.P. (H.A.H. Dis) 
(XLVI-27-11-70), 343-58. 

INLAND WATER TRANSPORT 
COMMITTEE: 

Recommendations of Inland Water-
Transport Committee (XLV-
20-11-70), 38-39. 

INSECTICIDES: 

Self-sufficienty in Agricultural Ma-
chinary, Fertilisers and Insecti-
cides (XLVI-26-11-70), 101-103. 

Steps to Regulate Distribution of 
Falidol and Endrine to avoid mis-
use (XLVI-3-12-70), ISS-56. 

INSTITUTE OF ARMAMENT TECH-
NOLOGY, POONA: 
Development of supersonic fighters 

and short range guided missile at 
Institute of Annament Technology, 
Poona (XLVll-2-12-70), 117-18. 

INSTITUTE OF CHARTERED AC-
COUNTANTS: 

Amalgamation of Institute of Char-
tered Accountants with Institute 
of Cost and Works Accountants 
(XLVI-27-lt-70). 75. 

lnstitution for Fertiliser Education 
(XLVI-26-11-70), 139-40. 

INSURANCE: 

Insurance ScheID,lt for WorklBC 
policemen in West Bengal (XLTI 
-4-12-70), 73. 

Employees' State Insurance depe-
sists by Employers in State. 
(XLV-19-11-70), 129. 

Report of the Expert Committee. 
on Crop Insurance Scheme (XL T-
9-11-70), 91. 

INTEGRAL COACH FACTORY: 

Orders placed With the Integral 
Coach Factory Madras, for sup-
ply of Bogies' (XLVI-"-II-12-70), 
55. 

INTERIM RELIEF: 

Benefits of Interim Relief to pensi-
oner of Central Government 
(XLV-20-11-70), 49-50. 

Grant of Additional Interim Reliel 
to Class IV Employees of Central 
Govermnent (XLV-20-11-70), 
158. 

Interim Relief for Public SectOl" 
Un* (XLV-20-1I-70), 184. 

Interim reliet to Central Govera-
ment employees (XLV-20-11-70), 
106-07. 

Payment of interim relief to casual 
employees of defence establish-
ments (XLVI-2-12-70), 52. 

Recommendation of the Third PaT 
Commission regarding interim re-
lief (XLVI-27-11-70), 176-77. 

Views Expressed ,by Finance 
Minister Regarding Interim Reliel 
(XLVI-27-11-70). 165-66 .. 

INTERNATIONAL BUSINESS 
MACIDNES: 

Renewal of licence of International 
Business Machines (XL VI-
25-11-70), 85-86. 

INTERNATIONAL CONTROL CoDl-
millSion (XLV-23-11-70), 152. 

INTERNATIONAL DEVELOPMENT 
ASSOCIATION: 

Loan :from lhternational Develop-
ment Association (XLV-20-11-70). 
30-31. 



INTERNATIONAL GEOGRAPHICAL 
CONJ'EREN~: 

DL"Cussion at the International geo-
graphical Conference regarding 
Soviet Maps showing Indian Ter-
ritory wrongly (XLVI-27-11-70), 
78-79. 

lNTERNATIONAL LAW ASSOCIA-
TION: 

Proposals accepted at the co;;'i:~r
ence of International Law Associ-
ation held at Hangue (XLV-16-
,11-70), 60-61. 

INTERNATIONAL 
FUND: 

MONETARY 

India's Contribution to Internatio-
nal Monetary Funds Special 
Drawing Rights Scheme (XLVI-
.-12-'10), 184. 

I.M.F.: 
India's quota in I.M.F. {XLVII-

. ' 11-12-70), 1-7. 
Schemes for giving aid to Develop-

ing Nations by Inte-rnational 
M<metary Fund (XLV-20-11-70), ' 
32-33. 

Visit by International Monetary 
Funds Managing Director to Illdia 
(XLV-20-11-70), 112-113. 

INTEKNATIONAL RIVERS: 
Codification of rules about the 1J!;Ie 

of water of Int.ernational Rivers 
(XLVII-14-12-70J. 193-94. 

INTERNATIONAL SUGAR PACT: 
India's withdrawal from Interna-

tional Sugar Pact (XL VI-3-12-
70), 70. 

INVENTION(S): 
ll:lventionsjdiscoveries made by re-

gional laboratories 01 CSIR 
(XLVl-2-12-'10), 20. 

lNVESTMENT(S) : 

'Inveatmentsby Punjabi's livmg 
abroad (XLVI-4-12-70), 147. 

INVEsTMENTS ABROAD: 
Government's deciaon to inveat in 
de~Jng ooUntrtes abroad 
(XLVI-25-11-'10). 42-43. 

INVESTMENTS ABROAD-COI'td. 
Policy for private capi.tal lnvestrnPt 

abroed (XLVI-Z5-11-70>, 70-71. 

IRAN: 

'Col1l!truction of Ammonia Facwry 
in Iran by India under Joint Ven-
ture (XLV-9-11-70), 186-67. 

Exchange of Scholars and S~~18 
between India and Iran (XLVI-
27.-11-70), 216-17. 

Import o'f dry fruits from Afghanis-
tan in Iran (XLVI-~-1l-70). 1)0-
51. 

India's Relations with Iran 
(XLVII-14-12-70), 37. 

Ttade with European cotftltries and 
Iran <XLVI-2i5-11-70), 148. 

Visit by Army Officials of Iran '0 
India (XL VII-14-12-'i'O).M-1I5. 

'\Qsitof Gen. F. Djam, Chier of Sup-
reme Commanders' Staff oflrnpe-
rial Iranian Armed Foreet *«> 
India (XLVIl-14-12-70), ~,M. 

IRAQ: 

Construction of De8ert Railway ill 
Iraq (XLV-17-11-70), 83. 

Import of Crude Petroleum and 
Sulphur from Iraq (XLV---9-U-

I 70), 164. 
Setting up of a cement unit in Iraq ! (XLVI-25-11-70), as. 

I Trade wit..'l Iraq (XLV-1l-1l-7fJ), 

I

I, I~D: 
Complaints about worki'ng af Indian 

EmblllfSY in Ireland (XL VI...,..a-l%-
70), 52-5a. 

r 

I 

Complaint by Irish importers regard-
ing the quality of Indian te-a 
(XLV-ll.1l-70), 136. 

_ IRON AND Sl'EEL: . 

Accumulation of scrap iron <X!.V-
10-11-70), 118-19. 

Allotment of ~()n and steel to .. 
Madhya Pradeeh (XLV-ID-H-
70),96. ' - . 

JIxpt;rt etf· rron .(XLV-l~11;'70), 
101. 
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.ON AND ST~COfttd. 

hport of Pig Iron to Japan 
fXLVII-15-12-7lt), 73. 

Infta1ed Indents for Bars RodS a.nd 
. Torsteel (XLVI-24-11-70), 74-75. 

Iron Powder developed by Sweden 
(XLVII-15·12-70), 134. 

Price of Iron (XLV-IO-l1-70), 199. 
-Scrap brought by Domestic FUrnace 

OWners (XLVlI-15-1Z-70), 55. 
- Statement made by Central Vilti-

lance Commisaioner in respect ct 
one Iron aqd Steel Contr~l!er 
(XLVII-9-1Z-'10), 146, 
See aI80 "Steel". 

'fIJtON Om:: 
Development of iran ore depo~ttI in 

Bailadina - and Ballary-Hospet 
area by NMDC (XLVI-7-12-70), 
53. 

ltxport of iron ore (XLVI-2-12-70), 
345-48. 

Export of iron ore from Bailadilla 
(XLVlI-16-12-70), 99. 

Export at iron ore to Japah through 
MMTC (XLVlI-16-12-70), 156-
57. 

Foreign exchange earned bv ~{iri
buru !ron are project (XLVI-7-
12-70), 5l. 

Foreign exchange earned by Madhya 
Pradesh Iron Ore Project (Xl.VI-
'1-12-70), 110. 

GeolOgical survey for iron are de-
,posits in Calicut (Kerala Stllte) 
(XLV-16-1-70),..,191"92. 

lron Ore stlppli('S to Japan (XLV-
18-11-70), 5l. 

Location of new iron ore depo!!itr. 
in Madhya Pradesh (XLVI-7-12-
70), 112. 

Long term agl'eements for export of 
ironl are (XLV-1l-1l-70), tiS. 

Negotiations with Rumania for ex-
porting iron ore (XLVI-!Mi-1I-
'70), 162-&3. 

Purchase of iron ore from mine-
owners by MMTC (XLvn-16-t2-
'10), 52-5l1. 

Quantity of Iron Ore supplied to 
. Steel Plants (XLVII-15-12-70), 
110 .. 

IRON ORE --Contd, 

Techno economic study of Kundre-
mukh iron ore project in l\(yll)Jre 
State (XLV-16-U-70)j 1115-t6, 

Visit by NMDE team to iron ore 
producfng countries (XLVI-V-Ill-
70), 145. 

mRIGATION; 

Assistance for Expanaion at Small 
Irrigation ,by Banks (XLVI......:.3-12-
70), 69-70. 

Basis of block loan8\grants to State. 
for irrigation and power projects 
(XLVI-25-11-70), 52-53. 

Better irrigational facilities in ar~,as 
around Nagpur (XLVII-It-12-70), 
160-61. 

Bet.ter Irrigation Facilities in Sugar-
cane Areas (XLVl-.26-11-70), 78-
79. 

Charges of Lift Irrigation. in States 
·(XLV-19-11-70), 155. 

Emergency imports of spares .for 
irrigatiQft projects ahdaw-icultu-
ral installations (XLVII-9-12-
70), 108-09. 

Experiment in Saline Irrigation 
(XLV-I2-11-70), 126-27. 

Funds for improving Irrigation Faci-
lities in Drought-affected areas i» 
States (XLV-12-11-70), 136. 

Gaps in Agriculture in use of irri-
gation Facilities Highlighted by 
National FOOd Congress (XLV-
19-11-70), 195. 

Inadequacy of means of irrigation 
in Sanda and Bundelkhand (UP) 
(XLVn-9-12-70), 101-02. 

Increase in agriculture production 
due to irrigation facilities 
CXLVII-9-12-70) , 197-98. 

Irrigation by Chandan Dam 
(XLVU--16-12-70), 129. 

Irrigation Facilities in Bihar (XLV-
18-11-70), 204-:-05. 

Irrigation Facilities in Bundelkha'nd 
(1CL1VII--IO-12-70), _80. 

Irrigation of areas between Maha-
nadi and Palka and ~tween . 
Mahanadi and Cbittotpala 
(XLvJ-..2-1S-70) ,357-88. 
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IRRIGATION-Coned. 

Irrigation of Uneven Slopy land by 
Fountains (XLVI-3-12-70). 68-
69. 

Irrigation Potential of the Kahi-
ahati Irrigation Project (XLV-18-
11-70), 173. 

Irrigation potential of west floWing 
rivers (XLVII-9-12-70), 15S-58. 

Irrigation projects in Kerala in 
Fourth Plan (XLVII-9-12-70), 
141. 

Irrigation schemes llent by Mahara-
ahtra (XLVI-25-11-70), 141-42. 

Irrigation Worka in Manipur 
(XLV-18-11-70), 211-12. 

Loss to irrigation projects in public 
sector (XLV-1l-1l-70), 187. 

Project reports for ten plans by 
Kerala Government (XLvr-~ 
11-70), 153. 

PropoiBls reo hydel and irrigation 
projects in XeraIa, Tamil Nadu, 
Andhra Pradesh, Mysore and 
Maharashtra pending for clear-
ance CXLVII-9-12-70}, 201. 

Recommendations made at confer-
ence of State Ministers of Irriga-
tion and Power (XLVI-2-l2-70), 
306-06. 

Report of Committee of Technicil 
Experts reo irrigated areas 
(XLVI-25-11-70), 173-74. 

Survey of un-irr.jgated lands in the 
cotmtry (XLV-1l-1l-70), 147. 

Supply of cheap pumping sets and 
diesel engines for irrigation pur-
poses (XLVI-25-11-70), 90. 

Underground Storage of rain Water 
(XLVl-26-11-70), 81. 

Utilisation of radio isotopes in the 
sphere of irrigation (XLVII-
16.12-'70). 40-41. 

Work on great Gangau project to 
iJICre&Se irrigating capacity of 
Ken canal (XLVII-9-12-70), 
103-04. 

IRRIGATION PROJECT(S): 
Assistance by USAID for a project 

of wa~r in Narmada Basin 
(XLVII-16-12-70), 139-40. 

ffiRIGATION PROJECT (S) -c0ftC6l1. 

Bijur and Halladi Schemes (XLT-
18-11-70), 176-77. 

Central Directives to States reo 
completion of their irrigation pro-
jects (XLV-18-11-70), 58-59. 

Completion of major irrigation pr0.-
jects (XLVII-16-12-70), 214-15. 

Irrigation projects with foreign col-
laboration (XLV-ll-ll-70), 1st. 

Irrigation schemes for Iteral. 
(XL VI-2-12-70), 268-69. 

Irrigation schemes sanctioned for: 
Bihar (XLVI-2-12-70), 283-84. 

Medium irrigation project undel"-
takable by State Governmeate 
(XLVI-2-12-70), 346. 

Non-implementation of irrigation and 
power projects (XLVI-2-12-70), 
260. 

Projects under contracts of foreila 
agencies (XLVI-25-11-70), 65-60. 

ISRAEL: 

Diplomatic relations with Israel 
(XLV-23-11-70), 82. 

India urged to work for peace (XL T 
-23-11-70), 109 .. 

Israel's stand of peace talks on Well 
Asia (XLV-9-11-70), 94-95. 

Israel support to India on Kashmir 
(XLVI-2-12-70), 116. 

Mortars supplied to India by Israel 
during the Indo-Pakistan conflict 
(XLVI-7-12-70), 24-26. 

Offer of Isreali help in reclaiming 
Rajasthan Desert (XLVn-17-12-
70), 74. 

ITALY: 
Visit by Indian delegation to Italy 

(XLvn-9-12-70). 87-88. 
Trade with South Korea and lsrael 

(XLVI-26-11-70), 121-22. 

JADAVPUR UNIVERSITY: 

Renaming Jadavpur UniversitF 
(XLVII-1l-12-70), 59. 

JAn..CS): 
Ill-treatment of Arab young men ill 

Jail (XLVI-25-11-70), 129- 10. 

_._._-------------.......-



JAIL(S)-concld. 

Naxalite prisoners in jails (XLVI-
25-11-70), 157-58. 

OvE\l'-crowding in prisons (XLVII-
9-12-70), 183. 

JAIPUR: 

Linking of Jaipur with trunk-auto 
Exchange at DeIhl (XLVII-17-12-
70). 119. 

JAMIA MILLIA: 

Schools running under Aligarh 
Muslim University and Jamia 
Millia, DeIhl (XL Vll-1S-12-70), 
120-21. 

JAMMU AND KASHMIR: 

Alleged Bulgarian support to Pakis-
tan's stand on Kashmir (XLV-
9-11-70), 135-36. 

Alleged French support to Pakistan 
on Kashmir dispute (XLVI-7-12-
70), 103. 

Amount spent on development of 
Jammu (XLVII-9-12-70) 120-21. 

Arrest of a PakiStani in Srinagar 
(XLVI-25-11-70), 107. 

Build-up by Pakistan across Cease-
fire line in Kashmir (XLV-9-11-
70), 43. 

CRP atrocities in Kashmir (XLVI-
25-11-70), 188-89. 

Centre of wool industry in Jammu 
(XL VI-25-U-70), 158. 

Controversy on the Kashmir opera-
tions (XLV-23-11-70), 42. 

Credit advanced by nationalised 
banks to neglected areas of Bihar, 
Assam and J & K (XLVII-18-12-
70), 212-13. 

Demand for Election Symbel by 
plebiscite Front of Kashmir 
(XLVI-24-11-70), 137-38. 

Exclusion of Jammu and Kashmir 
from area of India in USIS Publi-
catian at United Nations 20 (XLVI 
-2-12.70), 114-15. 

India willing to 
with Pakistan 

discuss Kashmir 
(XL V-23-11-70), 

i 
I 
I 

I 
I 
1\ 

I 
I 
I 
I 
I 

I 
I 
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I 

69. ' 
Israel support to India on Kashmir ,I 

(XLVI-2-12.70), 116, t 
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JAMMU AND KASHMIH-concld. 

Opening of a Mobile post o1!lce ill 
Jammu and Kashmir (XLvn-17-
12-70), 121. 

PM's rejoinder to Pak President ill 
UN an Kashmir (XLV-l&-1l-70). 
79-80. 

Post and Telegraphs OfIlces ill 
Jammu and Kashmir (XLVI~ 
11-70), 152-53. 

Steps to do away with separate fiac 
of Jammu and Kashmir Gov~ 
ment (XLVI-2-12-'10). 2.7-41. 

Steps to remove ban on non-Kasb-
mitis acquiring property in J • Jt 
State (XLVII-9-12-70). 56. 

Stoppage of entry of private trucb 
from Jammu and Kashmir in Delhi 
(XLVI-26-11-70), 109. 

Unearthing of a gange of Pakistani 
agents in Kashmir in September. 
19'10 (XLV-1l-1l-70), 175. 

JAMUNA RIVER: 

Construction of a new barrage at 
Jamuna (XLV-1l-1l-70), .7. 

JAPAN: 
Contract for puchase of Urea from 

Japan and its distribution tG 
States (XLVII-17-12-70), 189. 

Deal for stainless steel sheets and 
strips with Japan through MMTC 
(XLVI-25-11-70), 99. 

Discussions on mutual co-operatiOD 
with Japan's Foreign Minister 
(XLV-9-11-70), 189. 

Exploring Propects of Exports 110 
Japan (XLV-18-11-70). 103-04-

Export of iron ore to Japan through 
MMTC (XLVII-16-12-70), 156:.s'1. 

Japanese demands for parts and 
components from small-scale 
mnufacturers (XL VI-25-11-70), 
155-56. 

Japanese Investment in India 
(XLVI-8-12-70), 2-6. 

Japan's inclination to buy small in-
dustry products during Expo-70 
(XLVI-25-U-70), 14+-45. 

Setting up a pig iron plant near 
Singareni colleries by Japanese 
Steel Factory (XLVI-2-12-'10), 
102. 
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.JAPAN-Comd. 

SUl(ply orders obtained for 
Scale industries :from 
(XLV-lO-11-70), 211-12. 

; . ~a4e lMrtwetm India ancl 
CXLVI---25-11-70), 23-24. 

.JARRING PEACE MISSION: 
(." . 

Small 
Japan 

Japan 

- Suspension of Jarring peace miBsi~ 
(CLV-23-11-70). 170. 

JA WJ\HAR JYOT!: 
Expenditure on Jawahar Jyoti 

CXLVI-2-12-70),108. 

.J \WA..l'HS). 

~"~~~entage of Jawans recruited from 
. States (XLV-23-11-70), 93. 

.TAYA:tfTI SHIPPING CO. LTD.: 

Annual audited accounts and report 
of Jayanti Shipping Compauy 
Limited CXLVI-27-11-70), 138-39. 

Auction sale of right, title and in-
terest of Dr. Teja and others in 
Jayanti Shipping Co. (XLVl-27-
11-70). 137-38. 

.JET(S) : 

Bomber jets manfaetured by 
China (XLV-23-11-70),34. 

. Manufacture of jet fighter plane with 
dutch collaboration (XLV-23-ll-
70), 1&5. 

JEWELLERY: 

EltpOrt of artistic j.ewellery 
(XLVII-l 6 ... 12-70J , 32. 

Jewellery belonging to the Nawab 
of Rampur (XLVII-18-12-70), 
37. 

JIAJIRAO RAO COTl'ON MILLS, 
GWALIOB: 

IndMtrial licences issued to Jiaji Rao 
Cotten Mills Gwalior (XLVTI-l6-
12-70), 104-65. 

"JOBS FOR liILLIONS" (XLV-
12-11-10),74. 

JOINT COMMITI'EE ON OFFICESO.r ' 
PROFIT: 

Message t'rom R. S. concUrrin~ in 
L. S. recommendation and elect-
ing . a Members to the Committee 
(XLVII-15-12-70) , 229-30. 

JOINT CONSULTATIVE 
MACHINERY: 

- Conversion of Joint Consultative 
Machinery into a Statutory Body 
(XLVI-25-11-70), 33--34.. 

Decisions taken by Joint Consulta-
tive Machinery (XLVII-9-12-TO), 
162-64. 

JOINT STOCK COMPANIES: 

Accumulation of unclaimed Divi-
dents in Joint Stock ComPani_ 
(XLV-20-11-70), 84.. 

JORDAN: 
India'$ concern over developments 

in JO'l'dan (XLV-16-11-TO), 31-
32. 

i Inter..,ention of India Sought in Jor-
I dan Conflict c XLV-9:' 11-70) , 30. 
I Medical supplies to Jordan from 
I, India (XLVI-2-12-70) , 162-83. 

Protest note from Jordan f'e Pro-

jl tection of Jordinian ~y il'l 

'
New Delhi (XLVI-7-12-70), 88. 

Safety of Indian Ambassador in I Jordan (XLVI-2-12-70), 189. 

JOuRNA1..ISM: 

Foreign Money in Indian J oUJ'nalism 
(XLV-19-H-70), W. 

JOURNALIST (S): 

Amendment of working Journalists 
Act. (XLVI-26-11-70), 159. 

Implementation of Journalists and 
Non-werking Journalists Award 
(XLVIl-17-l2-70), 200. 

Indian Journalists visited F .D.R. and 
G.D.H. (XLVII-It-a.".), 87. 

Institutional Guarantees to news-
paper Journalists (XLVII-1'1-12 .. 
'10), 211. 

'Representation of ;ournaliat. ill 
Press Council (XLV-19-1l-70" 
218. 



JUDGE(S) : 

Applications for age alteration by 
judges of high coum (XLVII-
16.12-'7G), 111-12. 

~k>yment of judges of Supreme 
Court alto' retirement (XLV-
11-11-70), 53.\ 

Employment of retired judges of 
Supreme Court and High Court 
(XLV-18-11-70), 89~90 .. 

Filling up vacancies at judges in 
H1gb Courts (XLVI-25-U-70), 
124-25. 

Tt-ansfer til High Court Judges 
(XLV-18-11-70),88-89. 

Vacancies of judges in Punjab and 
Maryana High Court (XLvI-2-
12-70), 248-49. 

JULLUNDER: 

Soviet Equipment for State Farm at 
at Jullunder (XLVII-IO-12-70), 
129. . 

JUTE: 

Decline in export of jute (XLVI-
2-12-'70), 306. 

Decline in export of jute products 
(XLVl-2-12-70),320-21. 

Decrease in exports of tea and jute 
(XLVI-2-12-70), 343-44. 

Export of raw jute to USSR (XLVII 
-16-12-70), 162-$. 

. Fall of Jute prices in Bihar (XLV-
18-11-70), 199-200. 

Fixation of price of raw jute (XLVI 
-25-11-70), 130-31. 

Import of jute (XLVI-9-12-70), 50. 
Lack 01 Transport Facilities for 

movement of Jute from North 
Bengal and Bihar to Mills in 
Calcutta (XT,VI-8-12-70). 4l. 

14anulact.ure O'i Plastic Bags for 
storing Grains and Fertilisers Bnd 
its effect on Jute Industry (XLVII 
-17-12-70). 55~ 

Modernisation of jute industry 
OCLVII-16-12-70), 33..34. 

Nationalisation of Internal Trade of 
Raw Jute (XLV-18-11-70), 84. 

'OppoIition to import of jute by Jute 
ne.tJers ~tion of Calcutta 
(XLVI-25-11-70). ~~, 

~-.......-.-----
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JUTE: Contd. 

RecommendatioDa of USAID SurYey 
Team on .JuteBxports (XLV-I.-
11-70), 158-59. 

RePOrt at jute enquiry COmln1KlOll, 
~t Bimgal (XLV-li-1l-70). 
141. 

Scheme for raw jute priCe support 
(XLV-ll-12-70).66. 

Setting up of a jute corporation 
(XLVI-'-25-lJ-70).181. 

Reported strike by the Jute Workers 
in West Bengal (CA) (XLVlI-
9-12-70), 205-18. 

I JUTE MILL(S): 
i 
I 

I 
I 
I 
I 

I 
I 
I 
I 
I 

Licences for new jute mills (XL V-
11-11-70), 7 •. 

Loans given to jute mills (XLVI-
21)..11-'10), 185. 

Setting up of a Jute Mill in Tripura 
(XLV-18-11-70), 178. 

Strike threat by the Jute Mill 
Workers (XLVI-26-11-70). 13-74. 

Jute Mills for Orissa (M) (XLVII-
16-12-70), 323--43. 

JUVENILE DELINQUENCY: 

Increase in Juvenile delinquency !1l 
children IXLVII-15-12-70), 111-
n. 

KACHCHATIVU ISLAND: 

Claim of Ceylon on- Kachchativu 
Island (XLVII-14-12-70), 36. 

Kachchativu IsJand disputes (XLVI 
-2-12-7EOi. 96-97. 

Settlement of Kachehativu Island 
issue (XLVII-14-12-'10), 82-83. 

KALPAKKAM ATOMIC POWER 
PROJECT IXLVI-2-12-70), 333. 

KANGBHATI IRRIGATION PRO-
JECT: 

Irrigation Potential 01. the Kant-
shati lrriftation Project (XLV-
18-11-70)', 173-74, 



J24 SUB.JECT IJm'b: 

KANPUR: 
J'inancial assistance to Uttar Pra-

deah GovernmentlKanpur Corpo-
ration for slum clearance IIcheme 
(XLVI-7-12-70), 116. 

Plan to manufacture military frei-
ghter planes at Kanpur (XLV-
16-11-70), 106-07. 

Setting up special alloy atee! plant 
at Kanpur (XLVl-7-12.-70), ll&. 

Theft of Telegraph Wire in Districts 
of Farrukhabad and Kanpur 
(XLVl-26-11-70), 138-39. 

KAPADIA BROTHERS: 
Bankers of Kapadia Brothers 

(XLVII-1l-12-70), 46-
Checking of Accounts of 111111. Kapa-

dia Brothers. (XLVl-4-12-70), 
30. 

Violation of Regulations by Kapa-
dia! in respect of Barrel and Drum 
capacity (XLV-IO-1l-70), 65-66. 

KASTURBA MAHILA ASHRAM. 
DELHI: 
Maladministration of ltasturba 

MabUa Ashram Delhi (XLVI-
8-12-70). 180. 

KATHMANDU: 
Indian and Chinese ambassadors' 

meet at Kathmandu (XLVI-2-
12-70), 151. 

KENYA: 
Indian Traders forced ~o leave 

Complaint lodged by manager of 
Kanya (XLVII-14-12-70) 87-88. 

KERALA: 
Aid to Kerala tor Catching Wild 

Cattle (}"'"LV-12-11-70), 114-45. 
Alleged sale of girls to Arab coun-

tries (XLV-1l-1l-70), 85. 
Closure of cashew factories in Ke-

rala (XLVI-1l-1l-70), fI:J. 

Construction of seven projects in 
Kerala facing shortage of funda 
(XLVII-9-12-70), 104. 

Demands of employees of Accoun-
tant General's Office, Trivan-
dum, Kerala {XLVU-Il·12-70), 
161. 

KERALA: Contd. 

Development of Kovalam beach ill 
Kerala as a Major Tourist Cenwe 
(XLVI-27-11-70), l("~. 

:&.crta blishment of an AgricultuNl 
University in Kerala (XLVI-
3-12-70), 85-St!. 

Explosives· and Lethal WalpoDa 
Found in Mayannur Jungles ia 
Kerala State (XLV-IS-H-?O), 
193-94. 

Government Advertisements .. 
Kerala Newspapers (XLVlI-
10-12-70), 75. 

Impersonation Cases during Kid-
term Poll in Kerala (XL VII-
15-12-70), 157. 

Irrigation Projects in Kerala" 
Fourth Plan (XLVII- 9-12-70), 
14l. 

Irrigation schemes tor Keraa 
(XLVI-2-12-70), 268. 

Kerala Assembly resolution re 
Amendment to the Constitutio. 
(XLVI-2-12-70), 254-55. 

Landlords killed by Naxalites ill 
Kerala State (XLvn-:-9-12-78h 
44-45. 

Length of coast line affected b7 sea 
erosion in Kerala (XLVII-IO-
12-70), 161-62. 

Low price given to rubber grower. 
In Kerala (XLVI-2-12-70), M. 

New Muslim Organisation in Ke-
rala (XLV-11-11-70>, 158. 

Pay scales of Tavanur rural instl--
tute in Kerala (XLVII-la..12-70), 
142-43. 

Persons killed durin" Mid-term 
Elections lin Keralll (XLV--I3-
11-70), 86. 

Progress of Family Planning pro-
gramme in Kerala (XLV-'1-1Z-
70), 130. 

Project allowances to p." T. 
employees of project areas in 
Kerala (XL VII~10.12-70), 168. 

'Project reports for ten plans by 
Kerala Government (XL VI-2I-
11-70). 153. 
Raping of Harijan woman by 
policemen in Kerala (XLvtt-l0-
12-70), 60. 
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URALA: Contd. 

Jlepresentation from Kerala Gov-
enrment for supply of M. S. Rod. 
(XLVII-15-12-70L 188. 

l\epresentation of -Keral. Film 
Chamber of Commeree on All 
India Film Council (XLVI-
3-12-70), 175-76. 

:aesearch in Marine Biology of Ke-
raJa University (XLVII-IO-12-
70). 94. 

Jt.esolution passed by Kerale Legis-
lative Assemby for amending 
Constitution to provide for safe-
guards in private educational ins-
titutions (XLVTI- 18-12-70), 70. 

Sending of Nuns from Kerala to 
foreign countries (XLV-9-Il-
'7tI), 92-93. 

5etting up ot an electronic in Ke-
rala (XLVI-2-12-70), :l74-75. 

Smuggling activities along the coast 
line of Kerala (XLVII-IB-12-
70), 100. 

SpeeChes deivered at Kenla Mus-
lim League Conference (XLVI-
2-12-70), 272. 

8trikes in Lokki Hydro-Electric 
Project, Kerala (XLVr-25-11-
70), 48-49_ 

Supply of bad quality rice in Ke-
rala (XLVI-3-1~70), 71-72. 

lIupply of poor qualitv of Rice at 
High Price to Kerala by Food 
Corporation ot India (XL VI-
26-11-70). 133. 

Survey of Underground Water Re-
sources in Coastal Belt of Kerala 
by Central Ground Water Buard 
(XLVI-3-12-70), 112-13. 

'J'raining of Indian Girls as Nuns 
by an Institute in Kerala (XLV-
18-11-70), 71. 

Use of boats of Fisheries Depart-
ment for smuggling In Kerala 
(XLVII-IB-12-70), 99. 

'Water supply scheme in Kuttanad 
(Kerala) (23-11-70), 132. 

Working of Aaralem Farm, Kerala 
(XLVI-3-12-70), 175. 

KEROSENE (FIXATION OF CEILING 
PRICES) ORDER, 1970 (XLV-

9-11-70), 96. 

KESORAM INDUSTRJE.o;; AND 
COTTON MILLS: 

Memorandum by Workers of 
Kesoram Industries and Cotto. 
Mills, Calcutta (XLV-12-11-70), 
85-86. 

KHADI: 

Allocation for Khadi a. Fourtll 
Plan (XLVI~-12-'10). 187-88. 

Assistance to Khadi Industry 
(XLVII-I5-12-70), IB7-88. 

Export of Khadi 
70), 115-16. 

(XLVII--lS-12-

Popularisation and Advertisement 01 
Itbadi and Handloom in Foreigll 
countries (XLV-18-11-70). 116-
17. 

Sale of Khadi to Central GoVeI'll-
ment Employees in Tamil Nadu 
(XLVII-15-12-70), 17'1. 

Staff strength of Khadi Udyog in 
various States (XLVII-15-12-
70>. 125-26. 

KHADI BOARD: 

Chairman of Tripura, Khadi Board 
tied away to Pakistan (XLVII-
1S-lZ-70), 76-77. 

KHADI GRAMODYOG BHAWAN, 
NEW DELHI: 

Complaint against Assistant Mana-
ger of Khadi Gramodyog Bhawan, 
New Delhi (XLVI-24-11-70), 
79-80. 

Complaint lodged by manager-:;'f 
Khadi Gramodyog Bhavan, New 
DeIhl with Parliament street pollee 
statiDn (XLVTI-I6-12-70), 200-01. 

Fire in Khadi Gramodyog Bhavaa, 
New Delhi (XLV-I0-11-70) I lO-
ll. 

Gratuity to Employees at Khadi 
Gramadyog Bhavan, New DeIhJ 
(XLVI~~12-'10), 188-88. 
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!tHAD! G~MODYOG BHAWAN, 

NEW DELm-Contd_ 

Memorandum to Khadi a,nd Village 
industries Commission, Bombay 
by Khadi Gnunodyog Bluivan 
Workers Association. New Delhi 
tXLV1-24-11-70), SO. 

Misappropriation of funds in Khadl 
Gramodyog Bhawan, New Delhi 
CXL VI-B-2-70, 190_ 

Refund of C_P_F_ contribution to 
Workel'6 of Khadi Gramodyog 
:phavan, New Delhi (XLVI-8-12-
7(). 189-90. 

Registration of a case 
employee of Khadi 
Bhavan New Delhi 
12-70), 201-02_ 

against an 
Gramodyog 
(XLVI-16-

Taking over Khadi Gramodyog Bha~ 
van, New Delhi (XLVl---ll-12-70), 
loo. 

Vacation of Godown by Khadi Gra-
modYoi Bhavan, New Delhi 
(XLVI-24-11-70), SO:"81. 

KHALIQ-UZ-ZAMAN, SHRI: 

Observations made by Cb. KbaIiq-
uz-'ZBman in his book "Pathways 
to Pakistan" (XLvn-18-12-70), 
77. 

DU:TRI COPPER PROJECT: 

Complaints regarding Khetri copper 
project (XLV-16-11-70), 16B. 

, ,Deputatlonists '11 Khetri Copper Pro-
ject (XLV-23-11-70). 144. 

Progress at Khetri Copper Project 
'(XLVl-2-12-'10), 153-56. 

, Supply of Steel to Khetri ,Copper 
Project (XLVII-14-12~70).. 177-
7B. 

, pOstA. COMMI~ION: 
Appointment of Cmnmilllioner of 

'police for Delhi Il8 receDlmended 
by Khosla Commission (XLVI-2-
12-70), 3~1. -

J[HOSLA, G. D. : 
.qujrieslc.ommiasiona coD,lillCted by 
·lIhri G_ D. JChoela aftu biaretire-
~ fr.om J:II,gh cOurt Bench 
C~VI--25-11-70), 197-98. 

I 

KIDNAPPING: 

Causes· of dacoities and KidnaJipial 
ill Madhya Pradesh. ~ 
and UP (XLV-18-11·70.), 1'78-"', 

Kidnapping of girls in Deltu 
(XLVI-26-11-70), 1M.. 

KIRIBURU IRON ORE MINES: 

Expansion and modification of JWi-
buru Iron Ore Mines in Ori!llil 
(XLVI--2-12-70), 191-92. --KIRIBURU TOWNSHIP: 

Cancellation of tender for constrlllll-
tion of type III ~al1ers at Kiri-
buru Hill Top by Nationalllinerel 
Development CWpo);8tioa 
(XLVI-2-12-70), 191. 

Construction of Type IV and Type 
III quarters at Kiriburu Hill top 
(XLVI-2-12-70), 190-91. 

Development of Kiriburu Hill top 
areli\ to Orissa for Kirburu to .. -
ship (XLVII-H.12-70), 199-_. 

KIRLOSKARS: 

Application of industrial licence 
trom M:s. Kirloskare (XLVlI-
12-12·70), 60-61. 

KOlRALA, SHRI B. P_ 

Igsueot mdentity certificate to IIbri 
B. P. Koirala (XLVI-2~12-70), 
127_ 

KOLAR GOLD MINES OCLVl-27-
11-70) I 56-57. 

KOLEGAON PROJJ:CT: 

Progress at Kolegaon Project oa 
River Sina (XLVU...,..16-12-7'), 
i10. 

KAPANY, D. N. S.: 

New Devices for Eye Operation by 
Dr_ N_ S_ Kapany (XLV-,9-1l'-'i8>, 
81. 

KOYALI: 

Capital expenditure iMutted·' dw· 
ing ftrst .tage of Koyali Petro-
'Chemical Complex (XLVI~'1-1Z-
70), .11. 

,-------,----_._---- ----------------



KOY ALI PETROCHEMICAL COM-
PLEX: ' 
Controversy over licensing of down 
; stream plants of petrochemical 

complex at Koyali (XLVI-2-12-
70). 158-59. 

It.UMARAMANGLAM: 

. Statement of ex-Chief of Army Staff 
Shri P. P. Kumaramangalam 
(XLV-28-11-70), 83. 

KURUKSHETRA UNIVERSITY: 
Recognition of Kurukshetra Univer-

sity's B. Ed. Degree by Central 
Government and other Universi-
ties (XLVI-27-11-70); 170-71. 

'L' 
LABOUR; 

Abolition of contract and Temporary 
system of Labour in Telco, Jam-
shedpul' (XLVlI-17-12-70), 234. 

Amendment of Labour Laws (XLVII 
-17-12-70), 66-67. 

Amendment of Labow' Laws re-
garding computing ,of (lvertime of 
workel's (XLVII-17-12-70), 67. 

Central Wage Board for Agricultural 
Labour (XLVI-3-12-70), 38. 

Condition of Labour in Circus In-
dustry (XLVI-3-12-70). 90-91. 

Conference of Labour Commissioners 
(XLVII--IO-12-70), 92. 

Disparity in minimum wages of 
Workers (XLVII-17-12-70), 107. 

Emoluments of Workers (XLVII-
10-12-70), 116. 

Free travel facUities to Unions in 
Public Sector Undertaking 
(XLVII-14-12-70). 137. 

Legislation for Improvement of 
Working Conditions of Agricul-
tural Labour CXLVI-,-3-12":70), 

, 46",7. 
Mode of taking decjsions at Indian 

L&bour Conference and Standing 
Labour Committee (XLVII-I0-
12-70), 38. 

Postponement of OJ>eration ,of Con-
tra.ct Labour (Abolition) Act in 
Ports and Docks (~LY-19-11.70), 
140. '. 

LABOUR-Ccmtd. 

Registration of labourers at Cal-
cutta port (XJ:.,VII-10~12-70), 
110. 

Safeguading interests of unorganisecl 
Labour (XLV-12-11-70), 166, 

Uniform approach to labour Prob-
lems (XLVn-lO-12-70), 27~28 . 

Worker's Output (XLVII-17-12-70), 
63. . 

LABOUR DISPUTE(S): 

Increase in Labour Disputes in COtlI 
Mines (XLVI-26-11-70). ~2. 

Labour unrest in Industrial Units Ut 
Bombay (XLV-I9-11-70), 87, 

Permanent Machinery to Handle 
Labour Disputes at Ports;ma 
docks (XLV-20-11-70), 192. 

Settlement of disputes in A. V.E. 
factory Duriapur (XLV-IS-H-
70), 67. 

LAC: 

Fall in Produtcion of Lac (XLVI-
26-11-70). 39-40. 

Condition of Tibetan Refugees in 
Ladakh Camps (XLVII-I7-12-70), 
113. 

LALIT KALA AKADEMI: 
Unsold Publications at Lalit Kala 

Akademi eXLVI-27-12-70), 151'-
52. 

LAND: 

Acquisition of land by Delhi Admi-
nist~tion in Delhi (XLVI-2-12-
70), '1'12. 

Acreage of Cultivated land at the' 
Beginning of Fow·th Plan (XL VII 
-17-12-70), 103. 

Acreage of land under cultivation 
and that lying unused in Madhya 
Pradesh (XLVI-3-J2-70). 121~22. 

4gdculturaI land held in ex~s of 
ceiling by M.Ps. (XLVll-iO-l2-
70), 60. 

Allotment of Land in Faridabad and 
Gurgaon for West Bengal Indus-
trialiSts (XLVn-15-12-70), 118. 

ABotment of Lands to Hvijans of 
OriSSa andMysore '(XLVII-15-
-12-'10). 163. ' .. 

-_._- .. _----------. -------------



uS SVIIJIlCT INDEX 

LAND-Contd. 

Allotment of Land to Scheduled 
Castes and Scheduled Tribes 
(XLV-17-11-70>, 143. 

.Ban on sale of Surplus land (XLV-
12-11-'10), 67. 

Central Directive for Distribution 
of land to Harijans in States 
(XLVII-10-12-70), 128. 

Central Directive to States Regard-
ing Ceiling on Land (XLV-12-
11-70), 68-89. 

Compensation paid to land owners 
in Pitampura-Shahurpura area 
for aequisition of land (XLVI-
2-12-70), 78-79. 

Consultation "'ith State Govern-
ments regarding distribution of 
surplus land to landless farmers 
(lCLVI--3-12-70), 124. 

Court proceedings regarding hiring 
and requisitioning of lands and 
buildings (XLV-9-1I-70), 153-54. 

Distributioll of All Waste Land to 
Landless by 1971 CXLV-12-1l-
70), 70. 

Distribution of Benami and Fallow 
land in Madhya Pradesh (XLVI-
3-12-70), 132. 

Distribution of cultivable waste land 
to poor Handloom weavers 
< XLVlI-10-12-70) , 157. 

Distn'bution of land among landless 
in villages of Delhi (XVL-19-11-
70), 64. 

Distribution of Land Received in 
Bhoodan Movement (XLVII-
17-12-70), 235. 

Distribution of land to Scheduled 
Castes and Scheduled Tribes 
(XLVll-17-12-70), 86. 

Distribution of vested land to land-
less and the number of farmers 
beneftted therefrom (XLVI-
3-12-70), 117-18. 

Meet of Reduced Ceiling on land 
on use of Machines and Food 
Production (XLVI-3-12-70), 170-
'11. 

Esemption of Garden from Ceiling 
on land (XLVI-2e-1l-70>. 41. 

Enhanced price of land for coopera-
tift! House building societies in 
Delhi (XLVI-2-12-70), 77-78. 

Land grabbed r and distributed to 
Harijans (XLVI-26-1l~70), 190. 

Land leased out in Vijay Nagar, 
Delhi (XLVII-17-12-70). 247! 

Land Problem and its Solution 
(XLV-19-11-70), 119. 

Land requisition for setting up of 
Hospital in MOMa GovinPur 
(West Bengal (XLVII-14-12-70). 
85-86. 

Land taken back from refugees 
after allotment in Barmer, Rajas-
than (XLVII-17-12-70), 114. 

Lease of land to Akhil Bharatiya 
Netra Sudhar Sangh, Lajpat Nagar, 
New Delhi (XLVI--3-12-70), 73-
74. 

Legislation to ban allotment of Fer-
tile Land for Industrial Purposes 
(XLVII-17-12-70), 95. 

More Yield from Small HoldilllS 
(XLVI--3-12-70), 97-98. 

Notification of Government Land 
throu!!'h Emplovment Exchange 
(XLVI--26-11-70J, 79. 

Pressure of Population On Agricul-
tural • Land <XLVll-Io-12-70), 
131. 

Problem of distribution of land to 
landless (XLV-19-11-70), 68. 

Reclamation of Chambbal Valley 
(XLV-12-1l-70),71-72. 

Reclamation of land in Banda, UP. 
and its distribution to landless 
(XLVII-17-12-70), 188. 

Reduction of premium on land allot-
ted to Displaced persons in Kalkaji 
Colony, New Delhi (XLVII-IT-
12-70), 223. 

Scheduled Castes in Oceupatlon of 
Government Land in Delhi (XLV 
-19-11-70), 87. 

Scheme fOr conversion of dry and 
desert land in Uttar Pradesh Bihar 
and Rajasthan into fertile laDe! 
(XLV-19-11-70), 180. 

Scheme for providing land to land-
less tribals to Tripura (XLVII-
10-12-70), 160. 

Scheme to help small farmers for 
development of land (XLV-l9-
11-70), 243 
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steps to Prevent Political Parties 
from Usurping shares of owners 
of Displ.lted Lands (XLVI-,.3-12-
70), 130, 

Union Ministers holding land be-
yond Ceiling (XLVI-3-12-70), 
59-60. 

Views of States and Union Territo-
ries on report of Land Acquisition 
Review Committee (XLVII-
10-12-70), 16:3. 

LAND GRAB MOVEMENT: 
Grant of Ownership to Landless 

under Land Grab Movement 
(XLV-12-11-70), 79-80. 

Land Grabbed during Land' Grab 
Movement (XLV-12-11-70). 74-
75, 

Lands - of Ministers seized under 
Land-Grab Movement (XLV-12-
11-70), 116. .' 

Measures to stop Land Grab Move-
ment (XLVI-26-11-70), 65-66. 

Persons Arrested under Land Grab 
Movement (XLV-IB-1l-70), 7B-
79. 

Supporting to land grab movement 
by radio Moscow (XLV-16-H-
70), 41, 

LAND REFORMS (XLVI-3-12-70), 
86-87. 

Land Reform and Rural Unemploy-
ment (XLVI-26-11-70), 95-96. 

Land RefOl:ms and distribution of 
surplus .land to landless (XLV-
19-11-70), 126, 

Land Reform Bill for Delhi and 
other Unin Territories (XLV-
19-11-70). 74. 

Problems of Land.-Reforms (XLV-
12-11-70), 143-4-4. 

Progress in Land Reforms (XLV-
19-11--70), 120. 

LAND REVENUE: 
Abolition of LaIidlieven\ie on Un-

econonnc . Holdings' iil Union Ter-
ritories (XLv--ig:U-70), 179. 

Land ' revenue ., appropriated by 
P.oll.tical Parties' (·XLVlI-111-12-
'70l; 94; ".' 
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LANDLESS pEoPLE: 

Conferment of Rgiht of Tenure on 
Landless people having no Home-
stead land (XLV-12-11-70), 
124-25. 

Landless persons of Muzaffarpl.lf 
district shot dead by Zamindars 
(XLVll-16-12-70), 61-62. 

LANGUAGE(S) : 

Central Institute of Languages at 
Mysore (XLVI-4-12-70), 87. 

Separate Universities for different 
languages (XLVI-4-12-10), 56. 

Setting up of a Central Board for 
Development of Sindhi Language 
(XLVI-4-12-70), 115. 

Urdu Language (XLVI-4-12-70), 
44. . 

LARSEN AND TOUBRO LTD.: 
Management at MIs. Larsen and 

TOUDl1O \Ltd. ,(XL VI-4-12-70), 
103. 

LAW AND ORDER: 

Law and Order situation in West 
Bengal (XLV-18-11-70), 169-70. 

Two youngs each carrying a revolv-
er intercepted by police at Dum 
Dum (XLVI-26-11-70), 110-12. 

LEATHER INDUSTRIES: 

Assistance to Small Leather Indus-
tries (XLVI--8-12-70), 115-16. 

LEATHER INDUSTRIES comus-
SION (XLVI-8-12-70), U5. 

LEAVE OF ABSENCE: 

Leave of Absence to. certain Mem-
bers from sittings of the House 
(XLVlI-18-12-70), 278-79. 

LEGISLATION: 
Bill regarding free supply of glass-

es. teeth and eyes (XLV...:.23-11-
70), 184. 

Bill regarding Licensing the quacks 
as registered doctors (XL'V-23-
11-70), 194. . 

Legislation., 'for Improv.em~t of 
Working' Conditions' of Agricul-
tlll'lIl.Labour (.XLVI...,...3~12-'lO), 

~47. 



LEGlSLATION-Contd. 

Legislation to check forcible con-
version of religion in Madhya 
Pradesh and Orissa <XLV-18-U-
70), 87-88. 

LEGISLATIVE COUNCIL(S): 

Abolition of Bihar and UP Legisla-
tive Councils (XLVI-24--11-70) 
140-41. ' 

Abolition of Bihar Legislative Coun-
cil (XLV-I0-11-70), 124. 

Abolition of Legislative Councils in 
India (XLVI-24-11-70), 11-23. 

LEPROSY: 

Leprosy patients in the country 
(XLVI-2-12-70). 183-84. 

LIBRARY(IES) : 
Opening of libraries in rural areas 

(XLVII-18-12-70), 130-31. 
Setting up of Libraries in Villages 

(XLVI-27-11-70), 162-63. 

LICENCE(S) : 

Applications for industrial licences 
pending before Cabinet Commit-
teen on Economic Coordination 
(XLVlI-9-12-70), 129. 

Applications from Big industria-
lists for Licences CXLVI-27-11-
70), 79. 

Applications received from Kerala 
Government for licences·, (XL VI-
8-12-70). 192-93. .., 

Committee for lnduustrial Licences 
(XLVI-8-12-70), 146. 

Diversification Of Licences of Ciga-
rette production to New Units 
(XLV-17-11-70). 124. 

Implementation of Licences for 
setting up of New Cigarette 
Factory (XLV-17-11-1O), 216. 

Issue of Industrial Licences (XLVll 
-15-12-70), 71. 

Issue of Industrial LieeIIces to 
Dalmias (XL Vl--8-12-'lO), 148-... 

Issue of Licence. duriDc 1910 
(XLV-17-11-10), 90. 

IsIIue of Lieences for Manufacture 
of Scooters (XLV-l 7-11-'70) , 78. 

LICENCE(S)_Contd. 

Issue of Licences for setting up 
of New Industries in .Madhya Pra-
desh (XLVll-15-12-70) 104-05. 

Issue of Licences to Big industrial 
Houses (XLV-17-11-70), 164. 

Licences for import of Steel 
(XLVII-14-12-70), 30-31. 

Pending Applications for Licences 
from Madhya Pradesh (XL VI-
8-12-70), 123-25. 

Restrictions on Industrial Licens-
ing (XLVII-15-12-70). 44-45. 

Sale of licences in black market 
in Madras (XLVII-9-12-70), 64-
65. 

Setting up of New Units for Items 
on Banned List (XLV-17-11-70), 
137. 

See also "Industrial Licen~h. 

LICENSING POLICY: 
Liberalisation of Licensing Policy 

(XLVII-15-12-70), 41-42. 
Liberalised import aIld licensing 

polices (XLVI-24-11-70). 151-
53. 

New Licensing Policy (XLV-l 0-
11-70), 183-84. 

LIFE INSURANCE CORPORATION: 
Appointment of Former Chairman 

of Life Insurance Corporation in 
Mis. Voltas Limited (XLVI-27-
11-70), 68-69. 

Business target of LIC (XL VI-4-
12-70), 40. 

Credit policy in favour of smaD and 
middle class people (XLVII-ll-
12-70), 66. 

Decrease in num·ber of Policies 
issued by LIC (XLVI-27-11-70), 
221-22. 

Demands of field worken and other 
employees of LIC (XLVU-1l-12-
70), 67. 

Disposal of matured claims by LIC 
(XLV-20-11-70), 131-52. 

Doubtful Working of OWn Your 
aome .SchelDe of LIe (XLVI-
1'7-11-'70), ~58. 

t>ratt:tIii Of • Mode18tU by LtC 
"for oWIIftIhip ·01 ~ aud 
ftala (XLVII-l4-12-'O), 12-13. 



L.I.C.-Comd. 
Expenditure incurred on centenary 

celebratioDo.; of LIC (XLVII- 18-
12-70), 63-64. 

Grouping of General Insurance of 
LIC and Oriental Fire (XLV-
20-11-70), 148-49. 

Guidelines for Investment by Life 
Insurance Corporation (XLVI-
27-11-70), 156. 

Increase in the Rate of Interest to 
be charged from LIC Policy Hol~ 
ders (XLVI-4-12-70), 31. 

Loan for housing from Life Insu-
rance Corporation (XLVII-ll-
12-70), 168. 

Payment of LIC premium by pub-
lic undertakings (XLVn":"18-12-

70), 46. 
Payment of Film Artists through 

LIC (XLVI-4-12-70), 156. 
Premium and ·Bonus rates of LIC 

(XLVI-27-11-70) 117. 
Proposal to introdu~e Cattle Insu-

rance Scheme by LIC (XLV-20 
-11-70) 116. 

ReductiOn' in LIC Premium Rates 
(XLVI-27-11-70), 109. , 

Request received from LIC emplo-
yees for grant of increase gra-
tuity (XLVI-27-11-70), 178. 

Shares of Indian Iron and Steel 
Co. Purchased by LIC (XLV-
20-11-70), 193-94. 

LIFT IRRIGATION SCHEME: 
Total Area irrigated in U.P. and 

Sai River Lift Irrigation Scheme 
(XLV-IB-1l-70), 161-62. 

LIQUOR: 
Ban on use of Liquor in trains 

(XL VI-24-11-70), 107. 
Consumption of CountryiForeign 

LiqUor (XLVI-B-12-70), 86. 
Transporta.tion of Liquor to Daman 

and Diu (XLVI-27-11-70), 89. 

LOANS AND ADVANCES: 
Agreements for Loan from U.K. 

\ (XLVI--27-11-70) , 168-69. 
ApplicatioIl,s for loans pending with 

,branches of state Bank and· Cen-
tral Bank in North Bihar (XLVI 
-27-11-70), 158-59. 
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LOANS AND ADV ANCES-Contd. 

Collection of CoIIlllli'ssion from 
Loan Seekers by __ Self-appointed 
Agents in Madhya Pradesh 
(XLVI-27-U-70), 156-S7. 

Conversion in loan given by the 
Public Financing Institution to 
Private Sect.or into Equity 
(XLV-20-11-70), 44-46. 

Conversion of Loans by Banks and 
Public Financial Institutions into 
Equity Capital (XLV-20-11-70), 
167--69. 

Creation of Credit guarantee orga-
nisation to cover risks in grant-
ing loans to small ·borroweI"S 
(XLVI-4-12-7IJ-) 41. 

Four Point Progra~ tor provid-
ing loans to Farmers (XLVI-
27-11-70), 200. 

Grant of Loans to Persons whose 
Property was confiscated during 
Indo-Pak Conflict (XLV-18-11-
70). 64-

Grant of loans under middle 
income group housin, scheme 
(XLV-23-11-70), 135. 

House building advances to Gov-
ernment servants (XLVI-7-12-
70), 58. 

House Builcting Loans to Rural 
Policy Holders Granted by Life 
Insurance Corporation (XLVI-
4-12-70), 165. 

Hundi loans in circulation (XL vn 
-11-12-70), 159. 

Improvement in Credit to Farmers 
and marketing of FOOd grains 
(XLVI-3-12-70), 1-12. 

Interest free loans through Nationa-
lised Banks (XLVI-4-12-70), 175. 

Liberalisation of Rules regarding 
Loans to Farmers for Irrigation 
purposes (XLVI-4-12-70). 63. 

Loans Advanced by Nationalised 
Banks to Di1ferent News Papers, 
(XLVI-4-12-70), 109. 

Loans Advanced by State Bank of 
Indore (XLVI-4-12-70), 186. 

Loan applied for by Small Shop-
keepers of ,Deviprh, Patiala from 
State Bank of India (XL VI-
27-11-70). 98. 



LOANS AND ADV ANCES--contd. 

Loans for Hair Cutting Saloons by 
Nationalised Banks (XLVI--4-12-
70), 182. 

Loan from Netherland (XLVI-27-
11-70), 101. 

Loans given by Nationalised Banks 
in Mahdya Pradesh (XLV-20-11-
70), 197. 

Loans given to public and private 
sector industries by nationalised 
banks (XLVII-Il-12-70), 179. 

Loans provided to big industrialists 
(XLVI-4-12-70), 90. 

Loans received by small shopkeepers, 
peasants and owners of small 
scale industries from Balasore and 
Jaleswar unitS of United Bank of 
India and State Bank of India 
(XLV-20-11-70), 104-06. 

Loans sanctioned to industries in 
Kerala by Industrial Finance Cor-
poration (XLVI-27-11-70), 86-87. 

Loans secured by Goenka Group at 
Companies from Financial Institu-
tions (XLVI-4-12-70), 104. 

Loans to Big Business Houses by 
Financial Institutions (XL VI-
4-12-70), 36. 

Loans to Burmese Repatriates 
(XLVII-17-12-70), 205. 

Loan to Central Government Em-
ployees for purchase of ready 
built houses (XLVll-14-12.70), 
166-67. 

Loans to Coffee Planters (XLV-
18-11-70), 174-75. 

Loans to Small Scale Industrialists 
(XLVI-a-12-70), 127. 

Loans to small industriali.~ts of 
East Nimar District (MadhYa Pra-
desh) (XLVIl-ll-I2-?O), 70. 

Loans to Small Scale Industries on 
easy terms (Xi.vI--4-12-70), 33. 

LOans to Sma!! Units in Backward 
Areas (XLV~20':' 11-70), .1'18-79. 

Loans to taxi drivers and' Rickshaw 
pullers by nationaHsed banks in 
Bihar (XLVI--4-12.7(I), 131. 

Loans to Uttar Pradesh Aft'kul-
·1utists fIlr pui'Cihasl! of TraCtors 

. 'and PUlllpbig Sets (xtV~12'; 11-
70), 156-57. r-

LOANS AND ADVANCES-Ccmtd. 
Long Term Loans to Small Fanners 

(XLVI-27-11-70), 45. 
Pending Loans ApPlications in 

variolD Branches of State Bank of 
India in East Nimar District of 
Madhya Pradesh (XLVI-2'7-U. 
70), 133-34-

Permission to Officers for accepting 
Loans from their Wives (XLVI-
4-12-70), 47. 

"Procedure to recover cooperative 
Loans (XLV--'-19-11-70), 49. 

Reduction in period of repayment 
of loans advanced to Small Scale 
Industries (XLVI-24-1:i-70), 
65-66. 

Repayment of Foreign loans 
(XLVI--27-11-70), 154-55; 
(XLVI--4-12-70) 161. 

Revised Mode of Repayment of 
Housing Loans (XLVII-14.12-
70), 174-75. 

Scheme for Providing Loans to 
State Govts. lor Share Capital 
Participation (XLV-20-11-70), 
190-191. 

Security required to get loans from 
Nationalised Banks (XLVI-4-12-
70), 158. 

Stamp duty on Bank J..o.ans 
(XLVI-27-11-70). 220-21. 

Suggestion regarding Procedure for 
granting Loans to Small Bor-
rowers (XLVI-4-12-70), 52. 

Unspent balance of Loans given to 
State Governments (XLVI-
4-12-70), 141. 

LOCARNO FILM FESTIVAL. 1970 
(XLVI-3-12;70), 48-49. 

LOK SABHA PROCEEDINGS: 
Procedure under Rure 353 
(XLVII-I0-12-70>, 174. 

Publication of Expunged Matter 
(XLVI-24-11-70). 172-75. 

LONDON: 

Advertisements of Public Under-
takiflgs in the Times London 
(XLVII-l1.2-70), 14111. 
~ ·Diallin; to London (XLVll-

10-12-70). 44 .. 



LONDON Contd. 

Proposal to impose a 35 percent 
freight !iurcharge on cargo loaded 
at Indian ports to London 
(XLVII-18-12_70), 4s.:46. 

Prosecution of Indians for their 
illegal entry into London (XLVI-
2-12-70), 188-89. 

LOTTERY (lES): 

Criteria to grant permisSion to pri_ 
vate lotteries (XLV-1l-1l-70) 
90. - , 

Giving away of low denomination 
prizes instead of High denumina-
tion prizes in State Lotteries 
(XLVI-2-12-70), 239-40. 

Lotteries of other States banned by 
<Xovernment of ]4aharashtra 
(XLV-Il-1l-70), 89. 

Need for uniform lottery rules re-
garding prizes and commissions 
(XLV_Il-1l_70), 204. 

Proposal to seel lottery tickets 
abroad (XLVI-25-11-70), 55. 

Proposal to Start LotterylRaffie by 
Central Government (XLV-IB-
11-70), 158. 

Punjab Governments request for 
sale of its Lottery tickets abroad 
(XLV-18-11-70), 52. 

State Government floating lotteries 
(XLVI--2-12-70), 214-15. 

LOWER DAMODAR PROJECT: 

Problems arising out of Lower 
Damodar Project in West Bengal 
(XLVI-25-ll-70), 151-52. 

LUMBA TRADING, M;S: 

Extension of telephone allotted to 
Messr.:;, Lumba Trading. Patna 
(XLVI-26-11-70), 94-95. 

LUSAKA CONFERENCE: 

Countries which participated in the 
Lusaka Conference (XL vn--
14-12-70), 194. 

Opposition by India to representa-
tation of Cambodia by Sihanouk 
in the Lusaka conference 
(XLVI-2-12-70), -202. 

LUSAKA CONFERENCE-C01Itd. 
Provisional revolutionary Govern_ 

ment of South Vietnam as an 
observer at Lusaka Conference 
(XL V--16-11-70l, 81-82. 

Recommendation of Lusaka Con-
ference regarding increased trade 
and economic cooperation (XLV--
16-11-70), 72. 

]4 
MACHINE TOOLS : 

British group'S visit to India for 
importing Indian machine tools 
into UK (XLVII-9-12-70), 173. 

Indian' delegation's visit to UK to 
promote exports of Indian 
machine Tools (XLVII-9-12-70), 
196-97. 

MACKENZIES LTD., MjS. 

Report of Economic Offence Wing, 
Bombay on Working of MIs. 
Mackenzies Ltd. (XLVI--8-l2-
70). 60. 

MADHYA PRADESH: 

Acreage of land under cultivation 
and that lying unused in Madhya 
Pradesh (XLVI-3-12-70), 121-22. 

Allotment of Iron and Steel to 
Madhya Pradesh (XLV-IO-ll-
70), 96. 

Amount sanctioned by Planning 
Commission for Madhya Pradesh 
for 1971-72 (XLV-1I-1l-70), 184. 

Applications for setting up of 
Industries in Madhya Pradesh 
(XLVI-8-12-70), 83-84. 

Applications pending for telephone 
connections at Indore, Madhya 
Pradesh (XLV1I-17-12-70), 119. 

Applications for Telephone con-
nections in certain cities of 
Madhya Pradesh -(XLVI-26-11-
70), lea-67. 

Application for Telephone Con-
nections pending in Burhanpur, 
M.P. (XLVII-IO-12-70), 118. 

Applications for Telephon Con-
nections in M.P. (XLVII-IO-l2-
70), 117. 

Applications pending for Telephone 
Connection in Uijain M.P. 
(XLVI--26-1l-70) , 151-52. 
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MADHYA PRADESH-Contd. 
As3istance to ]vI;'! :lilya Pradesh for 

Centrally sponsored Progr~e 
for Welfare of Women, Children 
and Disabled persons (XLVI-
8-]2-70), 85. 

Assistance to Madhya Pradesh for 
Production of Pulses (XLV-
]2-11-70). 17]-74. 

Bargi Irrigation Project (Madhya 
Pradesh) <XLVII-16-12-70), 
123-24. 

Bodhighat Irrigation Project 
• (Madhya Pradesh (XLVII-

17-12-70), 199. 
Central Assittance to Madhya 

Pradesh Government for Expen-
sion of Small Irrigation Schemes 
(XLVII-I0-12-70), 83. 

Closure of textile mills in Madhya 
Pradesh (XLVL-2-12-70), 331-32. 

Complaints against Health Centres 
in Madhya Pradesh for shortage 
of drugs (XLVI-7-12-70), 110. 

Condition of powerloom weavers in 
Madhya Pradesh <XLV-ll-ll-
70), 99. 

Dak distribution in West Nimar 
District (MF) (XLVII-17-12-
70), 106. 

Delay in Completion of Telephone 
Exchange of Madhya Pradesh due 
to shortage of Engineers (XLVI-
26-11-70), 154. 

Development of Backward Areas in 
Madhya Pradesh (XLV-l8-U-
70), 26-29. 

Development of production of 
Cotton in Nimar District, Madhya 
Pradesh (XLVII-I0-12-70), 100. 

Distribution of Benami and Fallow 
land in Madhya Pradesh <XLVI-
3-12-70), 132. 

Draft Fourth Plan for Madhya 
Pradesh (XLV-1l-1l-70), 160. 

Employees Provident Fund dues in 
Madhya Pradesh (XLVII-17-12-
70), 62. 

Employees State Insurance Scheme 
in Madhya Pradesh <XLVI-
3-12-70), 66-67. 

Estimate Repo1't3 of various Projects 
of Madhya Pradesh received by 
Central Water and Power Com-
mission (XLV-I8-11-70), 127-
29. 

MADHYA PRADESH-Contd. 
Excess of paddy in Madhya Pradesh 

(XLVI-26-11-70), 191-92. 
Expansion of Telephone and Tele- . 

graph Services in Madhya Pradesh 
(XLVI-3-12-70), 131. 

Expenditure on Development of .-
Agriculture in Madhya Pradesh 
during Fourth Plan (XL VI-
26--11-70), 153. 

Financial Assistance to Madhya 
Pradesh (XLVII-I0-12-70), 77. 

Financial assistance to Madhya 
Pradesh to solve drinking water 
problem (XLV-16-11-70), 186-87. 

Foreign exchange earned by Madhya 
Pradesh Iron Ore Project (XLVI 
--7-12-70), 110. 

Implementation 01 a Scb,eme for 
testing and improving breed of 
cattle in Madhya Pradesh 
(XLVII-1O-12-70), 126. 

Industrial Estateo for landlets 
persons in Madhya Pradesh 
(XLVII-I5-12-70), 168. 

Iron and Steel Godowns in Madhya 
Pradesh (XLV-I0-11-70), 9'1. 

Legislation 'to check forcible 
conversion of religion in Madhya 
Prades~ and Orissa (XLV-
18-11-70), 87-88. 

Location of Deposita of Copper and 
Land in Madhya Pradesh by GSI 
(XLVII-14-12-70), 63-64. 

Location of new ore deposits in 
Madhya Pradesh (XLVI-7-12-
70), 112. 

Madhya Pradesh employees on 
deputation in Oil and Natural Gas 
Commislion (XLVI-2-12-70), 
178. 

Mineral PrDduction in Madhya 
Pradesh (XLVII-I4-12-70), 146. 

Member of houses constructed for 
Harijans in Madhya Pradesh 
(XLVII-15-12-70), 84-85. 

Occupation'al Industrial estates 
based on Kosa industry in 
Madhya Pradesh (XLVI-25-11-
70). 19-20. 

Offer by MadhYa Pradesh dacoits to 
surrender themselves (XL VI-
2-12-70), 68-69. 

Offi.cialg deputed at expo-70 from 
Madhya Pradesh (XLV-ll-ll-
70), 98. 



MADHYA PRADESH-Contd. 

Opening of Public Call officer.3 in, 
Mahya Pradesh (XLVI-3-12-70). 
133-34. 

Payment to Madhya Pradesh 
Roadways for Carriage of Mail 
of P. & T. Department (XLV-
12-11-70), 81. 

Pennission to Madhya Pradesh for 
sale of houses constructed under 
subsidised Industrial Housing 
Scheme to tenants (XLVll-l4-
12-7Q). 150. 

Persons recruited from various 
communities in MP for defence 
forces (XLVI-2-12-70), 197-98. 

Phonogram Facility provided in 
Post Office of Village of Bhind 
and Datia Distts. of Madhya 
Pradesh (XLVI-26-11-70, 165-66. 

Posting of an officer Of Indian 
Forest service in Madhya 
Pradesh (XLVll-17-12-70), 132. 

Prevalence of 'Sati' system in 
Madhya Pradesh (XLV-ll-ll-
70), 157. 

Rate of Economic growth in Madbya 
Pradesh (XLV-18-11-70), 213.14. 

Recruitment Centres in Madhya 
Pradesh (XLVI-2-12-70), 197. 

Refugee from East Pakistan 
Settled in Madhya. Pradesh 
(XLVI-3-12-70), 65-66. 

Request for telephone facilities in 
towns of East Nimad and 
Hoshangabad District in M. P. 
(XLVI-26-11-70), 155. 

Revenue carried from Railway 
Stations 'in Madhya Pradesh 
(XLV-IO-ll-?O), 156. 

Sale of Paddy in Chattisgarh 
below the Fixed Minimum price 
(XLVII-17-12-70), 140. 

Schemes for rural electrification 
of Madhya Pradesh (XLVI-
25-11-70), 190-91. 

Seizure of cartridges at a railway 
station in Madhya Pradesh 
(XLV-16-11-70), 47-48. 

Separate circle of Archaeological 
Survey of India in Madhya 
Pradesh (XLVII-1l-12-70), 109 . 

135 

MADHYA PRADESH-Contd. 

Setting up of Family Planning 
Centres in MadhYa Pradesh 
(XLVI-7-12-70). 111. 

Setting up of Central Units to 
prevent food adulteration in 
Madhya Pradesh (XLVI-7-12-
70), 112. 

Setting up of factory for manu-
facture of precision aircraft aero 
engine accessories and components 
in Madhya Pradesh (XLVI-
2-12-70), 136-37. 

Setting up of Multi-purpose 
Institutions in Madhya Pradesh 
(XLVI-27-11-70), 134. 

Setting up projects for production 
of defence equipment in Madhya 
Pradesh (XLV-16-11-70), 186. 

Small Scale Industries in Madhya 
Pradesh (XLV-I0-11-70). 96. 

Students from Madhya Pradesh to 
foreign countries for higher 
education (XLVII-18-12-70), 
127-28. 

Supply of Wheat to Madhya Pradesh 
during 1970-71 (XLVI-26-11-
70). 153-54. 

Survey for Underground water in 
Madhya Pradesh (XLVII_14-12-
70), 200. .. 

Take over of sick cloth mills m 
Madhya Pradesh (XLVI-2-12-
70), 332-33. 

Telephone Connection ·between 
Seadhwa and Khetia in Madhya 
Pradesh (XLVII-17-12-70), 105. 

Telephone dues outstanding in 
Madhya Pradesh on 30-9-70 
(XLVII-17-12-70), 133. 

Textile mills in Bhind, Madhya 
Pradesh (XLVII-I6-12-70), 
103-04. 

Wheat and sugar supplied to 
Madhya Pradesh during. last five 
months (XLVII-17-12-70). 120. 

World Bank's Assistance to Madhya 
Prade3h for Reclamation of 
Chambal Ravines (XLV-20-11-
70), 28-29. 

MADRAS: 

Conference on State Autonomy held 
in Madras (XLV-1l-1l-70), 155. 

. -----.:.....--------_._., ---_.-



:MADRAS-Contd. 

Damage caused by floods in MadraS 
andreUef given by tbeCentre 
(XLVII-16-12-70), 29-30. 

Demands of employees of Accoun-
tant General's Office, Madras 
(XLVI-1l-12-70) 162. 

Enquiry into 'An Idol of Vinayak, on 
a plot of land earmarked :for Mos-
que (XLV-1l-1-70), 90. 

Indigenous components of tanks 
msnufactured at Madras (XLV-
9-11-70), 59-60. 

Persons Iound with currency notes 
in Madras (XLVII-9-12-70), 51-
52. 

Sale of licences in black market in 
Madras CXL VII-9-12-7!) , 64-65. 

MADURAI: 
Proposal to develop KoIli .hills and 

Erkadu in Salem district oi 'l,'amil 
Nadu as tourist centres (XLVII-
18-1a-70), 197. 

Proposal to have Son-et-Lumeire at 
Madurai (XLVII-18-12-70), 197. 

'MAHAJAGMIl'RA': 
Steps taken to trace missing Indian 

cargo vessel ('Mahajagmitra' in 
Bay of Bengal (XLVII-I8-12-
70), 124-25. 

Debates 
Reported disappearance of S.S. 

Mahajagamitra (CA) (XLV-20-
11-70), 21~25 (St) (XLVI~ 
18-12-70) 280. ' 

MAHARASHTRA: 
Allocation of Fund for Slum Clear-

IMce in Maharashtra (XLVII-14-
12-70), 209-10. 

Better irrigational facilities in areas 
around Nagpur (XLVII-9-1a-
70), 160-61. 

Damage to Cotton Crop oJ Maha-
rashtra due to Boll-Worm Bed-
Worm and Seliothic Diseases 
(XLVII-17-12-70), 53. 

Delay ,by Planning Commission in 
sanctioning PENCH· Hyde} Pro-
ject in Maharashtra (XLVI-Z5-
11-70), 44-45. 

MAHARASHTRA-Ccmtd. 
Effect of Heavy Rain, Inl3etta· and 

Plant Diseases on Cotton Jawar, 
1I4oong in Certain Areas of Maha-
raahtra (XLVI-3-12-70). 177. 

Expenditure on Small Farmers De-
velopment Agency Schemes in 
Maharashtra (XLVI-3-12-70). 
145. 

Export of Bananas from Malrarash-
tra and Madhya Pradesh 
(XLVII-16--12-70). 189. 

Implementation of Rural Develop-
ment programme in Ahmedanagar 
and Sholapur Districts of Ma.'la-
rashtra (XLVI-3-l2-70). 145-46. 

Irrigation schemes sent by Mahan-
&hua (XLVI-25-11-70), 141-42. 

Live transmitter of US make found 
near Nasik (XLVn-9-12-70), 
145. 

Lotteries of other States banned by 
Government of 1I4aharashtra 
(XLV-1l-1l-70), 89. 

Operation of Maharash1ra Owner-
ship fiats Act, 1963 in New Delhi 
(XLVI-7-12-70), lOS. 

Progress at aluminiUm factory in 
Ratnagiri District Maharasbtra 
(XLVI-7-12-70), 154. 

Provision of drinking water faelli-
tiea in MaharaB~tra during Fourth 
Five Year Plan (XLVI-2-12-70), 
148-49. 

Provision of hOUSing facilities in 
Maharashtra dUring Fourth Five 
Year Plan eXLVI-2-12-70>, 147-
48. : 

Scheme for Monopo}v Purchases of 
Kapas in Maharashtra (XLV-IB-
11-70), 55. 

Sch1?mes re: rural electrification in 
Maharashtra (XLVn-9-12-70) 
177. 

Study Team on Agricultural Pro-
duction Programme oJ Mahansh-
tra (XLVI-2e-1l-70), 43-47. 

Supply of inferior quality seeds to 
:farmers in MBbarashtra by 
National Seeds Corporation 
(XLVII-17-12-70>, 249. 



MAHARASHTRA-Contd~ 

Debates 
Mah8l'ashtra Govt. Servants' strike 

(XLVI-20-1l-70), 225-34. 
MALARIA: 

Eradication of Malaria menace 
(XLV-16-11-70), 28-29. 

lDdo-Pak Officials meeting for eradi-
cating Malaria (XLVI-7-1a-70), 
36. 

Report on national malaria eradica-
tion programme (XLV-23-11-
70), 113. 

Set-back to Malaria eradication 
(XLVI-2-12-70), 142-43. 

MALAYSIA: 
Handloom export prospects to 

Malaysia (XLVII-9-12-70), 111. 
India lagging behind Pakistan, 

Malaysia, Ind'onesia and Thai-
land T.V. (XLVI-26-11-70), 142. 

...MALNUTRITION: 

Ecadication of Protein Calorie Mal-
nutrition (XL VI-26-11-70), 136-
37. 

Remedy for mal'nutrition (XLVII-
10-12-70), 95. 

MA.l~AGING AGENCY SYSTEM: 
Abolition of managing agency sys-

tem (XLVII-1l-12-70), 201. 

MANGALORE: 
Delay in setting up Mangalore 

broadcasting station (XLVII-17-
12·-70), 246. 

Incidence of Filaria in Mangalore 
(XLV-16-11-70), 181. 

Loan for Mangalore water supply 
scheme (XLVl-2-12-70), 182-83. 

MANIPUR: 
Aid for Applied Nutritional Pro-

gramme in Manipur (XLVII-IO-
12-70), 122. 

Applicants for electricity connec-
tion in Manipur (XLV-1l-1l-70), 
103. 

Appointment of ENT Pathologist 
specialist in Gener.a} Hospital, 
Manipur (XLV-16-11-70), 139-40. 

MANlPUR-Contd. 
Charges a,eainst Security Commis-

sioner of. Manipur (XLVI-25~11-
70), 167. 

Construction of dam on Borak river 
(XLVII-9-12-70), 189. 

Distribution of plots by outgoing 
Imphal Municipal Board (XLV-
23-11-70), 137. 

Employees of Manipur State Tra'1S-
port kept SUSpended for a long 
time (XLVII-1l-12-70), 73. 

Employment of Girls of Manipur in 
Telecommunication Department 
(XLVI-3-12-70), 162.63. 

Employment to retrenched work-
charged PWD staff of Manipur 
(XLV-23-Il-70), 137. 

Engineering staff for irrigation 
circle Manipur (XLVII-16-12-
70), 158. 

Entry of mobile Nagas into Mani-
pur (XLVII-16-12-70), 96. 

ExpOrt of Cinnamon from Manipur 
and its price (XLVl-26-11-70), 
79. 

Functioning of Panchayati Training 
Centre Manipur (XLV-12-U-
70), 168. 

Imposition of curfew in Manipur 
North District area (XLV-H-ll-
70), 101. 

Legislation reo statehOOd to Hima-
chal Pradelf~, Manipur and Tri-
pura (XLVI-25-11-70), 109-10. 

Manipuri :y'ouths detained in Tri-
pura central jail (XLV-1l-1l-70) 
102. 

Mid-term election in Manipur 
(XLVI-28-11-70), 59-60. 

Payment of higher pay scales to 
non-matriculate teachers in Mani-
pur (XLVII-18-12-'10), 103. 

Payment of hill allowance to Cell-
tral Government employees in 
Manipur (XLVI-2-la-70), 313-
14. 

Pay ScalE'<! of Ma'nipur Employees 
(XLVI-2l-2-70), 312-13. 

Post of sureical specialist attached 
to General Hospital, Manipur 
(XLV-16-11-70), 139. 

Progress of Tele-communication in 
Manipur (XLVI-3-1%-'10), 163. , 
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MANIPUR-Contd. 

Promotlon 01 employees of develop-
ment offices -and of revenue de-
partment, Manipur (XLVII-Ill-
12-70), 160-61. 

Property of former ruler of Mani-
pur (XLVI-25-11-70), 166-67. 

Rebel Nagas Plans to start trouble 
in Manipur Area (XLV-l 8-11-
70), 52. 

Recognition of Manipur Electricity 
employees' Union (XLVl-3-12-
70),61. 

Request for grant of recognition to 
Manipur Veternary ASiIociation 
(XLVlI-IO-12-70), 123. 

Resolutions passed by Executive 
Committee of Manipur Verter-
nary Association (XLlI-IO-12-
70), 122. 

Seniarity of lManipur Government 
employees (XLVn-16-12-70), 
169-60. 

Setting up of Khandsari Mill in 
Manipur (XLVn-lO-12-70), 79. 

Site for Borak project in Mampur 
(XLV-1l-1l-70), 40. 

Social Measures adopted by Social 
Welfare Board, Manipur (XLVl-
24-11-70), 79. 

Survey of Loss of Crops in Manipur 
due to Flood (XLV-I2-11-70), 
169. 

'Treatment facilities for cancer in 
Manipur (XLV-16-11-70), 140-
14l. 

Village volunteer force in Manipur 
(XLVl-25-11-70), 167-68. 

Debates 

Situation in Imphal (CA) (XLV-
17-11-70), 217-28. 

MAP(S): 

Ban on import of mapa from foreign 
countries (XLVlI-1l-12-70), 34. 

East European countries' maps 
showing Indian ferritory a8 be-
longing to China (XLV-23-11-
70), 32. 

Soviet maps about J- " K (XLV-
23-11-70), 26. 

-------------------
MAP OF INDIA: _ 

Ban on Maps produced by Foreign 
Countries showing Indian Terri-
tories as belonging to other 
Countries CXLV-9--11-70), 176. 

Map depicting geological and 
geographical features of India 
(XLVU-18-12-70), 176-77. 

Publication of white Paper on 
Map Controversy with U,S.S.R. 
(XLV-9-11-72, 151. 

Debates 
Soviet Union's reported resistance 

to correct Indian maps (CA) 
(XLVI-4-12-70), 200-28. 

MARINE BIOLOGY: 

Research in Marine Biology of 
Kera.la University (XLVII-IO-
12-70), 94. 

MARINE CORROSION RESEARCH 
STATION, DIGHA (XLVII-16-
12-70), 88-89. 

MARKETING: 

Joint ventures by India and Cze-
choslovaki in third countries 
<XLVU-16-12-70), 196-97. 

MARRIAGE(S) : 

Raising of Narriageable Age Limit 
(XLVII-14-12-70), 95. 

Solemnisation of Marriages in 
violation of Prevention of Mar-
riage Act (XLVII-15-12-70), 
193. 

MRATIN BURN LIGHT RAILWAY: 

Enquiry into the Financial Posi-
tios of Martin Light Railway 
(XLV-IO·11-70), 112-13. 

Take-over of Martin Bum Light 
Railway (XLV-I0-11-70) 100. 

MAXWELL, MR. NEVILLE: 

Neville Maxwell's book, "India's 
China War" (ST) (XLVII-I6-
12-70), 239-70. 

MAZGAON DOCK LTD., BOMBAY: 

Increase in capacity of mugaon 
dock Ltd. Bombay <XLV-2!-ll-
70), 123. 



MEDICAL AND SALES .REPRESEN-
TATIVES: 
Applicatians of the Industrial Dis-

putes Act, 1947 to Medical and 
Sales Representatives (Pet) 
(XLVII-1l-12-70), 231-32. 

MEDICAL, COLLEGE (S) : 
Admission to medical colleges 

(XLVII-2-12-70), 171-72. 
Admission to Medical Colleges in 

Delhi (XLV-9-11-70), 191-92, 
English as medium of instruction 

Medical Colleges (XLVI-2-12-
70), 105-06, 

Mobile units for medical eoUeges 
in Madhya Pradesh (XLV-2S-
11-70) , 

Opening of new medical 'colleges 
in the country (XLVI-7-12-70) 
95. . , 

Pay scales of lecturers and profes-
sors employed in Medical colleges 
(XLVI-7-12-70), 149. 

Private medical colleges in the 
country (XLVI-7-11-70), 98. 

Rules and conditions for admission 
in medical colleges (XLV-16-
11-70) 197-98. 

Setting ~p of retional medical col-
lege at Imphal (XLv"1-7-12-70), 
109. 

Shanty colony within the cqrnpound 
of Lady Harding Medical College 
and hospital. New Delhi (XLVI-
7-12-70), 150. 

MEDICAL EDUCATION: 
Change in Medical Education 

(XLV-t-1l-70), 147-49. 
Need for expansion of medical 

education on massive scale 
(XLV-16-11-70), 46-47. 

MEDICAL INSTITUTE(S): 
Low-cost valve for Brain Surgery. 

(XLVII-14-12-70), 40-41. 
Regional Medical Institutes in the 

Country (XLV-9-11-70)1, 30-31. 
MEDICAL RESEARCH: 

Research on Reproductive Biology 
in India (XLV-9-11-70), 115-16. 

MEDICAL SERVICE: 
Improvement of standard of medi-

cal service in the country 
(XLVI-2-12-70), 38-39. 
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MEDICINE(S) : 

Allocations of funds for develop-
ment of allopathic and ayurve-
dic systems of medicws (XLV-
23-11-70), 147 .. 

Comparative prices for medicines 
produced by public and private 
sector (XLVI-7-12-70) 101 

Jhala Commission report 'on t~ach
ing of medicine in Patna Uni-
versity (XLV-23-11-70), 180. 

Medical supplies to Jordan from 
India (XLVI~-12-70), 162-63. 

Provision of Finance for upgrading 
of the subjects posts graduates 
class in medicine and surgery 
(XLV-23-11-70), 117. 

Recognition of Indian Bystem of 
medicine (XLVI-7-12-70), 121. 

Recognition of indigenous systems 
of Medicine (XLV-16-11-70), 
134-35. 

Use of radiation medicine in India 
(XLVI-25-11-70), 154. 

Debates 

Prices of Drugs and Medicines 
(Dis) (XLVII-I4-12-70) 342-

80. ' 
See also "Drugs". 

MEGHALAYA: 
Campaign for full statehood to 

Meghalaya (XLV-1l-1l-70), 36, 
Exclusion of Khasi Rajahs \)f Meg-

halaya in Presidential Order for 
derecognition of former rulers 
(XLV1J--9-12-70), 176-77. 

Debates 

Statehood for Meghalaya (St) 
(XLV-IO-1l-70), 340-44. 

MEMBER(S) OF PARLIAMENT: 

Action taken on Letters received 
from Members of Parliament re-
garding Defects in administra-
tion (XLVI--4-12-70). 152. 

Agricultural land held in excess of 
ceiling by M.Ps.' (XLVII-IO-12-
70), 60. 

Allotment at residential plots to 
members of Parliament in Delhi 
(XI.N~-14-12-'l'O) . 



----->---------------_._-----------
MEMBER(S) OF PARLIAMENT-

Contd. 
Allotment of used jeeps to' ex-

M.Ps.(XL V-16-11-70 ),55-56. 
Applications for licences from 

MadhYa Pradesh (XLVI-24-U-
70), 104-06. 

Arrears of rents furniture, electri-
city and water against MPs and 
Ministers (XLV-23-11-70), 98. 

Boxes containing portraits of Mao-
Tse-Tung and Chinese literature air 

dropped in Madhya Pradesh 
(XL VI-&-12-70), 33-34. 

Complaint by Members of Parlia-
ment about late running of trains 
(XLV-17-11-70), 120. 

Complaints by Members of Parlia-
ment regardinr. meals served by 
RailwaY'IContractol'S ~V-17-
11-70), 12. 

Delhi M.Psexcluded from Loca] 
Radio and T. V. Programme· 
(XLV-19-11-70), 176. 

Damand from M.Ps for trade with 
Russia and East European com-
munist countries through STC 
(XLVI-25-11-70), 43. 

Enquiry' against 8 person posing as 
a member of Parliament in Delhi 
(XLVII-16-12-70), 116. 

Expenditure on Major Irrigation 
Projects in Madhya Pradesh 
(XLVll-9-12-70) .. 149-50. 

Funds allocated for welfare of 
backward classes, scheduled cast-
es and Scheduled Tribes of Ma-
dhYa Pradesh lXLV1-24-11-70) 
105-06. ' 

Memorandum submitte..:i by Muslim 
M.Ps regarding Aligarh Muslim 
University (XLVl-4-12-70), 73. 

Payment of allowances to depen-
dents of formers rulers by 
Madhya Pradesh Government 
(XLVII-9-12-70). 94-95. 

Prices of Conswner Goods in Ma-
dhya Pradesh (XLVI-24-11-70) 
64. • 

Progress of Tawa Project in Ma-
dhya Pradesh (XLVU-9-12-'10) 
1~. ' 

Railway Development SCheme for 
MadllYa Pradesh <XLVI-24-11-
'10-), lUI-loa 

MEMBER(S) 
Cant<!. 

OF PARLIAMENT-
.,t ! 

Replies by Ministers to letters 'of 
Members of Parliament (XLV-
18-11-70). 97-98. . 

Representation of Members of 
Parliament on Review Committee 
on Refugee Rehabilitation 
(XLV-19-11-70), 150. 

Supply of electricity for irrigation 
purposes to East Nimad District 
of Madhya Pradesh (XLVn-9-
12-70), 99. 

Supply of seeds of improved variety 
to Members of Parliament (XL V 
19-11-70), 242. 

Supply of Water from Chambal 
Canal to Madhya Pradesh 
(XLVII--9-1~-70), 128-29. 

Theft cases inM.Ps. flats and 
Min.isters' Bangalows (XL VI-2-
12-70) 344-45. 

Tribal Development Blocks in 
Madhya Phadesh (XLVI-24-11-

70), 106-07. 
Visit by Members of Parliament to 

Andaman cellular Jail (XL VII-
16-12-70), 145-47. 

MESSAGE(S) FROM R. S.: 

Advocates (Second Amendment) 
Bill, Concurred in i.he recommen-
dations of LS to agree withdra-
wal of Bill (XLV-19-11-70), 
270-71. 

Agricultural Produce Cess (Amen-
ment) Bill Returned Bill without 
recommendations (XLVI-25-11-
70). 225. 

Agricultural Refinance Corpora-
tion (Amendment) Bill: 
Forwarded Bill, as passed by R.S. 
(XLVII-IO-12-70), 197-98. 

Air CorporatiOns (AmeDdment) 
Bill: 
Forwarded Bill, as passed by 
R.S. (XLV-23-11-70), 218. 

Appropriation (No.4) Bill, 1970: 
Returned Bill without recommen-

dation (XLVlI---16-12-70). 237. 
Appropriation (No.5) Bill, 1970: 

Returned BUI without recommen-
dation (XLVn-16-1~'l0). 23'1· 
38. --------------------,---.-- -



--~------.-.... ---------
MESSAGE FROM RS-Cofttd. 

Appropriation (Railways) No. 4 
Bill; 
Returned Bill without recom-
mendation (XLVII-17-12-70), 
277-

Appropriation (Railways) No. 5 
Bill; 
Returned Bill without recommen-
detion (XLV'lI-17-l.!'2-70), 277. 

Central Labour Laws (Extension 
to Jammu and Kashmir) Bill: 
Agreed with Bill without amend-
ment (XLvr-7-12-70) 172. I 

Code of Civil Procedure (Amend- i 
ment) Bill: -I 

Forwarded Bill as passed by 
R.S. (XLVJ-24-11-70), 194-95. 

Code of Criminal PrOCedure Sill: 
Requested L.S. to concur in .the 

recommendation of R.S. to join 
the Joint Committee (XLVII-

17-12-70), 275-77. 
Committee on welfare of Scheduled 

Castes and SCheduled Tribes: 
'Concurred in L. S. recommendation 

to the constitution of the Com-
mittee and communicated election 
of ten as. members to the com-
mittee (XLVII_IB-12-70) 277-
78. ' 

ELECTION LAW: 
Concurred in L.S. recommendation 

to join J.C. on amendments to 
Election Law (XLVII-14-12-70), 
242-43. 

Iron Ore Mines La·bour Welfare 
Cess (Amendment) Bill: 

Returned Bill without recommenda-
tions eXLVI-25-11-70), 225. 

Joint Committee on Offices of Profit: 
Concurred in L.S. recommenda-
tion and elected a member to the 
mittee (XLVII-15-12-70), 229-
30. 

Prevention of Water Pollution Bill: 
Intimated extension of time for pre-

sentation of J.C. Report (XLV-
10-11-70). 234. 

Salaries and Allow,nces' of Officers of 
Parliament (Amendment) Bill: 

Agreed with Sill. without amend-
ment (XLVn-11-1~'1~). 229·30. 

Talll,tion Laws . (AmendmeI1t) . Bill. 
1Ii70: ' . " 

ELECTION LAW-Contd. 

Returned Bill. without recommenda-
tions (XL VII--4-12-70). 228-29. 

Tea Districts Emigrant Labour (Re-
peal) Bill: 

. Agreed with Bill. withotlt amend. 
ment (XLVn-11~12-70). 229-30. 

METAL BOX, CO.: 

Closure Of Meal Box Company Cal-
cutta (XLVI-3-12-70), 78-79. 

METAL SCRAP TRADE CORPORA-
TION: 

Visit by Indian delegation led by 
Chairman, MSTC to South-East 
Asian countries (XLVII-9-12-
70), 56-57. 

METROPOLITAN CITY (lES) : 

COmposition of poliCe force in Metro-
politan 'cities (XLVI-9-12-70), 
94. 

Problem of Mass Transportation in 
Metropolitan Cities (XLVI-27-11-
70). 126-27. 

MHATRE PEN AND PLASTIC IN-
DUSTRIES (PRIVATE) LTD.: 

Import licences to Mhatre Pen and 
Plastic Industries (Private) Ltd., 
Iklmbay (XLVI--25-11-70). 70. 

MICA: 

Closur of Mica mines in Bihar (XLV 
-23-11-70),39. 

Mica mine Factories in Gridih area, 
Hazaribagh Distt. registered under 
the factory act. (XLVII-17-12-
70). 233. 

Smuggling of peacock feather and 
mica into Nepal (XLVII-16-12-
70), 30-31. 

MICRO-WAVE LINK(S): 

Extention of Micro-wave Lmk. to 
Imphal (XLVI-3-12-70). 1st. 

Micro-Wave System between 'Cut-
taclt anr;1 Bhuban~sw.~r an.d jtl; Ex-
p~on iii, Orissa duiiU Ji'Q~rlh 
Plan (XLV--::12-11,-!01 •. l-62. 

.----,.----,--.-.-.-.-.----~--- ---'--- - -----------
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MIDDLE EAST: 

Cease-Fire in Middle East (XLV-
9-11-70), 103-04-

MlD-TERM POLL: 

Impersonation Cases during Mid-
term Poll in Kerala (XLVII-
15-12-70), 157, 

Debates 
Mid-term Poll '(XLVII-I4-12-70), 

232--41. 
MIG: 

Agreement between HAL and USSR 
for modified version of MIG-21 
(XL V-9-11-70), 91. 

Alleged Indonesian Gift of Mig air-
craft to Pakistan during 1965 Indo-
Pak conflict (XL V-23-11-70). 
29-30. 

Manufacture of Components of MIG-
21 (XLV-9-11-70), 133-34. 

Manufacture of Modified Model of 
MIG-21 Aircraft (XLV~-1l-'10), 
29-30. 

M<,ldified version of Mig-21 (XLV-
23-11-70), 115, 

Prdouction of Mig (XLV-23-11-
70). 121. 

Supply of MIG to Pakistan by Indo-
nesia (XLV-23-11-70), 97. 

MILITARY BASES: 

Foreign bases in the Inidan Ocean 
(C.A.) (XLV-I9-11-70), 243-69. 

MILITARY COLLEGE(S): 
Opening of Military colleges Madh-

ya Pradesh (XLV--23-1i-70), 
183. 

MILITARY ENGINEERING SERVICE: 

Recruitment by Administrative Offi-
cer of Military Engineering Ser-
vice, Delhi (XLV-9-11-70), 56. 

Debate. 

Service conditions of Employees of 
M,E.S. (Pet) (XLVI-7-12-70), 
172. 

MILK: 

Development of. Drug for Produc-
tion of Milk iD Dry Cow (XLVI-
3-12-'10), 142. 

MILK-Conid. 

Request from Madhya Pradesh for 
Milk Powder (XLV-19-11-70), 
H13. 

Per Capita Consumption and Pro-
duction of Milk and Steps to in-
crease its production (XL VII-
10-12-70), 136. 

Shortage of milk and its availability 
to proper section of society (XLV 
-12-11-70), 195-97. 

Working of imported Milk Plants 
(XLVII-IO-12-70), 103. 

MILL(S): 

Mills Run by Authorised Controller 
in UP (XLV-18-11-70), 164-65. 

Setting up New Mills (XLVI-3-12-
70), 62. 

MINES AND METAItS: 

Appointment of Committee to Study 
Use of Scraps, Residues and Waste 
Products from Metals (XLVII-
14-12-70), 170. 

Decline in exports of manganese 
ore (XLVI-25-11-70), 163-65. 

Increase in prices of Metals (XLVII 
-14-12-70), 156. 

Location of Deposits of Copper and 
Lead in Madhya Pradesh by GSI 
(XLVII--14-12-70), 63-64. 

Self-Sufficiency in Copper (XL VII-
14-12-70), 154. 

MINES AND MINERALS: 

Aerial Survey for Minerals (XLV-
9-11-70), 121-22. 

Aerial survey of minerals in Gujarat, 
Madhya Pradesh Rajasthan and 
Mysore (XLV-16-Il-'70), 158. 

Compulsory Amalgamation of Un-
economic Mines (XLV -9-11-70) , 
170. 

Constitution of committee for mine-
ral development (XLV--23-11-
70), 125. 

Development of, Mines in Orissa 
(XLV-9-1l-70', 172. 

Fall in mineral output (XLVI-2-I2-
'10), 165-e8. 

Increase in mineral production 
(XLVI-7-12-70), 89. 



SUBJECT INDEX 

MINES AND METALS-Contd. 

M'ilIeral produtcion in Madhya Pra-
desh (XLVII-I4-12-70r, 146. 

Misuse of explosive materials meant 
for mines and exploratory work 
by agents of Naxalites (XLVII-
16-12-70), 96-97. 

Oft' shore search for minerals (XLV 
-J.6-11-70), 56. 

Progress at Mining Complex in 
Chickmagalur District (XLVI-
7-12-70), 123. 

Proposal for formulating 10-year 
Plall for Mineral Development 
(XLV-16-11-70), l05. 

School of Mines. Kolar area (My-
sore) State (XLVI--4'-12-70), 76. 

Speedy exploitation of . minerals 
(XLVI-7-12-70), 140. 

Survey for Minerals in Banda Dis-
trict, UP (XLVII-14-12-70). 163. 

Survey of mineral deposits for Def-
ence Industry in Bihar (XL VII-
}4-12-70), 145-46. 

MINERALS AND METALS TRADING 
CORPORATION: 

Deal for stainless steel sheets and 
strips with Japan through MMTC 
(XLVI-25-11-70), 99. 

Export and import performance of 
Minerals and Metals Trading Cor-
poration (XLV-1l-1l-70), 157. 

Exports by Minerals and Metals 
Trading Corporation (XLVII-
16-12-70), 175-76. 

Export of iron are to Japan through 
MMTC (XLVIl-16-12-70), 156-57. 

Lowering of prices of raw material 
by STC and MMTC (XLVII-
16-12-70), 49. 

Purchase of iron ore from mine-
owners by MMTC (XLVII_Hi ... 
12-70), 52-53. 

Rift between MMTC and MDC over 
export of Mineral ores (XL VI-
2-12-70), 81S. 

Steel imports through MMTC 
(XL VI-2-12-70), 274-

Suggestion to reduce lales tax on 
raw materials supplied .by the 
State Trading Corporation and 
Minerals and ~ Trading Cor-
poration CXLVU-la..:'2-70), 51. 

MINING & ALLIED MACHINERY 
CORPORATION, DURGAPUR: 

Charge-sheeting of employees of 
Mining and Allied MaChinery Cor-
poration, Durgapur (XLVI-B-12-
70), 74-75. 

MINING FINANCE CORPORATION: 
Setting up Mining Finance Cor-

poration (XL VI-2-12-70), 51-52. 
MINISTER(S): 

Appointment of MinistersIEx-Minis-
ters in Undertakings (XLV-18-
11-70), 59-60. 

Expenditure incurred on account of 
salaries perquisites and tours 
undertaken by Union Ministers 
(XL VII-16-12-70), 192. 

Expenditure incurred on perquisites 
of Ministers (XLVIl-16-12-70), 
49-50. 

Expenditure on foreign visits of 
Ministers (XLVII-18-12-70), 97-
98. 

Expenditure on Ministers Bungalows 
and their servant quarters (XLVII 
14-12-70), 100. 

Expenditure on Telephones of Cen-
tral Ministers' at their residences 
during March to October. 1970 
(XLVI-3-12-70), 140. 

Financial assets of Ministers (XLVII 
18-12-70), 155--56. 

Limit on Size of Central and State 
Ministries (XLV-IS-11-70). 69-
70. 

Minister of External Mairs visit to 
Turkey and other Arab countries 
(XL VI-2-12>-70), 111-12. 

Payment of Electricity Bills in res-
pect of Ministers (XLVII-14-12-
70), 53. 

Promotion to posts of Senior Hindi 
Translators in Ministries (XLVlI-
9-12-70), 143. 

Recommendations made at confer-
ence of State Ministers of Irri-
gation and Pow~r (XLVI-2-12-
70), 305-06. 

Replies by Ministers ., letters of 
Members of P ........ t (XLV-
18-11-70). 97-98. 
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MINISTER (S)_Comd. 

Rules fotholding meetings ot the 
consul\ative committees of various 
Ministries (XLvn-1~12-'10), 140-
41. 

Staff attached to Ministers (XL VI-
2'1-11-'10), 217-18. 

Theft cases in MPs flats and Minis-
ters' Bungalows (XLVI-~12-'10), 
844-45. 

Union Ministers holding land beyond 
Ceiling (XLVI-3-12":'10), 59-60. 

Visit by Deputy Minister of Exter-
nal Affairs to Middle East Coun-
tries (XLvn-14-12-70), 81. 

Visit of Union Ministers to Orissa 
(XLVI-2-12-'10),354-56. 

MINISTRY (IES) : 

Employees working in Irrigation 
and Power Ministry (XLvn-9-12-
70), 54-55. 

Heavy Expenditure by Ministries 
in March (XLVI-4-12-'10), 84. 

Recruitment of Hindi translat{)rs in 
Ministries (XLVII-16-12-70), 147-
48. 

Reduction of Excess Expenditure 
Incurred by Ministry of Finance 
(XLV-20-11-'10), 125-26. 

Reports regarding Proceedings of 
~nsultative ~mmittees of vari-
ous Ministries (XLVI-4-12-'10), 
195. 

Status of informal consulative com-
mittee attached ~ various Minis-
tries (XLVII-18-12-'10), 190-93. 

Strength of Class IV Staff in Minis-
try of Defence (XL VII-14.12-70), 
173-74. 

Transfer of stafI within Irrigation 
and Power Ministry <XLVI-25-
11-70), 10S-09. 

Various bodies under Foreigil Trade 
Ministry (XLVIl-16-12-'10), 156. 

~NT(S): 
Money minted by Indian Mint for 

Government of Greece (XLV-20-
11-70), 1'7'7-:-'78. 

YISSILE(S): . 

Agreement with seeds aviation of 
Pi'anoe for· man~1II'e of·· anti 
taPk .. ~ (n~1t·70), 
118. 

"._----------
MISSlLE<S)~onid. 

Development of supersonic ftgbters 
anq short range guided ~ at 
Institute of Armament Technology 
Poona (XLVII-2-12~70), 11'7-18. 

Setting up of missile bases by China 
(XLV-23-11-70). 33. 

MISSION (5) ABROAD: ; 
Assistance given by Indian Missions 

abroad for promotion of Tourist 
Traffic (XLVI-27-11-70), 109-110. 

Assistance ot diplomatic and trade 
missions (XLV-23-11-70), 18e. 

Complaints about working of Indian 
Embassy in Ireland (XLVI-2-12-
70), 52-53. 

DiJ)lomatic posts lying vacant in 
Indian Missions abroad (XLV-23-
ll-70} , 172. 

Expenditure on Indian Missions 
(XLVI-2-12-70), 166-67. 

Indian supply missions abroad 
(XLVI-7-12-70). 41. 

Instructions to Indian Ambassador 
in Combodia not to attend Cam-
bodian function (XLV-9-Il-VO), 
156. 

Safetv of Indian Ambassador in 
Jo;dan (XLVI-2-12-7~, 

Steps to 'Indianise' Indian Diplomats 
Abroad (XLV-9-11-70), 106-07. 

Upgrading of diplomatic missions at 
Geneva and Tripoli (XLVI-7-12-
70). 83. 

MIZO HILLS: 

Develnpment of Mizo Hills Dlstrict 
(XLVl-3-12-70), 52-53. 

Regrouping of protected progre~sive 
villages of Mizo hills into Btgger 
Unitt; (XLVI-2-12-70), 221. 

Setting up camps at NEFA border by 
Mizo hostiles (XLVI~7-12-70), 73. 

Trained N agas and MUos crossed 
owr to India (XLV-9-U-70), 
151-52. 

MODELLA V!OOLEN MILLS LTD.: 
" . All~ malJlractiees by Modella 

WGIOUen MiDa" Ltd. (XLVl....-2-U-
10),67.6& 

----_ .. ,,----------_._----



SUBJECT INDEX 

MODELLA WOOLLEN MILLS, LTD. 
-Colltd. " 

Enquiry into Import of Raw Woolby 
Mis. Modella Woollen Mills (P) 
Ltd. (XLV-18-11-70), 131. 

Prasecution of Mis. Modella Woollen 
Mi1l~. Bombay (XL VII-9-12-70) • 
83-84. 

MONOPOLIES ACT: 

Action against industrial houses 
under Mon9Polies Act (XLVII-
18-12-70), 98. 

Dominant Undertakings under Mono-
polies Act (XLV-20-11·70), 87·88. 

Expansion of dominant undertakings 
under Monopolies Act (XLVII-
18-12-70),49.50. 

"Licences under monopolies and 
Restrictive Trade Practices Act 
(XLV-20-11-70), 69·70. 

Registration of Firms under Mono· 
polies and Restrictive Trade Prac-
tices Act (XLV-20-11··70), 81-
82. 

Registration of Hindustan Lever Ltd. 
Under Monopolies Act 188. 

Revision of procedures for c1earan~e 
under "Monopolies and Restrictive 
Trade PractiC"es Act (XL VI-25-
11-70), 158. 

Views expressed by Chairman, Tata 
Chemicals Ltd. on Monopolies Act 
(XL VII-18-12-70), 38-39. 

MONOPOLIES COMMISSION: 

Clearance of industrial licences by 
Monopolies Commission XL VII-
18-12-70), 59-60. 

Monopoly in Industrial Sector 
(XLVI-8-12-70), 44. 

MONUMENT (S): 

ArchiteCtural monuments surveyed 
by UNESCO (XLVII~11-l:2-70). 

31. 
Setting up of Monument at Moirang 

(ManipU) (XLVIl-14-12~70) ,76-
77. 

lIQTIONS: 
Conduet of Governor of" UP in recent 
C()~tiona1 CriSis QtLV--19-
11"';70), 2'72-433 . 

.3135 L.S.-"12-ll. 

MOTION_C011td. 

Appoint of J.C. to examine amend-
ments (XLVI-24-11-70), 196-97. 

Failure of Government to protect 
the life of Mrs. Parul Bose in 
Calcutta (XLV-1l-1l-70), 291j...;.. 
368. 

Jute Mills for Orissa (XLVII-16-
12-70),323-43. 

Modification of Nationalised Banks 
(Management and Miscellaneous 
Provisions) Scheme. 1970 (XLVII 
16-12-70), 278,-323; (XLVII-
17-12-70). 299-382. 

Rehabilitation of East Pakistan Re-
fugees (XLVII-17-12-70), 383-
418. 

Report of the StUdy Team on pro-
hibition (M) (XLVII-10-12-70), 
293-98. 

Subversive and violent activities in 
the country (XLV-18-11-70), 
275-333. 

Twelfth Report of Committee of 
Plivileges (XLV-2_12-70). 398-
462. 

MOTIONS FOR ADJOURNMENT: 

(XLV-9-11-70), 220-28. 
(XLV-23-11-70), 202-16. 

MOTION OF NO-CONFIDENCE 
(XLV-9-11-70), 236-38. 

MOTOR VEHICLES: 

Numerical Number Plates on Motor 
Vehicles (XLVI-27-11-70), 195-96. 

Debates 

Acute shortage of truck and bus 
tyres (CA) (XLVII-1l-12-70), 
203-13. 
See also "Cars" 

MUKERJEE, SHRI S. C.: 

Reprimand to Shri S. C. Mukerjee 
for~erly Deputy Iron and Steel 
Controller (XLVIl-9-12.70), 
203-05. 

KULTI-1JNGUAL D~GEST (XLVII-
17·12-70), 215. 
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MURDER(S): 

Action against culprits who murder-
'ed a child at Hailey Road, New 
Delhi (XLV-ll-11-70), §. 

Company commander of CRP Mur-
dered in Cooch-Behar (XLV-ll-
11-70), 202. 

Murder of a Trade Union Leader of 
Hindustan Steel Ltd. Durgapur 
(XLV-18-11-70), 42. 

Political murders in States (XL VII-
9-12-70), 39-40. 

Wanton Murder committed by Vil-
lage Volunteer Force Personnel 
(XLV-IB-1l-70), 209. 

Debates 
Murder at Eight Persons in 24 Par-

ganas District of West Bengal on 
20th November. 1970 (St) (XLV-
23-11-70), 289-95. 

'MUSEUM (5) : 

Conversion of residence of former 
French Administrator, Chander-
nagar into a French Cultural Cen-
tre and Museum (XLVn-1l-12-
70), 105. 

MUSLIMS: 
Allocation of foreign exchange to 

Muslims desirous of going to reli-
gious places (XLVll-18-12-70), 
75. 

Categorisation of Muslims as 'Nat-
ionalist Muslims' (XLVII-9-12-
70), 62. 

Changes in Muslim Personal Law 
(XLVI--8-12-70), 19·20. 

Rehabilitation of Muslim Employees 
of H.E.C. Ranchi (XLV-10-H-
70), 43-44. 

MuSLIM LEAGUE: 

Alms and activities of MUslim Lea-
gue (XLV-ll-l1-70), 48'. 

Increase in the activities of Muslim 
League after Partition (XLV-
11-11-70), 166. 

New. Muslim OrganisatiolllJ in Kerala 
(XLV-ll-U-'10), 158. 

Statement made by Secretary of AU 
India Muslim League . regarding 
Muslim League OrgartiSatfon 
(XLV-1l-1l-70), 192.' 

MYSORE: 

Aerodrome at Bubli-Dharwar in 
Mysore (XLVI-2'l-1l-7tl->. 198-99. 

Agarbathi Manufacturing industries 
in Mysore (XLVll-9-12-70), 85-
86. 

Celebration of Dusehra in Mysore 
(XLV-1l-1l-70), 36. 

Development of Agriculture in Coorg 
(Mysore) and Abolition of Jama 
Lands (XLVII-17-12-70), 239. 

Excavation of ruins near Humpj in 
Mysore (XLVn--18-12-70), 203-04. 

Financial Assistance to Mysore to 
help drought affected people 
(XLV-20-11-70), 81. 

Provision of Telephone ·.connections 
in Mysore during Fourth Plan 
(XLVII-17-12-70), 175. 

Setting up of Sugar Factories in 
Private Sector in Mysore (XL VI-
26-11-70), 170-71. 

Statement made by Chief Minister 
of Mysore regarding decision of 
Central Government to raise pay 
scales of its employees (XLVII-
11-12-70), 173. 

Supply of Foodgrains to Mysore dur-
ing 1969-'10 (XLVI-26-11-70), 
169-'10. 

World bank's loan to Mysore 
(XLVII-18-12-70), 177. 

N 
NAGAS: 

Absorption of ex-rebel Nagas in 
police and other departments of 
Nag.land (XLV-23-11-70), 64. 

Activities of armed Burmese Nag&s 
on Indo-Burma Border (XLVI-
2-12-70),35. 

Arrest of China trained Nagas 
(XLV-16-11-70). tOO. 

C.R.P. Personnel killed by Nagas 
near Marong (XLV-18-11.70), 
101-02. 

Clashes with rebel Nagas (XLVI-
·2-12-70), 1BO. 

Contacts with Underground Nagalt 
(XLV-9-11-70), 1114. 

Conversion of Jimmy Naga lijndus 
into Christianity (XLVU-f8-12';' 
'10),. In-2%. . 

Entry'~ mobile Ragas into ManiPUr 
(XLVII-16-12-70), 9&. _ .. _----_.-------
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NAGA5-Contd. 

Entry of Pakistan trained Naga re-
bels into Nagaland through 
Ukhrul (Manipur) from Pakistan 
(XLV-16-11-70) 68-69. 

Excursion party of teachers looted 
by armed Nagas on National 
Highway No. 39 (XLVI-2-12-70), 
101. 

Forcible collection of money. rations 
and recuritment for 'Federal 
Naga' army by underground Na-
ga Hostiles (XLV-9-11-70), 102. 

Rebel Nagas trying to sneak into 
Nagaland (XLVII-14-12-70), 94. 

Rebel Nagas Plans to start trouble 
in Manipur Area (XLV-IS-ll-
70),52. 

Recruitment of trained Rebel Nagas 
in Naga Regiment (XLV-9-lI-
70), 73-14. 

Rifles meant for village volunteer 
force in Imphal being used by re-
bel Nagas (XLVI-2-12-70), 271-
72. 

Sino-Pak aid to underground Nagas 
(XLVI-7-'l2-70), 43. 

Surrender by hostile Nagas 
<XLVI-7-12-70), 72. 

Surrender by Nagas during May 
and June, 1970 (XLV-23-11-70), 
66. 

Surrende by Naga Rebels (XLV-
9-11-70), HI2-63. 

Trained Nagas and Mizos crossed 
.over to India (XLV-9-11-70), 
151-52. 

Training to Nagas, Mizos and Kuki 
rebels by Pakistan and Chinese 
officers (XLV-IS-IV/O), 72-73. 

NAGALAND: 

Demand for Boundary Commission 
by Nagaland (XLVII-9-12-70), 
96-97. 

Law and Order situation in -Naga-
land (XLV-16-11-70), 67-68. 

NAGPUR: 
Setting up a· Zoo at Nagpur 

(XLVII-10-12-70h 157. 

NAINI: 

Employment of Local Persons in the 
Government Establishment at 
Naini (XLVI-8-12-70), 105. 

NANKANA SAHIB: 

Vatican Status for Nankana Sahib 
(XLVII-14-12-70), 34. 

NARAINI RIVER: 

Construction work of bridge over 
Naraini river at Dumaria Ghat in 
Champaran district (XL VII-18-

i 12-70), 197-98. I NARCOITICS: 

I 
I 
j 
I 
I 
I 
I 

Steps to Check Smuggling of Nar-
coitics (XLVI-4-12-70), 118. 

NARMADA: 

Narmada Water Dispute between 
Gujarat and Madhya Pradesh 
(XLV-18-11-70), 190. 

Supply of Narmada Water to Indore 
city (XLVI-2-12-70), 85-86. 

NARULA, FINANCE PVT. LTD.: 

Investigations against Mis Narula 
Finance Pvt. Ltd. eXLVII-l1-

12-70), 143. 

NATIO~AL & GRINDLAYS BANK: 

Merchant Banking Service Announ-
ced by National and Grindlays 
Bank (XLVI-27-11-70), 180. 

NATIONAL ARCHIEVES OF INDIA: 

Construction of Annexe to National 
Archieves of India (XLV--20-11-
70), 91. 

NATIONAL AWARDS: 

Awarding of national awards on 
Republic Day (XLVI-16-12-70). 
65-66. 

NATIONAL BOARD OF 8CHOOL 
TEXT BOOKS: 

Meeting of National Boanl. of School 
Text-Books held in 'May, 1970 
(XLV-20-11-70),l4£-,.44. 

.--- .. _---- ------
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NATIONAL BOTANICAL GARDENS 
LUCKNOW: • 
Consideration of Santapan Commit-

tee report on National Botanical 
Gardens, Lucknow (XLVII-9-12-
'10), 179. 

NATIONAL BUILDINGS CONSTRU_ 
CTION CORPORATION: 
Construction cost charged by Natio-

nal Buildings Construction Corpo-
ration (XLVI-2-12-'10), 51. 

losses to National Buildings Costruc-
Hon Corporation (XLVI-2-12-70) 
210-13. 

Mechanised Brick Plant set up by 
NBCC (XLV-9-11-70). 112. 

NATIONAL CALENDAR (XLVII-
9-12-70). 82-83. 

NATIONAL CHILDREN BOARD: 
Formation of a National Children 

board and National Policy Reso-
lution on Children's Programme 
(XLV-IO-ll-7(), 40. 

NATIONAL COAL DEVELOP-
MENT CORPORATION: 
Memorandum by National Coal Or-

ganisation Employees Association, 
Ranchi (XLV-9-11-70), 97-98. 

Profit earned bv National Coal De-
velopment Coi-poration (XLvt-.-.7-
12-70), 99. 

NATIONAL COAL ORGANISATION 
EMPLOYEES ASSOCIATION 
Memorandum by National Coal Or-

ganisation Employees Association, 
Ranchi (XLV-9-1~-70), 97-98. 

NATIONAL COOPERATIVE DEVE-
LOPMENT CORPORATION: 
1t4oney advanced to States by Na-

tional Cooperative Development 
Corporation (XLVIl-10-12-70), 
62. 

NATIONAL COUNCIL OF APPLIED 
ECONOMIC RESEARCH: 

ReoommendaCioDs made by NCAER 
on export potential (XLV1-25-11-
70) , 133-38. 

Suggestion of N.CAE.R. regardiag 
Industrial Growth (XLV-17-11-
70), 30. 

NATIONAL OOUNOlL Of' EDUCA-
TIONAL lll!lS£ARCH AND TRA-
INING (BVIt-1'l-1%-'lO) 8%; 

NATIONAL CREDIT COUNCIL: 

WindinJ up of Natj,oDal Credit C0-
uncil (XLVI--4-12-70), 32. 

NATIONAL DRESS: 

National dress for Indian ofRclals 
posted abroad (XLV-23-11-70). 
100: 

NATIONAL FITNESS CORPS: 

Investigation into various allgea-
tions against National Fitness 
Corps (XLVII-18-12-70) 125. 

Seniority list of national' fitness 
corps employees (XLVlI-1l-12-
70), 175. 

NATIONAL FLAG: 

Decision to fly only national flag on 
Rashtrapati ,and Raj Bhavans on 
National days (XL VII-9-12-70). 
95-96. 

Decision to have separate flag by 
Tamilnadu Government (XLV-
11-11-70). 164. 

Financial assistance to the wife of 
National Flag inventor (XLVI-
2-12-70). 295. 

Views regarding separate flags in 
States (XLV-1l-1l-70), 156. 

NATIONAL FOOD POLICY: 
Demand fC1I' change in National Food 

Polley (XLV-12-11-70), 52.-53. 
NATIONAL FUEL POLICY (XLV-

9-11-70), 169-70. 
Setting up of Statutory National 

Fuel Energy Authority (XLVI-
8-12-70). 59-60. 

NATIONAL IDGHWAYS: 
.Bus service affected on National 

Highway No. 39 in Assam 
(XLVII-1l-12-70). 138. 

Completion of work on national 
hilJhway No. 41 (XLvn~18-12-
70), 180-81. 

Construction of Chea,p Rest BoWleS 
aftd Garaees on Natlonal-(XI:.VI 
-4-12-70). 107. 

Funds for Repairs of Cuttai:k s...,.. 
balPUT Natlonel Highway <.XI.-V-
4-12-7&>, 79. 
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NA'l"IONAL HIGHWAY-Contd. 

lpIprovement of National High ways 
with assistance of International 
Development Association 
(XLVII-Il-12-70), 92. 

Maintenance of bu.ses plying on 
National Highway No_ 39 (XLVII 
-11-12-70), 74, I 

Maintenance of national highways ., 
fot' vehicular traffic (XL VII-l8-
12-70), 162. 

Material used in the construction of I 
national highway between Mu.za- ! 
ifarpur and Motibari (XLVll-18- I 
12-70) , 198-99. 

Method of writing script and I 
Distance on Sign Boards on State 
Roads and National Highways 
(XLVl-27-11-70) 197-98 

Plan for consrtuction of . national 
and state highways for the period 
1961-81 chalked out at the con-
ference of State Chief Engineers 
(XLVII-1l-12-70), 142, 

Proposal to increase mileage of Na-
tion Highways in Tamil Nadu 
(XLVII-1l-12-70), 161. 

Repairs -of Khashali bridge over 
Nathlnal Highway No. 3 Bombay 
Agra Road (Thana division) 
(XLV-20-11-70), 29-30. 

Widening of National Highways in 
Rajasthan (XLVI-4"12-70) 192-

NATIONAL INCOME (XLVIi-16-
12-70), 66. 

Growth in National Income during 
1970-71 (XLVI-2-12-70J, 246-47_ 

National income in 1968-69 (XLVII 
-16-12-70), 174_ 

NATIONAL INSTITUTE OF LABOUR 
RESEARCH: 
Proposal to set up a National Insti-

tute Labour Resear<:h (XLV-19-, 
1l~'i0). 83. 

NATIONAL INTEGRATIONS: 

Authors and Writers to write SC!'ipts 
for National Integration (XLVI-
3-12-70) 130-31. 

Implementation of recommendation 
of National Integration Council 
(XLVI,-2-12-70), 292-93. 

Progress made by National Integra-
tiOn -Council (XLVI-25-Il-'10), 
34-35. 

NATIONALIRANlAN OIL -COM-
PANY: 

Revision ofBarius crude agreement 
with NationalIrSnian Oil Com-
pany (XLV-2S-11-70), 133. 

NATIONAL JUTE MIILS: 

Search _ of premises and offices of 
Bird and Co. and National Jute 
Mills (XLVI-25-11-70), 186. 

NATIONAL LIBRARY, CALCUTrA: 

Administrative and organisatioDsl 
set up of National Library, Cal-
cutta (XLV-20-11-70), 211-12. 

NATIONAL MINERAL DEVELOP-
MENT CORPORATION: 

Cancellation of tender for construc-
tion of type III quarters at Kiri-
buru Mill Top by National Mine-
ral Development Corporation 
(XLVI-2-12-70), 191. 

-Development of iron are deposits in 
SaBadilla and Sallary-Hospet arE'a 
by NMDC (XLVI-7-12-70). 53. 

-Export Of granite stone by National 
Mineral Development Corporatlon 
(XLV-16-11-70). 107-08. 

Purchase of Rough Diamonds from 
Ghana by National Mineral Deve-
lopment Corporation (XLVII-l4-
12-70), 35. 

Subsidy to NMDC for paying of 
accumulated losses (XLVI-2-12-
70), 174-75. 

Tours of newsmen organised by 
National Mineral Development 
Corporation to various exploration 
sites (XLVI-2-12-70), 125-26. 

NATIONAL MUSEUM: 

Appointment of Director of National 
Museum New Delhi (XLVII--Il-
12-70) 93. 

AppointJhent to Posts of Director 
and Assistant Director of National 
Museum, New Delhi (XLV-2D-
11-70). 154. 

Vacant Posts of Director -and Asstt. 
Director National Museum, New 

. Delhi(XLV-20~l1~'lO). 117. 
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NATIONAL PETROLEUM CO.M~nS
SION: 
Setting up of National PetrolC!um 

Commission (XLV-9-U-70), 159. 
NATIONAL PHYSICAL LABORA- I 

TORY: i 
Invention cd a machine by scientists I' 

~f National PhysiC'&1 Laboratory . 
(XLVl-25-11-7), 84. I 

Laser invented by National Ph;.sical I 
Laboratory (XLVI-2-12-70) J :::31:- I 
39. 

NATIONAL POLICY RESOLUTION 
ON CHIDLREN'S PROGRAMME: 

Formation of a National Chi~dren 
Board and National Policy Reso-
lution on Children's Programme 
(XLV-I0-11-70) 40. 

NATIONAL PROJECTs CONSTRUC-
TION CORPORATION LTD.: 
Losses sustained by National Pro-

jects Contribution CorporaWn 
Limited New Delhi (XLVII-
16.12-70). 46-47. 

NATIONAL PUBLICITY FORUM: 
Collection of money by an unregis-

tered concern for propag,m 'Ia 
against Chinese aggressIon 
(XLVlI-18-12-70) 161-62. 

NATIONAL RAYON' CORPORA-
TION: 
Coal ash produced by National 

RaYon Corporation (XLVII-IS-
12-70), 219. 

Production of th;o National Rayon 
Corporation (XLVI-18-12~70), 

56-57. 

NAIONAL SAMPLE SURVEY: 

Finalisation of seniority list of supe-
rintendents in National Sample 
Survey Directorate (XLVII-16-
12-70), 132-33. 

Revision of select list of national 
sample survey directorate person-
nel (XLVII-16-12-70), 171-72. 

NATIONAL SEEDS CORPORA-
TION (XLVII-IO-12-70). 115. 

Meeting of Regional Managers of 
under High Yielding Varienties of 
Seeds of Jute Cotton, Pulses etc. 
(XLV-12-U-70), 175-76. , 

NATIONAL SEEDS CORPORA-
TION-C01Itd. 

Payment of Compensation to Far-
mers for sub-standard Seeds sup-
lied to them by National Seeds 
Corporaticm (XLV-3-l2-70) 90. 

Proper distribution of Seeds by 
National Seeds Corporation 
(XLVII-20-12-70) 66. 

Sale of Paddy of N~tional Seeds 
Corporation through Government 
Agency (XLVI-26-11-70). 195-96. 

NATIONAL SMALL INDUSTRIES 
CORPORATION: 
Rate of deposit money required by 

National Small Industries Corpo-
ration against supply of machines 
(XLV-IO-U-70). ll5. 

NATIONAL TEA COMPANY 
(XLVI-25-11-70). 107-08. 

NATIONAL TEXTILE CORPORA-
TION: 
Mills taken over by National Tex-

tile Corporation (XLVI--25-11-
70),83. 

NATIONAL VOLUNTEER FORCE: 
Retrenchment of National 'Volun-

teer Force Personnel <XLV-18-
11-70), 99. ' 

National wealth and incame policy 
(XLVII-11-12-70). 176. 

NATIONALlSATION: 
Demand for Nationalisation of Light 

Railway run by Martin Burn 
(XLVI-8-l2-70), 35-36. 

Nationalisation of Tobacco, Jute 8Qd 
Automobile Products CompanieS 
(XLVI-8-12-70), 173. 

Nationalisation of Tobacco Jute and 
Tea trade (XLV-18-U-70), 86-87. 

Nationalisation of Trade (XLV-10-
11-70), 88. 

Nationalised Banks (Management 
and Miscellaneous Provisions) 
Scheme 1970 (M) (XLVU-17-
12-70). 299-382. 

NAVY: 
Figures of dil!erent craft in Nay 

(XLVI-2-12-70), 208. 
Infiltration of NaxaUte elements in 

Indian Navy ShiPs (XLVll-2-12-
70). 85. 



SUB.JECT INDEX 
lSI 

--------- -----
:N A VY-Cmttd. 

Introduction of new recruitment and 
promotion ruleS for civilian teach-
nical supervisors in Navy 
{XLVI-2-12-70), 136-39. 

Naval plane ploughed into a group 
of Military Engineering Service 

Penonnelat Dabolim' (XLV-23-
11-70), 127. 

Time spent by Naval Craft out of 
port (XLVI-2-12-70), :207-08. 

Up-grading of Cochin Naval Base 
<XLVI-2-1!-"i0), 169. 

:N.~ALlTES: 
Alleged statement by Home Secre-

tary of West Bengal Government 
re murder campaign by Naxalites 
(XLVII-18-12-70), 19-27. 

Announcement of prize for ·giving 
Information about Naxalite Acti-
vities (XLV-18-11-70)., ·41-42. 

Arrest of Naxalites (XLVI-25-11-
70) 96. 

Arres't of Naxalites as a result of 
action by C.RP. (XLV-IS-H-

70), 111-12. 
Arrest of Naxalites in Various Stat-

es (XLV-18-11-70), 183. 
Arrest of 111 axalite Leaders 

(XLVI-2-12-70) 137. 
Assault by.N'axa:lites on the officials 

of the Durgapur Steel Plant 
(XLVI-B-12-70), 177. 

Attacks On army personnel by 
Naxalites in We~t Bengal 
{XLVI-2-12-70), 334. 

Attaeks on policemen by Naxalites 
being engineered by ex-police 
personnel (XLVI-25-11-'70), 139. 

Clandestin Naxalite Training Camp 
in Kasargod. North Kerala 
(XLVI-18-11-'1O), 184-85. 

Clashes between CRP, the Military 
West Bengal Police and Naxalites 
in West Bengal (XLVII-9-12-70), 
173-74. 

Crossing of Border by Tripura Nax-
alite Leaders (XLV-I3-11-70), 
178. 

Dismissed policemen joining Naxa-
lites in West Bengal (XLV-ll-
11-70), 137. 

Escape of Naxalite leaders from 
Siliguri Jail (XLV-I8-11-!iO), 
185. 

NAXALITES--Contd. 

Ex-criminals out of Naxalites in 
West Bengal (XLV-ll-U-70), 
185. 

Former police constable arrested m 
Calcutta for his Naxalite activities 
(XLV-1l-1l-70) 198. 

Government offices' and educational 
institutions raided by Naxalites 
(XLVII-16-12-70). 41. 

Government property destroyed by 
Naxalites in West Bengal (XLV-

2-12-'10). 55-56. 
Growing Naxalite influence in Delhi 

University Campus (XLVI-27-
11-70). 64-65. 

Guerilla' police squads to counter 
-Guerilla tactics of Naxalites in 
Calcutta (XLV-1l-1l-70). 120. 

Hoisting of red flag in place of 
national flag by Naxalites in West 
Bengal (XLVI~25-11-70), 183-84. 

Increase in ,Naxalite activities like 
display of Chinese Literature and 
propagation of Mao~s thoughts 
(XLV-1l-1l-70). 200. 

Infiltration of Naxalite elements in 
Indian Navy Ships (XLVII-9-12-
70), 85. 

Killing of Police A.S.Is. in Calcutta 
by Naxalites (XLV-18-11-70), 
167. 

Landlords kiUed by Nualites in 
Kerala State (XLVII-liI-12.-70), 
44-45. 

Loss of life and property in West 
Bengal as a result of activties of 
Naxalites and others (XLV-
11-11-70), .139. 

Loss of life and property in West 
Bengal due to activities of Nua-
lites and others (XL VII-9-12-70). 
170-71. 

Misuse of explosive materials meant 
for mines and exploratory work 
by agents of Naxalites (XLVII-
16-12-70), 96-97. 

Naxalite activities shifting from 
rurlil areas ·to urban areas (XLVI 
-25-11-70). 169. 

N axa1ites 'cond ucting classes to 
preach Mao's Thoughts and Hat-
red against Police (XLV-18-11-, 
70) ·45. . 
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NAXALITEs-contd. 

Naxalites getting help from Pakistan 
(XLVn-16-12-'70), 152-53. 

Naxalite hanging Father to death 
(XLV-18-11-'70) , 188-89. 

Naxalites' influence among police 
personnel and High Officials of 
Bengal Government (XL VI-
25-11-70), 114-15. 

Naxalites killed in encounters with 
police in States (XLVI-2-12-70), 
262. 

Naxalite Menace in Chhatisgarh 
(Madhya Pradesh) <XLV-lS-U-
70), 207. 

Naxalite movement in Delhi (XLVII 
-16-12-70), 133-34. . 

Naxalite prisoners in jails <XLVI-
25-11-70), 157-58. 

NaJUilites' Plan for a long march 
from Midnapur to Purulia (XLVI 
-2-12-70), 246-

News Item published in Liberation, 
a CPICM) Organ Attributed to 
Cham Mll%UIndar Regarding Naxa-
lites (XLV-lS-11-70), 125-26. 

rtifles taken away by Naxalites from 
Border Seeurity FClrce (XL VI-
2-12-70), 256. 

Seisure of Naxalite Leader Charu 
Mazumdar's property (XL VI-
25-11-70), 87. 

Special efforts to combat the techni-
que of .1axalite violence (XLV-
11-11-70), 35. 

Students violence and their turning 
into Naxalites {XLV-20-11-70), 
147-48. 

Threats by Naxalite Leader, Cbaru 
Mazumdar (XLVI-2.5-11-70), 37-
38. 

Threats by Naxalites to attack exa-
mination centr, in West Bengal 
(XLVII-18-1%-'lG)o 175-76. 

Threat by Naxalites to Sculptors for 
making Images of the Goddess 
Durga (XLV-18-11-70), 208. 

do1ent incidents sparked off by 
Naxatlites in States (XLVII-9-
12-70), 126-27. 

NAY:Y~, R. K.: 
Alleged fraUd on public by film pro-

ducer, R. K. Nayyar (XLVII-
18-12-70), 116-11. 

NAYYAR, R. F.-Contd. 

Black listing of RK Nayyu's con-
cerns CkLVII-16-12-70), 193. 

Filling of incm~e tax returns by 
Shri R. K. Nayy"r (XLVlI-lB-12-
70), 113-14. 

Filling of income tax returns by 
Shri R. K Nayyar (XLVIl-18-12-
70), U5-16. 

Payment of income tax and wealtb 
tax by film prodUcer Shri R. K. 
Nayyar and his wife (XLVU-
18-12-70), 114'--16. 

Raid on the house of Shri R. K. 
Nayar (XLVll-18-12-70), 37-38. 

Tax evasion by Shri R. K. Nayyar 
(XLVII-1S-I2-70), 117. 

Unearthing of black money used by 
Shri R. K. Nayyar in his film 'Yai 
Zindgi . Kitni Hasein Haio (XL vn 
-18-12-70), 129. 

NAYYAR, SADHANA: 

Payment of income-tax and wealth 
tax by film producer Shri R. K. 
Nayyar and his wife (XLVII-
18-12-70), 114-16. 

NEHRU-KOTELAW ALA PACT: 
Interpretation 0 the Nehru-Kotela-

waia Pact (XLVI-2:"1~.70), 49-
50. 

NEHRU UNIVERSITY: 

Afflliationol certain i."lStitutions 
with Nehru University <XLVI-
27-11-70). 215-16. 

Recruj.tment ot staft lot' Nehru Uni-
versity (XLVI-2'1·U-.70), 214. 

:RepresentatiOn on v&rious bQdle. of 
Nehru UniVersity (XLV!l-lB-12-
70), 14-22. 

NEPAL: 

Aid to Nepal fXLVl-2-12-70), 
46-47' (XLVn-H-12-70},93. 

Anti-India Propaganda in Nepal 
\XI.NII-14-12-70), 17-25. 

Cancellation of India film festival 
in Nepal (XLVI-:'7-12-70), 68. 

Evicfion of Indians· fr<>mNepal 
(XLVI-7-12-70), ns. 

Indo-Nepal relatio: (XLVI-2-12-
70), 34. 



NEP AL--Contd. 
IndD-Nepal trade agreement (XLV-

11-1l-70), 114. 
Influx of Hippies from Nepal into 

India (XLV-1l-1l-70), 172. 
Misunderstanding in Nepal about 

Indian supplies (XLVII-16-12-
70), 77. 

Smuggling of peacock feather and 
mica into Nepal (XLVll-16-12-
70), 30-31. 

Visit of Pak President to Nepal 
(XLV-23.-11-70), 145. 

Debates 
Uncertainty over Indo-Nepal Trade 

(C.A). (XLV-12-11-70), 199-
211. 

NET AJI MUSEUM AND NET AJI RE-
SEARCH BUREAU: 

Central Aid to Netaji Museum and 
Netaji Research Bureau (XLVI-
27-11-70), 14-19. 

NEW DELHI MUNICIPAL COM-
MITTEE: 
Allotment of NDMC stalls to Con-

gress Workers in Sarojini Nagar, 
New Delhi (XLV-9-11-70), 144-
45. 

Demolition of New Delhi Municipal 
Building (XLV-9-11-70), 160-61. 

Discrimination in issue of medicine 
by New Delhi Municipal Com-
mittee (XLV-23-11-70), 129. 

Dispute between Municipal Corpora-
tion of Delhi and New Delhi Mu-
nicipal Committee on levy of 
electricity Tax (XL VI-2-12-70) , 
218. 

Expenditure incurred on beautifica-
tion scheme by New Delhi Muni-
cipal Committee (XLVI-2-12-70), 
192-93. 

Grievances for primary teachers of 
NDMC (XLVII-18-12-70), 19f. 

NDMC probe into sale of substan-
dard drugs in Delhi (XLV-23-11-
70), 160. 

Revision of pay scales of nursery 
school teachers of NDMC (XLVII 
-18-12-70), 182-83. 

Running of a Hotel N .D.M.C. by 
India Tou~sm Development Cor-

• poration (XLVI-4-12-70), 148. 
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NEW DELHI MUNICIPAL COM-
MITTEE: -Contd. 

Samples of substandard drugs taken 
from the Central Store of New 
Dell!i Municipal Committee (XL V 
-9-11-70), 47-48 .. 

NEW VICTORIA MILLS: 

Functioning of New Victoria Mills 
in Kanpur (XLV-18-11-70), 194. 

NEW ZEALAND: 
Offer of Milk and Protein Biscuits 

,by New Zealand (XLVII-IO-12-
70), 146. 

NEWS AGENCY (IES) : 
International News Agency (XLV-

19-11-70), 152. 

NEWSPAPERS: 
Allotment of Newspapers in English 

and National Languages (XLVII-
17-12-70), 193. 

Change in Ownership structure of 
Newspapers (XLVII-17-12-70), 
46. 

Circulation of Indian newspapers as 
compared fo Japan, Pakistan, Cey-
lon, Burma, USA and UK (XLVII 
10-12-70), 150. 

Complaints received by Press Coun-
cil against Newspapers (XLVI-
3-12-70), 45.46 .. 

Diversification of shares of big New 
Paper owners (XLVII-17-12-70), 
135. 

Exaggerated Circulation Figures of 
Newspapers (XLVll-10-12-70), 
69. 

Government advertisements to large, 
medium and small newspapers of 
West Bengal (XLVI-3-12-70), 
119-20. 

Government 
Newspapers 
123-25. 

Advertisements to 
(XLVI-26-11-70) , 

Government Advertisements to 
'Pratap' and 'Vir Arjun'. (XLVII-
10-12-70), 2-11. 

Government Advertisements tc 
small Newspapers (XLV-19-11-
70), 160. 

Indian Newspapers' Coverage of 
Foreign News (XLVlI-17-12-70~ 
139. 
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,NEWSPAPERS-Contd. 

Institutional, Guarantees to news-
paper Journalists (XLVIl-17-12-
'10), 211. 

Printing of Erotic and obscene pho-
tographs in certain Weeklies 
(XLV-19-11-70), 102. 

Probe into the ownership and perso-
nal control by a few families over 
Newspaper Industry in Gujarat 
(XLVI-27-11-70},223. 

Removal of Editor, Dainik Basumati 
of Calcutta (XLV-12-11-70), 179. 

Reported rnlsllSe of loan by Goenka 
group of newspapers (XLVII-
11-12-70), 199. 

:Setting up of Newspaper Finance 
• Corporation (XLV_19-11-70)., 41-

~!. . 
Debates 

Reported Closure of the daily 'Basu-
mati' and its allied publications 
(C.A.) (XLVII-10-12-70), 174-
96. 

NEWSPRINT; 

,Allocation of Newsprint to U.P. 
CKLvn-lO-12-70), 61. 

Import of Newsprint by Foreign 
Embassies (XLVll-14-12-'10), 78-
79. 

Newsprint at Government Prices to 
Small Newspapers (XLVll-17-
12-70), 203. 

Requirement and production of 
newsprint (XLVI-8-12-70) , 71-
72. .. 

NEYVELI LIGNITE CORPORATION: 

Loss incurred by Neyvell Lignite 
Corporation (XLVI-2-12.7l!>, 71-
72. 

Loss suffered by Neyveli Lignite 
Corporation due to strikes (XLV-

16-11-70), 111. 
Pronts Earned and, Losses Suffered 

by Neyveli Lignite Corporation 
<XLVII-14-12-70)', 117-18. 

Statement by Chairman, Neyveli 
Lignite Corporation (XLV-23-11-
70), 106. 

j 

i 

I 
I 

NO-CONFIDENCE MOTION(S): 

Motions of No-confidence (XLV-
9.11-70), 236-38. ' 

NON FERROUS METALS: 
Production and import of non-fer-

rous metals (XLV-16-11-70), 
120-22. 

Survey for Non-Ferrous Meta1s in 
various States (XLV-9-11-70). 
71. 

NON-VEGETARIAN FOOD(S): 

Export of non vegetarian food 
(~VI-2-12-70), 276-77. 

NORTH KOEL PROJECT (XLVlI-
9-12-70), 167 . 

NORTH EAST FRONTIER AGENCY: 

Archaeological findings in NEF A 
(XLVII-1l-12-70), 79. 

Permission to reproduce extracts 
from Henderson Brook's report on 
N.E.F.A. reverses (XLV-lI-ll-
70), 16-25. 

Setting up camps at NEF A border 
by Mizo hostiles (XLVI-7-12-
'10), 73. 

Survey conducted by Geological 
Survey of India in NEFA (XLVI-
2-12-70), 141-42. 

NORTH KOREA: 

I Statement of norL'l Korean consul 
General eXLVI-7-12-70), 67. 

NORTH VIETNAM: 

Carryi'ng of supplies and personnel 
on Moscow-Hanoi route via India 
(~V-IG-11-70). 34-35. 

Diplomatic relanons with North 
Vietnam (XLV-23-11-70), 77. 

Resumption of bombing of North 
Vietnam by USA (XLVIl-14-1~ 
70),48. I 

! I NUCLEAR MEDICINE: 

Society of nuelear medicine in India 
(XLV-16-11-70), 36-37. ! 

I 

! 
NUCLEAR suwrr (XLV-23-11~ 

70), 178. 

, 
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NUCLEAR TESTS: 
Nuclear tests by China, Soviet Union 

and USA (XLV-16-11-70), 66. 
Underground nuclear tests (XLVI-

2-12-70), 226. 
NUDITY: 

Growi'ng tendency to nudity in ad-
vertfsements (XLV-19-11-70), 33. 

NUNS: 
Nuns from India in UK (XLV-23-

11-70), 151. 
NURSES: 

-Acute shortage of skilled nurses in 
Delhi hospitals (XLVI-2-12-70), 
37-38. 

Exodus of Indian Nurses to foreign 
countries (XLV-16-1l-70), 101-
102. 

.NUTRITION: 
Caloric value and Nutritional Level 

of diet Of an average in India 
(XLVI-3-12-70), 159. 

);YLON: 
Allocation of nylon yarn through 

STC (XLVII-9-12-70), 45. 
High co~t oJ 15 denier nylon yarn 

(XLVI-7-12-70), 74. 
Import of nylon through STC 

(XLVI-21-2-70), 304. 
-Manufacture of Nylon fabrics and 

steel products in, Public Sector 
(XLVI-24-11-70), 153. 

Nylon fabric plants in public '3ector 
(XLVI-25-11-70), 56. 

Nylon prices (XLVII-16-12-70), 
106-07. 

"Production import and consumption 
of nylon yarn (XLVI-2-12-70), 
187-88. 

'Settmg up of nylon filament yarn 
unit in private sector in Goa 
(XLVI-7-12-70), 49. 

.Setting up of Nylon Yarn Plants 
(XLVII-14-12-70), 179-80. 

o 
'OBERAI INTERCONTINENTAL 

HOTEL: 
Repayment of Loan advanced to 

Oberai Inter-Continental Hotel, 
New Delhi (XLVI-27-11-70), 208. 

OBITUARY REFERENCES: 

Death of Shri -A. Doraiswami 
Gounder (XLV-9-11-70>, 1-15. 

Death of Shri A. S. Saigal (XLV-
9-11-70), 1-15. 

Death of Shri Bhawanji Arjan 
Khimji (XLV-9-11-70), 1-15. 

Death of Shri C. P. Mathew (XLV-
9-11-70), 1-15. 

Death of General Charles De-Gaulle 
(XLV--l-11-70r 1-2 

Death of· Shri Geo~ge Thomas Kot-
tukapally (XLV---9-11-70), l-
IS. 

Death of Shrimati Kamla Chau-
dhari (XLV-9-11-70), 1-15. 

Death 0'£ Shri Naval Prabhakar 
(XLV-9-11-70), 1-15. 

Deat!l Of Shri Thirumala Rao 
(XLVI-30-11-70), 1-10. 

OFFICIAL LANGUAGE: 

Propagation of official language 
(XLV-1l-1l-70), 69. 

OlL: 

Adulteration of motor spirit 
(XLVI-7-12-70), 97. 

Demand for Exploration of new oil 
reserves in India (XLV-9-11-70), 
120-21. 

Di1ferences with foreign' firms over 
off s.'Iore drilling (XLV-16-11-
70), 82. 

Disposal of India's share of Rostam 
crude from off shore concessions 
in Iran (XLV-16-11-70), 85-88. 

Foreign collaboration for oil drilling 
(XLVI-7-12-70), 145. 

Handling of imported and indigen-
ous oil products by public sector 
(XLV-23-11-70), 76. 

Inundating of Ankleshwar Oil fields 
(XLV-16-11-70), 151-52. 

Production and consumption of 
diesel oil (XLVI-7-12-70), 27--30. 
Progress made in off-shore drilling 

m Arabian Sea (XLV-9-11-70), 
32. 

Search for Oil in Cauvery Basin 
(XLV-9-11-70), 154-55. 
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OIL & NATURAL GAS COMMIS-

SION: 

Bonus D"lSpute in Oil and Natural 
Gas Commission (XLVll-17-12-
70), 86. 

Conversion of Oil and Natural Gas 
Commission into Integrated Oil 

Company (XLVI-14'~12-70), 160. 
Drilling contracts abroad entered in 

by Oil and Natural Gas Commis-
'aion (XLV-23-11-70), 111. 

Drilling in Puniab for locating oil 
. and gases (XLVI-2-12-70), 203-
04. 

Expenditure by Oil and Natural Gas 
Commission on its Inaugural 
Functions (XLVll-14-12-70), 159-
60. 

. MadhYa Pradesh employees on de-
putation in Oil and NatUral Gas 
Commission (XLVI-2-12-70), 178. 

Oil exploration in Bhutan by Oil 
and Natural Gas Commission 
(XLV-23-11-70>, 109. 

Oil prospecting undertaken by oil 
and natural gas commission 
(XLV-16-11-70), 84. 

Proposal to take away off shore 
drilling projects from oil and 
natural gas commission (XLV-
16-11-70), 172. 

Replacement of Foreign Expertal 
Engineers by Indian in Oil and 
Natural Gas Commission (XLVII-
14-12-'10), 158-59. 

Strike by employees of ONGC in 
Gujarat (XLV-23-11-70), 90. 

OIL BARREL FABRICATORS: 

Licensed Capacity of Oil Barrel 
Fabricators (XLVTI-lS-12-70). 
33-34. 

OIL COMPANIES: 

ClF value of import UCEmces issued 
to oil companies for import of 
steel sheets (XLVTI-9-12-70). Sl-
82. 

Gokhale Commission Report On Oil 
Companies (XLVI-26-11-70), 1'0-
51. 

OIL COMP ANIES--Contd. 

Nationalisation of equity partcipa~ 
tion .. ' in Foreign Oil Companies 
(XLVI-2-12-70). 181-82. 

Petrol pumps 'Set up by fOreign oil 
Companies CXLVI-2-12-70). 94-
95. 

Refinery Agreement with Foreign 
Oil Companies (XLV-9-11-'10). 
77-78. 

OIL REFINERY: 

Enforcement of refinery agreement 
with foreign oil Companies in 
India (XLV-23-11-70), 45. 

&xpert Committe:ereport oncost 
and ·feasibility of establishing 
second nf'n~·y in Assam (XLV-
16-11-7('1. lOJ. 

Factors responsible e\itabHs-~ing 

second oil refinery in Assam 
(XLV-16-11-70), 102-04. 

Oil Refinery at Swai Madhopur in 
Rajasthan (XLV-9-11-70). 64. 

Oil refinery in Goa (XLV-9-11-70). 
193. 
Progress at 3rd unit of Barauni oil 

refinery (XLV-16-11-70), 124-25-

Second on Refinery for Assam 
(XLV-9-11-70). 37. 

Set back to expansion programme 
of Koyali refinery (XLV-D-ll-
70), 105. 

Setting up of Oil Refinery in pub-
lic Sector (XLV-9-11-70), 158-
59. 

Setting up of oil refinery in ench 
State and Union Territory 
(XLV-16-11-'10), 49. 

OIL SEEDS: 

Boosting up prodUctionaf Cash 
crops like Cotton and Oilseeds 
during Fourth Plan (XLVU-17-
12-70), 24-29. 

Extension of Cereals cultivation 
and its effect on accreage under 
pulse and Oilseeds (XLvn~17-
12-70), 73. 



on. SEEDS-Contd. 

Increase in prices of Edible Oil 
Seeds (XLVI-26-11-70), 147-48. 

Increase in S\lpply of Oilseeds and 
capacity of Vanaspati Industry 
(XLVI-3-12-70), 42-43. 

Production of ~re Oil Seeds 
(XLV-19-11-70), 44. 

Old Age Pension Scbeme (XLV-
10-11-70). 204-05 (XLVI-24-11-
70), 139. 

Old age pension scheme in South 
Kanara District (XLVI-24-11-
'70). 111-13. 

'OPEL KADETT' CAR: 

Manufacture of new mod>'!l of car 
by Indian Car Manulacturers 
(XLV-IO-1l-70), 

OPIUM: 

Seizure of Opium near J aipur 
CXLVI-4-12-70). 155. 

Setting up of opium refinery at 
Jhalawar (XLVII-1S-12-70l, 
164-65. 

ORDINANCE(S) : 

Foreign Exchange R~gulation 
(Amendment Ordinance Laid on 
the Table) (XLV-18-12-70),264 

Discussion o~ Resolution (XLVI-
25-11-70>. 233-81. 

Supreme Court's Judgement on 
Derecognition of Princes Order 
(XLVII-15-12-70). 195-218. 

ORDNANCE DEPOT(S): 

Cases pending for fixation of pay 
of employees of Ordnance Depots 
(XLV-9-11-70), SO. 

ORDNA~CE FACTORIES: 

Confirmation of charge-men wrok-in, in ordnance iaotories (XLV-
23-11-70), 124. 

Fire in Ordnance Clothing Fa~tory. 
Shahjal:lanpur (XLVn-14..,12-70). 
45. 
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ORDNANCE FACTORIEs.....contd. 

Sale of Weapons smuggled out 
from Kanpur Ordtrance Factory 
(XLVII-14-12.-70), 58. 

Setting up of an Ordnance Fact~ry 
in Rancm (XLVII-I4-12-70) 
145-46. ' 

Stagnation of clerical staff in 
ordnance factories (XLVI-7-12-
70), 131. 

Theft in Ordnance Factory. West 
Bengal (XLVII-14-12-70), 186. 

Utilization of production capacity 
of Ordnance Factory, .Jabalpur 
(XLVI-2-12-70), 196-97. 

ORISSA: 

Annual plan for Orissa for 111'71-72 
(XLV-Il-Il-70), 199. 

Cluster programme of tube wells 
and survey for underground 
water in Subernarekha and 
Burabalang river basin (XLVII 
9-12-70). 157-58. 

Conference on rural t!lectriflcntion 
scheme in Orissa (XLV-ll-ll-
70), 169. 

Construction of Hospitals in Keon-
jhar District Orissa, for Iron Ore 
Workers' (XLVII-I0-12-70). S8. 

Development of mines in Orissa 
(XLV-9-11-70). 172. 

Drainage arrangement and straight 
cuts to sea in Bhograi area 
(XLVII-9-12-70), 106-07. 

Establishment of Fertilizer Factory 
at Paradeep, Orissa (XLV-!i-ll-
70), 173-74. 

Geological survey for oil in Orissa 
(XLV-I6-11-70). lO. 

Gov-ernment Directive to AJ.R. 
SWtions in Orissa State (XLVII-
10-12-70). 43. 

Installation of Public Call Offi.::e at 
Tileswar and Dhalapur, Orissa 
(XL17I-26-11-70). 198-9~. 

Irrigation of areas between Maha· 
nad and Paika and between 
Mahanadi and Chitrotapala 
(XLVI-2-1~70), 357-58. 

Legislation to check forcible con-
version of religion in Madhya 
Pradesh an~ Orissa (XLV_18-
11-70), 87-88. 

btio of LDCsand UDCs in Ol'd-

;Q.~ FactQl'*.I_lJwlec_torates_l. _ _ (XLVI-7-12-7&). 118-
----------------------------
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ORISSA-CcmtcL 

Orissa nlQuest for additional help 
for rural electrification (XLVI-
2-12-70), 307-S. 

Recommendations of Wild Life 
Board for a game sanctuary in 
Simullpahad, Omsa. (XLVII-17-
12-70), 76. 

R~port submitted by Direct()l" of 
Employment, Orissa regaNling 
Increase in Number of Job 
seekers (XLVl-26-11-70), 179--
SO. 

Revolving Housing Funds for 
Orissa (XLV-9-11-70), SO. 

Rural electrification in Orissa 
(XLVII-9-12-70), 132. 

Rural Electrification Schemes in 
Orisaa (XLV-18-11-70), 156-57. 

Rural Works Programme in Orissa 
(XLVI-3-12-70), 37-38. 

Sanctions for Fishing HarboUrs in 
Orissa (XLVlI-17-12-70), 136. 

Sanction of Fishing Harbour at 
Paradip, Orissa (XLVIl-17-12-
70), 44. 

Scheme f()r flood control in 
SubarnarektJ3 basin in OrisS"'l 
(XLV-1l-1l-70), 171. 

Scheme for promotion and Develop-
ment of Wild Life Tourism in 
Orissa (XLVl-27-11-70), 236-37. 

Setting up of a plant by Rare 
p:artbs Ltd. in Orissa (XL VII-9-

12-70), 108. 

Setting up of Institute of Physics 
in Orissa (XLVl-27-11-70), 119-
120. 

Small Farmers Development 
Agency Progrll'mme in Orissa 
during Fourth Plan (XLV-12-
11-70), 93-94. 

Specifications provided for fixing 
prices of paddy and Rice in Orissa 
(XLVI-I0-12-70), 96. 

Titanium Dio-xide Plants in Orissa 
(XLV-IO-1l-70), 134-35. 

Visit of Union Ministers to OriBsa 
(XLVI-2-12-70), 364-56. 

Debates 
Jute Mills for Orissa (M) (XLVII-

18-12-70) ,323--43. 

ORISSA-Contd. 

Reported demand of Government 
and people of Orissa for a New 
Steel Plant in the State during 
the Fourth Plan (C.A.) (XLV-
11-11-70), 204-19. 

OVERBRIDGES: 

Overbridge at Alwaye Railway 
Station (Southern Railway) 
(XLVI-S-12-70), 112. 

Over-bridge at Cborode (Kerala) 
(XLVIl-15-12-70), 85. 

Overbridge at first pte of Telli-
chery (XLVI-S-12-70), 194. 

Overbridge on Delhi Avoiding .Line 
Nur Naraina (XLVI-8-12-70). 
154-55. 

OXFORD FAMINE RELIEF ORGA-
NISATION: 

Aid from oxford famine 
organisation (OXFAM) 
2-12-70), 84. 

P 

PL--4EO: 

relief 
(XLVI-

Assistance from PL. 480 Fund JXLV 
--20-11-70), 194. 

Details of Fresh Agreement under 
PL. 4S0 (XLVn-17-12-70), 72. 

Storing Capacity of Foodgrains im-
ported under PL. 480 and Ships 
use for their import (XL VII-
17-12.70), 34. 

Utilization of PI.. 4'80 Funds (XL \o~ 
-27-11-70), 122--24 

PADDY: 

CultivatiQn of Paddy on Land Along 
Qui1on-Ernakulam Railway Line 
(XLVI-8-12-70), 117-18. 

EXce5S of paddy in Madhya Pradesh 
(lCLV1-26-11-70), 191-92. 

Fall in Paddy Price Fixed for Tamil-
nadu (XLV-19-11-70),-201. 

Loss due to Rise in '-Support Prlce of 
Paddy by Punjab Goverrunent 
(XLV1-3-12-70), 54-55. 

Sale of Pad~y in ChattiSgarh below 
the Fixed Mlnimuin price (XLVII 
-17-12-'16), 14(» 

-----.-------
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PADDY-Contd. 

Sale of Paddy of National Seeds 
Corporation through Government 
Agency (XLVI-26-11-70), 195-
96. 

PADMANABHAN, 8HRI K.: 

Examination of 8hri K. Padmana-
bhan, Deputy Commissioner of 
Police and Shri M. P. Choubey 
Sub-Inspector of Police at the Bar 
of the House (Q.P.) (XLVI-3-
12-70), 184--1S8. 

PAKISTAN:: 

Accumulated provident fund dues in 
Pakistan (XLVII-1S-12-70), 206. 

Age relaxation for displaced persons 
from East Pakistan for recruit-
ment in Indian airlines and Air 
India (XLVII-1S-12-70), 171-72. 

Air space violations by Pakistan 
during the months of September 
and October, 1970 (XLVI-2-12-
70), 120-21. 

Alien Pat hans and Kabuliwallas 
from Pakistan and Afghanistan 
indulging in Money lending (XLV 
-2-12-70), 216. 

Allegations made by Pakistan for 
delaying Military aircraft for re-
lief work (XL VII-16-12-70), 113-
l4. 

Alleged Bulgrian support to Pakis-
tan's stand on Kashmir (XLV-
9-11-70), 135-3u. 

Alleged destrutcion of Hindu Tem-
ples in Pakistan (XLVI-2-12-70) 
145-46. 

Alleged French support to Pakistan 
on Kashmir displlie (XLVI-7-12-
70), 103. 

Alleged Indonesian move to ex-
change MIG-19 for Super-constel-
lation Air-liners from Pakistan 
(XLV-9-11-70), 91-92-

Alleged Pak propaganda vilifying 
India abroad (XLVI-2-12-70), 
146-47. 

.Allqed Palt training of Guerillas to 
hijack Indian civiJ plane$' (XLVII 
-16-12-70), 110. 

I 
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PAKISTAN-Contd. 

Alleged violation of India Air Space 
by Pak Military Aircraft in 1965 
(XLV-9-11-70), 149-50. 

Allotment of Plots to East Pakistan 
Displaced Pers{)ns in Kalkaji 
Colony, New Delhi (XLVII-
17-12-70), 222. 

Arrangements for pilgrims visiting 
Ganga-Sagar Mela and DubIa 
isbnd (XLVII-9-12-70). 48. 

Arrest of Pakistanis (XLVII-9-12-
70), 165-66. 

Border incidents by Pakistani In-
truders in Coach Behar and Jal-
paiguri districts (XLVII-9-12-
70), 38-39. 

Build-up by Pakistan across Cease-
firl' line in Kashmir (XLV-9-11-
70 43. 

Chairman of Tripura, Khadi Board 
Bed away to Pakistan (XLVII-
16-12-70), 76-77. 

,Checking of Pak spies among Eas~ 
Pak refugees (XLVI-3-12-70J, 33. 

China's Naval Bases in East Pakis-
tan (XLV-9-11-70). 142. 

Coal trade with Pakistan (XLVII-
9-12-70),166. 

Concentration of East Pakistan forc-
es on the borders of Tripura 
XLVl-7-12·70J,36. 

Creation of no-man's land on Rajas-
than-West Pakistan border (XLVII 
16-12-70) 47-48. 

- Death of East Pak Refugees in Deoli 
Camp tXLVII-1O-12-70J, 172. 

Demarcation of Indo-Pak border 
along West Bengal (XLVI-2-12-
70), 142. 

Dispersal of East Pak refugees in 
Basirhat Sub-division (XL VII-
17-12-70), 174. 

East Pak. Displaced persons in 
Camps outside West Bengal 
(XLVII-17-12-70J,181. 

Firing on Indian Jawans by Pakis-
tani troops at Cooch Behar border-
(XLVI-25-11-70), 179-80. 

Formation of special Guerillas forces 
by Pakistan (XLV-2I-ll-'10), IS1. 

Increaseln Pakistan - Air Foree 
strength (XLV'-1~U";70). 144. 
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PAKISTAN-Ccmtd. 

India laggingbehind Pakistan, Mal-
yasia, Indonesia and ThailaDd in 
T.V. (XLVI-26-11-70), 142. 

Indian property seized in Pakistan 
(XLV-2-12-70),245. 

Indo-Pak excange of militav data 
(XLV-2-12-70),177. 

Infiltration from Pakistan in Assam 
(XLVI-2-12-70), 275-'16. 

Influx of East Pakistan Displaced 
persons to Assam and Tripura and 
their Rehabilitation (XLVI--26-
11-70) 193-94 

Influx of R~fugees from East Pakis-
tan (XLV-12-1l-70), 1-14. 

Intrusions and encorachments by 
East Pakistan rifles on Tripura 
borders <XLVll-16-12-70), 98. 

Issue of refugee inflow from East 
Pakistan in U.N. General Assem-
bly (XLV-9-11-70), 104. 

Jawans and officers in Pakistan Jails 
(XLVll-14-12-70), 122. 

M.Ps. suggestion to Prime Minister 
regarding stoppage. of Influx of 
Minorities from East Pakistan 
(XLV-9-11-70), 133. 

Making of short shrifts on Bombay 
by Pakistan (XLV-23-11-70), 126. 

Ministerial level meeting with Pakis-
tan on Farakka Barrage Issue 
(XLVII-14-12-70),108. 

Mobilisation of Pakistan forces on 
Indo-Pakistan Borders (XLV-
9-11-70), 139-40. 

Movements of Pak Army at Jaisal-
mer Border I XLV-9-11-70) , 40. 

Naik Kamal Singh of BSF captured 
by East Paki.<;tln Government 
(XLV-2-12-70> , 267. 

Naxalites geHing help !rOm Pakis-
tan (XLVU-16-12-70), 152-53 

··Non-payment of outstanding ~ount 
by Pakistan (XLVII-18-U.70), 
83. 

P~-Army Build up throU,chout 
RajBSth&n Border (XLV-8-ll-
70), 67. 

Pakistan envoy's m~ with 
Secretary, External Aftatrs 
(XL\1-~~ll-'70j, 511: 

1\, PAKISTAN-Contd. 
Pakistan national living in Uttar 

PradestJ. and Rajastban after ex-

I piry Of their passports (XLV-
18_11_70). 

Pakistan spy rings operating in 
I Chandigarh (XLV-23-11-70), 6o. I Pakistani Espionage Activities in 
, Rajasthan and Kashmir (XL V-

'
I 18-11-70), 192-93. 

Pakistan spy arrested at Railway I Station Amritsar (XLVII-9-12-
70), 189_90. I Pakistan's Naval Build-up (XLV-I 9-11-70), 37-38. 

Pakistan's reports to include Assam i in its territory (XLVII-16_12_70), 
i 191. 

Plan to attack India by China and 
Pakistan (XLVI-2-12-70), 199-
200. 

Preparations of short hit and· run . 
Israeli type of war against India 
by Pakistan (XLV-23-11-70), 
152. 

Prevention of infiltrations by Pakis-
tan elements (XLV-16-11-70), 
114. 

Prime Minister's meeting with 
President of Pakistan New 
York (XLVI-2-12-70), 204. 

Protest against supplY of Russian 
arms to Pakistan (XLV-16-11-

70), 185. 
Protest to France regarding IY,Pply 

of Mirage planes to Pakistan 
(XLV-16-lISO), 48-49. 

Purchase of Mirage-5 Aircraft by 
Pakistan (XLV-9.11-70), 7D" 

Reasons for lifting embargo on 
arms supplies to Pakistan and 
India by USA ,OCLV-16-11-70), 
193. 

Refusal Of permission to a Pakistani 
Helicopter carrYing relief supplies 
to East Pakistan (XLVII-14-12-
70), 126-27. 

Rehabilitation of refugees from 
Pakistan (XLVl-26-11-70), $8-
6(). 

ReHef and Rehabilitation faclHties 
to East Bengal Refugees b)- State 
'GOVemme&tta (XLV.;...t2-11-'1O), 
1$8..34. 
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Debates 

Report of Indian Ambassador in 
Washingfun on us arms to Pakis-
tan (XLV-l&-1l_79), 193-M. 

Resumption of talks with Pakistan 
on Farakka barrage (XLVII-
9-12-'70), 93-94. 

Resumption' of Trade betWeen India 
and Pakistan' (XLV-9-11-70), 
127. 

Scheme for Rehabilitation Of East 
Bengal Refugees in Andaman 
and Nicobar (XLVII-'--17-12-70), 
69. .I',f; .tj'; 

Seizure of Documents from a Pakis: 
tani Spy Arrested in Rajasthan 
(XLV-18.U-"l0), 60-61. 

Shri Jagmohan Singh in Pak Jail 
(XL VII-14_12-70), 103-04. 

State Bank Of India Scheme to 
Finance Rehabilitation East Pakis-
tan Refugees <XLVll-17-12-70), 
110. 

Statement by U.S. Senator regard-
ing supply of Arms to Pakistan 
(XLV-9-11-70), 38. 

Statement of Defence Minister re-
garding supply of Arms to Pakis-
tan. (XLV-9-U-70), 38. 

Statement of Pakistan President in' 
London regarding securing arms 
(XLV-9-11-70), 155. 

Strength of Pakistan army (X!.VI-
2-12-70), 36-37. 

Strength of Pakistanis army, navy 
and air force (XLVI-2-12-70), 82 
83. 

Supply of Arms by U.S.A. to Pak-
istan (XLV-9-11-70), 21),.27, 55. 

Sv.pply of Arms to Pakistan by Indo-
nesia (XLV~9-1l-70), 63. 

Supply of arms to Pakistan by 
U.S.A., U.S.S.R. and other coun-
tries (XLV-9-11-70), 40-41. 

Supply of Submarines to Pakistan 
by France (X!.V-9-11-70), 95-
96. 

Supply of U.S. Bombers to Pakistan 
(xtV-9-11-70), 78_79. . 

Trespassing by Pak~nis. into Nis-
tarep in Coach-Behar District and 
Kldpapping of a Girl from her 
House ill HowrahDistricl by East 

3135 ·LS-72-12. 

P AKIST AN-Contd. 
Debates 

Pa~tan Police (XI"V-I8-11-70), 
124-25. . 

U.S, r~tio~ re: India's interpreta-
tiop of tr.s. M~litary. aid to Pak-
istan (XLVI-7-12-70), 30-31. 

USSR supply of guns an4 tanks to 
Pakistan (XLV-16-11-70), 87-88. 

Unabated re~ul;lee indux from East 
Pakistan (XLV-16-11-70), 182-83. 

Value of water flowing into Pakistan 
(XLVI-2-12-70), 251-52. 

Violation by Pakistan of Tashkent 
Declaration (XLVI-7-12-70), 97. 

Winding up of department of Pakis-
tan enemy property (XLV-23-11-
70), 188. 

Debates 
Government Contribution for Relief 

of East Pakistan Cyclone Victims 
(St.) (XLV-19-11-70), 434. 

Reference re: cyclone in East Pak-
istan (XL V-I6-11-70), 20s-{)5. 

Reported e9l!ape of two Pakistani 
women with important documents 
to Pakistan (CA) (XLVI-8-12-
70), 194--214. 

Reported Refusal by Pakistan to 
accept India's aid to cyclone vic-
tims of East Pakistan (C.A.) 
(Xi..vI-27-11-70), 237-47. 

Resumption of Trade between India 
and Pakistan (HAH Dis) (XLVI-
4-12-70), 31S-28. 

Supply of arms to Pakistan by USA 
and USSR (C.A.) (XIV-10-11-
70), 198-220. 

RePQrted encii'Cling of the town of 
Mekhliganj in Coocb-Be~, West 
Belll;lal, by Pakista¢ armed forces 
(C.A.) (XLV-16-11-70), 205-
14. 

PANCHAYATI RAJ: 
Commission set up to Study Com-

munity Development Programme 
and Panchayati Raj Institution 
(XLV_12-.-U-70), 121. 

D~faetion over worlCtng afPan-
, chay-atiRaj Institutions at meeting 

of Advisqry Council On l1mehayati 
Raj (XLVII-I0-1~.no). 47. 
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PANCHAYATI RAJ-Contd. 

Introduction of Three-Tier Pancha-
yati Raj System (XLVI-3-12-70), 
174-75. 

More powers to Panehayats and 
appointment of Commission on 
Community Development (XLV-
19-11-70), 137. 

Panchayati Raj on Adult Franchise 
(XLV-12-11-70), 177. 

PAPER: 

Manufacture of paper from Bagasse 
(XLV-IO-11-70), 58-59. 

Paper Production (XLVI-8-12-70), 
51-52, 180-81. 

Setting uP of Bagasse-based PapeJ 
Plants by Sugar Mills (XLVII-
15-12-70), £8-69. 

Shortage of Paper <XLVI-8-12-70), 
101, CXLVIl-1S-12-7{), 42-43, 
120-21. 

Shortage of Printing Paper 
CXLVII-15-12-70), 185-86. 

ShOI'tagle of printing paper for 
Text-Books <XLVIl-1S-12-70), 
38-39. 

PAPER MILL(S): 
Paper Mill in Kalaz Nagar (AP) 
(XLVII-15-12-70). 174-75. 
Paper Mill in Tripura (XLV-I7-

11-70), 171. 

PAPERS LAID ON THE TABLE: 
Administrative Report of Delhi 

Development Authority for 1968-
69 (XLVII-16-12-70), 234. 

Annual Accounts etc. of Animal 
. W.elfare Board (XLVl-26-11-70), 
223-33. 

Annual Reports of Agricultural Re· 
finance Corporation (XLVI-27-
11-70), 251-52. 

Annual Reports of Cardamom and 
Rubber Boards and Export (Con-
trol) Ninth (Amendment order 
<XLVlI-9-12-70), 218-19. 

AnnUal Report 01 Depoeit Insura'bce 
Corporation. and Audit Report 
(Civil) 1969 and Appropriation 
AcCounts (CivilJ 1967-68 (Hindi 
versions) CXLV-16-11-70), 217. 

PAPERS LAID ON THE TABU&-
Comd. 

Annual Report 01 Development 
Council and Statement about 
Khadi and Village Industries 
Commission (XL VII-15-12-70), 
228-.29. 

A'nnual Report of Haryana Agro-
industries Corporation (XLVI-
26-11-70), 232. 

Annual Report of Indian Oil Cor-
·porstion Ltd. Bombay (XLVII-
17-12-70), 273-74. 

Annual Report of Indian Institut.e 
of Technology Kharagpur, etc. 
(XLVIl-18-12-'10), m. 

Annual Report of Life Insurance 
Corporation; Notifications under 
Central Sales Tax act, Central Ex-
cises and Salt Act, and Income 
Tax Act, etc. (XLVI-20-11-70), 
235-37. 

Annual Report of Registrar of News-
papers (XLVlI-17-12-70), 273. 

Annual Report of Trade Marks Re-
gistry (XLV-IO-1l-70). 233. 

Apprenticeship (Amendment) Rules 
(XLV-12-1I-70), 225-26. 

Arms <Second Amendment.) Rules 
(XLV-1l-1l-70), 241-47. 

Audit Report and Audited Accounts 
of Defence Services and Notifica-
tions under Income Tax Act and 
Customs Act. etc. (XLVII-18-12-
70), 252-53. 

Audit Report (Commercial) 1970 
(XLVII-17-12-70), 274. 

Audit Report (Commercial) 1970-
Part m, IV and V (XLV-~2-1l-
70), 225 . 

Audit Report (Commercial) 1970-
Par'~ VII (XLVn-lO-12-70), 197. 

Audit Report <Hindi version) under 
Section 3 of OtBcial .Languages 
Act (XLV-12-1l-70). %25. 

Audit Reports, Post It' Telegraphs, 
1970 (Hindi version) (XLV-l 9-
11-70). 270. 

.' Audited Accounts & Report of E.S.I. 
Corporation for 1968-69 (XL V Il-
J8-12.70). 254. . 

. Audited Accounts and 'Report of 
Paradip Port Trust for. 1968-69 
<XLVII-IB-12-70), 255. 
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PAPERS LAID ON THE TABLE-· 
C01Itd. 

Certified Accounts of Coal Board 
under Coal Mines, Conservatklll 
and Safety) Act (XLVI-2-12-70), 
388. 

Citizenship (Amendment) Rules 
(XLV-1l-1l-70), 247. 

Decisions on Aeronautics Commit-
tee's .recommendations (XLVII-
1B-12-70),242. 

Delimitation of Council Constituen-
cies (Bombay) Amendment Or- . 
ders (XL VI-B-12-70), 2!5. 

Displaced Persons (Compensation 
Rehabilitations) Rules (XLV-
12-11-70), 224. 

Fifth Statement showing Devision's 
on Recommendation of the Cem-
mittee on Broadcasting and Infor-
mation media on Documentary 
Films and Newsreels (XLV-12-
11-70), 224. 

Financ," Accounts (XLV-ll-l1-';O 
247. 

Foreign Exchange Regulation (Am-
endment) Ordinance (XLV-9-Il-
70), 228. 

Income Tax Rules (XLVI-27-11-
70), 251-54. 

Indian Maize (Temporary use in 
Manufacture of Starch) order 
(XLVII-IO-12-70), 196-97. 

Indian Wireless Telegraphy (Pos-
session) Amendment Rules (XLVI 
-26-11-70), 234. 

Mines (Amendment) Rules (XLV-
12-11-70), 225-26. 

Mineral Concessions (Third Amend-
ment) Rules, and Papers under 
Companies Act (XLVIl-1B-12-
70), 245-47. 

Ministers' (Allowances, Medical 
Treatment and other Privileges) 
Amendment Rules (XLV-lI-ll-
70), 241-47. 

National Cooperative Development 
Corporation (Amendment) Rules 
(XLVII-IO-12-70), 197. 

Nationalised Banks (Management 
·and Miscellaneous Provisions) 
Scheme, 1970 (XLV-17-11-70l, 
228. 

--------------------_._--. 
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PAPERS LAID ON THE TABLE-
Contd. 

Navy (Pension) Second Amendmem 
Regulations (XLVII-14-12-70). 
241. 

Navy (Pension) Third Amendment 
Regulations, 1970 (XLVII-17-12-
70), 273. 

Notifications etc. under Hindu Mar-
riage Act (XLVI-21-11-70), 193-
M. 

Notification re Service cODDected 
with supply of Electrical Energy 
by D.V.C. under Essential Services 
Maintenance Act, and Statements 
re Flood situation in the country 
& re Disilting operation of upper 
Ganga Canal (XLV-9-11-70). 
230-31. 

Notification under Aircraft Act 
(XLVI-20-11-70), 234-35. 

Notifications under All India Servi-
ces Act (XLV-ll-ll-W), 241-47 
-(XLVII-16-12-70), 2M-35. 

Notifications under Customs Act 
and Central Excise and Salt Act 
(XLVII-1l-12-70), 227-2B. 

Notification under Delhi Land Re-
forms Act (XLV-IB-1l-70), 259. 

Notifications under Essential Com-
modities Act (XLV-9-11-70)~ 
229-- (XL VI-26-11-70) , 232-34. 
(XLVII-19-12-70) 252, 243-
45. 

Notification under Essential Services 
Act, 1968 (XLV-17-11-70), 228. 

Notification under E3sential Services 
Maintenance Act (XLV-9-11-70). 
234 

Notification under Export Quality 
Control Act Inspection Act (XLV 
-ll-1l-70), 247-4B. 

Notification under Food Adultera-
tion Act and Report of Indian 
Delegation to World Health 
Assembly (XL VII-14-12-70). 
241-42. 

Notific'a1ions under Inc·ome Tax Act, 
Wealth Tax Act, Customs Act and 
Central Excises and SBltAct 
(XLV'"-9-.11-70), 231-.J4. 

Notification under Indian Telegraph 
Act (XLVII-18-12-'10), 254. 
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Clmtd. 
Nttifications under Industries 

tDltv~lopmen tand Regulatkl1\) 
(XLV-l8-11-70), 259-60. 

Notifications under Industries 
(D&velopmtmt and Regulation) Act 
and Export (Quality Control and 
Inspection) Act (XLvn-16-12-
70), 238-37. 

Notilklation under Merchant Ship-
ping Act, and Motor Vehicles Act 
(XLVL-2O'-1l-70), 28'1. 

Notification under Mine:; and 
Minera1li (Regulation and Deve-
lopment) Act, and Annual Reports 
ot'HiDdUstan Copper Ltd. (XLV-
18-11-70)', 216-Hl. 

NotUieation under Navy Act (XLV 
-16-11-70), 215. 

Notifteation under Passports Act 
(>CLvn-14-12~~0), 242. 

Oil am! Natural Gas Commission 
(Amendment) Rules <XLV-
16-.n-70), 215. . 

Papel'5 re.. Kbadi Commission 
(XLVI-24-11-70), 1M. 

Paper;; re- Mildfrye. Pnrdesh State 
Agro Industries Corporation 
(>CLV-19-11-7(). 269-'10. 

Papers reo Sessions of Industrial 
Goriunitiee on Plantations and 
Stamting Labeur Committee 
(XLV-19-11-70), 269. 

Papers under Air Corporation Act 
(XLVn_18-12-7t), 24a. 

Papers under Rice Milling Industry 
. (Regulation) Act (XLV-19-11-

70), 269.70. 
Passportc (Second Amendment) 

Rules (XLV-16-11-70), 215. 

Payment of.Wages (Mines) Amend-
ment Rules ami Conventions and 
Recommendations adoptlld at 53rd 
Session of I.L.C. (XLVII-
10-12-70), 196. 

Proclamation ele reo 1'beState of 
Uttar Pradesh (XLV-9-1l"70), 
229-30. 

Pwtjab State F~culty of A~rVedic 
and Unani BYRemJ of Medicines 
(RecoBstitt.Jtion· aJUl Reor,ani-
sation) Older 1970 (XLVi .... 
3-1~70), 198. 

PAl?E~4lD ON THE TABLE-.-
Contd. 

~rt and 
Shipping. 
Committee 
228. 

certifiect accounts of 
Dfi~lDpm,ent FUnd 

(XL VlL--+12-70). 

Beport Of All India Institute of 
Medical Sciences. 1969-'10, (>CLV 
-&-11-70), ~29. 

Repert, of cetttTillSfIk Board 
(>CLV-1l-1l-70), 241:. 

RePOrt 01 Committee for finding 
colour for VanaSp,lti (XLV-
12-11-70), 224~25. 

Report ot Corninittee on Public 
Relations and Publicity in Public 
Undertakings (XLVII-4-12-70), 
~8. 

R~port of Development Council for 
Sugar Industry (XLV-12-11-70), 
224-25. 

Reports under Electricity (Supply) 
Act (XLVll-16-12-70), 231).36. 

Review and Annual Reports ot 
Central Inlaod Water Transport 
Corporation, Annual Report of 
Central Road Transport Corpo-
ration and statements, etc. 
(>CLVII-1l-12-70>, 226-27. 

:Review and Annual, Report of 
Indian, Rare Earth Ltd. (XI.VI-
2-12-'10), 387. 

Rev-iew and Annual Report of the 
HindustaB Shipyard Ltd. 
(XLVII-1l-12-70), 229. 

Review and Report of Hindustan 
Steel Ltd. (XL vtl-1B-12-70). 
254. 

Revie1li and Report of Sambhar 
8ai~ Ltd.; Jajpur arid' of Hindus-
tan Salb Ltd., Jaipur (XLVI-
8-12-70 )-;-"%14-15. 

Review of Intiian Oil Corpontion 
Ltd" Bombay (XLVIl....,.17~12-070), 
.2'13-74. 

Review on and Report at' Engineers 
India Ltd. (XLVI-7-12-70), 
1'11-72. 

Review on the working of Central 
Road Transport· Corporation, and 
.StaiemeDt mowm, atnicm taken 
by Gover~: GIll' variOus 
asaurallCel. etc. <XLVlI-l8-;12-
70), 242. 

-----------------.----
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PAPERS ON THE TMSLE-.C-onri· 

Statement Correotmg Answer ·GiVen 
on 24th Novenmer, lO'1O to 
Ullltan'ed .Qlaegtton No. 2086 
(XL.VU-17-12-W), :274-75. 

Statement of Facts rebiltingto 'Death 
of Sbri Lal BafufdUT Sha3tri 
XLVn-18-12-"lO),.247-Jil!. 

Statemlelrtr.e. .Al:ltiOD talDIn by 
OO.,ernment on ASButanees etc. 
and Notiitc:Btion under Merehatrts' 
Shipping Aet CKL VI-'20-11-70), 
234. 

.statement re.· Central Government 
Market borrowingJ,Interim 
Report of "l'!hlrd Pay Commission, 
notifications, etc. (XLV-IO-ll-
70), 232-33. 

Statement reo Fire at Barauni Rail-
way Station (XLV-23-11-70), 
216-17. 

Statement reo lmpact of Drugs 
(Price Control) Orders on prices 
of Drugs (XLVI-2-12-70), 388. 

Statement reo Railway Accidents 
and Review of the Trend of 
Ac·:idcnts on Indian Railways 
during the last five years (XLV-
9-11-70), Z28. 

Supreme Court Jlldges (Travelling 
Allowances) Amendment Rule!! 
(XLV-1l-1l-70), 241-47. 

Ta% .CreditCe(tiftcate Scheme 
(XLYI-27-11-70> , 251.52. 

Textile:; Committee Rules and 
Notificaii@n .uMer industries 
(Development and -Regulation) 
Act (XLVI-25-11":70), 223-24. 

Thirty-fourth Report of Law 
Commission (XLV-10-11-70), 
281-32. 

U.P.S.C. Regulations, lAS aules 
and Indian Forest Service 
Regulations (XLVI..,...25-11';70), 
223. 

West. Bengal Maintenance- -of Pt.lblic 
_ Order Act, 1970 (XL VI-3-12-70), 
:190. 

West:BeDgal (Prevention of Violent 
Al."ti'!IitiesAct <XLV-23-1:-
70), 217-18. 

PARLIAMENT : 
Expenditur.e bUl\.Il'red on a ·day's 

P ARLIAUimT--OciIntd. 

sitting 'of Rarliameat (xt;Yn-
11-12-110), 1113. 

PA'l!RRA TU TJRBK4L POWER 
STATIONS: 
Progpess :in udns1lr~ <if ,PaihslIItu 

Thermal ~~ :Statim! (X<L V-
,18-11-70) 181-82_ 

PAY AND ALLOWANCES; 
Disparity in Pay-scaies of Forest 

Officers (XLV-U-1l-10), 145-46. 
Disparity in pay scales of Superin-

tendents under Directorate of So--
cial Wellare (XLVI-24-11-70), 
153-54. 

HouSe Rent Allowance to staff 
Working at Ra;'uva, Kasad, Utran. 
Udhna etc. (XLV-17-11-7{), 117-

.<Juniors drawing more pay t!lan 
their Seniol'S in Civil Engineering 
Department. (South Central Rail~ 
way) (XL VI-.24-11-70), 159-60. 

Non-payment of overtime allowance 
to Guards of WestE'rn Railway in 
time (XL VII-15-12-70), 78-79. 

Non-payment of special pay to sig. 
nallers on· the utilisation of wire. 
less Operators on Microwave 
"Teleprinter (Southern Railway)" 
(XLVII-15-12-70), 141-42. 

Overtime allowance to Junior Assis-
tant Engineers in CPWD(XLVII-
14-12-70), 75. 

Pay scales -of employees of Khadi 
Gramodyog Bhavan, New Delhi 
(XLVII-IB-12-70), B6-B'1_ 

Payment of Arrears of Pay to Em-
ployees Reinstated in Service 
(XLVI-B-12-70), 118-119. 

Payment of hill allowance to central 
Government employees in Manipur 
()tLVI-2-12-70), 313-14. 

Payment of overtime a1Jo~rai1ce to 
Station M-asters for working be-
yond rostered hours (Northern 
Bailway (XLVII_15-12-70), 98. 

Payment of Proiect. Allowance to 
P & T Staff at Ranchi (XLV-12-

11-70), 181-82. 
Project and Hill Compensatory Al-

lowance to Posts and Telegraphs 
~oyees of Bigh RaQges. DWi-
sian.of Kottayam, Kerala (Xl.. VI-
3-12-'lO), 125-26. 



PAY &. ALLOWANCES-Contd PENSION(S): 

'Project Allowance to P &. T Em-
ployees working in Pong Dam 
area of Kangra Valley (XLV-
19-11-70), 156. 

Proposal received Re. Revision of 
Pay Seales (X1.V1-2'l-1l-'l0), 194. 

Regular Scale of Pay fot 
Employees of Railway 
fications (Northern 
(>CLV1l-15-12-70), 60. 

Casual 
Electri-

Railway) 

Revision of Pay Scales of Manipur 
Employees (XLV-18-11-70), 209-
10. 

Revision of pay. scales of staff in 
Industrial Training Institute in 
Delhi (XLV-12-11-70), 86-67. 

Rise in Pay of U.N. Staff (XLVU-
14-12-70),35-36 

Salaries and service conditions of 
Scientific and Technical Personnel 
(XLVI--4-12-70), 72. 

Special Pay to Signallers working 
on Teleprinters on Southern Rail-
way (XLVII-15-l2-70), 142-43. 

Special pay to Wireless Opera· 
tors working on Radio Teleprinters 
(XLVII-15-12-70), 140-41. 

Withholding of D.A. to Non-Teach-
ing Staff of Municipal Adminis-
tered Schools in West Bengal 
(XLVI-4-12-70), 164. 

PAY COMJ4ISSION (S): 

Delay in fixation of pay as a result 
of Second Pay CoIllmission's re-
commendations (XLVI-2-12-70), 
208-09. 

Departments in the army, navy and 
air force under sphere 01 the pay 
commission (XLVU-18-12-70), 
~11-12. 

Enlargement of scope of Tertns of 
Reference of Third Pay Commis-
sion (XLV-20-11-70), 81. 

Finalisation of Report of Third Pay 
Commission (XLVI-27-n":70), 
169. 

Increase in Salaries as a Besult of 
proposals of' Pay Commission 
(XLV-20-11-70), 10a-09. 

Family Pension-cv.m-Insurance for 
Workers (XLV-12-1l-70), lSi. 

Proposal to revise Out- moded. and 
Out-dated Act of 1871 baaed on 

. Pension Act (XLV-20-11-70), 79. 
Representations from retirecl person-

nel of fonner Travancore Cochin 
Forces reaarding increase in pen-
sion (XLVII-14-12-70), 71-72. 

Suspension of Pensions of Artny 
Personnel <XLV-9-11-70), 161-
62. 

PER CAPITA INCOME (XLVU-
9-12-70), 78-79. 

Per capita int'ome in States (XL'!. 
-9-12-70), 79-80. 

PERMANENT MAGNET LIMITE[;, 
BOMBAY: 

Payment of income tax by the offi-
cers of Mts. Permanent Magnet 
Limited, Bombay (XLVII-18-12-
70),76-77. 

PERMIT(S): 

Permits for 10Dg distance haulage 
to road Transport Companies 
(XLVII-15-12-70), 35-36. 

PERSONAL EXPLANATIONS: 

Allgatjon against Shri A. K. Kisku 
(XLVU-1l-12-70), 235-37. 

Personal Explanation by Shri A. K. 
Kisku (XLVI-25-11.70), 226. 

Personal Explanation by Shri Lobo 
Prabhu (XLVI-24-11-70), 195-96. 
(XL VI-2-12-70), 3Bt---91. 

Personal Explanation by Shrl Morarjl 
Desai (XLVII-1l-12-70), 218-26, 
2'0. 

Personal explanation by Shri Sant 
Bux Singh (XLVI-4-12-70), 245-
47. 

PETITIONS: 

Applicability of the Industrial Dis-
putes Act. 1947 to Medical and 
Sales Representatives (XLVU-
11-12-70), 231-32. 

Howrah-Amta and Howrah-Sheo-
khala Light Railway . CompanieS 
-XLVU-17-12-70), 283. .. 
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PETITIONS-Contd. 

Inclusion of certain castes in the 
List of Scheduled Castes of Andhra 
Pradesh (XLV-16-11-70), 218-
23. 

Pay scale of techers in Delhi 
(XLVII-18-12-70), 279. 

Prevt:ntion of Food Adulterati:m 
Act (XLVI-20-11-70), 237-38. 

Scheduled Castes and Scheduled 
Tribes Orders (Amendment) Bill, 

1967 (XLVI-lI-12-70), 216. 
Service cOBditions of Employees of 

M.E.S. (XLVI---'7-12-70), 172. 

PETRO-CHEMICALS: 

Import of Crude Oil as Food Stock 
for Petro-Chemicals (XLVll-14-
12-71), 151-52. 

Setting up of· Petro-Chemical Com-
plex at Cochin (XLVII-14-12-70), 
40. 

Setting up of Petro-Chemical Com-
plex in Tamil Nadu in collabora-
tion with I.C'!. (XLVII-14-12-
70), 46-47. 

PETRO-CHEMICAL COMPLEX: 

Long term plan for development of 
Petro-Chemical Complex in the 
country (XL VI-2-12-70), 47-48. 

PETROLEUM: 

Arrangements for security of under. 
groundioverground oil pipelines 
(XL VI-7-12-70), 115. 

Import of Crude Petroleum and 
Sulphur from Iraq (XLV-9-11-
70), 164. 

Production and demand of petroleum 
products by 1971 (XLVI-2-12-70), 

Production of petroleum coke (XLV 
-16-11-70). 155-56. 

Progress in drilling for petroleum at 
Atharmura and Baramura in Tri-
pura (XLVI-7-12-70), 93. 

PHILIPPINES: 
Setting up of Joint Industrial Under-

takings by India in Philippines 
(XLV-18-11-70), 69. 

Trade delegation from Philippines 
(XLV-1l-11-70), 190. 

PHIZQ: 

British help to Phizo (XLV-2B-
11-70), 65. 

PILOTS: 

Reported refusal by Indian Airlines 
Pilots to By Avros (CA) (XLVI-
7-12-70), 156-71. 

Situation created by the agitation of 
Indian Airlines Pilots (St) (XLV 
-11-12-70), 232-36. 

PLAN(S): 

Arrangements for watching imple-
mentation of Plan (XLVI-2-12-
70), 2B6. 

Change proposed in basis of alloca-
tion of funds for States' plans 
(XLVI-25-11-70), 131-32. 

Finalisation of annual plan for 1971-
72 (XLVII-16-12-70), 149-50. 

Guidelines for States for formulation 
of Annual Plan (XLVI-25-11-70), 
171-72. 

Mobilisation of additional resources 
for development (XLVII-9-12-
70), 152-53. 

Plan for Conversion of Rajasthan 
Desert into Pasture in 12 years 
(XLVI-3-12-70), 152-53. 

Tapping sources for 1971-72 plan 
(XL VII-IB-12-70), 127. 

PLAN, FOURTH: 

Additions to Fourth Plan by way 
of an Addendum (XLV-18-11-70), 
136. 

All India Coordinating Research 
Project for Coconut during IV 
Plan (XLVI-10-12-70), 20-27. 

Allocation tor Development of In-
land and "marine fishery during 
Fourth Plan (XLV-12-11-VO), 
10B-09. 

Boosting up Production of Cash 
Crops like Cotton and 0ilJeedIJ 
during Fourth Plan(XLvn-l~-
12-70), 20-24. 
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PLAN FOURTH-Colltd. PLAN FOURTH--Con~d. 

~ha~in plan ·targets (~VIl_9-
12-70), 176. 

Demand UP Government for re-
commendation re-considentioP ·of 
;Fourth Plan (XLV-18-11-70), 
:l~lB. 

Deterioration in stWPly posi~on of 
Benzene by the ebd of Fourth 
Plan(,XL'VI..:....,.7-~'JO), '1:34. 

'f)e,'elopmeht()f Cottage -Induatries 
During FoUrth·iilbn (XLV-19-H-
70), 167-68. 

Estimates of unemployment and jobs 
. expected to be -created during 
'FourthPlan (XLVII-I6-12-70), 
198-99. 

Expenditure involved on setting up 
of TV station during Fourth 
Plan (XLVI-~6-1l-70), 183. 

Ependiture on Development of Agri-
culture in Madhya Pradesh dming 
Fourth Plan (XLVI-26-11-70), 
153. 

Expendit ure on F.xpansion of Po'!t~ 
and Telegraphs Department under 
Fourth Plan (XLV-19-11-70), 84. 

Gaps between allocations and actual 
investments by the States during 
Fourth Plan (XLVI-25-11-70), 
101...:02. 

Guideline to States for Food Prod-
ductioo Target based on Intensive 
A,griculture dl:ring IV Plan 
(XLVI-3-12-70). 29-30. 

Housing programme in Fourth Pla.n 
(XLV-23-11-70),70. 

Incr.eased shipping and tl'8JUlPOrt 
CII}1ltCity -during Fourth Plan 
XLVI-4-12-70), 175. 

Laying of railway lines in Kerala 
during :Fourtb Plan (XLVII-I5-
ll.;.'m), 86. 

Manufacture of Civilian Aircraft 
dU~1 EQW1.hPlan (XLVII-14-
.12-70), 101~02. 

'ManufactUre- t)f Erigines and Cflac!lt.." 
during Fourth Plan (XLVI-fl-12-
70), 20-:24. 

Mi4.term appnisal of progress .made 
~ Fourtb P1art (lK-LVI--25-
11-'TO), 139-40. 

NewRe,dio Station In FClurth 'plan 
in Maharashtra (XLV~I2':11-70). 
'18. 

Outlay on Cotton Development dur-
Jag Fourth Plan (XLVI-3-12-70). 
32. 

Flap to promote wild .life toutism 
d~~IFourthPlan (XLVU-1B-
12-70), 43. 

'l\'rogr~e for Proi»bitiop during 
'Fourth Plan (XJ,.V-l,7.,.\1-71l), -64. 

ProvUlion . of housing f8cillties in 
Maharashtra during Fourth Five 
Year Plan (XLVl-2-12":'70), 147-
4B. 

Revision of Fourth Plan' Foodgrains 
target~ (XLV_12-11-'lO) 48-H 

Revision of targets for development 
programme in Fourth Plan (XLVI 
-25-11-70),102-03. 

Setting uP of automatic ~elE'phor.l' 
exchange at Imphal during Fourth 
Plan (XLVI-3~12-'10), 163-64. 

Size of Fourth Plan for Rajasthan 
(XLVII-16-12-70) , 71. 

Small Farmers Development Agency 
Programme in Orissa during 
Fourth Plan (XLV-12-11-70), 
93-94. 

Total outlay for West Bengal in 
Fourth Plan (XLVI-25-11-70), 
159-80. 

Tribal blocks in States during Fourth 
Plan (XLV-I0-11-70), 51-53. 

PLANNING COMMISSION; 
Consultation with Planning Com-

niission for a new ceiling on land 
in West Bengal (XLV-19-11-70). 

184. 

Decisions taken by Planning Com-
mision to increase avenues of em-
ployYnent (}(LV1~25-11-70), 145-
46. 

Delay by PlllllnmgCommisiion in 
s&nctioning PENCH Hyde] Pro-
ject in Maharaehtra· CXL VI-
25-11-70), 44-45. 

. DiJference of opinion' between Gov-
ernment and Planning -COmmis-
siOR en plan priorities ~V-
11-11-70.), 581 
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.(;lUdelines Set Jay PlanhWllCommis-

sion for iainistdes for forwal'ding 
new proposals (XLVI~25-11-'10), 
-63_H. 

Plan' for makiDg changes in the or-
ganisation of planning Commis-
sion (XLVI-25-11-70), 169-70. 

Programme of·the research pro-
gramme committee of Planning 

'Commission dCL\7-l1-l1~'70) ,143, . 
Review of economy of ·the country II 

by Planrling Commission (XLV-
11-11-'10), 108. I 

Vacancy in Planning Commission 
(XLVII-9-12-70), 105. 

Working of Planning Commission 
commented upon by Institute rtf 
Public Administration (XLV-
18-11-70), 149, 

PLANTATION JNrUSTRY: 

Decline in prices Of products of 
. plantation irtdustry (XLVII-
16_12-70), 176. 

PLASTIC: 

! 

I 
I 
i 

Development of neW kind Of plastic I 
I by Indian scientists (XL VI- I 

'1-12-70), 146. !, 

Manufacture of Plastic Bags for 
storing Grains and. Fertilisers and I 
its effect on Jute Industry , 
(XLVII-17-12-70), 55. 1\ 

PLYWOOD FACTORY: 

Agreement on Setting up of a Ply- I 
wood Factory in Tripura (XLV- , 
19-11-70), 10'1. i 

Pqwood FacUJry in West Nimar 
(MadhYa Pradesh (XLV-17-11-
70), 85. 

PODDARS, 'MIS: 
Irregularities committed by MIS 

Poddar International Transport 
Ownt:rs in payment of lncome·tax 
(XL~18-i2-70), 81. 

Mines owned by Mis .Foddars 
(XLVU-14-12-70), 1:13-84. 

I 

POLAND: 

I;QQI1Qf;llQD<;~an items to 
Poland and-Bulgaria (XLVn:_ 
9-:12. ... 7.0), ·.7~. 
~ tof ;)JQtisb Wactol's 'through pri-

v .. te Aaency CXLVII-l0 .. 1Z_70). 
;155_ 

·tpOLICE: 

Assurance given by Minister re-
Pl'ding actiOn against Delhi 
Police (XLV-':11-11-70), 154. 

Attacks or. PCJice personnel in W.'rt 
Bengal (XLVl-25-11_·,0). 161. 

Attack on POlicamen by NaxaJites 
being engineered by ex-police per_ 
sonnel (XLVI-25-1J-70). 139. 

Charges against Gandhi Nagar 
Police Station, Delhi (XL VI-
2-12-70), 256-57. 

cOmplaints Of non regiBtration of 
cases by Delhi police (XL VI-
25-11_70), 103-04. 

Death of a young boy, Samir Bhatta_ 
charjee in Calc.utta in the hands 
of pOlicemen CXLV-1l-1l-70) 
129. • 

Directions issued to State Qovern-
ments re: attaCk on Policemen in 
States (XLV-l~11_70), 188..69. 

Import of rio~ cor.trol aids for u-" 
by POliCe on mob (XLV-ll-ll_ 
70), 91. 

Killing of Police A.S. Is. in Calcutta. 
by Nexalites (XLV-18-11_70) 
167. ' 

N8}iEalites' ·inftuence among police 
personnel and High Offi-
cials Of West Bengal Government 
(XLVI-25-11-'i0), 114-15. 

Observations of Calcutt~ Police 
Commissioner re: attacks on the 
police (XLVII-9-12-70), 110_ 

Police confeienee at -Hyderabad 
(XL VI-25-11-70). 100-01. 

Policemen suspected Of haviI!.i. cOM-
plicity in murders in West .Bengal 
(XLVI-2-12-70j, 54. 
'~t of Delhi Policemen 

6XLvn:-4-1~70)"l47. 
Re.tnlRetemant of Delhi 'policemen 

suspended/dismiSSed during 196'7 
.strike (.xLVII-18..12-'10), 185. 
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POLICE: contd. 

Restoration of recognition to West 
Bengal Police Association (XLV-
18-11-70), 110-11. 

Statement by Commissioner of Cal-
cutta Pollee Re. Anti-Social ElCl-
ments (XLV-.-IB-ll-'10), 174. 

Two youngs each carrying a re-
volver intercepted by police at 
Dum Dum (XLVI-25-11-70), 
110-12. 

Wanton attack on police personnel 
is West Bengal (XLVI-25-11-70), 
161_62.. 

POLlCE FIRINGS: 

Judicial inquiry into poliee firings 
in West Bengal (XLVI-25-11-70), 
160. 

Persons killed after suspension of 
enquiries into police firings. in 
West Bengal (XLVII-16-l2-70), 
34-35. 

POLlO: 

Cases of Polio in the capital (XLV-
16-11-70). 35-36. 

Oral Polio vaccine (XLVI-7_12-70), 
56. 

POLmCAL PARTIES: 

Invitation to Political Parties to 
Participate in AIR programme on 
East Pakistan (XLV-10-ll-ro). 
26-27. 

Land revenue appropriated by 
Po1itical parties <XLVU-IO-'!!-
70), 94, 

Observation of Chief Justice of 
IncUa regarding restriction of the 
number of political parties 
(XLV-1l-1l_70), 85. 

Political parties having their volun-
1eer and front organisations 
(XLVr-2-l2-70), %17. 

Recognition of Jamat-i..lslami as a 
Political Party (XLVII-15..12-
70), 47-48. 

StePs to Prevent Political Parties 
from Usurping shares of owners of 
Disputed Lands (XLVI-3-12-70). 
130. 

POLITICAL SUFFERERS: 

Pension to ex-Andaman political 
prisoners (XLVI-2-l2-70), 227-
28. 

Withdtawal of concession given to 
political sufterers in matter of ap-
pointments (XLVII-9-12-70), 55-
56. 

Debates 

Appeal to Government by former 
revolutionaries and freedom 
fighters Jor mitigation Of .their 
sufferings (C.A.) (XLVII-24_12-
70), 212-32. 

POLYTECHNICS: 

Promotion of Non-Engineering 
Teachers of Polytechnics in 
Delhi <XLVI-27-11-70). 67-68. 

Survey on the working of Polytec-
hnics (XLVII-1l_12-70). 198. 

PONDICHERRY: 

Air Stations for Pondicherry and 
Goa Daman and Diu (XL VI-
26-11_70), 97. 

Pension fund contribution of Pondi-
cherry ex-French offiCials (XLVII 
-16-12-70). 210. 

Promotion of ex-French officials of 
Pondicherry (XLVII-16-12-70), 
209. 

Scooter Plant in Pondicherry 
(XLVI-24-11-70). 74. 

Statehood for pondicherry (XLVI-
25_11-70), 150. 

PORT(S): 

Accounts CelJ for Major Ports 
(XLVI-27-11-70), 90-92. 

Average per Capita Annual Earn-
ings of Port Workers in Major 
Ports (XLVI--4-l2-70), lOfl. 

Cargo Berth in Paradeep Port 
(XLVI-4-12_70), 82. 

Completion of Berths in Major 
Ports during Fourth Plan (XLVI 
-21-11-70), 188.89. 

Declaration of Emergency 'in Cal-
cutta Port (XLVD-17-12_70), 
221. 

-----.---------
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PORT(S): contd. 

Decline in traffic handled by :Bom-
bay port since 1966-67 (XLVII-
18-12-70), 168. 

Development of major POrts by 
Government (XLVII-1l-12-70), 
79. 

Dredging of Para deep polt (XLVII-
18-12-70), 186. 

Global Tenders for dredging of the 
Channel and opproach Gf Cochin 
Port (XLVI-4_12-70), 185. 

Inter.port Consultation held in Mad-
ras (XLVI-4-12-70). 181. 

Paradeep port affected by cyclonic 
storm (XL VII-18-12.70), 142. 

Proposal to impose a .25 per cent 
freight surcharge on cargo loaded 
at Indian ports to London 
(XLVIl-IB-12_70), 4~46. 

Scheme to increase the capacity -of 
ore handling plant at Paradeep 
POrt (XLVII-18-12-70), 186 . 

Storage facilities at Calcutta port 
(XLVI-25-11-70) 67. 

Strike in Calcutta 'Port (XLVI-
26-11_70), 31-37. 

Tenders for Construction of Cargo 
Berth in Paradeep Port (XLVI-
4_12_70), 102. 

Volume and Value of Export In.-
port through Calcutta Port ('-! 
VI-4-12-70), 105. 

POSTS AND TELEGRAPHS: 

Absorption Of Class III and IV staff 
of P & T Department who volun-
teeared to work during September, 

. 1()63 Strike eXLVII_I0_!2_'7!:l, 
60. 

Auditing of Accounts of Post Office 
in Gorakhpur, UP (XLVI-3-12-
70), 101_02. 

Change in the name of Post Office 
at Dalmi'lpuram nito Kalku:!i 
CXLVII-10-12-70), 170. 

Committee on Working of Extra-
Departmental System in P&T DE'part-

ment (XLV-12-11-70), 160-6!. 
Construction of new Building of 

P&T Office at Dahod, District 
Panchmahals (XLV-12-11-70), 
57. 

POSTS AND TELFGRAPHS: C'ontd. 

Conversion of Ramtarakhat Extra 
Department Branch Office into 
Subpost Office (West Bengal) 
(XLVI-3-12-70), 139-40. 

Creation of Separate Postal Circle 
of Post Master General in Har-
yana and Himachal Pradesh 
(XLV-19-Il-70), 157. 

Delay in Delivery of Postal Articles 
in Village of Babatpur, District 
Varanasi U.P. (XLVI-3-12.70), 
164. 

Delay :n Despatch and Delivery of 
Letter in Patna due to merger of 
G.P.O. and R.M:S; at Patna 
(XLVI-3-12-70). 125. 

Delavs in Transit and Delivery of 
P~tal Articles (XLVI-3-12-70). 
134-35. 

D~'mands c.f All India Telegraph 
Engineering Employees Union 
Class II (XLVlI-17-12-7tl), 151. 

Depu~ationist5 in P & T Directorll:C' 
debarred from promotion in their 
Parent Offices (XLVI-26-11-70), 
167-68. 

Enquiry into complaint of irregul(:r 
postal delivery in Alambagh 
Lucknow (XLVlI-17-12-70), 247. 

Enquiry into Embezzlement of 
Saving Banks Deposit in Po~t 
Office Hargunpur, Bijnc.r, UP 
(XLV-12-11-70), 120-21. 

Enquiry into non-cancellation of 
stamps on letters posted in GPO., 
Bombay (XLVI-26-11-70), 53-
54. 

Facility of Savings Bank and Pay-
ment of Pension from Extra 
Departmeuhl Branch Post Office 
(XLV-12-11-70), 121-22. 

Filling up of Selection 
Clerks in Centralised 

. Parcel Accounts Work 
17-12-70), 85. 

Grade 
Foreign 

(XLvn-

Fixation of wages of part-tim~ em· 
ployees working in P&T Circle 
(XLVII-IO-12-70), 100. 

Funds for Creation of AddiUonal 
Posts in P&T Circle, Bihar 
(XLV-19-11-70). 144. 
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PRESS COUNCIL-CORtci. 

Press Council OplnlOD in Daily 
"Tribune" (XLV-12-11-70), 
8O~81. 

PRESS INFORMATION BUREAU: 

Accreditation given by P .l.B. 
(XLVI--26~1l-70), 168-69. 

PRESS TRUST OF INDIA: 

Central Goverlllni!nt Funds to PTI 
(XLVll-14-12-70), 211. 

Conversion of PTI and other News 
Agencies into Corporation 
(XLVII-10-1~70), 30-34. 

PRICE{S) : 

Consumer Price Index of Workers 
(XLVI-3-1~70), 13S-38. 

Decrease in. depocJts fOllowing rise 
in prices (XLVI-27-11-70), 221. 

Demand by Punjab provincial Rice 
Merchants Association for rise in 
Procurement Price of Rice 
(XLVI-3-12-70), 55. 

Four-point programme reo price 
stabilisation (XLVII-18-12-?o), 
118. 

High Cost of imported drugs 
charged by State Trading Corpo-
ration from drug manufacturers 
(XLVII-14-12-70), 142-43. 

Inc.rease in price of medical 
preparations dUe to prohibitive 
duty (XLV-23~11-70), 115. 

Increase in PriceJ Of inputs in 
export products (XLV-l8-11-
70), 193 .. 

Increase in prices of Metals 
(XLVll-14-12-70), 156. 

Loss due to Rise in Support Price 
of Paddy by Punjab Government 
(XLVI-3-12-70), 54-55. 

Price Rise re5istered for Fo.)d 
Articles and other Commodities 
(XLV-20-11-70), 12-24-

PriCt] of Bars, Rods and Torsteel 
(XL" 1-24-11-70), 33. 

Request from Industrialists for 
upward Revision of prices 
(XLVI-4-1~70), 122. 

. Rise in prices of consumer goods 
(XLVIl-IB-12-70). 8O-B2. 

DEBATES: 

Impact of DrUgs (Prlces Control) 
Order on prices of drugs 
(B.A.H. Dis.) (XLV....:16-11-70) .. 

329-32. 
Price; of Drugs and Medicines 

(Dis.) (XLVlI-14-12-70), 342-
80. 

Prices of Essential Articles (Res) 
(XLV-20-11-70), 366. 
(XLVI-4-12-70), 253-313. 

eXLVII-18-12-70), 288-344. 
Price of Sugarcane (HAH Dis) 

(XL VI-25-11-70) ,308--32. 
Sugar Position and Cane Price 

(Dis) (XLVIl~16-1~70), 355-82. 
(XLVII-IB-12-70), 398--428. 

PRIME MINISTER; 

Allegation made by a Union Deputy 
Minister about RSS's plot to kill 
Prime Minister (XLVII-7-12-
70), 62-63. 

Commonwealth Prime Ministers,. 
Conference (XLV-23-11-70). 84. 

Declining by the Prime Minister of 
US President's dinner invitation 
(XLV-16-11-70), 136-37. 

Expenditure on Prime Minister's 
tours to Kerala during mid~term 
poll (XLVII-D-12-70), 139. 

Film on Shrimati Indira Gahdhi 
eXLV-12-11-70), 135-36. 

Meeting of Prime 
Indian and USSR 
70), 143-44. 

Ministers of 
(XL V-l6-11-

MeCting of Prime Minister with 
Soviet President and Prime 
Minister (XLV-23-11-70), 67. 

Memorandum on foreign policy 
submitted to Prime Minister 
(XLVI-~12-70), 205-06. 

New officers addE.d to PM's Seen'. 
tariat (XLJI-16-12...70) , 179-82. 

P.M's meeting with President of 
Muslim League, Lahore (XLV-
23-11-70), 68. 

P.M', meetin; with U.S. Foreign 
Secretary (XLVl-2.12-70). 96. 

P.M'& statement TIl:. CPI (\()8 VH>W 
on Constitution (XLVI-2-12-70) • 
279. 

-- ---------~-----_ .. -----_ .. _----_ ... - .. ----.. -------.~--
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PRIME MINISTER-Contd. 

P.M's Visit to France (XLVII-
14_12-70), 109. 

Prime Minister's foreign visit 
(XLV-23-11-70), 67. 

Prime Minister's meeting with 
President of Paklsta1. .• s New 
York (XLVI-2-12_70>, 204. 

Prime Minister's speech at U.N. 
General Assembly (XLV-23-11-
70), 145. 

Prime Minir;ter's talks with UAR 
President (XLVI-2-12_70), 50. 

Publicity to Prime Minister's speech 
in U.N. General Assembly 
(XLVI-2-12-70), 162. 

Selection of Prime Minister's team 
for UN Silver Jublilee session 
(XLVI-9-12-70), 98-99. 

Statement by P.M. re. danger to 
her life (XLVII-9-12_70), 134. 

Talk of PM's of India and UK at 
New York (XLV-23-11-70), 169. 

PRIME MINISTER'S RELIEF FUND: 

Financial assistance to a Vaidya of 
Garhwal out Of Prime Minister's 
fund <XLVI-2-12-70), 103-04. 

PRIVATE SECTOR: 
Deep-sea Fishing under Private 

sector (XLV-12-11-70), 157-58. 

Defence production in Private Sector 
(XLV-23-11-70), 165. 

Industrial Investment in Private 
Sector (XLV-17-11-70), 46. 

ManufactUre of consumer goods in 
Collaboration with Private Sector 
(XLV-17-11_70), 153. 

Setting up of a Family Planning 
foundation in Private Sector 
(XLVI-2-12-70), 45.46. 

Setting up o.f Sugar Factories in 
Private Sector in Mysore (XLVI-
26-11-70), 170-71. 

Steel capacity in Private Sector 
CXLVI-24-11-70), 164. 

PRIVILEGE. QUESTION OF; 

(XLV-IO-1l-70), 227-31; (XLVII 
-9-12-70), 219--22. 

PRIVILEGE QUESTION OF-Contd. 
-Alleged manhandling of Shri K. M. 

Koushik by Police at Nagpur 
Railway Station (XLV-18-11-70). 
236-58; (XLVI-3-12-70), 184-
88. 

Alleged manhandling Of Sbri S. K. 
Sambandhan (XLVI-2-12_70), 
276-87. 

Examination Of Shrj K. Padmanab-
han, Deputy Commissioner of 
Police and Sbri M. P. Choubey 
Sub-Inspector of Police at the 
Bar of the House (XLVI-3-12-
70), 184-88. 

llJegaJ custody of Sbri Madhu 
Limaye (XLV-12_11-70), 212-
23. 

Reprimand to Sbri S. C. Mukherjee, 
formerly Deputy IrOn and Steel 
Controller (XLVII-9_12-70), 
203-05. 

PRIVY PURSES: 

Amount paid as privy purses to 
former rulers (XLVI-25-11-70), 
78. 

Compensation to ex-rulers after 
abolition of privy purses (XLV_ 
11-11-70), 87. 

PROCEDURE: 

Procedure for Dealing with Allega-
tions against Outsiders (XLVII-
17-1t-70), 278-82, 283-99; 
(XLVII-18-12-70),225-42. 

PROHIBITION: 

Allotment of lands for prohibition 
programme for Maharashtra 
(XLV-17-11-70), 215. 

Expenditure incurred on prohibi-
tion (XLVI-8..12_70), 69. 

Prohibition in ·the States (XLVI-
24-11-70), 99. 

Prohibition Programme during 
Fourth Plan (XLVI-24-11-70), 
142. 

Report of the Study Team on. pro-
hibition (M) (XLVII-IO·12_70). 
293-98. 

---' ------ --:~--
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PROJECT(S) : 

Bodhighat Irrigation Ptoject 
_Madhya Pradesh ('XLVU-l'1~12-
70), 199. . 

Completion of various projects 
under· COnStl'UctiOIi in States 
(>CLV11--9-12-70>, 193-~ 

Contract for major Wl)ra in Farak-
ka barrage project <XLV-ll-ll-
70), 62. 

Cost of Beas dam project (XLV--
11-11-70)., 132. 

Delay in completion Of Iddiki hYde! 
project (XLV--1l-1l-70), 32. 

DemllBd fer additional at!lOunt· by 
Bihar Government far Kosi and 
G!lndak projects (XLV--ll-ll-
70), 153. 

Progress in the working of Loktak 
project (XLV--Il-Il-70), 103. 

Raising. of compensation amount 
at Baeas project oustees (XLVII--

9_12-'10), 19l. 
Site for Borak project in Manipur 

(XLV--1l-11-70), 40. 
Work on great Gangau project to 

i,nerease irritating capacity of 
Ken canal (XLV11--9-12.70) 103-
04. ' 

PROVIDENT FUND: 
Accumulated Provident Fund dues 

in Pakistan (XLVTI--17·12-70), 
228. 

Accumulated provident fUnd- dues in 
P-akistan (XLVTI-18-12-70>, 206. 

·Arrears of prOvident Fund out-
~nding against M/s"'Turner Mor-
rison Company Ltd. (XLV11--
11.12-70). 68. 

Dep.utationists in Offices of Proivdent 
FWld Commissioner (XLVII-
1&-12--70) ,93. 

Non-deposit of Employees' Pro-
vident Fund· dues by Employers 
(XLV-I9;-ll-70), 216 .. 

Proposal to introduce EmPloyees 
Provident Fund Scheme in Dtab-
lishments having. one HUlllbed 
Work~rs (XI,.VII-17.12-70) , 82. 

PUBUCATION{S) : 
Books written by retired militatY 

omc.rs on defence (XLVI--7·12-
79), 86. 

PUBLICATION(&)~ 

Pr\Il~i of Govenunent Publica-
tions both in Hi,ncij and English 
(XLV-18-11-70). 142. 

PUBLIC SECTOR: 
Advertisements of Publi<: Untkr· 

takings in the Times London 
(~VII--17.12.70), 165. 

Air India Chairman's views regard-
in.&" Greater AutOQO!nY to Public 
Sector (XLV-20-11-7(t). 70-'11. 

Ban on EmplOYlD'!Jlt ofReti.red Per· 
sonnel in Public Undertakings in 
Kerala (XLV-%O·ll-'7(), 73-74. 

Booklet entttled 'the Strange Case of 
a Giant Named Public Sector" 
(XLVU,-17-12.70), 36. 

Capital cost of Public SectQI' PrO-
jects under the Ministry of Steel 
Uld Ht\avy Engineering (XLVI-
8--12-'11), 109-110. 

Cashew Corporation in Public Sector 
(XLVl--25-11-70), 35-36. 

Changes in Management of Public 
Undetotakings (XLV-20_11-70). 
66-67. 

Complaint against PUblic Under-
takings (XLVI-2'1-11-70), 89·90. 

(A)etrol (lfbarler deals through Pub-
lic SectOr (XLV'-18-11-70), 48·49. 

Credit to Public Sector (XLVl--
4.12.70), 37. 

Disparities between Central Gov-
ernment em~~ and'elIWloyees 
of P\lbl:ic Undertakings in the 
matter of pension and provident. 
beneflts (XLVll--18-12-70), 110-
11. 

Diversion of funds of financial insti. 
tutions iftto Public Sector 
,(XLVlI-le..12-70), 3&-87. 

Financial A-sststance to Public Sec-
tor Undertakings (XLV-20-U-
70), 81. 

Free travel facilities to Unio~ in 
Public Se"l!tor Undertaking 
(XLVlI--14-12..'JO), 13'. 

Governmea' Advertisemeftts to 
Indian. Forei~ and Semi-F~i.gn. 
Advesrtising Concems by Publlc 
Uodertaltin,. (XLv .... 12.n·TO). 
78-79. 

----------------
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PUBLIC SECTOR-C01Itd. 

Increase in Public Sector Outlay in 
Annual Plan (XLV-18-11-70), 
133. 

Losses to public sector projects in-
cluding Bowo Steel Plant due to 
Bungalings and collusion 
(XL V-1l-1l-70), 141. 

Man-days lost due to strikes in Pub-
lie Sector plants (XLVI-3_12-70), 
182. 

Manufacture of computers in public 
sector through Electronics Corpo-
ration of India (XLVI-25-11-70), 
91. 

Manufacture Of Nylon fabrics and 
steel products in Public Sector 
(XLVI-24-11-70), 153.· 

Manufacture of Scooters in Public 
Sector (XLV-10-11-70), 212-13. 

Manufacture Of tractors in Public 
Sector (XLVI-26-11-70), 181-
84. 

Misuse of authority in public sector 
projects and Bihar Stilte Electri-
city Board (XLV-1l-1l-70), 194. 

Non..Refundable Fee for Posts Ad-
vertised by Public Undertakings 
(XLV-20-11-70), 89-90. 

Non_utilisation of capacities by pub-
lie undertakings (XLVII-l 8-12-
70), 86-96. 

Nylon fabric plants in publie sec-
tor (XLVI-25-11-70), 56. 

Payment of LIC premium by publiC 
undertakings (XLVII-18-12-70), 
46. 

Persons belonging to Backward com-
munities on the Boards of Direc-
tors of Public Undertakings 
(XLVl-27-11-70), 85-86. 

Policy for Recruitment in PubliC 
Undertakings (XLV-20-11-70), 
83. 

Production of Consumer Goods in 
Public Sector (XLV-IO-USO), 
171-72, 188-89. 

Production Of Consumer Goods in 
Public Sector (XLV-IO-Il-70), 
188-89. 

Production of Steel Ingots at Public 
Sector steel Plants (XLV-I0-11-
70), HIS. 

PuBLIC SECTOR-Contd. 

Programme for replacement of 
Plant and Equipment Of Public 
Undertakings (XLV-17-11-70), 
164. 

Public Sector Corporations under 
Ministry of Steel and Heavy En-
gineering (XLV-17-11_70>, 62. 

Public Sector industries around 
Nagpur (XLVI-24-11_70), 164-65. 

Public Sector Undertakings trading 
with Taiwan (XLV-18-11-70), 51-
52. 

Reservation of Posts in Public Sec-
tor Undertakings for Scheduled 
Castes and Tribes (XLV-9-11-70), 
183. 

Retirement Benefits to Employees 
absorbed in Public Undertakings 
(XLV-20-11-70), 24-28. 

Schemes to improve industrial re-
lations and productivity in Public 
Undertakings (XLV-19-11-70), 
140. 

Setting up of Ancillary Industries 
by Public Sector Undertakings 
(XLV-9_11-70), 93-94. 

Setting up Of Explosives Plant in 
Public sector (XLV-9-11-70), 25_ 
26. 

Setting up of Handloom Finance 
Corporation in public Sector 
(XL VI-25-11-70), 183. 

Setting up of Oil Refinery in Public 
Sector (XLV-9-11-70). 158-59. 

Small car in Public Sector (XLV-
10_11-70), 37-38, 119-20. 

Studies into Inventory of Public 
Sector Enterprises (XLV-20-11-
70), 68-69. 

Topics discussed at the Conference 
of Heads of Public Undertakings 
held in Delhi (XLV-9-11-70). 
136-37. 

Total investment made in Public 
Sector Synthetic Drugs Plants 
(XLVI-2-12-70), 69-71 

----------------_.---
3T:i5 LS-72-13. 
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PUBLIC SECTOR-Contd. 

Withdrawal of I.A.S. Officers from 
Posta held by them in' Public 
Uaditrtakings (XLV -20-11-70) , 
68-64. 

Workers Participation in Manace-
ment of Public Sector Uadertak-
ings (XLV-I2.U.70) 6'1-88. 

World. Bank's aid tor Publk: sector 
projects (XLVII-lB-12-70), 178. 

PUBUC SCHooL(S): 

Granting Of Recognition to Public 
Schools (XLVl-4-12-70>, 80. 

PUNJAB: 

Acute power shortage in Punjab 
(XLV-1l-11-70), 80. 

Agitation by punjab Farmers re-
garding RS-09 Tractors aUoted 
to them ('XLVTI-11-12..70), 51. 

AllegatiOn against Managing Direc-
tor, Punjab Stat~ Agro Industries 
(XLVII-IV-12-70), 103. 

Alleged statement by a Minister of 
Punjab Government 1"e. action on 
claiming Bindias Mother 1'ongue 
(XLVII-16-12-70). 185-88. 

Compebsation to Farmers of Punjab 
due to loss Buffered from Defec-
tive RS-09 Tractor (XLVII-17-12-
70),37. 

Complaints from people of Fazilka 
and Abohar areas for neglecting 
development of the areas by Pun-
jab Government (XLVI-2S-1l-
70), 64-65. 

Cut in power suPfJly to Pun;ab due 
to present level of Gobindsagar 
Lake (XLVII-9-12_70), 49-50. 

Demonstration farm tor Rice Culti-
vation tbrou.ghHigh Yielding 
Varieties in Punjab (XLVl-26-11 
70), 85-86. 

Distribution of Aaseta on reorgani-
sation of Punjab (XLVI-i-12-70). 
278-79. 

Drilling in Punjab for locating oil 
and gaseS C:XLVl-2-12-70>, 203-
M. 

PUNJAB-,...Contd. 

Enquiry otflce at Patbankot Station 
(Punjab) (XLVI-24-11-70), 158. 

Fau in production of wheat in 
Punjap due to lack of water and 
electricity (XLVII-17.12-70), 156. 

Gift 'Cows' Received in Punjab 
from U.K. (XLVI-26-11-70), 119-
20. 

Grant of Punjab pay scales to the 
employees of Chandigarh (XLVII 
-16-12-70), li4. 

GTanulation plant for manufacture 
of balanced :fertilizer in Punjab 
(XLVI-7-12-70>, 63. 

Industries affected by power shor-
tage in Punjab (XLVl-2-12-70), 
325-26. 

Management of Gurdw&rU of Pun-
jab, Haryana ~d Himacl1al Pra-
desh (XLVII-l 6-12-70) , 78-79. 

Meeting between Chief Minister 
Punjab and Union Food and Agri-
culture Minister regarding early 
fix~tion of Procurment price of 
wheat (XLVI-M-1l-70). 37-38. 

Misappropriation of funds- in Punjab 
Qadi Gramodyog Sang}! (XLVII 
-15-12..70), 48-47. 

Notice by Punjab Government for 
withdrawal of princely privileges 
(XLV-1l-1l-70). 113. 

Opening of T.V. Relay Station in 
Punjab (XL VII-J1>-12-70), 86. 

Provision Of Water and Power from 
Beas Multi_PurpoSe Proje:t to 
Punjab, Haryana and Rajasthan 
(XLvt-25-11_70), 96-97. 

Reallocation of stat! on reorganisa-
tion cf Punjab (XLVl-2-12-70), 
278. 

Recommendation by Commissioner 
for Linguistic Minorities 1"e. issu-
ing of direction to Punjab 
CXLVl"':25-11-70), 61).70: 

Report of Committee of Technical 
EXperts Te. irrigated areas (XLVI 
-25-11-70>. l'73-74. 

Reported Bunlliq Of Wheat in 
Food-grain GodowIIB in Punjab 
(XLV-12-11-70), 123. 
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PUNJAB-contd. 

Request from punjab Farmers for 
Replacement of GDR Tractors 
even after removal of their de-
fects (XL VI-26-11-70), 149-50. 

Request from Punjab for Helicop-
ters and Combined Harvestors 
from Foreign ~untries (XL VI-
26-11-70), 84-85. 

Scheme for setting up of motels 
along the National Highways in 
Punjab (XLVll-18-12-70), 133. 

Shortage Of power in Punjab aftecl-
ing industry and agI'iculture 
(XLVll-9_12-70), 168-69, 

Stay order by Supreme Court on 
language notification of Govern-
ment of Punjab (XLV-Il-1l-70), 
167. . .. 

T.V. for punjab (XLV-12-11-70), 
167-1118. 

Terms and conditions settled bet-
ween Beas Construction Board 
and lending department of Pun-
jab State (XLVll-16-12-70), 
188-89. 

Vacancies of judges in Punjab and 
Haryana High Court (XLVI-
2.12.10), 246-49. 

Debates 

Reported Depression in the rice 
market in Punjab dUe to non-
availability of railway wagons 
(CA) (XLVII-17-12-70), 255--77. 

Q 

QUTAB MINAR 

Entry fee at Qutab Minar, Delhi 
(XLVI--4-12-70), 196. 

R 
RADIO (S): 

Amnesty for renewal of unlicenced 
radio and television llctsduring 
1971 (XLVII-10-12-70), 155. 

Closing down of firms producing 
radios in small Bcale sector (XLV 
-11-11-70), 201. 

I 
I 
I 

-I 
I 
I 
I 

RADIO (S)-Concld. 

Foreign collaboration In 
induatry (XLV-IO-ll-70), 

RADIO ISOTOPES: 

radiQ 
42-~L 

Utilisation of radio isotopes in the 
sphere of irrigation (XLVll,--
16-12-70), 40-41. 

RADIO PEACE AND PROGRESS: 

Radio Peace and Progress T.V. 
Station in India (XLVI--3-12-70), 
28. 

RADIO STATIONoS: 
New radio statioo in Fourth Plan 

in Maharashtra (XLV-12-11-70), 
78. 

Radio Stations in Madhya Bbant 
(XLV-19-11-70), 52. 

States without radio station (XLVI 
-3-12-70), 47. 

RAE BAREILI: 
Central financial aSSlSlar.ce for-

development of Rae BareHi (UP), 
(XL1II1-14-12-70), 162-63. 

RAILWAYS 
Abolition of Air-conditioned first 

and second class coaches and 
saloon cars (XLV-17-11-70), 136. 

Abolition of half ticket system 
(XLV-17-11-70), 175. 

Achievement of Cell set up to 
implement ll-Point Program~e 

(XLV-17-11-70), 106. 
Automatic S~d and Train stop 

equipment for Railway Engines 
(XLVII-15-12-'10), 144. 

Advice of Soviet Experts for Tube 
Railway in Calcutta (XLV-
10-11-70), 140-41. 

Bomb thrown on train in Calcutta 
at the South Section of Sealdab 
Division (Eastern Railway) 
(XLVI--8-12-70), 106-07. 

Check on thefts on Railways (XLV 
-10-11-70>, 83-&4. 

Compensation paid to the families 
of Travelling Ticket Inspectors 
killed during drive against. ticket-
less travellers (XLVll-lS-12-70"), 
77. _._-_ ... _ .. --- ... ----.- .. - ----.... ------- .... _- -_. - ._- ----
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RAILWAYS--Contd. 

Complaints of corruption in Estab-
lishment Section of Divisional 
Superinten~nt Office, I\jmer 
(Western Railway) XLVII-ls.. 
12-70), 168. 

Compromise between PreBident, 
Indian Railway Loco and Mecha-
nical Staff Association and Rail-
way Administration ~XLVI--
24-11.70), 44. 

Conference of ~eral ~nagers of 
Zonal Railways and - Safety 
Officers with Railway Minister 
(XLVI-24-11-70), 56. 

Container Servkes in MadUra! and 
Olavakkot Divisions (XLVI-
8-12-7t», 89-90. 

Contract for Underground Railway 
in Calcutta (XLV-IO-ll-iO), 3l. 

Controversy over disposal of rail 
scrap (XLV-17-11-70), 66. 

Cost-structure and Fixation of Fair 
Price for Wagons (XLV-l 0-11-
70), 44-45. 

Courts orders on dispolsal of un-
Serviceable rails (XLVI--B-12-
70), 54. 

Crisis in Railway Wagons M&nu-
facturing Industry (XLV-l'i'-ll-
70l, 112. 

Damage to consignments due to 
rains at Armer Goods Shed 
(Western Railway) (XLVI-
8-12-70>, 137-38. 

Damage to Railway Property in 
West Bengal (XLVI-24-11-70), 
171-72. 

Decision taken at the conference of 
General Managers of Zonal Rail-
ways (XLVII-15-12-10), 122. 

Decline in earnings of Railways 
from go~ parcel traffic (XLV-
10-11-70), 79. 

Deficit in raHway income (XLV-
10-11-70), 86-81. 

Deputation of Staft for checking 
purposes in Foreign Traffic 
Accounts Offices at Delhi and 
Traffic Accounts Offtee. Ajmer 
(XLVI-24-11-70), 115.16. 

Detention of Loaded Wagons at Jind 
Station for want of Pilot Trains, 

I 
-I 
I 
I 

----------_._-
RAILWA Y5-contd. 

(No~thern Railway) -(XLVn-
15-12-70), 65. 

Deterioration in the financial posi-
tion of Railways (XLV-IO-H-
70), 180-8l. 

Discussion between officials of 
Planning Commission and Minis-
~ of Railways {XLV-17-11-70), 
81. 

Diesel Engines· for Narrow Gauge 
Sections of Central Railway 
(XLVI-24-11-70), 125-26. 

Discussion on efficiency of railwaY 
system (XLV-IO-1l-70J. 9l. 

Divisional Office at Sonepur (North 
EasteI1n Railway) (XLV-17-11-
70), 12l. 

Earnings from Bhopal Ra:lway 
Station (XLV-IO-ll-70). 155-56. 

Economy drive in Coal Consumption 
in Jabalpur division (Central 
Railway) (XLVII-15-12-70), 191-
92. 

Electrification of Railway lin£' 
beyond Igatpuri towardil New 
Delhi (Cent1'81 Railway) eXLVI-
8-12-70), 96. 

Electrification of Railway Track 
between Kanpur and Delhi 
(XLVI~-12-70), 120. 

Eleven Point Programme fOr im-
provement in Railway (XL V-
10-11-70), 48-49. 

Engagement o( foreign expert~ for 
Indian Railway problems (XLVI 
-24-11-701, 121-22. 

Export of spare parts lor RailwaY5 
(XLVII-9-12-70), 90-9t 

Fall in Railway Goods Traffic Ga.V 
-10-11-70), 192-93. 

Filling up of posts by qualified 
Sche4uled Ca!ltes on North EII6t-
ern Railway (XLVI-24-11.70), 
137. 

Filling up of Posts in the OffiCe of 
Senior Accounts Oftlcer (FTA) , 
Western Railway. Delhi (XLVI-
24-11-70), 146. 

Fresh Recruitment of Casual Staff 
fOr Railway Electrification, Alla-
habad Division (Northern Rail-. 
way) (XLVn-1S-12-70), 59-60. 



SUBJECT INDEX 181 

-_._.,.---"-------------------
RAILWAYS-Contd. 

Goods Traffic debits raised in the 
office of Dy. C.A.O. (TA) at Ajmer 
(XLVI-*1l-70), 113. 

Improvement in Railways a&I' the 
setting up of non-official standing 
voluntary help Committee (XL V 
-17-11-70), 95, 

Indian Railways facing economic 
crisis (XLV-17-11-70), 36. 

Inquiry into theft of Railway Pro-
perty from MugliaI Sarai Yard 
(XIN-IO-1l-70), 41-42. 

Investigation into Despatch of un-
booked bale of Handloom Cloth 
to Pandu (XLVI-24-11-70), 77. 

Issue of all-route complementary 
Railway passes to varioUs insti-
tutions (XLV-17-11-70l, 96. 

Lack of Drainage System in Khalasi 
Mohalla at jhajha (Eastern Rail-
way) (XLV-17-11-70), 77. 

Life span of Railway engine:> on 
Pathankot-Joginder Nagar line 
(No:thern Railway) (XLVII __ 
15-12-70), 89-90. 

Loss suffered by Railways due to 
fioods in various States (XLV-
17-11-70), 51. 

Loss to Railway due to flOOds in 
West Bengal (XLV_IO-1l-70), 
100. . 

Loss to Railways due to increase In 
price of coal (XLVll-15-12-70), 
127. 

Loss to Railways owing to pilfer-
ages (XLV-17-11-70), 88. . 

Medium of Instruction in Ua11w8Y 
Training Centres (XLVlI-15-12-
70 l. 107-08. 

Meeting of Delegation of Wagon 
Builders with Railway Board 
(XLV-IO-1l-70), 138-40. 

Meeting of DePutatio~ (If M~age
ment of Martin Light RllllwaY 
with Railway Minister (XL VI-
24-11-'10), 136-3'1. 

Modifications in recruitment ~les 
to Central Engineering ServIces .. 
(XLVl-24-11-'70), 55-56. 

Non-Cooperation of seniol' o~cials 
in effeCting economy on Rallwas 
(XLVII_15-12-70), 146-47. 

RAIL WA YS-Contd.· 

Outlet to water at· 8 lower level at 
Milestone 87 JqllUlldur-Pathankot 
Section (Northern Raihll1iY) 
CXLVI-24-11~'70), 133-34. 

Parcel service on the pattern ot 
British Railways (XL\'lI--15-12-
70), 95. . 

Passenger Tickets isslied. at Nuar-
bag Railway Station bearing same 
number (XLV-l(}..I1-70), 130. 

Persons given Free Passes to travel 
on Indian Railways (XLVlI-
15-12-70), 121. 

Placing of orders with private firms 
of Bombay for Supply of Rai!w~y 
Wagons (XLV-24-11-70), 46-47. 

Post of D:strict Medical Officer, 
Sonpur Railway Hospital (XL VI-
8-12-70), 131. 

Proposal to increase Third Class 
Fare due to Excessive Loss to 
Railways (XLVI-24-l1-'iO), 81-
83. 

Providing facilities to Railway Co-
operative Societi-es w bich are 
given to big contractors (XL VI-
8-12-70), f63-54. 

Purchase of Railway Wagons (XL VI 
-24-11-70), 50. 

Purchase of scrap by firms and 
companies from Rai1ways (XLV 
-17-11-70), 110. 

Rail Facilities in Rajasthan during 
Fourth Plan (XLVl-8-12-70), 
108-09. 

Rail Wagon deal with Russia (XLV 
-18-11-'10), 87. 

Railway Divisional Office Rangiya 
(Assam) (XLV-10-11-70). 202. 

Railway Earningslrom Passenger 
and Goods Traffic (XLV-IO-ll-
'10), 91-92. 

Railway services affected during 
rains and floods (XLV-IO-1l-70), 
88. 

Recognition of SC/ST Welfare Asso-
ciation in NE Railway (XL Vll-
9-12-79), 161-62. 

Reduction in fare between Ambala 
and Kalka (XLV-IQ-U-70), 145. 

Repl~ment . of obsolete railwey 
rompartments (XLV-HL 11-'10). 
125-26. 

__ •• _________________ .w --_._----------
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.RAILWAYS-Cootd. 
Report by Railway Intelligence 

about black marketing in Reser-
vation on Northern Railway 
(XLVu-15-11-70), 170-71. 

RePorted fault with the accounting 
procedure of the Railways <XLVI 
--8-12-70), 177-78. 

Representation re: Anti-labour 
policy by Dy. CA.O. (TA), Ajmer 
(XLVI-%4-11-70), 131. 

Restricted Sale of Tickets by Ticket 
Agent at Konnakadu (Southern 
Railway) (XLvn-15-12-7~), 58-
59. 

Revenue earned from Indore and 
Ujjain Railway Stations (XLV-
10-11-70), 155-56. 

Revenue earned frem Railway 
Stations in MadhYa PradeSh (XLV 
-10-11-70), 156. 

Ring Railway for Delhi (XLV-
17-11-70), 69-

Russian Consultants for Calcutta 
Tube Railway (XLV-IO-!1-70), 
194. 

Seminar on check of thefts on Rail-
ways (XLVI-8-12-70), 79-80. 

Shortage of Wheel Sets (XLV11-
15-12-70), 182. 

Special Construction contracts 
awarded in Danguapost (South 
Eastern Railway (XLVII-15-12-
70), 115. 

Stoppage of booking of goods from 
Jivajiganj, Gbosipura etc. (XLVI 
-24-11-70), 127-28. 

Stores imported for Railway5 
(XLVI-24-11-70), 97-98. 

Success in effeCting Econl)my in the 
Consumption of Coal on Railway 
(XLVII-15-12-70), 135. 

Theft from Bead Treasury of Jhansi 
station (Central Railway) (XL V I 
-17-11-70), 35. 

Theft oi Blankets from 
Hospital, Samastipur 
East~rn Railway) 

Railway 
{North 

(XLVTI-
15-12-170), 129. 

Theft of Bra.. Bearings 'from J!!ast-
ern Railway (xLVI--8-12-70), 
12'1-'28. 

Theft of Copper Wire from various 
Rail .... y Zones (XLV'-17-U-70), 
to. . 

RAlLWAYS-C01ltd . 

Theft of Property from Mughal 
Sarai Marshalltng Yard (XLV-
1'1-11-70), 208. 

Underground Railway in Calcutta 
(XLV-IO-U.;70), 36-37. 

Use of ftourescent light by Railways 
(XLVTI:-15-12-70), 145. 

Utilization of Services of Sadhus to 
Check Pilferage of wagons &t-
some stations (XLVn-15-12~70). 
121-22. 

Vacant Posts of Seni<lr Wireless 
Operators/Wireless Traffic Super-
visors (Southern RaHway) 
(XLVn-15-1~-70), 11!4. 

Violation of Hours of Employment 
Rules in Jhund-Kandla Section of 
Western Railway CXLVI-8-12-70), 
102. 

Wagon deal with East Europeall 
countries (XLVII-16-12-7C), 44-
45. 

Wagon deal with foreign countries 
(XLVI-25-11-'1'II), 174. 

Wage-ns Manufactured ill (]Iolden 
Rock Workshop of Railways in 
Tamil Nadu (XLV-17-11-70), 68. 

Withdrawal of posts of CommcrclaI 
Clerks frOm Madura Division 
('Southern Railway) (XLVII-
15-12-70). 177. 

Debates 
Demonstration by Railway worken. 

in front of RaiJoivay Headquarters 
office at Mallgaon, Assam (St.) 
(XLV-18-11-70), 261-~2. 

Petition re: Howrah-Amta and 
Howrah-Shea.lthala liCht Railway 
CQJnPJDies (XLVIl_17-12_'lO). 
283, 

Reported Depression in the rice 
mtlket in Punjab due to nOD-
availability of rallway wa,ons 
(CAl (XLvn-17-12-70). 253-77. 

Railway Accichnts fXLV-1C-ll-
70), 59-60; (XLVI-24-11-70), 
189-'1'0. 

Accident at an unmanned crossing 
near Moga (XLV-IO-ll-TO), 116. 

Collision of the GoodITraiftl ,at 
OUladya Railway station on 
Bhusaval-ltarsi (Central RaU-
1Vay) (Xt.V-";1'1-1l~70), 122. 



RAILWAY ACCIDENTs-contd.· 

Compensation paid to thl! fam.iUea. 
l/J. .tiarllans· lW1ed III Khurja 
accident (XL.VH-15-U-70J, ltii-
b2. 

D~inn of a hallway employee! in BJl 
accident n~ Saiyed Sarawan 
·(Northern Railway) (XLV-
lO-1l-70), 26-29. . 

Derailment of a dilillle.l.oods train 
between ::,ura.·ecidip ..... em and. 
l'anguwru (:)Quttl Centra! Rall. 
WilY) (XLVI-8-12-70), lS0-5L 

Derailment of good!! train between 
Gangrar and Hamirgarh ::itations 
~ Weatern Rallway) (XL·v'-IO·ll-
70), 67-6S. . 

Derailment of Janta Express on 
Delhi-Rewari Railway line 
(Northern Railway) (XLV-I?-
11.70), 82. 

Derailment of Howrah-buund 
Amritsar Mail at Kama Station 
near Hardoi (XLV-I0-11-70), 
107. 

Enqu_ry into major r;ulway acd-
dtm-ts (XLVII-15-12-70J, U-72. 

Persons killed/injured d~. to acci-
dents .on Bombay $llblU.ball Rail-
way Systems (XLVI-M-1l-70), 
110-,12. 

Prev-.tion of railway accidents at 
unmanned railway crossings 
(XLV-IO-ll-70), 116-18. 

Publication inquiry report relat-
ing to train acc:ldant ·at Ptlnnnb.ur 
near Madras (XLVII-15-12.70), 
182.-

Rail Ac.cident at-Bbubaneswar Rail-
way State (XLVI-8-12-7-O), 179. 

Ra]way accident at Bal1ygunge 
(XLVlI-15-12-70), 91. . 

Railw.ay accident at Kh1Jl'jaJn. (N. 
RiyJ (XLV-17-U';7O), If/6. 

Railway accident due to improper 
:wor1cing of automatic signals on 
Railways (XLVl-8-12-'7G), un. 

Railway a~cidents ,due to removal 
of parts from engines taken out 
tor trialsfrcm Rail""y lc.co work-
.~ops(XLvn-14-12-70), 7 .... 16. 

Raftway accidents on·wntern RaU-
way (XLV1l-1S-1~'1&),·78. 

RAILWAY ACCIDENTS--cootd. 

Train collision at JOllol8l'OPur statiOn 
near Patna (Eastern Railway) 
CXLV-17-11-70), 111_ 

RAILWAY ACCIDENTS INQUIRY 
COMMlTTEE: 

Recommenndations of· Railwa Acci-
dents lp.quiry Committee (1i6B) 
re: ~ling $if (.1Q.VI-8-12-
70), 179-180. 

RAILWAY .BOARD: 

Conference between Forum of Fin-
ancial Writers and the Railway 
Board eXLVI~-12-70), 97. 

Conve~sion of Railway Board into 
an .. 1I.utooomous· statutory .corpo.-
ration (XLVI-8-12-70), 8'1: 

Transfer of work regarding super-
vision of .11"Point Programme to 
Railway Board (XLV":"17-11-70), 
.195. . 

RAILWAY BRIDGES: 
Completion of Parti Over Bridge: 

~XLV-IO-1l-70), 177-78. 
Construction of bridge over Duma-

ria Ghat to link Chupra with 
Motihari eXI..vI-24-11-70), S4. 

Construction Of ov.erbridge at Are-
inashi Road and North Counba-
tore RailwaY Crossing (XLV-
17-11-70), 191. 

Construction of overbridge .at . N~
katillianj junction (Norl,h ~ 
Railway) <XLVlI-15-12-70), 165-
66. 

CAAstruction of overbridge OD Road 
.ero~gs from Moradabad to 
Chandausi, Sambhal Hatim Sani 
and Aligarh (XLVU-l&-12-70). 
IDS. 

Cq~tion of overlunder· Bridge 
at Murray Crossing in KaDpur 
eXLV-17-11-70), 67. 

LU,lking of .It!mulli andBhabitabi 
by a Railway Bridge (XLvn-
15-12-70), 143-44. 

Overbridge. at· the Link Road· Level 
CrOIIiIiI. New Delhi (Xtivi~ 
24-11-'10), 1&1.05S. 



RAILWAY CATERING: 

Allotment of railway caterina stalls 
to Scheduled castes and Sche-
duled Tribes (XLVl~-ll-'lO), 

123-24. 
Introduction of Departmental cater-

ing at ltathiar Railway Station 
(North Eastern Railway) (XLVI 
-8-12-70), 130. 

Introduction of Departmental Cater-
ing at Muzaffarpur, Gonda etc. 
(XLVI-8-12-70), 131-32. 

Prodtlloss incurred by Railway 
Catering Department (XLVI-
2!-1l-70), 93. 

RAILWAY COLONIES: 

Civic Amenities in the Railway 
Colony, Delhi, ltishan Ganj (XLVI 
-8-12-70), 92. 

Railway Ministers visit to ralway 
colonies in Delhi (XLV-lO-11-
60), 160-61. 

Replacement of old electric dttmp 
1n Railway Colony, Delhi, Kisban 
Ganj (XLVI-8-12-70), 93. 

Unhealthy living conditions of rsi-
dents of loco shed Railway Colo-
ny. Delhi, Kishan Ganj, (XLV-
17-11-70), 127. 

White washing in railway colonies 
in Delhi (XLV-17~11-70), 127. 

RAll..WAY' EMPLOYEES: 

Absorption of Casual Labourers 
working in Andul-Calcutta Chord 
Link Project (Eastern Railway) 
(XLVII-15-12-70), 181. 

Ad-hoc Selection of Conductors in 
'Firozepur Division (Northern 

Railway) (XLVll-15-12-70), 159-
eo. 

A11(Jtment of Quarters to sta1f of 
Foreign Traffic Accounts Office, 
Western Railway, Delhi (XLVl-
24-11-70), 144. 

Allotment of quota for promotion 
of Assistants in Railways to the 
PGlJt of Section Officers (XL VI-
8-12-70), 180. 

Allotment of Rent-treequaners to 
Employees in Southern RaUw8F 
(XLV-IO-1l-70), 46. 

RAILWAY EMPLOYEES-Ccmtd. 

Allotment of R4mt Free Quarters to 
Permallent way htspeotori on 
Southern Railway (XL V-10-H-
70), 170-'11. 

Alternative jobs to retrenched wor-
kers engaged on Railway electri-
fication work in Allahabad Divi-
sion (XLV-17-11-70), 147. 

Avenues of Promotion of Railway 
Doctors (XLVn-'-15-12-70), 190-
91. 

A venues of promotion of teachers 
employed in Railway Schools 
(XLV-17-11-70), 183. 

Avenues of Promotion of Train 
Examiners to Higher Grade 
(XLVI-8-12-70), 133. 

Casual Employees of Railway Elec-
trification for Shift Duty and 
Night Duty (XLVII-IS-12-70). 
81-62. 

~hances of Promotion of Railway 
Guards (XLVI-8-12-70), 81-82. 
Clmnge of designation of Train-
Exammers to ln8pectors (XLVl-
8-12-70), 133-34. 

Charge-sheets served on Carriage 
and Wagon men posted at Mughal-
sarai (Eastern Railway) (XLVI-
24-11-70>, 72-73. 

Clarification of Duties 01 Teleprm-
ter Operators ,on Southern Rail-
way (XLVll-15-12_70), 183. 

ConfirmatiOn of Transport SUpeT-
visors on Eastern Railway 
(XLVI-24-11-70), 129-30. 

Compensation paid to the families of 
Travelling Ticket Inspectors killed 
durlng drive against, tieketless 
travellers (XLVll-1S-12-70), 77. 

Converllion of Temporary Posts of 
Typists into Permanent ones in 
Western Railway (XLV-17-11-
70), 188. 

Court case against Employees of 
South Eastern Railway for parti-
cipating in Agitation of August, 
1970 (XLV-IO-ll-70), 107-08. 

Death of a Railway Emploree in an 
Accident near Saiyed Sarawan 
(Northern RaUway) {XLV-IO. 
11-70),20--29 .. 

-



RAILWAY EMPLOYEE~onta. 
Declaration of Office Bearers of 

Registered. Trade Unions on Rail-
ways as protected Workmen 
(XLVI-3-12-70), 179-81. 

Demand for a Separate Wage Board 
for Railway Employees within 
the Third Pay Commiasion (XLVI 
--8-12-70), 64-65. 

Demands by Railway Employees' 
Organisations for recognition of 
Unions, category-wise (XLVI.--
24-11-70), 149-50. 

Demands of Casual and Temporary 
Workers of Western Railway 
(XLV--17-11-70), 82. 

Discontentment amongst Railway 
Employees regarding Interim Re-
lief (XLV--17-11-70), 125. 

Discussion on grievances of Train 
Examiners between two Railway 
Federations and Railway Board 
(XLVI--24-11-70), 72. 

Drivers, Station Masters, Assistant 
Station Masters and Guards held 
responsible for collision and for 
averting collision of trains (XLVn 
--15-12-70), 100-02. 

Duration Of stay of Officers at one 
station on Northern Railway 
(XLVI--24-11-70), 54. 

Expenditure on Dramas played by 
Railway Employees and Officers 
(XLVI--24-11-70), 54-55. 

Fifteen Point demands submitted 
by employees of Carriage and 
Wagon Department Samastipur 
division (North Eastern Railway), 
(XLVI--24-11-70), 89-90. 

Fresh Recruitment of Casual Staff 
for Railway Electdflcation Allaha-
bad Division (Northern Railway) 
(XLVII--15-12-70), 59-60. 

Gazetted Officers On Western Rail-
way not given prt'motions (XLVI 
--24-11-70), 72. 

Gherao of Divisional Commercial 
Superintendent in Dhanbad 
(XLVI--24-11-70), 88-89. 

Grant of family I't'nsion to atten-
dants of Railway Hospital. 
Bhatinda (Northern Railway) 
(XL V--IO-1l-70), 105-06. 

Grant Of Interim Relief to Railway 
Employees (XLV-!l4-11-70), 55. 

HAlL WAY EMPLOYEES-contd. 
Grievances of medically de-catego-

rised running staff (XLVI-8-12-
70), 157-58. 

Grievances Of Railway Doctors 
(XL VI--B-12-70), 184-85. 

Higher grade Of pay to Assistant 
Station Masters of Delhi Divi-
sion Northern Railways 
(XL VII--15-12-70), 99-100. 

Juniors drawing more pa.y than 
their Seniors in Civil . Engine-
ering Department (South Central 
RaiIW1lY) (XLV--24-11-70), 15-9-
60. 

Leave Reserve Typists on Western 
Railway (XLVI--24-11-70) 159-
60. ' 

Mass reverG:ons of Loco Running 
Staft' of Ajmer Division (Western 
Railway) (XLYI--B-12-70), 159. 

Memorandum by Purvottar Railway 
Mazdoor Sabha and North East-
ern Railway Checking Staf'f 
(XLV--I0-11-70), 123-24. 

Memorandum of demands submitted 
by the Confederation of categori-
cal Unions (XLV--I0-11-70), 
121-22. 

New Channels of Promotion for 
Train clerks and yard masters 
(XLVI--8-12-70), 176-77. 

Non-payment of Difference in Wages 
to Temporary Employees of 
Ferozepur who participated in 
1968 Strike (XLVI--24-11-70), 99-
100. 

Non-payment Of House rent allow-
ance to Employees Of Buldhana 
Railway Station (XLVI--B-12-70) 
107. ' 

Non-supply of Dry Cell Electric 
Torches to Guards of Goods 
Trains (XLVI-24-11-70), 142-44. 

Non-supply of uniforms to Railway 
Employees (XLVI-24-11-70), 94-
95. 

Part-time Dentists employed by 
Railways (XLVI-24-11-70) 156-
57. ' 

Payment of gratuity amount of a 
driver of Hospet station (South 
Centrjtl Railway) tXLVI--24-11-
70), 155. 

Petition against JDint Director. In .. 
charge of ll-point programme 
(XLV--17-11-70), i66. 
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Pleadine of Cases of Railway Em-
ployees by Recognised UnioDs 
only (XLVl-8-12-70), 121-;2. 

Promotion from Lower Gazetted 
Officers to Senior ~le Posts 
(South Central Railwe.y) (XLyt 
-3-12-70), 51. 

Promotion of Assistant Station 
Masters as Station Masters in the 
same scale (XLVII-15-12.-70), 
97-98. 

Promotion of Clerks Grade 1 ~t 
reserved quota in Foreign Traffic 
Accounts Office. Western Rail-
way, Delhi (XLVl-24-11-70), 
145. 

Prom~tion of Guards (XLV-17-11-
70), ag. 

Promotion of Senior Shunters as 
Drivers for Goods Train on Branch 
Lines (Jaipur Division) (XLVI-
8-12-70), 119. 

Promotion to the Post of Cle~ks 
Class I in Accounts DepllI"bnent 
(Eastern Railway) on Seniority 
Basis CXLVlI-lS-12-70), 130-
31. 

Railway Doctors resigned from 
Service (XLV-IO-11-70), 176. i 

Railway employees involved in seU- I' 
ing used Railway tickets (XLV- . 
10-11_'10), 49-50. i 

Railway Employees involved in 
Thafts and Looting in Jebanabad 
Court Station (Eastern Railway) 
CXLVll-15-12-'10) , 62. 

Railway employees travelling with-
out tickets (XLVII-15-12-70), 
109. 

Recovery of leave salary earlier 
paid to employees who· participat-
ed in September, 1968 Strike 
(XLVI-24-11-70), 100-01. 

Recruitment, Confirmation and Pro-
motion of Temporary Officers in 
Indian Railways (XLVII-15-12-
70), 139~. 

Refusal of Financial Adviser and 
Chief AccoUnts Officer, EasterD 
Railway to consider the Gdevaa-
ce& of Clerks of Accwnts DeRari-
tnent (XLVII-15-12':'70.). 131-32. 

-.- .. --.--~--

ReJnstaternent of Employees retren-
Ched by Electriileatitm Depart-
ment ~bad Division (Nor-
thern RaUway) (XLVI-8-12.;.70) , 
191-92. 

Re-pQllting of Train Examiners of 
New Cooch Behar (XLVl-8-12-
70), 153-54, 

Representation by All In~ Loco 
RW)ning staft Associ~tion about 
ill-effects Of diesel smoke (XL\TI 
-8-12-70), 158-59. 

RePresentation from All India 
Ticket Checking Staff Aasociation 
(XLVl-24-11-70), 76-77. 

Request fOr transfer of certain Em-
ployees of Hapur Sub-division 
(Northern Railway) (XLV-
17-11-70), 99. 

Residential Accoznmodati()n for 
Employees of New:bi~on of 
NorthEastern Railwe.y (XLVl-
8-12-70), 91. 

Restricted Reservations for Railway 
Staff (XLV-17-11-70), 167. 

Retirement Benefits to Ex-Nizam 
State Railway Employees (XLVI 
-2.-11-70). 

Result of Appendix n Examination 
for promotion Of Accounts· Clerks 
of Ea$tern Railway (XLVl-8-12-
70), 182-83. 

Satyagraha and HUnger Strike by 
employee' under the auspices of 
purvottar Railway Mazdoor Sabha 
(XLVII-15-12-70). 166. 

Staff for Parcel and Booking OIice& 
at Bulsar (Western Railway) 
(XLVll-13-12-70), 166. 

Station 'Masters and Assistant Sta-
tion Mallters who failed in night 
vision absorbed in Lower grade 
(Delhi Division Northern Rail-

way) (XLVII-15-12-70). 98-99. 
Strike by employees of carriage .and 

Wagon Department, Eaatern. bU-way (XLV-,lO-1l-70), 122. 
Suspension of Railway EMployees 

(XLVI-8-12-70), 66-67. 
Temporary Station Masters. AlI!ls-

tant Station MlI!ters,Gu.ar4s, 
Ticket Checkers and Bootdng 
Clerks on Indian Railways, 
(XLVI--24-11-70), 92-91. 

------------



SUBJECT INDEX 

RAILWAY EMPLOYE~ontd. 

Transfer of Provident Fund and 
aervioe l'eC01'da of Itaff absorbed 
as Assistant Permanent . fty 
Inspector on Northern Railway 
(XLVI-24-11-70), 112. 

Treating Travelling TicltetExami-
llers as Running Staff (XLVU-
15-12-70), 145-46. 

Treatment Of period of absence dur-
ing agitation by Loco Running 
Staff as leave (XLV-IO-11.'10), 
132-33. 

Typists employed on Western Rail-
ways (XLV-17-11-70), 189. 

Ultimatum to Government by Loco-
maUve RlInning Staff (XLVI-
8-12-70), 38. 

Upgrading of Posts of Material 
Checkers as Material Clerks 
(South Central ~ilway) (XLVI 
--24-11-70), 159. 

Use of Saloon Cars by Railway Offi-
cials (XLV-17-11-70), 209. 

'Work-to rule' agitation by train 
examiners of Eastern, Northern 
and Central Railways (XLVI-
24-11-'10), 113-14. 

RAILWAY BOARD: 

Auction of Railway land near 
Phaphamau Station (XL VU-
15-12-70), 83-84. 

Cultivable land along Tanakpur 
Gathe on U.P. Nepal border 
(XLVI--24-11-70), 131. 

Distribution of Railway Land to 
Land-Ies" (XLVI--24_Il_'iJ!, 76. 

Unauthorised structure On Railway 
land near Western Railway Quar-
ters at Bendra, Bombay (XLV--
17-11-70), 48. 

Utilisation of land beyond limits re-
quired for Railways (XLvn-
15-12-70), 144-45. 

Utilisation of land lying unused on 
both sides of Railway Track 
tXLV-IO-1l-70), 205-06. 

RAILWAY LEVEL CROSSINGS: 

Reopening of Gumti No. 72 at 
GhogenJiha (North Eaiterh Rail-
way), (XLVII-15-12-70), 150. 
----- _. ---_._-------

RAILWAY LEVEL CROSSINGS-
Contd. 
Unmanned level crossings in Pun-

jab (XLV-17-11-70), 152. 
RAILWAY LINES: 

Absorption of Retrenched Workers 
of Andul-Calcirtta Link Project 
on Bangaon-Barasat doubling 
Scheme (XLVII-15-12-70), 183. 

Broad Gauge line between Gwalior 
and Bhind District (XLvn-
lS-12-70), 103. 

Broad gauge line between ~orada
bad, Ramnagar and Kashipur 
junction (North Eastern Railway) 
(XLVII IS-12-70), 150. 

Broadgauge line between Trivan-
drum and Ernakulam (XLVI--
8-12-70), 132-33. 

Broad Gauge line from Gandhidham 
to Bhuj (XLVI-24-11-'i'O), 40-41. 

Broad-gauge line from Latur to 
Miraj (XLVII--15-12-70), 180-81. 

Broad Gauge Line from New Coach 
Behar to Bamanhat (XLVI--
8-12-70), 153. 

Broad Gauge Line from Purulia to 
Kotshila (South Eastern Railway) 
(XLVII-1S-12-70), 92. 

Broad-Gauge line from Rupsa to 
Jalband and its extension to con-
nect Bombay-Howrah line 
(XLVII--15-12-70), 114. 

Broad Gauge Rail line between 
Indore and Mhow (XLV--10-!l-
70), 157. 

Chittor-Kota Railway line declared 
un-economical (XLvn-lS-12-
70), 152-53. 

Closure of GwaIior Shivpuri line 
(XLV--IO-11-70), 164. 

C~nStruction of West Coast Railway 
(XLV--17-11-70), 183. 

Demand for Extra Trains between 
Delhi and Khurje (XLV--1O-l1-
70), 47. 

Direct line to the Goods Shed, 
Mangalore Station (XLVI---a-12-
70), 188. 

Direct . Railway line ·from ~ore 
to Madras via Kolar <XLV-I7-
11-70), 149. 

DoubI~ Railway Line from Kanji 
Kode to Ola\'akkot (Southern 
Railway) (XLVII-15-12-70), 129. 

--_._---
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--_._'._------._-- --- .------- ,-----
RAILWAY LINES-Contd. RAILWAY LINES-Contd. 

Doublinc of Railway line between 
Gwalior and Jbami and construc-

tion of Rllilway line between 
Gwalior and Ujjain (XLvn-
15-12-70), 101-02. 

Doublmg of Railway Line between 
Tambaram and Villupuram on 
Southern Railway (XLV-IO-H-
70), fl9. 

Doubli.Q,g of Railway Tracks in 
Northern Railway (XLV-IO-ll-
70), 93-94. 

Electrification of Madras-Arakomam 
Line (XLV-IO-1l-70), 29, 

Extension of Railway Line from 
Kotturu to Chitaldurg (South 
Central Railway (XLV-17-11-

70), 167. 
Extension of Time Limit" for Sur_ 

vey of Bombay-Mangaore Rail-
way Line (XLV-IO-1l-70), 97-
98. 

Improvement in Gwalior Narrow 
Gauge Line (Central Railway) 
(XLV-IO-1l-70), 102-03. 

Improvement of Railway track be-
tween Mysore and Chamaraja-
nagar (XLVI-24-11-70), 155-56. 

Land for new Railway Line from 
Ludhiana to Chandigarh ( XLV 
-10-11-70), 145-46, 

Laying of railway lines in Kerala 
during Fourth Plan (XI.Vll-
15-12-70), 86. 

Loss suffered by Railway due to 
Breaches in Railway Lines 
(XL V-I0-11-70), 55-56. 

Memorandum Regarding conver-
sion of Pulgaon-arvi and Yeot-
mal-Achelpur Narrow Gauge 
Line into Broad Gauge Line 
(XLV-17-11-70), 132. 

Metre Gauge Line connecting 
Khetri Copper Project with Dabla 
station (XLV-17-11-70), 122. 

New Railway Line between Nag-
n~haMandir and Lalgarh In. 
in Bikaner DMsic>n (Nortbern 
Railway) ()O.VI-8-12-70), 138-
39. 

New Railway Line from Nilambur 
'Road to MYlOJ'e (So.utbern Rail-
ways) (XLV-17~11-70), 81. 

Programme Of Doubling of Railway 
LInes on Soutben Railway 
~AL\I'-Ht-ll-'lO), 31-32. 

Proposal by Madhya Pradesh 
Government regarding extension 
of Ralway Linea (XLV-17-11-
70), 181. 

Rail Link between Chupra and 
Motihari (North Eastern Railway) 
(XLVl-24-11-70), 83-84. 

Rail Line between Jbalawar Road 
and Jhalawar City (Western. 
Railway) (XLVn-I5-12-70), 105-
6. 

Ranway Line from Talcher to 
Behrampur (XI.Vl-24-11-70). 
1111. 

Raiway Line in Coorg district 
(XLV-17_11-'10), 213. 

Restoration of Darwha Mati Bagh-
Pusad Railway Line in Mahara-
sMra dismantled in 1960 (XLVI-
-24-11-70), 123. 

Restoration of Railway Line be-
tween Haldibari-Jalpaiguri and' 
Lataguri-Changrabandha (XL VI 
~12-70), 152. 

Starting of metre gauge Line be-
tween Delhi and Bangalore via 
Ajmer (XLV-IO-1l-70), 78, 

Survey for Broad-Gauge Line from 
Samastipur to Raxaul via Dar-
bhanga and also via Muzaftarpur 
(North Eastern Railway}. 
(XLVl-24-11-70), 41-42. 

Survey for conversion Of Guntakal-
Bangalore Line (Southern Ra.l-
way' (XLVI-24-11-70), 101. 

Survey -for Ludhiana..,chandigarh 
line (XL V-IO-I1-70), 145. 

Survey of Chamarajanagar-Satya-
mangala Railway Line. (XLVI-
24-11-70), 156. 

Survey of new Railway line from 
Chanaka to Wani in Maharasbtra 
(XLV-17-11_70), 133. 

Survey of ~cher-Bimalgarh Rail-
way Line <XLVn-15-12-70), 115. 

Survey of Takber-_maltarh LiDe 
Railway Line from DbaTmanagar 
to Agartala (XLV-17-11-70), 1'12. 
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Survey Report on Trivandrum-
Kanya-Kumari Tinnevelly Rail-
way line (XLVII-15-12-70), 93-
94. 

Survey to Connect New Coach 
Behar and Gulakganj (Northeast 
Frontier Rallway) (XLVI~12-

70), 153. 
'Take-over of railway lines operated 

by private agenci<!S (XLVI-
24-11-70), 165-66. 

Tube Railways for Delhi Madras. 
Bombay and Calcutta (XLV-
17-11-70), 176. 

Underground Railway for Bombay 
(XLV-17-1l-70), 185. 

Work of double line from Barasat-
- Hasanbad sector of Eastern Rail-
way (XLVII-15-12-70), 148-49. 

RAILWAY PROTECTION FORCE: 

Assault on Passengers by RP.F. 
Personnel (XLV-I0-11-70), 60-
6!. 

Decision to place Railway Protec-
tion Force under the Railway 
Board (XLVI-8-12-70), 80. 

Overhauling of the Railway Protec-
tion Force (XLVI-8-12-70) , 65-
66. 

Station Master and Asstt. Station 
Master of Chatta, Station, Jhansi 
Division assaulted by R.P.F. 
Rakshaks (XLVI---a-12-70), ,03-
04. 

RAILWAY QUARTERS: 
Electrification of res:dential block 

of Railway Employees at Kiul 
(Eastern Railway) (XLV-IO-
11-70), 66. 

Proposal to increase in Rent of 
Railway quarters in Railway 
Colon)', Delhi Kishan Ganj (XLV 
-17-11-70), 126. 

RAILWAY SCHOOL: 
Expenditure 011 education in 

Schools run by Railways (XLVII 
-15-12-70), 186-87. 

Upgradation of Railway Middle 
School, Oarhara (N.E. Rly.) 
(XLVI-24-11-70), 9O-at. 

RAILWAY SERVICE COMMISSION: 

Selection of Chairman, Railawy 
Service Commission, Allahabad 
(XLVI-24-11-70), 170. 

RAILWAYS STATIONS: 

Amount sanctioned for improve-
ment of Chandigarh Rai!way 
Station (XLV-17-11-70), 98. 

Automatic Signalling' Panel lying 
idle "t Kishan Ganj Statioil 
(XLVI---a-I2-70), 186. 

Catering Contract at Etawah Station 
(XLVI-8-12-70), 182. 

Change of name of Lohna Road 
Station to Bideshwardham (North 
Eastern Railway) (XLVI-24-11-
70), 96. 

Conunissioning of new halt stations 
in :ijikaner Division ;)f Northl'rn 
Railway (XLVI-24-11-70), 116-
18. 

Development of Mangalore Railway 
Station (XLV-24-11-70), 67-68. 

Development of Ra'lway Stations of 
Bikaner Division and construction 
of bridgeG at Bikaner (Northern 
Railway) (XLVI-24-11-70). 119-
20. 

Development of Varkala and Kada-
kavur Railway Stations (SouthErn 
Railway) (XLVI~-12-70), U2. 

Drinking water for passengers at 
Pill Bangan Railway StaLion 
(Bikaner Division, Northern Rail-
way) (XLVI-8-12-70), 139-40. 

Enquiry office at Pathankot Station 
(Punjab) (XLVI-24-11-70), Hi8. 

Fire in Goods Train Carrying Ex-
plosive material from Dakanya 
Talav Railway Station (Western 
Railway) (XLV-17-11-70), 66. 

Indefinite Strike at Sri Ganganagar 
Station (Nortnern Railway) 
(XLVI-24.11-70), 161. 

Inferior quality of Tea served at 
Delhi and New Delhi Station9 
(XLVlI-15-12-70), 184-85. 

Insufficient space in goods shed and 
platforms of Allahabad station 
(XLVn-15-12-70), 83-84. 

-_ ... _--- --------------_._----- -
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RAILWAY STATIONS-Contci. 

Looting of goods from Ranchi-
Patna Express train netll' 
Chandrapur Railway Station 
(XLV-17-11-70), 148. 

Missing of slips from goodti wagons 
at Mughalsarai (XLVI-8-12-70), 
106. 

J4odiftcation of ErnakullWl Hail'way 
StaLon (XLVn-15-1!.70l, 133-
34. 

More Stations on Bbi,nd Gwalior 
Narrow-gauge line (XLVII-
15-12-70), 103. 

Openi,ng of new Hallway Halt 
Stations On Bikaner Division 
(Northern Railway) (XLVI-
24-11-70), 117-20. 

Pauengers beaten up by dacoits at 
Jhinjhak Railway Statlon~Utt.ar 
PradeSh (XLVII-15-12-';0}, 94-
95. 

PlaqUe at Gomoh 5tation (XLVl-
2~11~70). 107-08. 

Platform at Govindgarh Khokkar 
Rallway Station (XLVlI-15-12-
70), 189-90. 

Provision of a Shed and Remodell-
ing of Chakia Railway Statien 
(North Eastern Railway) (Y.I,.VI 
-8-12-70), 91-92. 

Provision of Inter-Jock :System at 
Banda Junction (XLV-IO-1l-70), 
74-76. 

Raising of Eastern side Piatfor..n at 
Datia Railway Station (XL VI-· 
24-11-70), 126. 

Reconstruction of old Railway 
Station building between Trivan-
druttl and Quilon Railway 
Stations (XLVI-8-12-70), 193. 

Rules regarding creation of pcst~ of 
Parcel Clerks at Stations (XLVI 
-24-11-70), 120-21. 

Sanitary Arrancements at Railway 
Stations and in TtaiIl6 (XLV-
17-11-70), 51. 

Separate reservation window of 
Amritsar and Chandigarh Stations 
for Military and other pet)J>le 
holding warrants for jcurney 
(XLVI-24-11-70), 154-55. 

---------
RAILWAY STATlONS-Contd. 

Shed on the Bridge constr.lcted at 
Tundla Railway Station (XL Vll-
15-12-70), 160. 

Stoppage of Varana6i Ex;>I'ess at 
Timarni Station <XLV-IO-ll-'lO), 
94-95. 

Ugna Halt Station (North Eastern 
Railway) (XLVI-24-11-70), 138. 

Upgradation of Chirayillkeezhu 
Railway Station (Southern Rail-
way) (XLVI-8-12-70), Ul-1l2. 

Waiting Room at Soni Raiiway 
Station (Central Railway) 
(XLVII-15-12-70), 104. 

RAILWAY TRAINS: 

Additional Ttain from Delhi to 
Visakhapatnam and back via 
Vijaywada (XLV-17-11-70). 200. 

Allotment of Quota for Reservation 
in Taj and Rajdhani Express 
Trains tD Railway Booking Office 
at Parliament Hou:ie (XL VI-
24-11-7(f), 138-39. 

Broadcut of Late Arrival of Tt':iins 
over AIR (XLVI~!!6-11_iO), 126-
27. 

Demand. for Extra Trams between 
Delhi and Khurja (XLV-I0-H-
70), 47. 

Direct Ttams between Deihl &11d 
Ram Nagar Mandi cf District 
Nainital (XLV-I0-11-70), 1.91-92. 

Di&tance Restriction for Travelling 
by Trains (XLVII-15.12-70), 119. 

Electric Train from DelhI to Nagpur 
(XLVU-15.1"2-70), 185. 

Examination at Ttains before leav-
ing Starting Staticn (XI. VI-
8-12-70), 171. 

Extension of Delhi-Bombay Janta 
Train and Taj Express to Jhansi 
or Gwalior (XLV-IO-ll-W), 165-
66. 

ExteQJion of Dankaur-New Delhi 
Sbuttle Service to KhurJ!I (XLVII 
-15-12-70), 180-61. 

Fast Janta train between Teter-saar 
and Amritsar <XLVlI-lli-12-70). 
149-50. 
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Fast Train between Delhi and 
Howrah via Jhansi ,XLV-IO-ll-
70), 73-74. 

Fast Train between Delh:l and 
Howrah via Jhanai (XLV-IO-H-
70), 73-74. 

Fast Train on Calicut-Ernakulam 
Line (XLVll-15-12-70), 129. 

F88ter Trains on Indian Railways 
(XLV-17-11-TO), 133. 

Food difficulties to passengers o.f 
Assa~ll Mail Via Buauni (XLV-
10-11-70), 203. 

High Speed Trains in India on the 
Japanese Pattern (XLV-17-11-
70),42. 

Incidents of Chain pulling on 
Western Railway (XLV-I0-11-
70), 156-57. 

Increase in Ineidentg of Robbery in 
Trains on Delhi-Shahdara Line 
(XLV-I 0-11-70) , 77. 

Increase in sPeed of Island Express 
Train (XLVI-24-11-70), 56-57. 

Increase in speed of trains (XLV-
10-~1-70), 125. 

Introduction of Express Trains 
between Bijapur and Banga!ore 
via Gadag and Guntakal (Xi.. VI-
24-11-70), 168. 

Introduction o.f Extra Trains (XLV 
-10-11-70), 176-77. 

Introduction of more Electric Trains 
(XLV-17-11-70), 2ctl. 

Introduction of new passenger trains 
(XL,V-IO-11-70), 147-48. 

Late Arrival of Local Trains &.t 
Rohtak and New: Delhi Station 
(Northern Railway) (XLVII-
15-12;..70), 57. 

Late running of Banda-Lucknow 
Express Train (XLVI-8-12-70), 
98-99. 

Late running of passenger train in 
Hubli Divisioo (South Central 
Railway) (XLIV-24-11-70), 168-
69. 

Lighting arrangements in trains 
running betWeen Dar15banga and 
Nirm81i (NoiJrthEastern Railway) 
(XLVI-tI-12-70), 17!i-76. 
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RAILWAY TRAlNS--c:ontd. 
Looting in Ladies Compartments 

near Delhi-Shahdara (XLV-
17-11-70), 71. 

Looting of goods from Ranchi-Patna 
Express '11rain near ChL"ldrapura 
-ltailway Station (XLVI-24-11-
70), 48-49. 

Looting of Goods Trains between 
GwaliOf" and Jhansi (XLV-
10-11-70), 103-~ 

Mail/Express Train between Delhi 
. 8ild Saharanpur besides Dehradun 

Express (XLVI-24-11-70), 163. 
Non-Departure of Passenger Trains 

from Gwalior Station on Deepa-
vali Day (XLVI~-12-70), H6. 

Non-Stoppage of Trains at Newly 
constructed Railway Station bet-
ween Kanti and- Motipur Railway 
Station (Nortil Eastern Railway) 
(XLVI~-12-70), 90-91. 

Prevention r1f collision between 
Delhi-bound flying Mail and 
Passenger train at Kurukshetra 
(XLVI-24-11-70), 130-31. 

Punctuality o.f Shuttle :md ~caI 
Trains (XLVll-15-12-70), 175-76. 

Representations regarding stoppage 
of Varanasi Express nt certain 
Stations (XLV-17-11-70), 181. 

Request from State Government for 
supply of Power to RUn Electric 
Trains CXLVll-15-12-70), 124. 

Rise irt crimes on Bombay Suliurban 
Railway Trains (XLVI-2<l-1l-70), 
110. 

Running of p811S"'.nger trains bet-
ween Mukerian and Tlilwara 
(Northern Railway) ~XLVll-

15-12-70), 11M. 

Running of Special Train ''C(!tton 
King" OIl Centr81 Railway (XL VII 
-15-12-70), 117-18. 

Shortage of Passenger Trains bet-
Ween Ifonptir and Mtlzilffarpur 
(Nnrtb Eastern Railway)·· (XLVI 
-24-11-70), 83_ 

Speeding up of Rajdhnni hpn!ss 
(XLVI-24-11-70), 41. 

Steps to meet increase in passenger 
tratBe on railway trains (XLV-
17-11-70), 118. 
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RAILWAY TRAIN~ontd. 

Stoppage Of Express/Mail trair.s at 
Chauri Chaura (North Eastern 
Railway) Oti .. V-17-11-70J, 93. 

Stoppage .of fast trains at Govind-
puri Station at Kanpur (XLVn-
15.12-70), 114-15. 

Stoppage of Mail Trains at Khanna 
Railway Station and Railway link 
between Khanna and Chandigarh 
(XLVII-I5-12-70), 1Qi. 

Stoppage Of Toofan Express at 
Futwah Junction Railway Station 
(XLV-10-11-70), 128. 

Stoppage of Varanasi Express at 
Timarni Station (JQ.V-IO-ll-iOJ, 
94-95. 

Stoppage of West Coast Expres& at 
Tirur RBi""ay Station iSouthern 
Railway) (XLVI-24-11-70), 169. 

Suggestions for change in route of 
passenger trains running between 
Rao Bareli and Kanpur (XL VII-
15-12-70), 93-94. 

Suggestion for running a special 
train to Vishakbapatnam lXLV-
10-1l-70), 57-58. 

Terminus for Calcutta-Kalka Mail 
atChandigarh (XLV-IO-1l-70), 
144-45. 

Theft in Brake Van of G.T. Express 
between Nagpur and Amia (XLVI 
-24-11-70), 45-48. , 

Travelling of Guards of Goods Train 
in Train Engine!! (XL VI-.8-12-
70), 104-05. 

Through-Compartments from Cuim-
batore to Cochin in West Coab-t 
Express Train (XLVII-15-12-70), 
132. 

Timings of Up and Down Passenger 
Trains in Amritsar-Khemkaran 
Sector (XLV-17-11-70), 74. 

Late Running of Trains (HAH Dip) 
(XLVII-18-12-70), 348-64. 

~NFALL, ARTDnCLAL 
Simple and Economical Methods of 

. Artificial Rainfall (XLV-20-11-
70), 92-93. 

BAlSINA PUBLICATIONS LTD: 

Boards of Directol'3 of Raisina Pub-
lications LCd. and Unit--"d India 
Periodicals Ltd. (XLVI-4-12.70), 
193 . 

RAJASTHAN 

Bungling in construction of border 
iroads in Rajasthan (XLVll-

18-12-70), 98-99. 
Central Aid to Rajasthan fur Sink-

ing o.f Tube Wells during 1969-70 
and 1970-71 (XLVI-26-11-70), 
1%2. 

Closure of Palana. Coal Mine in 
Rajasthan (XINI-26-11-70), 74-
75. 

Collection of tax from rulers of 
former Indian States in Rajasthan 
(XLVI-25-11.70), 79410. 

Construction of canal from Khatkar 
to Lakheri. Rajasth'an (XLV-
11-11-70), 193. 

Conversions in Rajasthan (XLVII 
-16-12-70), 56. 

Creation of no-man's land on 
Rajasthan-West Paskistan border 
(XLVII~16-12-70), 47-48. 

Distribution of ~ Relief Re-
ceived from Foreign Countries In 
Rajasthan (XLVll-17-12-70), 147. 

Extension of Cultivation of Soya-
bean in Rajasthan (XLVI-3-12-70), 

35. 
F'[nancial ~ance to Rajasthan 

(XLVII-18-12-70), 51-52. 
ImpDrt and export office at Kota, 

Raj'l\sthan (XLVII-16-12-70), 
158-59. 

Insufficient water from river ravi 
for Rajasthan (XLV-1I-1l-7U), 
177. 

Lack of distribution arrangements 
at Esso Gas Plant at Kota Rajas-
than) eXLVI-2-12-70), 170-71. 

Land taken back from refugees 
after allotment in Barrner, 
Rajasthan (XLYU-:-17-12-70), 
113. 

LOcation ot emrald belt in Rajas-
than (XLVI-2-12-70), 35-36. 

Manufacture Of TV sets by Rajas-
. than State Industrial and Mineral 
Development CorpOration (XLYU 
-9-12·70), 88-89, 

Measures adopfed to cheek 110od, 
and storing .of rain water in 
Bihar and Rajasthan (XL VII-
17-12-70). 77. 

. _----- ---------- -----
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.. Non-implementation of Telephone 
.. Schemein Rajasthan due to 
Shortace Of instruments (XLVII 
-17-12-70), 139. 

Offer of Israeli ndp in reclaiming 
Rajasthan Desert (XLVII-17-12-
70), 74. 

Oil Refinery at Swai Madoopur in 
Rajasthan (XLV-9-11-70), 64. 

Pakistani spy riIig smashed by 
police in Rajasthall (XLV-ll-ll-
70), 150. 

Plan for' Convel·si.;.n of Rajasthan 
. Desert iIito Pasture in III years 
(XLVI-3-12-70), 152-53. 

Practice of Slavery' in Adivasi area 
in Rajasthan (XLVII-I0-12-70), 
104-05. . 

Problem of potable water in Rajas-
than (XLVI-7-12-70) ·10. 

Procurement target 0' iCharif crop 
in Rajasthan (XLVII-I0-12-70), 
Ill. 

Proposal for Rajas' han Dro.ught 
Relief Work (Xl:,VI-26-11-70), 
80. 

Provision of Water and Power fl·om 
Beas Multi-Purpose Project to 
Punjab, Haryana and Rajasthan 
<XLVI-'-25-11-70), 96-97. 

. Rajasthan Pl'oposal for reclamation 
of Chambal Valley for Rehabili-
tation of East Pak. Refugees 
(XLVII-17-12-70), 134. 

Reported hum8J' sacrifice made in 
Kali temple in Rajasthan (XLV 
-11-11-701, 104. 

Rock pho6yhate and pyrite deOOSits 
in Rajasthan (XLV-18-11-70), 
192-93. 

Scheme fOr reclamation of ravines 
in Rajasthan (XLVI-28-11-70), 
112-13-

Siezure of Doouments from a Pakis-
tani Spy Arl"eated in Rajasthan 
(XLV_18-11-70), 110-61. 

Setting up of Industries in Kota 
(Rajasthan) (XLVII-24-U-70), 
36--39. 

Size Of Fourth Plan' for Rajasthan 
(XLVTI-16-12-70), 71. 

Sman pox C$RS'in H.aryana,· Guje-
rat and Rajasthan (XL VI.:....2-12-
70), 161-62; 

3135 LS-72-14. 

Studv of Convulsive Movements af 
Rajasthan Deserts after rains . in 
July,. 1970 (XLV....,...12-11-70), 84. 

Survey for underground water 
resources in Rajasthan (XLV-
12-11-70), 76-77. 

RAJASTHAN ATOMIC POWER 
PROJECT. 
Staff employed in Rajasthan Atomic 

Power Project IXLVI-2-12-70}, 
280. 

RAJASTHAN CANAL: 
Plan for .stabilisation of Loose saud 

piled up on s'd'as of ftajasthan 
Canal (XLVI-26-11-70). 81~. 

RAJASTHAN INDUSTRIAL AND 
MINERAL DEVELOPMENT COR-
PORATION 
Proposal for Manufacture (If ScOt»-

tersby Rajasthan Industrial and. 
Mineral Development (;orpora-
tion eXLV-IO-1l-70), 30. 

RAJENDRA PRASAD, DR 
Memorial in memory of first Presi-

dent of India, Dr. Rajendra 
Prasad (XLVII-18-12-70), dB. 

RANA PRATAP SAGAR DAM: 
Electricity supply from Bhakra. 

lUhand and Rana Pratap Sagar 
dams (XLVI-25-11-70), 26-27 . 

Ranapratap Sagar Power Project 
(XLVI-2:'12-70), 337_38. 

RANCm 
Crossbar Autcmatic Telephone Ex-

change in Ran.chi and in other 
cities (XLVI-26-11-70), 109. 

RAO HANUT SINGH 
• Earning of Rao Ranut Singh of 

Jodhpur in London (XLVII-
16-12-70), 70-71. 

RARE EARTHS LTD. 
Settinug up of a plant by Rare 

Earths Ltd. in Orissa <XI'VII-
9-12-70), 108. 

RASHTRIY A SWA YAM SJi!V AK 
SANGH: 
Allegation made by a Union 

Deputy Minister about R.S.S. 's 
plot to kill Prime Minister 
(XLVII-9-12-70), 62.;83. 

DUel of Delhi Municipal Corpora-
tion outstanding against RSS 
CXLVI-25-1I-70}, 88 .. 
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~YA SWAYAK ~AK 
SANGH-COfttd. 

Infiltration of. RSS in Oo,vetnment 
services (XLVll-16-12-70), 170. 

RATIONING: 
Withdrawal of ration ina in ~m

bay and Calcutta. (XLV-19-11-
70), 186. 

RA W MATERIALS: 

Allocaton of Raw Material to Ex-
porting Units in Small Seale Sec-
t()r (XLV-18-11-70), 147---t9. 

Corporation for import and pro-
curement of raw materials 
(XLVII--9-12-70), 48-44-

Raw material bank (XLVl-2-12-
70), 226-27. 

RAY ACHARYA PRAFULLACHAN-
DRA: 

Desecration of statutes of Pandi.t 
Ishwar Chandra Vidyasagar and 
Acharya Prafulla Chandra Ray in 
Calcutta (XLVI-25-11-70>, 97. 

RAYALASEEM.A: 
Survey of Rayalaseema lAP) for 

Digging of Exploratory Tube 
WellG (XLVI-26-11-70), 84. 

RAY ALSEEMA MILLS: 

Remuneration paid to Managing 
Agency of Rayalaseema Mills, 
Adoni <XLV-20-11-70), 115_116 

RAYON: 

Set-back in rayon exports due to 
withdrawal of STC from direct 
trading (XLVI-25-1l-70), 95-96. 

Supply of artificial siik imd rayon 
yar,n to small seale manufacturers 
(XLVTI-16-12-70), 100-01. 

RECRUITMENT: 
Persons recruited from various 
communU~ in MP for defence 
forces (XLVI-2-12..70), 197-98. 

Recruitment Centres in Madhya 
Pradesh (XLVl-2-12-70), 197. 

R'(,TUitment in Army's Judge-Advo-
cate Generals' Branch CXLVn-
14-12-70), 81. 

RECRUITMENT-COfttd. 

Recruitment in the army on the 
basis of populaiion of Statell 
(XL VI-2-12-70). 2OQ-(H. 

RED CROSS SOCIETY: 
Se~ting up of emergency units by 

red eros.;; society (XLV~16_11-70.), 
36-37. 

REFRACTORIES: 
Manufacture of ReirllCtories in Puh-

lie Sector (XL VI-8-12-70), 125. 

REFUGEES: 

AssistanCe to Burma refugees ia 
Andhra Pradesh (XLV-19-11-7t), 
114. 

Bill for Rehabilitation of Ref"Ieel 
(XLV-19-11-70), 59. 

Condition of Tibetiln Refugees ill 
Ladakh Camps (XLVll-17-12-70), 
113. 

Discrimination in Rehabilitation of 
East Pakistan Refugees (XLV-
lIUl-70) 152. 

Dispersal ~f East Pak refugees ia 
Basil'hat Sub. division (XLVII-
17-12-70). 174. 

Employment of refugees from .,.t 
Pakistan in Pmdtry Farm Scheme 
in West Bengal (XLV-19-11-'lOl. 
122. 

Expenditure On Rehabilitation or 
EaSt Pak Refugees in Industries 
(XLVI-3-12-70). 128. 

Increase in gtound rent charged for· 
land given to refugees (XLV-
16-11-70). 34-

lnAux (If East Pak refUilee& in Tri-
pura (XLVI-3-12.70). 181-62. 

Influx of ltefugees from East Pakis-
stan (XLV-12-11-70), 1-14. 

Rajasthan proposal for r«lamatioll 
of Clmmbal Valley for RehabiUta-
tion of East Pa]e:. Refugees <XLYH 
-1~-12-70), 134. 

Refugees from East Pakistan Set-
tled in Madhya Pradesh (JCLVI-
3·12.70), 65.66. 

RehabilitatiOn of East Pakistan ~
fugees in Cultivable Waste I ... 
in West Benpl(XLVI-3-11-'7D), 
120. 

_··v_. __ . ___ . __ . _________ -
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REFUGEES-Ctmtd. 

Rehabilitation of Tibetan Refugees 
in Ladakh (XLV-12-11-70) 41-
42. ' 

Right of compensation to East Pak-
J.3Uu1 refugees (XLVII-I4-12_70), 
96-If7. 

Sale of plots to refugees in Derhi 
(XLVII-17-12-70), 246. 

Setting of East Bengal Refugees in 
Andamans (XLVlI-IO~12-70), .37. 

Settng up of Refugees ln~ustrial 
Finance Corporation (XLVII-I0-
12-70), 117. 

State Bank of India S~he'me to .·Fi-
nance Rehabilitation East Palds-
tan Refugees (XLVII-17_12-70), 
110. 

State Bank of Pahala financing pro-
gramme for Ea·.t Pakistan Refu-
gees in Punjab and Haryana 
(XLV-l 9-11-70), 142. 

Unabated refugee influx from East 
Pakistan (XLV-16-11-70), 182-
83. 

See also "Displ<\ced Persons". 

REGIONAL RESEARCH LABORA-
TORY, HYDERABAD' 

Memorandum submitted to Chair-
man of CSIR by Scientific Wor-
kers' AssO\:iation of Rel.:ional Re_ 
searCh Laboratory, Hyderabad 
(XLVII-16-12-70l, 194-95. 

REHABILITATION: 

Recommendations of Committee on 
Review of Rehabilitation Workin 
West Bengal (XLV-19-11-70), 
141. 

Rehabilitation of Indians driven 
away from Nepal (XLVlI-14-12-
70). 102, 

Reh'8bilit.ation of. persons belonging 
to Scheduled Caste 1n areas shown 
for slum clearing . operations 
(XLVI"7"2-12-70), 1114-45. . 

ReHef Rnd Rehabilitation facilities 
to East Bengal Refugees by State 
Governments (XLV-12..11-70). 
133-34. 

REHAaUJTATIO~ iNDUSTRIES 
CORPORA TON (XLvU-IO-12-70). 
98. 

._'. ---~--. -.- .... ~~.,.-----' . 

RENAULT CAR CO: 

Visit by Representatives of Renault 
Car Company of I'rance (XLVII-
15-12-70), 46. 

REP ATRIA TES: 

Ceylon R~patriates settled in Nico-
bar Is~antis (XLV-12-11-70). 66. 

Hardships of Repat.riates from 
Burma in Andlhra Pradesh (XLV 
-12-11-70), 154. 

Rehabilitation of Repatriates from 
Burma and f:eylon (XLV-12_11-
70), 82. "-

Rehabilitation of Repatriates from 
Burma in Madras and other parts 
of India (XLV-12-11-70), 163-
64. 

Rehabilitation of repatriates from 
foreign countries (XLVII-10-12-
70), 51. 

Repatriates from Burma and Ceylon 
(XLV-19-11-70) 56. 

Repatriation of ~rsons of Indian 
origin from Ceylon (XLVI-2-12-
70). 31-32. 

REPORTS: 

Boothalingam report on tax struc-
ture (XLVII-1l-12-70). 100. 

Examination of Shantilai Shah Com-
mittee repoort On pricing cd petro-
leum and petroleum products 
(XLVl-7-12-70), 107. 

Report by Expert Committee of 
Engineer'3 of Ganga River .Com-
mission (XLV-18-11-70), 189. 

Report of Commission on T.B. Hos-
pital, MehraulL Delhi (XLV-9-
11-70), 188-89. 

Report of Central Land Reforms 
Committee (XLV-12-Il-70l. 99-
100. 

Report of Jute enquiry commission 
(XLV-1l-1l-70l. 131. 

Report on streamlining of otfIcial 
procedure and QQvernments atti-
tude toward> public servants 
(XLVU-2-12-70), 273_74. 

Debctes 
Delay in Release of Tariff Com-

mission's Report on priCe· of Art, 
Silk Yarn (CA) {XLVI;...24-11-
70), 175-93. 
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REPORTS; Contd'. 

Repol"1;of Commission of lnquiry 
Re. Dea1!,1 of Shri Deen Dayal 
Upadhyaya (Dis I <XLVil-lS-12-
70), 364-98. 

I 
.\ 

Report of Commission on Maharash-
tra-Mysore-Kerala Boundary Dis_ 
putes (XLVII-IS-IZ-70>, 261-
76. 

i 

Report of the Study Team on pro-
hibition (M) (XLVII-IO-12-70). 
293--98. 

REPRIMAND: 

Reprimand 14 Shri S. C. Mukher-
.)ea, formerly Deputy Iron and 
Steel, Controller (XLVII-9-12-
70). 203--05. 

REPI'ILE FARMS: 

Setting up of Reptile Farms (XLVI 
--26-11-70),'177. 

REPl'lLE SKINS: 

Export of reptile skins (XLVI-2-
12-70), 218-19. 

RESERVE BANK OF INDIA: 

ARCs suggestion regarding smooth 
running of Reserve Bank of India 
(XLviI-Il-12-70), 29. 

Assessment niade by Reserve Bank 
of India Regarding quantum of 
additional resources available with 
I.D.B.I. and IFC (XLV-20-n-701. 
139-40. 

Committee set up by Reserve Bank 
of India to eX3'lIline differential 
rates of interest eXLVI-27-11-
70), 184-86. 

Comparative study of State Budget 
by Reserve Bank of India (XLVII 
-18-12-70), 126-27. 

Direction issued by Reserve Bank of 
India R'''~arding Demand for Cre-
dit (XLVl......4-12-70), 3-8.. 

, ,Examinatio 1 of Annual Report of 
Reserve Bank of India (XLV-
20-11-70), 100-02. 

Permission sought by, foreign com-
panies in Ind'" from RBI (XLvn 
-18-12_70), 134-35. 

I , 

RESERVE BANK OF INDIA: Contd. 

R-epor:t, publislhed by Reserve Bank 
of India on the Working of Bank-
ing System (XLV-20-11-70), 193. 

Robberies in Reserve ~; Cal-
cutta (XLVIl-9-12-70), 53-54. 

Robbery in Calcutta Reserve Bank 
(XLVI-25-11-70), 142..43. 

RESOLUTION (S); 

Constitutional Implications of Reso-
lution passed by State Legisla-
tive Assembly (XLVI-8:-12-70J, 
216-18. 

Foreign Exchange Regulation 
(Amendment) Ordinance 197(}-
negatived (XLVI-25-11-70), 
233-81. 

Law and Order situation in West 
Bengal-negatived (XLV -20-
1l-70l.23~304. 

Prices of Essential Articles (Re-:;) 
(XLV-20_11-70). 366; (XLVI-4-
12-7n), 253--313; (XLVlI-lS-12-
70), 288-344. 

West Bengal (Prevention of Vio-
lent Activities) ACct. 1970 and 
West Bengal Maintenance of Pub-
lic Order Act, 197{).-negatived 
'XLVII-1l~12-~701. 267-92: 
<XLVIl-14-12-70). 243-342: 
(XLVIl-15-12..70), 231--80. 

REXOR INDIA, LTD.: 

Expansion allO'lL'ed to ReXOi' India, 
Limit~d (XLVI'-:2-1Z-70), 173-74. 

RICE: 
Damage to Rice Crops of West 

Bengal dUe to Floods and Steps to 
prevent shortfall in production of 
Rice (XLV-12-11-70), 140-41. 

Loss due to spread of disease by 
'Sabarmati' rice (XLV-12-11-
70). 5&-56. 

New varietiA!s of rice developed 
(XLVII-lI)..12-70), 167. 

. Rice yi~1d in Tripura (XLVII-

. 17-12-70), tIn. 

Setting up of Rice' Mills • by Food 
Cof1)oration of India. (XL Vl.,--3-
12-70), ~5G. 

-- --"'- ----,---.~.---.-- .--. 
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RICE-Contd. 

Supply of Rice by Thailand (XLV-
12-11-70), 165. 

T-drget for procurement of RICe 
CXLV-19-11-70), 127. 

Debates 

Reported Depression in the rice 
market in Punjab due to non-

availability of railway wagons 
(CA) (XLVII-17-12-70), 255-73. 

RnIAND DAM: 

Crisis of electricity caused by scar-
city of water in Rehand and 
Chandra Prabhadams' (XLVI-
25-11-70), 147. 

Electricity supply from Bhakra, Rl-
hand and Rana Pratap Sagar 
dams (XLv"'I-25-11-70), 26-27. 

ROADS: 

Construction of Air striPs and roads 
by China on the Indian borders 
(XLV-23-11-70), 181. 

Construction of Road over-Bridge at 
APngaon (XLV-20-11-70), 129. 

Construction of stretch uf Lateral 
Road linking Gorakhpur with 
Forbesgang (XLVI-27-11-70), 
157-58. 

Diversion of Bombay-Agra road 
near MIG FactorY, Nasik (XLVII-
11-12-70), 49. 

EleCtrification of the portion o.f the 
Ring Road between (XLVII-ll-
12-70), 149. 

Laying of roads in Chambal ravines 
eXLVI-25_11-70), 79. 

Proposal for construction of East 
Coast Road (XLYI-27-1l-70l, 
125,.26. 

Road link between Calcutta and 
Digha in Contai sub-division of 
West Bengal (XLvn-1l-12-'70), 
127. 

ROAD CORPORATION OF INDIA: 

Strike by Road Corporation Wor-
. ken; in West BeDlla} (XLVl-25-

11-70), 111-12. . 

ROBBERY: 

Cases· of daooity and robbery in the 
capital (XLV-ll-ll"70), 37. 

Increase in Incidents of Robbery in 
Trains on Delhi-Shahdara Line 
(XLV-IO-1l-70), 77. 

ROCK PHOSPHATE: 

Import of rock phosphate trom 
Xauru island for producing ferti-
lizer (XLVII-16-12-70), 94..D6. 

,ROURKELA STEEL PLANT: 

Introduction of a new product in 
Rourkela Steel Plant for manufac-
ture of Electrical MaehineI'7 
(XLVII-15-12-70), 139. 

Production in Rourkela Steel Plant 
(XLVII-15-12-70), 138-39. 

Strike by Crane-men at Rourkela 
Steel Plant (XLV-IO.1l-70) 203-
04. ' 

RUBBER: 

Complaints against tyre manufac-
tures re: purchase of raw rub-
ber (XLVI-25-11-70), 59. 

Export of rubber (XLV-1l-1l-70J, 
148. 

Increase in the prices of natural 
rubber (XLVI-ll-ll-'10), 83. 

Low price given to rubber growers 
in Ker-ala (XLVI-2-lZ.70), 56. 

Dening of rubber purcbasing cen-
tres by STC <XLVII-16-12-70), 
105·06. 

Opposition to fixation of minimum 
priCe of rubber (XLVII-9-12-70J, 
89. 

Price of Rubber (XLV-48-11-70), 
90; (XIVII--,,9-12-79), 86. 

Promotion of national rubber in-
dustry (XLVI-25-11-70), 80-81. 

Purehase of . accumulated Rubber 
Stocks by S.T.C. (XLV-18-11-70), 
192. 

Purchase of rubberby' manufac-
turers at minimum priee (XLVI-
2-12-70), 225-26. 

Raw rubber purchased by STC 
(XLVII-9_12-70), 172-73. 

SeWn, up of a Rubber Corporatioa 
(XLvn-18-11~10)! 206. 

- -------.---- ----,-...;..;-----------



, StllJJlICT INDIIX 

RUM: 

Supply of rum (XLVI-2-12-70), 
83. 

RUMANIA,: 

Automatic brick-making plant with 
Rumanian Collaboration (XLVl-
24-11-70) 53-54. 

,Negotiation~ with Rumania for 
exportinJ iron OTe <XLVI-25-11-
'10), 162-63. 

RURAL A1tEAS: 

Annual average income per family 
in rural areas (XLV-1l-1l-70), 
115. 

Bond from medical students for 
serving in villages (XLVI-7-12-
70), 77. 

Conditions of Hospitals, Clinics and 
Health Centres in rural areas of 
district Midnapur (West Bengal) 
(~V1l-14-12-70), 137. 

Employment for Rural Population 
(XLVI-26_11-70), 65. 

Homocopathic Dispensaries in Ru-
ral Areas (~VII-14-12-10), un. 

Implementation of Rural Develop-
m~:,1t programme in Ahmednagar 
and Sho)apur District of ),taha-
rashtra <XLVI--3-12-70), 145-46. 

Improvement in Communication 
system in Rural Areal! and Set-
ting up -of Trunk CaU Centres anti 
Telegraph OftIces in 1971 (XLVI-
26-11-70), 128-29. 

Net-work of Rural Market (XLVI-
3-12-70-), 177-78; 

Naxalite ac~ivities shifting from 
rural areas to urban areas 
(XLVI-25-tl-70), 169. 

OpeJling of libraries in rural areas 
'(XI;VlI-l 8-12-'70) , 130-31. 

Plans for rura! aTeas (XLVI-25-
11·70); 143-4'1. 

Shortage of Doctors in Rural Areas 
(XLVII-l*" 12-70), 91--99, 

Villages provided with p~ and 
Telegraph offic(!'$ (XLVII-JO.12? 

, 70-), 118. " 
Working "of posts and Telelfraphl 

Offices in. Rural .\Teas (x:LVI-3-
12-"10:1,.122":23. 

RURAL AREAS-Ccmtd. 
X-a.yf-.cilities in Rural Areas 

rXLV"":"-lL70), l09~lO. ' 
RURAL CRED,IT: 

Appointment of Review Committee: 
regarding rural credit (XLVI-4-
12-70>, 121. 

RURAL DEVELOPMENT (XLVI-
26-11-70), 145--46. ' 

RURAL ELEcTRIFICATION 
(XLV-18-12-70), 141. 

Constitutioil of Coopetative Elec. 
tricity Committee for r~al elec-
trification on Amrican pattern 
(XLVI-25-11-70) 38-39, 

Money spent by Ru;al Electrification 
Corporation (XL VlI-9-11-70) , 
197-98. 

Oriasa request for additional belp 
for !'Ural electrification /XLVl-
2-12_70). 307.08. 

Rural electrification in St.~s 

(XLVII-16-12·70), 143. 
Rural electrification of Bihar 

(XLVI-2·12-'70) , 285. 
Rural eiectrifit:ation o.f Kanllara 

(XLV-lti-1l-70), 47-~. 
RUt3l electrification Scheme& for 

Mysore Sta~ <XLV-18-11-70J, 
137-3! 

Rural Electrificat:on Schemes in 
Orisaa (XLV-18-11-70), 156-57, 

Schemes for rural ele~rifieution of 
'Madhya Prad·~~h <XL VI....;25-11-
70)' 190-91. 

~heme for rural electriAcation 
of Midnapur (West Bengal) 
(XLV1l--16-12-70I, 144-45, 

SeheRtes of rural electrification 
pencliag with West Bengal State 
Electricity Boarj (XLVIt-16-12-
70). lea 

Shortage of materials fOl' TUral 
electriJkation pro,iects in TJimii 
'Nadu (XLVII-1G-12-70), 205~06. 

RtJIlAL HOUSING: 
Credit for Rura) HOUling by Banks 

and Cooperative Societies (XLV"" 
20.11-70), 88-89, 

RURAL INDQTmNESS: (XLV-
. iJ.:fl-'7D), 1~.· ",., ,. 



SAINIK SCHOOLS: 

Clothing charges of Sainik School, 
Kapurthala (XLVII-14-12-70), 
123-24 

Fees charged and books supplied to 
students by Sainik SchoOl, Kapur-
thala (XI.V-16-1l-70), 175-76. 

Meal!! served to students of Sainik 
School, Kunjpura cXLVII-14-12-
70), 195-96. ' 

Opening ot Sainik School/Recruit-
ment Centres at Coach-Behar or 
Hashimara. CXLVII-14-12-70). 
119. 

Pocket expenses of students of 
SClin:k School, Kapoorthala (XLV 
-16-11-70). 179. 

Quality of diet giev/l to t;tudents of 
Silinik SchOOl, Kapcorth~la iXLV 
-16-11-70), 177-78. 

R'cpresentation from Himachal Prll-
desh Government for opening of 
a, (XLV-22-11-70), 40. 

Supply of Note Books for Home 
Task to Students of Sainik School, 
Kapurthala (XL VII-14-12-70), 
152-53. 

Supply of note bl;()ks to students 
by Sainik School. Kapurthala 
I XLV-16_11-70) , 176-77. 

SALES TAX: 

Agitation by sales tax officers in 
West Bengal (XLVII-1l-12-70), . 

147. 

Imposition of sales tax on cloth, 
tobacco and sugar in place of 
excise duty (XLVIl-1l-12-70), 
122. 

Imposition of sales tax on silk cloth 
in Delhi (XLVII-18-12-70), 85-
86. 

.R~placement of Sales' Tax by Excise 
Duty (XLV-20-11-70l. 200-03. 
(XLVlll, 206-07. 

rANGE£'! K"..TAK AKADEMI 

Foreign Vu;,.s made by Secretary 
. and Office Bear 1'$ of, (XLV-
2O-1l.'7~) •• 16; 
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SCHEDULED CASTES AND SCHE.o 
DlJLED' TRIBES: 

Abolition of Model Roster of Re-
lIer-vation for. (XLVII-15-12-70J, 
159. 

Adoption of ooe S1iri Sri Dhar 
Purohit by a Scheduled Caste 
perBOn (XLVII-9-12-70), 50-51. 

Allotment 'Of Railway Catering 
Stalls to, (XLVI-24-11-70). 123-
24. 

Appointments of persons beiong.in:o 
to SchedUled Castes to posts of 
Hindi Lecturers by Delhi Univer-
sity (XLVII-1l-12-70), 189. 

Appointment of Scheduled Castes 
and Scheduled Tribes as distribu-
tors of Indane Gas (XLVI-
2-12-70), 163-64. 

Appointment of Scheduled Castel 
and Scheduled Tribes as trjUlsla-
tors in various Ministries (XLVII 
-9-12-70), 110-11. 

Appointment of Scheduled Castes 
and Scheduled Tribes in HMT, 
Bangalore (XLV-I0-l1-70), 53-
54. 

Appointments of Scheduled Castel! 
and Scheduled Tribes to various 
posts in the Indian Airlines 
(XLVII-1l-12-70), 

Chances for SchedUled Cutes and 
Scheduled Tribes as Ambassadors, 
High Commissioners. etc. (XLVI 
-7-12-70). 60. 

Criteria followed for prOmotion of 
Scheduled Castes and Scheduled 
Tribes te· POSt of Post·Graduate-
Teachers (XLVI-4-12-70), 102. 

Discrimination with Scheduled Caste 
and LDCs promoted as UDCs in 
the Atomic Energy Department 
(XLVI-2~12-70), 319,020. 

D'scussion on the Report of Com-
missioner for S.C. &. SoT. ItyState 
Legislatureli (XLV-1'1-11-70), 
198. 

DYtrH)\Ition of land to, (XLV1J..,... 
17.12-70), 86. 

Eneouragement to Scheduled c.nea 
people' . to enter eZpQrt 'trade of 
ahoee (XLVn-l6-u..'IO)~ .. 



SCHEDULED CASTES AND 
SCHEDULED TRIBF.S--C'omd. 

Facilities to Scbeduled Castes and 
Scheduled Tribes for setting up 
of industries (XLVII-15-12-70), 
154. 

Filling up of posts by qualified 
Scheduled Castes on North 
Eastern Raily;ay (XLVI-24-11-
70), 137. 

Filling up Post of Comm;ssioner for, 
(XLV-10-11-70), 129-30. 

Funds ;inocated fGr welfare of back-
ward classes, scheduled castes and 
scheduled tribes of Madhya Pra-
desh (XLVI-24-11-70), 105-06. 

Housing Seheme for Scheduled 
~s, Schedulild Tribes and 
Backwara Classe$ (XLVI-24-11-
70), 170-71. 

Increase in Representation of"' Sche-
duled Castes and Sclleduled 
Tribes in Delhi Administration 
(XLV-IR-1l-70), 143. 

Loans given by Nationalised Banks 
, to Scheduled Castes and other 

people of Low Income Group 
(XLV-20-11-70), 148-47. . 

Neglect of Scheduled Caste candi-
dates for reci-uitment to posts 
under Delhi University lXLVI-
4-12-70), 76. 

Non-fulfilment of Quota of Sche-
duled Castes in Sholapur DiVision 
(South Centl'al Railway) (XLVII 
-15-12-70), 180. 

Number of Harijans, Adivasis and 
Scheduled Tri1:ie Officers (XLV...., 
11-11-70), 54. 

Percentage at Scheduled Castes and 
Sched:Uled Tribes 'in' Central 
Industrial Security Foree (XLVI-
2-12-70), 312. 

Persom belonging to Scheduled 
Castes, and Scheduled Tribes 
1ierved U High CommissioDen and 
A:-nbassadors (XLV1I-14-12-70), 
199-200. 

Pi-omOtionand permanency cues :of 
Scheduled Ca.~ senior invest!-

, . gators pending in Indian Stati$ti-
cal OrgaDitlation OCLVII-UI .. l2-
7e.)~ 21~1+' 

------
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SCHEDULED CASTES AND 
SCHEDULED TRIBES-Contd. 
Promotion of Scheduled ,Castes and 

Scheduled Tribes to the POst of 
SuperviSOr Special Ticket Exami-
ner Grade (Delhi DiviBion, North 
Railway) (XLVII-15-12-"iO), 158 .. 
59. 

Rates of Maintenance Grants (XL-
Vn-15-12-70), 155-56. 

Recognition of SC/ST Welfare 
AssociatiOlJ, in NE Ra'lway 
(XLVII-9-12-70) 161-62. 

Recruitment of candidates belonging 
to Scheduled Castes and Sche-
duled Tribes for die posts of 
junior traffic assistants in Indian 
airlines (XLVII-I8-l2-70), 170-
71. 

Recruitment of Scheduled Caste. 
and Scheduled Tribes Overseen 
in Government of India Presse, 
(XLVI-2-I2-70), 75-76. 

Rehabilitation of persons belong-
ing to Scheduled' Caste in prells 
shown for stum clearing opera-
tions (XLVI-2-12-70), 144-45. 

ReserV«tkl-ns for (XLV-20-11-70), 
147. 

Reservations for Scheduled Castes 
and Scheduled Tribes in Delhi 
Administration (XLVII-9-12-70), 
96. 

Reservations for Scheduled Caste. 
and Scheduled 'Tribes in Directo-
rate of Civil Defence and Home 
Guards (XLVn-16-l2~70), 203-
04. 

Reservation of plots and build-up 
houses for Scheduled Castes (XLV 
-23-11-70), 112; 

R"<!servation of Posts for Scheduled 
Castes and Scheduled Tribes in 
Cochin Port Trust (XLVI-4-12-
70), 199. 

Reservation of posts for Scheduled 
Castes in N.D.M.C. (XLVII-
14-12-70), 78-79. 

Reservation of Posts in Public Sec-
tor Undertakings fIor Scheduled 
Castes and Tribes (XLV-B-lI-
70), 183. 

Reservati<m of vacancies for Sche-
duled Cutes and Scheduled Tri-
bes in Delhi Development Autho-
rity (XLVI-2.12·70), 145. 



SCHEDULED CASTES AND SCRE" 
DULED TRmES: conld. 
Reserved -quota fOr SC & ST for 

posts of post graduate teachers in 
Delhi Administration (XLVII-
11-12-70), 140. 

Scheduled Caste Clerical Staff in 
the Divisional Office, Sholapur 
Division (South Central Raijway) 
(}(LV11-15-12-70), 179-80. 

Scheduled Caste employees in Cen-
tral Glass and Ceram;c Research 
Institute, Calcutta (XLVII-9-12-
70), 169-70. 

Scheduled Castes and Schedul-cd 
Tribes among Governors ()(:LVII 
-9-12-70), 172. 

Scheduled Castes and Scheduled 
Tribes Candldat~s for the post of 
Chief Parcel Clerks in Ferozepur 
Division (North.:!rn Railway) 
(}(LVII-15-12-70J, 157-58. 

Scheduled Castes and Scheduled 
Tribes employed in Medical De-
partment of Eastern Railway 
(XLVlI-15-12-70), 190. 

Scheduled Castes - and Scheduled 
Tribes emploY'2es in nationalised 
banks (XLVII-18-12-70), 131-33. 

Scheduled Castes and Scheduled 
Tribes in Fertilizer Factory at 
Gorakhpur (XLV-16-11-70), 109-
1I0. 

Scheduled Castes and Scheduled 
Tribes staff in Administrative 
Sections of Ministry of Education 
(XLVI-4-12-70l, 100. 

Scheduled Castes in teaching staff 
of Colleges under University . of 
Delhi (}(LV-20-11-70), 146-47. 

Scheduled Castes/Tribes and Back-
ward classes employees in Public 
Undertakings (XLVI-27-11-70), 
85. 

Schemes for uplift of Scheduled 
Castes and Scheduled Tribes 
(XLVII-15-12-'10), 162-63. 

Setting up Committees in States and 
Union Territories fOr Welfare of 
Scheduled Castes and Scheduled 
Tribes (XLV-17-11-70), 197. 

DebatP.l 
Inel usion of certain castes in the 

Ust of Scheduled Castes of 
Andbra Pradesh (Pet.) (XLV-
18-11-79), '213---23. 

.. ---~ .. ----. 

SCHEDULED cAsTEs AND sciu:-
DULED TRIBES: contd. 
Scheduled Castes and SCheduled. 

1:ribes OrdE.>rs (Amendment) Bill 
1967 (Pet.) CXLVI-B-12-70), 216. 

SCHOLARSHIPS: 
Advertisement Regarding Sc~.!>lar

ships and FellowshiPs under 
Commonwealth Scholarships and 
Fellowships Plan (XLVI-4-12-
79), 55. 

Grant of scholarships in various 
cultural fields (}(LVIl-1l-12-70), 
92. 

Grant of scholarships to student 
players of Delhi (XLVn-li-12-
70), 152. 

Merit-cum-means Scholarships f.o. 
Students in Delhi Polytechnics 
(XLV-20-11-70), 164. 

Overseas Scholarship and Passage 
Grani$ to Scheduled Castes and 
Scheduled Tribes Students during 
196::;~70 (XLV-20-11-70), 196-97. 

Reallocation of ScholarshIps to Stu-
dents in G.B. Pant Polytechruc 
(XLV-20-11-70), 149-50. 

Scholarships for Post-M .. tt'IC Cls'sscs 
(XLVI-24-1l-70), 124. 

SCHOOL(S) 
Cantonment Board High School, 

Yol. (}(LV-9-11-70), 140. 
Mode of Selection of PostE of Pl'L'1-

cipals and Vice-PrindJ)8Is of 
Higher Secondary Schools, Delhi 
(}(LV-20-1-70), 159-60. 

Setting up of High Schooh at Khan-
gabok and Andra villages in 
Manipur (}(LVI-4-12-iO), 177. 

Settlement of Pensions «r.d Accouuts 
of retil'ed Headmasters of Deihi 
Municipal Corporai1on School. 
(XLV-20-11-70), 75. 

SCIENTISTS: 
-Conference of scientists working in 

public and private sectors held in 
New Delhi (}(LVII-16-12-70),_ 
68. 

Meeting of scientiSts and technolO-
gists (}(LVI-2-12-70), 3&2. 

Non-Cooperation by Att'mie Energy 
CommiSsion with C.s.I.R, on 
"Seientists Pool" Schetne (XLV-
18-11-70), 1t7-•. 

-------------



Investment made b,i' bClt!fl<U" 
Investment Company in Krishna 
Ram Baldev Bank CXLV-2tI-11-
70). 161-62. 

Relations between Sciendia Invest~ 
JUltt Company and Kl"£Ij.Jlna Ram 
~dev Bank of Gwa!br c~LV--
2O-1l-10), .162-63. 

SCOOTERS: 
Allotment of Monthly q ... '.)t" ,){ 

Vespa/Lambretta SC3c...ers to 
Delhi Admin:stratwn (XLVI-
24-11-70), 151. 

Cost of Scooters mallufo.ctUi"ed by 
Mis. Bajaj and Automobile Pro-
duct!' of India. Bomhay tXLV-
17-11-70), 184. 

Expansion of Scooter Manufactul'-
ing Units (XLV-I 7-11-'10) , 161. 

l"isue of licences for manufacture 
of S:ootersby Rajasthan State In-
dustrial Mineral Development 
Corporation IXLV-17-11-70), 
210. 

Manufacture of S('OO·~T5 :n Public 
~ (XLV-IG-1l-70J. 212-13, 

Manufacture of ScrJOten; in Public 
Sector with Foreign Collabora-
tion (XLVlI-I5-12-70), 173. 

Manufacture of Scooters' with 
Japanese Collaboration (XLV-
17-11-70)", 84. 

Produ,stion of Scooters in Collabo-
ration wii.h U.A..R. and Yugo~la
via (XLVI-8-12-70), 14-19. 

PTop05aJ for Manufacture of Sco-
oters by Rajailthan Industrial 
:lnd Mineral Development Cor-
poration (XLV-IO-ll':70). 30. 

Recommend'ltion of (XLVI-8-12-
70), 173-74. 

Report of Committee on Production 
ot Scooters in Public Sector. 
(XLV-IO-1l-70), 12'1-28. 

Scheme for setting up Of a Scooter 
Factory by Bihar Government 
(XLV-I'l-1l-70), He. 

Scooter Dealers in States (XLVI-
24-11-70), 144. 

Seooter Plant in Pondicherry 
(~\r--Z4-11-70), 7~ 

Setting up ofPublk Sedor Ill-
dulltrie.l 'in Maaipur '(XLV-17-
11-10) , 164. 

SEEND(S): 

Sett:ng u'p of Scooter Plant with 
Italian Collaboration (XLVI-8-12-

70), 172-73. 

SEEDiS): 
Area under. :l!eve)oPeQ seeds, State-

wise (XLVl-3-12-70). 115-16. 
Development of new Variety of 

seeds of Agricultural Commodi-
tie3 (XLVI-3-12-70), lIt-I5. 

Popularisation of mgh-yieldinc 
varieties produced by an Ameri-
can Scientist (XLVr-26-1.l-70), 
162. 

Release of new variety of, (XLVI-
26-11-70), 99-100. 

Step, fOr Distribution of Good 
Quality Seeds to Small Farmers 
(XLVI-3-12-70), 36. 

Supply of High-yielding variety of 
Seed:! of Wheat to l<'armers 
CXLV-12-11-70) , 166-67. 

SEMINAR (5) : 
Participants at Seminars and Sym-

posia held by Institute of Ad-
vanced Studies, Simla (XLVI-
4-12-70). 190. 

Seminal' under Indian Pulp and 
Papel' Technical Associatlon 011 
use of Agricultural Residue 
(XLVI-3-12-70), 12-16. 

SEX EDUCATION: 
Sex Education in Collegeg (XLVII 

-18-12-70), 190. 
SHAHDARA-SAHARANPUR RAIL-

WAY: 
Absorption of Ex-Employees of, 

(XLV--1O-1l-70). 207. 
Closure of Shahara-Saharanpur 

Light Railway CXLVI-lJ..12-70) , 
117--89. 

Memorandum on Closure of Shah-
dara-Saharanpur Light Railway. 
(XLV-IO-1l-70). 1l0~11. 

~bate8 
SHASTRI SHRI LAL BAHADUR: 

He: Death of eXLV-12-11-70), 
27R--80. 289--91. 

SHlPPlNG: 
Fa'i in Movement of General CHao 

eoal and Salt b,y Coutal .. &hip-
pin, CXLVI-21-U-'l!I). _ 

.F 



amrn:cr IJIDIIX 

SHIPPING-Ccmtd. 
Steamer acrommodation for coir 

exports (XLVCII~16-12.-70), 

112. 
Extraction of Copper in Collabora-

tion with Sikltim ~t 
in Darjeeling Hill Areas. 
(XLVII~14-12-70). 13-17. 

SILK: 
Export of Kosa silk to West Ger-

many (XLVII-9-12-70l. 1.1. 
Export of. (XLV-IB-1l-70), 147. 
ImpositiUl1 of sal:es tax on -;ilk 

cloth in Delhi (XLVll-18-12-70J, 
85-86. I 

Production of' silk in India 
(XL VII-16-12-?0l, 82-83. 

Proposal to recOIbtruct silk mills 
IXLV-1l-1l-70), 75. 

Debates 
Delay in Release of Tariff Com-

mission's Reptll·t on priee of Art. 
Silk Yarn (CA) tXLVI-24-1I-
'ro). 175-93. 

SILVER: 
Raid On firms in Ahmedabad deal-

ing in (XLVI1-1B-12-70), 52-
54. 

SINDR! LANGUAGE: 
Pr:nting of denomination01 on cur-

rency noten in. (XLVII-IB-12-
70). 205-06. 

'Sttipt of. <XLVII-18-12-70), 204-
05. 

SINDRI FERTILIZER FACTORY: 
F:!n utilization of production ca-

pacity of, <XLV-16-11-70), 
J31~. 

SINGAPORE: 
Acquiring of buildings used by 

Netaji in, (XLVI-2-12-70), 178-
79. 

Investigations by CBI into a bogus 
firm of, (XLVI---2-12-70), 240. 

Rebuilding of INA Memorial monu-
ment in. <XLVI-1-12-70), 100-
OL 

Trade fair at (XLVI-25-11-70). 
140-41-

,SLUM CLEARANCE: 
. Allocation of Fund for Slum Clea-
... "rance· in,Maharallhtra r(XLVII-

1.-12-70), 209-10. 

SLUM CLEARANCE: coMet. 

Financial assistance to Uttar Pra-
desh Govel'nmentKanpuj-' Cor-
poration for slum clearance 
scheme <XLVI-'7-12-70), 116. 

Rehabilitation of person, belong-
ing to Scheduled Caste in areas 
shown for slum clearing opera-
tions (XLVI-2-12-VO), 1"-45. 

Slum clearance in the country 
(XLV--16-11-70). 135-36. 

De6ates 

Time Bound Schemes for improve-
ment of Calcutta Slums 
(HAR Dis) (XLVl-7-12-70) , 
261-71 .. 

SMALL CAR: 

Applications for msnufat'ttu-e 
of (XLV-IO-1l-70l, 196--98. 

Conditions for Issuing Licencei Jet-
ter of intent for, (XLV-10-ll-
70), 63-64. 

Foreign Exchange for Small Car 
Project (XLV-IO-1l-70), 3-4. 

Impact of addition of proposed 
small cal' on traffic conditions in 
Metropolitan cities (XLVI--'6-ll!-
70), 29-30. 

Issue of letter of Intent for Manu-
facture of Small Car (XLV-
9-11-70), 4-26, (XLV-I0-11-70), 
166-67. 

Is;ue of Licences for Manufacture 
of, (XLV-IO~1l-70), 158-59. 

Issue of L:cence for Manufacture 
of Small Car by Tatas (XLV-
11-70), 129. . 

Issue of Licences for Small Car 
Project (XLV-IO-1l-701. 35 

Licences for Production of. 
(XLV-I0~11~'16). 178-'79. 

Manufacture of Small Car with 
Fo~ Collaboration ill Public 
Sector (XLVU...;..15-12-70" 56. 

Offer by MIs. Zetor (India) Ltd. \0 
undertake h'Jahuf8Cfure of. 
(XLV-IO-1l-70); 143,,44-

OIIer from Fiat Campaay of Italy 
forSrnal! Car Plant (XLVI-
24-11 .. 'j'fJ,; 84-35: . , -

S1n'aU ('1·1' in 'Public Sector IXLV-
10-11-70). llv.:JO:' 

---- ----~--- .. ---.-~-~--.---.------



SMALL CAR--... Ccmtd. 

Small Car Project in Joint Sector 
(XLV-10-11-'10), 45_ 

Small Car Project in Public Sector 
" (XLV~1O-11-7t), 37-38, 190-91. 

SMALL POX: 
Eradication of Small Pox in the 

country (XLVI-7-12-70), 104. 
Small pox cases in Haryaoa, Guj-

jarat and Rajasthan <XLVl--2-
12-70), 161-62_ 

SMALL SCALE INDUSTRIES: 
Aid lor Development Gf, (XLVI-

8-12-70), 129-30, 
Allocation of Raw Materia!s fGr 

(XLVlI-l5-12-70), 90. 
COIItp$illion between Small Scale 

Industries and Major Tyre In-
dustries for manufacture of High 
Pl'~ssure Hose" (XLVl-B-12-70), 
240, 

Concessional Ass:stance 
aneial Institutio:ls far 

from }o'in-
Small and 
Industrie1 

69-71. 
(XLVl-B-12-

Medium Sc;?le 
(XLVI-27-11-70), 

Credit facilities to, 
70), 50_ 

Development of Small Industries in 
Madhya Pradesh (XLVl-8-12-
70), 36-37. 

Development of Small Scale In-
dustries in West Bengal (XLVI-
24-11-70), 134_ 

Export Cell in, (XLVI-8-12-70), 
126--27. 

Export of smaill scale industry 
goods through STC (XLVI-25-
11-70), 17S-80. 

Forest-based industrial Schemes 
for (XLVl-24-11-70), 98-99. 

Funds for (XLVl-8-12-70), 157. 
J apane:>e demands for parts and 

components from small-seale 
manufacturers Oo:.V-25-:U-70). 
l55-56: 

Japan'. inclination to buy small in-
dustry products during Expo-70 
(XLVI-26-11-70)~ 1~46. 

lA,#glslation for development of, 
(XLVl-24-11-70), 9tHI4, 

LoWeriJIg of prkes of raw mate-
rial by STC and MKTC (XLVII 
-16-12-70), 48. 

SMALL SCALE 
INDUSTRIES--Ccl7ltd. 

Production at Radios and Electro-
nic Goods by, fXLVI-B-12-70). 
45-46_ 

.. Reco~endations of· Small Scale 
Indu~ries Board <XLVI-24,-1l-
70), 135. 

Reduction in period of repayment 
of Loans advanced to, . (XLVl-
24-11-7!n. 65-66. 

Revision of Ceiling on Investment 
in Small Industries < XL VlI-
15-12-70>, 43-44. 

Setting up of Apex Bodbs in States 
for giving credit for development 
of Small Scale Industrie'3 in 
Backward Regions < XLVII-15-
12-70), 5fl-51. 

Setting up of Small Scale Industries 
around Bhilai Steel Plant 
(XLV-IO-1l-70), 103_ 

Setting up of Small Scale Indus-
tries in Backward Areas (XLVI-
8-12-70), 63-64_ 

Setting up of Small Scale Indus-
tries near Thumba Statio. 
(XLVI-24-11-70), 32-33. 

Shortage of raw materials for 
Small Scale Industries in Welt 
Bengal (XLVI-24-11-70). 61. 

Shortage of Steel for Small Seale 
Industries (XLVl-24-11-70), lS4. 

Small Scale Industries in Madhya 
Pradesh (XLV-IO-11-70), 96. 

Steel for (XLV-IO-l1-70), 152. 
SUllerrt.ion of Small Scale Indust-

ries Board for Financial Conces-
sion (XLV~24-11-70), IM-35. 

Supply of artifldal !ilk and rayon 
yarn to small scale .manufactur-
ers (LVll-16-12.70), lOO .. CU. 

Supply of Imported Steel to, 
.(XLVlI-15-12-70), 50-51. 

Supply of Steel and Raw Material 
to Small Scale Industries - in 
Wert Bengal (XLVl-8-12-70), 
78_ 

Supply orders obtained for Small 
Scale Industries frOlJl Japan 
(XLV-I0-11-70), 211-12. 

Support to Small Seale Industries 
for aupply of gooda1o LArce 
Seale Induatriea(XLVJ-8..12--'10), 
t'1-98. -----_ .... _--_. -- ----



SUB.:rECT INDEit 

SMALL INDUSTRIES INSTITUTE 
TRICHUR: ' ' 

Transfer of Small Industries Ser-
vice Institut: fl'om Trichur to 
Ernakulam (Keralal (XLVI-
24-11-70), 130. 

SMUGGLING: 
Alleged involvement of a Dy. 

Minister of Maharashtra in, 
(XLVII-16-12-70), 136-37. 

Apprehension of Silver Smuggler 
in Bombay (XLV-20-11-70), 
169. 

Apprehension of smuggling Gang in 
Bombay (XLV-20-11-70). 

Arrest of Pakistani smugglers in 
Ganganagar in Rajasthan (XLV-
18-11-70), 45-46. 

Disposal of confiscated watches 
(XLV-27-11-70), 179, 

Disposal of smuggled articles 
( XL VII-1l-12-70), 135. 

Employee~ of Ministry of Finance 
involved in, (XLVI-412-70), 
137. 

Gold Smuggling in India (XLV-
20-11-70), 160-61. 

Import of consumer articles throu-
gh Government agencies to pre-
vent, (XLV-1l-1-70l, 87. 

Owning of a Palatial Bungalow by a 
smuggl~r in Gujarat (XLVII-18-
12-70). 55. 

Persons belonging 
League involved in, 
12-70). 71. 

to Muslim 
(XLVI-4-

Recovery of Gold Biscuits from the 
Wife of a Custom Officer (XLV-
20-11-70), 124-125. 

Sale of smuggled TV Sets at cheap 
rates !XLVI-2-12-70), 234. 

Seizure of contraband gold 
(XLVII-lS-12-70), 154-55. 

'Seizure of gold biscuit, from a 
car on the Banga!ore-Mysore 
road (XLVII-18-12-70), 55-56. 

Seizure of gold biscuit.~ from the 
stomach of passengers (XLVII-
11-12-70). 130. 

Seizure of smuggled 
(XLV-20-11-7C), 
(XLVI-4-12-70\, 83. 

goods, 
172-76, 

SMUGGLING-Contd. 
Seizure of smuggled goods from 

Malabar C<;last (XLVII-ll-!-70), 
IS3. 

Seizure of Smuggled Gold in Delhi 
and Bombay (XLVI-27-11-70), 
190. 

Silver and Gold, (XLVI-27-11-70), 
]07-0S. 

Smuggled goods carried from Guja-
rat to Bombay on Western Rail-
way trains (XLV-I0-11-70), 128-
29. ' 

Smugglers apprehended near 
Gujarat (XLVII-1l-12-70), 145. 

Smugglers in India (XLVI-2'1-11-
70), 145-46. -

Smuggling acitvities along the 
coast line of Kerala (XL VII-
1B-12-70), 100. 

Smuggling in India (XLVII-ll-12-
70),45, IB-12-70), 112-13. 

Smuggling of Bombing redis'nts in-
to West Bengal from Maharash-
h'a and Gujarat (XLV-18-U .. 
70), 96-97. 

Smuggling of Chemkalsand Dye-
stuffs (XLV---27-11-72l, 72-7.3. 

Smggling of essential drugs, out of 
India (XLV-9-11-70), 34. 

Smuggling of gold and ,other artic-
cles. !XLV-20-11-70). 127-29. 

Smugling of gold and other artic-
les in India (XLVIL-I8-12-70), 
84, 

Smuggling of Indian Films into 
South Africa (XLV-IB-Il-70), 
49-50. 

Smuggling of luxury goods at 
Amritsar by Members of Indian 
Airlines (XL'VTI-1l-12-7Q), 51. 

Smuggling of . peacok feather and 
mica into Nepal (XLVII-16-
12-:10), 30-31. 

Smuggling of Silver (XLVI-27-
tl-70), 71-72. 

Unearthing of a Gang of Smug-
glers in Ahmedabad. (XLVI-
27-11-70). 145. 

Unearthing of Silver Smuggling in 
India (XLVI--27-11-70), 47-413-

Use of boats of Fi'1heries Depart-
, ment for smugj'~g in Kerala 

(XLVIl-lS-12-78), 99. 



._----------_.--- - - -_. --...- _._-_.-----
SOCIAL WELFARE: 

Changes in IDdian Penal Cede to 
help the pOOr (XLVI-25-11-70), 
58-59. 

Co-Relation between Central Gov-
ernment and Delhi AdmiDistra-
tic:m regarding Social Welfare 
Measures (XLVIl-14-12-70), 
5-7. 

Memorandum submitted by 
Weavel·s Social Welfare Board, 
Nagpur. (XLVI-24-11-70), 124-
25. 

Social Measures adopted by Social 
Welfare Board, Manipur (XLVI 

- -24-11-70), 79. 
Social Welfare Fortnight (XLvlI-

15-12-70), 119-20. 
Social Welfare Scheme from Chandi-

garh (XLVI-24-11-70), 115. 

SOIL CONSERVATION: 

Evaluation of crop potential anC1 
boosting of, (XLVI--26-11-70), 
1l0-1I. 

SOLDIERS, SAILORS AND AffiMEN 
BOARD: 

Appointment of a whole time Secre-
tary of Himachal Prade1h, 

IXLVI-2-12-70), ]90. 

S011r"'E PROJECT: 

Implementation of Gandak and 
Seme. river plans (XLVII-18-12-
70), 118-]9. 

SOUTH AFRICA: 

Change in attitude of dll!Cl'~
tion agaiBSt Iildialll! in South 
Africa (XLVI-2-12-70), 149·50. 

Eviction of Indian Farmers of Gilli-
ta Valley, Johannesberg. 
(XLV-9-11-70). 155. 

Expulsion of Britain from com-
monwealth for supplying arms 
to South Africa (XLV-16-11-70) 
44-45. 

Ind:an finn! permitted to open 
oftices in South Africa, (XL VI-
'-12-70), 153. 

SOUTH AFRICA-COfttd. 

Move for a separate homeland tor 
Indians in Souih Africa (XLV-
16-11-70) 82-1:13. 

Prot61t by Indian on British arms 
supply to South Africa· (XL.-
9-11-70), 86. 

Reconsideration of the issue of sal~ 
of Arms to South Africa by 
U.K. (XLVII-14-12.70), 39. 

Trade w;th South Africa (XLVU 
-9-12-70). 138-39. 

SOUTH VIETNAM,: 

Admission of provisional revolu-
tionary Goverpment of South 
Vietnam to Non-aligned group 
(XLV-16-11-'TO), 136-37. 

Diplomatic recognitiQn Of German 
Democratic RePubliC and National 
Liberation Front Government 
of South Vietnam (XLV-9-11-
70), 117. 

South Vietnamese peace plan for 
Indo-China (XLV-16-11-7G.) 
130-31. 

Withdrawal of USforoes fnlm 
Vietnam (XLVIl-14-12-70), 
175. 

SOUTHERN INDIA PETRO CHE-
MICAL INDUSTRIES: 

Investment by public sector insti-
tution~ in, (xLV-16-11-70); 62. 

SOUTH KORJSA: 

South Korean dele.gatlons (XLVI-
7-12-70), 141. 

Trade with South KOI'eaand Israel 
(XLVI-7.6-11-70l, 121-22. 

Withdrawal of US Troops from 
South KOl'ea (XLV-23-11-70), 
28. 

SOUTHERN PETRO-CHEMICALS 
CORPORATION LTD: 

Letter of Intent issued .to· Southern 
Petro-Chemicals Corporation LtG. 
for Tuticorin Fertiliser and 
allied Projects. (XLV--9":11-70), 
123. 



SOYABEENS: 

Basis for Fixing Soyabeens Price. 
eXLV-19-11-70), 230. 

Extension of Cultivation of Soya-
bean in Rajasthan (XLVI-3-12-
70), 35. 

Facilities for cultivation of, 
(XLVII-I0-12-70), 63. 

Value of Soyabean on it: Protein 
Contents (XLVII-17-12-70), 
161. 

SPORTS: 

Expenditure on organising various 
. w;nter sports in Gulmarg (Kash-
mir) (XLVII-18-12-70), 149-50. 

Export of Sports Goods. (XL V-
18-11-70), 187-88. 

Financial help to Bihar Govern-
ment for development of 
(XLVl-27-Il-70), 96. 

Selection of players for Hockey 
and other teams sent abroad and 
enc:-outagement to, (XLVII-
18-12-70), 121-22. 

Setting up of an Organisation for 
Development of Sports andPhy-
sical Education (XLVI-4-12-
70), 200. 

Debates 
Sports Policy (Dis.) <XLVI-B-12-

70). 344-82. 

STANDARD DRUM AND BARREL 
MFG. CO.: 

Allotment of Steel Sheets to Stan-
dard Drum and Barrel Manu-
facturing Co. Bombay. (XLVII-
15-12-70), 88-89. 

Evasion of payment taxes on in-
come by <XLVlI-IB-12-70), 39-
.a. 

Sh:fting of Barrel Plant from 
Sewri to Trombay by Mis Stan-
dard . Drum and Barrel Manu· 
facturing Co. Bombay (XLVI-8-
12-70), 165-67. 

Standard Drum and Barrel Manu-
facturing Co. Bombay (XLVll-
15-12-70), 87-88. 

Supply at Barrell! to Ioc, by, 
(XLVI-7-12-70), 45 . 

....... _ .. _-_ .. _._---

! 
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STANDARD DRUM AND BAR.REL 
MANUFACTURING CO.-Contd. 

Utilisation of imported steeJ sheets 
by Standard I>rurD and Barrel· 
Mfg. Co., .Bombay and Hind Gal-
vanising and Engineering Co. 
(P) Limited, Calcutta (XLVI-
24-11-70), 73. 

STANDING ADVISORY COMMIT-
TEE(S): 
Standing Advisory Committees 

for each Ministry jDepartment/ 
Undertaking (XLVII-9.:i2-70), 
86-87. 

STATES: 
Basis of block lo&nslgrants to 

States for irrigation and power 
Projects (XLVI-25-11-70), 52-
53. 

Change proposed in basis of allo-
cation of fun.ds for State's plans 
. (XLVI-25-11-70), 13.1-32.. 

Communal riots in, (XLVII-17-
12-70), 119-20. 
Creation of new, (XLVlI-9-12-
70), 9--20. 

Creation of Vidarbha State 
(XLVI-,-25-11-70), 152. 

Enquiry made into communal rio~ 
in, (XLVII-16-12-70), 134-35. 
Export earnings of various, 
IXLVII-16-12-70), 124-27. 

Financial asdstance to States under 
Annual Plan (XLVII-1l-12-70), 
SO. 

Gap. between allocations and 
aetual investments by the State 

dUring Fourh Plan (XL Vl-25-
11-70). 10~-02. 

Guidelint3 f>r States for formula-
tion of Annual· Plan (XLVI-
25-11-70), 171-72 . 

lA.S. officers on depu~tion from 
States to Centre (XLVI-25-11-
70), 156-57 

Invcilving State Governments in. 
formulating Indu;trial Policy 
(XLVl-8-12-70), 31. 

Loss sustained by Afghan and 
Irani Nationals during commUnal 
riots in, (XLvn"":'16-12-70), 128. 

Outstanding amount" of loans ad-
vanced by District Banks in •. 
(XLVI-26-1I-70), 70. 



·STJi:TIS-CO'I'ltd. 

Overdrafts by, (XLIV-27-11-70), 
. 146-47. CKLVII-1l-12.'10). 52. 

PakistIuU 8g(mts active in border 
States (XLVI-25-1 1-70), 10-49. 

:Rural electrification in, (XLVII-
, 16;'12-70), 143. . 
Selection of Di'3tricts for Develop-

ment, State-wise (XLVI-.1-12-
70), 147-50. 

Shortfall in production of wheat 
in certain, (XLVI-26-11-70> , i. 

"Special assistance to, (XLVII-9-
12-70>, 46. 

State Gov~rnments boating Lotteri-
es (XLVI--2-12-70), 214-15. 

States without Radio Stations 
(XLVl-3-12-70), 47. 

Uniformity in regard to the use of 
flags by heads of the, (XLVI-
2-12-70), 247. 

Wells for drinking water in. 
IXLVI-26-11-70), 64-65. 

Debates 

Constitutional Implications of Re-
'30lution passed by State Legis-
latiVe Assembly (St). (XLVI-
8-12-70), 216-18. 

STATE BANK OF L~L)IA: 

Branches <If 
Jaunpur and 
tricts. U.P. 
234-35. 

State of india In 
Pratapgarh Dis-
(XLVI-2'1-11-70>, 

'Cheating at Simla branch of. 
(XLV-20-11-70), l~. 

1!lmbezzelment of money deposited 
by merchants of Alwar in the. 
eXLVII-IB-12-70), 22--24. 

:Entering of SBI into the call 
money market (XLVIJ-18-12-
70), 47. 

·1..oan5 Advanced by London branch 
of the State Bank of India to 
Mis Wqlker Brothers (XLVI-
27-11-70), 231--33. 

,swtp.J:te Braneh OffIces of, 
(XLVI-27-1J-70), 161-62, 

Teller System in Brancbes of, 
(XLV---..20-11-70). 61-62. 

I STATE BANK OF INDIA.....comd. 

'\ I 
I 

Valuables belonging to the Nawab 
of Rampur kept inState Bank'J 
Locker in New Delhi CXLVI-
27-11-70), 233":34. 

STATE TRADING CORPORATION: 
Alleged profiteeJ'ing by STC 

through sale of imported items 
(XL VI-2-12-70 ), 335-36. 

Allocation of nylon yarn through, 
(XLVn-9-12-70), 45. 

Allotment of imported Cars to 
Ministries by. (XLV-l B-11-70 > , 

Demand from M.Ps. for trade with 
Russia and East European Com-
munlst countries through, 
(XLVI-25-11-70), 43. 

Disposal of imported cars by, 
(XLVI-2-12-10), st. 

Expenditure on fumtjhirig offices 
of STC in Delhi (XLVI-2-12,-
70). 339. 

Export of shoes by, (XLVI~-12· 
70), 328-29. 

Export of stt:ll1 ~cale industry 
goods through, (XLVI-25-11-
70); 178-80. 

Foreign trade handled by, (XLV-
11-11-70). 198. 

Import of drugs and vitamins by, 
(XLVU-16-12-'70). 55-56. 

Import of nylon through, CXLVI-
21-2-70), 304. . 

Import of raw materials foo: manu-
facturing drugs through, (XLV-
16-11-70), 39-~. 

Imported machines lying idle with 
(XLV-1l-1l-7D), US. 

Improvement in working of (XLVI 
-2-12-70), 51-58. 

Leather exports through (XLV-
11-11-70), 186. 

Lowering of prices of raw material 
by STC and MMTC (XLvn-
l6-12-70), 49. 

()pening of office of State Trading 
Corporation in Hone Kong 
(XLV1~5-1l-'lO), 166. 

Opening of rubber purchasing cen-
tres by (XLVIl-I6-12-70), 105-
06. 

Prevention of strikes ill STC' and 
redres of grievances ot Staff 
(XL VI-2~12.'1e) ,2'l3. 



-.--'>----- _._-------------------_. ----
STATE TRADING CORPORA- i STATEMENT (S)-Contd. 

TION-Concld. 

Purchase of accumulated Rubber 
Stocks by (XLV-18-11-70), 192. 

Raw rubber purchased by. (XL VII-
9-12-70), 172-73. 

Set-back in rayon exports due to 
withdrawal of STC from direct 
trading (XLVI-25-11-70), 95-96. 

Strike by, Offices (XLV-1S-11-70), 

! 
I 

61. I 
Suggestion to reduce sales tax on . I 

raw materials supplied by the 
State Trading Corporation and ! 
Minerals and Metals Trading I 
Corporation (XLVII-18-12-70). I 
51._ 

STATEMENT(S) : 

ApPQintment of an Employment 
Commission (XLVII-1S-12-70), 
345-48. 

Constitutional Implications of Reso-
lution passed by State Leg.islative 
Assembly (XLVI-8-12-70), 218-
lB. 

Cotton Situation (XLVI-8-12-70), 
341-44. 

Crash of Jamair Dakota Aircraft in 
Delhi on 5th December, 1970 
(XLVI-7-12-70), 173-77. 

Delhi Police Personnel who parti-
cipated in April, 1970 agitation 
(XLVII-IB-I2-70), 280. 

Demonstration by Railway workers 
in front of Railway Headquarters 
office at Maligaon. Assam (XLV-
IS-11-70) • 

Dismissal of a lecturer of Sal".. 
College Delhi (XLV-20-11-70), 
250-54. 

Government Contribution for Re-
lief of East Pakistan Cyclone 
Victims (XLV -19-11-70). 434. 

M. V. 'Mahajagmitra' (XLVII-
1.8-12-76), 280. 

Murder of Eight Persons in 24 
Parganas District of West Bengal 
on 20th November, 1970 (XLV-
23-11-70), 289--95. 

Neville Maxwell's book, 'India's 
China War' (XLVII-16-12-70), 
239-70 . 

.. _----------
3135 LS-72-15. 

Situation created by the agitation 
of Indian Airlines Pilots (XL vn-
11-12-70), 232-36. 

Statehood for lIleghalaya (XLV-
10-11-70), 340-44. 

STATUES: 

Damages done to statues of national 
leaders (XL VII-16-12-70), 39. 

Renovation of Canopy of Statue of 
Veer Durgadas Ratbore in UjjaiD 
City (XLVI-4-12-70), 91. 

Setting up of statue of Netaji 
Subhas Chandra Bose in Netaji 
Nagar, New Delhi (XLV-
23-11-70), 143. 

Statue of Mahatma Gandhi at India 
Gate, New Delhi (XLV-23-11-78), 
164. 

STEEL: 

Accumulation of Steel Stocks with 
Stockyards in Bombay (XLVII-
15-12-70), 49-50. , 

Allocation of Steel' to Kerala 
(XLV1l--15-12-70), 128-29. 

Allocation of Steel to Private Trade 
(XLV-17-11-70). 207. 

Allotment of Steel for University 
BuUding in Bangalore (XLV--
17-11-70), 40. 

Allotment of Steel Sheets to Stan-
dard Drum and Barrel Manufac-
tUring Co. Bombay (XLVU--
15-12-70), 88-89. 

Backlog of indents of Steel for 
Actual Users (XLVI-24-11-70), 
57. 

Cost of Production of Mild Steel 
Ingot in Electric Furnaces and 
Main Steel Plants (XLVII-
15-12-70), 54-55. 

Cost of PrOduction of steel at New 
Steel Pl~nts (XLVI-8-12-70), 95-
96. -

Cost of Production of Steel in India 
by Hindustan Steel Ltd. and in 
Japan (XLV-17-11-70), 53. 

Demand and supply Of (XLV--
10-11-70), 142-43. 

Distribution of Iron and. Steel to 
Messrs SwatantI1l Febricators 
Union (XLV--17-11-70), 41. 
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STEEL-C~. 

~ort of Prime (.XLV-1'l-1l-70), 
tTa. 

Import of (XLVl-8-12-76), 24-28. 
-Import of Steel by Mia ltindostan 

Steel Ltd. (XLV1I-15-1~70), 79-
SO. 

Import of Steel OD Selective Basis 
for Exporting Steel Products 
(XLV':"-18-11.,.'10),I36. 

Increase in . price Of (XL VI-
24-11":'10), ~2.5. 

Internal Consumption and Export 
of (XLVl-8-12-70), 41-42. 

tuther COmmission's Report on 
Steel distribution (XLV-
IO-ll-'lO), 138 .. 

Manufacture of Nylon fabrics and 
steel products in Public Sector 
<XLVJ:-24-11-70). 153. 

New distribution procedure of Steel 
from H. S. L. Oflice of Caklltta 
Stockyard (XLVII-15-12-70), 96. 

Opening 01. Fair Price Centres for 
s-Ie of (XLV-17-11-70). 52. 

Payment of High Premiums for 
obtaining essentjal steel supplies 
(XLVI.,.-2f-ll.,.70), 163-64. 

PoUcy regarding licences in Produc-
tion of (XLV-!\'-1l-70). 92-93. 

Production and. Export of (XLV-
10-11-70), 16.8. 

Registration of Steel Dealers and 
Consumers with Hinduatan Steel 
Ltd. (XLV-I0~1l-7Q), 56-57. 

Re\oision Of Steel Distribution Policy 
(XL VII-lS-12-70). ~. 

Rise in price 01 (XLV-17-11-70), 
34. 

Sale of Steel at pooled Price to In-
. dllstry(XLVI-8-12-70). SO. 
S.le of Steel Sheets by Indian Oil 

COrporation to Mis Standard 
Drum and Barrel Ml,. Co. 
<XLV-17-11-70), ,\1. 

Scarcity of Steel in IndllstrY 
(XLV-I0-11-70), 191. 

Shortage 01 Steel for Small Scale 
lndustries CXLVl-24-11-70>, 134. 

Shortaae of Steel In engioeeriJ! •. and 
industrial units (XLVlI-
15-12-70), 79. 

Steel capacity in Private Sector 
<XLVI-%4-11-70), 164. 

--- .- ---_._----------

STEEL-<;:ontd. 

Steel imports through MMTC 
<XLVl-2-12-70), 274-

St~ req.uiiement fIJI development 
. ~ Haz;Y~na(XLV-,-lMl-7.Q). 71. 
steel Scarcity in EniineertDg In-

dUstrie.s (XLV-IO..,l1-70). 99. 
Stock of Steel lying in StockYards 

of Steel Plants {XLVl-8-12-70). 
37. 

Supply of Imported Steel ~ Small 
$cale Indu$tries (XL vu-
15-12-70>. 50-51. . 

Sllpplyof Steel by Tata Iron and 
Steel Company to Mfs Swatantra 
Fabricators Union (XLV-
17-11-70). 139. 

Supply of Steel to Steel-tuDe manu-
facturing Units in Small Sectipr 
(XLVII-15-12-70), 116. 

TrailSfer of Steel to State Directors 
CXLVI-%4-11-70), 66-87. 

See also "Iron an Steel" 

STEEL PLANTS: 

Accounting Methods in (XLV-
17.11·70), 129. 

Delay in Commencement of Produc-
tion at BokBro St~l Plant 
eXLV-17-11-70), 131. 

Development of Ammunition Steel 
Plants (XL Vfi-14_12_70), 91.92. 

Development 01 Steel T~hnology 
and production of spares for, 
(XLV.,.-1'7-11_70). is:;. 

Expansion of DtJrsapur, (XL VI-
2-t.11~70), laG. 

Indian KnOW-hOW for setting up 
St~l Plil)rts sougbt by Fpr~ian 
Countries (XL V-IO-1l-70). 32-
33. 

Indian Know-how SOll&lbt by 
foreign countir~ for setting 
up of, (XLVI-24-11-70>. 48. 

. Installation of Power Station at 
Bokaro. {XLVl-24-U-'1O), 61-
62. 

Lock-out in Steel Melting .Shop of 
Ourgapur, (~VI-24-U·70), 52-
53. 

Man-day. lost due to strikes in Pub-
lic ~ •. (XLVI~12.70), 121-
30. ---,---_._- ~ -- --_. __ .. _-



STEEL PLANT-CORCId. 

Kiul Steel PhmtB (XL VI.-24--11.'10), 
68. 

Pfoducti<m of Steel Ingots at Public 
~tor,-(XLV-10-11-'l(I), 183. 

llepresentation made to tbe Gover-
~or of West BenPl fOr repression 
at Durgapur (nVIl-9:..12-70) , 
57-Sa. 

Restoration of Normal Industrial 
Relations in Durgapur,-(XLV-
17.11-70), 38. 

Setting up of another Steel Plant 
in Orissa (~V_17-11-70), 125. 

Setting up of Steel Plant at Baila-
Dilla (Madhya Pradesh) (XLV-
17"-11-70), 8G. 

Setting up of Steel Plant at Salem 
(XLV-17-1h.70), 123. 

Setting up of Steel Plants in the 
South {XLV-17-11.70), 78. 

Setting up of Steel Plant in West 
Bengal (XLVI-24-11-70) 87. 

Setting. up special alJoy st~ plant 
at KanilUr (XLVI-7-12-70), U8. 

Site for Hospet, Steel Plant 
(XLVI-24.11-70), 166-6'7. 

Sites for New Steel Plants in South 
(XLV-10-11-7Q), 71-72. 

Steel Plant in Goa (XLV-,17-11-
70), 32. . 

Suspension of Labour Unions in,-
(XL VI-24_11-70), 32. 

Troublesome Elements in Durga-
pur Steel Plant (XLVI-24--11-
70). 142. 

Working Of Steel Plants in the Pub-
lic Sector (XLVII-15-12-70), 
48-49. 

World Banj{ assistance for setting 
up of,-(XLVI-24-11-70), 166. 

Debates 
Reported demand of Government 

and people of Orissa for a New 
Steel Plant in the State during the 
Fourth Plan (C.A.) (XLV";"'U-ll-
70), 204-19. 

STRIKE(S): 

Absorption Of Class m and IV staft' 
of Pi: T Dep~ent who volun-
teered to work during September, 
1968 Strike {XLVD-IO.I2-'lO), 
00. 

2iI 

STRIKE (S)-Contd. 

Adjudication in,-(XLVII-17-12-
'16), 153. 

Hunger Strike Notice by Employees 
Of ·Dandakaranya Project (XLVII 
-17-12-76), 46. 

lin:teftnite Strike at Sri Ganganagar 
Station (Northern Railway) 
<XLVI-24-11-70), 161. 

Loss due to strikes in West Bengal 
in 19'10 (XLV-12-11-70), 151. 

Man-days lost due to the strikes in 
Pubtic Sector Plants (XLVI-
3-12'-70), 182. 

Non-payment of arrears of Pa, 
to Temporacr Railway Employe-
as aequited by Courts for 
participating in September, 1968 
Strike (X1.VI-B-12-76), 118. 

Prevention of strikes in STC and 
7edress of grivances of Staff 
(XLVI-2-12-'10), 273. 

Prosecution of Central Govern-
ment employees for participation 
in the 19th September, 1968 
strike (XLV-H-Il-7!}), 151. 

Strike at Khotri Copper Project 
(XLV-23-11-70), 75. 

Strike .by All India Port and Dock 
Workers Federation (XLVI-27-
11-70), 65-66. 

Strike by Cochin Refinery Worlters 
(XLV-12-11-70), 188. 

Strike by Engineering Workers of 
West Bengal (XLV-19-11-70), 
74. 

Strike by Madras Harbour Workers 
engaged by Food Corporation of 
I;ndia .aa..VI-24-11-70). 25-29. 

Strike by Sea-farers (XLV-19-H-
70), 34. 

Strike by S.T.C. Offices (XLV-
18-11-70), 61. 

Strike by Staff of Indo-Norwegian 
Project, Cochin. Kerala (XLVI-
3-12-70), 126-27. 

Strike by staff of Indo-8\\iss pro-
ject Mattuppetty (Kerala) 
(XLVI-3-12-70), 73. 

Strike by Workers of Food Corpo-
ration· of India (XLvn-';i7-12-
70), 221. 
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STUDENTS - ConcZd. 

Strike by Workers of Hindustan 
Motors Limited, Uttuapara, West 
Bengal (XLvn-17-12-70). 78. 

Strike in Hindustan ~ Ltd. 
(XLvn-17-12-70), 91. 

Strikes in Air India (XLVI-4-12-
70>, 165. 

Strikes in Cotton Textile Mills in 
Bombay (XLV-19-11-70), 202-

Strike in offices of S.T.C. (XLV-
11-11-70), 70. 

Strikes in West Bengal under Presi-
dent's Rule (XLV-12-11-70), 
134-35. 

Strike/Lock-out in HMT Bangalore 
(XLVll-1S-12-'10), 18-25. 

Strikes, Lock-outs, Gheraoes etc 
during 1970 (XLVll-l'1-12-'10), 
167. 

Strike Notice by ONGC Workers 
(XLVII-17-12-70), 56. 

Maharashtra Govt. servants <Strike 
(XLVI-20-11-70). 225--34. 

Reported strike by the Jute 
Workers in West Bengal (C.A.) 
CXLVTI-9-12-70). 205-18. 

STUDENTS: 
Advancin.g of loans to students by 

nationalised banks (XLVTI-
18-12-70), 159--61. 

Communication from U.S. Ambassa-
dor about protest made by 
students of lIT Kanpur (XLV-
23-11-70), 34. 

Day-Homes for Students in Cal-
cutta (XLVI-4-12-70), 159. 

Increase in Number of Students in 
Delhi and Opening of another 
University (XLV-20-1l.70). 
181-82. 

Levy ot Additional fee on Students 
for Appointment of Additional 
Teacher!! and Purchase of Equip-
ment in Delhi Schools (XLV-
20-11-70), 215-16. 

.Missing students of Delhi Universi-
ty (XLVn-16-1Z-70). 33. 

non-receipt of Certificates by 
Students of Middle. High and 
Higher Secondary Schools of 
Himachal Pradesh (XLV-20-11-
~O), 165. 

STUDENTS - Contd. 

i 

OUtdoor Recreations for ltudents in 
Calcutta (XLVI-4-12-70), 159. 

Payment· of tuition fee to studentl 
of ftood affected' schools in West 
Beqal (XLVII-1l-12-70? 72. 

Post graduate scholarship to Home 
SCienee students in Manipw 
(XLVll-1l-12·70). 138. 

Students from Madhya Pradesb to 
. fo~gn 'I!Ountrles 1.01' lligher 

education (XLVll-18-12-70), 
127-28. 

Debates 

Situation in Imphal (C.A.) (XLV-
17-11-70). 217-18. 

SUBRAMANIAM SWAMY. SHRI: 

Engagement of Shri Subl'amanyam 
Swamy by AIR (XLVI......u-ll·70). 

'10). 69-'10. 

SUBVERSIVE ACTIVITIES: 

Subversive and violent activities in 
the country (M) (XLV-18.11-
70). 275-333. 

Study paper "Full Employment" by 
Prof. Subramaniam Swami 
(XLVI-2-12-170), 229-30. 

SUEZ CANAL: 

Opening of. (XLVI-7-12·70). 129. 

\1 SULPHUR 
Import of crude Petroleum and 

\ SulphUr from Iraq (XLV-g...U-
i 70). 164. . 
I Sulphur deposits found in Rajasthan 

\ 
and Gujarat (XLVI-7-12-10), 

\ 

39. 

SUGAR: 
Acc:umulated Stock of.-(XLV-

12-11-70), 73. 
Advice of Attorney General on 

Nationalis!l.tion of. Sugar Indus-
try (XLV-ID-l'1-'70). 173. 

Bufter stock. of._(XLV-].2...U-10). 
54; (XLVI-26-11-70). 115. 

- _ .. -.-.. "--'--- --.- ._----- ---
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SUGAR - Contd. 

Change in Policy regarding crea-
tion of Buffer Stocks of,-
(XLV-3-12-70), 182-83. 

Commission to enquire into prob-
lems of Production and Price of,-
(XLV-12-11-70), 98-99. 

Commission to enquire into working 
of Sugar Industry (XLV-12-11-
70), 139-40. 

Credit for Sugar Industry, Estimate 
of Sugar Production and Payment 
c:4 Cane Price in Bonds (XL VU-
17-12-70), 52. 

Disposal of Accumulated Stocks 01,-
(XLV-12-11-'10), 101-02. 

Disposal of Surplus,-(XLVl-26-11-
-70), 125-26. 

Export of.- (XL Vl--3-12-70), 156. 
Export price of.-(XLV-19-11-70), 

212. 
Fall in Price of.-(XLV-19-11-70), 

177. 
Foodgrains and Sugar Supplied by 

Central Government to States 
(XLVlI-17-12-70), 195. 

Inquiries against persons for with-
holding Nationalisation of Sugar 
Industry in UP (XLV-19.11-70), 

38. d ·t Present Position of Sugar an 1 s 
Decontrol (XLVl-3-12-70), 34-35. 

Production, consumption and ~rt 
of,_(XLV-19-11-70), 71. 

Production of Suger and Incentivt1l 
to Sugarcane Growers (XL VI-
26-11-70), 40-41. 

Recommendations of Second Wage 
Board on._(XLV-19-11-70), 211. 

Reduction in excise duty on,-
(XLVII-1l-12-60), 76. 

Refusal to allow import of Indian 
Sugar into Ceylon (XLVII-10-12-
70), 57. 

Request from Ceylon for Supply of, 
_(XLV-12-11-'10), 100. 

. Search for new Markets for Export 
of,_(XLV-19-11-70), 193. 

Storing of,_(XLVI-26-11-70), 192-
93. 

Sngar Policy for 1970-71 (XLV-
12-11-'(0), 183-84. 

Sugar Production and its effect on 
Export of,_(XLV-l9-11.'10). 97. 

'SUGAR - Contd. 

Sugar Quota for Exports under 
. Inter-national Sugar Agreement 
(XL V-12-11-70), 70-71. 

Sugar Stock and Credit Facilities to 
Sugar Industry (XLV-19-11-70), 
223. 

Suggestion of Gundu Rao Committee 
to create Revolving Fund for 
Sugar Industry (XLVl-26-11-70), 
42-43. 

Surplus stocks of rice and sugar in 
States (XLVI-26-11-70), 117. 

Tightness of money market due to 
Nationalisation of,-(XLV-12-11-
70), 

Wheat and sugar supplied to Madhya 
Pradesh during last five months 
(XLVII-17-12-70), 120. 

Debates 

Sugar Position and Cane Price 
(Dis.) (XLVII-16-12-70), 355-
82; (XLVII-18-12-70), 398-428. 

SUGAR MILLS: 

Accumulation of Sugar Stocks in 
Chittor Cooperative Sugar Fac-
tory (XLV-19-11-70), 159. 

Arrears of E.P.F. with Sugar Mill 
owners in UP and Bihar (XL V!-
26-11-70), 107-08. 

Credit facilities to sugar factories 
fOr payment to sugarcane growers 
and stock of sugar held by,-
(XLV-19-11-70), 39. 

Crushing work by Sugar Factories 
(XLVI-26-11-'10). 192. 

Idle Sugar Mills in West Bengal 
(XLVII-17-12-70),1'14. 

Loss incurred by :Mohanpur Co-
operative,-(XLVI-3-12-70), 5'1-
58. 

Overhal1ling of Sugar Factories in 
UP (XLV-I2-11-70), 155 . 

Re-opening of,-(XLVI-26-;11-70), 
143-{6. 

Setting up of Sugar Factories in 
Private Sector in Mysore (XLVI-
26-11-70), 170-71. 

Setting up of Sugar ¥ills in Madhya 
Pradesh (XLV-19-11-70), 200. 

------------------------------
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SUGAR MILLS - Con1td. 

Setting up of Sugar Mills in UP.in 
Cooperative, Private andPWillc 
Seders (XL~-11-70),~. 

Surgarcane Arrears outstandin,s 
against Su(ar Mills and Steps lor 
their payment to Farmers (XL VI 
--26-11-70). 131--33. 

Warning to Sugar Milis for not pro-
ducing sugar deli~rate11 (XL VI-
26-11-70), 52-53. . " 

SUGARCANE: 

Better Irrigation Facilities in SUgat'-
cane Areas (XL VI-!tJ..l 1.'10) ,78-
79. 

Ccmsultation with MemberJ of Pat-
liament whJle fixing ~ga'rcllne 
prices (XLV-19-11~'10),214. . 

Demand for Change in Policy of 
Fixation of Sugarcane Prices 
(XLV-12-11-70>. 185-

DiScontJnent among Fann.er'SRe-
garding Fixation . of Sugarcane 
Price (XLVI--26-1l~70), 127-28. 

Formula for fixing Sugarcane Price 
(XLVII--1'1-12-70), 4'1. 
~ to cane-GN.en by. 1lCVising 

Sugarcane Pnoe· (XLV1~-12-'lO), 
183~84. 

IncreAlje Freigbt on,-(XLVI-24-11-
70), Hi8 .. 59. 

Internal and Export Price of.-
CXLvn--17-12-70). ~ 

Production of Sugar and Incentives 
to Sugarcane GrowerIJ(XL\TI-
26-11-70), 40-41. 

Bequest from Andbra Pradesh Cane 
Growers for fixation of Silgarcane 
price (XLV-12-11·70), !37. 

Sugarcane Arrears ouutanding 
against Sugar Mills and Steps for 
their payment to Farmers (XLVI 
-26-11-70), 131-33. 

Views ot State 3.0\·-:rnment for 
fixing Mi$nWn priCe ot,-
(XLV-12-11-'lO), 28-30. 

D~bates 

.Frice of Sugarcane (HAH Dis) 
(XLVI-25-1V10), 30&-32. 

Sugar Position and ~ne Price (Dis) 
JtLVII-16-12-70). 355-82; 
(XLVII""':18-12-'10), ~3-428. 

I SUICIDE(S): 

I~ A~pts to wuunit .~ide by a,n 
Indian Girl in Zanzibar (XLV-
9-11-70), 88. . 

! Suicide by I)eputy Advis~. Puplic 

I; Health Encineering. (XLV-16-11-
10), 51-52. 

I Survey of incidence of Suicides 
in India (XLV-lt:-1l-70). DO-9]. 

I 
i SUP~ BAZARS: 

Aims and Objects of Super Bazers 
in Delhi (XL VI-il-12-70),. 82~83. 

Employees involved in 'tire in INA 
Branch of Super Bazar, New Delhi 
(XLVI,....3-12-70), 59. . 

Financial' Position of Super B:uars 
.in Delhi (XLVI~~12-'70), 161-62. 

Selting up Of $J.lI)erSazar for Mani~ 
pur <XL'V-19-11-70). 135. 

Staftworki~ ill Su~ B~, Delhi 
OtI.V-19-11-70), 78.' 

Steps to meet losses of Super Bazars, 
in Delh1 (JCLVt~-3.-1'2-10). 32-33. 

SUPREME COURT OF INOlA: 
Adverse Remarks on,--(XLV-9-U-

'10), 75.76. 
Appointment of Ch~e1' Justice of 

S\lpreme Court (XLVfI-9-12-'lO), 
lOS. 

Employment of judges uf Supreme 
5urt after retiTemen~ (XLV-
11-11-70). 53. . . 

Stay order bySupremc. Court Qn 
. language notifleation af Govern-
n;lent of Pl,lnjab (XLV-1t-ll-'it», 
16'7. . . 

Debates 
Supreme Court;" J'udgf'.ment on 

Derecognition of Prince.. Order 
(xLVII-15-12-711}, J9:;-·218. 

SURGICAL INSTRUMENTS: 

Bxport of Products of Surgical 
Instruments Plants. 'Madras to 

'Countries other Ulan U.S..s.B. 
(XL VIJ.--14-12-70). 90-91. 

SVETLANA, MADAM: 

Letters written by Governor of 
West Bengal to tonner El'(ternal 
Ati'ain Minister reo Madam Sovt· 
lana (XLVI-'i-12-70), 62. 

---.---.-- ---- .. _---- ._-



SWEDEN:: 

Permission. by Swedish natfonais to 
adopt Indian children (XVLVI-
25-11':'70), 48. 

SWITZERLAND: 

Transfer of black money to Swiss 
banks (XLvn-ltl·12·701. 95-96. 

SYNTHETIC DRUGS: 

LOss i.ncurred by Ryntheti: Drugs 
Plants (XLV-il-1l-701, 179-81. 

See also "Drugs alld Medicines" 

SYNTHETIC RUBBER: 

Production of syn::heti: rubber at 
Bareilly FactOt'y (XLV-16-il-
70). 194-95. 

Progress made in Settilig up Synthe-
tic Rubber Plant in Gujarat (XLV 
-9-11-70), 174-7f1. 

T 

'TAIWAN: 

Diplomatic relations with Taiwan 
(XLV-9-11-70), 156-57. 

Participation of Taiwan Delegate in 
Seventh Asian AdvertiSing Con-
gress Seminar (XLvn-17-12-70), 
'87. 

Public Sector Undertakings trading 
with Taiwan (XLV-l8-11-70), 
51-52. 

Trade with Taiwan (XLV-ll-n-
. 70), 65. 

"TALCHAR: 

Pig iron plant at Talchar (XLVI-
2-12-70), 164-65. 

Stoppage of consiruction work at 
Ta1char Fertilizer Plant (XLVII-
7-12-70). 32--35, 

Use of local talent in fertilizer Plant 
at Talchir Orissa. (XLV-2-12-
70), 207. 

TALY ARKHAN COMMITTEE: 

Talyarkhan Committee Report on 
Savings Certificates and Times De-
posits (XLV-20-Il-70), 51-52. 

TAMIL LANGUAGE:· 

Production of linguaphone records 
for teaehID,g Tamn Language to 
non-tamilians (XLVII-Il-12-70), 
48. 

TAMIL NADU: 

Central assistance to Tamil Nadu 
for clearance of slums from the 
revolving funds for housing 
(XLVI-7-12-70), 66. 

Decision to have separate flag by 
Tamilnadu Government (XLV-
11-11-70), 164. 

Demand for· a separate .flag by tem-
ple priests in Tamil Nadu (XLV-
18-11-70), 168 .• 

Demand for changing name of Mad~ 
ras city by TamUnadu Govern-
ment (XLV-1l-1l-70), 92. 

Demand Of foreign exchange for 
import of iron sheets by Tamil 
Nadu (XLVII-IB-12-70), 195-96. 

Discov'!ry of uranium belt in North 
Aroot district of Tamil Nadu 
(XLVII-16-12-70), 97-98. 

Diversion of tail race water of 
Pandiyan-Purnam-PUzha river in 
Coimbatore District (XL VlI-
9-12-70), 183-84. 

Financial help to Tamil NaduTex-
tile mills (XLVn-9-12-70). 52. 

Import licenc.e racket in Tamil Nadu 
(XL'V-11-U..:70). 76. 

Investigation into utilisation of tail 
race waters of Kunda Hydel Stor-
age (XLVII-9-12~70), 184 . 

Preference to Tamil-Medium Gra-
duates in employment by Tamil 
Nadu Government (XLVn-IO-
12-70), 151. 

Proposal for augmenting ground 
water. resources in Tamil Nadu 
<XLVII-Il-12-70), 160. 

Reimbursement of expenditures by 
Food· Foundation on establishing 
a Seed Processing Unit at Tira-
varur. Tamil Nadu (XLVII-IO-
12-70), 171. 

Setting up of an Electronics Fac-
tory in Tamil Nadu .txt. VII-14-
12-70), 203-04. 

_ .. -. ---_.- -. --------_ ... -._----- -._--_.---- •. ---



-----------------.~---
TAMIL NADU-Contd. 

Setting up of a Heavy Water Plant 
at Tuticorin in Tamil Nadu 
(XLV-l8-11.?O). 127. 

Setting up of a Soviet aided state 
Farm in Tamil Nadu CXLVlI-
10·12·70), lOS. 

Setting up of Petro-Chemical Com· 
plex in Tamil Nadu in collabora-
tion with I.C.L (XLVn-14-12-
70), 46-47. 

Shortage of Essential Drugs in Tamil 
N.adu (XLVU-14.12-70), 205'1 

Shortage of materials for rural elec-
trification projects in a Tamil 
Nadu (XL VU-I6-12-70), 205-06. . 

Steps to check Secessionist Tenden-
cies in Tamil Nadu (XLV-
IS-11-70). 59. 

Tamih:ladu requel't to Enact Legis-
lation for payment of Gratuity to 
Industrial Workers (XLV-l2-lI-
70. 147-58-

World Bank Team's visit to Tamil 
Nadu to Study Agricultural Prob-
lems (XLVU-IO-12-70). 82-

TANKS: 
Achievement of self-sWBciency in 

respect of SPare parts lor aircraft 
and tanks (XLV-9-11-70). 41-42. 

Indigenous components 01 tanks 
manufactured .at Madras (XLV-
9-11-70), 59-60. 

Supply of more tanks to Pakistan by 
USA (XLV-23-1I-'10), 108. 

TANNING .. FOOTWEAR CORPORA-
TION, KANPUR: 
Transfer of Tanning and Footwear 

CorPoration of Kanpur to Defence 
Ministry (XLVI-8-12-70), 61. 

TANNERY: 
Production by State-owned Tannery 

Corporation (XLVI-8-12.70). 68-
69. 

Proposal fot setting up at a Tan-
nery at Tonk with J'nmch Colla-
boration (XLV-17-11-70), 85. 

TAPTI RIVER: 
Construction of dam on the Tapti 

river near Navtha (XLVU-16-12-
70), lS9-90. 

I 

" 

TARAPORE ATO~C POWYR PRO-
JECT-CO'IIfd. 
TARAPoRE ATOMI.C POWER 

PROJECT cn.vI-2-12-70), 336-
37. 

Production of Power from'Tatapore 
Atomic Power Project (XLV-lS-
11·70), 56-57. 

TARIFF COMMISSION: 
Delay in Release of Tariff Commis-

sion's Report on price of Art, Silk 
Yarn (CM lXLVI-24-11-70), 
175-93. 

TASHKENT: 
Doubts raised iby Sbrimatl Lantfr 

Shastri about death of her hus-
band in Tashkent EXLV-ll-ll-
'10),3 •. 

TATA CHEMICALS LTD.: 
Views expressed b;y Chairman, 'lata 

Chemicals Ltd. on MonopolY Act 
(XLVII-11I-12-70), 38-39. 

TATA ELECTRIC LOCOMOTIVES 
CO: 

Arrest ot workers of TELCO and 
TISCO (XLVU-16-12-70), 196. 

TATA INTERCONTINENTAL HOTEL. 
BOMBAY: 
Lo-an advanced to Tata Inter-coa.ti-

nental Hotel, Bombay (XLVI-
27-11-70), 207-0S~ 

TATA IRON AND S'I'EEL CO: 
Arrest of workers of TELCO and 

TISCO (XLVn-16-12-70), 1M. 

TATAS, HOUSE OF: 
Issue of licences to Tatas and BirlBs 

<XLVI-24-1I-'11J), 96-97. 
TAVANUR RURAL INSTITUTE: 

Pay scales of Tavanur rural inStitu1e 
in Kerala (XLVU-18-12-70), 1~ 
43. 

i\ TAWA RIVER nD-JEC'!': 
Construtdon of Tawa River Project 

(XLV-Z':'l2'-'TO), 315. 

II TAX ARREARS: 
A.1'rears Of Central 'raXe& 

20-11-70),94-95., 
, 

(XLV-

---- _ ..... _ .. ------_._----_. -- -----------
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TAX EVASION: 

Evasion of payment of taxes- on in-
come by Standard Drum and 
Barrel Manufacturing Company 
(XLVII-IB-12-70) 39-40. 

Evasion of Taxes b; Colliery Com-
panies in West Bengal (XLVI-
27-11-70), 131-32. 

Loss due to tax evasion and tax 
avoidance in India (XLVII-IS-
12-70), 189-90. 

Tax evasion by Shri R. K. NJ)'yar 
(XL VlI-18-12-70), 117. 

TAX INSTITUTE OF INDIA 
(XLVII-ll-12-70), 125. 

TAXATION INQUIRY COMMITTEE: 

RcolT.mendations made" by Taxation 
Inquirv Committee regarding 
functioning of municipalities 
(XLVI-2-12-70), 135-36. 

RecommendatiON of Taxation In-
quiry Committee regarding grants 
to local bodies (XL V-2-12-70), 

TEA: 
Complaint by Irish importers regard-

ing the quality of Indian Tea 
(XLV-1l-11-70), 136. 

Decision to buy tea from Gauhati 
market by U.SS.R. and UAR 
(XLVI-25-11-70), 105. 

Decline in exports of tea (XLV-
11-11-70), 135. 

Decrease in exports of tea and jute 
(XLVI-2-12-70), 343-44. 

F AO Consultative Committee on tea 
(XLVII-16-12-70), 81-82. 

Financial aid to tea traders 
(XLVII--9-12-70), 119-20. 

Impact on export of Indian", tea due 
to purchase of Ceylonese tea by 
USSR and UAR (XLVI-2-12-'70), 
315-16. 

Proposal to make Gauhati an 
international tea auction centre 
(XLVI-25-11-70). 105. 

SeW", up of cooperative tea factory 
at Palampur (Himachal Pradesh) 
(XLVll-16-l2-70),79-80. 

Setting up of Tea Corporation 
(XLV-18-11-70), 92-93. 

TEA-Contd. 

Talks with Ceylon for coordinating 
export of tea (XLVlI-9-12-70), 
36-37. 

TEACHERS: 
Better Facilities to Teachers (XLV-

20-11-70), 96-97. 
Central aid to better the pay scales 

of teachers in UP (XL VII-18-12-
70), 24-29. 

Dispute regarding different demands; 
of college and school teachers in 
West Bengal (XLVII-1l-12-70), 
126. 

Grants to Primary & Secondary 
School Teachers' clubs (XLVn-
11-12-70), 160. 

Grievances of univerSity and college 
teachers in West Bengal (XLVII-
11-12-70), 50. , 

Negotiation with College Teachers' 
Organisation and Seconday and 
Higher Secondary Teaehers' 
Association in West Bengal 
(XLVI-27-11-70), 93-94. 

New scales of Calcutta University 
Teachers (XLVII-1l-12-70), 98. 

Pay Scales for Assistants and Train-
ed Graduates in Railway Mixed 
Multipurpose High School. Golden, 
Rock (XLVI-8-12-70), 116-17. 

Pay scales of Asstt. Head Masters 
in Manipur <XLVII-1l-12-70), 
137. 

Payment of arrears. of DA to-
Secondary School teachers in 
West Bengal (XLVn-12-12-70), 
'11. 

Payment of higher pay seales to 
non-matmulate teachers in 
Manipur (XLVII-18-12-70), 103· 

Refixation of pay of school tea-
chers of Coach-Behar (West 
Bengal) (XLVII-18-l2-70), 170-
71. 

Revision of pay scales of teachers 
of Delhi Primary schools 
CXLVII-18-12-70), 157-58. 

Running grades for teachers in' 
Universities <XLVI-27-11-70), 
93-94. 

Scheduled Castes Teachers in Schools 
in Diesel Locomotive Works, Vara-
nasi (XL VI-8-12-'IO), 122-28. 
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.TJiACHERS - Conte!. 

Seniority of Female Post-Graclu.te 
Teachers Employed· under ~1hi 
Administration (XL VI-'2'1-11-
70), 106-107. 

Uniform DA and Pension scheme 
for Secondary School Teachers in 
West Bengal (XLVIl-1l-12-'10), 
72 

Debates 
Demand by Delhi School teachers 

for revision of pay scales (CA} 
(XLV-18-11-7{). %16-36. 

Dismissal of B Lecturer of Salwar. 
College, Delhi (XLVI-24-11-70>. 
198-209. 

'TECHNICAL EDUCATION; 

Medillm of Instruction in Tecbnical 
Colleges (XLVI--27-U:'70). 83-
M. 

Technical Education in India 
(XLVl-27. 11-70 > , 204-0&. 

TECHNICAL TRAINING CEN'l'RE: 

.Setting up of Departmental Tech-
nical 'l'i'aining Cel\tres iJ;1 difte-
rent Regions (XI.VI-8-1~70), 
121. 

TECHNOLOGIST(S) : 

Meetm, of sctentists and techno-
logists (XLVI-2-12-70). 302. 

:T.ELECOMMUNlCATtON: 
Aid. trom Hungary fOr. II01'tinIJ up 

Telecommunication Factory 
(XLVII-17-12-70). 99. 

Progress of Tele-Communication in 
l\4anipur (XLVI-3-12-70), 183. 

Setting up a Corporation for Tele-
Communication (XLVll-10-12-
70), 45. 

World Bank Appra~al for Assist-
ance to Te1e-Communication 
Schemes (XLVII-17-12-70). 72. 

"l'ELENGANA: 
DtWelopment of Telengana tegion 

(~V11--9-12-7G). 175-76. 
.Solt4ion of TeJeDpna Problem 

. (XLVII--9-12-'10). 17.4-'75 
.----~.---------

.- ------_ .... - -_ .. _-
TELEPHONE(S) : 

Applications fOr Telephone connec-
ti~ in certain cities of Madhya 
Pradesh (XLVI-26.U-76), 166.-
67. 

~lications for Telephone connec-
tions pending at Chandigarb 
(XLV-19-11-70). 128. 

Application for Telephone connec-
tions pending in Burbanpur, M.P. 
(XLVII-IO-12-70). 118. 

AppIreationa for telephone connec-
tions pending with TelePhone 
Exchanges of EaSt Nimar District 
(XLVll-IO-12-'l0), 119. 

Applications pending for Teleph~me 
ronnectiot1<3 ,vith Telepbone i!!X-
changes at Delhi (XLV-19-Il-
70), 61. 

ApPlications pending for telephone 
connections at Indore, Madhya 
Pradesh (XLVTI-17.12-70), U'. 

ApplicatiOlls pending for telephone 
~ections. at Koppal, diStrict 
Raichur. MyllOre State (XLV-
19-11·70). ?19. 

Applications pending for Telepbone 
connectioIls at Nagpur under 
"Own YoW' Telephone' .. Scheme 
and on Rental Basis (XLV-19-
1l~70), 218. 

Applications pending 1()r te1ephom> 
cOIlIlections in Delhi (XLV-12-
11":70), 113. 

Applications pending for Telephone 
eonnectloDs in Patna CQ-rporatlon 
area (xLVI-3-12-70). 81. 

Applications pending for Telephon~ 
connection in Ujjain. M.P. 
(XLVI-26-11.70). 151-52. 

Applications pending for Telephone 
connections on 30-9-70. State-
w.iSe (XLVII-17-12-70). 64. 

Bullding of Telephone Exchange at 
ChIn'kbi . Dadrl (Haryana (XLV-
19-11-'10), 189. 

Closure of Auto-Exchanges at Cal-
cutta without PrO'J)er Permission 
(XLV-12-11-10). 43-44, 

Complalnt agaum Non-Receip~of 
Tf!lephone Bills In Pama (XLVI-
3-12-70>. 82 . ._----.-----.---
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TELEPHONES: Contd. 

Complaint against S.D.O. Tele-
phones, Gwalior CXLVI-3-12-
70), 109. 

Complaints against Telephone De-
partment, GwaJior CXLV-'-12-11-
70), 176-77. 

Complaint against working ot Tele-
phone Exchange, Chhe~a 
(Amritsar) (XLVI-3-12-10), 84-
85. 

Complaint by Members of Parlia-
ment regarding inadequate NotiCe 
tor disconnection of Telephone 
(XLV-19-11-70), 23. 

Daily rated staff in P8cT Depart-
ment and ExPansion of Telephone 
facilities (XLV-lS-H-70), 88. 

Defects in Telephone sYstem in 
North Bihar (XLV-1S-1l~70), 
215. 

Delay in introduction of automatic 
telephone service in Gwalior 
eXLVI-3-12.70). 109-10. 

Delay in sanction of Telephone 
connections in Itarsi, Madhya 
Pradesh <XLV-19-11-70), 199. 

Delay in Telephone connections in 
Bombav (XLVII-IO-12-70). '154. 

Direct Dialling SYBtembetween 
Bhind and Etawah (XLVI-3~12-
70). 173-74. 

Direct Dialing System in Madhya 
Pradl!'3h (XLV~19-11-70), 221. 

Direct Dialing to London (xVvrr 
-10-12-70), 44. 

Direct telephone line between 
Delhi and cities of Rajasthan 
during Fourth-Plan (XLV-I9-fl-
70), 197. 

Direct telephone Hne between Delhi 
and other cities of Punjab. Hal'-
yana and Himachal Pradesh 
rXLV-19-11-70), 128. 

Disconnection of a Telephone con-
nection without registered notice 
OCLVII-17-12-70), 65. 

Disconnection of UnauthOrised 
Telephone Lines in Private Resi-
dences -of Mysore State Ministers 
(XLV-12-11-70), 49. 

Disruption o-t Trunk lines between 
Delhi. Bombay, Hyderabad and 
Bangalore in September. 1970 
eXLV-19-11-70). 190. 

--_._------------_._----

TELEPHONES: Contd. 
Expansion of T$phone 8l1d Tele-

graph Services in Madhya Pra-
desh (XLVI-3-11--'ro), 131. 

Expenditure on Improvement of. 
T~lephone and Trunk Call SyS-
tem in :Delhi d\U'ing Fourth Plan 
(XLV-19-11-70), 100. 

Inadequate telephone channels bet-
ween Delhi and J'aipur (XL VII-
17-12-70), 117. 

Inclusion of Fictitious name as 
!4ember ot Rajya sabha in Te1e--
phone Directory, Delhi (XLVII-
10-12-70). 88. 

Installation of meters at Residences 
Of Telephone Subscribers served 
by Cross-bar .change in Delhi 
(XLVII_IQ.12-70). 88. 

Installation of Telephone COlUlec-
Hans in Ichapur, Burh~pur East 
Nimad (M.P.) (XLV-IIJ-1l-70), 
198. 

Installation of Telephones in Rural 
Areas during Fourth Plan, State---
wise (XLVI-3-12-70), 166. 

Introduction of Teleptlone Facility 
in Trains (XLV-17-il~70), 1-3. 

Irregularity _ in grant of telephone 
connections in Patna and Rajin-
dra Nagar, telephone eXchange, 
areas Bihar Circle (XL VI-3-12-
70), 79-80. 

Late Meeting of Telephone Advi-
sory Committee,__ Chandigarh 
(XLVII-17-12-70), 200. , 

Linking of Jaipur with trunk-auto 
Exchange at Delhi (XLVU-17-
12-70), 119. 

New Units for manufacture of 
Telephone Cables (XLV-IO-l!-
'(0), 137·38. 

Non-Implementation of Telephone 
Scheme in Rajasthan due to 
shortage of Instruments oCr. VII 
-17·12-70), 139. 

Opening of new telephone Exchange 
at Chowkgraon, Kalaba (Maha-
rashtra) (XLV-19-11-70), 243. 

Opening of new telephone Exehange 
at Dehu Road, Poons (Maha-
rashtra) (XLV"""'"19.1i-70).243. 

Providing -of Telephones to Officers 
belov.' the Rank of Under Secre-
tary in the Ministry of Finance 
(XLVI-4-12·70), 151. 



- -------- -_._---
TELEPHONES: COfltd. 

Provision of Telephone at usual 
IPlace ot· :Jiesidence Of Mh. in 
CalcUtta Area (XLVI-3-12-70), 
1iJ5-66. 

Provision of Telephone connections 
Mysore during FouthPlan 
(XLVIl-17-12-70), 175. 

Reconstitution of Telephone Advi-
sory Committee for Chandigarh 
(XLV-12-11-70). 116-17. 

Repair to Telepbone Lines or towns 
around Delhi (XLVt-.3-12-'10), 
140-·n. 

Request for telephone facilities in 
Towns 01 East Nimad and Hosh-
angabad District in M.P. (XLVI 
-26-Il-'O), 155. 

Rule for retaining of Telephone by 
Otflcers Of Telegrah aDd Tele-
phone Engineering Service on 
transfer or going on earned 
leave (XLVn-17-12-70), 12L 

S.T.D. system between Calcutta-
:Bombay (XLV-12-11-70), 151-
52. 

S.T.D. system in major indu~ 
areas Of Calcutta (West Ben .. l) 
(XLV-12-11-70), 49-50. 

Setting up hot line between India 
and Pakistan (XLVI-23-11-70), 
4:1. 

Target of new Telephone cormec:-
tions for Delhi under Fourth Plan 
(XLV-19-11-70). 

Telephone Advisory Committee for 
Gwalior (XLVI-3-12 .. 70>, 108-
9. 

Telephone connection between 
Seadhwa and Khetia in Madhya 
Pradesh (XLVlI-1'1-12-70), 105. 

Telephone conneotiODS pending 
With Meerut Telephone J:lIrllange 
(XLV_19-1l-70), 231. 

Telephone dues outstanding in 
:Madhya Pradesh on 30-t.'1O 
(~VIl-1'1-12-70), 133. 

Telepbone duea outstanding from 
traders and Commercial Firms of 
Delhi (XLVll-10-12-70), 162. 

Telephone .Exehanges in rural areas 
ahd expendjture thereon (XLV-
12-11-70), 59 .. 

._--- _ ..... - --_.'._, 
TELEPHONES: Contd. 

Telephone Facilities to Panchayat 
:Banda District (UP) (XLV-19-
11-70). 124. 

Telephone Facilities to PjUlChayat 
Centres in District of East Nimad 
{)lip (XLV-19-11-70). 200. 

'Unauthorised Installation o:f Tele-
phones and non-payment of Tele-
phone dues by Ministers and Offi-
cers (XLV-l9-11-70), 217. 

Waiting period for telephone-
connections, State-wise (XLV-
]2-11-70), 157. 

TELEPHONE EXCHANGES: 

Complaints against working of 
crossbar Telephone Exchange. 
Okhla, Delhi (XLVI-3-12-70). 
103. 

Crossbar Automatic Telephone Ex-
change in Ranchi and in et-..'lIar 
cities (XLVI-26-11-70) , 109. 

DeIay jn Completion of Telephone 
Exchange of Madhya Pradesh due 
to shortage of Engibeer8 (XL Vl-
26-11-70), 154. 

Representation for Automatic 
Telephone Exchange at L'Udhiana 
(XLVI-3-12-70), 176. 

Setting up of automatic telephone 
exchange at Jmpbal duringFourtb 
Plan (XLVI-3-1~70). 163-64. 

TELEVISION: 

Advertisments over T.V. (XLVl-
26-11-70), 127. 

Availability of T .... FaciUUes 1n ~. 
ban and rural are. (XLV-12-
11-70), 59. 

Charges for T.V .• !lows in commu-
nlty halls in Delhi (XLVl-3-1J.. 
'10), 71. 

Directors and Assistant Directors of 
Deihl T.V. Station . (XLVII-l'l-
12-70), 56. 

Expenditure involved onHtting up 
of TV station during Fourth Plan 
(XLVI-26-11-70), 183. 

Extention of T.V. (XLVI~l1-
70), 152. 

--_. -----_._--
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TELEVISION: eontd. 

Foreign T.V. Teams Operating in 
the Country (XLVI--26-11-70), 
62. 

mcrease in C,;apacity and period of 
Telecasting of Delhi T.V. (XL'VI-
26-11-70), 100-01. 

India lagging behind Pakistan. 
Malayasia, Indonesia and Thailand 
in T.V. (XLVI--26-11-70). 14%. . 

Introduction of a New Device in 
T.V. Receiving Sets (XLV-12-11-
70), 160. 

Issue of licence to PhilliPs India 
Ltd. for manufacture of T.V. sets 
(XLVII-9-12-70). 42-43. 

Live Programmes over T.V. 
(XLVll-17-12-70), 153. 

Lord Thomson's Plan for Cheap 
T.V. Sets (XLVI-26-11-70), 50-
51. 

Manufacture of cheap TV sets 
(XLVI-2-12-70), 241-42. 

Manufacture of cheap T.V. sets by 
small entrepreneurs (XLVI--25-
11-70), 71. 

Manufacture of T.V. sets by electro-
nics corporation of India (XLV-
11-11-70), 71. 

Manufacture of T.V. sets by Rajas-
than State Industrial and Mineral 
Development Corporation 
(XLVn-9-12-70), 88-69. 

New Management for Sout~ Avenue 
Television (XLV-19-11-70), 112. 

Old Films telecast over Delhi T.V. 
Centre for Economic Reason! 
(XLVI-26-11-70), 17-20. 

Opebing of T.V. Relay Station in 
Punjab (XLVn-lO-12-70>. 86. 

Predominance of English in T.V. 
Programmes (XL VII-17-12-70), 
138. 

Range of Proposed T.V. Stations in 
Srinagar, Bombay, Poona and 
Calcutta. Lucknow. Kanpur. 
Madras etc. (XLVII-IO-12-70), 
71. 

Sal .. of smuggled T.V. Sets at cheap 
rates (XLVI-2-12-70), :34. 

Selection of T.V. Producers 
(XLVIt-I7-12-70), 59. _._- ---------

TELEVISroN : contd. 

Shi'Iting of T.V. Training Centre 
from Poona to Delhi (XLVII-I7-
12-70), 59. 

Steps to counter wroni imagt: creat-
ed about India by filinsof foreign 
T.V. companies (XLVI-7-12-'0), 
43. 

T.V. Centre by Private Films 
(XLV-12-11-70), 117-18, 

TV Development and Expansion 
Programme (XLVn-10-I2-70), 
n. 

T.V. for Punjab (XLV-12-11-70), 
161-68. 

T.V. Licences on the Roll (XLVI-
3-12-70). 50-51. 

T. V. set developed by the Phillips 
Company CXLV-1l-1l-70), 70. 

T.V. Stations for LLT., Kanpur and 
"Pilani Institution of Science 
(XLVI-3-12-70), 88. 

Training Of T.V. Personnel at Film 
and T.V. Institute, Poona (XLV-
12-11-70), 64. 

TELEX: 

Telex service at Cuttak and Bhu-
baneshwar (XLvn-lO.12-70). 
97. 

Telex service between India and 
U.S.S.R. (XLV-12-11-70), 115. 

TEMPLES: 

Alleged destruction of Hindu Telll-
pIes in Pakistan (XLVI-2-12·70), 
145-46. 

Deterioration of Konarak temple in 
Orissa (XLVII-1l-12-70), 15. 

TEXTILE INDUSTRY; 

Bad sbape of cotton textile industry 
in fttdia (XLVII-9-12-70>, 132-
33. 

Closure of textile mills due to mis-
management (XLVII-9-12-70), 
146-47. 

Closure of textile mills in Madhya 
Pradesh (XLVI-2-12-70l, 331;..32. 

Closure of Textile Mills in West 
Bengal (XLV-n-1l-7tl), 107. 



--------------_. --------
TEXTILE INDUSTRY : contci. 

C1;edit facilities tor m04ernisetion 
'ot ~:inills CXLVl.-..25-11-70), 
116-9'1. 

Demand by textile ~dustry ~or up-
ward revision 01 :Qric:fS 01 con-
trolled cloth (XLVI~2lI-11-70). 
1~22. 

Export of textile maclUnery abroad 
<XLVI-25-11-70), 171-78. 

Impact on textile EXport dUe \0 rise 
In price of raw' cotton (XL Vl-2-
12-'10), 300. 

Installation of latest machines for 
mabufacturing cloth at cheaper 
rates (XLVI-25-11-70), 121. 

Loss in doth produc1oion due to 
strikes in Bombay mills (XLVl-
25-11-70), 85. 

Manufacture of 'rextUe Machinery 
(XLVI-24-11-70), 63. 

Mills taken over by National Tex-
tile Corporation (XLVI-25-11-
'ro), 83. 

Modernisation of Sick Textile Mill, 
(XLV-18-11-70), 56. 

Position of clC'3ed cotton textile 
mills CXLVI-2-12-70), 296-97. 

Production of coloured sareu by 
power looms (XLV-Il-1l-70), 
147. 

Production of cotton textile mills 
during the last three years 
<XL~-16-12·70). 109-10. 

Proposal to increase the p;.ice ·)f 
controlled cloth (XLV-1l-11-70), 
73. 

Proposal to seekassistanoe' from 
Financial Institutions!Banks for 
modernbl8tioB of lUting textile 
indus",>, (XLVl--25-11..;70), 149. 

Reopening of sick mills by .te.ll.tile 
corporation (XLV-18-11~70), 90. 

Shortage of looms in textile indus-
try (XLV-1l-1l-10), 4ft 

Textile mills in Bhind. Madhya 
Pradesh (XL VII-l&-12-7G-),103-
04. 

Debates 

BeJ)Orted .deciJion' for block closure 
C1f textile miUs(C,A.) (XLVI-
2-12-70). 3fJ6..,.,,76. 

THAILAND: 

~r:tian lauiDI behliadPakiltan, 
JlaaaaJiia. Indoallia aod Thai-
land in T.V. (XLVI-26-11-70), 
142. . 

$llPply of ltiee by Thailand (~V
i2~1l-70), 160. 

THANNEERMUKKOM !;lUND; 

Progreas construction of 'nlalUleer-
mukkorn bund <XLVI-2-12-70). 
290. 

THEFTS: 

Arrest in connection with theft of 
Idol from a Temple at VaiJ'aeheri 
(XLV1--2'1-11-'10). 196 ... 

Remove] of Pillars with . Dwar~pa
laka ldo'ls (XLVI-2'1-11-'16). 196-
97. 

Theft in Qrdnance F~etory. ,West 
Benlal CXLVI-J"-12"70). 186. 

Tbelt of merc;ury fromBhabba Ato. 
ntic ~esearc:h Centre fXLV-ll-
11·70), 130. 

Theft of Trubk Telephone Line 
. Copper Wire between Malela and 
Katihar (XLVII-l'1-12-70), 50. 

Value of propertyatolen and re-
cevered in Delhi (XL Vl-2-12-
70), 199. 

THEIN DAl\t: 

Project report for Thein Dam 
(XLVl-2-12-70), 324. . 

THERMAL POWER: 
InstalJation of 'I'!)I~TmaJ. Power Pro-

ject ip North Beuga] eXLVI-2-
12-70), 56-57. 

Installation of therJ;D.al pow.er sta-
tion near Muzaftarpur (XINII-
9-12-70), 181. 

Wide Discrepancy in building ()()N 
01 Barauni, Pathratu ek (XLV-
1.8-U-7(), 20~. 

THUMBA ROCKET STATION; 

Increased supply at poWer to 
Thumba racket $tation (:)Q..VI-
26-11-7.0), U. . 



-------- _ ..•. _--_._------------ .----... -
T~ET: 

RaiJing issue of rnassgeDocide of 
Tibetaos in the UNO (XLV-9-ll-
70), 42-4~~' 

Rai~l)i iJiue of Tibet in UNO 
(XLV-*"U-70), ~6. 

TIGER(S): 

Death of tigers (XLVI-26-11-70), 
185-86. 

UUse of Politica) and its barinful 
eftect on Tiger popUlation (XLV-
19-11-70), 83 .. 

TILE INDUSTRY: 

Crilis in Tile Industry (XLVI-8-
12-70), 63. 

. TIMBER: 

ProquctiOu Qf .Teak Wood and its 
price (XL'VlI_IO-12-70), 159. 

Production of Timber and its use ,)f 
Fuel (XLV-12-11-70), 129-30. 

TIRUPATI TRUST: 
Alleged miSuse of loan taken by 

the soh of R. N, Geenka from 
Tirupati Trust (XLVII-18-12-
'10). 159. 

TITANIUM DIOXIDE PLANTS.: 
Titanium Dioxide Plants ·'in· Orissa 

(XLV-I0-11--70). 134-35. 

TOBACCO: 

Accumulati<," of tobRcco strx:ltll in 
India (XLVI-2-12-70), 2~2-': . 

Controversf between Golden To-
baccoCompany and Indian To-
bacco Company (XLV-17-11-
70), 124. . . 

Demand' for diS'eOntinuation ot 3rd 
Shift . operaiio~ o! Cigarette 
Companies by Golden To!:acco 
Conipany (XLV-l'l-11-'10), 214. 

Increase in n\lDlber of licences and 
qu~tity for export of tobacco 
(XLVI-25-11-70). 39-40. 

Seisure of tobacco stock in Ufiaipur 
'district" (XL:vn-:-.13~12-'10) .•. ~8. 

TOBACCO-Coilt4. 

Setting up Of a Toba~o Corpera-
tion (XLVI...i..25-11-'10), 40. 

Tobaeico· cOrpOration (XLVU-
';':12-70), 133-34. 

Debates 
Production Indian Tobacco Com-

pany (HAH Dis.) (XLVII-H-
12-70), 319-38. 

TOKYO: 

lDdwrtrial Conference in Tokyo 
(XLVI-8-12-70); 30. 

Rescission of Tokyo Verdict agaiDst 
Netaji Subhas· Chandra nose 
(>OLVI-2-12-70), 361-62. 

TORPEDOES: 

Discovery' of Premature Detonator 
lUlzard in MK ... 8 Torpedoes 
(XLV-9-11-70), 44. 

TOURS ABROAD: 
Foreign tours by Foreign Trade' 

Minister (XLV-1l-11-70), 159. 
Foreign trips by Chairman, Indian 

Motion Pictures Export Corpora-
tion (XLVI-2-12-70). 235-36. 

Forelgn trips of Chief of Publica-
Hon Divisioll (XLVlJ,-.17-12-70). 
21'1. . . 

Minister of External Affairs visit 
to ~key and other Arab coun-
tries (XL VI-2-12-'10), 111-12. 

Ne~!I about a bomb kept in the· 
Plane during Prime Minister's 
foreign tour· (XLV-U.1l-70), 
176. 

Permission sought by Muslims to 
Visit Saudi Arabia (XLVII-
14-12-70), 155. 

State Chief· Ministers' and other 
Ministers' viait to foreign coun-
tries to have joint ventures 
(XLV-1l-11-70), 30--32 .. 

Visits abroad by Chairma~ H.S.L. 
(XLVII-15-12-70), 96,0:9'1. 

Vis~tsby Armed. F_01;CI!S ,officers 
. abroad' fOr private. reasons 

(XLVII--I4-12-70). 66-M. 

---.-~---. -- --------- -------
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'TOURS ABROAI>--,Contd. 

Visit by ~puty Mini4ter of Ex-
temal Mairs to Middl~ East 
Countries (XLVII-l 4-12-70) , !II. 

Visit of P.M. to Geneva eXLVI-
7-12-70), 69. 

"l'OURISM: 

Budget provision for development 
~t Tourism (XL VI-4-12-70). 114-

Commissioning of dom moraes by 
tourism department for -prepara-
tion of books and literature on 
India (XLVI---4-12-'1O). 67. 

·Creation of an Independent Tourism 
Authority (XLV-20-11-70). 152-
53. 

Development of tourism project!: 
in UP (XLVII-18-12-70), 146-
47. 

Evolving sctentific method of col-
lection of tourist information 
(XLVII-IB-12-"I'O), 47--41. 

Neglect of South India in the 
Development of Tourism (XL n-
27-11-70), 46-47. 

Palaces of Ex-rulers offered to 
Tourism Development Council 
(XLVI-17-11-70), 136. 

'Picturesque and historical plaees 
for development as tourist cen-
tres (XLVII-18-12-70), 36-37. 

Project for Tourist Centre at Jai-
pur (XLVI-4-12-'1O), 167. 

Proposal to create tourist police 
force (XLVIT-1l-12-70), 84. 

&'~ommendations of Fourteenth 
All India Tourist Developmf'nt 
Council (XLVI-27-11-'70), 116-
3". 

1lecommendations of Fourteenth 
AU India Touri!lt Development 
Council for Grant of LIberal 
Liquor Licences CXLVI-27-11-
70), 176. 

·rusing Tourist Demand in Taiwan 
for mUng India (XLVI-4-12-
70), 96. 

Schemes for the development of 
tourism in Bihar <XLvtI-1l-12-
70), 85. 

"Schemes for development of tourist 
spols in UP CXLvtI-IB-t2-70), 
147·48. 

TOURISU-Contd, 

Scheme to make UjjainCity in 
Madhya Pradesh as Tourist Cen-
tre (XLVI--4-12-70), 92. 

Tourism Project in ltovalam, :tee-
rala (XLVI-4~12-'10).156. 

Tourist Centres in Manipur (XLVI 
-4-12-70), 177. 

Tourist coordination oftlce in South 
and So.utb-East Asia (XLVO-
11-12-70), B1. 

UN Export Team visiting India 
for Development of Tourism 
(XLVI-4-12-70), 35. 

TOURISTS: 

Complaints of Tourists <XLVI-
27-11-70), 123-24. 

Concentration on the Infra-strue-
ture to attract more tourist 
(XLVI-4-12-70). 94. 

Development of tourist centre! in 
Madhya Pradesh (XL VII-11-12-
'10), 110. 

Effect of Hijeclting of planes on 
number of tourists visitina India 
(XLVII-IB-12-"0), 43-44. 

Expansion programme for attract· 
ing Foreign Tourists (XLVI-
4-12-70), 147. 

Factliti&.! for tourists CXLVn-
18-12-70), 40. 

Famiu.t'isation of Indian Arts to 
Foreign Tourists CXLVI ........ 12-
70), 35. 

Foreign tourists to Calcutta 
(XLVII-1l-12-70), 26. 

Foreign tourist visiting India in 
the current feat' (XLVII-l8-I%-
70), 199-204. 

Foreilln' tourists visiting My!101'e 
(XLVlI-1l-12-70), 169. 

Handicaps faced by foreign tourists 
in India CXLVII-11-12-'10), 180. 

Hara1mnent of Indian tourists in 
USSR (XLV-23-11-70), 128. 

Japanese assistance to India for 
the development of tourist indus-
try (XLVII-ll-I2-'TO), 30. 

Kanpur city on the t()urist map of 
India CXLVII-11-12-70), 112. 

Low Income TouriSts (XLV-
20-11-70), 188-89. 



-----_._---- ---------I TRACTORS - contd. TOURISTS - contd; 
Visit of Indian Tourists to Cbina 

(XLV-.;.Q-ll..:70), 177 I Enquiry into Alleged Poor Quality 
of Tractors ImPorted frf;lmUS'SR 

TRACTOR(S) ; , I (XLV-12-11-70), 74-
Enquiry into purchase of def~tive 

Agitation by Punjab Fr.nners re-
garding RS-09 Tractors alloted 
to them (XLVII-17-12-70). 51. 

I tractors fram ·German Democra-I tic Republic (XLV-12-11-70), 

Agreement . for Import of Tractors 
from U.S.S.H. (XLVII-17":12-70), 
96. . 

Alleged sak of Russian Tractors by 'I 
farmers of Gondia at black-mar-
ket price to Punjab farmers, I 
(XLV-12-11-70). 53-54. 

Allotment of Defective Tractors im- I 
ported from East Germany 
(XLV-12-11-70), 91-93. 

Backlog of Demand for Tractors 
(XLV-19-11-70), 97. 

Cancellation of Licence of Mis 
Indian Agro Machines for Manu-
facture of RS-OS Tractors in 
Hyderabad (XLV-19-1I-70), 222. 

Cancellation of Orders for Import 
of Tractor from East Gennany 
pending removal of defects 
(XLV-12-11-70), 164-65. 

Committee set up to select -Match-
ing Implements regarding RS-09 
Tractor (XLVII-17-12-70), 91. 

Compensation to Farmers of Punjab 
due to loss suffered from Defec-
tive RS-09 Traclor (XLVII-
17-12-70), 37. 

Complaints about RS-09 Tractors 
received from G.D.R. (XLVI-
3-12-70), 55-56. 

Complaint regarding sale of Trac-
tors in Black Markei (XLVIl-
15-12-70). 74-75. 

Correspondences with G.D..R. re-
garding Specifications of RlS,-09 
Tractors before their Import 
(XL VII-IO-12-'7(), 70. 

Cost of Production of Indian ~c
, tors higher than. the ~eprlce 

fixed· 'by Government .(XL VII-
17-12-70), 29-34. 

Enquj;ry by C.B.!. ~ .. lnprt of 
RS-08 Tractol' (XI.V-I2-U-70). 
157. _. --.-.----_ .... _- .... 

'135Ls-72-16. 

14-26. 
Establishment of Tractor Factvry 

by Rajasthan State Agro-Indus-
tries Corporation (XLV-17-11-
70), 158. 

Export of Components and Spares 
of Tractors to Czechoslovakia 
(XLVll-17-12-70). 101. 

G:D.R. Tractors (XLVII-I0-12-'l0), 
147. . 

Import of Ford Tractors by Mis. 
Escorts (XLVII-15-12-70), 63-64. 

Import of Four tractors and their 
distn'bution CXL VII-IO-12-70) , 
155. 

Import of Tractors by Mis. Escorts 
Limited (XLVII-15-l2-70), 64-65. 

Import of tractors during 1970-71 
and their manufacture (XLV-
19-11-70), 234. • 

Inspection of Defective G.D.R. Trac-
tors by a G.D.R. Engineer (XLV-
12-11-70), 37-38. 

Irregularity in supply of Tractors 
by Agro-Industries Corporation 
UP to Farmers of Utter Pradesh 
(XLV-19-11-70), 188. 

Loans to Farmers of Chandigarh for 
tubewells and tractors (XL VI-

26-11-70), 163. 
Manufacture of 'Swaraj' Tractors 

(XLVI-24-11-70). 85-86. 

Manufacture of Tractors (XLVII-
15-12-70),73-'14. 

Manufacture of Tractors and. JIOwer 
Tillers with Foreign CollabOration 
<XLV-17-11-70>, 202. 

Manufacture of tractorsbyJllh'. 
Escorts with American Collabora-
tion (XLVI-24-11-:70>, 128-29. 

Manufacture of Tractors by B.M.T. 
(XLV-l·7.1l-70) .• 100. 

Manufacture of '-traetots in Public 
'.' .sector- fXLVX-.l6..U .... 1O), 1.-

84. . 



------------------------------------
TRACTORS contd. 

JilemoraJ)dum from Fanners of 
- Andhra Pradesh regardinj pur-
chase of G.D.R. Tractors (XLV-
19-11-70),117. 

Non-acceptance of RS-09 tractors by 
Farmers of Punjab and Tamil 
Nadu (XLV-12-11-70), 152-53. 

Price of tractor (XLVII-1S-12-70), 
151-52. 

Production of Tractors by Mis. Es-
corts Limited (XLVI-24-11-'10). 
131-33. 

RS-09 Tractors from East Germany 
(XLV-ID-1l-70), 54. 

Reimbursement of damages to far-
mers for defective tractors import-
ed from G.D.R. (XLV-12-11-70), 
149-50. 

Request from Punjab for replace-
ment of G.D.R. Tratcors even after 
removal of their defects (XLVI-
28-11-70), 149-50. 

Revision of procedure for sale and 
resale of tractors {XLVn-lO-I2-
70}, 112 .. 

Sale of polish tractors through pri-
vate Agency (XLVII-1Ii-12-70). 
156. 

Setting up of Tractor and A,ro-
Implements Factories (XLV-17-
11-70), 114. 

Statement of Consul about the work-
jng of G.D.R. Tractors in India 
(XLVII-17-12-70), 68. 

Testing and Examination of Speci-
1kations of RS-09 Tractor before 
their Import (XLVIl-17-12-70). 
411. 

Tractor Imports from East Germany 
(XLV-12-11-"I0), 97-9B. 

Trial of G.D.R. Tratcors on Govern-
ment farms (XLV-19-11-70). 137. 

Waiting List for Tratcor in 1975 
(XLVII-17-12-70), 41. 

TRADE: 
Bilateral trade between India and 

Bellum (XLVI-25-11-70), 126-
27. 

Internal trade in West ~gal 
(XLVII-rlJ-lJ-'JO), ns.:JI.... 

•• UoaalisatioD -of 'J'ioade -(XLV-
10-11-70), 88. 

I TRADE - contd. 

I 
r 

i 
I 

I 
1 
I 
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I 
I 

I 

Resumption of 'l'rade between Inrua 
and Pakistan (XLV-9~11-70), 
127. 

Setting up of Joint Commission for 
expanding trade between India 
and Bulgaria (XLVI-25-11-'lO), 
30. 

Suggestions made by Director Gene-
ral of GATT reo Liberalisation of 
Trade (XL VII-9-12-70), 1-5. 

Trade between India and Japan 
(XL VI-2S.11-70), 23-24-

Trade with Australia (XLVl-25-
11-70), ISO-51. 

Trade with European countries and 
Iran (XLVI-25-11-70). 148. 

Trade with South Africa fXLVII-
9-12-70). 138-39. 

Trade with South Korea and Israel 
(XLVI-26-11-70). 121-22. 

Wagon deal with foreign countries 
(XLVI-25-11.70). 174. 

Debates 
Resumption of Trade ,between India 

and Pakistan (HAR Dis) (XLVl-
4-12-70), 313~B. 

See .also "F01'eign Trade" 

TRADE AGREEMENTS: 
Conclusion of trade agreements in 

consultation with export promo-
tion councils eXLVI-2-12-70). 
3U). 

Cotton textile agreement with USA 
(XLVU-18-12-70). 113·64. 

Extension of Indo-Greek Trade 
Agreement (XLV-18-11-'lO), 133-
34. 

'Fresb Trade Agreement with poland 
(XLV-18-11-70), 101. 

Indo-Afghan Trade Agreement 
(XLV-IB-l1-70). 52-53. 
P~ ·agaBurt Indo-Afiban trade 

agreement (XLVII-9-1z..70). 171-
72. 

Trade a,reements e~ing during 
_ eijlTent year (XLVI--2-12-70). 
280-81. 

Trade agreement with Czechoslova-
'~-~ -(XLVJI-18-12-1l).'m,;B: 

1'rIIde · ...... ente -wtilr USSR 
(XLVl-25-11-'1O), 125-28.' 

--..'-----_._-------------



TRADE DELEGATIONS: 

Trade delegations from abroad 
(XLVU ... -9-12 ... 70), 127-28 .. 

VisU by foreign trade delegations 
(XLVI-Z-12-70), 55. 

TRADE FAIR: 

Trade fair at Singapore (XLVI-
25-11-70), 140-41. 

TRADE UNIONS 

Conversion of Joint Consultative 
Machinery into a Statutory Body 
(XLVI-25 ... 11-70), 33-34-

Declaration of Office Bearers of 
Registered Trade Unions on 
Railways as Protected WOJ'kmen 
(XLVI-3-12-70), 179-81. 

Determination of Representative 
Character of Trade Union 
(XLVII-17-12-70), 45. 

Fundamental Right, of Trade Unions 
(XLVII-15-12-70). 45. 

Legislation for Compulsory Recog-
nition of Representative Trade 
Unions (XLVI-26-11-70), 51. 

Negotiating facilities to unrecog-
nised "unions (XLVI-24-U-70), 
149. 

One Union for one Industry 
(XLV-12 ... 11 ... 70), 47-48. 
(XLVIl-17-12 ... 70), 170. 

Recognition of trade unions in 
Manipur (XLV-19 ... l1-70), 135. 

TRANSFORMERS : 
Installation of wooden electric pples 

and transformers (XLVI-
2 ... 12 ... 70), 245-46. 

Leakage of Tramformer Design 
from Heavy Electricals (India) 
Ltd., Bhopal (XLV-I0-11-70), 
40-41. 

Orders for Supply of Transformers 
by Indian Consortium for Power 
Projects to foreign COWItries 
(XLVI-8 ... 12 ... 70). 49. 

TRANSLATOR: 
Recruitment of Hindi translators in 

Ministries (XLVII-16-12-70). 
147-48. 

- - ------------.--~ 

TRANS~TTER(S) : 

50 ... 1{, W. Transmj1;tft' for A.I.R. 
Imph81 (XLV_12-11-70), 169. 

Instanation of 'l;'rammitters during 
1970-71 (XLV-:-12-11-70). 121-22. 

TRANSPORT: 

National Transport Policy (XLVI-
4-12-70), 8--12. 

StUdy of Transport Problem urged 
by Small Scale Industries Board 
(XLVII-15-12-70), 69-70. 

TRAVELLERS CHEQUE: 

Misuse of travellers' cheques by 
Hotels and Restaurants (XLV-
20-11-70), 36-37. 

TRIBALS : 

Rehabilitation of Tribals by Tripura 
Government (XLVII-15-12-70), 
156-57. 

Reported killing of tribals in West 
Bengal (XLVn-16-12-70), 45-46. 

Tribal blocks in States during 
Fourth Plan (XLV-IO-1l-70), 
51-53. 

TRIPURA: 

Amendment elf land reforms Act 
of Tripura· (XLVII-I0-12-70), 
160. 

Chairman of Tripura, Khadi Board 
fled away to Pakistan (XL VII-
16-12-70), 76-77. 

Concentration of East Pakistan 
forces on the borders of TripUra 
(XLVI-7-12-70). 36. 

Co-operative Societies in Tripura 
(XLVII-IO-12-70). 125. 

Demands of Tripura employees 
(XLVII-9-12-70), 170. 

Enforcement of House Rent Control 
in Tripura (XLVll-14-12-70), 
168-70. 

Expansion of Irrigation Facllitie:; in 
Tripura during 1970-71 aDd 
1971-72 (XLVII-IO-12-70). 125. 

Influx of. East Pakistan Displaced 
Peraona to AIIBam BDd· 'fDpQra 
and their RehabilltatiOD (XLVI-
26-11-70). 193-94. 
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East Pakistan ri1les OQ Trjpura 
'bo~ (XLVII-ll'-l2-'1O), 9B. 

Legislation re.stateboocl to 
·Himaebal Pradesh, ~p\ll' and 
.Tripupa (XLVI-25-11-70), 109-
10. 

Production and acreage of land 
under food crop in Tripara 
(XLVII-10-12-70), 125. 

Progress in drilling for petroleum 
at Athannura and Baramlli-a in 
Tripura (XLVI-7-12-70), 93. 

Rehabilitation of Trlbals by Tripura 
Government (XLvn-I5-12-70), 
156-57. 

Restoration of Trahlsfor Southern 
Assam and Tripura (XLVI-
24-11-70), 162. 

Rice yield in Tripura (XLvn-17-
12-70), 191. 

Schemes for Development of Edu-
cation amongst tribals of Tripura 
(XLVD-15-12-70), 75-78. 

Scheme for grant of loan for Power 
. and .Die&el Pump in Tripura 
eXLVII-17-12-70), 191. 

Scheme for mariginal farmers and 
Agricultural Labour Tripura 
(XLVIl-17-12-70), 192. 

Scheme for providing land to 
landles3 tribals to Tripura 
(XLVII-IO-12-70), 16G. 

Setting up of a Jute Mill In 
Tripura (XLV-18-11.70). 178. 

Strike threat by panel of lawyers 
of Tripura Government <XLVIl-
16-12-70), 75-76. 

Tripura Government sch~ for 
employment (XL VI-3-12-70), 
181. 

TRISURE INDIA PRIVATE LTD., 
BoMBAY: 
Manufacturing of FiaJ1I4I8 and 

Buup by Mis TrisureIndia 
Private Ltd. Bombay (XLVI-
».11-10), 7l.u. 

TftIV A1'fI}ftU!4 : 
Power 01 A.l.R. Trivandrum 

(XLV11-1D-12-71). ·146-
~... pUIIDrt ceIdfe at 
··'nt!r** ... tsLV-t6-U....,.~ 50. 

F"mancial aasi.staDce to the 
Triv.~dnam Cooperative Group of 
Bospitaa Society Ltd. (XLVI-
2-12-70), 169-70. 
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Central Aid to Raja:nhan for 
Sinking of Tube Wells durm.g 
19611-70 and 1970-71 (XLVI-
26-11-70), 122. 

Central Scheme for Tube-weDs in 
Famine Affected Areas of Bihar 
(XLV-IB-1l-701, 7'l. 

Loans to farmers of Chandigarh for 
tube-wells and Tractors (XLVI-
--28-11-70), 163. 

Short Supply of Power to Tube 
Wells (XLV-18-11-70), 185-86. 

Survey of Rayalaseema (AP) for 
Digging of Exploratory Tube I 
Wells (XLVI-26-11-70), 84. 

TUBERCULOSIS: 

Hospital Facilities to T.B. Patients 
in Delhi (XLV-9-11-70), 190-91. 

Production of anti-TB drug:! in the 
country (XLVI-2-12-70), 42-43. 

Report of Commission on T.B. 
Hospital, Mehrauli, Delhi (XLV-
9-11-70), 188-89. 

T.B. Hospital. Mehrauli, Delhi 
(XLV-9-11-70). 186-i8. 

T.B. Patients in Calcutta (XLV-
9-11-70), 171-72. 

TURBO GENERATORS : 

Manufacture of turbo generaton 
(XLVU-16-1%-'IO), 146-42. 

'1'U1UCEY: 

Mk.Uaier of External A&irs Watt .• to 
. TUrk~. and other Arab tftl'ItrieS 

. (XLVI-2-12-'lO ). 

TUSKS: 

~ Of IlftbUl ·SklnIJ an ...... 
"(XLVl-25.11-'10). rro. , .. 
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TUTICORlN FERTILIZElt: 

AUeJed adveroe effect at Tutioorin 
J!ertilizer on production paitern 
Of joint sector projects of Gujarat 
State Fertilizer Corporation 
(XLV-16-11-70), 61-62. 

TYPEWRITERS.: 

Supply of Typewriters to Govern-
ment Offices (XLVII-14-12-70), 
168. 

TYRES AND TUBES: 

ApplicatiOn for Tyres and Tube 
Factory in Tamil Nadu ·(XLVU ..... 
15-12-70), 176. 

Complaints against tyre manu· 
facturers Te. purcbase ot raw 
rubber (XLVI-25-11-70). 59. 

Expansion of Tyre-Manufacturing 
Units (XLVI-24-11-70), 31. 

Prevailing high prices of tyres and 
tubes (XLV-1l-1l-70). 74. 

Rewion of Tyre Prkes (XL V-
17-11-70), 31. 

Revision of tyre and tube priCes 
XLV-I0-11-70), 36. 

Setting up of a Tyre Plant in 
Andhra Pradesh with Japanese 
Colaboration (XLV-10-11-'10). 
68-69. 
Shortage of Tyres and Tubes 
(XLVII-15-12-70), 34-35. 

Debates 
Acute shortage of trucks and bus 

tyres (CA) (XLVII-1l-12-'10), 
203-13. 

U.A.R.: 

Agreement with UAR and Yugos-
laVia for production of ,lass 
bulbs by Bharat Electronics 
(XLVI-25-11-70), 62-83. 

Arrest of some membel'll of UAR 
Submarine erew at Visakhapamam 
(XL VI-25-11-70). 129. 

Cooperation between India and UAR 
in Beld of Atomic Energy (XLVI 
-25-11·70). 142. 

Decision to buy tea from Gauhati 
market by USSR -Bnd UAR 
(XLVI-25-11.70), 105. 
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Permission refused" to Indian offi-
cials to aae former President of 
UAR (XLV-23-11.'10), .102. 

Prime ~s talks with UAR 
President (XL VI-2-12· 70), 50. 

Production of Scooters in Collabo-
ration withU.A.R. and Yugos-
lavia (XLVI-8-12-70), 14-21. 

Supply of war material to India by 
UAB (XLVI-7.12-70), 87. 

'l'ripartite agreement among India, 
Yugoslavia and UAR (XLVII-
9-12-70), 41-4.2. 

UK.: 
Agreement between British Firm 

aDd Beavy Electricals Ltd., Bho-
pal for manufacture of Nuclear 
Turbines (XLVI-24-11-70), 75. 

Britain's entry into ECM. (XL VII-
16-12 .. 70), 99-100. 

British group's visit to India for 
importing Indian machine tools 
into UK (XLVII-9-12-70) 173-

Earning of Rao Hanut Si~gh ,;f 
JodhpUr in London (XLVII--16-
12-70), 70-71. 

Gift 'Cows' Received in Punjab 
from UK (XLVI-26-11-'10), 111'-
20. 

Conference alled by British Gov-
ernment for solving unemploy-
ment (XLvn-17-1~70), 156. 

Decision ~ buy Indian engineerlna 
items by British group (XLV-ll-
11-70). 122. 

Entry into Britain refused to Shrt 
Ramesh Patti (XLV-16-11-70). 
117-19. 

Export position of Britisn Gover~ 
ment (XLvl-2-12-70l, 294. 

Indian delegation's visit to UK to 
Promote exports of Indian Mat'b-
ine Tools (XLVII-D-12-70), 1,s6-
97. 

Proposal to discontinue tariff pre-
ferances extended to India by 
British Government (XLVI-.2-12-
'(0), 53. 

Protest by India on Brittsb arms sup-
ply to South Africa _ (XLV -9-11-
'10), 86. 
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Reconsideration of the issue of Sale 
of Arms to South Africa by UX 
(X!.vn-14-12-701, JI. 

Restrid.ions on entry of lndiam into 
Britain (XLV-8-11-'i~), 138-38. 

Study of Material on India's N:n'-
them Border in Biritish Arcbives 
(XLV-9-11-'1O), 182. 

Supply of UK. Arms to South 
Africa (XLVU-14-12-70), 81-82. 

Talks held between U.S.A. and U.K. 
regarding the Soviet threat in 
Indian Ocean (XLV-9-11-70), 39. 

U.K. support to India's claim to 
areas seized by China (XLV-8-
11-70), 35-38. 

UK's interest to buy engineering 
items from India (XLVI-:5';11-
'10), 172-73. 

UNESCO: 

.Admission of German Democratic 
Republic to UNESCO (XLV-S·l1-
'10), 175. 

PlenarY Session of UNESCO held at 
Paris (XLVI-27-11-'lO). 110. 

Recent UNESCO Conference in Paris 
(XLVI-26-11-70), 24-25. 

UNESCO sponsored seminar on Educa-
tional Management held in Delhi 

. (XLVI-2-11-'lO), 99-100. 

UNICEF: 
Air.Hammer drWin~ rigs (XLVl-

7-12-'10), 110. 
Nutritional programme in India by 

UNICEF (XLVII-15-12-70) ,69. 

U. N. 0.: 

Admission of China in V nited 
Nations (XLVl-2-12-70), 33-34. 

Bhutan's entry into UNO (lCLVI-
2-12-'18), 152. 
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Conference of U.N. Food and Acri-
culture Organisation at Cam-
berra, Australia (XLV-12-11-'10), 
'34-35. 

Expenditure on Indian delegation to 
UN (XLV-23-11-70). 155. 

Increase in amount {)f contribution 
to UN Development Programme 
(XLVI-7-12-'10), 50. 

Indian proposals at UN Silver jubi-
lee session (XLV-16-11-70), 149-
50. 

India's participation in U.N, Indus-
trial Organisation Meeting at 

• Manila (XLVI-24-11-70), 59-60. 
India's support to seat China in 

U.N.O. (XLV-9-Il-'iO), 84. 
Issue of refugee inftow from East 

Pakistan in U.N. General Assem-
bly (XLV-9-11-70), 104. 

Neutral group in UNO (XLV-16-H-
70). 29-30. 

Pre-Investment survey by V.N. 
Development Programme for con-
struction of Fishing Harbours 
(XLV-I2-1l-70), 158-59. 

Publicity to Prime Minister's speech 
in UN General Assembly 
<XLVI-2-12-70>, 162. 

Raising ilIsue of mUll genocide of 
Tibetans in the UNO (XLV-8-
11-70), 42-43. 

Raising the issue of Russian Cart0-
graphic Transgression<; against 
India at the UN (XLV-l3-11-70), 
129 . 

Revision of U.N. Chuter (XLV-
9-11-70), 66-67. 

RJse in Pay of U.N. Stat! (XLVI!-
U-12-70),35-38. 

Selection of Members of Parliament 
for Indian Delegation to Jubilee 
Session of UNO (XLV-23-11-70), 
73. 

Selection of Prime Mint~ter's team 
for UN SUver Juhilee sellllion 
(XLVI-2-12-70). 98-99. 

U.S. Policy about seating of China 
in U.N. (XLvn-14-12-70), 39·40. 
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Appojntment of Chllirmen at UG': 
and UPSC (XLVll-9-12··70), 105-
06. 

U.S.A.: 
Absence of US diplomats at depar-

ture from New Delhi and Ii1rrival 
at New York of Prime Minister 
of India (XLV-16-11-70), 33. 

Alleged Exorbitant Prices charged 
by American Drug Manufacturers 
for Drugs sold to India (XLV-
9-11-70), 61-62. 

American Advisers in Department of 
Agrkuture (XLVI--3-12-70), 43-
46. 

American companies' demand for 
free trade zone (XLVI-25-11-70), 
153. 

Building of an air base in Chittllgong 
by USA (XLVI-2-12-70), 72. 
Constitution of Cooperative Elec-
tricity Committee for rural elec-
trification on American pattern 
(XLVI-25-11-70), 38-39 

Cotton textile agreement wlth USA 
(XLV1l--16-12-70), 163-&l 

Decline in Indian image in USA 
(XLV-9-I1-70), 61. 

Economic recession in United States 
of America affecting Indian im-
migrants (XLV-16.11-70), 87. 

Increase in India's ~xpor. trade due 
to new American policy (XLVI-
25-11-70), 31-32. 

Indo-US relations (XL V-16-11-70), 
116. 

Indo-U.S. Talks (XLVII-14-12-70), 
157-58. 

Long term industrial agreement with 
USA to increas rate of exports 
(XLV-1l-1l-70), 140. 

Purchase of cotton from U.S.A. 
(XLVI-25-11-70),29-30. 

Resumption of bombing of North 
Vietnam by USA <XLVII-14-12-
70), 48. 

Statement by U.S. Senator regarding 
Supply of Arms to Pakistan (XLV 
-9-11-70), 137-38. 

Statement made by director of US 
export-import bank regarding ex-
pansion of expoTt import bank 
(XLVn-18-12-7tI),75-76. 

Supply 01 Arms by U.S.A. to Pakis-
tail. (XLV....0.8-11-70). 26-l'7, 55. 

Supply of arms to Pakistan by 
U.S.A., U.S.S.R. :lDd other coun-
tries (XLV-$-1l-70), 40-41. 

Supply of Machine Tools by HMT 
to U.S.A. (XLVI-8-12-70). 

Supply of U.S. Bombers to Pakistan 
(XLV-9-11-70), 78. 

Talks held between U.S.A. and UK. 
regardip.g the Soviet threat in 
Indian Ocean (XLV-9-11-70), 39 

U.s. Ambassador's reqUe9t to re-
open Cultural and Information 
Centres. (XLV-9-11-70), 36. 

US peace proposal, lor West Asia 
(XLVI-2-12-70), 85. 

U.S. Plan to Solve Indo-China Pr0-
blem. (XLV-9-11-70), 102-03. 

U.S. Policy about seating of China 
in U.N. (XLVII-14-12-70), 39-40. 

U.S. Protest against Arab students' 
Demonstration in New Delhi 
(XLV-9-11-70), 135. 

US reactions re: India's interpre-
tation of US Military aid to Pak-
istan (XLVI-7-12.70), 30-31. 

Withdrawal of U.S. Forces from 
Vietnam (XLVII-14-12-70), 175~ 

76. USA Supply of arms to pakistan by 
and USSR (C.A.) (XLV-9-11-'10). 
198-220. 

US AID: 

Assistance by US AID for a project 
of water in Uarmada Basin (XLVII 
-16-12--70), 139-40. 

Recommendations of US AID Survey 
Team on Jute Exports. (XLV-lB'-
11-70), 158-59. 

U.S.I.S.: 
Exclusion of Jammu and Kashmir 

from area of India in USIS Pub-
lication at United Nations 20 
(XLVI--2-12--70), 114-15. 

USSR: 

Agreement between HAl'. and USSR 
for modified. version of MlG-21 
(XLV-9-11-70). 91. 
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96. 

,Apeement to supply deter8itDts and 
caz,pe1B to U.s.sA (XL'VIl-B-12-
'lO)., 100, 

Agreement with, Ru8ia lor oport-
ing Goods from SOviet-aaUied 
Projects (XLV-I8-11-'70). 23-26. 

Agreement with U.s.s.R. for im-
proving Technical education 
(XLVl-.;..27-11-70), 141--48. 

Carrying of supplies andpersoililel 
on MOscow Honoi route via India 
<XLV-I6-ll-70), 34-35. 

COntmftrsial' Soviet maps about 
Indian Tertitory' drawn in 1937 
(XLV':""'23-11-'lO), 44. 

CoiTeetion in Soviet MaPs showing 
lildian Territory as Chinele 
(XLV-9-11-70), 28-29. 

Decisioii to buy tea from Gaubati 
market by U.S.S.R. and U,A.R. 
(XLVI-2>1l-70), 105. 

Demand from M'ps. for trade with 
Russia and East European commu-
nist 4!Ountries through S.T.C, 
(XLVI-25-11-70), 43. 

Demonstration of multi..purpose 
Soviet helicopter at Safdaifung 
Airport, New Delhi <XLVl-2-12-
70), 181. 

Export of raw jute to U.S,S.R. 
(XLVII-16-12-70), 162-63. 

Export of surgical instruments to 
U,S.S.R. (XLVll-9-12-70), 20-21. 

lbport of Sur.gieal Tools to U.S.S.R. 
(XLVJ1-14-12-70), 00. 

Grounding oft of helicopters for 
want of spares from RwII1a (XLV 
9-11-16), 32-33. 

Imports from U.S.S.R, (XLVIl-
9-12-70), 21-29. 

Import of Pocket size Wireless Tele-
phone "R1ko-OO from U.S.S.A 

i • (XLV-I2-11-70), 132-33. 

Indian problema di8eullled with the 
Soviet Union (XLV-16-11-70)" 
116-17. 

Loan of Newsprint by U.S.S.R. Em-
bassy to Timea of. India (XLV-
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K~ ex)iloIioD ccmdQcte4by 
China aDd SOViet Union (XLvn 
-9-12-70), 139-40. 

OJfer to sell a New 1)rpe of hell-
copter by U.S.SA (XLVl;""27-11-
'10), 208-09. 

Publication Of White Paper on Map 
Controversy with U:S.S.R. (XLV-
9-11-70), 151. 

Kai1 Wagon deal with Ruasia (XLV 
-18-11-'10), 87. 

Reported Soviet suggestion fOJ' re-
gional cooperatiotl among India, 
Pakistan, Nepal, Afghan.bltan, 
BbuUin and Sikkim (XLV-lil-ll-
70), 29. 

Russian base in Indian Ocean (XLV 
-9-11-70), 128. 

Russian Naval Fleet in Indian Ocean 
(XL'VII-14-1%-70), 25-28. 

Shooting 01 Soviet Films in India 
(XLVI-26-11-70), 1.7-48. 

Soviet Equipuient for State Fann 
at Julll8ldur (XLvn-l0-12~70). 
129, 

Soviet Land Nehru awards (XLVl-
1-12-70), '15. 

Study of lmportlexporttrade with 
Soviet Union (XLVI-25-11-70), 
32-33. 

Supply of arml to Pakistan by 
U.S.A., U.S.SA and other coun-
tries (XLV-9-11-70). 40-41. 

Supply Of spares and equipment by 
U.S,S.R. to India <XLV-16-11-
10). lUI-39. 

Telex servlee between India and' 
U.S.B.R. (XLV-12-11-70). 115. 

Trade agrvements with US.S.R. 
(XLVl-26-11-'1O). 125-26. 

TranslatiOII of Indian Books in 
Russian and other languages of. 
U.s.B.a (XLVI-7-12-70), 100. 

Visit by Soviet lIIinister to :Bokaro 
(XLvn-15-12-70), 86-3'1. 

Visit of peraon to U,S.SA and. other 
East European countries (XLvn 

) -18-12-'10), 1Iill. 
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Soviet Uilion's reported resistance 
to·eorrect Indian maps (CoA.) 
(XLVI-4-12-70), 200-28. 

Supply of 8I'DI8 to Pakistan by USA 
and USSR (CA) (XLV-9-11-
70), 198-220. 

UNDERGROUND WATER: 

lITisalion by Tubewells and PumP-
. ing Sets in areas where Under-
groUDd Water is available in UP. 
(XLVII-IO-12-70), 81. 

Survey of Underground . water in 
famine prone areas (XLVI-7-12-
70), 71. 

UNEMPLOYMENT: 
'Mea approach' to tackle the prob-

lem of unemployment (XLVI-
26-11-70), 70-71. 

Assistance to Unemployed EngineerS 
for Starting Small Scale indus-
tries (XLV-1O-1l-70l. 33-35. 

Conference called by British Gov-
ernment for solving unemploy-
ment (XLVll-17-12-70), 156. 

Educated Unemployed Registered 
with Employment Exchange 
(XLVI-26-11-70), 56-58. 

Educated unemployed women (XLV 
19-11-7(), 204. . 

Expert Committee on Unemploy-
ment (XLV-12-11-70). 33-34. 

Increase in Agricultural Unemploy-
ment in West Bengal (XLVI-
26-11-70), 164-65. 

Increase in Unemployment in 1970 
(In.VI-26-11-70), 194-95. 

~rease in Unemployment in West 
Bengal (XLVI-26-11-70l, 1-13. 

Jobs for Educated Unemployed 
(XLV-12-11-70), 44-45. 

"Jobs for Millions" (XLV-12-11-
70). 74. 

Jobs for Unemployed engineers 
(XLV-23-11-70). 105. 

Jobless Engineers (XLV-18-11-70), 
79-81. 

Meeting of International Panel of 
Economists to Study unemploy-
ment in Developmg Countries 
(XLV-12-11-70>, 146. 

UNEMPLOYMENT - COI'Ltd. 

Merger of 'bankru.,t flrms to save 
labour tl'Om. unemployment. 
(XLVI~2s;..1l-70). 96-97. 

National Commission on Employ-
ment (XLVII-I0-12-70), 127. 

Plan to Solve Unemployment (XLV 
-12-11-70), 83-84. 

Pool of unemployeQ. engineers· 
(XLVI-2-12-TO),222. 
~ of Unemployment for Edu-

cated (XLVl--26-U .. 70), 71-73 . 
Report of the expert committee on 

unemployment (XLV-1l-1l-70), 
94. 

Report submitted by Director of 
Employment, Orissa regarding 
Increase in Number of Job seekers 
(XLVI.,....26-11-70). 17~O. 

Scheme to provide Employment 
Yeilding &S. 100 per Family (XLV 
-12-11-70), 75-76. 

Solution Of J'W'Ql Unemployment 
(XLV-19-11-70). 45. 

Trainine Scheme for Rehabilitating 
.Unerilployed Engineers (XLVI-
8-12-70). 60-61. 

Training Scheme for Unemployed 
Engineers (XLV-18-11-70). 93-
94. 

Unemployed Agricultural Graduates' 
(XLVII-17-12-70), 2"5. 

Unemployed registered. with Em-
ployment Exchanges (XLVI--.26-
11-70), 171-72: 

"Unemployment Day" demonstra-
tions by s~dents (XLVU-IO-12-
70), 59. 

Unemployment in rural areas due to 
macllanised farming (XL VU-
17-12-70), 154. 

Unemployment Insurance Scheme' 
(XLV-12-11~70), 60-61. 

Unemployment Problem' (XLV ..... 
.20-11-70), 180-81. 

Unemployment problem in the coun-
try (XLV-1l-1l-70). 179, 

Debates 

Unemployment situation in the 
country (XLVl-25-11-70), :13-
22. 
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UNION TZlUUTORY (rES): 

Administrative Reforms Commis-
sion report on Union Territories 
Administration (XLVI-25-11-'10), 
41-42. 

Statehood for Union Territories 
(XLV-I8-11-'1O). 137. 

UNITED PROVINCES COMMERCIAL 
BANK, PATNA: 
Irregular Wte .of Telephone allotted 

to United Provinees Commercial 
Bank, Patna (XLVI-28-11-70). 
93-94. 

UNIVERSITY (IES): 

Central Universities as catalyst for 
educational development (nVU 
-18-12-70), 141. 

Conversion of Aligarh Muslim Uni-
versity into Islamic University 
<XLVD-1l-12-70), 180. 

Establishment 01. ~n Agricultural 
University in Qujarat (XLVI-
3-12-70), 64. 

'Establishment of an A,gricultural 
University in Kerala (XLVI-3-
12-70), 85-86. 

Para Psychological department of 
Rajastban University (XLVD-
11-12-70), 174-

Representation on various bodies of 
Nehru University (XLvn-l3-U. 
'10), 1~22. 

5trikes by teaehing and non-teach-
ing staff of universities in Bihar 
CXLVll-lS-12-'10), 138-40. 

Structnral changes in Central Uni-
versities (XLV-20-11-70). 177. 

Utilization of servieeB of universIty 
in fostering preprima.ry and pri-
mary education (XLVll-18-12-
'10), 172-73. 

UNIVERSITY EDUCATION: 

Committee to review deteriorating 
condition Of University Education 
eXLVI-2'l-1l-70). 110-111. 

Deteriorating Condition of Univer-
sity Education (XLV----20-11-70). 
32. 

Deteriorating condition of Uni\tCTl!ity 
Education in India (XLVI-27-
11-70), 140-41. -_r ________ . 

UNIVERSITY GRANTS COMMIS-
SION: 

Appointment of Chairmen of UGC 
and UPSC (XLVD-9-12-70), 
105-06. 

Reconstitution of University Gra:nta 
Commission (XLVD-18-12-70), 
41-42. 

Remarks made by Chairman, Uni-
versity Grants Commission on 
adoption of Modem Management 
Techniques in Educational Ad-
ministration (XLVI-27-11-70>, 
191-92. 

Setting up of a Committee to take 
stock Of work done by the Uni-
versity Grants CommissiOn (XLVI 
27-11-70), 92. 

UNTOUCHABILITY: 

Eradication of Untouchability from 
Government Offices (XLV-IO-ll-
70), 159-80. 

UNTOUCHABILITY 
AST: 

(OFFENCES) 

Arrest made under Untoucl1abilitJ' 
(01!ences) Act, 1~5 (XLVI-8-
12-70), 48. 

UPADHYAYA. SmI DEEN DAYAL: 

Report of Commission appointed to 
enquire into the death of Shri 
Deer! Dayal Upadhyaya (XLVI-
2-12-70>, 85. 

Report of Commission of Inquiry 
Re. Death of Sbri Deen Dayal 
Upadhyaya (Dis) (XLVTI-IB-l2-
70), 364-98. 

URANIUM: 

Discovery of uranium belt in North 
Arcot district of Tamil Nadll 
(XLvn-16-12-70). 9'1-98. 

Separation of Uranium·233 from 
thorium (XLV-1l-1l-70), 133. 

URBAN PROPERTY: 

Bill reprding Ceiling on Urban 
Property (XLV-9-11-70),140-.41. 
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URBAN PROPERTY-COBtd. 

DeUberationa at Chief Ministers' 
CODlerenee on ceiling Qn urban 
property (XLV-16-11-'10), 77-78. 

Fixation Of Highest limit for ceiling 
on urban property (XLVI-2-12-
70), 87-88. 

Proposal to impose ceiling on 
Urban property (XLV-16-11-70), 
65. 

URBAN RENT RESTRICTION ACT: 

Demand for enforcing Urban Rent 
Restriction Act in Chandigarh 
(XLVll-16-12-70), 27-29. 

UTTAR PRADESH: 

Abolition of Bihar and UP Legisla-
tive Councils (XLVI-24-11-'10), 
140-41. 

Allocation of Newsprint to u.p. 
(XLVII-10-12-70>, 61. 

Annual plan for Uttar Pradesh 
(XLV-1l-1l-70>, 174. 

Application by a Vaid of the 
Dhanvantri Arusbadba1aya, Khol 
(Amkot) , District Pauri Garhwal 
(UP) (XLV--9-11-'10), '14-75. 

Arrears of E.P.F. with Sugar Mill-
owners in UP and Bihar (XLVI 

-26-11-'10), 107-08. 
Arrests for manufacturing illegal 

firellrDlB in Rampur (XLVII-
9-12-70), 52-53. 

Boundary dispute between Uttar 
Pradesh and Bihar (XLVI-25-11-
70), 99-100. 

Branches of nationalized banks in 
District Banda, UP (XLVII-18-
12-'10), 129-30. 

Central aid to better the pay scales 
of teachers in UP (XLVll-1B-
12-70), 24---29. 

Central aid to UP Government for 
construction of houses under im-
provement trust (XLVI-2-12-
'10), l07-()8. 

Central flood relief to Jaunpur 
(UP) (XLVI-2-12-70), 340---42. 

Central help for development of 
Uttar Pradesh (XLV-1I-11-'10), 
200-201. 

UTTAR PRADESH..-oCotttd. 

Coal Deposits in Singroli on South 
oJ U.P. (XLV-~11.70), 183-84. 

Construction of water reservoirs on 
Bhagirathi and Alaknanda in the 
Himalayas (XLVII-U-12-70), 114. 

Damage to Crops in U.P. due to 
Rats (XLvn-17-12-'1O), 1-5. 

Demand ,by U.P. Government for 
re-consideration of Fourth Plan 
(XLV-18-11-70), 1-18. 

Demand tor Bundelkhand State in 
Uttar Pradesh (XLV-1l-1-70), 
88. 

Demand for increased Financial 
Assistance for Uttar Pradesh. 
(XLV-20-11-70), 153-'"5(. 

Development of tourism projects 
in UP (XLVII-18-12-70), 146-
47. 

Electrification of Unnao district of 
Uttar Pradesh to provide irriga-
tion facilities (XLVlI-16-12-70) 
184-85. 

Father suspects foul play in his 
married daughter's death (XLVII 
-9-12-70), 185. 

Financial assistance to Uttar Pra-
desh (XLVlI-1l-12-'10), 17. 

Financial Assistance to Uttar 
Pradesh for Drought and Famine-
affected people (XLV-20-11-
70), 80-81. 

Financial assistance to Uttar Prs-
de3h GovernmentlKanpur Corpo-
ration tor slum clearance scheme 
(XLVl--7-12-70), 116. 

Food Stuff for distribution to 
load affected People of Rae-Barell 
Areas (XLVll-17-12-70h 187. 

Grants to Uttar Pradesh tor Com-
munity Development (XLV-12-
11-70), 90. 

Harassment of East Pakistan re-
fugees in Nainital area in U.P. 
(XLVl--26-1l-70) , 98-99. 

Inadequacy of means of irrigation 
in Banda and Bundelkhand 
(UP) (XLVII~12-70), 101-02. 

Irrigation affected by power short-
age in Western UP (XLV-ll-
11-'10), 133. 
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UTTAR ~ : eoMd.. 
trrtptiOn 'tiT -TlibeWeD! aDd 
'Pumpm; Sets lD areas whereUD-
dergl'Olln8Water is available in 
UP (XLVII'-lO';'12-'1O), 81. 

l-oans to Uttar Pradesh AgriCul-
turists for purchase of Tractors 
and PUmping Sets. (XLV:~12-ll-
7.0), 156-57. ' 

Mills Run by Authorised Controller 
in UP (XLV-l8-1 l-70) , 164-65. 

:Multi-purpose Survey of Eastern 
Diltricts of U.P. (XLVII-lS-12-
76), 194. 

New Industries in Uttar Pradesh 
(XLV-IO-11-'Z.o), 84. 

Ope-nlng 01 Post and Telegraph 
Offices in Rae-Bareli U~. 
(XLVII-17-12-70), 182. 

Opening of Post Offices in. Gorakh-
pur, UP (XLVI-3-12-'1O). 99-
101. 

'OverhauliQ, at Sugar '·Factories in 
UP (XLV-12-11-70), 115. 

Per capita supply of power in UP 
(XLVII-16':12-10), 35-36. 

Recall .of U~ PradeSh Governor 
(XLvt-25-U':701. 133, 

Reclamation of land in Banda, U.P. 
and its distribution to landless. 
(XLV1I-17-12-70)~186. 

Recommendations of anny Autho-
rities regarding debitin, of 
Houses (XLV-9,-1l-70), 1Tl. 

lteliet QPl!ralionil in flood afhc:ted 
areas of GUjarat,UP, Assam, 
etc. (XLVI-25-11-70). 57-58. 

Reorganisation of Uttar Pradesh 
(XLVI-25-11-70). 98. 

Schemes for devdopment of tou-
rist spots in UP <XLVll.-18-12-

70), 147-48. 
Setting up Of Polyster Firbre 

Plant in UP (XLVlI-14-12-'70), 
113·14. 

Setting up of SUJar . Mills in UP in 
Cooperative, Private and PUbliC 
Sectorl (XLVl-26.11-70), 25-
30. 

I 
I 
r 

UTTAR P.l\A'DBSH ~'COI#d. 

. StatUs of HID DiStriCts Of uttar 
. Pradesh (Xt.V-l~ri-'IOt, 153-

114. 
Survey of Eastern Districts of 

Uttar' Pradesh for Indus,trial 
Development (XLV-IO-11-70), 
149-SO. 

Work on great Gallgau project to in-
crease irrigating capacity of 
Ken canal (XLVIl-:9-12-70). 103-
01. 

Conduct ot Governor ot UP In 
recent ComtitutiOilaI CrUiS (1\1) 
(XLV-19-11-7&), 277.-431. 

Economically backward re.ions in 
the country especially. the JCas.. 
tern Districts of UP (Dis) 
(XL VI-3-12-70). 284---a54. 

V 

VANASPATI GHEE: 

Colourisation ofV8ll8llpllti Ghee. 
(XLVI-26-11-70), 55 (XLVlI-
10-12-70). 152. 

n«nand for Increase in Produl'tion 
Of Vanaspati Industry (XL VII-
10-12-70). 150. 

Easy availability of Vanaspeti 
, Ghee to check Black-markeUng 

(XLVII-17-12-70). 168. 
~crease in Supply ofOiJfleeds 

and capacity of Vanaspati Indul-
.try (X!..VI-30-12--70'), 42-403. 

Rise in price of Vanaspatf Ghee. 
<XLVI-26-1l-70), 55. 

Setting up at Vegetable oil and 
Vanaspati Ghee Factories in 
Public Sector (XLVII-17-12-70) 
236. 

Vegetable Oil Factories to be set 
up in Co-operative Sector 
(XLVI-24-11-70). 8O-f$1. 

V~ SULTAN TOBACCO COM-
PANY, HYDERABAD <XLlfl-
27-11-70), 230-31. 

VEGETABLE(S): 

Increase in Price of Vegetablee 
(XLV-19-1I.70), 101. 



VEGETABLE(S} : contd. 
New varieties of Foodgrains and 
V~les Deveioped (XLVI-
10-12,.;70), 11-20. 

VIDARBHA: 

Creation of Vidarbha State 
(XLVI-25-11-70l, 152. 

VIDY ASAGAR, ISHW AR 
CHANDRA: 

Desecretion of statues oI Pandit 
Ishwar Chandra Vidyasagar and 
Acharya Prafulla Chandra Ray 
in Calcutta (XLVI-25-11-70), 
97. 

VIDYASAGAR LmRARY INSTI-
TUTE: 

Setting up of Vidyasagar Library 
Institute,CXLV-20-11-70). 155-
56. , 

VIETNAM: 

'India's proposal for bringing peace 
in Vietnam (XLV-lli-ll-70), 
71-72. 

Indo-Australia talks On V.i~ 
(XLV-16-11-70), 145-46. 

Pull out of US forces from Viet-
nam (XLV-16-11-70), 67. 

VISA(S): 

Refusal of visa to special Con:es-
pondent of Toronto Globe and 
mail (XLV-'23-11-70). 95. 

Removal of Visa SY3tem on Reci-
procal Basis (XLV-9-11-70), 
125-26. 

Vilas granted to Pakistan students 
(XLVll-1l-12.70),. 55. 

VISAKHAPATNA!1I STEEL PLANT: 

Site ,lor ViaakbapMnam Steel 
Plant (XLV-IO-1l-70). 10-51. 

Site ,for Vi38k'bapawm Steel 
Plant (;KLV-10-ll'!''70), 201. 

, . 

VIVEKANAN~ SW~: 

Play an Life an4Teachings of 
Swami Vivekananda <XLYI-S-
12-70). 1M. 

W ADIA INSTITUTE OF HDlALA, YAN 
GEOLOGY: 

Seminar on Himala7an Geology 
held ,by Wadis Institute of Hima-
layan Geology (XLVI-27-11-70), 
-82-83. 

WAGES: 

Legislation for UlJiform Wages in 
Beedi Industry. (XLV-1.9-11-70) 
143. 

Non-payment of wages to contract 
labour in Manipur (XLV-19-H-
70). 136. 

Principles of Right to work and 
Minimum Wages (XLVI-26-11-
70), 66-67. 

Wages of Steel Workers (XLV-
19-11-70), 24. 

WAGE BOARDS: 

Central Wage Board for Agricultu-
ral Labour. (XLVI--3-12-70), 
38. 

Implementation of Coal Wage 
Board recommendations by 
NC.D.C. (XLVTI-17-12-70), 231. 

Legi'llation to enforce Wage 
Boards Awards (XLVll-IO-12-
70) 39. 

WATCHES; 

Apprehension of a gang selling 
Swiss made watches in Delhi 
(XLVII-IB-12-'lO). 32. 

WATER SUPPLY: 

Adequate supply of water from 
Sane river to Sone canal 
(XLVI-25-11-70). li6-17. 

Increase in water Rates to meet 
,i:inances of IrrllatiOQP;r~ect. 
(XLV-1B-ll-70l, 19:$-96. . 



WATER StJPPt;y - contd. 

Loan for MaDplore water supply 
scbeme (XLVI--:-2-12-70), 182-83. 

Problem of water logging in Cal-
cutta and its Neighbourhood 
(XLVll-I4-12-70). 75-76. 

Prov,i!Uon of water and power from 
Beas Multi-purpose Project to 
Punjab, Haryana and Rajasthan 
(XLVI~1l-70), 96-97. 

Statutory water supply and sani-
tation boards at regional and 
state levels (XLVI-2-12-70), 
185 .. 

Survey of Underground Water Re-
sources in Coastal Belt of Kerala 
by Central Water Board (XLVI-
3-12-70), 112-13. 

Survey for Underground water in 
Madhya Pradesh (XLVII-I.-12-
70), 200. 

Survey for underground water Re-
sources in Rajasthan (XLV-
12-11-70), 76-77. 

Survey of underground water re-
sources in the country (XLV-
23-11-70), 57. 

WEALTH TAX: 

Filing up Wealth Tax RetUFD'l by 
Ministen (XLV-20-11-'lO), 183. 

Payment of income tax aDd wealth 
tax by fUm producer Sbri R. It. 
Nayyar and his wife <XLVIl-
18-12-70), 114-16. 

Valuation of immovable property 
for purpose of Wealth Tax 
(XLVII-ll-l2-'lO). ~7. 

WEST ASIA: 

Crisis in west Asia (XLV-23-11-
70), 153. 

Current situation in West Alia 
(XLVIl-I4-12-70), 135. 

llrael'a .lId on peace talks on 
West Asia (XLV-9-11-'1O), 94-
95. 

Soviet PlU tor .west Alia (XLV-
23-11-70), 97. 

WEST ASIA - contd. 

Sovifit ~pooal for sett.1emeat or 
West Asia Conft\ct. (XLV-9-11-
71H, 134. 

WEST BENGAL: 
Abolition of West Bengal National 

Volunteer Force (XLV-IS-H-
70), 190. 

Alleged indiscriminate arrests and 
torture of CPI (M) Supporters 1n 
Alipur Duar (West Bengal) 
<XLV-ll-11-70), 127. 

Alleged statement by Home Secre-
tary of West Bengal Government 

Te. murder campaign by Naxalities 
• (XLVII-18-12-70), .19-27. 

Apprehension of disturbances 
during en<ouing harvesting sea-
son in West Bengal (XLVlI-
9-12-70 ) , 32-33 

Appropriation of octroi duty and 
entertainment tax in West Ben-
gal CXLVI-2-12-70), 89-90. 

Arrangements for pilgrima visiting 
Ganga-Sagar}dele and DubIa 
Island (XLVn-9-12-70). 48-

.Arrests made In Calcutta, Howrah. 
Hooghly and 24 Parganas 
(XLVlI-9-12-'lO), 198-99. 

Assi-::tancse to Backward Districts 
of WilSt Benlal (XLV-l6-U-'lO) 
113-14. 

Ata and wheat supplied to flood aff-
ected areas of West Be~ 
(XLVI-26-11-70), 159-60. 

Att~ks on army penonnel by Nax-
ites in Weat Benpl (XLVI-2-
12-70), 334. 

Attack:! on police in West Benpl 
(XLV-U-1l-70), 188. 

Attacks on police personnel in West 
Bengal <XLVI-25-11-70), 161. 

Calcutta police sought belp of army 
for recovery of Bombs (XLVII-
9--12-70), 98-99. 

Calcutta's Salt Lake area plota in 
West·Benp1 (XLVII-I4-12a'1O), 
131-32. 

Cases of eorruption a,ainst division-
al commiaalon",. of. West Bengal 
(XLV-25-11-'10), 111-12. 



WEST BENGAL : contd. 
Central grant to West Bengal for 

development of Chittaranjan 
Cancer Hospital (XLVl-2-12-
70), 43. 

Changes in West Bengal admini::l-
tration CXLVl-2-12-70}, 55. 

Clashes between CRP, the Military 
West Bengal Police and N'axali-
tes in West Bengal (XLVII-
9-12-70), 173-74. 

Closure of Educational Institutions 
in West Bengal (XLV-20-11-
70), 50w5!. 

Closure of Factories in We:;t Ben-
gal during President's' Rule 
(XLV-12-11-70), 102. 

Collection of Central Revenues in 
West Bengal CXLV"':"20-U-70), 
165-66. 

Complaints of assaults in police 
lockups and under police custody 
in West Bengal (XLVl-2-12-70), 
254. 

Completion of distribution of land 
in West Bengal to Adivasis and 
Harijan (XLVI-26-11-70), 105-
06. 

Corporation to run sick mills of West 
Bengal (XLVII-16-12-70), 110-
11. 

Curtailment in financial allocations 
to West Bengal for tlood control 

Measures (XLVII-9-12-70), 166-67. 
171-72. 

Cyclone damage in West Bengal 
CXLV-18-11-70), 102-03. 

Damage to Railway Property in 
West Bengal (XLVl-24-11-70), 
171--72. 

Damage to Rice Crops of West 
Bengal due to Floods and Steps 
to prevent shortfall in produc-
tion of Rice (XLV-12:-11-70), 
140-41. 

Demarcation of Indo-Pak border 
along West Bengal (XLVI-2-
12-70), 142. 

Demonstration by West Bengal 
Go\7ernment employees (XLVI-
2-12-'10), 279-80. 

Deployment ot military pel4Onne] 
.to rescue people from water-~
pel areas iD· West Bengal 
(xLVI-2-12-70), 88. 

WEST BENGAL ~ coat<!. 
De,.Recoillition Of State Govern-

meat Employees' Co-ordination 
Committe in West· Bengal 
(XLV-l8-11-70), 207-G8. 

Development of Small Scale Indus-
tries iD West Benglil (XLVl-
24-11-70), 134. 

Development programme of Digha 
district, Midnapur, West Bengal 
(XLVIl-1l-12-70), 139. 

Discussion between West Bengal 
Government and army authori-
ties re Law and Order in West 
Bengal (XLVI-25-11-70), 102. 

Dismissed· policemen joining 
(XLV-1l-1l-70), 137. 

Dubda Basin scheme in West Ben-
gal (XLVI--2-12-70), 282-83. 

East Pak Displaced persons in 
Camps outside West Bengal 
(XLVU-17-12-70), 181. 

Enforcement of Bengal Suppression 
of Terrorist Outrages Act of 
1932 in West Bengal (XLV-
18-11-70), 43-44. 

Enquiries by CBI and State vigi-
lance Commission against Gov-
ernment officers in West Bengal 
<XLVl-2-12-70), 265-67. 

Erosin of sea-beach at Digba in 
West Bengal (XLVI-2-12-70). 60. 

Erosion cif villages in West Bengal 
and protection thereof (XL VlI-
16-12-70), 165. 

Ex-criminals out of Naxalites in 
West Bengal (XLV-11-11-70), 
185. 

. Excesses by C.R.P. in West Bengal 
(XLV--IB-11-70), 194-95 

Expenditure on deployment of Cen-
tral Reserve Pollce I Border 
SecUritv· Force Central Industrial 
Security Force in West Bengal 
(XLVl-2-12-70), 242-43. 

Financial aid to West Bengal for 
construction of Houses destroyed 
in ftoods (XLV-16-lt-70), 156-51. 

Financial Assistance to West Ben-
gal <XLV-2C)..11-'lq)., 33-34. 

FlOOd havOcs in West Bengal 
(XLVI-2-12-70) 348. 
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WEST .BENGAL ! eontd. 

Floods in Burdwan and iUambag 
aub-dilliaiob 'Of .HooPly 'cUstrict fit __ Beapl owiDg __ . ftlease 

-of ~ from DVe Dams 
(XLy.I-25-11-'10) ,8'1-88. 

.Food Position in West BeDpl due 
to recent .Floodll (XLV-12-H-
70), 1811-89. 

.Funds aUotted to West Benpl for 
development work (XLVI-24-
11-'10), 108-10. 

-Government propert7 destroyed by 
N,axalites in -W_ Bengal 

'(XLV1-2-12-'1&), 55-56. 
Help to flood victims of liooghly 

and Howrah district (XLVII-
9-12-70), 65-67. -

HoistlDg of red ftag in plac:e of 
Dational flag by Naxam~ in 
West Bengal (XLVI-25-11-70), 
183-1K. 

Housmg schemes for lower income 
groups in West Bengal (XLV-
US-1l-70), 1'13--75. 

Idle Sugar Mills in West Bengal 
(XLVlL-l'l-12-70), 1'14 .• 

Imposition of curfews in West 
Bengal on the preteJq of attacks 
on Police Personnel (XLVI-2-12-
70), 253-s.. 

Imprcvement of Egra Ramnagar 
road in the Contai sub-divyion 
of District Midna.pWr (West 
~ngal) (XLVll-18-12-70) , 181-
Il~. 

Increase in Agricultural Unem-
ploymentiD W-est Bengal 
eXLVI-26-11-70). lM-65. 

Increase in Unemployment in West 
Benpl (XLVI-26-U-'10), 1-13. 

Infiltration of Political -parties in 
police administration in Welt 
Bengal (XLVI-2-12-70), 255-56. 

lWItallatiOJt of thermal power pro-
ject ill North Beepl (XJ..VI-
2.,12-'10),56-57. 

Internal tr,adein Wast' Bengal 
(fXLv:n..-.15-12-70)t, 'U2 .. 13. 

- ~ 
Issue 9f Iq4uJtri~ .1J~ in 

West BeQp1 (XLV-l()!.11-,70), 
1~5-98. -------

WEST BENGAL ; contd. 

JudJmentof ,J)istrict and s.,.~DII 
Judie, Mldnapur (W. Bengal) 
re: murdeIjn, or coDl,Olrac\v to 
murder inmates of Aaand Mar, 
Ashram (XLVll-9-12-70), 180. 

Judicial inquiry into polieefirinlfl 
in West Bengal (XL VI-2.6-11-
70), tOO. 

Lands submerged with rain water 
due to negligence of irrigation 
department of West Bengal 
".(XLVII-9-12-70), 182.-83. 

Law and order situation in West 
Bengal (XLV-1II-1l-70), 169-70. 

Laying of! of workers in Coal In-
dustry in WatBengal .(XLV-
9-11-70). 121. 

Letter from a Member of ,Parlia-
ment about pension to freedom 
fighters from West Bengal 
(XLVII-16-12-70), 42. 

~tters written by Governor of 
West Bengal to former external 
aftairs Minister re; Maclam 
SvetlaDa (XLVI-7-12-70), 62. 

Loan to West Bengal for construc-
tion ot bridge over the river 
Manshai in Cooch-Behar 
<XLVll-18-12-70) , 172. 

Loss due to strikes in West Bengal 
in 1970 (XLV-12-11-70), 151. 

Loss of life and property in West 
Bengal as a result 01 activities 
of Naxalites and otbers (XLV-
11-11-70). 139. 

Loll of Life and property in West 
Bengal due to acth·ities of Naxa-
lites and othere (XLVn-9-12-
70), 1'10-71. 

Loss to Railway due to floods in 
W-est .Bengal (XLV-IO-1l-70), 
100. 

Master Plan in North Benpl for 
800d control and irriptiGn (XLVI 
--2-12-'10), 258-59. 

Measures to check Ulegal manu-
1act\.ll'e of E.xploeivelt in .West 
. Bengal (xt.\l-lB-11~7~.1f;.65. 

Mid term poll in Wellt 'Bengal 
(XLVI-D-U-70), 1-11. 

_# Backwar4 ClasIea . Of" ,Welt 
'Benlill (XJ,."VD.-lI5 .. n.."10)..:il-ll, 



WEST BENGAL : contd. 

""Murders and acts of violence com-
. mitted in West· Bengal (XLV-

11-11-70), 84; (XLVn-16-12-70), . \ 
. , 138. 
.. Murder and Daeoities in West 

Bengal since imposition of Presi-
dent's Rule CXLV-I8-11-70), 
109-10. 

. Murder {If Shri R R. Siswas, Sec-
retary, LegislBth'e Department of 
West Bengal Government 
(XLVII-16-12-70), 137-38, 

Naxalites' influence among poli~ 
personnel and High OffiCl8ls of 
West Bengal Government (XLVI 
--25-11-70), 11~15. 

Non-Utilisation Of Housing Fund by 
West Bengal (XLVll--14-12-70), 
184-85. 

Observations of Calcutta Police 
Commissioner re: attacks on the 
police (XLVII--9-12-70), 110. 

Opening of Post Offices in each 
Village of West Bengal (XLVll--
10-12-70), 124. 

Payment of bonus to Jute Mill 
Workers in West Bengal (XLV--
12-11-70), 88-89, 

. Persons arrested on various charges 
in districts of Jalpaiguri and 
Burdwan (XLVI-25-11-70), 195-
H. 

Persons killed after suspension of 
enquiries into Police firings in 
West Bengal (XLVII-16-12-70). 
34-35, 

Persons killed and injured in West 
Bengal while makipg or carrying 
bombs (XLVll--16-12-70), 130. 

Police Firing in West Bengal (XLV 
--18-11-70), 172; (XLVI--2-12-
70). 253. 

Police protection for holding annual 
examination in West Bengal 
OCLVTI-:-18-12-70), 69-70, 

Police protectWn to ex-Ministers of 
U,F, Government of West Bengal 
(XLVII-16·12-70), 48-49. 

.. Policemen suspected of having com-
plicity in murders in West Bengal 
(XLVI-2-12-70), 504. 

Political murders in West Bengal 
(XLVI--25-11-70), 194-96, 

WEST BENGAL : contd. 
Prices of Foodgrainl in- West 

Bengal (XLVI-28-11-70), 191. 
Private star.., ageuciea in West 

Bmpl (XLVD-IG-12-70>. 114, 
Problems arising out of Lower 

Damodar Project in West Benga! 
(XLVI-25-1l-70>. 151-52. 

Progress in Social .. Housing .Scheme 
in West Bengal (XLV-23-11-
70), 156, 

Proposed closure of _ branches of 
MIS. Martin Burn and Company 
in West Bengal (XLV--17-11-70), 
104:. 

Quantity of cereals supplied to 
police and security persannel in 
West Bengal (XLVI--25-11-70), 
182-83. 

Recall of West Bengal Governor 
(XLVI-25-11-70), 41. 

Recommendations of West Bengal 
Flood Enquiry Committee (XLVI 
--2-12-70>, 281-82. 

Recovery of Benami Land and Dis-
tribution of vested Land in West 
Bengal (XLVI--26-11-70), 158-59. 

Relief measures for flood li.1fected 
people of West Bengal (XLVI-
25-11-70), 61-62. 

Reopening of Birla Concerns in 
West Bengal (XLVI-26-11-70). 
115-16. 

Report of jute enquiry commission, 
West Bengal ( XLV-ll-ll-70) 
143, ' 

Reported killing of tribals in West 
Bengal (XLVII-16-12-70), 45-
46. 

Representation made to the Gover-
nor of West Bengal for repression 
at Durgapur (XLVTI--9-12-70), 
57-58. 

Request for loans by West Bengal 
for raising Second Crops in Areas 
damaged by ftoods (XLV-I2-11-
70), 153-504. 

Riots in Calcutta (XLVII-9-12-70) 
199. ' 

Royalty payable for Colliery Own-
ers to West Bengal Governtnent 
(XLVlI-14-12-70), 165, 

Rural electrification in West Bengal 
(XLV-1l-1l-70), 181. 
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WEST BEN~ : c~ 

satepardiD.'tb.e iDt.e~ of &Mre-
~ m . West' Benpl (XLVI 
~12';;70t; 139-_ 

Sdleme fOr· ReflVal of l:DcbtIRrial 
_ Gro\9tb in West Bengal (XLV-

to-II-'lO).·· 89-10. 
Scheme for rUral electribtion of 

)lidnapur (West Bengal) (XLVII 
~16-;11;.c'lO) ,~45. 

Schemes of Emergency Aid to Flood 
.AJIeded .KgriC'l1ltul'ists of West 
Bengal ·(XLV.....:12-11-'1G), 1at. 

Schem~1 of rural electrification 
pe~ ding with West Bengal State 
E1ectrietty Board (XLVII-18~12-
70), 168. 

Sel-back to Industrial Deve.lopment 
in West Bengal (XLVll-15-12-
70), 38-39. 

Setting up of Steel Plant in West 
Bengal (XLVl.....;,H-1l-70). 87. 

Shifting Of Combind <J'. ~. T.) SuI>-
Post Office ot Harishcbandrapur 
in' MaIda. West Bengal to a Bent-
ed ~uUdine(XLvn-17-1%-70), 
240. 

Shifting Of Industries from West 
Bengal to U.P. (XLV-l 0-11-70) , 
3'1. 

Shortage of raw material$ for Small 
Scale IndWltries in West ~ 
OO .. Vl-H-1l-70>. 61. 

Small and big bombs St'ized in Vfest 
Bengal (Xl..V'lI~!!-12-70), 15Ct.· 

Steps taken for security of pollee 
in Welrt Bengal tXLVU-9-12-1O), 
tI~. 

Steps to Ensure Peaceful Harvest: 
ing in West ~gal (XLV1...,.3:-12-
71f)~ 3tJ-!$7. 

Strength of Central Rei!e.rve Police 
in West Bengal (XLV~'11';li-70). 
l1J7. 

strike by Road Corporation Workers 
'in west 'BeDpt'. (XLVl-s;:,11-
'10), In-Ii: . 

Strik:e.. in west ~gal under, Prui-
'denti •• awl! . (XLV-I2.~n-'70), 
134-35. ' . 

-_._--_._----

WEST BENQA,L : con~ 

~byWor" of ~ 
Kotqrs Limi~ UttarltpWa.W-' 
BeQpl. (X~VU-17-12"'10), '18. 

Supply of vehicles, fire a~ aM 
wireleae VaM to West Be8Pi 
(XLVI-2-12-10J, 14-23, 

Survey for minerals in West Beoeal 
(XLV-16-11-70), 119-20. 

Survey !oJ. oil in West BenIi8'l 
(Xl-V-23-1l-'lO), 158 . 

Tlu."eeta by Naxalites to attack exa-
mination centres in West Ben,. 
(XLVll-18-12-70>, 175-76. 

Total outlay for West Bengal ia 
''Fourth Plan <XLVI-25-11-70), 

159-60. 
Two Yl>Wlgs each carrying a revol-

ver intereepbJ ~_,:: police at DIIIIl 
Dum (XLVI-2S-1I-70), 1l~11. 

Wantol) attack. on police personnel 
til West Bengal (XLVl-2S-11-
70), 16I-G:. 

Warehouses in West Bengal (XLVII 
':"':10-12-70), 114. 

.West SengaJ's request fOr releue 
~ w'aier from Farllkka Bar~e 
CXLV-18-11-70l, 165-66. 

Workers dead or 8Jfected by SiliI;o-
sis in Quartz Crushing Plan. 
(XLVII-10-12-70), 60. 

Working of Agl'o-Industries Corpo-
ration, West Bengal (XLVJ;I-
17-12-70), 92. 

Debates 
Failure of Government to proteet 

the Ute of' Mr,. P.aru) Bose ia. 
~1cutta (M) IXLV-1l-1l-78), 
296-368, 

Law and Order situation in Wt!at 
Bengal (R~s) (XLV-20-11-70), 
28~384. . 

~oijons for Adjournments (XLy-
9rIl-70), 22Q,--2If . -

Murder of eigtb .persons in :.4 Par-
pnllS .J;)iairict I.If Wef.t J;lenc"l OR 
~th NQVember. 1~7.o (St.) (XLY 

i -23-11-70), 289-95, 
Reported encirclinl of Lbe town of 

JIlekhllranj in 'OGoeh-&bar,WeIl 
Bengal, W Mbitani ~ '* (e.A.) (XL"V';':"'l'.ll.:,,)~t,r: M. ,.... .' , 



, WEST BENGAL: contci. 

Reported strike by the Jute Workers 
. ~ W~ ~ (C.A.) , (Jp..~ 
9-12-7Q). ~le, 

S,biftini of lnduatrit!5 from We!¢ 
. Benlal CRA.H. . Dis.) (n,n-
27-11-70). ~8. 

Sbol-lage of ftsh 8IIpply in West 
Bengal and ASsam (Dis,) (XLVI 
-26-11-70'}. 28'1-86. 

West Bengal (Prevention cd VtoIe!)t. 
Activities) Act, 197(1; aQd. West 
Bengal MainteDlUICe of· Public 
Order Act. 1970: (lWs.) (XLVD-
10-12-70). 267-92; (XLVn":"l4-
12-70), 243-342; (XLVII-15;.12-
70), 231-80. 

1¥'J!lST GERMAN: 

Aid by West Germany (XLV-20-
11-70) 121-22. 

Jj:xport ()f Hard Coke by Durgapur 
Projel't to West Germany (XLVII 
14-12-70i, 178. 

t';x:ports to West Germany (XLVI-
2-12-70), 300-01. 

India's relations with West Germany 
(XLVII-14-12-70) , 158. 

Parliament Deletation from Federal 
Republic Of Germany (XLV-16-
11-10), 203. • 

WlLD LIFE: 

Ban on Tigar Sshooting (XLV-
12-11-70), 119. 

Decrease in the population Of wild 
animals in Asirgarb and Mandwa, 
East N imar District. Madhya 
Prade~h (XLVlI-1l-12-70). 111. 

Fall ·in number of Barasingha ('Stag) 
and Steps to PreVent its Extinc-
ti()n (XLVI-3-12.-'lO). 157. 

National parks ~veloPe4.~or wild 
li!r. tourism (XL'VII-1l-12-70). 
114. 

Plan to promote wild life tourism 
dwjng Fourth Plan (XLVIl __ 18~ 
12-70), 43. 

• -------
WILD LIFE : coatd. 

Debates 
Role of ZoosiD BducatiODal ea.-

servatibnal aad· Pasenative as-
pects of wild life (BAH. Dis) 
(XLV-2a-l1'-'10~ 301---lAI . 

..~: 

AllOcation Of raW wool toStates 
. (XLVII-9-12-'70> ...... · 

Open black in wool (XL VII~9-12-
70). 151-52. . . 

Raw wool quota for mills (XLVU......, 
9-12-70). 151. .. . 

Sheep BreediDg Prograinmefor 
High Quality Wool· (XLVlI-lt-
12-70), 81. ' . 

WOOLLEN 1NDtrSTRY (XLVlI-
9-12-70), 4?-48. . 

Centre· of wool industry in Jilmmu 
CXLVI-25-11-70). 158. 

M~nufact\D'e and Supply of -wool-
len Goods by Khadi Boar!is 
(XLV-17-11-70J, 113. . 

WOrkers' Educational Programme 
()(LV--12-11-701, 137-38. 

WORKING JOURNALISTS ACT: 

Amendment of Working .Journalii* 
Act ()(LVI-26-11-7b), 159. 

WORLD BANK: 

.'\greement with Worlcl ~k 1for 
j\·gricultural Aeroplanes \0 eHdi-
cate Pests and Diseases of Crops. 
(XLVI-26-11-70).·484.· .. " 

Attack on Indian De1egationw.iUc:i1 
pal·ticipated. in World Bank's 
~eeting (XLV-2Qo.U-70). 

Credit from World Bank to Jodi_ 
Direcl.orate of Agricultural .A,v~ 

.. tion'(XLYI--28':'11-70). 130:'31.: . 

. D;seWillions by World 
with Officials . of 
Finance Cot',llOl'llUon 
11-70), .54.-55. 

Bank Team 
Agl'icultural 
(XLV~ 

Representation to World Bank OR 
BbatsarlVatirana W~te1' Project 
for Bombay (XLVll--11-1~70). 

159. 
Studies on aid and debt servieine 

·byWorld Bank (XLVn-ll-l&-
-70), 1'18... . 

. T.iger PopulaUc,m ~ Ql~Liftjng 
by tne,m ~~V~~11';'7Oj.~1'~20. --'---_._--_._------ --- ----
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WORLD BAN'K : CQntci. 

Suaelrtiona ,made by India to World 
BaDk'. meetiq (XLV-IO-U-
'10), Itl2-03. 

World Bank's aid fOr public lector 
projects (XLVII-I8-12-70), 178. 

World Bank's aid for water and 
Sewerage projects of greater 
Bombay (XLVlI-18-12-70> , 42-
43. 

World Bank aid to Tamil Nadu for 
Agricultural Development (XLV-
19-11-70), 38. 

World Bank'sassista.nce agricultu-
ral Project in "Maharashtra 
(XLVII-1l-12-70), 170. 

World Bank Assistanc@ for Agricul-
tural Schemes in Kysore (XLV-
ID-1l-70), 221. 

World Bank assistance for setting 
up of steel plants (XLVI-%4-Il-
70), 166. 

World Bank's assistance for urbani-
sation of Bombay (XLVII-1l-12-
70), 90. 

World Bank's Assistance to Tamil 
Nlldu fnr Agricultural Develop-
ment (XLV-20-11-70), 180. 

W(R'ld Bank's Loan to Mysore 
(XLVII-18-12-70). 177. 

World Bank's report on India 
<XLVII-Il-12-70), 50 

World Bank's report on Indian eco-
nomy (XLVIJ-18-12-70), 33. 

WORLD COURT: 
'Appeal in World Court against 

derecognition of rulers of former 
Indian States (XLVl-2.12-70), 
69. 

WORLD HEALTH ORGANISATION: 
Setting up Health Laboratories in 

the Country With tht! help of 
WHO (XLVII-14-12-'70), 190-91. 

WORLD PEACE COUNCIL: 
Meetings of world peace council in 

Delhi (CLV_18-11-70), 129-30. 
WORLD PF..ACE RESEARCH BODY 

(XLVI-%7-11.70), 49-50. 

WORLD WAR ll: 

Un-used bombs {)f world war II 
lying near Dimapur' (XLV-I 6-
11-70), 45. 

X-RAY: 

X-Ray faciUties in Rural Areas 
(XLV--9-11-70), 109-10. 

YAMUNA BANK DEVELOPMENT 
BOARD: 

Setting up at High Power Yamuna 
Bank Development Board 
(XLVI-2-12.-70), 133-34. 

'YJ!:M"MJGANUR SPINNING MILLS: 
Remuneration paid to Managing 

Apncy {)f Yemmiganur Spinninl 
Mills (XLV-20-U-70). 113-14. 

YOGA: 

Yoga instructions to Government 
employees (XLVI-i-12-70), 121. 

YUGOSLAVIA: 

Agreement with UAR and Yugos-
lavia for production of glass bulb:t 
by Bharat ElectronOlCS (XLVI-
%5-11-70), 82-83. 

ChanCes in Indo-Yugoslavia Rupee 
payment arrangements (XL VI-
2-12-70), 235-36. 

Position of Balance of trade bet-
ween Yugoslavia and India (XLV 
-11-11-70), 51. 

Production of Scooters in Col1abr.-
ration with U.A.R. and YUJOIJoo 
lavia eXLVl-B-12-70), 14:-21. 

STC officials visit to YugoslaVia for 
exporting rail wagons (XLV-ll-
11-70), 199. 

Trade expansion with YugosJaVl& 
(XLV-1l-1l-70), 56. 

Trade with Yugoslavia (XLVI-IB-
11-'10), 155-56. 

Tripartite agreement among India. 
Yugoslavia and UAR (XLVII-
9-12-70), 41-42. 

Wagon deal with Yugoslavia (XLV 
-18-11-70), 92. 

ZAMBIA: 
Protection of interests of pe.nonl 

of Indian Origin in Zamb1a 
(XL VII-14:-12-70), .8~49. 



---------------------
ZANZEBAR: 

Attempts to commit suicide by an 
Indian Girl in Zanzibar (XLV -
9-11-70), 89. 

Forced marriages of girls of Indian 
origin in Zanzibar (XLV-IS-ll-
70), 184-8!!. 

Indian girl forCed to marry a 
Zanzibar Military official (XLV-
9-11-70), 58. 

.t'rotest lodged with the governmenl 
Of Zanzibar against forced mar-
riages of girls of Indian origIn 
(XLV-16-11-70J. 126-Z-7. 

ZETOR (INDIA) LTD.: 

Offer by Mis Zetor (India) Ltd. 
to undertake manufacture of 
Small Car (XLV-I0-11-70), 143-
44. 

ZINC SMELTER PLANT: 

Implementation of proposal for 
Setting up Of Zinc Smelter Plant 
at Visakhapatnam (XLVII-14-
12-70), 37-38. 

Setting up of zinc smelter Plant at 
Visakhapatnam (XLV-I6-11-70I, 
163. 

ZINC SMELTER PLANT contd. 
Zinc Smelter plant at Visakhapat-

nam (XLVII-14-12-70), SO-l)}. 

ZOND-8; 
Landing of Russian Zond-8 .... 

Bombay (XLVI-2-12-70), 

ZOO: 
Committee to determine feedIIIc 

standard of Animals of Delhi ~_ 
,XLVII-17-12-70), 250 . 

Development of Delhi Zoo (XL~ 
17-12-70), 144. 

Housing Facilities for Employee. of 
Delhi Zoo (XLVII-I0-12-70), •. 

Role of Zoos in Education, COIlSet'-
vational and Preservative aspeac 
of wild life (XLV-19-11-70) 1-
7. 

Service conditions Of EmploYeei ol 
Delhi Zoo (XLVII-IO-12-70). 1-
5. 

Setting up a Zoo at Na.."Pur (XLVD 
-10-12-70), 157. 

Debates 
Role of Zoos in Educational Con-

servational and Preservative as-
J)t>cts of wild life (HAR 00) 
(XVV--23-11-70), 301-16. 

-_. __ ._- .... _-- - - - ~-. -... ,_ .. _-- .- ~ .,.~ .. --.--~.-------~----' -- --,--.---~-.-.----.--
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ABRAHAM, SBRI K. II: 

All India CoordinatiDI ReMucIa 
Project for Coconut duria, .IV 
Plan. (XLVII-IO-12-70), 20-27. 

Allotment of·Quarters to.taft 01 
ForeicnTra1Bc Aceot.urt8 otIat, 
Western Railway, Delhi. (XL VI-
24-"11-70), 145. 

Applications received from Ken]a 
Government forlic:encee. (XLVI 
-8-12-70), 192-81. 

Dec-1Iine in exPort of coir yarn 
(XLVI-Z-12-70), J«. 

~erDmeDt Advertieemee. ia 
Kerala New:spapers. CXLVlI-
10-12-70), 15. 
~ ud Hill ~pensatGr7 Al-

lowance to Posts and Telegraphs 
Employees of High R<mges 
Division of Kottayam, Kerals. 
Ocr.:VI-3-12-70), 125-26. 

Reconstruction of old Railway 
Station building between Tdvan-
drum and Quilon Railway Sta-
tions (XLVI-B-l:!-70. 193. 

StJike by Staff of Indo-Norwegian 
Project, Cochin, Kerala. (XLVI 
-3-12-70), 126-27. 

Strike by Staff of Indo-Swiss pl't'-
Ject Mattuppetty. (Kerala) 
(XLVI-3-12-70!, 73. 

Stl>ike by Workers of Food Corpo-
ration of India. (XLVII-17-12-
I'{OY. 221. 

Unsold Publications of Lalit Kala 
Akademi (XLVI-27-11-701, 
151-52. 

Debate. 
Acute shortege of truck and bus 

tyres (CA) (XLVII-1l-12-70), 
. .212. . 

Demand for' StatehoOd for Delhi. 
(Dis.) (XLVI-28-11-70),' 322-23. 

Indian Medicine Central COl\ncil 
riui~ . .' '. 
CQ~ld. as passed' by R. S. 
(XLVI-7-12-10),.~. 

Sfllaries and Allowances Of Officei'll 
.... 1# J;'arllament (AmeJ.ldment)' Bill 
·'CoriSid. (~~~-1~"').~. 

" ACHAL. .. SINGH SHRI: ,., J",. 

Employees of .Civil Defence ~ 
Home Guards ' organiaatione 
(XLVI-2-12-70) ,330-32;. 

Mis~· of Govef'mnent transport iD 
'Direotorate at Civil Defence, 
Delhi iXLVII-16-12-70), 205. 

Offic~ Of civil defence and home 
guards raided' qy CBI (XLVI-

,2-12-70.), 329-30.. 

ReserVations for Scheduled Castell 
and Scheduled Tribes in Direc-
torate . of Civil DefeneE! and 
Horne GUllrds (XLVII-16-12-
70), 203-04. -. 

tlse of. staff. car in CWil. Defel)ee 
Ot;io.n.isation of Delhi {XLVII-
J(i~12-70), 20.4. 

ADlCH .. \N, SHRI P . .c.: 
Abolition of LegislatiVe Councils 
; in India' (XLVI~24-1i~70) 

11-23: ' 
.\C;;jd~rit at an unmanned crossing 

near Moga (XLV-I0~1l-70). 118. 
Accumulation of scrap iron (XLV 

~1()-11-70). 118-19, 
Adminission of Provisional Revolu-

tionary:. Government of' South 
Vietnam to Non-aligned 'group 
iXLV-16-11-70J, 137~38, 

Assistance of diplomatic and tr~de 
missions (XLV""-23-11-70), 166. 

Caloric value and Nutritional 
LeVel of diet of an average Inwa. 
(XLV-'-3--12-70), 159. . '. 

Closure of. Textile Mills in West 
Bengal (XLV-19-11-70) 107 . . ' .' '. -., , .~.' , 

Compensatipn 'to ex-rules after 
abolition Of privy, purses : .. (XLV 
-11-11-70), 87. 

Cos,t of Productio!?- dUrlAg .last 
three years (XLvn-16-12-70) , 
84-85, 

Crissisin Small Engineering indus-
tries;: (.XLV~17.11;'70), 162. 

DTU·buses lYing idle 
:, i8-12-7th, i74. . 
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ADiCHAN. sHiu p. t:.~. 

. ~~~np~~: 1l-1~~!~ 
30-12. 

Dl:!la1.ed or Cancelled FJilhta of 
padian Airlines. ,XL VI-2"I-ll-
70). 187. 

DMnand for Increase in Production 
of Variaspati Industry (XLVII-
10-12-70), 110. 

Demarcation Of Indo-Pak border 
along West B.en,al (XLVI-
2-12-1i», 142. 

~tationhts in PitT Directorate 
debatTedfrom pI01IfDtiOl1 jn their 
Parent Offices CXLV-26-1l-70), 
167-68. 

'DiIIparities between the Wage 
Structure Of Different Categories 
of Central Government Employ-
ees and Corresponding Cate-
gories of Employees in Banks. 
(XLVI---i-12-70), 117. 

·Educational Quli1ification for He-
cruitmEmt of an Anny Jawan 
(XLVII-14-12-70), 192-93. 

Yinancial Asslstanc.e to Students of 
Po1yt~h.rucs in DeIhl for Edu-
cational Tour (XLV-20-11-70). 
63 

'Financial Position of tieibi Trans-
port Undertaking (xLVI-4-12-
70). 199. 

Flood dama,ge and ~jstaDCe to 
Flood victim!.; in dift'erent States 
(XLV-ll-tl-70), 78, 86. 

Gi..-ing I\.way of. .10,., de~tion 
priZes instead of High d~a
tion prizeS in State Lotteri~ 
(XLVJ-2-12-'O), 289-40. 

IinpOrt of con.swDer articles 
throUlh Govmunent l(ainC!iet to 
~t ImUUlinit (XLV-B-l-
70). 87. 

lncr~ in VQe!llPloytnertt in .eft 
Wbl dtLVI--.:t1-70). 1-J3.. 

JapaDelle aubtance to India for 
tile. develqpme'l!t Of touriit In-' 
dtittry fXLvtI-ll-l:J.;70) ,30. 

~:~: :L.~a:70~ ...... 

- " "_ .. _-"_._._.-.- -~.--------~--.. -".--~~-- -._. 
ADICHAN, SHRI ·P. C.-cofttci. 

Laying oftiiwhy '$es fn 'K~'il~ 
:-w./jpg r.o,.th .. Plan. <XLVJI- -

. 15t;lI-~'0')'~' _ , _ _ . 
LeFslation forlmp,rovement of 
W~~iQg ~~$I1fI; Q( ,Apioul-

.';\~ral ,Labc)ur(~VI-a-12.70). 
46-47. 

Loans given to just mills <lO .. VI-
" .,~1~:1~), l.f6, .. "..'< , 

... ~i.y of: "th~ .Ne 1M i'raoehise 
(XLVII-15-J2-:~) ' . .171. 

Manufacture ofMod~ Model of 
MIG-21 Aircraft (XLV-'9-:11-70), 
29.30. 

ManUfacture of'Submarines in 
India (XLV-9-11-70) .~. 

Man.ufact.~e of. TV sets 'by E~oriles . C~ratiori of' tiImatkL V 
-11-11-"10), "11. 

Nomination of Membel'll. p1 the 
GovernillgBOdy cif AttitS, New 
Delhi (ltLVI-7-12·70), 92, 

Opposition to fixation of miliUnum 
price of ~ubber (XLVrt--9-12-
70)), 89. 

Over-bridge at Chorode (Kerala) 
(XLVII-15-12-70), 85. 

Pending Applications for Indus-
trial Licences (XLV-IO-U-TO). 
181-82 

Per Capita availability of Food-
grains (XLV-l2-11-70), lfi 

Per capta income (XLVlI-4-12-
70), 78-79. 

Plan to miinufacture Atom 9ol'l'b 
<XLV-16-1l-70), 71-74. 

Prevention of ·,.ll'Way accidents at 
u~ r,aUwa, crO/lllings. 

• (XLV-IO-1l-70), 116-18. 
Proaress in negotiations for world 

bank assi8taDce for India" 1etW-
}tJer. exp,ansjpn prqramme 
(XLVl-7-12-70), 46. 

Proposals accepted at the ~erea
~ of. International Law. ~a
tron held.at Sague (j(L~-16-
11-70), eo.:.61. 

Pi'CiJ)OS&1s . of ttu. ussa "'4 .. ~-
. ' . fOr." in tDdo-Chlna 
~V-i4-~l.'i. 



.A[J{CHAH, ~I P. C.~. 

Pr~l !Q .... Award '. ~#ent 
PunIShment for catning neath by 
~h and Negligent Driving 
(XLV-20-11-7D), 93. 

Provision of Civil Amemttes in 
Janakpuri. Colony. N~ . Delhi 
OeCbi (XLV-23~n-70}, lit. 

~ognition of Piploma Coul'$e in 
labour law conducted by lndian 
Law Institute, New DeIhl 
OCLVII-17-12-70), 1oi1. 

Recommendations of Inland Water-
Transport Committee dtLV-
20-11-70). 38-39. 

~oval of Visa System on lleci-
procal Basis (XLV-i-ll-'10). 
125-26. 

Research on Stor~ of l'ish in 
Fresh WaterR~jts and 
Swamps lXLVI-28-11-'10), 129--
30. 

Reservation of Posts for Sche-
duled Castes and Scheduled 
Tribes in Cochin' Port Trust. 
(XLVl--4-12-70), 199. 

Revision of Tyre and Tube Prices. 
(XLV-IO-1l-70), 36. 

Rules regarding appointment . af 
members of Governing:Hody of 
,tUIMS, New Delhi CXLVI-7-12 
'1{)), 90. . 

Sale of Mathematics instrl.D1le1'its In 
tnd1#ltrial Trairung Inst.i1UtioM 
in Delhi (XLVII-l'l-12-70), 108. 
~ch of premises and offices af 

Bird and Co. an<J National Jute 
M'lls (XLVI-25-11-70), i86. 

Separate machinery to hold and 
manage equity shares (XLvn-
11-12-70), 66. 

Setting up of a Rubber Corpora-
tioil {XLV-IP-ll-70), 206. 

setting up of an organisation to 
help Indian 'Reiearehlnstltution, 
reduce their dependence on 
~oreign ~cia1 "'tance 
(XLVI--4-12-1ft) •. 60., .. ' 

Settlement of Ex-Servicemen in 
i59rder Areas <XLVII-l4-U .. 
-'1t) 171-72. 
~i. coloIIY .,wiihiD the .. ~-

... ~ O!~J~~~~~ 
(XLVI-7-12-'70), 160. -

ADtCHAW, !diU P. C.~. 
~iet propo.~ lOrilett1""';entGf 

westAsiii COnmcl <fu....:t-u .. 
'Til), 134. 

stePs taken to traceift"iSStij, IDdian 
Cargo Vessel 'lIa~I.PPtra' in 
Bay of Bengal <xt.'91t"';1l-t!-
70), 124-25, . . .' 

SuuestJon of sman.seale tdi!ili;-
tries Board for flriinciil eon-
cession (XLVI-U-ll-'io), 1M-
35. 

Survey to AsseSs POtential of 
internal,. ToiJrism (XLVI-2'f-
11-10), 45-46. 

System of Education on the pat-
tern of education in East ~r
many (XLvlI-18-12-70) 1-10. 

Uti~tion. of conStruction ' ~
lberitsand spare. parts of. Ib'dto-
etetrical projects (LVI-2-!2-
70), :nl. 

Debates 
Scheduled CasteS a.nd SCheduled 

'I'rIbe& Orders (AmeuiIaaaem) 
Bill-
Consid.. a; reported by J. C 
(XLV-'20-11-70). 2'11-'12 

AGADI, SHRI S. A: 

Aerodrome at HUbli-Dharirrar in 
MyflOI"e (XLVI-27-11-lO), tis-
99. 

Applications pending. lI:1r Tele-
phone connections. . at Kc,P,lMll, 
'diStrict Raichur. MysoreStite, 
<XLV-19-11-70), 2i9. 

Archaeological Finds near Udipi 
ill South Kanara ~~ .. ot 
MYsore. (XLVI-4-12-'10). 10. 

Arrest in connection with theft Of 
Idol from a Temple at. Vajyache-
ri <XLV:I-27-11-70),1t6. 

Cases pending for ftxa,tion of pay 
of employees of Ordnance De-
pOt. (ti.V...;o-1l-1O), ~. 

Committee for .,1Odustrial ~s. 
<XLVI....:.8-12-70), 146. 
C~n. ofAetOdi:CniI~ at 

itCilpet. Benary ·DiS_ ~re 
(XLVI-27-11-70-), 1'" ...... 



DisclOSl1l1! . of unaCCOWlted money, 
", \Xtn~12';70),' R··... 
Excavation of ruins ~e.r ~'Hi:impi 

. in Mysore (XLvn-':11l-12:70), 
" ; '203-1>4. . .' . 
E~lotiation' a( Fo~ ::W~alth 
(XLvt~.i2-70}. '111. 

EJewrt of .Kbadi (XLVll .... Jil-12-
.70), 1l~16. . " 

Export .of .no~ veptarian . food 
(XLvt-'2-l2-70), 216-77. 

ExteI\Bion o.,f Railway Line from 
. KotiilrU to. Chitaldru, '. (South 

Central Railway) (XLV~17-1l. 
. 70), 167. .. . . 

Financ.ia1 assistance 'to the wife of 
• NationaLFlag inventor' (XLV-I-
.. 2-12.70), 295.' ,... 
:G.a.ln in W.eight by Tiger :nrup'at 
.' EXP.D 70. Osaka (XLV-=-l9-11-

70), . 220. . . 
Grant to Jammu and Kashmir and 

other StuteS for Farm Projects. 
", -(XL'V-l9-1:1-VO), 221. 
·llaulilODm-" export· prospects to 

Malaysia (XLVlI-9~1z..70). 
Ill .. ' 

Indian"Adv~rtiabtg Board";" Bombay 
CXLVI-3-12-70), 33-34. 

Infiltration trom PakiStan' in 
Aufm. {XLVr-2-12-7D).275.~'16 . 

. IntrodHtibn of Elq)ress T.rains 
between Bijapur and Bimgalore 
via Gadag and Guntakal, 

" (XLVl.:....24-11-70). 168. .. 
,Late running Of pasaellgt;r t1-.,:n in 

Hubli Division (So'uth Central 
Railway) (XLtv-24-;li.70). 

, 168-69. 
~Pt'OSY. ,Paiients in the country 
(XLVl~12-70), 183-84. 

, Debate, 

Malpracti~. in examination." .". and 
potection to invigilaton (XLVII-
11"1z;.70) ,11& . " .. 

AGADJ~)~~lUU S .. A.~td.~ : ;.: ','" 
})art-time Dentists ~ployed by 
-"Rafiwa)'$ (XL'VI:-h-ll-'70) / iH-57; . .... . 

Pet-mission lor-'increase in proouc-
tiOll .of Fiat Cars (n. VI--24-11-
70), 167~'68. . 

Pi-ice of' CoCa Cola (XLW.:.,....ll. 
1~--70), 5,5. . ," 

. proposals re hydel and irrigation 
." projects in KeraIa,TaII).il Nad~ 

Andhra' Pradesh. Mysore 
aud Maharashtra pending for 
't;leatance (XLVII-9-12-70>;. 201 

PUblki'.y of Family Planning pro-· 
. " granunes ip regional langu!lg81 
'. through . Tro~ (XLVI~ 
. 12-70), 111-12 . 

Rates of Maintenance Granw-· 
OtLVU-15-12-70), 155·58. 

R'edu~tion' in excise duty on sugar 
(Y..L'vl!-1l-12':60), 76. 

Removal of Pillars with Irwarapal-
aka 196-97. . . 

Setting up of a department to look 
'after the Indian nationals in 

. foreign Countries (XLVl-2-1.Z-
70) ,184-85. . 

Setting up M Sugar Factories in 
Private Sector in Mysore. (XLVI 
:"':26.11-70). 1'10·71. 

Shortage of Paper (XLVII-l,5..12-
7,0) •.. 120-21. 

Site for Hospe~' Steel Plaut 
(XLVI-24-U-70), 166-67. 

Su~y' for conVersion of Guntllk1ll 
BangalOre line (Southern 'Rail-
~y)(XLVI-14-1i-70), lin. 

. U' nsold . Publications' of !A.litKala 
Ak&demi' (XLVI-.27-U:..70). 
]51-52. 

View. of Kmerican expert... OD. 
popll1ation . growth in 1I\diL 
<XLvtI-14-12 .. 7IO). 1157-.58. 

World' Bank; Assistance fat"Agri-
ddmral Scbemes in "Myson. 
(XLV-19-~1:""10),' 221. 

, ,I, .•.• ,. 



NAME INDEX -- -_ .. _----------
..AHlRWAR, SBRI NATHU RAM-

conte!. 
Incentives for work in Hlndustan 

Steel Factories eXLV-24-11-
70). 8 .. 

Issue of orders to States for with-
drawal of privileges enjoyed by 
exrulers (XLVI-2-12-70) 355-
57. • 

Money deposited in nationalised 
banking institutions (XLVII-
11-12-70) 163. 

Percentage of Harijans and Adi-
vasa in Government service, 
(XLVII-9-12-70), 191-92. 

..system of education on the pattern 
of education in East Gennany 
(~VII-18-12-70), 8. 

'Taking over of properties of for-
mer rulers OCLV-11-11-70), 
19-29. 

Debates 

.Agricultural Produce Cess 
(Amendment) Bill: 
Consid. (XLV-I0-11-70) 302-
03. ' 

,Scheduled Castes and Scheduled 
Tribe Orders (Amendment) Bill: 
ConsieL as reported by J. C. 
(XLVI-2 .. -11-70), 287-Q2. 

.AHMED, SHRI F. A.: 
Sugar Position and Cane Price 

(Dis). (XLVII-18-12-70). "21-
27. 

AHKED, SH&! J; 
Aid to Liberation Movement in 

African Colonies. (XLV-9-11-
70) 134-35. 

Army personnel killed and injured 
by under ground N agas near 
Phek CXLV-16-11-70i. 73 

Changes in plan targets (XLVII-
9~12-70), 176. 

. Eviction of Indian Farmers of 
Gillita Valley. Johansberg. 
(XLV-9-11-70), 155. 

Film on Netaji Postponed (XLVl-
26-11-70), 111 

.lroplementstion of Export PolicY 
Resolution (XLV-.18-n-70i, 
120-21. 

AHMED, SHRI J.-cantd. ,~ 

Location of emerald belt in Rajas-
than (XLVI-2-12-70), 35-36. 

PostpoJleIm!nt ot Operation ot 
Contract Labour (Abolition) Act 
in Ports and Doclra. <XLV-19-
11-10), 141. 

Reported decision regarding clos-
ing of Durgapur Steel Plant 
(XLV-IO-Il-70), 158. 

Trade delegatlon trom Philippines 
(XLV-1l-1l-70), 190. 

AMAT, SHRI D.: 
Abolition of Legislature Councils 

in India (XLVI-24-11-70), 
11-23. 

Accident at an unmanned crossing 
near Moga (XLV-IO-ll-70), 
116. 

Aiivertisements over T.V. (XLVI-
%6-11-70), 127. 

Agricultural wealth Tax Act declar-
ed ultra vires by the Punjab and 
Haryana High Court (XLV -20-
11-'10). 71. 

Allegation made by a Union Depu-
ty Minister about RSS's plot tG 
kill Prime Minister (XLVI-9-
12-70), 62-63. 

Alleged destruction of Hindu Tem-
ples in Pakistan (XLVI-2-1~ 
70), 14S-46. 

Alleged Pak. propaganda vilifying 
India abroad (XLVI-2-12-70) 
1~'i ' 

Amendment of Monopolies Act to 
C)-ordinate the Policies Envisaged 
in Export Policy Resolution and 
in New Licensing Policy (XLVI 
4-12-70), 160. 

Annual plan for Orissa for 1971-7Z 
(XLV-Il-li-70). 199. 

Arrears of Central Taxes (XLV-
20-11-70). 94-95. 

Broadcast oi Late Arrival of Traim 
over AIR. (XLVI-25-11-70) 
126-27. ' 

Buildings for A.I,R. Station, Cuttaek 
(XLV-12-11-70), 162-63. 

Caloric value and Nutritional Level 
of 'fiiet of an average Indian 
(XLVI-3-12-70), 159. 

Cancellation of India film festival 
in Nepal (XLVI-7-12-70), 68. 



AMAT, SHl\ll>.~ 
~ in P~Jl:IIl lQc~e 

(lQ.V-2C)-ll~'lO), . t( 
Circ1lI.!lijon of Indian ~ew~ 
~ ~ to J;.ap&n, p~stan. 
c.7~ Swma, ~aJld UK., 
(XLVII-IO-12-70), ISO. ' 

ClQS\U'e of A.I.R. Cu~ck OIl (17-7-
70), \61-12. 

Collision of Goods Trains at Dula-
xiYa Railway Stationoa Blur8. 
val-ltarsi (Central . Railway \ 
(XLV-1'I-1l-'1O), 122-

Complaint a,.ains~ 'H' ty~ quarters 
of' Srinlwaspuri, Nev:Th:'lhi 
(XLV-23-11-70l, 189. 

Complaints against court of Rent 
ContrQller, Delhi CXLVII-16-12-

70). 72. 
(Amp.\etion of Berths in Major 

Ports during Fourth ~ <XLVI 
-27-11-'10), 188-89. '. 

Cost of Production of Steel in 
India by' Hindustan . Steel Ltd. 
and in Japan lXLV-17-11'-'101, 
53, 

Demand for statehood for DE'lhi 
tJQ.V-ll-ll-70), 87. 

Dilapidated conditio.n or DTt.: 
buses <XLVll-18-12-70l, 175. 

Disparltiesbetween the Wage 
Structure of Different Cate~ar:e~ 
Of Central Government ~mploy
yees and Corresponding C:lfC~o
Ties of EmpJoyee£ in B:mks. 
(XLVI-4-12-'20J, 117. 

Diplomatic posts lying vacam j n 
Indian J4it;~ionr; abroad (XL V--
23-11-70), 172. 

. Dispul.ea between Stater; in reg~\rd 

10 sale of lottery tie~!i ()CL'VI 
-2-12-70i ,2:J8. 

IlivE'rsion 
Foreign 
tion of 
70), 70. 

of deposits to the 
Banks after Jl;itiQJl4l.isa-

EblDks . (~~~tl~12-

'lAiquif")" by C.al. into lJnpQrt of 
RS.09 TJ-;tCtors CXLV-l2-U~'7i)}. 
1S7. 

Enquiry into theft Of Railway Pro-
perty from MughalSual Yard. 
(XLV-tO-H-1O), 41-42, 

~~~~ 
Expansion Of Durgapur Steel 'Plaat. 

(SLVI-24-U..,70) 116, 
FaUtnvalQe of ~,(XLV-

20-11-10), 1-5. 
FinaJ.isation at Annual Plan for 

1I71-'l2 (XLV~1l·11-10),t15. 
-F~cja1PGilit.lol'i of Super BUan 

in Delhi !XLVI-3-12-7(}) 18I~ 
82. ' 

Indian Girls working as Nuns in 
Rome (XLVII-14-12-70~ 1;21)..21 

Indian Territory occuPied'~ China 
(XLVII-H-l%-70). 43-44. 

Indian Trader.; forced to leav~ 
Kenya (XLVII-14-12-70) 81-. 

Lou of life and property in' WetIt 
Bengal due to actlvities of 
Na;xali,tes and others (XLVlI_ 
9-12-70). 170-71. 

Lower:ng of the Age for :FranchieE' 
(XLVlI-15-12~70). 171. 

ivlaUe's Film Shown in fOl'eiln 
-Countrit>s (XLVII-14-12-70) ,97 
:tianufactu!'e Gl c;:beap'l'V ~ts b)' 

tmlall enterpreneurs (XLVl-25-
11-';01. 71. 

Manufacture of TV seta by electro-
.1Ie:: corporation cf india tXLV-

11-11-'10,), 71. 
Micro-Wave System betw~ 'CuF 

tack ~ Bhuban~war and Us 
·~on in Orjs.~a. durine 
FoUrth Plan <XLV-12-11-70) 162. •. , 

Mob,iJjIIin, of deposits by torcian 
banks' in India {]CLVlI-9-12~'1O), • • 

. Non-acceptanc~ . of RR09 tl'3ctons. by 
".rmers or Punjab and TamiI 
Na~u (XLV"":12-il-70), lsi53. 

No~~.aligned Countries ConfereQCe 
at Lwoa1t8 fXLV-9-11-10), 5f-
58. 

~er from Fiat Company of ltlil" 
for Small Car Pliant (X:LVI-24-
11-70), 84-SS. 

Opening of Suez Canal (XLVI-
'1-12-70), 129. . 

Per capital incOme <XLVlI-...,..;i7-
'70), '18-". . 



l!-~ ~ 2J._~ 
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AMAT, SHRI D.-contd. 

Purchase of cable by DESU 
(XLV-11-11:"70), 72-

Recognition of Diploma CtlW'Se in 
labour law conducted by Indian 
La,w In:stitute, New Delhi.' 
(XLVlI-17-12-'70), i~. 

Recommendations of Small Scale 
industries Board OCLVI-24-11-
70), 135. 

Recommendations of an Expert 
Team. for Establishment of Fish-
ing Harbour on O:'issa Coas 
(XLV-IZ-1l-7(), 163. 

HefuMI at permission to Niran-
kari Sikhs to visit Rawiilpindi 
on Guru Nanak birthday (1970) 
(XLV -23-11-70), 6. 

Requirement and production of 
new:.<print (XLVI-8-12-70), 71-72. 

Re~igna.tion by Vice--Charu:eUor 
Delhi University (XLV-2J,1l~ 
70), 95-96. 

Rural Electrmcat:on Schemes in 
Orissa j XLV-l!i-1l-70). 156-5'1. 

Scale of Matht'matics Instructors in 
Industrial Training Institutions 
in Delhi (XLVI-17-12-70). 108, 

Se~ond ele"c!ronic fa('f{)ry at 
Ghazi.lbad (XLV-7-12-70), l29. 

Se,'ond Oil :Refinery for A~sam 
(XLV--9-11-70), 37. 

Setting up of an organisation to 
help Indian Research Institutions 
reduce their dependence on 
Foreign financial assistance 
Oti .. VI-4-12-70), 60. 

Setting up of another Steel Plant 
in Orissa (XLV-17-11-70). 125. 

S(·tting up of drug shOps in hosp:-
131s (XLV-9-11-70), 8S-U. 

Setting up of Joint Commission for 
expandIng trade ~tween Illdia 
and BulglU'la (XI..YI-25-11~70), 
30, 

Stal~ with Radio StatUm, (XLVI 
~-12-70), 47. 

Steps laken to trace m,issmg Indian 
cargo v~lISel 'Mah~grnitra' in -ep, ofBe'npl (XX;.V;Il.,-18-12.70), 
t~25. -

AMAT, SHRI D.-co"td. 

Trade with Yugoslavia (XLV-II-
11-70), 15i--5Cl. 

Unearthing of 'folleign e~change 

~et in BOmbay OCLVII-18-
12-70), It;l-~ 

UtiUs.ati.on of a<iditional waters OR 
~ eXpiry of Indo-Pak treaty on 
Indus WaterS (XLV-ll':'11-70) 1ft. .. - • 

Views of State Government5 for 
fixing minimum price of sugar-
cane (XLV-U~11-70}, 28-3fl: 

Wodd tour by Team ot Castin,. 
aDd Forgings Exporters (XLV-
18-11-70), 71-72, 

Debates 
D.E.G. (General) 1968-69' (XLVI-

8-12-70>, 2t0-42. 
D.S.G. (Genera:!) 1970-71 (XLY 

-8-12-70), 240-42. 

Al4IN, SHRr R. K.: 
Advertinements publi5hed by 

Hindustan Steel Lt.d. (XLV-17-
11-70> , 108. 

Clandestine Nazzalite Training Camll' 
in ltasargod, North Kera 1& 
(XLV-,-lB-1l-70), 184-115. 

Delay caused by contractors in .the 
construct'on of Bokaro Steel 
Plant (XLVI-3-12-70), 10-14. 

Discu'sion at the International 
Geographical Conference regard-
ing Soviet M!lJ)S showing In,dian 
Territo~y Wron~ly (XI, VI-27-
11-70), 78-79., .-

Escape of Naxalhe It?ader~ fro. 
Siliguri Jail (XLV-18-11-70l. 
185. 

:ractJ>t'; responsiole for communal 
riot in Ranchi <XLVI-2S-U-'iOJ, 

_3D. 
Financial crisis faced ,by coal in-

dustry (~V~16-1J-70l. 88-89. 
Foreign exchange rac"et IlpEll'llting 

in QUitropolitan cities (XLVj-
25-1l~ '10,), 77-78. 

HlI1'8SSDlent of Indian toUri!t~ in 
USSR (XLV-2!l-H'-70) 128:. 

lndia's .quota in rMF 'on. vn-
1't-l!-70); 7. 

-- --------'- _._----_. ------



._--_._ .. _-_ .. _--.-_ .. 
. AlIIN. ~RI R. K.-contd. 

llrael support to India on Kashmir 
·(XLVI-4-12-70r, 116. 

Louis Malle's films shown in Cuba 
(~"-16-11-70), 18. 

.> Manufacture of aircraft other than 
· HS-748 (XLVI-2:-12-70), 117. 
Modification of T~tas 

Fertilizer Project 
12-70), 4'1-48. 

Mithapur 
tXLVll-l4-

Report onatreamljnin,-.of official 
procedure and Government. atti-
tude towards public Iel"VBnts 
(XLVI-2-1 2-70) , 273-14. 

~ort to Agitational Methods by 
Cabin Crew of Air India 
(XLVI-4-12-70), 32. 

.&eledion of Prime Minister':J team 
f\lr U.N. Silver Jubilee session 
(XLVI-2-12-70), 98-99. 

·Setting up of a Central Translation 
Bureau (XLVII-9-12-70), 8. 

Setti,~ up of a council to check 
inflow of foreign money 
(xt.VII-e.12-70), 123-25. 

-"Unemployment Day" demonstra-
tion~ by student. (XLVII-IO-
12-':'0). 59. 

·V'lO'ent Means Resorted 
Strikes by Employees or 
Ranchi <XLV-IO-1l-70). 

Debates 

to in 
mc. 
98-99, 

· Central Sale1 Tax (Amendment) 
Bill: Extension of Time tor pre-
sentatkn of S.C. Report ~(M) 
(XLV-9-11-70), 236. 

· Confern.ent or Decorations on 
Persons (Abolition) Bill: By Shri 
J. B. Kripalani Consid. OCLVII-
11-1%-70), 265-67. 

1"oreign Exchange Regulation (Am-
endment) Bill: 
Consid. (~VI-25-11-70), 246-
50. 

Foreign Exchange RegUlation 
(Amendment) Ordiiianee, 1970 
(Res.)-neg&tlved. CXLVI-2!)-
11-70), 248-50. 

Procedure f1}1" Dealing with aUeea-
tions-igalnst Outside (XLVll-
18-12-70), 232. 

AMJAD ALI, SHRI SARDAR: 

Adult education centres in West 
Bengal (XLVII-1l-12-70), 1M. 

Agreement of Howrah-Aro'ta and 
Howrah~Sheakha1a" . Railways 
with Zila Parished. Howrah 
(XLVI--'I-12-70), 160-61. 

Apprehens:nn of di>turbances 
during ensuing harvesting season 
in West Rengal (XLVII-9-12-
70), 32-33-

Cbange in national education 
policy <XLVII-1l-12-70), 140. 

Checking ot Accounts and Audit 
Reports of Delhi Union of Jour-
nalists (XLVII-17-12-70) 217. 

Circulation: of ~ng.~g 
Times" (XLVII-17-12-70), 215. 

Conditions fOr licences for employ-
ment of people from Local Em-
ploy,nent Exchanges in IndWl-
tries (XLVI-8-12-70), 162. 

Corporation to run sick mills of 
We~t Bengal (XLVn-16-12-70), 
110-11. 

Curtailment in financial allocations 
to West Bengal for ftood control 
measures CXLVII-IJ-12-70). 
166-67. 

Damages done to statues of national 
leaders (XLVII-16-12-70) 39. 

Damage to Rice Crops or' west 
Bengal due to Floodn and Steps 
to prevent shortfall in Production 
of Rice (XLV-12-11-70), 140-
41. 

J:)eployment of CRP ~ the event of 
natural calamitiea (XLVI-
9-12-70), 109-10. -

Deployment. pI military penonnel 
to rescue people from water-log-
ged areas in West Bengal 
(XLVI-2-12-70), 68. 

Development of Small .Scale Indus-
tries in West Bengal (XLVI-
24-11-70) 134. 

Dispersal ~ East Pak refugees Ul 
Basil"hat Sll'\):'di'Vision (XLVIJ-
-17-12-70), 174. 

Enquiry Committee !let up in res-
pect of C6s$ipore Gun. and <''''''11 
Factory happening'S in· • March, 
1969 (XLVlI-14-12-'10) 185-86. 

--_._------ -- _ .... _--_ ... __ •..... _--- -- .. -- .. -.-----------~.-,,-.-.. - .. -~. --.-,~-~.--~-- --



NAME INDh 

AMJAD ALI KHAN, SARDAR-
contd. 

Erosion of villages in West Bengal 
and protection thereof (XL VU-
16-12-70), 165. 

Flood havocs in West Bengal 
(XLVI-2-12-70), 348. 

Food Position in West Bengal due 
to recent Floods (XLV-l2-ll-
70), 188-89. 

Foreign tourists to Calcutta (XLVII 
-li-I2-70), 26. 

House Building Loans to Rural 
Policy Rolders Granted by Life 
Insurance Corporation (XLVI-
4-12-70). 165. 

Idle Sugar Mills in West Bengal 
(XLVII-17-12-70), 174. 

Inadequate Financial Assistance for 
relief to flood-affected areas in 
West Bengal (XLVI-4-12-70), 
57. 

Increase in Agricultural Unemploy-
ment in West Bengal (XLVl-26-
11-70), 164-65. 

Maladministration of Kasturba 
Mabila Ashram, Delhi (XL VI-
8-12-70), 160. 

Mid-term poll in West Bengal 
(XLVI-2S-11-70), 12. 

Multi-lingual Digest (XLVII-17-
12-70), 215. 

Non-Utilisation of Housing Fund by 
West Bengal (XLVII-14-12-70, 
184-85. 

Observations of Calcutta Police 
CommLlsioner re: attacks on the 
police (XLVII-9-12-70), no. 

Opening of Post Offices in each vil-
lage of West Bengal (XLVII-
10-12-70), 124. 

Police protection tor holding an-
nual examination in West Bengal 
(XLVII-18-12-70), 69-70. 

Problems arising out of Lower 
Damodar Project in West Ben-
gal (XLVI-25-11-70), 151-5~ 

Production of Certificate of having 
pas&ed. Elementary Hindi Exa-
mination for Admifsion to Delhi 
University (XLVI-27-11-70), 
128'-29. 

3135 ~72-18. 

AMJAD ALI KHAN, . SARDAR-
ccmtd. 
Provision of Telephone at wual 

Place of Residence of M.PS. in 
Calcutta Area (XLVI-3-12-70), 
165-66. 

Recruitment of Judicial Members 
in the All India Income Tax Tri-
bunal (XLVII-15-12-70), 148. 

Schemes of Emergency Aid to 
Flood Affected Agriculturists of 
West Bengal (XLV-12-H-70), 
189. 

Schemes of rural electrification 
pending with West Bengal- State 
Electricity Board (XLVll-I6-
12-70), 166. 

Setting up of Family Planning 
Centres in Rural Areas of West 
Bengal (XLVll-14-L2-'10), 210· 
11. 

Shortage of raw materials for Small 
Scale Industries in West Bengal 
(XLVI-24-11-70), 61. 

Status of informal consultative 
committee attached to' various 
Ministries (XLVII-18-12-70), 
190-93. 

Steps taken for security of police 
in West Bengal (XLVII-9-12-
70), 68-69. 

Theft in Ordnance Factory, West 
Bengal (XLVll-14-12-70), 186. 

Withholding of D.A. to Non-Tea-
ching Staff of Municipal Ad-
ministered School:; in West Ben-
gal (XLVI-4-12-70) , 164. 

Work of double line from Barasat-
Hasanabad sector of Eastern 
Railway (XLVII-15-12-70), 
148-49. 

Debates 
Employees'Legai Aid Bill, 1970: 

Int. (XLVI-27-11-70), 280-81. 
Law and Order situation in West 

Bengal (Res). (XLV-20-11-70), 
326-30. 

Modification of Nationalised Banks 
(Management and MiscellaneoU3 

Provisions) Scheme, 1970 (M) 
(XLVll-16-12-70), 289-90; 
(XLVll-17-12-70), 335-38. 

Shortage of fish supply In West 
Bengal and Assam (Dis.) 
(XLVl--26-11-707, 285-86. 
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ARUMUGAM., ~1iRI R. S.: ~B~G"'N, SHRl: 

C~t ~1. ~~ of :(J~~
ment regarding i~~te 

No~ #»: disconnectioD Qf T!ele-
vbcme (,q..V~l8:-11-'1D), ~ 

Deba~ 
Supreme Court's Judg~t on 
P~cosnition of PriJl.cea Order 
(:p..Vn:-:-~l2-'1~). 2J~14. 

4..1\fl~PD~. SJfIU. It: 
Bcml,l$ f~ CofIItle lloard wor,kers 

ijLV~I,I-12-'10), l8S. 
Conkact fqr suppl~ ot food to Air 
ind~ and Indian Airlines 
(XLVll-1l-12-70), 195. 

Deplo~t ot c~r, ~F & CISF 
. at Durgapur duriDg strike 

<XLVI-25-11-70), 45. 
xn.v~pmen~ of VarkaIa' and 
. ~da~avur Railway Stations 

(SOuthern Ra.ilway) (XLVl~-12-
70), 112 .. 

l=nQ.,~ ~ I;O~~ ot in-
. COllle by V~ ~rant 
(XL VII-1I-l2:-7!». 1~. 

!:~tablishment of Internati(mal 
A.el-04rome in ShaDlwlnukhom 
~ct Tpvandrum, Kerala 
(XLVI-4.12-70), 42. 

Goods Traffic debi~ rai8!!d in the 
,.~ of· Dy. ·C.~.O. (TA) at 
Ajmer (XLVI-24-U-70>, 113. 

Loans sanctione4 tQ indus~ in 
KeuMa by. Industrial Finance 
CQrporation (XLVl-27-11.70), 
86-~. 

Overbril.i&e ai AiWl!ye ~ay 
Statwn· (Southern Railways) 
(~Vi-8-i2-70), 112. ' 

Promotio,.n of Clerks Grade 1 
aPinst userved ~ta in 
Foreign Traffic Accoun~ Office. 
Western ~lway, Delhi 
(XLVl--24.11-'lIl) , l~. 

Repqci . of stud~. Ct-ouP, on co1r in-
du8Wy 1It~S (XLv'U'79-~·U)). 
1~s...59. 

Upgrad8tion of Chi~u 
lWlwy Station (Sou~ 
Bailw.V) (XLVl-a..~71ij't 111-Ii .. . 

U-'DlONY, SBm I'RAl'olK: 
. Demaad for BUtehood for Delhi 

(Dte.) (~VI-a-l1-'1&)., 301-
09. 

~all)' ~w~ ~&.ioJl!! jn 
. the country especially t'- Eas-

tern Districts of UP (Dis) 
(X~Vl-3--12-70), 3~. 

Scbedul"- Caltes and Scheduled 
Tribes Orders. (AmeDc1ment) 
Bill. 

Consid., a$ reported ~ J. C. (XLV 
-1 '1-11-70), 323--28. 

ATAM })AS, SHRI: 
Ad.ver~ aft.e,ct of ¥ap.uf.~cture of 

Rubber shoes on ~~ber Indus-
try <?U-VI-8-l2-70), 114. 

.As$t8JlC~ to Sma~ ~ther Indus-
txJ.es (XLVI-8-12-70) 115-16. 

Birla IndUstries in Madhya Pra-
desh (XL Vl-8-12-70), 112-14. 
Broad Gauge line betWeen Owa-

lior an4 Bbind District. (X!--Vll 
~15-12-70); 103. 

CQmplaint against S.D.C. Tele-
phones, Gwalior (XLVI~-12-
70), 109. 

Co~tnlction of the SindJl bridge 
between Bhind a.n.d t-ihar in 
Madhya Pradesh (XLVlt-1l-12-
7~), 69. 

Delay in introduction of automatic 
~lephone ~rvi~ in Gwalior 
(XLVI-3-12~70), 109-1Q. 

Doul>JinS of Rallway line between 
Gawalior and Jhansi and Const-
ruction of Railway· line between 
Gw:aUor a,nd Ujja.il\ (XLVU-
15-12~70) lQl-2. 

Export of' Indian cha0lais and 
ahQei (XLVlI ..... 16-U..70), 101-02. 

Industrial llcences iaa~ to Jiaji 
~a(l CQtion ~~.. Gwalior 
(XLVU-1e:-12-70), 104-0~. 

lame of Licences for setting up of 
New IndUltries in }4adhYa Pra-
desh. (XLVlI-15-12-70). 104-5. 

LeatbC\l' Inciustries Commialilon 
(JC~Vl~12-70); 115. 

More Stiltwn, on. ~alior 
Nanpw-gauge line C,q"VU-.15-
12-70), lOS. 

Pa)1llent of IncQDIe Tax b)!;. J.C. Mills 
CXLVI-4-12-70), 118. 
Provision of· Public eaB Ollce at 

Ater and Ciormi ,Nt ~ m 
&bind district· Mad'b1l Ptadeah 
(XLVl'-':'S-fa-'10), 108. 
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ATAM DAS, SHRl-contd. 

Raid ·by the Officials of Excise De-
pa&1zneDt on J.C. Mills, Owalior 
(XLVI-4-12-70), 113. 

Telephone Advisory Commiflee for 
Kwalior (XLVI-3-12-70), 108 
-9. 

Textile mm.. ill Bhind, Madhya 
Pradesh (XLVIl-l6-la..'1O), 103-
M. 

Value of shoes exported (XLVII-
16-12-70), 102--{kl 

Waiting Room at Son Railway 
St&t.ion (Omiral Railway) 
(XLlIIl-15-1~-70J, 104. 

Deb4teJ 
DEG. (Railways). 1968-69: 

Dr. (XLVII-IG-12-10)-, 233. 
D.S.G. (Railways), 1970-71: Dis. 

(XLVII-l.()-12-70), 223. 

AVEDYA, SHRI NATH: 

Economically 'backward' regions in 
the ceunti'y especi.ny· the Eastern 
Districts of UP (Dis.) (XLVI-
3-12-70), 334-37. 

A YARW AL, SHRI RAM SINGH: 

Amount sanctioned by Planning 
Commission for Madhya Pradesh 
for 19'11-72 (XLV-Il-1l-70) 
186. ' 

Compensation paid to the families 
of Travelling Ticlret Inspectors 
killed during drive against, ticket-
less travellers (XLvn~15-12-

70), 77. 
Cost of Post Card from Printing 

to Delivery Stage (XLVII-IO-
12-70), 134. 

Dacoity committed in Sarai ttohilla 
Delhi (XLVI-2-12-70), 317. 
Death of Shri Baldev Singh 
(XLV-1S-1I-70), 149-50. 

Diplomatic relations with Germany 
CXLV-16-11-70), 88-89. 

Direct ',Trains between Delhi and 
Ram Nagar Mandl of . district 
Natn1tal (XLV-IO-lt-'1O), 191-
82. 

Ex-er1minals out or Naxalites in 
West Benga], (XLV-1l-1l-70), 
185. 

A Y ARW AL, SHRI R, S.-"COftta. 

Financial QS8iF*aooe to Sagar uni-
versity (Xl..VlI-li-12-70), 119-
20. 

Forest based in~l sd'leDies for' 
&maR &!ale Did\fStriee (XLVI-
24-11-'0), "00. 

Formation of special Gtn!ri11a forces; 
by Pakistan (XLV-23-11-70),. 
1B1. 

Grant for construction of' "Urdu 
Ghar" in Delhi (XLVI-4-12-70) 
197. 

Gnmt of Ownership to ~dlem 
under Land Grab Movement,. 
(XLV-f2-.l1-70), 79-80. 

Increase in Unemployment in W-est 
Bengal (XLVI-26-11-70), ~9. 

Pending Cases in Supreme Court 
and High Courts rxt.V-18-11-
70), 84-85. 

~mIi!iSion refused to Indian 
officia')r, to see tormer Pr~ident 
of UAR (XLV-2S-11-70}, 102. 

Political murders in States (XLVII 
-~-12-10), 39-40. 

Press Council opinion on Daily 
"Tribune" CXLV-12-11-'lO), BO-
81. 

Recommendations of Seminar- on· 
Nuclearialition (XLV-4-11-70). 
62-63. 

Seizure of Concealed Money 
(XLVI-21-n-70), ~fl. 

Seizure of gold and other smuggled 
goods in Bombay (XLVl-4-12-
70), 168. 

Seizure ot gold in Madurai 
(XLVI-4-12-70>, 168. 

Settin, up of mbaile bases by ClUna 
(XLV~23.11-1O), 33. 

Stoppage of Government advertise-
ments to certain Newspapers 
(XLV-12-11-'iO), 88-89. 

Study paper "Full Employment" 
by Prof. Subramanim- Swami 
(XLvi-2-12-7Q..), 729-30. 

Tramme· to Nag. Mizos and 
Kuki rebels by \>akisiaA and 
Chinese officers (XLV'~l6-ll
'10), -n-7~. 



AY ARW AL, SHRI R. S.-contd. 

Transfer of employee3 of All India 
Handicrafts Board, New Delhi to 
Regional Centres (XLVII-IS-
12-70), 131-32. 

Wages of workers in Beedi industry 
(XLVII-17-12-70), 152. 

Working of Planning Commission 
commented uPDn by Institute 
of Public Administration (XLV-
18-11-70), 149. 

D<lbates 

Sc~uled Castes and &IIeduled 
Tribes Orders (Amendment) Bill: 
Consid., as reported by J.C. 
(XLV-17-Il-70), 338-42. 

AZAD, SHRI BHAGWAT JHA: 
AppointIQent of an Employment 

Commission (St) (XLVII-IB-I2-
70), 345-48. 

Central Labour LaWI (Extension to 
Jammu aIld Kashmir) Bill: ConBid 
(XLV-~-1l-70), 233-43, 262-64 
Consid. Cl. (XLV-9-11-70). Z65-
72. 'Motion to pass, as amended 
(XLV-9-11-70), 279-80. 

Iron Ore Mines Labour Welfare Cess 
(Amendment) Bill· 

Consid. (XLV-9~1l-70), 329-30 
OCLV-10-11-70) 238-38. 
Consid.CI. (XLV~10-11-70). 238-
71. 
Motion to pas-:;, as amended 
(XLV-IO-1l-70). 275 

Labour Provident Funi Laws (Am-
endment) Bill: 
Int. (XLVI-7-12-70), 177-78. 

Rehabilitation of East Pakatan Re-
fugee (M) (XLVII-17-12-70J, 
407-16. 

Reported CIOlUl'e of the daily 
'BasumaU' and Its allied publica-
tl0t\3 (C.A) (XLVII-IO-12-70), 
179-84, IB2-1n. 

Reported strike by the Jute 
Workers in West Bengal (C.A.) 
(XLVII-II-12-70) 205-18. 

Tea Districts • Emigrant Labour 
(Repeal) BUI: 
Consid. (XLVI-3-12-70), 273-75, 
282: 

Motion to PaIS .. amended. 
(XLVI-3-12-70) 284. 

! BADRUDDUJA, SHRI: 

Increase in Unemployment in 
West Benllal (XLVI-26-U_70,' 
12. ' 

D~b4tes 
West Benga) (Prevention 01 Vio-

lent Activities) Ad, 1970 and 
West Benpl Maintenance of 
Publle Order Act, UnO (Res) 
(XLVII-14-12-70), 32().....27. 

BAJAJ,SHRI KAMALANAYAN; 

Dern8lld by UP Government for re-
conSideration of Fourth Plan 
(XLV-18-11-70), 7-13. 

Growing tendency to nudity in 
advertJsements (XLV-19-1l-7() 
27. ' 

Level of D.D,T. in human body 
due to its use in food preserva-
tion, (XLV-19-11-70), 11. 

Permiasion to reproduce extracts 
from Henderson Brook's report 
on N.E.F.A rever:zes, (XLV-
9-11-70), 19. 

Debate.-

Central Labour Laws (Extension 
to Jammu and Kashmir) Bill: 
Consid.. (XLV-9-11-70), 261-62. 

Establis'llment of Cotton Corpora-
tion of India (Die). (XLVI- 2-12-
70), 4~8, (XLVII-9-12-70J, 
338-37. 354. 

FO!T~ Exchange Regulation 
(Amendment) Bill; 
Constd-, (XLVI-25-11-70), 240-
42, 276-278. 

Foreign Exchange Regulation 
(Amencfment) Ordinance 1970. 
(Rea)-negatived (XL VI-
25-11.70) 240-42, 276, 278. 

Law and Order situation in Wellt 
Bengal. (Rea) .• {XLV-20-11.70) , 
230-35. 

Modification. of Nationalised. Banke 
(MaJlagement IUId Miacellaneoua 

Provisions) Scheme,. 1970, (M), 
(XLVII-17·12-70), 32O-M. 

Motion tor Adjournment (XLV-
23-11-70) 218. 
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BAJAJ, SHRI KAMAL NAIN-contd. 

Prevention of Lotteries Bill, 1970: 
Int., (XLVI-27-11-70), 281. 

Scheduled Castes and Scheduled 
Tribe Orders (Amendment) 
BiI!-consid, as reported by J.C. 
(XLVI-24-11-70), 292. 

Sports Policy (Dis), (XLVI-
8-12-70), 355-57. 

BAJPAI, SHRI VIDYA DHAR: 
Economy drive in Coal Consump-

tion in Jabalpur division (Cen· 
tral Railway), (XLVII-15-12-
70), 191-92. 

Payment of leave salary in lieu of 
surrendered leave to Govern-
ment employees, (XLVII-
11-12-70), 1M. 

Debates 
B.O.H., (XLVII-16-12-70. 276. 

BAKSH} SHRI GULAM MOHAM-
MAD: 

Complaint by Members ot 
Parliament regarding inadequate 
Notice for disconnection of Tele-
phone, {XIV-19-11-70l, 18. 

Wage revision in the Hindustan 
Shipyard Limited, (XLVII-
18-12·70), 14. 

D.s.G. (Railways) 1970-71: (Dis), 
(XLVll-9-12-70), 324-28. 

D.S.G. (Railways) 1970-71: (Dis), 
(XIVII-9-12-70) 324-28. 

BANERJEESHRI S. M.: 
Adimission of Cerman Domocratic 

Republic to UNESCO, (XIV-
9·11-70), 175. 

Advancing of loans to small traders 
by nationalised banks (XIVII~ 
18-12.70), 125·26. 

Advice of Attorney General on 
Nationalisation of Sugar Indust-
ry, (XLV-19-11-70), 173. 

Advice of Soviet Experts for Tube 
Railway in Calcutta, (XIV-
10-11-70), 140-41. 

Agreements for Loan from UK, 
(XLVI-27-11·70), 168-69. 

Allegation against Managii;g Di-
rector, Punjab State Agro In-
duliries, (XLVlI-17-12--70), 103. 

BANERJEE, SHRI S.M.-contd. 

Alleged theft of a water pipeline 
in new RajiDder Nagar, Deihl, 
(XLVII-16-12.'l0), 199-200. 

Alternative Jobs to retrenched 
workers engaged on Railway el-
ectrification work in Allahabad 
Division, eXLV-17-U-7.0), 147. 

Amendment of Industrial Disputes 
Act to bring Hospital and Club 
Employees under its purView, 
(XLV-19-1l-7~). 172. 

Amendment of Rules regarding 
allotment of houses built under 
the Industrial Housing Scheme of 
Kanpur (XLVII-14-12-70), 111-
12. 

Application for industrial licence 
from Mis Kirloskars (XLVII-
18-12-70), 60-61. 

A venue of Promotion of Train Exa-
miners to Higher Grade (XL VI-
8-12-70), 1-3. 

Ban on Maps produced by Foreign 
Countries showing Indian Terri-
tories as belonging to other Coun-
tries (XLV-9-11·70), 176. 

C.B.I. Inquiry into irregularities 
committed by Hind Galvanising 
and Engineering Company (XLV 
--9-11-70), 175-76. 

Central aid to better the pay scales 
of teachers in U.P. (XLVU,..-I8-
12-70), 24-29. 

Change of designation of Train 
Examiners to Inspectors (XL VI~ 
8-i2-70l, 133-34. 

Charges against sub divisional 
magiStrate,Delhi (XLVII-16-12-
70), 169. 

Charge-sheets served on Carriage 
and Wagon men post~ at Mughal 
Sarai (Eastern Railway) (XL VI-
24·11-70), 72-73. 

Clearance Of industrial licences by 
Monopolies Commission (XLVII-
18-12-70), 59-60. 

Closure of. textile mills due to mis-
Management (XLvn-9-12-70), 
146-47. 

Commission to enquire ·into work-
. ing Of Sugar Industry (XLV-

12~11-70), 139-CO. 
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BANER.JEJ; BHRI B. J4.-contd. 

Oomm .... 8i1ueM1a ill tile COl.\'Dtry 
(XLVl-.Z5-11-tt). 130. 

Cgae..-u.m of LI)C'. apiMt per-
IIIIIIUIIIi v..,... lrine v~t in 
~t G, Agriculture 
(Xl,NII.-17-1J.'l.O). 128. 

Conversion of JoiDt Ccmsultattve 
Machinery into a Statutory Body 
(XLVl ... 25.1l-70). 33-34-

Convenuon of PTI aD4 other New8 
Agencies into Corporation (XLVD 
-10-12-10), S~ 

Cost Cd Production of Indian trac-
tors higber thJJn ~b~ sale price 
fixed by Government (XL VlI-
17-12-71,1), 2~4. 

l)eJth of !'.lIst PfIlt Retugeea in 
Deoli Camp (XJ.,VIl-100-I2-70), 
173. 

O..eatb of Pr~ K.umJri in WiUing-
dOn Hospital, New Delhi (XJ;.V-
16-11-71,1), 93-H. 

'Declarinl Qf ~e\1.ltural Industry 
as M4jor Industry (XLV-l'l-ll-
70), %6. 

Declarin4 or Naational Dis:ipijne 
ScheJnl: ~rs at par with 
C.P. ~ID~. Ed. <XI.V1-4-12-
70), lB. 

Demand by, teX1;Ue indlJStrY for uP-
ward rev~ Cd prices of eon-
trolled cloth (~VJ;-2S-1l-70), 

1.9-20. 
~d by U.P. Government for 

reconsideration, of Fourth Plan 
(XLV-16-11-'1O). l~IS. 

Demaad fOr inaNaMct 'financial 
AssiItance for Uttal' Pradesh 
(~V-~1l-70), ~ .. M. 

~ Q1 4:U ~ 1:mPWTees 
Organisations to ~ Wage 
S~ of qovenJ.Da«Pt --
~ to' ~ite ~.on 
(xLV-20-11-'10), 1~. 

Deputa~. iP omce. Of Provi-
dent J'und eMlmiSllione" ~II 
-10-12-70), 93. 

~.tion,~ t.ftkd, W~ ~"I1nd 
Station .for WMlt III. ~ ~ 
(Northern Railway) (XLVD-
15-l!-'fCt), 68. 

l!lANE:RJU, SIUU S. M.--costci. 

Development plan for Kotla Yuba-
rakpur, New Delhi (XLV-23-11-
'10), 158. 

Dharma before the Prime Minister's 
House by Uaians aiBllated to All 
India Rail~meds F~tion 
(XLVII-15~12-7D), 41. 

D~U8Blon on grievances of Train 
Examiners between two a.llway 
Fedetations and Railway Board 
eXLVI-24-11-70>, 72. 

DimibAltion of All W -.te Laod to 
Landless by 1971 (XLV-l2-11-
7D), 70, 

Enquiry against Hindi Offtcer in-
volved in smuggling (XL Vl-
4-12~70>, 24. 

Eviction notice to Defence Em-
ployees of Kanpur (XLVII-l4-' 
12-71,1), 9--13. 

Excesses by C,R.P. in West Bengal 
(;xLV-lS-11-70), 194-95. 

Expaneion of Inciian Oil Corpora-
(Xl,vI-7-12-70), U. 

Elcplaaation N8Uding UtUte4. Statel 
Ambassador's abaence at the, air-
port at the time of Prime Minis-
ter', ciepartUl't! (XLV-I8-11.70), 
1a-93. 

Extension 10 Chief Proclucer AIR 
(XLVI-Z6-11,.70), 184. 

PMdly J?'enaon-cum.lnttunnce lor 
Workers (XLV-~ll-'1O'); lIt. 

.... equipmeat from Auatftha 
(Xf.,VI-28-U.70). 164. 

FinaliaaUon of Report at Tbfrd Pay 
ComrniQion (XLVl_27,.U-'1D), 
Uli. 

FInancial Aid to Flood.pdtcted 
States (XLVI-27-11-70>, 8'1...-80. 

Filwlcial aaaistaace for Iulu.ing 
programme in ~PUI'(lQ,V-
16-11-70), 91-92. 

Financial 8,ljlltanae to Uttu Pnldesh 
(XJ,.V1l-U .. 12.7Q). lB. 

AIlanetal aeaUttan_ to UttarPradeeh 
G{)~lDaVur. ~on 
for slum clearance scheme (XLVl 
-7-12-70), 116. 



NAME INDEX 

BANERjEE, sltlU S. M.-contd. 
tUcatioil of' price of raw iUte 

rXLVI-25-1l-10), 13'&-31. 
Food Policy j.or 1970-71 (XLV-

12-11-70), 139. 
Formula for fixing Sugarcane Price 

(XLVII-17-12-70), 47. 
Fresh Recruitment of casual Staff 

far Railway E1ectrificati~, Alla-
habad Division (Northern Rail-
way) (ia;VII-:-:-15-12-70), 59-60. 

Functioning of New Victoria Mills 
in Kanpur (XLV-18-11-70), 194. 

Hind Galvanising and Engiileering 
Co. (p) Ltd., (XLV'-17-11-70), 
146. 

Idle capacity of Gwalior rayon 
(XLVII-16-12-70), 169-70. 

Ill-treatment of Arab young men 
in Jail (XLVI-25-11-70), 129-30. 

Implementation of JQUmalists and 
Non-workinl JO!ll'nalists Award 
(XLVII-17-12-70l, 200. 

Implementation. of report .of Elec-
trieity wage Board (XLV-19-H-
70), 50. 

Imports from USSR (XLVII-9-12-
70), 28. 

Import of ford Tractors by . 1141 s 
Escorts (XLVII-15-12-70),. 63-64. 

Imporl of Tractors by Mis EsCorts 
Limited PCLVII-15-12-70), 63-
64. 

lricrettse in water Rates to meet 
Finances of Irrigation ProJect 
omV-18"U,,79), 195·86. 

1mila's conCftn o\Ter developments 
in Jorden (XLV-16-11-70), 31-
112. 

lriftltriltion Of RSS in Goienl.rllent 
services (XLVII-16-12-70), 170. 

IntetiJrl R.eUef for PubUc. SeetOr 
Units (XLV-'2tl-l1-'ro), 184. 

IrtvtlB'tigstioillrlto vaHOlls allegations 
against natibiial fttiieu corps 
(xi.\l1i..;;,18-12-'tO), 125. 

Kanpur city on the to:~iSt ttlaP of 
India CXLVII-11-12-'T1J), 112; 

Licences for Production of Small 
Car (xt\t~lO-ll .. 'O); Ift-79. 

1JlMtIrii tiMit M~ and 
Restrict1ve Trade Practtce/r Act; 
(XL"-20-11-70), 119-10. 

BANERJEE, SHIU S. M.~ontd. 
LoOthlg of goodS trom Ranchl-Patna 

Express tram near Chandrapur 
Railway Station (XLV-17-11-

. 70), 148. 
~M supplies to Jordan from 
. India (XLVI-2-12-70), ~62-63. 
~ of Empr6yees Provident 

Pllhd by Employers fu Kanpur 
. (XLVI-3-12-70), 41. 

Mobilising of deposIts. by foreign 
banks in India CXLVII-1l-12-70). 
11. 

Natio~1isation of General Insurance 
CXLVI-27-11-70), 168. 

New order prohibiting State Gov-
erntm?nts and officers to nego-
tiate with foreign GOir·ernmeiits 
arid il)siltutiohS for sCholarship or 
aid (XLVII";'9-12-70), 61-62. 

One tJrtiOii for one Industry (XLV 
-12-11-70), 47-48. 

PaYment of iDterim. relief to casual 
employees of d&ence establish-
ment's (XLVI~-12-70), 52. 

Pial' oh Life and Teaching of Swami 
Vivenkananda (XLVI-3-12-70J 
164. • 

Pool of unemployed engineers 
(XLVI-2-12-70), 222. 

Proquction of Cement from Slag 
(1a,.V-17-11-70), 147. 

Production of S<!Ooteis iii Colblbo-
ratilJ11 with UAR. and YugoS-
lavia (XLVI-8-12'-70)', 18. 

ProvilliHii of 'I'el.ephoiie at uSual 
Pliice of Residence of M.Ps. in 
Calcutta Area (XI;VI--3''';I~TO) 
165-66. ' 

Publ~ty to Prime I4ifi1ter'II apeech 
in U.N. Genet:al Assembly (XLVI 
-2-12-70), 162. 

Ratio of LDCs and tJDCs 1ft 0tcI-
n~.!l .. Faetories ~tes 
(XLVI-7-12-70), 118. 

ReCOgnition at AdditiODtl.l ~tY 
in Barrel Iilduahy (X!.~...:.;.1t);:;11-
70). 179-80. 

~t of DeW P61Jbi!!men 
(XLvn-9-12-70), 147. 
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BANERJEE, sHRI 5. M. ~. 

Representation on various bodies at 
Nehru University (XLVII-la..12-
70), 18-21. 

Retirement Benefits to Employees 
absorbed in Public TJndertakinp 
(XLV-20-11-70), 26. 

Scheme to provide allowance to un-
employed engineers (XLYU-I&-
12-70>, 86. 

Setting up defence production board 
(XLVI-7-12-70), 117. 

Setting up of Bitumen drums and 
oil barrels plant at Madras by 
Indian oil Corporation (XLV-
16-11-70), 78. 

Setting up of Inter Ministerial Group 
to study the role assigned to 
foreign Drug Manufacturing in 
India (XLV-16-11-70), 12-14. 

Setting up of Polyster Fibre Plant 
in U,P. (XLVll-14-12-70), 113-
14. 

Setting up special alloy steel plant 
at Kanpur <XLVI-7-12-70),U8. 

Shift in attitude of Foreign Tourists 
visiting India (XLVI-27-11-70), 
43. 

Social Boyeott of Harijans in Punjab 
(XLV-17-11-70), 47. 

Soviet maps about Jammu and 
Kashmir (XLV-23-11-70), 23. 

Stoppage of fast trains at Govind-
pUri Station at Kanpur (XL VU-
15-12-70>, 114-15. 

Strike in Calcutta Port (XLVI-
26-11-70), 34. 

Supply of 20 gauge steel barrels to 
IOC by Hind Galvanising aDd 
engineering ctlmpany (XLV-23· 
11-70), 107. 

Supply of barrels by ordinance fac-
- tory ahUsavaI tolndian Oil Cor-

PoratiOn (XLV-23-U-70), 36. 

Supply Of barrels to oil compan1e1 
. bY Hind' Galvanising and Engi-

neering 'Company (XLyI-2-12-
70), 163. . 

&rpms staff of I.G.S. (NI>. (XLVII 
--14-12-70), 112-13. 

Taking over of propertiea of former 
ruler. (XLV ..... U-1l-70), 19-20; 

'---'--' .----
BANERJEE, SHRI S. M. c01ltd. 

Transfer of Tanning and Footwear 
Corporatioa of Kanpur to Defence 
Ministry (XLVI-8-12-70>, 61. 

Tripartite agreement among India, 
U.A.R. and Yougoslavia (Xl.V-
17-11-70>, 105.' 

Utilisation of Imported. Steel Sheets 
by Standard Drum and Barrel 
Mfg. • Co., Bombay and Hind 
Gal:vanising and Engineering Co., 
(P) Limited, Calcutta (XLVI-
24-11-70>, 73. 

Visit of Indian Tourists to China 
(XLV~9-11-70), 177. 

Warning to Sugar Mills for not pro-
ducing sugar deli-berately 
(XLVl-2tI-11-70), 52-5-3. 

Debates 

Alleged manhandling Of Shri K. M. 
Koushik by· Police at Nagpur 
Railway Station (Q.P) (XLV-
18-11-70), 250. 

Appointme~ of.an Employment 
Commissioner (Sf) (XLVII-':'18_ 
12-70). 347-48. 

:B.O.H. (XLV-12-11 a 70), 228; 
(XIV-2{l..11-70). 239-4{l; (XLVI-
28-11-70), 261; (XLVI-4-12-70), 
233-34; (XLVU-1l-12-70), 240-
247; (XLVII-16-12-70), 271 

Central Fisheries Corporation 
(H.A.H. Dis) (XLVII-16-12-70), 
348-49. 

Central Labour Lav.'S (Extension to 
Jammu and Kashmir) Bill Conaid 
<XLV-9-11-701, 256--i8. 

Committee on the Welfare of S,C. &: 
S.T. El.eetion (Il) (XLVU-9-12-
70), %29-20. 

D.S.G. (General) 1970-71 (XLVI-
8-12-70), 231-36. 

D.E.q.(General) (1968-89) (XLVI 
-.:..a-12-70), 231-31. 

D.E.G. (Railways), 1968-69 DU. 
(XLVll-I0-12-70), 211. 

D.S.G. (Railways) 19'10-71 Di&. 
(XLVU-IO-12-70), 211. 

Delay in Release of Tariff CQIlUllis-
sion's Report on price of Art, Silk 

. Yarn (CA),' (XLV1-24-U.,ffi. 
100. 

-------~---'---'--------------.-.. -----
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BANERJEE, 8HRI ~. M.-contd. 

Dismissal of a Lecturer of Salwan 
College Delhi CXLVI-24-11-70), 

BANERJEE, SHRI S. M.-contd. 

bandhan (XLVI-2-12-70), 384-
85. 

205-06. 
Establishment of Cotton Corpora-

tion of India (Dis.) (XLVII-
9-12-70), 350-51; 355. 

Foreign Exchange Regulation (Am-
endment Bill Consid. . (XLVI-
25-11-70), 25(}-52. 

Foreign Exchange Regulation (Am-
endment) Ordinance 1970 (Res), 
-Negatived <XLVI-25-11-70), 
250-52. 

Conferment of Decorations on Per--
sons (Abolition) Bill by 8hri J. B. 
Kripalani consid <XLVI--27-11-
70), 307-13. 

Inclusion of certain castes in the 
List of Scheduled Castes of 
Andhra Pradesh (Pet.) (XLV-
16-11-70), 218-22. 

Maharashtra GQvernment Servants 
strike (XLVI-20-11-70), 228-29. 

Mid-term poll (XLVII-14-12-70), 
236-37. 

Modification of Nationalised Banks 
(Management and Miscellaneous 
Provisions) Scheme, 1970 (M), 
(XL VII-16-12-70), 280-82, 307-
14. 

Motion fol' Adjournment (XLV-
23-11-70), 210-11. 

Murder of eight persons in 24 par-
ganu' Distt of West Bengal on 
20-11-70 (XLV-23-11-70), 294. 

Neville Maxwell's book, 'India's 
China War' (St.) (XLVII-16-12-
70), 249, 260·61. 

Personal Explanation-(Shri Morarji 
Desai) (XLVII-1l-12-70), 217, 
219. 

Prices of Essential Articles (Res.) 
(XL VII-18·12-70), 344. '\ 

Price of Sugarcane (H.A.H. Dis), 
(XLVI-25-11-70), 319, 323-27. \ 

Procedure for Dealing with aUega- \ 
tlons against Outsiders (XL VII-
17-12-70), 294-95; (.XJLV1l--18-12-
70), 226. \ 

Publication of expunged ~tter I 
(XLVI-24-11-70), 174-75. I 

QUe'IItion of Privileg~ re: aUeged I 
manhandling of ~hrl S. It. ~-

Reference reo Cyclone in East Pakis-
tan (XLV-16-11.70), 204. 

Rehabilitation of East Pakistan 
Refugees (M) (XLVU-17-12-70), 
399--401. 

Report of the Study Team 'on pro-
hibition (M), CXLVII-lOO-12-
70), 298. 

Reported closure of Clearing h01l8U 
of banks in Bihar resulting in. 
industries and trade coming to a 
standstill (C.A.) (XLV-22-11-
70), 200. 

Reported Closure of the daily 'Basu-
mati' and its allied publications 
(C.A.) (XLVII-IO-12-70), 180, 
186. 

Reported decision of the Govern-
ment on majority participation in 

• the Foreign Oil Companies (C.A.) 
(XLVI-25-11-70), 198-201. 

Reported difficulties experienced by 
Indians in Ceylon (C.A.) (XLVI-
10-11-70), 213--15. 

RepDl'ted escaPe of two Pakistani 
women with important documents 
to Pakistan (C.A.) (XLVI-8-12-
70), 197, 214. 

Reported refusal by Indian Airlines 
Pilots to fly Avros (C.A.) (XLVI 
-7-12-70), 165. 

Reported stabbing of Mrs. Parimal 
Ghosh and her son at their resi-
dence at Calcutta (C.A.) (XLV1l 
-16-12-70), 223-26. 

Reported strike by the Jute Workers 
in West Bengal (C.A.) (XLVII-
9-12-70), 211-214. 

Salaries and Allowances of Ofllcers 
Of Parliament (Amendment) Bill: 
Consid. (XLVI...:.3·12-70), 259--61. 

Salaries and Allowances ot Minis-
ters Bill: by Shri N. Dandekar 
Int. (XLVII-1l-12-70), 25S-56. 

Scheduled Castes and Scheduled 
. Tribes Orders (Amendnient) Bill 

Motion to adjourn Debate-adopt-
ed (XLVI-25-11-70), 227. 

Svvice eonditionsof Employeq or 
K;E.S. (Pet) (XLVI--7-12-70). 
172., 

-- ----.---~-------- "" 
_____ ----" .. e 



BANElUEE, SlIRl S. M.-eoMd. 
&parts POliCY (-Dil.) (XL~12-

70), 373-75. 
~ Laws (Amendmmt) BiD: 

Consid.,as reported b7 S.C. (XLV 
--10-11-70), 330. 

TwUfth Report l'JI. CoJlUDittee of 
Privileges (M), (XLVI-2-1.J-'70), 
<07-411. 

ODemplGyment situation in t.be 
country <XLVI-25-11-1G), 215-
1_; 218. 

VotiBg OIl Constitution (Twenty 
fOurth Ameodment) Blll (XLVl-
.... 11-'1'0). 226-27. 

West Bengal (Prevention of Violent 
Aetivities) Ad, 1970; and Weft 
Beftpl (Mtlintemmce of PUblic 
orden Act, 1970 (Res.). (XL'llI--
10-12-70), 287. (XLVII-15-12-070), 
m42. 

BANSH NARAIN SINGH S!mI: 
Broad gauge line between MoradB'-

bad. Ramnaiar and Kaahipur 
jUiiction (North-Eastern Railway) 
(XLvtI-15-12-10). 150. 

Coal Deposits in Singroli on South 
of U. P. OCLV-9-11.70), 183.&4. 

Death of Shri Baldev Singh 
(XLVl1-16-12.70). 155. 

Request foe transfer of .cenain 
Employees of Hepur Sub-DiVi-
sion (Northern Railway) (XLV 
-17-11-70>, 99. 

BA'R'UA. smu SEbABRATA; 
Amendment of Companies Aet to 

Curb Continued hold of vest 
inteNsta in Newsp&pef' Indu&tt1 
<XL.VI-27-11-70), 

Arrangement for reeeivin, Biller 
Jet Planes inldajor AirpOrtS 
(XLVl-4-1%-70), lao 

bIlpott or IrtBufttikl knOW~How 
(XLV-17-11.'10). 20. 

. SemIl« up of iifter'-~al 
gt'OUp to nlllSy' the role' assigJied 
10 foft!igRdrug manv~r 
untt. in IIIIIUI (XLV'';'''l'''l1~·tcl), 
7-1. 

~t~ 
Coal )tin.. (Ccm:itI'¥Mtton aM 

s.tety.) Amertddient1&fJjl: 
Consid, (XLV-9-11-70). ~2. 

-------_ .. _,--_._-------'-

BARuA. SURl BEDABRATA--eontd. 

~men.t of dacoratiOlUl on 
Persons (Abolition) BiU by 
Sbri J_ B. Kripala.ni CoDSid. 
UO.v-12-U-"10). 811--16. 
(XLVI-27-11-70) , 28&-88. 

D.K.G. (Railways) 19611-t)9:. Dis, 
(KLVII-9-12-70). 289-:-91. 

D. S. G: (Railwalll) 1970"71, 
(.XLVU-9-12-70), 189-411. 

itepG11ed disappearance of S. S. 
Mabajalalll;itra (CA) , (XLV-
20-11-70) 223. 

SIM:rrtage of fish supply in West 
Benpi and Assam (Dis.) (XL. VI 
-26-11-7iJ) 275-78. 

Statehood for Megbalaya (ST), 
(XLV-IO-ll-70), Ha. 

Taxation Laws (Amendment) BtU. 
G:onsid all repotted by S.C. 
(XLV-12-11-'70), 2M-58. 

BAlWA. ~HRI HEM: 

Allotmedt of inlpo~ cars 1» 
Ministries by S.T.C., (XLV .... 18-
U"'O). 21. 

Arrest of some memberS of UAR 
iubmarine cfffft at VisakhaS-ttiam 
(XLVI-25-U"'t(j), lie. 

Attack on Indian Delegation wlUch 
~ipated in 1fOt'ld B6hkll\eet-
ing, (XLV-20-'H-tO), 119. 

Gategoriation of MU$1lrda AI '}fa· 
·tidnaUIt MUslims'; (nW-
"'12-70) 

ceDttal Alil to :Nata}i JiUseum alld 
Net:aji Research Bureau, 

~ XLVI-27-11-70). 1'7-18; 

Changes in Muslim. Personal Lew. 
eXLvf-8-12-70'>, 19-ZO. 

Chedt on abn'Ormal quaotlty <Jf 
. SUt discharge. (XLV-H~H-70). 
31. 

eGmmlUlicaUon hom US Am-
bauador about protelt .JUde ,." . 
IlUdentS of fiT Kanpurj CXLV-
23..11-70) a4. -

Consortium for Paper Malting 
Machinery, (XLVII-14-12-70), 
4-f. 

Contract tor Under,l1'.ound RaUw87 Iii: CI1cuttli; (~V-I0.n-1O'), 
It: 

.-------.~.:..--.-.----------... --~----, ... --.-
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BARUA, SHRI HE14-contd. 

l>em.uId for QpOintjng a c0mmis-
sion for .a probe .into griennces 
« MUBllms aDd miaority CGIDIJW-
Dititi <XLV-1l-1l-70), 88. 

Development of Backward Areas 
ia l\If.a.dJaya Pradesh, (XLV-
18-1V16) 2Q. 

Enquiry into the Plane-crash near 
&umbhigr.ml, Assam, (XLVI.-
4-12-70), 40. 

Expansion of Scooter Manufactur-
ing Units, (XLV-17-11-70), 1111. 
Fertiliser Pro;eet by Taw at 

Mithapur in Guj,uat, (XLV-
9-11-70) 18l. 

Food difficulties to passenprs of 
Assam Mail Via Barauni' (XLV-
1O-ll-70), 203. 

Foreign Influence on Indian ITess, 
CXLVI-3-l2-70), 25. 

Growing Naxalite influence in 
Delhi Uruversity Campus, (XLVI 
-27-11-7D) 64-65. 

Growing tendency to nudity in ad-
vertisements, (XLV--19-11-70), 
31. 

Imposition of domicile tax on non-
citizens in Ceylon, (XLV-23-11-
70) 19. '. , 

Inadequate Provision of 'Services' 
in Cunon Road Hastel, New 
Delhi, CXLV-9-11-70)j. 181-82, 

Increase in Production of Fond-
,rains, (XLVI-26-11-70), 91. 

India's foreign Exchanie Reserves, 
(XLVI~27-11-70), 149. 

Indo-Australia talks on . Vietnam. 
(XLV-lS-l1-'lO), 145-46. 

Indo-Nepal trade talks, (XINI,--
2~12-70) 13, 

Infiux of Refugees fnml Pl. Pakistan, 
(XLV-12.U-70), ~l. 

Ihquiry into Chliotl Sadri gold case, 
(XLV-1l-1l-70), 1-11. 

Introduction of Telephone Facility 
in Trains. (XLV-17-11-70), %. 

Kachehatiw island dillpute, (XLV 
-2-1.2-70) 96-097. 

Key posts lYing vaeant in AIR 
Geuhati, (XLV-'19-11-'19}, 118; 

BARU A, SHRI HEM-contd. 

Law and order situation in west 
Bengal, (XLV-18-11-70), 169-70. 

Laying of! 01 worltenl in Coal in-
dustry in West Bengal, (XLV-
9-11-70), 121. 

Less inC1ll'l'ed by Synthetic Dcug8 
Plants (XLV'--9-11-70), 179-81. 

LDs's to RIlllways owing'to pilferag-
es, (XLV-17-11-70), 88. 

Louis Malle's films shown in Cuba, -
(][LV--16-11-70), 11. 

Memorandum by Indian Mine Ma-
tIIlPn Association, (XLV-19-11-
70), 224. 

1t!Dney minted by Indian Mint for 
Gtl\'ernment of Gr~, (XLV-
20-11-70) 1'17-78. 

Murder of CRP coostable at Dur-
gapttr, (XLVJ-»-1l-70), 88-89. 

New varieties 'Of Foodgrains and 
Vegetables Developed; (XLVU-
10-12-70) 1~. 

Permission to reproduce extracts 
from Henderson-Brook's report 
on N.E.F.A. reserves, (XLV-
9-11-70), 16-25. 

Police protl!!Ction to ex-Ministers of 
UF Goverment of West Bengal. 
(XLVII-16-12-70), 48-49; 

Prime Minister's visit to As!Iam, 
(XLV-1l-1l-70), lUI., 

Production target at Nbonltlati 
refinery. (XLV -16-11-70), 17i-
78. 

Psychological effects of birth con-
trol methods, (XLtTI-'1-12:'70), 
3--9. 

Recognition of Jamat-i-IsJami as 
a Political Party. (XLVII-
15-12-70), 47-48. 

Removal ot Relional Disparitiel!f in 
Imiustrial Development, (XLV-
17-11-70), 160. 

Setlin. lilt: of Tee CorP&nltillD. 
(XLV--l8-U-700), 9II-.b 

State Chief Ministers' and other 
Ministers' visit to forelin coun-
tries to have Joint ventures 
(XLV-1l-1l-70'),' ~ . ' 



268 
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Strike by Crane-men at Rourkela 
Steel Plant, (XLV-lO-ll-'lO), 
203-04. 

Study of Material on India's No-
rthern Border in British Archives, 
<XLV-9-11-70), 182. 

Suggestions made by Director 
General of GATT reo Libe11l1isa-
tion of Trade, (XLVII-9-12-'iO), 
5, 

Supply Qf );fiG to Pakistan by In-
donesia, (XLV-23-11-70) , 97. 

System of education on the pattern 
of education in East Germany, 
<XLVII-IB-12-70J, 6. 

Upgrading of AIR Centre nib-
rugarh, (XLV-19-11-70), 113. 

World Bank's Assistanre to Tamil 
Nadu for Agricultural DevelOp-
ment, CXLV-20-11-701. 180. 

J?ebates 
B.O.H. (XLV-20-1l-70),243. 
Conferment of Decoration!> on Per-

sons (Abolition) Bill by Shri 
J. B. Kripalani, consid. (XLVI-
27-11-70), 325-26. 

Crash of Jamair Dakota Aircraft in 
Delhi on 5th December, 1970, 
(St.) (XLVI-7-12-'10). 174-76. 

Motion or Adjournment (XLV-
23-11-70), 211-12. 
Neville Maxwells book, 'India's 

China War' (St.) (XLVll-
16-12-70). 256. 

Reported escape of two Pll'ltiBtani 
women with important docu-
ments to Pakistan (C.A.) (XLVI 
-8-12-70), 196-99, 201, 205. 

Reported Re!usal by Pakistan to 
accept India's aid to cyclone 
victim, or East Pakistan. (e.A), 
(XLVI-27-11-70). 246-47. 

Reported stabbing of Mrs. Patimal 
Gosh and her SOD at their reit-
dence at Calcutta (C.A.) (XLVII 
-1e:.:.12-70) 227. 

Supreme Court"s .Judllement -on 
Derecognition of Princes Order 
(XL VII-15-12-70), 203. 

UnemploYment altuation in the 
Country, CXLVI-25-11-70). 219. 

BARUA, SHRI R. 

Action against industrial houses 
. 1ailini to fu11ll exptlt1 obligations, 

XLVI-25-11-70), 25. 
Agreement for ImPOrt of Tractors 

from USSR, (XLVll-17-12-70), 
96. 

Ban on planting and cultivation of 
Hashish (XLVII-18-12-70), 219-
20. 

Buffer stoo:=k of Sugar (XLVI-
26-11-70) 115. 

Cases of dacoity and robbery in 
the capital, (XLV-1l-1l-70J. 37. 

Central Aid to Floods affected Far-
mers to utilise land for Agricul-
tural purposes after floods, (XLV 
-19-11-70) 158. 

Change in India's Attitude towards 
China. (XIV-9-11-70) 45. . 

Consultation with State Govern-
ments regarding distributiOn 01 
surplus land to landless farmers, 
(XLVI-3-12-70), 124. 

Conversion err A.I.R into a Corpora-
tion, (XLV-12-U-70), 112-13. 
Corruption 'aDlong J~dicial Officers 

of Delhi, (XLVIl-16-12-70), 168. 

Decisron taken at the conIerence of 
General Managers of Zonal Ball-
ways <XLVll-15-12-70}, 122. 

Demands of Doctors Working in 
Employees State Insurance Sc-
heme Dispensaries, (XLVI-.3-12-
70) 64-65. 

Evoling scientific method of collec-
tion of tourist information, 
(XLVIl-I8-12-70),47-49. 

export Committee to go intn pr0-
blems of key Industries, (XLV-
24-11-70) 29--31. 

Export of Ught arms to foreign 
countries, <XLVI-2-12-70), 43-... 

Facilities for setting uP of _ New 
Industries, <XLV-IO-ll-70), 126-
27 

Fibod damage and usiStaJIee to 
flood vidims·!n different states, 
(XLV-ll-l1-'lO). 86. .. 
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BARU A, SHRI R.-Contd. 

Food corp harmful for hUDl8nbe-
ings, (XLVII-17-12-70), 248. 

Foreign Assistance for Dry land 
AgricultUre and Ground water 
Survey, (XLVII-17-12-70), 20-
24. 

Foreign Experts engaged on Reno-
vation of Ashoka HotelA 
(XLVI-27-Il-70), 102-03. 

Help of foreign experts to check 
birth rate in India (XLVI-2-12-
70), 131-32 

Import of FoOdgrains under PL 
480 (XLV-12-11-70), 185-86. 

Import of Industrial Know-How 
(XLV-17-11-70), 12; 

Improvement in wroking of State 
Trading Corporation (XLVI-
2-12-70). 57-58. 

Increase in speed of Trains (XLV-
10-11-70), 125, 

Indo-Nepal trade agreement 
(XLV-1l-1l-70), IIi. 

International Control Commission 
(XLV-23-11-70), 152. 

Liberalisation of import of Raw 
Materials tor EngIneering Indus-
try (XLV-18-11-70), 196-97. 

Loss suffered by Food Corporation 
of Indian due to pilferage ot 
foodgrains in stock (XLV-19-11 
70), 157. 

Lowering of surface postage rates 
to G.D.R. (XLVU-17-12-70), 
24S. 

Maintenance of national highW'3Ys 
for vehicular traffic (XLVII-
18-12-70), 162. 

Mobilisation of Pakistan forces 'On 
Indo-Pakistan Boarders (XLV-
9-11-70); 139-40. 

Non_implementation, of irrigation 
and power projects (XLVI-2-
12-TO), 260. 

Production of atomic weapons by 
India (XLV-16-11-70), 65-66. 

Progress at Mining Complex in 
Chickmagalur District (XL VI-
7-12-70), 123. 

- -------,- ------
BARU A, SHRI R.-Contd. 

Purehase of Boeing planes for Air 
India (XLVI-4-12-70), 179. 

Railway Divisional Office Rangiya 
(Assam) (XLV-IO-1l-70>, 202. 

Rajasthan Proposal for reclamation 
of Chambal Valley for Rehabili-
tation of East Pak. Refugees 
(XLVII-17-12-70), 134. 

Recovery of Income Tax arrears 
(XLVI-27-11-70), 60-112. 

Removal of Restrictions on move-
ment of foodgrains (XLV-IS-lI-
70), 48. 

Replacement Of Obsolete Railway 
Compartments (XLV-I0-11-70>, 

125..26. 
Re):')rt of Committee on Closure 

Standard Motor Company, 
Madras (XLVII-15-12-70), 31-
32. 

Report of Committee on Production 
of Scooters in Public Sector 
(>CL1f-10-11-70), 127-28. 

Reported statement by Home 
Minister of Rajasthan re espion-
age activities (XLVII-16-I2--
70), 37-38, 

Restrictions on entry of Indians into 
Britain (XLVI-9-11-70), 138-39. 

Revision of targets for development 
programme in Fourth Plan 
(XLVI-25-11-70), 102-03. 

Seventh Asian Advertising Con. 
ference (XLVll-17-12-70), 134. 

Steps taken to ensure impartial 
working of All India Radio 
(>CL1f-12-11-70), 133. 

Steps to improve working of 
Ashoka Hotel, Delhi (XLVI-27-
11-70). 103-04, 

System. of education on the pattern 
of education in East Germany 
(XLVII-IB-12-70), 4. 

Talks on un-r/i!solved Indo-Pak Dis-
putes (XL1f--9-11-70), 138. 

Under-cutting of fares by foreign 
airlines (XLVI-4-12-'lO), 173. 

Debates 
Uncertinty over Indo-Nepal Trade 

(CA) (XLV-12-11-'l0), 210. 



BARUPAL.SB1U p. L. 
AtIolit.iDD of. Model Roster Pi lie--

servation fot Scbed !lIed Castes 
and Scheduled Tribes (XL VU-
1:;-12-'10), 159. 

A,G..boe Se*t~. p1 Conductors in 
1'irozepu1" DivisioJl (Northern 
Bailway) (XLVll-lS-12-70). 
159-60. 

Closure of Pfllana Coal Wne in 
RajasthIIJI) (XLVI-2t->l1-7O) , 
'K-'1i. 

Cold ~ ..,ater for passen-
gers at Suratgarh RailwaY Sta-
tioD (~BaUw'W) 'XLVI 
--8.-12.'10), 14Q-41. 

Commissionm,. of new Ii1Ut Sta-
ttons in BikNler Division of Nor-
thern Railway (XLVl-2+-11-70), 
116--18. 

Committee on COli: Protection 
(XLVn-17-12-70>, 6-20. 

Damage to consignments dve to 
rains at A.uner Goods Shed 
(Western Railway) (XLVl-
8-12.'70), 13'7-38. 

~line in export of c&r~t back-
ing (XLVI-25-11-70). lID. 

Development of Railway Stations 
at Bikaner Division and Cons· 
truetion of Bridges at Btkaner 
(Not1bern Railway) (XLVl-
24-11_70), 1 lj-20. 

Drinking water for Passengers at 
Pili Baapn Railway Station 
CBikaner Divi$ioo. Northern 
Railway) (XLVI-8-12-70), Il19-
40. 

Lease of land to Akhil BhaMitiya 
Netn Sudbar Sanah, Lajpat 
Napr, New Delhi (XL Vl-
3-12-70), 73-74. 

LoJs to Crops. of Centrai Meebanis-
ad Farm,Suratgarb (Rajasthan) 
due to Neels (Rozet) (XLV-
19-11 .. 70), lIIIi. 

Moolcband . ~ati 1.&1 HOspital 
~jDat Nagar. New Delhi <XLV-
23-11-'IU). 141. 

New Railway lk1e between Na,-
. neeehti JlltmlJir aDd Lal,ath JD. 

BARUPAL, SBRI p. L-Contd. 
in Boomer Divun (Northern 
lWlway) (XLVJ~12-7(), 138-
St. 

Opening of new Railway Bali Sta-
tiona on Bikanel' DivWoa (Nor-
thern aHilway) (XLVI-~-ll
.'Ul). 117-20. 

P~-PsychoJ.GgiC81 depaftment of 
Rajaethan University (XLVTI-
11-12-70), 174 

Payment of h-.come tax by the 
officers of Mis Permanent Magn-
ed Limited, Bombay (XLVll-
U-13-70). 76-7'1. 

Promotion of Scheduled Castes and 
Scheduled Tribea to the 1?ost of 
Supervisor Special TicJr.et Exa-
miner Grade (Delhi Dlvision, 
Northern Railw.-y (XLVII-I5-
L2~7'», 118.59; 

Quantity of Cement Bati (XLVI-
&'1'::..70), 67.-68 

Scheduled ~ aDd- 8elu!duleci 
bibeat Caoditt.tts for t.be Post of 
Chief Pareel Clerb h, Ferozepur 
Div-isiOfl (Northern Railway) 
CKJ,.VU-l$-12-'70), 15'i'-Mt. 

SeJIiority lilt of natiOllal fttDess 
COJlI6 employees (X1.VD-l.12-
70), 115. 

Debate. 
D.E.G. (RailwayS) 1968-69 nia-

(XLVII-IO-12-70), 222-23. 
DB.G. (Railways), 1910-71 Dill. 

(XLVlI-I0-12-70), 222-2J.. 
BABU. 8HRI JYOTlRMOY: 

AbeorptAoa of qualified. medical men 
b1 various lIel"i'iees (XLV-
16-11-70), 119. 

Administrative and org8Jlintional 
tet Up of National Lib1'iJry Cal-
~tta (XLV-20-11-7'O). 211·12. 

Agricultural C()~J)erative Credit 
and ita DisbursemeDt in Stat_ 
{Xl.vn-17-12.70), I2Z. 

Alleged indiscrimin. ar~est. and 
torture of CPl(M) Supporters in 
Alipur Duar (Weill Bopl) (XLV 
-U-ll~'1(J). 127. 

Alleged malpracU~el! by Mo~Ua 
WoeHen JIftHa 1.td. eXLVI-
2-·12.70). 6'T-88. 



------_ .. _ .. - .. _---
BASU. SlfRI JYOTIRMOY-Contd. 

Alleged staw-ment by _.uDlO Secre-
tary of West Bengal ~nvernment 
reo murder camPaiin ~ Naxalites 
CXLVU,....16-U.70). 23-24-

Allocation of Raw I MateriaJ,s for 
Small Scale lnd.ustries . (Jq. vn-
15·12-.70), 90. 

Amendment of Working Journalists 
Aet (XLVI-26-11-70). 159, 

Appropriation of octroi ~ty and 
entertainment tllx in West Ben-
gal (XLVI-2-12-70), 39-9Q. 

Arrests made in Calcuttli, HQWTah, 
Booghly and 24 Parganas (XLVII 
-9-12-'10), 198-99. 

Assistance to Backward ~icts 
of West Bengal (Xr.V-IO-11-70), 
ll3-14. 

At,&, an4 wheat supplied to flood 
affecte:d areas ot West Bengal 
(XL VI,.--2B-1l-70). 159:-60. 

Averqe per Capita Al)Ilual Earn-
ings of Port Workers in Major 
Ports (XLVI-4-12-70), 106. 

Booklet entitled 'the Strange Case 
of a Gi'iDt Hamed Public Sector 
(XLVII-17-12-70), 36. 

Calcutta Sta~ Traosport bQses 
(XLVU-18-12-70'), 144-46. 

Calcutta's Salt I.,ake area plots in 
West :&opl Xr.VII-14-12.,'10), 
131-a:. 

Cases of corruption againet Illvi-
sioneJ commi,ssioners ot West 
Bengal (Xl,..VI-JI5-1Vi<», lll-12. 

. Cheeking of godown stocks of Cen-
tral Bimk of India in Calcutta 
(XLvn-1l-12-70), 103. 

Chittaranjan mobile hospital in 
West Bengal (XLVII-1l-12-70), 
64. 

Coal trade with Pa~n (XLVII-
9-12-70), 166. 

C()nfirmation of LOC's against per-
manent' vacancie$ lying vat::ant in 
Depart~ent of AirlClllture (XL-
vn-17-l2-70), 1~8, 

Con v~(m of residence of fonne!' 
French Administrator, Cbander-
nagar into a French Cultural 
C ... tre and Musewn (XLVD-
11.12'·'70>, 106. 

---.. _ .. _---- .---
BASU, SHRI JYOnRMOY-Clmtd. 

Cost audit by chartered accountants 
(XLVII-18-12-76), 146. 

Crisis in Coe:l Industries dUe to 
Steel Scarcity (XLVII-14-12-
70), 92-93. 

Death of a young boy, Samir-
mtattachatiee in Calcutta in the 
hands of Policemen (XLV-
11-11-70), 129. 

Declarati1lo of Coach-Behar air-
port 86 permanent station 
(XLVIl-1l-12-70), 17. 

~l,ine to pro4uetnon of cloth 
XLVI-2-12-70), 298. 

:Qemands raised by Mayor vi Cal-
cutta COrpQl'atipn (XI~V- 16-11-
70), 66-67. 

Development of Wood Based and 
Bamboo based - lndustries in 
Sunderbans (West Bengal) (XLVI 
-8-12-70), 1+4. 

Diploml!-tic rerognition of German 
Democratic Republie and Nat~onal 
Liberation Front Government of 
South Vietnam (XLV-9-11-70), 
117. , 

Direct hiring. of houses by army 
officers on reimbursement basis 
(XLVI-7-12-70>, 137. 

Distribution of vested land. to land· 
less and the number of farmers 
benefited therefrom (XLVl-:-3-12~ 
70), 117-18. 

Emoluments of Workers (XLVII-
10-12-70) 116. 

Employees' 'State Insuranc'!! depo-
sits by Employers in States 
(XLV-19-11-70), 129. 

Engagelmmt of Shri Sub~amallyam 
Swamy by AI'R(XLVI-24-11-70)-
69-70. 

EJlgin.e overilaul faciliti;>s at HAL 
Bangal~e (XLVI-'1-12-iQ), 76. 

Enquiry inw purchase of defective 
tractors from Germen Democratic-
Republic (XLV-12-11-'10), 23-24. 

Enquiry into the lI'inancial pOsition 
of Martin Light Railway (XLV-
10-11-70), 112-13. . 

Expellditure inconneetion with 
the Centenary CelebratiOils of 
Calcutta Port and lnvitatidns to 
Memebrs of ~liament OtL.Vl-
27-11c70), 228-29. 



NAME INDEX 
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BASU, SHRI JYOTIRMOY-Contd. 

Expenditure on deployment of Cen-
tral Reserve Police:Border Security 
Force!Central Industr:al [ecvrity 
Force in West Bengal (.KLVI-
2-12-70), 242-43. 

Export of iron ore to Japan throu"!h 
KMTC «XLVll-16-12-70), 156-
57. 

Factors responsible 10r communal 
riot in Ranch! (XLVI-25-11-70), 
3O-3l. 

Floods into Burdwan and Arambag 
sub-division of Hooghly dis.-
trict of West Bengal owing to re-
leaSe of water from DVC Dams 
(XLVI-25-12-70), 67-68. 

Foreigners ordered to leave India 
(XLVII-16-12-70), 66-67. 

Gifts Distributed by Indian Red 
Cross Society in West Bengal 
<XLV-9-11-70), 119-20 .. 

Gifts received and di~tributed by 
the Indian Red CrotiS Society 
(XLV-9-11-70), 119. 

Government advertisements to 
large, medium and small news-
papers of West Bengal (XLVI-
13-1.2-70), 119-20. • 

lAS and IPS officers serving in 
ASsam (XLVI-2-12-'l0). 296. 

India Tobacco Company (XL VU-
15-12-70), 74. 

Inter-corporate investments by com-
panies under the control of Shri 
R. P. Goenka, M!s Balmer Lawrie 
and Mis. Duncan Brother. '" Co. 
Ud. <XLVlI-18-12-70), 145-
46. 

Irregularities in Employe-es' Pro-
vident Fund dues of exempted 
eltabllshments by Dnplo.yers in 
West Bengal (XLV-.19-11-70). 
130. 

Irrigation Potential of the Kanga-
bati Irrigation Project (XLV-
18-11-70), 173-74. 

l'Sue of Industrial Licences 
(XLVll-15-12-70), 71. 

LIberal Attitude towar.d, Emp-
loyees and Workers .of DlJrgapur 
Steel Plant who p1l1iLc:pated in 

_._------------

- -._-_._---------------
BASU, SHRI JYOTIRMOY-Contd. 

Stt1ke in August-September, 1970 
(XLV-IO-1l-70), 111-12. 

Loans Advanced by London 
Branch of the State Bank of 
India to Mis. Wolker Brothers 
(XLVl-27-11-70). 231-33. 

Loans secured by Goenka Group of 
Companies from Financial Inati-
tutions (XLVI-4-12-70). 109. 

Lolms to Big Business Ho..ses by 
Financial Institutions (XL VI-
4-12-70>, 36. 
Lockout in Steel Melting Shop of 
Durgapur Plant (XLV-1711-70), 
165. 

Monopoly in Industrial Sector 
XLVI-8-12-70). 44-45. 

Mortars supplied to India by. Israel 
during the Indo-Pakistan Conflict 
(XLVI-7-12-70), 24--26. 

Most Backward Classes of West 
. Bengat (XLVII-15-12-70). 16-

IS. 
Nation~l Seeds Corporation 

(XLVII-IO-12-70), ] 15. 
New. Agency 'Hindustan Samachar' 

(XLVII-17-12-70), 1:4. 
Non-deposit of Employees' Provi-

dent Fund dues by Employers 
(XLV-19-11-70). 216. 

Number cd hired' houses fur defence 
services (XLVI-7-12-70), 138. 

Overhauling of engine Of Calcutta 
based Fakker Ft'iendship aircraft 
in Delhi (XLVII-12-12-'1O). 104. 

Permission to reproduce .extracts 
from lienderson-Brook's report 
on N.E.F.A. rever.Jes (XLV-9-
11-70), 22-

Petition against Joint DiLcctr. r In-
cha.rge of Il-Point P;ogramme 
XLV-17-11-70), 166. 

Police Firing in West Deqa! 
(XLV-I8--11-70), 172. 

Poaition of clos.ed. cotton textile 
mills (XLVI-2-12-70), 296~7. 

Present Po.ilion of 3ugnr and ita 
Decontrol (XLVI~12-70), 34-
35. 

Prices of COIlIU'l1lerGOOd3 in Cal· 
C!Ulta (XLV-10-U·72). 114 .. 15. 

Pricetl of Foodcrah'is 1., Wen Ben-
pl (XLVI-28--U-70>, 1111. ----



BASU, 8HRI JYOTIRMOY-COJIrtd. 
Printing of report of EdUCation 

Commission (XLVII-IB-12-70). 
144. 

Private «orage agencies in West 
Bengal (XLVII-I0-12-70), 114. 

Production and import of non-fer-
rous metals (XLV-16-11-70). 
120-122. 

Progress in Social HOllbing SChemes 
in Wfti; Bengal (XLV-.23-12-70), 
156. 

Progress of work fOr construction 
of fertilizer. Soda Ash and Metha-
nol plants at Haldia in West 
Bengal (XLV-23-11-70). 87. 

Provision of Telephone at usual 
Place of Residence' of MPs in 
Calcutta Area (XLVI-3~12-70). 

165. 
Quantity of cereals supplied to po-

Ike and security personnel in 
West Bengal (XLVI-25-11-70). 
182-83. 

Railway accident at BaUygunge 
(XLVIJ-15-12-70). SJ. 

Failwav Accident at Khurja In. 
(N. RIY.) (XLV-17-11-70). 196. 

Rate of deposit monel required 1:y 
National Small Industries Corpo-
ratioo apinst supply of machines 
(XLV-IO-Il-70), 115. 

Recovery of Benami Land ;md Dis-
tribution of vested L&nd in West 
Bengal (XLVl-26-11-70), 159-

59. 
RefinaIJCe facilities provided to 

Institution by Agricultural Re-
finan(:e Corporation (XLV-
20-11-70).211).-12. 

Rehabilitation of East Pakistan He-
f\lgees in Cultivable Waste land 
in West Bengal (XLVl--3-12-70), 
120. 

Rehabilitation of Physi~y handi-
capped persons (Xl.VI-24-11-70) 
8'7-88. 

Research institutions dependent on 
Forei,n Aid CXLVII...,18,..12-70). 
15 ... 35. 

Revolving fund 101' hGUQag ecIlemes 
(XJ.,v_l.6.U-'10). 12'~ .• 23. 

Setting up of iDW-~ial 
group to Jtucly the ~ .... ned 

- 313~ LS-72. 

BASU. SHRI JYOTIRMO;V-Contd. 
to foreign drug manufacturing 
units in India (XLV-16-t11-70). 
4. 

Setting up of Steel Plant in We!It 
Bengal (XLVf.:....24-11-70). 87. 

Staff of Indian Red Cross Society and 
their emoluments (XLV-9-11-70) 
118-19. 

Starting of Ililw busin;'!ss by Boards 
of Directors of Nationalised BaRks 
(XLV-20-1-70). 209-10. 

Statement by Commissioner of Cal-
cutta ,Pc.liee Re. Anti-Social Ele-
ments (XLV-IB-1l-70). 174. 

Statement made by Central Vigi-
lence Commissioner in respect of 
one Iron and Steel Controller 
(XLVII- 9-12-70), 146. 

Steep Rise in Far East Freight 
Rates (XLVl-4-12-70), 106. 

Strength of Central Reserve Po-
lice in West '.Bengal (XLV-
1l~H-70), 127. 

. SUI'\I'eY conducted by Geological 
Survey of India in NEF A 
(XLVI~2-10-70), 141-42. 

Survey for minerals in West Ben-
gal (XLVl-16-11-70), 119-120. 

The Indian Red CI'OSS Society 
(XLV--9-11.70), 117-18. 

Theft of mercury from Atomic 
Research .Centre( (XLV-ll·ll-
'10). 130. 

Two youngs each carrying a revolver 
interceuted by pollee at Dum Du.m 
(XLVI~25-.11-70), 11~12. 

Unauthorised Installation of TeIe-
phO'llis and non-payment of 
Telephone dues by Ministers and 
0tIieers (XLV-19.11-70), 217. 

ValUibles belonging tQ the Nawab 
of Rampur kept in St:lte ~nk'i 
~er in !'few Delh,i. (XLVl-
---,2'1-11-'10), 23a-34. 

Value of Weapons suppijed to India 
by . US,A. and USSR (;xLVU-
14-12-70), 13~. 

Various bodies under Poreign Trade 
Jrtiaiatry (XLVII-l6-lIMI). 156. 

Vazir Sultan Tobace& Company. 
Hldenbad (ltL'fI.;..".27.U~'1t). 
!11);41. 



BAsU, SBRl JYOTIRMOY-C;-cn&t-::-:~:-. ---BASU---'--,-SHR--I-JY-O-l'IBM-. -O-.y-:.....c-. -m~td. 

Volume .and Value of E:r;port and 20th November. 1970 (St.) (xvv 
Import through Calcutta Pori -23-11-70). 289. 292.. 
(XLVI-4-12-70), 105. Petition re: Howrah-Amta anO 

WareholJ.Ses in West Bencal Howrah-Sheakhala x,i.ghtRallway 
<XLVII-IO-12-70}. 114. Com.paruee (XLVn-17~12-70). 

Withdrawal of tram services from 263. . 
How'rah-Bandhaghat service of Prices ot Drugs and Medicinq 
the Calcutta Tramways CompaQ (Dis.) (XLVII-14-12-70). 356-
(XLVII-1l-12-70), 17. 60. . 

Working of Agro-Industries Cor- Procedure for deaUng withallega-
poration. Wei:t Bengal (XLvn- tions against outsiders eXLVII-
17.12.76). 92. ; 18-12,..70), 237-38. 

Debate. ProductionIRdian TobaceoCom-
Acute shortage of truck aDd boa pan)' (HAll Dil) (XLVII-

tyreII (CA) (XLVn-ll-lZ-70), 11.12.70), 319-2'1. 332-36. 
212-13.· Rehabilitation. all East PakiataD 

Allegation apiuIt Shri A. K. Kislw D.. vn 
(XLVII. -11-12-70), 23', DCJ,ugees (M) (XL . -17-12-70J, 

398-99. Appeal tQ Government bytorDler 
revolutionaries and freedom Report of Commission of Inquir)r 
flgbters tor mitigation of their He Death of Shri Deen Day", 

sufferings (C.A.) oa.vn- UpadhyaYa (Dis) (XLVII-
24-12-70) 232. 10·12-70), 383. 

Applicability of the Industrial Dis- Reported Closure of the daily 
putea Nt. 1947 10 Medical and 'Buumati' and its cllledpubllca-
Sales Representatives (Pet.) tions (C.A.> (XLVII-IC).12-70), 
(XLvn-U-l~70), 231.31 180, i88-&3. 

Commjttee on the Welfare of SC & Reported disappearance of S. S. 
ST Election (M) (XLVn-9-12- Mahajagamitra (CA) (XLV-
70), 229. .. 20:-11-70), 223-24. 

Crash of lamiar Dakota Air<:faft in Reported encircUng of the town of 
Delhi on 5th DeC., 1970 (XLVI- l4ekhliganj in Coach.Behar, Well 
7-12-70), 176. Bengal, by Pa.kistani armed forces 

Dismissal of a Lecturer of$alwan (C.A.) (XLV-16-11-70), 211, 214. 
College Dellii (St.) (XLV-20-11-Reported escape of two Pakistani, 
70), 251, 254-55. women with important documents 

Foreign Exchange Regulation (Am· to Pakistan (CA) <XLVI-8-12-
endment) Bill Consid.CXLVI- 70), 194-98. 213-14. 
25-11-70), 257-64. RepOrted retusal by Indian AirJinH 

For.eign Eachange Re.olution Pilots to fly Avr08 (CA) (XLVl-
(Amendment) Ordinance 1970 7.12-70), ISS, 186. 171. 
(Bes) . ....;.Negatived tXLVl..,.;;.25-11- , Re.ported, serious power Cri$iII due to 
70), 257-84. .. I! 8tet!p taU in the generation of 

Jute MUls for Orissa (X) {XLvn- I power at Bhakra (CA) (XLVll-
16-12-70), 335-J.'l. 15-.12-70), %27. Law and Order situation in. Wed Reported strike by theJu~"O!;.kers 
Bengal (Res) Nqatived (XLV- I in West Bengal (CAl (Xl;VII-
20':'11-70),312;-11. 1J.12-'lO), 209-12;· 

Maharashtra Govt. llet'Vanta' strite ) ... I Reported unearthing of foreign 
(XLVI-20-11-70 ;229. . excbange racket. at Bombay (CA) 

IiotioN for AdjoU1"JlDlelit (XLV-
9-11;';'10), 221..;...23, (XLV-.23-11. .. {XLv,t-28-U-'lCH, 20'1-09. 
'lO'),202-4YI. , ·IShorla.e ot Am· sUpply in West 

JlurcSerof BiJht Per ... ill ·J.iPar- .BeDp1 ·aDd ~ .. (Dia.) (XLVI 
,anas District of Welt BeDP1 CJD......ae-1V10).:26'I-!-7l. 



BAStJ, sHRIJYOTIR.MO;y-Contd. 

Situation created by the agitation 
of Indian Airlines Pilots (St.) 
(XLVII-1l-12-70), 233. 

Sports Policy (Dis) (Xr.VI-S-12-
7(H, 3&7--69. 

Subversive and violent activities in 
the country (M) (XLV-18-11-70 
300-07. 

Sugar Position and cane Price (Dis) 
(XLVII-IS-12-70), 416-17. 

Time BouDd Schemes fOr improve-
ment of Calcutta Slums (HAR 
Dis.>, (XLVI-7-l2-70), 272, 277-
78. 

West Bengal (Prevention of Vio-
lent Activities) Act, 1970; and 
West Bengal Maintenance 01. Pu-
blic Order Act, 1970: 
(XLVll-l 0-12-70) , 267-77, 287-92 
(XLVII-I5-l2-70), 24.a, 258-64, 
270. 

BASU, DR. MAITREYEE: 
Failure of Government to protect 

the life of Mrs. Parul Bose in 
Calcutta (M) (XLV-1l-1l-70), 
343-46. 

Procedure for dealing with allega-
tions against outsider (XL VII-
18-12-70), 239. 

Unemployment situation in the 
country (XLVI-'2S-11-70), 314-
15. 

West Bengal (Prevention of Vio-
lent Activities) Act, 1970; and 
West Bengal Maintenance of Pu-
lic Order Act, 1970: tRes. s.) 
(XLVII-IO-12-70), 2&8-69. 

~ASUMATARI, SHRI: 
Arrangement for receiving - Bigger 

Jet Planes in Major Airports 
(XLVI--4-12-70), 13. 

Coal ash produced by national rayon 
corporation (XLVII-I8-12-70), 
219. 

Influx of Refugees from E. pakistan 
(XLV-12-11-70), 11. 

Production of the National Rayon 
Corporation (XLVII-19-12-70), 

56-S? . 
SChed~ied . CaSies and Scheduled 

Tribes Orders (Amendment) Bill 
CopskL, as rePQl'ted by I. C. 
(XLV-U-ll ... '10). 334-088; . 

BASW ANT, SHRI: 

Coos1ruction of Road over-Bridge at 
Asangaon (XLV-20-11-70), 129. 

More bogies f<Jr suburban trains in 
Bombay (XLVI-24-11-70), 147-
48. 

Opening of new telephone exchange 
at ChGwkgraon, Kalaba, Maha-
rashtra (XLV-lil-1l-70), 243. 

Opening of a Telephone Exchange 
at Dehu Road, Poona, (Maha-
rashtra) (XLV-19-11-70), 73. 

Repairs of Khashali bridge over 
Natio.nal Highway No.. 3 Bombay 
Agra Road (Thana division) 
(XLV-20-11-70), 129-130. 

Scheme to help small farmers for 
development of land {XLV-
19-11-70, 243. 

Smuggling of Gold and other I\.rti-
cles (XLV-20-11-70), 127-29. 

Steps taken t6 reduce over-crowd-
ing in Bombay Suburban trains 
(XLVI-24-11-70), 148. 

Debates 
D.E.G. (Railways) 1968-69, (Dis.) 

(XLVII-9-12-70), 282-85. 
D.S.G. (Railways) 1970-71: (Dis.) 

(XLVII-9-12-70), 282-85. 

BEHERA, SHRI BAlDHAR: 
Arrest of a Pakistani in Srinagar 

(XLVI-25-11-70), 107. 
Enlarge'ment of scope o.f Terms of 

Reference of Third Pay Commis-
sion (XLV-20-11-70), 80. 

Exclusion of Khasi Rajahs of 
Meghalaya in Presidential Order 
for derecognition of former rulers 
(XLVII-9-12-70), 176-77. 

Overtime aHowanee to. central Gov-
ernment employees (XLVII-
18-12-70), 211. 

Suspensio.n . of Pensions of ATmy 
. Personnel (xLV-9<'U.-70). 161-

62. 

BER,! A, SHRt ONKAa LAir. 
All Partymeeting':for: considering 

Amendmenw to· El~tion· . Laws 
.(X1JV--'lo,.ll-1Ol+.: 108. 



BERW A. SHRI ONXAR loAL-ContL 
Alle~ Exerbitant Prices charged 

by American Drug Vanufacturers 
f01" Drugs sold to India (XL V-
9-11-'10), 61-62. 

/ Allotment of Land for Construction 
of Houses to the ".Jatav" com-
munity of BularuHhalu- (XLV-
17-11-70), 59. 

Amendment of PreSs Council Act 
(XLV-12-11-7Q), 115 .. 16. 

Amendments to Cantonment Act 
(XLV-16-fl-70), 95-96. 

Arrears of Income Tax CXLv-
20-11-70), 212-13. 

Bungling in construction of border 
roads in Rajasthan (XLVII-IS-
12-70), ~99. 

Cattle killed due to military firing 
(XLV-16-11-70), 63-64. 

Chittor-Kota Railway line declared 
un-economical (XLVII-15-12-70), 
152-53. 

Compensation to CGHS employees 
for attending duty on national 
holidays (XLV-23-11-70), 192. 

Complaints of corruption in Estab-
lisbment Section 01. Divi"sWnal 
Superintendent Office, Ajmer 
(Western Railway) (XLVIl-
15-12-70), J68. 

Construction of canal from Khatkar 
to Lakheri, Rajasthan (XLV-
11-11-70>, 183. 

Decline in Indian image in USA 
CXLV-9-11-70), 61. 

Demands by Railway Employees' 
Organisations for NOOlnitien of 
Unions, eateiOl'1-wile (XLVI-
24-11-70), 149-50. 

Demand for E:x~ Tra,in& be;tw.een 
Delhi afld Khurja (~V-
10-11-70), 47. 

Disciplinary ~eecIiqs ··1IJPiGtt 
employees involved in embeZzle-
ment a£Gov«UiMll't ;euh: at. 
aa..."t City s... ,(tICIiI:them 
Railway' (DJ'V'-H •. U-ft), 179. 

BZRlIA.. SHlU ONUR ~ ... 
D;i,s~t~e&lt among stall of 'l'.B. 

HOIPital.Mebraw, Delhi ()(LV-
16-11-7~), 11)4. 

Distribution of Famine Relief 
Received from Forei'gnCountriel 
in RajlWthan (XLVII-l'l-12-70), 
147. 

Expenditure on education.in Schools 
run by Railways (lCL VII-
15-12-70), 186-87. 

,Export of raw medicinal l;lerbll and 
import of ~redients tor manu-
facturing drugs (XLV-U>-H·70), 
96-97. 

General increase in freight (XLVII 
-11-12-70), 1~. 

Grants for development of transport 
in Delhi and Calcutta (XL VII-
18-12-70), 182. 

Grant of fa'!l1il.v pension.to atten-
dants at Railway HQaPltal, Bha-
tinda (Northern Railway> (XLV 
-10-11-70), 105·06. 

Import and export office at Kota. 
Rajasthan (XLVII-16-12-70), 
1$&..59. 

Import schemes ·for 1iry fruits 
(XLvn~1!i-12-7~), 38--39. 

ImpGJition of Ales tax on clotk, 
tobacco and sugar in place of 
excise duty (XLVU-11-12-70), 
122. 
I~ ill the activities tJf Muslim 

Le8C\le after P.,nitioll{XL V-
11-11-70), IfC1. 

lmwir7 tnto Chhoti Sad.ri;gold.uae 
(KLV-l1-'ll-70), 1-11. 

""' .... tien ittte Deapatdn of Un-
.-aclBa1e of Hau~ Cloth 
to Pandu (XLVI-24-11-'lII'. 7'1. 

·Uadc· r>t 4iatlriWtSOll 8II1IftPtl\ent. 
at Esso aas Plaat at lC01a tllajas-
1.ban) (;n.Yl....a-l2-'Z~l, U8-n. 

Land acquired by Govem1llellt .from 
J:ipWiiJ, 9Jlal1ol ¥'Z11';'(l~ (~V 
~~J.:1J~TO)". ea. 

Llirilat of ..... 1n ~ eavinel 
(xun...-al-l~' ft; . 



'YRW A, SmtT ONR:AR LAL-COfttd. 

Loss of Ufe and property of pilgrims 
l.n tragedies of Alaknanda, Amar-
nathand Somnath (Xl.vn-
11-12-70), 63. 

Measures to check eve teaSIng at 
Faridabad Station (XLV-10-H-
70), 105. 

Misuse of authority in public sector 
projects and Bihar State Electri-
city Board (XLV-lI-ll-'t(), 194. 

Mobili~ation of Pakistan forces on 
Indo-Pakistan Borders (XLV-
9-11-70), 139-40. 

Negotiating facilities to unrecognised 
Unions (XLVl-24-11-70J, 149. 

Opening of CGHS dispensanes at 
Meerut and Kanpur (XLV-
23-11-70"), 190. 

Pending Cases in .Supreme Court 
and High Courts (XLV-18-11-70), 
84-85. 

Per SODS belonging to Muslim 
League involved in smuggling 
(XLVI-4-1Z-70), 71. 

Plan to manufacture atom bomb 
<XLV-16-11-70), 73-74. 

Practive of Slavery in Adivasi area 
of Rajasthan (XLV-11}-1l-70), 
104-05. 

Promotion of Guards (XLV-I7-!l-
70), 69. 

Properties left by Indian immigrants 
in Burma (XLV-23-11-7{), 72. 

Proprietory rights t6 allottee;; of 
quarters in refugees colonies in 
Delhi (XLV-23-11-70), 191. 

Prosecution of Indians for their 
illegal entry into· London (XL VI 
-2-12-70), 188-89. 

Rail Facilittes in Rajasihan during 
Fourth Plan (XLVl-8-12-70), 
lOS-09. 

Rail Line between Jhal.awar Road 
and Jhalawar City (Western Rail-
way) (XLVn.-15-12~'l&J, 105~06. 

Recommelldatttins of Semmar, on 
Nuciearisation I (XLV-9-11-70), 
6t-63. 

Remittances by Foreign Drug Firms 
functioning in India (X1,.V-"9-11-

-70). 27 .. 28. 
rung RaHway for Delhi f.X!...V-

1'7-11-70), 89. 

I 
r--

BERWA, smu ONKAR LAL-Contd. 

Rules regarding CIl'eation of posts of 
Parcel Cler~ at Stations (XLVI 
-24-11-70), 120-21. 

Safeguarding interests of unorga-
nised Labour (XLV-i2-Il-?!), 
166. 

Safety of Indian Ambassador in 
Jordan (XLVI-2-12-70), i89. 

Scheme for reclamation of ravines 
in Rajasthan O{I.VI~26-il-70I, 

112-13. 
Seizure of Concealed Money (XLVI 

-27-11-70), 94-95. 
Setting up of Industries in Kota 

(Rajaathan) (XL Vl-24-11-70), 
36-39. 

Setting up of opium, refin~ry at 
Jhalawar (XLvn-18~12.70), 164-
65. 

Shortage of Small Coins in Delhi 
(XLV-20-11-'1O), 213. 

Speeches delivered at Kerala Mus-
lim League Conference tXLVI-
2-12-70), 272. 

Statutory Wage Board (XLV-
12-11-70), 102. 

Supply of Arms to Palustan by 
Indonesia (XLV-9-11-70), 63, 

Supply of High Yielding variety of 
Seeds of Wheat to Farmers (XLV 
-12-11-70), 166-67. 

T.V. for Punjab (XLV-12-11-'I0). 
167-68. . 

Withdrawal of Posts of C~qunerc;al 
Clerks from Madura Divdcn 
(Southern ...Railway) (XLVII-
Hi-12-70), 1'17. 

Working of Planning Commission 
commented . upon 'bY Institut,~ <)t 
Public Administration (XLV-
18-11-70), 149. 

BHAOORIA, SHR! AR.TUN SINGH 
, Action against eU'lprits who murder-

ed a child at Hailey Road, New 
Delhi (XLV-Il-11-70), 93. 

Aid for openiJ.-rgnying Clubs in 
D.M.C. Primary' Sellool& (XLVI-
4·12-70), 19&. 

Catering Contract at EtawatlStatil)n 
(XLVI..-.8-1z;..." }12.. 

Charges against Gat\fti Nagar 
Potiee StatiOn, Delhi (aVl-
2-12-70), 256-57. 



------------------------~.-------------------~----BHADORlA, SHRI ARJUN SINGH-
. Contd. --

Competition between Small Scale 
industries and major Tyre Indus-
tries for manufacture of High 
Pressure hoses (XLVI--8-12-'iOJ, _-I' 
40. 

Entry fee at Qutab Minar, Delhi I 
(XLVI-4-12-70), 196. I 

Expenditure on Indian Airlines 
Institute being set up at Hydera· ! 
bad (XLVI-27-11-70), 118. 

Export of copra from Nicobar 
Islands (XLVll-9-12-'70). 29-30. 

Extension of date for registration 
claims with Custodian of Enemy 
Property <XLVI-2-12-70), 3:)7. 

Filling up of posts by qualified Sche. 
duled Castes on North &stern 
Railway (XLVl--24-11-70), 137. 

Government property destroyed- b)' 
Naxalltes in West Bengal (XLVI 
-2-12.70" 5~. 

Indian property seized in Pakistan 
(XLVI-2·12-70) , 245. 

Indigenous components of tanka 
manufactured at Madras (XLV-
&-11-70), 59-60. 

!rrlga1ed Areas in Delhi and Loans 
therefor (XLV-12-11-70), 141-42. 

Manufacture of tractors by Wa. 
Escorts with American Collabo-
ration (XLVI-24-11-70l, 128-29. 

Purchase of Rum by Canteen Stores 
Department of India (XLV-9-11-
70), 58-59. 

Revati Plane OCLVI-27-11-70), 81-
82. 

Seizure of Gold near Badarpur 
(Delhi) (XLV-20·11-70>, 75-78. 

Strength of Class IV Stat! in M1ni8-
try of De1ence (XLVD-I4-12·70), 
173-74. 

Supply of Arms by U.S.A. to Pakis-
tan (XLV-9-11-70), 26-27. 

Supply of rum XLVI-2-12·70), 83. 
Ve&et&ble on Factories to be wet up 

in Co-operative Sector, (XLVI-
~11-70). 60-61. 

Winding up of department of Pakll-
tan enemy property (XLV-
23-11-70), 188. 

Writ petitions 1lled againat Chief 
Cormriistioner ADdaman and Ni-
cobar I1lands' (XLVII--9·a.70), 
92-93. 

BHAOORIA, SHRl ARJUN SINGH ........ 
Contd. 

Debau. 
Arrest of Members (Shri Janeshwar 

Misra arid Shri Arjun Singh 
Bhadoria) (XLVI-8-12-70), 21~ 
16. 

BHAGABAN DAS, SHRI: 
Absorption of Casual Labourers 

working in Andul-Calcutta Chord 
Link Project (Eastern Railway) 
(XLVII-l 5-12-70) , 181. 

Agreement between management 
and workers of Calcutta Tram-
ways Company (XL VII-

. 11-12-70), 193. 
Archaeological finding in NEFA 

(XLVII-11-12-70), 79. 
Anest of Naxalites (XLVI-

25-11-70). 196. 
Basumati (P) Limited (XLVI-

26-11-70), 51-52. 
Bonus Scheme in Heavy Engineer-

ing Corporation, Ranchi (XLV-
10-11-70), 154-55. 

Central grant to West Bengal tor 
development ofChittaranjan Can-
cer Hospital (XLVI-2-12-70), 43. 

Concentration in certain Industries 
eXLVI-27-11-70), 224-%25. 

Contract Labour System in Sindri 
Unit of Fertilizer Cor:poration of 
India (XLV--$-1l-70), 82. 

Demands of Aluminium Mndoor 
Union of J. K. Nagar (West Ben-
gal) (XLV-12-11-70), 125-26. 

Disbursement of Financial Assist-
ance by Financial InstitutiOllS. 
(XLVI--27-11-70). 227-~ 

Estimated reserves aDd demand of 
coking coal (XLVI-'1-1Z-70), 127. 

HouslnJ scheme tor landless agr!. 
cultural labourers (XL VI-
'1-'12-70), 126. 

Indian Equity Holden in Hindu.tan 
Lever Ltd. (XLVII-l 8-12-70) , 
149. 

Indian School of International Stu-
dies, New Delhi <XLVI-
27-11-70), 225. 

Indian School of InternatiOnal Stu-
dies, New Delhi (XLVI-
27-11-'10), 225-J'l. 



BHAGABAN DAS, SHRI-Contd. 

Persons arrested on various charges 
in districts of J alpaiguri and Bur-
dwan (XLVI-25-11-70), 195-96. 

Quarters for employees of H. E. C. 
Ranchi (XLV-17-Il-70), 72. 

Strike in Heavy Electricals (India) 
Ltd., Bhopal (XL VI-24-11-70). 
114. 

Debates 

Architects Bill 
consid. as passed by R. S. (XLVI-
27-11-10), 271-72. 
consili. c1. (XLVI-3-12-70). 231. 

Iron Ore Mines Labour Welfare Cess 
(Amendment) Bill: 
Consid. CL (XLV-IO-11-70), 258-
59. 

BHAGAT, SHRI B. R.: 

Reported demand of Government 
and people of Orissa for a New 
Steel Plant in the State d~ 
the Fourth Plan (C. A.) (XLV-
11-11-70), 205-15. 

Reprimand to Shri S. C. Mukherjee, 
formerly Deputy Iron and Steel, 
Controller, (XLVII-9-12-'70), 205. 

BHAKT DARSHAN, SHRI: 

Demand by Delhi School teachers 
for revision of pay scales (C. A.) 
(XLV-18-11-70), 216--36. 

Sports Policy (Dis.) (XLVI-
8-12-70), 37S---a2. 

BHANDARE, SHRI R. D.: 

Architects Bill: 

Consid. cl (Jf!.VI-3-12-70), 235-
36. 

Conduct of Governor of UP in re-
cent Constitutional Crisis CM) 
(XLV-19-11-70). 352-57. 

Conferment of Decorations on Per-
sons (Abolition) Bill by Shri J. B. 
Kripalani. consid. (XL VI-
27-11-70), 315-19. 

Failure of Government to protect 
the lite ot Mrs. Parul Bose in Cal-

'cutta (M). (XLV-1I-:11-70), 319-
22. 

I 
I 
I 
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BHA."t.ffiARE, SHRI R. D.-Contd. 

Murder of Eight Persons in 24 Par-
ganas District of West Bengal on 
20th November. 1970. (St.) 
(XVV-23-11-70), 292. ' 

Scheduled Castes and Scheduled 
Tribes Orders (Amendment) Bill: 
Consid, as reported by J. C. 
(XLV-ZS-1l-70), 224-29. 

Twelfth Report of Committee of 
Privileges eM) (XLVI-2-12-70), 
443-50. 

West Bengal (Prevention of Violent 
Activities) Act, 1970; and West 
Bengal Maintenance of Public 
Order Act, 1970: (Res. s.) 
(XLVII-IO-12-70) 269-70 
(XLVII-:-14:-12-70), 270-74. 

BHARATI, SHRI 'MAlIARAJ SINGH: 

Advertisements of Public Under-
takings in the Times London 
(XLVII-17-12-70), 165. 

Aerodromes in Himalayan region 
(XLVII-1B-12-70), 108. 

Agreement with a Japanese firm for 
production of power tillers 
(XLV-17-11-70), 102. 

Annual damage by floods exceeding 
cost of protective measures 
(XLVI-25-11-70), 62-63. 

Assistance tor Expansion of Small 
Irrigation by Banks (XL VI-
3-12-70), 69-70. 

Backlog ot Demand for Tracotrs 
(XLV-19-11-70), 97. 

BanM~rt~rnkues(XLV-
19-11-70), 187. 

Basis for Fixing Soyabeans Price 
(XLV-19-11-70), 230. 

Consortium for Paper Making 
Machinery (XLVII-14.12-70), 3. 

Constitution of CooPerative Electri-
city Committee for rural electrifi-
cation on American pattern 
(XLVI-25-11-70), 38-39. 

Construction of Ammonia Factory 
in Iran by India under Joint Ven-
ture (XLV-9-11-70l; lee-:G7. 



BliARAT!. sHRl MAHARAJ SINGH: 
CO'I'rtd. 

Construdion of new barrage at 
Jamuna exLV-ll-ll-'ltl>. 47. 

Construction ot wat~r reservoirs on 
Bbagirathi and Alaknanda in the 
Himalayas (XL'V'fl:-9-12-79), 114. 

Crlais in Tube Industry (XLV-
17-11-70), 4. 

Damage to Crops in· UP due to Rats 
(XLVll-17-12-70), 1-5. 

Declaring of AgrieultuFal Industry 
as Major Industry (XLV-
17-11-70), 28. 

Demand and production of crude oil 
(XLVI-2-12-70), 156-57. 

Demand lor Exempting Diesel oil 
from Tax (XLV-20-11-70), 187-
B8. 

DevelOpment of Crops which pr0-
vide Raw Material for lDdustries 
(XLVI-3-12-70). 92-94. 

DireeUon issued by Reserve B_ 
of Iailia Begardillg Dem8Dd for 
Credit tXLVI-4-12-70), 6. 

Economy in expenditure of the 
varioUS! depalt:rnents (XLVII-
18-12-70), .,107-08. 

EnhaDCillg capacity of engineerjng 
goods for elQ)Orts (XLVII-
16-12-70), 144. 

Export of short-staple cotton 
(XLvn-9~12-70), 116. 

Fall in Value of Rupee (XLV-
20-11-70) .4-5 .. 

Financial assist.anceto Uttar Pra-
deSh (XLV'II-1l-12-70). Z4. 

Fixation of consumption and pr0-
duction targets ot eletriclty 
(XLVl-2-12-70), 1-11. 

Generation of Electricity through 
Atomic Power Stations 0tL'\I'-
18-11-70), 186-87. 

Goverdbaft drain project (XLVII-
9-12-70), 114-15. 

Handling of Imported and· tndigen" 
OUB· oil tn'Oduets .by public sector 
(XLV-23-11-70), 78. 

Help t.o National SeerU· Corporation 
. bT farment. in Producing Seeds 
(XLvn-lo-l2-'TO),lIt. 

Biib Speed TraiDs in India. OIltbe 
Japan.e ltatl.m (XLY-
·l'7'~U';;'1O),4L,' 

--------
. BHARA'l'I. SHlU JilA1lAllAJ:$INGlI: 

Contd. 

ImplOfeJoents in Uniforms and 
weapons SUfJlPlied to.JaWllns 
(XLVI-7-12-70). 89. 

Incentives tor worltin Bindustan 
Steel Factories (XLVI-24-11-'1O), 
9-10. 

Increase in Capacity and period of 
Telecasting of Delhi T. V. 
(XLVI....:.26-11-70). lOO-Ol. 

Inerease in mineral pf'Oductiob 
(XLVI-7-12-70), 89. 

Indo-US relations (XLV-16-11-'ro), 
Installation of wooden electric poles 

and transtermers (XLVI-
2-12-70), 245-48. 

Internal Consumption and Export of 
Steel (XLVI-8-12-70). 42. 

Iron Powder developed ·by Sweden 
(XLVII-15-12-70), 1M. 

Irregularity in supply of Tractors by 
Agto--bidustries CotpO'l'ation t1P 
to Fill'lnen of Uttar Prad~ 
fXLV-l&-1l-70); 188. 

Irriptiori affected by po'IIVer short-
age in Western UP (XLV-
11~U .. 70). 133. 

Imgationby Tubew~lls and Pump-
ing Sets in areas where Under-
ground Water is amlable in UP 
(XLVII-IO-lzi.70), 81. 

Inigation of UnevenSlopy land by 
Fountains (XLVI-3. 12-'10) , 68-
69. 

Long termagreetnents t01' export of 
iron ore (XLV-ll-l1-70), 65. 

Low Income Tourists (XLV-
20-11-70) I88-IIt. 

MaiVExpr~s Train between Delhi 
and Saharanpur besides Dehradun ,. 
EKpn!S!l <XLVJ..-44-11-'O), 163. 

Maintenance of record of good breed 
Buffaloes (XLVIl ....... 17-12-70), 180. 

Manufacture of Plastic Ship (XLV-
20-11-'70), 187. 

Manufacture of TnctQrl. aDd pow~ 
Tillers with Foreign Collaboratioa 
(XJ..V-17-11-70), 202 . 

Manufacture of Tractors by H. l\rL T. 
CttV-17.11-'1OJ, 100. . 

MloDUfacilU'e fd ~ JeIlarau.. 
<i.t.ViI-t":12-70), 141-42. 



NAME INDEX 

BHARATI, SHRI MAHARAJ SINGH: 
Contd. 

Measures to remove shortage of 
non-Saline Water for paper In-
dustry in Andaman and Nicobar 
Islands (XLV-17-11-70), 206. 

1\ BHARATI, SHIn MAHARAJ SINGH: 
Contd. 

I Role of Zoos in Education, conser- -

New Units for manufacture of Tele-
phone Cables (XLV-IO-1l-70), 

vational and Preservative aspect 
II of wild lik (XLV-I9-11-70), 6. 

Rural electrification in States 
(XLVlI--16-12-70), 143. 

. 13'1-38. 
New varieties of Foodgrains and 

Vegetables Developed (XLVI-
10-12-70), 11-20. 

Old Films telecast over Delhi T. V. 
I.. Centre for Economic Reasons 

(XLVI-26-1l-70), 17-20. 
Position of balance of trade 

(XLVII-16-12-70), 81. 
Position of imported metah in rela-

tion to requirements of industries 
(XLVI-7-12-70), 89. 

Production and consumption of die-
sel oil (XLVI-7-12-70), 2'1-30. 

Production, distribution and popu-
larisation Of liquid and gas ferti-
lizers (XLvn-14-12-70), 31--33. 

Production of Complex Fertilizers 
far various types- of Crops 
(XLVTI-17-12-70), 161. 

Production of Diesel Engines and 
Diesel Cars (XLVI-24-11-70), 
78-79. 

Production of Dry Cheese developed 
at Kamal Dairy (lIaryana) 
(XL VI-3-12-70), 95-96. 

Production of Fruits and Vegetables 
and Development of Industries 
based thereon (XLVI-3-12-70), 
91-92. 

Production of silk in India 
(XLVIl-16-12-70), 82-83. 

Progress at three coal based Ferti-
lizer Plants (XLV--9-11-70), 166. 

Prdgress ·tnade and future target in 
setting up ~i1izer taclories in 
the country (XLV-23-11-70), 77. 

Progress ma"de in the manufacture 
of Fishing Vessels (XLVII-
1'1-12-'1'), 82. 

Progress regarding Family Plan-
nioi Programme (XLV-
g...1l-1D), 167-88. 

:R.eJease of new . nrI.dy of .• eeds 
(XLVI-28-U.70h 99-100. 

Selection of Income Tax ·officers 
(XLVI-27-11-70), 205-07. 

Selection of Income Tax Officers by 
the Departmental Promotion 
Committee (XLVI--27-11-70), 205. 
205. 

Self-sufficiency in Agricultural 
Machinery, Fertilisers and insec-
ticides (XLVI--26-11-70), 101-
03. 

, Self sufficiency in arms production 
(XLVI-2-12-'10), 124. 

Self-sufficiency in Copper 
(XLVlI_14.12-70), 154. 

Separation of UraniuIIt-233 from 
thorium (XLV-ll-U-70), 133. 

Setting up of fertilizer factory at 
Dyat. port in collaboration with 
Israel (XLV--23-11-70), 79. 

Setting up of Nitrogen fertilizer 
Factory based on cheap ·atomic 
power (XLV-23-11-70). 78. 

Ship-building capacity in India 
(XLVII-18-12-70) , 109-10. 

Short Supply of Power to Tube 
Wells (XLV--18.11-70), 185-86. 

Silting of, River Beds Affecting Ir-
rigation and Cultivation (XLV-
18-11.70), 175.76. 

Success in effecting Economy in 
the Consumption of Coal on 
Railway (XLVU--I5-12-7()), 135. 

System of education on the patt~rn 
of education in East Germany 
(XLVU-18-12-70), 1-10. 

Tax ()tl use of Diesel Oil for Agri-
cultural Machines (XLV-20-11-
70), 186-87. 

Technical Education in India 
. (XLVI-?7-11-70), 204-05. 

Telephone Co~t!ons Pendins 
.ith Me~r(Jt TeI~hone hcbange 
IYLV_lj.11 .. 70). aiL 

uade relation and foreign . policy 
(XLV-U-U-7~). l~tIO. 
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-----------------------------------------
BHARATI, SHRI MAHARAJ SINGH: 

cantil. 
Underground storage of Rain 

Water (XLVI-26-11-70) , 81. 
Use of Calves from Cows of 

Foreign Breed (XLVn...;....10-12-
70), 138. 

Value of Soyabean on its Protein 
Contents. (XLVII-17-12-70), 
161. 

Waiting List for Tractor in 1975· 
(XLVII-17-12-70), 41. 

Water scarcity in colonies at New 
Delhi (XLV-I.6-11-70) , 190-91. 

Withdrawal of rationing in Bom-
bay and Calcutta (XLV-
19-11-'10), 186. 

Debates 
Personal Explanation-(Shrl ~rarji 

Desai) CXLVII-1l-12-70), 220, 
Shortage of fish supply in West 

Bengal and Assam (Dis) (XLVI-
26-11-70), 282-85. 

BBATTACHARYY A, SHRI C. ft.: 
Additional revenue to Damo<iar 

Valley Corporation from increas-
ed rate of power supply (XLV-
11-11-70), 61. 

Appointment of Pay Committee for 
the employees of Damodar valley 
Corporaton (XLV""':U-1l-70), 60. 

Appointment of Chairman of Dame-
dar Valley Corporation in consul-
tation with Government of Bihar 
and West Bengal <XLV-ll-1t-
70), 63. 

Contract for major works in Far-
akkabarrage project (XLV-ll-ll-
70),62. 

Decline in export of .Bristles 
(XLVI--;-2-12-70), 342-43. 

Decrease In export of tea and jute 
(XLVI-2-12-70), 342-43. 

Export credit advanced by State 
Bank of Indla (XLW-ll-l2-
70),182-

.Rebel :Sagas trying to sneak into 
Nagaland CXLVIl--14-12-10), 94-

Registration and eXamination of 
external students by Delhi 
University fXLVD-11-11-70), 
181. 

BHATTACBARYYA, SHRI C. K..: 
contd. 

Shifting of Combined (P & T) 
Sub-Post Office of Harishchandril-
pur in Malda, West Bengal to a 
Rented Building (XLVlI-17-12-
70). 240. 

Stoppage of power 8uppl)~ from 
Jaldhaka Hydel Power Station 
(XLVII-9-12-70), 181-8%. 
Theft of Trunk Telephone Line 
Copper Wire between Malda and 
Katihar (XLVll-17-11-70), 50. 

Debate. 

Arc~ itects Bill Cansid. as passed by 
R.S. (XLVI-26-11-70), 244-46. 

BIRLA, SURI R. K.: 

Allocation of amount from Small 
SavingS to States (XLVI-4-12-
70),45. 

Cases of human sacrifice (XLVI-
25-11-70), 128-29. 

Change in attitude of discrimination 
against Indiana in South Africa 
(XLVI-2.12-70), 149-50. 

Chinese relations with Asian coun-
tries (XLV-23-11-70), 120. 

Comparative study of State Budget 
by Reserve Bank of India (XLVll-
18-12-70), 126-27. 

Conference on State Autonomy ~eld 
in Madras (XLV-1l-1l-70), 155. 

Cotton importect by Cotton COrpotL 
tion (XLV-18-11-70), 165. 

Direct Telephone line between Delhi 
and cities 01 Rajasthan durinl 
Fourth Plan (XLV-18-11-'70), 
197. 

Diecovery of uraniUm belt In North 
A.rcot district of Taroll Nadu 
rxLVU-16-12-70), 97-98. 

DiscUlliOn bY FlCCI with Govern-
ment on Industrial Growth and 
Investment (XLV-UI..11-70) 38-
40. ' 

Donation of eyes to Eye BanD 
(XLV-23-11-70), 120. 

Doubling of Rat1wa,y Traeks in 
Northern Railway (XLV-IO-ll-
70), ~M. 

. 7·~ 



BIRLA, SHRI R.. K.: contd. 

Drive for accelerating the growth of 
Deposits (XLVI--4-12-70), 145. 

Expansion programme for attracting 
Foreign Tourists (XLVI--4-12_70), 
143. 

Expenditure On Branc'h expansion 
after bank nationalisation 
(XLVII-11-12-70). 12S. 

Export of nun-tradition items 
(XLVTI-16-12-70), IS. 

FinanCial acounts of nationalised 
bank. (XLVII-1l-12-70). 37. 

Government offices and educational 
institutions raided by Naxalites 
(XLVILJ6-12-70), 41. 

Growing tendency to nudity in ad-
vertisements. (XLV-19-11-70). 
24-

Guidelines for Investment by Life 
Insurance Corporation. (XLVI-
27-11-70). IS6. 

Guideline to States for Food Pro-
duction Target based on Intensive 
Agriculture during IV Plan 
(XL VI-3-12-70), 29-30. 

Handicaps faced by foreign tuurists 
in India (XLVII-1l-12-70), i80. 

Import of Alloy and Special Steel 
(XLVTI-lS-12-70), 37-38. 

Inadequate and slow development 
of water SUPPly and drainage 
facilities in Urban areas (XL VI-
7-12-70), 119. 

Inclusi'OD of electronics industry in 
large and small scale sectors 
(XLV1I-16-12-70), 174-75. 

Indian citizens require passportS for 
visiting Andamans (XLVI-
2-12-70), 97. 

Indian Know-how sought by foreign 
countries for setting up of steel 

Plants (XLVl-24-11-70), 48. 

Invitation to Political Parties to 
Participate in AIR programme 
on East Pakistan (XLV-IO-ll-70), 
26-27. 

Involving State Governments in 
formulating Industrial Policy 
(XL VI-8-1~7(), 31. 

Liberalisati'On of Imports (XLVII-
9,.12-70), 37-38. 
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BIRLA, SHRI R. K..: eontd. 
Loss of production due to high in-

cidence of blindness \XLVI-
2-12-70), 48-49. 

Manufacture of Harrows and 'Iill('<l'S 
in Small Sector (XLVII-15-12-
70), 106. 

Modernisation of Sick Textile Mills. 
(XLV-18-11-70), 56. 

Move for a separate homeland for 
Indians in South Africa (XLV-
17-11-7fr), 82-83 

National CommisSion nn Employ-
ment (XLVII-I0-12-70), 127. 

National income in 1968-69 
(XLVlI-16-l2-70), 174. 

Neutral group in UNO (XLV-
·16-11-70), 29-30. 

Off shore search for minerals 
(XLV-16-11-70), 56. 

Payment of Debt by Heavy Electri-
cals (India) Ltd. (XLVIT-
15-12-70), 107. 

Plan to Solve Unemployment 
(XLV-12-11-70), 83-84 

Policy regarding licences in Pr0-
duction of Steel (XLV-1O-1l-70), 
92-93. 

Preference to local people for 
Employment by States (XLV-
19-11::-70), 196. 

Problem of potable water in Ra-
jasthan (XLVl-7-12-70), 70. 

Radio Peking broadcast re: terms 
'and conditions for improvement 
in Sino-Indian relations (XLVl-
7-12-70), 94. 

Regulation of credit given by finan-
cial institutions (XLV1I-
11-12-70), 123. 

Return on Capit-al Investment. 
(XLVl-24-U-70), 95. 

Revision of Postal Rates dUe to lOSS 
on Post Card Service (XL VIT-
17-12-70), 166. 

Salaries and service conditions of 
Scientific and· Technical Personnel 
(XLVl--4-12-70), 72. 

Setting up a Corporation for 
Tele-Communication (XLvn-
10-12-70." 45. 



BIRLA, 8m R. x...:-coned. 
gettiJrg up ·twtt line between lRdia 

and PaJQstan (XLV-23-U-'10), 
41. 

Seventh Asian Advertising Confe-
rence, (XLVII-1'1~12-70), 1M. 

. Sharing of commission on cotton 
imports (XLVIl--9-12-7&), 135-
36. 

Sino-Pak aid to undergr01md Nag&s 
(XLVI-7-12-70), 43. 

State Government attempt to use 
All India Ratio fOr thpjtpurpose. 
(XL~~17-12-70). 165 

Strike/Lock-out in HM.T BangalOl'e. 
(XLVII-I5-12-'10), 2-4~25. 

study of· Convulsive Movements of 
Rajasthan De~ afte\' rains in 
July. lIno. (XLV-I2-n-W), 84. 

Study of import/export trad~ with 
Soviet Union (XLVl-25-l1-'11J), 
32-33. 

Suggestions of N.C.AE.R. regarding 
Industrial Growth. (XLV-
17-11-70), 30. 

Supply of arms to P8kistat: by 
U.S.A., U.S.S.R. and other coun-
tries. eXLV-9-11-70), 40-41 .. 

Surrender by hostile Nagas 
(XLVI-7-12-70), 72. 

Tapping sources for 1911-72 plan 
(XLVII-I8-12-70), 127. 

Tax institute of India (XLVII-
11-12-70), 125. 

Technical Committee on redevelop-
ment of spacious Government 
bungalows, Ne\v Delhi. (XLV-
9-11-70). ISO-51. 

U.S. Policy about seating of China 
in U. N. (XLVII-14-12-70), 39-40. 

Use of Chemical named 702 to raise 
Rice Production in China. 
(XLvn-H)-12-70),12'1. 

Views reprdJng separate hIS in 
States' (XLV-U.1l-70), 156. 

Visit to ADdaman i.slands by Indiar: 
citizens (XLVI-25-11-70), 127-
28. 

Widenm, of National Highways in 
Rajasthan. (XLVI-4-12~70J, 192. 

Debate. 
~ deds.ion for olock cloi"'.::e 

CIIf taWe min. (CA.) (XLVI-
~!.!-70). aea-71. 

I 
I 
I 

BISWAS. SBlU J, 14.: 

Acquisition of Birla HoUse by Gov-
ernment (Xl.V-23-"lvie) , 43. 

casual Employees of Railway Elec-
trification fOr Shift Duty and 
Night Duty. (XLVII--15-12-70) , 
61-62. 

Court case against Employees of 
South Eastern Rli.ilway for parti-
cipating in Agitation of August, 
1970. (XLV-IO-1l-70). llYi...;08. 

Cultivation of Paddy on Land along 
QuUon-Ernakulam RaHway Line. 
(XLVI-8-12-70). 117-18. 

Former police oonstable arrested in 
Calcutta for his Naxalite activi-
ties (XLV-1l-11-71}), 198. 

Help to flood victims of ltoo(!hly 
and Howrah district (XLVII-
9.12-70),65-S7. 

Memorandum by Workp.rs of Keso-
nm Industries and Cotton Mills, 
Calcutta. (XLV-12-11-70), 85--86. 

~n-payment of Arrears of Pay to 
Temporary ~way ~ploye~s 
Acquitted by Courts fOr partici-
pating in September, 19G8 Strike. 
<XLVI-8-lZ-70). 118. 

One Union for one Im;lustry. 
(XLvn-17-12-'10) , 1'10. 

Pay Scales for Assistant!! and TrBin-
ed Graduates in Railway Mixed 
Multipurpose High School, Golden 
Rock. (XLVI-8-12-70J, 116-17. 

Payment of Arrears or Pay to Em-
ployees reinstated In Service. 
(XLVI.B-12-70), 118-19. 

Permanent Machinery to handle 
Labour Disputes at Ports· and 
d"ocks. (XLV-20-li-70), 192. 

Prornotion of Senior Sbuntersas 
Drivers for Goods Train on Braneh 
Lines (Jaipur Divblion) (XLVI-
8-12-70). 119. 

STC officials visit to Yugoslavia for 
exporting rail wagons (xt.V-
11-11-70), 199. 

West Ben~l's request for release of 
water trorn !'emka Darrage 
(XLV-l8-U;''1O), 18~. 

Workers' cluh in Bharat Com-
::n~e and In4U8try, .Bfi'la1J'llDl. 
Bihar. (XLV-J2..:U .. '1iJ).71-'8. 



BISWAS, SHRI J. M.-Contd. 
Debates 

D.E.G. (Railways) IG68-69 (XLVI-
8-12-70), 339-41. (XLVII-
9-12-70), 233-35, (XLVII-
10-12-70), 202-14. 

D.S.G. (Railways) 1970-71. (XLVI-
8-12-70) 339-41, (XLV1l-
9-12-10): 233-35, (XLVII-
10-12-70), 202-14. 

• Personal Expianation-(Shri Morar-
ji Desai) <XLVIl-1l-12-70). 214, 
217-18. 220. 

Procedure for Dealing with allega-
tions against Outsiders. (XLVII-
10-12-70), 232. 

Reported closure of the daily 'Basu-
mati' and its allied publications 
(C.A.) (XLVII-I0!?-701, 193, 

195. 

BOHRA, SHRI ONKARLAL: 

Alleged statement by Home Secre-
tary of West Bengal Govt'rnment 
re: murder campaign by Naxalites 
(~L"II-16-12-70). 26. 

Debates 

Con1erment of Decorations cn Per-
sons (Abolition) Em by Shri J.B. 
Kripalani consid. (XLVI-27-11-
70), 334-40. 

D. E. G. (Railways) 1968-69 Dis. 
(XLvtI-9-12-'10), 242-47. 

D.S.G. (Railways) 1970-71 Dis 
(XLVIl-9-12-70), 242-47. 

BOSE, SHR! AMJYANATH: 
B.O.l!. .(XLVl-4-12-7il), 236-37, 

244. 
Rehabilitation of East Pakistan Re-

fUJee8 (M,) (~LVII-17-1!!-101. 

3K-9fi. 
BRA.HMA.NANDJI. SlUt! SWAMI: 

State 01 HilDachal Prad~ Bill. 
Canairl.(XLVIl-1S-12-78~, 327-

29. 
ER!J BIfl.1SRAN LAL, SffRI: 

Scherire 10r Reh'Ilbilitation of East 
BeDp.l Befupes in Ancla2inall and 
Nicabar. .<XL'Vn-l'1-12-70), 89. 

BIDJ RAJ SlNGH KOTAH, SHRI: 

Employees of Mini.stq of Fmance 
involved in smUZgling. (XLVI-
4-12-70), 137. 

BURMAN SHRI KIRIT BIKRAM 
DEB: ' 

Agreement on Setting up of a Ply-
wood Factory in Tripura. (XLV-
19-11-70), 107. 

Amendment of land reforms Act of 
Tripura. (nvrr-lO-12-7i», IS!). 

Concentration of East Pakistan for-
ces on the borders of Tripura 
(XLVI--7-12-70), 36 .. 

Conference of Secretaries of trans-
port departments of .States held 
in Agartala (XLVII-1l~12-70), 
126. 

Construction of New Roads and 
Bridges in Tripura. (XL VI-
4-12-70), 142. 

Co-operative Societies in Tripura. 
(XLVII-10-12-70), 125. 

Crossing of Border by Tripura 
Naxalite Leaders. CXLV-
18-11-7t», 178. 

Demands of Air l'nveY.ers Associa-
tion of Tripura. (XLVI-4-1.2-7tl), 
137. 

Demands of Tripura employees 
(~LVII-9-12-'70), 170. 

Enforcement of HoUSe Rent Cpntrol 
in Tripura. (XLVIl.-14-12-70), 
189. 

EzpansiQn at Iuigati(ln Facilities 
in Tripura durin,g .1~1Q..71 IllId 
lJ'11-7~ (XLVll-IO-12-'t9), U5. 

'Female education in Tripura 
(XLvrr--l1-1Z-70), 153. 

(:irie.vances of Tripura Public. 
(XLVII-~S-12-'10), 76-'17. 

foIux of I!Iut Pale E1Ifupes in. Tri-
pura. (XLVI-3-12-70), 1-.,1. 

tmnlsioas aad en~ by 
1IIIIst Pakistan I'Iftesen "I'ripura 
borders (XLVII-I6-12:"'m),88. 

Paper If1U jn Tripura (nV--f'1~l1-
"rO), 1'11. ' 



BUR¥AN, SHRI KIRIT BIKRAM 
DEB-Contd. 

Debates 

Production and acreage of land 
under food crop in Tripura 
(XLVII-IO-12-70), 125. 

Progress in drilling for petroleum 
at Atharmura arid Baramura in 
Tripura (XLVL-7-12-70). 93. 

Propagation of family ploanning pro-
gramme in Tripura (XLV-
16-.11-70), 183-84. 

BUTA SiNGH.' SHRI-Co7ltd. 

Platform at GovindgarhKhokkar 
Bailway Station (XL VII-15-12-
70). 189-90. 

Refusal of permissiOn to Nirankari 
Sikhs to visit Rawalpindi on Guru 
Nanak birthday (19?O) (XLV-
23-11-70), 9. 

Stappat.e of lIIail Trains at Khanna 
Railway Station and Rail-
way link between Khanna 
and ChandJgarh (XLVII-15-12-
70), 189. Rehabilitation of Tribals by Tripura 

Government <XLVIl-15-12-70), Debates 
100-57. Delay in Release ot Tariff Commi-

Rice yield in Tripura (XLVll- !Irion's RePort on price of Art. Silk 
17-12-74), 191. yam (CA) (XLVI-U-U-70>, 

Schemes tor Development or educa- 182-84. ' 
tion amongst tribals of Trlpura. 
(XLVII-15-12-70>. 75-'18. . C 

Scheme fOr grant of loan tor Power CHAKRAPANI, SHRI C. K.: 
and Diesel Pump in Tripura . House Rent Allowanee to Staff 
(XLvn-17-12-70), 191. Worlting at Rajuva, Kosad. Ut-

Scheme for marginal tarmers and ran, Udhna .etc. (XLV-l'l-ll-
Agricultural Labour. Tripura 70), 117. 
(XLVII-17-12-70), 192. Implementation of decision of Im-

Scheme for providing land ttl land- plementation and Evaluation 
less tribals to Tripura (XLVII- Committee regarding Charge-
10-12-'10),180. me'll of Sindri Unit of Fertiliser 

Strtting up Of a lute Mill in Tri. Corporation of India (XLV-
pura (XLV-13-11-70), 178. - 9-11-(0), 1113-64. 

Smuo:gling or coins into Pakistan Indian Coffee Worken' Co-
CXLVI-4-12-70),136. operative Society ,Ltd. ,Delhi 

Stri}:e threat by panel of lawyers (XLVII-l 7-12-70) , '17. 
of Tripura Government (XLvtI- Recommendations of Flood Control 
16-12-70). 75-76. Board. New Delhi (XLV-ll-ll-

Surv~y report for extension of'Rail. 70), 156. 
way line from Dharma:nagal' to Stoppage of West Coast Express at 
Agartala <XLV-17-11-7D) 172. Tirur Railway Station (Southern 

Tripura Govemmentscti'eme k em_Railway) (XLVI-24-11-?O), 169. 
~loYTRent (XLV1--3-12-70) , 161. l>ebates 

BUTA SINGH, SHRI: C~tution (Amendment) BiD 
Appointment Of deputationists of (Amendment of articles 380 and 

department of company .!!airs in 332) by Shri Surai ~haJl: Con$ili. 
the inStitute of comPanysecret&- CXLV-12;.11-70), 293-11. -' , 
rlee of India (XLVU-1l-12-:10> Scheduled Castes ad Sched'iUed 
143. " ' Tribe!tOrders (Amendment) 

Investigatiens .gaiDstV\1 Narula Bill: Consid as reported by J.C. 
Ftnance:Pvt. Ltd. ua..vn- (XLV-23-11-70>. %2.9-81., " 
n·12~).lG. jCHANDRA. SHRIl4ATI JYOTSNA.: 
J>~~ to, Central Govurunent \ . Acc.wmtWed ProYideot i'lmd' dues 
:~ees (XL~1a..~-'10). In ~n ,(;n.:vn-l'l-,12-70). 

______________ ~I 228. (18-12-'10),208. ' . 



CHANDA, SHRIMATl JYOTSNA"':" 
Contd. 

Construction of dam on Borak 
river (XLVll-9-12-70), 189. 

Influx of East Pakistan Displaced 
persons to Assam ~nd Tripura 
and their Rehlibilitation (XL VI-
26-11-70), 193-94. 

Paper and Pulp Projects in Assam 
(XLVI-24-11-70), 161-62. 

Regional Engineering College, 
. Sil('har (XLVI-4-12-70), 107. 

Restoration of Trains for Southern 
A~lm and Tripura (XL VI-24-
11-70), 162. 

CHANDRA 
SHRI: 

SHEKHAll SINGH, 

Alleged fraud on public by film 
producer, R. K. Nayyar (XIVII 
--18-12-70), 116-17. 

Alterations in flats demolished in 
Naraina Colony (XLVI-7-12-70), 
139. 

Amendment of Labour Laws 
(XIVll-17-12-70), 66. 

Amendm~nt of Labour Laws 
(XLVI--17-12-70), 67. 

Amendment of l.abour Laws re-
garding computing of overtime of 
workers (XLVll-17-12-70), 6'l. 

App,als on income tax assessment 
(XLVII-1l-12-70), 60. 

Appointment of General Manager 
o~ Canteen Stores Department 
(India) (XLVI-2-l2-70) , 73~74. 

Bond from medical students for 
serving in villages (XLVI--7-12-
70), 77. 

Construction of Houses for staff of 
Naval Submarine Project, Visha-
khapatnam (XLVII-14-12-701. 
66-67. 

Discussions between General Mapa'-
ger and Staff Assoesiation of 
CSD(I) (XLVI-2-12-70), 8. 

Distribution of Lambretta Scooters 
in Delhi Throueh MIs Allied 
Motors Private Limited (XLVI-
8:-12-70), 54-55. ., . 

Draft Brochure 6n Voluntary Arbit-
ration (XLvU-17-12-70), 66. 

CHANDRA, SHEKHAR SINGH,. 
SHRI-Contd. 
Effect on the Economy of Asansol 
Coal Mines due to revised Policy 

of Bank Loans and Advances 
(XLV-20-11-70), 31-32. 

Filing of income tax returns by 
Shri R. K. Nayyar (XLVII-IS-
12-70), 113-14. 

Filing of !Dcome tax return. by 
Shri R. K.. Nayyar <XLVII-18-
12-70), 115-16. 

Grant of import licence to Bharat 
Carpets Ltd. (XLVI-2-12-70), 
220. 

Grievances of Railwav Doctors 
(XLVI-8-12-70), 184-85. 

Implementation of Indwrtrial Licen-
cing Policy (XLV-IO-1l-70), 
199-200. 

Inconvenience of Registration Co-
unter of Parliament !Street Post 
Office, New Delhi (XLVII-lO-
12-70), 69. 

India's proposal for bringin~ peace 
in Vietnam (XLV-I6-11-70), 71-
72. 

Installation of Meters at Residences 
of Telephone Subscribers served 
by Cross-bar Exchange in Delhi 
(XLVlI-lO-12-70). 68. 

Introduction of E.P.'F.' Mis Bharat 
Carpets Ltd. Faridabad' (XLVI-
26-11-70) 63-64. 

Introductio~ of E.S.!. Scheme in 
Mis Bharat Carpets Ltd., Farida-
bad (XLVI-26-11-70), 62-63. 

Manufacture of Small Car wit'il 
Foreign CollaboratiOn in Public 
Sector CXLVII-15-12_70), 56. " 

Money blocked in excise duty 
(XLVI-2-12-70>, 80-81. 

Payment of income UIX and wealth 
tax by film producer Slhri R. K. 
Nayyar and his wife (XLVII-
18-12-70), 114-16. 

Promotions in Canteen Stores De-
partment (India) (XLVI-2-12-
70) 81-82. 

Purchase of alcoholic liquor by CSD 
m (XLVI-2-12-7Q), 80. 

RBilWay Employees involved in 
Thefts and Looting in J'ehanabad' 
COurt StatiOn (Estern RailwaY),. 
(XLVII-15-12-70l, 82. " 
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SHRI-C~d. SINGH. CHANDRIKA PRASAD. SH1U: _ 
Range of Proposed T. V. Stations ~asion ot income tax by traclerw 

in Srinagar. Bombay. POOIUl anti Ul Moradabad (XLVII-1I-12-70) 
Calcutta, Lucknow Kanpur Wi. • 
Madr&i etc. CXLviI-I0-1~~70)' Evietion notice to Defence Emplo-
11. • yees of Kanpur (XLVII-I4-12-

RecrUitment in Army's Judge-Ad- 7.,), 13. . 
vocate Generals' Branch (XLVII Financial assistance t<> Uttar 
-14_12-70), 67. Prade.~h (XLVII-1l-12-70), 20. 

'Snake found in water. tap inJhil- Fundamental Rights of Trade Unions 
mil Colony. Delhi (XLV-UJ-ll- (XLVII---,-15-12-70). 45. 
70). 128-29. . Grant of Advance increments ...... to 

Suitable jobs for Indian doctors Air Hindi Stenographers (XLVl-·-
coming from abroad CXLVIl-l6- -3-12-70). 121-22. 
12-70). 57-58. . Mass reversions of Loco RUnning 

T. V. Development and kpension Staff' of Ajmer Division (Western 
Programme (XLVII-IO_l2-70) Railway) (XLVl-8-12_70) J09. 
71. • Outstanding' amount against' Delhi 

S'nortage 'Of P.ostal Orders of De- Charkha MandaI (XLVll-lS-I 2-
nominatiofr3 of Rs. 8 and above 70). 87. 
in Delhi (XLVII-lO-U-70). 68. Pay scales ot employees of Khadi 

Tax evasion by Shri R. K. Nayyar Gramodyog Bhavan, New Delhi 
(XLVII-18-12-70), 117. <XLVlI ..... 15-12..70). 86-87. 

Transport facilities to employees of Police conference lit Hydera'bad 
Canteen Stores Departm~t, Jed. (XLVI-2S-11-70). 100-01. 
Pur (XLVI-2-12-70), 72-'13. Promotion to the post of Clerks 

Valuation of immovable property Class I in Accounts Department 
for purpose of Wwth Tax (Eastern Railway) on. SeniOrity 
<XLVII-1l-12-70), 57. Basi-!f (XLVII-15-12-70) 130-31. 

VDits by Armed Forces omcers ReinstateJWmt of Emp1DeM retren-
abroad f'Or private reasons cbed by Elecriftoatian Department 
(XLVII-14-12-7(1). i5-66. Allahabad Division (N<!rthem 

Work in Collieries affected by atrike Railway) (XLVI--8-12-70). 191-
of Railwannen in AMnIOl Pistt. 92. -. 
(XLVl-.24-11-10), 87. Representation by All India Loco 

CHANDRIKA PaASAD. SHRI: Running Staff AS8Oeiationabout 
Avenues of Promotion of '-ochers llJ..elfects of diesel smoke 

employed in Railway Sebools (XLVl-3-1lt-1O). 158-59. 
(XLV-17.11-70). lt3. Recommendations of Enquiry Com-

BoundJll7 di.!IP\lte betweea Uttar mission 01) <:oWoBeII of fielay in 
Pradeeh and Bihar (XLYl-tS- setting publlc claims <XLvn-
11-70), ~100, 15-12-70), 167. 

Bevjsiow; taken by Jomt Ormsulta- Rewards to the Informers· of Ineome 
ttve Kac:b.inerY (XLVU __ 9-U-70). Tax rv..dm (XLVI-4-12-'10), 
162-44. 183. 

Declaring of N.ational DiBjpline Scheduled Caste employees in Cen_ 
Sc:Mme lnstructQrs -*. ..... wjt!.'1. . tral class and Ceftmie Beaea'rch 
C.P. fld./D.P.t:d:. (XLV~2,.70). ~, ealcatta (XLV1I-e-12-
139. 70); 110-'70. 

~lara.f;,i,QJ) of QIIIee Jku'.enof i*d fOf P,ameJ, an4 ~ QaIeea 
Regjatered Trade JlDi., on J\ail- at .Wsar .fW'.-tern ~ilway) 
w~ ., ~t" _WQriuaen(JI,'J.vn-t"~12~70). ~1 . 

. (XLVl-.8-1Z>-1.O) , ~. . Debteu 
lWcaitlion 9f ~ ~teI P .... Q. (9~) 1",",89 (~~-

(XLV-l7-1i.o'10»,lta. a.-l~1O). 2S'7-40. 
---.---~ 



CHANDRIKA PRASAD. SURI 
-Contd. 

D.E.G. (Railways) 1968-69 (XLVII 
-9-12-':'0), 271-77. 

D.S.G (Genelal) 1970-71 <XLVI-
8-12-70). 737-40. 

D.S.G. (Railways) 1970-71 (XLVII-
9-12-70,. 2'/1-77. 

Indian '(I [edicine Central Council 
Bill: 
Motion to palill (XLVII-I0-12-70), 

280. 
Obituary References (XLV--D-ll-

70), 15. 
Sd:teduled Castes and Scheduled 

Tribes Orders (Amendment) Bill 
Consid. as reported by J.e. 
(XLV-23-11-70), 283--86. 

CHATTERJI, 
KUMARI: 

SHRI KRISHNA 

Extraction of Cooper in Collabora-
tion with Sikkim Government in 
Darjeeling Hill Areas (XLVll-
14-12-70), 16. 

Debates 

Committee of the Welfare of S.C. '" 
S.T.-Election (M) (XLVII-9-12-
70), 229. 

D.E.G. (Railways) 1968-69 (XLVII-
9-12-70), 236-38. 

D.S.G. (Railways) 1970-71 (XLVlI-
9-12-70). 236--38. 

Law and Order situation in West 
B~ngBl (Res) (XLV-20-11-70), 
308-12. 

Obituary Reference (Death of Shri 
Thirumala Rao) (XLVl-lO-1l-7Q) 
9-10. 

Prices of Essential Articles (Res} 
(XLVI-4-12-70), 270-72. 

Rehabilitation of Ea6t Pakistan Re-
fugees (M) (XLVII-17-12-70), 
392-94. 

Reported escape of two Pakistani 
women with important documenta 
to' Ptikistan (CA.) (XLVI--8-12-
'70), 199-202. 

West Bengal (Prevention of Violent 
Activiti~) _ Act, lIno and West 
.Bensal Maintenance of" Public 
Order Act, 1970 (Res.) (XLYII-
14-12-70), 87--91. 

- -- .ii3S-LS::-72-.tO. 

CHATl'ERJI, SHRI KRISHNA 
KUMARI-Contd. . 

CHAUDHARY, SERI NTIMRAJ 
SINGH: 
Coal Mines (Conservation anel 

safety) AlI>endment Bill: 
Int (XL'I-27-11-70). 269-70. 
Consid. (XLV-9-11-70). 280-81. 

313--18. 
Consid. CL. (XLV-9-11-70). 318-

23. 
Motion to pass (XLV-9-11-70). 
328-29. 

CHAUDHURI. SHRI TRIDIB 
KUMAR: 
Financial Aid to Flood-affected 

States (XLVI-27-11-70), 87-89. 
Loss ttl standing jute crop in west 

Bengal due to floods (XLV-
19-11-70). 11». 

Progress at Halma Refinery Pro-
ject (XLV....::'9-11-70). 82-84. 

Seminar under Indian Pulp and 
Paper Technical Association OD 
use of Agricultural Residue 
(XLVI-3-12-70), 15. 

Statement made by Chief Minister 
of Mysore regarding decision of 
CE'ntral Govermnent to raise llay 
scales of its employees «XLVlI-
11-12-70). 173. 

Debates 
F::ti'ure of Government to protect 

tIle life of Mrs. Parul Bose in Cal-
cutta (M) (XLV--1l-1l-70l. 342-
43. 

Motion for Adjournment (XLV-
23-11-70), 206. 

Reported decision of the Govern-
ment on majority participation iD 
the Foreign Oil Companies (CA) 
(XL VI-25-11-70), 2()5-06. 

West Bengal <Prevention of violent 
Activities) Act 1970, and West 
Bengal Mainte~ance of Public 
Order Act 1970 (Rs.) (XL VII-
14-12-70), '332-36. 

CHAUHAN,. SHRI BHARAT SINGH: 
Apprehension of Silver Smuggler 

in Bombay (XLV_20-11-70). 161. 
Arrears of Income-Tax (XLV-2t-

11-70) 212-13. 
Arrest ~f a lniUtarY truck drtvet 

i"l Tle1N (XLVl-7-12-70), t23~ 
Deposits in the Nationalised Banks 

(XLV--20-1I-70), 170-71. 
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: 'eBAUHA.."q, SHlll B. S;: contd. 
I)ebatei '. 

DOubtful na1ionality' of a,. J4inister 
in Assam Government' (Xt,vJl-
IB-ll.'D) 14-75. . 

Expendittir~ o~' fOreign. vilit5 of 
. Ministers (xr.VII-18-:1~-'10), 97-

98. 
Death of Shri Baldev SiQgh (XLV-

]8 .. 11 .. 70). 149-50. 
Foreign tfips of Chief of Publica-

tion Division (XL VlI...,..l '1-12-70). 
217. 

Forest based indutltrial "~e~ for 
Small Scale Industries' (1U.\TI-
M-11 .. 70:>. ~8 .. ~. 

Kangar Una Urban Co-ope.rative 
Society, it.X. "Piita,n ~ew Delhi 
(XLV=19-11-'1O), 11&: . 

Pakistan's reports to inclu4e ,Aaam 
in its t~ftOTy (XLW-16-I2-
'10) 191. 

Reported human sacti1ice made in 
Kali temple in R:ajUthan (XLV-
U-11-W), 104. 

Request for tran&fer of certain Em-
ployeesof Hapur Sub-DiviSion 
(Northern Railway) (XLV-I7-
11 .. '0), 100. 

Schemes by employment bureau 
to solve unemployment Problem 
(XLVl-2-12-70), 231-33. 

Seisure of gold from a broat near 
. Boftlbay (XLVl--..+f2-'ro), 169. 
Steps taken ~ minimiSe eXj)endi-

ture and time on an ~i('ln 
Petition IXI.:Vi-Z4-tt~70). 43. 

Temporary StationMasters, Assjs-
timt station M~, GUards, Tic-
ket . Chee1let!; andBookiflt Clerks 
oil ll\diaft ltail"'aYfI Utt;V~!4-11-
70), 91-•. 

Venera! Diseases (XLVtI-14~I2-
'70) 1V2-"'. 
~o~. WhO" of freedom ftpters 
. (Xt.V'It-18-1'2-10), 119. 

CHAVAN SHRI D. R .. -'~'. 

1 "'~~fld:n7:l.c4:'..~·~~ 
tl}e.'Dre.t~. ttm.~=,(CA) 
<::tLVl-2!r-l -'7D? ~-

~v: A!!J. s,HliIl. 1,'1.- • 
allini on ~. (NXH. Dis) 
: JIL~W"lO' ......... 2. 

f 
\ ,~VAN. Silm·Y. B.: coal .' 

Foreig.n Exchange ftegiilstion 
(~em:iment) BW.; • 
Int. (XLV.....J.S-U-7G). ~. 
Consili. (XLVl-25-11'.70), 231-39. 

274--82 . 
Consid. ~. 
(XL VI-25-U-1D>.26&-to. 
,MotiQn to pass .(XLVt-:Ii~ll-
70), 291. 299-300. 

For.igl} ~ Reg\Ilation 
(Amendment) OrditllllD 1976 
(Res) (XL.Vl-.,U-'10), Uft-39. 
274--82. 

Reported cuu;ure of Clearinl lklus-
.eIi QI. ~ in Bihar lUU~ting in 
industries . aDd trade CODling to 
a standBiill (.CA) (XLV........;.22-11-
70), 196-87. 199-201. 

CHITTYBABU, SHRI C. : 
Clarlftcation of Duties ~f 'Celeprin-

t,r operators on Southern Rail-
way (XLVlI-15-12-'1'0); 1113-84, 

Non-payment of special .. &1 to sig-
naUers On the utilil!lCltion of ~ .. ir-
less Operators on "Mic:.rowave 
Tell"printen" (Southern Railway) 
iXLVlI-15-12-'ro}, 141·42. 

'Sl>ecial Pay to Signallers working 
On T~lePt'inte1'S Oft Southern 
Raiiway tXLvn-15-12~70). 
lU-,4.3 . 

Special Pay to Wirelel'J OlJt!Tators 
.' warkiDC ':on RadiorekpriMers 
rXLVIJ-15-,12-70). 14o.M. . 

Vacant POs\f1 of Seuior Wir~'!88 
. Operatotos!Wir1ess' Tra,~ "Super-
v~iortl (8out':~' •• nway) 
CXLVn-l~12-70}, 184. 

nt~tt. 
D.E.C. (General) I11t18-69 CXLVl-

"'lJ~;O). Jtt~. 

D.S.G, (Get.et'all lna-71 (~VI-
8.12-70), 291-95. "_ .. 

~tjt>~~, S~~ ~~; ~~ 
A~.d.·~~_" in 

India (XLVI-2.ol~_j ...,.. 
~ serviW! in, North Bihar (XLVU 
"':":U;;t%-1m. 118. .' '. 

"A~cetnMtt Of ·Pt#ffo~. ,i)vtng 

· ~~~~a~1l!1o~i~~1t~ 
_, ". _'f _. __ • __ .... __ , __ . ____ ..•••• _ ... _ ••. ____ •. ~ .• _ •• _, 
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CHAUDHARY, SHRI VA.L.l\J1KE--'-

contd. 

Appeal to big powers to keep away 
frOnl Inellan Ocean (XLV·23.l1. 
70), 60. 

Arrest <Jf Naxelites m; a result of 
action bye.H.p: (XLV-18.U-
70), 111-12. . . 

Central Government employees 
working in otnces aDd public 
utldertaltings in Bihar (XL V--
11-11-70), 176. 

Chief Ministers' Conmenee ~eld in 
SePtember, } 970 (XLV-l 2-11-
70), 69-70. 

Collectieu of tax from rulers of 
tormer Inclian States in Rajasthan 
(XLVI-Z5-11-70), 79-80. 

Cornmil1Sion to enquire into working 
of Sugar lndu~try (XIN-12-11-
70), 139-40. 

Concealed Money sent to Political 
Party or Leaders (XLVI-27-11· 
70), 187-88. 

DeVelopment of Cottage Industries 
d1,lring Fourth Plan (XLV....;l0-
11.70), 167-68. 

Diplomatic relations with Taiwan 
(XLV-9-11-70), 161-57. 

Direction given bY Government to 
Nationalised Banks Re: Credit 
Facilities in Rural Areas (XLVI-
27-11-70). . 

Disposal of Accumulated Stocks of 
Sugar <XLV-12-11-70), 100-02. 

'Floods in rivers of district Unnao, 
Uttar Pradesh (XLV-18-11-70), 
1l~16. "-

~iction of Indian traders from 
Ceylon (XLV-16-11-70), 142. 

Finali .. ation of senl<ll'ity list of 
s1,lperintendents in National Sam-
ple Survey Directprate (XLVII-
16-12~70), 132-33. . 

Insufficient water from river Ravi 
for Raja.than ~XLV-ll.U.'O), 

In. 
Manufacture of Power Tillers 

<XLV-le-.U,.7.o1, 1-68. 
1!JhIrnet'andum on' foftigll policy 
'su1:lrn1ttc!d to Priml! Mibister 

(XLVI-2.12-70), 20~-06. 

CHAUDHAJ;tY, SHRl V A.U.llK&-
contd. 

Trade with TaiwAJ. <XLVI-H-ll-
7i}),65. 

Murder and Daco1ts -in West Bengal 
sinceimposiUon of President's 
Rule ,XLV-l&-U.70). 109-10. 

News about a bomb kept in the 
plane during .. Prime Minister's 
foreign tOUl' (XLV-U~1l-70). 
176. 

New Industries in Uttar Pradesh 
(XLV-IO.11.70). 84. 

()(!cupation of Bbutan TerritorY by 
China (XL VI-2-12-70), 2M-05. 

Oil refinery in ~oa (XLV-9-11-70), 
193. 

Popularisation and Advertisement 
of Khadi and Handloom in Foreign 
countries (XLV-lIHl-7Q). 116-17. 

Production and Export of Steel 
(XLV.:....I0-11-70). 168 .. 

Request from Ceylon for Supply of 
Sugar (XLV-12.11-70), 100. 

Rupees one i:rore loan to be floated 
by Delhi Development Authority 
(XLV:....1S.U-70). 122-24. 

Scheme to provide Employment 
Yeilding R ... 100 per Family 
(XLV-12.11~70). 75~76. 

Strike in Durgapur Steel Plant 
(XLV-IO-1l-70), 168. 

Strengthening of trade relations 
with foreign countries (XLV-
11-11-70), 66. 

Strike threat by Jute Mill Worl£ers 
CXLVl-26-11-70\ -'13-14. 

PAMAW, SHRl S. R.: 

Administrative Set up in Heavy 
En&i.I;1eeriJ;lg Corperation (XLV-
10.11-70), 72-73. 

Agreement with Russia for ~rt
ing Goods from Soviet-assisted 
PrQJects (XLV..,..l3-11-7), 211-

Bokaro' steel Plant (XLV-l'-ll· 
70) 138.. 

8uil~' 01 ShiPs by X~!llavia 
.' fOt: India CXLY-20-U-7tJ}, 103-

04.' 
--- ----.-~- ------~-
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DAMANI, SHRI S. R.~td. 

Capacity t utilization and actual 
prodUeUon in fertilizer factories 
in Public and Private, seeton 
(XLV-I'1-4-'lO), 161-63. 

Consumption of liYertilizer and 
StepG to Dispose of Accumulated 
Stock. (XLV-I9-11-70). 233. 

Conversion of LoatlS into equity by 
Public Financial Institutions. 
eXLV-20-11-70), 6~-66. 

Decline in exports 01 upmeanese 
ore CXLVI-2!;.1l.70). 163-65. 

Establisbment of New Naptba-
based fertilizer factories (XLV-
23-11-70), 95. 

Examination of Annual Report of 
Reserve Bank of India (XLV-
20-11-'10). 106--02. 

Expansion of Tyre-manufacturing 
Units <XLVI-24-11-70), 31. 

Export and import performance 
of Minerals and Metals Trading 
Corporation (XLV-1l-1l-70),157. 

Extension of air services to Shola-
pur CXLVTI-1l-12-70), 27. 

High yielding varieties programme 
for Cotton Oilseeds and Sugar-
cane (XLV-19-11-70), 236. 

Import of tractors during 1970-71 
and their manufacture (XLV-
19-11-70), 234. 

Increase in Public Sector Outlay in 
Annual Plan (XLV-18-11-70), 
133. 

Iron Ore supplies to Japan (XLV-
18-11-70), 57. 

Manufacture of Scootero in Public 
Sector (XLV-I0-1l-70), 212-13. 

Negotiations with Rumania for ex-
porting iron are (XLVI-25-11-'10), 
162-63. 

Position of Balance of trade bet-
ween Yugostavia and India 
(XLV-ll-U":70), 51. 

PriCe Rile registered for Food 
Articles and other C9mmodities. 
(XLV-20-11·70), lZ--Z4. 

Production and demand of petrole-
um products by 1971 (XLVI-2-
12-70) , 153_, ______ _ 

DAMANI, SHRI' 'So R.-contd. 

Progress at Khetri Copper Project 
(XLVI-Z-12.70). 153--56. 

Proposal for Manufacture of Scoo-
ters by Raja:rthan Indtmrial and 
Mineral Development Corpora-
tion (XLV-IO-ll-70), SO. 

Proposals for letting up fertilizer 
complex by Mtl Bindustan 
Lever (XLV-16-11-70), 59. 

Refinary .Agreement with Foreign 
Oil Companies (XLV-9-11-70), 
77_78. 

Report of the export committee on 
unemployment (XLV-ll.11-70), 
94. 

Second Oil RefInery for Assam 
(XLV~-ll-70), 37. 

Setting up of New Units tor Items 
on Banned List (XLV-17-11-70), 
137 

Setting up of zinc smelter plant 
at Visakhapatnam (XLV-16-
11-70), 163. 

Sile; for New Steel Plants in 
South eXLV-IO-ll·70). 71-72. 

Suggestions made by India to 
World Bank's meeting (XLV-
20-11·70), 102-04. 

Wacon deal with Yugoslavia (XLV-
18-11-70), 92. 

Debate. 
B,O,H, (XLV-20-11-70). 241J. 
P£tablishment cd' Cotton Corpora-

tion of Ind;a (DS), (XLVI-
2-12-70), 475-76; 

lnduetrial Production in Fourth 
PlAn (H.A.:H.Dis.) (XLV-IB-ll-
70), 333-36. 

Subversive and viQIentactivities in 
the country I(M) eXLV· ... -1B-ll-
70), 307-~. 

Tuation Laws (Ainehament) Bill: 
Motion to pUa, .' al· amended 

. {XLV-17-U-70), 3Il0-02, 306, 
308. 

-------.---------



DANDEKER. SHRI N: 
Alleged IIlBIlhlUldling of Sbri K. M. 

Koushik by Police at Nagpur 
RaUway Station (Q.P.) (XLV-
la..1l~70). 241-42. 
Conference of Decorations on 
Persons (Abolition) Bill' by 
Shri J. B. Kriplani: 
Consid. '(XLVII-Il-I2-70), 299. 

Establis:h!nent at Cotton Corpora-
tion of India (~.) (XLVII-9-
12-70), 334-39. 

Salaries and AllOW8l1ces of Minis-
ters Bill: 
Int. (XLVII-1l-1~70), 255-56. 

Taxation LaWs (Amendemnt) 
Bill: 
Consid.. as reported ,by S.C. 
(XLV-IO-Il-70), 330-40. 
Consid. CI. (XIN-16.11.70). 
240-43, 249-51, 255-60. 264-85, 
269--72, 279-84. 296. 298, 301-03 
(XLV-17-11-70>, 229, 258 261-
~. ' 

DANGE, SHR S. A: 
Establishment of Cotton CorpOra-

tion of India (Dis) (XLVI-
2-12-70), 468-75. 

Neville Maxwell's book, 'lndias 
China War" (St.) (XLVU-16-12-
70), 349-50. 

DAR. SHRI ABDUL GHANI: 
Adult EducatiOn through Broad-

casts and T .. V. (XLV-l 9-11.,.70) , 
61. 

Agricultural Cess received by 
States (XLVI-3-12-70), 116. 

. Air Accidents (XLVI-4-12-70), 108. 
Allocation of foreign exchange 

(XLVII-1l-12-70), 88. 
Allocation of foreign exchange to 

Mtrllims desirous of going to 
rellg'ious pla~ : (XLVll-IB-12-
70), 75. 

Allotment of LaBd in Faridabad 
and Gilrgaon 'for West Bengal 
lndusrialists (XL VU-15-1~ 
70), 118. 

Allotment Of Newsprint to News-
~ in I!ngli&h atld National 
Languages (XLVlI-17-12-70), 
193 .. 

Appointment of Ministers\EX .. 
. I4.iDifiers in Undertakings 

(XLV-1&-U:"70). li9-8C), ,',: 

DAR, SHRI ABDUL GHANI-contd. 

Area under developed seeds, State-
wise (XL VI-3-12-70), 115-16. 

Availability of T.V. Facilities in 
urban and rural areas (XLV-
12-11-70), 59. 

Bill for Rehabilitation of Refugees 
(XLV-19-11-70), 59. 

Bill regarding free supply of glass-
es, teeth and eyes (XLV-2S-H-' 
70), 184. 

Chances for Scheduled Castes and 
Sdheduled Tribe:; as Ambassa-
dors, High Commissioners etc. 
(XL VI-7-12-70) 60. 

Colorisation of Vegetable Oil 
(XLVI-26-11-70.). 55. 

Comparative prices for medicines 
produced by public and private 
sector (XLVI-7-12-70), 101. 

Completion of defence roads 
(XLVII-18-12-70>, 6'1-63. 

Construction of Cheap Rest Houses 
and Garrages on National High-
way (XLVI-4-12-70), 107. 

Damage to cars taking part in 
Asian Highways Rally in Delhi 
(XLVII-9-12-70), 33. 

Development 
check post 
52. 

of Hussainiwala 
(XLV-1l-1l-70~ 

Development of new Variety of 
seeds of Agricultural Commodities 
(XLVI-3.12-70), 114-15. 

Distance Restriction for Travelling 
by Trains (XLVII-15-12-'10), 
119. 

Enactmept of some J.egislat.1on in 
place of Preventive Detention 
Act (XLVII-9-12-70) ,6'7-68. 

Enquiry into the paDlphlet Pub'~ 
Jished during presidential election 
in 1969 (XLvn-18-12-70),31.82. 

Expenditure on Ministers Bunga-
\ lows and their servant quarters 

(XLvxi-14-12-70), 100. 
Financlal aid to· tea traders 
(nyn~-12-'iO), n~..2o. 
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DAR, SHRI ABDUL GHANI-contd. 

Foodgrains and Sugar Supplied by 
Central Government to States 
aa.;Vll-1'T"12-TO>. 195. 

ForeigB excilange earned from 
fDreigD t~ during the last 
three years (XLV-ll-ll.;7D), 
56. 

Help to Drought Affected Areas 
during la3t three years (XLV!-
~-12-70), 113-14_ 

HoUSe building advances to Gov-
ernment servant. (XLVl-'1-12-
70), 58. 

Incentives to traders for exporting 
various !:terns (XLVIl-16.12-
70). 127-30. 

Increase in Number of HajeH 
(XLVII-l .... 12-70). ISS-56. 

Increase in prieell of Metals 
(XLVII-14_12-70). 156. 

Legi 1lation to ban allotment of 
Fertile Land for Industrial Pur-
poses (XLvn-17-12-70). 95. 

Loans given by Nationalised Banks 
to Scheduled Castes BJld other 
peOple of Low Inome Group 
(XLV-20-11-70> , 141-47. 

Loss due to Failure of Communica-
tion Lines (XLV-lt-1l-70). cro. 

Loss 3uttered by Rail1llBYS d\~ to 
Breaches in Railway Linea 
lXLV-IO-ll-70> , 55-56_ 

LoS8 to Khari! crop during last 
three years due to fl()()(b 
(XLV-12-11-7D>. 58-$9. 

Loss to P " T Department due to 
Floods (XLV-f2-1V78). -fit. 

IoIeUure:J adopted wcl!leck fIaoda 
a:tld sto~ of Rain Water in 
Bihar and P.:Jjasthan (XLVIl-
17-12-70). 77. 
H~ of 8a"". AdiYaIiJ aad 

Sehedtded Tribe Oftkem <XLV-
11-11-"). M. 

Opening Of FAIR Price Centres 
or Sale of I!teel (XLV-17-nolO), 
12. 

P .... ' .... -~ "" .".",. to 
Vid Sauc:U Atebia (XJ..VD-

_ 1"u..70>. W. 
Peraona belong.. to B~' -.d 

commUriitiell on the Board/! 01 
tItrtIeton f)'! Pu1:dic: "nd~ 
<XLVl-2T-l1-'I'O'l. ts-U. 

DAR, SHRI ABDUL GHANl-ctmU. 
Politponm9nt 01 GOltten i'uW_ 

Celebration b1 Aligarh Univer-
nty (XLVI-2Ml.'IO) , 1Ii,; 

Product:on of fruit by Caltivawrs 
ha\'ing land less than fhre acres 
(XLV-19-U·'n).59. 

Protest by student-s against 
Amendment of AUgarh M13lim 
University Act (XLVI-27-11-
70). 169-70. 

Provision of Direct connections 
with State CaPitals (XLVIl-17. 
12-70). 199. 

Recruitment of Muslim, and Hari-
jam In the army (XLV-IS-lI-
70). . 

Registration of Punjabi Language 
Teachers in Employment Ex-
ehange in Delhi (XLV-ID-ll-
10). $8" 

Registration ot Steel Dealers and 
Consumers with Hindustan Steel 
Ld. (XLV-1O-1l-70). 56-57. 

Rehabilitation of Repatriates from 
Burma in Madra.a and other 
parts of India (XLV-12-11-7D), 
163-64. 

Repnr.entation received by Prime 
Minister from refu,:ees. ex-army 
officers and others of Ambala 
cantonment (XLVl-7 .. t2-70), 
'1'. 

SaDita1'1 ArraftlemerJta at Railway 
Stations and in Trains (XLV-
17-11-70), 61. 

Scbeduled Ca5te.sjTribes and Back-
Wa1'J1 c1aues employees til Pub)1e 
Undertakinp eXLVI-H-ll..;'PO). 
85-86. 

Separate l.1niWU'llitiea fer f!HfenIrIt 
J,taeua .. (XLVJ.-+.ls..m-. II. 

Setting up New Milla <JlLVl-a. 
IJ.70). n 

IIIn*iq up Of .oil N~ in ItIICh 
State act union Terr:Her, (XLV 
-16-11-70), 49. s-.. kilt due to c .... uu. ba 
_ (XLVU .... ,U .. ~70' .... 

Small car in Publki Secior CXLV-
10-11-70), lUI-tO. 
~ael. -~ ift- tWtt 
... ed expealiture ...... 
(XLV-t1-1.1-'tO),W. 



_._--_ ...... ---.--_ ........... - ._ .... _-------------------_.------
DAR, SHRI ABDUL GHANI~Cd. 

Unemployed regiJtred with Emp-
loymem: EKchanfes.{XLVI~ 
26-11-70), 171-72. 

Debates 
Agtictil1lf81 Produce Cess (.Amebd-

n'11!ilt) Bm : 
ConSi'd. (XLV-IO-11-TO), 292-
302. 

Conduct of Governor of UP in 
recent Consttt11tional CriS~ (M) 
(XLV-19-11-70), 39~. 

Failure of Govertrment to protect 
the lite of Mrs. Paru! Bose in 
CarcUita (M) (XLV-1l~1l-"lO), 
348-57. 

Indian Medicine Centrai Council 
Bill: 
Motion to pass (XLVII-IO-12-
7ft), 255-5'7. 

Salaries and Allow~s of 
OfJIcers of P~liam!lDt (Amend-
ment) Bill: 
Motion to pass (XLVI-3-l2-'W), 
270-72. 

Scheduled CuJes and sCqe8uled 
Tn"bes Orders (Amendment) 
BiU-
Cons14. !is repqi1.d by ~.C. 
(JU,V......,Z3-lh70). 27S-U. 

State of ~ Pntdesla HUL 
CPnsid. (XLV11-15-12-'l0). 
~~O. 

DAseHOWDHtfRY;smu B. K.: 
.AdMiBiBtt1ltige Set up in ~Y1 
~tteeri"n:1 ~rpOl1ition (XLV~ 
10-11-70). ?2~". 

Ale reloatioa for displa~ed. per-
__ tram ~ P~Jl f.jlJ ):-e-
eruitmeDi in Indian Airlnes and 
~ Iadia (XLVD-ll1-lJ...'1D), 
J.7;l..g. 

Agi"eeinent betW,.rl ~M .~ 
USSR for modifted v{!rsiop ot J![G-
a (XLV-4-U-"'.'1. 

Aifm4 $iI~~~ Pr .~ 
11h1vmity against ~,.,. 
prdl.nI appointmen~ and ~~ 
., ..... hIiiIt (~~lJ .. ,.. 
70). 101. 

DAscimwUHURY, SHRI B. K.-
cootd. 

Alleged lDd9~aD m,ove to ex-
chang~ 14IG-19 for Super-con-
stellatio~ Air liners from Pak,U.;. 
tan (XLV-9-11-70), 91.-92. 

Allotment of D.D A. Flats in 
Naraina Besiciential ~e in 
Delhi (XLVII-:~4-12-7{J), 84-.85. 

Allotment of Land to Scheduled 
Castes and Scheduled Tribes 
(jCLV-l'l-1l-70), 10. 

Amount sanctioned for furniJh-
ing the lounge of the Coach-
l;lehar airport (XLVU-ll-12-
'lO), 103. 

Annual damage by· ftoods exceeding 
CDst of protective me8&U1'es 
(XLVI-25-11-70). 62-1iS 

Appointments of .Scheduled Castes 
and sCheduled Tribes on various 
posts in the Indian Airlines 
(XLVII-1l-12-70), 101. 

Attempts to commit suicide by an 
Indian Gid in: Zanzibar 
(XLV-9-11-'lO), 89. 

Ban demanded on a Panjabi Fea-
ture Film and a Play (XLV-
.12~1l-1O), 51. . 

BaR on sale .of Surplus laRd (XLIV 
-12-11-70), 67. 

Bid to ~ Allan. Btlavan m 
Allahabad (XLV-IS-tV10), i~-
iii. . . 

Border incidents by Pakistani in-
truderS in Cood\ Behar III'Jd Jat-
~ ·~(xLm.:..t-is. 
70). 38-39 . 

BQUJidaTF CtlaUDitlsion for Pu~a~ 
JIupna .aDd lfiIltaehal Praa_ 
(XLV-ll-ll..,e·,. flO. 

BroIIdGa~get.fr!.e ~m ¥ew ~ 
Behar t9 Bamanl1a* (~VJ.....e-
11l-9'H. is{!. 

B~y+e P.11i.t!1Jl e~ 
items ()g.VJ4 .. jJ..70l, 11'1. 

Ca~s. 9' ~14' ~. tb,e ~l 
(~V~~-'11,.10). 58. 

Ceylog ~ OIl T-tIDiil I'UIu 
~~ ...... 1"'1l-7B'. 'I', 
C~ M St4te ·flbietM;*' ' i 
""'~.of Palaitin ,.., ..... 
Riot affec:4ed araes (XLV.....3-
Il-70), 14.0-41, . 
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DASCIIOWDBUBY. SHlUB.·· K.~ 

COfttd. 
! DASCHOWDHURY, SHBI B. K.-I coned. 

Companies ceased functioniD& 
duriDl January-September. 
li70(XLV-20-11-'1O), 1K-88. 

Compensation to ~ after 
abolition of priVy puraes. (XLV 
-11-11-'10), 87. 

Composition of Aarieultural Q)m-
mission (XLV-12-11-'lO), 158. 

CoDSultattOD with Planning Cam-
mission tor a new ceiling on land 
in West Bengal (XLV-U-ll-
'10), 184. 

Conversion of Loam into enquity 
by Public Financial Institutions 
(XLV-20-11-70), 85-66. 

Cooperation -between India and 
UAR in field of Atomic Energy 
(XLV-25-11-70), 142. 

Declaration of ..coach·Bebar air-
port as permanent station 
(XLVU-1l-12-70), 15. 

Demands by the Staff of Signal and 
Telecommunications Of Indian 
Railways (XLVl-8-12-70), 94. 

Deteriorating Condition of UniVer-
sity Education (XLV..,...20-11-70), 
32. 

Diacrimi.nation in Rehabilitation of 
J:ast PaklstaD Refugees (XLV-
19-11-70). 1112. 

Disposal coet of Delhi DevelopmerJot 
oIWthority flats in Naraina red-
dential acheme (XLV-2B-ll-'1O). 
110. 

Djltributi01l of plow in E.P.D.P. 
colouy Kalkaji, New Delhi (XLVll 
-1~12-70), 120. 

DrilliJtC £ontracte abroad entered In 
bJOil and Natural Gas C0mmIs-
sion (XLV-23-U-70).1l1. 

EieetiQDB to Delhi KUDiCipal Corpo-
ration (XLV-18-11-70), 418· 

I 
I 
i 

Enquiry against Deputy Marketing 
l4anager"'of Fertilizer COl1JOl'aiion 
orIDd:la. Trombtit for aceeptinI 
bribe (XLV-:!s-11~70), 67. 

EtMtairy into death 0# chowkidar.lD 
Delhi Eleetrie SuPPly UnderWt-
iDa (XL~2II-ll~70l, 143-44.' 

Ilnquiry into opera~ of Ba*rn i 
JilranDh (CII1ei:tu8) 'of, ~: 00 . I 

_Co_rpo __ 1rr_8_ti_0D_'_<XL_'_:V:_-_' .:...ltJ_-_ll_;''7_f)~) '_1_1&-_.....:11._ .~ 111,..·" : .. ' 
; . 

Enq\liry into theft of Railway Pro-
perty from Mughal Sarai Yard. 
(XLV-IO-U-70), 41-42. . 

Entry of Pakistan traiDed Naga re-
bels into Nagaland throUlh Ukh-
rul (Manipur) from Pakistan 
(XLV-18-11-70), 88-&9. 

Eatablilhmeat of under-water pby-
iiclogieal LabOratory (XLV-.8-
11-70). 811-86. 

Extraction of Cooper in Collabora-
tiOn with Siltkim Govemment in 
Darjeeling Hill .Areas (XL VlI-
14-12-'10), 13-17. . 

Fire at Pum Dum .t\irPort. Calcutta 
(XLVI--27.11-70), 175-76. 

Help Of ,foreign experts to chec:k 
,birth rate in India (XLVI--2-12-
70), 131-32. 

Import licenee racket in Tamil Nadu 
(XLV-1l-1l-70> • .,6. 

Increase in the prices of n3hrral 
rubber (XLVI-1l-1l-70), 83. 

Indian bank oftl.cials in Hong Kong 
mVited by the Chinese (XLV-
23-11.70), 37, 

Indo-British Technological Collabo-
ration (XLV .... 17-11-70). ». 

Indo-Burma boundary conuriiadon 
(XLVI-7-12-70), 11. 

Inquiry into Death of Shri Roy 
Chowdhury, Forward Block leader 
in Asansol (XLVI-ll-11-'lO). e.. 

lJuJtallIltion of ~DOther dieIelenPle 
at Coach Behar ~ ttation 
(XLVI-2.12-70l, 269--&0. 

1nIta11atioll Of thermal ~ pro-' 
jeot in North Benpl. (XLVI-
2-12-70). 118-57.' . 

Loa~ and othB class lV· emp-
loyees of Indian airlines Woiidnc 
at the Cooch-BeharairpoJ"t . 
(XLVD-1l-12-'tO) 102.' .... 

~~' to west Be~ '1~ ~tnw
tion of bridge ~~, the riV,er· 
Manshai in Cooeh·BI!.~I''' (x;t.VD' 
--la.:.l2-.,O), 172: ..' . 
~ .·· .. · ... .' . .-.··.,.:.c; .. ,., .... 

... to '~''''~(XLVU-1'7-12-70). '. 205. 



NAME INDEX 

DASCHOWDHURY, SHBI B. K.-
Contd. 

Loas suftered by Neyveli Lignite 
Corporation due to strikes (XLV 
-16-11-70), 111. 

Loss to Railway due to 1I.oods in 
West Bengal (XLV-10-11-70), 
100. 

Master Plan in North Bengal for 
flood control and irrigation (XLVI 
2-12-70), 258-59. 

Misuse of Funds given Ifor Flood-
Relief to Rajasthan and West 
Bengal (XLV-20-11-70). 117-118. 

Newsprint at Government. Prices to 
Small Newspapers. (XLVII-17-
12-70), 203. 

Opening of Sainik SchooljRecruit-
ment Centres at Coach-Behar or 
Hashimara (XLVII-I4-12-70), 
119. 

Oppositxm to increase in freight by 
all India Shippers' Council (XLVI 
-27-11-70), 177-78. 

Overhauling of Sugar Factories in 
UP (XLV-12-11-70), 155. 

P. M.'s meeting with president of 
Muslim League, Lahore (XLV-
23.11-70), 68. 

Pak-Army Build up throughout 
ftajasthan Border (XL V-9-11-
70), 67. 

Pakistani spy ring smashed by police 
. in Rajasthan (XLV-1l-1l-70), 

ISO. 
Parli~entary Committee on Maha-
r~tra-Mysoreborder dJBpute 
(XLV-1l-1l-70), 77. 

Parties responsible !fOr communal 
propaganda in the country (XLV. 
-11-11.70). SO, 

People Affected by Floods in Sader 
and Tufangunge Sub-Uivision in 
Cll'OCh-Bihar (XLV-I8-11-70). 

.162. 
Pricing of plots in E.P.D.P. Colony. 

Kalkaji, New ))elhi (XLVU-IO· 
12-'10), 121. 

Production Of mig (XLV-23-11~70), 
121. . ' ... ' ,. 

Profits E8.rned and 'Losses Suffered 
by Neyyelt:L.icnite.. CpNlOl"aticm' 
(xLVII-I4-12-7(1). 117-18. 

DASCHOWDHURY.., SHRI B. K.-
Contd. 

Purchase of Mirage-5 Aircraft by 
Pakistan CXLV-9-11-70), 79. 

Recommendation of the Third Pay 
Commission regarding interim 
relief (XLVI-27-11-70), 176-77-

Recommendations of Fourteenth All 
India Tourist Development Coun-
cil for Grant of Liberal Liquor 
Licences. (XLVI-27-11-70), 176. 

Recruitment of candidates belong-
ing to Scheduled Castes and Sche-
duled Tribes for the posts at 
junior traffic assistants in Indian 
Airlines (XLVII-18-12-70), 171. 

lWduction Of ,ground rent for ·plots. 
in E.P.D.P. Colony, Kalkaji, New 
Delhi (XLVII-I0-12-70), 120. 

Refutation of pay of school teachers 
of Cooch-Behar: (West Bengal) 
(XLVII-18-12-70), 170-71. 

Registration oIf Companies and Un-
dertakings under Monopolies and 
Restrictive Tiade Practices Act. 
(XLV-20:11-70l, 111-112. 

Reopening of sick mills by textile 
corporation (XLV-18-11-70). 90. 

Report of Administrative Reforms 
Commission on Scientific Depart-
ments. (XLV-25-1I-70), 144. 

Re-posting of Train Examiners of 
New Cooch Behar. (XLVI--8-12-
70), 163-M. 

Representatio~ . fOr Opening Post 
and Telegraph Offices, TelePhone 
Exchanges and Public .Call Offkes 
in CI:>och-Behar. (XLVII-17~12-
70), 201. 

Representation from Silcowritee 
Cainp. Dwellers in District CaChAr, 
Assam (XLVII-17-12-70), 2{}2. 

Restoration of Railway. Line Bet-
ween Haldibari-J81paiguri and 
Latagurichangra be ndha , (XLVI 
-8-12-70), 152. 

Rich Farmers owing mOre to Co-
operative Banks. (XL\7l-3-12-
70). 62-63. 

Ri&lltsof, Compm,sation ~ .. ~ 
.~ Ref~. "(XL~l'" 
lZ·'1()O). 96!"97. 



DASCHOWDHURY, smu S. X,-
.Contd. 

Bobbery in Calcutta Relerve Bat 
(XLVl-i5-H.70),1&2-•. 

Rilie u~ [d,R. di.lrmc Comnllmal 
disturbances. (XLV-19-11-'lO), 
35. 

Scheme :for flood eontrol in Cooch· 
Behar. (XLVI-2-12 .. ?8), 268. 

Scooter Plant in Pondicberry. (XLVI 
24-11-70), 74. 

Setting up of a Tobacco Corpora-
tion. (XLVI-.25-U-10}, 40. 

Setting Up ~ c.opper smelting plant 
with British GOUaboration. (XLV 
-16-11-7(), 59-60. 

Setting up of emergency units by 
red crOSS society. (XLV-16-U-
70), 36-37. 

Sbortfall in Key Industrial Targets. 
(~V-18-l1.'lO). 111. 

Shuttle Train Service between Ali-
pUr-<iuar and New Cooch Behar 
Stations N.ortheast Frontier Rail-
way) (XLVl-8-1Z-'10), 1M. 

Special i/lcentive to small entrepre-
. neurs by industrial development 
bank (XLVU-18-12-'10) , 160-'10. 

Specia! relief to armed penlDftDel 
(Xl,.V,-9-11-70), IIO-IH. 
~ 1k8l'~ in J:~ lDcl ... tne. (XLV-IO·n-7D), 99. 
!Stew *«t .,~at.e (;qrnlptio,n (JQ.,VI 

__ -11-76), 93-84. 
Strike in .offices .of STC (~V-U-

1l,'10). 70. 
: StlPPly of b!ld Qu8lity lUce and 

Wheat by F.C.!. Coocb-Bt!har. 
(XLVU-';10-12-70), 44. 

Survey to Connect New Coefb 
a.Mr .-d ~qj ()T~ 
~ Wow.,.) <Xl.Nl ......... lt-
'1,). 151. 

T~ov", of l4Iu1i.n BurD. ~t 
~lwa1 (x;l.V...,..lO-U-70), 100. . 
T~ held .~ V.I." .... t;1jt. 

regarding the ~t ... in 
blw.n Oceim (XLV-~-U-7D), 
n. 

Trade pact 1ritb JDllC <lQ"V-ll-ll-
70), 149. 

~to."",,,,,,,,,,, 

JIIi'bel8 .~ PatW.e ad 'C.'IdIIIIiIe 
of!lcen (XLV-I8-1 1"-' .... 'ft. 

DASCHOWDHUa¥. smu a K.-
Contd. 
V~t POItS". DiIeetoraMl Aut\. 

DIrectai' Natia:maJ. M~ Mew 
Delhi. (XLV-2tl-11-70), 11'1. 

Wage structure .of Bank ]j:.mployees 
(nV-20-U':'O), 11~12(). 

Debates 
Acute sh.ortage of truck and bus 

iyres (C.A.) (XLVII-ll-12-TiS), 
2M-09. 

Constitution (Amendment) Bill. 
1970 (Amendm~nt of article 385) 
~t. (XLV-12~11-'70). 2119. 

Rehabilitati.on -af East Pakistan 
RefugtreS (M) (XLvn-l'1-12-'10). 
4"03-07. 

Reported encircling of the town of 
Mekhllganj l,n Coach·Behar, West 
l3i!ngal, by P;ikistani armed forces 
(C.A.) (XLV-16-11-70), 210-11. 

Reported refusal by Indian Airlines 
Pilots to fty Avroa (e.A.) (XLVI 
-'1-12-'7(), 156. 158-62. 

Sch-eduled <;astes and Sche4uled 
Tribes Orders (ArQendJnent) Bill-
Consid., as reported by J. C . 
(XLV-2!-1l-'70), !83--88. 

Statehood for MeghllIaya. (XL V-
]0-11-70), 343. 

DEB, SHRI D. N.: 
Business target of LIC (XLVI-4-

12-70), 40. 
~ption of Fertilizer and Ste,-

to Dispose of Accumulated Stock. 
<XLV-19-11-70), 233. 
~ into ipUNhaee elf 4efeetive 

truton frotn GennaJI. Demdttalic 
Republic. < XLV-12-H-'I'G') , 1'4-
II. 

0rUe m 11M Orade N.... ef 
Indian Statistical t!Ientae Bot In-
et .... in M!der list (XlNII-J6-
12-'1), ...... 
~ in nea-deve1epelent q-

penditure (XLVI-27-U-70) u-.... , 
~ .. ....,naie eoo.-u. db 

East European countrJlf <XLVI-
a-J2--70), 2a. 

lIuer In\>ented by titational ~ 
Laboratory (XLVI-2-12-70). _-
It. 

N ....... IItoome ~H-'fI-"'. 
88. 
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DEB, SHRI D. N .-contd. 
otter from Fiat Company of Italy 

for Small Car Plant. (XLVI-24-
11-70), 84-85. 

Publieation d! Whill! Papa- on Map 
'ControversY with U.S.S.R. (XLV-
9;'11-70), 151. 

Refusal of visa to special correa-
pondent of Toronto globe and 
maiL (XLV-23-11-70), 95. 

Review of cadre structure of Indian 
Statistical Service (XLVII-lfl-12-
70). 220.21. 

Shifting of Officers of National 
Mineral DevelQpment Corporation 
frQm New Delhi. (XLVII-14-12-
70), 164-65. -

State Trading in groundnuts. (XLVI 
-2-12-70), 66. 

Statement of ConllUl about the 
working of G.D.R. Tractors in 
India (XLVn-17-12-70) 6i 

-Sugar Production and its 'effect OR 
Exiport. of Sugar (XLV-19-11-
70), 97. 

Talk!! with Ceylon fQr coordinaq 
export of tea (XLVlI-9-12-70), 
38-37. 

U;S. reaetioru Pe: India's itrterpre-
tatiOft of U.S. Military aid to 
Pakistan (XLVI-7-12-70), 30-31. 

DEIVEEXAN, SHRI: 
FiIli.Rc up Of IeJection GnuleC1erks 

m Centraliled Foreign Parcol 
Accounts Work (XLVII-17-U-
70), 815. 

'DEO, SRIU K. P. SINOH: 

A.I.R. Bulletin of 26-9 .. 1970 re«ard-
~ ~~ b, Chief :a.!iDHteI' 
Of UP. (~V-12-U·1t), 97. , 

Air Pollution in Delhi (XLV-I-tl-
10), I ...... 

.AUIpd ~t ~ clurced 
by .American Drug ManufaetUlen 
lew Drup soW to~. (XLV-
"'U .. T(l),fl~ 

Allececl threat to '* Va. ... ey 
____ qaiJWt Iatia. (XLV-
",,1.70), .,,,-

Allocation of Steel to PriVlte TNde 
(XLV-17-11 .. 7D), 207. 
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DEO, SHRI K. P. SINGH-contd. 

A110tment of imported Cars to 
Ministries by S.T.C_ (XLV-18.U-
70), 111-23. 

Attacks on anny personn-:ol by 
Nexalites in West Bengal (XLVI 
-2-12-70), 334. 

Bircb and Animals acquired by 
Delhi Zoo (XLVI-26-1I-70), 183 
86. 

Coropletioo of various project.! under 
construction in States (XL vn~ 
9-1~-70), 193-94. 

Concessional AsBistanee from Finan-
cial Institutions for ..small and 
Medium Seale Industries (XLVI_ 
27-11-70), 69--71. 

Conference on rural clectriticatioll 
scheme in Orissa (XLV-ll-ll-
70), 169. 

Conference on State dutonomy held 
in Madras (XLV-1l-1l-70), 155. 

Construction of Sokaro Steel Plant 
(XLV-l()..!1-70), 186.87. 

Cost of prodl.,lction of iron ore at 
Kiriburu mine and Loss inqlITed 
on export thereOf (XLV......23-11-
70), 175. 

Death of Tigers (XLVI-~11-70>. 
185-86. 

Demands for Import of Steel by 
Iridian O!am.ber ofCornmerce and 
Industry. (XLV-l'7-11-70). 195. 

Display and sale of ~m!l ,t E;l>po. 
TO (XLVI-II-12':'rO), 334-35. 

Enquiry into theft of !taIlway Pro-
Jl'l,!i'ty fJmn 1IIturiIl 8arai Ye1'd. 
(XLV .... W-U.'lG), "1-f2. 

Enquiry into trainer Aircralt; crash 
at JllJMa.IIllr. (~V-9-U-71l). 
1i5-

Expansion Of Scooter Man1daDturinc 
Units QtLV~17-U-·70), If1. 
~rt of PrUne Steel. <XLV-17-

11-70l, 173. \ 
Fall in mineral' ouq,ut (JO,.Vl-

2-12-70>, 165-66. 
I'd ia I!!ndIIiIItion ef fA{!. (XLYl-

II.U""", ..... 
Film pro4ueed by Mr. Leu1s lfal1e 

!XlN-tt-11-7", ....,,6. 
....... .,c...t~flI 

L.m.a'nll ~ 111ft (lIlN .... 
~()-U-70). lU,4a. . 
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DEO. SHRI !to P. SINGH-cc;mtd. DEO, SHRI K. P. SINGB-contd. 

High cost of Chloramphenicol and RePOrt of Expl>rt Committee on 
antityhoid drug. (XLV~16.,11- National P~rk$· and ~aries. 
70), 1'10. . . (XLVlI-17-12-70), 171 •. 

India willing to discuss Kashmir ROle of ZoOll .in EciUl;:&.tional, COD-
with Pakistan (XLV-23-11-70), servational and Preservative ~ 
69~ peet of Wild life, <XLV-Ii-U-

Land Grabbed during Land Grab 70), 1. 
Movement. (XLV-12-11-70) 74- Safety measure. against hijacking 
75. 'of Passenger Crafts. (XLV-20-

Loss incurred by Heavy Electncail, 11-70>, 98-99. 
Bhopal <XLV-IO-l1-70), TO-n. &!heme for flood control in suber-

Loss of life and property in West narekha basin in Orissa (XLV-
Bengal as a result of activities of 
Na:xa~ies and others. <XLV-ll- 11-11-70), 171. 
11-70), 139. Scheme for promotion and Deve-

Loss sufl'ered by fertiliser plant at lopment of Wild Life Tourism in 
Barauni (XLV-16-H-70), '115. Orissa (XLVI-27-11-70), 236-37. 

Manufacture Of Small Cars with Service condi~ions of Employees of 
!foreign collaboration in Public Delhi Zoo. ,XLVII-I0-12-70), 1-
Sector. (XLV-17-11-70), 172. 5. 

Measures to check illegal manufac- Set-back in rayon exPOrts dUe tG 
tUl'e of Explosives in West Ben- v.~thdrawJlI of STC from direct 
gal. (XLV-18-11-70). 64-65. trading, (XLVl-25-11-70), 95-96. 

Orissa request for additional help Setting up camps at NEFA border 
for ruralelectrlflcation <xLVl- by MilO hostiles. (XLVJ-7-12-
2-12.70). 307-08. 70). 73. 

Pi,. iron plant at Ta1char. (XLVI- Shortage of Steel for SmaU Scale 
2-12-70), 1M-e. lndustries. eXLVI-24-11-70), 134. 

Pilling up of ooal rtocks at pit ~ S'bort!aU in production ot Wheat in 
(XLV-16-11-70), 1l'1-18'ce~inStates.(XLVI-26-11-'10), 

Plan to promote wild life t9wism 106. 
during Fourth Plan, (XL VII-I8- Small Farmers Development· Agencr 
12-70), 43. Programme.in 0rlsIa clUring 

Power shortage in Northem:re&ion Feutth Plan. (XLV-12-11-7&), 
<XJ..VI-2·12-70), 112-84. 93-94. 

Production of Small Cara m 1Dd1a Smuggling of Silver. (XLVI-21-11-
by Ford .Foundatica (XLV':"'-:17- 70), 71-72-

'- 11-70). 173, Stoppage of ~tion .~-* 
Proposal to set up a National lMti- Talcher Fertililer Plant {XL VU-

tute of Labour Relearch (XLV- 7~U.7O:), '35; 
: 19-11-'10), 83. . Student; violen~ and 'their turning 

PrapoeaJ to take away off· thore into Nm1itiea. {XLV-20:'1l-70), 
drilltng projects from ou. 81;d 141--43. 
natural gas commissiOn (XLV'....,. Survey of export poterttiaUtles'in 
la.:.U;'70),' 172. ;'¥8rious .statea.'{XLV-B.-U .. '1O); 

:.aI11. ' .. ' .. , 
Qu.otaot importedF~ .eer.o.. Use 01. FoUidol antfitllharmful 

marked for drouPt.taft~..... Effect on Tiger popuI&:'Hoft. {XtV 
(XLV-:l:t.1h7DJ.,.29-3L, .... ,;-U .. U-78), .,' ", .. 1, 

Release a1. ForeiSQ. ,. ;Eubange'for Uee, oftlocal taleZIt tnfertiltl.ier plant 
l~\9#~ for p~ at TaIcher Orissa. ·;~O(L~I1-
_~, (:1q..VJ-.,;J.,U .. 'W)', 235 .. JI.·' __ --·."10);-· .20'1. __ .... ,.- ,;,.':,r~\·_:.,. -;.,':' 
--------~.-.. '--.:....-..~ ... --'--. - -



DEO, SHRI K. P. SINGH-contd. 

View Of Agricultural price CoJDJnJ.-
sion on estimates of foodgrain 
Jlroduction and .toppage of im-
porta (XLVI-2S-11-70), lOG-GT. 

Petition reo PreVl!!'l1tuM Of Food 
Adulteration Act. (XLVI-20-11-
70), 237-38. 

Role of ZOOS in Educational, Con-
servational and Preservative as-
pects of wild life. (HAH Dis.) 
(XLV-D-ll-70), 301-08. 314-
15. 

Sports Policy (DiL) (XLVI-8-12-
70), 357-61. 

DEO, SHRI P. K. 
Complaint by Members of Parlia-

ment regarding inadequate Notice 
for disconnection of Telephone 
(XLV-19-11-70), 13. 

Cyc1orH! damage in West Bengal 
(XLV-18-11-70), 102-3. 

Development of Kiriburn Hill top 
ar'~a to Orissa for Kirburu to'il'Tl-
ship. (XLVII-14-12-70), 199-200. 

Foreign Tours by Union Ministers 
and Officers. (XLV-20-11-70), 
163-64. 

Indo-British Technological Collabo-
ration (XLVI-8-12-70), 73-74. 

Invitation to Indians sent by Chinese 
Embassy in New Delhi. (XL VlI-
14-12-70>, 89-90. 

Issue of Commemorative Stamp on 
Ravensbaw College at Cuttack 
(XLVII-17-12-70), 168. 

Letters written by Governor of 
Wf'st Bengal to former ext1'rnal 
affairs Minister re: Madam Svet-
lana (XLVI-7-12-70), 62. 

Price of Steel (XLV-17-11-70), 135. 
Sancticm of Fishing Harbour at 

Paradip, Orissa. (XLVII-17-12-
70), 44. 

Scarcity of Steel in IndllStry (XLV 
-10-11-70)' 191. 

Shipping target during Fourth Plan. 
(XLVI-27-11-70l, 110. 

Shortage of Gra"hite Electrodes 
OCLVI-6-12":70), 131. 

Tax refund week (XLVll-ll-l2-
'70), 42. 

Visit of Union Ministers to Orissa. 
(XLVI-%-12-70), 354-56. 
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DEO, SHRI P. K.-contd. 

Code at Criminal Procedure Bill-
Motion for COIlCUlTence in R. S. 

recommendatioD to jori in J.C. 
(XLVII-16-12-70). 286. 

Conduct at Governor 01: U.P. in 
Recent Constitutional Crisis. (M) 
(XLV-1I1-U-70), 314-M. 

CoRStitution (Amendnient) Bill, 
1970 (Amendment of article 14) 
Int. (XLV-12-11-70), 278. 

Inclusion Of certain castes in the 
List of Scheduled Castes of 
Andhra Pradesh (Pet.) (XLV-
16-11-70), 219-20, 222. 

Jute Mills for Orissa (M) (XLvn 
-16-12-70), 328-30: 

Motions or Adjournment. (XLV-
9-11-70), 220-21. 

Report of Commission of Inquiry Re. 
Death of Shri Deen Dayal Upadh-
yaya (Dis.) (XLVII-18-12-'10), 
377-79. 

Reported demand of Government 
and people of Orissa for a New 
Steel Plant in the State during the 
Fourth Plan. (C.A.) (XLV-ll-ll-
70), 208-19. 

Reported encircling of the town of 
Mekhliganj in Cooch-Behar, West 
Bengal, by Pakistani armed forces 
(C.A.) (XLV-I6-11-70), 208-09. 

Role of zoos in Educational, Conser-
vational and Preservative asPects 
of wild life (HAH Dis.) (XLV-
23-11-70), 310-11, 314. 

SCheduled Castes and Scheduled 
Tribes Orders (Amendment) Bill: 
Consid., as reported by J. C. (XL V 
17-11~70). 328-34. 

Shortage of fish supply in West 
Bengal and Assam. (Dis.) (XLVI 
-26-11-70), 27~75. 

Alleged Bulgarian support to· Pakis-
tan's stand on Kashmir_ (XLV-
9-11-70), 135-36. 

Allocation of nylon yarn-through 
STC (XLVII-9-12-70), 45. 

Backlog of indents of Steel tot-Ac-
tual Users. (XLVI-24-11-70), 57. 
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i 
~~,Qf P-a~ 81l..~oni·:sast \ 
'Pall':' retu,~. eXJ.Vl-2-U .. :':'t), j 
33J. 

COmplaint by Members . oft'.arlia-
m~nt. regarding inad~quate 'Nopee 
for disconnecfiurt of ~lephone 
(XLV-l S. 11-'10) , 13, , 

Crash of a indian Airline!: Service 
Plane (XLVI-&1-U-'lOl, .... 

De.moi:llArationab;r BIIDIl eu&f!oyees 
(XLVD-1l-12-70), 14'1. 

ElQ)Qrt 0;1. pcJwer cabh!$ (XLVI-25-
U .. WI},140. 

J:XPott QfW.ashinl Coal. tXLVII 
14-12-70), 13. 

'J'Ol'8.ignT, V. Teams ,Operating 
in the Country. (XL-VI-.-26-11· 

.'1{)-), 62. 
Foreign Tours by timon Minmers 

aJUlQifieera. (XLV-.lll-1l-70), 
163.64. 

Import at CQmputors (XL VlI-
16-12-70), 175. 

Import of. cotton· by. Cot~n Cor-
po.ratiOll (XLVTI-Q-12-7(J), 143-
44. 

Indians ill CeyJon willing to re-
nounce Ceylonese citlzebship 
(X,LVI-2-12-70). 113. 

Labo'la' .. rest ill Induslri41 l1nits 
in Bombay. tXLV--li-U.;!iO), 
17. 

Jlaintenueeof disciPline in Steel 
Melting Shop of Dur3*PUr Steel 
PlaDt. ~XLVJ.:-8-12-.70). -46, 

Overdrafts by States, (XLIV-
&.11."10) ,W6-4'1. 

Price of Steel. (XLV-17-1-70), 
m. 

Price rise registered for fotld arti-
c;les . alllt other ~~Cljijttes 
(xLV~-U-7Q), 12-31&.' 

Production of A&rk~ {!rops. 
(~V-U .. U-'10), la, ... 

PtII.rehaseotCe**oIl by ·CMttIn Cor-
poration at Falto Prien. (XL\T-
18.-U-'1O). 54. 

Raisin, 'Of ''''1il!Dit tor .lAS . .n-
minatian (XLVI-2-12~70), 275-

.. '1'1.;' . . .. 

B.eq\aeIt fi'oIn lnduatriaHstt m up-
ward Revis10D of prices. (XLVI 
40-12-010), lSI. 

Setttng up Of a COUOOil to cbeck 
inilO1N of fOrelgJ\ inoney (1CLVIJ--
~12~70),· 123--25. 

World Bank Assessment' -of India's 
MIneraI DeY4t1oplntmt.<XLVI-
4-12-70), 68. 

DBOGHARE. SHIU N. R. 
Al:)o:!tion of half ticket system 

(XLV-17-11-70), 175. 
Absel)cc 01 USd,iplo.rneu ~t Qe-

part'lre from New Delhi. and ar-
rival at New York of Pi'ime Mi-
Dister of India (XLV-ltl-U-70). '18; . . . 

Action taken against police offi-
cials against whom strictures 
were p~' ~ Meena Tandtm 
murder case. Delhi (XLV~l1-ll-
70), 45. 

Applications pending for Tele-
phone ('onnectioIl,S at Nagpur 
tinder "Own Your Telephone" 
Scileme and on "Rental 'Basis. 
(XLV-19-1Vl0), 218. 

Better irrigational facilities ill areas 
arouild Nagpur <XLVII-,9-12-70), 
!8O-81. 

''Bb:th and death tates jnUle coun-
try (XLV-16-11~70), 158-1al. 

Contacts with Undergrmind Nagas. 
(,q.V-9-11-70l, 194. . 

Decline iD dellUK14 fQr lbndloom 
prQducts ' (XLVn-16-I2-70), 
lQ7. 

DeteriGratiJrg DTU au., SeMce in 
the Qapital.. ~XI.VI~':11-70). 
~1 •. 

t>istr'lflutton of cultivable waste 
land to poor Handloom weavers 
.<XLVII-IO-12-70), 15'1. . 

'DImtination of a-wll~in& b~& by 
Wi monopoly hou .. (~y-u--
18-~2-'10), . HI8. . . 

JIIectric- Tram '"- Delhi toNq': 
pur. (XLVJI""U'O~7.Gl,186. 

...... or ~.~~ 
for Indian RaUway Probtems 
tKLV1---.... tt:.;7iJ m-'22. ' 
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DEOGHARE, SHRI N .. R.~ont4. 

1--

E.Btim.aies of . \Ulen;l,Ployment.. ·and 
jobs e;Jql8Cted to be crea.ted· aur-
ing Fourth Plan (Xi..¥#-':16-12-
70), 198-99. . .. 

Expenditure on .Indian MiSsions 
(XLVI-2-12-70) lae..:-8'7. 

Expenditure on Indian pavilion at 
Exvo' 70 CXLV-ll-i1-'m, 145. 

Export price of Sugar. (XLV-
19-11-70), 212. 

Fire in Super Bazar, New Delhi. 
(XLVI_26-11-70> , 176. 

Free Supply oi contraceptives to 
Government ServantG (XLV-
9-11-70) 194-95. 

Hostels at' Hill stations for use of 
Central Government employees 
as bealth resorts <XLVI-2-12-
70), 167--69. 

Implementation of Kothari Com-
mlSSlOn recomme.l'ldationg by 
Universities (XLVII-1l-12-70), 
149. 

Increase in agriculture production 
due to irrigation facilities (XL V 
16-12-70), 1117-98 

Werm Q,uality of Tea Served at 
Delhi and New Delhi station~ 
(XLVIl-15-12-7G), 184-BS. 

Inventions/disco\'eries ma4e by 
~ional W>oratori,e:; of O$IR 
eXL VI--2-12~7.Q). 2570. 

Legt.latiO!J to improve IJvH3g slM-
dud of RandJoom WClivers. 
(.XL Y -19-11-70). 213 •. 

Loan to Central Gove:ru:tH!Dt ~
ployees for purchafIP. of teauy 
bl1llt houses. (XLVI,-16-12-'70), 
166-67. 

Malpractires in meo:ucmes ,md 
meals l't1pplred ttl pdtient,s in 
Jirwiri ana o. 8. Pant Hospitals 
in Delhi (xtvt~16-11-70) 161. 

Maaafa~"T'8 -Of ·~beatl TV' sets 
f·XL!91 ...... 2 .. U~ .. 7"h *-41. 

UtmetaiY aSlrifrtanee' to~m 
we~viftg. seei... (XL\,-
l1-U~7Q). ItG. 

Names and locatb\ 01 Ho.itel of 
hter~ational S-=ar4'la in lndia 
t$iVU-t~.12-o;?~1 1Sp. . 

Prod~i~l) at co~ure't ~ru:ee", h)l 
~ij1l! (XLY':"'U-U'::70Y;147. 

DEOGHARE, SH1U N. B,;"'"-Con~4. 

Pfaducti~la Qf T@k Wo.od allo. its 
P!ice (XLVU~10-12-70), 159. 

Programme for AIR Nagpur 011 pat-
tern w''Yuv 'yam" of A.LR. .Delhi. 

, (~V-iIl-11~70» 213. 
Progress in Satelite Station at Arvi. 

Poona. (XLV-19-11-70), 65. 
Proposal for Control 'Over Agncul-

tural Pr.operty. (XLV-12-1I-70), 
53. 

Proposal to impose ceiling an .Urban 
PI'QPel>ty (XLY-16-11-'10),-65, 

Public Sector indlJStric& around 
Nagpur. (XLVI-24-11-70), \64-
65. 

Punctuality gf Sh.uttitt and Local 
Trains. (XLVII-15-12-70) 175-76 

Purchase of submarinP.s slI.d' naval 
vessels from, USSR (XLV-33-11-
70), 1'19. 

Reetlmmendations of Enquiry Cem-
mittee on Fibn Censorship. (XLV 
12-11-70), 40-41. 

Reduction in PFke d consumers gas, 
(XLV-9-11-70), 195-"_ 

Sale of Spurious Drugs!Medicines. 
(XLVll-14-12-70).16'7. 

Setting up of a Handloom Credit 
Gaurantee Corporation to help 
handloom industry (XLVI-2-12-
70), 244-~5. . 

Settmg uP of a hospital·fmo treat-
ment of cancer at Nagpur (XLV 
-23-11-70). 178. 

Sett'ng up of Hllndloom Finance 
Corporgtion in PUblic Sect.or 
(XLVI-25-11-'70). 183. 

Setting up of Vegetable oil and 
Vanaspati GIlee FaeCories in Pub-
~ Sector. (1Q.Vll-17-J.2...70l, 
~8. 

SbottHe ~ Printin, PaIlfr. (XL VII 
...,...fS-f2-'20)., 185-$. ' 

SQortllge 'Of 1;ltick paper in ~Qhal 
Prades4. (XLV-:-17.U-'lOJ,. ~19. 

Speedy exploi~ation Qfmiaerals 
(JCLVI-7-12-70), 140. 

S#.e.s of foreign ~ountries ~ting 
In bQrder Meas.. . .atL vt~l..2t-70), '.n. .... 

StiiteWf8. eX~di.tUt.e OIl ~,~. 'ly 
~ing PrQ~e.· oet..VI-
2-12-7Il). n3~1.4~ . . 

----_ .. _----



_DEOGHARil, SHRI N. R.-CmUd. DESAI, SHRI DINJ.tA&-Contd. 

. Take-onr of railway line.J operated 
by privateaJeDdes. (XLVl-
%4-11-70), I61S-66. 

-Training to the warda of l'landloom 
weavers (XLVl-25-11-70). 84-85. 

. Tube Railways for Delhi. Madras, 
Bombay and Calcutta. (XLV-I7-
11-70>, 176. 

·UN Expert Team visiting India for 
Development ot Tourism. eXLVI-
4-12-'10), 34. 

Uneonftnned government employee. 
retired (XLVII-16-12-70). 199. 

Unemployment Insurance Scheme. 
(XLV-12-11-70) 60-61 . 

Vacant Posts Of Dii-ector and Asstt. 
Director National MuseUm, New 
Delhi (XLV-20-11-70). 11'7. 

Value of water floWing inm Pakis-
tan (XLVI-2-12-70), 251-52. 

Wastage of fruits and vegetables. 
(XLVU-10-12-70). 158. 

World Bank assistance for lIetting 
up Of steel plants. (XLVI-24-11-
70), 166. 

DESAI, SHRI C. C.; 
. .Impact of addition of proposed smaU 

car on traffic conditions as in 
. Metropolitan cities <XLVI-6-12-
70), 29-30. 

.Non-registration of Full Installed 
Capacity· by Directorate General, 
Technical Development. (XLV 
10-11-70). 109-10. 

£>ub1ic Limited Companies not dee-
larin~ dividends. (XLVI-4-12-70), 
176. 

DESAI, SHRI DINKAR: 
Absence of US diplomats at liepar-

tl.lre from New Delhi and arrival 
at New York of Prime lrrmister 
of India (XLV-16-11-70). 33. 

Appoii]tment in Indian rrt!ltitute at 
Science, Bangalore. (XLV-20-11-
70). 200. ... . 

Banon ElnploY1nent of Retired 
PerSonnel in Publ1c Ulldertaldnp 
in lCerala. (XLV-20-11-70l.73-74 

:Construction Of Bolraro Steel ,Plant. 
dCLV-I0-11-70), 86-00. 

Deficlt in Railway Income. (XLV-
10-11-70), 86-87. 

mective contr&1:ePtives for . Fatruly 
~nnin& Programme. (XLV-
1-11-70>, 129. 

Exodus of Indian Nurses to foreign 
countries <JO,.V-1S-1l-70), 101-02 

Failure of Doctors to take up their 
'8l1Bignment in Border Security 
force In Orissa (XLV-19-11-70), 
139. 

Fall in Movement Of General Cargo. 
Coal and Salt by Coastal Shipping 
(XLVI-27-11-70), 204. 

Fixation 'Of Price of Groundnut. 
(XLVI-26-11-70), 143_ 

I. A. S omcers on deputation from 
States to Centre (XL VI-25-11-
70), 156-57. . 

Insurance of Defence Personnel. 
(XLV-9-11-70), 129. 

Japanese d-emand!l for parts and 
components trom .mall-scale 
manufacturers (XLVI-25-11-70), 
155-56. 

Lord Thomson's Plan for Cheap T.V. 
Sets. <XLVI-26-11-70) .. 50-51. 

Meals served to students of Sainik 
School. Kunjpura. (XLVII-14-1Z_ 
70), 195-96. 

Prime Mini!iter's foreign vi!iit 
(XLV-23-11-70). 67. 

Proposal to dereeognise dill'erent 
Army Units created on baSis of 
caste. (XLV-II-1l-70), 128. . 

PropO$il to revise Out-moded and 
Out-dated Act of 1871 based on 
PenSion Act. (XLV-20-11-70), 
79. 

Russian base in Indian· Ocean. 
(XLV-9-11-70), 128. 

Second branch of . Archaeological 
Survey Df India in South (XLVII 
18-12-70). 194-9(;, 

. Steps taken to meet the demands of 
Indian Airlines and AirIndla Em-
ployees (XLVI 27-11-'10.)._ 

Steps to check \UIe of Letter Box as 
Garbage Bin In BOmba,. (XLV 
-12-11-70), 1.2, 

Strike by emPloyee!lofONGC in 
Gujarat. (xtv 23~11-70), 00. 

Supply of .~. to Pakatan by 
Indonesia (XLV'-1B-11-70), 30. 



DESAI, SHRIDINKAR-Con,td. 

Underll'0und Railway in Calcutta 
(XLV-IO-1l-70), 36-37. 

Wage structure of Bank Employees 
(XLV-20-11-70), 118--120. 

DESAI, SHRI MORARJl: 

Allegation by Member eXLVI-B-
12-70), 218. 

Personal Explanation by, {XLVII-
11-12-70). 213-16, 223-25, 230. 

DESHMU1(H, SHRI K. G.: 

Damage to cotton Crop of Maha-
rashtn. due to Boll-Worm, Red-
Worm and Seliothic DiseaseS 
(XLVII-17-12-70), 53. 

DESHMUKH, SHRI SHIVAJI RAOS: 

B.O.H. <XLVII-16-12-70), 275-76. 
SCheduh!d Castes and Scheduled 

Trib(! Orders (Amendment) Bill-
consid., as Reported by J. C. 
(XLVI-24-11-70), 260, 277-81. 

Sugar Position and Cane Price 
(Dud (XLVIl-18-12-70), 406-
OS. 

DEVGUN,SHRIHARDAYAL: 

Adulteration oi motor spirit (XLVI-! I 
7-12-70), 97. 

Aims and activities of Muslim 
League (XLV-1l-1l-70), 48. I 

Alleged irregularities in MBBS I 

examination at Patna University I, 

(XLVI_7-12-70), 65. 
Allotment of land to ford founda- \' 

tion for opening a nursery in 
LOOhi Gardens, New Delhi <XLV-
16-11-70). 94-98. 

Allotment Of NDMC stalls to Con- '1 
greSs Workers in Sarojini Nagar, i 
New Delhi (XLV-9-11-70), 144- I 
45. 

Am~ndment of Constitution to spe-
cify discretionary powers of Gov-
emor (XLVI-25-11-'101, 91. 

Apprehension Pi a gang selling 
Swiss made watche. in Delhi 
(XLVII-18-12-70), 32. 

Buffer stock of Groundnut and Im-
port of Edibl& Oils {XLVII-IO. 
12-70), 38. 
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DEVGUN, SHRI HARDAYAL-Contd. 

C.B~> Inquiry reo Import Licences 
on False Representations (XLV-
18-11-70), 68-69. 

Categorisation of teaching staff in 
Industrial Training Institutes in 
Delhi (XLVll-IO-12-70), 96. 

Confirmation of stenographers in 
Delhi Administration (XLVI-'2-
12-70), 364-66. 

Criteria for promotions to grade I 
posts on Delhi Administration 
<XLVII-9-12-70), 201·02. 

D..~line in value of rupee (XLV-
20-11-70), 109-110. 

D"teriorating DTU Bus Service in 
the Capital (XLVI-27-11-70), 2-
14. 

Directions iuued to ,:,tate uovern-
ments re: attack on Policemen in 
States (XLV-IB-1l-70), 168-69. 

Enquiry into purchalle of defective 
tractors Irom German Democratic 
Republic (XLV -12-11-70), 14-
26. 

Expenditure incurred on account of 
salaries .perquisites and tours 
undertaken by Union Ministers 
(XLVII-16-12-70), 192. 

Expenditure on Maintenance ot 
Community Development Projects 
(XLV-19-11.70), 178. 

Fall in per aere yield of cotton and 
steps to modernjae cotton fanns 
(XLV-12·11-70), 86. 

FoW' point programme re: price 
stabiUaalion (XLVII-18-1%-70), 
118. 

Indo-Nepal trade talks (XLVI-2· 
12-70), .9-14. 

Lowpto/its by Indian Oil Corpora-
tion (XLVI-7-12-70), 38. 

Memorandum from Delhi Plastic 
Cable Manufacturers' . Association 
Re. Difficulties Faced by Cable 
Ind.ustry (XLV-17-11-70), 59. 

Misuse of Funds Earmarked for 
]'loodRelief (XLV-18-1VIO),85. 

Mobilising of deposits by 'foreign 
banks in India eXLVII-9-1Z-'lO), 
8. 
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Non-utilisation of NOMC h~l iJ:I 
Chanakyapuri, New Delhi (XLV-
Hl-il-':O), :12. ' 

Ope'.1ing of Stenogr3ph~' Institute 
(XLVII-I0-12-'1~), 161. 

Promotion of Indian consultancy 
service (XLV-IO-1l-70), 135-37. 

Promution to Grade I posts in Delhi 
Administration (XL VU-9-12-
70), 202-03. 

Pw'(:hase of cable by DESU (XLV-
1l~11-70), 72. 

Raising of Sino-Indian Dispute at 
Lusaka Conference (XLV-9-11-
70), 144, 

Recall of Uttar Pradesh Governor 
(XLVl-25-1l-70), 133. 

Reinstatement of P. & T. Employees 
who took part in September, 1968 
Strike (XLVI-3-12-70), 153-54. 

Replacement of saleH Tax by Enise 
Duty <XLV-2D-1l-70), 202.03. 

Reported statement by Home Minis-
ter of Rajasthan reo espionage 
activities (XLVll-16-12-70), 37-
38. 

Revised :M1:Jde of RepaYment of 
HoUsing ~ans (XLVD-14-12-
70), 174-75. 

Revision of pay scales of staff in 
IndUstrial Training wtitute in 
Deihl (XLV-IZ,.11-70), 66-87. 

Bille in price of Vanaspati Ghee 
{XLVl-26-11-70), 55. 

Ruasian Naval Fleet in Indian Ocean 
(XLVlI-i4-1Z-70), 2~~ 

Service in the Nationaliaed Banks 
<XLV-20-11-70), 201-02. 

Skyjacking of Civilian Aircraft by 
Artlb Commandos (XLV-II-ll-
70), 143-44. 

Supply of .Steel to Steel-tube manu-
factUring Units in Small Sector 
<XLVU-15-12.70). 116. 

Survey ()f Himalayan StructW'al 
. Problems (XLVI~2-12-70). 88-89. 
Switch over t()work in Hindi in the 

Departmentof Works,' Housirig 
aud Urban Development (XLWI 
-14-12~70), 121-22. 

DEVGUN, SHRI HARDAYAL-Coutd. 

Trade with South' Africa (XLVII-
9-12-70), lSIl--S9. 

Transfers of tnstructors in Delhi 
Industrial Training Institutes 
(XLV-12-11-70>, 87-88. 

Tripartite agreement among India. 
Yug081avia and U.A.R. (XLVlI-
9-12-70), 4.1-42. 

B.O.H. (XLVI-4-12-70),244-45. 
Delay in Release of Tariff Comm:UJ.-

sion's Report on price of Art, Silk 
Yarn (CA) (XLVI-24-11-7i)), 
1119-90-. 

Dismissal of a Lecturer of Salwan 
College, Delhi {XLVI-24-11-70), 
202-05, 209. 

Reported closure of the daily 'Basu-
mati' and its alliE)d publications 
(C.A.) (XLVIJ-I0-12-70), 184--
88, 

Reported demand of Government 
and people of Odna fOJ:' a New 
Steel Plant In the State during 
the Fourth Plan (CA.) (XLV-
11-11-70), 211-13. 

DHANDAPAN I. SHRI: 

, 

Absorption of ex-rebel Nagas in 
police and other departments of 
Nagaland (XLV-23-11-70).64. 

Agreement with F.A.O. (XLVl-
3-12-70), 61-62. 

Allegations made by Pakistan for 
delaying Military aircralt fOr re-
ller work (XLVJI-16-12-70), 113-
14. 

Alleged Indonesian move to ex-
change l'trfiG-19 for Super-constel-
lation Air-liners from P8k1staD 
(XLV'-9-11-70), 91-92. 

Anti India Propaganda in Nepal 
(XLVlI-14-12-70). 17..,..25. 

Assistance ·from P .L. . COO FWld 
(XLV-20-11-70), 1M. 

C.Rt'. Pcrson.n.el killed by Nngas 
ncar Marong <XLV-IB-1l-70), 
16Ht2. 

Changes in West Bental administn-
tian I XLVI-2~12-70).S5, 
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DHANDAPANI, SHR,I-Contd. 

Children's films not secreened in 
Delhi on 14-11-1970, CXLVU-
(XLVII-I0-12-70), 109. 

Compensation to Farmers or Punjab 
due to loss suffered from Defec-
tive RS-09 Tractor. (XLVI~17-
12-70), 37. 

Conference of scientists working in 
public and private sectors held 
in New Delhi (XLVII-16-12-
70), 68. 

Conference of States Ministers for 
Irrigation and Power (XL VII-
9-12-70), 185-86. 

Conference of U.N. Food and Agri-
culture Organisation at Canberra, 
Australia (XLV-12-11-70I, 34-35. 

Consortium rfor Paper Making 
Machinery (XLVU-14-12-70), 
1-';. 

Constitution of committee for mine-
ral development (XLV-23-11-
70), 121. 

Damage caused by flOOds in Madras 
and relief given by the Centre 
(XLVU-I6-12-70), 29-30. 

Deaths due to Influenza in the capi-
tal (XLV-23-11-70), 122. 

Demand by Punjab provincial Rice 
Merchants As.~ciation far rise in 
ProcuretIl(!Jlt Price of Rice (XLVI 
-3-12-70), 55. 

Demands of Delhi chemists (XLV-
16-11-70), 27-28. 

Deterioration in the Financial posi-
tion of Railways (XLV-I0-ll-
70), 180-81. 

Discussion between offiCials of Plan-
ning Commission and Mini3try 
of Railways (XLV-17-11-70), 
81. 

Expenditure 'On Expansion of Post~ 
and Telegraphs Department under 
Fourth Plan (XLV-19-11.70), 84. 

E.'CPort of Kosa silk to West Ger-
many (XLVII-9-l2-70), 141. 

Farm Census during 1971 (XLV-
12-11-70), 107. 

Fertilizer Plant by Zuari-Agro-
Chemicals Ltd. in Goa (XLVIl-
14-12-70), 83. 

Filling up vacancies or! judges in 
High Courts (XLVI-25-11-'10) , 
124-25. 

._---_.-._---_ •.•... _._.-.- -----.-.... --

DHANDAPANI, SHRI-Contd. 

Fresh Trade Agreement with Poland 
(XLV-18-11-70), 101. 

Help to Cane-Growers by revising 
Sugarcane Price (XLVI-3-12-70), 
183-84. 

Import of South Indian journals into 
Ceylon by direct subscription by 
readi!rs (XLV-18-11-70), 76-77. 

Indo-Britisb Technological Collabo-
ration (XLV-17-11-70), 33. 

Indo-Nepal relatioDB (XL VI-2-l2-
70), 34. 

Indo-Thai Air Service (XLVI-
27-11-70), 191. , 

Interim report of Agricultural Com-
mission (XLV-I2-11-70), Ill. 

Kerala ASlembly resolution reo 
Amendment to the Constitution 
(XLVI-2-12-70), 254-55. 

Loan from International Develop-
ment Association (XLV-20-11-
70) I 30-31. 

Meeting of Federation of Indian 
Export Organisation Head iIi 
New Delhi (XLV-IB-1l-70). 
119-20. 

Observance of token strike by 
Government employee~ 

(XLVII-IB-12-70), 157. 
PM's rejoinder to Pak. President 

in UN on Kashmir (XLV-Hi-ll· 
70), 79-BO. 

Progress made in off-shore dril1in~ 
in Arabian Sea (XLV-9-11-70). 
32. 

Raid'; by Income Tax Officers iI 
Punjab (XLVI-27-11-70), 213. 
14. 

Raising of Marriageable Agl 
Limit (XLVE-14-12-70)~ 95. 

Rebel Nagas trying to sneak int< 
Nagaland (XLVII-I4-12-70), 9~ 

Renewal of Indo-Soviet News Ex· 
change Agreement (XLV-12· 
11-70). lIO. 

Resumption of full diplomatic re· 
lations with China (XLV-23-n. 
70), 59. 

Review of economy of the countr; 
,by Planning ConurtisslOI 
<XLV-1l-1l-70), tOM 
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Role of A.I.R. during Communal 
dilltuib!mces (XLV-19-11-70), 
95. 

Sale of arms and ammunitiOns by 
. 'l'Ormer Men (XLV--Il-11-10), 

34. 
SeiztD'e of gold in Bansalol'e 

(XLVII-IlJ.;lS-70). 143. 
Setting uo Ofa ~ernent 'unit 

inlniq (XLVI~.11-70), tI8. 
&!Uing up of a coordinated body 

f01' . Unified approach towards 
development of North Eastern 
Tegion (XLVI--26-11-'lt) ,56~5'l. 

Setting up 'of a pl4nt ill Goa for 
tramistorized TV·sets (XLVU~ 
i-l~70)., 88. 

Setting up r:Il an air pollutiOn 
Jrtudy centre at Nagl)ur tXLV-
23--U-71I). 41. 

Setting up of nylon filameJU. yarn 
unit in private sector in Goa 
(XLV-7-lJ..'1o.). 49. 

Settlement of' Xachchativu Island 
issue (XLVll-14-12-70). f!2...83. 

Soil Survey in Innovative lntensi-
s,ive Agricultural District 
<:XLVI-26-11-70). 9O-9l. 

Supply of Submarines to Pakistan 
by iFnmce (XLV-9-11~'10),95-

96. 
Survey conducted about Stolen and 

Recovered Arms (XLV-18-U-
'7(». 44-45. 

Uniform approach to labour Prob-
lems (XLVII-Io.~12-7.0.). 27-28. 

Visit by .Indian dl1>legation· to Italy 
(XLVIl-9-12-70), 8'1-88. 

World Bank's assistance fo!' urba-
Ilisation: 'Of Bombay (XLVlI-ll-
12-70.) .'90. 

DHRANGADHRA, SHRl SRlRAJ 
l4EGHRA.1JI; 
Suprem.e Court:., Judgement on 

Decregnition of Pl'iD£86 Order 
(XLVII-15-12-70). 214. 

DHULl!:SHWAR MEENA, SHRI: 
Ba-lis of block . 10ansJltrants to 

Stines for Irrigation and power 
proJeets(XLVI-25-1 Vl0). 
52-53. I 

DHULESHw AR' MEENA, SHRI-
Cofttd. 

Delliy in cOlnpletion of Bad81'p.ur 
Thermal Power 'Project (XL VI-
15-11-70), 58'-54. 

Old rUms telecast .over ~T;V . 
Centre for EOOnomic 'Reasons. 
(XLIV-26-11-7o.). 19. 

DIGAMBAR. SHRI: 
Q.E.G. (Railways) lSGS-69 

(XLVII-9-12-7Q), 219. 
D.S.G. (Railways). 1970-11 Dis 

(XLVII-IO-12-70), 219,. 
DIPA, SHRI A.; 

Compl'aiat .loged by ~ager 'Of 
Khadi Gramodyog. ahav.an, New 
Delb,i with Parliament' street 
police station .(.XLVII~16-12.70) 
200-07. 

COI)Jplaint reg;stered by Daryaganj 
police s~tion, Delhi re,; theft and 
leakage of reVl'nue (XLVII-16-
12-74), 202-03. 

Co~uetion p1 Over-Bridge on 
Maharu.idi ru~er' (XLV'l-4-J2-

7Q). 191. 
Flmds for Repairs of Cuttack 

Sambalpur National Highway 
(XLVI--4-12-70), 7B. 

Gratuity to Employees of Khadi 
Giamodyog Bhavall. New Delhi. 
(XLVI-8-12-7o.) ,188-89. 

Instanation of Public Call offiCe at 
Til£s~ar and Dha)apur, Ori1lS8. 
(XLVl-.26-11-70). lfJ8-99. 

Misappropriation of funds in Khadi 
G:ramodyog Shawano New Delhi 
(XLVJ-8·12-7o.), .190. 

Opening' of neW 'medical colleges in 
the country (XLVI-7-12-7o.), 
95. 

nailwayL:ne from Tall;har to 
BehrampllJ' OCr..Vl-+4-11-70), 
161. . 

HefWld l>f C.P.1". c~tribulionto 
WorkerM of Khadi . Gramodyog 
Shavan, New lDelhi (XLVI-8~ 
12 .. m}), 189-090. 

Regilo1ration 01 :) cll'ie agarl'l!lt an 
. emplo,ee ·.ttl· 'Khalil Gral1ltidYog 
'Shaven (XL,.VU-le:.:fJ~'O),· 21(11-
02. 
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Revision of }<'ourth Plan FOCd-1 

grains targel.s (XLV-12-11-70), 
~8-49. 

Taking over Khadi Gramodyog 
Bhavan, New Delhi (XLVI-8-
12-70), 190. 

US reactions re; India's interpre-
tation of US Military aid to 
Pakistan (XLVI-7-12-70), 30-
31. 

DIXIT, SHRI G. C.: 
Agricultw'al Loans Advanced by 

Nationalised Banks in Madhya 
Pradesh <XLVI--4-12-70), 163. 

Allocation of Money ·for Scholar-
ships in M.P. <XLVII-15-12-
70), I6!}. 

Allotment of Iron and Steel to 
Madhya. Pnlde;;h (XLV-I0-Il-
'10), 96. 

App.ltcations for l:iQences from 
Mad·hya Pradesh (XLVI-24-11-
70), 104--06. 

AppLcation for Telephone Connec-
tions pending in Burhanpur, 
M.P. <XLVII-I0-12-70), llll; 

Applications for Telephone con-
nections in M.P. <XLVIl-IO-12-
70), 117. 

Applications for telephone C011-

nections pending with Telephone 
Exchanges of !:ast Nimar District. 
(XLVII-IO-12-70), 119. 

. Ayurvcdic Pharmaceutical Com-
panies in the c()W1try (XLVI-
2-12-70), 177. 

Central assistance to Madyba Pra-
desh for housing Gcheme 
(XLV-23-11-70), 160. 

closure of textile mills in Madhya 
Pradesh (XLVI-2-12-70), 331-32. 

Complaints against Health CentreJ 
in Madhya Pradesh for shortage 
of drugs (XLVI-7-1a:.70), 110. 

Condition of power loom weavers 
in Madhya Pradesh (XLV-ll-
11-70). 99. 

Construction Of dam on the Tapti 
river near· Nevtha (XLVII-16-
12-70), 189-90. 

DIXIT, SHRI G. C.--Contd. 

Decrease in the po{>ulation of wild 
animals in Asirgarh and Mand-
wa, Ea3t Nimar District, Madhya 
Pradesh (XLVII~1l-12-70), 111. 

Delay in Completion of Telephone 
Exchange of Madhya Pradesh 
due to shortage of Engineers 
(XLVI-2B-1l_70), 154. 

Delay in sanction of Telephone 
conneCtions in ltarsi, Madhya 
Pradesh (XLV-19-11-70), 19!}. 

Development of Indore aerodrome 
(XLVII-18-12-70), 128-29. 

Development of Small Industries in 
~adhya Pradesh ()(LVI--8-12-
70), 36-37. . 

Development of tourist centres in 
Madhya Pradesh (XLVI-8-12-
70), 110. 

Direct Dialing System in Madhya 
Pradesh (XLV-19~11-70), 227. 

Distribution of BEnanti and 
Fallow land in Madhya Pradesh 
(XLVI-3-12-70), 132. 

Distribution of fibre products in 
Chhatisgarh area <XLV-ll-ll-
70) 98. 

Enquiry into Burhanpur Tapti Mill 
Ltd. (Madhya Pradesh) (XLVI 
-25-11-70), 120-21. 

Estimate of 103s of Foodgrains due 
to rains (XLVII-17-12':'70), 130. 

Excise duty on power loom pro-
ducts (XLVII-18-1270). 104. 

Expansion of Telephone and Tele-
graph Services in Madhya Pra-
desh (XLVI-3-12-70), 13l. 

EXcpenditure on Development of 
Agriculture in Madhya Pradesh 
during Fourth Plan (XLVI-

. 26-11-70), 153-54. 
Expenditure on Family Planning 

research (XLVI-7-12-70), 81. 
Export of Bananas from Maharash_ 

tra and Madhya Prade3h 
(XLVU-16-12-70), 189. 

Financial Assistance to Madhya 
Pradesh (XLVlI-11-12-70), 77. 

Financial Assistance to Madhya 
PradeSh (XLVI--4-12-70} 92. 

Financial assistance to Madhya 
Pradesh to solve drinking water 
pt'ob1em (XLV-16-11-70). '186-
87. -, 
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DIXIT, SHRI G. C.-Ccmtd. 

Fund;; allocated lor w~ of 
backward classes, scheduled 
castes and scheduled tribes of 
1tJadhYa Pradesh (XLVI-24-11-
70), 105-06. 

Installation of latest machines for 
manufacturing cloth at cheaper 
rate:; (XLVI-25-11-70), 121. 

Installation of TeIephone connec-
tions in Ichapur, Burhampur, 
East Nimad (MP) (XLV-19-11-
70), 198. 

Iron and Steel godowns in Madhya 
Pradesh (XLV-IO-ll_'10), 97. 

Loans to small indust.rialists of 
East Nirnar Dis1.riict (Madhya 
Pradesh) (XLVII-1l-12-70), 70. 

Location of new iron ore deposits 
in Madhya Pradesh (XLVI-7-
12-70), 112. 

Madhya Pradesh employees on de-
putation in Oil and Natural Gas 
Commission (.XLVI-2-12-70), 
178. 

Mine.-al iWOduction in Madhya 
Pradesh' (XLVII-14-12-70), 146. 

Mobile units for medical colleges 
in Madhya Pradesh (XLV-23-
11-70), 162. '-

Number of hOuses constructed for 
Harijans in Madhya Prade:Jh. 
(XLVll-lS-12-70), 84-85. 

Oecupational industrial estates 
based on Kosa industry in 
Madhya .Pradesh (XLVI-25.-11-
70). 119-20. 

Officials deputed at expo-70. from 
Madhya Pradesh (XLV-ll-ll-
'10), 98. 

opening of an Agricultural College 
in Burhanpur, East Nimad dis-
triet, Madhya Pradesh (XI.,Vll-
17-12-10). 132-

Opening of Homeopatblc dispen-
saries in Madhya Pradesh 
(XLV-2I-ll,.;70), 162. 

Openng of. Public Call ~cetI in 
Madhya Pradesb (XLV1--3-12-
70), 133-34. 

Pending App~tions for Licences 
from Madhya Pradesh (XLVI-
8-12-'10), 123-25. 

DIXIT. SHRr G. C.-Contd. 
Pending Loan-Applications in 

various lkanches of State Bank 
of India in EaJt Nimar District 
of Madhya Pradesh (XLVl-
2'1_11-'10), 133-34. 

Permission to Madhya Pradesh for 
sale of houses constructed under 
subsidised Industrial Housing 
Scheme totenantG.' (XLVII-
14-12-70). 149-50, . 

Pers{)Us recruited from various 
communities in MP for defen(.'e 
forces (XLVI-2-12-70), 197-98. 

Posting of an officer of Indian 
l<"'orest service in Madhya Pradesh 
(XLVII-l'1-12-70). 132. 

Project Report of Sukta Dam 
Scheme (Madhya Pradesh) 
(XLV-18-11-'10), 212. 

Proposal by Madhya Pradesh Gov-
ernment regarding e.x1enlion ot 
Railway lines (XLV-l'1-11-70). 
181. 

Proposal to export tinned bananas 
(XLV-11-1l-70) , 97. 

Railway Development Scheme for 
MadhYa Pradesh (XLVI-24-11-
10). 101-4>3. 

Rate of Economic growth in 
Madhya Prade.~h (XLV~I8-l1-

70). 218-14. 
Recruitment Centres in Madhya 

Pradesh (XLVI-2-12-70), 197. 
RepresentatiOns regarding stopp-

age of Varanasi ExpreltJ at cer-
taln Stations (XLV-l .. 7-11-70). 
181. 

Request for t.elephone facilities in 
Towns of East Nimad and 
Hosha~ District in M.P. 
(XLVI-26-11-70l, 155. 

Rise in prlcC'J of cotton thtead 
. (XLVII-9-12-70), 190-91. 

Separate circle of A.rchaeol~gical 
Survey of India in Madhya Pra-

I deflh . (XLVII-1l-12-70), 109. 
Setting up of Family Planning 

centres Madhya Pradesh 
(XLVI-7-12-70), 111. 

Setting up of Central Units to pre-
vent food adulteration 'in Ma-
dhya Pradesh (XLVl-7-12-70), 
112. 
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Setting up of Chjlctl'en'~ Ward in 
the district hospitals of Madnya 
Pradesh (XLV-23-11-70), 161. 

Setting up of Multi-purpose Insti-
tutions in Madhya Prade~h 
(XLVI-27-11-70), 134. 

Sctt ng up Of powerloom Finance 
Corpol'a1::on tXLV-l(l-1l-70), 
100. 

Setting Ul) of SUI;!Br Mills in 
Madhya Prade,h (XLV-19-11-
70). 200. 

Setting up projects for production 
of defence equipment in Madhya 
Pradesh <XLV-16-11-'70l, 186. 

Shortage of hotels and touri~t 
houses in Madhya Pradesh 
(XLVII-1l-12-70), 108. 

Small Scale Industries in Madhya 
Pradesh (XLV-1O-1l-71l), 96. 

Stoppage of Varanasi Express at 
T:mal'ni Station (XLV-lO-ll-
70), 94-95. 

Students from Madhya Pradesh to 
foreign countries for higher edu-
cation (XLVH-W-12-70), 127-
28. 

Sukta Irrigation Project of Madhya 
Pradesh (XLV-HI-1l-70), 213. 

Supply of electticity for irrigation 
purposes to East Nimad District 
of Madhya Pradesh (XLVII-S-
12-70). 99. 

Supply of Whent to Madhyh Pra-
desh during 1970-71 (XLVI-26-
11-70), 153-54. 

Survey for underground water in 
Madhya Pradesh (XLVlI-14-
12.70), 200. 

Take over of sick cloth mills in 
MadhYa Pradesh· (XLVl-2-12-
70). 332-33. 

Telephone due" outstanding ill 
Madhya • Pradesh on 30-9-70, 
(XLVII-17-12-70), 133, 

Telt'phone Facilities to Panchayat 
Ccntres in District of East 
Nimad (MP) (XLV-19-U-70), 
200 

DIXIT. SHRI G, C.-Contd, 

Trib"1 Development Blocks in 
Madhya Pradesh (XLVI-M-ll-
70). 106-07. 

Utilization of production capacity 
of Ordnance Factory. Jabalpur 
(XLVl-2-12-70). 196-97. 

Villages provided with Post an'd 
Telepraph Offices (XLVII-lO-
12-70), 118. 

Welfare of Harijans of Hoshanga-
bact and East NimBr Districts. 
M.P. (XLV-17-1l-70), 1110. 

DWIVEDI, SHRI NAGESHWAR: 

Branches of State Bank of India in 
Jaunpur and Pratapgarh Districts. 
U.P. (XLVl-27-11-70). 234-35. 

Creation of new States (XLVlI-
9-12-70). 15. 

Debates 
Economically backward regions in 

the country especially the 
Eastern Districts of uP (Dis) 
(XLVl--3-12-70), 324-27. 

DWIVEDY. SHRI SURENDRA NATH: 

Abolition of Bihar and UP Legis-
lative Councils (XLVI-24-U-

70) 140-41. 
Abolition of Legi'Jative Councils 

in India (XLV-24.-11-70), 16-
17, 18. 19, 20, 21, 23. 

Al'rangement for receiving Bigger 
Jet Planes in Major Airports. 
(XLV'I-4-12-70) 15. 

Assessment of Bank Accounts of 
Former Rulers in Foreign Coun-
tries (XLVl-4-12-70), 190. 

Bilateral trade between India and 
. BelgiUin(XLVl-25·11-7{), 1~8-

27. 

Carrying ot supplies and personnel 
. on . Moscow-Hanoi route via-
India (XLV-l 6-11-70) , 34-35. 

Conpensation to Rulers of Fonner 
Indian State3 (XLV-18-11-70). 
136-37. 

Controversial Soviet maps about 
Indian Territory drawn in . 1931 
(XLV-23-11-70), 44. -"-,_. ---.--_._ ..... ---~ .. -.-~--:::---- ._._-.-----_._-_._------- ~--------------
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DWlVEDY. SHRl SURENDRA NATH: 
-Contd. 

Delay caused by contractors in ,the 
construction of Bokaro Steel Plant 
(XLVI-8-12-70), 13. 

EDqulTY against Hindi Oincer in-
volved in smuggling (XLVl-4-12--
70),20. 

Fann'Information Programme (XLV 
-12-11-70), 42-43. 

Import of St-eei on Selective Basis 
for Exporting Steel Products 
CXLV-18-11-70), 136. 

Impollts from U.S.S.R. (XLVlI-
9-12-70), 27. 

Imposition of domicile tax on non-
citizenl in Ceylon (XLV-23-11-
'10), 21. 

Indian Joint Ventures Abroad (XLV 
-13-11-70), 134-35. 

India's support to seat China in 
U.N.O. (XLV-9-11-70). 84. 

Influx of Refugees mm East Pakis-
tan (XLV-12-11-70>, 11. 

Institutional Guarantees to new&-
paper Journalists (XLVII-17-12-
'lO), 211. 

Irrigation Of areas between Maha-
nadi and Paika and between 
Yahanedi and Chitrotpala (XL VJ 
-2-12-70), 357-5S. 

Issue of letters, of Intent for Manu-
facture of Small Car (XLV-IO-
11-70), 25-25. 

mue of orders to States for with-
drawal of privileges enjoyed by 
ex-rulers (XLVI-2-12-70). 365-
57. 

Licences lor new jute mills (XLV-
11-11-70), 74. 

Loan of Newsprint by U.s.S.B. Em-
bassy to Times 01. Indi4 (XLV-
12-11-70), 125. 

Long term plan for de~Jopment of 
Petro-Chemical Complex' in the 
country (XLVI-2-1~70), 47-48. 

Manufacture of Engines and Coaches 
during lI'ourth Plan (XLVI-fl-12-
70), 23. 

Mid-term poll in West Bengal 
(XLVI-25-11-70), 6. 

Pending Applieationll for Industrial 
LicenCe! (XLV-IO-ll.7&); 173-74. 

DWIVEDY, SHRI SURENDRA NATH: 
--Co~,d. 

Pr(K~edure for streamlining ot inter-
nal audit (XLVll-I8-12-70), 179-
80. 

Public Sector Undertakings trading 
with Taiwan <XLV-18-11-'10), 
51-52. 

Reconstitution of University Grants 
Commission <XLVlI-lS-12-70l, 
41-42. 

Registration of MongopoiiBtic Un-
dertakings (XLV-20-11-70), 67-
68. 

Requests of Governors for transfer 
(XLVI-25-11-70), 32. 

Setting up of another Steel Plant in 
Orissa (XLV-17-1l-70), 125. 

Soviet maps about Jammu and 
, Kashmir (XLV-23-11-'1t), 25. 
Stoppage of construction work at 

Talc her Fertilizer Plant (XLVIl-
7-12-70), 32. 

Studies into Inventory of Public 
Secto:r Enterprises (XLV-20-11-
70). 68-69. 

Talks for implementation of 1964 
Agreement with Ceylon (XLV-
9-11-70). 85. 

U.S. Ambassador's request to reopen 
Cultural and Informaticn Centres 
(XLV-9-11-70), 36. 

Debates 
Allegation by Member <XLVI-

6-12-70), 219. 
Committee on the Welfare of S.C. & 

S.T., Election (M) (XLVII-:-9-
12-'10), 229-30. 

Jute Mills for Orissa (M) (XLVll-
16-12-'70), 323-27, 343. 

Late Running of Train!! (BAH Dis.) 
(xLVU-1S-12-'10). 363-64. 

Re. Mid-term Poll (XLvn-14-12~ 
10), 232-33: 240. 

Motion for Adjournment (XLV--
23-11-70), 2O~06. ' 

Neville Maxwell'. book "India's 
China War" (St) (XLVII-16-l!-
'i0), 254. 

Obit\lary References CXLV-9-11-
70), 11; (XLVI-30-11_70), 7-S, 

Personal Explanattons by Shri 
Lobo Prabhu (XLVI-24~1l-
70), 196. 

Prices of Bllsential ArtICles (Res,) 
(XLVI-4-12-70). 282-87. 
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DWIVEDY, SHRI SURENDRA NATH 
-Contd. 

Procedure tor Dealing ~lth allega-
tions against Outsiders (XLVll-
18--12-70), 227, 229-3I. 

Publication of Expunged Matter 
(XLVI-24-11-70), 175. 

Reported demand of Government 
ar,.j people of Orissa f(,l· a New 
Steel Plant in the State during 
the Fourth Plan (C.A.) (XLV-
11-11-70),204-15-

Reported escape of two Pakiatan.i 
women with important documents 
to Pakistan (C.A.) (XLVI-8-i2-
70), 202, 206--09, 213. 

Soviet Union's reported nsistance to 
correct Indian maps (C.A.) (XLVI 
-4-12-70),210-12,214,217,225. 

Statehood filr MeghalaYa (St.) 
(XLV-IO-ll-70), 342. 

Supply Of arms to Pakistan by USA 
and USSR (CA) (XLV-9-11-70), 
203-13. 

Supreme Court's Judgement on 
Derecognition of Princes Order 
(XLVII-15-12-70), 199, 200, 206-
07. 

'E' 

ESTHOSE, SHRIP. P.: .. 
Loans Advanced by London Branch 

of the State Bank of India to Mis 
Wolker Brothers <XLVI-27-11-
70), 231-33. 

Murder of three Harijans in Saha-
ranpUl' district (XLVI-25~1l-'10), 
91-93. 

'F' 

FERNANDES, SHRI GEORGE: 

Alleged involvement of B ny, Min~ 
ter of Maherashtra ill smuggling 
(XLVII-16-12-70), 136-37. 

Allotment of Steel Sheets to stand-
ard Drum and Barrel Manufactur~ 
ing Co., Bombay (XLVII-IS-12-
ro). 88-89. 

Ban on Tiger Shooting (XLV-12-
11-70), 119. 

Bankers of Kapadiabrot11ers 
(XLVII-1l-12-70), 46. 

FERNANDES, SHRl GEORGE-Contd 

Checking of Accounts of Mis 
Kapadia Brothers (XLVI-4-12-
70), 30. 

Closure 01 Burbanpur Tapti Mill 
(XLVIl-16-12-70). 208-09. 

Commemorative Stamp on Senapati 
Bapat (XLV-19-11-70), 81. 

Committee on DisPQSal of Confis-
cated goods (XLVI-2'i-1l-70), 
179-80. 

Construction of twin city across 
Harbour of Bombay (XLV-16-H-
70), 188. 

Construction of West Coast· Railway 
(XLV-17-11-70), 183. 

Controversy on the Kashmir opera-
tions (XLV-23~1l-70), 42. 

Cost of Scooters manufactured by 
Mfs. Bajaj Automobile Pr~ 

ducts of India, Bombay (XLV-
17-11-70), 184. 

Crash of Cambata Airlines Helicop-
ter into sea of Bombay in April, 
1970 (XLVII-1l-12-70), 112. 

Creation .of Vidarbha State (XLVI-
25-11-70), 152. 

Decline in traffic hllBdltd by Bom-
bay port since 1966-6'1' (XL Vll-
18-12-70), 168. 

Defects in Hindustan. Ambassador 
Car (XLVI-8-12-70), 1&1-84, 

Delay by Planning Commission in 
sanctioning Peneh Hydel Project 
in Maharashtra (XLVI-25-11-
7e),44-46. 

Demand for financial 8118istaDce for 
development of Bombay (XLV-
18-11-70), 187-88. 

Difterenees between Chief Minister 
and Lt. Governor of Goa (XLVI-
25-11-70), 189~90. 

Disposal of consfiseated watches 
(XLVJ-27-11-70), 179-80. 

Earning of· Rao Hanut Singh of 
Jodhpur in London (XLVn-l6-
Uj .. 70) , 70-71. 

Enquiry into Embezzlement of Sav-
ing Banks ~ in Post Office 
Hargunpur, Bijnor, U.P. (XLV-
12-11-70), 120-21. 

._--- .. - .. _-_.--_._-- _ .. _-------
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FERNANDES, SHRI GEORGE:, Ccmtd. 

EriqUiryinto non-cancellation of 
stampS on letters posted.in G.P.O., 
Bombay (XLVI-26-U.7IH,53-M. 

Evasion of payment of taxes on in-
come by standard drutn and Bar-
rel ManUfacturing Company 
(XLVfl-18-12-'1t1), 31t-4U. 

&xpenditureon furnisbingotBces of 
STC in Oelhi (XLVI-1-12-70). 
339. 

Financial Aasistance W Premier 
Autumobiles Ltd., Bombay (XLV-
liJ..1l-70) , 13L 

Firing at Poona Railway Goods Yard 
(XLV-IO-ll-'iO), 132. 

Fleet Expansion by IndiQ Airlines 
<XLVI-27-11-.0), 18&. 

Foreign trips by Chairmar., Indian 
Motion Picture:;. EJq-ort Corpora-
tion (XLVI-2-12-70), :.35-36. 

Grievances of Railway Doctors 
(XLVI-S-12-70), 184-OS. 

Grounding otT of . helicopters for 
want of spares from Russia (XLV 
-9-11-70). 32-33. 

'Hindustan housing fnctary <XLVI-
7-12-70), 152. 

Import lic~ to Mhatre Pen and 
Plastic lDdustr..es lPI'ivate) Ltd., 
Bombay (XLVI-25-11-70), '10. 

Increase in capacity of mazagon 
dOck Ltd., Bombay (XLV--28-U-
7(1), 123. 

Indian firms permitted to open om-
~es in South Afrtea( XL VI-
7-12-711), 153 •. 

Installation of lans in the income 
tax office, Bombay (XLVU-ll-
12-10) • .111. 

Inler-Port Consultation held in 
~al (XLVI...,..4-l2- 70), <181. 

Investigationslnto the issue ot pas-
sport to Cooli Mastan of Bombay 
{XLV....,lfi.:.ll- ill), 188-49. 

KerOsene (FixatiOn of Cellini Pri-
CC!I) Order, 1970 (XLV-9-11-70), •• 

Leather exports through STe (XLV 
-ll~U-?O).l86 . 

. ' 'ticfmsed . Capacity .~ Oil Barrel 
Faori.catol1l (Xl.V1t-l.~l2-70). 
33-34. . 

i 
I 
I 
~ . 

{ 

FERNANDES,SHRIGEORGE:Contd. 

Loearno Film Ft:lltival, WIO (XLVI 
-3-12-70), 48·49. 

Loss in cloth production due to 
strikes in Bombay MIUS (XLVI-
25.11-70), 85. 

Lowering of the Age for Francbise 
(XLVII-15-12·70). 171. 

Manufacturing of Flanges and Bungs 
by MIs Trisure India Private Ltd., 
BoInbay (XLVI-24-11-70), 71-72. 

Medical examin (;tion of seamen in 
Goo (XLVIl-i8-012-7M, 16'7-68. 

Memorandum by National Coal 
Organisation Employees Associa-
lion, Ram:hi (XLV-9-ll":70), 97-
98. 

Memorandum of cnWges alam. Goa 
Chief Minister (XLVi-Z·12-70), 
338. 

Merchant Banking ServiCe announc-
ed by National and Grind.lays 
Bank (XLVl-27-11-'IO), 180. 

Minimum Bonua (XLVl-U-1l-70), 
187-88, 

Overcrowding in prisorur (XLVll-
9-12-70), 183. 

Pape~Producti(ln (XLVl-8-12-1O). 
180-81. 

P-auenger Tickets iu\.ed at Nuar-
bag Railway Station bc::aing same 
number (XL V-ICl-U-70}, 130. 

PIlymt'!)t of spet'ial allowance to 
non-ga~ted Government em-
ployees .in Anuaman and Nlcobar 
islands (XLV-ll-IVI0" 188. 

Persona kUledlinjure~ due. to acci-
dents on Bombay suburban Rail-

. "way Systems <XLVI-U-1l-70), 
110-12. 

Production of Foodgrainll (XLV-
1'~1l-7O'), 111. 

Progtese . at alt.lmintum . factory in 
Ratnagiri District, Kaharuh1ra 

. t'XLVI-7-12-70). 1M. 

Raid on Cambatas' eatsbliBhments in 
Bom~y (XI.vU-1G-12.10), 18'1-
88. 

.... ---.. ,~--,-- ..... ~,-.--~ .......... - ....... -~,.---.~,.~ ____ . ___ ' __ ~~_'_"_'"--'"_h ___ ' 



NAME' INDEX 

FERNANDES, SHRI GEORGE; COlltd. FERNANDES, SHRI GEC;RGE: Contd. 

Recovery of Joss incUTlfd by Indian 
Oil Corporatior. in de&ling with 
Hind Galvanising and Engineering 
Co. (XLV-16-11-70), 83-84. 

Report of Anjaria Committee Re: 
Forward Trading (XLVI--4-12-
70), 180. 

Report of c.ar. Regarding Delhi 
Small Scale Industry <XLV-9-1I-
70), 97 .. 

Representation from an employee of 
Air Force Training Command, 
Bangalore against mal-.practices 
lXLVI-2-12-iO). 206 

Repre1entation made by Nurses of 
Bhabha Atomic Researeh Centre, 
Bombay (XLVI-2-12-70), 326-
27. 

Repesentatlon to World Bank on 
BhatsariVatirana Water Project 
for Bombay (XLVII-1l-12-70), 
159. 

Request receive!) from LIC em-
ployees for grant of increase gra-
tuity (XLVI-:l7-1I-70), 178-79. 

Rise in crime.; on Bombay suburban 
Railway Trains (XLYI-24-11-70), 
no. 

Sale of Steel Sheets by Indian Oil 
Corporation to Mis Standard 
Drum and Barrel Mfg. Co. (XLV 
-17-11-70), 41. 

Shifting of Barrel Plant from 
Sewri to Trombay by Jlh Stand-
ard Drum and BalTt!J Manufactur-
ing Co., Bombay (XLVI-B-12-
70), 165-67. 

Standard Drum and Barre) Manu-
facturing Company, Bombay 
(XLVII-15.lZ-10). 8'1.88. 

StaWment made by' Dharam Teja 
during trial in London (XLV-
23-11-70), 123. 

Steps to Increas~ Fish Catch (XLV 
-19-11-70), 202-

Strikes in Cotton Tt'xtile Mills in 
Bombay (XLV· __ J9-11-'10J, 202. 

Supply of Barrels to I.O.C. by 
Standard Drum :md Barrel MaIiu-
facturing Company (XLVI_7-12-
70), 45. 

Supply of Steel Sheets to Hind 
Galvanising and Engineering Co., 
(P) Ltd. (XLVI-3~12-70). 164-
66. 

Tenders inviled by Food. Corporation 
of India for ~upply oi bamboo 
Mats (XLV-l::J-ll-'iO), 110. 

Tiger Population Clod Cattle Lifting 
by them CXLV-12-11-70), 119-20. 

Treatment of Leukaemia by Dr. M. 
B. Sahasradudhe of Cancer Re~ 
search Institute (XLVI-7-12-70), 
52. 

Treatment of period of absence dur-
ing agitation by Loco Running 
Staff as leave (XLV-IO-1l-70), 
132-33. 

Underground Railway for Bombay 
(XLV-l7-11-70), ~&5. 

Utilisation of in!o1.alled capacities of 
Drum and Barrel Industry (XL V 
-10-11-70), 133-34. 

Violation of Fureign Exchange Re-
gulations by Cambata Aviation, 
Bombay (XLVI-4-12-70), 180. 

Violation of C(lreign E.xchange re-
gulations by Cambatas of Eros 
Cinema, Bombay <XLVI-2-12-
70), 311. 

Debates 
B.O.H. (XLV-12-11-70), ~29·30. 
Code of Crimmal Proc(.dure (Am-

endment) Bill, 1970: 
(Amendment 'Of Section 4 and 

addition of new section 566) Inst. 
(XLVI-27-11-70), 282. 

Exhibition of Cinematugraph Films 
Bill: 
Int. (XLVII-Il-12-70), 257. 

Foreign Exchange Regulc.tion (Am-
endment) Bill: 
Consid. CI.(XLVI-25-11-70). 
2&3-90. 

Stock Exchange (Representation of 
Employees on Governing Bodyj 
Bill: 
Int. (XLV11-11-12-70), 256-57. 
-----,-------



G 

QAIJRAJ SINGH RAO, SHlU: 

Buo1iness in ferroUS scrap (XLVll--
18-12-70), 50-51. 

Cost ot Production of MUd Steel 
(~~16-12-70), 51-52. 

Cost of Produtcion of Mild Steel 
Ingot in Electric Furnaces and 
Main Steel Plants (XLVlI-15-12-
70), M-M. 

Export of 111. S. Turnings and Sheet 
Cut~gs Scrap (XLVI-a-12-70). 
'5-56. 

Scrap broU&ht by Domestic Furnace 
Owners (XLvn-15-12-70). 55. 

Visit by Indian delegaton led by 
Chairman, MSTC to South-East 
Asian countries (XLVII-9-lZ-70), 
56-57. 

GANDHI, SHRIMATI INDIRA: 
Government Contribution for Relief 

of East Pakman Cyclone Victims 
(Str (XLV-19-11-70), 4&4.-

Obituary Deferences 
Death of 8hri A. S. Seigel, Shri A. 

D1Draisw;lmy G9under, Shri C. P. 
Mathew, Slu"i Bhavanji Khlm.ii. 
Shri ~ Thomas Kottukapal-
ly, Smt. Kamla Chaudhuri and 
Sbri Naval Prabhakar (XLV-
9-11-70). 3-5. 

Death of General De Gaulle (XLV 
-11-11-70). 1-2. 

I)eath of Shri Thirumala Rao 
(XLVI-30-11-'16), 2-3. 

Reference re: cycloue In East Pakis-
tan <XLV-lfl-Il-70), 203-()5. 

SlatehOOf! f(X Meghalaya (St) 
(XLV-l{)..U-70), 340-41. 

su.~ Court's JudcmeDton De-
recognition of Princes . Order 
(XLVU---15-12-70), 207, 214, 
217-18. 

GARCHA, SHRI DEVINDm SINGH: 
AclrieYing 181t-Iu1ftciency in Air-

craft Industry (XLV--1J-1l-70). 
50-51. 

Acute IIIIol'tale of power in Punjab 
(XLVIl--9-12-70), 122-23U 

GARCHA. SHRl DEVlNDER SINGH: 
Contd. 
Allreements by FICCI with Arbitral 

Organiartionl in el"bt countries 
<XLVI-2-12-7&), 220-21. 

Air Pollution Unit at Ahmedabad 
to study biQlogical problems 
affecting human health (XL vn 
14-12-70), 61-62. 

Amenities at Elephanta Caves near 
Bombay (XLVl-27-11-70) 120-
21. • 

Appeal to big powers to keep away 
from Indian Ocean (XLV-23-11-
'10), 60. 

Arrest of Pakistani smugglers in 
Gangartagar in Rajasthan (XLV-
18-11-70), 45-46. 

Arrest of Principal, Chicago Insti-
tute of Techonology, Green Park. 
New Delhi (XLVn-16..12-70). 
62-63. 

BUilding of an air base in Chitta-
gong by USA (XLVI- ~-12-70). 
72. 

C'ases of 'Flu' 'in the capital 
tXLV-23-11-70), 59. 

Cent!'Eil Aid for DairY plants at 
Lu.dhiana and Bhatinda (l)unjab) 
(XLV-19-11-70}, 121. . 

Clearance of cheques by Reserve 
Bank of India (XLVll-1l-12-70), 
107. 

Collection of Money irom Candi-
dates for their recruitment in 
IAF (XLVlI-14-12-70). 79-80. 

Concentration on the Infra-
structure to attract more Tourists 
(XLVI-4-12-70), 94. 

CotIt· of Production during wt three 
yeats (XLVlI-l 6--1 2-70) ,M-mi. 

Credit Facilities to Small Entre-
preneurs by Nationalised Bank., 
(XLVI-8-12-70), 51. 

Credit Facilities to Small Scale In-
dustries (XLVI-8-12-70). 50. 

Credit facilities to sugar factories 
for payment to lugarcane grow-
er. aud stock 01 luear beld by 
sugar millo; (XLV-19-11-10). 39. 

Crisis in coal industry (XLV-23-
11-70) , 62. 

Cut in power 8\,lPPly to Punjab due 
to presentl~vel of Goblndsagar 
Lake (XLvn-9-1a-70), ~-56. 



GARCHA. SHRI DVINDER SINGH: 
COl~:d. 

Delegation to European countries to 
gain know_how in diamond trade 
(XLVII-9-12-70), 121~22. 

Demand by Punjab Provincial Rice 
Merchants Association for rise in 
Proew'ernent Price of Rice (XLVI 
-3-12.70), 55. 

D!'!mostration fann for Rice Culti-
vation through High Yielding 
VarieticG in PUnjab (XLVI-2B-
11-70), a5-86. 

Deposits in the nationalised banks 
<XLVn-18-12-70), 133-34. 

Details of Fresh Agreement under 
PL 480 (XLVII-17-12-70), 72. 

Deteriorating DTU BUB Service in 
the Capital (XLV1--.27-1l-70), 
2-14. 

Development of Mizo Hills District 
(~VI-3-12-70), 52-53. 

Diamonds extracted from Panna 
diamond mines and foreign ex-
change earned 'from export there-
of (XLVI-2-12-70), 74-75. 

Difference of opinion between Gov-
crnrn ~nt and Planning Commis-
sion on plan priorities (XLV-
11-11-70), 58. 

Difference» between Chief Minister 
and Lt. Governor of Goa (XLVI 
--25-11-70), 189-90. 

Dil'ectionissued by Reserve Bank 
(,f India regarding Demand' for 
Credit (XLVI--4-12_70), 3. 

Discussion between West Bengal 
Government and army authorities 
r<! Law and Ol'der in West Ben-
gal (XLVI-25-11-7Q), 102. 

Discussion.> by World Bank Team 
with Officials of Agricultural Fin-
ance Corporation (XLV-20-11-
70), 54-55. 

Dismissed policemen joining Naxa-
lites in West. Bengal (XLV-
11_11-701. 137, 

DUposnl of accumulated 'stocm of 
cashew kernel (XLVII-16-12-
70), 53. 

Dispute b,'tween Municipal Corpo-
ration of Delhi and New Delhi 
Municipal Committee on levy of 
electricity Tax (XL VI-2..12-'10). 
218. 

GARCHA, SURI DVlNDER SINGH: 
Contd. 

Distribution of land among landless 
in villages of Delhi (XLV-
19-11.70), 64. 

Drafting of a Model Bill by LIC for 
ownership of Property and ftats 
(XLVII-14-12-70), 52-53. 

Economy in Army Service Corps 
(XLVII--14-12-70), 44. 

Meet of Indootrial Growth (XLviI 
-15-12-70). 51-52. 

Employment of refugees from East 
'Pakistan in Poultry Farm Scheme 
in West Bengal (XLV--19-1Vro), 
122.' 

Enquiry against truck drivers who 
cheated Delhi Muinicipal Corpo-
rlLtion (XLV-ll-ll-70) 57 

Escape of a Russian invoived in an 
accident in Bombay (XLV-
9-11-70), 196. 

Establishment of Holiday Homes 
(XLVI-3-12-'1O>, 51-52. 

Expenditure on Branch ex:pamion 
after bank nation.tissUon (XLVII 
-11-12-70), 125. 

Export of Anticipated Food SUr-
pluses (XLV-la-ll-'1OJ. 64~65. 

Exports of Indian ·drugs (XLVII-
9-12-70). 81. 

Extension of Cereals cultivation 
and its effect on acreage under 
Pulse and Oilseeds (XLVR-
17-12-70). 71l. 

Factor!! responsible f6~ establishing 
second oil refinery in Assam 
(XLV--16-11-70), 102--04. 

Finlilisation of Imnual plan for 
1971..;72 (XLvn~16-12-'ro). 149-
SO. 

Financial Assistance to Public 'Sec· 
tor Undertakings (XLV-20-11-
70),8'7. 

Foreign exchange earned by Kid-. 
hum ~ron ore Jlroject <XLVI-
7-12-70), 51. 

Gaps between 8llocations and actual 
investments by the States during 
Fourth Plan (XLVI-25-11-70), 
101-02. 

Govenunent Direcl~ve toA.LR. 
Stations in Orissa Statt'(XLVlI 
--10-11-70), 43. 
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GAl\~ SHR! DVINDER SINGH: 
Con~tl. 

Grievances of the dentist (XLV-
23-11-70), 31. 

Group Housing Schemes by Delhi 
Development Authority (XLV-
9~1l-'10). 53. 

Hartal by Radio and Electronics 
dealers of Delhi (XLVl-27-11-
70), 222-23. 

Help to Cane...(;rowen; by revising 
Sugarcane Price (XLVI--3-12-70), 
]83-84. 

Housing Facilities tor Staff of In-
dian Agricultural Research Ins-
titute (XLV-12-11-70).. 61-62. 

Implementation of recommendations 
of Reddy and Morarka Commis-
sions on Delhi Municipal Corpo-
ration (XLVU--9-12-'10), 74-7'1. 

Impon of base lubricants through 
Indian Oil Corporation (XLV-
16-1I-70), 104. 

Increase in expenditure on Defence 
Development and Research (XLV 
.-9-11-70), 51-52. 

Increa..'Ie in ground rent charged 
for land IPven to refugees eXLV 
-16-11-70) 34-
Indo-Pak ~cials meeting . for 
eradicating Malaria (XLVI-7-12-
'10),36. 

Industrial Units in Punjab (XLVI-
8-12-70), 93-94-

Instruclions to Indian Ambassador 
in Cambodia not to attend Cam-
bodian function (XLV-!l-ll-'10). 
1$. . 

Lapses in the accounts of large 
Companies (XLV-20-11-'lO) ,53-
54. 

LeD.kage of Tramformer Design 
from Heavy Electricals CIndia) 
Ltd., Bhopal <XLV-IO-ll-70). 
40-41. 

Loan from Belgium <XLVII-ll-
1~-70). 35. 
Loss due to Rise in SupportPrlce 

of Paddy by Punjab Government 
(XLVI-3-12-.70), 54-55. 

Loa incurred by Synthetic Drugs 
Plants (XLY-9-11-70). 17&-81. 

Lowering of prices of raw material 
by STC and 'MMTC (XLVU-
16-12-70), 49. 

GARCHA, SHRl DVINDER SINGH; 
Contd. 

Manufacture of cODsumereoods in 
Collaboration wjth private sector 
(XLV-l'1-11-70). 158. 

Manufacture of electronic medical 
equipment (XLVI-7-12-'10), 50. 

Manufacture of paper· from Bagasse 
<XLV-IO-1l-70), 58-58. 

Meeting of Agriculture Commission 
(XLVU-le-12-'10>, 171. 

M.eeting or Custodiaon of National-
ised Bank5 with Chief Vigil~ce 
Commiasioner Regarding Cor-
ru.ption in Nationalised Banks 
(XLVl--4-12.'70), 50. 

Meeting of Standing Committee of 
Colton Advisory Board (XLVII-
16-12-10), 89-70. 

Memorandum by the association of 
refugees residents of Katla Feroze-
shah (Vlkram Na,ar) Delhi 
(XLVI-7.12-70), 'l3.. 

New Devices for Eye Operation by 
Dr. N. S. Rapany (XLV-9-11-
'10). 81. 

News Item published in Liberation, 
a CPI ell) Organ Attributed to 
Cbaru Mazumdar Regarding Nua-
lites (XLV-18-11-70J, 125-26. 

Non-recovery of LoaDS advanced by 
Nationalised Banks (XLVI-2'l-
11-'10), 121-22. 

Oil reflRery in Goa (XLV---9-11-
70), 193. 

Orders for Supply of Trandonners 
.by Indian Consortium for Power 
Project8 to foreign Countries 
(XLVI-8--12-70), 49. 

Paper Production (XLVI-8-12--10). 
50-51. 

PIltm!1 service on the pattern of 
British Railways eXLVn-l!-12-
79), 95. 

Payment of ~n&ation to I'ar-
merll for sub-standard Seeds sup-
plied to them by Natiohal Seeds 
Corporatimt (XLVI-3-12-'1O), 90. 

Permits for long distance hau1aJe 
to road Transt,lOrt Companitll 
(XL VU-15-12-70), 35.-38. 

Pilot Study by National laBt.itute in 
Rice and Wheat growinl States 
(XLV-12-11-70), 62-63. 



GARCHA, SRRI DVlNDER SINGH: 
CQn~d. 

Plight of dental surgeons in various 
States (XLV-16-11-70), 5{}"51. 

Poor Performance of Indian Drugs 
and PhannaceuUcal Ltd. Madril!! 
(XLVII-14-12-70), 59-60. 

Prevention of collision between 
Delhi-boundtlying Mail and 
Passenger train at Kurukshetra 
(XLVI-24-11-70), 130-31. 

Progress of Al.R. Rajkot (XLV-
19-11-70), 210. 

Promotion of Non-Engineering Tea-
chers of Polytechnics in Delhi 
< XLVI-27-11-70J , 67-68. 

Promotions in Indian Statistical 
Service CXLVI-2-12-70j, 288-
90. 

Provision of water and power from 
Beas Multi-purpose Project to 
Punjab, Haryana and Rajasthan 
<XLVI-25-11-70), 96-97. 

Purchase of Railway Walons (XLVI 
-24'-11-70), 50. 

Raising of funds for flood pr.otec-
tion schemes (XLVII-16-12-70), 
61. 

Reduction in Air Fares by inter-
national Airlines to promote Tou-
rism in Pacific Rellion (XLVI--
4-12-70), 108. 

Repayment of Loans given by Co-
operative Banks (XLVI-26-11-
70), 86·87. 

Review of rules relating to recruit-
ment of local candidates to cer-
tain posts in Posts and Telegraph 
Department (XLVI-26-11-'7{), 
55-56. 

Rupees one crore loan to be floated 
by Delhi Devpiopment AuthOrity 
(XLV-16-11-70), 123-24. 

Sale of Steel at Pooled Price to In-
dustry (XLVI-8-12-70), SO. 

Scheme for Cooperative credit for 
Small Farmers (XLVI-26-11-70) 
8'7-89. ' 

Scheme for Coordination among 
NationOilised Banks (XLVI-4-12-
70), 50 .. 

Scheme for devektpment ot Calcutta 
(XLV-~-11-79), 46. 

GARCHA, SHRl ~EVINDER SINGH: 
Contd. . 

Scheme for setting up of motels 
along the National Highways in 

. Punjab (XLVII.,...18-12-70), 133. 
Scheme to study relationship bet-

ween Demographic change and 
Economic Development (XLVI-
26-11-70) , 89-90. 

Seminar of town and country plan-
ning organised by the Institute 
of Town Planners, India (XLVII 
11-12-70). 51. 

Separation of Uranium-233 from 
thorium (XLV-1l-1l-70), 133. 

Setting up of a Family Planning 
foundation in private sector 
(hLVI-2-12-70), 45-46. 

Setting up pf . a Heavy W.ater 
Plant at Tuticorin in Tamil 
Nadu (XLV-IB-1l-70), 127. 

Setting up of A~ Bodies in Stat't!S 
for giVing credit for development 
of Small Scale Industries in Back. 
ward R~gions (XLVlI-15-12-70), 
50-51. 

Setting up of High Power Yamuna 
Bank ~elopment Board (XLVI 
-2-12-70), 133-34. 

Setting up ot Refugees Industrial 
Finance Corporation (XLVII-lO-
12-70), 117. 

Setting up of separate public sector 
undertaking for precious stones 
and diamonds (XLVI-7-12-70), 
54. 

Setting of a wOrking group by 
council of scientific and industrial 
research to screen res'earch pro-
grammes (XLV-1l-1l-70), 59. 

Smuggling of Gold Across Gharinda 
Border (Amtitsar) (XLV-20-11-

. 70)' 90. 
Spurious Drug Racket in .Delhi 

(XLV-9~1l-70). 52-53. 
Statement made by director of <US 

export-import bank regarding 
expansion at export-import bank 
(XLVII-1S-12-70), 75-76. 

Stawment' of Central Vigilance 
CmmnlsSiorter re corruption in 
Go\!ernment Departments· . (XLVI 
--25-11-70), 28-2Q. 



GARCHA, saRI DEVINDER SINGH: 
contd. 

Stoppage of financing of Drug fm 
ports to India by United States 
A'ft!f1CY for International Deve-
lopment (XLV1I~14-12-'10),72. 

Strike by Madras Harbour Workers 
eng&ged by hod Corporation fif 
India <XLVI-24-11-70), 25-29. 

Suggestion fOr running a speeial 
train to Vishakhapatnam (XLV-
10-11-70). 57-58. 

Suggestion to reduce sales tax on 
raw materials suppliea by the 
State . Trading Corporation and 
Minerals and Metals Trading 
Corporation (XLVU-la..12-'7f), 
51. 

SUpply of Balicoplet\l to FOreign 
countries <XLV-9-1VlO), 51. 

Supply of Imported Steel to Small-
Seale Industries. (XLVll-15-12-
'10), 50 

Supply of MIG to Pakistan by 
'Indonesia (XLV-23-1VIO), 1'7. 

Surveys by Geological Survey of 
India during last th~ years 
(X't.VI-2-12."TO), 114-25. 

Survey of incidence of Suicides in 
India (XLV-ll-l1-'1O), 'to-sn. 

Survey of industries (XLV-1'1-11-
70), 153. 

Trad·;! exparuion with Yugoslavia 
(XLV-11-11-70). 56. 

Training of T.V. Personnel at Film 
and T.V. Institute, Poona (XLV-
12-11-10). 64, 

Transfer of Archaeological Survey 
to Tourism and Civil Aviation 
Ministry eXLV-l8-11-'1O) , 126. 

Treatment ·01 Leukaemia ~ Dr. 
J4. B.·Sahaaradudbe .01 cancer .,re-
search institute (XLVl-7-U-
70). 52. 

Troublesome Elements in DtlTIapur 
Steel Plant (XLVI-U-1VlO), 
142. 

VnmalD'led level crOlllnp in 
Punjab (XLV-1'1-11-70), 152. 

Utilization of Conege Students and 
Graduate toteacb people to Te8d 
and write (XLVT-4-12-'10), 51. 

UtlHzation of ?L-480 'P'unds 
(XLVI-27-1P70), 122-'23. 

GARCHA, SHlU DEVINDER SINGH: 
cantd. 

Vitit by Inl.ernational IItonetarY 
F\mds Xanagilll Director to India 
(XLV-2Q.U-70), 112-113. 

Visit ot former Engineer to Trans-
former Section in H.E.L. .Bhopal 
(XLV-IO-ll-70), 59. 

World Bank Appraisal for Assis-
tance to Telecommunication Sche-
mes (XLVU-17-12-70), 72. 

World Bank's report on lndia 
(XLVII-1l-12-70), 50. 

WorkI Bank's report on Indian eco-
nomy (XLVII-!8-lZ-70), 33. 

GEORGE, SHRI A. C. : 
AU .India Coordinating Research 

Project for Coconut during IV 
Plan CXLVII-IO-12-70}, 20-27. 

Delay caused by contractors in the 
cons; ruction of Bokaro Steel 
Plant eXLVI-8·12.10) , 12. 

t)eve}opment of COir industry 
(XLVII-16-12-70), 8. 

National Transport Polky (XLVI-
4-12-70), 11. 

Debatel 
Centnl Fisheries Corporation 

(B.A-H. Dis.) (XLVII-16-12-70). 
351, 353-554. 

D.&G, (Railways) 1968-69 (XLVII 
-I-U-YO) ,308-10. 

D S.G. (Railways) 1970-71 (XLVU 
-8-12-70). 308-10. 

Law aDd Order situation in West 
Bengal (lleB.) (XLV-20.U.70), 
196--30. 

PrieM of Essential Articles (Res.) 
(XLVn-lB-12-70). 328-31. 

Reported e!lC8pe of two Pakistani 
women 'A'ith important docu-
ments to PakiKtan ICA) (XLVI-
-11-12-'70), 201. 

GHOSH. SHRI GANESH: 
Action taken apinat pollce officials 

against whom stricture. were 
passed in Meena Tandon murder 
Cl'tilC. Delhi (XLV-1J-ll·70), 4S 

Callual Employeel' ot Ranway Ele('-
t.riflcatlon for Shirt Dul.\' and 
Ni«bt Duty (XLVlJ..;-lli-i2:10) , 
61-82. 



liAME .lNOEX 
--- _ ... -. ----_._---- ----------------
GHOSH, SHRI GANESH: contd. 

, Charge-sheeUne of employees of 
Mininc and Allied Machinery 
CorpOration. DUrgapur (XLVI-
8-1~-70), 74-75. 

Complaints ofasll8ult3 in police 
lockups and under police custody 
in West Bengal (XLVI-2-I2-
70). 154. 

LP.F. Arrears from Colliery 
Owners in Bihar and West 
Bengal (XLV-12-11-70). 178. 

Enquiry into alleged attempt to 
murder Shri Jypti Basu (XLVII 
-16-12-70) 43. 

Fresh Recruitment of Casual Staff 
for Railway Electrjfication Alla-
habad Division (Northern' Rall-
way) (XLVU-I5-12-70), 1)9-60. 

Imposition ot CUrfew3 in West 
Beng~f . on the pretext of attacks 
on police personnel (XLVI-2-12-
70), 2"-54. 

Nationalisation of Calcutta Tram-
way!! Company (XLVII-1l-12-
'70), 194. 

Police firing in West Bengal 
<XLVI-2-12-70'), 253. 

Policemen suspected of having 
complicity in murders in West 
Bengal (XLVI-2-12-70), 54. 

Regulari$8tion of workers in Mica 
Mines in Gridib, Hazari Bagh 
District, Bihar (XLVIr-17-12-
70). 230. 

Regular Scale of Pay for Camal 
EmplClyees, of Railway Electrifi-
cations (Northern Rallway) 
(XLVJI-1S-12-70). 60. 

Reinstatement of Employees re-
trenched by Electrification De-
partment Allahabad Division 
(Northern Railway) (XLVI--8-12-
70). 191-92. 

Representation re. Anti-labour 
policy by Dy. C.A.O. (TA), 
Ajmer (XLVI-24-11-71l). 131. 

Re\'ival of Preventive Detention 
Act in West Bengal (XLV-H-
11. .. 70), 11-19. 

Shortfalls in Vital Sectors of In-
dustry (XL VII-15-12-70), 6s..67. 

I 
i 
I 
I 
I 

i 

! 

l 

GHOSH, SHRI GANESH: ccmtd. 
Supp:ementary Special Appeal 

againSt the Judgement of Alla-
habad High, Court in Railway 
Electrification Case (Northern 
Railway) (XLVII-1S-12-70) 61. 

Uniform DA and Pension scheme 
for Secondary School TeacbellS 
in West Bengal (XLVII-:-ll-l2-
70), 72. 

Debates 

D.!:.G. (General) 1968-69 (XLVI-
8-12-70). 257-60. . 

D.S.G. (General) 1970-71 (XLVI-
. 8-12-70). 257--60, 

Reported decision of the Govern-
ment on majority participation 
in the Foreign Oil Companies 
(CA) (XLVI-25-11-70), 204. 

West Bengal (Prevention of Vio-
lent Activities) Act. 1970; and 
West Bengal Maintenance ot 
Public Order Act, 1971t: (Res.> 
(XLVll-IO-12-70). 2'77--85, 288; 
(XLVII-15..,12-70), 265-70. 

GHOSH. SHRI P. K.: 
Losses sustained by National Pro-

jects COD3truction Corporation 
Limited, NeVI Delhi (XLVII-
16-12-70). 46-47. 

Rule for retaining of Telephone by 
Offtcers of Telegraph and Tele-
pholle En~neering Service on 
transfer or going on Earned leave 
(XL1nIT--17-12 .. 70), 121. 

GHOSH. SHRI PARIMAL: 
Time Bound Schemes for improve-

ment of Calcutta Slums (HAH 
Dis.) (XLVI-7-12-70, 274--78. 

GOP ALAN, SHRI A. K.: 
Demands of employees of Accoun-

tant General's Office Trivan-
drum, Kerala (XLVII":'U-12-70), 
161. 

. Demands of public works union, 
Car Nicobar (XLVII-9-12 .. 70), 
159.60. 

Establishment of an Agricultural 
University in Kerala (XLVI-
3 .. 12-70). 85-86, 

Global Tenders for dredging of the 
Channel and approach of Cochin 
Port (XLVI-4-12-'1O), 1815. 

------.~-------------_ ... _--- ------------
3135 LS-12-22. 



GOPALAN, A. K.--contd. 

HardshiPII of Repatriates from 
Burma in Andhra Pr8.desb (XLV 
-12-11.·70), 154. 

lmplementation. of Bidi-ci&af Act 
in statts (XLVU-1'1-12..70). 49. 

Irrigation projects in Kerala In 
Feurth Plan (XLVD-9-12-70), 
14l. 

Memorandum regarding construc-
tion of a Stadium in Cannanore 
(XLVU-1l-12-'10), 198. 

Progress construction of Tbanneer-
mukkom bUDd (XLVI-2-12-70). 
290. 

Publication of Inquiry Report 
relating to Tram Accident at 
Per.ambur n·.!B.r Madras (XL Vll-
15-12-70), 182. 

Recruitment of Artistes in 500, and 
Drama Division (XLV-I2-11-
70), 154-55. 

Reopening of Birla Concerns in 
West Bengal (XLVl-2i-1l-70), 
115-16. 

Resoiution passed by lterala l.eBis-
lative Assembly for amending 
Constit ltion to provide for safe-
guards in private educatioDal 
institutions (XLVII--18-12-70). '10. 

Retrenchment in 1Jrug manufactur-
ing firms after Promul&ation of 
Drup (Prices Control) Order 
(XLVII-14-12-'10), 49-SO. 

Subsidy for manufacturing of 
Wooden Vessels for n.ep...ea 
Fishing (XLVII-IO-12-70). 34. 

Supply of bad quality rlce in Kerala 
(XLVI-3-12-70), '11-'12. 

DelNna 

)lotions for Adjournment: 
<XLV-9-11-70), 221--25. 
(XLV-23-11-70), 207-08, 215. 

Murder of Eight J'enons in 24 Par-
g&nas Di8trict of Welt Bengal on 
20th November, 1970 (St) (XLV 
23-11-71), 290-91. 

Obituary lteiereMeI (XLV-9-ll-
70), 10-11. 

Supreme Court'. JUG,Iement on 
Derecognffion of Princu Order 
(XLVIT--l5-12-70), 204-OS. 

I 
I 

I GOPA1..AN, SHRl P. : 

j Appointment elf Secretaries of lIi· 
niatrleslDepartments aamembeJ 
01 a Board (XLV-11-1l-"I0), 111 

Broad,au,e line· between Trivan· 
drum and Ernakulam (XL VI-
8-12-'It)) ; 132-33. 

COnection charge for counting 01 

1 currency notes in nationalised 
banks (XLVII-1l-12-70), 191. 

Decllne In Cuhewnuts exports 

I 
I 
i 
i 

). 

I 
I 
I 

I 
! 

(XLVI-2-12-7{), 62. 
Deployment of Central Reserve 

Police and l30rder Security F~ 
in Calcutta (XLVI-25-11-70), 
36. 

Grant at Heat, Dust and Gas Allow-
ance to Worker. of SindTi Unit of 
Ferttli%er Corporation of India 
<XLV-9-1l-70). 69-70 

lDdttStrlal Tribunal on Dispute bet-
ween NeWsPaper 1!:mploYJ!e. and 
Employees Regarding Wale Board 
Recommendations (XL V-12-U-
76). 85. 

Level of D.D.T. in human body due 
to its use in food preservation 
(XLV--19-n-70), 13. 

Modification of Ernakulam Railway 
StaUon (XL VII-I5-12-'10). 10-
34. 

Muster-Roll employees in Heavy 
Engineering Corporation, Ranchi 
<,a,V...,.10-11-70), 201..fl2. 

Overbridge at flrst ,.te Of TelJi-
cherry Railway Station (XL VI-
8-12·7{), 194. 

RecommendatiODS of Second Wa,., 
Board on au .. r '(XLV-111-11-70), 
24. 

/1 Regional Medical. lnati'u~ in the 
Country (XLV-II-ll-'lO), 30-31. 

I. l)eobato I Modification of Nationalised Banks 

~
i . (Management and M1sce .. 11aneoUi 

Provisrons) Scheme, 1970 (M) 
(XLVII-17-12 ... '1O), 342-411. 

GOPALAN, SBRIMAn SUSULA: 

I, Abolition of West Benlal National 
Vo~unt~ Force (XLV-18-11~70). 
190. . 



-- --
GOPALAN, SB!lDIATI·· SUSEELA-

ccmtd. 

Allotment of Rent-Free Quarters to 
Penuaneot Way Impectors on 
Soat:hctrn Railway (XLV-IO-H-
'10), l'i'O-'1l. 

""""uJt au an employee of MES 
oftice, .ldathala. Ernakulam 
District, KeraJa by army personnel 
(XLVI.-Z.I2-'10). 188.87. 

Deputation of Sta1f for checking 
purposes in Foreign TraBic k-
counts Oftke at Delhi and TrafBc 
Accounts Office, Ajmer (XLVI-
24-11-7{), 115-111. 

Development of coir industry 
(XLVII-IS-IZ-70), """"-8. 

Memorandum from Central Govern-
ment Fishing Seamen's Association 
(XLVI-26-11-70), 173-76. 

Report of Jute Enquiry Commission, 
West Bengal (XLV':""U-1l-70) 
143. ' 

Debate. 
State of Himaebal Pradesh Bill: 

Consid. (XLVII-IJ.12-70). 326-
2'1. 

GOUNDER. SHRI MUTHU: 
Law and Order situation in West 

Benlal (Res.) Neoatiwd (XLV-
20-11-70). 293-86. 

Prices of Essential Articles (Res) 
(XLVI--f..12-'l0), 306-09. 

GOVIND DAS, DR.: 
Indian Medicine Central Council 

BiU-
Consid. as passed by R.S. (XLVI 
-'1-12-70), 181--86. 

GOWD, SH:RI GADILINGANA : 
Cost of Production during last three 

years (XLVII-18-12-70), 84-85. 
Floating of Indian managed COlD-

pany for off-shore Petroleum and 
.lIinetal Development outside 
India (XLVII-14-12-70), 161-82. 

Prodd'cition of cottO'll textile mills 
durin~ the last three years 
(XLV-r.'-18-12-70). 109-10. 

Proposal to discontinue tariff 
prefet'8nces extended to India by 
British Government (XL VI-
2-12-7C l, 53. .. 

Remuneration paid to Managing 
Agent) of Pan yam Cements Ltd. 
(XLV ... 20-11-'10), 114-115. 

GOWD, SHRZ GADILINGANA-fIOfItd. 

Remuneration paid to Managing 
Agenty of Rayalaseema Mills. 
Adord (lDLlT--20-11.70), 115-16. 

B'elbuneration paid to Managing 
! Agency of Yelniniganur Spinning 
, J4illa (XLV-20-11-70). 113-14. 

I' . 'Revision ofS¥i1 Disttibutmn Policy 
CXLVII-15-12-10), 45. I SUrvey of Rayalaseema (AP) for I Digging of Exploratory Tube 

I Wells (XLVI-26-11-70), 84, 

I 
i 
! 
i" 

GOWDA, SHin M. B.: 
Appointment, Removal and Resigna-

tion by various Chairman of 
Heavy Ehameering Corporation 
<XLV-I0.:.11-70). 200-07. 

Comments of Indian High commis-
sioner in London on a 1ilm 
directed by Mr. Louis Malle 
(XLV-16-11-76), 76. 

Jur~diction of Press Council for 
Entertaining Complaints agmst 
State Government (XLV-12-11-
70), 39-40. 

Prevalence of 'Sati' system in Ma-
dhya Pradesh (XLV~1l-11-70), 

157. 
Registration to appear as private 

candidate in MA examination of 
Delhi University <XLVII-IS-12-
70), 61-62. 

Resumption of full diplomatic rela-
tions with China (XLV-D-ll-
70), 59. 

Trade agreemeMs with USSR 
(XLVI-25-11-'10), 125-26. 

Workers Participlltion in Manage-
ment of Public Sector Undertak-
ings (XLV-12-11-70), 67-68. 

GOYAL, SHRI SHRIcH.ANi:>: 

Abolition of Legislative Councils in 
India (XLV-24-11-'10). 15. 

Achievements of Family Planning 
targets (XLV-16-11-70), 145. 

Achievement Of Family Planning 
targets in rural areas Of Chandi-
garh (XLV-23:"1l-70). 147. 

Alleged use of cRP for managing 
Patria Seo5sion of Congress (R) 
(XLVI-25-11-70). 98. 

-_.-.--- ._. __ . __ ... __ .- .. - . __ ._----------_ .• _--_ ... _---_ .. _---



NAME INDEx 
.-- .. ~-- --'~------.. -. - --_._--_ ... 
GOYAL, SHRI CHAND--contd. 

All India Newspapers Editors' Con-
ferenQe held at Simla (XLVI-
%6-11-70), 113-15. 

Allocation of stal! of POIJt.;raduate 
Institute, Chandiiarb· <XLVD-
~12-70), 137-&8. 

Allotment of residential plots to 
Members of Parliament in Delhi 
CXLVU-l ... l2-'lO), 12541. 

Amendment of Pless Couneil Act 
(XLV-12--11-70), 115-18, 

Amount sanctioned for improvement 
of Chandiprh Railway Station 
(XLV-l'7-11-70), 98. 

Appomunen, 01 Cbainnan of Har-
yana State Social W~ Board 
(XLVU-15-12-70), 66. . 

Applications for Telephone connec-
tions pending at CbaDdigarh j 

(XLV-19-11-70). I2&. 

Attacks on police in West Bengal 
(XLV-ll-IV10). 188. 

Attempts to commit suicide by an 
Indian Girl in Zanzibar (XLV-
9-11.70), at. 

Boundary . CoDlDlission for Punjab, 
Haryana and Himachal Pradesh 
(XLV-18-11-1O), 4'1. 

British help to PhiZG (XLV-23-11- i 

70), 65. 
Bye-election in Bilaspur ParliaDJen.o 

tary Constituency (XLVI~4-11-
70), 114-15 .• 

Central Government Employees 
posted in Himachal Pradesh ' 
(XLVI-4-12-70), 58. 

Chandigarn rompensatory allowance 
to Central Government emplo-
yees (XLVII-18-12-70), 183-64. 

Cbandigarb Plan for RehabUltation 
Colonies (XLVII-17-12-'1O), 47. 

Change in the name of Al.ft. :Mad-
ras (XLV-12-11-10), 39. 

Common fiats for the rich aM the 
poor (XLV-UI-11-70),l44-45. 

Complaints against taxi and scooter 
drivers in Delhi <XLVtt-18":12-
70) • 162-iJ3. 

GOYAL. SHRl CHAND-contd. 

Complaints from people of Fazilka 
and Abohat area. tor neglecting 
.velopment of the areas by Pun-
jab Government (XLVI-25-U-
70), 64-65. ... 

Construction of Houses for Clan III 
and IV Employees of the Commu-
nicatioJy Department in Chandi-
garh (XLVI-3-12-70)t9'1. 

Construction of RoWleS fot the 
Central Employees at ChandigBlh 
(XLVU-14-12-'O), 34-35. 

Country wide strike by retail che-
mists (XLV-16-11-10), 43-44. 

Delay in Despatch and delivery of 
letter from Delhi toChandigarh 
aDd viee-vel"llll (XLVl-2tJ...ll-
70), 163 .... 

Demand f~ enfon:.i.ng Urban Rent 
Restriction Act in Cbandigarh 
(XLVn-16-12-70), 27-a. 

Demand for remodelling of shops 
and removal of parks in Cbandi-
prb <XLvn-16-12-'70>, 183. 

Dharna by Harijans of Meerut 
(UP) at the residence oj' Prime 
Minister (XLV-1'7~l1-'1O), 97. 

Direct telephone line between Delhi 
and other cities of Pun)a)" Har-
yana and Himachal Pradesh 
(XLV-19-11-'1O), 128. 

Fair prices of art silk yarn (XLVII 
-16-1%--70). 217-18. 

Fall in Value of Rupee (XLV-20-
11-70), 1-8. 

Fraudulent practices by Financial 
Companies (XLVU-lS.12·70I, 

.71-13. 
Free Legal Aid to the Poor (XLVI-

8-12-70), 44. 
Grarit of Advance Increments to 

Telegraph ; and P & T Depart-
ment (XLVII-I0-11..;70)", 133. 

Grant of Punjab pay scales to the 
employee, Of Chandigarh (XLVII 
16-12-70). 194-

Holding of Lok $abba and 
R!iiYa Sabha by~.etectioM 
(XLV-17-11-70), 97. 

Increase in CO$t of. Beas ProJect 
. (XLV-18-11-70), 130-31.. 



GOYAL, SHm CHAND-cantd. 

IrlCl"!8Se in Pakistan Air Force 
stre~th (XLV":"16-11-'10); 
(XLVI-4-12-70), 15'1. 

Increued Bus' fares in' Delhi 
,(XLVJ,..,.+12-'10). 15'1. 

Inftow of Monsocm Water in· Bhakra 
Reservoir (XLV-ll-U-'10), 187. 

Influx of Refugees from East Pakl-, 
stan (XLV-12-11-70).4. 

Inte~ re1i~ to Chandigam em-
plQre.a (XLvn_18-1~70), 163~ 

Land' for new Rallway 'line from 
Ludhiana to Chandiprb (XLV-
10-11-70), 145-46. ' 

Land lteforms and distribution of 
surplus land to ,landless (XLV-
19-11-70), 126. ' 

LaJ\ds of Ministers seized under 
Land-arab movement (XLV-
12-11-70), i16. 

Late Meeting of Telephcme Advisory 
Committee, Chandigarh (XL vn. 
17-12-70), 200. 

Loans to farmers of Chandigarb for 
tubewelJs and Tractors (XLVI-
26-11-70), 1113.' , 

Popularisation of high-yieldinl 
varieties produced by an American 
Scientist (XLVI-26-11-'l0), 162. i 

Prime 'Minister's speech' at UN j 
General Assembly (XLV-,: 
23-11-70), 145. 

Punjab Pay scales for Tecbnical 
Staff of Poat-graduat1! inatitute, 
Cbandigarh (XLVI-7 .. 12-'10), 61. 

Quota for Chandigarh in electric 
poW«' produced by Bhakra lI1'0-
iact (XLVII-16-12-70), 18'8-87. 

ReconStitution of Telephone Advi-
sory Committee for Chandigarh 
(XLV-12-11-70), 116-1,7. 

Recovery of ad~aneesmade by 
Nationalised Ba~s, 56. 

Reduction in fare between Ambala 
and Kalka (XLV-HI-IV10), 145; 

Release of Films produced on Film 
Finance Corporation I.'oans . 
(XLVI-26-ll-'Xl), 71. 

Reorganisation of Uu.r Pradesh 
(XLVI_25-11-70), 98. 

~YAI,.; SBm ,CBAN~. 

Revision of Tyre ~ Tube Prices 
(XLV-IO-It-10).. 36. 

" - \ 

Seminar umlet Inctian PulP 8Dd 
,Paper Tecbnieal Association, on 
" use of Agrlcultmal Residue 

(XLVI-4-lZ-'ltl), 15., 

Service in the Nationalised Banke 
(XLV-20-11-70), 201-02. 

Settin&. up inter-Ministerial group 
to study the rol1! assigned to 
foreign drug' manufacturing units", 
in India (XLV-16-11-'10), 7. ' 

'" 
Setting up ofSUPr' Mills 'in UP in 

Cooperative, Private and Public 
sectors (XLVI-26-11-70), 27-28. 

Small pox cases in Haryana, Gujarat 
and Rajaethan (xLVI-2-12-'10) .. 
.161-.2. 

Social Welfare Scheme for Chandi-
garb (XLVI-24-11-70). 11~. 

Statement made by the Minister of 
State for Home Affairs re imple-
mentation of the decision of 
Government on Cbandigarb 
(XLVI-2-12-70), 23--.,.3(). 

Stoppage of construction work at 
Talcher FertilizerA'lant (XLVII-
'1-12-70), 32-35. 

Strike in Calcutta Port (XLVI""": 
26-11-'10), 31......37. 

Survey for Ludhiana-Chandigarh 
line (XLV-HI-1l-70), 145. 

System of education on ~e pattern 
of education in East Germany 
(XLVn:--18-1~-'l0), ~-4. 

Target for procurement of Rice 
(XL1I--19-11-70), 127. 

Terminus for Calcutta-Kalka Mail 
at Chandigarb CXLV-10..:1l-70); 
144-45. 

"Unemployment Day" demonstr1ltion 
by ,~i:lents CXi.VII~lO-12-70); 
59. 

Vacancies of judtes ·in PUDjl!b ana 
Haryana HIgh Court . (XL VI-
2-12-10), 248-49. 

-------------------_._---. ~ ---- -_. ----
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GOYAL, SHRI CHA.NI>--comd. 

Views kp!oessed by FinanCe Kini-
t~ ~ Interim Relief 
XLVI-2'7-11-'lO), i*,66. 

Water Level in Bbakra Reservoir 
('XLV-IB-U-'IO) 3S--18 

Worldg ,of, the ceniraI ~ ·aDd 
urban development I'ln8llCe Cor-
portion (XLVI-7-12-'70), '78. 

.£lebatu 
Architects Bill: 

Conaid. has passed by R.S. 
(XLVI-36-11-'70), 24&-51, 
(XLVl-3-12-'70), 218-19. 229-33. 

B. O. H. (XLVI-27-11-l0), 260-61, 
(XLVn-1l-12-'70), 245-46. 

Conferment of Decorations on Per-. 
aoDI (Abolition) Bill by Sbri J. 8. 
Kripalani. 
Consid. (XLVII-1l-12-70). 291-•• Foreip bases m the Indian Ocean 
(CA.) (XLV_19-11-70). 246-
"-

Foreign Exchange BelUlation (Am-
endment) Bill: 
Consicl. (XLVI-2&-1l-70), 233-

38,280-81. 
Foreign Exchange Regulation <Am-

endment) Ordinance 19'Ie. (Res). 
XLV1-2&-1l-70), 233-38, 280-81. 

Jute Mills for Orissa (M) (XLVII-
16-12-'10), 332-33. 

Reported demand of Govel'DJDeDt 
and people Of Orissa for a New 
Steel Plant in the State during 
the Fourth Plan (CA.) (XLV-
11-11-'10), 21J--l'l. 

Reported enc:ircling ot th8 Wwn of 
Mekhlipnj in Coaeh-l1ehaJ' West 
Bengal, by Pakistani armed forces 
(C.A.) (XLV-16-11-70), 2119-10. 

Shortage of fish supply in West 
Benpl and Allam (DiI) (XLVl-
26-11-70), 282. 

GURA, SHRI SAMAR: 
Acqujriq of buildings UM4 by 

Neta.li in Singapore (XLVI-Z-l2-
70), 178-'19. 

Action taken ataiDIt Auistant Di~
ector of C1!ntral Scientific IDStru~ 
ments Organisation, Chandigarh 
(XLVl-25-11-'1O), '12. 

GURA. SHRI SAlo,tI\R-eontd. 

Air Traffic between Delhi aDd Cal-eut:ta (XLV-30-U-70), 123. 
Applications for maliufactU!'1! of 

Small Car (XLV-ID-U-'1O) 116-
81. • 

Authors and Writers to write Scripts 
for National Intqration (XL VI-
3.;.12-70), UO-31. ' 

Bal'\ on use of Liquor in trains 
(XLVl-24-1l-'10), 107. 

B1op-aphy of Nelaji $ubbash 
Chandra Bose (XLVII-18-12-70') aa.. ' , 

Board of Dire~tors of ~.C. Ranchl 
(XLVI-8-12-'10), 134-35. 

Celebration of birthday of NeiaP 
Subbash Chandra Soft (XLVII-
9-12-70), 129-30. 

CeDtral Aid to Netaii Museum and 
Netaji Research Bureau (XLVl-
2'1-11-70), 14-19. 

ChiDeIe aupport to Pakistan on 
!Wt.bmir (XLVU-I4-12-'1O). 110-
11. 

Com,pi14tion at Netaji's speeohes 
(XLVl-1-12-70). 82-

Complaints regardin, AI.R. bl'Q8.d-
casts (XLVII-17-12-70), 157. 

Conditions of Hospitals, Clinics and 
Realth Centres in rural U'eM of 
district Midnapur (West Benpl) 
(XLVIt-14.;.12-70) , 131. 

Congestion in principal streets of 
Calcutta (XLVI-2.-12.70), 1V9-
81. ' ' 

Construction of over brid,es in Cal-
cutta (XLVII-U-12-70), 88. 

Couu1tanq Work by Mis. DaItur 
and Company for BokarG Steel 
Plant and otlMIt Steel Projecta 
(XLVll-lIi-12-70), 70-71. 

Conversion C1f PTI and othoer News 
A,encies into Corporation (XLVII 
-10-12-70). 10-34-

Day-Romes for Students in Calcutta 
(XLVI-4-12-'1O), 15t. ' 

Death of East Pat l&efupes 1n 
Daoli Camp (XLV1l-1O-120-'10~, 
173. 
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aUHA, SHIll SAMA~td. 

Delay ill completion of Farraka Bar-
rille project and Jangipur eanal 
(XLVI-2-12-70), 308-10. 

Delivery of~ and Letters 
in W.n Bengal (XLV-I9-H-70) 
151 . ., 

Development of Industries in North 
Ben,al (XLVl-8-12-70), 135-38. 

Dispute regarding different demands 
of college and school teaehers in 
West Bengal (XLVII-1l-12-70) 126. .. , 

East Pak. Displaeed persons in 
Camps outside West Bengal 
(XLVII-17-12-70), 181. 

:ExpenditUft on Rehabilitation of 
East Pat Refugees in Industries 
(XLVI-I-l2-70), 128. 

Faci~ to Naval Fleet of China 
at East Pakistan port (XLV-I6-
11-70), 40-41. 

Financial Assistance to West Ben-
gal (XLV--20-1I-70), 33-34. 

Foreign InftuerlCe on Ir.dian Press 
(XLVI-3-12-70> , 18-24. 

Formation of A Citizens Forum by 
prominent citizens of' Caleutta 
(XLVU-9-12-70), 131. 

Funds allotted to West l!lengal for 
development work (XLVI--1f-ll-
70). 103-111. 

Goftrnment Film on Netaji (XLVI-
26-11-?O), 97-88 . 

• Grievances of university and college 
teec.hers Ja WflIIt Beftgal (XLVU-
11-12-70), 59. 

o Barassmeut of East Pakistan refu-
,ees in Nainital area in U.P. 
(XLVI-II-ll-'19), 88-119. 

Housing acltemes for lower income 
grOIolPS in Wat Bengal (XLV-
16-11-70), 173-75. 

Bull," Strike Notice by EJuploy.a 
of Dandu..-anya Project (XLWI 
-17-12-70), 46. 

Inadequate Financial AssistaDce fen: 
relief to Bo¢-.fteded areas in 
WllIJt Ben,al (XLVI-4-12-'l0), 
117. 

IpcreaJ(! in Pakiatan Air Force . 
. strentth (XLV-l&-11-70),. 144. 

GUHA. SHRI SAMAR--conid. 

lncreaQ in Unemp19yment in West 
Bengal (XLVl-26-~1-70), 10-11. 

Indian Ambassador's talks with the 
Chinel!e envoy ,at Cairo (XLV-
9-11-70), 87. 

IDIiiP sl.ll'Ply missions abroad 
(XLVI-8-12-70), 41. 

lniUtrittion of Political parties iD 
'Police administration in West 
l)enpl (XLVI-2-12-70), 255-56. 

lnftux of Refugees from E. Pakistan 
(XLlr-12-11-70), 13. 

lJIspection Reports in respect of 
RS. 09 Tractors imported from 
German Democratic Republic 
(XLV-12-11-70), 14-26. 

Internal trade in West Bengal 
(XLVII-15-12-70>. 112-13. 

Issue of Industrial Licences in West 
Bengal (XLV-IO-11-10), 195-96. 

Lack of Tre.nsport F~cilities for 
movement of Jute from North 
Bengal and Bihar to Mills in 
Calcutta' (XLVl-8-12-70), 41. 

x..yIng al Foundation stone of Azad 
Hind Marlyre Memorial in Cal-
cutta (XL VII-14-12-70), 194-95. 

Living Conditions in Squatters' 
Colonies in Calcutta (XLVI-26-
il-70), 75-76. 

Memorandum submitted to Chairman 
of CSIR by Scientific Workers' 

. Association Clf Regional Ra~ch 
Laborato&-Y, Hyderabad (XLVIl-
16-12-70), 194-95. 

Mid-term poll in West Bengal 
. (XLVI-25-11-70), 10-11. 

Murder and Dacoites in West Ben-
gal lince imposition of President's 
RUle (XLV-18-11-70), It)g..10. 

Negotiation with College Teachers' 
Organisation. and Secondary aDd 
Higher Secondary Teachers' ~
sociation in West Bengal (XLVI-
27-11-70), 9I-M-

Night shelters in Caleutta for bag-
gers and, Vagrants (XLVll-l5--U-
70), U2. 

()Qtdoor lleI:reatiDns for students in 
Calcutt.. (XLVI-4-12-TO). 159 . 

----------~--------------~---
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GUHA, SHlU SAlIAll~. I 
~'8 iftterferenee iD 'Bamhm '\ 

· Slmibuba Broadcaits by AJ!l. Cal-
cutta (XLV_l1-11-'HI), 4f. . 11 

PenoiIs killed after. stmpemioD of 
enquiries into poUce ftriDp m West I 
Benlal (xtVU-lf-ll-1O>. M4!1. I 

Pictures of Russian leacJe.rsoDly in. I 
Lounles of bldo-Soviel (XLV-
23~11-'1O), 15't _ ." .. 

Pla,ue at Gomob station • (XLVI...... I 
U-U-'O), U,,-08. .' 

I Production 01 CubewNutliD Con- i 
· tai ·Coastal Belt (XLVII-l'M2- 1 
'0). 75. ) 

Protest by India aD Britiib arms ' 
supply to South Africa (XL V- ! 
9-11-70), 86. 

Baw material for Soda Ash plaDt at 
· Haldia <XLV-23.U-"lO), 82. 
Reb~ of INA Memorial moDU-· meat in SiDgapore (XLVI-2-12-

'10), 100-101. . 
Berl8IDing . Jadavpur University 

(lCL~--11-12-70), 59. 
ReJWniD' of Calcutta brid,e growd 

as Netaji Maidan. (XLV!-
2-1.2~'70), 179. 

Represenllltion 01 Members or Par-
Uament· OD Review CommIttee on 
Refugee Rehabilitation (XLV-
19-11-70), 150. 

Representations made by fonuer re-
volutionaries and freedom ftlhterl 
(XL VII--9-1:z,..'I0), 130-11. 

Resiln.,tion of Chairman, Indian 
Law Commiasion <XLVI-8-12. 
70), 134. I 

Resto,ation ~ reCognition to West ! 
XL 1\, Ben,al Polkle A.ioclatlon ( V_ 

18-il~70), 110-11. i 
I 

lUBhtl of C~nsation to East \ 
'Paktstan "Refugees (XLVIl-14-12- < 

-10), .86-97. . .... 
lUe in Prices ofCoaeumer Goods 

. <XLV-IO-U-7G) , 194-91. 

Ro8dlink bfrtween Calcutta and 
Digha in Contai lub-divtltOD of 
Weat Bengal' (XLVlI-U·l2-'10), 
127. 

GUB.\, smu SAlIAIl--ccmtd. 
RIqelan Caasllltaatafelt· ~utta 

.. TUbtt. Bail~(,XLV,.....l"ll-'lO), 
1H. 

Safe.uardiDJ the IDtenfta of Share-· 
Croppers iD Wesl ..... 1 (XLV1-
~12-70). 129-30. 

Sclheme for t;ura!eleetriftcaUon of 
lIidaapur (W~ BeDp1) (XLVn 
~i8-12-'lO)J 1+1-45. ~. 

Selectioa ofPriJQe Mi,n\lt,er's team 
fer UN SiJ~ Jubillee seuioD 
(XL vt-2.12-7tl>, 98-119. 

Separation of uraa.m..a-m· 'Isotopeo 
, itom thorium (X!;.V-U-ll·'70), 

191. 
Service in the N.ticmau.cJ .Banks 

(XLV-20-U-70). 201-02. 
Setback to Industrial Development 

in West.,.,.,l (lCL~-15-1Z-70h 
39-40. 

Setting of East 'Bengal Refugees in 
AQdamus (XLVJJ....,.U),·12.'1O). ''1. 

Settin, .up of Monument at Molran, 
(lIIanipur) (XLVIl-14-12-70). 
76-'l'7. 

~tiDa up o~ Scm-lunMIire $how in 
CaleuUa for diIplay of li&hl and 
Sound Performance (XL V-20-
11-'10) .121-14. 

ShfftiDa ofJndustrtes from West 
Benpl to UP (XLV-IG-U-'O), 
1'1. 

Sino-India RelatioN . (XLVIl-'" 
12-'10). 86·87. 

Soviet lADd·J(ehru IIW81'CIs (XLVI-
7-12-10), 75_ 

Stalement of DefeIM:e' JlInJatH re- .. 
,arding IIlPP17 of. ArmI to PaIri6-
tan (lCLV~U-'10).I8. 

8&epJ. to "ute PeaeefulHarvestin' 
in West Benpl (XLVl-3-12-70). 
36-37. 

8tepB taken to maintahi. Da~la biUt7 
6f Boothl1 River <XLvt-4-12-
70), 1.60 . 

Sleps' to PreVent Polltic.l Parties 
from Us~"lbatel of OW!lerr 
of ilfspute4 'Led. (XLVI.....a·12-
'iO)t ao. 

Boney fOf: oU In' West Bengel' 
(XL V-,a.l1-'lO), 118. 



V.un JND'£X 

GUHA, SHRl SAMAR--c0trt4. 

Time-Bound schemes forimpi'Ov&-
ment ofCakuUa Slums {XLV-
9-11-70), 88-89. 

Transport problem in Greater Cal-
cutta (XLVlI-1S-12-70), 165-67. 

Utilisation of Sap Of Azad Hind 
Movement a& Incentive to Emo-
tional Integration of the country 
(XLVl-26-11-70), 13-17. 

Vice-Chancellorship for Dr; Gm, 
Director, CSIO, Chandigarh 
(XLVII-9.-12-70) ,80. 

Visit by Members of Parliament to 
. Andoman Cellular JaillXLVII-

16-12-70>, 1~7 .. 
Wanton attack on polke penonnel 

in West Bengal (XLVJ-26-11-70) 
161-62. ' 

DebAte. 

Allel1",j threat to Member (XLVI-
3-12-70), 27~80. 

Appeal to Government by former 
revolutionaries and freedom figh-
ters for mitigation of their suffier-
ings (C.A.) (XLVll-l~12-70), 

218, 221-27. 
B.O.H. (XLVI-4-12-70> , 232 243-

45. ' 
Conferment of Decorations on Per-

sons (Abolition) Bill by Shri J. B. 
Kripalani: 
Consid. (XLVII-1l-12-'10), 278-
85, 296-97, 302-

Failure of Government to protest 
the life of Mrs. ParuI Bose in 
Calcutta (M) (XLV-1l-1l-70). 

'. 338--42. 
Re. Mid-term Poll (XLVII-14-12-

70), 240. 
Motions for Adjourment (XL V-9-

11-'70), 221-25. 
(XLV-23-11-'70), 210-11, 215. 

Rehabilitation of East Pakistan Re-. 
fugees (M) (XLVll-17-12-70), 
383-88, 416-18. . 

Reported eloSurc of the daily 'Basu-
mati' and its' alUed' publications 
(C.A.) (XLVII-IO-12-70), 193-
95. 

Reported stabbing of Mrs. Parima1 
Ghosh (XLVII-14-12-70), 244-45 . 

GUHA, SHRI SAM.AR-contd. 

Shifting of Industries frOJn West 
Bengal (lLA.H. Dis) .(XLVI-.27-
11.10), 343-48. . -

Shortage of fish supply In West 
Bengal and Assam (Dis) (XLVI-

·26--11-70),288-90. 
Soviet Union's reportedresJstance-

to correct Indian maps (eA) 
<XLVI-4-12-70), 215. .' 

Time Bound Schemes for improve-
ment of Calcutta SlumS" (HAH 
Dis) (XLVI-7-12-70), 261---&1 
274--77. ' 

West Bengal (Prevention of Violent 
Activities) Act, 1970; and west 
Bengal Maintenance ot Publle 
Order Act, 1970: (Res.) (XLVIl-
10.12-70), 284, 286, 289-90. 
(XLVU-14-12-70), 291-98. 

GUPTA, SHRI INDRAnT: 

Allotment of imported cars to Minis-
trieS by S.T.C. (XLV-IB-11-70), 
22. 

Appointment of DivisioDsI Sales 
Manager {Bulk) in Indian Drui$ 
and Pharmaceuticals Ltd. (XLV-
9-11-70), 79-80. 

ClosUre of Factories in West Bengal 
during President's Rule (XLV-
12-11-70), 102. 

Competition among Indian Consult-
ancy firms (XLV-17-11.70), 211. 

Defects in Alloy Steel Plant, Durga-
pur (XLVI-B-U-7{», 32-33. 

Disparity in minimum wages of 
Workers (XLVII-17-12-70),107. 

Disparity in Pay Scales of Secre-
taries of Government of India, 
Chief Secretaries of States and 
Engineers and Doctors (XLVI-
4-12-70), 62. 

Evasion of Taxes by Colliery Com-
panies in West Bengal (XLVI-
27-11-70), 131-32. 

Financial assistallce· to State el. 
trlcity boards (XLvn-lS-it-.,.), 
196-97. 

.. -.- ._.-._-_._-------
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GUPTA, SHRI INDRAJIT-contd. 

Impact of Drugs (Prices Control) 
Order on prices of Druea (XLV-, 
t-1l-70), 35. 

Import of Tinplates CXLVI-24-11-
70). M~38. 

Impro~ent of stand,a~ of medical 
service in the couQt!y (XLVl-
2-12-70), 38-39. 

lDereue in Salaries as a Result of 
proposals of Pay Commission 
(XLV-20-11-70), 108-0'1. 

lDtlux of ReIupeB from But Pak-
iItaD (XLV-l2-11-'IO), '-5. 

Interim relief to Central Government 
employees (XLV-20-11-70), lOft-
07. 

Issue of licence to Philips lDdia Ltd. 
for manufact.ure of TV aets 
(XLVU-9-12-'lO). 4-Z-t3. 

Issue of orders to States for with-
drawal of privileges. enjoyed by 
ex-rulers (XLVl-2-12-70), 3~ 
'91. 

Liberal attitude towards Employees 
and Workeu of nur,apur Steel 
Plant who participated in strike 
in August-September. 19'10 (XLV 
-10-11-79), 111-12. 

Loek-out of Durgapur Steel :Mills 
(XLV-IO-ll-'70), 181-·S!. 

Naxalites killed in encounters with 
police iD States (XLVI-2-12-18), 
28%. 

New Minimum wage structure for 
SUel Workers (XLV-IO-n-?O). 
80-83. 

Price Rise registered for food arti-
cles an4 other commodities 
(XLV-21)-ll-'lO). 19. 

ProIteSl of work for construettCll 
01 fwtilizer. Soda Aah and M;eth-
anal Plant. at . Haldia in West 
BeIllal (XLV-23-11-70), 87. 

Proposal to impose •. 25 per ceat 
freight surcharge on ClU'1G loaded 
at Indian ports to London (XLVII 
-18-12-.,.). 45-48. 

Realisation of arrears of 1neome tax 
<XLVI-27-11-70), 58-59. 

Reuetu 1m: liNn. tlDW,o an uma 
~ to PalWltan alld India bJ 
USA (XLV-16-11-'10), 193. 

GUPTA, SURI INDRAnT-«m~ 
I\eic:oa.unendatioDB· of Coaunittee of 
~ relaUDJ to A,B.C. Re-
port on LA-S. (XLV-18-11-70). 
10041. 

Report of Seeretaries Committee on .. u.. Repada of the Administrative 
~rms CoDUllislion {XLV-IS-
11-70), lJI-3I. 

Report of the expert eommJttee on 
~PWrmeat (XLV-l1-11-70). 
"-

Riots in Calcutta nCl .. VII-9-12-'0), 
1911. 

Sch~ drawn up for lmprovtng 
sewerage and citalnap in Calcutta 
U~\an area (XLV-18-!1-
70." 107-108. 

SettiDl up of a committee regardin, 
improvements in the workin, of 
nationalised bankI (XLVII-I8-
12-70). 158. 

Statutory Waae Board (XLV-l1-
11-'10), 102. 

Taking over of propfa'ties of ~ 
ruler!l (XLV-ll-ll-'1O), 19-~. 

GU1RAL, SURt I. E.: 
Nevnpaper !'tnmde Corporation 

Bill: 
Int. (XLv:n--4-12-70), 24'1. 250, 

Debate. 

Coal Mi... (Conservation and 
Safety) Amendment Bill: 
Motion to paIS (XLV-9-1I-'1O). 

336-.28. ' 
Iron Ore Mines Labour Welfare Ceu 

(Amendment) Bill: 
Oonllid. Cl. (XLV-IO-ll-70). 

243-411. 260-62, 26'1-2811, 
Law and Order lituation in West 

Bengal (Rea) (XLV~-l1-'1I>, 

301-08. 
Motion for A.d;oucment (XLV-»-

li-70). 203, 206~7. 
Prices of Bs8enUal Artic:1es (Rea) 

(XLV-ZO-1l-70), 388, 
(XLVI-4-12-'10), arsa-u. 

Reported Closure of the dally 'Ban-
mati' and itl alUed publica tiona 
(C.A.> (XLVII-IG-IJ-1O>. 114-
ft. 182. lIS. 
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GUJRAL, SHRI I. K.-contd. 

Unemployment situation in the 
country (XLVI-25-11-70). 214. 

GUPTA, SHRI KANWAB LAL: 

AboUtion of lease 110ld system in 
Delhi (XLVI-7-12-70>, 9-16. 

Advisory Committee for Internal 
Trade and Commerce (XLVl-8~ 
12-70>, 14%-43. 

Alleged sale ot girls to Arab coun-
tries (XLV-1l-1l-70), 85. 

Allotment <7f imported cars to Minis-
tries by S.T.C. (XLV-18-1l-70), 
20.21. 

Allotment of pucca flats to ;hugi-
walas of Malkagunj and Nabi-
karim areas of Delhi (XL VI-2-
12-70). 12l. 

Ammunition seized in Delhi (XLVI 
-2-12-10>, 269-70. 

Arrears of rents, furniture, electri-
city and water against MPs and 
Ministers (XLV-23-11-70), 98. 

Assassees PosSessing Wealth above 
Rs. 25 lakhs (XLV--20-11-70), 
183-84. 

Books written by retired military 
officers on defence (XLVI-7-12-
70), 86. 

I C.B.I. Inquiry against Firms (XLVI 
-8-12-70), 57-58. 

C.B.I. inquiry against Municipal 
Councillors of Delhi (XLV-I8-
11-70),98-99. 

Cau~ry Water Dispute (XLVI-
2-12-70). 227. 

Civic amenities in Gulabi Bagh and 
Andha Mughal, Delhi (XLVI-
2-12-70) 121~2. 

Committ~ on Cow Protection 
(XLVII-l'1-12-70). &-20. 

Commuoal riots in States (XLVII-
17 -12-'10), 119-20. 

Complaints about Corruption, fav-
ouritism and misbehaviour alainst 
poliee ofticers in Delhi (XL VI-
2-12.70), 299-300. 

Complaints against Governors (XLV 
_18-11-70), 98. 

Complaints against Morarkas. reo 
working of Ganesh Flour Mills. 
De1hi (XLVI-27-11-'10), 84. 

GUPTA, SHRI KANWAR LAL-
contd. 

Country wide strike by retail che-
mists (XLV-HI-l1-'1(1), 43-44. 

Decision to fly only national tlag 
on Rashtrapati and Raj Bhavans 
on national days (XL VII-9-12-
'10), 95-96. 

Deficit in Railway Income (XLV-
10-11-70), 86-87. 

Delhi Municipal Corporation elec-
tions (XLVI-~-1l-70), 6O-6!. 

Demand of Delhi University Tea-
ellers (XLVI-27-11-'70), 127-28. 

Demands of Press workers employ-
ed in 'Patriot' and 'Link' (XLV-
19-11-70), 183. 

Deteriorating D.T.U. Service in the 
Capital (XLVI-27-11-70), 9-11. 

Development of Delhi Zoo (XLVII 
-17-12-70), 144. 

Direction issued by Reserve Bank"llf 
India Regarding Demand for Cre-
dit (XLVI-4-12-70), 7. 

Disposal of Surplus Sugar (XL VI-
26-11-70), 125-26. 

Doutbll nationality of a Minister in 
AsSam Government (XLVII-16-
12-70), 74-75. 

Enquiry into theft and destruction 
of Foodgrains of Food Corpor_tion 
of India (XLV.....;I9-11-70)~ 182,. 

Enqniry made into communal riots 
in States (XLVII-16-12-70),IM-
35. 

Expenditure on Industrial Research 
(XL~-12-7a). If). 

Expenditure on memorials of 
national Leaders (XLV-33-11-1U), 
74. 

Filing up Wealth Tax Returns by 
Ministers (XLV-20-11-'10), 183. 

Financial assets of Ministers (XLVII 
-18-12-70), 155-56. 

Financial assistance to Uttar Pra· 
desh (XLVII-1l-12-70), 21. 

Foreign Inftuence on Indian Press 
(XLVI-3-12-70), 16-26. 

Formal Protest Notes sent . to 
foreign countries \XLV-9-11-70), 
183. 
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GUPTA, K.L-coritd. 

F0n!)8tion of a Nat.i<malChUdren 
Board aDd Wational ?olley ~eao
Junon ., on Child.ren's Ptottanne 
(XLV_ID-1l-70>. 40, 

Gazetted Officer;> on Western 
Railway not given prc,lIootiona 
(XLVl-24-11-70), 72. 

Houses searched during riots at 
Bhiwandi, Ahmedabad, ChaibUa 
and Jagdalpur (XLVll--9-t2-'iO), 
144-45. 

Import. of md~ Know-How 
<XLV-li-U-70). 18. 

Import Of Newsprit by Forei&!l 
Embassies (XLVIl-14-12-7'()). 78-
'iD. 

Imported D.D.T. lying unprocesKd 
in Govel'11JJ;aent Godo~'IlS eXL VlI 
-14-12·70). 208-09. 

Imwrts from USSR (XLVU-
9-12-70). 27. 29. I 

Incentives for woril in Bindustan . i 
Steel Factories CXLV-24-11-70), 
6. 

Increase in Number of Students .in 
Delhi and Opening of another 
Univemty(XLV-2()..1l-70). 181-
82. 

Inquiry into Chhott Sad.ri gold case 
(XLV-Jl-11-70), 10-11. 

InvestmeJ:lt in Ciprette Industry 
(XLVI-8-12-70), 66-51. 

JagDlohan Singh in Pak Jan 
(XLVIl-14-12-70).· 103-04. 

Jewellery belonging to the Nawab 
of Rampur (XLVII-18-12-70), 37. 

Land Reforms (XLVl-4.12-'10). 8t-
87. 

LaW5 &truu down by Hilb Courts 
and Supreme Court (XLV-17-ll-
70),109. 

Legilliation to check .1orcible ~on
wr6ion of reUgion in Madhya 
Pradesh and Orillia eXl. V~ 
]8-11-70" 87-88. 

Live transmitter of US make ,found 
near Naslk (XLVII-9-12-70), 145. 

Loans Advanced by NatiOnalised 
Banks to Susal' Industriu 
(XLVl-27-11-70), 128. 

GUPTA, K. L-contd. 

Loans &iV'eD by Nationa.liIed Benb 
to bi& lDdustrialists and othen 
(XLVI-4.12-TO). 104. 

Mayor-in-Council for ~lhi . 
(XLVl-25-U-70), 61. . 

Jrt,issinJ St1ldents of Delhi Univenity 
<XLVIl-I&-;12-70). 33. 

Monars supplied to India. by IstRel 
during the Indo-PaIUst4n CQDtict 
CXLVI-'1-12-70) •. 24-:-26• .' 

N axal~te movement itl Delhi 
(XLvn-16-12~70), laa..u.· 

New varieties of Foodgrains ana 
Vegetables Developed (XLVl-
lO-1~70). 11-20. 

Pa1r.iMIln spy rings operating 1n 
Chandigarh (XLV-23-11-'10), 00. 

PeJ'llODS given hee Passes to travel 
on IncUan Railways (XLVU-lS-
i!.70). 1%1. 

PreclsiQn InstnJmenti ~ries at 
I='alghat and Kotab. (XLVI-a..U-
70),42-43. 

Provision of accommodatkln under 
Gadlil Assurances (XLVI-2-12-70), 

86·87. 
Purchase of Scrap by Firms and 
. Companies from Railways (XLV-

17-11-70), 110. 
Purse presented wBadsbah Khan 

(XLVn-]&-;12-70), 79..aG. 
Refund of money to Sbri Gurdwara 

Prabandhak Committee charged on 
aecount of Cbandni ChowkKot-
wall BuU<tin, (XLV-D-IVlO). 
73. 

Registration of Companies under 
Monopolies and Restridive Trade 
Practices Act (XLVI-2'1-11-70}, 
154-55. 

Reinstaftement of DeIhl pol!c~rnen 
sUSpended Idismissed durin, 196'1 
strike (XLVI...;.16~12-70). 135. 

Reopeninj of Foreign CultlU'al em-
tresin India (XLV11-14~12-70). 
119-20. 

ReplieJby Mmillt.ent() Jettei'll of 
Membert of Parliament (XLV-
18-11-70), 97·98. 

---. ---_._--
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GUPTA. K. L.-<ontd. 
Rep:lrt of Commission appDinted to 

enquire into the death of Shri 
Deen .Dayal Upadhyaya (XLVI-
2--12·70). 65. 

Request by .Delhi Municipal Corpo-
ration for more funds <XLVI-
2-12-70), 237. 

Revival of Preventive Detention Act 
in West Bengal (XLV-ll-ll ·7t). 
11-19. 

Rise in prices of consumer gwda 
(XLVII-18-12-70), 80-82. 

Role of ZoO!! in Education,conser-
vational and Preservative aspo..'Ct 
of wil1i like (XLV-19·1l·70), 4-

Sale of plots to refugees in Delhi, 
(XLVII-17-12-70). 246. 

Selection of Helicopter for Spra}' 'ng 
(XLVII-17·12·70). 84. 

Setting up of inter-Ministerial group 
to stu~y the role 85Signed to 
foreign drug manufacturing units 
in Ind~ (XLV-16-11-70), 3. 

Shortage of Paper (XLVII-15·l2-
70), 42-43. 

Sino-Indian talks (XLV-I6-11-70l, 
127. 

Soviet Plan of West Asia (XLV-
23-] 1-70), 97. 

State Chief Ministers' and other 
Ministers' visit to foreign c'()lmtries 
to have joint ventures (XLV-
11-11-70), 30-32. 

Statement made by the Minister I)f 
State .for Home Affairs .re: lmple-
mentation of the decision of 
Governm-ent On Chandigarh 

, (XLVI-2-12-70), 30. 
Strength of Pakistan army (XLVI-

2-12-70), 36-37. 
Strikes, lock-outs, Gheraoes etc. 

durin, 1970 (XLVII-17-12-70). 
167. 

Supply ··of war material to India by 
UAR (XLVI-7-12-70), 87. 

T .. V. Centre by Private Firms 
(XLV-12-11-70). 117-18. 

Target of new Telephone connec-
tions for Delhi under Fourth Plan 
(XLV-19-11-7(),. 183 .... 

U. S. Plan to solve Indo.-China 
Problem (XLV-9-11-70). 102-03. 

Unemployment Problem (XLV-
20-11.7.0), 180-81. 

---_._- -----------------

GUPTA. KANWAR LAL-contd. 

Union. Ministers holding land beyond 
_ Cai'inl! (XLVl-3~12-70), 59-60. 
Uprading of ~matie miaslOns at 

Geneva and Tripoli (XLVI-7-12-
70),83. 

Utilization Of Services of Sadhus to. 
check Pilferage of wagons at 
some. stations (XLVII-15-12-70) 
121-22. ' • 

. Value of property stolen and 
recoveN!d in Delhi (XL VI-
2-12-70); 299. 

Vatican Statu;; for Nankana .Sahib 
(XLVII-14-12-70), 34. 

Visit to Andh,a Mughal, Delhi by 
Irrigation and Power Minister 
(XLVII-9-12-70), 60-61. 

Visit of persons to USSR and other 
East European countries (XLVII-
18-12-'i0) 155 ... 

Debates 
Acute shortage of truek andbus 

tyre:' (CAl (XLVII-1l-12-70), 
212. 

B.OB (XLV-20-11-70), 241 
XLVI-4-12-70), 230-31. 

Ceiling on income (H.A.H. Dis) 
(XLVI-2-12-70), 484-86. 

Constitution (Amendment) Bill 
(Amendment of articles 330 and 
332) by Shri Suraj Bhan. Consid. 
(XLV-12-11-70), 286-89. 

Crash of Jamair Dakota Aircraft in 
Delhi on 5th Decembel\ 1970 (St) 
(XLVl-7-12-70), 174, 176. 

DEG (General), 1968-69 (XLVI-
8-12-70). 310-11. 

D.E G_ (Railways) 1968-69: 
(XLVII-9-12-70), 313-16; 
(XLVIT-IO.12-70). 211-12 

D.S.G. (General) 1970·71 (XLVI-
8-12-70), 310-11. 

D.S.G. (Railways) 1970-71 (XLVII-
9-12-70), 313-16; (XLVII-I0-12-
70), 211-12. 

Demand by Delhi School teachers ·for 
)" revision of pay scales (C.A.) 

(XLV-IB-1l-70), 216-24-
Demand for Statehood for Delhi 

(Dis) (XLVI-26-11·70). ~06. 
. Dismi5Sal of a Lecturers of Salwan 

College, Delhi (XLVY-24.1l-70), 
~8. 
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GUPTA. KANWAR LAL-contd. I GUPTA, KANWAR LAL-contd. 
Foreip1 bases in the Indian Ocean Supply of arms to Pakisan by USA 

(C.A.) (XLV-18-11-'10), 2S7-58. I and USSR (C.A.) (XLV-I0~1l-
Foreign EzehaDJe Re&ulatkm (JuDe. '10), 118, 201-08. 212-1 •• 

ndment) Bill Consid. (XLVI- Taxation laws (Amendment) Bill: 
25-11-70), 252-57. I ~onsid. 'as reported by S. C. 

Foreign Exehanle Rfosolution(Ame- (XLV-12-}l;.70), 242-4lt 
Ddment) <Rdinace 19'10 (Res), Consid. Cl. (XLV-16-11-70), 2411, 
(XLVI-2S-11-70), 252-5'1. i 2S2-55, 26S-69, 275-'1'1, 296-97, 

Impact of Drug (Prices Cantrol) f, 299-300, 304--0'1. 
Order on Prices of Drugs (B.A.H. . (XLV-l7-11-70), 238-40, 258-61, 
Dis.) <XLV-UI-1l-70), 821-32. ' 269. 

Indian Medicine ~Dtral Council Motton to pass, as amended 
Bi1i: '(XLV~17·11-10). 302-06. 
Consid., as passed by R:S. (XL VI Tbne Bound Schemes for itnprove-

-'7-12-70), 21'1"';"22 CXLVD- ment ot Calcutta Slums (BAH 
10-12-70), 234). Dis.) (XLVI-7-12-70), 268-70. 

Con sid., Cl, (XLVII-IO-12-70), Unemployment s:tuatkm; in the 
232, 238. ,country (XLVII-25-11-70), 219, 
Motion to pass (XLvn~10-12 222. 
70), 248-49. GUPTA, SHRl RAM KISHAN: 

Late Running of Trains (BAH Dis) Agreement for IUd from P'edetal Re-
(XLVIl-I6-12-70), 363-64. pubHe of Germany (XLVII-IS-

lIotions for Adjounnent: 12-70), 125-!4. 
(XLV-9-11-70), 224-27. Amalgamation of Sjcl[ Industries 

N-evilJe Maxwell's book. "India's with Healthier Units in West 
China War" (St) (XLVlI- Behgal (XLVl-8-12-70), 28-29. 
16-12-7{), 245, 248. Amendment of Companies Act to 

Personal Explanation: Curb Continued hold of vested in· 
(Shri Mororji Desai) (XLVII- terests in Newspaper Industry 
II-l2-70), 21~17. (XLVI-2'7-11-1ft),19-25. 

Petition reo Pay scale of teachers in Applications fCf manufacture of 
Delhi (XLvn-18-12-70), 279. Small Car (XLV ..... IO-ll-70), 196, 

Prices of Drugs and Medicines (Dis) 98. 
eXLVII-14-12-70), 342-48, 368- Bridge over Ganga between Farakka 
69, 372-73, 379. and Khejuri8 Ghat (XLV-IO-U 

Prices of Essential Articles (Res) 70), 87-88. . 
(XLVI-I4-12-70), 287-93. Building of Telphone Exchange at 

Question of Privillege (XLV-IO-ll. Charkhl Dadri (HlU'Yana) (XLV 
70) 230. -19-11-'10), 189. 

Report of the Commission on 14aha- Corporation for itnport and l)!'Qcure-
rBshtra-Mysore-Kerala Boundary ~t of raW'. materials (XL VII-
Disputes (XLVlI-18.12-70). 261.9-12-70), 41-44. 

Reported escape of two Paldstani Criteria for assistance to States for 
women with important documents Family Planning (XLVI-7-12-
to Paktlltan (CA) rXLVl-8-12- 70), 140. 
70), 202-10. Dehyed or Canealled Ftigbtl of In-

Resumption at Trade between India ,ulln Airlines (XLVl ..... 27-11-70). 
and Pakistan CBAH Dis) (XLVI- 1~-88. 
4-12-70). 114, 82,1-22.. Demands for statehood for Delhi 

Soviet Union's reported resistance to (XLV~l1-l1-70), '7'7. 
COfl'ect India maps (CA) (XLVI- Development of Backward Distdcte 
4-12-'70}, 21~24. . 1:n State! Oa.V~1'7-11-'10). ?O. 

Statehood for Me,halaya (ST) Development of Mohlnder,arh dis-
(XLV-IO-Il-70). 341-42, 344. triet of Haryana tXLVl--!!-12-

__ .. _._. __ , ___ ,_. ___ ' _.,_. __ . _____ ~,~~_ 240:-,~.:.... __ . __ . ____ ._ .. ____ _ 
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GUPTA,RAM~ 
Diam~nd extraction proeramme 

du1'1Dl 1970-71 (XLV-23-11.70J· 
78. ' 

Economic recession in United States 
of America a1recting Indian im-
milrants (XLV-l6-11-'1O) 86. 

Electrification of RaUwar' Track 
Between Kanpur and Delhi 
(XLVl-3-lZ-70), 120. 

Embezzelment Of money deposited 
by merchants of Alwar in the 
State Bank of India (XLVII-
18-12-70), 22-24. 

EntJ:y of Mobile Nagas into Manipur 
(XLVII-I6-12-70), 96. 

Extension of building of Gandhi 
Vidya Mandir Co1!ege Cbarkhi 
Dadri (Haryana) (XLVII-
11-12-70), 117. 

Fo~eign exchange racket operating 
In metropolitan cities (XL VI-
25-11-70), 77-78. 

Fresh Negotiation for Import under 
PL, 480. (XLV-19-1l-'10), 

Gokhale Commission report.on Oil 
C(lmpanies (XLVI-26-11-70), 
150. 

Import licence racket in Tamil Nadu 
(XLV-Il-1l-70). . 

Indo-Pak exchange of mUlitary data 
(XLVI-2-12-'10), 17'1. 

Inquiry into Chhoti Sadri gold case 
(XLV-ll-Il-70). I-Il. 

Lawlessness in Chandiprh city 
(XLVI-2-12-70). 261. 

Legislation reo statehood to Himachal 
Pradesh, Manlpur and TJjpura 
(XLVI-25-11-'10), 109-10. 

Liberalisation of Food Control 
(XLVI-3-12-'10). 46. 

Looting in Ladies Compartment near 
Delhi-Shahdara (XLV-17-11-70), 
17. 

MlI1:hinery for' reviewing Export 
Petfot'l1lan~ (XLV-16-11-70), 
189. 

Manufacture 01 Submarines in India 
. (XLV-9-11-76). 94'. 
Naxalite hanging Father to death 

(XLV-18-11-70) , 188-89. 
Numerical Number Plates on Kotor 

Vehicles (XL VI-27-11-70), 195-
95. 

Objectionable references to Maha-
rani Sita and Harijans in a Gur-

. ' 
GUPTA, RAM KRISHAN-contd. 

mukbi -book (XLVI-2-12-70), 
261-62. 

Opening of T. V. Relay Station in 
Punjab CXLVII-IO-12-70), 86. 

Parliamentary Committee of Maha-
rashtra-MYSOre border dispute 
(XLV-1l-1l-70). 77. 

Persons killed and injured during 
communal riots in Born bay 
(XLVI-'l-12-70), 69. 

Progress made by AIR station, 
Haryana (XLVI-3-12-70), 159-60. 

Provision of plots to the low and 
middle income groups in Chandi-
garh (XLVI-7-12-70), 69. 

Raids conducted by Income Tax 
Officers in Llidhiana (XLV-
20-11-70),56-57. 

Railway employees trav4!lling with-
out ticket (XLVII-15-12-70), 
109. 

Railway Services affected during 
rains and floods (XLV-IO-1l-70), 
88. 

Re'~usal of permission to Nirankari 
Sikhs to visit Rawalpindi on Guru 
Nanak birthday (1970) (XLV-
23-11-70), 6. 

Rejection of Haryana Government's-
RequeSt for Foreign Exchange for 
its Delegations (XLV-20-11-70). 
74. 

Removal of visa system between 
India and Bulgaria (XLV-:9-11-
70), 36. 

Reopening of the Office of BBC in 
India (XLVII-I4-12-70), 1-9. 

Report by Expert Committee of 
Engineers of Ganga River Com-
mission (XLV-18-11-70), 188. 

Revision of Tyre and Tube Prices 
(XLV-IO-11-70), 36. 

Rupee funds held by foreign coun-
tries in India (XLVII-ll·12-702. 
116. 

Setting up of drugs shops in hospi-
tals (XLV-9-11-70), 85-86. 

Setting up of Fertilizer Plant at 
Bhatinda (Punjab) (XLVn-14-
70). 95-96. 

Setijng up of Joint Commission for 
'*J)3nding trade between India 
alld B\llgaria (XL VI-,25-11-70), 
30. 
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GUPTA IlAMKISHAN-«JIfId. 

Steel requirement for development 
of Haryana (XLV-17-11-70), 
71. i 

I 
1 

Steps lakeu to trace missia8 Indian 
carp> vessel 'Mahajilllmiu:a' ill bay of 
~ (XLVII-18-12-'lG), 124-25. 

Stoppage of catty of private troets 
from Jammu and Kashmir in Delhi 
(XLVI-25-11-70). 109. 

\ 

<iURCHARAN SINGH SHltI: 

Committee on Cow Prolec:tion (XLVD 
-17.12-70), 17 •. 

Debata 
Reponed :ICrious power crisis due to 

steep fall ill the ~ratioa of power 
at Bhakra (CM (XLVll-I.S·I l-70), 
221-21. 

HALDER, SKRI K.: 

Abolition of Gradation among commer· 
cial tax ofllceril (XLVlI-1l-12·70), 
148. 

Aplation by salts tax oIIiccn in West 
Benpl (XL VII-tt-12-76) , 147. 

Bill re Licensias the quccb at regis· 
tered dodo ... (XLV"-23-1l-70), 194. 

Dismissed policemen joining Nualites 
in West Bengal (XLV-H.!J-70). 
137. 

Doctors holding LMF degree'S trc:iled as 
Gazetted Officen (XLV-23 11-70), 
101. 

Drinking water and Rouliin~ facfiiliC!! 
provided in Harijan ColoniC!! CXLV-
17-1\-70), 74 

Financial u.w,staace to Haldia refinery 
project by Indian Oil Corporation 
(XLV-16-11-70), 7~79. 

Housint Scheme for Scheduled Castc!!. 
Scheduled Tribes and Backward 
0_ (XL Vl-24-11-70). 170·71. 

Lands sublnerged with rain water dQe t(l 
negligenee of irription' t1e.,a~nt or 
West Bengal (XLVn-9·J2·70). 182-
83. 

Memorandum by \Varkel'll of "~Of'IIm 
Indumie$ and Cotton Milli, C~'cutta 
(XLV-t2-11-70). IIS·St>. 

I 

l'liymem ~" ~ 10 Jute, Mill Workers in West Bengal (XLV-t2-11·70), 
8~90. 

Pel: Capa. ConswnpUoa of Fish ill 
ladia aad other COUlltr~ (XL VI-
26-11-70), ]4I1-SO. -

~ndatioos . of USAID Survey 
Team on lute Euort, (XLV---
18-11·70), 158-59. 

Rec;onstruction a8Cncy for financial 
assistam:c to sict .nd dyini mills in 
India (XLVI-4-12-70), 65. 

s.le of Paddy of National Seeds Cor· 
poration throuab Government 
As-;y (XLVl-26-11-70), 195·96. 

Share of States in Central T8.l.C!! aod 
EJIcise Duties rXLV-20-1t-7fl). ]75. 

State Bant of India Scheme to Finance 
ltebQrilibition Em '.tistan Refu~ 
(XLVll--17-12-70), t 10. 

Statement of Australian NaVllI Chief 
repnIinf' power vacuum in Indiaa 
Otean (XLVl-7-12-70), 49. 

Theft of Brass Bearinas (rOOt Eastera 
Railway (XLVl-8-12-70l, 127-211. 

Transport Problem in CalcDlta (XLVI-
21-tt-70), 76-77. 

WC!!l Bengars request for rele.1e of 
water from Faralli Barrap 
(XLV-I8-tl-70),IU-6f\. 

HANUMANTHAIYA. SKRT K: 

Committee on the welfare of :scheduled 
Cutes and Sl;beduled Tribes. election 
(M) (XLVTJ-~12-70). 224-28, 

(;()n!ltitutional Implications of RC!!Olu-
lion pa8!led by State Uplative 
AS!JCl!\hly (St.) (Xl.VI-8-12.70), 
216-18. 

Election l.aw: 
I' • 

'AppoiDtment of J. C. to exalttine 
amendments fM) (XLV-24-1l-
70), 196-97. 

Qu~tlon of Privilege (lUe.-! custody of 
Shrj Madhu Limaye.), (XLV-
t2·tI-7!)), 21~19, 

Scheduled Castc!! and SchedUted Tribes 
Ordet"i ( Amendment 1 Bin: 
Consld.. II retlQrtN by 1. C. 

(XtV-.17~11.70). '16-22, 325. 



HANUMANTRtLY A. 
Motion to adjoQl'n Debate-adopted 

(XLVI-25-11.70). 227-28. 

HAZARIKA, SHRI J. N.: 

DE.G. (Railways) (1968-69) (XLVII 
9-12-70), 329. 

D.S.G. (Railways) 1970-71 CXLVU-
-9-12-70), 329. 

HEM RAJ, SHRI: 
Accumulation of scrap iron (XLV-

10-11-70), 118-19. 

Acquisition of Gobindpuri Extension, 
KaJ,kaji.!. New Delhi (XLVII-
17~12-7u), 253. 

Acquisition of land for construction 
Of Pong dam (XLVI-2-12-70), 
352-54. 

Allocation of Judicial Officers to 
Himachal Pradesh (XLVI-25-11- I 

70), 27-28. ' 

Allotment of land to Tara Coopera-
tive Housing Society, Delhi (XLV 
-23-11·70), 118. 

Amendment to the Cantonment 
Board Act and Rules (XL VI-7-
12·70), 147. 

Appointment of a Whole time secre-
tary of Himachal Pradesh Soldiers. 
Sailors and Airmen Board (XLVI 
-2·12·70), 190, 

Bill regarding Ceiling on Urban 
Property (XLV-9-11-70), 140-41. 

Boundary Commission for Punjab, 
Baryalla and Himachal Pradesh 
(XLV-1l-1l-70). 150. 

Boundary of Yol cantonment board 
(XLV-23-11-70), 119. 

Cantonment Board High School, Yol 
{XLV-9·11-70) , 140. 

Central Government employees post_ 
ed in Himachal Pradesh (XLVI-
4-12·70), 68. 

Cbarges . of Lift Irrigation jn &ates 
(XLV-19-11-70), 155. 
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HEM RAJ, SHRI--"t01Itd. 

China's Nayal bases in East Pakia-
tan (XLV-9-U.70},I42. 

Comm~ion set up to study Com-
mumty Development Programme 
aJld Pancbayati Raj Institutioa 
(XLV-12-11-70), 121. 

Corr~tion in Soviet Maps showi~ 
indIan Territot'v as Chinese(XLT 
-11-11-70), 28-29. 

Creation of Separate Postal Circle 
of Post Master General in Baryana 
and Himachal Pradesh (XLV"":'19-
11-70), 157. , . 

Distribution of Assets on reorganisa_ 
tion of Punjab (XLVI-2-12-70) 
278-79, • 

Encamping grounds owned by De-
fence Department (XLVI-2-12-
70), 194-95. 

Equation Of Diploma-holder Over-
seers with Degree-holder Engi-
neers in Himachal Pradesh (XLVI 
-4-12-'10), 5'7. 

Examination of Recommendations of 
Election Commission (XLV-IO-
11-70), 174-75. 

Facility of Savings Bank and Pay-
ment of Pension from Extra De-
partmental Branch Post Office 
(XL V-12-11-70), 121-22. 

Farm loans to agriculturists after 
natianalisation of Banks (XLV-
20-11-70) , 133---36. 

BighlBigher Secondary School$run 
by ftcantonment boards (XLVI-7-
12-.0), 147. 

Increase in pensions and faciliti!!!l to 
ex-servicemen (XLVI-7-12-70). 
149. 

Indo-Afghan Trade Agreement 
(XLV-18-11-70), 52-53. 

Installation of Transmitters durin, 
1970-71 <XLV-12-11-70>, 121-22. 

IntroCluction of Extra Trains CXLV-
10-11-70). 176-77. . 

M8na~ent Of Gurdw'aras6f PUn-
• C··.... CX· LV jab. Bary.ana etidHim'aChal. Pre-

Chief Engineers 6nu:rence· - I cesh (XLVII-16-12-70), 78-79. 
20-11-70). 137-39. 

'Chief Ministers' Conference 'belt! in I Mamlfadure and'S!Jt,ply of Woollen 
'September, 1970 (XLV ..... 12-ll- I Goods by KhadiBoattb (XLV-
70). 69-70. 1 ___ 1_7_-1_1_-7._0_}_, _11_3_. ______ _ 
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EM RAJ, SHRl-Coatd. 

M.lluf~e of Engines and Coaches 
durina Fourth Plall ocr .. VI-8 .. tZ-10), 
23, 

Meeting of ~oaa: (Seas) Daln Oustcca 
Rehabilitation Committee (XLV-
18-11-70), 138-39. 

Meelin& or Pong Dam Rehabilitation 
Committee (XLV-18·11·70). 138. 

Meeting of Stale Chief Ministers on 
Beas control Board (XLVl-2.12.70), 
3$0-52. 

National tea company (XL VI-
25-1.1-70), 107-08. 

PIIY acales 'of Vaidyas in Punjab and 
Himachal Pradesh (XLV-I6-11 .. 70). 
99. . 

Progres5 in Consolidation of Holdings 
in Stales (XLV-19-1l-70). In. 

Project Allowance to P. & T. Employee. 
working in Pons Dam acea of 
Kansra Valley (XL V-19·1I·70). 
1S6. 

Prolest a.&ain~t Indo-Afghan trade 
agreement (XLVII-9-12·70). 171-72. 

Railway Doctors resigned {rom Service 
(XLV-JO-IJ·70), 176. 

Reallocation of Su.1f on reorll:lUlisatiotl of 
PUJljab (XLVI-2-12-70). 278. 

Recommendation for Supply of Jeep to 
Supdt. Post Oftices.KangraPOSlal 
Division (XLVl-26-ll·70). 197-98. 

RecommendationJ of Enqoiry Com· 
mittee on Film Censorship (XLV-
12·11-70). 40-41. 

Recommendation of the Hindu Rellsious 
Endowmenu Commission (XLV-
10-11·70). 175·76. 

Jtclease of serviamen of army, air 
force and navy (XLVI--2·12·70). 
193·94. 

1tepl'CSelllatiolt frdln Himachal Pradesh 
~ for openina of a Sainik 
School (XLV-Z3.11-70), 40. 

Re'llUirementa of doctors for rural areas 
durio, Fourth Plan (XLV-I6-11·70), 
98. 

Review of National FOJ'eIt Policy 
(Xl. VU--'-t()';.12-70). !II. 

Revision -01 pay ICllIes of DHANI civil 
KrYlce as demandrA by Himacbal 
Pradelih ao'.llIlieJd (XLVI-
2-12·10), 277. 

HltM RAJ, SHRI-t'ontd. 
. Sebtion of Districts for Dry f~ 

in States and Union Territorioa 
(XLVI-U-1l-70), 138. 

Seminar on HimayalanGeology held by 
Wadia Institute of Himllla:ru 
QeoIOBY (XLVl-27-1l-70). 81-82. 

Setting up of cooperative tea factory at 
Palampur (Himachal Pradesb 
XLVIl-I6-12·70). 79-80. 

S~ey 9' Himalayan Structural Pro-
blems (XVI-2-12·70). 88·89. 

Trusfer of AJI'icultural Institutes to 
Indian Council of Agricultural Re. 
search and it! effect otI employees of 
Institutes {XLVlI-IO-l~O). 163. 

Transfer of staff witbin Irrigation and 
Power Ministry (XLVl-25·11-70). 
l08"()9. 

Unified code for Army, Air Foree and 
Navy Acts (XLV-I 6-11-70), 100. 

Views of States and Union Territories 
on report of Land Acquisition. Review 
Committee (XLVII-IO·12·70). 163. 

Debate. 
Architects Bill: 

Consid 38 passed by as. (XLVI-
I' 26·11·70). 238-42. 

Consid. c1. (XLVI-3-12-70), 201, 
215--11. 

B. O. H. (XLVI-Z7·1J·70), 266, 
State of Himachal Pradesb Bill: 

COllsid. (XLVII-lS.12-10). 319-22. 

HtMATSINGKA. SHRJ: 

Additional Capacity for manufacture of 
Printing machinery (XLV-IO·11-70). 
141-42. 

Advice of Soviet Experts for Tube 
Railway in Calcutta (XLV-IO-U-70). 
140-41. 

Aid· fromOrpnisatiOll 
Coopera_ aad 
(XLVI-4-12-70), 95. 

for EeoDomIc 
DeveIo9ment 

AJleptiOD made by • Uaiou Deputy 
Minister about RSS" plot to kill 
Prime M~ QKLVH-9.12-70). 
62-63. 

A1um~ ·devclopmeot lIroaramme 
4urifta PourtbPlan (XLVl-1-12-70). 
..0. 



RIMAT SINGKA, SHRI-Comd. 
Debate! 

American companies' demand for ftee 
trade zone (XLVI-2S-11-70), 153. 

Annual Plan for Bihar (XLV-
18-11-70), 166-67. 

Broad Gauge line from Purulia to 
Kotshila (South Eastern Railway 
(XLVII-15-12-70), 92. 

Broadcasts made by the Moscow Radio 
about India C~LV-16-11·70), 77. 

Buildinl,l of State Owned Art Cinemas 
under Film Finance Corporation 
lXLV-12-1l-70), 51-52. 

Cancellation of visit of an Indian official 
to Hanoi (XLV-23-1l-70), 28. 

Central Wage Board for AgTicultural 
Labour (XL VI-3-12-70), 38. 

Change in Ownership striJeturc of News-
papers (XlVII-17-12·70), 46. 

CoUection of Money from Candidates 
for their recruitment in IAF 
(XLVII-t1-12-70), 79-80. 

C.ommercial cooperation agreement with 
BCM to reduce trade deficit (XLV-
11-11-70), 107. 

Committee to determine feeding stan-
dard 'of Animals of Delhi Zoo 
(XI.VII-17-12-70), 250. 

Concentration on the Infra-structure to 
attract mOTe Tourists (XL VI-
4-12-70), 94. 

Conference between Forum of Financial 
Writers and tbe Railway Board 
<XLVI-8-12-70}, 

Co_ Price Index of Workers 
(XLVI-3-l2-70), 133-38. 

Control over Groundnot Oil Prices 
(XI.V-12-11-70) , 183. 

Controversy over licencing of down 
stream plants of petrocbemical com-
plex at Koyali (XLVI-2-12-70), 
IS8-59. 

Demand and supply of Steel (XLV-
10-11-70), 142-43. 

Demand for Change in Policy of Fixa-
tion of Sugarcane Prices (XL v-
U-11-70}, 185. 

Disputes ~tweeo States in regard to 
sale of lottery tickets (XL VI-
2-12-70), 2'8. 
--------------. 

HIMAT SINGKA, SHRI-Contd. 
Enquiry by C.B.I. into Import of 

RS. 09 Tractors (XLV-12-11-70), 
157. 

Examination of Shantilal Shah Com-
mittee report on pricing of petroleum 
and petroleum products (Xl. VI-
7-12-70), 107. 

Exchange rate policy (XL VII-
11-12-70), 177. 

Expal15ion of dominant under--
takings under Monopolies Act 
<XLVII-18-12-70), 49-50. 

Export oriented aluminium piant In 
Gujarat (XLVI-7-12-70), 107. 

Extradition of Dr. Dbarma Teja 
(XLV-9-11-70), 78. 

Financial Aid for Engineering Graduates 
from Nationalised Banks (XL VI-
4-12-70), 95. 

Foodgrains to be imported during 
197(}'71 (XI.V-I9-11-70), 36. ' 

CroundiDg off of helicopters for want 
of spares from Russia (XI. V-
9-11-70), 32·33. 

Increase in "Price of Vegetables (Xl.V-
19-11-70). 101. 

Inland Port at Farakka (XI. V-
20-11-70). 195-96. 

Issue of Licences for Manufacture of 
Scooters (XLV-17~rt-70). 76. 

Killing of Police A.S.Is. in Calcutta by 
NaxaTItes (XI.V-1S-Il-70), ]67. 

Law and Order situation in Nagalaod 
(XLY-16-11-70), 67-68. 

Legislation for Compulsory Recognition 
of Representative Trade Unions 
(XLVI-26-11-70), 51. 

Limit on Size of Central and State 
Ministries (Xl..V-18-11-70). 69·70. 

.t.oDg term industrial agreement with 
USA To increase rate of e~ports 

(XLV-tl-ll·70), 140. 
Loss of life and property in West Benpl 

due to activities of N.a~a1ites and 
otber (XLVll-9-12-70), 17()"71. 

Loss of life an property in West Bengal 
as a result of activities of Naxalites 
and others (XLV-ll-Il-70), 139. 

MaDe'S Film Shown in foreign 
Countries (XL VU-14-12.70),"97. 



HIMA T SINGJC.A, SHIlI-CoJllld. 

M~e .of new JDodcl of .,¥ by 
Indian Oar Manufacturers (XL V-
10-11-70), 144. 

Mini Steel Pl~ (XLVI-,-UU-70), 
68_ 

National wealth and i~o policy 
(XLVD-l1-l2-70), 176. 

Nylon fabric plants in public .wr 
(XLVI-2S-11-70), 56. 

Offer by Mit. ator (India) Ltd. to 
undertake manufacture of Small Car 
(XLV~10-1l-10), 143-44. 

Persons kiUltd ,cluring ,Mid-term Ele&tions 
in l4ra1a (XLV-18-11-10), 86. 

Plan for Stabilisation of Loote sand 
piled up on aides of Rajasthan Canal 

,(XLVl--26-11-10), 81--84. 
Possibilities of exports of castings and 

fOCJing!l to Weslern countries (XLV-
18-11-70), 166. 

Possibilities of export of Indian know-
bow (XLV-1l-1l-10), 141. 

Priming of Erotic and Obsence photo-
graphs in certain Weeklies (XLV-
19-11-10), 102. 

Problem of Unemployment for Educated 
(XLV-l6-11-7D), 11-73. 

Production of Feature FWD. with 
Central Government Financial Assis-
tante (XLVl-26-U-10). 151"58. 

Production of petroleum coke (XLV-
16-t1-1Q). 15S-S6. 

Progress at Baraoni Fertiliser Project 
XLV-9-11-10), 16-77. 

Railway Accidents (XLVJ-24.1l-70), 
169-70. 

Refinery Agreement with Foreip Oil 
Companies (XLW-9-1J.70), 17-78. 

Jlepatrlatea from Burma and Ceylon 
XLV-t9-11-10) , 56. 

ReseTvatipn of itetm, for Sman Scale 
Sector (XLVJ-24-11-10). 69. 

Revision of fBi&bt for AlJlIr cane 
(XLV-IO-11-10), 120-21. 

~isioft of Tyre Prke.s (XLV-
17-11-7~). 31. 

.Scheme . for ~ panrali riv¢r, in 
.J{imNbal,~ .(X1,VJ-2~U-70). 
347. 

HlMAT SlNGKA. SH1U:-Contd. 

ScttlIl8 up of a Tyre Plant in Aodhra 
Pradosh with Japanese CoJaboratioD 
(XLV-HHI-10). 68-69. 

SeUinB up of MlWhine Tool ACcessory 
Plaut (XLVI-8-12-70). 33-34. 

ScUing up Mi.nin& Finance Corporation 
(XLVI--2-12-70), 51-52. 

Settlement of E.x~Servicemen in Border 
Areas (XLVII-14-12-10). 171-12. 

Shortap of bricks in the c:apltal (XLV-
16-11-70). 1S6-S7. 

Shortage of looms in textile industry 
(XLV-ll·Il-70), 49. 

Soviet Proposal for settlement of Weal 
Asia Conflict (XLV-9-11-70), 134. 

Stamp duty on Bank. Loans, (XL VI-
27-11-10), 220-21, 

Strike/Lock-out in HMT Banplore 
(Xl_VII-IS-12-70), 18-25. 

Studies on aid and debt servicing by 
World Bank (XLVII-lJ-I2-70), 118. 

Suaar Policy for 197()'71 (XLV-
12-11-70), 183-84. 

Supply of U.S. Bomben to Pakistan 
(XLV-9-1l-70), 78"19. 

Timings of UP and Down Passenger 
Trains in Amritsar-Kbemk.arJD 
Sector (XLV-17-11.70), 14, 

UN Eltport Team visiting India for 
Development of Touri!llll (XL VI-
4-12-70), 34. 

US Peace proposal for Welt Alia 
(XLVI-2.12-70), 85. 

Unearl'bing of foreign uchaftge racket 
in Bomba)' (XLVJl.....:16-t2.70). 
191-92, 

Use of radiation medicine in India 
(XLV[-2S-J 1-10). iS4. 

Vbkby Fre.QCb Telllile Delegation to 
In4ia (XLVI-2-12-70). 53-54. 

Wltbdr.awal of U.s. Forces from 
Vietnam eXLVII-1412-70), 175-76. 

World peace ResC!lU:ch Body (XLVl-
27-11-70). 49.50. 

Debates 
CeAtralLabour Laws (~teMiOIl ~ 

JlUllmu and Kashmir) Bills:, 
Contiid (XLV-,9-11-70)1 256-60. 

Coal, Mines . (CoaseMwon and Safety) 
.. Amendment Bill: 

Consid (XLV-9-11;70). 368. 



HIMAT SINGKA, SHlU;-Contd. 
D.E;O. (GeIlel'8l) 1968-69 (XLVI-

8-'l2-70), 255---57. 
D.E.G. (Railways) 1968-69 (XLVI-

S-12-70), 328-30. 
D.S.G. (General) 1970-71 OCLVl-

8-12-70), 255-57. 
D.S-G. (Railways) 1970-71 (XLVl-
8-12-70), 328-30. 
Failure of Governmeot to protect the 

life ot Mrs. Parol Bose in Calcutta 
(M). (XLV-II-ll·70), 304-07. 

Scheduled Castes and Scheduled Tribe 
Orders (Amendment) Bill: 

Consid., as Reported by J. C. 
(XLVI-24-11-70). ~60-62. 

Taxation laws (Amendment) Bill: 
Consid as reported by S.C. (XLV-
11-11-70), 2SS-57. 

HORO, SHRI N. E. : 

Creation of lbarkhand State (XLVU-
9-12-70). 195. 

Merger of Purulia with Bihar 
(XLVn-9-12-70). 196. 

Debates 
Scheduled Castes aDd Scheduled Tn"bes 

Orders (Amendment) Bill. 
Consid., as reported bY 1. C. (XLV-

20-H-70), 275-7S. 

T 

IQBAL sINGH. SHRI: 
llepoI1ed clisappcaraDCe of· S. S. MIha· 

japalitra (CA) (XLV_20-11.70). 
. 219-22. 

'J' 

JADHA V, SHRI TULSHlDAS: 
Export ~ non-traditioas items 

(XLVII-I6-12-70), IS. 
GbW\'JIIIlentAdvcrti~ts to 'Pratap' 

and 'Vir ArjUD' (XLVII--l();.12.70) , 
2-11. 

lsiUe of Iotters of Intefttfof M8Dfac:. 
ture of Saiall·Car (XLV~to-U-70). > 21. ; ,. i' i ,...~:"'"' 111''''; ,,,. , 
M~ of dep10Iilti . by" . ftftiga b.uits. iii 'lD\1ia (nYU.-U.Il-70). 

to. 

\ 

\ 

JADHAV. SHRI 1lJLSHIIMS.-Contd.. 
. Deb4tes 

CODE OF CRIMlNAL PROCEDURE 
BaL-

• Motion for concurrence in R.S. 
r«ommendation to join in loC. 
(XLVII-lS-12-70), 286. 

Conferment of DecoratioDli OD Persons 
(A bolition) Bill by Shri. 1. B. lCri-
palani conaid-(XLVI":'-27-1HO). 
310-25. 

Central Labour Laws (Extension to 
Jammu and Kashmir) BiU: Consid. 
(XLV-9-11-70), 260-61-

Coal Mines (Conservation and Safe-
ty) Ameniiment Bill: Consid. 
(XLV-9-11-70J. 295-97. 

D.E.G. (Railways) 1968-69: 
Dis (XLVII-IO-12-70), 218-19. 

D.S.G. (Railways), 1970-71: 
Dis (XLVII-IO-12-70), 218-19. 

Economically backward regions in the 
country especially the Eastern 
District of UP (Dis.) (XLVII-
3-12-70), 342-43. 

Failure of Government· to protect the 
life of Mrs. Parol Bose in Calcutta 
(M) (XLV-1l-11-70), 335-3S. 

Iron Ore Mines Labour Welfare Cess 
(Amendment) Bill: .. 
Consid. a. (XLV~IO-1l-70), 
256-58. 

Statement of Facts Relating to the 
Death of Shrl Lal Bahadur SiIastri 
(PLT) (XLVII-18-12-70), 250-51-

Sugar Position and Cane Pric:e (Dis.) 
(XLVII-I6-12-70), 379-80. 
(XLVIl--18-12-70), 4<JO.-..{)2 . 

1AG1IVAN RAM. SHRI: 
porrection of Answer to USQ No. 

1476 da1Iad 4-3-1970 Re· colk<:tion 
and preservation of Military mate-
rial of Azad Hmcl· FIU!Z (XLV-
23-11-70), 195-96. 

Correction of AlISWer to USQ ·No. 
4121 dated 25.3-1970.. Ih.· Non-
publishing of issue of mm. itt daily ron. order of· 18 Punjab :Real-
m61lt - (XLVl:-7.12-70). 1SS-~.·· 
~Muwe1l'. boak" .. ~'s(~1ina 
~ (St.)" (XLttt;16-1't~70l, 
239-41;' 2*-47 ,~s:.:.a. . 



JAl SINGH. >&HRl: 

RUIIDin.; of paIiSCIIICr traiDs between 
Mukerian and Talwara (Northern 
&allway) (XLVll-15.12-70). 164. 

Tcnns and COIiditioos set,tJ.ed between 
Seas Construction Board and lendina 
depa.rtment of Punjab State (XL V ll-
16-12-70), 188-89. 

Work charged stat[ in Bess Project 
(XLVlI-16-l2-70) , 187-88. 

JAMUl SHRl S. C.: 

Role of zoos in Educational, ~r· 
vational and l'Iaervative aspects of 
wild life (HAM Dis.) (XLV-
23-11-70), 312-16. 

Scheduled Castes and Scheduled Tribes 
Orders (Amendment) Bill-Cowlid, 
as reportc!d by J.C. (XLV-23-11.70), 
248-51. 

JANARDHANAN, SHRI C.: 

Closure of cashew fKtories in Kerala 
(XLV-ll-11-70), 50. 

CoDvemon in loan BiveD by the Public 
Financin8 Institution 10 private Sec-
tnr into Equity. (XLV-2tJ-IJ-70). 
44-46. 

Decision to buy tea from Gauhati 
market by USSR and UAR 
(XLVI-2$-1!-70). 105. i 

Etadication of communicable diJeallea in 
the country tXLVI--·2·12-70). 44. 

Missing of a Copy of Report of Hell-
der!!OD·B.Tooks. (XLV-9-11·70), 43-
44. 

Opening of Freight investi~ 

Bureau Office at Cochin (XLV-
20-11-70), 18'-86. 

Priu of rubber (XLVI1-9-t2-70), 
86. 

Purchase of lICCumulated Rubber 
.... by S.T.C. (XLV-1B-ll·70), 
I9.e. 

Raise in exemption limit for indus-
trial lli:e.nIles (XLV-10·1I·70J, 48. 

RecommeDdatioas ofPClUl'teenth All 
lIIdia TOIIl'iit Development Councils. 
(XLVI·Z7-11-70), 136-37. 

I 
I 
I 
I 
I , 
I 
I 
! , 

JANARDHANAN, SHRI e. Contd. 
Study of COlt beDelfi.t ratio of cleep.tea 

fishing by USAD (XLV-19-1l-70). 
136. 

Supply of poor quality of Rice at High 
Price to :Kerala by Food Corpora-
tiOn of India (XLVI-26-1l-70). 
133. 

JHA. SHRI BHOGENDRA: 

A.I.R. Station for Darbbanga (XLV-
12-11·70), 148. 

Aid to Liberation Movement in Afrieaa 
Colonies (XLV-9·!l-70). 134-35. 

Applications for loans pending with 
branches of State Bank and Central 
Bank in North Bihar, (XL VI-
27-11-70), 158-59. 

Balance of Trade with Hard currency 
areas (XLVU-16-12·70). 21'-16. 

Balance of rrlUk with Hard CUrrency 
Areas (XLV-18·11-70), 200-1. 

Bunglina in purchase of galvanised wire 
by Kosi Project DeplU1ment (XL VI-
25-11-70), 147. 

C.B.I. equality against SilTi Ramnath 
Goenka and his firms (XL V-
20-11-70), 141. 

Common martet for non-aligned 
oatiom (XLVn-9· 1 2-70) , 14. 

Completion of major irrigation projects 
(XLVJJ-16-12-70). 214-15. 

C.onstruction of stretch of Lateral Road 
HnlUnS Gorakbpur with ForbesgallI. 
(XLVI-27·II·70). U7-S8. 

Credit Advanced by NatiOltalised and 
Private Baub for Agricultural Pr0-
duction aM for Small Scale Indus-
trie.~ etC. (XLV-20-1I-70), 217-18. 

Credit advanced by nationa1i!lCd banks 
to JIeI1ectec1 IlI'Oa8 of Bihar. A~ 
and J. & K. (XLVll-18-12-70). 
212-13. 

Credit policy in favour of small an4 
middle class people. (XL VII-
It·12-70), 66 • 

Demands of All lDdia 'TetearaPh Eqi-
lIeering EmpIoyeea Union (Claas m), 
(XLVU-17-12-70), 151. 

·DemaDdi of fidd WOlters an4 other em-
ployC!Ot of UC, (XLVJJ.;-11-12-70). 
67. 

--------------------.----



.JHA, SHBI 'BHOGENDRA; Contd. 
Development of Karnail Tyd.rO-Electric 

Project in Nepal, (XLV-18.11-70), 
199. 

• . Examination for the reeistration of 
foreign medical ,raduation, USA 
(XLV-16-11-70), 200-20t. 

Fall of Jute Prices in Bihar, (XLV-
18-11-70), 199-200. 

Foreign exchange with Chairman and 
Director of New Central Jute 
Mills, Calcutta, (XL vn-
9-12-70), 194-95. 

Gaitdak, Rajasthan and Western Kosi 
Canals, (XLV-18-11-70), 198. 

Increase in amount on contribution to 
UN Development Programme, (XLV-
7-12-70), SO. 

Jndo·Nepa;! Talks, (XLV-9-11-70), 
172. 

Land owned by Birlas and other mono-
poly Houses, (XLV-19-1l-70), 134. 

Linking of Nirmali and Bhabtiahi by 
a Railway Bridge, (XL VlI-
lS·11-70), 143-44. 

Loan applied for by Small Shop-' 
keepers of Devipm, Paliala from 
State Bank of India, (XL VI-
27-11-70). 98. 

Murden and acts of violence committed 
in We.'it BengaL (XLV-1l-1I-70), 
84. 

Murders an'd acts of violence committed 
in West Bengal, (XLVlI-16-12-70), 
136. 

National Calendar, (XLVIJ.-9-12-70) , 
82-83. 

Package Programme for developm~~t 
of Commercial Crops, (XL VII-
17-12-70), 209. 

Persons Arrested under Land Grab 
Movement, (XLV-18-11-70). 78-79. 

Procurement of foodgrains' by F.C.I. 
in Andhra Pradesh and other 
States, (XLVII-17-11-70), 21l. 

JHA, SHRIBHOGENDRA: Contd. 

Proposal made br Administrative Re-
forms Commission to set up a Sepa-
rate Financial Agency for Small 
Sector, (XLVI-27-11-70), 44-45 . 

Prosecution of Mis. Model Woollen 
Mills, Bomba.y, (XLVII-,9-12-7{), 

83-84. 
Provisional revolutionary Government 

of South Vietnam as an observer at 
Lusaka Conference, (XLV-16·1l-70). 
81-82. 

Quantity of Foodgrains procured by 
F.C.I. ouring last three years, 
(XLVII-17-12-70), 39. 

Rehabilitation of Muslim Employees 
of H.E.C. Ranchi, (XLV-IO.11-70), 
43-44. 

Reorganisation of K. S. Sanskrit Uni-
versity, Darbhanga, (XLVIl-
18-J2-70), 123. 

Repayment of Foreign Loans, (XL VI-
4-12-70), 161. 

Reported misuse of loan by Goenka 
Group of newspapersc (XLVU-
11-12-70), 199. 

Reported Soviet suggestion for regionaJ. 
cooperation among India, Pakistan, 
Nepal, Afghanistan. Bhutan and 
Sikkim, (XLV-16-Jl-70), 29. 

Resumption of bombing of North 
Vietnam by USA, (XLVIl-14-12-70). 
48. 

Resumption of Trade between IOOf. 
Pakistan, (XLV-9-11-70), 127. 
Netaji Resea.rch Bureau (XLVI-
19-11-70), 43. 

Rural Indebtedne~~, (XL V-12-11-70), 
148. 

Social Boycott of Harijalr> in Punjab. 
(XV-17-11-70), 47. 

Sluice gate cum bridge near Muraitha, 
Bihar, (XLVII-9-12-70) , i88-89. ,L 

Taking over of properties of fartner 
rulers. (XLV-11-11-70), 19-29. 

"Uncmplyment Day" demonstration by 
studeftfs, (XLVII-I0-12·70), 59. I . _._----'-----_._--------------



JBA SBRl, ~OG~! 00Rtd, 
Use of durba grass for medical }IIII'-

poeea, (XLV-16-11-70). 8O-81~ 
Visit by French trade mlssicm. to 

India (XLvn-l6-12-'1O). 190. 

Debates 
,l/IoUons for Adiournment: 

(XLV-D-1l-70).22t-27. 
Resumption of 'J. rade between India 

and Pakistan, (HAH Dia.) 
(XLVI-4-12-10), 313-18, 323-24 

Uncer1amty over Indo-Nepal Trade 
(CA.) (XLV-12-11-70), 2~. 

JHA. SHRI SHIV A CHANDRA: 
A.LR. News Broadcasts of (XLVU ..... 

10-12-70), 142-
Action against indulltrial houses 

failing to fulfil export obligations 
(XLVI-25-11-70). 22-25. 

ActioJj, against industrial houses 
under Monopolies Act (XL vn-
18-12-70). 98. 

Aims and activitiell of Muslim 
League (XLV-1l-1l-70). 48. 

Allotment of Quota for Reservation 
in Taj and Rajdhani Express 
Trains to Railway ~ing ot'Ilce 
at Parliament House (XLVl-24-
11-70). 138-39. .' 

Aiomic power station in BibtQ' 
(XLVII-16-12-70>. 18-Ut 

Change of name of Lohna Road 
Station to Bideshwardham 
(North Eastern Railway) 
(XLVI-24-11-10). 96. 

Circulation of Indian rupee 
(XLVII-1l-12-'70l. 71. 

Code of Conduct for Foreign Film 
Directors (XLV-12-1I70) 46-. 
47. • 

Codiftcation of rules about the use 
, of water of International Rivers, 

(XLVll-14-12-70). 193-94. 
Credit to Foodgrains trade by the 

Banks, (XLVIl-17-12-70) 149. 
Decentralisation of A.I.R. Adminis-

tration, . (XLVIl-IO-I2-'1q) • .55. 
Decrease 1D number of - Policies 

isrued by LIC. (XLVI-27-11-70), 
221-22. 

Expulsion of Britain from common-
~th for supplyinjl 8l'lnII to 
South Africa (XLV __ 16-1l.70), 
44-45. 

:Expansion of Refining Capacity of 
ForeiIlnOiJ Companies. CXLVII-
14-12-70), 191. 

Export of arlimal skins and tub 
(XLVI-25-11-10). 1'lQ. 

Export of ~ (XLVII-16-12-70r. 
150. 

Fall in, ~ Prodaetion. 
(XLV-10-11-70). 18'1-88.' 

JHA SHlU. SHIV A CHANDRA: 
C<mtd. 
Foreign Money in Indian JO\lrna-

llsm, (XLV-19·1l-70). 229. 
Herb treatment 'for· radical cure of 

Asthama (XLV-23-11-70). 125. 
lmpesition of domicile tax on non· 

citizens in Ceylon (XLV--2!-U-
70). 11. 

Increase in the 'IlCtivities ,of Muslim 
League after Partition (XLV-
11-11-70). 166. 

Increase in Immoral Activities, in 
Delhi CKLVI-8-12-70}, 175. 

India's quota in IMF (XLVU-
1l~12-70). 1. 

Industrial Investment in Private 
Sectnr, lXLV-17·11-70). 46. 

Irradiation technique for food pre-
servation evolved by Bhabha Ato-
mic Research Centre (XLVII-
16-12-70), 151-52. 

Issue of licences to Tates and Birlas 
(XLVI-24-11-70),96-97. 

Lighting arrangements in trains 
running between Darbhanga and 
Nirmali (North Eastern Railway) 
(XLVI-8·12.70). 175-76. 

Loan from F.A.O. for Agricultural 
Development, (XLVI...,26-11-70). 
176-7'1. 

Making a short shrifts on Bombay 
by Pakistan (XLV-23~11-70J. 126. 

Meeting of Prime Ministers of 
Indian and USSR (XLV-16-H-
70). 14.3-144. 

Nationalisation of Bajaj Auto and 
AutomObile Products Companies, 
(XLVI-8-12-70), 173. 

Naxalites getting help from Pakis-
tan (XLVlI-16.12-70). 152-53. 

New Management for South Avenue 
Television. (XLV-ID-1l-70>. 112. 

OpeninJ.( of a Post Office in Bihar-
pur, District Darhhanga (Bihar) 
(XLVI-2B-11-70). 177-78. 
~g of post omcee in Madhu-

bani-DBrbtlanga. B~· (XLV-
19-11-70). 239. . 

Plan for makinl( changes in the 
organi.'l&tion ot Planning Com-
mission (XLVl-25-11-'ro) i 169-
'10. 

Polley for private capital invest-
ment abroad (XLVI-25-ll-70). 
70-71. . 

Plan to manufacture atom bomb 
(XLV-16.11-'70). 13-14. 

Quantity of money in· circulation 
(XLVD-1l-12-70). 7'1. 

Recommen@tion of ScOQter C0m-
mittee (XLVI-6-12-70), 173-". 

Reopentnl'! of Gumtl No. 72 at 
GhGC$1'diha (Nal'th z.stem ,Rail';' 
way) (XLVII-15-12-10). 150-51. 



.IHA. SHRI SHIV A CHANDRA: 
Vontd. 

Reopening of the 0fIice of BEe in 
India (XLVll-14-12-70). 1-9. 

Representation of journalists in 
Press Council (XLV-19-11-70). 
238. 

Research in development of hybrid 
grain crops (Xi. VII-17 -12-70), 
l48. 

Road cum rail 'bridge over river 
Ganga at Patna (XLVll-:11-12-
70). 78. . 

Selection of Members of Parliament 
for. Indian Delegation to Jubilee 
Section of UNO (XLV-23-11-70), 
73. 

Setting up of Agricultural Training 
Centre for Blind (XLVll-17-12-
70), 147. . 

Setting up of an export council 
(XLVl-2-12-70), 333. 

Setting up of Expert Committee on 
F'amily Planning (XLVll-I4-12-
70), 191-92. 

Setting up of Reptile Farms 
(XLVl-26-11-70), 177. 

Setting up of Scooter Plant with 
Italian Collaboration (XLVI-
8-12-70), 172-73. 

Shortage of printing paper for 
Text-Books (XLVII-lS-12-70), 
38-39. 

Sites for atomic test explosion 
(XLVI1-16-12-70). 152. 

Supply of vehicles, fire arms and 
wireless vans to West Bengal 
(XLVl-2-12-70), 19-21. 

Taleryarkhan Committee Report on 
Savings Certificates and Time De-
posits (XLV-20-11-70). 51-52. 

Ugna Halt Station (North Eastern 
Railway) (XLVl-24-11-'10). 138. 

Value of Work done by Shramdan 
(XLVl-26-11-70). 178-79. 

Wages of Steel Workers (XLV-
19-U-70), 211. 

Working of Central Dairy Plant at 
Madhepur Darbhanga (XL VII-
17-12-70), 149. 

Debates 
Advocates (Second Amendment)' 

BUl as passed by Rajya Sabha...J 
Withdrawn (XL V-2S-11-70), 
21~1. 

Agricultura) Produce Cess (Amend 
ment) Bill: Consid. (XLV-

7 10-11.70), 282-83. 
Alleged manhandling of Shri It. M. 

Kaushik by Police at . Nagpur 
• V' RailWay Station (O.P.) (XLV-

18-11-70), 252. • 
Appropriation of the AIlPropnators 

Bill, 1970 Int. (XLV":"12-11-70), 
27()-74. . . 
B.O.H. (XLV-12-11-'10), 228-29. 

(XLVI-20-11-70), 242-43. 
(XLVI-27-11-1O). 264-85. 

JHA, SHRI SHlVA CHANDRA: 
Contd. 

(XLVI-4-12-70), 234-35. 
tXLVII-1l-12-70), 241. 
(XLVII-16-12-70), 272. 

345 

Ceiling on Income (liAH. Dis) 
(XLVI-2-12-70). 477-M. 

Central Board or DIrect Taxes.. 
(Validation of Proceedings) Bill: 
Int. (XLVIl-18-12-7(»), 281-82. 

Central Fisheries Corporation 
(H.AH.Dis) (XLVll-16-12-70). 
349-50. 

Central Labour Laws (Extension to 
Jammu and Kashmir) Bill: con-
sid. (XLV-9-11-70). 243-45. 
Consid. Cl. (XLV-9-11-70). 265-
67, Motion to pass, as amended 
(XLV-9-11-70), 279-80. 

Coal Bearing Areas (Acquisition 
and Development) (Amendment 
and Validation) Bill: 
Int. (XLVI-27-11-70). 269. 

Coal Mines (Conservation and 
Safety) Amendment Bill: 
Consid. (XLV-9-11-70). 301'r-
12, 317-18. 
Consid. Cl. (XLV-9-11-70), 
318-323. 

Conferment of Decorations on Per-
sons (Abolition) BilI: by Shri J. 
B. Kripalani: 
Consid. (XLviI-1l-12-70). 261-

65. 
Constitution (Amendment) Bill, 

1970; (amendment of articles 58 
and 157) Int. (XLVl-27-11-70), 
281-82. 

D.E,G. (General) 1968-69 (XLVI-
8-12-70), 262, 270, 312, 316. 

Establishment of Cotton Corpora-
tion of India (Dis) (XLVll-
9-12-70). 34'1-49. 

Foreign Exchange Regulation (Am-
endment) Bill. Int. (XLV-,.-18-11-
'10): 262-63. 
Consid. (XLVl-25-11-70). 240, 
26~8, 281. 

Foreign Exchange Regulation (Am-
endment) Ordinance 1970 (Res.) 
(XLVl-25-11-70). 240. 265-68. 

Indian Medicine Central Council 
Bill: Consid. Cl. (XLYn-10-12-
70). 232--35, 239-44. 
Motion to pass (XLVl'I-IO-l2-

70). 
Iron Ore Mines Labour Welfare Cess 

(Amendment) Bill: 
Consid. <::1 (XLV-10-ll-0r0), 

238-40, 248 . 
Motion to pass, as !Illlel1decl' 
(XLV-1O-ll-'10), 2'11-'14. 

Labour Provident Fund Laws (Am-
menciment) Bill: 
Int .. (XLVI'-;'1-:12-'10). 177;;;78~ 

Re. Mid-tenn POll (XLvn-14-12-
70), 236·3'1. 



JRA, SHRI SHIVA. CHANDRA. : Cmttd. 
Moditk8tIoll of NatiotWiled BaDb 

(Management and MiscelIaneouB ~ 
visions) Scheme, 19'70 (M) (XLVII-
16-12-'70),288.89; (XLVII--,J7-12 -70), 
330 -35. 

Motion for Adjournment (XL\'-
23-Il-70). 212. 

Motions of No-c:onfidcooe (XLV-
9-U-70), 236-38. 

'Neville Maxwell's book, "India'. China 
War" (St) (XLVlI-l6-I2-70), 255-56. 

NcW$~ Finance Corpontion Bill: 
Int (XLVII-4-12-70). 347-50· 

Prices ofBssehtial Articles (Res.) (XL VI 1-
18-12-70), 297-305· 

Procedure for dealing with alltptions 
against outsiders (XLVn-I7-12-10); 
296; (XLVlI-18-U-70). %39-42. 

Production Indian TobaCCO Company 
(HAl{ Dis) (XLVII-Il-U-70). :'127-
28. 

:Reported closure: of the daily 'Basumafi' 
and ils allied publications (C.A.) 
(XLVIl-IO-12-70), J94. 

"Reported Refusal by Pakistan 10 ~ 
India', aid to cvclone victims of East 
Pakistan (CA.){XL VI-27-1J-70),243-
246. 

.RePOrted $tabb~ of Mrs. Parimal Ghosh 
and her.on at their residence at Calcutta 
(C.A.) (XLVII-16-u-70), 229-~0. 

ResumPtion of Trade between India and 
Paki&tan. (HAR Dis)(Xl. VI-4-,U-70), 
320-21. 

Role of zoos in Ed!lcational,. Con'$ervational 
and Pre.~vative at;pects of wild \jfe 
(HAH Dis) (XLV-2:l-It-70), 3U-U. 

Salaties and Allowancn of O1Iicen of Par-
liament (Amendment) Bill: 
Consid. (XLVI-3-u-7oj. 263-6S. 

Scheduled Ca~tes and S chcduled Tribes 
Orders (Amendment Bill: .. 

Consid as reponed by I.C.{XLV-Z3-
II-70). 2SO-89. 
Mtltion to adjourn Debate (XLVI-:zS-
11-70), :u8-2q. 

'Shifting of l"Ddustries frem Welt Bengal 
(If-A.H. Dis) (XL VI-27-1I-70), 
348-49. 

Shortage of fish supply in WeGt Bensa! and 
Assam (Dis) (XLVI-26-U-70;, 
290-291. 

Sports Policy (Dis) (XL VI-8-u-70), 
375-16. 

. State of T{imachalPtadesh Bill : 
Consid. CI. (XLVII-t5-12-70), 348-
,S). 

Statement of Facts relatiJl, to the Death of 
8hriLal Bahlldur ShllStri lPLT) 
(XLVn ..... IJ~I:I.7D), z48. 

IRA. SHRI SHIVA CHANDRA: Ccmcld 
Sta~mcnr rt. Fire at Barauni RaU~ 

station (PLT) (XLV-2;t-U-70), 217_ 
Supreme Courts S~ldgement OD dtleccgni-

tion ofPrincea order (XLVlI-ls-n-
70), :nS-16. 

Taxation bws (Amendment) Bill : 
Consid. as reponed by S. C. (XLV-

n-U-io) 293-9S; (XLV-J2-II-,O). 
237-o?· 

Coaaid. cl. (XLV-J6--U-70), 24<;-
14,324. (XLV-17-J1-70). <1.)1-91, 
;tn-n. 

Time Bound Sch(mts for ilTPICVIl\Junt cf 
Calcutta Slums. (RAB Dis). (XL VI-
1-12-70), 267-68. 

Twelfth Repon cf Curmitt(c d Pliviltgcs 
(M) \XLVI-2-12-70), 4~-53· 

Unemplcrvment situaliOfi in the COuntry 
(XLVI-2~-1I-70), 216-17, 219. 

West Bengal (PreveDtiOD of ViIJlent Acth'i-
ties) Aa. 1970; and West Bengal Main-
tt'nanccof Public Order Act. 1970 (Re~.), 
(XLVII-IO-U-70), 286-87. (XLVII-
14-U-70)..28;t-S6. 

JHARKHANDE RAJ. SHRI : 
Ccnual aid to better the pay $calt~ tf 

teadlers in V.P. (XLVII-J8-J2--;o), 
27-28. 

Central Directivt' to SlaltS Rf ,al d;Jlg 
Ceilinl on Land (XLV-12-U-70) • 
68-69. 

Death of a Railwav Emplc:l'Ct" in an 
Accitknt near Saiyed Sarawan (Northern 
Railway)(XLV-to-n-7o). 2E-<1.9. 

Derailment of n.:,w:ah-Bcund Amrit.tor 
Mail at Karna. Station ncaT Har<!oi 
(XLV_IO-1I-10). 107. , 

Regular Scale of Pay for Casual Employee 
of Railway E1ec:u.i6'Qtiom (Ntltthan 
Railway) (XLVlI-J~-12-70). £0. 

- Supply of poor qUlllity of Rice at High 
Prict to KeraJa bv Food CcrrJ)Oration of 
India (XLVI-26-1I-70),. r;l~~ 

Thtft of Telegraph Wire in DimictJ of 
Farrukbabad and Kanpur. (XLVI-
26-1I-70). 1'2.8-~. 

VtiliJarion of Sap cif Azad Hind Monmfnt 
as lneenttvc to Emotion .. 1 Intearatlcn cf 
me Country (XLVJ-26-u-70),J6-17. 

DtbaZSj 
Appointment of an EmplOYment Cem-

mi.aion. (XLVll-J8-12-10), ;148. 
Beonomically backward reJions in the 

counTrY e,peciullv the Eastnn Ditlrictl 
of U.P. (Dis.) (XL VI-3-J2-70), 3.a.c-
~. 

Rtport of Ccmmiuic,n d lr quit\" Re • 
Death of Shri De," Dlt.yalt Urachau, 

. . CDi •• ) CXLVU-r8-U-7~) . .t 379-81.-
1051lI, SHRI IAGANNATn RAO :' 

Acreage of land undet rultivlticn IItd tbat 
It!!tg 1U\U1Ir!d in Madh va Pradelh 
(A.LVI-~-IZ-70), 121-Z2 •. ----



------ -------- '-'. 
J~~~~t~~::!~~~~ Rll:Si;::t:; /1 

C!:~~~t:::7::~ ~:::~::~:~~ 
States in a Magazine published from I' 
Mecca. (XLV-Q-II-70). 126-27. 

Crdit provided bv Film Finance Corpora-
tion for Development of Films I 
(XLVII-IO-I2-70), 93. 

Eviction notices ser ved on allot tees of 
servants .9}1arten Kashmir HOllse, New 
Delhi (XLV-23-II-70), 130. 

Eviction of Indian traders from Ceylon 
(XLV-16-11-70), 142. 

Excavation in Delhi by Archaeological 
Department. (XLYI-4-12-70), 93· 

Fin!ncial AlISistance to Ma-Jhya Pradesh. 
(XLVI-4-12-70), 92. 

Fire in Ordnance Clothing Factory, Shah-
;ahanpur (XLVII-14:t2-70), 45. 

G;)vernment expenditure on advertise-
ments (XLVII-IO-I2-70), 36. 

-Grant of inlerim relief to employees of 
BSL Proiect., Himachal Pradesh (XLVII 
--9-12-70), 12-73. 

1·l:Jnger strike by employees of BSL 
Proiect, Himachal Pradesh, (XL VII-
9-[2-70), 71-72. 

Liquidation of espionage rings spying 
against India. (XLV-II-II-70), 38. 

M!rit-~~lm-means Scholarships to Stud.ents 
in Delhi Polytechnics (XLV-20-Il-70), 
164. 

N~n-receipt of Certificates by Students 
of Middle. High and Higher Secondary I 
Schools of Himachal Pradesh (XLV- I 
20-Il-70), 165. 

N)n-registration of, rape ca..~es in Delhi, I 
(XLVI-2-12-70'), 316-17. 

passengers Travelled by Air India (XL V-
aO--ll-10). 171 -72. .... 

Pavment of Remuneration for Speci;J I 
investigation work enrruNted to Deputy 
Director of Commission for Scientific 
and Technical Terminology. (XLVI-
27-Il-70), 209-10. 

Proceeds from Commercial Broadcasts 
over A. I. R. (XLVI-lo--t2-70), 92. 

Proposal for setting UP Museum and War 
Memorial (XL V-r6-1I-70), 141-42. 

Renovation of Canopy of Statue of Veer 
Durgadas Rathore in Ujjain. City 
(XLVI-4-12-70), 91. 

Revenue earned from Railway Stations in 
Madhya Pradesh (XLV-Io-U-70), 1_. ' 

Rural electrification of Kangata. (.XLV- ! 
18-lJ-70), 47-48. 

Scheme undertaken"by Central Hindi 
Directorate and COJllJ1Ussion for Scienti-
fic and. Technical Terminology(XL VI-
27-U-70), ;1.10-13· 

JOSHI, SHRI JAGANNATH RAO: Contd. 
Service conditions of employees of BSL 

Project. HiJrurchal' Pradesh (XL VJI-
9-12-70), 69-12. 

Scheme to make Ujjain City in Madhya 
Pradesh as Tourist Centre. (XL VI-
4-12-70), 72. 

Survey by Administratitve Reforms C<.'m-
mission on loss 10 GovernmfDt by one 
day'S public holiday (XLV-II-Il-7o). 
91. 

Violation bv Pakistan of Tashkent Dec-
laration •. (XLVI-7-I2-10). el7. 

Violations of Indian borden by China and 
Pakistan (XLVI-7-12-70), 37. 

Debates 
Delay in Release of Tariff Ccmmissicn's 

ReportonpriceofArtSiJk Yarn. leA), 
(XLVI-24-1I-70) 19C-92. 

Law and Order situation in West Benga. 
(Res) (XL V-20-II-70). 282-89. 

Restoration of Religious Places Bill, 1970: 
Int. (XLV-12-11-70), 277. 

Scheduled Castes and Scheduled Tribe: 
, Orders (Amendment) Bill : 

Consid., as reported by lC. (XLVI-
24-Il-70) 224 

JOSHI, SHRI S. M. : 
Anti, India Propaganda in Nepal. (XLVII 

-14-12-70). 23. 
Alleged stalcment by Heme Secretary 

of West Bcngal Government re: murder 
campaign. by Naxalites. (XL VII-
16-12-70), 24-25. 

Enquir~' against Hindi Officer involved in 
smuggling (XL VI-4- 12-70). 22. 

Mobilismg of deposits by foreign banks in 
India. (XLVIJ-9-12-10), 

Selection of Journalists to "Tile 'Sansad 
Sameebha; broadcast by A. I. R, 
(XLVII-l 7-12-70). 2~1. 

Setting UP of a Central Translation Bureau 
(XLVII-9-Il-?O), " 8. 

Rehabilitation of retired short service 
commissioned officers (XL VI-
1-12-10), If-2 3· 

..,.... '1 •. ! -,r~~·_·. Debates '*tt""_.;aan,,-
Appeal to G('vernmenl by fCinner revo-

lutionaries and freedcm fighters for 
mitigation of their sufferings lC-A.) 
(XLVII-t4-I2-70), 227-~1. 

D.E.G. (General) 1968-69.. (XLVI-
8-12-10), 27c-7~. 

D.E.G. (RaiIWllYs). 1968-69 (XLVIJ-
9-12-10). u6-I7. 

D.S.G. (Genera)) 1<l7o-71 
8-12-10), 27c-7~. 

(XLVI-

D.S.G. (Railways) 197C-7I : (X,LVII-
9-12-70), 316-17. 

Indian Medicine Central Ccuncil Bill : 
Consid. a$ passed by R. S. (XL VI-
1-1;.-70).2;10-35. I 

Report of the Commission on Maha-
ra.htra-Mysore-Kerala Boundary Dis-
putes (XL VII-IS-12-70), Z7~~74. '-

SovietUnion's rerOrted resIstance to correct 
Indian maps.' (C.A.) (XLVI-4-t2-70), 
2II. . 



KACHWAJ, smu HUKAM CHAN)): 

Amount aaPCtioned by PJanniftg Com-
mi5sion for Madhya ·Pfadesb for 1971-
72 (XLV-1l-11-70), 1116. 

Amount paid as privy purses to former 
rulers (XL VI-25-1l-70), 78. 

Application of Employees PrO'lident 
Fund Scheme to V.S.L. employees in 
Himachal Pradesh (XLVI-3.12-70), 
77-78. 

Applicatiom pending for te!epboDe con· 
neaicms at Indore. Madhya Pradesh 
(XLVn-17·12·70). 119. 

Applications pending for Telephone Con· 
nection in Vjjain. M.P. OO-VI-
26-11-70). 151·52. 

Apprehension of Silver Smuggler in 
Bombay (XLV-20-1I·701. 169. 

Area oC former princely Stales (XL VI-
2·12·70), 270·71. 

Arte-st of a military truck driver in Delhi 
(XLVl-7·]2.70). 123. 

Arrest of Naxalites as a result of 'action 
C.R.P. (XLV-18·11·70). 111·12. 

.Arrest of Pakistanis (XLVII-9-12-70), 
165-66. 

Bomber jets maoufactu~ by China 
(XLV-23·11·70), 34. 

BritaiII"s entry into £eM (XL VJI-
16-12-70), 99·100. 

Broad Gau" Rail liae between lDdore 
and Mbow (XLV-IO·11-70), 151. 

Cases of Murder, Looting. Dacoity and 
Robbery in Delhi (XLV-18-11·70), 
61~:t. 

Central Aid to Netaji Museum aDd 
Netaji Research Bureau 
(XLV1-27-1l-70), 19. 

Central GoYertlJDeDt employees benefit-
ed by grant of in1eTim relief (XLVII 
-18-12-70), 57·S8. 

Certain State5 of India shown as hlamic 
Statn in a Magazine published from 
Mea:a (XLV-9-11-70), 126-21. , 

CbainnlB of Tripura. Kbadi Board fled 
away to PatiIta (XLVn-16..12·70), 
76-17. 

• CIoRue cot Udal Bolt Company Calcutta 
oo...VI-3-11-1O), 78. 

XACHWAI, SHJU HlJKAM CHAND-
Conld. 

Coins bcloosiD& to Mugbai period fo~d 
in Mauzabad village: of Pataudi 
(XLVII-t.g·12·70). 103·04. 

Compelllllltion paid to the fa.mll.ie$ of 
TraYelliaa Ticket Inspectors IdIled 
during dri'.e qaimrt, tick.etless tra· 
vellers (Xl VIl-IS·12·70), 77. 

Complaint by Members of Parliament 
regarding inadequate Notice for dis· 
connection of Tdcphone {XLV-
19·11·701. 22. 

Complaints by Members of Parliament 
regarding Meals served by Railwaysl 
Contractors (Xl V-17·11-70). 7. 

Conversion of Pur~e presented to Bad· 
shah Khan into FordgnCUrrency 
(XLVI-4-12-70), 154. 

Cooperative cotton mills in Durbanput'. 
Vjjain ",nil JabaJpur \XLV1-2·12·70), 
230-31. 

Czechosi.",k Worlers in H.E.C. Ranchi 
(XLVI-8-12·70). 181·82. 

Demand by textile inch!stry for upward 
revision of prices of controlled cloth 
(XlVI-2S·11·70), 16-17. 

Demand by VP Government for re • 
consideration of FourCh PIAn (XL V-
18·11·70), 13. 

Deposits in the Nationalised Banks 
(XLV-20-11·70), 17()'71. 

Detai.1s of profit and loss of OTU during 
1969·70 (XLVlJ-18.12·70), 183-84. 

DevelopmeDt of Backward Areas in 
Madhya Pradeth (XLV-18·1l·70l. 
26·29. ~ 

Diamonds extracted as Panna 
DiamODd Milles (XLV-
9-11-'10), 130-31. 

Earnings from Bhopal RaDway Station 
OCLV-IO-11-70), 15S-56. 

Empolyees Provident Fund does in 
Madhya Pradesh (XLVlI-17· 1 2·70), 
62. 

E1JqUiry into purchase of defective lTac-
ton from German DemocratiA: Rb-
public '(XLV-12-11-70). 2). 

Expenditwe on Family Plaanilll Pro-
JI1Imme in Madhya Pradesh (XL VD-
14-12.70), 176·77. 

&peud!ture on. Jawabar Jyoti (XLVI-
2-12-70), 108. 

BI-criminalJout of NaDlItea in West 
8enPl (XLV-U .. l1-70), 185. 



KACHWAI. SHIU· H. C.-ConId. 
&port of goods by Heavy Electrical! 
Ltd •• Bbopal OO-VI-8-12-70. 
Eltport Df snake skin (XLVll-I6-12-70), 

183-84. 
Ext.eaIiun of T.V. (XLVI-UoIl-70), 

152. 
Foreign Control in Cigarette Industry 

(XLV-I7-ll·70). 47. 
Foreip, Exchange to Ex·rulers (XL V-

20-11-70), 169-70. 
Free eOucation upto Higher Secondary 

Level in Delhi (XLVI-4-12-70), 54. 
Goventrnent expenditure on advertise-

meolll (XLVII-IO-12-70l, 36. 
Grant fl>r construction of "Urdu Ghar" 

in D'~lhi (XLVI-4-12.-70), 197. 
Grant (If Interim Relief to Railway 

Employees (XLV-24-11-70), 5S. 
Grant (If Loans to Persons whose pro-

perty was confiscated during Indo-Pat: 
Conllier (XLV~18-11-70), 64. 

Grant ·lIf Ownership to Landless under 
Land Grab Movement (Xl..V-
12·11-70), 79-80. 

Impen'i'Dation Cases during Mid-term 
Poll in Kerala (XLVII-15-12-70), 
IS7. 

ImpoT1 of Indian textiles by UK~ 

(XLVll-tl-12-70),26. 
Incidellts of Chain pulling on Western 

Railway (XLV-IO-1I-701, 156-57. 
India Lagging behind Pakistan. Malaysia, 

Indonesia and Thailand in T.V. 
XLVI-26·ll·70). 142. 

India's trade with East European Com-
mllnist ('-ounlries (XLV-IS·11-70), 
113-14. 

Indian doctors not allowed to practise 
in Mrica (XLV-16-1I-70), 142. 

Indians who attended 21st Anniversary 
of Chinese Revolution in Delhi 
(XLVI-7-12·70l, \05. 

Liquidation of espionage rings spying 
against India (XLV-11·11-70l, 38. 

LoaM Advanced hy Stale Bank of Indore 
(XLVI~·12.70). i86. 

Loss of life and property of pilgrims in 
tr8aedies of AlllknBnda, AmarnBth 
and Somnath· (XLVlI-l 1-12·70), 63. 

Loss ~uifued by Railways due. toFJ~s 
in various States (XLV--17,U-70), 51. 

MavlBllbr Auditoriwn, New Delhi 
(X1..VI- ~-t2-70). 132-33. 

KACHW AI, SHRI: H. ·C.-Contd. 

Memorandum signed· by one aore citi-
zens of India. pJaented by Bhartiya 
Jan Sangh (XLVH-9-12-70), l86. 

Non-Payment. of overtime allowance to 
Guards of Western Railway in time 
(XLVIl-15-12-70), 7S-79. 

Non-Payment of House rent allowance to 
Employees of Buldhana Railway Sta-
tion (XLVI---4I-12-70), 107. 

Offer of Israeli help in reclaimiJIg Rajas-
than Desert ~XLVII-17-I2-70), 74. 

Opening of a Mobile post office In 
Jammu and Kashmir (XL'VII-
17-12-70), 121. 

Outstanding Amount of Foreign Loans 
(XLV-20-1-70), 52. 

Pakistan national living in Uttar Pradem 
and Rajasthanatter eX}liry of their 
passports (XLV-1S·1l-79), 112-13. 

Passengers Travelled by Air India 
fXLV-20·11-70), 171-72. 

Payment to Madhya Pradesh Roodwl}"S 
for Carriage of Mail of P & T De-
partment (XLV-12-11-70), 81. 

Per capita income in States (XLVII-
9-12-70), 79-80_ 

Permission refused to Indian officials to 
see former President of UAR (XLV-
23·11-70), 102. 

Persom arrested under Land Grab 
Movement (XLV-IS-II-70). 78-79. 

Political parties having their volumeer 
and front organisations (XLVI-
2-12-70), 217. 

Posts and Telegraphs Offices in Jammu 
and Kashmir (XLVI-26-1I-70), In-
53. 

Press Council opiniQn on Daily "Tri-
bune" (XLV-12-11-70), 80-81. 

. Prices of Consumer Goods iii Madbya 
Pradesh (XLVI-24.1l·70), 64 . 

.. Proceeds from·. Commercial Broadcasts 
over A. I. R. (XLVII-10-12-7(», 9.!. 

Proposal for setting up Museum anJ W.ar 
MeIlDonal (XLV-16-1l .. 7/», 141-42. 

PropoSal to introduce Employees' Provi-
dent Fund Scheme . in E$tabijshments 
'ha'l'inlr one ·HUDdred Workers 
(XLVII-t7-12-70l, 62. 

Radio -S$ations in -Madhya·. Bbarat 
Ga:;V-,J9-ll.70) •. S2. 
~y Jlccide.at& . Qn. Western ..Railway 

(XLVU-IS"t2.'O),>'HI. ' 
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KACHWAI, SHRI H. C.--coatc!L 
Reoovery of professiOllll tax from Cen· 

tral G6ftmment Bmployees;n Ma· 
dhya Pradesh (XL VI-4-12·7()), 70. 

Refuacee from East Pat:istaa Settled 11 
MacUtya Pradesh (XLVI--J;.l2-?e .• 

65-66. 
Renovation of Canopy Statue of Veer 

Ourgadas Rathore in Ujjain Citr 
(XLVI-4-12·70), 91. 

Revenue earned from Indore and Ujjain 
Railway Stati0D5 (XLV-IG-ll·70). 
lSS~S6. 

P.ev_ earned from Railway SUtiom 
in" Madhya PTade5h (XLV-IO-ll·70). 
156. 

Revision of pay 5ClIles of nursery ICbool 
teaehers of NDMC (XL VII-
18-12·70) 182-83. 

Rifles meant for village volunteer force 
in Imphal being used by rebel 
Nagas (XLVI-2-12.70), 2'11-72-

Scheme for manufacturing small sbips in 
Hindustan Shipyard Ltd. (XLVU-
18-12.70), 184. 

Seizure of gold and other SDlIlgglcd 
goods in Bombay (XLVI-4-12-70l, 
168. 

!:izure of Opium near Jaipur (X'.VI-
4-12·10), 15S. 

Seizure of Smuggled Gold in Delhi nd 
.Bombay (XLVI-21·11-70), I~H. 

$.:nding of Nuns fro91 KeraJa to !or~ign 
countries (XLV-9--lt-70), 92-93. 

Setting up of New Fac:tories durioa 1910 
(XLV-I7·11·70}, SO. 

Shortage of postage stamps of 15·p\15e 
Denomination (XL Vll-10·12·70), 
104. 

Small and big bombs seized in Wm 
Bengal oo..Vfi-9-12-70), 150. 

St_ Governments iIoeting Lotteries 
OCLVI-2·)2-70}, :\14_lS. 

Strike in Calcutta Port oo..VI-U-ll· 
70). 35. 

Strike by Madras Harbour Worltm eo-
lased by Food Corporati01l of tlldian 
(XLVJ-24-11·70), 28 . 

. Stlrdy paper "FuUEmpIoyment" by Prof. 
SUbramamam 'Swami (XLVJ-2-12. 

1(). 229-30. 
Survey by Adlninistratice lteformB 

Commission on tOIle to Govern· 
ment by one da", public holiday 
<XLV-1l-1V70). 9'1 . 

KACHWAl, SHRI B; C.-<:ontd. 
Survey of iDduolriaJly backward d:,:r!.:1s 

CXLV-17-1t_70}. 143. 
Temporary Station Muten, AasiIWIt 

Station Masters, Guards Ticket 
Chekers and Booking Clerks on 
Indian Railways (XL VI-
24-11-70). 92-93. 

rrade between India and Japan 
(XLYI-2S-11.70). 23-24. 

Trade with South Korea and blael 
(XLVI-2fl..11·70), 121·22. 

TraineG Nagas and "Mizos c:rossed evcr 
to IoiSja (XLV-9·1l-70). IS)-52, 

Transfer of provident fund and 
service records of staff absorbed 
as Assistant Permanent Way 
Inspector on Northern Railway 
(XLVI-24-11-70). 92. 

USSR supply of suns and tanks to Pakis-
tan (XI.V-16-11-70). 

Violation of publicity rules by foreign 
embassies (XLV-23·lt-70), 101. 

Wheat and sugar supplied to Madl>ya 
Prade5h during last five mo,lIhs 
(XLVn-f1·n·70). 120. 

Debate. 
Arre!<f of. (XLVII-17.12-70). 271.78 
Central Labour Laws (Extention to 

Jammo and Kashmir) Bill: CO!l!iid. 
(XLV-9-11.70).252-54 . 

B.O.H. (XLVI-27-1l-70), 261. 
DEG (Railway,) 1968-69: Dis (XL Vll-

)0-12-70), 223·24. 
DSG «Railways), 1970-71: 

Dis. (XLVJJ-I0-12·70). 223-24. 
Question of Privilege (XLVIl-9·12·70). 

222. 
ItAHANDOLB. SHRI Z. M. 
I Air Suvice between Bombay and Npsik 

(XLVI-4-12-70). 54. 
DIversion of Bornbay·Agra road neal' 

MIG Factory, Nasik (XL VII-
11-12-.70). 49. 

Financial assistance to Maharasbtra for 
drought affected areas <XL VI-
4-12-70), 51. 

Loss of agricultuTal lands due to inere.'Ite 
in bcillht . at Chantapur Dam 
(XLVI-2·12-70). 2tMO. 

Jtecrultment of Scheduled Castes and 
Scheduled Tnbn Oveneen ill GoY-
ernment of 'India Prmes OCt VI-
2·12-70), 1$.16. 

. ----------~.----------



KALITA, SHRI DHlRESHWAR: 
Agreement with sud aviation of Pnnce 

for manufacture of anti tank mLOsiles 
(XLV-23-1l-70), 118. 

CQmplaints by Members of Parliament 
regarding meals served by Rail-
waYslContractors (XL V-
17-11-70), 12. 

Decision 10 f"vise criminal procednre 
Code (XLV-18-11-70), 86. 

Decline in exports of tea (XLV-
11-11-70), 135. 

Deteriorating D.T.V. Service in the CapL 
tal (XLVI-27-11·70). 46. 

India's trade with East European ':OU/l-

tries (XLV-II-I1-70), 134. 
Jobs for Educated V!lemployed (XL V-

12-11-70),44-45. 
Levy of Additional fee on Students for 

Appointment of Additional Teacl!ers 
and Purchase of Equipment in Delhi 
Schools (XLV-20-11·70), 215-16. 

Manufacture of TV sets by Rajasthan 
State Indu&trial and Mineral Develop-
ment Corporation (XL VII-9-12-70), 
88-89. 

Market for Hindustan Shipyard Vessels 
(XLV-20-1I-70),215. 

National Transporl Policy (XL '/1-
4-12-70), 10. 

Oil prospecting undertaken by oil ;lIld 
natural gas commission (XLV-
16-11-70), 114. 

Profit made by Industrilll Finance Cor-
poration lXLV-20,l1-70), 214. 

Progress at Haldia Refinery Project 
XLV-9-11-70), 82-84. 

Proposal to make Gauhati an inter-
national tea auction centre 
(XLVI-25-U-70) 105. 

Pro~ against Indo-Afghan trade atp"l!e-
ment (XLVII-9-12-70), 171-72. 

Proviu>n of Finance for upgrading of 
tbe subjects post! graduates class in 
medicine and surgery (XLV-
23-11-70), 117. 

RecolDmendations ma4e by Trade Ad-
visory Council for stepping VJI Ex-
ports (XLV-I 8-11-70), 121-2 •. 

Recruitment to Postal Supdt. Service 
Cla!$ I Il1ld n in P &: T Department 
(XLV-I 2-11-70). 159-60. 

Repairs in Durgapur Steel Pint (XLV-
1()..1l-70). 193. 

KALITA, SHRl DHIRESHWAR-
Contd. 
Replacement of D.T.U. Buses in the 

Capital (XLVI-27-1I.!70), 1-2. 
Rules and conditions J~_ admission ia 

medical colleges (XLV-16-11-70). 
197-98. 

Supply of M.S. Plates and Strips to 
Steelswortb Private Limited, Assam 
{XLV-17-11-70). 39. 

Surveys by Geological Survey of India 
during last three years (XLVI-
2-12-70). 124-25. 

wagon deal with East European coun-· 
tries (XLVII-16-12-70), 44-45. 

Debates 
B.O.H. (XLVII-16-12-70). 272-73. 
Iron Ore Mines Labour Welfare Cess 

(Amendment) Bill: 
Consid. Cl. (XLV-10-1l-70),. 
247-48. 

Prices of Drugs and Medicines (Dis.) 
(XLVII-I 4-12-10), 349-50. 

Reported escape of two Pakistan women 
with important documents to Pakis-
tan (CA) (XL VI-8-12-70). 195, 
197. 

Reported refusal by Indian Airlines 
Pilots to fly Avro~ (eA) (XLVI-
7·12-70). 166. 

Reported Strike by Jute Workers in 
We~t Bengal (CA) (XLVII-9-12-70), 
217·18. 

Shortage of fish supply in West Bengat 
and Assam (Dis.) (XL VI-26-11-70), 
281. 

Situation in Imphal (CA) (XLV-
17-11-70), 217-21. 

Statebood for Meghalaya (St.) (XL V-
10·11-70), 342-43. 

West Bengal (Prevention of Violent 
Activities) Act, 1970 and West Ben'!al 
Mainten:lnce of Public Order Aeit 
1970 (Res. S) (XLVII-Il-12-70). 251. 

KAMLANATHAN, SHRI: 
Land leased out in Vijay Nagar, j)elbl 

(XLVI-26-11-70), 198. 
Restoration of Public Lane and public 

Park in 'G' BlOCk Vijay Nagar. Delhi 
(XLVII-t7-t2-70), 247. 

Debate.s 
Jndlaa Medicine Ctntral Council Bill-

Consid., as passed by R. S.(XLVI-
.7-12-70), 236--39, 

Motion to pass (XLvn-tO-12-'ro), 262; 

----------------------------------------- -----------



ltAMBLE, ··SHRI: KAPOOR.. SBlU:L.A.KIMN LAt-
Report of the Study Team on' Pro- Con-td. 

hibiUon (¥:), (XLVlI-l'O-l3-;'70), NDMC probe into sale Of irubstan-
293---98. dard drup in Delhi (JCL....,.23-11. 

XANDAPPAN, 'SHRIS.: 70), 160. 
Foreign Assistance for DrvLand Natiimallsation of Internal Trade of 

Agriculture and Ground Water Raw Jute (XLV-t8-11-78), M. 
Survey (XLVU-17-12-'i0}, 20- Need for uniform lottery rules re-
2.. garding prizes and commissioll& 

Imposition of domicile tax on non- (XLV-Il-1l-70),204. 
citizens in Ceylon (XLV-23-11- Oft'er for saleimanufactureof new jet 
'70), 21. aircraft F-28 by Fokker Company 

Debates of Holland (xLVl-7-12-'10),l-3. 
Policy retarding dehiring of houses 

Demand for Statehood for ~lhi (XLV-23-11-'10>, 180. 
(Dis.) (XLVI-26-11-70>. 313-15. Recruitment of Librarian 'or Indian 

Establishment Of Cotton Corporation Council of Agricultural Research 
of India, (Dis.) (XLVn-ll-12-70), at Pun Institute (XLVI-26-H-
339-43. 352-53. 70), 116-17. 

Failure of Government to protect Refusal of permission to· a Pakistani 
the life of Mrs. Barul Bose in Helicopter carrying relief s\Wplies 
Calcutta (4) (XLV-1l-1l-70), to East Pakistan (XLvn-14-12-

70), 126-27. 
322-25. Riftes taken awav bv Naxalites from 

Iron Ore Mines Labour Welfare Border Security Force (XLVI-
Cess (Amendment) Bill: 2-12-70), 256. 
Consid. Cl. (Xt.vI-lO-ll-70), 261. Sale of Gandhi Stamp (XLVll--17-

Neville Max wells' book ''India 12-70). 212. 
China War" (St) (XLVII-16-12- Setting up of inter-Ministerial group 
70), 264-65. to study the role aSlligned to 

Reported difficulties experienced by foreign drug manufacturing units 
Indians in Ceylon (C.A.) (XLV- in India (XLV-16-11-'ro>, 2-16. 
10-11-'10), 219-20. Setting up of Soda Ash Plant in 

Shortage of fish supply in West Ben- Argentina by Tatas. (XLV-lS-11-gal and Assam (Dis) (XLVl-26-
11-70), 27~1. 70), 83-84. 

State of Himachal Pradesh Bill: Sino-India Relation) (XLvn-
Consid. (XLVII-15-12-70), 317- 14-12-70>, 86-87. 
19. Statement of ex·Chlef of Army Staff 

KAPOOR. SHRI LAKHAN LAV General P. p, Kumaramangalam 
Abandonment of Compulsory Adju- (XL:V-23-11-70),83. 

dication OtLV-12-11-'10). 108. 
Allotm,. .. t of quota for promotion (If Strike "v employees of AGe in. 

Assistants i., Railways to the ))<1st Gujarat (XII-23-.l1-70). .90. 
of section Officers (XL Vl-8-12- SU~l{estion by Governor of MYSOl'e 
70). 18(). f"r the acceptance of Maha)8n 

Bhutan's entry ;!lto UN (XLV-IS- Commission award on MaharB!\h-
11-70>, 79-80 tra-My1:Ore 'border dispute (XLV-

Crash Of a Indian Airlines Service Su~~{J.s-7~~~~f rice and SUlar in 
Plane OCLVl-27-n-70) 382-03. XLVI' .". 11 '10) 117 .,Gul'iV.'Ibte land along Tanakpur States { .---- -.' . 

, . Gathe on U.P. Ne ..... l 'border U.S. Protest .against Arab Students' ..... Demonstration lnNew DeIhl 
(XLVI-24-11-70r, 1:31. fXLV-9-11-70l, 135. 

'E.S.l. Doctor's demand to raille ex- Unllisation of computer. in ;ttocel!l-
penditure per family (XLV-12. sinE! census data fIlr 19'11 t.1!nSU!l 
11-10), 107-08. (XLVl-25-11-70), 8t. 

Expert Committee on Unemployment Utillsation crl'technical know-how 
(XLV-12.1l-70). 33-34.' developed by" Automobile tndu~-

Libf'ral Attitude towards Emp}ovees tries for Small Car'Projett (XLV 
and Workers of Durgapur Stee11''1_11_7/}). '64. 
Plant w.ho Dartici.pated.in trtdke V1s1tby ChaitlnllD of Cetlon 'Broad-
In August. September, 19'70 (~V easting Corporation (XLVl-lt--12-
'10~1l-'70). 1'1-12. 

'Meet.inR of I)e] ..... Uoncrl Wagon '10), 82. 
- Builders wlth~"" Railway s.erd Visit by foreign t1'Iltle l\e.JetIitions 

CXLV-IO-1l-70). 138-40. (XLVI-2-12-70).55. 
~--~----------- -----------



KAPOOR, SHRI LAKHAN LAL : Contd. 
Visit by Representatives of Renault Car 
Company of France (XLVII-IS-U-70). 
46. 

])abates 
Central Labour Laws (Exten5ion to Jammu 

and Kashmir) Bill: Mohon to pass 
as amended (XLV-9-U-70), 217-79. 

. D.E.G. (Railways) 1968-69; (XLVII-
9-IZ-70), 291-"96; (XLVlI-IO-12-70), 
203-16. 

D.S_G. (Railways) 1970-71 (XLVII-
9-U-70), 291-96; (XLVII-Io-I2-70), 
303-16. 

Neville Maxwell's book "India's China 
War" (St) (XLVII-I6-12-70). 261-62. 

KARAN SINGH, DR.: 
Crash of Iamair Datnta Aircraft in Delhi 

on Slh December. 1970 (St) (XLVI-
7- u-70), 173--77· 

Reported refusal by Indian Airlines pilots 
to Oy "'vros .cCA)'(XLVI_7-U-70), 156-
57. 160-70. 

Situation created by the agitation of 
.. Indian Airlines Pilots (St.) (XLVII-

II- 12-70). 232-36• 
KA:RNI SINGH, DR : 

Export of artistic jewellery (XLVII-
16-12-70), 3'-

IHbQlB:J 

Sports PoliCY (Dis) (XLVI-3-12-70). 
345-52. 

KEDAR NATH SINGH, SBRl : 
Aholition of Lal'd .Reve,!uc on U:ne~ 

nomic Holdings. 1Jl Union TerntOlles 
(XLV-19-1I-70), 179· 

Abol!tion of Legislalive Councils in 
India (XLVI-24- Il-70), II-23· 

Admission of provisional revolutionary 
GQvernment of South Vietnam to Nonr-
aligned grOllP(XLV-I6-u-70), 137-38, 

Allocation of Proceeds from Income-Tax 
to States (XLVI-4- 12-10), 111. 

Annual plan for Uttar Pradesh (XLV-
II-U-70), 174· 

Building of State owned Art Ci.nemllS und er 
Film Finance Corporation (XLV-
I2-JI-70), 51-52. , 

caloriC vaJueand Nutritional Level of \ 
diet ofan avente India(XLVI-3-12-7ol, \ 

C,!i9~f Production of Steel at New Steel 
Plants (XLVI-8-Il-10). 95-96. i 

Dereilment of Jants ('xpr~ss on Del~i- '\ 
Rewari Railway Line (Northern Rail-
way) (XLV-17-II-70), 82. 

in UP I Development of tourism projects 
(XLVII-18-12-70). 146-47. . I, 

Diversion ofdeJ!Olli~s totheFOTI!JgnBan~ 
after Dationahsatlon of Banks (XLVII \ 
11-12-70). 7· I --_ .. _-_ .. _--_._--_ .. _-----

353 
----------------

KEDAR NATH SINGH, SHRI : Qq,'d 
ElISt European countries' maps showi"g 

Indian Territory as belongi"'C10 China 
(XLV-23-II-70), 32. 

Electrification of Railway line beyord 
Iptpuri towards New Delhi (Central 
Railway) (XLVI-8-I2-10), 96-97. 

Emergency imports of spares for irrigation 
projects aDd agricultural installalie-fS 
(XL VlI-9-12-70), 108-09. 

Enquiry by C.B.I. into Import of 
RS. 09 Tractors (XLV-12-IJ-70), 157 

Expenditure on defence research (XLVI-': 
7- 12-70), 132. 

Export of Sports Goods (XLV-I8-II-70). 
187-88. . 

Fallin value of Rupee (XLV--ao-JI-10).I-, 
Finalisation of Annual Plan for 1971-72 

(XLV-I1-lJ-70), 175. 
Giving away of low denomination prizes 

instead of Jiigh denomination prizes in 
State Lotteries (XLVI-z-12-70), 
239-40. 

Implementation of Resolution Rcgardirg 
Wages pa.,sed at Alec Session Held at 
Palna (XLV-l9-n-70), 196. 

Import licence racket in Tamil Nadu 
(XLV- 11-11-70), 16. 

India's withdrawal from International 
Sugar Pact (XLVI- 3-Il-70), 70-

Introduction of Air Taxis for short Dis-
tance noD-scheduled Flights (XLVI-
27-II-7o), 66. 

Loans Advanced by Nationalised Banks to 
Different News Papelll (XLVI-
4- 12-70), 109. 

Loans to Uttar Pradesh Agriculturists for 
purchase of Tractors and Pumpirg Sets 
(XLV- 12-Il-70), 156-57. 

Loss of life and property in West Ber gal 
due to activities of NaxaJites ard ohen 
(XLVlI-9-U-70), 170-71. 

M Ps. SUfll!estion to Prime Minister re-
Prding stoppage of inftux of Minorities 
from East Pakistan (XLV-9-II-70). 
133 

Manufacture of Components of MIG-21 
(XLV- 9-1I-70), 133-34· 

Manufacture of Submar,ncs in India 
(XLV-9-II-70), 94. 

Manufacture of TV sets by electronics 
corporation of India CXLV- IJ-II-7o), 
71. 

Meeting of Deputation of Man8~nt C!f 
Martin Light Railway WIth Railway MI-
nister (XLVI-24-U-7o), 136-37. 

Nutritional Programme in India by 
UNICEF (XLVII-IS-I.2-70" 69. 

Pcr CaPitA availability of Foodgrain5 
(XLV-U-U-70" 149. 

... - .. _------_. __ ._---



354 

ICEDAR.NA'tH sINGH. SHin: Co,.tII. 
Percentage of Sch~dQled castes Dt:ld 

Schedli1ed TribCll in Central Industrial 
Security Force (XLVI- 2-12-70), 3U 

Presence of a dead rat in a . bottle fof 
milk supplied by D.M.S. (XLVIf-
10013-']0)' S7· 1II~~."'1.: " 

Printing ('If Erotic. and Ob~ene . phOto-
gNJibs in eeTtam WeeldlCl1 (XLV-
19- 11-70), len. ._. 

Propt)!lal to Award Deterrent Punis~ent 
for C3UBing Death by Rash and Neghgent 

"Driving ('<LV-zo..It-7o), 93· 
Purchase of cable by D£SU (ltLV-

H-U-70), 7'1 .. 
llecognition of Diploma Coo!"?e in Labour 

LaW coIKiucted by Indian Law Institute, 
New Delhi (XLVII-I7-I:l-7o). 109-

"Recammeooations of Small Scale In-
dustriCll Board (XLVI- 24-11-70), 135· 

RernO)(a\ of Visa System on Reciprocal 
Basis (.lON-9-II-70). 12,-26. 

Resen"lltioD of item~ for Small Scale 
Sector (XLVI--.24~lI-70), 69· 

Requirement and production of news-
print (XLVI-8-I2-70), 71-71. 

Sc.Je of Mathematics Instructot$ in 
Industrial Training Institutions in 
Delhi (XLVII-17-J~1O). lOS. 

Scl1c1ne for conversion of dry and d",>cr1 
Imci in Utlllr Pradesh. Bihar and Ra-
jaltban into fertile land (XLV-19-1 1-70). 
180. 

Scbemes for development of toUtisf SPOls 
in UP (XLVIt-I1!-12-70 ), 147"'48• 

Scheme for damming ParYlli river in 
Himadsat Pradesh (XLVI-.3-n·70). 
347. 

Setting up of an OI"JlInisation to help 
Indian Research Inslilutioll$ ndlXZ 
their dependen<:e on Foreign financial 
assistance (XLVI-4-12-7o). 60. 

Stagnation of c:krical It aft" in ordnance 
factories (XLVl-7-t:2-7'O), 131. 

Steps 10 meet losses of Super Baan in 
Delhi (XLVI-3-I2-70,) 32-33. 

Supply of refractories for Bobro Steel 
Plant (XLVII-15-J2-7o\ 81-8.2. 

US peace proposal for West A-sia (XLV 
2-12-70), 8 s. 

Unearthina of a gang of PalWitlllli genII 
in K.ahmir in September, 1970 (XLV-
11-11-70). 175-

Utilisation of add'tionaI watetll on theespiry 
of Indo-PIk. treaty on Indua· "'-ten 
(XLV-Il-ll-?O). 1?3. 

World tour by Team of t..sd.nas and 
ForgbJp Bxponcn (XLV-t8-U"70). 
71 -']"2. 

. __ ._--._--

KBDAIUA.. SHIU. Co M..: 
Prices of· Drugs aDd Mc:dlcincs (Pis.) 

(XLVII-14-u-?O). 3SD-S2. 

ScbeduIcd Caste IU)d ~ Tribe 
Orden (AmaidJncnt) BUI-
Coasld, II Reported by J~c. (XLVI-

r 24"'11-70), 22,....27. . 

KESRI. SHRI SITARAM: 

30Ch Apic:u1turaI Ea!nornIcs Cmfc.toeIlce 
held at Pantnapr and Prodaction of 
cash aops. (XLV-I9-U-70),47. 

Aid from But Germany for 1rKtuItrial 
Development (XLVI-24-11-70). 6!r7O, 

Aic!~ by India under Colombo Plan 
~Vll-n-I2-70) 83. 

Alleged French Sut!~ to Pakistan on 
Kashmir diIputc (XLVI--7-1a-"70), 103· 

Boycott of A.I.R. ~ Chid" MiDilu:r of Goa 
(XLV-12-n-70). 8~83. 

CIF wJae of import Iiceac:eI isaucd to Oil 
~ies for Import of lUld lIbeets 
(XL 1-9-12-70), 81-82. 

Cbanses in Indo-Yuplavia Rupee payme:ot 1mIII,....,.,." (XL VI-z-12-70),23S-$6. 

Chinese support to PakiIw:l on Kashmir. 
(XLVII-14-12-70~ tlo-lI. 

CoDIIbOtatioo with BeIIiam in ezport. 
orimted industries (XLVII-t6-i2-70) 
J77-78· 

Co-ordioation bmrieeeo Central aad State 
Gow:rnmaIf5 for IoduatriaI Growth 
(XLVI-;&4-11-?O), 70-71. 

Conference of Labour Comm~n 
(XLVll-lO-lz..70). 92. 

Caafereaoe of POit Malen-Gaaual 
(XL VI-3-f20070). 88-89. 

Canfellion ofCo-openatift Blab (XL VI-
4-1:&-70). 63. 

00Iare of HMT, Baoplorc: (XLVI-8-J2-
70). I:&S-26. 

Damaae of Crops by RaIl in Bulaodahahr. 
Uuar Pndet6 (XLVl-3-I2-70), 19. 

DeciaioD to buy Indian cngineerins items 
\Iy Bridsh Il'OUP (XLV-rt-u..,o), l~. 

DaDancl of CAl IndiIiI:ry for inaeac in 
coal price supplied to Rai.lWI)'I (XLVI-
:&4-11-70). 69. 

Demand by textile iDduatl'Y for upwan:l 
·~iIriOn of prica of c:untroIJed doth 
(XLVI ..... s-n-70). 1'3'-4:&. 

Dip10matic relations with Taiwan CX.LV-
9-tJ-7O), I,6-S1. 

Discrimialtioa in Bdlab.itiMion eI Sut 
Pakia .. I.efuaca (XLV-l,.I1-10). 
J$2. ---------_._--_ . 



KBsRI: SftRY·SITARAM.: r:ontd. 
J>itparity itI pay aca1et of SuperinteDdenta 

under Direc:knte of Soc:iaI . Welfare 
(XLVI-.34-I.l-1O). 153-54-

Bcooomic miaion &om Belgium (XLVI-
2-12-10).263-64. 

Bffect of Industrial Policy OIl lnvCSlm~ 
(XLVII-15-12-70). 128-29-

EmerBence ofForeian Qureacy Rackett .. a 
result of ll~tion of Fo~gn Travel 
Rules (XLV--20-Jt-70).157. 

Export of Pig Iron to Japan (XLVII-
15-12-70). 73· 

PAO Consultative Committee on tea 
(XLVII-I6-12-70).81-82. 

Failure of Food O:lrporation of India to 
dear Stocks of Rice from Andhra Pradesh 
(XLV1-3-1Z-70 ).26--A1! 

- FiuanciallUiatance to States under Annual 
Plan (XLVlI-ll-12-70). 30. 

Granulation plant for manufacture of 
balanced fertitiser in Punjab (XL VI-
7-1%-70),63. 

Gucrilla police squads to counter Guuilla 
tactics of Nualites jn Calcutta 
(XLV-II-II-70). 120. 

Guidelines let by PlanningO:lmmission 
for MiDistries for fOTWarding new pro-
poaala (XLVI-25-II-70). 6~ . 

Implementation of recommenciatioQ of 
National Integration Council 
(XLVI~~12-70). ~3. 

lnaeaae in Unemployment in West BaIpl 
(XLVi~Il-70), 13. 

Incrcaae in Price of Steel (XLVI-
Z4-11-70), 23-25· 

Indo-U.S. Talks (XLVlI-I4-12..jo). 
157-58. 

Influx of Refuaees from Eat Pakistan 
(XLV-n-J.l-70).I-I4-

InstrUctions to Indian Ambaaador in 
Cambodia not to attend Combodiall 
functions (XLV-!rIl-70).156. 

Isrtematianlll News Agency (XLV-
19-11-70), 152. 

Land Leased in Vijay Nagar, Delhi 
(XLVII-ID-12-70), 173. 

Land leased oUt· in VijIlya Negar,Dclhi 
(XLVlI-I7-U -70),242. ' 

Location of emerald belt in Rajlathan 
(XLVI-2-lIt-70),35-36. 

LoN· .incurred by HeavY liJec:trbIs, 
BhOpal (XLV-ID-,II-70), 7D-71 • 

Low-cost valve (or Brain Sw;aery, 
(XLVlI-14-I2"70),40-41. 

MaDubrt of RCrractorica in Public 
Sector (XLVl--8-12-70), '125· 

355 

KBSRI, sHin strARAM : Coma. 
~ Or Indian 0Gc0 MiUa 'FedCra-

lion r,. price of cotton (XLvn:""I6-12-
70), I78-1J. 

Meeting 0( representatives of KeraIa; ·MYI01"e 
cd' Tamil ·Nadu 7'6. Cauvay water 
dispute (XLV-U-U -70); 43. 
~ Chilling Plant at Bhambla in HiDiacbaI 

. Pmdesh (XLVI-26-'n-70). 157. . 
P.M'8. meeting with US Foi-eisn Secfetary 

(XLVI-2-U-70).96. 
pmn¥on to IDdim Airlines to operate 

fomgn routes (XLVII-n-U-70), 82. 
Plans. of Inllian Airlines to &tabliah a 

aty Terminal in. New DeJhi. (XLVl-
4-12-70), 99· 

Pro~ for foIIDUlating Io-year PIIIII for 
Mineral Devdopment (XLV-I6-It-""" 
105-06. ' ..' . ,>,,, 

Rehabilitation of Repatriates froIri Buana 
and CeyIoa (XLV~l2-II-1O)'lb: . 
R~ statement by Hom~ Miiiister of 

Rajasthan rI. E.~ .. 8Ilti~ 
(XLVII-I6-12-70); 37-38. .' 

Scheme 0( preferences by clevdoped 
COWJtrics (XLVI.-:z-ll-'JO), 58. 

Seamd Oll Rdincry for Aasam 
(XLV~n-70), 37. 

SettiDg up of :8Quae-blaed Paper Pl8nts 
~~upr Mills (XLVlI-IS-U-70), 

~ up 0( a Cerporatioo for l'Ioiecta and 
Eqwpmenta (XLV-J8-n-70), 154. 

Sctth:Ia ~JoiDt ~ U~ 
by a 10 PbiI'ppmea(XLv..-.t:8-n-
70),69, .'. 
Sm~ of FakelDdim ~ N0b:8 
~_. China Acro.NepaIese. ~ 
{XLV-:ZO-U-70),047-4$. . . 

Spread of special type of Phi in' Delhi 
(XLV-,)-II-1O),IOS-06. 

Spy ring unearthed in Kalanaur area of 
Gurduptlr diatrict (XLV-II-n-jIO). 
UO. 

Staas of Hill Districts of Utttar Pradesh, 
(XLV-I8-u-70) 153-54. . 

Study of export promotion (XLV-n-n-
70), 121. . 

StepS to eradicate corruption ocLVI-
2S-II-70), 93-94- .. 

Stock of Steel lYing in StockYards' of S\ee1 
. Plants (XLVI~8-U-70)~ 37. .' 
Study of Tnuisport Prob.\eul 1UJlri by 

Small Scale IndUatries BoAra . 
(XLVlI-Is-t:Z-70),.~. 

Take-over of Martin Bum LishtRailway 
(XL'V':'-Io-n-1O), too. ~ . . 



IC.ESJU, SHRI SlTARAM: eortU. 
Transfer of Medlani1ed. FIII'III Swatprh 

to Rajasthan Go'Iefnmem (XiV-ta-n-
70), It-b. . 

Tribunal on Cauvery Wat« Dispute 
(XLVI-;aS-lJ-,O).93. 

Utilisation Or irutalled Qpac:jty for M.anu-
fcure ofCi(jaretlcs (XLV-17-U-70) :a14 . , 

World Peace Research Body (AVI-
"7-11-70).49-50. 

Coof.erment of Decorations on Penonl 
(Abolition) Bill by $hri J. B.Kripaiani. 
Conlid. (XLVlJ-II-12-70), 290-91. 

D.E.G. (Railways), 1968-69 : 
Dis (XLVII-IOou-10), 222. 

D.S.G. (Railways), 1970-71 : 
Dil. (XLVII-Io-u-70), :a33. 

ProciudioD Indian Tobacco Company 
(BAH Dis.) (XLVII-n-Ia-7o), ]21. 

KHAN, SHRI H. AJMA!. ; 
AppoiDl~ of Sole Distributor by 

HiDdustan PhOIO Films M.aoufcwing 
Co. (XLVII-I~-1""'70), 169-70. 

Crilis in West Asia (XLV-:al-IJ-70) 
IH· 

Direct R.ccruitmcnl to Central information 
Service {XLV-t9-II-70),123. 

DimJption crfTrunk lines between Delhi 
Bombay, Hyderabad and Banplore in 
September, 1970 (XLV-I9-1 I-10). 190. 

S¥porta by minerals and metals Trading 
Corporation {XLVlI-I6-1a-70),115-76. 

Financial crisil in Bombay Film industry 
(XLV-I9- I1-70),40. 

Jlorei&n Money in Indian Jouma1i1m. 
(XLV-I9-It-1o), :&29. 

&eeommendation of Committee on Techni-
cal Coon.ultancy Scrvia:l (XLV-
lo-n-7o), 33. 

Jc:HAN, SHRI LATAFAT .u.r: 
Allocation for Development of Inland and 

_rine Mbcry dunq Fourth Plan 
(XLV-u-U-70), 108-09. 

Bngerated Circulation Figures of Newa-
papen. (XIyn-lD-12-70), 69. 

Increase in non-developmenf expenditure 
(XLVI-27-1I-10), 6a-63. 

Levy of acise duty on MIs. fedders 
IJoydl Corpn. (P) Ltd., New Delhi 
{XLVII-n-li-70), 61. 

Refinery ~t with Fordan Oil 
Companies (XLV--9-1I-7o), 77-78. 

Seizure of -uaat.ed gooda at Dum Dum 
airport (XLVn-n-Ia-70), S8. 

KHAN, SmtlLATAFAT AU: -coiitd. 
Separation of Uranium -a35 from thorium 

(XLV-u-U-70) 133. . 
Steps. tlhz:' for proper preservation of 

Indian Filma (Xl. V-u-r 1-'10), 1'91-92. 

KHAN, SHRI M. A. ; 

Allotment of imported cars to Ministries 
by S.T.C. (XLV-r8-11-7o), ;n-». 

Complaints by Members of Parliament 
regarding Meals served by Railwaya 
Contranors (XL V-17-. 1-70). 9. 

D~.d by text,ile industry (or upWard 
revlSlOD of pnces of controlled cloth. 
(Xl.VI-2s-n-70), IS. 

Rail\\ ay .o,ccidenu due to Removal of parh 
front En81nes taken out for Trials from 
Rail1VllY Loco Worbhops (Xl. VII 
IS-t:l-70), 15-16. . 

B.O.H. (XLV-;ao-U-70), 248-49. 
D.E-G. (Railwayt» 1968-69, (XLVIl-

10-12-7°;, 2 17. 
D.S .. G. (Railways), for J970-71 .; 

DI5 (XLVIl-I 00 I a-7(l). 217. 

IndiaD~ Medicine Central Council Bill: 
MotIon to paas (XLVII-IO-Ja-7o), 
249-,0. ~. 

KHAN, SHRI ZULFIQUo\R ALI: 

Valuation vf Je.ellery heloD8ing to the 
Nawab of Rantpur CXLVl~-J1-70), 
'4. /" 

KlKAR SINGH. SHRJ ; 

Meetin8 between Chief Minister Punjab 
and Union Food and AariQl)ture Minil-
ter reprding early fixation .0{ Procure-
ment price ofWhc:at (XLVI-24- 'I-70, 
37-3B. . 

ReQuest. from Punjab for Hel;c:opten and 
Combined H1IFVestoF1l from Foreign 
Coun'.rics (XLVI-26-11-10), 84-B5. 

KISKU, SHRI A. K. ; 

AUegation agaiD5« (XLVlI-"-J~-70), 
235-37. 

personal Explanation (XLVI-2~-Jl'7o), 
a26. " 

Scheduled Catte and Scheduled Tribe 
Orders (Am~ndwnt) BllI-
Consid, II Reported by J.C. (XLVI-
24-II-10 ). 250-57. 

KOTHARI, SHill S. S. : 
Cottoll Corporation of Jndia (XLVI-a--u· 

70), 264 -65. 



K.OTHARI, SHRI S. S;; Comd. 
E'llry fee at Airports (ALVI-4-U-70), 12,9. 

ExPOrt and-Imparl of Textile Machinery 
(XLVI-8-1.z..70), 75-76. 

Income UJ: on con.wlaney Companies 
(XLVI-4-U-70), 126. 

Increased Freieht on Sugarcane (JCLVI-
34-11-70), IS8-59. 

Manufacture of Textile Machmery 
(JCLVI-~-I1-70), 63. 

Outlay on Cotton Development during 
Fourth Plan (XLVI-3-u-70), 3-2. 

Rationalisation of toll tax at Rishikesh 
anel Hardwar (XLVI-4-U-70), 128. 

Transfer of location of Northern India 
Regional Office of Company Law De-
partment from Kanpur to Delhi (XLVI 
-4-12-70), 4~. 

DIN"! 
B.O.H. (XLVII-I6-12-70), 276-77. 
Comptroller and Auditor General's (Duties, 

Powers and Conditions of Service) Bill; 
Report -of J.C. and Evidence before 
J.C (XLV-I6-II-70). 217-18. 

Conferment of Decorations on Persons 
(Abolition) Bill by Shri J. B. Kripalani: 
Consid. (XLVII-I 1-12-70), 298. 

Constitution (Amendment) Bill. 1970 
(Substitution of article 155 and amend-
ment of article 156 etc.): 
Int. (XLV-I2-Il-70), 277. 

Pailure of Government to protect -the life 
of Mrs. Parul Bose in Calcutta eM) 
(XLV-I1-I1-70), 315-19. 

fte: Mid-term Poll (XLVII-14-12-70), 
233· 

M.).iification of Nationalised Banks (Ma-
nalem:nt and Miscellaneous Provisions) 
Scheme, 1970 (M) (XLVII-16-12-70), 
287-88. 318--23. 

Sugar Position and Cane Price (Dis.) 
- \XLVII-18-12-70) 4 1?-19, 243. 
Tnltion laws ,Amendment) Bill; 

Consid. as reported bv S.C. (XLV-
U-I1-70), 2S8-~9. (XLV-'I6-U-70), 
22:"--26. 

Consiel. CI. (XLV-16-Il-701, 290-92, 
298. 

Motion to pass u amended (XL V-
17-11-70). 310-11. 

W!SI Bengal (prevention ,of Violeat Acti-
vities) Act, 1970 and West Bengal \ 
Maintenance of Public Order Act. 1970 
{Res.) tXLVlI-1 5-U-10). 35-+. _ 

)tOTOKI. SARI ULADHAR : 
Stenography Examination held by MinistrY I 

of Industrial Development-and Internal 
Tra·je in September, 1970 (X,LVI-
8-13-70), 47. I 

357 

KOUSHIK, SHRI K. M.: 

PM', stateinent re: CPI(M)'. view on 
Constitution (XLVI-2-J2-70), 279. 

Promotion of G.D.M.Os. (XLV--9-1I-70), 
100-03. 

PropOiled huna.er strike by employees of 
Mathura Ordnance Depot (XLV-
16-11-70), 180. 

Public Sector Carpor.tiona under Ministry 
of Petroleum and Chemicals and Mines 
and Metals (XLV-I6-n-70), .180-
81, 

Public Sector Corporations under Ministry 
of Steel and Heavy Engineering (XL V-
17-lJ-70), 62. 

Dehorn 
Alleged manhandling by Police at Nqpur 

Railway Station CQ.P.) (XLV-I8-1I-
70), 237-39.(XLVI-3-I2-70), 184-88. 

D.E.G. (RailwaYB) 1968-69: 
(XLVII-9-12-70), 238-41. 

D.S.G. (Railways) 1970-71: 
(XL VII--9-12-7o), 2311--41. 

Scheduled Castes and Scheduled Tribet 
Orders (Amendment Bill): 
Consid. as reported by J.e. (XLV-
18-11-70), 275; (XLV-2o-JI-70), 
255-60. 

KRIPALANI, SHRI j. B. : 

B.O.H. (XLVII-I1-13-70), 240. 

Conduct of GovernOr of UP in recca t 
Constitutional Crisis (M) (XLV-19-11-
70), 312-1 •. 

Conferment of decorations on Penon, 
(AbOlition) Bill: 
Consid. (XLV-I 2-11-70). 30~-13; 
(XLVII-II-12-70), 297-300,304-10-

Motion for Adjournment (XLV-33-1I 
70), 212, 21~. 

Murder of eiJht persons in Z4 PlIJIIIl8s 
Distt. of West Bengal 011 2o-lJ-70 
(XLV-.l3-JI-70), 294. 

Personal Explanation-
(Shri Morarii Desai) (XLVII-II-12-

70), 217· 
Procedure for dealin, with aIleeation 8 

..,ainst ontsiden - (XL VII-18-I2-'j0) 
233-34· 

Soviet Union's - reported resistllu:c to 
correct Indian maps eGA) (XLVI-
.-12-70), 226. 

Subversive and violent activities in the 
country (M) (Xl.V-g-~I-70). 313-
IS· 

--- - ----.. :.-..--------



35$ " 

KRIPALANI. SHRIJ. B.: Contd. 

{
proeme Crlurt"s Judlement on De-recog-

>n.ition of Princes Ot-tiFr (XLVU..,...rS-I2-
· 70), ,zoj-48. . 

K.R.IPA,t.ANI.SHRIMATI SUCHETA: .. 
A.R.C. rec:ommcudation reaardilll ex-
.. J)eItIIes 1I1\d i«WstJncnt pol1ci of LIC 
, . (XLVI ..... ::I7-II-'X)). S7. .' 
Advisory Comminee tor rIitcmal ifade 
. aad'Commerce '(XLVT-8-r2-70). 142-

'IJ. 
.. Agreement with· American Finns. for the 

manufacture of Boiler. at Tiruchirapalli 
· l ,(XL~II-?'o), 43-.44. . 

A&«em~t with World Bank for Agri-
~ltural Aeroplanes to eradicate Pests 
and Diseases of Crops (XLVI-26-II-
70),48-49. 

• \'AHqea 'itnliularities in. MBBS cumina-
· . tiOD' of Joattta' Univ~ity (XL VJ-

-7,u-1o), 65. 

... : 

Alleged viQlaUon of IncUan Air Sp8C'C by 
PIIk MiUw'y Aircraft in r965 (XLV-
9-11-70), 149-50. 

Cases of eapioaage and pilferqeindefc:nce 
establlshments (XLVI-2-Il-701. 198. 

Central aid for Hydel power Project 
(H:im .... bal Pradhh) (XLV!-25-u-70\ 
168-69. 

Changel in lJldU5trjal Licensing Policy 
(XLVI-8-12-70), 14S-49. 

Change in Medical Education (XLV-
9-1l-10), 141-49· 

Chie(Minister's Conference held in Sep-
lemhI!!'. 1970 (XLV-12-11-70l, 69-70. 

Construction 0( Amacs:c to NttiOllal Archi-
v~s of India (XLV ...... 20-U-70).91. 

_. Demaad for appoimm, a commission for 
a probe into grieVlDces of Muslims and 
minority. communiries (XLV-I1-II-
70),68. 

Fire at Dum DIIJIl Airport. Calc:uua 
(XLVI-27- Il -70 ). 175-76. 

' ... Bcpenditllrean Arbiuatilm cues by '000 DepllTttDmt (XLVI-Jo-l2-70), 
28·Z9· . 

General ElectiOlif (XLV-17.iI-f-?OJ, 46. 
Heavy Water (or Rajasthan Atomic Power 

Station (XLV-18-u-70) 143-44-
. ·1'~rt.<d ... 'Iroo CXLV{.,-2-<12·70), 

77. 
, . ~ In.. pc4lct of, lWibIe Oil Seeds 

. . (XL"\rI....;:i~-11-~),. 147-,,8. 

Indian Know-how (or setting up Steel 
~." PiaU'~ by P~eigil Countries 

(XLV-'-'tG-u-7U), 32-33. . 

KRIPALANl,. SMT. StJCHETA: Cont4. 
Law and Order situation in West Rengal 

(XLV-I8-n-70). 169-70. 
Manufacture· of Machinery for Fertiliser 

Plant» by Heavy Blectriea1 Pltnts.Ey-
dc:rabad with Italian Caltaboration 
(XLVII-1S-12-70),68 • 

Mid-term poll in West Bengal (XL VI-
25-11-70), I-T3· 

Naxalite ac:tivitiC1l shifting from ruTal areas 
&0 urban areas (XLVI-2S-1I-1O), 169. 

New Minimum wqe StTUcturt' for Steel 
Workel's (XLV-I 0-1 1-70),10-8;1. 

ObservatiOli of Chief Justice or India re- <. 
gardin, restTktj(lll of the nl1l1lber of ... 
political partie~ (XLVI-IJ-H-7D), 8,. 

Old Age ~sion Scheme CXLVI-
24-11-70), J39· 

Ovcrhaulin.l. of the RaiJwlly Protectl()n 
. Force (XLVI- 8-12-70). 63-66. 
. Permission to reproduce extracts frern 

Henden~Broo"·' report on N.E.F.~. 
revene. (XLV- 9-n-7o), 21. 24· 

Production oCPower from Tarapore Atomic 
Power Project (XLV-18-Jt-10). S6-
57· 

Promotion of national ru~r lndustry 
(XLVI-25-n-70), 80-81. 

Proposal for setting up of coal-based 
fertilizer plant i (I UTI ar Pfa(\esh (XLV - • i 
23-1I~70'. 104· 

Radio Peace alKi Prosr", T.V. Station in 
India (XL VI- 3- lZ-70). 21· 

Raising illluc of Tibet in UNO (XLV-
23-11-10). 66. 

Recovery on .:count of Failure to (l8ttY 
Out CoolractuBl Obliptions (XLVII-
10-12-1°). 90-

1t~pnisatiOll of air headquart ~,(XI. v- . 
t6-1I-1O. '4-SS· 

Route. ~ed by Pnva1c Ci9'il Aviation 
Compu1ieB (XLVI-27-Il-?O). 12-9-30. 

Sanitary'conditiolH in the capital (XLVI-
:z- 12-70), 150-': I. 

Set of human hones miDill(/: {rem Lady 
~iDJC Hospital. New Delhi (XLVJ-
:II" 1:z-1QJ, 10I-ca. 

SettinS up of Tractor and Agro-Implell\C1ltl 
F«torica (XLV-17-tl-70), 114· 

SettJetnent of PenaioN andACCO\IDtll of 4. 
RetircdHeadmaatnt of Delhi Municipal 
COrPOration ~cboOl!I (Xr.:"-20-1l-70). 
'S· 

Scuti", up.,! an eJectr,onic plant if, Jc:«'ulll 
(XLVl-2-J2,..,0).274-1!. 

SbGOtln,ofSoriet l*11rmin India (XLVJ-
26-U-10). 147-48. 



.KIU~ALANl, SMT. SUCHBTA : Ctmdd. 
Special cell for redevelopment (If the 

capital. (XLVI- Z.12-70, 112. 
Steel ImpOrts through MMTC (XLVI-

2-lZ-70), 274. 
Supply of B:):lers hy Heavy Electric 

Equipment Plant, Hardwar (XLVI-
24-n-70), 86. 

Thert cases in MPs' ftats and Ministers' 
BUngllow> (XLVI-z-u-7o).344-45· 

Sulphur deposits found in Rajasthan and 
Gujarat (XLVI- 7-12-70),39. , 

T.V. Stations for I.I.T_ Kanpur and 
Pilani lnahtute of Sciences (XLVI 
3- 12-(0). 88. 

Vilitby foreign tradedelegatioJU (XLVT-
Z-12-70), 55. 

DcblUlIl 
Appeals to Government by former rc\'o-

iutionaries and freedom fighfers for 
mitigation of the ir sufferings (C.A.) 
(XLVIl-14-U-70), 217-2J. 

Mid-term Poll (XLVII-J4-I2-70),235. 
RePOrted Closure of the daily 'BeslWl8ti. 

and. its allied publications (C.A.) (XLVII 
-10-12-70), 182-84-

Report cd decision for bJocit clOl;ute of 
textile mills (CA.) t'Xl.VI~-U-70). 
371-74-

Wcst Bell&iJ (Prevention of Violent Activi-
lies) Act, J970 and West BellJ!8l Main-
I enanee of Pubhe Order Ad. 1970 

. (Res.) (XLVII-I4-I2-70). zS7--6s. 
KRISHNA, SHRI M. R.: 

Aaue shortage of truck and bus tyres 
(CA). (XL VII-ll-l~70). 203-12. 

Industrial Production in Fourth Plan 
(H.A.H. Dis.) (XLV-J8-n-7o).338-
.p. 

Production Indian Tobacco Company 
CHAR Dis.) (XLVlI- tl-I:I~7o). 33z-
38. 

Report ofthc: Commission on Maharashtra-
MySDte-~ra.\a Boundarv DiaJlUte8 
(XLVn-18-U-70). 261-62, :;75. 

Shifti~ of lndUBlrics from We&t ikl1gal 
(H.A.H. Dis.) (XLVI-27-11-70). 352 
-58. 

IOUSHNA, SHRI S.M. : 
Administrarive Offi£ee of Bida Group of I 

Companies closed in Ca.\culla (XLVI-
26- 11-70). ISS. 

. C.B.I. enquiry against Shri Ramnath 
Ooenh and his firms (XLV-.20-l1-70). 
«L . 

Doubt. raised by Sbrimati Lalita ShllStr~ 
-boW dClllh of bef husbaod in Tllahken 
(XLV-II-1I-7o). 34 •. 

KRISHNA, SHRI S. M.,: Comd. 

ConSlructioo. of Desert Railway ift ksq 
(XLV-I7-n-70\83· 

Derailment of Janeta Express on De)hi-
Rewari Railwav Line (Nonbem lWlway) 
(XLV-17-U-7o\ 82. 

fulQuiry mto Alleged. . Poor Quality of 
TrllCtors Imported from U.s.S.R. (XLV 
-12-U-70), 74. 

Extradication of Dr. DhlIrma TejjI(XLV-
9- Il-70). 78. 

Import of Pig Iron (XLVI-8-I2-7o), 
n. 

Increase in Labour -Disputes in Coal 
Mines (XLVI-26-1I-70),52. 

Increase in Price of Steel (XLVI-
24-II-70), 23-25. -

India urged to work for peace (XLV-
23-11-70), 109· 

Institution for Fertilizer Edm:al1on (XLVI 
-26-u-70), 139-40. 

Lon" term pJan for development of Petro-
Chemica.\ Complex In Ihe wuntry 
(XLVI-2-12-70), 47-48. _ 

Luther Commission's Report on Steel 
distribulion (XLV-Io-lJ-70), 138. 

Meeting of prime Ministers of India IIDd 
USSR (XLV-16-II-70), 143-44. 

Modernisation of Sick Textile Mills 
(XLV-I8-11-70), 56. 

New Units for minufBCture of Telephone 
Cables (XLV-Io-JI-7o). 137-38. 

Oil exploration in Bhulan rv Oil and 
Namral Gas Commission (XL V-23-1I-
70). 109· 

Openwl' of office of State Trading Cor-
poration in Hong Kong (XLVI-
2s-n-70). 166 . 

Payment to Film Artiste. tbroqb. LIC 
(XLVI- 4-12-70), l56. 

Position of closed COtton texfile mills 
(XLVI-.a-12-70), 291>-97. 

Prime Mlnister'avitii\s to forcigll (('unIfies 
(XLV-t6-u-70.?o-7 1• 

Progress of power generDlion in the country 
(XLVr-S-II-70). 174-75· 

Radio peace and Progress T. V: Station in 
India (XL VI- 3- J2-70), 28. 

Setting up of a credit coordination c;om-
initt~ for grant of loans to fanners by 
natioD1l1i,ed banks (XLVII-Jl-I2-70). 
191 • 

Recommeadations of tnlbd Water-Trans-
port o-mince (XLV~2o-l1-70). 38-
39· 

Jtj.e in prii:e of Steet ('){LV-11-n-70) 
34· 



KRISHNA, SHRt S.M.~-Co""d. _ .. ---lKRlSHNA-:SJ.iR~ G.Y, ~Q",t4~' 
.• " Setting up ~ industries in foreip munt- " 

ria by Indian iDduItriaIists (XLVI- Confirmation of staff or .Accouatant 
2,-11-70), 17~. General, (CW&M) (XL VII-ll-12-?O), 

Seaiaa up of Supr M11la in UP .in ~ 170-
~, Private IIDd Public Seeton, Constitution of All India Medical Service 
(XLVI-26-n-']O). 30. \ (XLVII~I2-']O),. I12-J4-

Setdq up of FertiJiaer Credit Gulmatee Contract fOl' purcbllle of Urea from Japm 
.Corpon!ion (XLVI-27-n-']O). 56. aDd its distribution to States (XLVIl-

Sulphur deposits f~ in Rajasthm and 17-12-']0). 189· 
Gujant (XLVI-2-12-70). 39." Construc:tion of houses in urbailllDd rural 

S rm of __ L. p.~-- b USA areas during Fourth Five Year Plan u more......... to _...... y (XLVI __ 12--), 13--. V-23-JI-']O). 108. IV '--7 

System of education on the~~ of edu- Crireria to grant permission to private 
cation in Bast Germany (XLVII-18-u- loneries ("..<LV-u-n-70),90. 
?O). 7. Direct Railway line from BaopJore to 

Talb held between U. S. A. ad U. K. Madras WQ Kolar (XLV-I7-IJ-70), 149· 
reprdin,. the Soviet threat in Indian Decline in prices of products of pJantatioll 
Ocean (XLV-r.u-']O). 39. '1 industry (XLVII-I6-I2-7D), 176. 

Toariam Pro;ect in Kovalem. XenIa Eradication of cancer by Homoeopathic: 
(XL'VI-4-IZ-?O). 156. system (XLVI -7-12-70), 103. 

Va by forap ttIIde deleptionB (XLVI- &port of Supr (XLVI-3-12-70).156. 
2-IZ-?O). ". Foreip Nationals worldna in 'Poreip 

ViaiJ or three Czec:hoskmlt nationals to Banks operatina in India (XLVI-
India in Auaust, 1970 (XLV-33-1I-70), 4-12-10). 153· 
5'· Import of rock pholphate from Nauru 

D.bates fsland fOl' prociucins fenilizer (XLVII-
16-12-70). 94-95. 

Proc:edure fOl' DeaJma with alJeptions Increae in Supply of 0i1seedI aad capacity 
..... Oataiden (XLVII-rB-I2-70), of Vanaspab Industry (XLVI-3-12-70), 
2]0. 42-43. 

ICRISHNAMOOanU, SHRI \T.: ID8ux of Refu&ees from East Pakistan 
(XLV-12-11-70). 1-14-

DlbDus 

Obituary References (XLV-9-II-"fO). 1-9. 

KRISHNAN, SHRI G. Y. : 

ARc. IUgeStioa reprdIng smooth . or Reserve &nk of lDdia oa.Vl'i-JJ-n-70). 29. 
Aid to Bhutan (XLVI-2-t2-1O). 140. 
AU India Coordiaatins ReIearcb Project 

for Coconut durio, IV PI8D (XLVI-
lOo12-1Oi. 2D-Z1. 

AppoiDtment of ~uled Castel ~d Sc:bedWed Tnbet _ tnnIJIIrDn· In 
various Ministries (XLvn -9-12-70), 
nOon. 

AppnrnJ of Pro;«! by United Nations 
. World Pood ()rpnitatioa (XLV-
19-11-70). 93· 

IdIiIt.8Dce JiftD..\Jy Iadian MiIIiofts tbread 
fOl' promotion of Tourilt TndIic 
(XLVI-Z7-11-70). J09-uo. 

Braudlea of Indian t.nb ~ 
abl'Olld (XLVII-I 1-12-10), 1'1-76. 

IInd's ,tand oapete:e taIb 011 West Alia 
(XLV-9-II-1O). 94-95· 

LesisIation fOl' development of Small 
Scale Industriet, (XLVt-24-U -70).93-94-

Meetinp of Board of DirectDn· of Pilm 
Finance CorpantioD (XLV-:a6-U-70). 
101· 

MisuIe of explosi.e materiaII mam for 
miDeI and eIqIiorator)' won: by qallS 
or NaIlha (XLVII-16-12-70).t6-97· 

MOftIIIeIlta of Pat Army at Jailalmer 
Border (XLV...,..u-7D). 4Q.' 
N~ elms for Indian oSiciaJIpoated 

abroecl (XLV"'""I23-I1-70)· 100. 

NatioDaIiIattoD of Tnde (XLV-100U-'}'O). 
88. ' 

- -_._--_._-._------- _ .•. __ ._---------



------ ---------- - ----
KRISHNAN. SHRI O-Y.~Ontd. 

Public Sector Industries in Mysore 
(XLV -17-n-70). 149-

Pwljab Government's request for sale of its 
Lottery tickets broad (XLV-
18-11-7°), 52. 

Raw material bank (XLVI-2-I2-70).226-
27· 

Reduction iP quota of coffee exports to 
meet Ciomestic demand (XLVI-
2S-II-70). IS0. 

Reactivisation of international CODttOI 
commission in Cambodia (XLV-I6- I 

II-70), 13S. 
Reception of AIR, Brmplore not clear 

in Mysore (XLV-I9-I1-70). 92. 
Renewal of Licensed capacity by industrial 

concerns (XLV-l1-II-70), ISO. 
Rock phosphate and pyrite deposits in 

Rajasthan (XLV-I6-u-70), 19Z-93. 
Rural Electrification Schemes for Mysore 

State (XLV-IB-I1-70). 137-38-
Slum clearance in the country (XLV-

16-Il-70), I3S-36. 
Seizure of amualed cloves (XLVII-

18-12-70), 40-41. 
SoluIion of drought problem in the 

country (XLV-12-Il-70). 91. 
Special elforts to combat the technique 

of NlDlite violence (XLV-II-Il-70). 
3'· 

Startin, of me.!J:e sause line between 
Delhi and Hangalore fIia Ajmer 
(XLV-Io-Il-70), 78. 

Stardtood for Union Territories (XLV-
18-11-70). 137. 

StrikefLoc:k-out in HMT, Banplore 
(XLVII-IS"IZ-70). 25· 

Supply of Wheal to the South (XLVI-
3-12-70), 157· 

Theft in the Brake Van Of G. T. Express 
between NIIIPUf and AmIa (XL VI-
24-n -70), 4S-¢. 

Trade with Hungary (XLVII-9-12-70) 
111-12. 

Wortina conditions in Film Industry 
(XLVII -10-12-70), 163. 

Working condition of CGHS dispensary 
No. 6, SbIIltti NapJ, Delhi (XLVI-
2-12-70). 139-40· 

World bank's IoIIn to Mysore (XLVII-
J8-1:I-70). 177· 

J.)Ibatu 
Scheduled Castes and Scheduled Tribe 

Orden (Amendment) Bill. Consid., 
as reported by J.e. (XLVI-24-It-70), 
257-'0· 

KUCHELAR, SHRI G. 

Economically l?ackward regions in the 
country especially the Eastern Distticts 
of UP (Dis) (XLVI-u-7 0),318-20. 

Scheduled Castes and Scheduled Tribes 
Orden (Amendment) Bill- Consid .• 
as reported by J. C. (XLV-ZO-U-70) 
267-71. • 

West Bengal (Prevention of Violent 
Activities) Act, 1970 and West Bengal 
Maintenance of Public Order Act, 1970 
(Res.) (XLVlI-1S-J2-7o), 25. 

KUNDU, SHRI S.: 
Accounts Cell for Major Ports (XLVI-

27-Il-70). 90-92. 
Alleged burning alive of Smt. Maha 

Kaur by her husband and moth~r--n-law 
(XLVII -I6-IZ-70). IJ4-15. 

Alleged favour shown to Indo-Burma 
Petroleum and ESSO by Indian Oil 
Corporation (XLV-9-II-70). 172-73. 

Amendment of Indian Press Act (XLVI-
26-u-70), 91-92. 

Assault on an official of Durgapur Stee 
Plant (XLVII-15-IZ-70), 172.. 

Boosting up Production of Cash Crops 
lite Conon and Oilseeds during Fourth 
Plan (XLVII-I 7-1 Z-70). 24-29. 

Breakdowns in the- Fertilizer Planl of RQW'-
keIa Steel pIAn, (XLVII-15-IZ-70), 
113-1., 

Broad-Gause line from Rupsa to TBlband 
and its elrtension to connect -Bombay-
Howrah line (XLVII-IS-Iz-7o). 114 

C. B.I. Enquiry against Military and 
Civil Officers of Balasore (XLVII-
14-12-70), 45-46. 

Central Aid to Net aji Museum and Netaii 
Research Bureau (JCLVI-Z7-JI-70) 
18. 

Central School at Balasore, Oris~a 
(XLVII-n-I2-7o). 96. 

Clearance from Goverlll1lent fl r tbe pur-
chase of Leyland buses by BEST, Bom-
bay(XLVII-I~-12-70), 188. 

Cluster programme oftubeweUsand survel 
for underground water in Subernarekhl 
and Burabalang river basin (XL VII-
9-12-70). 157-58. 

Controvetsv between Golden TobaCCII 
Companyand Indian Tobacco Compan~ 
(XLV-17-II-70), 124. 

Corpontion for Engineering ProdUCI 
(XLVII-IS-12-70 ).I71-72. 

Creation ofnew States (XL VII~-lZ-7o) 
IS,I6. 



KJ~OU, StiR( S.-;.:Jllt4. 
Debiring of houses wbarc ewnert" were In 

possession of flarlr houaes (XL VI-
7-D-70). 142· 

Dtomand b, tettite illdutry fot Upward 
revision of prices of controlled -cloth 
(XLVI-as-n-7o), 19. 

Deterioration of Konaru temple in 
Orissa (XLVII-II-I3--70). T3. 

Development of Mines in OriSIll (XLV-
9-lT-70). 172. 

Distribiltion of MoitenSlIc to Prime 
Minister by HiodustlU'l Steel Ltd., 
(XLVII-15-I2-70). 40-41. 

Diversjfieation of LiclmQel of c:lprdtt 
production t() New Unit. (XLV-
I7-JI-70), 12.4· 

Di9USibtion of $hares 0{ hie New 
Paper owners (XLVII-17-'2~10). 135. 

DrainaJe arran~ altd stniJht CDrl 
to &ea in Bb,ograi arol (XL VII-+- '.3~70). 
106-07· 

Dredging of Paradcep pan (XLVII-
18-12-7.0), 186. 

Emoluments draW1l by directors of com-
panje, (XLVII-18-12-70), 1~7-U. 

Es.ablilhmcm of Fertiliser Facrory lit 
ParJ(\oep. Oris ... (XLV-g-U-70). 173-
74-

E~tabr'bft\eI1t of Film Council (XLVII-
IOoU-70)., 99. 

Esport of sprbati (XLVlY-I6-U-70), 
IIS· 

E!tpon of non-tr~itiOJlaJ ttam (XLVII-
16-12.-1.0), 9-15. 

EXl'CDditure on Arbilration cues by Food 
{)epart1'ile1lt (XLVI-I()ooI2--70), zll-
30. 

Financial AaaistallCe from Illtcrnatioaal 
Developawu Msoeiation (XLV-
2.O-I1-70). 27-28. 

Firein Karpli Pit, BNK zone of NCDC 
in Bihar (XLVt.:7-12-70). 39. 

Growing tendency to nudity in adver-
tisements (XLV-19-tJ-70); 32. 

Hig!lcostoflS denier nylon yarn(XLVl-
1-12-70). 79· . 

IDII'Ort 0{ nylon throap STC CXLVI-
21-2-70). 304. 

lnOlU&e iA S.wie .... a Retult of PfOPOMl' 
ofF.y Coauniftian (XLV-4Oo'II-70), 
106-107. 

Imerim ~to Ccotrll Go'lmUDOlltem-
ployees (XLV-ao-n-70); 106--107. 

Issue of Licence for ManuCaetllf.CoC 
Small Cat by Tatas(XLV-IO-1l-70). 
129· . 

LettGn writtCII by Member. ofParlllllllent 
tothe Manlpl'. United Bank of India, 
~t. 7.. Loa'li ~id to ~a&aDt8 
of Mllyurbhanj.Oritl!l&(XLV~II-70). 
IciS-to6. 

Loan for -c:onsTf\IIClion of a ~ C1'Icr 
- river Subernarekha in Orissa (XI.VII-

tr-x2-70 ). 97. 
l,.OIlna. received by small'8hopkecpers 

peasants and owners of ,mall sc:a1e 
indusTries (rom Bal •• ore and Jal~w.r 
&flits of United Bank of lndia and 
StatcBanlf of India (XLV---40-U-70), 
104-106. 

Muqemem of Mis. ~ and TurbO 
lbI. (XLVl-4-J2-70), 103· 

Modeo( taking decisiOlls at Indian-La-
bour Cmtference and Standillt t abour 
CommIuee (XLVII-Io-U.-10J. 38. 

Money spent by Rural IDec:lrificalion 
Corporation (XLVlJ-9-12-70), .97-98· 

National Fdm Awards (XLVII-
I7-ta-,O), 190. 

New Minimum W8Je STl'Uctue for Steel 
Wo~n (XT,¥-to-U-70). 80-83. 

Purchase of Canberra . Jets from Nev.' 
7.eaW1o (XLVII-J .... 12--70). u.:a-U3. 

Railway o\Ci'Cidentt due to R~aJ of 
pasu from Bl\jJi.Iles taken out for Tri.1s 
from R.ailway Loco-- WorlWlops 
(XLVIJ-IS-13-70), 14-15. 

Reeoatmetldatlonaof Wild Life &o.rd for a 
prne SlDc:tUll'Yin SimuliPllh~, Orissa 
(XLVII-I 7-12--70), 76. 

RehbilitllllOO .lDduatrif'l Coi1'OriIIion 
(KLVTI_lOoI2-70), 911. 

Role of ZooII iD ~Ccnenadonal 
and Preservative aepett of Wild life. 
(XLV-J9-l1-70). 4-

Rural clcdrilk:atioo in Orilla (XL VlI-
g.12-70), 132. 

RIIIIiIn Nnal Fleet m IndiID 0caIl 
(XLVlI-14-I2-7O),. as. 

s-vDona far JI1abiIII Herboal'I m ·0riIea 
(XLVU-I7-t2-',1O), 136· 

Sebeme to iuc:reUe the capacItJ ~ Ore 
Hand1ing Pbmt at Paradeep port (XLVII 
-'''I~70), J86. _ 

Setdaa UP of. pIaIIt by R-. 6arthI . Ltd. 
in OrIssa (XLVll-+I2"'1O), lo8-f. 

Scaiaa up. 01 aaotber SIoell!'liNJt. ift 0dIu 
(XCV-17-U-70), las. 

Shift hi Attitude 01 Farei,D. Tourilts 
(XLV1-~1-IJ-1O). P-43> -

Sa!wJ«4 padt c:urieci fiDrMa GuiaIt to 
Bombay OD Watem Raihlra7 traIDI 
(XLV-lOoIJ-?O), 121-;&9. 



---_ ... _-_ ..... -------------_._------
J:UNDU, S81 S.~. 

Soviet maps about I & K (XLV-23-U-70), 
26. 

Specifications provided for fixinl~rices of 
• ~y aDd Rice in Orissa (XLVII-

r~I2-70), 96. 
Strike=- Madru Harbour Workers 

. by Food Clrpotlltion of India 
(XL -24-II-70), 27-28• ., 

Strike by Sea-farers (XLV-19-Il-70), 34-
Strike/Lock-out in HMT Bangalore. 

(XLVII-I 5-12-70), 25. ' 
r Strike in Calcotta Port (XLVI-

z6-U-70) , 34. 
Telenervice at Cuttad:: and Bhubaneswar 

(XLVII-Io-ra-70). 97. 

f\enden for ~ of Cargo Berth in 
Paradeep Port (XLVI-4-I2-70), 102. 

Tender lubmitted by Cement COrporation 
of India for I'mchase of MoDen Slag 
(XLVII-I5-12-70), II3-

Trmsfer of High Court Judges (XLV-
18-U-?O) , 88-89. 

Unearthing of black money (XLVII-
. 18-12-70) 4%. 

~ , . 
. Venbtaraman Committee on Automa- I 

lion (XLVII-I7-I2-70), 137· 
Voting Rightl to Nationalised Banks in 

Respect of Shares Pledged by them 
(XLVI-:Z7-II-70), l.48-49-

Water Level ill Bham Reservoir (XLV-
18-Il-70), 38. 

1hNt" 
ARCHITECTS BrLI-

CaDIid as peted by R. S. 
.• n-?O), 261-65· 

(XLVI- I 
Appropriatiao (No. ) Bill 197O. 

Jdodon to pIISlI ~VI-8-12-?O)' 
320-23· 

I 
. I 
I 

KUNDU, SHRI S.-o"td. 
lute Mills for Orissa (H) (XLVII-I6-I2-

70),337. 

Maharashtra Govt. Servants Strike (XL VI-
20-1'1-70), 229. 

Modification ofNationa1ised Banks (Mana-sement and ~us Povisioos) 
Scheme, 1970 (M) (XLVII-I6-l2-70), 
283-86. . 
(XLVII-I 7-12-70), 314-20. 

NeviUe Maxwell's book. "India's China 
War" (St.) (XLVII-I6-I2-70) •. 2$4-55. 

Price of Sugarcane (HAH Dis) (XL VI-
2S-1I-70), 321-23, 330. 

Procedme for Dealing with all • 
against Outsiders (XLVII-I7-~ 
292-93 
(XLVII-I8-I2-70). 225. 

Productioo Indian Tobacco Company 
(HAll Dis) (XLVII-II-U-?O). 336. 
Question of Privilege (XLV-Io-U-70), 

229· 

~ stabbing of Mrs. Parimal Ghosh. 
VII-I4-U-70), 246. 
VII-I6-12-70), 231-33. 

Role of zoos in Educational, Conservational 
and Prc:servmve aspeas of wild life 
(HAl{ Dis) (XLV-23-II-70).309-II. 

Scheduled Castes and Sc:beduled Tribes 
Orden (Amendment) BiII-oaDai.d. as 
Reported by J. C. (XLVI-24-II-,]O), 
26a-66. 

Shortage of fish a~ly in West.Benpl and 
Aasam (Dis). (XLVI-z6-II-70), 28s. 

State of Himacbal Pradesh BilL-
Int. (XLVII-II-12-?O), 248-49. 
Consid. (XLVII-15-12-70), 337--40. 
Consid. O. (XLVII..,.IS-12-70), 34'-
49. 
S~ CldIt's judgement on Derecogni-

tton ofPrillces Ordor (XLVII-rS-I2-70) • 
215· 

B. O. H. (XLV-20-I1-70), 244-45· 
D.B.G. (Railways) 1968-69. (XLVU-

I~I2-70), 214-15. 

I KUNTB, SHRI DATTATRAYA: 

D.S.G. (Raflwaye), 19,0-71: (XLVII-
10-12-70), 214-15. 

Foteign Bxclwlge ReauJadan (Amendment) 
Bill Clnsid. (XLVI-25-U-70),:z68-

. 74-
Consid. d. (XLVI-aS-1l-10). 282-83. 
F . Ezchange RcguIation (.AmeDclrnent) 
~ee, 1970 (Res.)(XLVI-2S-II-70). 
268-74-

Iron Ore Mines ubour Welfare Cess ! 
~!idmeot) Bill: d. a.{XLV_o-n-?O), 252-54. 
260. 

Comp1aits by Members of Parliament re-
gudiDs meals sa'ft:d by Railway Con-
tnclOr8 (XLV-17-1I-70), II. 

Debates 

B.O.H. (XLVI-4-12-70), 233-34-
Constitution (Amendment) Bill : 

Report of sc. and Evidence before S.c. 
(XLV-9-II-70), 235· 

Mabaraahtra Govt. ServaDU Strike (XL VI-
2o-n-70). 229-30· 

Modilation of· Natiorlalised BaDb 
(Management and Misc:eDaneous 
Promion8) Scl1eme, 1970 (M) (XLVB-
17-12-7°), 334'-52· 



------------------
KU,'lTE, SHRr DATTATRYA-ct>ltrd. 

OBITUARY RBFERBNCB 
(Death of Shri Thirumala Rao) (XLVI-
3(>o1I-70). ,8. 

Twelfth Report of Committee of PriviJescs 
(M) (XLVI-a-J2-70), 436-)9- I 

I 
VotiIJa on Constitution (Twmty Poa.rth 'I 

AlDCDclment) Bill. (XLVI-26-U"70), 
230-31. I 

KUREEL SHRJ, B. N. : I 
Aatteabon:qeoftruckmdbul ~ (CA) , 

(XLVlI-ll-IZ-70), ala. 

KUSHWAH, SHRI YASHWANT SINGH: 
Aid from Oxfcxd FamiDe Rdief 0rpniIati0n 

(OXPAM) (XLVI-2-12-70). a... 
Alleged Sale of Indian Girb to Arab CoUll-

tries (XLV-9-Il-70). I3t-~ 
Aile,::! violation of Indian Air Space by 

Pat Militarv Aircraft in 1965 \XLV-
9-11-70), 149-50. 

I 
I , 

I , 
I 
I Ap,liciltioos for Tdephone conneCliMs in 

c-rtain cities of Madhva Pradesh 
\XLVI-:z6-11-70), (66-67. I 

Ran imp~ed on book entitled 'Apli 
? d';'lI' l XLVI-l~-Jf-70), ]84-85. 

I 
I 

...... ......... "'" -_. of I 
Tourism (XLVI-4-J2-70),174 i 

Construction of Air ,trips and road. by I 
China on the Indian bord~rs (Xl. v-
23-II-70), ]81. I 

Boundarv dis \lute belw_ Assam and 
Nqaland (XLV-n-n'7o), 161. 

Construction of bou.~ in urban and rural I, 
areas !hlrilll the Fourth Five YeJII' Plm 
(XLVI-2-J2-70), U7-29· I 

D !Ciaion to have I~t~ ftq by TamilDldu ' 
G'vernm~nt (XLV-Il-1I-70), ]~ I 

Delav in introduction ~f 1l1tomstic I 
telephone service in Gwalior (XL VI-
3-12-70).109-10. 

'Deng-.Ie' fever in the countrY <XLVl-
2-t:Z-70), 39-41. 

Diesel Bn~ines for NaITO. GaulC Sections 
enual- R'litway (XLVI-24-1I-70), 

I2,~-:z6. 

CatTyin, of dea1 body of late Shri Amar 
Sinah S<b8ll, M. P. in a rail_r carriIiIe 
van (XL'YI-4-I2-70), 77. 

Conltmctioo of TaWIl Rinr P~jc~ 
(XLVI-.l-U-70), 31~. 

Dillmonds extracted at Panna Diamond 
Mines (X.LV-9-U-70). 130-31. 

Dir~l Dialling System between Bhind and 
Hlawah (XLVI-3-12-70). 17:4-74. 

Draft PourthPIan for Madbya Pradesh 
(XLV-ll-JJ-70),I60. 

-----.. __ .- , ._------_._----
KUSHWAH, SHill YASHWANT SINGR -ccmra. 

Government Advertisements to Imai' 
Newl.papera (XLV-I9-Il-70); 160 

HOisting 0 f rei Ita, 1:1 place· of naliOiW 
Bat by Naxalites in ""tBen,al 
(XL VI-:Z~-1I-70), 183-84. 

hriport of Sheep from Australia (XL V-
U-lI-70), I:z3-24. 

I"!provement in Gwalior NarrowGauF 
line \Centrlll Railwa)') (XLV-IOoll-70) 
103-03. 

Increased shippin, and traaspott capucilY 
durina Fourth Plan (XLVI-4-12-70). 
I7~. 

In4ian passetl;era hijacked (XLV-
9-11-70). 130. 

Industrial Development of Chambal Valley 
area (XLV-1o-'h-7o). lOr. 

Inte~st-free loans thr01lah Nationaliaed 
BlII1ki (XLVI-4-12-70), 17!1. 

Introduction of Tbree-Tier Panchayati Ral 
System (XLVI-3-n-7o). 17.-7~. 

Landin, of Russian ZOfId-8 near Bombay 
(XLVI-2-n-70), u6. 

LoolinI of Good. Train betwce:n Gwaliol' 
and ]hansi (XLV-Jo-n-70). ]0)-04. 

Mmufacture of Hn,ines IIIld cOaches 
durin, POQrth Plan (XL VI-8-.J2-70). 
20-24. 

Manufacture of SmaD Car in Vehicle. 
Facton' at Jabalput' (XLV-11-n-.,o). 
1~4. 

Memorandum submitted bv Weayel'l Socit' 
Welfare Board. Na&Pur (XLVI-
24-rt-70), 124-25. 

M:aappropriation of Fund in a.::rnae 
(Calcutta) BrIftCh of Central Of 
India (XLVI-27-11-70). 193-94. 

Narmada Water Dispute between Gutarl! 
and Medlly. Prade.h (XLV--rB-II-7o), 
HIO. . 

I New varietie~ cfFoo:larainsJand Veaeub1ea 
DevelOped (XLVI-lo-l2-0'JO). U.-2De 

Non-Departure of Paa.t'UJeT Trains from 
GwNior Station OD Deepavali Day 
(XLVI-8-u-70), 116. 

Openin, of Military collecel in Madhya 
Pndnh (XLV-:Z)-U-70). 11". 

Phonotrram PlICilit~ provided in POd Office 
of ViUale of Bhind and Da'ia Distla. of 
Madhya Pradeah (XLVI-:z6-n-70) 
16:'1-66. 

Procedure to recover Co-operatiw Loana 
(XLV-J9-1I-'O). 49. 

Sale IIlld purchue of cottOJl (XL V-
11-11-70), 91--92. 



-_ ..... -_. -----
KUSHWAH. SHRI Y. S • .....Qmtd. 
R 1i1~g of hastera, si1e Platform at: Dati. 

Rlilway Station. (XLVI-z4-11-70). 
126. 

R!f,Bal t.o traQsportmachiDery from 
GNaUor. (XLVI-"24-II~70), 126-27. 

R:babilitation of Tibetan Refugees in 
Ll:iakb. (XLV-t2-I1-70). 41-42. 

R '!pattiation of Indiaas living In Burma 
(XLV-z3-n-70). I8z. 

Reported Bungling of Wheat in Food_grain 
G~owns in Punjab (XLV-t2-11-70), 
U3· 

R '!presrntation of iournalists in Press Coun-
c:il (XLV-I9-II-70). 238. 

R '~;lllti 1:1 s I~l nittel by Vice-Chancellor, 
U liv!nity of D!lhi (XLV-2o.l1~70), 
(OrlIO. 

S'lfcty m !a\:1res against hijacking of Pass en-
ger Cnfls, (XLV-20-I1-70), 98-99. 

S :jz,U'C of Clrridges at a railway station in 
Ml'thya Pralesh (XLV-I6-I1-70). 
47-48-

S!n ung of A,tivasi girls to Harvana from 
R"igarh. (XLV-Io.Il-70).' 4S-46. 

S !tting up of II Security Press in Devas 
Nlgar (Ma1hya Pradesh) (XLV-
20-11-70\ 99-100. 

Setting up of Small Scale industries around 
Bt,.ilai Steel Plant. (XLV-IO-IJ-70). 
103· 

Simple and Economical Methods of Arti-
ficial Runfan (XLV-20-11-70), 92-93. 

Stoppage of booking of goo<ls from Jivaii-
gani, Gllosipun etc. (XLVI-24-11-70). 
In-z8. 

Supolv of Narmad'a Water to Indore city 
(XLVI-z-I2-70), 85-86. 

Vahle of Imports of Cigarettes and new 
m'lterials used in indigenous Cigarettes 
(XLV-18-II-7o). 190-91. ' 

Water supply capacity of Chambal canal at 
Gandhi Sagardam(XLV-tt-U-70),163. 

World Blrtks' Assistance to Madhya Pra-
desh for Reclamation of Chambal 
Ravines (XLV-Zo-lI-77). ~8-2.9. ~ 

1 KKAl'PA. SHRI K : 

Action taken on Letters reccinrl from 
Members of Parliament regarding De-
fects in Administration, (XLVI-
.-U-70), tSz. 

Alleged practising en caste-disc:rimination 
bv Hindi Officer in the Ministry of 
Finance (XLVII-If-I2-70), 53. 

80mbay SeuiQn Court Judsement on E.S.J. 
Doctors (XLBI-2.6-U-70)"190. 

LAKKAPPA. SHRJ K.--«mld. 
Boothalingam report on tax structure 

(XLCII-I1-12-70), 100. 

Dthilin, of Houses (XL V-9-Il-70). 
177-78. 

Dehiring of Houses where OWDer6 we-re 
in possession of Ilats/Houses. (XLV-
9-11-70), 178-79. 

Demand by UP Govemment for recon-
sideration of Fourth PlaIl' (XLV-
18-11-70)" 14. 

Demand for Bundellchand State in Uttar 
Pradesh (XLV-II-1-70).88 

E~quiry against Hindi Officer nVOIve<l 
m smuggling, (XLVI-4-ll-70),19. 

Fire incident in Vithal Bhai Patel House 
New Delhi, (XLV-23-u-70), 16). 

Houses, ~iled by Defence authoritks 
remammg vacant. (XLV-9-11-70) 
179. • 

Improve'!'ent in Credit to Farmers and 
marketmg of Food grains. (XL VI-
3-12-70),. 4. 

India's rquota in IMF. (XLVII-
11-12-70), 6. 

Investigation into the Conduct of Class; 
and Class II officers of Ministry of 
Finance. (Xl.VI-4-12-70), ISO. 

Issue of Letters of Intent for Mar,ufactur, 
of Small Car. (XLV-9-1I-70),4-26 

Liquidation of New Delhi Cooperative 
Banks. (XLVII-I 7-12-70), 48. 

Mines owned by Mis POOdars. (XLVII-
14-12-70), 83-84. 

New Licensing Policy. (XLV-IO-U-70). 
183-84-

Non-Payment of In"C'mc-Tax bv Poddar 
Mines Owners. (XLVI-4-I2~70), 161. 

Officers' links with Smugglers. (XLVl-
4-12-70). I~l. 

Pending cases of Dehiring llooses. 
(XLV-9-11-70), 179. 

Production of Steel Ingots at Public Sector 
Steel Plants. (XLV-10-1l-70), 183. 

Providing of Telepbones to Otlicers below 
the Rank of Under SecretillY in the 
Ministry of Finance. (XLVI-4-I2-70). 
lSI. 

Recommendations of army authorities 
regarding debiring of Houses. (XLV-
9-11-70), 177. 

Resolution to reconstitute country into 
four five Multilingual administIative 
zoncs. (XL V-Il-'II-70), 33· 

Statement made by the Minister of State 
for Home Affairs re: implementation 
of the decision of v<wemment on 
Chandi garb. (XLVI-2-I2-70). 21. 29 

-------- . -------~------ ---------------



-----, --- -..,.--------- _.-.. --,-------
LAKKAPPA. 'SIiRt It.~ LASICAJt,~I'N"Il.~ •. 
StepS to:en for proper _ pre~l"fttion of Ch' " Indian Pilms. GXLV-ri--n-70), meae au.pport to' Pakistan onKathmir 

191-92.. (XLVII-I 4-12-70), uo-n. ' , 
) ~ N D"-k r "tJ~_ Cod~ of Conduct for Foreig~ Film 

Supp y 0, ote nYu 8 .or -~ Task Directors. (XLV-12-tJ-'70); 46.47, 
to Stu<!ents of Sainik School, Kaput-
mala. (XL'VII-14-U-70), 153.15). Commercial cOoperation agreement with 

ECM to roduc:e trade deficit (XLV-D_lIl. U-U-70J.I07·' , 
Ceaunittce to inquire into cauaos of Ioods 

D.E.G. (Railways) 19611-69 : (XLV- u-n·?O), 4r. 
Oil, (XLVII-9-12-70), 33:2· Confennc:e of Labour COIlUIli18io~rs. 

D.S.G. (Railwa~'s). 1970-71 : (XLVII- B>-D-70).92. 
DIs. (XLVII-g-U·70), 33:2. Conference of scientists worltin~in public 

BconPmically backward regions in the and private 1CC't0D held in New Delhi 
country espeeiallY the Bastetn Dis. (XLVII- 16-12-70). 6ft ' 
tric:tol of UP (Dit). (XLVI ...... 3-U-70). Consortium for Paper Making Machinery 
33hU. (XLVII-14-XZ-70), 1-5· , 

Production in Indian Toba4.-cO CoInPIL'Y Constitution of committee {Of lXlineral 
(HAH Dis). (XLVlI-ll~U-?O). development (XLV- 23-n~70). '121. 
331-32., 335· Control over mi.1Ise of fiUlds between 

Report of the Commission on Mahara- Closely held Companies With idenltcaJ 
shtra-Mysore-Kenla Boundary Dis- ,managcmetU. (XLVI- z7-n-70). 1043-
pules. OCLVII-JII-lZ-70). 2.68-69. «. 

Reported difficulties experien«d by Cost of production during last tbn!! years 
Indians iu Ceylon (C.A.) (XLV- CXLVUo- S6-1z..70). 84-8S. 
lO-11-70),2J7-19. C.RP. Penonnelkmed by Naps ncar 

Tuation Laws (Amen<1mc.nt) BiU ; Maroni. (XLV- J8-11-70), 10J·:2. 
Omllid. CI. (XLV-l 7-11-70), 270. DeoieiOD~ taken at Govemor'aCODfncrce 

(XLVO-t6-JZ-7c/). J17. . 
LAXMI BAISHkIMATI : Deteri.Qration in IIw Financial POililior. of 

Scheduled Cutes and Scheduled Tribes 
Orders (Amen4ment) Bill-

Consid., as t:qJOncd by J. C. (XLV-
20-11-10), 273-15. 

State of Himachal Pradesh Bill-
Consid. (X,LVII-rs·u-70), ~36--37. 

Weat Sensal (prevention of Violent actio 
vities) Act, 1970, and West Bengal 
Maintenance of Public Order Act, 
1970 eRe .. ), (XLVII-Js·r2-70), 267. 

LASKAR. SHRI N. R. ; 

A.I.R. Leh. (XLVI-2.6-Il·'70), 12J-22 
Aid by W;:st Germany. (XLV-20-U-iO): 

121·22, ' 

Ai-.! from H!Iftpty for Setting up Telc- 1 
communications Fact,,!,y, (XLVII- I 
17-U-70),99· \ 

Allegations made br Paku.tan for dc~ying I 
M'fitary aircraft for relief worlt (XLVII 
-t6-t:z-'1o), 1 J3-t4, 

Attack on Jordan Embas~y, New Delhi 
{XLV-I1-II~70), 6). 

Blame on Bhlkra Board lor power CrJSifi 
(Xl.VTI-g-U-70). 136--;17. 

Cancellation of '"i&it $.'If an In~1 official 
to Hanoi. CXLV-2,3.u-7o).28. 
~~5 in Welt Bengal adminiattation, 

(XLVl-2-1:2-70). 55. ------------_. '-', 

\ 

Railway,. {XLV-lOou-7o).180-81. 
DisCUlllion between officials of Planning 

Conunil8loo and Miniatry of RaiJ",1IyS. 
(XLV-I7-11-70\ 8.1. 

DivemaD of funds of rullWc:)aJ inatitutj(u-, 
into Public Sector (XLvn-I6-12-?O). 
36-37. . 

DubbIng Films Oil Al!icullttre ill Regio. 
naI Lan~ (XLVII- lo-U-70), 89. . , 

Economic ntts.iQD frum BelJiUll'l (XLVI-
;z.-12-70). 2115)-64. 

P..xpcl'ldilure -on Impr\J\femc:nt of TlIk-
phone lind TtlUl"*f1 SYI'em in Delhi 
durini Fou.nh Plan. OCLV- 19-U· 
70). 100. . 

BfrIpett Committee ~epOrt on t".OIIt and 
feasibility of ClItllblishivg second refinery 
in Assam (XLV- t6-U-7CV. UJ4. 

Ex~rt of Surgical Tooh to U.s.S.R. 
(XLVlI- ]4-12-70),90· ' 

Fertilizer Plant by ZlSII"j;.AJfC-Cheetical& 
Ltd. in Goa. (XLVII- 14-1~-70\' 83· 

F~iaalion of IDlluaJ ,plan, ('*J97-1-72 
(XLVII- 1'6-12-70). 1:4~SO. " 

r;o.rmation of Public: Chiuitable tr.ust . by 
Golden Tobaocxl Cmupaily' (lCLVtt-
I~n-70'. 'S. . 

----,---,--'-----' 



Formation of a Workers Union of Golden 
Tobacco Co. Bombay. (XLVl- :l6-n-
70), 137-3S. 

Fresh Trade Acreement witb Pu1And{XLV 
" - 18-11-70\ 101. 
Hijacking of B.O.A.C. Jet Airliner by 

Arabs- 120-ru. 
'Inclusion of new projects of council of 

scientific and industrial research Fourth 
Ptan(XLV- Il-n-70), ros· 

Indian Know-how Cor setting up: Steel 
Plants sought by Foreign Countries. 
(XLV- 10-11-70), 32--33. : 

Indian. Proposal in Assatn High~way CI>-
ordiDalion Committee of BeAPE held 
at Bangkok. (XL Vl- 27-n-70), 19:2.-
94· 

Indo-Nepal rei14lions' (XLVI- 2-12-70), 
34-

IndO-TItai Air Service. (XLVJ~28-I1_ 
70), 191. 

Interim report of Agricultural Commission 
(XLV- 12-1l-70), III. 

Introduction of Telephone Facility iTo 
Trains. (XLV- J7-n-70), r. ' 

Joint ag.:ncy for Heavy Electrical Industry 
(XLV- 17-11-70). 91.-

Loss due to Rise in Support Price of ,Paddy 
by Punjab Goverr.m~nt. (XLYI-.3 
ta-70), 54-S:5. . 

Naxalites conducting classes to preach 
Mao's ThoUKhts and Hatred against 
Police. (XLV- 18-n-70), 45. 

New Printing Pr~ for Improving quality 
ofStJ.nps. (XLVII- 17-12--70), 38. 

Pale-Army BUild up throughout Rajas-
than Border. (XLV- 9-I'r-70), 67. 

Pending AppliClltions for Industrial 
Lic~,\.-es. rxLV-Io-U-70), 181-82. 

Plan to manufacture military freighter 
planes at J:: anpur CXLV- 16-1I-70) 
106-07. 

PM's rejoinder III Pak President 111 UN on 
K~sh",ir (XLV- 16-1I-70). 79-80. 

Power orisiB in northern region caused by 
low kvel in Bhakra reservoir lXLV- II 
n-70), lOS. 

Produ.etiQo ofCO!tan textile mills during 
the last thtee yeal'$'{XLVII-I6-ll-70\ 
109-10. 

Production of Films on Agricultutal Re-
s"T'eh. (XLVII- lo-U-70), 91. 

Pro\»-illl \[) increase the price of controlled 
cloth (XLV- II- II-7o). 

Purchase of coHon from USA. (XLVI-
"5-11-10), ~9-30. 

Raids' inA hm~dabad to uneut h black 
money (XLVII- IS-Il-70), 34-35. 

RIIil WIIJr0n deal with Russia. (XLV-
lS-n-70). 87. ' " 

Recommendations made by Trade AdviBory 
Council for S(eppine up Exports. (XLV 
- 18-n-70), 121-2.(. . 

Recommendations of FO\Irteecth All Ir'wli 
Tourist Development Council fnr GrsDt 
Df Liberal Liquor Licences. (XL VI-
"7-n-70), 176. 

Renewal of Indl>-Soviet News cXcNm~e 
Agreement. (XLV-,12-1I-70), no· 

Review of economy of tloe country by 
Planning Commission CXLV- II-II-,O) 
108. 

Rev:sion of Blectoral Rolls in Delhi 
(XLVI- l4-1I-70\ 37· 

Revision of U.N. Charter. (XLV-
9-II-70), 66-67· 

Role of A.I.R. during Communal distur-
bances. (XLV- I9-II-77). 35· 

Schemes for giving aid Ul Developing Na-
tions by International Mor-etary Fur;d 
(XL V-2 o-n-']O), 32-33. 

Setting up DC a cement unit in Iraq (XLVI 
- zS-II-70\ 88. 

setting up of Industrial Relations Corn-
missions. (XLV-19-n-70), 70· 

Sening up of project for servicing and 
overhauling of helicopters (XLV 
-~3-II-77), 12,4. 

Setting up of Small Scale Industrie-s it! 
Backward Areas. (XLVI....; 8-12-70), 63-
64· 

Settlement of Kachcbativu Island issue .. 
(XLVrr- 14-12-70), 82-83· 

Seventh Meeting of Central Committee of 
Employment. (XLVI-3-u-70'.I3S. 

society of nuclear medicine'in Irdts (XLV 
t6-Il-70). 36-37· 

Sthn:tural changes in Cmtral Univcrsities 
(XLV-20-1I-10\ 177· 

Supplr of Arms by U.S.A.. to Pakistan. 
(lU.V- ~11-70), 7;6-27. 

Supply of Submarine to Pskls1anby France 
(XLV- 9-IJ-70), 95-96. 

Testi.ng of Intermediate ran~ Bal1istic 
Missile by China in Bay of Bengs[ 
(XLV- 9-11-70), 66. 

Transfer of Chairman of He~ Engi-
neering Corporation, Ranchl. (XLV-
lo-n-70). ;0. 

Trespassing by Pakistanis into ~istarap 
in Cooc:h-Behar District and. Kidnapp-
ing of a Girl Crom her House In Howrah 
District by East Pakistan Police. (XLV-
18-11-70), 124-125· 

Visit Gf Indian ~Ieption of Paper .Ex-
perts to soutb. Bast Asian countries 
(XLV-Io-n-jO),182-83. 

-----_._---_.-



------_.----------
World Bant·s assistance· for ~ieafion 

of Bombay (XLvn- n-I~1O). go. 
World HiahWIIY Confercmcc in Canada 

(XLV- 20-11-71), 123-23. 

UMAYB, SHlU MADHU : 

Abolinon of LegisJaive Councila in bdia 
(XLVI- 24-11-70). 17. 

~vcnisement Reprding ScboIUsbips and 
FellOWships under Commoa Wealth 
scholarships and FeUowahiPi Plan. 
(XLVI- 4-12-70), 55. 

I\mendment of Companies Act to Curb 
Continued bold of vested iDtetctll. 
Newspaper industry. (XLVI- 27-Jl-
70), zz--z.t. 

Anti India Propapnda in Nepal. (XLVII 
- 14-12-70). 21-33. 

Arrangements mack by tbe Gogernment ~ 
Bibar for the AICC MeetiD, I'XLV-
l1-n-70). 196. 

" Attempt by the Birl. to capture En,meer-
ins: Promotion Council (XLVlI- 16-12-
70), .... 

Circular for Utilisation of Mazimum Capa-
City of Industries. (XLV- r7-U-70). 
79· 

CompllliDt by Members of .Parliament re-
larding inadequate Noticr for diKon-
nection of Telephone. (XLV- 19-11-
70), 16-

Complaint Lodged with the Guard of the 
Pathankot-SeeJdab Expreu . Train on 
Luc:t'low-Mugbalaarai SeelIOIl by 
an M.P. (XLVl- 8-12-70), 170. 

Conctiti~ . for h~1UD1 ua:na:/Jetler of 
intent for Small Car Project. (XLV-
10-11-70), 63-64. 

Conatruetion of brid~ IICIClII river GaD .. 
near MonchJr (XLVIl- 18-12-70), a13-
14-

Coordination lUIIOII, intelligencr ~es 
wo~ under PrimeMimlte:r (XLV-
lI-n-10),J9S. . 

J)emandby UP Government for reoonBI-
deration of Pourth Plan. ('CLV- 18-
11-70). 9-J2-

EIec!rifkation of residential block of Rail-
way Employee. arKiul (aa.tcm Railway) 
(XLV- 100U-70). 66-

Enquiry into Fon:ed ,~ufea on Travel 
DOCIlIJICDt$ ·of Haji MUtan. (XL VlI-
14-12-70), 184· 

enq'Jiry into Hildi;j Baraunj pi~ line 
(X'.V-I6-1J-70). 112. 

Examination of Trains before 'o"inc 
: Starting Station: (XLVI-I-J2-70), '11. 

------". __ ._-"---_._---_._--

Pomp Aid for IlltPi:oviDB Ikeed Or ' BWfa 
toes. (X1.VII-ro..ra.o70),I"i. -

Forcisn ExdtanF for Sl!IaJl Car Project. 
(XLV-.tOou-70). ,-". 

Foreip Nationala ill lerVices of AIR. 
(XLVII-ro-J2-1o), 6.4. 

Gramophone Company of India. (XL VI-
8-12-70), 168. . " 

Grant Of advance inarmcnts to st~n(l
grapberS in CSIR (XLVIJ-I6-ia-70) . 218-19. . , 

Growing tendency to nudit1in advutise-
. menu. (XLV-ICl-JJ-70J, 38. 

HouIiq need. in Urban areas (XL V-r6-
11-70), 114-' 6. . 

Import Of Industrial Know-How. (XLV-
17-11-70), IS. '. 

Ina:I1fWea for work iDHiDduBlan Su:e1 
Factories. (XLVl-24-1l-70), 8-9. 

Indo-Nepal Trade: talb (XLVI-2-lz-70) . 
13-14· • 

Inquir) iDto\ Chhoti Sadri gold case 
(XLV-u-Il-70). I-II. 

llIvetltiptiOlls imo c:omplailllB apilll! MIs 
Bipin IDdUItries(XLVll-u- •. 7-70), 48. 

Lad: of Drainare S,.tem iJi JtbaIasi 
Mohalla at ]haiba (Saltern Rail..,.) 
CX1.V-17-U-70), 17. 

MaJpractia:B by arc:hitef;tl and C'hgineers 
(XLVII-J8-I2-70), 21,-16. 

Opening of a Poll! 0Iice in Ganprur, 
ChakaJ. Cha~i dc. in Bihar. 
(XLVII-17-f2-70), .136. 

Outbreak ofCho1cra IIIId famille cooditiona 
in Bwar(XLV-16-lJ-70), 112-13. 

Payment 0{ Hiit' Premiums for Obtainin. 
Essential Sted Supplies. (XLVI-24 
lJ-70). J63-64. 

Prevention of infiltrations by . Patiltan 
. elcmets (XLV-t6-U-70), !I4 •. 

Price of GrlllJloPhone Recorda. (XL VI-
8-12-70). 169. 

Production of rndioln Tot.cco Company 
beyondinatal1ed C8P1city. (XLV;";'lo-
u-,o). 64-65. 

JUaUJatiOD of Unauthotiled C8PIIc:ity of 
Monopoly Gt'oupa. (XL V-'7-tl-70) 
32. 

Reaaiuancea . of Porcilll E... by 
Gramophone Co. of ladi •• (XLVI-
8-12-70), "69-10. 

keopeninr 0( the oftIee of BBC in lridia. 
(XLVII-J4-ra-7o), 7. " 

S'COPC' (or B.tonomy M.ca.~~. (XL VlI-
14"r~-70), r6,;ir66.· 



KAME INDEX 

LlMAYE, SHRI MAnHU : Con~ •. 

Se,ljng up ofinter-Mini8teriai &roup to 
study lee role ass:gned to foreilfJl drug 
manufacturing units in India (XLV-
16-n-70), 4. 

Setting up of Steel Plants in the South. 
(XLV-r7-11-70). 78 

Sheep B~eed;n, Programme for High 
Qaal'l)' Wool. (XLVII-IO-r2-70 ),84 

. Signal urI's on Travel Documents of Haj i 
Mas~an. rXLVIr-I4-r'-7o), 183-8f. 

Steel capacity in Private Sector. (XLVI-
21-11-70 ), 164. 

Strikein Calcutta Pott.(XLVt-26-1I-70) 
36. ' , 

Supply of spare.s ~J'1d I'qu 'pment by USSR 
to India (XLV-16-U-70), 38-39. 

Tran~fer of aud,t \\ ork CIlJnd.'an t:mbalsics 
abroad (XLVlI-1 1-12-70), '202. 

Usc o~ Hindi and r~:~ ~~ ,as 
medium of admiiliStration (XLVII-
9-11-70 \ 15:1-56. 

V;o!:t-;,u of R~-Ilatio:lS bI K'lp.adjas in 
reso~t of Barrel and. Drum capacitv 

(XLV-IO-II-70), 65-66. 
Water Level in Bllakta Reservoir (XL.V-

IS-I1-70), 38, 
W~111nin:llwry (XLVIr-J-U-70) 47-

48. ' 

DEBATES 

Arclt;tccts Bill, collsid, IIIpssed' bv R.s. 
(JCLVI-27- tr-70 \ 2'78-80. .' 
B.O.H. (XLV-zo-n-70). 242. (XLVI-

27-U-70), ~2-63. 

• (XLVI-4- 12-70) .. 231-32, 240-42. 
Coil' of C"im :nal Procedure (Amt:nd/Denf) 

8'11. 1970 (SubsCitntion of Chapter XI 
B1:j section 144) Int, (XLV- l"%-U-10)' 
2'78. 

Committee on PrWate Members B'lIs and 
ReSOlution Mc>tion n: adap:1on of 
67th report (XL V-:-ra-II-70), 2}90-67. 

C."f.erm'.nt of Decoration! on Persons 
(Ab::>I'tion) B;ll by Sh~i J.B. ICl'il'tflani. 
CO ls!d-~XLVI-21-1 1-10), 288-92. 

Demand by Delhi Scrnnl t~hers fot 
re¥is'on of pay scales (C.A.) (XLV-
IS-fl-1!)), 22~-27. 

Dismissal.of a LCC!\lrer .of ~WBII College 
Delh; (St.) (XLV~2o-lI-70), aJ&-S2 
(XLVI-24-1I"70), 198-200, 208. 

Ferargn BIIdlIlli~ Regoilltion (Amend-
m~,t) Bill Consid. (XLVl-2S-tr-1o), 
242, 24S, 

MO'io' tc pus (XLvt-2S'Il~70), .r-
99. 

F'''''!' Exchange R.egulation (Amend-
111 :11':-) OrdinaIIcC IV1O(Res). (XLVI-
25-tI-70), 242, 24S· 

----.~.----. .- -"-_._---

LIMA YE, SHR.I MADHU: contd. 
MabarashtraGolI't,ServaQ.ts strike{XL VI-

2D-'II-70? 22S.,.~6.,2l" 233. 
Mid.term Poll (XLVn';";r4-12-70). 235-

36. 

Motion for Adjournment. (XLV-P-lI-
70 ), 2.09. • 

NtviUe MaxweU's Book, "India's Cl-ina 
War" (St.) (XLVII -16-12-70) 242-
48.265-67. ' 

PrOce~ure for .Deali~, with Allegations 
aga'nst Outs:ders, (XLVII-17-12-?O~ 
387-89. " 
(XL VII-18- 12-701,234~36. 

Q:Jetl':ion' of Priv It-ge. (Illegal custody of 
(XLV-I2-U-70 ), 212-23. ., 

Reported decision of tre Government on 
fIl!Ijority P~rticipatjon in the Fore;gn 
.otl Companies (CA) (XLVI-25-Il-'7n) 2r3. r-" 

Reportt:d encircling of the town of Melthli-
'pnj in Cooch.Behar,. Wast BeDR8I. by 
Pakistani armed forces (C.A.) (XL V-
:5-U-7o), 2Il-X3. 

SalllIies and -Ylowanoes of Qfficen; of 
Parliament (Amendment) Bill.: Consid. 
(XLVI-3"12~70). 258-59. 

Situation in Imphal (CA) (ALV-I7-II-
70 \ nl-24. 

SUPreme. Coprt's Judgmmnt on Derecog-
nition of Princes Order (XLVlI-rS-12-

70), 20t'-12. 
Taxation Laws (Amendment) Bill, Mio:ion 

to pass, as amended (XLV-~7-U-70) 
3J6. ' 

Twelfdl;Report of Com.mitke of Privii~ 
(M) (XLVI-2-U-70),393-4Q6, 4S4-
57· 

Unemployment situation in the. Q,untry 
(XLVI-25-11-70), U8-20. 

Voting on Constitution (Twenty fourth 
Amc:I:Idment) Bill, (XLVI-26-Il-70), 
221-22. 

West Bengal (prevention of Viol:nt Acti-
~) Act, 1970 and West aenpl Main-
tenance of Public Order Act, 1970 (Res.) 
(XLVU-14-12-70), 3%7'-32. 

LOBO PRABHU,SHRI : 

Ab)lition. of ~ in States. 
(XLVI-.26-u-7Q), 67-68. 

Advances giwn by NatiOlDllised Banks for 
HOIISing Purposes, (XL V-ao-U-70), 
72-73-

All IDdia Coordinatin.g R~ Proiect 
fur Coconut during' rv Plan. (Xl. V'II-
10-12-70). 20-27. 

AIIoI:ation for Kliadi in Faunb Plan 
(XLVI-S-u-70), !87..s8. 



-------_ ... -----------------_._--------
LOBO PRABHU, SHRI-o/Jul. . 
AilotJllellt of IIOIIle of die .en:y bas lWteS to 

private b DeUD AdmiDis_ 
tmioD ~-Il..l2"70). 2r8-I9-

Amown spent by Nationaliled Bents an 
Advettiaement_ (XLVI-4-J2-']O). 182 

Attangeme:nts for watching implementation 
of Plan {XLVI-Z-Iz..?C),286. • 

Automatic: Speed and Train 810£_ equip-
ment for Railway EnsiAea. (XLVII-
IS-12-70). 144· 

Ban on Comuuction of Houses by Fisher-
men within 100 yards of h'ab W8Ier 
mark_ (XLV-l~1J-?O). 149-

Bank board's scheme (XLVII-I8-Iz..?C), 
216-18_ 

Bijur and Halladi Scbemea. (XLV-I 8-
Il-?O), 176-77-

Boosting up Production of Cub Crape 
like Cotton and Oileecds durm, Fourth 
Plan_ (XLVII-J 7-12-?C), 20-24-

Brabmaputra-Ganges wain tre8Iy (XLVI 
-2S-IJ-70), 107-

Production of synthetic: rubber 81 BaIeilly 
fac:tOJY (XLV-t6-u-?O), 19"~S. 

Changes in appointments of .acc:rmrics to 
Government (XLVlI-I6-12-']O), 221-
23· 

Change in hours of work·of c:ottqe Indus-
tria Emporlum,New Delhi (XLV-
l8-u-70). 77-78-

Coffee Transfer Certificates (XL VI-2-
·12-70), 328. 

Completion of Manplore harbour project 
(XLVII-tI-12-']O), IS8. 

Con"'usion of PTI aDd other News Agen-
cies into CorporaUon.(XLVlJo-rl>lZ-
70 ),30-34-

Credit for Sugar Industry, Elitimate of 
Sucar PToduction and Paymetrt of Cane 
Price in Bondi, (XLVII-17-12-?O). 
52-

Crisis iIi Tile Industry. (XLV1~12-
70). 63-

Dedine in imporu of cashew (XL V-
lJ-lJ-70), 168. 

Defence prOduction in priyateteCtor 
(XLV-Z3-Il-70), 167. 

Delay in scttiDg up Maop1ore broad cast-
ing station, (XLVII-17-I2-70),. 24S· 

Danand by teXU1e indlmJy for lIJ"MII:d 
n~viajon of prices of CODtrOIItid dotb 
(XLVI-23-U-?O). 21-22-

Deteriorating • D.T.U. Servicem die Capi-
tal. (XLVI-27-J-70), 8-9- . i, 

l>e'Vdopment of c:oir industrY (XL VIl- I· 
16-12-']0), 3-4-

Station. (XLV-24-IJ-'70), 67-68. 

LOBO PRABHU, SHRI-contd. 
"Die Back" Diaeue of Orpn in Coorg: 

(XLV-U-IJ-1O). 129. 
Direct line to the Goods Shed. Manploze. 

Station. (XLVI-8-12-70). 188. 
Direction issued by Reserve Bank of India 

reprdin& Demand for Cr, ellt. (XL VJ-, 
4-12-70), 4. 

Disposal of Audit Obie«ions_ (XLVI-
27-lJ-70), I1S-116. 

Dis~) of coffee transfer certificates 
(XLV-n-U-70), 165 

Disposal of Confi1c:ated Goods. (XLV,.-
2I>n-70), 21-30_ 

Development of Agriculture in Coors 
(Mysore) and Abolition of Jama Land •• 
(XLVII-r7-U-70), 239. 

Bffecton Ban ofForwatd Trad1Dg on Pri~ 
(XLVI-Z4-1I-7o), 65. 

Experiment in Salin,e Irrigation. (XL V-
12-lJ-70), 126-27. 
Failure of Food CorPDratiorl of India to 

clear· Stt:x:ks of Rice from Andhra 
Pradeih. {XLVJ-3-12-70},. 2&. 

Fall in Consumption of Feniliser. (XLV-
I~IJ-70), 147-

FilJUl'CS of different aaft in Navy (XL VI-
2-12-70). ·208_ 

FisatiOn of canwmption and production' 
wgets of e1ec:tticity (XLVI-2-U-70), 
7-8. 

Frequent intemlpriom in eleettic:al supply 
. (XLVI-2S-II-70), 105-Jo6; 

GoverDment Advertisanenl5 to'Prata{" 
and 'Vir Ariun' (XLVn-lQ-12-70)_ 

Qro"illJ t~dency to nudity io advertise 
. menl$. (XLV-19-n-70), 28. 

HouIinS ~ in Founb Plan 
(XLV-23-1I-70), 70. 

Idle capacityia defena: factories {XLV-
23-11-70), 168_ 

ltopact ofDutt PInel Report on Foreign 
fnvestment in IDdustry. (XLVII-IS-
12-70). 178. 

llJlP01'C1 from USSR (XLV Il-'9·U-70). 
22, ~ 27. 

Impoit of IndWltrW Know-How. (XLV-
17-U-?O), 19. 
~ for wodl: in H1ndustan Steel 

Factories. (XLVI-24-n-70), I-n. 
lDcidcnce of P.n.rla in ~(ft (XLV-

16-11-70), ,80-81. 
Inaeaae in c:ost of primary .dnIp sold by 

Jndian Drup IXId PbIrIDacculicall Ltd. 
(XLVI-z-12-70), 175-76. 

lnereAlle in MilUmwn BomII; (XLVlI-
17-u-']O), 240. ~eJopmeDt ofMaDpiore biJtway I' 

----------~----~-.--.---------------------



LOBO PRABHU, SHRI : contd. 
Introduction of Second Class Mail (XLVI 

-3-U-70). ' 181-11a. 
Irription potential of west Bowing rivers 

(XLVlI-9" I 2-70). 1,6-S8. 
Japanese Investment in India (XL VI- ' 

8-12-70), S. I 
"Jobs for Milljnns" (XLV-I2-n-70). 74. I 
Land Reform aoj R~lfal Employment /' 

(XLVI-26-11-70),9$-96. 
Loans for Hair C'lIting Saloons by Natio- i 

nalised Banks. (XLVI-4-12-70), 182. I 

Loa" f~r Ma,galore Water Supply Scheme II 
(XLVI-2-12-70\ t82-8~. 

Loans to Coff.:c: Plaoters(XLV-IB-11-70), 
174-75. 

Loss of Grants and !.pans givert by An-
dh!a Khail Board. (Xl.VI-S-U--;-o), 

. IS6-87. 
Man-d3y;t lost 'h! fO strikes in Public 

Secll'r plants. (XLVI-3-12-~Ci, 182. 
Mergt'r of ba,nkrupt, finns to save labour 

from unempkymem (XLVI-26-11-70), 
96-97. 

Nationalhalion of equity participation 
in Foreign Oil Companies (XLVl":"Z-I2-
70),t81-~2. 

Notification of G;)vernmcnt Lan,j through 
Empl''''ment Exchange. (XLV!-~6-11-
70),79. 

Notification of Scientific and Technical 
Vacancies to Empkym{nt Exchanges 
and Relnxalicn d ~1I1c cf R",idence 
(XLV-19-U-70). 145· 

Old age P~n.bn Scheme' in South KOibara 
District, (XLVI-24-Il-70;, 1 U-I3. 

Precisicn Indmtr:v inCoorg District 
(XLV-17-tt-70 ),168. 

Preml'.1D1 and Bonus rates cf LIC (XLVI-
:7-11-70), 117· 

Principles of Right 10 Work and Minimum 
Wages. (XLVI-26-1I-70\ 66-67. 

Proou,rien an:! consumption of diesel oil 
(XLVI-7-1l-7C),27-30. 

Production of Timber an:l its lIS:: of Fuel 
(XLV-Il-~1';7o). I%~30. 

Procr&mmes for Women in Government 
C()lonies CIC. (XLV-17-11-70),170. 

Progress of erection of All India R.adio 
Station t.1angalore (XLV-19-Il-70), 46. 

Propc;>t;31 [0 impose ceiling on Urban 
propcny QCLV-16-n-70),65_ 

Prot.ection 011 ia[ercst5 of person~ <-f In,Usn 
Origin in Zambia ~XLVlI-I4-12-70), 
,.8-49. 

'R.ailway lin~s in'Coorg district (XLV-
17-n-7o), 213. 

; 
I 
I 

1 , 

LOBO PRABUU, SBRI: COfIId 

Reeomm~dationsof Anjnia COlT.miuee 
regardJllIf forward traGing (XLV-
2Q-1l-70), lOS. 

Recruitment of fishc~mtn 10 Indi~n Na,·y 
(XLV-16-II-7C),18i-82. 

Reduction cf Eccnomic ccnc.ntr .. licII in 
companies CXLVII-18-12-:Gi, It •• 

Rejection of Somheyn Zcne fot Rice 
(XL VI-3-12-iO) 181, 

Relaxation of age ~lle in ,respect' cf all 
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&hed!ded 'Cast« ant1ScbdutedTribe& 
Orden (Amendment) Bill. 1967. (pet) 
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Abolition of ·Iease hold .)'Sttm in Delhi 
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Nehru Universit)· (XLVI-a7-n-70). 
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105-6. . 

Extension of territorial limits of Delhi 
(XLVII..,.. 16-u-70), 41-4~. 
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~j junction (North Eastern Railway). 
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ExtenIion of Period for Completion of 
Bess Sutlej Lin!:. Project. (XLV-
18-11-70). 201-2. 

Foreign tourists \;siting India in the CIU'-
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Provision of a Shed and Remodelling of 
Chakia Railway Station (Nonh Eastern 
Railway). (XLVI-8-12-70). 91-92. 
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consid 11* pant'd byJl.S. ao.Vl-
26-n-70). ZSt-54. 

coosid. CL (XLVI-3-12-70). ZOl~30. 

IIIdian MedicinC' ~mral .~iJBi1I: 
Moriontopast. (XLVJ1- 10-12;7;». 
~S3· 

Salaries and AUc.\"8!:CC'S of <'fftcns of 
Parliament (Amt'~nt) Bill: 
con,id. cJ. (XLVI- 3..,12-70). -268-69, 

MAHADEVA PRASAD, DR. 

Rd\8bilitllljon of Indians qrivcn away 
frbm';:Nepat.·-fXLVtt-14-12-io). fOZ-
3· ' 

MAHAJAN,SHRI VIKR.AM CHAND: 

Am../:ld.::cntl in AdvOClllet; Act. (XLVI-
a.4"ll-7o). J ,8. ' 

'!rrqUiiyoffict' at Pathmkor.Starion (Pun-
jab). (XLVr- 24-n-7o). t~_ 

BJ[t)enditur&: on . Siul Projecl. (Himachal 
P$1esb), . (XVvtI- 9-1%,70). J92-93. 

Import uf Bticks for Botaro Steel . Plant 
(XLVl- S-IZo70). 146-47. 

----.... ----------
MAHAJAN:~HRI vncRAM Cl:JANI:'-
~d. . 

-LifC'spar ofR9.llway er..siUfs or J'at1)arkot-
JogjI'd~ Nllar line (Northem i<aiJwav). 
CXLVII- 15-12-70;. ~9-90-

Mode of "!«tion,of _filets in Slul 
Proj~ct (Himachal Pndesb).· {XLVII-
16-12-,0). 176-77-

Nailt Kamal Sifogh ofBSF caplurrd bv 
EII*' Patim«nGovel'nmut. (XLVI--
~- U-70). ~67. 

Outlet to water at a lower level at Miles! or c 
S, Jullun4ur-Pathatkot Section (Nor-
the1n Raihl'8Y'. ('Xl Vt-J,f-ll-iO). 133-
34· 

Removal of famili· s 'lOP rr.t~ ~m area 
Ind Provjrion of Alr«:11Ia' jVe AGtoIrlm('.da-
(ion (XLVI- zs-n-70). 196-91. 

Shortag~ of:.t~s ard TlJb~s. <XLVIJ-
IS"12-"/0). 34-35. 

Supply of wat er atd eJec'J ic'ly lO \71 !CL'S 
Statet CromPOf' gdem. (XLVI~ 2-12-'70). 
261-68. 

'Wlter Lc, .. el in Bhakra RC5Cl voir. eXLV-
17- IJ-7o). 36. 

£)dbtl,.s 
Failure of GovcrnmeI't 10 pro1ccllh life 

of Mrs. Pllrul Bose in Calcutfa (M'. 
(XLV- II-Jl-70). )29-31. 

Newspaper Fir.llee Cltpol'llicn Bill: 
Int. (XLVU- 4-U-70). a-48-49. 

PriclCs ofEes.~tia)ArrioJfl(Rr!,). (XLV 11-
J8-u-70). 318-2J. 

StaIe of Himachal P!'ade~h Bill. Ir.t. 
(XLVIJ-u-IZ-70). 249 
Comid. (XL Vlf-IS- IZ-70) 314-16-

Taxation laws (Am~T(!ffiert) Bill: 
CO!'oJIid." rcplIted by S.C. (XLV-

lI-ll-"C'), 2"0-74. 
MAJHI, SHRl MAJiENDRA: 

Aid for DeveJop.IIlcr.t$ . of 5.\rall Scale 
If:dostrie$. (XLVI- 8-'12-70'. 129-'3('. 

Development of Ammun;t1on SteeJ.Plant •• 
(XLVII- 14-r:-70), 91-92. 

Sm.una of .Fa~e In4iSll Cu.rrellr:y 
. ND(4 bv \:ibina ActouNcJ'lllese bor-
den. (XLV- Xl-1I-7o). 47. 

s .... _r.tof.norfh Korean cnrsllJ Oene-
t .... (XLVI- 7-12-70). 67. 

Unearthine of Gang of SmUtfllCJ1l in 
/t.bmedabad. (XLVI- Z7-It-70) .. 145· 

MALHOTRA. SHRt IND:£R J. 
[,nQuiry into purd:as~ of defectivefTaClors 

from Germart· Dc:mccratic R4pl,Ibllc. 
(XLV- u-n-1O). 2-4. 

Influx· Q{ Refugcn fr~ ,East Pa~&tan. 
(XLV- J2-JJ-70). 7· 

Rolc·ofZoos 1ft ~iontl. c(fl'lrTva-
lional and Prcat:rvath'C' aspeC! oVWiJd 
life. (XLV- 19-11-70). 4. 



MALHOTftA. SHJtI INDER J. : ccmd. 

Central Labour Laws (Exter.sion to Jammu 
anti Kashrnir) Bi II: 

, ("o:s.id. <XLV- 9-Jl-1C), 24~,-5.2. 
State of Himllchsl Pl';!desh 8ill: 

C('nid. (XLVll- 15-12-ic5,324~:6. 

MANDO\L. SHRI B. P. : 

Conferment ofD"Qr81ions 0" Persons 
(Abo)/lion) Bill by Shri J. B. KriPaiani: 
Clnllid. (XLVI-l7-II-70),33a-34· 

DEG (General), I968-6Q, CXLVI .... S.1;2-70), 
:i u . 

D.E.G. (RaiJWllys) 1968-69: (XLVII-
9-12-70), 253-56• 

D.S.G. (Rail,,"YS) 19'i~'1<l (XLVII-
9-U-70).2'13-S6• 

SdleduJcdCsstts ar.d Sche~\lled Tribe 
Orders (Amer.dmerll) !BiJ1-.:.lo ,Cj)nsid., 
as rep:med hy J.e. (XLVI .... Z4-U-70). 
381-S5· 

Subversive and vi')len' aCli.-iries in the 
country (M) (XLV-I8-u"1O), 309-U· 

MANDo\L.. SHRIYAMUNA PRASAD: 
Absorption of Ex-tifDl1loyeel of $hahlt-

dara Sabaranp\lrRall~ rxLV-
1 OolJ-70), 207. 

Adrnlssion of candidates tpr Post-Gnuluate 
diploma t 0 Statistical.quaJityCQittrol and 
operational researi:h (XLV- 18-11-70). 
169· ", , 

Air space violatjor~s by Chira. (YJ;VI-
2- 12-70), 199. ' ' 

Alleged Pa" prop¢.Ulda vilifyin g India 
abroad (XLVI- 2-12-70)· 1.«i-47. 

Appointment of Arbitrators for COI:due1ing 
Cases of Food DeparTme-nt (XLVI-
26-U-7C!), 141~42. ' 

Ban on export of Scrap. CX.I,.yI-8-1:l-70', 
47-48• 

Cbanginll of secret CQ(! C$ from BD Jliihin to 
Indian Lar.guagcs. O'LVI-'2~J2~70). 
J99· 

Clashes with rebel NagllS (XL VI-
2-1.2-7Q). ISO· 

Cl,liing down of branches of Indian over-
seas bask in Malayasia" Ceylon and 
Thailllld (XLVll..,..11-J2-70),19S· 

Condition of Labour in Circus Industrv 
(XLVI- 3-12-70). 90-91. • 

, Confir;na:ion of c:nl8~-men ,worklng in 
ordnsrce factories (XLV~:;-II-70). 
124· ' 

C)urts Orders on DisJ)O$II1 of Un-Servia:-
able Rails (XLVI-S-I2-7o), 54· 

Crjtcri,a for O9lrllrnentpry ~. on Politi-
, cil;Rcligiouti; Historical and. Bdu.onal 

Figures. (XLvt~3~t2-70\30-31~ 
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MANDAL, SHRr YAMUNA PRAS.W : 
,o"td. 
DeCline iIi Cor.sumption of CollI by 

Railway (XLVJ-8-12-7o) 39. 
Decontrol of (;erner·,. (XLVI-24-n-1o), 

40· 
~eDl of Jaaata ~pres8 on Ddbi-

Rewari Railway Line (Northern Railway) ; 
(XLV-17-Jl-70), 82. ' 

Direct DT.tJ bu,s senice between Tikri 
Kalan border and Ramakrishna Puram 
(XLVII-I8-12-70), ~8-S:9. 

Disposal of Arbitration cases ,of Food 
Depn. of Bornbay Region (XL VI-
26-11-70), 140041. 

Expenditure for not refunding security 
after expiry of H. & T Contract 
(XLVIl-.I7-12-70). 80. 

Expenditure incurred on Arbitration cases 
at Bombay and Delhi (XL VII-
17-'12-70). 79 

EKpOlt Rcstrictioo on . Saap(XL VI-
S.J2-70), 52-53. ' 

Gomka Group ofConcems(XLV-
10011-70), 20~. 

Institution for Fertilizer Educ:ation. 
(XLVI-26-u-70)., 139-40. 

hripdao schcmee I8IICtiaDed for Bihar 
(XLVl-2-J2-70), 283-84- -

Judicial Iaquiry iDto axMnmat riots at 
Bhi'l'l.'8Ddi '(XLVI-2-I2-70), 238-29. 

Late Arrival 0( Local Traina at Robtak and 
New Delhi Station (Northern Railway) 
(XLVII~IS-I2-70), 57. 

Law and Order situat:onin West Bengal 
(XLV-I8-II-70), "169-70.' ", 

Loans to Small S<;ale Industries OIJ, easy 
terms (XLVI-4-I2-70), 33. 

ManiDacnue of dleap TV sers Qa.VI-
2-12-70), 291-92. " ' 

Master Plan of Bahadur Garb. DeJhj 
(XLVII-14-I2-7o), 68. ' 

Memorandum on Closure of Shabdara-
SI\bBf~p .. r Light Railway (XLV-
lOon-70J. IlOon. 

,Mills takenovu by National Textile Cor-
poration (XLVI-as-u-70). 83· ' 

Monthly pUBeS, in DTU buses between 
Bahadurgarb. and' Central Seaetariat 
(XLVII..,...18-I2-70), 59. 

·opening of SaviDgs ,Banks iD Schools. 
(XLVI-4-12-70). 87. 

Pay ~es of Officers empJo}'ed in Natio-
nalised BinkI, (XLVI-27-II""70), 104-
oS-

Power f~,in SOUthern grid due ,to, delav 
iD execution of!dcliklti ProjectcnVI.!. 
2-12-70), 61. _ 
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M!lNDAL, SHRI Y. P.~IJ. 

l"robstiOlWY officers of the Indian Ovmcu 
Balik (XLVII-n-I2-70), 197. 

Protection in Cigarette Industry (XLVI-
24-11-70). 6.1. 

Rel)Itriates from Bunna and Ceylon 
(XLV-I9-U-70), 56. 

Report of Committee of Technical Bsperts 
re: irrigated IIrt!IIS (XL VI-2S-U-70). 
173-74· 

Rural eleariftcation of Bihar (XL VI-
2-12-70). 28S. 

Survey of AgriCulque Farms 8Dd Fruit 
Orchards Labour to ~ them under the 
purview of EPF Aa (XLVI-a6-U-70). 
139· 

Training of Ptobationary 0IB0en of India 
Overseas Bank (XLVI-z7-lt-70). 
J05-06· . 

Visit by Indian delegation Jed by OJaInnau, 
MSTC to South-East Ahan c:ountria 
(XLVII-9-12-70). s6-S7. 

Wapi d~ with fomgn countries (XLVI-
25-1[-70)' 174· 

Debates 

Conferment of Decorations on PenoaI 
(AboIitioo) Bin by Shri J. B. KripaWd: 
Consirl. (XLVI-27-It-70). ~3, 

(XLVIl-n-t2-70),260-lh. 

Pension and other Ammities for the ex-
Members of Parliament Bill, 1970: 
In:. (XLV-12-I1-70), 274';"77. 

MANE. SHRI SHA.o.ncAR RAO: 

Acreage of cultivmd larui at the bqpnning 
ofPourth Plan (XLVII- t 7-t2-70). 103. 

Admission of China in United Nations 
(XLVI-.1-t2-70), 33-34-

Adulterated variety of CoconIU Oil uttd 
by consumers in Maharubtra and 
Mysore States (XLV-12-n-,o). 68. 

Actvene etfea of family plannins pro-
gtlImme due to ,~ of doaor. 
(XLVII-T4-lZ-1o). t04~· 

Agreement with UNICEP regardilll. De-
velopment of. Health. 1'lutritiOll; Educa-
tion and Social Welfare (XLV-
17-tI-70), 159. 

Allotment of lands for t'I"Ohibition pro-
rramme for Mabarubtra (XLV-
11-11-70), ZlS· 

Amount of IomI ouutacdin~ apinst State 
Cooperative Societies (XLVII-Io-l2-1O), 

lOS. 
AsSes<Iment of the ~ of cultivation of 

pri'u:ipal Crops (XLVII-'I~-I2-70), 
188. 

MANU, SHRI SHANKAR RA<>-Coatd. 
BBC relations with the Government of 

India (XLV-t6-U-70). 64-6S. 
Blaet listing of RK Nayyar's CODc:mt!I 

(XLVII-l6-I1-70), 19~. 
Capital coet of Public Sector Projects under 

tile Ministry of Steel and Heavy Engineer-
ing (XLVI-8-I2-70). 109-110. 

CasesoCPolioin the capital {XLV-
l6-n-70) 35-36. 

Civil Aviation aenice to link various cities 
of Maharasbtra (XLVI--4-1.1-70), n6. 

Committee on over-invoiciog. under-in-
voicing and misurilisation of import 
licences (XLVII-t8-12-70). 79. 

Cotton temle agreement with USA 
(XLVlI-I6-1:a.-1O). 163-64. 

Demand for lndiah medicines abroad 
(XLVJI-I6-U-70). 93-94-

Bast Eurooean countries' maps sbowing 
Indian Territory as belonging to China 
(XLV-23-IJ-72). 3" 

Embezzlemmtt in Delhi treeuries (XL V 11-
16-12-70), 83-84-

Employment of refugees from East Pakffl-
tan In Poultry Parm Sdleme in West 
BeopI (XLV-I9-Jl-70), 122: 

EmpIoymeut to employees workilll with 
ex-ruJers (XLV-U-rt-70). U5. 

BumiDadon of Report of the Admini.tra-
tive Reform_ CommiAsioo {XLV-
17-11-70), sII· 
E~ and Import of Tell:tiie Machinery 

(XLVI-!!-t2-70) 75-76. 
Export of raw iute to USSR (XL VlI-

16-12-70), 162-63. 
Export of rubber (XLV-II-n-70), 148. 

Pinancial AssistllnCe to Guiatat for drought, 
affected areas in Amre\i District. 
(XLVlI-lo-t2-70), 74. 

Pree tradel facilities to Unions in Public 
Seaor Undertaking (XLVII-14-t2-70 
J37-38. 

Government Ad"erti~ts to Indian. 
Poreisn and SemI.Poreign Advertlsi.ftI 
Concerns by Public Undertaldngos (XLV-
12-11-70), 78-79. 

Imbalance in Policy of Sanctioninp; Loans 
by Cooperative Banks and Credit Socictle, 
(XLVI-z6-u-70). J!5-,56. 

Increase in number of licences end qu.n~ity 
for export of tobaec:o (XLVI-zS-JI-70). 
39-40· 

Indvstrilll Projects in Mabal'Witra (XL V-
17-11-70), 159. 

Institutions ReceiYina GrutB from USA' 
lind USSR for Aarkultuftt It_reb. 
(XLV-f9-I1-70), 113. 



------------------
MANE, SHRI SHANKAR RAO ; contd. 

Irription echemes sent by MabanIshtra 
(XLVI-2S-U-70), 141-.p. 

Issue of Refugee Inftow from East Pakistan 
in U.N. General Assembly (XLV-

_ 9-1 [-70), 104. 
Lona Term Loans to SmaIl Fanners. 

(XLVJ-27-II-70). 45'. 
Loss to Railways due to Floods in Gujarat. 

(XLV-17-II-70), 158. 
Manufacture of Civilian Aircraft during 

Fourth Plan. (XLVII-t4-12-70), 101- i 
2. 

Manufactureof'Swaraj'Tractors. (XLVI-
24-II-70). 85-86. 

Me&sUIeII to stop Land Grab Movement. 
(XLVI-26-II-70). 65-66. 

National dress for Indian. officials posted 
abroad (XLV--:Z3-IJ-70). 100. i 

New Radio Station in Fourth Plan in 
Maharasbtra. (XLV-I2-II-70). 76. 

Pending cases for recovery of income tax 
(XLVII-18-12-70). 178-79. 

Reduction in excise duty on sugar (XLVII-
11-12-60), 76. 

Repayment of debts (XLVII-u-I2-70). 
131 

Report of sub-committee for food standard 
(XLVI-7-I2-70), 75. 

Request {rom State Government for supply 
of Power to Run ElectriJ Trains. 
(XLVII-15-12-7o), 1%4-

Seizure of Hashish. (XLVI--4-12-70). 116. 
Self sufficiency in manufacturing of Heli-

copters (XLVI-2-12-70). 112-13. 
Staff strength of Khadi Udyog in variow< 

States. (XLVII-[5-12-70). [25-26. 

Standard Uoiformin Schools and Con~, 
(XLVI-27-Il-70), 95. 

States' opposition to taking over of power) 
supply by Centres (XLVII-9-IZ-70, 
31-32. 

SubmissIon of Report by Nationalised I 
Banks Re. Increase in Banking Facilities 
in Rural Areas. (XLVI-4-12-70), -40· 

Supply of cheap pumping sets and diesel 
enaineS for inijpltion purposei (XLVI-
2s-n-70). 90· 

Supply of standard machine tools at com-
petitive prices of European countries 
(XIV-u-II-70), [48. 

Surrender by Naps during May and June, 
1970 (XLV--:Z3-1I-70), 66. 

Survey of un-irrigated lands in the country 
(XLV-It-II-70), 147. 

Trade fair at Singapore (XLVI--:zS-U-1O). 
140-41, 
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MANE. SHRI SHANKAR RAO: contd. 

Use of Conaress Tricolour in Keeala 
Election. (XLV-Io-II-70), 78. 

Visit by NMDE team to iron ore producing 
countries (XLVI-7-I2-70), 294 

World Bank's aid for public sectt7r projects 
(XLVII-18-I2-70), 178. 

World Bank's assistance for agricultural 
Project in Maharasbtra (XLVII-
II - 12-70), 170. 

MANGALATHUMADAM : 
Abolition of managing agency system 

(XLVII-1I-12-70), 201. 
Acceptance of credit vouchers by .IA C 

(XLVII-lI-lZ-70). 20Z 

Agarbathi manufacturing industries in 
Mysore (XLVII-9-12-70), 85-86 .. 

Aid to Kerala (or Catching Wild Cattle. 
(XLV-I2-1I-70), 144-4~. 

Architectural mouuments surveyed by 
UNESCO (XLVII-n-12-7o), 31. 

Automation in Indian Oil Corporation 
(XLV-9-II-70), 168-69· 

Children Education Allowance to Cen ttaI 
Government Employees. (XL V-
2o-1I-70), IS8. 

Comp1aint& of Foreign Tourists. (XLV-
20-II-70 , 47-48. 

Conclasion of trade agreements in consultaTion 
with Export promction Councils (XLVI-
2.-12-70), 310. 

Conference of General Managers of Zonal 
Railwa~'S and Safety Officers with Rail-
way Minister. (XLVI-24-JI-70), 56. 

Construction of Houses for Fishermen of 
Coastal States including Kerala. (XLV-
19-II-70). 66. 

Criteria for recruitment in the industrial 
secw:iry force (XLV-II-1I-7Q), 67. 

Damaged stocks of Wheat or rice in God-
doWIlll of Food Corporation of India. 
(XLV-I2-II-70), 145· 

Departments in the Army, Navy and Air 
Force under sphere of the pay commis-
sion (XLVII-18-IZ-70). 211-12. 

Development of coir industry (XLVII-
16-12-70), 1-8. 

Disparity in Pay-scales of forest Officen. 
(XLV-12-II-70), 145-46. 

Educational services (XLVII-18-u-70), 
213. 

Establishment of raw material bank 
(XLVII-16-I2-70) •. 2IO-U. 

Financial ISlIilItanct to the Trivendrum C0-
operative Group of Hospitals Society Ltd. 
(XLVI-2-I2-70). _ 69-70. 
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MANGMA THUMADAM, SHRt, Contd. 
centive 5Chemt:ll for incrcatirJa I8le of 
Indane G .. and Gu CytiJtd,en (XLV-
Z3-JJ-70). 173· 

Increase in speed of Island Express Tl'lIin. 
(XLVI-24-Il-70), 56-57." 

Increased supply of power to Thumba roc:-
~t mtion (XLVI-Z5-1I-?O), Z4-

Low price' given to rubber growers in 
KeraJa (XLVI-z-IZ-70). S6. 

Meeting of International p~ of Bcooo-
mists to Study uuempJoyment in Develo-
ping Counuies (XLV-t:z-n-?O), J46 

No~lIl1owancelO docton in R~ 
and Urban aieaS (XLV~[6-n-,o), 
52-53· 

Orders placed wilh tIx\ ~ ~ 
Factory, Madrasl for suppfy at Botiet. 
(XLVI-B-12-1O}, 5S. 

Production by' StlIte-owned Tannery Cor-
poration. (XLVI~u-70); ~ 

Programme of Doubling of RaiJway Lines 
on Southem Railway (XL V-Io-U-?D), 
31-32· 

Programme of [be research_ ~ 
COIDIJlittee of P\aoniug CommitiioD 
(XLV-Il-JI-70). 143. 

PtQPOSai to Stan Lottery/RafJle by ~tJ:lII 
Goftmment. (XLV-I8-I1-7Q), . rsl. 

Recommendation of ARC on Appointment 
of AdvOQlteGeDerals in States. (XL v-
10011-10), 79-80. 

Regional passport c:eutJe at TrivaDdnun 
(SLV-l6-U-70), 50. 

ReQwneratioP to AIR AniBt.I for Natiooal 
Programmes. (XLV_l9-lI-?O). 129. 

R.cpon of Ecoaomic Otfenee \Vina, B0m-
bay on Working of Mil. Mackt1diet Ltd. 
(XLVJ-8-lZ-70). 60-61. 

RetneIcntation from KcraIa Govemt\1eJtt 
. lOf' supply of M.S. Rod.. (XLVn~ 

15-1Z-70). 188. 

Setting up of a Parliamentary Committee to 
Watch Pace of 'Complete Orientation 
of A.R.C.'sRecoounendatiorl5. (XLV-
18-U-7I», 157-58. 

Ser:ting up of smaU Sc:aJe Industtict QOr 
Thumbs Station. (XLVJ-24-tJ-?O). 
3Z-33· 

Stearnei' accommodation {or coir esportJ 
(XLVII-16-IZ-70), UZ. 

Supply of steel fumitult to Govel'JlIlleUt 
. dcpenmentJ (XLV-:Z3-J1-70). 134-

S111'WY of Underground Water ~ in 
Coastal Belt ofKeraIa by Central Ground 
Water Board. (XLVI-3-n-7o). 112-
J3· 

MANGALA1"RUMADAM, SHRI : Conld. 
Survey 0Ii the wortina ofPol~C8 

(XL VII-Il-t:z.70), 19$. . ... 
Teller S~ in Branches of S~ Bank of 

IiIdia (XLV-:zo-n-1Q), 61-62. 
Tobacoo Industry. (XLV-17-1I-7Q), 4§. 
Training ~c for Rehabilitating Un-

employed Engineen. (Xt.VI'4-1:z.7o). 
60-61. 

Up-grading ofCechin Na\'aI Bue CXLVI-
Z-[2-70), 169. 

IRbotC$ 
Indian Medicine Central CouLcil Bi1I-

Consid, as passed by R.S. (XLVI-
7-U·70), Z45-46. 

Scller.iuled Castes m<j SCM<1uled Tribes 
Oroers (Amendment) Bill-
Coosid, .. reported by J. C. (XLV-
Z3-11-70), Z36-39. 

MANO}{ARAN, SHRI : 
Proposal!or setting up of cigareue factory 

in An:thra Pradesh ~d Tamil Nadu 
by G31denTobacco Company, (XLV-
17-Il-70), 215. 

MARAN, SHRI ML:RASOLl: 
Allotment of Alternate Plot for tbe Tamil 

Nadu Handicrafts Emporium in New 
Delhi. (XLVlI-14-12-?O), 205· 

Application for Tyre and lUbe Faclory in 
Tamil Nadu. (XLVII-15-12-70 ). 
176· 

Central assi't~oe to TauUI Nadu for 
clearance of alWDI froxn the ,revdvj~ 
funds for ho1~ini ~LVI"""7-1~70).~. 

Chanle 10 the Dltme of . PelSt Office at 
Dalmiapuram into Kallakudi. (XL VII-
IO~t2-70', nC. 

Deman.J of foreiJo exc:han~ for imp<lft of 
iron sheets by 'J _mil Nadu (Xt:.VIl-
18-12-70), 19~-96. 

Ditectio.il issued by R~.servcBank of India 
reprdinl Deman d for Cre<\it. ~ vr-
4-1Z-70\ 5· 

FinaDcial.'t.sswtance for Slum Improvement 
in. MadraS City. CXLVU-14-U-7C) 
204-'· 

Grant of a licence to English E111\C1ticCom-
-panr of India Lid., Mamas to manufac-
ture electronic equipmenu (XL VIl-
9-1Z-70), 199. 

ffindi.knowing pIIJ'.on$ reCIfWfcd in.~ 
services (XL VIl-J6-1Z-?O). 206-07· 

Pen.ciing 'caaCi with Chi~Conll»;llu of 
Import5 and ExPOrh far IIWC-()C lu:encea 
(XLVlI-16-12-70), 206. 

Prodl1ction of linJUaptlOl1c reeord~., for 
teachinfTamiJ l,.anp8lc tonoo-tamiUaAe 
(XLVI -11-12-70), 48· 



MARAN, SHRI MURASOLI : Contd. 
PropJsal for a'lgme!lting g'tOllnd· water 

resQ!H"(:es in Tamil Naill (XLVII-
II-ll-jO), 1110. 

Propoeal to draft Class III and Class IV 
State Employ:es to Central Government 
Office~ (XLVII-~-I2-70). 200. ... 

Prop;Jill to develop Kolli hills aod Er atu 
in Salem district of Tamil Nadu as 
tOllrist centres (XLVII-[S-I2-70), [97· 

Proposal to have Son-et-Lumeire at Madu-
rai ,XLVII-IS-1l-101, 197. 

Propoul to increase mileage ofNatianal 
Highways in Tamil Nadu (XLVII- I 
II-I2-70), 161. \ 

Psychological effects of birth control \ 
methlXls (XLVI-7-1:-70).3-9. 

Reimbllrsement of expenditure by FocXt 
Foundation on Establishing a Seed Pro- ! 
cessing Unit at Tiravarur, Tamil Nadu 
(XLVII-JO-12-70), 17I. 

Sale of Khadi to Central Government Em 
ployees in Tamil Nadu (XLVII-
IS-U-70l. 177· 

Setting Ill' ot an Electronics Factory in I 
Tamil Naill (XLVII-14-12-70), I 

se~~!;~·p of Petro-Chemical Complex in \1 
Tamil Nadu in collaboration with I.C.I 
(XLVII-14-11-70), 46. \ 

Shifting of the office of Post and Tele-
geaph Stores from Thousand Lights in 
Madras to Thandayarpet. (XL VlI- \ 

11-12-70), 229. 
Shortage of ES&CIltiai DrufS to Tamil Nadu ' 

(XLVII-14- I2-70l, Z05· ' I 
Sh',rtage of materials for r!lra! eleCtrification 

proj~cts in Tamil Nadll (XLVII-
16-Il-70), 205-ofi. I 

Con'het of G.wern'lr of UP in Recent 
CO~15titlltional Crisis (M) (XLV-
19-II-70).342-52 • 

D.E.G (Raiiwavs) 1968-6Q (XLVII-
9-12-70), 259-62, (XLVII-fO-I~170. 
:Z2I. 

D.S.G. (Railways) 1970-71 (XLV1I-
. (XLVlt-I~t2-7o), 9-U-70), 259-62. 
D.G.S. (Railways) 19:'0-71 XLVII-

9-12-70), z59-60. XLVII-IO-12-70)·:UZ 
Mo:titication of Natinaliaed Banks (Mana-

gemmt an'i MisceUaneoo.lS Provisions) 
Scheme. 1910 eM) (XLVtI-I6-U-70). 
282-~3. i86-S7. (XLVII-17-U-70), 
299-30 5. 
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MASTER. SHRI llHOLA NATH: 

Compalint by Members of Parliament re-
garding inaiequate Notice for dis-
connection of Telcrhcne (XLV-
19-11-70), 2;1, 

Improvement in Credit to Farmers and 
marketing of Foo~-grains (XLVI-
3-12-70 ), S· 

New varieties of Foon grains (r" V( gelable 
Developed (XLVI-Io-I2-/0), JI-20 

MASSURIYAADIN. SHRI: 

AVeIl.'les of Promotion of Railw~\ rectors 
(XLVII-lS-IZ-70~, 190-9I.· 

MAYAVAN,~HRI: 

Agreement S!lpply detergents en" carpets 
to USSR (XLVII-9-12-70), ICO. 

Alleged Indonesian plane to exchange 
MIG-19 for Super-Constellation Air-
liners from Pakistan (XLV-~-II-70), 
91-92 • 

Assistance frem PL-4go Fund (XLV-
"20-11-70), 195. 

Boeing-7)7 jets for Indian airlines \XLVII 
-11-12-70). 3S. . 

C.R.P. Personnel killed by Nagas near 
Marong (XLV-IS-n-'jo), 101-Q2. 

Concession gh'en to talented Cricketers by 
Stafe Bank of India (XLVl-4-U-70) 
97. 

Conference of U.N. Fooi and Agriculture 
Organisation at Canberra, A"stralia 
(XLV-12-1 [-71), 34-3~. 

Consortbm for Paper Making Machinery 
(XLVII---14-I2-70), I-~. 

C\l"'i<lg of gro\lnilnut prices in Gujarat 
(XLVII-17-12-70), 40. 

Damage ca11sed by flooos in Ma<iras and 
re'i~f given by the Centre (XLVII-
16-IZ-701, 29-30. 

Demands of Delhi rn(mists (XLV-
16-[1-70), 27-28. 

Details of Fresh Agreement llnner PL- 480 
(XLVll-17-I2-70). 72. 

Deterioration in the tinardal p',it:"n cf 
Railways (XIV-I(;-I1-,C." rf c-81. 

Dlge11ssicn 'between officials of Planning 
Commission anti Ministry of Railways 
(XLV-17-n-701, 8I. 

MASANI, SltRI M. R. : i\ 
Ol:lit!lan' Ref~ren.ce 

(Oe~th of Shri'Thlrnmata Rao (XLVI- I 

:"0-1l-70). ::t-4. 

East Ellropean countries' maps showing 
Indian Territory as .beloRSing to China 
(KI..-V-zlI-Il-70), ~2. 

Evahiation of crap pnential ane! boc:sting 
of soil cotiSen-:ation (XLVI-26-II-"O 
1I0-lI. 

----_._----



----------------
MAYAVAN,~~ 

Expenditure on EXpaDsiOllof POll1l "':d 
Telelraph. DepartmenDt u:l.1cr fourth 
Plan (XLV-19-lt-7C1. 8". 

Farm Census d'lTing 1971- (XLV-
lZ-Il-70). Ie? 

Ferti~r Plant by Z .. ari-A81<;..Cbemicah 
Ltd .. in Goa (XLVII-J4-12-70). 83. 

Frei't Traie Agreement witl- Poland 
(XIV-J8-lJ-70). 101. 

HiiKking (If B.O_\.C. Jet Airliner b)' 
Ar:1b5 CXLV-J2-I1-70), 120-IlJ. 

Im;nrt of _ S:mth In1ian JO:1rnlls into 
CevlOl'l by direct s'lbscrip1ion by rea~e" 
(XLV-r8-11-70). 76-77. 

ImtlroV('m~!lt of Tra1c wilh HU:lgary 
(XLV-r8-JI-70\ :19. 

In:rea~~ h nO"l-dev:l()pm~l expendi-
tnre (XLVI.,-27-1I-,o),62-63. 

Indo-British Technolo&ical CoJiaboratioo 
(XLV-17-H-70), 213. 

Indo-Neoal relation<; (XLVI-~-I2-7Q\34. 
11 .. · T Hi Air S ~rvic~ (XLVI-~7-1t-7o). 

lQI. 

Iot!riJ1l repon of Agricultural Commis-
sion (XLV-J2-Il-70). UJ. 

Loan from the -Inemational Develop-
JD ::;1 AS8xiatico (XLV-lO-11-70), 
30-31• 

Observance of tokcn strike by -Govem-
m<!m empby~es (XLVII-J8-J.%-70), 
IS?· 

Rc:newalof In-:!o-Sovitt Nn"~ tr.change 
Agreemc:nt (XLV-12-1I-iC), no. 

Review of economy {If th~ C~'IDtrY by 
Pltnning Cotn'1tillSbn (XLV-II-U-70), 
1-08. 

Rille: i11 Pay of U. N. Staff (XLVII-
14-12-70). 35-36. 

Sale of arms anel ammllnmcm by -former 
r'lleu (XLV-II-I1-70), 34. 

Seiling ~\P of a CeJDcr-l, 'unit In Iraq 
(XLVI-2~-IJ-7o), 88. 

Seniug UP of a (1)-ordin.alcd bod,. for uni-
fic:1 approach towards deVel0f,mer.t of 

North Butern Region (XLVI -25-11-
7(1), S6-S'.' -

Setting up of a plant in G:>a f&r transisto-
riz~d TV lett (XLVIJ-)-u-?o).88. 

Sel1l';ln~UI ot KKhdtattUVlJ' bland 
inll" (XLVII-I4-12-70). 82-83. 

SeUing up 0{ Small- Scale lDdumies in 
Ba<:kward Ate.. ou.,VJ...;.IJ.U-70\ 
6~-64. 

Sllppl, "f .m. to Pakistan by U. S. A,. 
U.S.S.R. and other Coo.JlItries (XLV-
9-11-'70), 40-41. 
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lI4A YAY AN,Smu-CClllrd. 
SUJIPly of SilbJDtrines to Pakistan bv 

France (XLV-9-It-70), g~-96. • 
Toronto GlObe and Mail c:mespondent's 

visit to India withOUt a VHB {XL VJ-
1-12-70). 6S. 

T{lI!'IsJDisson linci fer cxchatlilt of power 
(XLVI-25-Jl-70). 165_66. 

Uniform approach to labour Pl"C'blerr .. 
(XLVII-lo-I2-70), 27-28. 

Visit by Indian dekgaIil:n to Italy 
(XL Vll-q-12-70i, 87-88. 

~NA. SHRI MEETHA LAL: 

Activitics cf Jlfmcd Burmese Na,as ('D 
lndo-B'Jrma border (XL VI-2-J2-';"<.). 
215. 

ARC r-epon on powers of -Gov-er:lOril-
- (XLVI-2-1Z-~C\, 29:5-296. 

Advene effect (1ft fllJllj~, plarmin!! prot!-
- -rarome due- 10_ shortage of docters 

(}U.VII-I4-12-70), J04-6. 
Aid to Stales rccejv~d flenl Intl.'rnali< nal 

Deve!cpmtnt .\ssed.tkn, (XLVI-
4-12-70). 172. 

A. I. a.special pl"<'gullnme for foaiefi 
countries _ (XLVJI-17-U-7c). _ 114-

Appointment of Review Committee 
l't'pr:iing rural credir(XL VI -4-ll-iO), 
-1%'1. - -

'Arrears eyf income IIIX ol1tJtan~inJl, again! t 
BeJUm Sbeikh Ab:lunah (XLVII-
11-12-70). _ J69. 

Arretit of Nuatite Lea'_~ers (XL VI-
2-12-70), 67. 

Central Aid to 'RaiRstban ttr Sinking 
of Tube ~'eI15 d'lring J .. 69-"'0 and 
_1970-71 (XLVI-26-11-70), 12:2. 

Central Dirc,c:tive forDiettibut~ ofland 
to Harijaos in Stat~, (XLVIJ-
10-12-70), 128. 

Ch..,gem the name of A. I. R. Ma':rilS 
(XLV-12-Jl-70). ~9. 

Circular to Stille Chkf __ Mini~rcfs rc-
Imposiri«l 01 Pnnitive __ Taxt"~ Rj('~ 
affected licas (XLV-l8-ll·iD;. 140-
41. -

Comminion for Employment cf Back-
-ward Classes. tXLV-J9.n-ii», lolt 

Completion.cf (kneral E;I,tlc!:fi 'l'ltin 
- certaill period rxLVI-24-t 1_-'101. ~3-34 

Correction in Soviet Mapa sb ('w in. 
Indian Territory .. Chme8e (XL VI-
9-Jl-70), 28-z9. 

Creation of no-man', l-.:ad 011 Rai .. than-
We.t Palciatan twrder(jt1.VII-
16-12-70),47-48. 
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MEBNA, SHRl MEETHA LAI-COIItd. 
Delhi~bound Phne of Indian Airlines 

made to Fore : land at Begumpet. 
(XLVI-:Z7-1I-70), 144. 

Depen -ience of Indian Institute of Public 
Ajmi liiUalion on US aLl (XI,.VII-
Il-12-70), 9$. 

Dev;]or,ment of a Drllg for Peoduction 
of Milk in Dry Cow. (XLVI-3-12-70), 
142 • 

Development of new kind of plastic by 
Indian scientists (XLVI-7-11-70),I46. 

Differences ~with foreign firms ever off 1 
shor" drilling (XLV-16-1I-"C), 82. 

Dro'l/,lh t afi"ectc<1 Districts in Rajasthan 
(XLV-19-Il-70). 109. 

Emhez:demcnts in Delhi tn asuries 
(XLVI-I~n-7o), 83-84. 

Bnginl'l"TS being' sent abreact DY En-
gineers India 1,.11 .• (XLVJ-2-J2-;0), 
106, 

English as me<iium of instrltction in Medical 
college~ (XLV-2-12-7C), 105-06. 

Escape of a R1ISsian invdvr<l in an acci-
dent in Bombav (XLV-~-IJ-70). 
196. 

Export of Iron. (XL\-Jo-Il-,(,). lOr. 
Facilities 10 Schecllllfd Casl<S lind Sche-

cI,de,1 Tribes for sening 'IP of incus tries 
(XLVII-15-12-,O), 1~4· 

Film on .Shrimat' Indira G.lndbi 
(XLV-I9-11-70;, 135-36. 

Financial assistan!;C 10 the wife of NII:ional 
flag inventor (XL Vf-2-12-70). 295· 

F,)reign Collaboration in RII~"\jo In lllstry 
(XLV-IO-1l-7C). 42-4~. 

F,lreign Investment in In1ustrics. (XLVII-
I~~l~-"'C)J I~J. 

F':mds for improving Inigalien Facilities 
in Drought-aft"<cttd areas ill States. 
iXLV-12-I1-70). 136-137. 

F1ln:ls for Small Scaleln ( un;'~. (:)(1' I-
8-1Z-iO). 157. 

Government deciaicn to invest in de-
veloping cJ:\D.rries abroad (XLVI-
2 (-1I-';C',), 42-4). 

Gr a··1t of scholarships in varions c'.dtu'I'al 
tiel"'s (XLVIJ-U-12-iO), 92 , 

Grievances of medically <1e~atcgorised 
run ;j H: std. (XLVI-'!l-U-70). 157-
58. -

Hlla:kin,; cf Pk'lcs. (XLV-9--I1-70), 
65· 

Import of Agricnltural Irnpl. ments and 
their use by Farmers_ (XL V-
19-'11-70), 72. 

Impo3ition of oomicile tax" on non-ci-
tizcn~ in Ceylon (XLV-23-1I-70\ n. 

Inajeq',llt:.' ltieph:>ne channd's between 
'D:lhi and Jaipur, (XLVIJ-t?-n-70), 

117. 

MEENA, SHRJ MEETHA LAL-Co'J/d. , 
Indo--British discus5in abcut FEe. 

(XL VII-14-I2.-iO), 98. 
Israel support to India cn Kashmir 

(XLVI-2-Il-6Co), 116. 
Job-oeieted ducatkn (XL VI: -l€-J::<-:v;, 

29-32· 
Land lak~n back from rdugces after 

allotment in Barmer. Raia.lhn 
(XLVIf-17-12-7oj. 113. 

Letters writlin by Gc\'(rr'.rr (f ~'<'1 
Bengal to former',xtfIual df6irs Minis-
ter reo Ma·jam S"~IL;na (XLVT_ 
7-12-;0), 62. 

Linking of Jaipur with trunk-auto 
Exchange at Delhi. (XLVII-17-Il--70) 
Il9· 

Management of Sambhar Salts Ltd., 
and Salt Based indnstries in Sambhar. 
(XLV-17-n-70). lSI. 

Manufacture of aircraft other than HS-
748 (XLVI-Z-IZ-70), 117. 

Mass reversions of Loco Running Staff 
of Ajmer Division (Western Railway)_ 
(XLVI-8-IZ-70), 159. 

Medium of 1mtruction in Technical 
Colleges (XLVI-27-1I-70), 63-64. 

Memoranda from body-guards and other 
dependants of former rulers for payment 
of their gratUity and provident fund 
(XLV-ll-Il-70), Ill. 

Mills taken over by NaIional Textile 
Corporation (XLVI-25-II-70). 83. 

National dress for Indian officia16 posted 
abroad (XLV-23-11-70). 98. 

Nationalization of Cycle Industry. (XLV 
17-11-70), ISI_ 

Non-Implementation of Telephone Sche-
me in Rajasthan due to Shonage of 
Imtruments. (XLVII-I 7-12-70), J39. 

Notice by Punjab GoVCl1llllmt for 
withdrawal of princely privileges 
(XLV-n-ll-70). 113. 

Oil Refinery at Swlli Madhopur in 
Rajasthan (XLV--9-Il-70), 64· 

Opening of Post Offices in Rajasthan du-
ring J970-71. (XLV-I9-I1-70), J08. 

,Pakistan natioaal living in Vtta! Pradesh 
and Rajasthan after expiry of their pass-
ports (XLV-I8-u-70), 112-113: 

Peaceful political solution of Sino-In dian 
Problems. (XLV--9-I1-70). 64-65· 

Pending (lII!IeB of income tax (XL VII-
Il-Il-70). 93· 

Percentage of rural population covered 
by Family Planning Scheme (XL VII-
14-12-70), l~. 

Price of Rubber. (XLV-rll-n-70). 90. 
Proj«ta \IIIder contracts of f~ agen-

cies (XLVI-25-li-70), 65-66. 
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Lines (Jlipllt Di~) CXLVI- 118-19. 
8-12-70). II9. Working of Suratgarb Farm (XLVI-

Pua:a Houses for Harijans in Rajasthan 3-12-70), 39-40. 
(XLVI-8 ,u-70). 62-63. Yoga instructions to Government em-

Reopening of the Office of BBC in ployees (XLVI-S-12470). 121. 
India (XLVII-14-U-70). 1-9. 

~bat~s Repair to Telephone Lines of 'towns 
around Delhi (XLVI-3-U-1O), 140- RCJXlned serious JXlwer crisis due to steep 
41 (all in the Generation of JXlWet at 
. . Bhakra (CA) (XLVII-lS-I:Z-70), 218, 

Representation by All India Loco Running 220-2,. 
Statf Association about iU-eft'ects of MEGHACHANDRA, SHRI M: 
diesel smoke (XLVI-8-U-70), IsS-59. 
~ id ( ..,. so-K. W. Transmitter for A. I.R. Imphal 

tanon of Pres' ~I 0 .. orfagn (XLV-12-U-70), 169. 
, A~~t on reprding 

British Broadcasting Caporatioo Ajd f« Applied Nutric:wn.l Propamme in 
(XLVII-J4-U-70). 107. Manipur (XLVII-10-12-70), 122. 
~ of CeiIins on lrrtrllatJllent in AJlplicants for elcctric:ity connections in 

Small IIId..uries (XLVlI"';'lr12-70), Manipur (XLV-u-U-70), 103· 
43-4+ Appointment of ENT Pathologist, pecialist 

Scheduled Castes and s..iIeduIed Tfibes in Genc:n.I Hospi.taI, Manipur (XLV-
emplo~ in.nationa\ited banks (XLVII- 16-u-70), 139-40. 
J8-Il-10). 131-33. Bus- aervice affected on Netiooal Hiahway 

SeWng up of A_i TlIDjam a New Or- No. 39 in ADam (XLVII-u-12-10), 
gaDisation in l:ihu (XLV-18-u-70), 138. 
139-40)· CBI invcttiption into the cue of former 

Setting up of Fin8nce CDrparation help Dim:tor of Health .m MedkaI Ser-
fanners (XLVI-4-U-70), uS. 11m, MmipUr (XLV-I6-n-70t. 

141 . 
Setting up of a &wler ald$i State Farm 

. T il Nad (XLVI' ) Chaqa apinst Security Commissioner of 111 am u .-Io-l~7°, Mimipur (XLVI-2'''U'-70), 167. t08. 

Senlement of border disputes 8DIODI ConArmation of Manipar ~rnment 
Stat!!. (XLV -1l'1I-70 l, 112. Employees (XL V-r8-n-70). Zlo-II. 

ntOgien ~~ near Gu/:lrat Construction of New Cadlar Road and 
(XLVII-n-Iz-70). t45- Churachandpur Tipairnukh Road by 

pare puIS of ainnft and Vt;aoymta border roads orpaiution (XL V-
tank (XLVl--,-l~). 1'46. 23-H-70), 136. 

Decline in prices of haodIoom product!l 
Statehood for PondiCbetry (XLVI- (XLVI-a,-u-70), 90. 

25-U"70). ISO. 
Definition (1(" Workman" wtder the F. R. 

Statement of ex-Chief of Atrny Staff 56 (b) (XLV-I8-U-70), SZ-83. 
General P. P. Kumaramanplam Demands of State HaAdloom Coopc:ra-
(XLV-23-tl-7o). 83. tive Soeiety. Maoipur (XLVIl-9-U-70). 

Strikes in West BenpI under PreaideDt'. 91. 
ltulc: (XLV-tZ-U-70), 134-"13~. Dia aI of diJl;U'dcd aerodromes 

Supply of s.~ . s.cds byNa- crrV_23-U -70), J38· 
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of Delhi Rqiori (XLV-l2-I1-70), MUnicipal Board (XLV-.'Z3-U-70), 

. r eo) and Alloy Steel held by Cuctonu 
AudIoritkl (XLVl-8-I.J-70)," ~7· 

Unresistered medkal ~ in me 
countrY (XLVI-'7-u-?O), na. 

. Water Level in Bbakra Reserv,'ir (XLV-
18-11-70), 31. 

WeJfIn afIioIa.in c:enu.l Govenaa.nt 
(XLVII-9-I<MO), 116-IB. 

137· 
ENT Spc:cialist for General HoSpital 

Imphai (XLVII-14-1 ... 1O), t29-3O. 
Employees of Manipur State Tnmaport 

~c:pt suspended for a long time 
(XLVII..wtJ-U-70), 73· 

~~tofGitII 0{ Manipur in Tete-
'~Dopan:mc:nt (XLVI-
3-12-70), 162-63· 
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MEGHACHANDRA, Shri M.: C01ltd,. 

Employment to retrenched worlt-cbarged 
. PWD itatf of Manipur (XLV-

. 23-II-70), 137. 
Engineering staff forl irrigation circle 

Manipur (XLVlI-I6-I2-70). 158, 
E1I:(;a'Sion party of teachers looted by 

anne.:! Nagas on National Highway No. 
39 (XLVI-2-12-70). 101. 

Export of Cinnamon from Mlmipur and 
its price (XLVI-26-U-70). 79. 

Extension of Micro-wave UnIt)o Imphai 
(XLVI-3-I2-70). 164. 

Ex-factory and M"Uket Prices of Corru-
gated Iron Sheets in Manipnr. 
(XLV-17-II-70). 162. 

Financial assistance to Manipur for dis-
placed goldsmiths (XLVl--4-12-70). 
178. 

Functioning of Pancllayati Training 
'Centre, Manipur (XLV-I2-II-70). 
168. 

Implementation of sbops and Establishment 
Act in Manipur (XLV-I9-II-70), 
134· 

Imposition of curfew in Manipur Nonh 
District area (XLV-II-II-70). 101. 

Irrigation Worla in Manipar (XLV-
18-11-70). %1I-I2. 

Manipuri yoaths detained in Tripura 
o:ntral jail (XLV-II-I1-70). 102. 

Maintenance of buses plying on National 
Hig I v., .oi:>. ~Q (XLVII-I1-U-70), 
74· 

.lIt():l-paym~nt of wages to contract labour 
in Manipar (XLV-19-II-70), 136. 

·P~yment of higher pay sadcs to non:-
ID9tticuiate teachers in ManipUI (XLVII-
18-12-70). 103· 

.Payment of hill allowane to central Go-
vernment employees in Manipur (XLVI-
1-12-70), 313-14-

Pay scales of Aasiatant Head Masters in 
Manipar (XLVII-II-12-70). 137· 

'Pay scales of Mllnipur Employees (XLVI-
%-U-70), 312-1). 

'Pi»t graduate scnolanbip to Home Scien-
. c:e students in Manipur (XL VlI-
II-Il-70). 138. 

1"Olt of Chief T. 8. Officer, Manipuf 
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(1I.es.) ,XLVU...,.J4·J2-70), 309-17. 

MENON, SHRI VISWANA1'HA: 

AlIegatiOD' against Bank of India, Lon-
don CX.LVII-IJ-12-1O), 190. 

'Work.-tol"lle' agitation by train (minns 
of Ea5tern. Northern and Central Rail-
ways (XLVI-24-11-70), 113-14. 

]).JbiJtes . 

Reporterl <iecisiC'n t'f the Gove~ment en 
maiority pllrticipat~n in the Fereign 
Oil Companies (CA) (XLVT";"2~"Tl-~O', 
2i3.· . . . 

MI)lIMATA, AGAM DASS.GCRU, 
SHRIMATI 

Pay $cale~ of leet-.ners and prcfe~scrs 
employe" in Medkal c)l1egts ,XL \'1-
7-12-70\ 149· 

Delx#~. 

Behe1ule1. ~i~s .aM Sche'-',lIed Tribes 
Oden (Amendment) BiII: 
Con.sid as reporie.-f b~" J .C. ,h L \'-
23-11-70). 23<:-44· 

MIR;DHA, SHRI ~"\Mj ,N1W","S 

Conferment of Decorations ('nP("r6('ns 
(Abolilion) Bill by Stlri J.B. KsipeJan': 

. .,Consid. (XL VU·n"'u.')o). 2~4-3(4. 

R.etDeath<of SlIri.Lal s.l'.~ 5tlitStri. 
(XLV-U.'t-7tl),.Jfl9..tI'J " 

RcPQ~c:d ~pe 9f two P.tislani, Wl)Inen 
.... ith impottant dO('Ufttentll 1(1 'l'llkislan 

(CA) (xtVl--.f·J2-,6), t~214. 
Reported unearthing of fore'gn exchange 

r«bt' at Bomba! (c.A.) (XLVI-
;a6-n-7o). t~;I-T4.· '" 

MIRM, , SHRI 1lAXAR ALI: 
Cte*ion 6{ oW; 'States-OCL'VIl-o:\-12-~O)' 

17-T9. 
Influx of Refup, from BpI Pakistan 

(XL V-12-1 J-7oi. 8. 



MIRZA SHRl B.-\J{AR ALl: Conul. 
Dqbatq , 

B.O.H.(XLVl-27-Xl-70)~ 24S. 
<,XLVII-Jr-1St-70)' ~39;··U7. 

Scheduled Castes and SCheduled Tribes 
Orders (Am~ndment) Bill: 

Cansid . .,. rtpOrtcd by J.e. (XLVI-
2.4-11-70), 2.10-:73. 

State of U;macl!,el Pradesh, B:I1:, 
Consid. (K.LVII-1S-12-70); 33+-36. 

West Bengal (Pre"'lentioJ:l Of: 'Violent 
Activities) Act, J970 and West Bengal 
l\.Jaintenance of J:'ub/1c Drder Act, 1970 
(R~.) (XLVIl-15-I~70). 258. 
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P~~OII to reProduQ: extracts frOm 
Henderson-Brook's report on N.E.F.A. 
tc~. (XLV-9-II-70), 2t. ! 

Pr~ci' i>roperty occ:apied by eetUral L 
Government in Cantonments. (~L VII-
'l4~,Q-70). ;1.07· ' " ! 

Price Rise rcgiBtercd for fooj' ArUcleiand I' 
oth,cr Conltno;lit~. ~XLV-»tI-70), 
.19." " " 

Production and co.:lsuD,.plion of diesc.I 'oil 
(XLVI-1-I:l-70), 27-)0. ' 

Rolt"M'Zoc» in Education, COI'sei'fttiOBtil 
and Pteii:l"vati.~ aspect of wild life.\XL V 
-19-Jl-70). S. ' , 

Stapp,. bf ~ttniction -.O'I'k it Taid\et-
Fertilizer Plant (XLVII-7-12--70). 
3?-3S· ' 

Welding machine imported by lAC 
(XL VII-r8-12-10). 210-.U. 

DdHulfJ 
Architect Bills : ~\d, as passed by ItS 

(XLVI--2S-11-70J. 308" 
(XLVJ-26-Il-70). 2l~~. " 
Con.ia.C1. (XL VI-3-lZ~70), 2~I, 738"39. 

CoI\fo:tmcnt of D¢COfalors ·on PenoDl 
" ... OOlitioD) ~BilI -. bY 8mi J.B 
.kripalani consid. (XLVII-II -12--70); 
~oo..301---0.4. 

D;E.G., ' (RailwaY') I§J68:-69: (XLVII-
~12-70), 330. 

D.S..9. (R~)mo-71; (XLvIl-
9.J:a-?o).,30. 

Reported cl09are of the daily '8asumali 
and it~ allied publications (C.A.) 
(XLVIl-ro-u-7o),. 188, J91. 

RePorted .tabbing of Mn. Parimal· Ghosh 
and her.:JIII at their residence III Ca!CIltta 

-.- ;{CA:.) €Xl;~~A6~'2-?<» .. U1· ,,.Z 
Soviet UDiot!'1. re~~" rcsittartee to : 

correct lildiali mat>t(C.A.HXLVl-
4·!a·70},:UO·1 I, J'f!6. 

MOHAMED IMAM, SHRI r,': 
Rail,"}' h:eident& due to Remonl of 

"parts'from ~Jincs taken out for niah 

I 

D.E.G. (Railwqa) 1968-69: (XLVlI-
9-13-70). 304-07. , 

as.G. (RailWliY") 1910-7 I :Ois' (XL VI~ 
~1:·-70) 3~7. 

Jepon oftht Oomm1sJion (lIl Mabarashtra-
. M~"a Boundary Disputes. 
(XLVlI-18-[2-70). 266-68, - 27S'76. 
R~ed ~e of the daily ~asumali • 

and Its allied pllbl iClItiotl& (C.A,) (XL VI I 
-I!)-,12-70 ). 19S. 

Sub~l'Sive .'.a.d -viblent ~Ivities in the 
cOuiltt:y(M) (XLV-t8-u-70), %7S-79. 

MOHAMMAD· -ISMAIL, SHRI: 
Ab9lit~on oC Q>ntract and Temporary 
·_·SJWtC\ll of: Labour in Telco, Jamsbcdpur 

(XLVII-17-U-70), 234. 
Arrest of workers of TELCO and TIS CO 

(XLVl'_I6-U·70), 196. 
Benpl.MiII 'Jw.ners' A-ssOCiatiQn', De<'iBian 

tp .. dlsregard. th~ Tripartite Agreement 
(XLV-I8-11~10). ISS, ' • 

Goods Trame debits rai~ in the '- Office 
,~U)!;C,A.O~'TA)a\,Ajmer. rXLVI-

, a-4),Ur70l.; tI). ' 

Rebabililati()~ of Muslim employees of 
Heavy S",IDeel:lD(t Corporation, Ranchi. 
(XLW-74-U~70)... ,ISO~S1. 

Row.ion -or -~y or Calcutta Tramway 
Workt:1'lJ. ,(XLVI-27-1J,-70); Isz-53 

SerUai\eDl of d1spUl:eI inA. V. B. t8cl'0I'V 
Oursapur. (XLV-I9-n~70I. ' 67. 

sfiiu'i:iy Eng;rieeri~J Workers of' West 
Bengal. rXLV-I9-I'I--;rol. 7i. 

S __ DYWor&o& 'of Hlndustan MOtors 
'Limlted, 'Uttarapa~a, West Bengal. 
(XLY,II-17- U -10 ). 78. 
'.: -.;, /" 15' •• $ 

Coal Mineu (Conservation and' Safety) 
AIa1:ndmesn ' Bill.: 
Consid. (XLV-9'1I-70), )04-08. 

D.;£.G, (Rai111oVS) 1968-69 : (XLVII-
,·~a..70), 217-82 

(XLVII-w,..I2-10), 214. 

D.s.G. (Railways) 1970-71 ; CXLVII-
9-[2-70), 277-82. (XLVlJ-to-u-rb), 
214· '. 

Procedu~ for dcalin, with allcg,ationll 
liPin.! outsiders. (XLVIJ-IS-I2-70 ), 
238-39. . . 
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MOHAN SWARUP, SHRI: " '. '. "MOLAHU PARSAD SHRI I Contd 
C!'Itral s;'1'):llsin D:lhi (XLVII-II-I2-70), 

lSI. 

~ MOHSlN, SHRI; 

R~port o'th~ Commission on MaharBllbtra-
M.lor!.K~l'1Ila BOllndllry Disputes 
(X LVII .... 18-12-70), :269-70. 

MOLAHU PRASAD. SHRI: 

Aclt'lOWlejgem~!lt le'ters Ter-ardint! re-
e):n 11 !niario,s of Elayap:rumal COm-
m tte: Se'll toStateGov!mm:nt.(XLV-
17-ll-N). 9;2. 

Ac~iO!l taken on tile Report of the . Com-
minion for BIckwltd Classes. (XLV-
17-II-70), 57. 

~b.il Sltarat Netra Swillar Sangh.New 
D:lhi. (XLYH-I4-12-70). 127-Z9. 

Allurement offered by a Delhi finn for 
Sl!c,.1ring .. jo", in Foreign Coantries. 

(XLV-I,8-1l-10). SS~S6., 

Aa.nual a'fet'. income per family in· 1'ural 
areas (XLY-U-II-70). lIS. 

A":I):ntm~ni of SI:!li()r Investigators .in 
'C!'1tral Sta'jstical Organlss'icm. (XLVII 
-16'12-70), ~II-12, 

A\1pointm:nt 10 the J'Q!t of Junior Traffic 
Assistant in lAC. (XLYI-27-1I-70), 
[9I-~OO. 

Arrears of F..P.F. with Sligar Mill p-wners 
iu UP a:'lj B:tm. (XLVI-z6-I1-70), 
T07-08. 

~rrears of Excise dULY ~iins,t $urar Milh 
in UP a'ld Sihu. (XLY .... 20-IJ-70). 
126-:27· 

Auditing of !\CCO;lU£S of 'Post Offici ,in 
Q)rak'r:.l'lf, UP (XLVI-l-I2~70). rOI-
1J:L 

BogU$:6rm in name; of Jam a F'nance Cor-
poradon, Mo:iinapr. (XLV-rr-If-70), 
116. 

Ceiling on Income. (XLV-
2G-U-70), 34-36. ":. 

Cq:Jl,llI'ssio'l to enquire ,into workint of 
Sugar hiiustry,' (XLV-I1-II-70), 
139-40. 

Cl:d it'ne" f()j' [n.1u,(ria! Dev:lopm'!i<t of 
hllstern UP (XLVU-15-U-70i. 193-
94-

(;Q.n, ~~~e.() •• COl\ P~ection. (XL VII-
17-IZ-70), 6-10. 

Cost ejfec:ivanesl, of ,Fomdy. Planning 
OC.LV-~-I [-70), 142--43. 

Crisis of elec'ricity ClUse!! by scarc'lr of 
:W~eT in P.ehand and Chandra Prabha 
dams. (XLVI-z5:Jl-70), 141. 

DecisiO'l* taken ,b,· Plannittg Commission 
to increase av!nues of e,ml'1oym~nt. 
(XLVI-l5-It-10), 145-46. 

-------------------

Demands of employees of CACO working 
. ·in Cement CorporatiQn ofIndja, (XL V-

I7-Il.·70 ), 94.: 
Development of Bacltward.; . Districts, in 

Sta!eS, (XLV--~11-70). 153-54. 

Distribut101l of Railway: Land to Landles<. 
,(XLVI-4-1l-1O), 76. 

Dues orOelhi Municipal Corporation out-
: 9tatk\inll againstRSS (XL V-ZS-It-70). 
66. 

Duration of stay of ~fficers at one station 
on Northern RlIilway' (XLVI-
~-11-70). 54. 

Enquiry into reported shortages of Urea 
StoclLsjn Fertilizer Factory, Gorakhpur. 
(XLVlI-u-IZ-70), 27-31, 

ExPenditure ,on Dramas played by Railway 
Bmployees and QffiCet's. (XL YI-
24-1I-70). 54-55. 

Filmprojuced byMr. L()uis Malle (.{LV 
-I6-II-70), 75-76. 

Fi"a:ion of Higllest lim't for ceiling on 
urban property. (XLVI-:2-[2-70).87 
&8. 

Four P;,int Programme for providirig 
loans to Farmers. XLVI-27-Il-70). 
zoo-or. 

Goods sold anof amonnt released 
()O.Y-S-Il-70), 109. . 

Implementation of Rec()mmendatio.n.s 
contained in FOlll'[eenth Report of 
A.R.C. (XLV-[S-II-70), 14.1-42. 

ImProvement of National High ways 
with the lusistance Of Internarional 
Development Association CXLYIl-
11-[2-701, 42. . 

Increase in Representation of Scheduled 
Castes and Scheduled Tribes in 
Delhi Administration (XLY-IS-II-70). 
143· . 

in:ii's's EcoJ.omic D;:pendence (XLVI-
2,7~1I-70). 202. 

Inflit:nce of Patwaries an Farmers 
(XLVI-3-12-7o),98. 

Inquiries against persons for withholding 
Nationalisation of Sn:;u In~.nstry in 
UP (XLV-t9-Il-70), 38. 

Interim: r.etief to Central Government 
ettlpioreeS (XLVII-II-IZ-70). 16. 

Issue (If Pass Books to Farmets for their 
hoI iinjts (XL VI-z6-I [-70). 108-09. 

La!ld Problem anof its Solution (XL\,-
19-II-1O),Il9· 

Measures a.iopted to reduce excess ex-
pen.iiture ~XLV-IO-II-10). J4S-49. 

Mealllres alopterl to reduce excess 
ap:tt 1iture on Defence Services (XL V-
Q-tI-70), 143. 
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PRASAD SHRI. MOLAHU : Corttd. 
Measures adopted to. reduce the excess 

expenditure of P01ts and Telegraphs 
Department (XLV-I9-11-70), 119. 

M:>olcha'ld Kh.arati Lal Hoapital;Lajpat 
Nagar, New Delhi (XL VII--14-12-70), ~ 
u~ . : 

Mare yield from Smnll Holdin,s(XLVI 
-3-J2-~O'" 97-98. 

M 1l1ti-purpoSf' Survey of Bastcto Dlstri.ctl 
of U.P. (XLVlI-15-12-70), 194. 

News p:lblished in the ··Dinman' wcekly 
(XLVlI-r6-12-70), 68-69. 

Openingof' POSt Offices in GonkhplU'. 
UP (XLVI-3-l2-70), 99-JOO. 

Orden to Sute Governments ·after de-
-recognilion of former rulen re: .their 
privileges ~XLVn-9-U-70), 164-6S· 

Plan for conslTUction of nati,ODal md 
state highways for tbe period 14)61-81 
challted O·.ll at the CO:l{erencc of State 
Chief Engineers tXLVII-J 1-12-70)' 
lU._ C 

Plans for rural areas (XLVI-25-Il-7o), 
1.46-47. 

Plea:iing of Cases of Railway EmploY«1l 
by Recognised Unions only (XLVI-
8-12-70), 121-22. 

P ,>SIS of vic~ principals in ed!ICadon de-
panment of Delhi Administration 
(XLVII-18-12-70), 107. 

Pre-I.A.S. Coaching Centre in Allahabad 
Univenity (XLV-17-11-1O), !l6. 

Printine of Govemment Publications both 
in Hindi and English (XL V-18-JI'-70\ 
142. 

Problem of distrjb~lti<m tyf land to land-
less (XLV-I9-1I-70), 68. 

Probl~ms of Land Reforms (XL V-
12-11-70), 143-44. 

Problem of Shut Sropper. (XLV-
12-Jl-70), 143. 

Progress in Land Reform~ ,XLV-
I9-II-70), 120. 

Promotion andl'etmanency case. of 
Scheduled Caste senior innstiaalors 
pen-1in, in lncian Statistical Oraani.a-
ilon (XLVII-16-I%-70), .%12--14. 

Promotion in education de'pll1tm~tll of 
Delhi Administration (XLVII-dl-J2-
70), Ill. 

ReCCJ&llition of SC/ST WeH'«N MI~a-
lion in NE. Railway CXLVIJ-
9-12-70), 161-62. 

RecOllllllCIlduion. made at Ccnknnce of 
State Mini.tets cf. trrisaricnalld 
Power (XLVI-::H2-70j. 30S·06. 

aecovery af Gold Bmuilt from the Wife 
()f a Customs Officer (XLV-::o-n-'f0), 
124-2~. 

lteduaioo of ExceSi Bxpenditure In-
curred by Ministry of Finance (XLV-
20-11-70). 12~-21\. 

PRASAD SHRI. MOLAHU: CoHtd. 
Repl'C1entlti(ln from All lndia 1 idi:et 

Checking Siaff Association (XLVJ-
24-11-70). 76'77. 

Reserved quota for SC & ST f(lf p(l£ts 
of post gra!bu.t ~ teachers in'Delhi Ad-
ministratiOD (XLVlI-JI-12-jo), J40. 

Scheduled Castes and Scheduled 'rn'bcs 
in Fertilizer FactOrY at Gorakhpur 
(XLV-I6-U-70) 109-10. 

Sehe+lled Castes Teachen in Scheets-
in Die$C] Locomotive Work, Varanasi 
(XLVI-8-u-70), 122-12). 

Scheme for Collection of Agricultural 
Information (XLV-Il'JI-70), 142. 

ScUm, up cf Departmental Technical 
Tramin, Centrt·q in Different RCrieD$ 
(XL VI--8-12-,ol. 121. 

Scttingup of Industrial Rt-laticns CC1ll-
missions (XLV-I9-Il-70). ';'0. 

"Setting up of Sugar Mills in UP in. Co-
operative, Private and Public Seeton 
(XLVI-:z6-11-70),25-)0. 

Shortage of Doctors in Rural ArcH 
(XLVII-14-U-iO), 98'99. 

-Shortage of En,ineen in . Border R('ads 
OrJlUluation (XLVlI-14-U-70), 99-
JOO. 

SmUSlllinS in India (XLVII-J8-I2-,CI), 
J12-J3· 

Social Boycott of Harijans C'f a villalc 
of Sonepat (XLV-2 ... ·1I·jO), ?~.~!I. 

Steel for Small Scale Induslri£5 (XLV-
10-11-70), 152. 

Stoppage of Expr("iMr.il 11I.ins II (h.&~i 
Chaura ( Nonh-flUt. rn Rai:",ay) 
(XLV-I7-lJ-70), 9~. . 

Survey of Butern Districts ofUuar pr~h 
for IndlUuial Deve!<pment (XLV-
I~JI-70) 149-50. 

~ 

B.O.H. (XLVI-27-JI-70), .2.6!1. (XLVII 
-16-12-70), 277. 

Cellin, on inccme (H.A.H. Dis.) <XLVI-
%-12-10), .. :8-..89. 

D.B.G. (Rail",ays) 1968-69: (XLVII-
9'"12-70), 28$-89. (XLVII-tg.12-';'O). 
Ul. 

D.S.G. (Railways) 19'700'11: ~"L VlI-
9-12-70), 28S--89. 
(XLVIt..::-l0012-70). a2I. 

Scheduled Cast~t ad' Sdtedulcd Tribu 
Orden (Amendment) Bill--Ca:ts1d. II 
reponed by J. C. (XLV-:zo-U-70), 
279"-81. 

MRITYl.JNJA Y PRASAD, SHRI : 
Adverti§fments J.'!lbli.hed by Hinlu5111\ 

Steel Ltd. (XLV-17-1l-':'o\ Je8. 
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MRITYVNJA Y PRASAD, SHRI: CoPlCld. 

Cost of production "r ilon lre,;>t Kiubwu 
mine and loss inCllTr(d on ex·pert thereof 
(XLV-23-Il-'i0), 175. 

Forc~·." marriag~s .·of girls of IndiBll origin 
in Z!lnzibar (XLV-I6-II-70). 184-85. 

FlIncti,)ning of Nalicnalisd and Private 
B!lnks (XLVI-27-n-70), 1I4-1~. 

Increa~e In C(\~ t of primary <" 1'lg6 sold 
by In~ian Dr!lgs and P~.almlictlltkals 
Lt-'. (XLVI-:-I2-7C). 17;'i-;f. 

Increase in price of medical preparations 
due to prohibitive duty (XLV-
23-II -70 ), 174. 

Jhala Ccmmissicn report on tCachini. of 
medicine in Patns Univeuity (X V-
23-11-70), IBo. 

Meeting of Prime Minister with Soviet 
President and Prime Minister CXLV-
23-II-70), 67. 

Murder and Dacoitcs in West Bengal since 
impcsilion cfPresi",nl's Rule (XLV-
18-11-70), 109-10. 

Protest against supply of R'15Sian arms 
to Pakistan (XLV-16-11-70), 185-86. 

Subsidy to NMDC f(\r paying of acctl-
mulated losses (XLVI-2-U-iO), 174-75. 

SlI3ar~e Anears outstanding against 
Sugar Mills and StCps for their pay-
ment to Farmers (XLVI-26-Il-'iO), 
131--33· 

Threats by Naxalite Leader, Charu Ma-
zumdar (XLVI-zS-1I-70), 37-38. 

Threat by Nnalites to Sculptors for 
malting Images of the Goddess Durga 
(XLV-18-u-70), 208. 

[)chatl$ 
Scheduled Castes and Scheduled Tribes 

Orders (AmeDcment) BiIl-
Conlid. as reported by J. C. (XLV-
%3-I1-iO), 29S-300. 

MURAMMAD ISMAIL, SHRI.M. : 
Indian Medicine Central Council Bill: 

Motion to pass (XLVII-Io-12-70), 
260. 

Obituary Referer.ce-
(Death ofShri Tioirumaln Rao) (XLVI-
3Q-II-iO\ S. 

MUHAMMED SHERIFF, SHRI : 
Agr_eemeN for import of Tractors from 

U9tS.R. (XL VII-'17-T:I-70\' 96. 
A.I.R. CO'l~'ruction Win, (XLVI-

3-12-70), 104'05· 
Alleption made by a Union Deputy 

MIDi~ter aboul RSS1s plot to Ie-II Prime 
M inistcr (XL VlI-9- I 2-70), 62-63· 

ML'HAMMED SHERIFF. SHRI: Ccmd. 
Alleged Dvol\'fmer_! of ~ Dy. Mins"er cf 
M~alr,!.tr2 .. ~. s\.mggI! g (XLVII-
16-1:1-70),1;,6-37. 

Allocation of Raw Matetialto Exporting 
Units in Small Scale S.ector (XLV-
IS-II-70), 14i-49. 

AlIest made by Delhi police in connection 
wit b circulation of for gal inter-
national ctlrrency (XLV-li-I-70), 8S. 

Ban on entry of T( mil p'ct UTes in Ceylon 
(XLVII-9-12-70 ), 63. 

BBC relations \\"-tb the Goverrment of 
Ir:dia (XLV-'I6-II-jO). 6,4-65. 

Bill regarding Ccitng on Urban Property 
(XLV-9-lJ-70), 140-41. 

CenTre I universities as catalyst for 
educational development (XLVII-
18-12-70), 142. 

Change in the name of A.I.R., Madras 
(XLV-u-II-70), 39. 

Committee to review deteriorat'ng cor.di-
tion of University Education (XLVI-
27-II-70), nD-UI. 

Decisions tUen at Governors' con-
ference (XLVII-I6-I2-70), II7. 

Delegates to non-aligned summit at 
Lusaka (X,LV-9-II-70), 146-47. 

Demand for staUhood for D~lhi (XL V-
II-U-70). 87. 

\-

Demand from M.Ps. for trade with Russia 
and East European communist coun-
tries through STC (XLVI-z5-n-70). 
43. 

Discussion on Efficiency of Railway System 
(XLV-IO-U-70), 91. 

Enquiry against a person j:'OSillg as a 
member of Parliament in Delhi 
(XL VII-I6-IZ-70), II6. 

Enquiry into 'An Idol ofVinayak' on.8 plot 
ofland earmarked for Mosque (XLV-
II-I-70 ),9O. 

E.S.I. Doctor'S demand 10 raise ex-
penditure per family (XLV-I2-1I-70), 
107-08. 

Export of Silk (XLV-18-II-70), 147. 
Export of non-traditional iUms (XL VII-
- 16-12-70), 9-15. 

Four point programme re : price stabilisa_ 
tion (XLVII-I8-u-70), uS. 

Li!,eralised import and licensing porc.~s 
(XLVl-.z,,-II-70),ISI-S3. 

Lotteries of otber States banned by 
Government of Mahara~htra (XL V-
II-U-70), 89. 

Manufacture of Nylon fabrics and steel 
products in Public Sector (XLVI-
24-1I-70), 153. -
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MUHAMMED SHERIFF, SHllI: C0m4 .. ", _ ,lI4p,~ED SHERIFF. SHRI: C07lC/4. 
Molestation ofaGirl by D.T.U.Conduc-

ton (XLV--aO-lt-1O),-,J"92. ' 
N~d "Cor-esPaUSioll of MediCal elfuaItion 

O!1 lD881iw 8C8Ie .(XLV-I6-U-70), 
. 46-47.,. 
New Printing Press forltaprovill,-QuaJity 

of Stamps (XLVIl-17-n-70),l8. 
-Qlfertiom Adlarya ~ubi 'to amend the 

bO:lk A8:ti Paribha{XL VU ..... ~u .. ,o). 
194· 

<>~Jf~.!i~l~~rri~~~~i_!:{ 
84-85. 

Paradeep port atTected -by crclOJlic'st~ 
(XLVII-r8-12-70).I.p. , . 

Problem. Cfeate-1 fOf financial Inslitutions 
foilow-jugN nionaH'afion of Benks 
(XLVr--a,-li-70),20S'. " 

Projuction of mOre Oil Seeds' (X1:V-
9-11~'O),44· ' 

Pro.!m:tion of Vijayelita tank I.XLVI-
7-U-70), 106. 

~.I.rOr altowine:abOttioo' brJ •. lrK. 
Goftnl'llent under certain' cOnditions 
(XLV-16-11-70),62-63. 
Pi~ '0, dPOrf tilllied 'ba'Danu 

(XLV-I I-I 1-70)"91;" 
ProsecliUOll of enDJ aad",COltom om;cial 

for . brib:!'y;1Di*ecr.IdUc:! 'lIDd dteatina 
: (X.4vU-I6-,~~70),U7. 
Raid''ClIDIIdIlCled"tly Im:omti T_ -Oficen 

in 1.1J4'lbi,uIt (XLV_ao_U-1O), ,~. 
Raids in Ahmedabad 10 aDeatth"black I 

money (X.L VII-18-u-70), 34-3'. . I 
'Rah~" aCcI4'~8d •. tormprtlper,wQddn. I 

'of ""'to~ie: S'Il!a.\S on, " /kailnys 
(XLVI~-I2-70), 101.q. 

Rr.cognitiPn of indiFnous syslems of I 

MediaiDe'(XLV ..... J6-11~70), 134-45. II 
'Revision of pay scales and service . tondi-

tiolJS of CHS'speaal Grade '.' DAliCfOrl 
'. (XLV-9-1 1~10). I4'~46. , 
IUch Fanners owing-'more to Cooptflltive , 

Banks (XLVI--3-la-1o" 62-63. ' I 
salci or arms and 1IIDIll1lDitiOllll by .former I 

rulers (XLV-I1-I1-70), ~4.. I 
Setlins up of ,.aD .Orpnlsation :fOf' . De- I 
'-velopmeftt «'SportnndP~.cel !du~ I 
"tion ~XLVl""4-1~-.70)! 200. I 

~Settin,~p 0( 'Central FUm itlStm. I 
CXr.VII-11-U-70), t6II. 

Settin.J up of a coordirtaJed body for 
·tllJified 'appl'OlCh . tewa'ds . development 
0( North SoternRetioll(XLVI- I 
2S-II-1o), ,6-S7. I 

-Settla,'Ul' of'Healtb 'U1N!Ir"tttiib'j!f the i 
CountTywith:t'bebefii of WHO (XLVII- I 
14-12-70 ),I9Q-9t. I 

Slt~eof Paper'(XLVI~i1-10);lOI0()2. j 

Shortage of printin,paper forTeXl Books 
"·(X~~II-I""""0\;,8-~'-· ... ',' ' 
Smai'ICal Project in Public Sector (XLV-

10-11-70);37-38 . 
Trad~ ",'th Austrlllia (XLVI-2S-U-70), 

ISO-51. 

TniinillJ'PacllitiC'S forlkt Bl'rid (XL Vl-
'H2-70).34-35. 

Topics dilcuued at Co:lferen~ Heeds 
of Public Ulldertak:n,5 held in Delhi 
(XLV-9-U-70),136-37. 

Transfer of Birl. House. New Delhi 
(XLV-23-n-70).61. 

M~B, SHIU H. N. : 
AbOlition of Lc.,ilJI8ti'"e COl.lllciis in 

Ipdia (XLVI....,u-U-70), 22-23. 

AbseDtle oeus dtptomar~ at departure fI()JJ1 
New Delhi and arrival a, New York 
of Prime Minister of Ind:. {XLV;"" 
·:~~1-70).33 •. 

Accul,Dulafioq of uncla'med Dividends ill 
Joint stock Companies (XL V-
:10-11-10).84· 

Aeronautical En,ineet:ina Department 
Of yitd'iIIIIDStJtute of Tecbnol~·. 
Kharqpur (XLVI-21-1J-70), 166-67. 

~ ltat.anent:'byHome Stc!"elary of 
West Benpl Go\-ernment reo murder 
~p.;Jllby Naxal:tes (XLVIJ-
16-"IZ·70),:z3;;·· . . ' 

Allotment of imported care 10 MinIStries 
by S,T.C. (XLV-J8-I1-70), 70. 

Aims_ tt;l$outh.A{riar(XL V--23-11-70) 
92. ' 

Am!It,of~woBiria employee. in .E!niopil 
(XLVI-2-U-70). 201-02. 

Cost' of L,itifatimt (XLV-I7-11-70). no· 

Creation of Dew Steu •. (XLYU-9-12-iO). 
14,. 

Distribution of prOceCdiuit of' Cent'illta-
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Miaietl'i •• by PIB(XLV-I9-U-1O), 
~37.·. ;, 
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in the COluury (XLV-r6-u-7o), ~1-99. 

Films Divi,ioD wilhout a FUm Pt('C(pdng 
,·'U&Oraton of itt 0WIi '(XLV-12-n~7o). 

192. 

Import LiCclJGes(OBClteltet.. (XL'VI--
27-11-70), io-81. 

Imposition ('If -dclti<ile tas "t~t'n':ril !z(nl 
in Ceylon (XLV-Zl-IJ-70). 19. 
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MUKERJEE, SHRI H. N.: Conrd. 
Inability Expressed by Canada to Supply 

Hea\'y Water to Fucl,Ran. PratIP5apr 
P~wer Reactor (XLV-18-u-'7o),trS-I9. 

I' I;ftf11r of, &~i!~~ fr~' Ea.r" Nis~an 
(XLV-U-II-70). 7-8. 
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ZS,U-70), 4-5. 

P !r;ni$;i~n to repro~uce extracts from 
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NJ;.F.A. reverses (XLV-9~Il-70), 

.' 16..:..zS. " - .' , 
Rep)rts regar':Iing Proceedings of Con-
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R~¥ival Qt' .preyentive Detention AI:t in 
W:st B!ngal (XLV-u-Il-70),'Il-I9. 

S~~tj'i1 Nlttition:j>(:)~raillihe f.Jr Children 
of S1!Jm Areas (XLV-I7-II-70). 45. 

StePt UkeBfar' PWpef prel!erv~tiQll of 
In:iian Films (XLV-IZ-11-70). 191-92. 

S!!Pply of seeds of Imp.oved variety to 
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19-II-70),242 • 

s.;pply of vehicles. W:e BIms ~d wieless 
vans to West Bengal (XLVI-2-12-70). 
21. ' 

.'. .,"' . ~ 
With:irawal of US Troops from South 

Korea(XLV-23- [1-70).26. 

Alleged manhandlillg of Sbri K. M. 
Koushik bv Police at Nagpur Railway 
Station (Q,~.); .(XLV-~S'~I-~O). Z42· 

Appeal to Government by former re,'O-
tlltlOOaries an"" freedom fighters for 
miti~tion of their sufferings (<;A) 
tXLVIl-I4-U-70},;tI!i, :H7. ' " 

Conferment of Decorations on Pen'ons 
(:Abolition) Bill by Shri J. B. Kripalani 
CODsid. (XLVII-u-U-70), 270-73· 

Maharathtra Govt .. ~et'V4nt!l' srrllre (XI.. VI 
-~O-I1-?O), uS. . 

Motlot1s' for Ar.llol1mments eXL:\'-
0011-70), 225-26; (XL V-2 3-11-70). 

-o~Q~.~~4, ,216~,. 

M\lrder of Eigiii Persons in 24 Parganas 
DiStrict of West Ben!!al l'n 20th 
Nov~mb:r, IQ70 CSt) (XLV-3;l-1I-70), 
. 1.9l~4, 

i' MUKERJEE, SHRI H. N.: Conc/d, 
O\>j~J.!arL Rejtr.t,n~s (XLV-9-II-70;, 

9-,10. 
Proce~ure' {or Dealing 'with allegations 

Quinst Outsiders (XLVII-I8-11-70), 
. 229 236-38. 
Re: Mil-term Poll '(XLVII-I4-'l2-70), 

234-35· ' 
Reference re: Cvclone' in East Pakistan 

(XLV-16-1l-70),204. 
Report of the Commission on Maha-

rashtra-Mvsore-Kerala-Bombay Di-
sputes (XLVII-18-.I2-70} 274-75 

Reported Closure of the daily 'Bas.trrtati' 
and its allied publicationl {CA)(XL VII-
10-12-70),180-81. 186-87. IQ5. 

Reponed escape Of tu'O Pakistani ""omen 
with imoorrant documents to Pakistan 
lCA', (XLVI-S-U-10), J96. 

Reported Hrike by the )ute Workers in 
West Benp:al (CA) (XLVII-9-I2-70), 
205-08. 

Sports Policy (Dis) (XLVI-8-12-70), 
352 -S5· 

Subversive and violent activities in the 
c:mntry (M) (XLV-IS-II-10). 279-86. 

Sllpreme Court's Judgement on De-
recognition of Ptinces Order (XL VII-
15-12-70).202-03. 

'" .. ,oJ.. 

Unemplovment situation in the connllY 
(XLVl-2 5-II-70).2I4-15. 

West Bengal (Prevention of Violent Ac-
tivities) Act. IQ70 and We-st Benllal 
Maintenance of Public Order AI:t, 1970 
'(Res,) (XLVII'-~4-I2~70).274...sZ, 

MUKERJEE, SHRIMATI SHARDA : ---- . • Admiasion to Medical CQlif$<s in r (Ih 
(XLV-9-II-70).191-9Z •. 

Chairman of Hindustan Aircraft Ltd. 
(XLVI-7-I2"70), 3~· 

Cgriversion of PTJ and othu N(ws Agfn-
cies into Corporaticn (XLVII-
10-12-70). ~0-34. 

Credit to Public Sector (XLVI-'4-12~70\ 
']7. . 

Dillcnssions on m.ntual co-operaticn with 
Japan'. Foreign Minister (XLV-
9~II-70). 189. 

Hospital Facilities to T.B. Patients in 
Delhi (XLV-Q-Il-70).190-91. 

lUegol conversion of fUpeesinto foreign 
exchange (XL VII-l,6-1:-';'O). 91. 

IJT1pact on textile export rl'l~ t,~ rise in 
Nice of raw cotton (XLVI-2-tl-iO). 
300 . 
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Cotocld. 
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D;;:fence Eqmpn,ent (XL V-9-11-70), 
192-93. 
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lI5-11-70),57. 

IsS~l! of Licences for Small Ou:Project 
(XLV-IO-1J-7C), 3!1· 

Loa.'ls to Small Unil5 in Baliward Areas 
(XLV-20-Il-70),I78-79_ 

Oil refinery in Goa (XLV-9-1I-70), 
ISH. 

Permission to reproduce exuacts from 
Henr:!ersOIl Brook's repon on N.E.F.A. 
re~erses (LXV-9-Il-?Q), 18-J9. 

Statement made by the Minister of State 
tor Home Affairs re: implement'ltion 
of lhe decUion at Govenunc:nr 011 
Chanjjgarh (XLVI-2-J2-70). 2&-29. 

Tran5fer 01 black money to Swisa baDb 
(XLVII-l6-I;l-7Q). 95-96. 

Debates 
Conferment of OcCQlations on Penons 

(AbolitiOD) Bill by Shri J. B. Kripalani 
C~id.(XLVl-27-1J-70), 313-1~. 

D.E.G. (Rail'A.·sn) 1968-69 (XLVII-
9-12-70), 324. 

D.S.G. (Railways) J970-71 (XLVII-
9-12-70}, 324-

EstabllromCDt of CottoD Cor.poraticD ';,f 
In:lia (Dia) (XLVn-9-12~7{,). 3$6-57. 

Modifu:ation of Natiaaalised Banks (Ma-
nagement ard Miacellmcou6 p~ 
sions) Scheme, 1910 (M) (XLVIl-
17-12-70), 352-5~. 

Neville Maxwell's book. "India', ChiDa 
War" (SI) (XL VIl-I6-1~-70» z~9-«l. 

Reponed Refutal ~'W Pui<!an to accept 
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Pakistan (C.A.) (XLVI-z7-U-70), 
%40........a. 

West B:npl (Prevention of Violent Acti-
vities) Act, 1970 In'! West Bengal M.in-
tenance of Public Order Act, 1970 
(Res.) (XLVIl-Io-J2-70). 281. 
(XLVII-I5-J2-7Q), 231-39. ~50" 
256-57. 

MULLA, SHRI A. N.: 
Injian Penal Code (Amendment) BUI, 

uno (Amendment of Section 53) 
Int. (XLV-I2-U"70), 269. 

MURTHY, SHRI B. S.: 

IJIdiu Med.icil1e Cerural CmlEIdJ BiD 
(XLVI-4-U-70). %51-52. 

MURTHY SHIU B. S. ; COnld. 
Consid. as passed by_ R.S. (XL VI-

7-12-70), 178-81. (XLVII-lOo-I2-1O), 
U~3I. 

Consid. a. (XLVII-10-IZ-1O).232'-47. 
Motion to pass (X1.VJI-Io-12-?O~ 248, 
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NAHATA, S}lRI AMRIT: 

Louis Malle's filmSMoWD in Cuba <XLV-
16-11-70)· 23. 

IHbales 

B.O.H. (XLV-2o-n-70), 246-47. Motion 
for Adjoumment (XLV-23-1I-70), 

213. 
Ne9ilk Maxwen', book "India', CbiJIa 

Wu" (St.) (XLVll-18-l2~70). 262-63. 

Supreme Court'. Judgement on De--
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NAr.DU.SHRICHENGALRAYA: 
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Atea$ (XLVl-26-n-?Q), 7&-79. 
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(XLVlI-16-12-70). 39-40. 
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(XLVI-27-n-?Q), 135-36. . 
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Construction cost c:batJed by. NedoWl 

Buildillp ColI8tfUCtIoD Corporation 
(XLVl-Z-J2-70), 51. 
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NAIDU. SHRI CHENGALRAYA : Contd. 
Consultation with State Gollerrunents 

rega,ding. distribution of surplus land 
to landless farmers. (XLVI-3-U-70), 
1%.4. 

Conversion of A.I.R. into a Corporation. 
(XLV-lZ-II-70), nZ-I3· 
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(XLVII-J6-12-70), 168. 

Creation of neW States (XLVII-9-I2-70) 
16. 

Credit facilities for modernisation of textile 
mills (XLVI-zS-u-70), 86-87· 

Crisis in West Asia (XLV-13-n-70), 153· 

Declaring of AgricuI.tuIal Industry as 
Major InduStry. (XLV-17-11-70), z8. 

Disposal of imported cars by STC (XL VI-
2-U-70) 59. 

ExpCnditure by Oil and Natural Gas Com-
mission on its Inaugural Functions. 
(XLVII-14-I2-70) 159-60. 

Bxpenditure on Indian delegation to UN 
(XLV--23-II-70) ISS· 

EKP-Ioring Prospects of Export& to Japan 
(XLV-18-II-70) 103-04 

Elcport of aluminium and alummium 
products (XLVII-9-12-70) 153-540 

Ex of Indian Building Material abroad 
3{rVI-.z-U-70) 223-;14· 
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(XLV-IG-U,70) 126-27· 

Facilities to be PJOvided to der: 'ogoised 
ex-rul~ (XLV-1l-1I-70 ) 96. 

Flood dunage and as!iBtance to Hood victiJns 
in different States (XLV-u-ll-70) 
78. 

Foreign Assistance for Dry land Aariculture 
and Ground WBter Sur.ocy (XLVII-
17-I2-70) 20-;14. 

Foreign Control in Cigarette Industry 
(XLV-t7-U-70) 47· 

Functioning of Community Development 
Blocks. (XLV-I2-n-70). 45-46. 

Help offore~ experts to check birtb rat! 
in India (XLVI-2-U-70) 131-31. 

Hotel to be run by India Tourism Deve-
lopment Corporation in N.D.M.C. 
Multistoreyed Building in Chanakya 
Purl. (XLVI--4-I2-70) 167· 

Incentives for work in Hindustan Steel 
F8C[:ries. (XLVI-24-H-70) 6, 7, 8. 

Increase inspeeci of Trains. (XLY-to-lI-
70) uS· 

Indian property seized in Pakistan (XL VI-
2-12-70) 24~· 

N.'\IDU, SHRI CHE."N'GALRAYA : Comd. 
India's relations with West Germany. 

(XLVII-14-12-70) IsS. 
IndG-Nepal tnlde agreement (XL V-I I-I 1-

70) 114-
Land Reforms and distribution of surplus 

land to landless (XLV-19-II-70) 126. 

Maintenance of national highways for 
vehicular trafIic (XLVII-18-12-70) 161. 

Map depicting geological and _jeogra-
phical ~tures of India (XLVII-
18-12-70) 176-77. 

Measures to stop land Grab 
Movement. (XLVI-z6-Il-70) 65-66. 

Mobilization of Paki$tan FOrces on Indo-
Pakistan Borden (XLY-9-II-70) 139-40 

Palaces of Ex-rulers offered to Tourism 
Development Council (XLVI-17-11-70) 
136. 

Plan to Solve Unemployment (XLV-u-
Il-70) 83-84. 

Power ~plY to Industrial Estates around 
Delhi (XLVII-9-12-70) 46-47. 

Prevention of strikes in STC and redress 
of grievances of Staff(XLVI-z-I2-70) Z73 

Production of atomic weapons by India 
(XLV-I6-n-70) 6S-66. 

Project for Tourist Centre at Jaipur. 
(XLVI-4-I2-70) 167. 

Rajasthan Proposal for reclamation of 
Chambal Valley for Rehabilitation of East 
Pak. Refugees (XLVII-17-12-70) 134. 

Recognition of Inrlian system of medicine 
(XLVI-7-12-70) 121. 

Reco~-ery of Income Tax arrears (XLVI-
:Z7-11-iO) 6o-6z. 

Rehabilitation of retired short service Com-
missicocd officers (XLVI-7-12-70) 16-
z~. 

Relief arid Rehabilitation facilities to East 
Bengal Refugees· by State Governments 
(XLV-12-II-70) 133-34-

Replacement of foreign Experts/Engineers 
by Indian in Oil and Natural Gas Com-
mission (XLVII-14-12-70) 158-59. 

Replacement of Obsolete Railway Com-
partments (XLV-I0-II-70; lz5-::6. 

Repon of COIiunittee on Closure Standard 
Motor Company, Madras. (XLVII-IS-
12-70) 31-32. 

Report of Committee on Production of 
Scooters in Public Sector (XLV-Io-II-
70) 127-28. 

Restrictions on entry of Indians into Britain. 
(XLV-9-Il-70) 138-39 .. 

Retrenchment in Drug JI1&!!.Ufacturin 
films after Promulgation of Drugs (pri 
Control) Order (XLVII-I4-12-70), 
49-50· 
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NAlDU. SHRI·bHitNG'ALRAlYil;:-Contd. 
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XLVII-I7-J2-70) J34. 
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70) 19i.··· . 
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T~.Pad between JDdia,. BulpriJ and 
T~ (XLV-18-JI-?O) '~40. 

lJIJdertroUnd nuclear tatl (XLVI-2-12-
70) 226. 

Working of POits and Tdegrapm Otfices 
in JlW1lI ARM. (XLVI-3-U-?O) %22-
23· 
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AcuU lhonase of tnd and but lyra (CA) 
(XLV~1~-12-70) 2IO-JI 

Late running of trains (HAR Dj,.) 
(ilU-!V~18-... 1C), 364-

PctsonaJ .~. 
($hri Morarji Desai) XLVII-n"U-70). 

·:a13· .' . 
Price of Sugarcane (HAM Dil) (XLVI-

2S -JJ-70) 323. 328. 
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NAIPU SlUU>CHBNGA~YA:' COIItd. 
RePorted escape Or two; P;ooitirii women 
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Su~ position and Cane PriCH (Dis) 
(XLVH-I8-u-70) 409-JI. 

NAIK SHRI G. C. : 
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Mines (XLVII-17-12-70) 89. 
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SoeCial ~ contracts awarded in 
baDguapoSl(South ·Eastern Railwayj 
(XLVII-JS-12-70) iJS. 

Survey of Talcher-Bimalprb Railway Line. 
(XLVIJ-IS-12-70) llS· 

NAIR, SHRI N. SREEKANTAN. 

Rep6n Of the Olutm!asion 011 Mahanshtra 
Mysotoe, KeraIa Boundlry DisputeS 
(XLVIl-18-J2-70) 272. 

NAJR,SHRIVASUDEVAN ... 
Additional Barden 911 ·1"u:iijab ·Govemment 

due to inacase in the COlt of Deas Dam 
'~. (XLV-rS';ti-1O) 206-1. 

Aac;cment with u'$.S.R. for· impro\-ing 
""Teehnlc.al tducation (XLVI~7-Jl-70) 
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Dovclor~Ilt of coir ir.dustry (XLVI1-
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27-Il-70) 102. . 
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4-11-70) 194. 
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(XLVI-ll-Il-70) 157-58. 
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(XLVI-26-IJ-70) 123-25. 
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u. S. Plan to solve Indo-China Problem 
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Compensation to F8DIIerS of Punjab due 
to loss lIuffered from. Defe«ive RS009 
Tractor. (XLVII-17-12-70J. 37· 
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P'maIiYdon of annual plan (or 1971-72 
(XLVIJ-r6-12-1O). t49-SO. 

Putiristk fighting Vehicle (XL VI ...... 12-70). 
109· 

HiIbwaY c:omerence held' itt c.n.dL 
(XLV-.20-11-70). 176. 

._---._._ .. -------
\ NARA Y ANAN, SHRl: Comd. 
I Implementation of proposal for Setting up 
" . (>1' Zinc Smel~ Plant at-Visakbapatnam. 
I (XLVII-J4-l2-70), 37-38. , 
I Inclusion of new projects of C 0IJIl<:;i1 of 
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(XLV-Io-n-70), 40-41 

, 
I, 

Louis Malle's films shown in Cuba (XL V- I 
16-1I-70). %D-ZI. 
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B.O.H. (XLVI-n-1I-70), 26~. 
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(Q.P.) (XLV-IZ-I1-70), 219-23. 

Maharashtra Govt. Servants' strike 
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Amen4ment) Bill (XL\'I-26-I1-70), 
223-31. 

Worlcmen's .Cow,pensation (Amendment) 
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(XLV-QTll-70J, 77. 

Double I'tlltv..ay LifIe from x.;l Kode to 
Olavllltot (Southern Railway) (Xl. VII 
-IS-la-70), l~. 
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Eastern Railway' (XLVII-15-I2-70), 
ll}O. 

Supply of Typewriters to Government 
Offices (XLVII-14-12-70), 168-69. 

Telephone dues outstanding from traden 
and Commercial Firma of Delhi (XLVII 
-10-12-70), 162. 

NIRLBP KAUR, SHRIMATI : 
Delay in construetion of Bias dam (XL VI-

2-12-70),325. 
Drilling in Punjab for locating oil and 

gases (XLVI-2-12-70). 203-cl4· 
Indulltrial Units in Punjab (XLVl-

8-12-']0), 93"94-
Industries affected by power shortage in 

Punjab (XL VI--2-12-70), 325-26. 
Demand to bring Delhi gurdwaru under 

gurdwaraact (XLVI-2-12-70), P3-24· 
Project report for TbcinDam (XLVI-

2-12-70), 324· . 
Refusal of passport to Setretar,Y Of .. 1V~VIi 

GurdwBr8 Prabendhak Comn1itt~ \~ 
-2-12-70), ~-o3· 



NlRLsP KAUR. SHlUMATI : Colltd. 
Re~tation for I\utomatic T~ 

EzcbInge atLudbiaDa. (XLVI-
3-U-70J. 176· 

Shortage of pow!r in Punja\) affect'ng 
iGdustrY and agrculture(XLVlI-
9-U-?O}. r68-69. 

o 
ORAON.SHRl KARTlK: 

All tion apinst Shri A. K. Kisku. 
~VII-lJ-12-70), 235-31. 

Arcbitects Bill : 
coosid, as .paaed by R. S. (XLVI-
27-11-70), 211-'78. 

B.O.H. (XLVI 11-12-70). :a46-47. 
Ccaritution (Amendment) Bill (Amend-

ment of articks 330 and 332) by 8hri 
Suraj BbaD: 
Coosid (XLV-U-I1-70), 294-95. 

Indian Medicine Ccottal OJuncii Bill: 
Motion to pII$L (XLVII-lo-U-70), 
259-60. 

Scheduled Castes and Scheduled Tribe 
Orders (AmendmaIl) BiIl-Consid. as 
Reponed by J.e. (XLVI-24-n-70). 
227-42-

PALCHOUDHURI, SHRIMATI ILA: 

A West German ~ regards Goa 
DtuDau aDd Diu .. Ponugueee Territory' 
(XLV -23-11-70) 10]. • 

.Adverse effect on exports due to sboctagoe 
0( raw materials. (XLV -III-11-10). 
170-11. 

Anti-India Pl'Opapnda in Nepal. (XLvrt-
14-U-1O) 30-

Australian and British warahips in the 
Indian Ocean (XLV -16-u-1O) 134-

British JI'OIIP'. vUit to IIIdia fOl' . , 
Indian machine toola iDro UK. ~ 
9-12-10). 173-

Build-up by PakbtaD IICI'OIS ~ 
IiDe in Kubmir. (XLV -9-11-10) 43. 

Ccotnal Aid to Neraji MuIewn and 
Neraii Rescarc:h Bureau (XLVI-
21-11-70), IS. 

Ouba ~ CRP, the Mi1irary Weat 
Benpl Police and NuaIiteI in West 
Bcmpl (XLVII-9-12-70). 113-'" 

C\osUR of Auto-l!xchIn&ea at Calcutta 
without Proper PctIIIIaIon. (XLV -
12-11-10), 4'-44-

<::oint ,trUdC by I1Idian Mint. for 1'IurfIDt. 
(XLVl-27-1J-10).8%-83· 

ConferaIc:e OIl Inu:marionU AiI'Iinee 
operating in india to prcvem: Hijac::king. 
(XLV -20-11-70), 206-07. 

PALCHOUDH _ RI, ·S;·mlMATI ILA 
""'CO"td. 
Conatructi.on of' ciaht rum. for Damodar 

VIlIley Ptojecr to Prevent Destruction 
from Floods. (XLV-IS-Il-70), 171-72-

DaauIp to Crops in Slates due to Flood 
mel its dfects em Food Prodw:tIon. 
(XLV -12-11-10). 131-]2. 

Decline in Indian imIF in. USA (X1.V-
9-11-70). 61 

Demand for Explotation of new oil J'e-' 
serva in India. (XLV-9-U-70), 1~:zI. 

DJacussion on Efticicncy of Railway System, 
(XLV -10-1'70),91. 

Emdus of Indian Nunee to foreiJa COUIl-
tries (XLV-I6-u-70). 101.020 

Bxports through Cakutta Port. (XLV -
20-11-10). 204-05· 

Financial aid to West Benpl for construc-
tion of Houses destroyed in floods. 
(XLV-t6-U-70), ISO-51. 

bnpact on export of Indian tea due to 
. purdue of CeyIoIlese tea by USSR and 
OAR (XLVI -2-12-70). 315-16. 

Import of Pocket size Wireles. TeIeph·me 
'-aiko-60 from USSR.' (XLV-
12-11'70). 132-33. 

IDdian delqption's visit to UK. to promote 
eltJ)Ortll ot Indian Mac:bine Tools 
(XLVII-9-U-70).196-91. 

Internal and E.,n Price (If SuPreml'. 
(XLVII- J 7·t2-1O). ,4-

Inunda'ine of Anklesb\\'ar Oil fieldS 
tXLV -16-1I-70). lSI-52 • 

Laying off of worken in Coal IndllStty in 
West Bengal. (XLV-9-U-1O), 121. 

Lowuing of Postage Rates on Parcels for 
Foreign Countries. (XLV - 3-12-70), 
)8-39. 

Mid-tenn poll in West BenpI (XLVI-
25-n~70). 8. 

New procedure for \\"M18ll sterilisation 
(XLV -23-tl-70). 3'· 

~pamions of &bon hit IIlId nul Israels 
~ of war IPintt tDdia by PatiatlJ\i 
(XLV-l3-11-70), ISl. 

Purdtaae of MinIae-5 Aircraft by PUiIun 
(XLV -9-11-70), 79· 

Railway Eamiogs from Pa.~ md 
Goods TrafIk. (XLV - 10-1 1-70), 91-92. 

ReoJmmeDdationr of IdrlineI Operaton' 
Committee. (XLV -20-11-70), ~..oo. 

Rciiatration of New Comp8lliel. (XLV-
2O-U-70). 66. 

RepoupinJ of protected proareast¥e vi1laIIes 
of Milo hill, into BiMW: Unila (XL'\'I-
a-u-70). 22t. 
~t by Teni IndIm PIIIntert' Alto-

4lMioD for ,1IJ)IJIy. of food8rahw at 
Sublidlzed Rate;: (XLV.:....U.II-1O). 1]2. 



NAME INDEX 

PalChaUdhiri Sh1'imati 1111 : Contd. 
Retrenchment in Medical and Hraltb 

OrJanisation and other DepartatentB 
of Dmdabranya Project. (XLV-
J9-II-70). us. 

Scbeme for Reviva! of Indumial GrOWth-
in West BenpI. (XLV-Io-iJ-70), 89"90-

Setting up camps at NEFA border by 
t;.. Mizo hostiles (XLVI-7-J~-70), 73. 

Setting l1p of Newspaper Finance Corpo-
ration. (XLV-I9-I1-70).41. 

Shifting of Industries from West Bengal 
to tJp (XLV-Io-IJ-70). 37. 

Sites for New .Sted Plants in South.(XLV-
Jo-U-70). 7I-~. 

U.S. Aaaistance to De~ing Countries. 
(XLV-3O-JI-70).Z03~ 

Winding of Central Fisheries Corpo. 
ratiOIL '&LV-I~JI-70). 130. 

Wortlaa of Foreign owued Cigarette Cam-
panies in India. (XLV-lo-n-?O), 
90"91. 

n.batas 
Central Fisheries Corporation (H.A.H.Dis.) 

(XLVIl-I6-U'70). 344-48. 353· . -D.E.G. (General) I~ (XLVI-8-J2-70" 
299-)00. 

D.E.G. (Railwaya) 1968-69(XLVI-8-U-~, 
336-38. __ 

'. D.S.G. (GeneRl) 1970-7J (XLVI-8-I2-70). 
299-)00. 

D.S.G. \Railways) 1910-71 (XLVI8~t:z-?O), 
336-38• I 

Failure of Go~t to prote~ the life 
of Mrs. PBIUl Bose in Calcutta (M). 
(XLV-II-rI-70). 3Il- I S· 

Reported stabbing of Mrs. Patima! Ghosh 
(XL VII-I4-12-70), ~6. 

Reported Strike by. lute Workers In West 
gengal. (CA) (XLVII-9-11-70).213-14. 

Supply of anns to Pakistan by USA and 
USSR (C.A.) (XLV-9-IJ-70), 219-30. 

Unemployment situation in r the COIDltty. 
(XLVI-25-II-70), 2J3,217-J8. 

West Bengal (Prevention of Violent Acti-
vitiel) Act, 1970 ; aDd West Ba!gaJ 

Maintainlnce of Public Order A~, 1970 : 
(Res.) (XL VII-Io-I2-70). 279, 287-92, 
(XLVII-II-11-70) 250-53; (XLVII)-
J5-12-70) 258,260, 268. 

PANDEY, Smu K.N. :1 
eoocenional Assistanc:e from FinaDcial 

Institutions for Small and Medium 
.SeaIe InchIabies. rALVI-2~n-70). 
69-71. 

I 

rANDEY. SHRJ K. N.-Contd. 
• Extension of date for registrlltion cia lDlS 

with custodian of Enemy Property 
(XLVI-~12-70). 331. 

I Indian property seize4 in Pakistan (XLVI-
I 2-12-70), ~5, 
I Revision of frdght for sugar cane, (XLV-
I Io-II-70). 120-21. 

! S~. Position and Cane Price (Dls) 

I (XLVII-J6-12-70). 355-60. 

I 
PANDEY. SHRI SARJOO : 

Consideration of Santapan Committee 
report on National Botanical G81dena, 
Lw:know (XLVII-9-J2-70) J79-

Construction of Bridge over Ganga ncar 
Ghaziplll (U!tar Pradesh) (XLV-
20-U-70). J44-4S. . 

Demolition of R.S.S. Office Building in 
Bcnaras Hindu University Campus. 
(XLV-20-II-70) 39-41 

Distribution of All Waste Land to Land-
less by 1971 (XLV-I~-Il-70). 70. 

Dodsal Pvt. Ltd. (XLVII-J6-12-70), 64-
Dry farming Schemes for Gbaziplll, UP • 

(XLV-12-JI-70), 102-3. 
Foreign Assistance for Dry land Agricul-

ture and Ground Water Survey. (XLVII 
17-12-70). 20-24- . 

Irrigation projects with foreign ColJabcra-
tion (XLV-II-lt-70). 189. 

Level of DD.T. in human body due to 
its \lSe in food preservation. (XLV-
J9-U-70). II. 

Malpraroces in export of leather (XL V-
II-Il-70), 189. 

Meeting of National Board of ScbooI Taxt-
Books held in May, 1970; (XLV-
2o-U-70), 142-44. . 

Policy on the role of the civil section in 
defence production (XLV-x6-n-70), 
199-200. 

Security required t~_set loans from Natio-
nalised Banks. (XLVI-4-12-70). 158. 

Suggestion of Gundu Reo Committee to 
acate Revolving Fund for Suam Industry. 

(XLVI-26-n-70). 42-43· 

Survey of unde!~d watCl resources in 
the ~tty (XLV-23-JI-70). 57· 

Unemployed Agricultural Graduates. 
(XLVIt-17-J2-70) •. ~5· 

Aggrirulntrril Prodllce Cess (Amendment) 
"Bill: Consid. (XLV-:ro-n-70),277-80. 

r Alleged manhandling of Shrl K.M. 
Kaushik by Police at Nagput' Railway 
Station (Q.P.) (XLV-x8-n-70). 252. 



PANDEY. SHIU SARrOO : """'" . 
Coac1w:t of Gonroor of UP in ~t 

CoardWtlon Crisis (M) (XLV -19-11-
70),357-63· 

Sum . Position and Cane Prke (Dis.) 
(XLVlI-t8-13~70), 41~t3· 

PANDEY. SHRI VISHWA NATH : 
W~ supply schemeIln Kunaaad (1{CraIa) 

(XLV-23-1I-']O), 132· 
PANIGRAHI, SHRI CHINTAMANI: 

Price Rise rqpsteml for food Articles 
and other ComUJittce. (XLV-a<>-u-
70),20-21. 

.Ihbtltu 
Tumon t..aw. (A,."...,dment) BiIt, Consid. 

&9 reportIid by s.c. (XLV-l:J-II-70), 
2.49-51. 

"PANT, SHlU KC. : 
Alleaed manhandling of sbri KM. Kou-

&tiD: by Police at NaIpur Railway SIIItion 
(Q.P.). (XLV-18-Il.,a), 241>-41• 

~ to Govw:mmcnt by former revolu-
tlOIlAries and freedom ftlb.teR for miti-
gation of thci.r sufferings (c.A.) (XLVII 
-14-12-70), 21:J-32· 

Code of Criminal Proa:duIe Bill-
Motion for cooc:unenc:e ill RS. recommen-

dation to join ill J.C. (XLVII-18-1:J-70), 
284-86. 

<Aoduct of Governor of U.P. ill recent 
<;oostitutional Crisia(M) (XLV-I9-II-
10), 403-21. t 

Correction of wonn'auon givaI by Prime 
MiDiItcr and Minister of . State for 
HorDe .A.ftiIjn on I~ No~ber> 1970 
cfuriD8 dilCUtsjon on UP Government's 
amduct. (XLV-ao-U-10), 365-66. 

Delhi Police Personnel who participated 
ill April, 1970 agitation (ST) (XLVII-
18-1:J-']O), 280. 

Demand for Statehood for Ddbi. {Dis) 
(XLVI-26-1I-10). 323-32-

p.uur. of Govmunent to prowz the life 
of Mn. Parol Bose in Calama (M) 
(XLV-Jl-II-']O), 353-58• 

MQtloDI for AdjoununeIlts (XLV-9-11-
70),226-21· 
(XLV-23-1I-70), 213-15· Murder of·1»cb! PenodI ia p.. .. 

Disttict of WestBenpJ on· zotb ~=. 
1970- (St). (XLV-a3-Il-70). aIJ9-9o. 

Procedure for DeaIiI:Is With IJkptions 
.,.u.t ClIIIIider'II (XL VlI -18-1:1-70), 
230-31 

Report.. of Commiuion of Inquiry Re. o..m ·.of Shri Deal. Dayal t)'~ya 
(Pja) QU.VII-d-t:J-']O). 393-98. 

1Wpon ·qC.the CoaIllliaiolt.· . on ~
trJ~-Kera1t Boundary DIaputes 
(XLVIl;"'l8-r;z..'VO), 2150 

PANT, SHRI K.C.c-Conui 
11-...1 enc:ircliDa. of the to_ of Metbti-
fi:u~~ fc1.~~ 

16-11-70), 205 - 10. 
Reponed stabbing of Mn. ParimaI Ghosh 

cHI bor SOD at tbeir l'CIideaci: at CaIcatta 
(CA) (XLVII-t~u·1O), D3-]4. 

Situation in ImpbaI. (CA) (XLV-17-U-1'O) 
2 11-28. 
Slate of liimac:lW Pndcah BilL Int. 

(XLVII-Il-U-1O), 2.48-49' 
<ADaid.. (XLVII-I5-u-']O) aSo-86.340-

44-
Cooaicl. a. (XLVII-15-12-70). 34S-SS. 
Mciaon to pau IS amended (XLVII-

15-12-70), 3S6-
Statement of Pacts R.dating to the DelIth 

of Sbri 1AI Babadur Shami. (pL T) 
(XLVII-I8-U-70), 247-52. 

Su~ive and violent activities in the 
COQIltry{M) (XLV-l~U-1o) 315-37. 

West BenpI (preveittion of Violent Acti-
vities) Act, 1970; and West Benaal 
Mlincenmce of Public Order Act. 1970 : 
(Reu) (XLVIl-Io-l2-']O), 276-77· 

(XL VII-15-12.,a) 239- 57, 26.4-65, 210· 
PARMAR, SHRI BHALJILBHAI : 

Construction of new BuiJdiDg of P & T 
0Ilkle at Dahod. District Paocbmabala. 
(XLV - 12-11-70), 57. 

Grant of IIlODOpoly OIl sand to c:oumr1es 
ill (j,Jjarat State. (XLV -9-11-10), 49. 

HouainJ fac;i1ity to P & T employees of 
DIhod, GiJjarat. (XLV - I 2-11-10)" 57--58. 
Post-war Recollltruction HouJina Scheme 

219 in Gujarst. (XL -4 -lI-']O), 49. 
Tribal blocb in States during POurth Plan 

(XLV-Jo-ll-70), ,I-53. 
DlbllUJ 

Sl:beduled Cutes and Sd1tduw Tribes 
.Ordc:r$ (AmC:ndrnent) BiU-Omaid. ,IS 
reported by J.C. (XLV -23-U-70), 
214-7'. 

PARMAR. SHlU D.R.. 
AwardiQa. of .oaQaaaI &warda . OIl Republic o.y (XLVII-16-U-1O), 65-66-

IHbatu 
Wwdulcd Cuta and ScbeduJecI Tribet 

Qrden(Amc;u.dlDenl) .~, IS 
1'I:pOtled by J.e. (XLV-2)-1I-70), 
215-78. 

PARTAP SINOH. SHRI : 
Demolition of compciuU ..u at SitabaD, 

DiItriI:t MahIIu In HimId1a1 Pndctb 
.(XL'lII-I6-Ujf~-08. 

e.O.H. (XLV -20-il-70), 2of7.-48· 
Srste of HDbacbal ...... BiJL ColIaId. 

(XLVlI-lS-I2-']O). 2<)1-94. 



PATEL, SHRI BABURAO: 
Accidents ill H.E.Co RapclU:CXLVlI-

15-12-70),53. 
Agri~ laad hdd.m uc;:eu of QIIiling 

by M.Ps. (XLVII-Io-IZ-70). 60. 
Alien Pathanll and Kabuliwallas from 

Paki,stan &n4 Afg~ ~ in 
Money lending (XLVI-z-u-to), :n6. 

All India Radio Commercial Broadcasts 
(XLV-I9-II-70), S5. • 

Allqed poIIIIeSSion of teD rupee OOUIlter-
feit cunency notes (XLVII-IS-n-7o) 
55-56. 

Alledgai sak: of Russian TractOR by 
farmers of Gondia at black ~ price 
to Punjab fanners. '(XLV-12-U-70), 
53-54, 

Appointment of Ditector Central Secreta-
riat Library, New Delhi (XLV-20-II-
70), ISS 

Appointment of Former Cbainnan of Life 
Insurance Corporation in MIs Voltas 
Limited. (XLVI-27-II-70), 68-69. 

Appointment to Posts of Director and 
Aninant Director of National Museum 
New Delhi (XLV-20-I1-70), 154. 

Attests for manufacturing illegal firearms 
in Raml'Ur (XLVlI-!)-I2-70), 52-53. 

Arrest made under Untouchability (Offen-
ces) Act, 1955. (XLVI-8-I2-70). 48. 

As$llult on P~ by R.P.F. Penoo.nd. 
(XLV-Io-U-70), 60-61. 

Assistance to Rajasthan for F~ Relief 
Works, (XLVI-4-I2-7o), 46· 

Attack on Gborpadi police station by Mahar 
rqiment in PQ0D8 (XLV-I6-U-70) 41-
41.· 

Automatic brick-making plant with Ruma-
nian Collaboration, (XLVI-Z4-II-70). 
33-54· 

.Bacon Factories (XLVI-»-u-70),60-61.. 
Birth of dcieaive babies as a result of using 

tranqUilizers (XLVI-7-U"70), 55· 
Boycott of AIR by Goa GoYtmment. 

(XLVI-27-II-70),42, 

Buffer stock ofsupr. (XLV-u-n-7o),54· 
Cues of murder and kidnapping by (\acoit8 

of Madhya Pradesh and Uttar Pradesh 
(XLVI-2-12-70), 215-16. 

Complaints about RS-09 Tncton received 
from G.D.R. (XLVI-3-I2-70). 55-56 

cOmplaints apiDst uae of aub-atandard 
cement in housing projects (XLV- ! 

23- U -70),51• 
Con atrUCtion of cinemas in Afab..ustan 

anel Mauritius by lMPEC (XL V-
n-JI-7o), 55· 

ConsuJtancy Charies paid to Foreign 
Finns by RE.e.·R.nchL (XLVII-
15-12-70), 53-54· 

PATEL, SHRI BABURAO: Contd. 
Consultative Committee Meetings held 

outside Delhi (XLV-ZO-U-70), 6!rfjI. 
Conversions in Rajasthan (XLVII-

16-12-70). 56. 
Damage .to Cropa in. UP due to Rates 

(XLvI1;"'17-I2-70),1-5. . 
Delegations of .musicians etc. sent abroad 

by AIR (XLV-I2-Il-70). 56. 
~ sent abroad by Defence 

Ministry, (XLV-I}-II-70), 45-46. 
Directors and Assistant Direc;tQrs of 

Delhi T. V. Station, (XLVlI-17-12-70), 
56. 

Du.ppearance of Ship carrying ~e 
ArIm. AmmUDition and Maoistl.itera-
wre from Calcutta Port, (XLVI-
4-12-70), 48. 

Educated Unemployed Regis.'U rued with 
Employment Exchange, (XL V1-
26-11-10),56-58. 

Employment of judges of S)lpfC'UI.e Court 
after retirement. (XLV-II-II-70). S~. 

~diture on advertising . C8IIIPIien 
of Hindustan Steel Limited. (XLVI-
Z4 - Il-70), 95-96. . 

Explosion of a crude bomb at the residence 
of Dr, T.S. Gulrajani in the OItnpUS 
of IVRI (XLVII-16-I2-70), 54-55. 

Film Producer found selling imported 
raw films in black market (XLVI-
25-11-70), 48. 

Financial assistance to Rajasthan (XLVII 
-18-12-10), 51-52. 

Financial help to Tamil Nadu textile 
mills (XLVII-I}-I2-70), 52.' 

Fire in the Foundty Forae Plant of REC, 
Ranchi. (XLVII-I5-12-70). 52-53· 

Forced collection of money by under 
~d Nagas in Nagaland and Manipur 
(XLV-I6-U-70), 69-70. 

Fon:ign Visits made by Secrewy and 
Oftice Bearers of Sangeet Natak 
Akademi. (XLV-ZO-Il-70), 55-56. 

ltorged Air India Tickets discovered 
ac.lring Flights to Tokyo at the time 
of Ihpo "70". (XLVI-Z7-II-70), 
124-25. 

IUCD Programmes. (XLVII-14-I2-70). 
55-56. 

Import of druss and vitamins by STC 
(XLVlI-I6-12-70), 5S~S6. 

Import of Rice and Wl:Jeat. (JeLVI-
»-n-70), 60. 

Ind:ans abroad who lost their Indian 
citiz.ensh,p (XLV....25-IJ-70 , 45-46. 

Indian Delegates to CODJt'CSS of Afro-
Asian I~c OIpnilllltion held at 
Bandung. (XLV-9-II-70. 46· ,---



PATEL, SHIU BABURAO: Cotud. 
IZIdiIms not pamiued to leave .BunDa 

(XLVI--7~IZ-']Q), 57. 

Mechanical Cow developed by a Bddsh 
Maauracturer (XL VI-3-12-70),41-42. 

Memorandum submitted by MUltimM.Pa. 
rqardiJls A.Iip.rh Muslim UoiYcnity 
(XLVI--4-12-70), 74-

Nev.' Muslim Oqanisltians in KcnIa 
(XLV-JJ-lJ-']Q), 158. 

Norma for PoatiDg SlId TIlIftIfcn of 
Officen (XL V-I8-11-?O), 131-32-

Nuclau explosioo conducted by Qina 
and Soviet Union (XLVIl-9-12-']Q). 
139-40· 

Officials of fenilizer corporation of India 
involved in bribery CIIIIeI (XLV-
23-U-70), 50. 

om Polio YaCdDe (XLVI-7-12-70), 56. 
Orders placed with Project Department 

of HAC. by Delhi Municipal C0rpo-
ration (XLVIl-15-J2-70), 53-'" 

Overdraftl by State. (XLVII-n-12-70). 
52. 

Ovcrinvoicing of hides md &kina import 
(XL~-12-70), 213-14-

0wniDI of a Palatial BuDaa10w by a 
smuagJer in Gujuat (XLVD-I8-U-70), 
SS· 

Penon fOund with c:umncy notes In 
M.IdJu (XLVII-9-12-70), ,1-,2. 
~ of Atanra PIC8COD lind 

EDara SaIlpnBel (XLVIl-lf-J2-70), 
39· 

PATEL. SHlU BABURAO-CCII:td. 
PIoper diatriJNtia.n of. Seeds by N.atiOD&J 

Seed8 CorPonIiob (XLVII-Io-I2-70), 
66. 

ProIeIt Jodaed with the GovemmeDl of 
Zaaz:ibc .• for<:ed lIIIIriqeI of 
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audiblein Rajasthan. (XL V-I9-1 I-70) 
44· 

Canellation of Orders for import of Tract or 
from East Germany pending removal 
of defects. (XLV-I2-1I-10), I64-6S· 

Cease-Fire in MiddleEast. (XLV·-9-lI-10) 
103-04· 

Change in law for grlllt of citizenship to 
Indians in Ceylon (XLV-18-1I-1O), 
161.68. 

Collection of Commission from Loan 
Sedters by Self-appointment Agents in 
Madhya Pradesh. (XLVI 21-II'70), 
1 56-S7· 

Construction of Bokaro Steel Plant. 
(XLV-Io-n'1o), 186-87. 

Conscruction of houses in urban and 
rural areas during the Fourth Five 
Year Plan, (XLVI-2-12-70), 1;&7-29· 

ContrOl of barter deals through Public 
Sector. (XLV-IS'JI'10), 48-49. 

Death of East Pak Refugees in Dooli 
Camp. (XLVII-IO-U'70), 173· 

Declaration of Emergency in Calcutta 
Port. (XLVII-17'I2-70), 2:&1. 

Decline in rate of . profitability of nationa-
lised banks. (XLVII-Il-U'70), 97. 

Demand for Boundary Commission oy 
Nagaland. (XLVII-9-u -70),96-91. 

Demand for inereallCd Financial Assistance 
for Uttar Pradesh. (XLV-Zo-U'1O), 
153-S4· 

Details of officials includinS police clerks 
and office ,iliff stabbed to death in 
Calcutta. (XLVI-:ZS·U-70), 36-37. 
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PATODIA, SHRI D.N.-GOItfa. 
Development of backward districts. 

(XLV-:lS-II'70), 138-39: 

Different timinp of announcement of 
results of Higher Secondary Examina-
tion. (XLVIL-u·U-1O), 99. 

Meet of High· Yielding Crop Cultivation 
on Soil. (XLVI-3-I2'70), 60-61. 

EmJ!~yment of demobbed army penonne 1 
(XLVII-9-I2-1O), 89-90. 

Enquiry into purchase of defective tractors 
from German Democratic Republic. 
(XLV-U-U'70), :IS 

Eradication of small pox in the country. 
(XLVI-7-U'10), 104-

Estimate of procurement. (XL VII-, 
17'U,1O), 153. 

Eviction of Indians from Nepal. (XL VI-
7-12-70), lIS. 

Expansion of Bhilai Steel Plant. (XL VII-
IS-U-1O), 114-

Export of spare parts for Railways. 
(XLVII-9-12-70), 90-91. 

Facilities to be provided to de. recognised 
ex·rulers. (XLV-n-Il-70), 96. 

Pall in Industrial Production. (XLV-
11'U'70), 43· 

Fall in Industrial Production. (XLV-
10-11'70), 181-88. 

Fall in Investment. (XLVII-IS' I 2-70), 
113-14-

Growth in National Income. during 
197Q-71. (XLVI-2-U'70), 246-47. 

Guidelines for Investment by Life Insurance 
Corporation. (XLVI-27-U-70), 156. 

Import of Trawlers. (XLVI-3-12'10) 
ISI-52· 

Inadequate Finlilcial Assistance for 
relief to flood-affected areas in West 
Bengal. (XLVI-4-I2-70), 51. 

Increase in growth rate of Employment. 
(XLVI-3-U-70), 40-41. 

Increase in price of Post Cards. (XLVII-
100U'70), 43-

Increase in Unemployment in West Bengal 
(XLVI-26-u-70), 1-13· 
In~ in water Rates to meet Finances 

ofIrrigation Project. (XLV-18,u-10), 
19S~· 

Indian Ambassador's talks with the 
Chinese envoy at Cairo. (XLV-
9-n-1O), 87. 

Indian Girls working as Nuns in Rome. 
(XLVII-14-U-10), Uo-:ll. 

Infiltration of Naxalite elements in Indian 
Navy Ships. (XLVII-9-12-1O),8S. 

Issue of identity cenlfi.cates to Sbri B.P. 
Koirala. (XLVI ..... 2-12-70), 1.21. 



PATODtA, SHlU D. N.-c.r4; ! 
16lRlC of ~ bIftOow from BIa't PIkittan 

in U.N. Geaeral· AaembIy;(XLV-
9-Il-70), 104-

XachchaUw iallmd ~ (XLVI-
4-u-7O). 'J6--97. . . 

LabourRdatiom in Durpput Steel 
Plant. (XLV-xo-n~,o), 185-416 

Live ProgramJnes over T. V. <XL VII-
17-13-70), IS3. . 

Leans given by Natiamliscd· Banb in 
Madhl'll Prad_ (XLVI-27-Il-1O), 
IS7· 

LoctolU'in Steel MeItiDa ShQp in Dm:p-
pur Sled Plant. (XLV-Io-n-70), 
184-85· 

Mislmdentamding in NcpeI about Indian 
supplies. (XLVII-I6-t2-70), 77. 

Murder of Shri R.R. Bitwas. Sco:etary. 
Legi&lative Department of West BeQpl 
Government. (XLVII-I6-I.~-70), 
137-138. 

Nualites' Plan for a It:Iq march from 
Micbiapur to PuruIia. (XLVI_-12-70). 
246. 

New Channds of Promotion for Train 
clerb and Yard IDIISters. OCLVI-
8-12-70), 176'77. 

New procedure ev~d for .peedy 
implementation of Indo-Ceylonpm. 
(XLVI-2-12-70h 41. 

New scales of Calcutta Uniwnity Tachen. 
(XLVII-n-12-70), 98. 

Non-supply of uniforms to Railway 
Employen. (XLVI-24-JJ-70), 94-95. 

Non-utilisation of fund. provided Cor 
Family Plluminl by Bihu. (XLVI ...... 
7-12-80), . JL4-

Offici8Js' delegation to Sailon. (XLV- I' 
23-11,70), '72. 

OveTdrUts by SUItft. (XLV- I 
27-11-70), 146-47. .1' 

PettonslWled ad inj1ll'f!d ~ . 
comm11IIIIl riots in Bombay. (XLVI-
2!-11~70),~. 

Pen1ing ~j01h for ~ria1 Liaen-
c:t. (XLV-Jo-ll-70).181-82 

PATODIA. SHlU D. N~. 
Plan for Converlion of Rajasthan Desert 

into Puture in 12 year" (XL VI-
3-12-70). J S2-!!3.' 

Police ·protection for hold ina annual exa-
mination in West Bengal. (XL VII-
18-1%-70). 69-70. 

Policy fOJ RC~t1litment in Pubac Under-
tuinp. (XLV-:20-J 1-70). 

Price Rise registered fin food Article.s and 
othc-r Commodities. (XLV-:ZO-II-70) 
18. • 

PrOblem of _teT lOgJ!!t1! in Calcutta and 
its Neighbourhood. (XLVlI-1 4- 1:Z-iO), 
7!>-76. . 

Procedure for supplying copies cf LeueDS 
etc .. to C<lrrcspOilcience Course Students 
ofRI;aslhan by Delhi Unh<ersitv_ 
XLV--:za-U-70). J 51-;12. . 

PrOClUemcnt tat8Ct 01 Km.ritaop in 
Ra;aathlill. . (XLVII-Io-U-jO). 11 J 

Production of Con~umc-r Goods in 
PliNk Sector. (XLV-JO-n-7o). 
188-8~. : 

Production of ProteiD food by F.C.1. 
(XLVU-Ja-12-70\ II). 

Proponl for Raia5tban Drought Rdicf 
WOrlt. (XLVI-.26-JJ-70), 80" 

Proposed closure of branches ofM/s. Marin 
Burn and Company in We~t Btng .. 1. 
CXLV-I 7-Jl-70). 104. 

Purchase of Canberra Jets frem New 
. Zealand. (XLVIl-14-1:Z-":C.;. I:l4-;~. 

Rail Accident SI BhubaDeawar Railwav 
StSlion. (XLVI-8-J2-70j. 179- . 

Raising issue. of mass genoci"e 01 Tibet 
in the UNO. (XLV-9-1I-70) .. 42"143. 

Raisin, of Marriagea.ble Aile Lmit. 
(XLVII-14-12-70). 9!'i. 

Recommendations made by NCAER cn 
export potential (XLVI-:ZS-IJ-iO). 
133-38. . 

ReptrSlion of Companies under Mono-
poli.e5 IIIId Restricth'e Trade Practices 

Act. (XLVl-27-1I-7C), iS4 
Reluation in Import Licensing Restrict-

ions. (XLV-J8-11-70), 146-47. 
Reqpening of Foreign Cultural Ccutres in 

India. (XLVII-14-J2-70). ll9-20. 

Repaymcm of Foreicn loans. (XL Vl-
27-U-70). l54-s.s. 

"Reported Fault with the Accollntin.l Pro-
cedure of the Railways. (XL \'1-
8-I2 .. '1()). 1'17~'78. 

Regu~T for del'lyjnj C1U' force in Bihar 
(XLVn~16-t:i-70). 12r. 
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Revision of proceduufor sale and resate of 

tractors. (XLVII-Io-U-70), lIZ. 

Rice Production. (XLVI-Z6-IJ-70). 80-81. 
Rile in price of Consumer Goods in the 

Capital. lXL VI-24-JJ-70), 63-64. 
Sale of Industrial Goods in Rural ArU5. 

tXLVI-8-J2-70), 178. 
Scheme,to improve industrial "Iationa and 

pr:lductivity in Public Undertakings. 
(XLV-19-JI-70). 140. 

Scope: of AIR publicity media. (XLV-
19-IJ-70). 70. 

Selection of districts for Developalent, 
State-wille. (XL VI-3-U-70), 147-50. 

Setting up of a Banana Corporation. (XL-
VII, 16-12-70). 80-81. . _ 

Setting uP of Ancillary Industries by 
Public Sector Undertakings. (XLV-
9-11-70), 93-94·' 

cUing uP of Naptha basc:d fertilizer units. 
(XLV-I6-11-70). 166-67_ 

.,read of special type of Flu in Delhi. 
(XLV-9-IJ-70). r05-06. 

Steps to check deoline in Growth Rate of 
Wh 'at through High yielding Vareity of 
Seeds. (XLV-19-11-70), 140. 

Steps to counter wrong image created 
about India by films of foreign TV com-
panies. (XLVI-7-12-70), 42. 

Steps to do away with separate ftag en J arntnu 
and Kashmir Government. (XL VI-
2-12-70), 24'7"48. 

SUPl'ly of atomic war!tcBdlweapons to Pa1Iiis-
taD by Cbfna (XLV-16-II-70), 166 

Supply of Machines by H.E.C. Ranchi: 
(XLV-I 7-11-70), 106. 

Supply CY! Rice by Thailand. (Xl.V-
12-II-70). 16,5. 

Supply of vehicles, fire arms and wireless 
vans to West Bcn'Sal. (XLVI-2-U-?0). 
14-2 3. 

Supporting to land grab movement by rallio 
Mos(;OW.<XLV-16-Il-70), 41-

. Survey fpr unqer~d water Resources 
in Raj8lthan. (XLV-.u-n-70).76*77. 

Suspension ofiarrillg peace miHion(XL V-
23-11-70), 170. 

TaUt of PM's of India and UK at New 
York. (XLV'-23-IJ-70), 169· 

Tripartite agreement amon, India, UAR 
and Yogoslavia. (XLV-17-II-70), lOS. 

U.K.'s Entrv into European Common 
Market. (XLV-20-II-70). 43-4+ 

U.S. 'Plan tosolve Indo-China Problem 
(XLV--9-1I-70). )02.,03· 

PATODIA, SHRI D.N.-Contd. 
Uniformity in regard to the ute of flap by 
. heam of the States. (XLVr'-2-12~70), 

247· 
Utilization of Scrap IrOll.. (XLVI-

24,-IJ-70), 47-48. 
Utilisation of Servicc8 of Sadhus to Chr ck 

Pilferage of Wagons at some stati.ons, 
(XLVII-I.5-I2-70), I2I-U. 

Working of Steel Plants in the Public 
Sector. (XLVII-IS~I2-iO\ 48-49. 

Debaus 

Failure of Govemmcnt to protEct the life 
of Mrs. Parol Bosc in Calcutta (M). 
(XLV-Il-Il-70). 308-11. 

Modification of Nationalised Bws (Ma-
nagement and Miscellanecus Pro~isi( ToS). 
Scheme, t97o(M) (XLVII-J6-12-70 , 
279-80,300-07. 

PERSONAL EXPLANATION-
(Shri Mbrarji Desai) (XLVII--ll"12-7o) 
221. 

Reported unearthing of foreien exchange 
racket at Bombay (C.A.). (XL VI-
26-1I-70). 206-07. 

Supply of arms to Pakistan by USA Lnd 
USSR.(C.A.tXLV-9-II-70), 214-19· 

PRABODH CHANDRA, SHRI: 
Demand by textile industry for UpWllI d 

revision of prices of controlled cloth. 
(XLVI-2~-1I-70). 20. 

Pavmcnt ot Income Tax b\' Shri H. D' 
Mundhra. (XLVI-27-li-70). 31. 

Debates 
Impact of Drugs (Priccs Control) Order en 

prices of drugs (H.A.H.Dir..). (XLV-
16-11-70), 332. 

! RepDtted Strike by Jute Workers in ~;~st i B~gli1. (CA). (XLVIl-9- 12-;<..;. 218. 

I- PRA,MANIK, SHRI J.N.: 
Scheduled Castes and Schedulrd Tribe 

I Orders (Amendment) Bill :~consid. as 
I Reported by J. C. (XLVI-24-Il-,o). 
\ 2S7· 

Q 
\ 
I 
I 

QURESHI, SHRI MOHD. SHAFf: 
Correction of Answer to SUPPh:men1aries. 

on S. Q. No. 728 Re. Compensation 
to FBIIlilies of Employus £f H FC. 
Ranchi.(XLVI-24-I1-70), 195· 

R 
RAGHU RAMAIAH, SHRI : 

B.O.H. ~ V-I2-U-70). 226-:Z". 235 
(XLV)-lO-II-70). t238-39, 2S0 



4 16 

MOHU KAMAIAH. SHlU-Cott,.!. I RAJDBV SINGH, SHRt: Conrd. 
(XL VI~7'::i 1-70). 25&;'59. 267-68. 
(XL VI-4-' I I-10). za9. 239-40. ~s. 
(XLVII-Il-U-70). 2J8-39.247. 
(XLVlI-US-t2-70).270-71. 
Blcc:tion to B1timaEel Committee eM) 

(XL VI-&;'U-70), .aao-21 
M.V. ~tra (ST) (XLVII-

18-U-70). lI80. 
Re. Mid-term Poll (XLVII-14-12-70). 

239-40. 
Publication of CIlPUJ)pd matter (XL VI-

24-11-70). 173. 
Reponed dilappearance of S. S. 

M'abajellllitn (CA) (XLV-:ao-IJ-70), 
2Z2-:&S. 

Salaries and Allow_eel of 0fIicen of 
Parliament (Amendment) Bill. 
Comic!. (XLVI-3-12-70). 252-253. 
265-67. 
Cond4 d. (XLVI- 3- l a-?O). 269-'7'00 
Motion 10 pass (XLVI-3-13-70). 
270-"Po 

TwdfthRcport of Committee of PriYileps 
(M) (XLV-3-13-70). 453. 

VotillJ on Constitution (TweDty fourth 
Amendment) Bill (XLVI-:z6-U-70), 
230-

RAJ DEY SINGH, SHlU I 
Ac:hivement ofldf-sufficiency in respect 

ofspare partS for lircraft aDd l8nb 
(XLV-g-lJ-?O), 41-42-

Acquisition ofland bJDelhi Ad~Di6-
tration in Delhi (XLV-z..t:I-70). 172. 

Admission to medical cOllqes (XL VI-
Z-12-70), 171-12. 

Aid toSlala received f'romlntcratdional 
Development AllOCiAtlon (XLVI-
4-12-70), 172. ' 

AI.iatan« by USAID for a project of 
WIler in Nannada Balin (XLVJI-
16-1z..7Z). 1~9-40. 

CabarCl Danca in Dclhi Hotell 
(XLV-18~1I-70), 29:"33. 

Central too:! relief u) Jounpur (UP) 
(XLVI -2-12-70), 340-42. 

Central help for d~lornnent of Uttar 
Pradatl (XLV-ll-IJ~70), 20J •. 

Civilian ajrc:raft requirement. (XLVII-
ll-ta*10), 113· . I 

OOlinl doWn of firms producinl rllCliOi I 
in small scale lector fXLV-lJ-II-70j, . 

C:~'OIilion of police force ill Metro- ·1' 
poUlan citlee(XLVI-9-I2-70). 94-

Condition of Tibutan Refupa in .~aldI 
CII1IPI (XLVI-17-2-70). 113· . 

Conferraentof RIght Or Tenure on Land. 
laa people haviq no Homestead land 
(XLV-I3-Jl-70). U4.25. , 

Cooperation of political parties in malin-
taining law and order ap!nst Com:.. 
lIiIunalbm (XLVI-z-I2-70). 1~9-40. 

Declarinl of Aaricultural Industry II 
Major IndulCr). (XLV-J1-11-70). 22. 

Deficit Bud&eta of Sttde GovunmeDlS 
(XLVI-4-IZ-70). 173-

Delay caused by contract on In the cons-
tnaction of Bobro Steel PlaAt (XLVI- • 
8-12-1970), 6-14· 

Delay in DeHvery of Postal Articles in 
ViUqe of Babatpur, District Varanlli 
U. P. (XLVI-3-12-70). 164-

Dependence of Indian Institute of PubJic 
~. Administration on US aid (XLVlI-

11-12-70). 9'. 
Disposal of Accumulated Stac:kes of Sugar 

(XLV-12-1l-70), 100-Z. 
Driven, Station Masten, Assistant Sta-

tion Mllten and Guardl held responsible. 
for collilion andb llYCItinl colli.ion of 
trains (XLVlI-rS-IZ-70), 100--2. 
~Ilt giveD to set up indllstriea 

in nualereae (XLVI-8-12-70), 
141-42. . 

Enquiry into dIOIPlaim o{ iruaular postal 
del Ivery in Alambqb. Luckno.- (XL- ~ 
VII-17 1270), 247. 

Bsport of Compouents and Spares of 
Trcar to CZecboslovakia (XL VlI-
17-12'70), 101. 

Export of small scale industry IIOOdI 
I~ STC (XLVI--zS-tl-70), 
I o. 

Export of textile machinery 
(XLVI-as-n-70 ), 171-?8-

abroad 
.~ 

Forcible cOllection of man!:y. rati~' and 
recruitment for ··Federa' Nap' army 
by underFound Nap HOI1ilel 
(XLV-9-11-70), 101. 

Gaps in Aarfc:ulture in !lie of Iniptlon 
Pac:I1ttiel Hi8i'UJdUed by NationlifPood 
ConaresI (XL\1-I9-11-70). 19'. 

Gift 'Cows' received In Punjab (rom UK 
(XLVI-z6-u-70), 119-2D. 

HI.mer tvllCle of pay to AlSdum Station 
~altcrs of Delhi Divi.ion .Northem \. 
Railways CXLVlI-IS-I~70).99-IOO. 

InereatiC in N uallte activities like display 
of Cbinf:H Literature and proNation 
of Mao', thollpt. (XL V-U-II-70), 
zoo. 

Indian doc:tol'l nOl allowed to pnctiae in 
Africa \XLV-'6-1l-70'. '<P-14' • 

....... --------------------------..... ------
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IGtrojQCljou of mole Eledue TIll'DS 
l~"--l7-11-70)~ 101. : 

I~'6indiaation lQ b\lY 6IJI8iliIkWstry 
produCts' during li.xpO-70 (XL VI- i ' 
ZS-p-70), 144--4$, 

Liberalisarion of rut. 8 for Havels abroad 
(XLVII-u-Uo70). 113. 

Loss suflicrecl by P 6: T Deptt. due to I 
lIberal policy of opetting p08t offices 
(XLVII-17-1Z-?O), 110. 

LollS' to RailWllJt" due to FI09ding of !. 
Allahabad Raihray Stationl'XLV-
I7-U-70), ZOI. 

Manufacture of SCOOters with JaPanese 
Collaboration (XLV-I?-II-7<l), 84. 

National Council of Educational ReseBIch 
and TraiDtng (XLVII--1I-I2-7C),6z. 

P 6: T Employees Stm Fac'ngPrOlecu-
tio~ in courts due 10 September, 1968 
StrIke (XLVI-*I'-70). 119. 

Payment of overtime allowance "" Stallon 
MaslUli for wodJrg beyond rditered 
houn (Northern RailwBy)(XLVII-1S-
12-70), 98. 

Programme for Prot-ioilien duor, Fourth 
Plan (XLV-[7-JI-70), 84. 

Prog.cn made by Committee Appointed 
for Translatirg Cent r. J Manuals etc, 
(XLVI-z7·n-70), [32-33-

Promo'ion of Assistant Stalion Maslers as 
Stet on Masters in the' &arne scale. 
(XLVI-1S-U-70), 97-9~. 

Quota from national pro::!ucfion for produ-
cts of other COUntri" (XLVII-r6-12-
70), 140. 

Sm'llNling activilies along tbe cost line of 
Kerala (XLVII -18-12-70), roo. 

Starion Ma~fera and Assistant Station 
Masters who failed in night ';j"O:1 ab-
sorbed in Lower g'sdc CDeJlhi Divis;on, I 
NO:'h:m Railway) (XLVII-15-12-70), I 
98-99. 

Survev for underground wa<er Resources 
in Rajasthan (XLV-U-Il-70). ?6-77 I' 

Tbreat 5 by N axalites to att ad: euminstion 
centres in West Benpl (XLVII- I 
r8-12-70), I7S-7f,· 

Use of bOllIa of P1heries Department for I 
.clnul!Jlingin K~ala(XLVIl-t8-12-70). i 
99, : 

WiSt- ing I\\8Y of M!liCar)' TnIdt i!" flood 
of I\laknanda River (XLVI-4"tz-70), 
17Z-7~· 

"",,-\ting of Stare I'lll'lD' set UP'Wllll Soviet 
B ~Jipm:nt (~LvtI-:-I7-Ia-70)} , 34 

: Deb; -dI'. , 
(:onferfQent of l)C'!'lC.ioD.,~, , • .fflSO.ll' 

(AbOiition):-Bm by ahl'i 1. B. ~i: 

SINGH.&UI:IIMll>SVJGIIfit. :a., . 
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D.S.G. CIWl~~, 'l97o-~~: =-VII-
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'13cou~l1y ~d rCei~. i'tf: the 
country espedaUy theEiSt«tl J)istricts 
of uP (DiJ.r<XLvr-':3-ri~ib), '214-93. 

RAJ ARAM. saRI : 
CentrJll Labour Laws.(EzteisiQlllO J-=u 

and Kasmnir)Bifi.: Colllid. (XLV-
9-U-7o), iSS-56. ,-

RA1ASl:tCHARAN, SHRI : 
Export Duty 011- Aluminium . Ptoc1Ucts 

(XLV-zo-u-1Cil), ~I. 

No registration of Full Instalied Capa-
city by Directorate General, Technical 
DeveloPment, (XLV-Io-it..,o),I09-10• 

Procedure for Dealing with allegations 
against outaide'u (XLVII-I8-U-70 ), 
223· 

Report of the Comm'.,ion on MaParas11LIB-
Mysore-to:;;erala Boundary Disputes 
(XLVII-l8-12-7o),270-71. 

RAM. SHRI T. : 

Basis of block loins/grants to statcs for irri-
gat:on and power projecta (XLVI-
25-11--70), 52-53. 

Contracts for power schemes (XL VII-
9-[;l-70), 58-60. 

Delay in completion of Badarpur Thonnal 
Power ProjeCt (XL VI-zS-Il-70), 53-54· 

Installation of thermal power station near 
MuntIBIPur (XLVII~u-1o), 18I~ 

Pr~ inCODatructioaof Pathr!tu Ttennal power, ,Statiori..(X~V-
,'18-1'1-70). I)'II-b.. .. 

, . , 

RAM CARAN, SHRI : 
.,;,'_'~, ' "'_~O)hef~i~ of 

. q • .:.:~_«t~:.J4c:ident 



RAN. CiiARAN. SI$I:'CauI. 
Cnpl lints ... illn tJI'C m~fKturcn 

.,.. PIIlCbue of R., rubber(Xl. VI-
2j-n-70),B. 

Compiai'1t by Memben of hrlimlellt 
rep,rdillS illldequate Notice for dis-
ClOIIDeI;tiOl1 of TekJ'boDe (XL V-
19-1I-70). 22. 

Doubt. raitcd by .Shrimati Lalita Slwtri 
attoIIt death of her husband ill Tubken 
(XLV-ll-II-10>' . 34-

Extension of Danbvr-New Delhi Shut-
tle Service to Klwrja. (XLVII-
15-12-70), 160-61. 

PordJD insuoDee on Indian Pre. 
(XLV!-9-u-'70), 21. 

Prustntion amon, 'ArchitecturalDrafts 
men in C.P. W. D. (XLVU--",-U-70), 
:102-03. 

'IoiOll-RcfundIble Pee for PoIrI Adverti-
sed by Public: Undertakings (XLV-
2.0-11-70). 89-!iIO. 

Price Rise registucd for Food Artic:lea 
and Qtber COmmoditiel (XL V-'2o-l 1-
70), 1:1--24. ! 

Railway Accidents due to Remon! of 
parts from Eogi.aes taken out for Trials 
(rom Railway Loco Worbhops 
(XLVII-15-12-70), 13. 

Remittaoeea by Forel&D Drug Firm. 
futtctioninl in India (XLV-9-11-70). 
27-:z.8. 

Setting uP of Radar stations by China 
(XI.'V-I6-lJ-70), 36. 

TV set developed by tbe Phillips com-
pauy (XLV-II-U-70), 70. 

]),bam 

Architects Bill: 

Contid.d. (XLVI-3-12.-70). :t01. 
B. O. H. (XLVI-4-I:t-70), :t38-39. 
D. B. G. (Railways) 1968-69 (1C.LVlI-

9-1:t-70), 330-)1. 
D. S. G. ~Railways), i970-7I (XLVII-

9-12-70). 330-31. 
Motions for Adjoumment : 

(XLV-9-U-70), 227-28. 

RAMDHAN, SimI:' 

.B.O;"H. (XLVlI-II-U-70). 243. 
, D. E. G. (Railways) 1~69 .(XLVII- , 

;o~:rol~:';;:.2; (XL VII-to-l2-70). I 
D. S .•. G .• Qla. ihftys) 1970-',1 (lQ..._.VIJ- 1\ 9-is""7oJ, po-2il tXL¥n;..;;IOo!H-70). 
. '2&»,*04-'05; ~'I., ".", '." 

• '" .n' ..... , ... _ ....... 

RAM' SUBHAG SINGH, Dk.: 

A~(iCII -of Lealai.rift Council. ill 
1Ddi. (XLV-.a.t.JI~). 12-13. 
~ statemeDt by =Hamc Secretary \ 

orWest BeDaal GoftrDmeat ""murder 
CIII1paiF byNanlitu (XLVII-l6-I2-
70),22. 

Amendment of CompaDjea Act to Curb 
COIItinued hold of WIlted Interest. in 
Newa P&Pa' ladUltry. (XLVI-
27-11-70), 21. 

CeDtnJ Aid to Neta;i Museum and 
Netlii Reaeerch Bureau (XL VI-
27- Jl-70). 17. 

Demand by uP Gogernment for re-
conaideration of Fourth PlaD (XL V-
18-IJ-70), 6. 

GoYernmcllt Adtertiaemem to 'Pratap' 
and 'ViI Arjun' (XLVII-IO-12-70). 
>-11. 

Imposition of domiQIc tu on nOll-
Qtizens in Ceylon (XLV-23-11-70). 
11. 

Louis Malle', films shown in Cuba 
(XLV-16-U-70), 19. 20. 

Manufacture of Bngines and Coaches 
dorin, Founh Plan (XLVI--S-12-70), 
22-24· 

Mid-term poll in West Benpl (XLVI-
25-11-70), 3-4. 

Rehabil't.tioo of retired than service 
COInmi5&:oned ofIicers{XLVI.,...17-U-70). 
1~23. 

Reopening of the Office of BBC in India 
(XLVIl-14-U-70), 6. 

Revival of Preventive Detention Act 
in West Bmgal(XLV-lJ-1l-70),II-J9. 

Supply of vehicl~ fire arms and wirelels 
vans to West Bengal (XLVI-2-U-70). 
2:1:. I 

D~baul 

B. O. H. (XLV-zo-n-70), 241 
(XLVII-n-U-7o). 239. 

COIlduct of Gcm:mor ofU. P. in recent 
Constitutional Crisi, (M) (XL V-
I9-U-70), 298-301. 

CoDstitution (~JJdment) Bm, 1970 
(Substitution of·.nk:k ISS) (XLV-
I2-IJ-70), 283. 

EnJIIJoyment Gaanmee BUI. 1970 
(XLV-J2--n-70). 213. 

Jute Mills for Ori .. 1 (M) (XLVII-
16-12--70). 338-J9, 

Late RUMln, of Train. (HAH Dis. 
(XLVIJ-,S-lz-70). 363. 

"·,~tttm :poIl"fXt.VU-14~U-10). 23a. 



"' 
RAM StJBHAG SINGH": Ooatd. 
MotlCID for MjO\l1'DDlellt (XL v-
f3~U-1O). 20:$. 

Murder ofRiabt PenoI's in 24 ~pD~ 
l>istriCt of West DenDI 011 20t h 
NOftIIlber, 1970(St.) (XLV'-I3-U-70), 
293--94· " 

Nevine Maxwell's book -India'. China 
War' (St.) (XLVII-I6-12-70). 2~3-
S4. 

Obituary RefereDces (XL V-9'-I1-70) 
5-6; (XLVI-30-1l-70), 3. • 

Pmonal Explanation (Shri Morarji 
D:sai) (XLVII-I1-12-70), 215-16. 

Price of Sugarcane (HAH Dis.) (XL VI-
25-11-70), 318-22. " 

Procedure for DealiDS wi~h Allegations 
IlPins! OulSiderw (XL VlI-I8-I2-70), 
228. 

Reference re. Cyclone in East pakistan 
(XLV-I6-II-70), 204. 

Report of Commission on Inquiry f't. 
Death of Shri Decn Dayal UpadhyBya 
(Di.) (XLVlI-18-12-70), 375-77· 

Repon of the Commill8ion on Mahara-
shtra-Mysore--Kerala Boundary 
Dispute: (XLVII-18-12-70), 273. 

Repor,ed escape of two Pakistani women 
with imponant document, to Pakistan 
(Co\)(i{LVI-8-12-70), 207-08, 2U-
13. 

S"tua-io'1 in Impha) (CA) (XLV-
17-II-70), 225· 

Statement of FlICta RcJatirl to the Death 
of Shri Lal Bahadur Shll8trt (PL T) 
(XLVII-18-12-70), 247· 

SupPly of arms to palc;stan by USA 
and USSR (C.A.) (XLV-JO-Il-70), 
212. 

SupreIM Co:.!r,'s Judgement on De-
rer.og:lition of Princes Order (XL VIl-
15-U-70), 201-02. 

Tw.:lflh Report of Committee on Pri-
viltl!' ,M) (XLVI-2-r:z-70), 40b-
08. 

Vo" in I on Constitution (Twenty founh 
Am~:l::lm!-U) 8"11 (XLVII-26-1l-70 ), 
2 14-19-

RAMAM URTI, SHR I P. : 

Absorp:ion of Relr~nched :Workers of 
Andul-CalcLlua Lluk ProJeCt on Ban-

IO'l-Barasat doublinl Scbeme 
fXLVII- 1S-I2-7o-), 183. 

ImPlementation of Coal Wqe "'~Cd 
t'ClmM!nd-t;Onl by N • ......,·· 
dCLVIl-17-I2-70), 231. 

"artllF of WheelSeu (XLVII-
15-12-70), lb. 

JV.MAMUJlTJ. ~,~ P. : <::o.ta. " . " -
Strike by ao.d~ion Workers in 

Weat BesI1d (XLVI-:z6-xr-70). III-la. " 
T.tiDa ~ of properties of formu 

rulers (XLV-n-n-70), IS-21il. 

IHb-. 

FBi.lure of Government to pratccr the 
life of'Mr.. Puul Bolle i.D Calcutta 
(M)(XLV~1I-II-70), 296-304, 358-
62. 

Motion, for Adjournment : 
(XLV-9-II-70), 221-24. 

Question of Privilege (XLV-IO-I1-70), 
228-29. " 

SupremeCoun's Judgement on" Derecog-
nition of Princes Order (XL VII-
15-12-70), 207, 212. 

RAMANI, SHRI K.: 

Acro:irome at Salem (XLVII .... 1 1-12-70), 
192. 

Closure of N. C. D. C. Coalmines 
in Gridib area, Hazaribagb, Bihar 
(XL VII-17-I2-70), 230. 

Construction of overbridge at Areinasl·i 
Road and Nonh Coimbatore Railway 
CrOSsings (XLV-17-II-70), 191. 

Decline in Production of X-Ray and 
othel types of Films (XLV-17-Il-7o), 
190· 

Demands of BibaI Colliery Kamgar 
Union (XLV-I2-II-70), 146-47. 

Diversion of tail race water of Pandiyan-
Purnam-Pusha river in Coimbatore 
District (XL VII-9-12-70). 183-84. 

Enforcement of Bengal Suppression of 
Terrorist Outrages Act of 1832. 1932 
in West Benlal (XLV-18-II-70), 
43-44· 

Fall in Paddy Price Fixed for Tamilnadu 
(XLV-I9-II-70), 201. 

Implementation of Bidi-Cigar ACt in 
States (XLVII-17-12-70), 49. 

Increase in UnemploYIDent in West Ben-
gal (XLVI-26-IJ-70), 1-13. 

Investi&atiOn into Ulili58tion of tail race 
waters of Kundha HydcJ Storage 
(XLVII-9-12-70), 184. 

Medical-aun-environmental sUrvc}' in 
Vicose RJlYOI1 Factorie$ (XLVI-
26-II-70), 188-89. 

Medium irription project undertakab Ie 
by State Governmenu (X L VI-
2-12-70), 346. 

Mica mine FaCtories in Grid ib area 
Hazuiblah Di,mGt Jqi&.tered under 
the faCtory aCt (XLVIl ..... I7-n-70). 
233· 



. 1t:IdItAlJIf. ~1tf.~.·:l .' \ ,.':r 
ReiattCttmc!nt.6f1Ca.iti. ' fY" '.t~ Or _ ti.,. 
,~~::u-~':T.~· 
Special local compeniatory a11~ to 

Qua Iy ltd Of~ BoardJ.~\lU
"~2-70). tJ9· . .,' .. ,:1 .. > . 

TimirDadu requeat to Enact Lqialatioa 
for- payment. Giauiry to Industrial 
Worten (XLV-12-lI-?O). 14?~. 

Tollea . strike by DlImodIr Valley 
Corporation .!Idf: (Xl.VI~,.u-?O). 
181-88. 

U!liform Gntuity.Scbe.IDe for N.C. D. C. 
cmployca (XLVII-17-12-70). ~)2. 

Debdl., 
Estab&bment of Cotton Corporatioo of 

Ipo:tia (Dit.) {XLVIl-9-I2-?O). U3-
47. 

RAMJI RAM., SHRI: 

Appointment of 'S~uIed Castes ~ 
Sc;beclglcd l'riba... distribaron . of 
Indme Gas (XLVI-2-U-?O), 163-64. 

&!quizy II&IIinIt Wadi otfic:er iIlvolved 
in slDll8liiDl (XLVl-4-U-70), 17. 

Growing ~ to nudity in adftrtiae.. 
II1aIb (XLV-9"JJ-?O). 30-

Permia8ioD to Oftioen f9l' ~ LoenI 
from their W'ives (XLVl~-12-70). 
47· . 

Serri* of Finance Ministry Officen 
oft'cred to various Ministries/Depatt-
meDl8 and Publk UDdcrtakiJlp 
(XLVI-4-I2~?O), b· . 

Debates 
D. ·E. G. (Railways): 1968-69: 

Dis. (XLVlI-IOou-?O). 222-23. 
D. S. G. (Railways), 1~7' : 

Dis. (XLVII-IOoI2-70). 2»-23-

RAMPURE MAHADEVAPPA. SHIll: 

£:r&l9rt of IiJbt anm to forei.ln OOWltries 
(XLVI-~l~?O), 43-44-

RAMSHEKHAR. PRASAD, SINGH, SHRI: 

Afpu 1IIOIIe)' tenders in Cbapra (Bibar) 
. (XLVII-16-12-70), 14-. 
~ pending for TcJeplxme 

, ' in . Patoa Cotpontion 
.,. (XLVI-3-12-70), 8t. . 

ComPkint ~t Noa-~ipJofT.
~ BiI& ill PIIlII (KLVI--3-ta-1O). 

2-oJ..Ino in ....... of !;L" bQQe CODJlOC-
~~.b{ ~_ . '.. 1!lIP 

..... t .. I1&!:.~, .... , .QiCIe 
'<JCLfl-i-~. -,9-&0. . . 

RAMflIRTCJU!i'.:a.N.n.-.'~ . 
_ .Sl;!i:'f:t"c~id;·-.~-""-~ .-~~ 
~of~D" '.' 

at. ~ Rail .. )! ~ = 
" IlilitcnRaUWay) . CtLVI4-u--;o). 

1,0;, ( . 
'.1ntlOttuCtioa 'of I>epu1uU:DtaI .~ at 

MqzaII'arpur, Gonda, ere. (XLVl-
. 8-:12-70), 131..,32. '. 
MOney lending business by Nahan. 
N~ ip Olapra @ihar)OQ.VU-
16-t2-1O). 73. . .... 

Post of District Medical 0fIiter, SoDepur 
RaihnIy Hospital (XLVI-8-x..,o)~ 131. 

Debates 
D. E. G. (Railways) 1968-69: 

(XLVU-l00U,;70), U7~IB. 
D. S. G. (Ralliinys), 1~7J: 

Dis. (XLVIl-lOoU-70). 217-18. 

RANDHIR SINGH, SHRI : 

Colt of Production of Indian TBCtors 
~ than the We price fixCd by Go-
vanmcnt (XLVI1- I 7-12-1O), ~33· 

Dedaring of Apicu1tura1 Industry as 
Maior lad\l!ltry (XLV-17-1I-70). 26. 

BDquiIy apinst Hindi omcer invui"ed in 
Smua\ing (XLVI-..-12-10). :.as· 

Improvement in Credit to Fanners and 
marketing of Pood-grains (XLVI-
3-i2-10). 10.. I. 

Issue of letters of Intent for Manufacture 
of Small Car (XLV-Il>-lt-70). 
18-19. 

New varietiel of Food&rains and VCj1:-
tables Developed (XLYI-JQ-U-70). 
JI-ZO. 

Role of Zoos in Education, Conservational 
m4 Presentative aspect of wild life 
(XLV-J9-U-70). 6. 

Setting . up of Int:r ~Uni5lrilll Group 
to Iwdy the role asaigned to fordgn 
Drug Manufat;tuting in India (XLV-
16-11-70), 12,14· 

StaRment made by the MWiter·of State 
(or Hoa:ae. A6in NI : impkomanIation 
of me decision of Gcm:rnmcnt on 
OIandiprb (XLVI-2-12-?O) 21-28. 

Water Level in Bbaltn ReMrvoir· (Xl. V_ 
IB-n-,o). 37. 

Dlbat~J 

Aaricuhural Produce ce.' (Amend-
lIIent).BiD : <lonsH. (XLV-lOon"70). 
aI+9a. Jlll&-3Ja: CoftriId. (CoL.) 
(XLV-IOo-tI,.70). '1..-a6> " AJf!t1" ...... SMri A. L KJIb 
( :vtI-u-I2-1O). 2JfI. ' . 



RANDHIR SINGH SImY":"Conld. 
. AlJead manbandJiaa of· ShriIt M. 

RANIi)H~ S.INGH, SHR:l~. 
Reponed stabbliDJ of MD •. Pai11nai. Ohosh 

K""OUIhikby Police It N~ &..tiIway 
Station (Q.P.) (XLV":"'I8-n-70). z,p-. ,s. .. 

Arddtec:ts Bill : 
Consid as passed by R. S. (XLVI-
26-n-70). z6S-67· 
B. O. H. (XLV-u-u-70), 234-3S 

(XLV-zo.n-70), 244-46-
(XLVII-I6-u-70). 274-75-

Committee on the Welfare of S."C.& S.T. 
Election eM) CXLVII-I9-U-70). 2Z9-
3°· 

. Conferment of Decorations on Persons 
(Abolition) Bill: 
of Shri J. B. Kripalani: Consid. 
(XLVII-Il-1 2-70), 3OO,30Z0-304-

D. E. G. (General) 1968-69 (XLVI-
8-1%-70). 276-84· 

D.E.G. (Railways) 1968-69 (XLVII-
~U-70), 262-67. 

D. S. G. (General) I9'70-71 (XLVI-
8-12-10), 276--84· 

1>. S. G. (Railways) 1970-71 
Dis eXLVII-9-u-1O), 26z-67. 

-Demand for Statehood for Delhi (Dis) 
(XLVI-Z6-II-70),318-zQ .. 

Etonomica1ly Badtward Regions in the 
country especially the eastern districts 
of U. P. (Dis) 
(XLVI-3-1%-70), 343-44· 

Mid-term Poll (XLVIl-I4-U -7Q),340-
41• 

Modification of Natioll8lised ~ 
(Management and Misc:dlaneouS CIV-

visions) Scheme 1970 (M) (XL VII-
17.U-70), 324-30. 

Motion for Adjounurlent (XLV-23-U -10), 
2 13. 

Prices of Drop and Medicines (Dis). 
(XLVlI-14-U-70), 363-65. 

Prices of ~ntial Articles (Res) (XLVl-
4-u-70), 309-13. 

Production Indian Tobacco Company 
(HAH Dis) CXLVII-II-IZ-70), 325. 

Publication of Expunged Matter (XLVI-
24-U-70). 173-75· 

Question of Privilege :CXLVII-IH2-70), 
• 2:U. 
Report of Clmm. inion of Inquiry re: i 

Death of Shri Deen Dayal Upadbayaya . 
(Dis) (XLVIl-I8-U-1O), 388-90. 

Report of the Commission OIl Maba~htra-
My$ore-~;)raIa Boundary DISputes 
(XLVII-I S-IZ-7o),261. 

ReportcJ Closure of the daily cBuumati' 
and ita allied publications (CA.) (XLVI 1--
10-13-70), 178-79· 

. (XLVII-I~-lz..70). 24S. . 
Reamill8llcl to Shri S. C. Ml!khertee, 

formerly Deputy Iron and -sted 
Controller (XLVII-9-12070), 205.· 

Salaries lind .AIlOWat1C:eS of Officen of 
. Parliament (AmendmeiJt) Bill: 
Consid. (XLVI-3-I2-70). %61'"-63. 

Soviet Union's reported ~stai1i:e to 
c:arrect Indian maps (GA) (XLVI-
4-12-70), 2%3-26. 

Sports Policy (Dis) (XLVl-8-12-70). 
371--73· . 

Stale of Himachal Pradesh Bill : 
Co05id, (XLVII-'-IS-I%-1O), 332--34-

Sugar Position and Cane Price (Dis) 
(XLVlI-I8-u-70), 419-%1. 
(XLVII-I6-U-70), 3'79--82. 
Time Bound Schemes for improvaneut 

of Calcutta Slums (HAM Dis.). 
. (XLVI-7-IZ-70), %72-74-
Twelfth Report of Committee of Pri-

vileges (M) (XLVI--2-IZ-70), 43S-
42 . . 

West Bengal (Prevention of Violent 
Activities) Act, 1970 and West 
Bengal Maintenance of Public Order 
Act, 1970 : (Res.) (XLVII--Io-IZ-jO), 
%69, 279-81. 
(XLVII-14-12-70), 252-57. 

RANGA, SHRI : 

Anti-India Pc<\pagandam Nepal (XL VII-
14-12-70), 24. • 

Arrangement for reccivmg B~t:r Jet 
Planes in Major Airports (XL VI~ 
4-12-70). 14· 

Co-Relation between Central Govern-
mcDt and Delhi Administration re-
garding Social Welfare Measures, 
(XLVII- 14- I2-70), 7. 

Creation of new States (XLVII-g-Iz-jo), 
IO,H, lZ. 

D~g of Agricultural IndustIy as 
Major Industry (XLV-17-11-70), 29. 

Decree issued by the revolutionary coun-
cil of Z:mzibar to marry forcibly the 
girl. of IndiaD orig¥l (XLV-I6-II-jO), 
26-27 • 

Demand by U. P. Government for re-
consideration of Fourth Plan (XLV-
l-S-Jl~70). 7-18_ 

ExPort of non-traditional items (XL VIl-
16-12-70). 14· 

Foreign Assistance for Dry Land Ag-
riculture and Groond Water Survey 
(XLVII-17-I2-70), %0-24· 



RANGA. SHlU-u. 
Fo;rvl--':-=~ -: -'iiatiiR PIai 
Gcwernm_t ~ts to "PRtap' 

and 'Vir Atiun' (XLVII-.IOoola.-,o>. 
2-11. 

GrowiAa tccdellcy to audit,. ill adftrtiee.. 
ments (XLV-I9-U~70), a6. 

Imports from USSR (XLVII-9-11-70), 
27. 

ImpositiOl1 of domicile - ta CIl nOll 
dbena ill (;eylOl1{XLV-2)-U-1O).17· 

Improvement ill ~edit to Farmen 'aAd 
mll1'ketillJ of Foo<1~graina (XLVI-J-
12-70), iI. 

IIlCCDtives for wod: in Hilldustan Steel 
FactOries (XLVI-24-1I-70) ..... 

Issue of letters of Intent for MlIllufac:ture 
of Small Car (XLV_IOolJ-70). 20-

Japanese Inveatmcct. in India aa.VI-
8-U-70), 5. 

L~vel ofD. D. T. in hw,...dl bOdy due to 
its use in food preaerv-.tiOSl (XLV _ 
IG-Il-70). 11. i 

Mid-term poll in Welt Bengal (XLVI-
-2S-Il-70), 7-S. 

p!r~ia.j:)11 to reprojuze estraCts from 
H~den:>n Brook'~ report 011 N • .E.P.A. 
reverses (XLV-9-Il-70), 19. 

Price lUse regutered fill' P;»d Artit1es 
and otber C::>lllDoditi~.-(XLV--:ao-
11-70) II-n. 

Railway Accidents due to Removal of 
puu from En,:inea tAken out for Trials 
from Railway Loco Worbhopi 
(XLVII-I4-n-7o). U. 

R:>le of ZXlS in EducatiOl1al Cmsetva-
tiona) IIIld Preservative aspect ofWiJd 
Life(XLV-I9- JI-70), 4. 

R.ll.ian Naval fleet in In:1un \ Ocean 
(XLVII-t4-lZ-70), 27-28. 

Setting up of iIlter-Minliterial group to 
Btudy the role assisned to foreip <WJg 
manllfact~lring units in India (XLV-
16-u-70), 10, 

Supply of vehicles, fire arms an·.1 wire-
len vans to West Bengal (XLVl-
2.-12-70). 17. 

Apl'cal to Government by former re-
volutiooaries _ani free:iom ft,htUs fOl 
mitigatiOll of their .~fferinp (C. A.) 
(XLVII-1.4-U-7<l), n6,u9, 225. 227, 
a30-31 • 

Appropriaticl1 (No.. 5) BUl1970. 
Motion \0 Pu,: 

(XLVI-3-I2-70), po 
B. O. H. (XLVI-"'J~7o), a?9-40;-' 

.,. 
tANGA. SHR.I';"~ 
Cotam~ in the WelfJre QfScheclulcd 

CuteI aai! SchcdU.1t1! Tn'bn...,.m"UOD 
(M) (XLvn ...... I2-70). :.U-2~. 

Conferment of' Decorations OIl Penor11 
(AbolitiOll) BilltbY SbriJ.B. l{ripalJDh 
Conaid. (XLV 1_11-12-70), 28S-i7. 
303. 

Cnsh of Jamir Dakota Aircraft in 
Delhi OIl 5th Dec. 19'70 (St.) 
(XLVI-7-J 2-70), 175. 

Indiall Medicine Central C our.dl f iJI.-
Cousid. u puaed by R.. S. (XL VI-
1-U-70), 214-17. . 

IrOIl Ore Minea Labour Welfare Cesa 
(Amendment) BiU: 
Consid. C1. (XLV-IG-Il-70), 249-52. 

'Jute Mills for Orissa (M) (XLVII-
16-12-70), ~38. 

Mahll1'ashtra Government ServllDU 
Strike (XLVI-zG-n-70), 230. 

Mid-term Poll (XLVII-14-U-70), ap. 
240. 

Neville Ma:rweU's bock" India', 
China War" tSt.) (Xl.VII-I6-U-70), 
250-SZ· 

Obituary References (XLV-9-11-70)' 
6-7. 

Pticel of BSlCDtial Arti.cles (Res.)(XL VI-
4-12-70), 273-78. 

Reported encircling of the town of MekbJi-
gang in Coodl-J;khar, Tnt Ben,al. by 
Pakaitani umed forces (C.A.) (XLV-
t6-Jl-70), 214. 

Reported eacape of two Pa~tllani wcmcn 
with important documents to Pakistan 
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SANGHr, SHRI N. K.......conuL 
Dispoal of India's shai'e ofRostalll Crude 
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16-11-'7'0), 85-86. 

Explosives and Lethal weapons found ~ 
Mayannur Jungles in Kerala State 
(XLV-18-I1-7o), 193-94. 

Blttension of cultivation of Soyabean in 
Rajasthan (XLVI-3-I2-70), 35. 

Fall in Price of Sugar (XLV-I9-II-70). 
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Increase in prices of inputs in export pro-
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Issue of Industrial Licences during 1970 
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National Transport Policy (XLVI-
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Pakistani Espionage Activities in Rajasthan I 
and Kashmir (XLV-18-11-70), 19Z-
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(XLVI-34-II-70), 46-47· 
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Problem of potable water in Rajasthan 
(XLVI-7-U-70), 70· I 
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ReOOlUltruCtion of Bridge in Gujarat j' 
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Release of films produced on FilnI Finance i 
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Running Grades for Teachers in Universities \' 
(XLVI-Z7-II-70), 9z-93· 

Sei,ure of Smuggled Goods (XLVI- \ 
4-12.-70). 83· 
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Setting up of missile bases by China (XL V-
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to fly Avros (CA) (XLVI-1-I2-70). 
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SANT BUX SINGH, SHRI : 

Demand for discontinuation of Third Shift 
operations of Qgvene Companies by 
Golden Tobacco Company (XLV-
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Conduct of Governor of UP in r:ecent Cons-
titutional Crisis (M) (XLV-I9-II-10), 
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Personales:planat!ou by, (XLVI-4-U-10), 
245-46. 
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Consid. d. (XLVI-3-I2-70). 230--
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Medical Termination of Pregnancy BilI-
Report of J. C. and Evidence before J.C. 

(XLV-9-U-10), z35· 

SATPATHY,SHRIMATI NANDINI: 

Economically backward regions in the coun-
try especially the Eastern Districts of 
UP(Dis.) (XLVI-3-n -7o), 344-45· 

SATYA NARAIN SINGH, SHRI : 

Allotment of quarters to staff of Foreign 
Traffic Accounts Office, Western Railway, 
Delhi (XLVI-<l4-Il-70), 144.' 

Basumati(p) Limited (XLVI-Z7-II-70), 
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Deployment of army at time of strike by 
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(XLV-t7-iI-70); II7· 
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Conduct of Governor of UP iii ree,.mt Cons· 
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Gujrmwala House Building' Co-opmatiw: 
Society, Delbi(XLVIl-1.4.1;a...?D), 
6:z. 
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Demands and grievances of &taff of TB H05-
pitals, Mehrauli (Delhi) (XLV-
:Z3-U -?O), 87. 

Demands by the Stafl of Sittmli and Tele-
communications of· Indian Railways 
(XLV1-S-12-701, 94-95. 

ne-:Recognition of State Govcn:uncnt 
Employees' Co-ordination Committee in 
Welt Bengal (XLV-I8-Il-70}, 301-08. 

Designs of Hooghly river bridge (XL VII-
18-12-70), 97. 

DiliCOntentmeftl amonpt Railway EJnploy-
_ regardina Interim Relief (Xl. V-
17-11-70), 1.25. 

Dominant Undrrtallinju unclu Mencc-
polles A.::t, 'XLV-~o-I 1-70). 8'7-88. 
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17-U-70), 60. 

PiMnclaJ AuislInel! 10 public S~clor 
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Fillancing of D.D·A. HoIJdna Scntme for 
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··~;M\';lt.':utt~~~.~# 
~l~:(XLV~U~U-70),. ~.l. 

Ouldo. of IDcS" hom Ult'{Xl.VII-
.4·,S-70). 8 ..... ---_._---



SEN, 5HRI DBVBN-Cmd. 
Particulars of Members of the technic.1 
commltt~ setup fOr Hooghly River 
Brid~ prLVII-18-t2-70), 91. 

Progr.e.s of work for construoticn of Ferti-
lizer, Soda Ash and MethllDol plants at 
BaHia inWest Bengal (XLV-2,J-lJ-70), 
87. 

Purchase of Coal by Government Depart-
ments from Uncertified Companies 
(Xl,VII-lo-12-10), -,£,. 

Recommendations of Railway.Accic\cnts 
InQltiry .committee (1968) ~: Signall-
inll <tatf (XLVI-8-i2~70),179·80. 

Rec~lilment, Confirmation and }'romotion 
of T"mporarv Offcers in Indian Railw 

(XLVII-I ~- 10-70). 139-40. 
Recrn:tmenl Pol1~y in Natiorlaiised Banks 

(XLV-20-I1-70), 1~6-S7. 

Re<iuction of Premj"m on land allolteJ to 
di$'placd persons in Kalkaji Colon}' 
New Ddhi (XL VII-I7-Il-70), 223. 

R >p~rt~oi Ieilli!lg of tribab in West Ben!!al 
(XL \,11-16-12-70), 45-46. 

Seiz!lre of Naxalite Leac\er Chant Mazum-
dar's property (XLVI~25-II-iO), 87. 

Setting liP of Vidyasagar Library Institute I 
(XLV-2o-l1-70). '33· 

Sc.viet maps about f & K (XL V- ,I 
l3-U-70), 2r. 

S!IPP:~' of Steel aO'.i raw material to Small )' 
Scale Industri' s in We~t Benglll (XLVI-
_!l-U-1Q). 78. 

T. B. H:>spitll, Mehranli. Delhi (XL V-
9-11-70). 1&6-88. 

Wi~ discrepancy in tntilding costs of 
Bara~lni, Pathr.m etc. env-
18-11-7°). 20~·06. 

Withdrawal of MilitalY Orc!er No. 126831 
Res/4.1 and Ordinance No. XXXVI of 
1943 (XLVll-14-12-70). J8r. 

D.Jbalcs 
Architects Bill- I 

eooaid. u passed by R. S. (XL VI-
26-Jl-70), 2$4--58. I 
coulid. CI (XLVI-3-12-70). 202,.2U-13, 

218 u8-49· I Ceatr81 L.bouT Laws (.ExtensiOD tGjamalu 
and Ka.bmir) BiIl- I 
Coosid. (XLV--9-"'U070), 25"-"' 

RehabUitatiOlI orBaat Pakistan RefQI~s 
(M) (XLVIl- t 7-I2-70). 401-"'"03. I 

SEN, SHRI P,G.: 

Arrangement for receiving biflFr Jet 
Planes in major Airpons (XL VI-
4-13-70), 16. 

Growing tendency to nudity in advertise-
ments (XLV-I9-1I-70), 31. 

Deboles 
Coal Mines (Conservation and Safety) 

AmendmeJlt .BilI-
Consid. (XLV-9'" 11-70), 28t'-90. 

D.E.G. (Railways), 1969-6~-
Dis. (XLVII-9-I2-70), 247-50• 

D.S.G. (Railways), 1970-71-
(XLVlI-9-12-70). 247-50. 

Indian Medicine~Central COllncil Bill: 
Motion to pass (XLVII-IO-12-,;0), 
26C-62. 

Prices of Essential Articles (Res), 
26f-70. 

Question of Privilege (XLVII-9-I2-70), 
2I~-Z2. 

Salaries and' Allowancc:s cf Officers of 
Parliament (Amendment) Bill: 
Con.sid. (XLVI-3-Il-70), .2S~· 

Tea Districts Migrant LlObc,ur (Repeal) 
Bill: 

Consid. (XL VI-3-I2-70), 280-82. 

SEN, DR. RANEN: 
Agreement with UAR and Yugoslavia fer 

production of glass bulb6 by Bhar~t 
Electrcnics (XLVI-25-II-70). 8.-83-

Air pollution problem in Calcutta (XL VI-
2-U-70). 30 -3 r . 

Appointment of a Committee to recover 
Workers'dues from defaulting employe Is 
(XLVII-I7-I2-70), 176. 

Compulsory Amalgamation of UncOOIIcmic 
Mines (XL V-9-Jl-70), 170. 

Constructitm of Bobro S·reel Plllftt. 
(XLVI-8-Ia-70), III. 

. Coostructioo of Bonro Steel Plant 
(XLV-IQ-tl-70), 88-89· 

Cost of Be as DamProiect (XLV-tl-II-70 ), 
·18a. 

Crisis in Rallw., ..,qens MilDuUctUrir.g 
Industry (XLV-17-II-70), 112. 

Departmental PromotiOl1 Committee cf 
Indian Agricultural Rnt"U'ch Institute 
(XLVI-3.U~1O)~ 171"12• -

Dite-~ la.lla ,0 fInDers by p~d 
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SEN. DR. RANBN : Comtl. 
Imports rrom USSR (XLVII--9-U-70» 

2S< 
Jointventurel by India and ~lovUia 

in third countries (XLVlI-t6-I2-70), 
196-9'7. 

Kolar Gold Mines (XLVI-27-J 1-70), 
56-57· 

Lopl Proceedings against Indore.Malwa 
Unit~1 Mills forldd'anlt of paynmlt of I 
Bmployec:s' Provident Fund (XLV- ! 
U-JI-70). 138. • I 

Mithapw- Fertilizer Projec:t (XLVI- ! 
4-I~O), 191. I 

National Fuel Policy (XLV-9-I1-70» i 
169-70. 1 

Naalites killediD encounters wit1! pOlice in I 
SUles (XLVI-Z-12-70), 262. 1 

Negotiation with College Teachers' <?raa- \' 
nisation and Secondary and HJBher 
Secondary Teachers' Aasociation in Wnt I 
Bengal. (XL VI-Z7-11-70), 93-94. 

Production o( Con.umer Gooc:b in Public 
Sector (XLV-lo-U-70), 171-72.. 

ProPOSal for comtmction of But Coast 
R081 CXLVI-27-11-70), J2S-26. 

Recommendation or Lusaka Conference 
regarding increWlCd trade and economic 
co-:>p:ntion (XLV-I6-n-70), 72. 

RuralelectrifiClltioo in West Benpl(XLV-
Il-IJ-70), 181. 

Schemel (or Water Supply in Calcutta 
Metropolitan Area (XLV-9-Jl-70), 
170-71. 

Setting up of ail borne Geoph}'sical Survey 
Unit (XLV-t6-I1-70), 56-57. 

Setting 'lP of New Units by Cement Cor-
p~ion of India (XLV-Io-tI-70~" 
172-73. 

T. B. Padents ir Calcutta ,XLV-
9-11-70), J71-12. 

Unemployment problem if' the country 
tXLV-Il-n-70).J79. 

Wamin& bv annualelectdc.urYe\' commit-
tee re : powc:rahortage(XLV-'II-n-70), 
178. 

W.,rkera' Educational Programme (XLV-
-U-I '-70), 1;l7~S. 

D.bates 

Pailure 01. Govemmem: to protect the life of 
MI'f. P.·ul Bose in Calanra(MXXLV-
1l-1l-70), ;U~2.9. 

SCbedul«l eaate. aud SChe4uJe Tribes 
Ord'!l't,(AaleII<Iment) BU1-

Coaside, .. re-ported by J. C. (XLv-
a.)-Il-,o). 260-63. . 

SEN, DR. T1UGUNA : 

Prices of Drup anil Medicines (Dlt) 
(XLVIJ-14-12-70), 366-80. 

Reported deciaion of the Government on 
f/lIIioritY participation in the Foreisn Oil 
Companies (CA) (XLVJ-2~-tl-70), 
198-.-213. 

SBTHURAMAN, SHRI N. : 
Penaion fund contributicn of PU:c"i{bfUY 

ex-French oflicpls (XLVII-16-1Z-70). 
2.10. 

Promotion of ex-French cflicial. c:f Pondi-
cherty (XLVlI-J6-u-70), 2C9. 

SEZHIYAN. SHRI: 
Obituary ReCereIU:C.-

(Death of Shri Thirtll'lltia Rao) 
(XLVI-~0-1I-70), 5. 

Questian of'Privilege re: alleged Manhandl-
ing of Shri S. K. Sambundhan (XLVI-
2-12-10), 382-8~. 

Twelfth Report of Committee (f Privilegu 
(M) (XLVI-2-12-70),424-27. 

Voting on Conltiturion \Twenty fcurlh 
Amendment) Bill (XLVIJ-26-1I-iOi. 
22.7-28• 

SHAH. SHRI SHANTI LAL : 

Penonal Explanatkn: 
(Shri Morarji Desai) (XLVlI-II-U-70), 

U4· 

SHAH, SHRI VIRENDRAKUMAR: 
A.LR', 7-n A. M. New. Bulletin d 10th 
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Accounting Methods in Sue! PllO!1IJ 
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Adoption Df c,h.olet~ mrlhcc, lr lunl ,. (f 

India fXLVIl-ll-12-iO), 128. 
Aerial Sliney for Minerals ext_\'-

9-11-70), UJ-22.. 
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. Reported closure of Clearing houaei .r 
bets'in 'Bihar resultil1lr ill iDdosttiea 
and trade coming to Illltandnill (GA) 
(XLV-u-U-70), 196-99. 

StalCll\Cllt re: tire at Barswu. Raih'a, 
Station (PLT) (XLV-13-U-1OJ., 217 

S~e Polition and Quae Price. (OiJ) 
(XLVII-r8-u-70), 426. , ' 

UnemplQ)'meDt sjtuation in the COW1fI'Y 
{XLVI-2S-U-1O). 211. 

SHASTRI, SHRI SHIV KUMAR : 
Complaint by Members of Parliamu t 

n:aardinc inadequate notice {or dit-
connection oftetephone '(XLV-l9-lt-
?O), 2t. . 

Fall ill per acre yield {)f cotton and .tep. 
to tnodernisc cotton farms (XLV-
U-ll-70), 86. 

Fallin railway pxI8 ttaffic (XLV-
XC>-Il-"]O), 192-93- ' 

FOmgn uthallllC'peal OIl tOUR" under-
taken bJ the President of India (XLVl-
Z-12-70), 88. 

Indication of weia'hU byHindu&tim r.e.u 
Ltd, on its products (XLVll-14-r2-70). 
d6-87. . 

Non-Refundable Fee for ~ts adYt:I'tisM 
,by PWHic. Uodertaltinp (XLV-
'l.Ct-u-701, 39"90-

Raising the i_ of RU5$ianCart~ 
, ' Ttansgmllioos against India lit tile 

UN i,XLV-23-n-70), 129-
Regal) of West Bc:npI GOYet;l){lf (XLVI 

'-.l.S-u-70), 41,' ' 
~nll up 11f,~dar S{itfltll'lshy Chi .. 

(XLV-I6-JI-7oj, )6. 

SHEONARAtN, SHRI : 
Complaints bv Mernbe1'1l -of Puli:a.m('Jllt 

reproing ml".lIb served by Rli\ ... ·a'8! 
ContuIct0t8 (XL\''-J7~Jl-70j> 11. 

BnqUlry .pimtHlildi Of!icer invt>M<i i. 
. ItJlUIJtlmg (XLVI-4-1~'7Q), '.5· 

Setting up of lnter-Ministl!t"ial Group .. 
wtudytbe rol<' a!lS!gned to foreiJn DrUC 

. manufliClurer~ in h)diJl (XLV-f6-tl-70), 
11,. 16. . "', 

Al!riCuhurlll rrnduce ens (Ameildmat) 
Bl1l : -
Motion to pas~ (XLV-Io-H-"'), 
317-18. 

D.E.G.~~) , 1968-t19 
(XLV 12-70),~1~J3. 

D.S.G. (Rat1wll)'~) J97C>-71: . 
(Dis) (XLVIl--9-u-']O), 310-13-



---- ------------ -.,..------
SHBO NARAJN. SHRI-Cotlfd. 

Economically backward regWJllI in the 
country Cllpecially the Eastern DDtr iCI' 
of UP(Djs.) (XLVI-3-l2.-70), 293-97. 

1«. Mid term Poll (XLVII-14-U-70j, 
232,235· 

Salaries and Allowancetl of Officers of 
Parliament (Amenment) Bill: Coosid. 
(XLVI-3-12-70). 265. 

State of Himachal Pradesh Bill, ConskL ' 
(XLVn-15-I2-70), 312-14-

Statement of Facts Relating to the Death 
of Shri La! Bahadur Shastri (pL T) 
(XLVII-18-l2.-70), :lSI. 

. Subversive and violent activities in the A coUntry (M) (XLV-IS-I. 1-70), 3Il-13· 

:i'HE1'H, SHRI T. M. : . 
Broad Gauge line from Ganhidham to 

Bhu; (XLVI-:I4-Il-70), 4()-41. 
Survey for Gandbidham-Lakhpat Line in 

Xutth Distt. (Gujarat State) (XLVI-
:14-11-70), 8J. 

DEBATES 
D.E.G. (Railways) 1968-69: (XLVII-

~12-70). 330. 
D.S.G .. (Railways) 1968-69 (XLVII-

9-12-70), 330. 

~HJNDE, SHR! ANNASAHIB: 
Agricultural Proiuce Cess (Amendment) am: CoMid. (XLV-I()-lI-70), 275-77, 
. 310-13. 

C..nn,i.j. a. (XLV-I()-Il-70), 316-17. 
Motion to pass (XLV-I()-I1-70), 317. 
~ Fisheries Corporation (aA.H. 
". Pif) (XLVII-l~J:Z-70). 346, 3SI-S4. 
Price of Sugarcane (HAH Dis) (XLVI-

25-1I-70), .3.U, 327-32 .. 
Role of Zoos in Educational Conserva-

tional and Pres~I'VlItive aspe= of wild 
life (HAH Dis) (XLV-23-II-'70), 310. 

Shortage of fish supply in West Bengal 
and Assam (Dis.), (XLVI-26-rr-70:. I 

. 291-96. I' 
~HINKRE, SHRJ : 

All India Coordinating Research PI-oject 
!or Coconut during IV Plan (XL VII-
10-12-70), 20-.27. '.' 

Creation of new States (XLVII~-I2-70:;, 
'. 1.3-14. . . 

ArchitectS Bill: mnsid, as. pa.~sed hy KS . 
(XL VI-27-tl-70), 27z-75. . 
COnsid. (el. (XLVI-3-n-7o;, 229, 1 
234-35· 

. D.E.G. (General) 196'-69 (XLVII-
8-1~~ 70), 29.1-99. 

D.B.G. (R811Wiyl) 1968.:.69 (XLVll-
9-12-70) 322-24. 

i 
I 
I. 

I 
I 
I 
I 

SHJNKRB. SHRJ--Conrd. 
D.S.G. (General) '1970-71 (XLVr-

8-12-70), Z97"99. 
D.S.G. (Railways) 1971>-71: (XLVII-

9-12-70), 322-:14. 
'-I~dian Medicine CenttaI Council Bill: 

Motion to pass (XLVII-ICl-U-70). 
258-59. 

Iron Ore Mines Labour Welfare CeN 
(Amendment) Bill: Consid. O. (XLV-
I()-IJ-'70), 24()-49· . 

Scheduled Castes and Sch,juled Tribes 
Orden (Amendment) BiIl-Consid: .a 
rqlOtted by J. C. (XLV-23-U -70) 
244-48 . 
(XLV-24-1I-70), 224· 

Shortage of fish supply in West Benga1and 
Assam (Dis) (XLVI-»-U-70). z86-SI. 

Taxation laws (Amendment) Bill Consid. 
as ~ned by S. C. (XLV-II-U-70), 
286-S7· 

SHIVA CHANDIKA PRASAD, SHRI : 
Fast Janta train between Tatanagar and 

Amritsar (XLVII-15-I2-70), I4~~. ' 
DEBATES 

Economically baCkward regiOJlll iri . ~ 
country e'specially the Eastern Dis-
uicts of UP (Dis) (XLVI-3- IZ-70), 
333-34- . 

SHIV CHARAN LAL, SHRI : 
Boosting up production of Cash Crops 

like Cotton and Oilseeds during Fourth. 
PI/m(XLVII-I 7-12-70),20-29. 

Loading and unloading of heavy CO!lSign-
ments by manual labour (XL y~

, 8-12-70), 162-64· 
Manufacture of l'vh)dified Model of MIG-

21 Aircraft (XL\'-9-II-70), 29-30 • 

Providing facilities to Railwa:r Co-ope~ 
tive Societies which are gIVen to b1, 
contlllCtors (XL VI-8-12-70), 163-64-

Psychological affects of birth conn.} 
. methdos (XLYl-7"1%-70), 3-9· 
Shed on the Bridge constructed at Tundla 
: Railway Station (XLYII-lyI2-10), J60. 
TV . set developed by the PhlUlps com-

pany (XLV-IJ-1l-7C • 

Unhygienic ponll In Mon Jj8gh (n~ar 
DhBula Kuanj, Delhl (XIJV-16-Il-j'O), 
1~9:-4.0. 

SHIVAPPA, SHRI N: 
Adverse '. effect of smoking and robacco 

chewing (XLVI-7-l2'-7o), 144- • 
Air pollution Unit at Abmedabed to studJ 

. . biologiCll .probltllQlS affecting lwDItIa 
health (}{LYII-I4-U-70), 614)2, 



SHIVAPPA, SHRI- N • ..o.OIiud. 
AIlotdfilltOf Sted-fo1U~ .I1IiJtHaa 

in BmPIore (XLV-.I?"U"70). .fD. 
_ ,,·tt'!leIlt of ~ Aet to 

Curb Continued . of·wated 
,mteresCS in N~pa~ Industry. 
('XLvr~7~tI-'70), 19"%5. 

'Caa of 'Flu' in the capital exLv-
2;rIJ-70), 59-
~ of DaDehniDM)'ICIft (XLV-

l1-lJ-70), 36. 
00Iltract for U~ ~ ia 

c.1cuIta (XLV'"-IO-II-'1O), 31. 
Oifttuiialls ~ -OtriItIIDity GHNI-

8-12-70).59· 
Cor:m:nion of Oil and N~ OM Com-

ii,&iIiiOn iBto PiI~ Oil ~ 
(XLVH-'14-n=?b), t&. 
~ A~ ~ ·lIIlIII8iIie 

iftibrit!bi'aradm oth& "'BiIb (XiRI-
26-11-70), 109-

DedibeiD ~_(lIf"""" flIam . .,. 
pan:d triaffic (XLV-Io-U-?O), 79. 

IlcrDaQcI fer dIaIiaa MIlle of Midr'a 
city by Tamilnadu Gow:nuDcnt (XLV-
n-lJ-']O), 9~ 
-~, of major portI." GIm:m-

!lieDt (Xl.VIJ-II-I2-7o), ~ 
~sill DeIhi~(XLVIt-

16-12-10), 83-84. 
Ezport of ~nt"qd-.apare •. of ~or 

to CzechosloVlkii (XLVn-17-i2-;¢), 
too. 

-~.siaD of • ~ PUjltt ~ OD 
Ma:ir.Bm~~.bute. 
(XLVI-*U-70). 9S. 

'PittaDdal AuMan~ to MyiOre tollel}) 
droulht II1f'ccred pcOjJIe. (XIN~JJ. 
10); II. 

p~ COUaboratiOD for oil drilfin, 
(XLV1-'7~t2;;:70), 145. 
p~ cEbaa8'! eatDiDII £rum cliamQndi 

(XLVI-2-I2-70),243-44. 

Poreian louritts.u:m, Mywore (Ja. VII-
11-12-70), 169. 

Help to~SaWl p~ ~ NarJon8-
1iSCd Banb. (XLVI-a&-n-7o), 3O-~I. 

Homoeopatluc DUpeIII8I'ies ill rural 
an:.. CXLVII-14-U-70h 161. 

'Tii'lPitt of Farlrily 'Piannirll ~ em 
Muslim community in India -oo.\'-
23-tJ-70), 104. 

Implrmcntation of Pamily. Plamiin, me~-
• IUI'es by the' CommunItY of ,JIIt'la 
(XL VI-2-JZ-1O), ~"S· 

Impro\temliDtin Raihr-r.«aer. We ~. 
laP of non"86rial ........ !ohimr1 help 
CominAIce ,(XLV-n .. U"'1O). 'S. 

SHIVAPPA. N.-Gorttd. 
rnVe8~"oo condutte'd into the A'ftirin 

Min 1Ii!1IlisthUte- Of'Pilb1ic A'dminiSlra-
don V 1'-'27-rr -'70 ),ts~89. 

1sri8I'. ltaftd 00 peace hI1k. on Weal 
Asia (XLV-9-1l-70), 94-9~. 

Issue (if'vl-route comj'tlemtfttlJj'ltllihNy 
'PDacs to VIHou" m!t1tutiolt •• exLV-
I7-JI-70). 96. 

,..', incliniltitlh to buy .malI ift'duiUT 
products durin a E~70 ()ttNI-
25-U-70), 144-'45. 

Jobs f<w ecoBotn'klIIt:v iIIIckward -cia .. 
carntidates (XLV-"r,-II-'70), 56. 

foba (or 'iin~loyed e~a fXl.V-
23-U-'f6), ros. 

Lad~ Homoeopaths for luc:D,PrQp . 4 c 
(XLVI-7-I2-70), 144. 

, ~ tilled< bv NIl\iIites in'*ft'ala 
State (XLVI'I-'9-:D-'70) #-4!1. 

LoQ, previtled tl) tti, jRd1I~i.ta. 
(XLVr-4-I2-70), QO. 

Lo!, due to sn:tkes'ill'-West Ikngal in 191Cf. 
(XLV-I2-I1-70), IS7. 

Loas due to tax evaaiOll ID4 tq"awMl_ce 
in India (XLVII-18-1i-70), 189-90. 

Manufacture of Moon <:cmputes • .ill !JldiL 
(XLV-18-1I-70), J~9-60. 

Movementa of ,P'at. Amty at . r.w.er 
Border (XLV-9-J1-70), 40. 

lilOll.iei:imioal =~ in MiDinJ'y ttl 
'Petroleum and chtmicaJs and Minea 
and MeW. (XLVJ-o-'7-U-70), W~. 

()fden pt.ced by o.enn.N4bel bIhdn 
'With 'Imtien arm· tJaV->2-tz-1'O), z71 
~t of In~ Tu -by Pilm.s aild 

Individuals iri Myicrt~VJ-4-t%-70)~ 
-19. 

Peules: of,·"opuJeti. . 'OII~~t 011 A.Fi ,we and the;r JIIlIlual ~_ 
(XLVI~-IJ-70), J(t9-l(). 

Price of Coca· Cola (XLVIJ ...... 'l~II'-70). 
~S· 

Prohibition in (he Statcs (XL Vt ..... 24~11~ 
,.99· 

~\'IIII) of US Amu eales to Ptkl8tan ill 
UN (XLV-z3-II-m. S!I. 

it.tes diaraedby cettlb1 CoaJ'Dki.fotthe 
u.e of Unit Re~d Ect1tiPlbCDt. 
CXLVl-... ·U .. 70)' n. 

lkimbUr.emcnt of c:taIiIageJ .to flllllftl (or 
dd'ectlve tractora imported from Gd).R. 
(XLV-U-Il-70), 149-50· 

Removal of 4UQuaYfic:IItiOII of eatlcUdate 
.m.!!.~ cosnpt pr_~ -In ~. 
'exLV-IO-Jl-7D), 77· 



SHIVAPPA. SHRI N.: Omld. 
'Role of Bharat S8dhu Sama; (XLV-

r8"'11...,0), t59-60. 
SeiZlUe of concealed money (XLVI-

27-11-70). 94-95. 
Sex edllcation in CQ)i~ees CXLVII-18-J2-

70), 190. 
Special progrlmll'le for remO'lling back-

wlllXiness in die COUIlny (XL V-n-n-
70),93. 

Startin, of metre gauge line between Delhi 
and Bangalore «t Aj1II~r (XLV-
10-11-70), 78. 

Suspension of a Lady Doctor in B~ore 
on de.th of a patient aftcr Tubectomy 
(XLV--..,..If-?O). 95. _ 

Touri&t COCll'GiIaat'ien cllice in South and 
Smtth-Baat'Asia.(XLVll-Il-I2-70), 81. 

Use of Cortgt'css Tricoloul' in Kerala 
Election (XLV-IO-Il-70), i8. 

Vatican StIt1/1 for !ofllllkana Sahib (XL V Il-
J .... r~0).j4. 

'Wairlrtg- pcrio<' for tefc:phrl!e CC'nneCtit-ns, 
State-wise (XLV-I2~U-7C). 151. 

WithdrMval-of lIaniQp.ntli fr{'m Sbootinl" 
Championship at PllOOlli& <XL VI-4-12-
70). 89. 

SHUKLA. SHRI VIDYA CHAlUIN: 
Appropri.ion (NO.4) Bill. 1970 : 

Int. (XLVI ...... 8·U.'7O'). 317. 
COftwid.& ptIIniag (XLV-S-I2-?O), 
]11-18. 

AJlJ'l'opriaiOD '(No. S)BiII 1970 : 
Int. (Xl.VJ...;..s-l~). 313-19. 
Consid.(XLVI-8-U-70),319. 

Mot'onto IWS (XLVI-8-u-72) 319, I 
322-23. I 

Cenml BcIIrd of Dim:t T.~s (Validation 
of pTocee4inp} ruu : 
Int. (XLVU-J8-I2-1O), 281, 283~1l4. 

n.E.G. (General) 1968-69 (XLVl-3-12-
70), 300-12. 

D.S.G. (Genetal) 1910-71 (XLVI-3-J2-
1O).~J. 

D.s..G. (Manipur). '1970-71 : 
StarMlDCllt presented (XL Vtl_ j~I2-70) 
2!S· • 

Modification of Natiaa.liMd Banks (Man-
aeemeDt and .M.iaceUanCOIl," Provisioas) 
echcae • .I97CCM) (XLVlI-17-12-70), 
360-'-8i. 

Tpation LaWI (Amendment) Bill : 
Cofttlid., as reported, by S.C. {XL V-
10-rr-70), 318-30; (XLV-16-Il-70), 
:1.3""39· 

Consid. Cl. (XLV-·16-II-70~. 240-329: 
. (XJ,.V-l'N-t-1O); 130-140. 244~2. 

I 
i 

\ 

\ 
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RSHUKLA, SHRJ VlDYA €HARAN • 
Contd. • 

Motion to p8Q IS aIIIOndtd (OCL V-
17-11-70), ::93. ]I20015. 

SIDDAYYA. SHRI S. M.: 

Appointment o~ S~edulrd Ca9~ aTd 
Scheduled TrIbes ID HMT, .Bangalea-
(XLV-I0-11-70), 53-54. 

Discussion on the Report of Cflx:mwin:cr 
for S.C. & S.T. by Stille UgiSlatlUtt 
·(XLV-I7-n-7o), 198. 

Financial A85istance ro Mysne to bdp' 
drought-aft'ected people (XLV-20-IJ_ 
70), 81. 

Improvement of RaftwaY track MlWun 
Mysore and Chamaraianapr <XL Vl-
24-11-70), 155-56. 

Overseas Scltoiarllhip and Paif.. GunS' 
to Sche.dllled. Caste and Scltecul€c: Tr:t c' 
students dunng 1969-70 (XL V-'-O-JI-
70), 196-97. 

Reservation. of posts in Publ;c 'S':(\(1 
Undenakillp, for S~ed Casus and' 
Tribes (XLV-9-U-70), 1'83. 

Settin'.l1P.OImmirtees in S~1i 8t:d U~i(JI' 
Termoncs for Welfare afScMf!ukd 
Castes and Scheduled Tribes (XL V-
17-11-70), 197. ' 

Submissi?D. of Report by, Bacn'ar<, Class. 
, Comm,SSion of 'Anclhn Pprdcsh (XL V-

I7-II""70), 199. • 

S~ of ~mrianepr-,..s.tYaman'al. 
Rllitw.y Lmc ~V1-24-n-70), 156. 

Training to Enciaecn'in H.M. T. Bulga-, 
lore (XLV~lO-ll-70). 54. 

-D«Ialll 

Constitution (Amendmcnti Bill. 1970' 
(Amendment of article 335) Int. (XL\,-
12-II -'0), 269-70. 

CoIlStitu~ (Amcndmwt) Bill, J 1!l70 
{Inaernan of lll'W arti~le ;go-A 
and amendment of articles, 333 m 3"")' 
Int. (XLV...,..U-1l-70). 274. • 

Constitution (Amencment) Bill, 1970 
(Alllendmcnt of anicIe 338) 
Int. (XLV-12-II-70), 373-.74. 

Scheduled Castel IU1d Scheduled Trj~s 
Ord.ers (ADlCJldmeDt) Bil:-
Conaid .• as reported by J.C. QCLV-
:n-Il-70), 369-74. 

SIDDHESHWAR PRASAD, SHRI : 

Reported serious power crisis due tv 8t~p. 
fall in th~. cenention of power, at BbII\ri 
(CA) '(,XLVlI-IS-U"'1O). JIg......,uo. 



SING~6JiRl'I>.V. : , 
'Barti lrrigatiooPr",kct (Madhya Pta<ksh) . ou. Vll-16-U-7C). U:l~24. 
B",ihighat I!Tipri~m Pro~ct (M.dh~ .. 

Pmclcah) (XLVn-J7-U~70), 199. . 
,Ca~ of dacc,iti~s &/,.dkidnappilltt in 
~:thva Pradesh. R.iasthaa. and {JP 

, (kLV2-.I~iJ-70).178-79. 
CentIalassistlince f()f Hasdco ~. in 

Marth"a Pradesh (Xl.vI~2-U-70). 
1121-22. . . 

Central Assistance to Madh~·.' Pradesh 
G;:,Ycrnmcnt fOI EXf."an~ou (){ Small 
I rrig-iltiQtl Slo!hemes (XL VU_lO-l2-70i, 

"' 8;l. 
Co n -,!cli,lll of ChtlfUbal Pruie(.'t (XI.VII-
'!ri,l-1O}.14~ 

C''lstmcti,..,n "I' Bhatra Steel 'PJa.ct 
(XLVI-~-12-"O'" HI. 

E!tl"~n'ltt',tn:ol'l r.lt;,,! rrfi;zatK!t) Ptoi.e(:t&in 
M'lihva ~aiesh (XLVlt-Q-12-70~. 
J4q..~o. 

ElCJY'ft of if<'ll Nt: from Bafladm. 
(XLVlI-16-12-~()). Q~. 

Implementation ofBaroa J)~iect(XLVI-
2- 1:!-70). ;\:n-211., 

Nanlitc Menace in C.ilt".alil'J_h (Madhya I' 
Pradesh) :XLV-"l4':'-1 t-70),~1. . I 

progrc~ o( Ban'l~"!1.·lr proj/'(:t (Madhya. I 
Pr'lIdest-, (XLVI-2- u-7o'.. ~21 .. 

Fro,re1lf.. 9,f ~aWIiProjec1 ,ipMa(lhy. 
Ptad,.b ~XLVll-·?-J2-'7C·J. 14L. . 

ScMmesf4)r iut1ili cle.;lrifiQltion of ~~ 
Prad:.h ,;Xl.VI-2j- JI-70). t90-~I. 

:$l~HA, &HRI MUDRIKA.; 

Nvnh Ko~l pn*ct (XLYU--9-U-70):167. 
p-al'3nlltu, G~yll aruf Shahabad ..... a c!1rtl lli-

cally'dr,"llgh'.·-nffcc:ted 8 rea. (XL\'1I-
9"1Z70;'. J6'1-l'!lL 
,~ , . 

SINHA 51tRI R. K. : 
Conduct, (>i Gi,,, .. rn(.r ~i PP in tect'TlT 

Co:J~,l ifU<jr"'lli Criii(M; 'XI. V --19-1/1-' 
7rJ). 32'1 .. -ll'. . 

SINHA. SHRIMATJ TARKW,HVt'ARI : 

Fore-iSn trade hlllUjled by STC (LXV-
Il-Il-iO;, 19i!. / 

D~NI.e~ 

M,id·!'.:rm Poll 0C.LVI!- r.f;-U-7o). 
'.z~g·39. 

Prices .of ESS('f,tia! Ar:kks (kes), 
(XLVn:- th--n-7o). ~Q5-1~\ 

SKA·f;;K. SHl'J NARDl:O: 

i 

'I~ Ml!diciie Cffitral CoUlY:ilBiIl I 
Colbi4. .. ~ pUled by R.S. 0«. \~1* 12- ! 
7oJ, 246-50.' .; 

, : 

COnversiOt\GftclltpGrarYJlOlll OfTJplJts 
into pextn&ncnrona inWcttem bilMJ 
(XLV-17-IJO'lo). JQ. 

I.ean Relerve Typi!ill on Western RaU",.,. 
(XLV-l7-u-7olr d~. . 

Lo.ns ilh-ell i~ J'Ilhlj{' RndpriWte sector 
;nQtlstrJeS by J1~wJlaljEedb~b 

· ,'(XLVII-Jl-I2-7o),l79. 
Typittll ,~mpJQy$1 on Western ltalJ..ay 

(XLV-17-n-7o), r89. 

.SOMANI, SHIUN. It. : 
Aw from WOrld ,Bank (XLVl-4-I:t-7o\ 

J.ltO. 

Aid 10 Nq)al (XLVIl-t4-12'-7O), J)~. 
AII~ed difference' of - ~itIionllelweea 
· l11dj~ft authoriritsof- JDPl.. tndtbeir 
Ru$!lian(:~rpart~aa..V-43- Ji~7o), 
1%6. . 

Bad shape Qf WItO~ lqtiJJ: ina.tl'1 
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Fmili7..er Plant (XLVJJ-7-12-70), 32. 

Streamlining of Working of State Co-
o~tivc Banks (XLV-12-11-?O), 111-12. 

5mb: III Khetri Copper Project (XLV-
23-1I-70). 7S· 

Supply orders obtained for Sman SCale ind-
UtItries from Japan (XLV-Io-U-70)' 
2JI-J2. 

SUrve)' re: Installation of Defective Electric 
Metres by Delhi Elect-ic Supply Under-
raking. (XLV-18-1I-70), 40-41. 

Tax element in the price of a commercial 
vehicle. (XLVI-4-12-']O). 4%. 

Trial of G.D.R. Tractors on Government 
farms. (XLV-I9-tl-7O). 137· 

Tri'll11lal on cauvery water Dispute 
(XLVl-z5-I1-']O); 93. 

Tripartite ~stcrial Conference of India-
Yugosllm .. U.A.R. at Bdgrlde. 
(XLV-I8-U-70). HI. 

Unearthing of a Cong of Smu,.sen in 
AI1mcdabid. (XLVl-27-n-?O)i 14$. 

UtilisatiOD of lIIdio isotopes in the sphere 
~ of irripDon (XLVII-I6-U-70). 40-41• j 
Wagon deal with Yuplavia. (XLV-IS- , 

11-70). 92.. I 
Re. Mj4·tmn Poll (XLVII-I4-I2-']O) .233· 
Reported refusal by IndilUl Air\ines-Pilots 

to By Avos (CA) (XLVI-7- I2-70). 
165.66, 171. 

Reported Stri.ke by Jute Workers i.n West 
Bengal. (CA) (XLVll-9-12-20). 214-
17· . 

Sariet Union's reported resistance to CXJf-
rcct Indian maps (CA) (XLVI-4-I2-70). 
:uo. 

West BenpJ (Prevention of VIolent Acti-
lities) Act, 1910 and Wes1IBmpl Mainte-
twICe of PublieOrdcr Act, J970 (Ita. 
(XLVII-14-12-7O), 265-10· 

I 
I 
I 
I 
i 
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TARODEKAR. SHRI V.B: 

DAG. (Railways) 1968-69 (XLVD-9" 
1%-10), 2$6-59. 

D.5.G. (Railways) 1970071: CXLVlI-9"I~ 
10). 256-59. 

'fHAxUR, SHRI GUNANAND : 
Awarding of national awards OIl Republic 

Day (XLVlI-I6-12-70), 65-66. 
Filling up of Selection GmQe Qerks in 

CcnttaIiscd Foreign Pared Accounts 
Work. (XLVII-I7-t:z..70). 8S. 

Financial Assistance to Sir Ganga Ram 
Hospital, Delhi by Reserve Bank. (XL v-
2G-1I-70), 64-6s. 

Recruitment in D.D.A. Section of P&T 
Directorate. (XLVII-Io-12-70). 153. 

Repon of Commission on T.B. Hospital, 
Mehrauli, Delhi. (XLV-9-II-70), 188-
89· 

Debates 
- D.E-G. (Railways)lI968-69: (XLVII-9-12-

70), 333. (XLVII-I0-12-70),2I2-14. 
D.S.G. (Railways). 1970-71 (XLVlI-9-

12-70), 333. (XLVII-Io-U-70) 
:U2-14-

THAKUR, SHRI P.R : 
Increase in Unemployment in West Bengal 

(XLVI-26-II-70), 9-10. 
Influx of Refugees from E. Pakistan 

(XLV-12-11-70). 9-10. 
Mid-term pool in West BeDgal (XLVI-

2S-Il-70). II. 
Debares 

Scheduled Castes and Scheduled Tribe 
Orders (Amendment) Bill. Consid, as 
Reported by J.C. (XLVI-24-lI-7O), 
253-54, 270, 272-74, 293. 

TIW ARY, SHRI D.N. : 
Abolition of Legislative Councils in India. 

(XLVI-24-1I-70), 21-%2. 
Railway Accidents due to Removal of parts 

from Engines taken out for Trials from 
Railway Loco Workshops. (XL VII-
15-12-70), 12. 

Semlnar under Indian pUlp and paper 
Technical Association on usc of Agri-
cultutal" Residue. (XLVI-3-1:z..70), 
14-15. 

Setting up of Sugar Mills in UP in Co-
~rativc, Private and PuNic Sectors. 
(XLVI-:z6..II-?O). 28. 

Debates 
NeriDe MaxwcU~s book. "India's CIUna 

War" (81") (XLvn-I6-I2~70). 256-
S7· 

TlWARV. SHRI K.N; 
Arrangements for storing of Molasses 

(XLVI-2-U-70),186., 
CrushiDgwoddt' SuPr FaCIDries. (XLVI-

z6-n-70). 19Z. 



TIWARI, SHRIK. N....Qmtd. 
Dernud·fou deYelopateDt boIrd for north 

Bihar (XLVII-9-I2-lO). 188;, 
11l~ in Railway Frei8ht 011 IIlO'¥'lIIMnt 

of Supr-cane to FICfnrics. (XL V-
U-II-70). 191-91. . 
~ ~ in West Benpl (XLVI-

z5-11-70). 5-6. . 
Ptodw:tioo and consumption of dieacloil 

(XLVI-7"I;a-?O). 21-30-
R.esroration of Ngrmaf ID4am:iIl RcIa-

tioa& in Durppur Steel PlanL (XLV-
Ii-n-70), ~8.· 

Rerisiot& of freisht for Bupt cane. (XLV-
II>II-70). 121>121. 

Smring of Supt. (XL VI-26-U"'70). 192-
9J. 

[)462tes 

Appeals to Government by ~ormer nvolu-
tionaircs and freedom lighters for miti-
ptioa of.their IlJIftiIriDsa (C.A.) (XLVlI-
14-IZ-70), zUoJ4. 

D.B.G. (Geaeral) 1965-69- (XLVI.....s-I2-
70). Z43-47· 

D.S.G. (General) 1910-71 (XLVI.....s-u-
70). 243-47. 

&onomicaUy hobQ;...!n.wa....td reJioas in tbe 
COWltry e~ly the s.a.m DiBttids 
of UP (Dis) (XLVI--3-t:a-70l. jl6-
18. 

ladasion of cer1ain c::at.eS in tbe List of 
Scheduled Casta of Andhn Pndesh 
(PeL) (XLV-I6-U-?O), 121. 

JIBe Mi11I. for Orina (Aol) (XLVII-&6-
Uo70), nil. 

Law IIId Order .intatioa in West Benpl 
(ReI.) (XLV-»-u-?O). 289-93· 

Pricet of Elaendal Artides. (R,a.) (XLVI-
4-IZ-70), :z~:z. 

Supr Position and CeDe Price (Dis) 
(XLVII-I6-u-70). 360064-

Twelfth Report of Committee oi PiWiiep:a 
(M) ~XJ..VI-2-I2-70). 431. 

~'est Bcnpl (PreftlltioD of V'JOIeDt Aai-
vtiesj Act. 1910; GIl WeM BeQpI 
~ntellllDC:e of Pubtic Order ~ 1970; 
~) (XLVll-lI>Uo1O). zJIO (XLVlI-
14-U-70). 236"41. 

TYAGl, SHRl OM PRAKASIf 
Adiudication ill strilla. (XLVlI-17-IZ-

70), 153. 
Air India 0I!Iitman', \'iI:w:l ~ 

Greater ~ to Nbtic-sei:'toi. 
(XLV-a>n~), 10-71. 

All India Coordinadaw a..ch ~ 
for Coalnut duriIII IV 'PIIiL (XLVII-
u)-It.-70). »-r!. 

All India Newapapen BcIhot". ·Omfereooe 
bd4 at SiaJIL (XLV ......... n~), 1l3-
ns· 

TYAGI. SHRI OM PRAXASH-CCJn1d. 
ADoc:ations of fqnds. fot de\"dopment 

allOpatblc and· .~c systems of 
Diediciaes (XLV-.,..U"'70), 141. 

Apprehenaion of Smngling Ganc in 
1iICJmbay. (XL,VI-z,-Il-?O). SJ-$+ 

BufFer stodt of Supr. (XLVI-26-u-70). 
uS· 

Cabaret Dances in Delhi Hotels. (XLV-
18 ... u-70), 39-33. 
CemUl 1971 (XLVI-:z6-11-70), 1I3-
14-
Ccot(alilatioo of Centnl Sec:retadat a~ 

Serrice (XLvn-9-U-'70). I41-.p. 
Conference aaIled by British Gov~ent 

for 80Mng unemployment (XLVII-
17-12-10), IS6. 

Consunumon of Country FordiD Liquor 
(XLViI-8-1Z-?O), 16 

Construction of Houses for Harijans. 
(XLVI-24-Il-?O), 45. 

CoutrQction of oYl:fbridp on JloIId Cro-
aiap from Mondabed to Chaadausi, 
Sambhal Halim Sarai ADd Aliprh. 
ou.Vll-IS-I2-70l, 108. 

CoDvenJoa of Jimmy N... HiDdus uno 
Christianity (XLVII-I6-z-70).l:U-U. 

Drftraent ~ about 0ri8iD of Aryans. 
(XLV-2I>11-?O). 189-90. 

B&ct of Reduca1CeiliD« on Ian4 011 use 
of Machines IIIld Food Production. 
(XLVI-3-I2-70). 170-71_ 

&uy iDlO Britain rafwed to Sbri Ramcsh 
Patil (XLV-I6-Il-?O), 111-19. 

&amination of TeIepq:obiatshdd in 
1968, G.G. T .D. Nelli' Ddhi. (XLVII-
17-12-70), 81. 

&cas of paddy ill Madhya Pradesh. 
(XLVl-36-n-7o), 191-~. 

~ of Gvdent &om CeiIiJII on 
IIod. (XLVl-a6-U-70). 41. 

IicperuJiture 00 orpoiaioJ ftrious .inller 
*J'Orb in GubDaag" (KaIIuDir) (XLVII-
1&-12-70), ~,o. 

Facilities to Naval Fleet of OUnaat East 
Patistan~port (XLVI-I6-n-70). 40-41. 

FaR in production of wheat in Punjab due 
ro 1Ic:i of water aod eJec:tridty. (XLVII-
11-12"'70), t"-

PamWadsation of Indian Arts to Foreian 
Tourists. (XLVI--4-13-70), 3$. 

ForeiiD CoottoI ill C gar,tle tndultrY. 
(XLV-17-1J-70). 47· 

Forcip ~ BII:niIIP from Tourism. 
.(XLV~Jl-?Q),. 189. 

Forcip Bxdwlae for Small Car Ploposal or M.acSIIn MobaD.,Bag. (XLVlI-,,-
9-.1a-?(l), Jp8-o9~ 

GtW1eW .~benht CIS6 (XLVIl-
u-I3-70).65· 



TV AGI, SHRI OM. P~H ....corltd. 
Otowiqa UDdcnq \0 nwily -jolidveni&e-

meDU. oa..~I9-J1~),~i _ 
Impom from t,JSSR (XLVlJ-g-.u.-']q), 

25-26. 
I. .. of Prot«tive. Tari1f py ~ 

C::es. (XLV-I8-Il~70). 1l4-I S 
Imposiiion of sales taX '011 silk dOlh in 

Delhi (XLVII-tB-n;'70). B5-86 
I~ in -Indla's ~ trade dIX to neW 

American Policy (XLVI-25.11-70), 
31-32. 

Indian problems diticuSltd with the 'Soviet 
Union (XLV-I6-n-70), 1I6-117. 

Induatrial Conference in Tokyo. (XLVI-
8-li-70),30. 

Inftux of Hippies from Nepal inte India 
(XLV-n-II-70), 172. 

Inatallation of Tekphoocs in Rural Alees 
during Fourth PlaD, State Wise. 
(XLVI-3-I2-70), 166. . 

Issue of refugee iniIow from East Pakis-
tan in U. N. General .Assembly. 
(XLV-7-tI-70), 104· 

MBdhyama, Shastri and Acharya courses 
in Delhi Uni\-'Cnity (XLVIl-ll-12-70), 
lIS· 

Medium of Instruction in Railway Tmn-
ing CenUC1>. (XLVlI~JS-12-70), 107-8. 

Memorial in memory of fuM President of 
India, Dr. Rajendra Prasad {XL VII-
18-12-70),68. 

Multi-storyed building for Gownm:lent 
employft'S (XLVIl-r4-12~70), 134· 

National parks developed fClT v.-i]d life 
tourism {XLVIl-12-1~70}, Il40 

News Bulletm OWl'" A.I.R. in Sanskrit. 
(XLVII-JOoU-1O). J35· 

Offer by MJldbya Pndesh dacoits te surren-
der themselves (XL VI-2-12-70), 68-69. 

Old Age 'Pens1C11l Scheme (XLV-to-n-·70), 
204-05· 

Old F Img telecast ever Delhi T.V. Centre 
f.".Ecnnomic'Reasons(XLIV-»ll-70), 
19-20. 

Puyment o( ..Ekcticc Elrpen~e!l to Candi-
dares (J{l..V-IO-II.';O), 204-05. 

Pay 'scl'!es of Hin~i assistants vis-a-vis 
Enslif,h assiswl1t (XL VIl- I 8-12-7c), 69. 

Per CaPlTB Ccm,l:rnrlic.1;l lIJld .PH ductien 
of Milk and SIers 10 ina.ease i~ pro-
ductioo. (XLVlJ-Io-12-7<!), 136. 

PiClUfe1'que and hist~'rir81'places fol'deve-
_.IopD!~t 88 tourist centres. (XLVIIr-

18-12-70),36-37. . 
Pr4t1Jnood «'mmumlliQf~ (XLVI~ 

16-12-70), lU-23 .. 
Preservaticn .. ef Ancient Objem· of Art 

binI! "i{h :emWlIile R~le~ of Prinl;dy 
States (XL VI-4·1~70). 99- . 

TYAGI, SHRIOItlPAltKA-SH-POIItd. " 
~of~by~~

,pames befl?l!4 ~ Qp:ity (XLV-
lOoU-70),2IJ6..o7. 

Profits/1o!Is incurred. by Railway Catering 
Department. (XLVI-24-II-70), 93. 

Ptumotion to pOB!5 of saiior Hiolli 'l'nait-
IattlrS in Miniatries( XLVII-9-12-70), 143-

Protest note from Jordan. re Profl:(;tion <)f 
Jaidiriian .embassy in New Delhi 
(XLVI-7-I2-70), ~. 

Publication of "Pancbafl!lltra" in India 
(XLVII-1l-12-10), nil. 

Raising of Marriageable Age Limit. 
(XLVII-14-I2-70),95· 

BdlabiJitatioo of .repatriates from foxeign 
countries. (XLVII-Io-I2-70),SI. 

Reponed BungIiDg., of Wheat in, Food-
grain Godowns in Punjab. (XLV-
12-11-70), 123-

Revival of Preventive Detentioo Act in 
West Bengal (XLV-n-n-70), ll-19. 

Sale ef licences in black liIlIrket in Mad las 
(XLVIl-9-tz-70),64-65· 

Scheduled 'Castes and Scheduled Tribes 
staff . in Administrative Sections of 
Ministry of Educatioc. (XL VI-4~ 12-70), 
200. 

Setting up of Industries in UP (XLV-
J7-U-70), 134. 

SmuggI!ngof Fake Indian Curret;lcy Notes 
by 'Chlria A'eress N (palese Borders. 
(XLV-20-11-70),47. 

ISotemffisation of Marriages in Violation 
of Prevention of Marriage Act. (Xl. VlI-
15-12-70), 193. .-

Statem i nt by ex-Deputy Prime Minister 
for appointing an Independent Tribunlil 
for naming Communal Parties. (iXLV-
18-II-70), II4-

Supply of vehicles, fire arms and 'Wire-
less vans to West Bengal (XL VI-
2-12-70), t8-19-

Surrender by. Naga Rebels. (XLV-
- 9-11-70), 162-63. :_ 
Taking over of Foreign Exchange held 

by the Ex-Rulers. (XLVI-27-1[~70) • 
. 79-80. 

"Target for eXpOn (XLVI-2-I2-70), 305. 
_ :Treatment at: Pctlsioners u Gcvemment 

Semlnts. (XLVI-4-12-7c), 7S., . 
Ullemployment in T"uraI areas due 10 

. . macbanised farn:ling. (XLVII:-J 7- I 2-70 ) 
154· 

~lIJ1!COI1erable t'18ll advan~ by FiJrn 
.- FiDllt1ce CorpOration. (XL V-I:i:'ri-~o) 

186. - _., - I 

U~'of land Iyina unUlledan both 
.- 8J~ of Railway . Track. aav-

lo-n-70), 205-06. . , 



nAGI. SHJU OM PAllI:ASH-comd. 
lVodaa P'IIti.dpatiou in ..... "1_. of ; 

PubUc'Saor UIIdertaJtiDp. (XLv-
u-u-']O).67-68. II 

/J6b:lt,s 
!CcatraI Labour Laws (Rmmsion II) Jammu 

IUd KaHaair) Bm ; 'CoasicL a. 
(XLV.....,.U-']O).268.' 

0lII MiDes CCoosuntioD ADd s.rety) 
Amcndmmt Bill : Coasid. (XLV-
9-11-']0),381--86-1 

'O>oIritmioa (Amendment) BiB : (AIQend_ 
meat of Artide. 174). Int. CXLVlI-
n-I2-70). Z58. 

ConstitutioD (Amendment) Bill: (Ameod-
meIIt of AnicIe, 348), Int. (XLVII-
11-12-']0),259. 

Coostinaion (Amendmeat) BiD. I91\) 
(Amendmmr of !he Sewntb SchedUk) 
by Int. (XLV-I2-lJ-?O),268. 

Cwstitutiou (Amendment) Bill : 
(AmeadmClu of Seftuth SdIe!hde), 
(XLVII-u-I2-70), zsS. 

Reported seriow power cinis due to 
Sleep ran in the G~ 0( power 
at Bbaba (CA) (XLvn-15-la-']O), 
Z23-25-

Reported stabbiq of Mn. Parimal Gbosh 
(XLVIl-14-12-70), .lI9S-

Role of mos in I!duatioaal, Cooserva-
donal aDd ~ upcaa of wild 
life (HAll Dia) (XLV-Z3-U"" 316. 

Sc:hedaIcd Casta aDd Scbcdaled Tribe 
Orden (Amendment) BiJ.I....oC,01uid. I 

u IIq!oned by 1. c. (XL VI-24-u-']O), . 
209-18, zS+ (XLVII-25-U -1O),229-

UIICEY. SHRl M. G. ; 
Coamtatioo (Amendment) Bill (Amend-

IIICJ r of artides 330 c:Dd 332).... "lui 
Sura; Bbm. 

CoDsid. (XLV-n-rb-70),291-9J. 
Scbedalcd Casta ad ScbedIded Tribcl 

Orden (Amendment BiB) : 
eaa.id. as n:portecl by 1. C. CXLV-
111-11-70),26')-75. 

UMANArH, SHlU ; 
IIharathi Mills. Poadic:hetty (XL V-

II-U-70),47. 
CRP atrodda ill KIIhmir (JU.V 1-

a,..aJ"'70), 1811-89. 
DeciIIon OQ the report of Uniforms Co-

1II1IIiuec. (XLVI-24-U-70). I.f6. 
DemIDdI of ~ of 1M c :mitt 

GcaeaI'. 0IIce,-~ oa.: -
11-1:1-10),162. 

DIrecdon -..s by ReIerYe But fIf IadIa 
reprdina Demand for Credit (XL VI-
4-'12-')'0), ,. 

! 
I 

I 

UMANAT'R. SHJU......Conttl.· 
Indasioa of LIhout U... i4PWGitJIlive 
into Colfeelbrd(XLv:o-,.:D-70), J ..... 
1n8mr: of llefapes he ... NIiItm. 

(XLV-U-II-']O), .. 
Retrenchment in IJrac r~wftqJ 

firms lifter ~ of DrvaB 
(Prioes Control) 0Nn (XLVU-
14-Q-70),49-50-

South ICorem deIeaaioo& (XLVI-7-I2-']O), 
141. 

Taking over of propenio of fIIrmer rulers 
(XLV-n-lJ-?O), ,,....... 

PconomiClDy bIIckwvd ~ in the 
c:ountry especially the &eetrn djfltricra 
oCU.P. (Dis) (XLV'J-.Tn-']O), 327-31. 

Motiom for Adj~ : (XLV-
9-11-70), uz. 

Obituary Reference (ne.h fIl Shri Thiru-
mala Rao) (XLVI-:Jo.u-70), 5-6. 

SuPl)/y of arms to ~ by USA and 
USSR (CA.), (XLV-9-I1-70). 205. 

Twelfth Report of y....m,... of Privilqn 
(M) (XLVI-z-U-1O), 431-33. 

VAJPAYEE, SHRI ATAL BIHARI : 

Allepd smemmt by Home SecMat-y 
of West BcupI GoftrDment r-. ~cr 
c:ampaip. by NauIites (X.LVll-
16-1:1-70). »-%3. 

Amendment of ~ni" Act to Curb 
ContimIed bold ftItCd iDe=Iats in 
Newspaper lnduItty. (XLVl-27-1l-70), 
;u-u,z,. 

Dea.ri.oc of A8riwltunl ~. 
1.Wor Indumy. (XLV-7-1l-70),24-

Demand by UP Government for recoasi-
denttion of Fourth PIIn (XLV-
18-11-']0)' 8-u. 

I>eIMDd fur enfurc:iIIs urbm rent restric-
tion act is CbIndiprh (XLVII-
16-12-')'0), z8-3§h 

Bnquiry epinst HiDdi 0IIia:r iImmd ill 
.1D1II8IinI (XLVI-4-lZ-?O). 2a. 

PaiUn ValueofRapec(XLV-30-u-')'O)." 
Idu of .Rd'apes from East PItlstan 
(XLV-J2~U-?O), 6-1. 

loquiry. into Chboti Sadri &Old cae 
(XLV-Jt-ll-')'O), I-n. 
~ of Tclepbooe Pacility in 

trains (XLV-17-II-?O), So 

Mkk-'lm poll ill Welt BaIpl (XLVI-
:as-n-1O).7-9. 
~ of ~ to Niraubri Sfkht 

to viIit Oft Gena NIDaIr 
birthday (1970), (XLV-a)ou-?O). 1· 

Reaoemna of the 0IIce of BBC iii llldia 
eXLVIl-14-12-?O), ...,. 
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VAJPAYBE, SHRI ATAL BIHAlU-oOmld. 

Setting up of inrer-Mlbisterial grdUp to 
study the role ataigned to forei8ft_ drug 
manufacturing UIIib· inIDdia (XLV-
16-U-70), . 

Shift in Attitude of Foreign Tourists. 
(XLVI--Z7-IJ-70), 41~42. 

DEBATES 
Alleaed manhandling of 8hri K.M. Kaushik 

by Police at Nagpur Railway Station 
(Q.P.) (XLV-18-II-7o), 240. 

Appointment of an Employment Com-
mission (SP) (XLVII-I8-12-70), 347. 

B. O. H. (XLVI-27-n-70), 259-60. 
(XLVI-4-U-70),230. 

<Conduct of Governor of UP in recent 
Constitutional CrIsis (M) (XLV-
19-11-70).2328-37. 

Conferment of Decorations on Persons 
(Aboliton) Bill by Shri J. B. Kripalani. 
consid. (XLV-27-II-70). 303-07 

Delay in Release of Tariff Commission's 
Report on Pria: of Art, Silk Yam (CA) 
(XLVI-24-n-70), IS4-88, 191. 

Dismissal of II Lecturer of Sillwan CoUege 
Delhi (XLVI-24-n-70), 203--D7. 

MahIIrashtra Govt. Servants strike.(XL VI-
20-11-70),227-28.1 

Motion for Adiournment (XLV-23-n-70), 
209-10. 

Procedure for Dealing with Allegations 
against Outsiders. (XLVII-17-1l-70). 
2llt-S2, 289-90, (XLVII-IS-I2-70) 
235-3~ 

Publication of Expunged MIlner (XLVI-
24-11-70). 173-74· 

Question of Privilege re: llUegedfDlllD-
handling of Shri S. K. Sambllndhan 
(XLVI-z-U-70). 378-86. 

Obitwlr)' References (XLV-9-U-70) 
7-S. 

Report of Commission of Inquiry rt. i 
Death of Shri Deeo DaYIlI UpadhYllya . 
(Dis.) (XLVII-18-12-70), 364-75. 

..Report of the Commission 00. Maharuhtra 
Mysore-Kerilla Boundary Disputes 
(XLV n-l S-12-')'O). 272-73-

Ilep:med encircling of the toWn of lI4dthli-
poi in Coach-Behar, West 1Iec8al. by 
Pakistani IU"IIIed forces (CA. (XLV-
l6-n-')'O). 2OS~. 
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